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ORAL ANSWERS TO QUESTIONS 
 

HON. SPEAKER: Question No.121 

 

  NEW TRAIN SERVICES AND STATION DEVELOPMENT   

*121. SHRI SRIBHARAT MATHUKUMILLI: 

         Will the Minister of RAILWAYS be pleased to state: 

(a) the details of proposals submitted for introduction of new train services 

connecting various routes via Visakhapatnam including specifics such as origin 

and destination stations, scheduled timings, and the current status of each 

proposal;  

(b) the details of proposals submitted specifically for new train services originating 

from Visakhapatnam to other destinations along with the status of each proposal 

and any anticipated timelines for approval or implementation;  

(c) whether any proposals have been submitted to increase the number of train 

stoppages at stations within Visakhapatnam district, including requests for Vande 

Bharat train halts;  

(d) if so, the status of each proposal, train-wise and reasons for any delays in 

approval; and  

(e) the current status of development projects at Duvvada and Vishakhapatnam 

railway station including details on approved projects, funds allocated and 

released, as well as the progress achieved under each project? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) A Statement is laid on the Table of the House. 

STATEMENT  

(a) to (e)Receipt of Proposals from Zonal Railways, inter alia, pertaining to 

introduction of new trains and provision of stoppages of train services,  including 

Vande Bharat services, their examination and decision(s) of the Competent 

Authority thereon is an ongoing process.  Accordingly, during 2023-2024, to cater 

to the need of passengers of Visakhapatnam area, the following 04 pairs of Vande 

Bharat services, namely 20833/20834 Visakhapatnam-Secunderabad Vande 

Bharat Express (w.e.f. 26.11.2023), 20841/20842 Bhubaneswar-Visakhapatnam 

Vande Bharat Express (w.e.f. 17.03.2024), 20707/20708 Secunderabad-

Visakhapatnam Vande Bharat Express (w.e.f. 25.08.2024), and 20829/20830 

Durg-Visakhapatnam Vande Bharat Express (w.e.f. 20.09.2024), have been 

introduced. Further, Amrit Bharat Express, namely 13433/13434 Malda Town-

SMVT Bengaluru Amrit Bharat Express also operates, w.e.f. 30.12.2023 via 

Visakhapatnam. In addition to these introductions, extension of 18311/18312 

Banaras-Sambalpur Express upto Visakhapatnam w.e.f. 22.11.2023, 22701/22702 

Visakhapatnam-Vijayawada Udaya Express upto Guntur, w.e.f. 13.01.2024, 

08531/08532 Visakhapatnam-Palasa Passenger upto Brahmapur, w.e.f. 

03.03.2024 and 08503/08504 Visakhapatnam-Rayagada Passenger upto 
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Bhawanipatna, w.e.f. 27.12.2023, have also been done to serve the passenger of 

Visakhapatnam.  At present, all train services passing through Visakhapatnam 

Station has scheduled stoppage at Visakhapatnam. Besides, introduction of trains 

and provision of stoppage of train services on Indian Railways is an ongoing 

process, subject to competing demand, operational feasibility, commercial viability, 

etc. 

Further, Ministry of Railways has launched Amrit Bharat Station scheme for 

development of Stations on Indian Railways. This scheme envisages development 

of stations on a continuous basis with a long term approach. It involves preparation 

of Master Plans and their implementation in phases to improve the amenities at the 

stations like improvement of station access, circulating areas, waiting halls, toilets, 

lift/escalators as necessary, cleanliness, free Wi-Fi, kiosks for local products 

through schemes like ‘One Station One Product’, better passenger information 

systems, executive lounges, nominated spaces for business meetings, landscaping 

etc. keeping in view the necessity at each such station. 

The scheme also envisages improvement of building, integrating the station 

with both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballast less tracks, etc.  

as per necessity, phasing and feasibility and creation of city centres at the station 

in the long term.  So far, 1337 Railway stations including 73 stations in the state of 

Andhra Pradesh have been identified for development under this scheme. The 
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stations identified for development under this scheme in the State of Andhra 

Pradesh are Adoni, Anakapalle, Anantapur, Anaparthi, Araku, Bapatla, 

Bhimavaram Town, Bobbili Jn, Chipurupalli, Chirala, Chittoor, Cuddapah, 

Cumbum, Dharmavaram, Dhone, Donakonda, Duvvada, Elamanchili , Eluru, 

Giddalur, Gooty, Gudivada, Gudur, Gunadala, Guntur, Hindupur, Ichchapuram, 

Kadiri, Kakinada Town, Kottavalasa, Kuppam, Kurnool city, Macherla, 

Machilipatnam, Madanapalli Road, Mangalagiri, Markapuram Road, Mantralayam 

Road, Nadikude Jn, Nandyal, Narasaraopet, Narsapur, Naupada Jn, Nellore, 

Nidadavolu, Ongole, Pakala, Palasa, Parvatipuram, Piduguralla, Piler, Rajampet, 

Rajamundry, Rayanapadu , Renigunta, Repalle, Samalkot, Sattenapalle, Satya Sai 

Prashati Nilayam, Simhachalam, Singaraykonda, Sri Kalahasti, Srikakulam Road, 

Sullurpeta, Tadepalligudem, Tadipatri, Tenali, Tirupati, Tuni, Vijayawada, 

Vinukonda, Vishakhapatnam, and Vizianagaram Jn. 

Visakhapatnam and Duvvada Railway Stations falling in the state of Andhra 

Pradesh have also been identified under this scheme. Engineering, Procurement 

and Construction (EPC) contract awarded earlier was terminated and retendering 

has been taken up for the redevelopment of Visakhapatnam Railway Station.  The 

construction of new station building with waiting halls, foundation work of 12m Foot 

Over Bridge (FOB), platform surfacing work, improvement to circulating area, 

waiting hall, toilets, etc.  have started at Duvvada station. 
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The details of allocation of funds for development and maintenance of 

stations are maintained Zonal Railway-wise and not Work-wise or Station-wise. 

Passenger amenities are generally funded under Plan Head-53 ‘Customer 

Amenities’. Visakhapatnam and Duvvada Railway Stations falling in the state of 

Andhra Pradesh come under East Coast Railway Zone and the fund allocation to 

East Coast Railway for development and maintenance of stations under Plan Head-

53 ‘Customer Amenities’, for the year (BE 2024-25) is ₹ 671.40 Cr. 

SHRI SRIBHARAT MATHUKUMILLI: Thank you, hon. Speaker, Sir. I received the 

responses from the Ministry of Railways for the questions that I had raised. So, I 

will start away with my detailed question. The creation of the South Coast Railway 

Zone, with Vishakhapatnam as its headquarters in Andhra Pradesh was announced 

in February 2019 by the then hon. Railway Minister. 

 However, due to the land allocation delays and other issues by the previous 

State Government, including some questions raised on the viability of the land, five 

valuable years have been lost. After the recent NDA Government has assumed 

power earlier this year, the State Government has issued necessary clarifications 

and joint surveys have been conducted. I thank the hon. Prime Minister Narendra, 

Modi ji and the Railway Minister Shri Ashwini Vaishnaw ji for initiating tenders for 

the South Coast Railway Zone.  

 What I would like to highlight and ask here is that similar railway zones like 

South Western Railway Zone, Hubli, South East Central Railway Zone, Bilaspur, 
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East Coast Railway Zone, Bhubaneswar were announced on July 4, 2002, but were 

started off in temporary accommodations by April 1, 2003. Given this precedence, 

since the process of tendering has already begun, can the South Coast Railway 

Zone be operationalized from temporary campuses before the full building is 

completed?  

SHRI ASHWINI VAISHNAW: Hon. Speaker, Sir, the hon. Member has raised a 

very valid point regarding the South Coast Railway Zone. It is a new zone, and as 

the hon. Member has already noted himself, we have already placed the tender for 

the construction of the zone building. Whatever land issues were there earlier, they 

have been sorted out.  

 The hon. Chief Minister of Andhra Pradesh has been continuously following 

up this. Even hon. Shri Ram Mohan Naidu ji is also regularly following up this 

matter. On the whole, this zone is now on track to get operationalized. We have 

also appointed one Officer on Special Duty (OSD) so that all the operational matters 

which need to be considered while making this zone operational can be checked in 

full detail. As and when the operational matters are checked in full detail, we will 

have a common discussion among all the stakeholders and then take it forward. 

SHRI SRIBHARAT MATHUKUMILLI : Thank you, hon. Speaker, Sir. I would like 

to take a different direction in the question. Safety and speed are the twin pillars of 

the modern rail travel in India. I was fortunate to meet the Minister recently and 
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discuss about this. So, what I would like to ask is this. What steps are being taken 

to enhance the average speed of Vande Bharat and other Express trains?  

 Additionally, with the focus on reducing manual intervention and leveraging 

technology and advanced safety measures, what measures has the Government 

put in place so that there is fast but safe and secure travel for passengers across 

the nation and across these routes? Thank you. 

माननीय अÅय± : माननीय सदÖय, जैसे माननीय मýंी जी संि±Į जवाब दे रहे ह§, उसी ÿकार आप भी 

संि±Į ÿĳ पूछ¤ ।   

SHRI ASHWINI VAISHNAW: Hon. Speaker, Sir, the question is not related to the 

main Question. However, I will give a very short answer to this. 

The condition of the tracks is continuously being upgraded. The tracks were 

designed for 70-80 kmph 10 to 15 years ago. Over the last 10 years, most of the 

tracks have been upgraded significantly and today more than 80 per cent of the 

tracks in the Indian railway network are basically operational at 100 kmph or 110 

kmph. We are continuously upgrading to 130 kmph also, and some of the sections 

have been designated for 160 kmph. 

Multiple actions are being taken. The first one is for improving the quality of 

the rails, having a better specification of the manufacturing process of the rail. 

Second, wherever there are curves, we are trying to reduce the curves. Third, we 

are trying to get better quality of sleepers and better quality of fasteners. Fourth, 

the development of Kavach has been now completed. On 16 July 2024, Kavach 
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version 4.0 was completed and now a large-scale implementation of Kavach is 

being done. Practically every locomotive is today getting fitted with a fog safety 

device. Multiple number of actions are being taken to improve the speed of the 

trains.  

SHRI HIBI EDEN: Sir, there are around 110 acres of land in the heart of the 

Ernakulam constituency, which is known as the Ernakulam Marshalling Yard, and 

this particular area belongs to the Indian Railways. 

The cost of a cent of land is around Rs. 50 lakh. This particular stretch of 

land connects the Kochi Water Metro, the one and only water metro in the country, 

and also the Vyttila transportation mobility hub. Sir, the Indian Railways can develop 

this particular land which is more than Rs. 50,000 crore of worth.  

The major constraint Kerala faces is the availability of land. When we have a 

prime land with the Indian Railways, why can we not start a new terminal inside the 

heart of the city? The Government policy is for a multi-modal system where with a 

single ticket you can travel in the Indian railways, the metro rail, the water metro 

and also the normal buses. So, this would be one of the finest projects in the 

country.  

Sir, also the Vande Bharat train has been in huge demand in Kerala, 

especially the Kochi-Bengaluru route which was allotted in-between a special train, 

as you mentioned. Why can we not retain this? There is a huge private bus lobby 

which is benefiting from this particular route. We are under criticism that we are 
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helping the private bus lobby. Would there be any specific arrangement to make 

sure that there is a route from Kochi? Night trains can be allotted for Vande Bharat 

because we are travelling in the night also.  

SHRI ASHWINI VAISHNAW: Hon. Speaker, Sir, the question is totally 

disconnected from the main Question. However, I would like to point out that hon. 

Prime Minister Shri Narendra Modi ji is totally committed towards developing the 

railway network of Kerala. The allocation of funds he has given is huge. It is more 

than Rs. 3,000 crore which is almost eight times what it used to be 10 years ago. 

However, the support from the State Government is not forthcoming. 

Hon. Speaker, Sir, the land acquisition in the State of Kerala, despite the 

funds having been deposited, is a meagre 16 per cent of the land that is required. 

I will request all the hon. MPs to please help the Railways by following up with their 

State Government so that the land can be acquired. From our side, we are very 

focused on developing the railway network throughout the country, including 

Kerala. 

Regarding whatever land issue the hon. MP has raised, he may please come 

and discuss in detail, with the map of the area. His ideas will be very welcome for 

developing that parcel of land.  

SHRI T. R. BAALU:  Thank you very much, Sir.  

In fact, this question pertains to my birthplace. Fourteen years ago, the 

Manavadi-Pattukottai line, the broad-gauge line, had been started and it has 
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become an orphan now. Even a bridge across the Bamini River is also constructed.  

But it is left as it is and it has been pending for the past 14 years.  

The next one is Thanjavur-Pattukottai line for which the land acquisition is 

over. Everything has been done, but things are not taken up, maybe, because it 

has all become a DMK constituency. I do not know whether the Minister will take it 

in a proper perspective. He should not say the land acquisition is pending. If there 

is a land acquisition pending, why do you not go and meet the State officials or 

State Ministers concerned or send your officials to find out the ways and means to 

purchase the land immediately? You cannot just charge the State Government by 

saying that land acquisition is pending. 

SHRI ASHWINI VAISHNAW: Baalu ji is a very senior person and we all respect 

him a lot. He has held multiple portfolios. He understands the difficulties. He also 

understands how important it is to coordinate with the State Government. The 

projects which the hon. MP mentioned are the projects where both the State 

Government and the Central Government have to work together to make sure that 

the projects are progressed. 

I would like to put on record, hon. Speaker, Sir, that for Tamil Nadu, the funds, 

which were allocated during the UPA Government, were only Rs. 879 crore per 

year, and today hon. Prime Minister, Shri Narendra Modi ji is allocating Rs. 6,362 

crore for railways in Tamil Nadu. It is a huge jump. Unfortunately, out of the 3,389 

hectares of land required for development of the projects in Tamil Nadu, the land 
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acquired is only 26 per cent, that is, 866 hectares. In regard to the land which has 

to be acquired, we are continuously following up with the State Government. Our 

officials are constantly pursuing with the State Government. I request the hon. MP 

also to pursue with the State Government to support this because Railways and 

Defence are the two Departments which have to be out of politics. They are 

required for the country. They are very essential for the development of a country, 

and going above the politics, we have to work towards this. We have to make sure 

that the Railways and Defence Departments keep serving the nation. The 

development of railways is very important for our economic development. 

So, I request the hon. MP to have a meeting with hon. Chief Minister of Tamil 

Nadu. I will send my officers and I will send our MoS also, if you say. We can have 

a follow-up of all the land acquisition issues. 

माननीय अÅय± : माननीय सदÖयगण, आज रले िबल पर चचाª ह ै।  म§ आपसे एक और आúह करना 

चाहता हóं ।  कई सालŌ से ÿĳ काल के अंदर 20 ÿĳ लाटरी म¤ आते ह§ ।  इसम¤ नंबर बड़ी मिुÔकल से 

आता है ।  कई माननीय सदÖयŌ का तो पूरे एक वषª म¤ भी लाटरी म¤ नंबर नहé आता, तो कई का एक ही 

सदन म¤ दो या तीन बार नंबर आ जाता है ।  जो लॉटरी कì ÓयवÖथा है, वह पूरी पारदिशªता के साथ 

माननीय संसद सदÖयŌ कì मौजूदगी म¤ िनकलती है ।   

 मेरा आप सबसे आúह है, माननीय सदÖय और माननीय मýंीगण भी मरेा इसम¤ सहयोग कर¤गे 

िक वे संि±Į ÿĳ पूछ¤गे, संि±Į जवाब द¤गे, तािक हम 20 ÿĳŌ कì िल Öट को पूरा कर सक¤  ।  जो 20 ÿĳŌ 

कì िलÖट आई है, िजसम¤ सदÖय का पूरा हक बनता है िक  मरेा ÿĳ आया है तो कम से कम मझेु एक 
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बार ÿĳ पूछने का मौका िदया जाए ।  सदन इस िवषय को लेकर सहमत होगा ।  हम¤ इस तरह का नया 

ÿयास करना चािहए ।   

 ³वैĲन नंबर 122, ®ी मनीष जायसवाल जी ।   

 

REDEVELOPMENT OF STATIONS UNDER AMRIT BHARAT STATION 

SCHEME 

*122 SHRI MANISH JAISWAL: 

 SHRI DARSHAN SINGH CHOUDHARY:  

Will the Minister of RAILWAYS be pleased to state: 

(a) the features of Amrit Bharat Station Scheme; 

(b) whether the Government has started Amrit Bharat Station Scheme for 

redevelopment of stations in the country especially in Jharkhand, Hoshangabad 

Lok Sabha Constituency, Madhya Pradesh and Maharashtra and if so, the details 

thereof; 

(c) the number of stations covered/redeveloped under the said scheme; 

(d) the manner in which these stations will facilitate better passenger experience in 

Indian Railways; 

(e) whether there are any plans to increase the number of passenger coaches in 

local trains of the West Central Railway Zone to improve passenger convenience, 

if so, the details thereof; and 
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(f) the details of budgetary allocation made for the redevelopment of Stations in 

Madhya Pradesh (Hoshangabad Station), Maharashtra (Palgarh station) and 

Jharkhand? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (f) A Statement is laid on the Table of the House. 

STATEMENT  

(a) to (f) Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. This scheme envisages 

development of stations on a continuous basis with a long-term approach. 

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, circulating 

areas, waiting halls, toilets, lift/escalators as necessary, platform surfacing and 

cover over platform, cleanliness, free Wi-Fi, kiosks for local products through 

schemes like ‘One Station One Product’, better passenger information systems, 

Executive Lounges, nominated spaces for business meetings, landscaping, etc. 

keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station 

with both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks, etc. 

as per necessity, phasing and feasibility and creation of city centres at the station 
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in the long term. So far, 1337 station have been identified under this scheme out of 

which 57 stations are located in the state of Jharkhand, 132 stations are located in 

the state of Maharashtra and 80 stations are located in the state of Madhya Pradesh 

(including 7 stations in Hoshangabad Lok Sabha Constituency). The names of 

stations identified for development under Amrit Bharat Station Scheme in the states 

of Jharkhand, Maharashtra and Madhya Pradesh are as following: 

State 
No. of 
Stations 

Name of Stations 

Jharkhand 57 Balsiring, Bano, Barajamda Jn, Barkakana, 
Basukinath, Bhaga, Bokaro Steel City, Chaibasa, 
Chakradharpur, Chandil, Chandrapura, Daltonganj, 
Dangoaposi, Deoghar, Dhanbad, Dumka, Gamharia, 
Gangaghat, Garhwa Road, Garhwa Town, Ghatsila, 
Giridih, Godda, Govindpur Road, Haidarnagar, Hatia, 
Hazaribagh Road, Jamtara, Japla, Jasidih, 
Katrasgarh, Koderma, Kumardhubi, Latehar, 
Lohardaga, Madhupur, Manoharpur, 
Muhammadganj, Muri, N.S.C.B. Gomoh, Nagaruntari, 
Namkom, Orga, Pakur, Parasnath, Piska, 
Rajkharswan, Rajmahal, Ramgarh Cantt, Ranchi, 
Sahibganj, Sankarpur, Silli, Sini, Tatanagar, 
Tatisilwai, Vidyasagar 

Maharashtra 132 Ahmednagar, Ajni (Nagpur), Akalkot Road, Akola, 
Akurdi, Amalner, Amgaon, Amravati, Andheri, 
Aurangabad, Badnera, Balharshah, Bandra 
Terminus, Baramati, Belapur, Bhandara Road, 
Bhokar , Bhusawal, Borivali, Byculla, Chalisgaon, 
Chanda Fort, Chandrapur, Charni Road, Chhatrapati 
Shivaji Maharaj Terminus, Chinchpokli, Chinchwad, 
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Dadar (DDR), Dadar (DR), Dahisar, Daund, Dehu 
Road, Devlali, Dhamangaon, Dharangaon, 
Dharmabad, Dhule, Diva, Dudhani, Gangakher, 
Godhani, Gondia, Grant Road, Hadapsar, 
Hatkanangale, Hazur Sahib Nanded, Himayatnagar, 
Hinganghat, Hingoli Deccan, Igatpuri, Itwari, Jalgaon, 
Jalna, Jeur, Jogeshwari, Kalyan, Kamptee, Kandivali, 
Kanjur Marg, Karad, Katol, Kedgaon, Kinwat, 
Kolhapur, Kopargaon, Kurduwadi, Kurla, Lasalgaon, 
Latur, Lokmanya Tilak Terminus, Lonand, Lonavla, 
Lower Parel, Malad, Malkapur, Manmad, Manwath 
Road , Marine Lines, Matunga, Miraj, Mudkhed , 
Mumbai Central, Mumbra, Murtajapur, Nagarsol, 
Nagpur, Nandgaon, Nandura, Narkher, Nasik Road, 
Osmanabad, Pachora, Palghar, Pandharpur, Panvel, 
Parbhani, Parel, Parli Vaijnath, Partur, Prabhadevi, 
Pulgaon, Pune Jn., Purna, Raver, Rotegaon, 
Sainagar Shirdi, Sandhurst Road, Sangli, Satara, 
Savda, Selu, Sewagram, Shahad, Shegaon, Shivaji 
Nagar Pune, Solapur, Talegaon, Thakurli, Thane, 
Titvala, Tumsar Road, Umri, Uruli, Vadala Road, 
Vidyavihar, Vikhroli, Wadsa, Wardha, Washim , 
Wathar, Nandurbar, Phaltan 

Madhya 
Pradesh 

80 Akodia, Amla, Anuppur, Ashoknagar, Balaghat, 
Banapura, Bargawan, Beohari, Berchha, Betul, 
Bhind, Bhopal, Bijuri, Bina, BiyavraRajgarh, 
Chhindwara, Dabra, Damoh, Datia, Dewas, 
Gadarwara, Ganjbasoda, Ghoradongri, Guna, 
Gwalior, Harda, Harpalpur, Hoshangabad, Indore, 
Itarsi Jn., Jabalpur, Junnor Deo, Kareli, Katni Jn, Katni 
Murwara, Katni South, Khachrod, Khajuraho, 
Khandwa, Khirkiya, LaxmiBai Nagar, Maihar, Maksi, 
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Mandlafort, Mandsaur, MCS Chhatarpur, Meghnagar, 
Morena, Multai, Nagda, Nainpur, Narsinghpur, 
Neemuch, Nepanagar, Orchha, Pandhurna, Pipariya, 
Ratlam, Rewa, Ruthiyai, Sanchi, Sant Hirdaram 
Nagar, Satna, Saugor, Sehore, Seoni, Shahdol, 
Shajapur, Shamgarh, Sheopur Kalan, Shivpuri, 
Shridham, Shujalpur, Sihora Road, Singrauli, 
Tikamgarh, Ujjain, Umaria, Vidisha, Vikramgarh Alot 

 

The details of allocation of funds for development and maintenance of 

stations are maintained Zonal Railway-wise under Plan Head-53 ‘Customer 

Amenities’ and not work-wise or Station-wise or State wise. The state of Jharkhand 

is covered by three zones viz. Eastern Railway, East Central Railway and South 

Eastern Railway. The allocation for the financial year 2024-25 for these zones is 

Rs 1626 Crores. 

The state of Maharashtra is covered by four zones viz. Central Railway, 

South Central Railway, South East Central Railway and Western Railway. The 

allocation for the financial year 2024-25 for these zones is Rs 4406 Crores. 

The state of Madhya Pradesh is covered by seven zones viz. Central Railway, East 

Central Railway, North Central Railway, South Central Railway, South East Central 

Railway, Western Railway and West Central Railway. The allocation for the 

financial year 2024-25 for these zones is Rs 6339 Crores. 

With a view to provide greater accommodation for the passengers using 

General and non-AC Sleeper Coaches, the extant policy regarding composition of 
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Mail/Express trains provides for 12 (Twelve) General class and Sleeper class non-

AC coaches and 08 (Eight) AC-Coaches, in a train of 22 coaches, thereby providing 

greater accommodation for the passengers using General and non-AC Sleeper 

Coaches. Moreover, to provide greater accommodation for passengers travelling in 

unreserved coaches, more than 600 General Class coaches have been attached, 

in the Mail/Express trains operating with LHB (Linke Hofmann Busch) coaches, 

during the current financial year. This includes 25 General Class coaches attached 

in trains owned by West Central Railway. Besides, attachment of coaches in trains 

is an ongoing process on Indian Railways, subject to traffic justification, operational 

feasibility, resource availability, etc. 

®ी मनीष जायसवाल : अÅय± जी, म§ अमृत भारत ÖटेशÆस को लेकर यह ÿĳ सदन म¤ लाया हóं और 

मझुे इसका जवाब िमला है ।  रले नेटवकª  बहòत बड़ा है और इसम¤ जो िवकिसत है, उसे और िवकिसत 

िकया जा रहा है, इसम¤ हम लोगŌ को कोई आपि° नहé है ।  म§ मýंी जी स ेकेवल एक आúह करना चाहóंगा 

िक जो ±ेý रले के मैप म¤ अिवकिसत ह§ और िजनको डेवलपम¤ट का अ¸छा अवसर नहé िमला है, उनको 

आगे बढ़ाने का काम भी िकया जाना चािहए ।  म§ हजारीबाग लोक सभा ±ेý का ÿितिनिधÂव करता हóं ।   

माननीय अÅय± : माननीय सदÖय आपको इतनी भूिमका पर जाने कì आवÔयकता नहé थी ।  आप 

सीधे कहते िक मेरे संसदीय ±ेý म¤ यह-यह मांग है ।  अगर आप सब इतनी भूिमका बांध¤गे, मंýीगण भी 

इतनी भूिमका बांध¤गे तो इतनी भूिमका बांधने कì आवÔयकता नहé है ।  केवल ÿĳ और उसका जवाब ।  

आप ऐसी ÓयवÖथा बनाइए ।  

®ी मनीष जायसवाल : अÅय± महोदय, मेरा माननीय मýंी जी से आúह है िक मेर ेलोक सभा ±ेý के 

बरही, हजारीबाग टाउन, कुज,ु बरकाकाना, पतरातु, रामगढ़ और गोला ÖटेशनŌ को भी िवकिसत िकया 
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जाए ।  इसके साथ-साथ म§ मýंी जी को धÆयवाद दूंगा िक उÆहŌने गया से मुंबई के िलए एक ůेन दी है ।  

हजारीबाग लाइन अभी बेिसकली माल ढ़ðलाई के काम म¤ आती है, कोयला ढ़ðलाई के काम म¤ आता है, 

इसको पैस¤जसª के िलए एिलिजबल करने के िलए डबल लाइन िकया जाए ।  हजारीबाग के िविभÆन 

ÖटेशनŌ को डेली कोलकाता और वÐेलोर से जोड़ा जाए ।   

®ी अिÔ वनी  वैÕणव : माननीय अÅय± जी, सांसद महोदय ने बहòत महÂवपूणª िवषय उठाया ह ै। झारखंड 

म¤ रेलवे के ůांसफॉम¥शन के िलए माननीय मोदी जी ÿयासरत ह§, बहòत अ¸छा फंड एलोकेशन झारखंड 

के िलए िकया है । ÿोज³ेट्स का रगेलुरली फॉलो-अप होता है । इसके अलावा माननीय सांसद महोदय 

के जो ÿĳ ह§, इÆहŌने जो मांग कì है, इसको म§ने नोट म¤ िलया है । माननीय सांसद महोदय के साथ िडटेल 

म¤ चचाª करके उसको आगे बढ़ाने का काम कłंगा । 

®ी मनीष जायसवाल : अÅय± महोदय, म§ माननीय मýंी जी का Åयान इस ओर आकृĶ कराना चाहóंगा 

िक हमार ेयहां रांची से बरकाकाना होते हòए िदÐली तक राजधानी ůेन चलती थी, उसे िडसकÆटीÆयू कर 

िदया गया है ।  अगर आपकì नजर ेइनायत हो और इसको पुन: चालू िकया जा सके ।  हजारीबाग लोक 

सभा ±ेý के जो अÆय Öटेशन ह§, उनको भी ‘अमतृ भारत’ म¤ जोड़ कर िवकास िकया जा सके, यही म§ 

आúह कłंगा ।  

®ी अिÔ वनी  वैÕणव : माननीय अÅय± जी, आज िवĵ म¤ सबसे बड़ा Öटेशन åर-डेवलपम¤ट ÿोगाम 

िहÆदÖुतान म¤ चल रहा ह ै। तेरह सौ ÖटेशनŌ का åर-डेवलपम¤ट एक साथ माननीय ÿधानमंýी जी ने अÿूव 

िकया है, इसका काम बहòत िवÖतृत तरीके से चल रहा है, कई ÖटेशÆस इतने बड़े ह§ िक उस पर 700-

800 करोड़ Łपये का भी खचª हो रहा ह ै। बहòत सार ेÖटेशन ह§ िजन पर 100-200 करोड़ तक इÆवेÖटम¤ट 

हो रहा है ।  

 माननीय अÅय± जी, यह इतना बड़ा कायªøम एक बार बड़े लेवल पर चला जाए, उसके बाद म¤ 

िफर माननीय सांसद महोदय के साथ िवचार करके और Öटेशन का भी बाद म¤ िवचार िकया जाएगा । 
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अभी हमारा फोकस होना चािहए िक जो 1300 ÖटेशÆस ह§, इनका िवकास कÌपलीट  कर¤ और रलेवे से 

दशे भर को जो अप±ेा है, उसके अनłुप Öटेशन का डेवलप¤ट कर¤ ।   

®ी दशªन िसंह चौधरी : अÅय± महोदय जी, मेर ेलोक सभा ±ेý म¤ सात अमतृ Öटेशन आए ह§, उसके 

िलए म§ माननीय रले मंýी जी को धÆयवाद देना चाहता हóं ।  इन सात ÖटेशनŌ के अलावा 11 अÆय Öटेशन 

छोटे-छोटे अÆय ÖटेशनŌ पर भी िवकास के कायª िकए जाए ं।  चूंिक उसके पहले भी िपछली सý म¤ मांग 

कì थी, उसकì पूितª माननीय केÆþीय मýंी जी और माननीय मोदी जी ने कì थी, इसके िलए म§ आभारी 

हóं और धÆयवाद दतेा हóं ।   

म§ने नई रले लाइन कì भी मांग कì थी उसकì भी आपन ेपूितª कì थी, अÆय मांग भी कì थी ।  जो 

छोटे-छोटे ÖटेशÆस ह§, वह Öटेशन छोटा  जłर होता है, लेिकन 150-200 गांव उसस ेजड़ेु रहते ह§ ।  

हमारा िनवेदन है िक इन छोटे ÖटेशनŌ का भी िवकास जाए ।  कोरोना काल के दौरान जो ůेन बंद कì गई 

थी, उसके Öथान पर मैůो िसटीज म¤ ůेन¤ चलती ह§, ऐस ेही गांव के लेवल पर ऐसी ůेन¤ चलाकर लोगŌ को 

सिुवधा देने का काम माननीय मंýी जी कर¤गे, ऐसी मेरी अप±ेा है और यही हमारी मांग ह§ ।  लोकल ůेन 

बीस से प¸चीस िकलोमीटर कì दरूी तय करते ह§, चाहे छाýŌ कì मांग हो या लोगŌ कì मांग है, उसको 

पूरा करने का काम मंýी जी कर¤गे, ऐसी मेरी अप±ेा ह ै।   

®ी अिÔ वनी  वैÕणव: माननीय अÅय± जी, माननीय सांसद महोदय ने दो िवषय उठाए ह§ । पहला िवषय 

छोटे ÖटेशनŌ का है । म§ आज आपके माÅयम से इस महान सदन को बताना चाहता हóं िक माननीय 

ÿधानमýंी जी ने पहली बार एक ऐसी पहल कì िजसम¤ केवल बड़े Öटेशन ही नहé बिÐक बहòत सार ेमझंौले 

और छोटे Öटेशन भी, 1300 Öटेशन अमतृ भारत Öकìम म¤ शािमल हòए ह§ । िजस तरह से ®Ħेय अटल 

जी ने úाम सड़क योजना के माÅयम से देश के कोने-कोने को जोड़ा था, वैसे ही आज ÿधानमýंी ®ी 

नरÆेþ मोदी जी ÿधानमýंी úाम सड़क योजना कì तरह अमतृ भारत Öटेशन योजना के माÅयम से छोटे 

और मंझौले Öटेशन का भी िवकास कर रहे ह§ ।     
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 हम सब जानते ह§ िक  दस साल पहले ÖटेशÆस पर जाना मुिÔकल होता था । आज साफ-सफाई 

है, ůेनŌ म¤ सफाई है, ůेनŌ म¤ सब जगह टाएलेट्स बन गए ह§ और ÖटेशÆस का बहòत िसिµनिफक¤ टली 

इÌÿूवम¤ट हो रहा है । इससे बहòत बड़ा च¤ज आया है । 

 माननीय सांसद ने दूसरा िवषय उठाया है, वह ह ैलोकल िडÖट¤स के िलए एक नई तरह कì ůेन 

बनाई जाए । म§ आपके माÅयम से इस महान सदन को बताना चाहóंगा िक नमो भारत रिेपड रले का 

डेवलपम¤ट िकया गया है और नई गाड़ी बनकर भजु से अहमदाबाद के बीच म¤ िडÈलाय हòई है । यह गाड़ी 

बहòत अ¸छी चल रही है और इसका बहòत अ¸छा पůेोनेज ह ै। इसम¤ जो लोग बैठकर जा रहे ह§, वह कहते 

ह§ िक वाकई एकदम नए तरह का अनभुव है । रलेवे को पूरी तरह से ůांसफामª करने के िलए माननीय 

मोदी जी कì सरकार ÿितबĦ है । 

SHRI SACHITHANANTHAM R.: What are the criteria for selecting the stations 

under the Amrit Bharat Scheme? In my constituency, Kodaikanal route and 

Oddanchatram station should be included in this scheme. I request you to resume 

the Reddiarchatram station which was closed earlier.  

SHRI ASHWINI VAISHNAW: Constructions of railway stations are very complex 

when we compare with other constructions because the train has to continue to 

operate. For example, construction of airport is quite separate from the runway. 

Airport can be constructed without much of a disruption of the operation of the 

aircraft. Same is the case with other commercial buildings. In the case of railways, 

since the train operation is directly integrated with the station development, when 

we selected the Amrit Bharat Station Scheme, we tried to make sure that the 

disruption of the train operation will be minimal. That was the primary criteria for 
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selecting the stations. As I said earlier, this is the largest station redevelopment 

programme anywhere in the world happening at this point of time. As of now, 1300 

stations are actually getting constructed. As and when this project is further 

progressed, we will reconsider.  

माननीय अÅय±: म§ने पूवª म¤ भी कहा था और आज भी इस ÿĳ काल म¤ रलेवे पर लंबी सूची है । म§ एक 

को बलुाउंगा और दूसर ेको नहé बलुाउंगा तो Æयाय नहé होगा इसिलए ºयादातर लोगŌ को िवधेयक पर 

बोलने कì अनमुित दी जाएगी । 

 ÿĳ सं́ या 123. 

 

RAILWAY CONCESSION FOR SPORTS PERSONS 

*123. SHRI NAGESH BAPURAO AASHTIKAR PATIL: 

     Will the Minister of RAILWAYS be pleased to state:  

(a) whether the Government is aware of the impact on sportspersons due to non-

continuation of railway concessions especially for those participating in 

National and State Tournaments; 

(b) if so, the details of any assessment carried out by the Government; 

(c) whether there are any plans to reinstate the concession on railway fares for 

sportspersons, given the fact that pandemic situation has normalized; and 

(d) if so, the details and timeline for reintroducing these concessions and if not, 

the reasons behind the continued suspension of these financial benefits for 

sportspersons? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d): A Statement is laid on the Table of the House. 

STATEMENT  

Indian Railways strives to provide affordable services to all strata of the 

society and gave subsidy of ₹56,993 cr on passenger tickets in 2022-23. This 

amounts to concession of 46% on an average, to every person, travelling on 

Railways. In other words for easier understanding, if the cost of providing service 

is ₹100, then the price of ticket is ₹54 only. This subsidy is continuing for all 

passengers. Further, concessions beyond this subsidy amount are continuing for 

many categories like 4 categories of Persons with disabilities (Divyangjans), 11 

categories of patients and 8 categories of students. 

SHRI NAGESH BAPURAO AASHTIKAR PATIL : Hon’ble Speaker Sir, thank 

you. 

The hon’ble Railway Minister is also present here today and I would like to 

thank him too. 

 Whether the Government knows about the negative effects on the 

sportspersons participating in the National and State level competitions as the 

Government has not provided any kind of rail travel facilities to them. If so, the 

 
 English translation of the speech originally delivered in Marathi. 
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Government should provide the details of the assessment thereof. Whether the 

ministry is considering to restore the rail travel concession facility for 

sportspersons? If so, the details thereof should be provided. 

®ी अिÔ वनी  वैÕणव : माननीय अÅय± जी, इस ÿĳ के उ°र म¤ बहòत ÖपĶ तौर पर म¤शन िकया गया है 

। आज भारत सरकार रलेवे म¤ पैस¤जसª िकराये को अफोड¥बल रखने के िलए 56,993 करोड़ Łपये कì 

सिÊसडी दे रही है यानी अगर िकसी पैस¤जर सिवªस को ऑपरटे करने कì कॉÖट सौ Łपये है तो उसम¤ 

िटकट का ÿाइस माý 54 Łपये रखा गया है । सबको 46 परस¤ट सिÊसडी दी जा रही है । 

®ी नागेश बापुराव अिĶकर पािटल : माननीय अÅय±, इंटरिसटी नांदेड़ से चलती है, इसके कोच 

बढ़ाने कì जłरत है । नांदेड़ से मÌुबई जान ेवाली देविगरी ए³सÿेस म¤ बहòत पैस¤जसª होते ह§ और एमपीज़ 

कì सं´या भी बहòत ºयादा रहती है ।  

 म§ आपके माÅयम से माननीय मýंी जी से कहना चाहता हóं िक  फÖटª, सैकंड और थडª एसी कोच 

बढ़ा िदए जाएगं ेतो बहòत मेहरबानी होगी । 

®ी अिÔ वनी  वैÕणव : अÅय± महोदय,ÿधान मýंी  ®ी नर¤þ मोदी  जी  कì  सरकार गरीबŌ के ÿित  

समिपªत  है । आज जनरल कोचेज कì सं´या बढ़ान ेपर बहòत फोकस  िकया जा रहा है । फÖटª  एसी, 

सेक¤ ड  एसी, थडª एसी के कोचेज बढ़ान ेपर फोकस नहé है, फोकस केवल जनरल कोचेज बढ़ाने का  है 

। 1 हजार जनरल कोचेज िदसÌबर के अंत तक बढ़ा िदए जाएगंे  । इसके साथ ही साथ 10 हजार जनरल 

कोचेज के Öपेशल ÿोड³शन का कायªøम हाथ म¤ िलया गया है ।   

SUSHRI PRANITI SUSHILKUMAR SHINDE :  Sir, I would like to ask the hon. 

Minister a specific question related to concessions for sportspersons because the 

young women and men sportspersons have to travel, not just once, but a number 

of times throughout the country, to various districts and various States within the 
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country,  The Ministry of Sports and Youth Affairs has written to the Ministry of 

Railways on several occasions before and asked them for concession specifically 

for sportspersons. This is not covered under the disabled category or it is not 

covered under your subsidies that you give to everybody. For various States also, 

the budget for Khelo India has been reduced. With such a background, I would like 

to ask this question to the Minister. Are you going to specifically give concessions 

to young people who are participating in sports, who are making our country proud, 

to travel by railways? It is because they have to travel multiple number of times 

throughout the year.  

SHRI ASHWINI VAISHNAW:  Hon. Speaker Sir, as I have mentioned earlier, when 

the cost of providing the service is Rs. 100, the price that we are charging is about 

Rs. 54, which amounts to 46 per cent subsidy to everybody who is traveling by 

railways on an average, and the amount of this subsidy today is to the tune of Rs. 

56,993 crore. The sportspersons are included in that.  

SHRI DURAI VAIKO : Hon. Speaker Sir, this is a question pertaining to 

concessions, but to senior citizens and accredited journalists.  

It is very unfortunate that the train fare concessions which were extended to 

senior citizens and accredited journalists, were discontinued during the COVID-19 

pandemic, and have still not been resumed even after two years. I had raised this 

issue on 31st July before you. I would like to know from the hon. Railway Minister 

about the Centre's decision to restore the same. 
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SHRI ASHWINI VAISHNAW: Hon. Speaker Sir, I have mentioned it and I am 

repeating it again.  The total subsidy provided by the Government of India for all 

passengers travelling in Indian Railways is Rs. 56,993 crore. When the cost of 

providing the service is Rs. 100, the ticket is charged at Rs. 54, which amounts to 

46 per cent subsidy for every passenger travelling, which includes all the categories 

which are mentioned by the hon. MP.  

माननीय अÅय± : ÿĳ सं´या 124, 

 ®ी सरुशे कुमार शेटकर  ।  

 

FUNDS UNDER PM-SGMBY 

* 124.   SHRI SURESH KUMAR SHETKAR: 

   SHRI EATALA RAJENDER: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether an allocation of ten thousand crore rupees has been made during the 

current financial year for Pradhan Mantri-Surya Ghar Muft Bijli Yojana (PM-

SGMBY) which aims at providing subsidised rooftop solar installations to one crore 

households and the Yojana offers 300 units of free electricity; 

(b) if so, the details thereof along with the registrations completed under this Yojana 

till now, State-wise including Kerala, Andhra Pradesh, Telangana and Chhattisgarh; 

and 
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(c) the details of present status of the Yojana along with the funds sanctioned/spent 

there under till now, State-wise? 

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION;  AND MINISTER OF NEW AND RENEWABLE ENERGY (SHRI 

PRALHAD JOSHI): 

(a) to (c) A statement is laid on the table of the House. 

STATEMENT  

The PM Surya Ghar: Muft Bujli Yojana aims to increase the share of solar 

rooftop capacity and empower residential households to generate their own 

electricity. The scheme targets to achieve rooftop solar installations in 1 crore 

households in residential sector by FY 2026-27 with an outlay of Rs 75,021 crore. 

A financial outlay of Rs 9600 crore has been allocated at Revised Estimate stage 

during the year 2024-25 for the scheme.  

On the National Portal of the scheme, a total of 1.45 crore registrations, 26.49 

lakh applications have been reported received and the rooftop solar installations 

under the scheme have benefitted 6.38 lakh households till 28.11.2024. Further, 

an amount of Rs 2864.82 crore has been released as CFA to consumers benefitted 

under the scheme.The State/UT wise detail including the states of Kerala, Andhra 

Pradesh, Telangana and Chhattisgarh, is given at  enclosed Annexure. 

ANNEXURE 

State/UT wise detail of Registrations, Applications, HHs benefitted and CFA 

released under the PM-SGMBY 
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             (As on 28-11-2024) 

S. 
No. 

State 
Registration 
(Nos.) 

Application 
(Nos.) 

HHs 
benefitted 
(Nos.) 

CFA released  
(Rs. in 
Crores) 

1 Andhra 
Pradesh 

635,849 74,669 6,826 23.21 

2 Arunachal 
Pradesh 

1,198 84 - - 

3 Assam 1,735,032 266,898 2,904 13.22 
4 Bihar 932,704 53,506 2,325 9.32 
5 Chhattisgarh 230,965 26,170 784 2.21 
6 Goa 10,382 4,179 337 1.31 
7 Gujarat 1,195,072 315,458 287,814 1,348.69 
8 Haryana 435,772 147,844 14,291 45.53 
9 Himachal 

Pradesh 
152,700 3,913 430 1.38 

10 Jammu And 
Kashmir 

288,873 8,514 333 1.08 

11 Jharkhand 251,006 5,930 72 0.16 
12 Karnataka 507,749 110,680 5,139 18.71 
13 Kerala 248,521 87,432 52,993 283.72 
14 Madhya 

Pradesh 
527,835 43,789 18,542 108.53 

15 Maharashtra 1,605,348 485,397 127,361 454.74 
16 Manipur 2,559 546 64 0.33 
17 Meghalaya 7,875 1,444 14 0.06 
18 Mizoram 2,989 556 52 0.15 
19 Nagaland 1,191 232 6 0.02 
20 Odisha 1,268,377 75,665 1,050 5.17 
21 Punjab 118,014 9,730 3,586 15.81 
22 Rajasthan 494,854 202,715 18,841 105.04 
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23 Sikkim 422 29 1 - 
24 Tamil Nadu 965,642 74,851 20,299 60.99 
25 Telangana 119,729 19,140 7,602 19.69 
26 Tripura 9,930 979 77 0.36 
27 Uttar Pradesh 2,263,643 568,676 53,801 287.21 
28 Uttarakhand 147,354 26,183 9,589 51.18 
29 West Bengal 355,910 25,028 249 - 
30 AandN Islands 1,017 81 1 - 
31 Chandigarh 4,744 920 320 0.19 
32 DNH and DD 4,385 145 33 0.19 
33 Ladakh 2,983 383 139 0.63 
34 Lakshadweep 674 285 88 0.29 
35 NCT of Delhi 23,258 6,611 1,944 3.45 
36 Puducherry 19,455 974 445 2.27 
 Total 14,574,011 2,649,636 638,352 2,864.82 

 

SHRI SURESH KUMAR SHETKAR : Hon. Speaker Sir, thank you very much for 

giving the opportunity to speak in the House today.  

The PM Surya Ghar Muft Bijli Yojana is a significant step towards achieving 

India's renewable energy goal, but it seems that there are some shortcoming issues 

like lack of proper awareness among the people who want to avail, and also the 

need to have more simplified installation process to help the beneficiaries because 

there is a gap between registration and application.  

My supplementary question to the hon. Minister for New and Renewable 

Energy, through the Chair, is what are the steps the Government is going to take 

to address the issue? 
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SHRI PRALHAD JOSHI: Sir, as far as the PM-Surya Ghar Muft Bijli Yojana is 

concerned, there is a portal.  The target is to reach one crore households.  

Approximately, more than 1.5 crore households have already been registered.  

Approximately, 6.5 lakh households, 6.28 lakh households to be precise, have 

already been connected.  There is a portal.  We have been repeatedly requesting 

all the State Governments to encourage the PM-Surya Ghar Yojana which in real 

terms is muft bijli for the poor people and the middle-class people.  I would request 

the hon. Members; I do not want to politicise the issue.  Telangana, as far as overall 

renewable energy is concerned, is lagging behind.  As of today, overall, in 

Telangana it is only 3.7 per cent of the registered applications which have been 

connected.  

There is a major role of the State Government and the discoms.  Discoms 

have to provide net metering.  In many States, still a physical verification system 

has been there in place.  Through portal, anybody can apply.  Vendor list is 

available on the portal.  This is very, very user-friendly. If there are any issues, 

through that portal, if it is brought to the notice of the Ministry, we will immediately 

address it.  It is very, very encouraging.  Many States are doing extremely well.  As 

far as overall renewable is also concerned, either in PM-KUSUM or in the total 

installed capacity, Telangana has still to do a lot.  For example, the wind power 

potential of Telangana is estimated to be 54.71 GW.  However, only 128 MW have 

been done so far.  Under PM-KUSUM, 4000 MW were demanded by the State.  
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Even in that, the total progress is zero as on date.  Similarly, the State has 

performed very poorly under PM-Surya Ghar.  There are 1.17 lakh registrations and 

only 4,422 residential installations have been carried out.  I am only giving you this 

figure to kindly talk about it.  I appeal to the entire House.  This is really a very 

sustainable model.  Minimum 300 units of electricity will be generated by 3 KW of 

the solar installed capacity, that is rooftop, under PM-Surya Ghar.  It will generate 

minimum 300 units of electricity every month.  So, in reality, it is a very good 

scheme.  It is a sustainable scheme.  Instead of giving free without any budgetary 

provision and making discoms in a way unviable, this is the best scheme.  I appeal 

to all the Members to take it to your credit. आप जाकर लोगŌ से िमिलए और उनके घर के 

ऊपर पीएम सूयª घर मÉुत िबजली योजना के तहत सोलर łफटॉप लगाइए । वह अपने øेिडट म¤ आएगा 

चाहे वह प± हो या िवप± हो । म§ आपसे यही ÿाथªना करना चाहता हóं । 

SHRI SURESH KUMAR SHETKAR: Sir, you have simplified the process. वे पोटªल 

म¤ जाएगंे, लेिकन जो łरल एåरयाज म¤ रहते ह§, उनको पोटªल आिद चीजŌ के बार ेम¤ कहां मालूम होता है 

। As Energy Minister, you can call all the State Ministers and see how this process 

can be further simplified.   

Then, there is another disparity.  The scheme has been allocated Rs.9,600 

crore in 2024-25.  But it appears that disbursement of the funds and benefit is highly 

uneven across the States.  For instance, while Gujarat has received a significant 

CFA fund amounting to Rs.1,348.69 crore, Telangana has received Rs.19.69 crore.  

Nagaland and Jharkhand have received Rs.0.6 crore and Rs.0.2 crore respectively.  
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How does the Government plan to address such disparities in fund allocation and 

ensure equitable distribution? 

®ी ÿहलाद जोशी : महोदय, म§ यह कहना चाहता हóं िक राºय जैसा परफॉमª करगेा, उस राºय के 

लाभािथªयŌ के खाते म¤ डीबीडी के माÅयम से तरुतं पसैा भेजा जाएगा ।  उसम¤ िकसको जाता है, िकसको 

नहé जाता है, ³या फलाने राºय म¤ इस लाभाथê को डीबीटी से देते ह§, फलाने राºय म¤ नहé दतेे ह§, 

इसका सवाल ही नहé उठता है ।  It is a demand-driven project; Rs. 75,000 crore have 

been allocated. अगर आपके संसदीय ±ेý के िकसी भी घर के ऊपर ‘पीएम सूयª घर मÉुत िबजली 

योजना’ के तहत łफटॉप सोलर िसÖटम लगा है, तो under PM Surya Ghar, within maximum 

of 15 to 21 days, the amount will be credited to the beneficiary’s account. There are 

vendors and vendors’ list is also published on the portal. Anybody can approach. 

And even those vendors are also helping the beneficiaries to take the benefit of this 

project. 

Gujarat is doing more. Even some of the other States are also doing more. If 

they are doing more, then we will transfer it to them. There is no question of 

transferring it either to this State or that State. If the State of Telangana performs, 

then we will immediately transfer to the beneficiaries of the State of Telangana also. 

®ी इटेला राज¤दर : अÅय± महोदय, म§ आपके माÅयम से मýंी जी से दो ÿĳ पूछना चाहता हóं । आज 

तक इस देश म¤ जो भी ÿोड³शन हòआ है, वह 453 गीगावाट है । उसम¤ से 10 सालŌ के अंदर हमार े

ÿधानमýंी ®ी नरÆेþ मोदी जी ने जो सकाराÂमक कदम उठाए थ,े तब 200 गीगावाट आया है । ‘पीएम 

सूयª घर मÉुत िबजली योजना’ गरीबŌ के िलए लाई गई है ।  
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पहला, अबªन एåरयाज़ म¤ जो बिÖतयां ह§, उनम¤ छोटी-छोटी जमीनŌ पर 3 या 4 Éलोर बनाकर 

लोग िकराये पर रहते ह§ । हमने आदेश िकया था िक ÿÂयेक पåरवार को केवल 78,000 Łपय ेकì सिÊसडी 

तथा 3 िकलोवाट का मीटर िदया जाए, मगर जो पåरवार िकराये पर रहते ह§, उसके बार ेम¤ आपकì ³या 

सोच है?  

माननीय अÅय± : आप नंबर 3 सवाल मत पूछो, आप नंबर 1 सवाल ही पूिछए ।  

®ी इटेला राज¤दर : महोदय, गांवŌ कì झोपिड़यŌ म¤ जो रहते ह§, जो 10-15 झोपिड़यां होती ह§, व ेिगåरजन 

या आिदवािसयŌ कì होती ह§ । उसके बार ेम¤ आपकì ³या सोच है, आपको बताना चािहए । 

माननीय अÅय± : आप नंबर 3 सवाल मत पूिछए ।  

®ी ÿहलाद जोशी : महोदय, जहां झुµगी-झोपिडयां ह§, जहां लोग भाड़े पर रहते ह§, भारत सरकार तथा 

माननीय ÿधानमýंी नरÆेþ मोदी जी के िवजनरी लीडरिशप म¤ हम ‘पीएम आवास योजना’ के तहत भी 

प³का घर दे रहे ह§ ।  जो ‘पीएम आवास योजना’ है, उसम¤ सभी राºय इसका उपयोग कर¤ तथा अगर व े

प³का घर बनाते ह§, तो उस घर के िलए एक िकलोवाट पर िमिनमम 100-110 यूिनट्स जेनरटे होती ह§, 

उसके बाद जो उनकì 50-60 यूिनट्स ह§, वे 50, 60 या 70 यूिनट्स का उपयोग कर¤ तथा बाकì यूिनट्स 

को िडÖकॉÌस को बेच सकते ह§ ।  It is already in place. 

®ी अिखलेश यादव : महोदय, उ°र ÿदशे म¤ łफटॉप योजना चल रही थी, लिेकन इÆहŌने वह योजना 

बंद कर दी है । 

®ी ÿहलाद जोशी : महोदय, उ°र ÿदेश म¤ भी हो रहा ह ै।  अिखलेश जी, उ°र ÿदशे से सांसद ह§, व े

अपने संसदीय ±ेý म¤ करा सकते ह§ ।  ये तो अपनी पाटê के नेता ह§ । …(Óयवधान)  

®ी अिखलेश यादव : अÅय± महोदय, łफटॉप कì योजना सबस ेपहल ेउ°र ÿदेश म¤ आई थी, िफर 

आपन ेबंद कर दी, अभी चलाई है । 
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वािणºय और उīोग मýंी (®ी पीयूष गोयल) : अÅय± महोदय, अगर म§ परुानी बात¤ याद कłंगा और 

बताऊंगा, तो अिखलेश जी को बड़ी शिम«दगी महसूस होगी । …(Óयवधान) 

माननीय अÅय± : न तो आपको बोलने कì इजाजत है और न ही उनको बोलने कì इजाजत ह ै।  केवल 

आप बोिलए ।  

®ी ÿहलाद जोशी : महोदय, म§ उ°र दे रहा हóं ।  म§ आपको एűेस करते हòए बोल रहा हóं ।  

माननीय अÅय± : माननीय मýंीगण, म§ आपसे आúह कर रहा हóं िक िजसको म§ने बोलने कì इजाजत 

नहé दी है, आप उनके ÿĳ का जवाब देने कì आदत छोड़ द¤ ।  

®ी ÿहलाद जोशी : महोदय, म§ इसको मानता हóं ।  इसके साथ ही साथ एक रÖेको मॉडल ह ै।  जो 

आरई सिवªस कंपनी है, वह जीरो इÆवÖेटम¤ट मॉडल पर भी भारत सरकार से सिÊसडी ÿाĮ करके, úपु 

łफटॉप सोलराइजेशन हो या úपु सोलराइजेशन हो, वह कर रही है ।  वैसे तो ओिडशा कì नई सरकार 

ने इस पर काम िकया ह ै।  वहां पर जो िडÖकॉम कंपनी (टाटा पावर) है, वह हर घर के ऊपर ‘पीएम सूयª 

घर मÉुत िबजली योजना’ के तहत łफटॉप सोलर िसÖटम लगा रही है ।  इसिलए उनका कोई इÆवेÖटम¤ट 

नहé है । जो भी ए³सेस इलेि³ůिसटी जनरटे होगी, that will go to the discoms but entirely cost 

will be done in the RESCO model.  इसी के साथ-साथ ůाइबल एåरयाज़ म¤ ÿधानमýंी जनजाित 

आिदवासी Æयाय महाअिभयान (पीएम-जनमन)  और धरती आबा जनजातीय úाम उÂकषª अिभयान म¤ 

out ot 1,00,000 unelectrified households through off the grid solar system were 

provided 100 per cent financial support for 50,000 households. यह भी है । ऐसी बहòत 

ÖकìÌस ह§ । म§ सबसे िवनती करता हóं िक देश म¤ गरीब स ेलेकर अमीर तक सभी लोग इन योजनाओ ंका 

उपयोग कर सकते ह§ । इससे µलोबल वािम«ग और पॉÐयूशन का समाधान िनकलेगा और Āì इलेि³ůिसटी 

भी िमलेगी । There are many schemes with the various departments and if State 

Governments support, this is going to be the most successful model and this PM 
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Surya Ghar Muft Bijli Yojana is one of the biggest schemes of the world where 

electricity is supplied free of cost. This is Modi’s vision. This is what I would like to 

clarify.    

®ी िमयां अÐताफ अहमद : सर, म§ मंýी जी से एक Öपेिसिफक ³वĲेन पूछना चाहता हóं ।  हमार ेजÌम ू

कÔमीर म¤ सिदªयŌ म¤ माइनस टेÌÿेचर होता है ।  वहां पर 12 से 15 घÁटे का पावर कट है ।  हमार ेहाइűो 

इलिे³ůक ÿोज³ेट्स कì पावर नेशनल िúड म¤ जाती है ।  मेरी आपसे यह अपील होगी िक आप हम¤ 

बताए ंिक ³या वहां पर आप इस Öकìम को ÿायåरटी द¤ग?े आप इसम¤ िजतनी सिÊसडी दे सकते ह§, वहां 

के लोगŌ को दीिजए ।  वहां पर आप इसकì ÿायåरटी दीिजए, ³यŌिक सिदªयŌ म¤ उन लोगŌ को छ: महीन े

मिुÔकल होती है ।  

SHRI PRALHAD JOSHI: This scheme, PM Surya Ghar Muft Bijli Yojana is for all 

the States. जो Öटेट परफॉमª करेगा, सब राºयŌ के िलए है ।  जसैा म§ने पहल ेभी कहा है, this is one 

of the biggest schemes for supplying free electricity to the poor people of this 

country. जÌम ूकÔमीर म¤ भी इसका उपयोग करते ह§ ।  जÌमू कÔमीर म¤ भी हम इसके िलए काम कर 

रहे ह§ ।  8500 applications have been received in Jammu and Kashmir and इसम¤ 2.88 

लाख रिजÖůेशन हòए ह§ ।  इसके अलावा लĥाख म¤ हमने एक बहòत बड़ा åरÆयूएबल एनजê का ÿोज³ेट 

शłु िकया है ।  उसके इवेकुएशन का काम बहòत तेज गित से हो रहा है ।   

माननीय अÅय± : ÿĳ सं́ या 125, 

 ®ीमती ÿितभा सरुशे धानोरकर । 

 

भारत संचार िनगम िलिमटेड पर आिथªक बोझ 

*125. ®ीमती ÿितभा सुरशे धानोरकर: 
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³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या भारत संचार िनगम िलिमटेड (बीएसएनएल) के अिधकाåरयŌ और कमªचाåरयŌ, दोनŌ पर िकया 

जा रहा Óयय इसकì राजÖव आय से दोगुना है;  

(ख) यिद हां, तो सरकार Ĭारा उĉ कंपनी को लाभदायक बनाने के िलए ³या कदम उठाए जा रहे ह§; 

और 

(ग) इस संबंध म¤ आकंड़Ō सिहत Êयौरा ³या है?   

सचंार मýंी; तथा उ°र पूवê ±ेý िवकास मýंी (®ी ºयोितरािदÂय एम. िसंिधया): 

(क) से (ग) िववरण सभा पटल पर रखा गया है ।  

िववरण   

(क) से (ग) भारत संचार िनगम िलिमटेड (बीएसएनएल) म¤ कमªचारी लागत िव° वषª 2023-24 म¤ अिजªत 

कुल राजÖव का लगभग 39% है । 

सरकार Ĭारा ÿद° पनुŁĦार पैकेजŌ और बीएसएनएल कì कायªनीित तथा सेवा कì पेशकशŌ के 

फलÖवłप, बीएसएनएल ने 2020-21 से ÿचालन लाभ अिजªत करना शुł कर िदया है । 

जून, 2024 से अ³टूबर, 2024 तक, बीएसएनएल ने लगभग 87 लाख सेललुर उपभोĉा जोड़े ह§, जो 

इसकì उपभोĉा सं́ या म¤ लगभग 10% कì विृĦ है । 

SHRIMATI PRATIBHA SURESH DHANORKAR: Hon’ble Speaker Sir, Question 

No. 125. As you know, BSNL is in a very bad shape throughout the country and 

due to its network failure, people are facing acute problems while doing government 

related works in my Lok Sabha Constituency. On one hand, this Government 

 
 English translation of the speech originally delivered in Marathi.  



04.12.2024  51 
 

boasts of scheme like Digital India, but on other hand, the government company 

like BSNL is sinking day by day even after having nationwide strong network base.  

Sir, I have two specific questions in this regard. First, as you know, BSNL 

has a strong Nationwide network even in rural areas. But the Government is 

ignoring government companies and giving priority to the private telecom 

companies. So, whether the Government intends to shut down BSNL? Second, the 

private telecom companies like Jio, Airtel and Vi are making profits exponentially, 

but the BSNL staff and officers are not getting their salaries regularly. This kind of 

government companies are incurring losses and hence I would like to know the 

details of the efforts the Government is planning to take to revive the sick and the 

loss-making PSUs in future. 

… (Óयवधान) 

माननीय अÅय± : नो ।  संर±ण नहé है ।  

… (Óयवधान) 

*SHRI JYOTIRADITYA M. SCINDIA:  I would like to thank our Hon’ble MP 

SHRIMATI Pratibha Dhanorkar for drawing attention of this House towards a very 

important issue. I want to assure her that under the leadership of Hon’ble Prime 

Minister Shri Narendra Modi, the future of all the CPSUs in our country is fully 

secure and they are bound to develop and flourish. Our CPSUs have achieved 

global recognition and in connection with BSNL, I want to remind her about the 

condition of BSNL during her government’s tenure. We have provided a Rs. 
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3,35,000 crore revival package to BSNL. Earlier it was incurring losses of Rs. 9000 

crore but now, it has been earning operating profit of Rs. 2,000 crore. 

This change has been made by our Government. The BSNL was having 

around 1,40,000 BTS, but following the Atma Nirbhar policy, now we are 

manufacturing the telecom equipment in our country only. Now, we will develop our 

own 4G network indigenously. During last 8 months time, we have added 60,000 

BTS to BSNL 4G network. BSNL has registered 40 per cent growth in terms of BTS. 

Earlier it was only 1,40,000 but now it is 2,00,000. We have 55000 employees in 

BSNL and they are all our responsibility.  

SHRIMATI PRATIBHA SURESH DHANORKAR: Hon’ble Minister, I did not ask 

about your department or ministry. I had asked two specific questions as I wanted 

their answers only. During the last ten years, the customer base of private telecom 

companies like Jio, Airtel and Vi has increased significantly. Therefore, the details 

of telecom consumers of these companies and BSNL should be provided.    

*SHRI JYOTIRADITYA M. SCINDIA: The people of Maharashtra have given the 

answer to them already and now they are asking me not to give a detailed reply. 

They are not ready to accept people’s reply. We have added 90,00,000 new 

customers to BSNL consumer base. Earlier it was 8,80,00,000 and now we have 

9,70,00,000 consumers. We are improving it continuously. We are going to add 

 
 English translation of the speech originally delivered in Marathi.  



04.12.2024  53 
 

1,00,000 BTS by May end and we would add new 2,500 BTS to Maharashtra circle 

for BSNL 4G service network.  

®ी अरिवंद गणपत सावंत : माननीय अÅय± जी, मझेु बहòत दखु हो रहा है िक इतना असÂय कैस ेबोला 

जा सकता है? आज बीएसएनएल ने िदÐली और मÌुबई कì सिवªस भी ले ली है । वषª 2014 से मÌुबई 

शहर के िलए माननीय रिव शंकर ÿसाद जी एवं माननीय वैÕणव जी बोलते रहे ह§ । म§ ºयादा इलबेोरटे 

नहé कłंगा । आज महानगर टेलीफोन िनगम के तहत िदÐली और मÌुबई म¤ इनकì तरफ से ये लोग हाथ 

उठाकर कह¤ िक बीएसएनल के मोबाइल िकतन ेलोग यूज करते ह§? … (Óयवधान) आप … ³यŌ बोलते 

ह§? इन सबके पास िजयो नेटवकª  है । आप सब अपने नÌबर एनाउंस कर दीिजए । … (Óयवधान) 

माननीय अÅय± : माननीय सदÖय, आप चैल¤ज मत दीिजए ।  आप एक िमनट बठै जाइए ।  म§ चैल¤ज 

के िलए इसिलए कह रहा हó,ँ ³यŌिक संसद म¤ ÓयवÖथा ही बीएसएनएल और एमटीएनएल कì है ।  इसका 

सबको यूज करना पड़ता है ।   

… (Óयवधान) 

®ी अरिवंद गणपत सावंत : सर, वह मÉुत म¤ िमलता है इसिलए ले रहे ह§, बाकì कुछ नहé है । म§ बता 

दतेा हó ँ िक आज महानगर टेलीफोन िनगम म¤ अगर इनकì ÓयवÖथा अ¸छी हòई है या इनकì आिथªक 

िÖथित सधुर गई है तो जो महानगर टेलीफोन के कमªचारी ह§, उनकì एक कोऑपरिेटव सोसायटी है और 

इÆहŌने िबना पूछे उनके चार करोड़ Łपय े िपछले छ: महीने से अपने पास रखे हòए ह§, ³यŌिक इनकì 

अपनी ÓयवÖथा के िलए इनके पास पैस ेनहé ह§ और वे कमªचाåरयŌ के पैसŌ को इÖतेमाल कर रह ेह§ । … 

(Óयवधान) 

माननीय अÅय± : माननीय मýंी जी, यह कोई ÿĳ नहé है, िफर भी आप इसके बार ेम¤ बता दीिजए ।   

 
 Not recorded. 
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®ी ºयोितरािदÂय एम. िसिंधया : अÅय± जी, म§ सावंत जी को िवĵास िदलाना चाहता हó ँिक आज भी 

बीएसएनएल के जो 55 हजार कमªचारी ह§, उनका सÌमान और उनकì देखभाल बीएसएनएल कì और 

भारत सरकार कì िजÌमेदारी ह ै। इसम¤ कोई संदेह नहé है । ÿधान मýंी जी के नेतृÂव म¤ हमारा पूणª िवĵास 

और संकÐप है और इस तरीके का बयान सदन के पटल पर करना िनंदनीय है । इस बात को म§ आपके 

सम± रखना चाहता हó ँ। … (Óयवधान) 

®ी कÐयाण बनजê : अÅय± जी, बीएसएनएल और एमटीएनएल काम नहé करते ह§ ।  य ेझूठ बोल रहे 

ह§ ।  The Government has given us three chips.  … (Interruptions) I am challenging 

the Minister.  Let him show it.  The Government is just showing a rosy picture. … 

(Interruptions) 

माननीय अÅय± : ³वेĲन नÌबर – 126, ®ी सकुाÆत कुमार पािणúही । 

… (Óयवधान) 

 

CONSTRUCTION OF NEW RAILWAY LINE 

*126.  SHRI SUKANTA KUMAR PANIGRAHI: 

          Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government is considering the construction of a new railway line 

connecting Phulbani in Kandhamal district, Odisha to the existing railway network; 

(b)  if so, the current status of the project, including the timeline for commencement 

and completion thereof and the budget allocation for the same; 

(c)  if not, the reasons for the delay; 
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(d) the expected socio-economic benefits of this railway line for the people and the 

surrounding region of the said district for improving connectivity, boosting trade and 

enhancing tourism potential; and 

(e) whether the Government has any alternative plans to improve transportation 

infrastructure in the region? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e): A Statement is laid on the Table of the House. 

STATEMENT  

(a) to (e):    Rail connectivity for Kandhamal District is proposed to be provided by 

Rairakhol – Gopalpur new line project being taken up by Odsiha Rail Infrastructure 

Development Limited (ORIDL), a Joint Venture company of Government of Odisha 

and Ministry of Railways.  Detailed Project Report (DPR) for this new rail line was 

prepared by ORIDL.  However, the alignment of proposed new line was not passing 

through Phulbani which was in contravention to the In-Principle Approval (IPA) 

granted to ORIDL.  Therefore, ORIDL has been advised to review the alignment of 

Gopalpur – Rairakhol new rail line.  The Project is not yet sanctioned. 

SHRI SUKANTA KUMAR PANIGRAHI: Respected Speaker, Sir, I have to ask one 

question.  Will the hon. Minister take immediate action to sanction the proposed 

pending railway line, which is a broad gauge line, from Gopalpur-Rairakhol via 
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Phulbani? My parliamentary constituency Kandhamal is an aspirational district.  It 

is also a tribal-dominated district.  It is not connected with railways.   

 I would like to know from the hon. Minister whether he will take immediate 

action to sanction this proposed Gopalpur-Rairakhol new broad gauge railway line.  

®ी अिÔ वनी  वैÕणव : माननीय अÅय± महोदय, म§ आपके माÅयम से इस सदन म¤ डेटा रखना चाहóंगा । 

ओिडशा म¤ रलेवे के डेवलपम¤ट के िलए 10 साल पहले माý 800 करोड़ Łपये ÿित वषª िमलते थ े। आज 

ÿधान मýंी मोदी जी 10 हजार करोड़ Łपय ेहर साल ओिडशा के रलेवे के डेवलपम¤ट के िलए दे रहे ह§ । 

आज ओिडशा म¤ रलेवे के 73 हजार करोड़ Łपय ेके ÿोज³ेट्स पर इनवेÖटम¤ट हो रहा ह ै। एक तरह से 

करीब-करीब पूर ेओिडशा म¤, चाहे नॉथª हो, चाहे साउथ हो, ईÖट हो या वेÖट हो या सÆेůल एåरयाज़ हŌ, 

सब जगहŌ पर रलेवे के ÖटेशÆस का तेजी से काम चल रहा है और अब तो वहां पर डबल इंजन कì 

सरकार है तो काम और भी तेजी से चल रहा है ।   

माननीय सांसद महोदय ने िजस ÿोज³ेट के बारे म¤ बात कì है, वह हमार ेस²ंान म¤ है । वह काम 

एसपीवी को िदया गया है, उसका फॉलो अप चल रहा है । जैसे ही एसपीवी कì तरफ से उसका जवाब 

आएगा, उसम¤ अगले ÖटेÈस िलए जाएगंे ।  

SHRI SUKANTA KUMAR PANIGRAHI :  Sir, I would like to bring to the attention 

of the hon. Minister of Railways the urgent need for a new railway line connecting 

Lanjigarh to Brahmapur via Phulbani or Balliguda in Kandhamal district. Kandhamal 

is a hilly region with challenging terrain which limits connectivity and hampers socio-

economic development. … (Interruptions) 

माननीय अÅय± : माननीय मýंी जी ।  

… (Óयवधान) 
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SHRI SUKANTA KUMAR PANIGRAHI:  Sir, I request a new railway line 

connecting Lanjigarh to Brahmapur via Phulbani or Balliguda. … (Interruptions) 

®ी अिÔ वनी  वैÕणव : माननीय अÅय± महोदय, म§ने माननीय सांसद महोदय के ÿĳ का जवाब िदया है 

। म§ िफर åरपीट कर रहा हó ं। यह एक Öपेशल परपस Óहीकल, ओआरआईडीएल को ÿोज³ेट िदया गया 

है । जैसे ही उसकì åरपोटª आएगी, तो åरपोटª आने के बाद उसम¤ नेकÖट ÖटेÈस िलए जाएगंे ।  

 म§ आपके माÅयम से माननीय सांसद महोदय को और भी बताना चाहóंगा िक माननीय ÿधान मýंी, 

®ी नरÆेþ मोदी जी कì तीसरी टमª आरंभ होने के बाद से ही ओिडशा म¤ करीब 20 हजार करोड़ Łपए के 

नए ÿोज³ेट्स स§³शन हòए । ओिडशा म¤ रलेवे के डेवलपम¤ट के ÿित सरकार और ÿधान मýंी जी पूरी 

तरह से ÿितबĦ ह§ ।  

DR. SHASHI THAROOR: Sir, I would like to turn the hon. Minister’s attention to 

Kerala. After all, new railway lines require decent terminals as well, and the Nemom 

terminal in my constituency is going to be a way of decongesting the railway line to 

Trivandrum Central. It is a project worth Rs. 116 crore out of which the Railways 

have only released Rs. 7 crore so far. The work worth Rs. 22 crore has already 

been awarded to the contractor, who proceeded with the work in anticipation of 

payment, but due to insufficient funds, the bills remain unpaid, and therefore, the 

wonderful period today between December and May, when there is less rain in 

Kerala, is being wasted. So, my request to the hon. Minister is this. The Media is 

already reporting that this project will never be completed. Is it possible for the hon. 

Minister to try and pay attention to this very important station that will decongest 



04.12.2024  58 
 

the railway line up to Trivandrum Central? This is the Nemom station terminal. 

Thank you. 

SHRI ASHWINI VAISHNAW: Hon. Speaker Sir, the focus today is to make sure 

that all the big cities like Trivandrum, as mentioned by the hon. MP, and many other 

cities like Bangalore, Chennai, Secunderabad-Hyderabad twin cities, Ahmedabad, 

Mumbai, Delhi, Patna, Lucknow, etc. are decongested. Practically throughout the 

country, our focus today is to make sure that the big junctions and the big cities are 

decongested and new terminals are built. A lot of emphasis is being laid on 

designing them so that the demands and the requirements of the next 50 years can 

be met. … (Interruptions) The question is not of funds. … (Interruptions) The 

question in Kerala is not of funds. We have already deposited Rs. 2,150 crore for 

acquiring land. Hon. Shashi Tharoor is a very influential MP, and the people of 

entire Kerala listen to him. I would request him, if required, to even sit on a dharna 

in front of the hon. State Government and make sure that the land is acquired. Then 

only, the project would be completed. … (Interruptions) 

माननीय अÅय± : ÿĳ सं́ या 127, 

 ®ी राजीव राय  ।  
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REVENUE GENERATED AND LOSSES INCURRED IN VANDE  

BHARAT TRAIN 

*127.  SHRI RAJEEV RAI: 

 Will the Minister of RAILWAYS be pleased to state: 

(a) the details of revenue generation or losses incurred in running the Vande 

Bharat train between New Delhi and Varanasi railway stations during the last 

three years; 

(b) the break-up of revenue generated/losses incurred by this train at each 

stoppage stations during the last three years; 

(c) the details of passenger occupancy and commercial viability in running of this 

train between Kanpur and Varanasi railway stations; 

(d) whether the Government is considering to extend the route of this train beyond 

Varanasi to its surrounding districts to improve its commercial viability; and 

(e) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) A Statement is laid on the Table of the House. 

STATEMENT  

(a) to (e) Presently, New Delhi-Varanasi sector is being served by 27 pairs of train 

services, including 02 pairs of Vande Bharat services. Besides, extension of train 
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services is an ongoing process on Indian Railways subject to traffic justification, 

operational feasibility, resource availability, etc. 

During 2024-25 (upto October, 2024) the overall occupancy of Vande Bharat 

Express Trains serving passengers between Kanpur and Varanasi was 113.78%. 

This train is commercially viable due to high occupancy. 

®ी राजीव राय : सर, म§ माननीय मंýी जी से अनरुोध कłंगा िक मझु ेनहé पता है िक यह जवाब कहां 

से आया है, लेिकन म§ सवाल करने से पहल ेदो बार वंदे भारत ůेन से िदÐली स ेवाराणसी तक गया हó ं

और कानपरु से लकेर वाराणसी तक पूरा कÌपाटªम¤ट खाली था । मऊ से कोई भी सपुरफाÖट ůेन, चाहे 

राजधानी ůेन हो, वंदे भारत ůेन हो या शताÊदी ůेन हो, नहé चलती है । हम लोगŌ के इलाज एव ंअÆय 

सभी चीजŌ के िलए िदÐली ही है । माननीय मýंी जी, वहां से पचास िमनट का राÖता है । आप इस पर 

िवचार कर¤ । वंद ेभारत ůेन म¤ समय अंतराल भी बहòत ºयादा है । आप उस ेमऊ तक ए³सट¤ड कर द¤ । 

जहां तक आप सिुव धाओ ंकì बात कह¤गे, तो आपको याद होगा, म§ने आपको फोन भी िकया था और 

आपका वापस फोन आया । म§ आपका आभारी हóं । म§ने पý भी िलखा था, वहां िजस तरह का काम चल 

रहा है, सिुवधाए ंकभी बन नहé पाएगंी । ³या उन सिुवधाओ ंको बढ़ाने और ĂĶाचार को दूर करने वाले 

मेर ेपý पर िवचार कर¤गे, वंद ेभारत ůेन, राजधानी ůेन या शताÊदी ůेन को मऊ तक चलाने का काम 

कर¤ग?े  

 

12.00 hrs 

®ी अिÔ वनी  वैÕणव : अÅय± महोदय जी, माननीय सांसद महोदय िजस वंदे भारत ůेन कì ऑ³यपु¤सी 

का िजø कर रहे ह§, मेर ेपास उसका डेटा है । यह जो फाइन¤िशयल ईयर 2024-25 है, इस फाइन¤िशयल 

ईयर म¤ इसकì ऑ³यपु¤सी 113 परस¤ट है । म§ िफर भी माननीय सांसद महोदय के पॉइंट को बहòत 
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सीåरयसली लंूगा । अगर इस ůेन कì टाइिमंग म¤ या अगर कोई और भी िवषय आता है, तो म§ उसके बार े

म¤ माननीय सांसद जी से जłर चचाª कłंगा । रही बात ए³सट¤शन कì तो म§ने वह पॉइंट नोट िकया है । 

माननीय सांसद महोदय जी से िडटेल म¤ कभी भी िडÖकस कर सकते ह§ । 

________ 
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WRITTEN ANSWERS TO QUESTIONS 
 

NATIONAL OPTICAL FIBRE NETWORK SCHEME 
 

*128.  DR. KALYAN VAIJINATHRAO KALE: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether a National Optical Fibre Network Scheme (NOFN) has been 

launched by the Government to provide broadband connectivity to all Gram 

Panchayats of the country and if so, the details thereof; 

(b)  whether all 250 Gram Panchayats of the country have been covered under 

this scheme and if not, the reasons therefor and the total fund allocated for this 

scheme; 

(c)  whether the Government has received any complaint for poor network, sub-

standard cable wire or any irregularities in this scheme, if so, the details thereof 

during the last five years, Gram Panchayat-wise and State-wise; and 

(d)  whether any Committee has been formed by the Government to supervise 

the irregularities and if so, the details thereof? 

THE MINISTER OF COMMUNICATIONS; AND MINISTER OF DEVELOPMENT 

OF NORTH EASTERN REGION (SHRI JYOTIRADITYA M. SCINDIA): 

(a) and (b) National Optical Fibre Network (NOFN), renamed as BharatNet in 

2017, is being implemented in phased manner to provide broadband connectivity 

to all the Gram Panchayats (GPs) in the country. Till October, 2024, under 

BharatNet Phase-I and Phase-II; 2,14,283 GPs are service ready, against the 
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planned 2,22,343 GPs in Phase-I and Phase-II. The provision of covering 

remaining GPs and further strengthening of the Phase-I and Phase-II network is 

under the scope of Amended BharatNet Program (ABP), which was approved in 

August, 2023 at a cost of Rs. 1,39,579 crore.  

(c) and (d) BharatNet has been under implementation in a phased manner under 

different models, like Central Public Sector Units (CPSU)-led model, state-led 

model, private-led model, and Satellite connected GPs. For any difficulties in 

operations, action is the responsibility of the corresponding implementing agency 

at the local level. However, the generic complaints such as pertaining to fiber cuts, 

power/ battery related issues, low speed are being mitigated in the ABP.  

STORAGE CAPACITY OF FCI 

*129.  SHRI HARIBHAI PATEL: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the  details  of  foodgrains  procured  by  the  Government from each State 

and the price paid to the farmers for each item during the last five years, State-

wise; 

(b)  whether  the  Food  Corporation  of  India (FCI)  has  sufficient  storage  

capacity to store the foodgrains procured every year; 

(c)  if so, the details thereof, State-wise and if not, the reasons therefor; 
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(d)  the  steps  being  taken  to increase  the  storage  capacity  particularly  in  

Gujarat  or  other States having maximum crop production; and 

(e)  whether  the  Government  has  given  special  attention  in  this  regard  and  

if so, the details thereof? 

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION; 

AND MINISTER OF NEW AND RENEWABLE ENERGY (SHRI PRALHAD JOSHI):    

(a):  State-wise quantity of Wheat and Paddy procured by State Government 

agencies and FCI for Central Pool and MSP value paid to farmers during last five 

years is at Statement-I and Statement -II respectively. 

Details  of  Coarsegrains  procured  and  MSP paid during the last five years 

is at Statement-III. 

(b) to (e):  Yes, Sir. Food Corporation of India (FCI) stores food grains (mainly 

wheat and rice) after procurement for Public Distribution System (PDS) and for 

maintaining buffer stock, to ensure food security in the country. As on 01.11.2024, 

Covered Storage Capacity available with FCI and State Agencies for storage of 

Central Pool foodgrain stock is 776.59 LMT against stored stock of 515.12 LMT. The 

State-wise details including Gujarat are at Statement-IV. 

Requirement of Storage capacity in FCI depends upon the level of procurement, 

requirement of buffer norms and Public Distribution System (PDS) operations for 

food grains (Rice and Wheat). FCI continuously assesses and monitors the storage 

capacity and based on the requirement and storage gap assessment, storage 
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capacities are created/hired through following schemes at a Pan India level including 

Gujarat: 

1. Construction of Silos under Public Private Partnership (PPP) mode 

2. Private Entrepreneurs Guarantee (PEG) Scheme  

3. Central Sector Scheme “Storage and Godowns”  

4. Hiring of godown from Central Warehousing Corporation (CWC)/ State 

Warehousing Corporations (SWCs)/State Agencies  

5. Private Warehousing Scheme (PWS)  

6. Creation of godowns under Asset Monetization 
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STATEMENT-I 

Procurement, MSP Value and Farmers benefitted of Paddy 

 

               Fig. in LMT, MSP in Rs. Crores 

                

S.N. STATES/ UTs 

RMS 2020-21 RMS 2021-22 RMS 2022-23 RMS 2023-24 RMS 2024-25 

Procurement MSP value 
Farmers 

benefitted  
Procurement MSP value 

Farmers 
benefitted  

Procurement MSP value 
Farmers 

benefitted  
Procurement MSP value 

Farmers 
benefitted  

Procurement MSP value 
Farmers 

benefitted  

1 Bihar 0.05 9.63 1002 4.56 900.60 96701 0.03 8.06 641 0.01 2.13 240 0.10 22.75 3388 

2 Gujarat 0.77 148.23 18824 1.71 337.73 34959 0.00 0.00 3 0.00 0.00 0 0.00 0.00 0 

3 Haryana 74.00 14245.00 780962 84.93 16773.68 760636 41.86 8434.79 313847 63.17 13423.63 410237 71.50 16266.25 449441 

4 H.P. 0.03 5.78 1061 0.13 25.68 3258 0.03 6.05 1033 0.03 6.38 813 0.03 6.83 771 

5 JandK 0.00 0.00 3 0.24 47.40 4127 0.00 0.00 62 0.00 0.00 0 0.00 0.00 0 

6 M.P. 129.42 24913.35 1594383 128.16 25311.60 1725133 46.04 9275.05 591185 70.97 15081.13 796692 48.39 11008.73 616287 

7 Maharashtra 0.00 0.00 0 0.01 1.98 496 0.00 0.00 0 0.00 0.00 0 0.00 0.00 0 

8 Punjab 127.25 24495.63 1051392 132.39 26147.03 889560 96.48 19440.72 793850 121.26 25767.75 835891 124.64 28355.60 931615 

9 Rajasthan 22.25 4283.13 219873 23.40 4621.50 227090 0.10 20.15 941 4.38 930.75 37210 12.06 2743.65 94713 

10 UP 35.77 6885.73 663810 56.41 11140.98 1152311 3.36 677.04 81080 2.20 467.50 47872 9.31 2118.03 152301 

11 Uttrakhand 0.38 73.15 4656 1.44 284.40 24860 0.02 4.03 549 0.00 0.00 30 0.02 4.55 209 

12 Delhi  0.00 0.00 6 0.06 11.85 760 0.00 0.00 1 0.00 0.00 0 0.00 0.00 0 

TOTAL 389.92 75059.60 4335972 433.44 85604.40 4919891 187.92 37865.88 1783192 262.02 55679.25 2128985 266.05 60526.38 2248725 
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STATEMENT-II 

 

 Procurement, MSP Value and Farmers benefitted of Paddy 

Figures in LMT, MSP in Rs. Crores 

S.No. STATES/ UTs 

KMS 2019-20 KMS 2020-21 KMS 2021-22 KMS 2022-23 KMS 2023-24 

Proc. MSP Value 
Farmers 

Benefitted 
Proc. MSP Value 

Farmers 

Benefitted 
Proc. MSP Value 

Farmers 

Benefitted 
Proc. MSP Value 

Farmers 

Benefitted 
Proc. MSP Value 

Farmers 

Benefitted 

1 A.P.  82.58 15153.43 679789 84.57 15966.82 803945 66.58 13049.68 839210 41.12 8470.72 678604 30.43 6703.73 479159 

2 Telangana 111.26 20416.21 1988630 141.09 26637.79 2164354 110.35 21628.60 1734675 131.86 27163.16 2016798 95.32 20999.00 1500655 

3 Assam 3.15 578.03 26537 2.11 398.37 20401 5.66 1109.36 60025 5.98 1231.88 62423 3.94 867.98 39577 

4 Bihar 20.02 3673.67 279402 35.59 6719.39 497097 44.90 8800.40 642234 42.05 8662.30 577064 30.80 6785.24 372556 

5 Chattisgarh 74.86 13736.81 1838593 71.08 13419.90 2053490 92.01 18033.96 2105972 87.53 18031.18 2047842 123.88 27290.76 2472441 

6 Gujarat 0.21 38.54 5115 1.10 207.68 23799 1.22 239.12 25081 1.77 364.62 28357 0.85 187.26 15651 

7 Haryana 64.28 11795.38 1891622 56.55 10676.64 549466 55.32 10842.72 310083 59.36 12228.16 282725 58.94 12984.48 282103 

8 H.P. 0.00 0.00 0 0.00 0.00 0 0.28 54.88 5851 0.14 28.84 3407 0.23 50.67 4274 

9 Jharkhand 3.80 697.30 53305 6.29 1187.55 104268 7.53 1475.88 139359 1.72 354.32 31855 0.74 163.02 10927 

10 JandK 0.15 27.53 3143 0.38 71.74 7385 0.41 80.36 8724 0.34 70.04 6549 0.24 52.87 4494 

11 Karnataka 0.61 111.94 27123 2.06 388.93 54319 2.19 429.24 73161 0.21 43.26 7646 0.00 0.00 0 

12 Kerala 7.10 1302.85 220066 7.65 1444.32 252160 7.48 1466.08 254072 7.31 1505.86 250373 5.59 1231.48 198478 

13 M.P. 25.97 4765.50 436399 37.27 7036.58 587223 45.83 8982.68 661756 46.30 9537.80 647699 42.16 9287.85 605553 

14 Maharashtra 17.42 3196.57 526476 18.99 3585.31 624292 18.32 3590.72 595604 18.48 3806.88 516941 11.64 2564.29 375519 

15 Odisha 70.57 12949.60 1161796 77.33 14599.90 1394647 71.04 13923.84 1514727 79.16 16306.96 1710773 70.84 15606.05 1531832 

16 Punjab 162.55 29827.93 1126775 203.11 38347.17 1059249 187.55 36759.80 935219 182.29 37551.74 905346 185.53 40872.26 916517 

17 Rajasthan 0.00 0.00 0 0.00 0.00 0 0.07 13.72 563 0.00 0.00 0 0.00 0.00 0 

18 Tamilnadu 32.41 5947.24 585241 44.90 8477.12 852152 27.58 5405.68 400949 33.84 6971.04 599912 34.96 7701.69 393887 

19 U.P. 56.57 10380.60 706549 66.84 12619.39 1022286 65.53 12843.88 947325 65.50 13493.00 940226 53.80 11852.14 692604 
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20 Uttrakhand 10.18 1868.03 83910 10.72 2023.94 78129 11.56 2265.76 78798 8.96 1845.76 58038 7.30 1608.19 41009 

21 WB 27.03 4960.01 805186 27.79 5246.75 949362 35.31 6920.76 1318238 32.08 6608.48 1102759 24.69 5439.21 704417 

22 NEF 0.21 38.54 13613 0.24 45.31 14434 0.58 113.68 27940 0.45 92.70 21712 0.32 70.50 16112 

23 Puducherry  0.00 0.00 84 0.00 0.00 0 0.00 0.00 84 0.00 0.00 28 0.00 0.00 63 

Total 770.93 141465.66 12459354 895.66 169100.61 13112458 857.30 168030.80 12679650 846.45 174368.70 12497077 782.20 172318.66 10657828 

 

      
STATEMENT-III 

        

   
STATEMENT SHOWING PROCUREMENT OF COARSEGRAINS  

              
Position as on-22.11.2024   

              
Figures in Metric Tons 

KMS COMMODITY 
Andhra 

Pradesh 
Gujarat Haryana Karnataka 

Madhya 

Pradesh 
Maharashtra 

Uttar 

Pradesh 
Odisha Uttarakhand 

Tamil 

Nadu 

TOTAL 

PROC 

(MT) 

MSP 

(Rs./qtl) 

MSP paid to farmers (in 

crore) 

2019-20  

JOWAR (Kharif crop) - - - 838 5469 1468 0 - - - 7775 2550 19.83 

JOWAR (Rabi crop) - - - 8418 0 7145 0 - - - 15563 2550 39.69 

BAJRA (Kharif crop) - - 100000 0 76 0 0 - - - 100076 2000 200.15 

MAIZE (Kharif crop) - - - 0 0 19 25 - - - 44 1760 0.08 

MAIZE (Rabi crop) - - - 0 0 115094 0 - - - 115094 1760 202.57 

RAGI (Kharif crop) - - - 193243 0 0 0 - - - 193243 3150 608.72 

Total - - 100000 202499 5545 123726 25 - - - 431795   0.00 

2020-21 

JOWAR(Kharif crop) - - 0 80722 29582 17784 0 - - - 128088 2620 335.59 

JOWAR(Rabi crop) - - 0 0 0 18384 0 - - - 18384 2620 48.17 

BAJRA (Kharif crop) - 11515 150000 0 195351 5005 0 - - - 361871 2150 778.02 



04.12.2024          69 
 

MAIZE(Kharif crop) - 4133 - 0 0 88283 106413 - - - 198829 1850 367.83 

MAIZE(Rabi crop) - - - 0 0 6486 0 - - - 6486 1850 12.00 

RAGI (Kharif crop) - - - 474098 0 0 0 20252 - - 494350 3295 1628.88 

Total - 15648 150000 554820 224933 135942 106413 20252 - - 1208008   0.00 

2021-22  

JOWAR(Kharif crop) - - - 103920 32393 20262 0 - - - 156575 2738 428.70 

JOWAR(Rabi crop) - - - 0 0 0 0 - - - 0 2738 0.00 

BAJRA (Kharif crop) - 7284 - 0 5400 567 0 - - - 13251 2250 29.81 

MAIZE(Kharif crop) - 389 - 0 0 19615 2763 - - - 22767 1870 42.57 

MAIZE(Rabi crop) - - - 0 0 0 0 - - - 0 1870 0.00 

RAGI (Kharif crop) - - - 404784 0 253 0 32302 - - 437339 3377 1476.89 

Total - 7673 - 508703 37793 40697 2763 32302 - - 629931   0.00 

2022-23 

JOWAR (Kharif crop) - 0 - 76897 258 1378 0 - - - 78533 2970 233.24 

JOWAR(Rabi crop) 3621 685 - 0 0 2358 0 - - - 6664 2970 19.79 

BAJRA (Kharif crop) - 766 81147 0 0 10 43437 - - - 125360 2350 294.60 

BAJRA(Rabi crop)  - 56645 - 0 0 0 0 - - - 56645 2350 133.12 

MAIZE (Kharif crop) - 0 - 0 0 48 0 - - - 48 1962 0.10 

MAIZE(Rabi crop)  - 197 - 0 0 12877 0 - - - 13074 1962 25.65 

RAGI (Kharif crop) 4 0 - 454404 0 636 0 - 1186 515 456745 3578 1634.23 

Total 3625 58293 81147 531301 258 17308 43437 - 1186 515 737069   0.00 

2023-24 

JOWAR (Kharif crop) 24466     85402   462 13340       123670 3180 393.27 

JOWAR(Rabi crop) 4903 2946   105019   86624.9         199493 3180 634.39 

BAJRA (Kharif crop)   33359 231334       355038       619731 2500 1549.33 

BAJRA(Rabi crop)    76726                 76726 2500 191.82 
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MAIZE (Kharif crop)           25 4451       4476 2090 9.35 

MAIZE(Rabi crop)            56         56 2090 0.12 

RAGI (Kharif crop) 376 0.75   226576   189 0.7   1889 1889 230920 3846 888.12 

Total 29745 113032 231334 416997   87357 372830   1889 1889 1255073   0.00 

 

 

   STATEMENT-IV       
Central Pool Storage Capacity FCI with State Govt.Agencies as on 01.11.2024                                                                                                                                    

             (Figures in LMT) 

Zone 

Sl. 
No. 

State/Region  
Total Storage Capacity with FCI 

(Owned/Hired )  
Total 

(Owned+Hired) 

Total Storage 
Capacity with 

State 
Agencies 
including 

SWCs  
(excluding 
capacities 

given to FCI) 
for storage of 
foodgrains. 

Grand Total 
Central Pool stock (Wheat 

and Rice) 

State 
Agencies Owned Hired 

EA
ST 

1 Bihar/िबहार 3.45 7.30 10.74 10.13 20.87 9.06 
2 Jharkhand/झारखÁड 0.89 3.60 4.49 1.78 6.27 3.65 
3 Odisha/उड़ीसा 3.65 2.77 6.42 6.18 12.60 8.73 
4 West Bengal/पं.बंगाल 9.53 0.77 10.30 9.66 19.96 

10.00 
5 Sikkim/िसि³कम 0.11 0.01 0.11 0.11 0.23 

Total East Zone 17.63 14.44 32.07 27.86 59.93 31.44 

N
E 

6 Assam/असम 3.74 1.54 5.28 0.00 5.28 3.82 
7 Arunachal Pradesh/अŁणाचल ÿदेश 0.41 0.01 0.42 0.00 0.42 0.29 
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8 Meghalya/मेघालय 0.20 0.26 0.45 0.00 0.45 0.37 
9 Mizoram/िमजोरम 0.32 0.00 0.32 0.41 0.73 0.07 

10 Tripura/िýपुरा 0.44 0.19 0.62 0.72 1.34 0.39 

  11 Manipur/मिणपुर 0.65 0.00 0.65 0.00 0.65 0.21 

  12 Nagaland/नागाल§ड 0.42 0.16 0.57 0.08 0.65 0.45 
Total North East Zone 6.16 2.16 8.32 1.21 9.53 5.60 

N
O

R
TH 

13 Delhi/िदÐली 3.28 0.00 3.28 0.00 3.28 2.78 
14 Haryana/हåरयाणा 8.75 46.52 55.27 44.95 100.22 70.18 
15 Himachal Pradesh/िहमाचल ÿदशे 0.27 0.69 0.96 0.00 0.96 0.90 
16 Jammu and Kashmir/जÌमु एडं कÔमीर 0.95 1.35 2.30 0.00 2.30 

2.30 
17 Ladakh/लĥाख 0.25 0.01 0.26 0.00 0.26 
18 Punjab/पंजाब 27.17 98.73 125.90 48.62 174.52 

174.75 
19 Chandigarh/चंडीगढ़ 0.00 0.09 0.09 0.00 0.09 
20 Rajashthan/राजÖथान 8.52 7.83 16.35 0.00 16.35 14.84 
21 Uttar Pradesh/उ°र ÿदेश 15.68 31.50 47.18 0.00 47.18 34.45 
22 Uttarkhand/उ°राखंड 0.73 1.11 1.85 1.62 3.47 2.03 

Total North Zone 65.59 187.84 253.43 95.19 348.62 302.23 

SO
U

TH 

23 Andhra Pradesh/आňं ÿदेश 8.64 2.74 11.38 13.20 24.58 
13.09 

24 Andeman and Nico./अंडमान एडं िनकोबार 0.07 0.00 0.07 0.16 0.23 
25 Telangana/तेलंगाना 6.68 13.72 20.39 4.04 24.43 17.96 
26 Kerela/केरल 5.89 0.06 5.95 1.95 7.90 5.43 
27 Karnatka/कनाªटक 4.61 5.05 9.65 0.00 9.65 

8.73 
28 Lakshadweep/ल±Ĭीप 0.03 0.00 0.03 0.00 0.03 
29 Tamilnadu/तिमलनाडु 6.46 5.54 12.00 8.92 20.92 

14.83 
30 Puducherry/पदचुेरê 0.51 0.00 0.51 0.00 0.51 

Total South Zone 32.88 27.10 59.98 28.27 88.25 60.04 

W
EST 

31 Gujrat/गुजरात 4.93 4.31 9.23 0.56 9.79 
8.54 

32 DandNH and DandD/दमन एवं दीव 0.00 0.00 0.00 0.00 0.00 
33 Maharashtra/महाराÕů 9.23 8.09 17.33 6.98 24.31 

16.68 
34 Goa/गोवा 0.19 0.00 0.19 0.00 0.19 
35 Madhya Pradesh/मÅयÿदेश 4.18 7.09 11.27 189.16 200.43 66.91 
36 Chattisgarh/छ°ीसगढ़ 6.32 12.74 19.06 16.49 35.55 23.68 
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Total West Zone 24.84 32.23 57.08 213.19 270.27 115.81 
 G.Total 147.10 263.77 410.88 365.72 776.59 515.12 
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FOODGRAINS PROCUREMENT AND DISTRIBUTION 

*130.    SHRI ARUN BHARTI: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether the Department of Food and Public Distribution (DFPD) and the 

Food Corporation of India (FCI) have signed a Memorandum of Understanding 

(MoU) aiming at enhancing the efficiency and accountability of foodgrains 

procurement and distribution in the country; 

(b)  if so, the details thereof along with the specific mechanisms being introduced 

under this MoU to reduce wastage, leakage and pilferage in the foodgrains supply 

chain including the manner in which the goal/aim is to be achieved; 

(c)  the steps taken to maintain the transparency and efficiency in foodgrains 

procurement and 

distribution; 

(d)  the manner in which the Government plans to involve State-level 

stakeholders and local bodies in implementing the provisions of this MoU; and 

(e)  the details of measures being taken by the Government to ensure that this 

MoU directly benefits the end consumers particularly in ensuring timely delivery of 

food? 

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION; 

AND MINISTER OF NEW AND RENEWABLE ENERGY (SHRI PRALHAD JOSHI):  
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(a):  Yes, MOU has been signed between Food Corporation of India (FCI)  and 

Department of Food and Public Distribution (DFPD), MOCA, FandPD on 

13.09.2024. 

(b):   The following parameters have been included in the MOU with the intention 

of monitoring the performance of critical operational parameters and establishing 

institutional accountability: 

 1. Procurement (Wheat and Rice). 

2. Sales (Liquidation of excess stock over foodgrain stocking norms for the Central 

Pool). 

3. Storage (Storage capacity utilization- Owned/Hired). 

4. Handling and Transportation cost (Handling Cost-Contract labour, 

Transportation cost). 

5. Movement (Rake release performance within Railway Free Time- Percentage 

improvement over the average of last five years). 

6. Operational Losses (Storage and Transit). 

7. Training and capacity development 

8. Treasury Management (Total interest cost on short-term borrowings i.e. STL 

andCCL). 

9. Modernization–Re-engineering, Digitization, workflow automation etc. 

(a) Integration of lorry weighbridge (LWB) of FCI with depot online system (DOS). 

(b) Integration of FCI labs (QMS). 
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(c) Depot efficiency parameters (Capture, account and monitor the six depot-wise 

operational efficiency parameters for each quarter). 

10. Security (Depot, where IP-based CCTV Cameras will be installed Modern 

surveillance system).  

(c): The following steps have been taken to maintain transparency and efficiency 

in food grain procurement in the country: 

(i)  Procurement centres are opened by respective State Government Agencies/ 

FCI taking into account the estimated production, marketable surplus, convenience 

of farmers and availability of other logistics / infrastructure such as storage and 

transportation etc. Large number of temporary purchase centres in addition to the 

existing Mandis and depots/godowns are also established at key points for the 

convenience of the farmers. 

(ii)  In orders to widen outreach of MSP operations, provision has been made for 

engagement of Co-operative societies / Self Help Groups/ Panchayats / Primary 

Agriculture Cooperative Societies (PACS) by the State procuring agencies so that 

maximum farmers can avail the benefit of Price Support operations. 

(iii)  Farmers are made aware of the quality specifications and purchase system 

etc. so as to facilitate them to bring their produce conforming to the specifications. 

(iv)  Payment of MSP is being made directly into farmers’ bank accounts. 
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(v)  FCI and all the procuring States have developed their own Online 

Procurement System to ensure transparency and convenience to the farmers 

through proper registration and monitoring of actual procurement. 

(vi)  Farmers get latest/updated information through e-procurement module 

deployed by procuring agencies regarding declared MSP, nearest purchase centre, 

date on which the farmer has to bring his produce to the purchase centre etc. This 

facilitates delivery of stock by the farmers conveniently in the mandi/purchase 

centers. 

(vii)  Government of India has introduced Minimum Threshold Parameters (MTPs) 

for implementation by all procuring states towards development of an application 

eco-system, wherein requisite information in respect of procurement is available at 

single source by integrating all State procurement portals with Minimum Threshold 

Parameters for monitoring and strategic decision-making and to ensure uniformity 

and transparency. MTPs involve online registration of farmers with Aadhar seeding, 

integration of land records, digitized mandi operations, MSP transfer to farmers, 

Rice/Wheat delivery management, auto generation of bills etc. 

(d):  The Memorandum of Understanding (MoU) between the Government of 

India and the Food Corporation of India (FCI) outlines parameters on the basis of 

which FCI performance is assessed as per their achievements vis a vis target sets 

for the FY. Implementation of these performance parameters involves state level 

stakeholders and local bodies.  State procuring agencies are engaging cooperative 
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societies, self-help groups, panchayats, and Primary Agricultural Cooperative 

Societies (PACS) to maximize farmer participation in Procurement process. MSP 

payments are credited directly to farmers' bank accounts, ensuring transparency.  

(e):   The Food Corporation of India (FCI), established under the Food 

Corporations Act, 1964, ensures procurement, storage, and distribution of food 

grains to support farmers and stabilize prices. The MoU focuses on improving cost-

effectiveness and accountability through MoU parameters aiming to streamline 

operations, ensuring timely food delivery and enhanced service to end consumers. 

FCI and procuring states have developed online procurement systems for efficient 

registration and monitoring. These systems provide farmers with real-time 

information on MSP, nearby purchase centers, and scheduled delivery dates, 

enabling smooth and convenient stock delivery at mandis or purchase procurement 

centers.  

This MoU is an internal mechanism to monitor performance of FCI vis a vis 

the targets by highest authorities of FCI and DFPD for ensuring increased efficiency 

in the FCI operations. This with  cooperation and efficient operations by the  State 

Governments will ultimately results into timely delivery of food to the end consumer. 

 

               CONSEQUENTIAL RAIL ACCIDENTS 

*131. SHRIMATI KANIMOZHI KARUNANIDHI: 

Will the Minister of RAILWAYS be pleased to state: 
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(a) the details of “Consequential Rail Accidents” including derailment, 

collisions, fire and level crossing accidents during the last ten years; 

(b) the number of lives lost due to rail accidents during the said period;  

(c) the reasons for the accidents, especially collisions and derailment; 

(d) whether it is a fact that there is a lack of modern signalling and train control 

systems and shortage of critical safety spaces besides lack of inspection; 

and 

(e) if so, the details thereof? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e): As a consequence of various safety measures taken over the years, there 

has been a steep decline in the number of accidents. Consequential Train 

Accidents including derailments, collisions, fire and level crossing accidents have 

reduced from 135 in 2014-15 to 40 in 2023-24 as shown in the graph below. The 

causes of these accidents broadly include track defects, loco/coach defects, 

equipment failures, human errors etc.  

It may be noted that the consequential train accidents during the period 2004-

14 was 1711 (average 171 per annum), which has declined to 678 during the period 

2014-24 (average 68 per annum), i.e. reduction of 60%. 
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Another important index showing improved safety in train operations is 

Accidents Per Million Train Kilometer (APMTKM) which has reduced from 0.11 in 

2014-15 to 0.03 in 2023-24, indicating an improvement of approx. 73% during the 

said period. 

 

Consequential Train Accidents on Indian Railways and casualties including railway 

staff therein are as follows: 

Period No.  of 
Consequential 

Train Accidents 

No. of Deaths 
 

No. of Injuries 
 

2004-05 to 
2013-14 

1711 904 3155 

2014-15 to 
2023-24 

678 748 2087 

135

107 104
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 Safety is accorded the highest priority on Indian Railways. The various safety 

measures including those for upgradation/modernization of Signalling System 

taken to enhance safety in train operations are as under:- 

1.  On Indian Railways, the expenditure on Safety related activities has 

 increased over the years as under: 

Expenditure on Safety related activities    (Rs. in Cr.) 
 2022-23 (Act.) 2023-24(Act.) BE 2024-25 
Maintenance of Permanent 
Way and Works 

18,115 20,322 21,386 

Maintenance of Motive 
Power and Rolling Stock 

27,086 30,864 31,494 

Maintenance of Machines 9,828 10,772 11,864 
Road Safety LCs and ROBs/ 
RUBs 

5,347 6,662 9,980 

Track Renewals 
 

16,326 17,850 17,652 

Bridge Works 
 

1,050 1,907 2,137 

Signal and Telecom Works 
 

2,456 3,751 4,647 

Workshops Incl. PUs and 
Misc. expenditure on Safety 

7,119 9,523 9,615 

Total 87,327 1,01,651 1,08,776 
2. Electrical/Electronic Interlocking Systems with centralized operation of points 

and signals have been provided at 6,608 stations up to 31.10.2024 to 

eliminate accident due to human failure. 
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3. Interlocking of Level Crossing (LC) Gates has been provided at 11,053 level 

Crossing Gates up to 31.10.2024 for enhancing safety at LC gates. 

4. Complete Track Circuiting of stations to enhance safety by verification of 

track occupancy by electrical means has been provided at 6,619 stations up 

to 31.10.2024.  

5. Kavach is a highly technology intensive system, which requires safety 

certification of highest order. Kavach was adopted as a National ATP system 

in July 2020. Kavach is provided progressively in phased manner. Kavach 

has already been deployed on 1548 RKm on South Central Railway and 

North Central Railway. Presently, the work is in progress on Delhi-Mumbai 

and Delhi-Howrah corridors (approximately 3000 Route Km). Track side 

works on these routes have been completed on about 1081 RKm (705 RKm 

on Delhi-Mumbai section and 376 RKm on Delhi-Howrah section). Regular 

trials are being done on these sections. 

6. Detailed instructions on issues related with safety of Signalling e.g. 

mandatory correspondence check, alteration work protocol, preparation of 

completion drawing, etc. have been issued. 

7. System of disconnection and reconnection for SandT equipment as per 

protocol has been re-emphasized. 

8. All locomotives are equipped with Vigilance Control Devices (VCD) to 

improve alertness of Loco Pilots. 
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9. Retro-reflective sigma boards are provided on the mast which is located two 

OHE masts prior to the signals in electrified territories to alert the crew about 

the signal ahead when visibility is low due to foggy weather. 

10. A GPS based Fog Safety Device (FSD) is provided to loco pilots in fog 

affected areas which enables loco pilots to know the distance of the 

approaching landmarks like signals, level crossing gates etc. 

11. Modern track structure consisting of 60kg, 90 Ultimate Tensile Strength 

(UTS) rails, Prestressed Concrete Sleeper (PSC) Normal/Wide base 

sleepers with elastic fastening, fanshaped layout turnout on PSC sleepers, 

Steel Channel/H-beam Sleepers on girder bridges is used while carrying out 

primary track renewals. 

12. Mechanisation of track laying activity through use of track machines like 

PQRS, TRT, T-28 etc to reduce human errors. 

13. Maximizing supply of 130m/260m long rail panels for increasing progress of 

rail renewal and avoiding welding of joints, thereby improving safety. 

14. Ultrasonic Flaw Detection (USFD) testing of rails to detect flaws and timely 

removal of defective rails. 

15. Laying of longer rails, minimizing the use of Alumino Thermic Welding and 

adoption of better welding technology for rails i.e. Flash Butt Welding. 

16. Monitoring of track geometry by OMS (Oscillation Monitoring System) and 

TRC (Track Recording Cars). 
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17. Patrolling of railway tracks to look out for weld/rail fractures. 

18. The use of Thick Web Switches and Weldable CMS Crossing in turnout 

renewal works. 

19. Inspections at regular intervals are carried out to monitor and educate staff 

for observance of safe practices. 

20. Web based online monitoring system of track assets viz. Track database and 

decision support system has been adopted to decide rationalized 

maintenance requirement and optimize inputs.  

21. Detailed instructions on issues related with safety of Track e.g. integrated 

block, corridor block, worksite safety, monsoon precautions etc. have been 

issued. 

22. Preventive maintenance of railway assets (Coaches and Wagons) is 

undertaken to ensure safe train operations. 

23. Replacement of conventional ICF design coaches with LHB design coaches 

is being done. 

24. All unmanned level crossings (UMLCs) on Broad Gauge (BG) route have 

been eliminated by January 2019. 

25. Safety of Railway Bridges is ensured through regular inspection of Bridges. 

The requirement of repair/rehabilitation of Bridges is taken up based upon 

the conditions assessed during these inspections. 
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26. Indian Railways has displayed Statutory “Fire Notices” for widespread 

passenger information in all coaches. Fire posters are provided in every 

coach so as to educate and alert passengers regarding various Do’s and 

Don’ts to prevent fire. These include messages regarding not carrying any 

inflammable material, explosives, prohibition of smoking inside the coaches, 

penalties etc. 

27. Production Units are providing Fire detection and suppression system in 

newly manufactured Power Cars and Pantry Cars, Fire and Smoke detection 

system in newly manufactured coaches. Progressive fitment of the same in 

existing coaches is also underway by Zonal Railways in a phased manner. 

28. Regular counselling and training of staff is undertaken.  

29. Concept of Rolling Block introduced in Indian Railways (Open Lines) General 

Rules vide Gazette  notification dated 30.11.2023, wherein work of integrated 

maintenance/ repair/ replacement of assets is planned up to 52 weeks in 

advance on rolling basis and executed as per plan. 

 The details of the Safety related works undertaken by Railways are tabulated 

below:- 

SN Item 
2004-05 to 

2013-14 
2014-15 to 2023-

24 

2014-24 
Vs. 2004-

14 
 Track Maintenance 

1. Expenditure on Track 
Renewal (Rs. in Cr.) 

47,038 1,09,577 2.33 times 
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2. Rail Renewal Primary 
(Track Km) 

32,260 43,335 1.34 times 

3. Use of high-quality rails 
(60 Kg) (Km) 

57,450 1,23,717 2.15 times 

4. Longer Rail Panels 
(260m) (Km) 

9,917 68,233 6.88 times 

5. USFD (Ultra Sonic Flaw 
detection) Testing of 
Rails (Track km) 

20,19,630 26,52,291 1.31 times 

6. USFD (Ultra Sonic Flaw 
detection) Testing of 
Welds (Nos.) 

79,43,940 1,73,06,046 2.17 times 

7. New Track KM added 
(Track km) 

14,985 31,180 2.08 times 

8. Weld failures (Nos.) In 2013-14: 
3699 

In 2023-24: 481 87% 
reduction 

9. Rail fractures (Nos.) In 2013-14: 
2548 

In 2023-24: 383 85% 
reduction 

10 Thick Web Switches 
(Nos.) 

Nil 21,127  

11 Track Machines (Nos.) As on 
31.03.14 = 

748 

As on 31.03.24 = 
1,661 

122% 
increase 

 
 Level Crossing Gate 

Elimination 
   

1. Elimination of 
Unmanned Level 
Crossing Gates (Nos.) 

As on 
31.03.14: 

8948 

As on 31.03.24: 
Nil(All eliminated by 

31.01.19) 

100% 
reduction 

2. Elimination of Manned 
Level Crossing Gates 
(Nos.) 

1,137 7,075 6.21 Times 
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3. Road over Bridges 
(RoBs)/ Road under 
Bridges (RUBs) (Nos.) 

4,148 11,945 2.88 Times 

4. Expenditure on LC 
Elimination 
(LC+ROB+RUB) 

8,825 41,957 4.75 Times 
 

 Bridge Rehabilitation     
1. Expenditure on Bridge 

Rehabilitation (Rs. in 
Cr.) 

3,924 8,255 2.10 Times 

 Signalling Works    
1. Electronic Interlocking 

(Stations) 
837 2,964 3.52 times 

2. Automatic Block 
Signaling (Km) 

1,486 2,497 1.67 times 

3. Fog Pass Safety 
Devices (Nos.) 

As on 
31.03.14: 90 

As on 31.03.24: 
19,742 

219 times 

 Rolling Stock    
1. Manufacture of LHB 

Coaches (Nos.) 
2,337 36,933 15.80 times 

2. Provision of Fire and 
Smoke Detection 
System in AC coaches 
(Nos. of Coaches) 

0 19,271  

 
3. 

Provision of Fire 
Detection and 
Suppression System in 
Pantry and Power Cars 
(Nos. of Coaches) 

 
0 

 
2,991 

 

4. Provision of Fire 
Extinguishers in Non –

0 66,840  
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NEW/UPGRADED PASSENGER SERVICES IN TAMIL NADU 

*132. SHRI C N ANNADURAI: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of new or upgraded passenger services introduced by Indian 

Railways in Tamil Nadu during the last year;  

(b) whether additional trains or increased service frequencies have been introduced 

to meet the demand in said State especially in high-traffic routes and if so, the 

details thereof;  

(c) whether any improvements have been made to passenger amenities at major 

railway stations in said State as part of the modernization initiative;  

(d) the details of facilities introduced to improve accessibility for differently-abled 

and elderly passengers at said stations in Tamil Nadu;  

(e) whether there are any plans to introduce escalators, lifts and special assistance 

services at all major stations in the State; and  

(f) the details of other future projects aimed at further improving passenger services 

and facilities in the said State? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

AC coaches (Nos. of 
Coaches) 
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(a) to (f) To cater to the needs of passengers and as a part of the greater objective 

to provide better travel experience and improved Safety, 136 Vande Bharat 

services have been introduced on the Indian Railways(IR) network, which  includes 

16 Vande Bharat trains serving various stations located in the State of Tamil Nadu. 

During 2023-2024, IR, on originating/terminating basis, have introduced 22 new 

train services(including 10 Vande Bharat train services), extended 14 train services 

and increased the frequency of 6 train services catering the stations located in the 

State of Tamil Nadu.  Besides, introduction/extension/increase in frequency of train 

services is an on-going process on Indian Railways, subject to traffic justification, 

operational feasibility, availability of resources, etc.  However, as the Railway 

network straddles across State boundaries trains are introduced, as per network 

requirement, across such boundaries.  

The provision/upgradation of railway stations, including stations located in Tamil 

Nadu, and provision of amenities for passengers including Divyangjans and elderly 

passengers, is a continuous and on-going process and works in this regard are 

undertaken as per requirement, subject to inter-se priority and availability of funds. 

At present, Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. This scheme envisages 

development of stations on a continuous basis with a long-term approach.  

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, circulating 
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areas, waiting halls, toilets, lift/escalators as necessary, cleanliness, free Wi-Fi, 

kiosks for local products through schemes like ‘One Station One Product’, better 

passenger information systems, Executive  

Lounges, nominated spaces for business meetings, landscaping etc. keeping in 

view the necessity at each station.  

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks etc., 

as per necessity, phasing and feasibility and creation of city centres at the station 

in the long term. 

So far 1337 stations have been identified under the Amrit Bharat Station Scheme, 

out of which 77 stations are located in the state of Tamil Nadu. The names of 

stations identified for development under Amrit Bharat Station Scheme in the state 

of Tamil Nadu are as following: 

State No. of 
Stations 

Name of Stations 

Tamil 
Nadu 

77 Ambasamudram, Ambattur, Arakkonam Jn, Ariyalur, 
Avadi, Bommidi, Chengalpattu Jn, Chennai Beach, 
Chennai Egmore, Chennai Park, Chidambaram, Chinna 
Salem, Chrompet, Coimbatore Jn, Coimbatore North, 
Coonoor, Dharmapuri, Dr. M.G. Ramachandran Central, 
Erode Jn., Guduvancheri, Guindy, Gummidipundi, Hosur, 
Jolarpettai Jn, Kanniyakumari, Karaikkudi, Karur Jn., 
Katpadi, Kovilpatti, Kulitturai, Kumbakonam, Lalgudi, 
Madurai Jn, Mambalam, Manaparai, Mannargudi, 
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Mayiladuturai Jn., Mettupalayam, Morappur, Nagercoil 
Jn., Namakkal, Palani, Paramakkudi, Perambur, Podanur 
Jn., Pollachi, Polur, Pudukkottai, Rajapalayam, 
Ramanathapuram, Rameswaram, Salem, Samalpatti, 
Sholavandan, Srirangam, Srivilliputtur, St.Thomas Mount, 
Tambaram, Tenkasi, Thanjavur Jn, Thiruvarur Jn., 
Tiruchendur,  Tirunelveli Jn, Tirupadripulyur, Tirupattur, 
Tiruppur, Tirusulam, Tiruttani,  Tiruvallur, Tiruvannamalai, 
Udagamandalam, Vellore Cantt., Villupuram Jn., 
Virudhunagar, Vriddhachalam Jn., Dindigul, Tuticorin. 

The details of allocation of funds for development and maintenance of stations are 

maintained Zonal Railway-wise under Plan Head-53 ‘Customer Amenities’. The 

state of Tamil Nadu is covered by two zones viz. Southern Railway and South 

Western Railway. The allocation for the financial year 2024-25 for these zones is ₹ 

2344.46 Crores. 

To facilitate easy movement of elderly, sick passengers and for smooth access to 

platforms, escalators are provided at Railway stations across the Indian Railways 

(IR). Further, as part of ‘Sugamya Bharat Abhiyaan’ for differently abled 

passengers, lifts at railway stations are being provided depending upon relative 

priority of various stations and the availability of resources and feasibility for 

provision of lifts.  

Accordingly, so far 185 lifts at 83 stations and 96 escalators at 30 railway stations 

have been provided in the State of Tamil Nadu. In addition to this, 37 escalators 

and 107 lifts have also been further sanctioned in the State of Tamil Nadu. 
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Railway Infrastructure Projects falling fully/partly in the State of Tamil Nadu are 

covered under Southern Railway (SR), South Central Railway (SCR) and South 

Western Railway (SWR) zone of Indian Railways. Zone-wise details of Railway 

projects including cost, expenditure and outlay are made available in public domain. 

As on 01.04.2024, 22 projects (10 new lines, 03 Gauge conversions and 09 

Doubling) of total length of 2,587 Km, costing ₹ 33,467 crore, falling fully/partly in 

the State of Tamil Nadu are in planning/approval/construction stage, out of which 

665 Km length has been commissioned and an expenditure of ₹ 7,153 crore has 

been incurred upto March, 2024. The summary is as under:- 

Category No. of 
projects 

Total 
Length  
(in Km)  

Length 
Commissioned 

(in Km)   

Expenditure upto 
March 2024 

(₹ in Cr.) 
New line  10 872  24 1,223 

Gauge Conversion 03 748  604  3,267 
Doubling/ 

Multitracking 
09 967  37  2,664 

Total 22 2,587  665  7,153 
 

Budget allocation for Infrastructure projects and safety works, falling 

fully/partly in Tamil Nadu is as under: 

Period Outlay 
2009-14 ₹ 879 crore/year 
2024-25 ₹ 6,362 crore  (more than 7 times) 

Railway acquires the land through State Government and the completion of a 

railway projects is dependent of land acquisition.  However, Execution of important 
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infrastructure projects falling fully/partly in the State of Tamil Nadu are held up due 

to delay in land acquisition. Status of land acquisition in Tamil Nadu is as under: 

Total Land required for Projects in 
Tamil Nadu 

3389 Ha 

Land Acquired 866 Ha (26%) 
Balance Land to be acquired 2523 Ha (74%) 

Government of India is geared up to execute projects, however success depends 

upon the support of Government of Tamil Nadu.   

 
SPECIALIZED MOBILE PHONE PLAN FOR NON-SMART PHONE USERS 
*133.  SHRI NILESH DNYANDEV LANKE: 

SHRI BAJRANG MANOHAR SONWANE: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government is considering to introduce specialized mobile 

phone plans specifically designed for non-smartphone users, if so, the details 

thereof; 

(b)  whether the Government is considering to provide affordable data packages 

and internet access to the non-smartphone users, if so, the details thereof; 

(c)  whether the Government has conducted any studies or surveys to assess 

the proportion of the population that relies on non-smartphones for 

telecommunication services; 
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(d)  whether the Government recognizes the potential barriers faced by non-

smartphone users in accessing affordable and suitable mobile plans, if so, the steps 

taken to address these challenges; 

(e)  the measures the Government is considering to encourage private telecom 

operators to offer plans specifically designed for non-smartphone users; and 

(f)  whether the Government considers implementing regulatory measures or 

incentives to promote the availability of affordable and accessible mobile plans for 

non-smartphone users through private telecom operators and if so, the details 

thereof? 

 

THE MINISTER OF COMMUNICATIONS; AND MINISTER OF DEVELOPMENT 

OF NORTH EASTERN REGION (SHRI JYOTIRADITYA M. SCINDIA): 

(a) to (c) No 

(d) to (f) As per Telecom Regulatory Authority of India Act 1997, Telecom 

Regulatory Authority of India (TRAI) regulates the telecom tariff. As per the existing 

regulatory tariff framework, tariff for telecommunication service is under 

forbearance except for some services.  

 

      आकां±ी िजलŌ म¤ रलेव ेÖटेशनŌ का नवीनीकरण/सुŀढ़ीकरण 

*134. ®ी राम िशरोमिण वमाª: 

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  
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(क)  ³ या सरकार का िनकट भिवÕय म¤ आकां±ी िजलŌ म¤ सभी रलेव े ÖटेशनŌ का 

नवीनीकरण/सŀुढ़ीकरण करन ेका िवचार है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; 

(ग)  ³ या सरकार का ®ावÖती िजल ेसिहत देश के सभी आकां±ी िजलŌ म¤ नए रलेपथ िबछाने/मौजूदा 

रलेपथŌ के दोहरीकरण और नए रलेवे ÖटेशनŌ के िनमाªण का ÿÖताव है; और 

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): रले मंýालय ने भारतीय रले म¤ रेलवे ÖटेशनŌ के िवकास के िलए ‘अमतृ भारत Öटेशन 

योजना’ शłु कì है। इस योजना म¤ दीघªकािलक ŀिĶकोण के साथ सतत आधार पर ÖटेशनŌ के िवकास 

कì पåरकÐपना कì गई है।  

इसम¤ ÿÂयेक रलेवे Öटेशन कì आवÔयकता को देखते हòए ÖटेशनŌ पर सिुवधाओ ंजैसे Öटेशन तक पहòंच, 

पåरचलन ±ेýŌ, ÿती±ालयŌ, शौचालयŌ, आवÔयकतानसुार िलÉटŌ/Öवचािलत सीिढ़यŌ, Èलटेफॉमª कì 

सतह और Èलेटफॉमª के ऊपर कवर, Öव¸छता, िन:शुÐक वाई-फाई, 'एक Öटेशन एक उÂपाद' जैसी 

योजनाओ ंĬारा Öथानीय उÂपादŌ के िलए िकयोÖक, बेहतर याýी सूचना ÿणाली, ए³जी³यूिटव लाउंज, 

Óयावसाियक बैठकŌ के िलए िनिदªĶ Öथान, ल§डÖकेिपंग आिद म¤ सधुार लाने के िलए माÖटर Èलान तैयार 

करना और उनका चरणबĦ कायाªÆवयन करना शािमल ह§।   

इस योजना म¤ आवÔयकता, चरणबĦ łप से एवं Óयवहायªता के अनसुार Öटेशन भवन म¤ सधुार, Öटेशन 

का शहर के दोनŌ छोरŌ के साथ एकìकरण, मÐटी-मोडाल एकìकरण, िदÓयांगजनŌ के िलए सिुवधाए,ं 
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दीघªकािलक और पयाªवरण अनकूुल समाधान, िगĘी रिहत पटåरयŌ कì ÓयवÖथा आिद और दीघाªविध म¤ 

Öटेशन पर िसटी सÆेटर बनाने कì भी पåरकÐपना कì गई है। 

अब तक, भारतीय रले म¤ इस योजना के अंतगªत 1337 ÖटेशनŌ को िचिĹत िकया गया है, िजनम¤ स े157 

Öटेशन आकां±ी िजलŌ के अंतगªत आते ह§। अमृत भारत Öटेशन योजना के अंतगªत िवकास हेतु आकां±ी 

िजलŌ म¤ िÖथत िचिĹत ÖटेशनŌ के नाम इस ÿकार ह§: 

आकां±ी 
िजलŌ म¤ 
ÖटेशनŌ कì 
सं́ या 

आकां±ी िजलŌ म¤ ÖटेशनŌ के नाम 

157 आबू रोड, अनúुह नारायण रोड, अराकू, अरåरया कोटª, बहराईच, बलांगीर, 
बलरामपरु, बालिसåरगं, बांका, बनमनखी, बानो, बड़ागामदा ज³ंशन, बारां, बरौनी, 
बरगावां, बरहनी, बरकाकाना, बारसोई जं³शन, बासुकìनाथ, बेगसुराय, भþाचलम 
रोड, भानÿुतापपरु, भवानीपटना, िबयावरा राजगढ़, बोकारो Öटील िसटी, चाईबासा, 
चøधरपरु, चंदौली मझवार, चþंपरुा, छबड़ा गगुोर, िचýकुट धाम कवê, चोपन, 
कडÈपा, दाहोद, डाÐटनगंज, दमनजोड़ी, दमोह, डांगोपोसी, ढ¤कनाल, ढोली, ढोलपरु, 
धुबरी, दमुका, फतेहपरु, िफरोजपरु क§ ट, गंगाघाट, गंजबासौदा, गढ़वा रोड, गढ़वा 
टाउन, गौरीपरु, गया, घाटिशला, िगåरडीह, गोड्डा, गोिवंदपरु रोड, गनुा, गनुपुरु, 
गरुाł, हैदर नगर, हåरĬार ज³ंशन, हåरशंकर रोड, हरपालपरु, हिटया, हज़ारीबाग़ 
रोड, िहंडौन िसटी, जगदलपरु, जैसलमेर, जमईु, जनकपरु रोड, जपला, जयपरु, 
कांटाबांजी, करहागोला रोड, काशीपुर ज³ंशन, किटहार जं³शन, केिसंगा, खगिड़या 
जं³शन, खजरुाहो ज³ंशन, खंडवा, खåरयार रोड, िक¸छा, कोरापटु ज³ंशन, कोरबा, 
लाभा, लखमीिनया, लातेहार, िलमखेड़ा, लोहरदगा, महासमुंद, महेशखूंट, मजबत, 
मािनकपरु ज³ंशन, मनोहरपुर, मानसी ज³ंशन, एमसीएस छतरपरु, मरेामंडली, मोगा, 
मोतीपरु, महुÌमद गंज, मुिनगड़ुा, मरुी ज³ंशन, मजुÉफरपरु ज³ंशन, नबीनगर रोड, 
नगर उंटारी, नामकोम, नंदरुबार, नवादा, ओरगा, उÖमानाबाद, पहाड़पुर, पाकुड़, 
परमा³कुडी, पारसनाथ, पारलाखेमुंडी, पावªतीपरुम, पाठशाला, िपंडवाड़ा, िपÖका, पं. 
दीन दयाल उपाÅयाय ज³ंशन, रफìगंज, रायचूर ज³ंशन, राजपलायम, राजमहल, 
राम दयाल ु नगर, रामनाथपरुम, रामदेवरा, रामĵेरम, रामगढ़ क§ ट, रांची जं³शन, 
रायगढ़ा, रनेकूुट, łड़कì, Łिथयाई, सािहबगंज, सािहबपरु कमाल, सलौना, 
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सालमारी, ®ी महावीरजी, िसĦाथªनगर, िसÐली, िसमुलतला, िसंगरौली, सीतामढी, 
सोनभþ, ®ीिविÐलप°ूुर, टांगला, टाटानगर, टाटीिसलवाई, िटटलागढ़ जं³शन, 
तुलसीपरु, उदलगरुी, िविदशा, िवŁधुनगर, Óयासनगर, वडसा, वािशम, यादगीर 

इसके अलावा, भारतीय रले म¤ ÖटेशनŌ का उÆनयन/िवकास/पुनिवªकास एक जारी रहने वाली सतत 

ÿिøया है और इस संबंध म¤ कायª परÖपर ÿाथिमकता और िनिधयŌ कì उपलÊधता के अÅयधीन, 

आवÔयकतानसुार िकए जाते ह§। बहरहाल, ÖटेशनŌ के उÆनयन/िवकास/पुनिवªकास के िलए कायŎ को 

मंजूरी देने और िनÕपािदत करते समय िनचली कोिट के ÖटेशनŌ कì तलुना म¤ उ¸चतर कोिट के ÖटेशनŌ 

को ÿाथिमकता दी जाती है।  

रले पåरयोजनाओ ं का सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रेल-वार िकया जाता है, न िक राºय-वार, 

³यŌिक रलेवे कì पåरयोजनाए ंराºय कì सीमाओ ंके आर-पार फैली हो सकती ह§। रेल पåरयोजनाओ ंको 

लाभÿदता, यातायात अनमुान, अंितम छोर संपकª ता, अनपुलÊध किड़यŌ और वैकिÐपक मागŎ, 

संकुिलत/संतĮृ लाइनŌ के िवÖतार, राºय सरकारŌ, क¤ þीय मýंालयŌ, संसद सदÖयŌ, अÆय जन 

ÿितिनिधयŌ Ĭारा उठाई गई मांगŌ, रलेवे कì अपनी पåरचालिनक आवÔयकता, सामािजक-आिथªक महÂव 

आिद के आधार पर Öवीकृत िकया जाता है, जो चालू पåरयोजनाओ ंके Ňोफॉरवडª और िनिधयŌ कì 

समú उपलÊधता पर िनभªर करता है। 

01.04.2024 कì िÖथित के अनसुार, भारतीय रले म¤ 44,488 िकलोमीटर कुल लंबाई वाली 488 रले 

अवसंरचना पåरयोजनाए ं(187 नई लाइन, 40 आमान पåरवतªन और 261 दोहरीकरण) िजनकì लागत 

लगभग ₹7.44 लाख करोड़ है, योजना/अनुमोदन/िनमाªण चरण म¤ ह§, िजनम¤ से 12,045 िकलोमीटर 

लंबाई को कमीशन कर िदया गया है और इस पर माचª, 2024 तक लगभग ₹2.92 लाख करोड़ का Óयय 

िकया गया है। सारांश इस ÿकार है:- 
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कोिट पåरयोजनाओ ं
कì सं́ या 

कुल लबंाई 
(िकलोमीटर) 

माचª 2024 तक 
कमीशन कì गई 
लंबाई 
(िकलोमीटर) 

माचª 2024 तक 
िकया गया कुल 
Óयय 
(करोड़ Łपए म¤) 

नई लाइन¤ 187 20,199 2,855 1,60,022 
आमान पåरवतªन 40 4,719 2,972 18,706 
दोहरीकरण/मÐटी 
ůैिकंग 

261 19,570 6,218 1,13,742 

कुल 488 44,488 12,045 2,92,470 
सभी रले पåरयोजनाओ ंकì लागत, Óयय और पåरÓयय सिहत ±ेýीय रेल-वार/वषª-वार Êयौरा भारतीय 

रले कì वेबसाइट पर सावªजिनक łप से उपलÊध है। 

भारतीय रले म¤ नए रलेपथ कì कमीशिनंग/िबछाने का िववरण नीचे िदया गया है::-  

अविध कमीशन िकया गया नया रेलपथ नए रेलपथ कì औसत कमीशिनगं 

2009-14 7,599 िकलोमीटर 4.2 िकलोमीटर ÿितिदन 
2014-24 31,180 िकलोमीटर 8.54 िकलोमीटर ÿितिदन (2 गुना से अिधक) 

इसके अलावा, िपछले तीन वषŎ िव° वषª 2021-22 से 2023-24 और चालू िव° वषª 2024-25 म¤ 

आकां±ी िजलŌ सिहत भारतीय रले म¤ कुल 60,673 िकलोमीटर लंबाई के 894 अदद सव¥±ण (287 

नई लाइन, 14 आमान पåरवतªन और 593 दोहरीकरण) को मंजूरी दी गई है। 

उ°र ÿदशे 

उ°र ÿदेश राºय म¤ पूणªतः/अंशतः पड़ने वाली रेल अवसंरचना पåरयोजनाए ंभारतीय रले के उ°र रेलव,े 

उ°र मÅय रलेवे, पूवō°र रलेवे, पूवª मÅय रलेवे और पिĲम मÅय रेलवे जोनŌ के अंतगªत आती ह§। 

01.04.2024 कì िÖथित के अनसुार, ®ावÖती िजले सिहत उ°र ÿदशे राºय म¤ पूणªतः/अंशतः पड़ने 

वाली ₹92,001 करोड़ कì लागत वाली 5,874 िकलोमीटर कुल लंबाई कì 68 रले पåरयोजनाए ं(16 

नई लाइन, 03 आमान पåरवतªन और 49 दोहरीकरण) योजना और कायाªÆवयन के िविभÆन चरणŌ म¤ ह§, 



04.12.2024                                           98 
 

िजनम¤ से 1,313 िकलोमीटर लंबाई को कमीशन कर िदया गया ह ैऔर माचª, 2024 तक ₹28,366 

करोड़ का Óयय िकया जा चुका है। 

कोिट पåरयोजनाओ ं
कì सं́ या 

कुल लबंाई 
(िकलोमीटर) 

कमीशन कì गई 
लंबाई 
(िकलोमीटर) 

माचª 2024 तक 
िकया गया कुल Óयय 
(करोड़ Łपए म¤) 

नई लाइन¤ 16 1740 297 8672 

आमान पåरवतªन 3 261 0 26 
दोहरीकरण/मÐटी 
ůैिकंग 

49 3873 1016 19668 

कुल 68 5874 1313 28366 
 

नई लाइन पåरयोजना म¤ िभनगा, ®ावÖती, बलरामपरु, उतरौला, मेहदावल, बांसी के राÖते बहराइच-

खलीलाबाद (240 िकलोमीटर) का कायª शłु कर िदया गया है। 

वषª 2014 से, बजट आबटंन और पåरयोजनाओ ंकì तदनłुपी कमीशिनंग म¤ पयाªĮ विृĦ हòई है। उ°र 

ÿदेश राº य म¤ पूणªतः/अंशतः पड़ने वाले अवसंरचना एवं संर±ा कायŎ के िलए वािषªक बजट आवंटन 

िनÌनानसुार है:- 

अविध बजट पåरÓयय 2009-14 के दौरान आवंटन कì तुलना म¤ 
वृिĦ    

2009-14 ₹1,109 करोड़ Łपये ÿितवषª - 
2024-25  ₹19,848 करोड़ Łपय ेÿितवषª 17 गनुा से अिधक  

वषª 2009-14 और 2014-2024 के दौरान उ°र ÿदेश राºय म¤ पूणªतः/अंशतः पड़ने वाले खंडŌ (नई 

लाइन, आमान पåरवतªन और दोहरीकरण) कì कमीशिनंग िनÌनानसुार है: 

अविध कमीशिनगं 2009-14 के दौरान औसत वािषªक 

कमीशिनगं कì तुलना म¤ वृिĦ 

2009-14 199 िकलोमीटर ÿितवषª - 
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2014-24 490 िकलोमीटर ÿितवषª 2 गुना से अिधक 

2023-24 के दौरान, उ°र ÿदशे राºय म¤ पूणªतः/अंशतः पड़ने वाले 1,752 िकलोमीटर (1328 

िकलोमीटर नई लाइन, 25 िकलोमीटर आमान पåरवतªन और 399 िकलोमीटर दोहरीकरण) खंड 

कमीशन कर िदए गए ह§। 

आकां±ी िजलŌ/ÊलॉकŌ के िलए सपंूणªता अिभयान   

*135. ®ी रोडमल नागर: 

 ®ी नव चरण माझी:  

 ³या योजना मंýी यह बताने कì कृपा कर¤गे िक :  

(क) आकां±ी िजलŌ और ÊलॉकŌ म¤ सेचुरेशन कì िÖथित ÿाĮ करने के िलए संपूणªता अिभयान के 

अंतगªत लि±त ÿमखु संकेतक ³या ह§;  

(ख) आकां±ी िजला कायªøम (एडीपी) और आकां±ी Êलॉक कायªøम (एबीपी) के तहत िनधाªåरत 

समú िवकास लàयŌ म¤ उĉ संकेतकŌ से िकस ÿकार योगदान िमलने कì संभावना है; और  

(ग) िपछल े तीन माह के दौरान इन संकेतकŌ कì ÿगित कì िनगरानी और ÿभावी कायाªÆवयन 

सिुनिĲत करने म¤ इस अिभयान का ³या पåरणाम रहा? 

सांि´यकì और कायªøम कायाªÆवयन मýंालय के राºय मýंी; योजना मýंालय के राºय मýंी;  

योजना मýंालय के राºय मýंी ; तथा सÖं कृित मýंालय म¤ राºय मýंी (राव इÆþजीत िसहं): 

(क)  संपूणªता अिभयान के भाग के łप म¤ सेचुरेशन कì िÖथित ÿाĮ करने के िलए आकां±ी िजला 

कायªøम और आकां±ी Êलॉक कायªøम के तहत ÿÂयेक म¤ छह ÿमुख कायª िनÕपादन संकेतक 

(केपीआई) िचिÆहत िकए गए थे। इन संकेतकŌ कì सूची िववरण-1 म¤ दशाªई गई है।  

(ख)  संपूणªता अिभयान म¤ तीन महीने कì अविध के भीतर सेचुरशेन कì िÖथित ÿाĮ करन ेके िलए 

आकां±ी िजला कायªøम (एडीपी) और आकां±ी Êलॉक कायªøम (एबीपी) के तहत ÿÂयेक छह 
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संकेतकŌ को ÿाथिमकता देकर एक क¤ िþत और समयबĦ ŀिĶकोण अपनाया गया। इस कायªनीित 

ने एक क¤ िþत ÿयास सिुनिĲत िकया, िजसस े िवकास के महÂवपूणª ±ेýŌ पर Âवåरत और 

वाÖतिवक ÿभाव पड़ा। इस क¤ िþत और Âवåरत ŀिĶकोण से न केवल तेजी आई, बिÐक आकां±ी 

िजला कायªøम और आकां±ी Êलॉक कायªøम के तहत िनरंतर सधुार ÿाĮ करने के िलए एक 

अनकुरणीय मॉडल का िनमाªण भी हòआ।   

(ग)  जलुाई से िसतंबर 2024 कì अविध के दौरान, संपूणªता अिभयान ने ÿगित कì िनगरानी और 

अपने लि±त संकेतकŌ के ÿभावी कायाªÆवयन को सिुनिĲत करने म¤ महÂवपूणª उपलिÊधयां 

हािसल कì। िजलŌ और ÊलॉकŌ ने िचिÆहत िकए गए छह संकेतकŌ को संतĮृ करने के संबंध म¤ 

क¤ िþत संरिचत कायª योजनाए ँतैयार कé, जो समिÆवत ÿयासŌ के िलए एक रोडमैप के łप म¤ 

ÿयĉु हòई।ं मािसक ÿगित ůैिकंग से कायाªÆवयन संबंधी चुनौितयŌ कì तÂ±ण  पहचान हòई और 

समाधान संभव हòआ, िजससे समय पर सधुार सिुनिĲत हòआ। सामुदाियक जागłकता बढ़ाने 

और आवÔयक सरकारी सेवाओ ंके उपयोग म¤ सधुार आन ेके िलए Óयवहार पåरवतªन अिभयान 

चलाए गए। इसके अितåरĉ, िजला और Êलॉक अिधकाåरयŌ ने डेटा सÂयापन सिुनिĲत करने के 

िलए ±ेý के दौर ेके माÅयम से समवतê िनगरानी कì। 

िववरण-1 

आकां±ी िजला कायªøम  - सÌपूणªता अिभयान के तहत के.पी.आई 

ø.स.ं सकेंतक 
1.  पहली ितमाही म¤ ए.एन.सी. के िलए पंजीकृत गभªवती मिहलाओ ंका ÿितशत 
2.  पूणª टीकाकरण करा चकेु ब¸चŌ (9-11 माह) का ÿितशत 
3.  पूरक पोषण लेने वाली गभªवती मिहलाओ ंका ÿितशत 
4.  िवतåरत मृदा ÖवाÖÃय काडŎ कì सं́ या 
5.  िवīतु सुिवधा वाले चालू िवīालयŌ का ÿितशत 
6.  एक महीने के भीतर ब¸चŌ को पाठ्य पÖुतक¤  उपलÊध कराने वाले ÖकूलŌ का ÿितशत 
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आकां±ी Êलॉक कायªøम – सÌपूणªता अिभयान के तहत के.पी.आई 

ø.स.ं सकेंतक 

1.  
पहली ितमाही के दौरान ÿसवपूवª देखभाल (एएनसी) के िलए पंजीकृत गभªवती मिहलाओ ं
का ÿितशत 

2.  लि±त जनसं´या कì तुलना म¤ उ¸च रĉचाप कì जांच कराने वाले ÓयिĉयŌ का ÿितशत 
3.  लि±त जनसं´या कì तुलना म¤ मधुमेह कì जांच कराने वाले ÓयिĉयŌ का ÿितशत 

4.  
आईसीडीएस कायªøम के अंतगªत िनयिमत łप से परूक पोषण लनेे वाली गभªवती मिहलाओ ं
का ÿितशत 

5.  
Êलॉक म¤ कुल Öवयं सहायता समूह कì तुलना म¤ पåरøामी िनिध ÿाĮ करने वाले Öवयं सहायता 
समूह का ÿितशत 

6.  लि±त मृदा नमूना संúहण कì तुलना म¤ बनाए गए मृदा ÖवाÖÃय काडŎ का ÿितशत 
 

MEDIA CAMPAIGN FOR PROMOTION OF SCIENTIFIC TEMPER 

*136. DR. DHARAMVIRA GANDHI: 

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

a) whether the Government has launched any media campaigns aimed at 

promoting scientific temper and discouraging superstition in society; 

b) if so, the details of these campaigns including their reach, duration and topics 

covered; and 

c) whether there are plans to work with scientists, educators and public figures to 

create more awareness campaigns and if so, the expected outcome thereof? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): The Department of Science and Technology (DST) is popularizing 

science, technology and innovation (STI) among school students to inculcate 

scientific temper and scientific literacy through its flagship programmes viz. 

National Children Science Congress (NCSC), Initiative for Research and Innovation 

in STEM (IRIS), and Innovation in Science Pursuit for Inspired Research 

(INSPIRE)-Million Minds Augmenting National Aspirations and Knowledge 

(MANAK) among school students in the age group of 10-17 years.  

Council of Scientific and Industrial Research (CSIR) under the aegis of Department 

of Scientific and Industrial Research (DSIR) is conducting JIGYASA for promoting 

scientific temper amongst the school students in collaboration with Kendriya 

Vidyalaya Sangathan (KVS) that connect students with scientists. The initiative 

extends classroom learning to research lab-based learning to school students. DST 

also supports college students pursuing Bachelors and Masters programme in 

Academic Institutions/Universities through INSPIRE-Scholarship for Higher 

Education (SHE). In order to enhance the participation of girls in different streams 

of STEM (Science Technology Engineering Mathematics), DST initiated Vigyan 

Jyoti in 2019-20, to facilitate a conducive and enabling environment for girls to 

pursue higher education.  
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DST also organizes National Science Day (NSD) and National Mathematics Day 

(NMD) every year on 28th February and 22nd December respectively, across the 

States and UTs through State SandT Councils for promotion of science and 

technology among school and college students in the country.  The initiatives 

include interactive STEM (Science, Technology, Engineering, and Mathematics) 

programs, science fairs, robotics hackathons, Open Houses etc. DST further 

supports projects in various districts of the country to demystify miracles and beliefs 

through scientific principles.  

Various STEM demonstration and popularization programmes are organized at 

district level, state-level and national-level involving more than 50 lakh students. 

Lectures of eminent scientists, educators and public figures are organized to 

popularize STEM and promote scientific temper on NSD and NMD. 

The Publications Division under the Ministry of Information and Broadcasting works 

with scientists and educators to publish books, journals and articles promoting 

scientific temper in society. 

 

REDUCED FUND ALLOCATION FOR NEW RAILWAY LINES IN   

TAMIL NADU 

*137. DR. KALANIDHI VEERASWAMY:  

 Will the Minister of RAILWAYS be pleased to state: 
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(a) whether the Government has slashed fund allocation for new railway lines in 

Tamil Nadu for the financial year 2024-25 by 70% compared to the amount 

announced in Interim Budget for the same year;  

(b) if so, the reasons for this drastic reduction in funds, despite the vital need for 

expanded railway infrastructure in the said State to support its growing 

population and economy;  

(c) the manner in which the Government intends to make up for this shortfall in 

funding and the impact this will have on the completion and progress of 

ongoing and proposed railway projects in the said State;  

(d) whether the Government is aware that this cut in funding could negatively 

affect regional development, job creation, and overall connectivity of Tamil 

Nadu with rest of the country and if so, the details thereof; and  

(e) whether the Government proposes to reconsider this cut and restore funds, 

especially in light of the importance of the said State as major economic and 

industrial hub in country and if so, the details thereof? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e):  Railway projects are surveyed/ sanctioned/executed Zonal Railway wise 

and not State-wise as the Railway projects may span across State boundaries. 

Railway projects are sanctioned on the basis of remunerativeness, traffic 
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projections, last mile connectivity, missing links and alternate routes, augmentation 

of congested/saturated lines, demands raised by State Governments, Central 

Ministries, Members of Parliament, other public representatives, Railway’s own 

operational requirement, socio-economic considerations etc. depending upon 

throwforward of ongoing projects and overall availability of funds. 

Railway infrastructure projects falling fully/partly in the State of Tamil Nadu are 

covered under Southern Railway (SR), South Central Railway (SCR) and South 

Western Railway (SWR) zones of Indian Railways. Zonal Railway wise details of 

Railway projects including cost, expenditure and outlay are made available in public 

domain on Indian Railway’s website. 

As on 01.04.2024, 22 Railways projects (10 New Line, 03 Gauge Conversion and 

09 Doubling) of total length 2,587 Km, costing Rs.33,467 crore, falling fully/partly 

in the State of Tamil Nadu, are at various stages of planning and implementation, 

out of which 665 Km length has been commissioned and an expenditure   of  

Rs.7,153 crore  has   been   incurred  upto  March’ 2024.   

The summary is as under:- 
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Plan Head No. of 
projects 

Total Length  
(in Km) 

Length 
Commissioned 

(in Km) 

Expenditure 
upto March 2024 

(Rs.in Cr.) 
New Line 10 872  24  1223 

Gauge 
Conversion 

3 748  604  3267 

Doubling 
/Multitracking 

9 967  37  2664 

Total 22 2587  665  7153 
Budget allocation for infrastructure projects and safety works, falling fully/partly in 

the State of Tamil Nadu is as under: 

Period Outlay 
2009-14 Rs.879 crore/year 
2024-25 Rs.6,362 crore  (more than 7 times) 

The details of commissioning/laying of new track falling fully/partly in the State of 

Tamil Nadu during 2009-14 and 2014-24 is as under:  

Period Total Track Commissioned 
2009-14 923 Km 
2014-24 1,302 Km  

 

Though fund allocation has increased manifold but pace of execution of project is 

dependent on expeditious land acquisition. Railway acquires the land through State 

Government and the completion of a railway projects is dependent of land 

acquisition.  However, Execution of important infrastructure projects falling 

fully/partly in the State of Tamil Nadu are held due to delay in land acquisition. 

Status of land acquisition in the State of Tamil Nadu is as under: 
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Total Land required for Projects in Tamil Nadu 3389 Ha 

Land Acquired 866 Ha (26%) 

Balance Land to be acquired 2523 Ha (74%) 

Government of India is geared up to execute projects, however success depends 

upon the support of Government of Tamil Nadu.  For instance, details of some major 

projects which are delayed due to land acquisition are as under:- 

SN Name of the project Total  land 
required 
(in Ha) 

Land 
acquired 
(in Ha) 

Balance Land 
to be 

acquired 
(in Ha) 

1. Tindivanam –Tiruvannamalai 
new line (71 Km) 

273 33 240 

2. Attiputtu – Puttur New Line (88 
Km) 

189 0 189 

3. Morappur – Dharmapuri (36 Km) 93 0 93 
4. Mannargudi – Pattukkottai                 

(41 Km) 
152 0 152 

5. Thanjavur – Pattukottai (52 Km) 196 0 196 
The completion of any Railway project depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest department, 

deposition of cost share by State Government in cost sharing projects, priority of 

projects, shifting of infringing utilities, statutory clearances   from    various    

authorities,    geological    and    topographical conditions of area, law and order 

situation in the area of project(s) site, number of working months in a year for 

particular project site due to climate conditions etc.  



04.12.2024                                           108 
 

Various steps taken by the Government for speedy approval and implementation 

of rail projects include (i) setting of Gati Shakti units (ii) prioritisation of projects (iii) 

substantial increase in allocation of funds on priority projects, (iv) delegation of 

powers at field level, (v) close monitoring of progress of project at various levels (vi) 

regular follow up with State Governments and concerned authorities for expeditious 

land acquisition, forestry and Wildlife clearances and for resolving other issues 

pertaining to projects. This has led to substantial increase in rate of commissioning 

since 2014.  

कोयले कì कìमत म¤ वृिĦ 

*138. ®ी उºजवल रमण िसहं:   

³या कोयला मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या वषª 2023-24 के दौरान वैिĵक कìमतŌ कì तलुना म¤ देश म¤ अकुशल खनन के कारण कोयले 

कì कìमत म¤ काफì विृĦ हòई है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या सरकार का आगामी वषŎ म¤ अंतरराÕůीय कोयला उÂपादकŌ के साथ ÿितÖपधाª करने के िलए 

घरेलू कोयला उÂपादकŌ को कोई राजसहायता/åरयायत ÿदान करने का ÿÖताव है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

कोयला मýंी; तथा खान मýंी (®ी जी. िकशन रेड्डी):  

(क) और (ख): कोयले का उÂपादन कोल इंिडया िलिमटेड (सीआईएल), िसंगरनेी कोिलयरीज कंपनी 

िलिमटेड (एससीसीएल) और एनएलसी इंिडया िलिमटेड (एनएलसीआईएल) Ĭारा मशीनीकरण के साथ 

एक योजनाबĦ तरीके से िकया जाता है, िजससे ÿचालन कुशल और ÿिशि±त कायªबल Ĭारा िकया 
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जाता है तािक सभी ±ेýŌ कì मांग को उिचत मूÐय पर पूरा िकया जा सके। वतªमान म¤ घरलूे कोयले कì 

कìमत आयाितत कोयले कì तलुना म¤ बहòत कम है।  

(ग) और (घ): इस समय ऐसे िकसी ÿÖताव कì योजना नहé है। 

 

धमतरी रले लाइन का िवÖतार 

*139. ®ी भोजराज नाग: 

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³ या धमतरी रले लाइन का छ°ीसगढ़ के कांकेर शहर से जगदलपरु तक िवÖतार करने का कोई 

ÿÖताव है; और 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³ या है? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  
वैÕणव): 

(क) और (ख) छ°ीसगढ़ के कांकेर िजले म¤ रले संपकª ता म¤ सधुार लाने के िलए कांकेर िजल ेसे गुजरने 

वाली दÐलीराझरा-रावघाट-जगदलपुर रले लाइन पåरयोजना (235 िकलोमीटर) को दो चरणŌ अथाªत् 

दÐलीराझरा-रावघाट (95 िकलोमीटर) और रावघाट-जगदलपरु (140 िकलोमीटर) म¤ शłु िकया गया 

है। चरण-I अथाªत् दÐलीराझरा-रावघाट म¤, 77 िकलोमीटर (दÐलीराझरा-ताड़ोकì) को कमीशन कर 

िदया गया है और इस पåरयोजना पर 31.03.2024 तक ₹1,028 करोड़ का Óयय िकया जा चकुा है। 

चरण II अथाªत् रावघाट-जगदलपरु (140 िकलोमीटर) कì िवÖतृत पåरयोजना åरपोटª तैयार कर ली गई 

है।   

कांकेर िजले कì संपकª ता को और बहेतर बनाने के िलए, बांसकोट और अमरावती के राÖते धमतरी से 

कŌडागांव (183.19 िकलोमीटर) नई लाइन के िलए भी एक सव¥±ण को मंजूरी दी गई है।  
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REINTRODUCTION OF SCHEME SIMILAR TO 'PADHO PARDHESH' 

*140. SUSHRI IQRA CHOUDHARY: 

Will the Minister of MINORITY AFFAIRS be pleased to state: 

(a) whether the Government plans to reintroduce a scheme similar to 'Padho 

Pardhesh' with more effective targeting mechanism to ensure that the unique 

challenges faced by the minority students are addressed and if so, the details 

thereof; 

(b) whether the Government has evaluated if schemes of other Ministries have 

ensured equitable access for minority students to overseas education and if so, the 

details thereof; and 

(c) the details of steps taken by the Government to design targeted and non-

overlapping scheme that addresses social and financial barriers faced by minority 

students in pursuing overseas education?  

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF MINORITY 
AFFAIRS (SHRI KIREN RIJIJU): 

(a) to (c): Ministry of Minority Affairs has specifically implemented various schemes, 

including Pre-Matric, Post-Matric and Merit-cum-Means Scholarship, Maulana 

Azad National Fellowship and Padho Pardesh schemes, across the country for 

socio-economic and educational empowerment of the six notified minority 

communities. 

The National Minorities Development and Finance Corporation (NMDFC), a PSU 

under Ministry of Minority Affairs, provides educational loan for education abroad, 
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at low rate of interest, exclusively to students belonging to minority communities. It 

has also been observed that benefits of interest subsidy that got accrued to the 

beneficiaries under the Padho Pardesh scheme were limited and also that there is 

an overlap with other similar schemes being implemented by other Ministries viz. 

Ministry of Social Justice and Empowerment, Ministry of Tribal Affairs, which are 

applicable to eligible minority community students as well. In view of the aforesaid 

overlap, limited benefits and ease of availing education loans on low rate of interest, 

it has been decided to discontinue Padho Pardesh scheme from 2022-23 onwards. 

As of now, there is no such proposal to reinstate the Padho Pardesh Scheme or 

introduce any new scheme similar to it. 

 

USAGE OF ARTIFICIAL INTELLIGENCE IN CENSUS 

1381. SHRI LAVU SRI KRISHNA DEVARAYALU: 

Will the Minister of STATISTICS AND PROGRAMME IMPLEMENTATION be 

pleased to state: 

(a) whether the Government has any plans to integrate Artificial Intelligence (AI) 

or Machine Learning (ML) tools in future surveys including the Economic 

Census, to enhance data accuracy and reliability; 

(b) if so, the details thereof and if not, the reasons therefor; 

(c) the details of the frequency by which the Ministry updates rural and urban 

frames to accurately reflect demographic changes across the country; 
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(d) whether the Government is aware of the challenges faced by certain States 

in strengthening their statistical capabilities, which impact their ability to 

process and approve census data efficiently; and 

(e) whether the Government plans to provide additional resources or training to 

enhance statistical infrastructure and capabilities in States facing these 

difficulties, if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY OF 

PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE (RAO 

INDERJIT SINGH): 

(a) and (b): Ministry of Statistics and Programme Implementation (MoSPI) being 

nodal agency for planned development of the statistical system in the country is 

also responsible for maintaining the highest standards of data quality. To achieve 

this, robust and well-defined mechanisms are employed in different statistical 

products which undergo periodic improvements based on evolving needs, 

feedback, and advancements in methodologies to enhance their 

effectiveness.  Upgradation and synergizing of existing IT based data collection 

techniques is a continuous process in MoSPI. The primary data collection in 

surveys of MoSPI is being done in digital platform using Computer Assisted 

Personal Interview (CAPI) or web-based application with in-built validation 

mechanism to ensure consistency at the stage of data collection. Further, whenever 
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a new survey is taken up, possible methods and new technologies are explored for 

their appropriate adoption. 

(c):The surveys of MoSPI use area frame consisting of villages and blocks available 

respectively from the Population Census for rural areas and Urban Frame Survey 

(UFS) for urban areas. To accurately reflect the demographic changes across the 

country, updation of urban frame is done through UFS which is conducted 

periodically and new block-level details of the town are updated accordingly. The 

frequency of such updates is continuous and every town is updated once in 5 years. 

Similarly, urbanisation of villages (i.e. creation of new towns by State authorities or 

inclusion of rural areas into existing town) leads to the removal of villages from the 

rural frame and that also is continuous and simultaneous with UFS. Updation of 

identification or other particulars of villages such as the creation of new districts and 

updation of the same in rural frame is done as and when information/notification on 

formation of new districts/tehsils (or other details) are received from State 

Govt/State authorities. 

(d) and (e): The Support for Statistical Strengthening (SSS) sub-scheme is an 

ongoing Central Sector sub-scheme of MoSPI under which Grant in Aid is released 

to the Directorate of Economics and Statistics (DESs) of the States/UTs with the 

aim to improve the statistical capacity and infrastructure of the State statistical 

system for collection, compilation and dissemination of relevant official statistics. 

Further, MoSPI also assists in development of statistics in the States/UTs by 
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providing knowledge sharing and technical assistance to State/UT DESs on 

compilation of various estimates, leveraging expertise in IT strengthening and 

development, capacity building of statistical personnel through regular and need-

based training/workshops and other interactive methods, creation of physical 

infrastructure like buildings of State DESs and Training Facilities, etc. 

 

CAPACITY BUILDING OF CIVIL SERVANTS 

1382. DR. HEMANT VISHNU SAVARA:  

          SHRIMATI SMITA UDAY WAGH:  

          SHRI VIJAY BAGHEL:  

          SHRI BIBHU PRASAD TARAI:  

          SHRI MUKESHKUMAR CHANDRAKAANT DALAL: 

Will the PRIME MINISTER be pleased to state:  

(a) the details of Memorandum of Undertakings (MoUs) signed with different countries 

for capacity building of civil servants in India;   

(b) the total number of civil servants likely to be trained by the year 2029; and  

(c) the role of capacity building programmes in improving service delivery and 

promoting innovation in governance of the country? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) to (c):  The Department of Administrative Reforms and Public Grievances 

(DARPG), Ministry of Personnel, Public Grievances and Pensions conducts 

capacity building training for international civil servants through the National Centre 

for Good Governance (NCGG), an autonomous society under DARPG. DARPG / 

NCGG have signed Memorandum of Understandings (MoUs) with United Kingdom, 

France, Portugal, Singapore, Bangladesh, Australia, Cambodia, Gambia, Maldives, 

and Malaysia in the field of Public Administration, Public Policy and Governance 

Reforms. Areas of Co-operation of the MoUs includes capacity building of 

international civil servants in India. In the period 2014-2024, more than 4,500 

international civil servants from 32 countries have visited NCGG for mid-career 

capacity building program (including multi-country program) on public policy and 

governance. The total number of civil servants to be trained by the year 2029 

depends on the requests / requirement of the partner countries under the extant 

MoUs and other bilateral arrangements. 

Capacity building program for international civil servants focuses on best 

practices and innovation in governance of Government of India enabling 

dissemination and replication of India’s good governance models in foreign 

countries. The focus areas of India’s governance model being imparted in 
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classroom sessions include Vision India @ 2047, New Paradigm in Governance 

Effective Redressal of Public Grievances, Aadhar, PM Gati Shakti, Disaster 

Management Practices, Digital Public Infrastructure, Digital India, Skill India, Blue 

Economy, Swamitva Scheme etc.  The international civil servants are also attached 

with Delhi Metro, UPSC, Election Commission of India, International Solar Alliance, 

District Administration, etc. International civil servants also undertake group work 

projects on their specific learnings from the programme and future areas of 

collaboration. 

 

EXPANSION OF NATIONAL GREEN HYDROGEN MISSION 

1383. SHRI P V MIDHUN REDDY: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government proposes to expand the National Green Hydrogen 

Mission (NGHM) in line with the goal of net Zero carbon production by 2050 

and if so, the details thereof; 

(b) whether the Government has identified possible sites for the setting up of 

green hydrogen plants and if so, the details thereof; 

(c) whether the Government has conducted an environmental impact 

assessment of such plants; and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) Roadmap for the National Green Hydrogen Mission has been prepared upto 

2030. 

(b) Site identification is the prerogative of the respective companies based on 

commercial consideration. 

(c) and (d) Ministry of Environment, Forests and Climate Change, vide Office 

Memorandum dated 28th July 2023 regarding ‘Clarification on the applicability of 

EIA Notification 2006 for manufacturing Green Ammonia / Green Hydrogen,’ have 

clarified that Standalone plants producing Green Hydrogen/Green Ammonia by 

way of electrolysis of water using Renewable Energy, shall not require prior EC 

under the provisions of EIA Notification 2006. 

IRREGULAR WEATHER PATTERNS IN KERALA 

1384.  DR. SHASHI THAROOR:    

Will the Minister of EARTH SCIENCES be pleased to state: 

(a) whether the Government has commissioned a study to understand the causes 

of volatile and irregular weather patterns like flooding and heatwaves in the 

State of Kerala in recent years; 

(b) if so, the details thereof and if not, the reasons therefor; 
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(c) whether the Government maintains a nationwide record of extreme weather 

events to facilitate the prevention and mitigation of natural disasters; 

(d) if so, the details thereof and if not, the reasons therefor; 

(e) whether the Government has come up with a national strategy to deal with urban 

flooding and advised States regarding the same; and 

(f) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) Yes. 

(b) Due to climate change, the annual temperature is increasing globally, and the 

impact is reflected in irregular weather patterns such as floods and heatwaves 

in various parts of the globe, including India. The India Meteorological 

Department (IMD) regularly publishes the country's annual climate summary, 

including State-wise. In addition, IMD published a monograph on heatwaves 

that provides comprehensive information on heatwaves over India 

(https://mausam.imd.gov.in/responsive/met2.php). Further, a summary of 

temperature and extreme rainfall over Kerala is given in Statement. 
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(c) Yes. 

(d) IMD maintains a nationwide record of extreme weather events to facilitate the 

prevention and mitigation of natural disasters.Every year, IMD prepares "Annual 

Climate Summary" for the Indian region, which contains information regarding 

various extreme weather events observed within the country. The reports are 

available at (https://www.imdpune.gov.in/Clim_Pred_LRF_New/Reports.html). 

In addition, IMD also brings out a publication on "Disastrous weather events" 

every year, which is available at https://imdpune.gov.in/library.php. Recently, 

IMD brought out the "Climate Hazard and Vulnerability Atlas of India", prepared 

for the thirteen most hazardous meteorological events, which cause extensive 

damages to economic, human, and animal losses. The same can be accessed 

at https://imdpune.gov.in/hazardatlas/abouthazard.html. This atlas helps IMD 

as a reference to issue impact-based forecasts for various extreme weather 

events. 

The climate hazard and vulnerability atlas will help the State Government 

authorities and Disaster Management Agencies plan and take appropriate 

action to tackle extreme weather events. A climate data portal has been 

operational since April 2024 with the availability of earlier historical extreme 

temperatures and rainfall over a station/city: https://dsp.imdpune.gov.in. 
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(e) and (f)Forecasting urban weather is increasingly important to manage disasters, 

decision-making in the public sector, and urban planning purposes, etc. in this 

regard, various steps have been taken: 

(i) In coordination with its centers, the ministry has operationalized an 

integrated flood warning system in Mumbai and Chennai. This system 

provides early warnings for flood situations in cities by considering many 

parameters and forecasts for rain.  

(ii) The Ministry of Home Affairs (MHA) has come up with a national 

strategy to deal with urban floods. It includes: 

 Guidelines of Urban Flood Early Warning Systems by the National 

Disaster Management Authority 

 A project has been launched for the establishment of an urban flood 

warning system for 7 cities: Mumbai, Chennai and Kolkata, Bengaluru, 

Hyderabad, Ahmedabad, and Pune. 

STATEMENT 

Summary of temperature and extreme rainfall over Kerala: 

Temperature: The time series analysis of annual mean temperature over 

Kerala reveals a significant increasing trend of +1.1 °C/100 years based on the 

data of 1901-2023. It was more pronounced in terms of maximum 

temperature(+1.7 °C/100 years) and relatively less pronounced in terms of 
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minimum temperature(+0.47 °C/100 years).Details of observed changes in 

temperature are provided in the table below: 

Trend Values in °C/100 years (1901-2023) 

States 

 

Maximum  

Temperature 

Minimum  

Temperature 

Mean  

Temperature 

Kerala +1.7 +0.47 +1.1 

 

Rainfall: The district-wise trend in annual rainfall of Kerala for 1951-2022 

indicates that over some adjoining southern districts of the State, viz. Idukki, 

Kottayam, Pathanamthitta, and Kollam observed a significant increasing trend 

in rainfall, while the rest of the districts showed a significant decreasing 

trend.Details of heavy rainfall events occurred from 2019-2023: 

State Year 

June July  August September 

H  
V

H 

E

H 
H  

V

H 

E

H 
H  

V

H 

E

H 
H  

V

H 

E

H 

Keral

a 

201

9 

4

0 6 0 

12

3 22 4 

18

4 71 29 57 2 0 

Keral

a 

202

0 

7

1 16 1 75 20 0 

13

2 40 5 

12

4 26 1 

Keral

a 

202

1 

5

1 5 0 

10

7 9 0 49 4 0 35 4 0 
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Keral

a 

202

2 

2

5 3 0 

12

7 4 0 

10

4 27 4 20 7 0 

Keral

a 

202

3 

2

5 6 0 

15

1 42 2 8 1 0 81 10 0 

H – Heavy: 64.4 mm -114.4 mm, VH – Very Heavy: 115.6 mm- 204.4 mm, 

and EH – Extremely Heavy: > 204.4 mm 

 

The average number of heatwave days in Kerala during 2022-2024: No 

heatwave days were reported in 2022 and 2023. 

Year   Month Kerala 

2024 March Nil 

April 6 

May Nil 

June Nil 

 

 

भारतनेट पåरयोजना के साथ ओएफसी 

1385. ®ी Ô यामकुमार दौलत बव¥: 

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या सरकार का 2.5 लाख गांवŌ को िडिजटल गांवŌ म¤ पåरवितªत करने के िलए भारतनेट समिथªत 

संपकª  के ÿभावी उपयोग के माÅ यम से िवÖ तार करने का िवचार है; 
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(ख) यिद हां, तो महाराÕ ů म¤ िजला-वार िकतने गांवŌ को शािमल िकए जाने का लà य है; 

(ग) महाराÕ ů के úामीण ±ýे म¤ अब तक िकतने िकलोमीटर ऑिÈ टकल फाइबर केबल (ओएफसी) िबछाई 

गई है; और  

(घ) चालू िकए गए फाइबर-टु-द-होम (एफटीटीएच) कन³े शनŌ कì सं´ या और अंितम छोर तक संपकª  

सिुनिÔ चत करने के िलए Ö थािपत िकए गए वाई-फाई हॉटÖ पॉट कì सं́  या का िजला-वार Ê यौरा 

³ या है? 

      úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चंþ शखेर 

पेÌमासानी): 

(क) महाराÕů कì 27,939 úाम पंचायतŌ सिहत देश कì सभी úाम पंचायतŌ (लगभग 2.65 लाख) म¤ 

āॉडबÆै ड कì कनेि³टिवटी ÿदान करने के िलए भारतनेट पåरयोजना को चरणबĦ तरीके से कायाªिÆवत 

िकया जा रहा है।  

(ख) से (घ) अĉूबर 2024 के अंत तक भारतनेट के अंतगªत महाराÕů म¤ 85,290 िकलोमीटर ऑिÈटकल 

फाइबर केबल (ओएफसी) िबछाई जा चकुì है। भारतनेट के अंतगªत महाराÕů म¤ सेवाओ ंके िलए तैयार 

úाम पंचायतŌ का और चालू िकए गए फाइबर-टू-द-होम (एफटीटीएच) कन³ेशनŌ कì सं´ या का िजला-

वार Êयौरा िडिजटल भारत िनिध कì वेबसाइट (https://usof.gov.in/) पर उपलÊध है। भारतनेट के 

अंतगªत राºय कì कुल 12,054 úाम पंचायतŌ म¤ वाई-फाई हॉटÖपॉट Öथािपत िकए गए ह§। 

   

CYBER SECURITY MEASURES 

1386. SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 

 SHRI MANICKAM TAGORE B: 
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Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) the manner in which the Government proposes to/is strengthening cyber 

security in the country; and 

(b) the details of measures taken/to be taken in this regard? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) and (b): The Government is committed to ensure that the Internet in India is 

Open, Safe, Trusted and Accountable for its users. Government has taken 

legal, technical, and administrative policy measures to strengthen cyber 

security challenges in the country. Government has taken following actions to 

strengthen cyber security in the country: 

i. The Indian Computer Emergency Response Team (CERT-In) is designated 

as the national agency for responding to cyber security incidents under the 

provisions of section 70B of the Information Technology Act, 2000. 

ii. National Cyber Coordination Centre (NCCC) implemented by the CERT-In 

serves as the control room to scan the cyberspace in the country and detect 

cyber security threats. NCCC facilitates coordination among different 
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agencies by sharing with them the metadata from cyberspace for taking 

actions to mitigate cyber security threats.  

iii. Cyber Swachhta Kendra (CSK) is a citizen-centric service provided by 

CERT-In, which extends the vision of Swachh Bharat to the Cyber Space. 

Cyber Swachhta Kendra is the Botnet Cleaning and Malware Analysis 

Centre and helps to detect malicious programs and provides free tools to 

remove the same, and also provides cyber security tips and best practices 

for citizens and organisations. 

iv. The Computer Security Incident Response Team-Finance Sector (CSIRT-

Fin) has been setup for responding to and containing and mitigating cyber 

security incidents reported from the financial sector under the umbrella and 

guidance of CERT-In. 

v. CERT-In has formulated a Cyber Crisis Management Plan for countering 

cyber attacks and cyber terrorism for implementation by all Ministries/ 

Departments of Central Government, State Governments and their 

organizations and critical sectors.  

vi. Government has given directions to all Central Ministries/Departments and 

States/UTs to appoint Chief Information Security Officers (CISOs) to deal 

with cyber security matters. 
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vii. CERT-In issues alerts and advisories regarding latest cyber 

threats/vulnerabilities and countermeasures to protect computers, mobile 

phones, networks and data on an ongoing basis.  

viii. CERT-In operates an automated cyber threat intelligence exchange 

platform for proactively collecting, analysing and sharing tailored alerts with 

organisations across sectors for proactive threat mitigation actions by them. 

ix. CERT-In issued guidelines on information security practices for government 

entities in June 2023 covering domains such as data security, network 

security, identity and access management, application security, third-party 

outsourcing, hardening procedures, security monitoring, incident 

management and security auditing. 

x. CERT-In issued Guidelines for Secure Application Design, Development, 

and Implementation and Operations in September 2023. CERT-In has also 

released the Software Bill of Materials (SBOM) guidelines for entities, 

particularly those in the public sector, government, essential services, 

organizations involved in software export and software services industry in 

October 2024  to help organizations know exactly what components are in 

their software or assets, making it easier to identify and fix vulnerabilities. 

xi. CERT-In issued Cyber Security Directions in April 2022 under sub-section 

(6) of section 70B of Information Technology Act, 2000 relating to 
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information security practices, procedure, prevention, response and 

reporting of cyber incidents for Safe and Trusted Internet. 

xii. CERT-In issued an advisory to various Ministries in November 2023 

outlining the measures to be taken for strengthening the cyber security by 

all entities that are processing the digital personal data or information 

including sensitive personal data or information. 

xiii. CERT-In has empanelled 155 security auditing organisations to support and 

audit implementation of Information Security Best Practices.  

xiv. Cyber security mock drills are conducted regularly to enable assessment of 

cyber security posture and preparedness of organisations in Government 

and critical sectors. 104 such drills have so far been conducted by CERT-In 

where 1420 organizations from different States and sectors participated.  

xv. CERT-In conducts regular training programmes for network and system 

administrators and Chief Information Security Officers of government, public 

and private sector organisations regarding securing information technology 

infrastructure and mitigating cyber-attacks. A total of 9,807 participants 

have been trained in 20 training programs in 2024 (upto October).  

xvi. CERT-In coordinates incident response measures with international CERTs, 

service providers as well as law enforcement agencies.  
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xvii. CERT-In collaborates with Industry to exchange information on latest cyber 

threats, best practices, and conduct joint skilling and capacity building 

programs.  

xviii. The Government has established National Critical Information Infrastructure 

Protection Centre (NCIIPC) for protection of critical information infrastructure 

in the country under the provisions of section 70A of the Information 

Technology (IT) Act, 2000. 

xix. The Ministry of Electronics and Information Technology conducts 

programmes to generate information security awareness. Books, videos and 

online materials about information security are developed for general users, 

children and parents, and are disseminated through portals such as 

www.infosecawareness.in and www.csk.gov.in. 

xx. National Informatics Centre (NIC) provides Information Technology (IT) 

support to ministries, departments and agencies of the Central Government, 

State Governments and district administrators for various e-governance 

solutions and follows information security policies and practices in line with 

industry standards and practices, aimed at preventing cyber attacks and 

safeguarding data. 

 

INCIDENTS OF TRAIN DERAILMENTS IN THE COUNTRY  

1387. SUSHRI SAYANI GHOSH:   
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Will the Minister of RAILWAYS be pleased to state: 

(a) the number of incidents of train derailments since January 2024 across the 

country; 

(b) the number of people who have died, got injured and permanently disabled in 

these train derailments since January 2024; 

(c) the amount incurred on the compensation given to the kin of the deceased 

and injured, and details of any pending compensation, since January 2024; 

(d) the number of train derailments in which the Government initiated 

investigations and the results of such investigations; and 

(e) whether the Government estimated the economic loss incurred due to these 

train derailments, if so, details thereof since January 2024? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

 

(a) to (e): As a consequence of various safety measures taken over the years, there has 

been a steep decline in the number of accidents. Consequential Train Accidents 

including derailments have reduced from 135 in 2014-15 to 40 in 2023-24 as shown in 

the graph below. The causes of these accidents broadly include track defects, loco/coach 

defects, equipment failures, human errors etc.   
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It may be noted that the consequential train accidents during the period 2004-14 

was 1711 (average 171 per annum), which has declined to 678 during the period 2014-

24 (average 68 per annum), i.e. reduction of 60 %. 

Another important index showing improved safety in train operations is Accidents 

Per Million Train Kilometer (APMTKM) which has reduced from 0.11 in 2014-15 to 0.03 

in 2023-24, indicating an improvement of approx. 73% during the said period. 
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During the Year 2024-25 (April to November), 29 consequential train accidents 

including derailments occurred over Indian Railways. Out of the 29 cases, 03 cases have 

been inquired into by the commission of Railway Safety whereas remaining 26 cases 

have been/are being inquired into by the Railway Department Committees.   

The agencies, after due deliberations, submit their findings and recommendations 

in various accidents. As per the inquiries, these accidents occurred due to equipment 

failure, error in train working, environmental factors, human errors, etc. 

In these 29 consequential train accidents, 17 persons lost their lives and 81 

sustained injuries. Total cost of damages to railway property such as Rolling 

Stock/Tracks etc., in consequential train derailments during the period has been 

assessed as about Rs. 19.28 Cr. 

Accident victims are paid ex-gratia relief soon after an accident or untoward 

incident. Total amount of ex-gratia paid by the Railways to the next of kin of deceased 

and injured in train accidents in the current year 2024-25 (Apr to Nov) is Rs 2.89 Cr. 

Compensation for death/injury of railway passengers in train accidents and 

untoward incidents as defined under Section 124 and Section 124-A (read with Section 

123) of the Railways Act, 1989, is decided by Railway Claims Tribunal (RCT) on the 

basis of a claim application filed by the victims/their dependents before RCT and it 

disposes of the cases after following the due judicial process. Railway Administration 

pays compensation only when a decree is awarded by Hon’ble RCT in favour of the 

claimant and Railways decide to implement the decree. Compensation amount is over 



04.12.2024                                           132 
 

and above the ex-gratia amount. Total amount of compensation paid by the Railways to 

the next of kin of deceased and injured in train accidents in the current year 2024-25 

(Apr to Nov) is Rs 8.19 Cr. 

It may be noted thatthe compensation paid in a year need not necessarily relate to 

the accidents/ casualties in that year alone. The amount paid in a year depends upon 

the number of cases finalized by Railway Claims Tribunals (RCTs) or other Courts of 

Law in a particular year irrespective of the year(s) in which the accident they pertain to, 

have occurred. 

Safety is accorded the highest priority on Indian Railways. The various safety 

measures taken to enhance safety in train operations are as under: - 

1.On Indian Railways, the expenditure on Safety related activities has increased 

over the years as under: 

Expenditure on Safety related activities                   (Rs. in Cr.)  

 2022-23 (Act) 2023-24(Act) BE 2024-25 

Maintenance of Permanent 

Way and Works 

18,115 20,322 21,386 

Maintenance of Motive Power 

and Rolling Stock 

27,086 30,864 31,494 

Maintenance of Machines 9,828 10,772 11,864 

Road Safety LCs and ROBs/ 

RUBs 

5,347 6,662 9,980 
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Track Renewals 

 

16,326 17,850 17,652 

Bridge Works 

 

1,050 1,907 2,137 

Signal and Telecom Works 2,456 3,751 4,647 

Workshops Incl. PUs and 

Misc. expenditure on Safety 

7,119 9,523 9,615 

Total 87,327 1,01,651 1,08,776 

 

2. Electrical/Electronic Interlocking Systems with centralized operation of points 

and signals have been provided at 6,608 stations up to 31.10.2024 to 

eliminate accident due to human failure. 

3. Interlocking of Level Crossing (LC) Gates has been provided at 11,053 level 

Crossing Gates up to 31.10.2024 for enhancing safety at LC gates. 

4. Complete Track Circuiting of stations to enhance safety by verification of track 

occupancy by electrical means has been provided at 6,619 stations up to 

31.10.2024.  

5. Kavach is a highly technology intensive system, which requires safety certification 

of highest order. Kavach was adopted as a National ATP system in July 2020. 

Kavach is provided progressively in phased manner. Kavach has already been 

deployed on 1548 RKm on South Central Railway and North Central Railway. 
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Presently, the work is in progress on Delhi-Mumbai and Delhi-Howrah corridors 

(approximately 3000 Route Km). Track side works on these routes have been 

completed on about 1081 RKm (705RKm on Delhi-Mumbai section and 376 RKm 

on Delhi-Howrah section). Regular trials are being done on these sections. 

6. Detailed instructions on issues related with safety of Signalling e.g. mandatory 

correspondence check, alteration work protocol, preparation of completion drawing, 

etc. have been issued. 

7. System of disconnection and reconnection for SandT equipment as per protocol 

has been re-emphasized. 

8. All locomotives are equipped with Vigilance Control Devices (VCD) to improve 

alertness of Loco Pilots. 

9. Retro-reflective sigma boards are provided on the mast which is located two OHE 

masts prior to the signals in electrified territories to alert the crew about the signal 

ahead when visibility is low due to foggy weather. 

10. A GPS based Fog Safety Device (FSD) is provided to loco pilots in fog affected 

areas which enables loco pilots to know the distance of the approaching landmarks 

like signals, level crossing gates etc. 

11. Modern track structure consisting of 60kg, 90 Ultimate Tensile Strength (UTS) rails, 

Prestressed Concrete Sleeper (PSC) Normal/Wide base sleepers with elastic 

fastening, fanshaped layout turnout on PSC sleepers, Steel Channel/H-beam 

Sleepers on girder bridges is used while carrying out primary track renewals. 
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12. Mechanisation of track laying activity through use of track machines like PQRS, 

TRT, T-28 etc to reduce human errors. 

13. Maximizing supply of 130m/260m long rail panels for increasing progress of rail 

renewal and avoiding welding of joints, thereby improving safety. 

14. Ultrasonic Flaw Detection (USFD) testing of rails to detect flaws and timely removal 

of defective rails. 

15. Laying of longer rails, minimizing the use of Alumino Thermic Welding and adoption 

of better welding technology for rails i.e. Flash Butt Welding. 

16. Monitoring of track geometry by OMS (Oscillation Monitoring System) and TRC 

(Track Recording Cars). 

17. Patrolling of railway tracks to look out for weld/rail fractures. 

18. The use of Thick Web Switches and Weldable CMS Crossing in turnout renewal 

works. 

19. Inspections at regular intervals are carried out to monitor and educate staff for 

observance of safe practices. 

20. Web based online monitoring system of track assets viz. Track database and 

decision support system has been adopted to decide rationalized maintenance 

requirement and optimize inputs.  

21. Detailed instructions on issues related with safety of Track e.g. integrated block, 

corridor block, worksite safety, monsoon precautions etc. have been issued. 
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22. Preventive maintenance of railway assets (Coaches and Wagons) is undertaken to 

ensure safe train operations. 

23. Replacement of conventional ICF design coaches with LHB design coaches is 

being done. 

24. All unmanned level crossings (UMLCs) on Broad Gauge (BG) route have been 

eliminated by January 2019. 

25. Safety of Railway Bridges is ensured through regular inspection of Bridges. The 

requirement of repair/rehabilitation of Bridges is taken up based upon the 

conditions assessed during these inspections. 

26. Indian Railways has displayed Statutory “Fire Notices” for widespread passenger 

information in all coaches. Fire posters are provided in every coach so as to 

educate and alert passengers regarding various Do’s and Don’ts to prevent fire. 

These include messages regarding not carrying any inflammable material, 

explosives, prohibition of smoking inside the coaches, penalties etc. 

27. Production Units are providing Fire detection and suppression system in newly 

manufactured Power Cars and Pantry Cars, Fire and Smoke detection system in 

newly manufactured coaches. Progressive fitment of the same in existing coaches 

is also underway by Zonal Railways in a phased manner. 

28. Regular counselling and training of staff is undertaken.  

29. Concept of Rolling Block introduced in Indian Railways (Open Lines) General Rules 

vide Gazette  notification dated 30.11.2023, wherein work of integrated 
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maintenance/ repair/ replacement of assets is planned up to 52 weeks in advance 

on rolling basis and executed as per plan. 

 

The details of the Safety related works undertaken by Railways are tabulated 

below:- 

SN Item 
2004-05 to 

2013-14 

2014-15 to 

2023-24 

2014-24 Vs. 

2004-14 

 Track Maintenance 

1. Expenditure on Track Renewal 

(Rs. in Cr.) 

47,038 1,09,577 2.33 times 

2. Rail Renewal Primary (Track 

Km) 

32,260 43,335 1.34 times 

3. Use of high-quality rails (60 Kg) 

(Km) 

57,450 1,23,717 2.15 times 

4. Longer Rail Panels (260m) 

(Km) 

9,917 68,233 6.88 times 

5. USFD (Ultra Sonic Flaw 

detection) Testing of Rails 

(Track km) 

20,19,630 26,52,291 1.31 times 
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6. USFD (Ultra Sonic Flaw 

detection) Testing of Welds 

(Nos.) 

79,43,940 1,73,06,046 2.17 times 

7. New Track KM added (Track 

km) 

14,985 31,180 2.08 times 

8. Weld failures (Nos.) In 2013-14: 

3699 

In 2023-24: 

481 

87% 

reduction 

9. Rail fractures (Nos.) In 2013-14: 

2548 

In 2023-24: 

383 

85% 

reduction 

10 Thick Web Switches (Nos.) Nil 21,127  

11 Track Machines (Nos.) As on 

31.03.14 = 

748 

As on 

31.03.24 = 

1,661 

122% 

increase 

 

 Level Crossing Gate 

Elimination 

   

1. Elimination of Unmanned Level 

Crossing Gates (Nos.) 

As on 

31.03.14: 

8948 

As on 

31.03.24: 

Nil(All 

eliminated by 

31.01.19) 

100% 

reduction 
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2. Elimination of Manned Level 

Crossing Gates (Nos.) 

1,137 7,075 6.21 Times 

3. Road over Bridges (RoBs)/ 

Road under Bridges (RUBs) 

(Nos.) 

4,148 11,945 2.88 Times 

4. Expenditure on LC Elimination 

(LC+ROB+RUB) 

8,825 41,957 4.75 Times 

 

 Bridge Rehabilitation     

1. Expenditure on Bridge 

Rehabilitation (Rs. in Cr.) 

3,924 8,255 2.10 Times 

 Signalling Works    

1. Electronic Interlocking 

(Stations) 

837 2,964 3.52 times 

2. Automatic Block Signaling 

(Km) 

1,486 2,497 1.67 times 

3. Fog Pass Safety Devices 

(Nos.) 

As on 

31.03.14: 90 

As on 

31.03.24: 

19,742 

219 times 

 Rolling Stock    

1. Manufacture of LHB Coaches 

(Nos.) 

2,337 36,933 15.80 times 
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OPERATIONAL MINES 

1388. SHRI ARVIND DHARMAPURI: 

Will the Minister of MINES be pleased to state: 

(a) the total number and types of mines which are operational in the country 

State/Union Territory-wise; 

(b) the average annual production and potential mineral content of these mines with 

data categorized by mineral type; and 

(c) the details of the mining sites that have been explored but yet unmined along 

with the expected timelines for commencement of operations? 

   

2. Provision of Fire and Smoke 

Detection System in AC 

coaches (Nos. of Coaches) 

0 19,271  

 

3. 

Provision of Fire Detection and 

Suppression System in Pantry 

and Power Cars (Nos. of 

Coaches) 

 

0 

 

2,991 

 

4. Provision of Fire Extinguishers 

in Non –AC coaches (Nos. of 

Coaches) 

0 66,840  
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THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) : 

(a)There are total 1206 operational mines of major minerals in the country. Mineral 

and State-wise details are given at Statement-I.  

(b)       The mineral wise annual production from the major mineral mines in the 

country for last 3 years is given at Statement II. Details of the State-wise / Mineral-

wise reserves/resources of major minerals can be accessed from the National 

Mineral Inventory published by Indian Bureau of Mines (IBM) which may be 

accessed at 

https://www.ibm.gov.in/IBMPortal/pages/Reserves___Resources_as_on_01_04_

2020___State  

(c)        As on date, there are 441 auctioned mineral blocks (Mining Lease – 288, 

Composite Licence – 153) in the country, out of which currently 54 mineral blocks 

are in production. Further, GSI has handed over another 378 explored mineral 

blocks to the State. As per Rule 10 of the Mineral (Auction) Rules, 2015, in case of 

auctioned blocks, Mining Lease has to be executed within 3 years from the date of 

issue of letter of intent (LoI) which is extendable by 2 years by the State 

Government with reasons recorded in writing. Further, production from these blocks 

has to start within 2 years of the execution of mining lease which is extendable by 

one year.  
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In case of Composite Licence, after the issuance LoI, the Preferred Bidder 

has to obtain all consents, approvals, permits, no-objections as may be required 

under applicable laws for commencement of prospecting operations and submit the 

scheme of prospecting within 01 year from the date of the LoI for execution of 

Composite Licence which is extendable by 6 months. Thereafter, the composite 

licence holder has to conduct geological exploration of the area to ascertain 

evidence of mineral contents within 3 years extendable by 2 years. After the 

completion of prospecting operations and submission of Geological Report, the 

State Government shall issue a letter of intent for mining lease within a period of 

fifteen days and further mining lease deed is executed in accordance with Rule 

10(6) of the Mineral (Auction) Rules, 2015. 

STATEMENT-I 

State Operational/ 

Working Mines 

Mineral wise Break Up 

Madhya Pradesh 302 Bauxite 30, Copper Ore 1, Diamond 2, 

Iron Ore 31, Limestone 181, Manganese 

ore 52, Rock Phosphate-5 

Gujarat 153 Bauxite  59, Fluorite1, Lead-Zinc Ore1, 

Limestone 92 
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Karnataka 105 Gold Ore (Primary)   3, Iron Ore 42, 

Limeshell(2)            2, Limestone    50, 

Magnesite 2 Manganese ore 6 

Andhra Pradesh 101 Gold Ore (Primary)  1,Iron Ore 8, 

Limestone72, Manganese ore 13 

Vermiculite 7 

Rajasthan 98 Bauxite1, Copper Ore 2,Fluorite 1, 

Garnet  8, 

Iron Ore 9, Lead-Zinc Ore 8, Limestone 

44, Magnesite1,Manganese ore1, Rock 

Phosphate 1,Selenite(1)  3, Siliceous 

Earth(1)   14, Wollastonite 5 

Odisha 96 Bauxite 5,Chromite 12, Graphite 6, Iron 

Ore 54, Limestone        8, Manganese ore 

11 

Chhattisgarh 89 Bauxite  4, Graphite 1, Iron Ore 18, 

Limestone 56, Moulding Sand(2) 

4,                Tin Ore 6 

Maharashtra 73 Bauxite 11,Fluorite 1, Iron Ore 8, Kyanite 

3 Limestone 28, Manganese ore 22 
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Tamil Nadu 63 Graphite 1, Limestone 58, Magnesite 3, 

Vermiculite 1 

Telangana 36 Limestone 30, Manganese ore 6 

Jharkhand 29 Bauxite 17, Gold Ore (Primary) 1,Graphite 

2 

Iron Ore 7, Kyanite 1, Limestone 1 

Himachal Pradesh 26 Limestone  25 

Rocksalt     1 

Meghalaya 15 Limestone  15 

Jammu and Kashmir 

(UT) 

8 Limestone    8 

Assam 4 Limestone   4 

Uttar Pradesh 3 Limestone    3 

Uttarakhand 2 Magnesite    2 

Bihar 1 Limestone    1 

Goa 1 Iron Ore       1 

Kerala 1 Limestone    1 

Grand Total 1206   

 

STATEMENT-II   

Mineral wise Production for last three years 
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Mineral Unit 

Production 

2021-22 

Production 

2022-23 

Production 

2023-24 

Bauxite Tonne 22494049 23844336 23930885 

Chromite Tonne 3785624 3557289 3148820 

Copper 

Concentrate Tonne 115313 112745 125230 

Copper Ore Tonne 3569632 3326337 3782256 

Diamond Carats 266 387 347 

Fluorite (Graded) Tonne 1236 1155 6042 

Garnet Tonne 8182 9859 23837 

Gold Ore Tonne 474138 602486 726565 

Gold Primary Kg 1406 1433 1580 

Graphite Tonne 62888 94789 168475 

Iron Ore Tht 253779 258227 276564 

Kyanite Tonne 9320 2765 3323 

Lead and Zinc Ore Tonne 16338564 16744080 16521284 

Lead Concentrate Tonne 368039 376665 380799 

Limeshell Tonne 100 240 891 

Limestone Tht 341755 352682 390274 

Magnesite Tonne 113497 107524 132004 
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Manganese Ore Tonne 2488406 2612691 3076405 

Marl Tonne 1853482 1461667 1606379 

Moulding Sand Tonne 17583 17259 24494 

Phosphorite Tonne 1394959 1978450 1557782 

Rock Salt Tonne 286 1001  0 

Selenite Tonne 716 327 14135 

Siliceous Earth Tonne 33898 32069 58047 

Sillimanite Tonne 3432 1437 771 

Silver Kg 647156 713620 677449 

Tin Concentrate Kg 26301 45428 22054 

Vermiculite Tonne 690  0 2 

Wollastonite Tonne 108335 110793 110596 

Zinc Concentrate Tonne 1594084 1670206 1707143 

 

PENDING MATTERS BEFORE CONSUMER FORUMS 

1389. SHRI KRISHNA PRASAD TENNETI: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state :  

(a)  the details regarding the total number of matters pending before consumer 

forums (District, State and National) across the country during the last five 

years, State-wise especially in Andhra Pradesh; 
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(b)  the details regarding the average duration of pendency of matters before 

consumers forums, State-wise especially in Andhra Pradesh; 

(c)  the details regarding the total number of vacancies at consumer forums 

(District, State and National) across the country, State-wise especially in 

Andhra Pradesh; 

(d)  the details regarding the total funds allocated and utilised for the purposes of 

consumer forums across country especially in Andhra Pradesh; and 

(e)  the details regarding the steps undertaken by the Government to reduce the 

pendency of matters before consumer forums at various levels especially in 

Andhra Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B.L. VERMA): 

 

(a)  :   The details of number of cases pending before National Consumer 

Disputes Redressal Commission, State Consumer Disputes Redressal 

Commission and District Consumer Disputes Redressal Commission across the 

country during the last five years is placed at Statement-I. 

(b) and (e)  :   The Consumer Protection Act, 2019 provides for a three tier 

quasi-judicial machinery at District, State and Central levels commonly known as 
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“Consumer Commissions” for protection of the rights of consumers and to provide 

simple and speedy redressal of consumer disputes. 

Further, in terms of Section 38 (7) of the Consumer Protection Act, 2019, 

every complaint shall be disposed of as expeditiously as possible and endeavour 

shall be made to decide the complaint within a period of three months from the 

date of receipt of notice by opposite party where the complaint does not require 

analysis or testing of commodities and within five months if it requires analysis or 

testing of commodities. 

To serve the interest of speedy justice to the end consumers, Consumer 

Protection Act states that no adjournment shall ordinarily be granted by the 

consumer commissions unless sufficient cause is shown and the reasons for grant 

of adjournment have been recorded in writing by the Commission. 

In order to reduce pendency, both State Consumer Disputes Redressal 

Commissions and District Consumer Disputes Redressal Commissions 

participated in the Grahak Madhyasthata Samadhan and National Lok Adalats to 

resolve consumer disputes through mediation for providing speedy and amicable 

resolutions to consumer grievances. 

In addition, e-dakhil portal has also been launched for online filing of consumer 

complaints. Besides physical hearing, video conferencing facility has also been 

provided at National and State level Consumer Commissions for speedy disposal 

of the cases. 
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(c) :   The state-wise details of the number of vacancies in National 

Consumer Disputes Redressal Commission, State Consumer Disputes Redressal 

Commission and District Consumer Disputes Redressal Commission across the 

country is at Statement-II. 

(d) :   Under the “Strengthening of Consumer Commissions (SCC)” scheme, 

the Central Government provides assistance to states/U.Ts for the strengthening 

of infrastructure of Consumer Commissions located in respective States/U.Ts. 

Since 1995, a total of ₹272.52 Crore (as on 29.11.2024) has been released 

to various states/U.Ts across the country for the strengthening of infrastructure of 

Consumer Commission situated in respective states/U.Ts, out of which the 

Government has received Utilization Certificates (U.Cs) of ₹242.81 Crore. 

An amount of ₹10.69 Crore has been released to the Govt. of Andhra 

Pradesh for the strengthening of Consumer Commissions out of which U.Cs 

amounting to ₹9.75 Crore have been received.  

 

STATEMENT – I 

PENDENCY OF CONSUMER CASES 

Sr 

No 
Commission 
 

Previous 

pending as 

on 

31.12.2019 

Number of 

cases filed 

during last five 

Number of 

cases 

disposed 

Pendency 

as on 

31.10.2024 
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years (including 

restored cases) 

(01.01.2020-

31.10.2024) 

during last 

five years 

(01.01.2020-

31.10.2024) 

      

1 NCDRC 21343 18954 22081 18216 

 

Sr 

No 

Commission 

(SCDRC+DCDRC) 

Previous 

pending 

as on 

31.12.2019 

 

Number of 

cases filed 

during last 

five years 

(including 

restored 

cases) 

(01.01.2020-

31.10.2024) 

Number of 

cases 

disposed 

during last 

five years 

(01.01.2020-

31.10.2024) 

Pendency 

as on 

31.10.2024 

1 
Andaman 

Nicobar 
47 94 82 59 

2 
Andhra 

Pradesh 
4253 11819 10930 5142 
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3 
Arunachal 

Pradesh 
10 124 87 47 

4 Assam 1902 2207 2021 2088 

5 Bihar 17436 17885 12301 23020 

6 Chandigarh 1954 9241 8141 3054 

7 Chhattisgarh 7866 16066 15891 8041 

8 

Dadra and Nagar 

Haveli and Daman 

and Diu 

10 65 2 73 

9 Delhi 23350 23726 23441 23635 

10 Goa 324 1097 1072 349 

11 Gujarat 27203 73398 60313 40288 

12 Haryana 14790 56275 36968 34097 

13 
Himachal 

Pradesh 
2940 8767 7320 4387 

14 
Jammu 

and Kashmir 
2743 44 116 2671 

15 Jharkhand 5239 5908 5533 5614 

16 Karnataka 20515 44728 47555 17688 

17 Kerala 16279 34212 25994 24497 

18 Lakshadweep 27 6 2 31 
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19 Madhya Pradesh 34387 69020 67790 35617 

20 Maharashtra 49136 89331 55759 82708 

21 Manipur 77 243 188 132 

22 Meghalaya 187 245 320 112 

23 Mizoram 169 311 412 68 

24 Nagaland 35 58 33 60 

25 Odisha 15434 21411 20699 16146 

26 Puducherry 305 348 362 291 

27 Punjab 12461 39158 34616 17003 

28 Rajasthan 36903 64858 50330 51431 

29 Sikkim 35 111 91 55 

30 
Tamil 

Nadu 
12078 25092 28018 9152 

31 Telangana 8218 18102 18216 8104 

32 Tripura 142 1374 1284 232 

33 
Uttar 

Pradesh 
94067 85312 88273 91106 

34 Uttarakhand 3901 7304 6280 4925 

35 
West 

Bengal 
12906 25643 21676 16873 
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STATEMENT – II 

VACANCY POSITION IN CONSUMER COMMISSIONS 

S. 

No. 

Commission President Vacancy Member Vacancy 

1 NCDRC 0 1 

 

S. 

No 

State/UT 

Commission 

State/UT Commission 

Vacancy 

District Commission 

Vacancy 

  President Member President Member 

1 AandN Island (UT) 1 0 0 2 

2 Andhra Pradesh 1 1 1 1 

3 Arunachal Pradesh 1 2 0 41 

4 Assam 0 1 3 3 

5 Bihar 0 0 17 38 

6 Chandigarh (UT) 0 1 0 1 

7 Chhattisgarh 0 3 7 17 

8 DandN Haveli and 

DandD (UT) 

1 2 1 1 

9 Delhi (UT) 0 1 1 4 

10 Goa 1 2 0 0 

11 Gujarat 0 3 22 46 
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12 JandK (UT) 1 1 6 10 

13 Kerala 0 2 0 4 

14 Ladakh (UT) 1 2 2 3 

15 Lakshadweep (UT) 0 0 0 0 

16 Haryana 0 0 2 7 

17 Himachal Pradesh 0 2 0 15 

18 Jharkhand 1 3 6 13 

19 Karnataka 1 6 10 12 

20 Madhya Pradesh 1 2 4 32 

21 Maharashtra 0 2 9 20 

22 Manipur 1 1 0 0 

23 Meghalaya 0 3 0 1 

24 Mizoram 1 1 0 4 

25 Nagaland 0 1 0 10 

26 Odisha 1 0 16 44 

27 Puducherry (UT) 1 2 0 0 

28 Punjab 0 1 4 13 

29 Rajasthan 0 2 11 25 

30 Sikkim 1 2 0 3 

31 Tamilnadu 0 4 2 15 

32 Telangana 1 0 3 3 
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33 Tripura 0 0 0 2 

34 Uttarakhand 1 0 9 1 

35 Uttar Pradesh 0 1 18 25 

36 West Bengal 0 5 17 16 

State/UT Total 17 59 171 432 

 

RATION CARD DIGITIZATION 

1390.  SHRI MOHITE PATIL DHAIRYASHEEL RAJSINH: 

SHRI BAJRANG MANOHAR SONWANE: 

SHRIMATI SUPRIYA SULE: 

SHRI AMAR SHARADRAO KALE: 

SHRI SANJAY DINA PATIL: 

PROF. VARSHA EKNATH GAIKWAD: 

SHRI BHASKAR MURLIDHAR BHAGARE: 

DR. AMOL RAMSING KOLHE: 

SHRI NILESH DNYANDEV LANKE: 

 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the current status of ration card digitization across the country with a 

State-wise breakdown of the number of ration cards digitized; 
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(b)  the progress made in linking ration cards with Aadhaar to ensure 

transparency and eliminate duplications and the data on the percentage of cards 

linked so far; 

(c)  whether there are any plans to issue fully digital or e-ration cards across 

States to replace physical cards and if so, the timeline fixed for the same; 

(d)  the amount of funds allocated/spent for the digitization of ration cards in the 

current fiscal year; 

(e)  whether the Government has conducted any assessments on the impact of 

ration card digitization in reducing errors, duplications and fraud and if so, the 

details thereof; 

(f)  whether any challenges are being faced by the Government in digitizing 

ration cards in rural and remote areas and if so, the measures being taken by the 

Government to overcome these obstacles; and 

(g)  the steps taken by the Government to raise public awareness about the 

digitization of ration cards and the process for beneficiaries to update their details? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA):  

(a) and (b): As part of the technology-driven Public Distribution System (PDS) 

reforms, ration cards/beneficiaries database have been 100% digitized in all 
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States/UTs. Presently, 99.8% of ration cards are seeded with an Aadhaar number 

at the national level. A statement showing the State-wise number of Ration Cards 

and Aadhaar seeding is in Statement-I. 

(c) and (d):  Ration cards/beneficiaries database have been completely digitized in 

all States/UTs, and no funds have been allocated/spent for the digitization of ration 

cards in the current fiscal year. 

(e):  No such specific assessment is done. However, the digitization of Ration 

Cards has helped in de-duplication. So far, 45,16,519 Ration Cards have been de-

duplicated. 

(f):  No challenges are being faced by the government since all ration cards have 

been digitised.  

(g):  States/UTs have been advised to undertake proper verification (including 

field verification) of each identified case to ensure that ration cards are updated  
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STATEMENT- I 

A Statement showing the State-wise number of Ration Cards and Aadhaar 

seeding  

Sl. 

No 

State/UT  Total Ration 

Card in 

Central 

System 

Digitization 

of Ration 

Cards 

Total Ration 

Cards 

Seeded with 

Aadhaar 

% 

Seeding 

of Ration 

Cards 

1 Andaman And 

Nicobar Islands 

17,190 100% 17,190 100% 

2 Andhra Pradesh 89,35,525 100% 89,35,525 100% 

3 Arunachal Pradesh 1,86,409 100% 1,50,275 81% 

4 Assam 72,06,695 100% 71,94,031 100% 

5 Bihar 1,99,18,079 100% 1,98,56,272 100% 

6 Chandigarh 85,109 100% 84,790 100% 

7 Chhattisgarh 55,41,340 100% 55,38,586 100% 

8 Dadar and Nagar 

Haveli and Daman 

and Diu 

58,865 100% 58,865 100% 

9 Delhi 17,39,991 100% 17,39,991 100% 

10 Goa 1,29,706 100% 1,29,674 100% 

11 Gujarat 78,67,399 100% 78,52,126 100% 
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12 Haryana 51,78,041 100% 51,78,041 100% 

13 Himachal Pradesh 7,39,713 100% 7,39,713 100% 

14 Jammu And 

Kashmir 

16,60,560 100% 16,60,544 100% 

15 Jharkhand 61,07,699 100% 60,56,316 99% 

16 Karnataka 1,13,12,463 100% 1,13,12,463 100% 

17 Kerala 41,80,301 100% 41,78,649 100% 

18 Ladakh 29,820 100% 29,748 100% 

19 Lakshadweep 5,442 100% 5,439 100% 

20 Madhya Pradesh 1,29,67,736 100% 1,29,63,729 100% 

 

21 Maharashtra 1,65,53,788 100% 1,65,53,386 100% 

22 Manipur 5,74,883 100% 5,72,507 100% 

23 Meghalaya 4,16,743 100% 3,03,955 73% 

24 Mizoram 1,75,815 100% 1,75,436 100% 

25 Nagaland 3,43,539 100% 3,35,922 98% 

26 Odisha 94,69,934 100% 94,14,580 99% 

27 Puducherry 2,06,284 100% 2,06,028 100% 

28 Punjab 41,78,777 100% 41,78,402 100% 

29 Rajasthan 1,07,54,233 100% 1,07,37,766 100% 
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30 Sikkim 97,054 100% 97,010 100% 

31 Tamil Nadu 1,13,58,825 100% 1,13,58,789 100% 

32 Telangana 54,66,322 100% 54,66,322 100% 

33 Tripura 6,07,755 100% 6,07,386 100% 

34 Uttarakhand 13,97,008 100% 13,96,941 100% 

35 Uttar Pradesh 3,56,62,651 100% 3,56,60,705 100% 

36 West Bengal 1,39,33,490 100% 1,39,27,085 100% 

  National Summary 20,50,65,184 100% 20,46,74,187 99.8% 

 

DEATH OF FOUR SANITARY WORKERS NEAR SHORANUR RAILWAY 

STATION 

1391. SHRI HIBI EDEN: 

 Will the Minister of RAILWAYS be pleased to state:    

(a) whether any action has been initiated by the Government for the recent death 

of four sanitary workers who were run over by the Thiruvananthapuram-bound 

Kerala Express near Shoranur Railway Station; 

(b) the details of the terms and conditions of the employment of the sanitary workers 

fixed by the Railways; 

(c) whether the employment of the above sanitary workers is prohibited by the 

Prohibition of Employment as Manual Scavengers and Rehabilitation Act, 2013; 

and 
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(d) if so, the reasons therefor and justification for their employment by the 

Government? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d) On 02.11.2024, after completing their work, the workers were supposed 

to go back to Level Crossing No. 1 and return to Shoranur via road. Unfortunately, 

they took the shorter route via bridge.  While passing through the bridge, the train 

arrived at the bridge and workers could not reach the trolley refuge area. As an 

interim measure of relief, an amount of rupees ₹ 1,00,000/- (one lakh) each has 

been disbursed to the next of kin of the deceased by the Railway. 

As per the special conditions of the contract, the contractor had to ensure the safety 

of workers engaged by him during the course of execution of work and/or while 

crossing the track. 

The work involved was picking up of plastic/paper cups, plates, plastic bottles etc. 

nearby Railway track, which does not come under the purview of Prohibition of 

Employment as Manual Scavengers and their Rehabilitation Act, 2013. 

LACK OF 4G/5G NETWORK 

1392.  SHRI M K RAGHAVAN: 

Will the Minister of COMMUNICATIONS be pleased to state: 
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(a)  whether the Government has noticed that the total number of 5G/4G towers 

available in northern part of Kerala is very less compared to telecom density of the 

region and if so, complete details thereof; and 

(b)  the details of the steps being taken to increase the number of such towers in 

the northern part of Kerala? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ): 

(a) There are over 30,000 4G/5G Base Transceiver Stations (BTSs) available in 

northern part of Kerala State. Further, 4G/5G BTS count per thousand population 

in northern part of Kerala is almost similar as compared to whole of Kerala State. A 

comparative Table has been provided in Statement. Moreover, there are 331 4G 

BTSs being installed across Kerala under 4G-Saturation project funded by Digital 

Bharat Nidhi (DBN). This includes 88 4G BTSs in northern parts of Kerala.  

(b) Does not arise in view of above. 
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STATEMENT 

Comparison between Towers and 4G/5G BTSs in northern Kerala and whole 

of Kerala State: 

Sr. 

No. 

Parameters Northern part of 

Kerala State 

Whole of 

Kerala State 

1 Population (Census 2011) 1,18,47,011 3,34,06,061 

2 Mobile Tower Count 7,757 23,041 

3 Tower Count per 1000 Population 0.6548 0.6897 

4 4G/5G BTS count 30,837 87,477 

5 4G/5G BTS per 1000 population 2.6029 2.6186 

 

आईजीओटी लैब 

1393. ®ी दामोदर अúवाल:  

®ी आलोक शमाª:  

®ी राधÔेयाम रािठया:  

®ी नव चरण माझी:  

®ीमती िÖमता उदय वाघ:  

डॉ. आलोक कुमार सुमन: 

³या सूचना और ÿसारण मýंी यह बतान ेकì कृपा कर¤गे िक:  
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(क) सरकार Ĭारा Öथािपत आईजीओटी लैब के ÿमुख उĥेÔय ³या ह§ और कमªचाåरयŌ के कौशल 

को बढ़ाने के िलए इनम¤ चलाए जा रहे िविशĶ पाठ्यøमŌ का Êयौरा ³या है;  

(ख)  आईजीओटी लैब के ऑनलाइन िश±ण कायªøमŌ म¤ भागीदारी को बढ़ावा दने ेकì योजना का 

Êयौरा ³या है और सबसे अिधक पाठ्यøम पूरा करने वाल ेकमªचाåरयŌ को ³या-³या ÿोÂसाहन 

िदए जान ेकì संभावना है; और  

(ग)  िशकायतŌ के िनवारण म¤ सधुार लाने तथा पारदिशªता और जवाबदहेी सिुनिĲत करन ेके िलए 

सरकार Ĭारा अÆय ³या पहल कì जा रही है?  

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग): एकìकृत सरकारी ऑनलाइन ÿिश±ण (आईजीओटी) लैब का ÿाथिमक उĥेÔय 

कमªचाåरयŌ को आईजीओटी कमªयोगी पोटªल पर ÿिश±ण पूरा करने के िलए तकनीक तक समान पहòंच 

ÿदान करना है, िवशेष łप से उÆह¤ जो अपने आिधकाåरक काम म¤ Óयिĉगत कंÈयूटर का उपयोग नहé 

कर रहे ह§ जैसे एमटीएस, Öटाफ कार űाइवर, क§ टीन Öटॉफ और åरकॉडª कìपर आिद। कमªचारी कौशल 

को बढ़ाने के िलए आई-गॉट कमªयोगी पोटªल के माÅयम से शुł िकए गए िविशĶ पाठ्यøमŌ म¤ शािमल 

ह§: 

1. Öव¸छता ही सेवा ÿिश±ण मॉड्यूल 

2. नए ÿवेशािथªयŌ के िलए बेिसक कंÈयूटर कोसª 

3. अवकाश िनयम 

4. मÐटी-टािÖकंग कमªयोगी ÿारभं 

5. साइबर सुर±ा कì मूल बात¤ आिद। 
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आई-गॉट लैब ऑनलाइन िश±ण कायªøमŌ म¤ भागीदारी बढ़ाने के उपाय और पहल इस ÿकार ह§: 

1. मीिडया यूिनटŌ को उपयĉु ÖथानŌ कì पहचान करके आई-गॉट लैब Öथािपत करने का 

कायª सŏपा गया है।  

2. कमªचाåरयŌ को ऑनलाइन ÿिश±ण के िलए लैब का उपयोग करने के िलए सूिचत और 

ÿोÂसािहत िकया जाता है। 

3. एक िवÖतृत ÿिश±ण कायªøम ÿदान िकया जाता है, तािक कमªचारी तदनुसार योजना 

बना सक¤ ।  

4. åरपोिट«ग अिधकारी यह सुिनिĲत कर¤गे िक एमटीएस और अÆय कमªचाåरयŌ को ÿिश±ण 

पूरा करने के िलए समय आवंिटत िकया जाए। 

5. जो कमªचारी अिधकतम आई-गॉट ÿिश±ण पाठ्यøमŌ को सफलतापूवªक पूरा करते ह§, 

उÆह¤ उनकì ÿितबĦता के िलए ÿमाण पý ÿदान कर सावªजिनक łप से सÌमािनत िकया 

जाए।   

जहां तक िशकायत िनवारण का ÿĳ है, िशकायत िनवारण कì गुणव°ा को बेहतर करने तथा 

िशकायतŌ के समाधान म¤ लगने वाले समय को कम करने के िलए लंिबत मामलŌ कì िनयिमत आधार पर 

समी±ा और िनगरानी कì जाती है। मýंालय ने आंतåरक समाधान तंý को सŀुढ़ करने और पारदिशªता 

और जवाबदेही सिुनिĲत करने के िलए आवेदकŌ से ÿितिøया ÿाĮ करने कì पहल भी कì है। 

 

UPGRADATION OF CHANDIGARH RAILWAY STATION 

  1394.    SHRI MANISH TEWARI: 

Will the Minister of RAILWAYS be pleased to state: 

(a)  the current status of the upgradation of Chandigarh Railway Station; 
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(b) the details of budgetary allocation and utilization for the renovation of the 

Railway Station, phase-wise; 

(c) whether the Government has set a timeline for the completion of the renovation 

work, if so, the details thereof and if not, the reasons for the delay; and 

(d) the reason for halting the renovation work, the time by which the Government 

plans to resume it, and the expected timeline for its completion? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d): Ministry of Railways has identified Chandigarh Station as one the of 

the stations for redevelopment under ‘Amrit Bharat Station Scheme’ for a total cost 

of approx ₹436 Cr. This scheme envisages development of stations on a continuous 

basis with a long term approach. 

The work for redevelopment of Chandigarh Railway station has progressed well 

and the structural works for station building at Punchkula Side and Chandigarh Side 

have been completed. The works of air concourse, foot over bridges, parking, 

finishes of station buildings etc have also been taken up.  

Further, development/redevelopment of Railway Stations is complex in nature 

involving safety of passengers and trains and requires various statutory clearances 

such as fire clearance, heritage, tree cutting, airport clearance etc. The progress 
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also gets affected due to brown field related challenges such as shifting of utilities, 

(involving water/sewage lines, optical fibre cables, gas pipe lines, power/signal 

cables etc.,) infringements, operation of trains without hindering passenger 

movement, restrictions due to works carried out in close proximity of high voltage 

power lines etc  .and these factors affect the completion time  .Therefore, no time 

frame can be indicated at this stage. Renovation/redevelopment work of 

Chandigarh Railway Station has not been stopped since it started on 11.01.2023. 

PROMOTION OF DIGITAL LITERACY IN RURAL AREAS 

1395. SHRI DHARAMBIR SINGH: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be pleased to 

state: 

(a) whether the Government has taken steps to promote digital literacy in rural and 

underserved areas;  

(b) if so, the details thereof including the number of beneficiaries, State/UT-wise;  

(c) the initiatives undertaken to attract IT investments in rural regions;  

(d) whether specific training programmes in emerging technologies like AI and 

blockchain have been rolled out and if so, the details thereof; and  

(e) the steps proposed to establish IT training centres in Bhiwani-Mahendergarh? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND 

MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI JITIN PRASADA): 

(a)  to (e):  The Pradhan Mantri Gramin Digital Saksharta Abhiyan (PMGDISHA) was 

launched by Government of India to promote digital literacy in rural India. The aim was to 

reach 6 crore rural households (one person per household) nationwide. The scheme has 

ended, as against 6 crore, 6.39 crore individuals were trained across the country as on 

March 31, 2024. The State/UT-wise achievement is given at Statement. 

MeitY, Government of India launched the India BPO Promotion Scheme (IBPS) and North 

East BPO Promotion Scheme (NEBPS) to create jobs and promote IT/ITES in small towns 

by offering financial support of up to ₹1 lakh per seat. The schemes also provide incentives 

for promoting local entrepreneurs and hiring women and disabled individuals through 

BPO/ITES units across the country operating in States/UTs. 

India is the IT skills capital of the world. Stanford University has ranked India amongst the 

top 4 along with US, UK and China in Global and national AI vibrancy ranking based on 

42 indicators. Government of India has been taking steps to ensure that we continue to 

retain our advantage in IT skills. MeitY has initiated a programme titled “FutureSkills 

PRIME”, jointly with National Association of Software and Service Companies 

(NASSCOM), aimed at re-skilling/ up-skilling of candidates in new/emerging technologies, 

namely, Blockchain, Artificial Intelligence, Robotic Process Automation, 
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Augmented/Virtual Reality, Internet of Things, Big Data Analytics, Additive Manufacturing/ 

3D Printing, Cloud Computing, Social and Mobile and Cyber Security.  

Further, under IndiaAI FutureSkills of India AI Mission, India AI fellowship is offered to 

B.Tech and M.Tech students of all the All India Council for Technical Education (AICTE) 

recognized engineering institutions. 

IT Training Centres were set up under PMGDISHA scheme across the country, including 

Bhiwani- Mahendergarh districts of Haryana. Details are as below: 

District Training Centres Registered 

Candidates 

Trained 

Candidates 

Bhiwani 858 86,167 72,171 

Mahendergarh 683 54,230 43,081 

 

STATEMENT 

States/UTs wise achievements under the PMGDISHA Scheme 

Sl. 

No. 

State Name Registered 

Candidates 

Trained 

Candidates 

1 Andaman and Nicobar Islands 5,564 2,931 

2 Andhra Pradesh 23,01,731 19,17,452 

3 Arunachal Pradesh 14,949 11,615 

4 Assam 27,21,585 23,60,195 

5 Bihar 82,40,606 74,12,740 
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6 Chhattisgarh 24,86,455 21,37,064 

7 Dadra and Nagar Haveli and 

Daman and Diu 

20,522 18,029 

8 Goa 58,569 53,784 

9 Gujarat 30,31,310 26,83,286 

10 Haryana 18,57,815 15,77,109 

11 Himachal Pradesh 6,61,922 5,32,976 

12 Jammu and Kashmir 8,70,451 7,06,991 

13 Jharkhand 27,52,731 22,86,356 

14 Karnataka 29,64,726 24,40,957 

15 Kerala 1,77,165 1,18,132 

16 Ladakh 24,785 22,122 

17 Lakshadweep 142 35 

18 Madhya Pradesh 56,92,467 50,69,449 

19 Maharashtra 61,23,970 53,23,817 

20 Manipur 28,397 18,286 

21 Meghalaya 1,52,783 1,06,063 

22 Mizoram 30,317 23,125 

23 Nagaland 11,990 8,968 

24 Odisha 36,16,441 30,86,143 

25 Puducherry 22,079 15,801 
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26 Punjab 17,46,448 15,14,820 

27 Rajasthan 45,06,184 39,70,690 

28 Sikkim 27,035 23,122 

29 Tamil Nadu 17,04,537 14,07,880 

30 Telangana 14,56,226 12,10,448 

31 Tripura 3,25,000 2,64,186 

32 Uttar Pradesh 1,63,14,369 1,45,48,273 

33 Uttarakhand 7,85,978 6,73,306 

34 West Bengal 28,36,714 23,95,565 

Total 7,35,71,963 6,39,41,716 

*Chandigarh and Delhi are in Urban agglomeration, hence not covered under the 

Scheme. 

SALE OF UNDERWEIGHT ITEM 

1396. SHRI ESWARASAMY K: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state:   

(a)  whether the Government is aware of the fact that the sale of 

underweight items has become order of the day; 

(b)  if so, whether the Government has launched any campaign to stop 

this; 
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(c)  if so, the action taken at present against the persons/companies 

resorting to underweighting; and 

(d)  whether these actions are adequate to deter them from committing 

such crime and if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. 

VERMA): 

(a) to (d) :  Section 30 of the Legal Metrology Act, 2009, provides for a fine upto 

Rs. 10,000.00 for selling goods in loose or open form with less weight, measure, 

or quantity than what was agreed or paid for. Repeat offenses may lead to 

imprisonment of up to one year, or fine, or both. 

Section 36(2) of the Legal Metrology Act provides for a fine from Rs. 

10,000.00 to Rs. 50,000.00 for selling goods in packaged form with less weight, 

measure, or quantity.  For repeated violations, fines can reach upto Rs. 1.0 lakh, 

or with imprisonment of up to one year or with both. 

Rule 6(1)(c) of the Legal Metrology (Packaged Commodities) Rules, 2011, 

mandates that packaged goods must clearly display the net quantity in standard 

units of weight or measure or number. 
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Department of Consumer Affairs has been generating Consumer awareness 

by undertaking country-wide multimedia awareness campaigns under the aegis 

of "Jago Grahak Jago" to reach out to every consumer across the country by 

utilizing traditional media like All India Radio, Doordarshan, fairs and festivals, 

etc. as well as social media. Through simple messages and jingles, consumers 

are made aware about the various unfair trade practices and consumer related 

issues and the mechanism to seek redressal. The Department had also launched 

“Jagriti”, a mascot for empowering consumers and making them aware of their 

rights. The mascot aims to strengthen consumer awareness campaign and 

reinforce a young empowered and informed consumer.  

State Legal Metrology Departments enforce these laws and take action upon 

complaints or discrepancies or any short weighing is observed during 

inspections. 

State Governments also undertake various awareness activities through 

exhibits in trade fairs, issue press releases and organize field camps.  The State 

Legal Metrology Departments also conduct regular surprise inspections, 

periodical raids, issue challans in case of any discrepancy and compound the 

offences of short delivery wherever observed.  

 

ENCOURAGING ADOPTION OF SOLAR ROOFTOP 

1397. DR. KADIYAM KAVYA: 
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Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government is encouraging DISCOMs to promote rooftop solar 

and increase its adoption and if so, the details of the steps taken in this regard; 

(b) whether there are any special financing mechanisms or low-interest loans 

available for DISCOMs to invest in rooftop solar infrastructure and if so, the 

details thereof; 

(c) whether Government has taken steps to raise public awareness about the 

benefits ofrooftop solar; and 

(d) if so, the manner in which DISCOMs are involved in these awareness 

campaigns? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) The PM Surya Ghar Muft Bijli Yojana (PMSG: MBY) has a provision of 

incentivising DISCOMs to facilitate promotion of rooftop solar and increase its 

adoption. A total financial outlay of Rs 4,950 crore has been provisioned under the 

scheme for this purpose. 

In addition, the scheme has provisions for providing service charges, support for 

awareness and outreach, support for capacity building that will also encourage 

DISCOMs in promotion of rooftop solar. 
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Further, measures such as waiver of technical feasibility approval, auto load 

enhancement, ensuring availability of net-meters, prioritising installation of smart-

meters for rooftop solar consumers are also encouraging promotion of rooftop solar 

by the DISCOMs. 

(b) No.  

However, there is a provision of collateral free loan for from Nationalised Banks at 

concessional interest rate of 7% and tenure of 10 years for residential consumers 

installing rooftop solar plants of capacity upto 3 kW under the PMSG: MBY.   

(c) and (d) The Ministry is running a comprehensive Awareness and Outreach 

campaign for promotion of rooftop solar under PM Surya Ghar Muft Bijli Yojana. 

This campaign includes Radio jingles, Nukkad Naataks, publicity on television, 

Audio-visual in theatres, website campaign, etc. DISCOMs being the implementing 

agencies of the scheme in the states work closely with MNRE for IEC activities. 

 

रले दुघªटनाओ ंकì जांच करने के िलए आयोग/िवशेष² सिमित 

1398. ®ी मरुारी लाल मीना: 

³या रले मýंी यह बतान ेकì कृपा कर¤ग ेिक: 

(क) ³या बढ़ती रले दघुªटनाओ ंकì जांच करने के िलए सरकार Ĭारा कोई Öवतंý आयोग अथवा 

िवशेष² सिमित गिठत कì गई है; 

(ख) यिद हां, तो तÂसंबंधी åरपोटª ³या है और इस संबंध म¤ ³या सधुाराÂमक कदम उठाए गए ह§; 
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(ग) ³या सरकार ने रलेगािड़यŌ म¤ चोरी, धोखाधड़ी और िहंसा जैसे बढ़ते अपराधŌ को रोकने के 

िलए कोई िवशेष सरु±ा उपाय कायाªिÆवत िकए ह§ और ³या इसके िलए िवशेष तकनीकì 

उपकरणŌ अथवा िनगरानी ÿणािलयŌ का उपयोग िकया जाता है, यिद हां, तो तÂसंबंधी Êयौरा 

³या है; और 

(घ) ³या सरकार ने तकनीकì समÖयाओ ंके समाधान और रखरखाव म¤ सधुार करने हेत ुकोई 

िवशेष योजना तैयार कì है तािक पटåरयŌ तथा किÈलंग कì िनयिमत िनगरानी और उÆनत 

रखरखाव सिुनिĲत िकया जा सके, यिद हां, तो तÂसंबधंी Êयौरा ³या है? 

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): िपछले कुछ वषŎ म¤ िकए गए िविभÆन संर±ा उपायŌ के पåरणामÖवłप दघुªटनाओ ंकì सं́ या 

म¤ काफì िगरावट आई है। गाड़ी के पटरी से उतरने कì घटना सिहत पåरणामी गाड़ी दघुªटनाए ंवषª 2014-

15 म¤ 135 स े घटकर 2023-24 म¤ 40 रह गई ह§, िजसे िनÌनानसुार úाफ म¤ दशाªया गया है। इन 

दघुªटनाओ ंके कारणŌ म¤ मु́ यतः पटåरयŌ म¤ खराबी, रले इंजन/सवारी िडÊबŌ म¤ खराबी, उपकरण कì 

िवफलता, मानवीय चूक आिद शािमल ह§।  

यह नोट िकया जाए कì वषª 2004-14 कì अविध के दौरान पåरणामी गाड़ी दघुªटनाओ ंकì सं´या 

1711 (औसत 171 ÿितवषª) थी, जो वषª 2014-24 कì अविध के दौरान घटकर 678 (औसतन 68 

ÿितवषª) रह गई है, जोिक 60% कì कमी है। 

गाड़ी पåरचालन म¤ बेहतर संर±ा दशाªने वाला अÆय महÂवपूणª सूचकांक दघुªटना ÿित िमिलयन 

रलेगाड़ी िकलोमीटर (एपीएमटीकेएम) है, जो वषª 2014-15 म¤ 0.11 से घटकर 2023-24 म¤ 0.03 रह 

गया है, जो उĉ अविध के दौरान लगभग 73% का सुधार दशाªता है। 



04.12.2024                                           177 
 

 

भारतीय रेल म¤ संर±ा को सवō¸च ÿाथिमकता दी जाती है। गाड़ी पåरचालन म¤ संर±ा बढ़ाने के िलए िकए 

गए िविभÆन संर±ा संबंधी उपाय िनÌनानसुार ह§:  

1. िवगत वषŎ म¤ भारतीय रेल म¤, संर±ा से संबंिधत कायŎ पर Óयय म¤ विृĦ हòई है जो िनÌनानुसार 

हैः 

 

                                संर±ा संबंधी कायŎ पर Óयय                   (करोड़ Ł. म¤) 
 

2022-23 

(वाÖतिवक) 

2023-24 

(वाÖतिवक) 

बजट 

अनमुान 

2024-25 

रलेपथ और िनमाªण कायª का अनुर±ण 18,115 20,322 21,386 

रलेइंजनŌ और चल Öटॉक का अनुर±ण 27,086 30,864 31,494 

मशीनŌ का अनरु±ण 9,828 10,772 11,864 
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सड़क संर±ा समपार और ऊपåर/िनचले 

सड़क पलु 

5,347 6,662 9,980 

रलेपथ नवीकरण 16,326 17,850 17,652 

पलु संबंधी कायª 1,050 1,907 2,137 

िसगनल एवं दूरसंचार संबंधी कायª 2,456 3,751 4,647 

उÂपादन इकाइयŌ सिहत कारखानŌ तथा 

संर±ा पर िविवध Óयय 

7,119 9,523 9,615 

कुल 87,327 1,01,651 1,08,776 

 

 

2. मानवीय िवफलता के कारण होने वाली दघुªटना रोकने के िलए 31.10.2024 तक 6,608 ÖटेशनŌ 

पर ÈवाइंटŌ और िसगनलŌ के क¤ þीकृत पåरचालन वाले इलेि³ůकल/इल³ेůॉिनक इंटरलॉिकंग ÿणाली 

कì ÓयवÖथा कì गई है। 

3. समपार फाटकŌ पर संर±ा बढ़ाने के िलए 31.10.2024 तक 11,053 समपार फाटकŌ पर 

इंटरलॉिकंग कì ÓयवÖथा कì गई है। 

4. संर±ा बढ़ाने के िलए 31.10.2024 तक 6,619 ÖटेशनŌ पर िवīतु साधनŌ Ĭारा रलेपथ अिधभोग 

के सÂयापन के िलए ÖटेशनŌ के पूणª रलेपथ पåरपथन कì ÓयवÖथा कì गई है। 

5. कवच अÂयिधक ÿौīोिगकì ÿधान ÿणाली है, िजसके िलए सवō¸च Öतर के संर±ा ÿमाणन कì 

आवÔयकता होती है। कवच को जुलाई, 2020 म¤ राÕůीय Öवचािलत रेलगाड़ी र±ण (एटीपी) ÿणाली 

के łप म¤ अपनाया गया था। कवच ÿणाली कì उ°रो°र चरणबĦ łप म¤ ÓयवÖथा कì जा रही है है। 

कवच को पहले ही दि±ण मÅय रले और उ°र मÅय रलेवे के 1548 मागª िकलोमीटर पर सÖंथािपत 
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िकया जा चुका है। वतªमान म¤,    िदÐली-मुंबई और िदÐली-हावड़ा गिलयारŌ (लगभग 3000 मागª 

िकमी) पर कायª ÿगित पर है। इन रलेमागŎ पर लगभग 1081 मागª िकमी (िदÐली-मुंबई खंड पर 705 

मागª िकमी और िदÐली-हावड़ा खंड पर 376 मागª िकमी) पर रलेपथ साइड कायª पूर ेकर िलए गए ह§। 

इन खंडŌ पर िनयिमत परी±ण िकए जा रहे ह§।  

6. िसगनल ÿणाली कì संर±ा से संबिंधत मामलŌ जैसे अिनवायª साÌयता जांच, पåरवतªन कायª संबंधी 

ÿोटोकॉल, पूणª हो चुके कायŎ के रखेांकन तैयार करने आिद पर िवÖतृत िदशािनद¥श जारी िकए गए 

ह§।  

7. ÿोटोकॉल के अनसुार िसगनल एवं दूरसंचार उपÖकरŌ के िलए िडÖकने³शन और åरकने³शन 

ÿणाली पर पुनः जोर िदया गया है।  

8. लोको पायलटŌ कì सतकª ता म¤ सुधार लाने के िलए सभी रले इंजनŌ म¤ सतकª ता िनयंýण उपकरण 

(वीसीडी) लगाए गए ह§। 

9. माÖट पर रůेो-åरÉलेि³टव िसµमा बोडª लगाए जाने कì ÓयवÖथा है जो िवīतुीकृत ±ेýŌ म¤ िसगनलŌ 

से दो ओएचई माÖट पहल ेिÖथत होता है तािक कोहर ेके मौसम के कारण ŀÔयता कम होने पर øू 

को आगे के संकेत के बारे म¤ चेतावनी िमल सके। 

10. कोहरे से ÿभािवत ±ेýŌ म¤ लोको पायलटŌ के िलए जीपीएस आधाåरत फॉग सेÉटी िडवाइस 

(एफएसडी) कì ÓयवÖथा कì जाती है िजससे लोको पायलट को आने वाले मु́ य ÖथलŌ यथा 

िसगनल, रले फाटकŌ आिद कì दूरी का पता लग जाता है। 

11. ÿाथिमक रलेपथ नवीकरण करते समय 60 िकúा कì आधुिनक रेलपथ संरचना, 90 अÐटीमेट 

टेिÆसल Öů¤थ (यूटीएस) पटरी, ÿीÖůेÖड कंøìट Öलीपर (पीएससी) लोचदार बंधन वाले 

सामाÆय/चौड़ी सतह के Öलीपर, पीएससी ÖलीपरŌ पर फैनशेÈड लेआउट टनªआउट, गडªर पलुŌ पर 

Öटील चैनल/एच-बीम Öलीपसª का उपयोग िकया जाता है। 
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12. मानवीय ýिुटयŌ को कम करने के िलए पी³यूआरएस, टीआरटी, टी-28 जसैी रलेपथ मशीनŌ के 

उपयोग के माÅयम से रलेपथ िबछाने कì गितिविधयŌ का यांिýकìकरण।  

13. संर±ा बेहतर करने के िलए रलेपथ नवीकरण कì ÿगित बढ़ाने और ºवाइंटŌ कì वेिÐडंग से बचने के 

िलए 130 मीटर/260 मीटर लंबे पटरी पैनलŌ कì आपूितª को अिधकतम करना।  

14. पटåरयŌ म¤ दोष का पता लगाने और दोषपूणª पटåरयŌ को समय पर हटाने के िलए रेल कì 

अÐůासोिनक Éलॉ िडटे³शन परी±ण (यूएसएफडी)। 

15. लंबी पटåरयां िबछाना, एÐयूिमनो थिमªक वेिÐडंग के उपयोग को कम करना और रेलपथŌ के िलए 

बेहतर वैिÐडंग तकनीकŌ अथाªत Éलैश बट वेिÐडंग अपनाना।  

16. ओएमएस (दोलन िनगरानी ÿणाली) और टीआरसी (रलेपथ åरकॉिड«ग कारŌ) Ĭारा रलेपथ भूिमित 

कì िनगरानी।  

17. वÐेड/पटåरयŌ कì टूट-फूट का पता लगाने के िलए रेल पटåरयŌ पर पůोिलंग।  

18. टनªआउट नवीनीकरण कायŎ म¤ िथक वेब िÖवच और वÐेड करने योµय सीएमएस øॉिसंग का 

उपयोग।  

19. संर±ा पĦितयŌ के अनुपालन हेतु कमªचाåरयŌ को िनगरानी और िशि±त करने के िलए िनयिमत 

अंतराल पर िनरी±ण। 

20. यिुĉसंगत अनुर±ण संबंधी आवÔयकता और इनपटु के इĶतमीकरण से संबंिधत िनणªय लेने के िलए 

ůैक डाटाबेस और िडसीजन सपोटª िसÖटम जैसी रलेपथ पåरसंपि°यŌ कì वेब आधाåरत ऑनलाइन 

िनगरानी ÿणाली को अपनाया गया है। 

21. रलेपथ कì संर±ा से संबंिधत मामलŌ अथाªत् एकìकृत Êलॉक, कॉåरडोर Êलॉक, कायª साइट पर 

संर±ा, मानसून संबंधी सावधािनयŌ आिद पर िवÖतृत अनुदेश जारी िकए गए ह§।  
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22. गािड़यŌ का सुरि±त पåरचालन सुिनिĲत करने के िलए रेल पåरसंपि°यŌ (सवारी िडÊबŌ एवं 

मालिडÊबŌ) का िनवारक अनुर±ण। 

23. पारपंåरक आईसीएफ िडजाइन के रेल िडÊबŌ के Öथान पर एलएचबी िडजाइन के रले िडÊबे लगाए 

जा रहे ह§। 

24. जनवरी 2019 तक बड़ी लाइन मागª पर सभी मानवरिहत समपारŌ को समाĮ कर िदया गया है। 

25. पलुŌ का िनयिमत िनरी±ण करके रले पलुŌ कì संर±ा सुिनिĲत कì जाती है। इन िनरी±णŌ के दौरान 

िÖथितयŌ के आकलन के आधार पर पलुŌ का मरÌमत/पनुªÖथापन कायª िकया जाता है। 

26. भारतीय रले ने सभी सवारी िडÊबŌ म¤ यािýयŌ कì Óयापक सूचना के िलए सांिविधक “आग संबंधी 

सूचनाए”ं लगाई है। सभी िडÊबŌ म¤ आग संबधंी पोÖटर लगाए गए ह§ तािक यािýयŌ को आग से बचने 

के िलए अनेक ‘³या कर¤’ और ‘³या न कर¤’ के बार ेम¤ सूिचत और सतकª  िकया जा सके। इसम¤ सवारी 

िडÊबŌ के भीतर ºवलनशील वÖतुए,ँ िवÖफोटकŌ को साथ न ले जाने, धूăपान न करने, जमुाªना आिद 

से संबंिधत सूचनाए ंशािमल ह§।  

27. उÂपादन इकाइयां नविनिमªत पावर कारŌ और पÆैůी कारŌ म¤ आग संसूचक एवं अवरोधन ÿणाली 

तथा नविनिमªत सवारी िडÊबŌ म¤ आग एवं धआंु संसूचक ÿणाली कì ÓयवÖथा कर रही है। ±ेýीय रलेŌ 

Ĭारा मौजूद सवारी िडÊबŌ म¤ चरणबĦ तरीकŌ से ÿोúेिसव िफट्मÆेट का कायª भी चालू है।  

28. कमªचाåरयŌ कì िनयिमत काउÆसिलंग कì जाती है और उÆह¤  ÿिश±ण िदया जाता है।  

29. भारतीय रेलŌ पर (ओपन लाइन) िदनांक 30.11.2023 के सामाÆय िनयम गजट अिधसूचना के तहत 

रोिलंग Êलॉक अवधारणा कì शłुआत कì गई है िजसम¤ पåरसंपि°यŌ के एकìकृत 

अनरु±ण/मरÌमत/ÿितÖथापन के कायª को रोिलंग आधार पर 52 सĮाह पूवª ही िनयोिजत िकया 

जाता है और योजना के अनसुार िनÕपािदत िकया जाता है। 
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रलेवे Ĭारा िकए गए संर±ा संबंधी कायŎ का Êयौरा िनÌनानुसार सारणीबĦ है:- 

ø.सं. मद¤ 
2004-05 से 

2013-14 

2014-15 से 2023-

24 

2004-14 

कì तुलना 

म¤ 2014-

24  
 

रलेपथ अनरु±ण 

1. रलेपथ नवीकरण पर Óयय (करोड़ 

łपये म¤)  

47,038 1,09,577 2.33 गनुा 

2. रले नवीकरण ÿाथिमक (रलेपथ 

िकमी.)  

32,260 43,335 1.34 गनुा 

3. उ¸च-गणुव°ा कì पटåरयŌ का 

उपयोग (60 िकúा.) (िकमी.)  

57,450 1,23,717 2.15 गनुा 

4. लंबे रले पैनल (260मी.) (िकमी.) 9,917 68,233 6.88 गनुा 

5. पटåरयŌ कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(रलेपथ िकमी.)  

20,19,630 26,52,291 1.31 गनुा 

6. वेिÐडंग कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(अदद)   

79,43,940 1,73,06,046 2.17 गनुा 

7. नए जोड़े गए रेलपथ िकमी. (रेलपथ 

िकमी.) 

14,985 31,180 2.08 गनुा 
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8. वेÐ ड संबंधी िवफलताए ं(अदद) 2013-14 म¤: 

3699 

2023-24 म¤: 481 87% कमी 

9. पटåरयŌ म¤ दरार¤ (अदद)  2013-14 म¤: 

2548 

2023-24 म¤: 383 85% कमी 

10 िथक वेब िÖवच (अदद)  शूÆय 21,127 
 

11 रलेपथ मशीन (अदद)  31.03.14 

तक = 748 

31.03.24 तक = 

1,661 

122% 

वृिĦ 
 

समपार फाटकŌ को समाĮ करना  

1. मानव रिहत समपार फाटकŌ को 

समाĮ करना (अदद)  

31.03.14 

तक: 8948 

31.03.24 तक : शूÆय  

(31.01.19 तक सभी 

बंद कर िदए गए) 

100% 

कमी 

2. मानव यĉु समपार फाटकŌ को 

समाĮ करना (अदद)   

1,137 7,075 6.21 गनुा 

3. रोड ओवर िāज (आरओबी)/ रोड 

अंडर िāज (आरयूबी) (अदद)  

4,148 11,945 2.88 गनुा 

4. समपार समाĮ करने पर Óयय 

(एलसी+आरओबी+आरयूबी) 

8,825 41,957 4.75 गनुा 

 
पुल पनुÖथाªपन 

1. पुल पनुÖथाªपन पर Óयय (करोड़ 

Łपये म¤) 

3,924 8,255 2.10 गनुा 

 
िसगनल कायª  



04.12.2024                                           184 
 

1. इले³ůॉिनक इंटरलॉिकंग (Öटेशन)  837 2,964 3.52 गनुा 

2. Öवचािलत Êलॉक िसगनल (िकमी.) 1,486 2,497 1.67 गनुा 

3. फॉग पास सेÉटी िडवाइस (अदद) 31.03.14 

तकः 90 

31.03.24 तकः  

19,742 

219 गनुा 

 

ø.सं. मद¤ 

2004-05 

से 2013-

14 

2014-15 से 

2023-24 

2004-14 कì 

तलुना म¤ 2014-

24  
 

चल Öटॉक 

1. एलएचबी िडÊबŌ का िविनमाªण (अदद)  2,337 36,933 15.80 गनुा 

2. वातानकूुिलत िडÊबŌ म¤ अिµन और धूमन 

संसूचक ÿणाली का ÿावधान (िडÊबŌ कì 

सं´या)  

0 19,271 
 

 

3. 

प¤ůी और पावर कारŌ म¤ अिµन संसूचन एवं 

अिµनशमन ÿणाली का ÿावधान (िडÊबŌ 

कì सं́ या) 

 

0 

 

2,991 

 

4. गैर-वातानकूुिलत िडÊबŌ म¤ अिµन शामकŌ 

का ÿावधान (िडÊबŌ कì सं́ या) 

0 66,840 
 

 

िवभागीय जांच सिमितयां और नागर िवमानन मýंालय के अधीन रले संर±ा आयोग, जो एक सांिविधक 

िनकाय है, िविभÆन दघुªटनाओ ंकì जांच के िलए मु́ य एज¤िसयां ह§।  
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एज¤िसयŌ Ĭारा उिचत िवचार-िवमशª के बाद, िविभÆन दघुªटनाओ ंम¤ अपने िनÕकषª और िसफाåरश¤ ÿÖतुत 

करती ह§। एज¤िसयŌ Ĭारा अपनी åरपोटª म¤ सझुाई गई िसफाåरशŌ के अनसुार, रेल ÿशासन Ĭारा उपयĉु 

कारªवाई कì जाती है। 

भारत के संिवधान कì सातवé अनसूुची के अंतगªत ‘पुिलस’ एवं ‘कानून ÓयवÖथा’, राºयŌ स े

संबंिधत िवषय ह§ और इस ÿकार, राºय सरकार¤ अपनी िविध ÿवतªन एजेिÆसयŌ यथा, राजकìय रलेवे 

पिुलस (जीआरपी)/िजला पिुलस, जो अपनी जांच-पड़ताल के दौरान िगरÉतारी कì कारªवाई कर सकती 

है, के माÅयम से रेलŌ म¤ अपराधŌ कì रोकथाम, पता लगान,े पंजीकरण करने और रलेवे संपि° सिहत 

सरकारी संपि° म¤ तोड़-फोड़ और ±ित पहòंचाने और नĶ करने के मामलŌ कì जांच, अपराधŌ तथा कानून 

एवं ÓयवÖथा बनाए रखने के िलए िजÌमेवार है। रले सरु±ा बल (आरपीएफ) रलेवे संपि°, याýी ±ेý और 

यािýयŌ को बेहतर संर±ा एवं सरु±ा महुैया कराने और उससे जुड़े मामलŌ के िलए राजकìय रेलवे 

पिुलस/िजला पिुलस के ÿयासŌ म¤ सहायता करती है।  

 

रलेŌ म¤ अपराध कì रोकथाम के िलए रलेवे सरु±ा बल सदवै तÂपर रहती है और गािड़यŌ म¤ चोरी, 

जालसाजी और िहंसा जैसे अपराधŌ को रोकने के िलए िनÌनानसुार उपाय िकए गए ह§:-  

1. सवारी िडÊबŌ और रेलवे ÖटेशनŌ पर लगाए गए ³लोज सिकª ट टेलीिवजन (सीसीटीवी) कैमरŌ के 

माÅयम से िनगरानी रखी जाती है।  

2. तÂकाल सहायता के िलए याýी सीधे रले मदद पोटªल पर अथवा हेÐपलाइन नंबर 139 

[आपातकालीन ÿितिøया सहायता ÿणाली (ईआरएसएस) नंबर 112 के साथ एकìकृत] के 

माÅयम से िशकायत कर सकते ह§। 
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3. रलेवे Ĭारा यािýयŌ कì सुर±ा बढ़ाने और उनकì सरु±ा संबंधी मĥुŌ का समाधान करने के िलए 

ट्िवटर और फेसबकु आिद जैसे िविभÆन सोशल मीिडया ÈलेटफामŎ के माÅयम से यािýयŌ के 

साथ िनरंतर संपकª  बनाए रखा जाता है। 

4. रलेŌ कì सुर±ा ÓयवÖथाओ ं कì िनयिमत िनगरानी और समी±ा के िलए संबंिधत पिुलस 

महािनदेशक/राºयŌ/क¤ þ शािसत ÿदशेŌ के आयुĉŌ कì अÅय±ता म¤ सभी राºयŌ/क¤ þ शािसत 

ÿदेशŌ के िलए राºय Öतरीय रले सरु±ा सिमित (एसएलएससीआर) गिठत कì गई है। 

5. ऐसे अपराधŌ कì रोकथाम के िलए गािड़यŌ और रले पåरसरŌ म¤ संदेहाÖपद ÓयिĉयŌ के िवŁĦ 

िनरंतर अिभयान चलाए जाते ह§। 

6. िविभÆन राºयŌ कì राजकìय रलेवे पिुलस Ĭारा ÿितिदन मागªरि±त कì जा रही गािड़यŌ के 

अितåरĉ सवंेदनशील और िचिÆहत मागŎ/खंडŌ पर गािड़यŌ का मागªर±ण रले सरु±ा बल Ĭारा 

िकया जाता है। 

7. रले सरु±ा बल के साइबर सेल ±ेýीय रले Öतर पर गिठत िकए गए ह§ और अपराध कì रोकथाम 

म¤ सहायता करने के िलए वेब/सोशल मीिडया कì साइबर पůेोिलंग के िलए अनुदेश िदए गए ह§। 

8. िचिĹत अपराध आशंिकत ±ेý, संवेदनशील खंडŌ पर रलेकिमªयŌ, आरपीएफ, जीआरपी और 

िसिवल पिुलस Ĭारा लगातार पůेोिलंग कì जाती है।   

भारतीय रले पर तकनीकì मĥुŌ का समाधान करना, नई ÿौīोिगिकयां शłु करना और अनुर±ण 

पĦितयŌ म¤ सधुार करना िनयिमत łप से चलने वाले कायª ह§।    

 

REDUCE IMPORT DEPENDENCY FOR TELECOM 

1399.  SHRIMATI POONAMBEN HEMATBHAI MAADAM: 

Will the Minister of COMMUNICATIONS be pleased to state: 
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(a)  whether the country is taking steps to reduce import dependency for telecom 

and networking products; 

(b)  if so, the details thereof; 

(c)  details of the current status of telecom manufacturing in the country; and 

(d)  details of the telecom equipment exported during the last ten years? 

 

THE MINISTER OF STATE FOR IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND MINISTER OF STATE FOR IN THE MINISTRY OF COMMUNICATIONS 

(DR. CHANDRA SEKHAR PEMMASANI): 

(a) to (c) Yes, the Government is committed to reduce import dependency of 

the telecom industry by encouraging telecom equipment manufacturing industry in 

the country. In order to reduce import dependency, the Production Linked Incentive 

(PLI) Scheme for telecom and networking products was launched in June, 2021. 

Salient features of the scheme are as under:  

 Total financial outlay of Rs. 12,195 Crore. 

 Total of 33 telecom and networking products. 

 Incentives ranging from 4 to 7%.  

 Additional 1% incentive for MSMEs for first 3 years. 

 Additional 1% incentive for products ‘Designed in India’.  
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 As on 30.09.2024, sales of Rs. 65,320 Crore including exports of Rs. 12,384 

has been achieved for telecom equipments manufactured under PLI. 

 Further, steps taken by the Government to encourage indigenous telecom 

equipment manufacturing are as follows: 

i. Telecom Technology Development Fund (TTDF) Scheme: The 

TTDF scheme was launched on 01.10.2022 with the aim at funding 

research and development of technologies, products and services for 

providing telecom services in rural and remote areas.  

ii. Digital Communications Innovation Square (DCIS) Scheme: The 

DCIS Scheme was launched in 2021 to support translation of 

innovative ideas and knowledge in engineering into pilot scale 

operation, field deployment or viable technology development.  

iii. Production Linked Incentive Scheme (PLI) for Large Scale 

Electronics Manufacturing: The scheme was notified on 1st April, 

2020 to provide incentive to eligible companies on incremental sales 

(over base year) involved in mobile phone manufacturing and 

manufacturing of specified electronic components, including 

Assembly, Testing, Marking and Packaging (ATMP) units.  

iv. Scheme for Promotion of Manufacturing of Electronic 

Components and Semiconductors (SPECS): The scheme was 

notified on 1st April, 2020 to provide financial incentive of 25% on 
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capital expenditure for the identified list of electronic goods that 

comprise downstream value chain of electronic products, i.e., 

electronic components, semiconductor/ display fabrication units, 

ATMP units, specialized sub-assemblies and capital goods for 

manufacture of aforesaid goods.  

v. Modified Electronics Manufacturing Clusters (EMC 2.0) Scheme: 

The scheme was notified on 1st April, 2020 to provide support for 

creation of world class infrastructure along with common facilities and 

amenities, including Ready Built Factory (RBF) sheds/ Plug and Play 

facilities for attracting major global electronics manufacturers along 

with their supply chain to set up units in the country. The scheme 

provides financial assistance for setting up of both EMC projects and 

Common Facility Centres (CFCs) across the country. 

(d) The export of telecom products has reached Rs. 1,49,563 Crore in the 

FY2023-2024 as compared to Rs. 9,978 Crore in the FY2014-2015.  

GREENING INITIATIVES IN COAL AND LIGNITE PSUS  

1400.   SHRI P P CHAUDHARY:  

Will the Minister of COAL be pleased to state:  

(a) the total area of land reclaimed and afforested by Coal/Lignite PSUs under the 

Greening Initiatives in Coal and Lignite PSUs;  
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(b) the break-up of areas under biological reclamation, avenue plantation and 

plantation outside mine leaseholds;  

(c) the estimated carbon sink potential created by these greening initiatives and the 

manner in which it contributes to India's Nationally Determined Contribution (NDC) 

target;  

(d) whether the Government has set any specific targets for land reclamation and 

afforestation by Coal/Lignite PSUs for the coming years and if so, the details 

thereof;  

(e) the innovative techniques being adopted for plantation in coal mines; and  

(f) the measures taken to ensure the long-term sustainability of these reclaimed 

and afforested areas including plans for their future use and maintenance? 

 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) : 

(a) and (b): Coal and Lignite Public Sector Undertakings (PSUs), namely Coal India 

Limited (CIL), NLC India Limited (NLCIL) and Singareni Collieries Company Limited 

(SCCL), have biologically reclaimed and afforested about 55312 Hectares (Ha) of 

land in and around Coal and Lignite mining areas upto FY 2023-24 as given below: 

Type of Plantation Area (in 

Ha) 

  Biological Reclamation 37022 
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  Avenue Plantation 14463 

  Plantation Outside Mine 

Leaseholds 

3827 

  Total 55312 

(c): The estimated carbon sink potential of the greening initiatives is 2.77 million 

tonnes CO2 equivalent. The greening initiatives of Coal and Lignite PSUs contribute 

to India's Nationally Determined Contribution (NDC) target titled “to create an 

additional carbon sink of 2.5 to 3 billion tonnes of CO2 equivalent through additional 

forest and tree cover by 2030”. 

(d): Ministry of Coal has set target for land reclamation and afforestation for 

Coal/Lignite PSUs under Vision Viksit Bharat for next 5 years as given below:  

Financial Year 
Target for Land Reclamation and Afforestation (in 

Ha) 

2024-25 2,600 

2025-26 2,800 

2026-27 3,100 

2027-28 3,300 

2028-29 3,550 

Total 15,350 

(e): In addition to traditional methods of plantation, some of the innovative 

techniques being adopted by Coal and Lignite PSUs are seed ball plantation, 
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Miyawaki planation, High-Tech cultivation, bamboo plantation, and drip irrigation 

for plantation on overburden dumps, etc. 

(f): Measures to ensure the long-term sustainability of reclaimed and afforested 

areas in Coal and Lignite PSUs focus on scientific reclamation, biodiversity 

conservation, and socio-economic integration. Initiatives include topsoil 

management, planting native species, creating wildlife habitats, and monitoring by 

remote sensing. Afforestation activities are mostly carried out by the State Forest 

Departments and State Forest Development Corporations in the Coal/Lignite 

PSUs. Reclaimed areas are repurposed for eco-parks, agroforestry, water sports, 

pisciculture and renewable energy projects. Afforested areas on non-forest land are 

also offered as compensatory afforestation (CA) land for forest diversion for coal 

mining projects. 

 

DEDICATED RAIL RAKES FOR TRANSPORTATION OF GYPSUM 

ACCUMULATION IN ODISHA 

1401. SHRIMATI SANGEETA KUMARI SINGH DEO: 

    Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government has considered providing dedicated rail rakes for the 

transportation of gypsum accumulation from Paradip in Odisha; 

(b) if so, the reasons for not providing adequate rail rakes for this purpose, despite 

the potential for increased revenue generation; and 
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(c) whether the Government is planning to introduce specialized freight trains or 

logistics corridors to address the growing gypsum stockpile at Paradip and to facilitate 

more efficient transportation of the mineral to various destinations, if so, the details 

thereof? 

 THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): Gypsum is loaded in rakes having both covered and open wagons like BCN 

group, BOXN group and BOST wagons from Paradeep, Odisha. Adequate rakes are 

 made available as and when required. 

Further, to increase the carrying capacity of railway lines leading to Paradeep, following 

projects have recently been sanctioned: 

1. Paradeep-Badabandha 3rd and 4th line. 

2. Flyover between Siju and Paradeep Coaching Yard. 

3. Flyover at Haridaspur. 

In addition, following surveys have also been sanctioned for capacity enhancement in 

the area: 

1. Paradeep-Haridaspur Doubling (80 km) 
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2. Flyover at Cuttack (40 km) 

3. Cuttack-Badabandha 3rd and 4th line (72 km) 

सावªजिनक टेलीफोन बूथ  

1402. ®ी अŁण कुमार सागर:    

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) आज कì ितिथ तक राº य-वार, िवशेष łप से िपछड़े और úामीण ±ेýŌ म¤ िकतने सावªजिनक 

टेलीफोन बूथ काम कर रहे ह§;  

(ख) ³ या यह सच है िक य ेसचुाł łप से काम नहé कर रहे ह§;  

(ग) ³ या िपछले तीन वषŎ के दौरान सावªजिनक टेलीफोन बूथ बंद कर िदए गए ह§;  

(घ) यिद हां, तो इसके राº य-वार कारण सिहत तÂ सबंंधी Ê यौरा ³ या है; और  

(ङ) रलेवे Ö टेशनŌ/अÆ य सावªजिनक Ö थानŌ पर िÖ थत सावªजिनक टेलीफोन बूथŌ के सचुाł और 

संतोषजनक संचालन को सुिनिÔ चत करने के िलए सरकार Ĭारा ³ या कदम उठाए जाने का ÿÖ ताव 

है?  

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) और (ख) सावªजिनक कॉल ऑिफस (पीसीओ) कì राºय/संघ राºय ±ेý-वार सं´या िववरण पर 

दी गई है। ये पीसीओ संतोषजनक ढंग से कायª कर रहे ह§। 

(ग) से (ङ) जी, हां। पीसीओ को िपछले कुछ समय से बंद िकया जा रहा है। अनमुान है िक िपछले तीन 

वषŎ म¤ लगभग 44,922 पीसीओ बंद हो गए ह§। पीसीओ कì सं́  या म¤ कमी के िलए मोबाइल ÿौīोिगकì 

को Óयापक łप से अपनाया जाना, दूरसंचार घनÂव म¤ वृिĦ और मोबाइल सेवाओ ंके िलए िकफायती 
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टैåरफ कì उपलÊधता उ°रदायी है। इन कारकŌ ने सामूिहक łप से पीसीओ सेवाओ ंकì मांग को कम 

कर िदया है। 

िववरण  

  

पीसीओ कì राº य/सघं राº य ±ेý-वार सं́  या: 

ø.स.ं  राº य और सघं राº य-±ेý का नाम  िदनांक 30.06.2024 कì िÖ थित के अनुसार 

पीसीओ कì सं́  या 

úामीण शहरी 

1 आňं ÿदशे  309 611 

2 अłणाचल ÿदशे  0 0 

3 असम  0 302 

4 िबहार  0 29 

5 छÂ तीसगढ़  0 9 

6 गोवा  16 59 

7 गजुरात  26 1174 

8 हåरयाणा  9 28 

9 िहमाचल ÿदेश  0 5 

10 झारखÁ ड  0 0 

11 कनाªटक  63 369 

12 केरल  557 1529 

13 मÅ य ÿदशे  0 397 
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14 महाराÕ ů  42 4314 

15 मिणपरु  0 13 

16 मेघालय  1 9 

17 िमजोरम  0 0 

18 नागाल§ड   0 0 

19 ओिडशा   0 0 

20 पंजाब  54 324 

21 राजÖ थान  0 40 

22 िसि³ कम  0 0 

23 तिमलनाडु  305 2809 

24 तेलंगाना  37 1115 

25 िýपरुा  36 76 

26 उÂ तर ÿदेश  48 492 

27 उÂ तराखÁ ड  8 249 

28 पिÔ चम बंगाल  0 392 

29 अÁ डमान एवं िनकोबार Ĭीपसमूह  0 11 

30 चÁ डीगढ़  0 125 

31 दादरा और नगर हवेली एवं दमन और 

दीव  

0 0 

32 िदÐ ली  0 891 

33 जÌ मू एवं कÔ मीर  8 64 
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34 लĥाख  0 0 

35 ल±Ĭीप  0 3 

36 पुडुचेरी  0 0 

 कुल  1519 15439 

 

IMPROVEMENT OF MOBILE CONNECTIVITY IN WEST BENGAL 

1403.  DR. JAYANTA KUMAR ROY: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  the specific steps taken to improve mobile and internet connectivity in remote 

and rural areas of Jalpaiguri district, particularly under the BharatNet project and 

the timeline for completing these initiatives; 

(b)  whether there are plans to establish more digital and telecom infrastructure 

in North Bengal particularly in Jalpaiguri to support economic activities and 

enhance connectivity for residents, if so, the details thereof; and 

(c)  the number of villages in Jalpaiguri currently lacking reliable mobile network 

coverage, and the measures being taken to address this gap? 

 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) : 
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(a) To improve mobile and internet connectivity in remote and rural areas of 

West Bengal including Jalpaiguri district, Government has taken up ‘BharatNet’ and 

‘Saturation of 4G Mobile Services’ projects with funding from Digital Bharat Nidhi 

(DBN) [erstwhile Universal Service Obligation Fund (USOF)]. As of date, all 80 

Gram Panchayats (GPs) of Jalpaiguri has been made service ready under 

BharatNet Project, and all villages of Jalpaiguri have 4G mobile coverage. 

 

(b)  The Government has approved the Amended BharatNet Program (ABP) 

covering all GPs in the country on ring network, up-gradation of existing network of 

BharatNet Phase-I and Phase-II, and connectivity to remaining non-GP villages 

(about 3.8 lakh) on demand basis. 

(c) Does not arise, in view of (a) above. 

 

FLOOD METEOROLOGICAL OFFICES 

1404.  SHRI KESINENI SIVANATH: 

  SHRI DAGGUMALLA PRASADA RAO:    

Will the Minister of EARTH SCIENCES be pleased to state: 

(a) number of flood meteorological offices that are currently functioning in the 

country; 

(b) the location of these offices along with the latest technology used in forecasting 

floods; 
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(c) the time by when flood forecasts are made by the FMO; 

(d) whether IMD is planning to set up new FMOs at different locations in the country; 

(e) if so, the details thereof; and 

(f) if not, the reasons therefor? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

 

(a) Currently, the India Meteorological Department (IMD) operates 15 Flood 

Meteorological Offices (FMOs) in the country. 

(b) The details of the location-wise FMOs are provided in Statement.   

(c) Flood forecast is the mandate of the CWC. The IMD-FMOsmainly issue river 

sub-basin-wise Quantitative Precipitation Forecasts (QPF) and Hydromet 

Bulletin at 0930 hours and 1230 hours every day, respectively.These inputs are 

used for flood forecasts by the Central Flood Forecasting Division (CFFDs) of 

CWC. 
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(d)and (e) Yes. A new FMO at MC Shimla has been approved for the sub-basins of 

the Beas, Satluj rivers, and Ranjit Sagar dam. 

(f) Does not arise. 

STATEMENT 

 

S. No. Location of FMOs 

1.  Agra 

2.  Ahmedabad 

3.  Asansol 

4.  Bengaluru 

5.  Bhubaneswar 

6.  Chennai 

7.  Guwahati 

8.  Hyderabad 

9.  Jalpaiguri 

10.  Lucknow 

11.  Srinagar 
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12.  Thiruvananthapuram 

13.  New Delhi 

14.  Patna 

15.  DVC Met. Unit Kolkata 

 

 

VACANCIES IN CENTRAL GOVERNMENT DEPARTMENTS 

1405. SHRI K SUDHAKARAN:  

          DR. MOHAMMAD JAWED:  

          ADV DEAN KURIAKOSE: 

          SHRI HARISH CHANDRA MEENA: 

Will the PRIME MINISTER be pleased to state:  

(a) the details of the total number of vacancies in all Central Government Ministries 

and Departments till date, Department-wise;  

(b) the details of permanent and contractual appointments made in Central 

Government Departments since 2019, year-wise;  

(c) the total number of permanent and contractual employees currently working in all 

Central Government Departments, Group-wise; and  

(d) the steps taken/being taken by the Government to fill up the vacancies including 

recruitment drives and expected timelines of the same? 
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THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) to (d): Occurrence and filling up of vacant posts in various Ministries/ 

Departments is a continuous process. The details of vacancies are maintained by 

the respective Ministry/Department. Ministries/ Departments of the Central 

Government have been directed, from time to time, to fill up the vacant posts in a 

time bound manner.  

The contractual appointments in Government Department are made by the 

individual Ministries/Departments strictly based on their requirements, in 

accordance with the provisions of General Financial Rules, 2017. 

Vacant posts have been filled up in mission mode, in Rozgar Melas launched 

by Hon'ble Prime Minister on 22nd October, 2022. 13 Rozgar Melas have been held 

at Central level in 40-45 cities across various States/ Union Territories. 
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अÐपसं́ यकŌ के िलए कÐयाण और िवकास योजनाए ं

1406. ®ी इमरान मसूद:  

®ी राजीव राय: 

®ी रमाशंकर राजभर:  

³या अÐपसं́ यक कायª मýंी यह बताने कì कृपा कर¤गे िक:   

(क) िपछले दस वषŎ और चालू वषª के दौरान अÐपसं́ यक समुदायŌ के िलए िकतनी नई कÐयाणकारी 

और िवकास योजनाए ंशłु कì गई ह§, यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ख) इन योजनाओ ंके माÅयम से अÐपसं́ यक समुदायŌ के कÐयाण और िवकास को सुिनिĲत करने म¤ 

सरकार Ĭारा राºय-वार और अÐपसं́ यक समदुाय-वार िकतनी सफलता ÿाĮ हòई है;  

(ग) उĉ योजना के कायाªÆवयन के िलए राºयŌ को राºय-वार और योजना-वार िवशेष łप से उ°र ÿदशे 

को आवंिटत धनरािश का Êयौरा ³या है तथा िपछले पांच वषŎ और चालू वषª के दौरान उपयोग कì गई 

धनरािश का ÿितशत ³या है;  

(घ) उĉ योजनाओ ंके अतंगªत योजना-वार िकतने Óयिĉ लाभािÆवत हòए ह§; और  

(ङ) ³या कायाªिÆवत कì जा रही योजनाओ ंम¤ कोई एकłपता है और यिद नहé, तो इसके ³या कारण 

ह§? 

  

ससंदीय कायª मýंी; तथा अÐपसं́ यक कायª मýंी  (®ी िकरने åरिजजू): 

(क) से (ङ): िपछले दस वषŎ और चालू वषª के दौरान अÐपसं́ यक समदुायŌ के िलए िनÌनिलिखत नई 

योजनाए ंशłु कì गई ह§: 
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i) नई मंिज़ल योजना 2015 म¤ शłु हòई थी और इस ेअÐपसं́ यक युवाओ ंिजनके पास औपचाåरक 

Öकूल űॉपआउट ÿमाण पý नहé है, को लाभ पहòंचाने के उĥेÔय से लागू कì गई थी। इस योजना ने 

औपचाåरक िश±ा (क±ा VIII या X) और कौशल का संयोजन ÿदान िकया और लाभािथªयŌ को बेहतर 

रोजगार और आजीिवका अिजªत करने म¤ स±म बनाया। शुŁआत से लेकर अब तक, इस योजना के 

तहत 98,712 लाभािथªयŌ को ÿिशि±त िकया जा चुका है। 

ii) उÖताद योजना 2015 म¤ शłु हòई थी और इसका लàय माÖटर कारीगरŌ/िशÐपकारŌ के पारपंåरक 

कौशल का िनमाªण और उÆनयन करना था। शŁुआत से लेकर अब तक इस योजना के तहत लगभग 

21,611 लाभािथªयŌ को ÿिशि±त िकया जा चुका है। 

इन योजनाओ ं को मýंालय Ĭारा अिखल भारतीय Öतर पर पारदशê ÿिøया के माÅयम से चयिनत 

पåरयोजना कायाªÆवयन एज¤िसयŌ (PIA) के माÅयम से कायाªÆवयन िकया गया। इसिलए, योजनाओ ंके 

तहत राºयवार िनिध आवंटन नहé िकया गया। 

इन योजनाओ ंको अब ÿधानमýंी िवरासत का संवधªन (पीएम िवकास) म¤ समायोिजत कर िदया गया है। 

पीएम िवकास, अÐपसं́ यक कायª मýंालय (MoMA) कì एक ÿमखु योजना है, जो छह अिधसूिचत 

अÐपसं́ यक समदुायŌ के िलए मंýालय कì पांच पूवªवतê योजनाओ ं‘सीखो और कमाओ’, ‘नई मंिजल’, 

‘उÖताद’, ‘नई रोशनी’ और हमारी धरोहर को समायोिजत करती है। यह योजना कौशल िवकास, 

अÐपसं́ यक मिहलाओ ं कì उīमशीलता और नेतÂृव; और Öकूल űॉपआउट छाýŌ के िलए िश±ा 

सहायता के माÅयम से अÐपसं́ यकŌ के उÂथान पर क¤ िþत है। पीएम िवकास योजना इस साल शłु कì 

गई थी, लेिकन अभी तक आिधकाåरक तौर पर इसे शłु नहé िकया गया है। 

इसके अलावा, सरकार अÐपसं́ यकŌ, िवशेष łप स े समाज के आिथªक łप से कमजोर और कम 

सिुवधा ÿाĮ वगŎ सिहत हर वगª के कÐयाण और उÂथान के िलए कई अÆय योजनाए ंभी लागू करती है। 
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अÐपसं́ यक कायª मýंालय क¤ þीय łप से अिधसूिचत छह (6) अÐपसं́ यक समदुायŌ के सामािजक-

आिथªक और शैि±क सशĉìकरण के िलए देश भर म¤ िविभÆन योजनाओ ंको िवशेष łप स ेलागू करता 

है। मýंालय Ĭारा कायाªिÆवत कì जाने वाली योजनाए/ंकायªøम इस ÿकार ह§: 

1. शैि±क सशĉìकरण योजनाए ं

i. मैिůक-पूवª छाýविृ° योजना 

ii. मैिůको°र छाýविृ° योजना 

iii. मåेरट-सह-साधन आधाåरत छाýवृि° योजना 

2. रोजगार एवं आिथªक सशĉìकरण योजनाए ं

i) राÕůीय अÐपसं́ यक िवकास एवं िव° िनगम (NMDFC): एनएमडीएफसी अिधसूिचत 

अÐपसं́ यकŌ म¤ से "िपछड़े वगŎ" को संबंिधत राºय सरकार/संघ राºय ±ेý ÿशासन और केनरा ब§क 

Ĭारा नािमत राºय चैनलाइिजंग एज¤िसयŌ (SCA) के माÅयम से साविध ऋण, िश±ा ऋण, िवरासत 

योजना और सूàम िव° योजना कì अपनी योजनाओ ंके अतंगªत Öवरोजगार आय सजृन गितिविधयŌ 

के िलए åरयायती ऋण ÿदान करता है। 

3. बुिनयादी ढांचा िवकास योजना 

i) ÿधानमंýी जन िवकास कायªøम (PMJVK): दशे के अÐपसं́ यक बहòल ±ेýŌ म¤ ÖवाÖÃय, कौशल 

िवकास, मिहला केिÆþत पåरयोजनाए,ं पेयजल एवं आपूितª, Öव¸छता और खेल जैसे ±ेýŌ म¤ 

सामुदाियक बुिनयादी ढांचे का िवकास करता है। 

4. िवशेष योजनाए ं

िजयो पारसी : भारत म¤ पारिसयŌ कì जनसं́ या म¤ हो रही िगरावट को बदलने के िलए एक योजना। 
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इन योजनाओ ंका िववरण मýंालय कì वेबसाइट www.minorityaffairs.gov.in पर उपलÊध है। 

सभी योजनाओ ं ने उ¸च Öतरीय कौशल ÿािĮ, आजीिवका के बहेतर अवसर, उ¸च रोजगार ±मता, 

बेहतर बिुनयादी ढांचे तक पहòंच, बेहतर ÖवाÖÃय और अÐपसं́ यक समदुायŌ के समú कÐयाण म¤ 

योगदान िदया है। 

उºजैन म¤ िवकास पåरयोजनाए ं

1407. ®ी अिनल िफरोिजयाः 

³या सांि´यकì और कायªøम कायाªÆवयन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार उºजैन म¤ चल रही िवकास पåरयोजनाओ ंका समय पर िøयाÆवयन सुिनिĲत करने 

के िलए कोई कदम उठा रही है, यिद हां तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या उĉ पåरयोजनाओ ंकì ÿगित पर नजर रखने के िलए कोई िडिजटल िनगरानी ÿणाली है, यिद 

हां तो तÂसंबंधी Êयौरा ³या है; 

(ग) उºजैन म¤ िøयािÆवत कì जा रही िविभÆन िवकास योजनाओ ंकì िनगरानी के िलए ³या कदम उठाए 

जा रहे ह§; और 

(घ) ³या उĉ योजनाओ ंके ÿभाव और पåरणामŌ को मापने के िलए सांि´यकì आधाåरत åरपोिट«ग का 

कोई ÿावधान है और तÂसंबंधी Êयौरा ³या है? 

 

सांि´यकì और कायªøम कायाªÆवयन मýंालय के राºय मýंी; योजना मýंालय के राºय मýंी;  तथा 

सÖं कृित मýंालय म¤ राºय मýंी (राव इंþजीत िसहं): 
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(क) से (घ) सांि´यकì और कायªøम कायाªÆवयन मýंालय (एमओएसपीआई) संसद सदÖय Öथानीय 

±ेý िवकास योजना (एमपीलैड्स) का संचालन करता है, जो माननीय संसद सदÖयŌ (एमपी) को Öथानीय 

Öतर कì आवÔयकताओ ं के अनसुार Öथायी सामदुाियक पåरसंपि°यŌ के िनमाªण पर जोर देते हòए 

िवकासाÂमक कायŎ कì संÖतिुतयो करने म¤ स±म बनाता है। 

िवकास पåरयोजनाओ ंका  समय से कायाªÆवयन सुिनिĲत करने के िलए, एमपीलैड्स िदशािनद¥श , 2023 

म¤ उिÐलिखत ÿावधान ह§: 

i     संसद सदÖय Ĭारा कì गई सभी पाý अनशुंसाओ ं के संबंध म¤ Öवीकृित/अÖवीकृित 

कायाªÆवयन िजला ÿािधकरण Ĭारा अनुशंसाओ ंकì ÿािĮ कì तारीख से 45 िदनŌ के भीतर जारी 

कì जाएगी। [ एमपीलैड्स िदशािनद¥श, 2023 के परैा 3.2.4] 

ii   कायाªÆवयन िजला ÿािधकरण Ĭारा जारी Öवीकृित पý म¤ कायाªÆवयन एज¤सी Ĭारा कायª 

पूरा करने कì समय सीमा िनधाªåरत कì जाएगी, जो सामाÆयतः एक वषª से अिधक नहé होनी 

चािहए। असाधारण मामलŌ म¤, उदाहरण के िलए दगुªम / पहाड़ी इलाकŌ आिद म¤, जहां कायाªÆवयन 

समय एक वषª से अिधक होने कì संभावना है, इसके िलए िविशĶ औिचÂय को Öवीकृित पý म¤ 

शािमल िकया जाएगा। Öवीकृित पý कì एक ÿित संबंिधत संसद सदÖय को भी भेजी जाएगी। [ 

एमपीलड्ैस िदशािनद¥श, 2023 के परैा 3.2.12] 

एमपीलड्ैस िवभाग ने एमपीलैड्स के अंतगªत संशोिधत िनिध ÿवाह ÿिøया को लागू करने के िलए एक 

वेब समाधान ई-सा±ी िवकिसत िकया है जो एक आईटी Èलेटफॉमª पर संचािलत होता है। ई-सा±ी संसद 

सदÖयŌ, क¤ þ और राºय सरकार कì एज¤िसयŌ, िजला अिधकाåरयŌ सिहत सभी िहतधारकŌ को 

वाÖतिवक समय के आधार पर (अÖवीकृत/Öवीकृत/चल रहे/पूणª) कì िÖथित कì िनगरानी करने कì 

अनमुित दतेा है, जो  एमपीलैड्स के अंतगªत पåरयोजनाओ ंके ÿभावी कायाªÆवयन कì सुिवधा ÿदान 

करता है और ÿणाली म¤ अिधक पारदिशªता और जवाबदेही भी लाता है। इसके अितåरĉ, 
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एमपीलड्ैस  योजना के ÿभाव और पåरणामŌ को मापने के िलए समय-समय पर तीसर ेप± से मूÐयांकन 

कराया जाता है। 

इसके अितåरĉ, सांि´यकì और कायªøम कायाªÆवयन मýंालय को अिधदेश है िक वह इस 

मýंालय कì ऑनलाइन कÌÈयूटरीकृत िनगरानी ÿणाली (ओसीएमएस) पर संबंिधत मýंालयŌ/पåरयोजना 

कायाªÆवयन एज¤िसयŌ Ĭारा दी गई सूचना के आधार पर 150 करोड़ Ł. और उससे अिधक लागत वाली 

जारी क¤ þीय अवसंरचना ±ेý पåरयोजनाओ ं कì समय और लागत वृिĦ कì िनगरानी कर¤। िदनांक 

01/11/2024 तक, इस मýंालय कì िनगरानी म¤ कुल 1747 पåरयोजनाए ँ ह§, िजनम¤ उºजैन कì 2 

पåरयोजनाए ँभी शािमल ह§। इन पåरयोजनाओ ंका िववरण www.cspm.gov.in पर उपलÊध है। 

पåरयोजनाओ ंके समय पर कायाªÆवयन के िलए सरकार Ĭारा  ÿगित के अंतगªत पåरयोजनाओ ं

कì आविधक समी±ा; सशĉ पåरयोजना मूÐयांकन; बेहतर िनगरानी के िलए ऑनलाइन कÌÈयूटरीकृत 

िनगरानी ÿणाली (ओसीएमएस); मýंालयŌ म¤ संशोिधत लागत सिमितयŌ कì Öथापना; संबंिधत 

ÿशासिनक मýंालयŌ Ĭारा बिुनयादी अवसंरचनाÂमक पåरयोजनाओ ंकì िनयिमत समी±ा; तथा ÿमखु 

पåरयोजनाओ ंके शीŅ कायाªÆवयन को सुिवधाजनक बनाने और बाधाओ ंको दूर करने के िलए संबिंधत 

मु́ य सिचवŌ के अधीन राºयŌ म¤ क¤ þीय ±ेý पåरयोजना समÆवय सिमितयŌ (सीएसपीसीसी) कì Öथापना 

के िलए कदम उठाए जा रहे है। 

 

NATIONAL BLOCKCHAIN FRAMEWORK 

1408.   SHRI GAURAV GOGOI: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be pleased to 

state: 
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(a) the current status of the National Blockchain Framework (NBF) and the time by which 

it is expected to be fully operational; 

(b) the key sectors and Government services that the NBF is specifically designed to 

target?; 

(c) the measures being taken to ensure the security, privacy and confidentiality of data 

stored on the NBF; and 

(d) whether the Government plans to collaborate with private sector entities to accelerate 

the development and adoption of blockchain solutions and if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND 

MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI JITIN PRASADA): 

(a):  National Blockchain Framework 

Blockchain is a technology suitable for developing applications with transactional data 

stored in distributed ledger across network of nodes. It provides time sequenced and 

tamper resistant storage with audit trail for future verification. Hence this technology has 

the potential to provide better accountability in any digital system involving public 

transactions.  

 

National Blockchain Framework (NBF) has been launched on 4th Sep, 2024 to offer 

Blockchain-as-a-Service (BaaS). The NBF is fully operational with geographically 
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distributed infrastructure.  The NBF supports distributed infrastructure, smart contracts, 

security, privacy, interoperability and development and deployment of permissioned 

blockchain based applications. The NBF was initiated in the year March, 2021 with a total 

budget outlay of Rs. 64.76 crore. The NBF is for a duration of 4 years. 

(b):  Key sector for National Blockchain Framework usage 

NBF is a permissioned Blockchain platform which may be used for development and 

deployment of Government Services which need secured and verifiable records of 

transactions. It is more suitable for permissioned Blockchain applications where only 

selected or authorized users can access the Blockchain network. NBF may be used in 

various sectors, such as healthcare, education, agriculture, administration, etc. The pilot 

implementation of the few applications have already been completed which includes 

Praamaanik- Solution to verify mobile app origin, Property Chain- Solution for recording 

property transactions and its verification for the State of Karnataka and Jharkhand, 

Certificate Chain- Blockchain based solution for education certificates for Central Board 

of Secondary Education (CBSE) for the State of Karnataka, eStamps- Solution to provide 

a tamper-proof and secure record of eStamp transactions, etc. with the Government 

financial agencies. 

(c):  NBF security, privacy and confidentiality of data 

The transactions are recorded in Blockchain network using cryptographic techniques. The 

NBF has been designed as a permissioned Blockchain with controlled access to ensure 

the security, privacy and confidentiality of data. The best practices such as use of data 
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encryption, proving the existence of data without revealing the data, and indigenous 

certifying authority, etc. have been implemented in the design.   

(d):  Startup/ industry collaboration  

The Government is promoting the NBF for use by startup/ industry to collaborate with the 

Central/ State ministries and department to develop suitable models for Blockchain-based 

applications using NBF. 

 

खाīाÆ न िवतरण म¤ पारदिशªता   

1409. ®ी बृजमोहन अúवाल: 

³या उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) िवतरण म¤ पारदिशªता बढ़ाने के िलए खाīाÆन िवतरण ÿणाली म¤ सुधार हेतु सरकार Ĭारा Êलॉकचेन 

या डेटा िवĴेषण जैसे कौन से Öमाटª उपाय या िनगरानी तंý शłु िकए गए ह§; 

(ख) ³या सरकार ने राशन िवतरण ÿणाली म¤ सधुार के िलए सावªजिनक िनजी भागीदारी (पीपीपी) मॉडल 

अपनाया है और िवतरण ÿणाली म¤ िकस तरीके से सधुार िकया गया है; 

(ग) राशन काडª िवतरण म¤ सधुार के िलए सरकार Ĭारा लागू कì गई सावªजिनक भागीदारी पहल ³या है 

िजससे आम नागåरक को इस ÿणाली म¤ अपने अिधकारŌ के बारे म¤ अिधक सूचना और जानकारी ÿाĮ 

हो सके;  

(घ) ³ या सरकार राशन िवतरण म¤ ĂĶाचार और अिनयिमतताओ ंको रोकने के िलए िकसी ÿकार कì 

'सकाराÂमक सूची' को लागू करने का िवचार रखती है, तािक केवल पाý ÓयिĉयŌ को ही राशन िमले; 

और 

(ड.) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
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उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी (®ीमती िनमबेुन जयंतीभाई 

बांभिणया):  

(क): िवभाग सावªजिनक िवतरण ÿणाली (पीडीएस) के ÿचालन के मु́ य  संकेतकŌ जसैे ईपीओएस 

िडिजटल लेनदेन कì सं´या, लाभािथªयŌ को खाīाÆन का िवतरण, राशन काडŎ म¤ आधार सीिडंग, उिचत 

दर दकुानŌ (एफपीएस) पर ईपीओएस उपकरणŌ कì Öथापना, लाभािथªयŌ का बायोमेिůक/आधार 

ÿमाणीकरण आिद कì िनरंतर िनगरानी करता है। इन संकेतकŌ के आधार पर, िवभाग अपने पीडीएस 

ÿचालन म¤ सधुार लाने के िलए डाटा िवĴेषण åरपोटª तैयार करता है। 

(ख) और (ग): राशन िवतरण के िलए कोई सावªजिनक िनजी भागीदारी नहé है। 

तथािप, लि±त सावªजिनक िवतरण ÿणाली (टीपीडीएस) क¤ þ और राºय/संघ राºय ±ेý (यूटी) सरकारŌ 

कì संयĉु िजÌ मदेारी के तहत संचािलत कì जाती है। क¤ þ सरकार खाīाÆनŌ कì खरीद, आबंटन और 

भारतीय खाī िनगम के िनिदªÕ ट िडपो तक पåरवहन के िलए िजÌमेदार है। राºयŌ/संघ राºय ±ेýŌ के 

भीतर खाīाÆनŌ के आबंटन, पाý लाभािथªयŌ/पåरवारŌ कì पहचान, उÆह¤ राशन काडª जारी करने, 

टीपीडीएस के तहत पाý लाभािथªयŌ को समय पर खाīाÆनŌ का िवतरण और उिचत दर दुकानŌ 

(एफपीएस) कì कायªÿणाली कì िनगरानी आिद संबधी कì ÿचालनाÂमक िजÌमेदाåरयां संबिंधत 

राºय/संघ राºय सरकारŌ कì ह§। 

(घ) और (ड़): पाý ÓयिĉयŌ को राशन काडª जारी करना तथा लाभािथªयŌ को समय पर खाīाÆन िवतåरत 

करना राºयŌ/संघ राºय ±ýेŌ कì िजÌ मदेारी है। खाī एवं सावªजिनक िवतरण िवभाग म¤ सकाराÂमक सूची 

कì ÓयवÖथा बनाने का कोई ÿÖताव िवचाराधीन नहé है। 
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BARGARH TO NUAPADA RAILWAY LINE 

 

1410. SHRI PRADEEP PUROHIT: 

 Will the Minister of RAILWAYS be pleased to state: 

(a)  the current status of the Bargarh to Nuapada railway line project, along with the 

estimated expenditure incurred so far; 

(b)  the timeline set for land acquisition for the said project and the projected cost 

for this phase; 

(c)  the expected date for issuance of the tender for this project and the budget 

allocated for initial works; and 

(d)  the estimated timeline for the completion of the railway line, along with a detailed 

breakdown of the anticipated total expenditure for the project? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d): Bargarh Road – Nawapara Road New Line (138.32 Km) Railway Project 

has been sanctioned at a cost of Rs. 2621.92 Cr. recently. The project has been 

notified as special Railway Project for land acquisition through the State 

Government. 
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The completion of any Railway project depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest department, 

deposition of cost share by State Government in cost sharing projects, priority of 

projects, shifting of infringing  utilities,  statutory  clearances  from  various  

authorities, geological and topographical conditions of area, law and order situation 

in the area of project(s) site, number of working months  in  a year for particular 

project site due to climatic conditions etc. 

  

COST OF COAL TRANSPORTATION  

1411. SHRI K C VENUGOPAL:            

Will the Minister of COAL be pleased to state:  

(a) the details of the cost per tonne for transportation of coal across the country, 

State-wise; 

(b) whether the power companies are suffering due to heavy costs of coal 

transportation; 

(c) if so, the key interventions of Government to reduce the cost of coal 

transportation in the country; and 

(d) the steps taken by Government to increase the productivity and profitability of 

Coal India Limited (CIL) and its ancillaries?  
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THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) : 

(a): Coal companies dispatch coal as per Free on Board (FoB) basis and 

consumers have the liberty to lift coal through various modes such as rail, road and 

captive modes [Merry Go Round (MGR), Belt, Rope etc.] as per their choice. Coal, 

when transported by Rail is charged at Class 145A/145B and freight rate per tonne 

for this class for different distance slabs is enclosed as Statement.  

(b): Coal is supplied to power plants through various modes of transportation like 

Rail, Road, MGR, belt, ropeway, etc. The landed cost of coal at power plants 

includes cost of coal and transportation cost of coal and hence, in the case of power 

plants located far off from the mine, the landed cost of coal increases. The power 

companies take into account the costs of landed fuel in the tariff for supply of power 

to the DISCOMs and the power is dispatched to the grid as per merit order. 

(c): The following steps have been taken by the Government to reduce the 

transportation cost: 

i. Rationalization of coal linkages is a policy introduced in order to reduce 

the distance in transportation of coal from the coal mines to the consumer.  

ii. The Government in May, 2016 allowed flexibility in utilization of domestic 

coal by State/Central Gencos amongst their generating stations to reduce 
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the cost of power generation by allocating more coal to their most efficient 

plants as well as by saving in transportation cost. 

(d): The Central Public Sector Enterprises (CPSEs) including Coal India Limited 

(CIL) sign Memorandum of Understanding (MoU) with the Ministry as per the 

framework specified by Department of Public Enterprises (DPE), which covers the 

physical and financial performance parameters. To meet the performance 

parameters of MoU and overall performance of the companies, the reviews are 

taken by the Ministry and the necessary facilitation is provided. The companies 

adopt latest technological interventions and have also adopted Enterprise 

Resource Planning (ERP) for enhanced operational efficiency which would result 

in increased productivity and profitability.  

STATEMENT 

Commodity – Coal and Coke 

Freight Rate Table (Per Tonne) 

Distance slab 

(Kms) 

Class- 

145A 
 

Class-145B 

 

Distance slab 

(Kms) 

Class- 

145A 

Class-

145B 

Trainload Wagonload Trainload Wagonload 

1 - 100 216.00 226.80 1501 - 1510 2706.70 2842.10 

101 - 125 389.60 409.10 1511 - 1520 2719.00 2854.90 

126 - 150 448.90 471.30 1521 - 1530 2726.10 2862.50 
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151 - 175 488.70 513.10 1531 - 1540 2733.40 2870.10 

176 - 200 532.20 559.00 1541 - 1550 2740.60 2877.70 

201 - 275 672.50 706.10 1551 - 1560 2747.80 2885.10 

276 - 350 797.20 837.10 1561 - 1570 2755.10 2892.90 

351 - 425 926.00 972.30 1571 - 1580 2762.30 2900.50 

426 - 500 1054.70 1107.40 1581 - 1590 2769.50 2908.10 

501 - 600 1228.00 1289.40 1591 - 1600 2776.70 2915.50 

601 - 700 1398.70 1468.70 1601 - 1610 2783.90 2923.10 

701 - 730 1435.60 1507.40 1611 - 1620 2791.20 2930.70 

731 - 760 1484.00 1558.30 1621 - 1630 2798.40 2938.40 

761 - 790 1537.90 1614.80 1631 - 1640 2805.60 2945.80 

791 - 820 1586.70 1665.90 1641 - 1650 2812.80 2953.40 

821 - 850 1640.30 1722.40 1651 - 1660 2820.10 2961.00 

851 - 880 1688.60 1773.00 1661 - 1670 2827.30 2968.70 

881  910 1737.00 1823.70 1671 - 1680 2834.50 2976.20 

911 - 940 1790.20 1879.90 1681 - 1690 2841.70 2983.80 

941 - 970 1838.60 1930.30 1691 - 1700 2848.90 2991.40 

971 - 1000 1891.80 1986.30 1701 - 1710 2856.20 2999.00 

1001 - 1020 1919.90 2015.90 1711 - 1720 2863.40 3006.50 

1021 - 1040 1955.20 2052.90 1721 - 1730 2870.60 3014.10 
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1041 - 1060 1990.50 2090.00 1731 - 1740 2877.90 3021.70 

1061 - 1080 2025.70 2126.90 1741 - 1750 2885.00 3029.30 

1081 - 1100 2061.00 2164.10 1751 - 1760 2892.30 3036.80 

1101 - 1120 2090.00 2194.50 1761 - 1770 2899.50 3044.50 

1121 - 1140 2125.10 2231.30 1771 - 1780 2906.80 3052.10 

1141 - 1160 2160.30 2268.40 1781 - 1790 2914.00 3059.70 

1161 - 1180 2195.60 2305.30 1791 - 1800 2921.10 3067.20 

1181 - 1200 2230.70 2342.10 1801 - 1810 2928.40 3074.80 

1201 - 1220 2259.40 2372.30 1811 - 1820 2935.60 3082.40 

1221 - 1240 2294.40 2409.10 1821 - 1830 2942.90 3090.00 

1241 - 1260 2329.40 2445.90 1831 - 1840 2950.10 3097.50 

1261 - 1280 2364.60 2482.70 1841 - 1850 2957.20 3105.10 

1281 - 1300 2399.60 2519.60 1851 - 1860 2964.50 3112.80 

1301 - 1320 2427.70 2549.00 1861 - 1870 2971.70 3120.40 

1321 - 1340 2462.60 2585.70 1871 - 1880 2979.00 3127.90 

1341 - 1360 2497.60 2622.40 1881 - 1890 2986.20 3135.50 

1361 - 1380 2532.60 2659.20 1891 - 1900 2993.30 3143.10 

1381 - 1400 2567.60 2695.90 1901 - 1910 3000.60 3150.70 

1401 - 1420 2596.10 2725.80 1911 - 1920 3007.80 3158.20 

1421 - 1440 2630.90 2762.40 1921 - 1930 3015.10 3165.80 
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Commodity – Coal and Coke 

Freight Rate Table (Per Tonne) 

  

Distance 

slab 

(Kms) 

Class- 

145A 
 

Class-

145B 

 

Distance slab 

(Kms) 

Class- 

145A 

Class-

145B 

Trainload 
Wagonloa

d 
Trainload Wagonload 

1961 - 1970 3043.90 3196.20 2401 - 2410 3361.70 3529.80 

1971 - 1980 3051.20 3203.80 2411 - 2420 3369.00 3537.40 

1981 - 1990 3058.40 3211.40 2421 - 2430 3376.10 3545.00 

1991 - 2000 3065.70 3218.90 2431 - 2440 3383.40 3552.50 

2001 - 2010 3072.80 3226.50 2441 - 2450 3390.60 3560.10 

2011 - 2020 3080.00 3234.10 2451 - 2460 397.90 3567.80 

2021 - 2030 3087.30 3241.70 2461 - 2470 3405.10 3575.40 

2031 - 2040 3094.50 3249.20 2471 - 2480 3412.20 3582.90 

2041 - 2050 3101.80 3256.80 2481 - 2490 3419.50 3590.50 

1441 - 1460 2665.80 2799.00 1931 - 1940 3022.30 3173.40 

1461 - 1480 2680.90 2814.90 1941 - 1950 3029.60 3181.00 

1481 - 1500 2695.00 2829.80 1951 - 1960 3036.70 3188.60 
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2051 - 2060 3108.90 3264.50 2491 - 2500 3426.70 3598.10 

2061 - 2070 3116.10 3272.10 2501 - 2510 3434.00 3605.70 

2071 - 2080 3123.40 3279.60 2511 - 2520 3441.20 3613.20 

2081 - 2090 3130.60 3287.20 2521 - 2530 3448.40 3620.80 

2091 - 2100 3137.90 3294.80 2531 - 2540 3455.60 3628.40 

2101 - 2110 3145.10 3302.40 2541 - 2550 3462.80 3636.10 

2111 - 2120 3152.30 3309.90 2551 - 2560 3470.10 3643.60 

2121 - 2130 3159.50 3317.50 2561 - 2570 3477.30 3651.20 

2131 - 2140 3166.70 3325.10 2571 - 2580 3484.60 3658.80 

2141 - 2150 3174.00 3332.80 2581 - 2590 3491.70 3666.40 

2151 - 2160 3181.20 3340.10 2591 - 2600 3498.90 3673.90 

2161 - 2170 3188.40 3347.90 2601 - 2610 3506.20 3681.50 

2171 - 2180 3195.60 3355.50 2611 - 2620 3513.40 3689.10 

2181 - 2190 3202.80 3363.10 2621 - 2630 3520.70 3696.70 

2191 - 2200 3210.10 3370.50 2631 - 2640 3527.90 3704.20 

2201 - 2210 3217.30 3378.10 2641 - 2650 3535.00 3711.90 

2211 - 2220 3224.50 3385.70 2651 - 2660 3542.30 3719.50 

2221 - 2230 3231.70 3393.40 2661 - 2670 3549.50 3727.10 

2231 - 2240 3238.90 3400.80 2671 - 2680 3556.80 3734.60 

2241 - 2250 3246.20 3408.40 2681 - 2690 3564.00 3742.20 
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2251 - 2260 3253.40 3416.10 2691 - 2700 3571.10 3749.80 

2261 - 2270 3260.70 3423.70 2701 - 2710 3578.40 3757.40 

2271 - 2280 3267.80 3431.20 2711 - 2720 3585.60 3764.90 

2281 - 2290 3275.10 3438.80 2721 - 2730 3592.90 3772.50 

2291 - 2300 3282.30 3446.40 2731 - 2740 3600.10 3780.20 

2301 - 2310 3289.50 3454.00 2741 - 2750 3607.30 3787.80 

2311 - 2320 3296.80 3461.50 2751 - 2760 3614.50 3795.20 

2321 - 2330 3303.90 3469.10 2761 - 2770 3621.70 3802.80 

2331 - 2340 3311.20 3476.70 2771 - 2780 3629.00 3810.50 

2341 - 2350 3318.40 3484.40 2781 - 2790 3636.20 3818.10 

2351 - 2360 3325.60 3491.90 2791 - 2800 3643.50 3825.50 

2361 - 2370 3332.90 3499.50 2801 - 2810 3650.60 3833.10 

2371 - 2380 3340.00 3507.10 2811 - 2820 3657.80 3840.70 

2381 - 2390 3347.30 3514.70 2821 - 2830 3665.10 3848.30 

2391 - 2400 3354.50 3522.20 2831 - 2840 3672.30 3855.80 

  

 

 

Commodity – Coal and Coke 

Freight Rate Table (Per Tonne) 
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Distance 

slab 

(Kms) 

Class- 

145A 
 

Class-

145B 

 

Distance slab 

(Kms) 

Class- 

145A 
Class-145B 

Trainload Wagonload Trainload Wagonload 

2841 - 2850 3679.60 3863.50 3171 - 3180 3917.80 4113.80 

2851 - 2860 3686.70 3871.10 3181 - 3190 3925.10 4121.40 

2861 - 2870 3693.90 3878.70 3191 - 3200 3932.30 4128.90 

2871 - 2880 3701.20 3886.20 3201 - 3210 3939.50 4136.50 

2881 - 2890 3708.40 3893.80 3211 - 3220 3946.80 4144.10 

2891 - 2900 3715.70 3901.40 3221 - 3230 3953.90 4151.70 

2901 - 2910 3722.80 3909.00 3231 - 3240 3961.20 4159.30 

2911 - 2920 3730.10 3916.50 3241 - 3250 3968.40 4166.90 

2921 - 2930 3737.30 3924.10 3251 - 3260 3975.70 4174.50 

2931 - 2940 3744.50 3931.70 3261 - 3270 3982.90 4182.10 

2941 - 2950 3751.80 3939.40 3271 - 3280 3990.00 4189.60 

2951 - 2960 3758.90 3946.90 3281 - 3290 3997.30 4197.20 

2961 - 2970 3766.20 3954.50 3291 - 3300 4004.50 4204.80 

2971 - 2980 3773.40 3962.10 3301 - 3310 4011.80 4212.40 

2981 - 2990 3780.60 3969.70 3311 - 3320 4019.00 4219.90 

2991 - 3000 3787.90 3977.20 3321 - 3330 4026.10 4227.50 

3001 - 3010 3795.00 3984.80 3331 - 3340 4033.40 4235.20 
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EXPENDITURE ON ADVERTISING AND PUBLIC RELATIONS 

1412.  SHRI SHAFI PARAMBIL: 

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

3011 - 3020 3802.30 3992.40 3341 - 3350 4040.60 4242.80 

3021 - 3030 3809.50 4000.00 3351 - 3360 4047.90 4250.20 

3031 - 3040 3816.70 4007.50 3361 - 3370 4055.10 4257.80 

3041 - 3050 3824.00 4015.20 3371 - 3380 4062.40 4265.50 

3051 - 3060 3831.20 4022.80 3381 - 3390 4069.50 4273.10 

3061 - 3070 3838.40 4030.40 3391 - 3400 4076.70 4280.50 

3071 - 3080 3845.60 4037.90 3401 - 3410 4084.00 4288.10 

3081 - 3090 3852.90 4045.50 3411 - 3420 4091.20 4295.70 

3091 - 3100 3860.10 4053.10 3421 - 3430 4098.50 4303.30 

3101 - 3110 3867.30 4060.70 3431 - 3440 4105.60 4310.90 

3111 - 3120 3874.50 4068.20 3441 - 3450 4112.80 4318.50 

3121 - 3130 3881.70 4075.80 3451 - 3460 4120.10 4326.10 

3131 - 3140 3889.00 4083.50 3461 - 3470 4127.30 4333.70 

3141 - 3150 3896.20 4091.10 3471 - 3480 4134.60 4341.20 

3151 - 3160 3903.40 4098.60 3481 - 3490 4141.70 4348.80 

3161 - 3170 3910.70 4106.20 3491 - 3500 4148.90 4356.40 
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(a) the total expenditure made on Advertising and Public Relations by the Union 

Government during the last three years; 

 (b) the expenditure made on Advertising and Public Relations by each Ministry 

during the 2023-24 Financial Year; and 

(c) the medium-wise details on expenditure made on Advertising and Public 

Relations during the 2023-24 financial years (expenditure on print media, visual 

media, social media etc.)? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a ) to (c): The Central Bureau of Communication (CBC) under the Ministry of 

Information and Broadcasting undertakes information/awareness campaigns on 

behalf of the Ministries/Departments of Government of India to disseminate 

information and create awareness about the scheme/programmes/initiatives 

undertaken by them. The expenditure incurred by the CBC on awareness and publicity 

campaigns during the last three years averages Rs. 460 crore per year.  

 

The Ministry-wise expenditure incurred on information dissemination and 

awareness campaigns in respect of scheme/programmes/initiatives undertaken by 

them during 2023-24 is available on the website of CBC i.e. www.davp.nic.in.  
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पयªटन एव ंसांÖकृितक महÂव के ±ेý म¤ रले सेवा 

1413. ®ी सतपाल āĺचारी : 

      ³या रले मýंी यह बतान ेकì कृपा कर¤ग ेिक: 

(क) ³या गत तीन वषŎ के दौरान दशे म¤ पयªटन एवं सांÖकृितक महÂव के ±ेýŌ को रले सवेाओ ंस े

जोड़न ेके िलए कोई पåरयोजना Öवीकृत कì गई है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या झारखंड के िगåरडीह लोक सभा िनवाªचन ±ेý और हåरयाणा के सोनीपत लोक सभा  

      िनवाªचन ±ेý म¤ पयªटन एवं सांÖकृितक महÂव के ±ेýŌ के िलए इस संबंध म¤ कोई पåरयोजना   

      Öवीकृत कì गई है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): रले पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन राºय-वार/संसदीय िनवाªचन ±ेý-वार 

नहé बिÐक ±ेýीय रले-वार िकया जाता है ³यŌिक भारतीय रले कì पåरयोजनाए ंराºय सीमाओ/ंसंसदीय 

िनवाचªन ±ेýŌ के आर-पार फैली हो सकती ह§। रेल पåरयोजनाओ ंको लाभÿदता, यातायात अनुमानŌ, 

अंितम छोर संपकª ता, िमिसंग िलंक और वैकिÐपक मागŎ, संकुिलत/संतĮृ लाइनŌ के संवधªन, राºय 

सरकारŌ, केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन ÿितिनिधयŌ, रलेवे कì अपनी पåरचालिनक 
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आवÔयकता, सामािजक-आिथªक महÂवŌ, पयªटक संभावना आिद के आधार पर शुł िकया जाता है, जो 

चालू पåरयोजनाओ ंके Ňोफॉरवडª और िनिधयŌ कì समú उपलÊधता पर िनभªर करता है। 

 

िपछल े03 वषŎ के दौरान अथाªत िव° वषª 2021-22, 2022-23, 2023-24 और चालू िव° वषª 2024-

25 म¤, देश भर म¤ लगभग 1,44,039 करोड़ Łपये कì लागत कì कुल 7,697 िकलोमीटर लंबाई कì 

192 पåरयोजनाओ ं(नई लाइन, आमान पåरवतªन और दोहरीकरण) को मंजूरी दी गई है, जो अÆय बातŌ 

के  साथ-साथ पयªटन और सांÖकृितक ÖथलŌ से भी संपकª  बढ़ाएगी। 

 

झारखंड 

झारखंड राºय म¤ पूणªतः/अंशत: łप से पड़ने वाली रले अवसंरचना पåरयोजनाए ंभारतीय रेल के पूवª 

मÅय रेलवे, पूवª रलेवे, और दि±ण पूवª रलेवे जोनŌ के अंतगªत आती ह§। रले पåरयोजनाओ ंका  लागत, 

Óयय और पåरÓयय सिहत ±ेýीय रले-वार िववरण भारतीय रले कì  वेबसाइट पर पिÊलक डोमेन म¤ 

उपलÊध कराया जाता है। 

01.04.2024 कì िÖथित के अनसुार, िगåरडीह सिहत झारखंड राºय म¤ पड़ने वाली पूणªत:/अंशतः पड़ने 

वाली 52,885 करोड़ Łपये कì लागत वाली 3,070 िकलोमीटर कुल लंबाई कì 32 पåरयोजनाए ँ(11 

नई लाइन¤, 01 अमान पåरवतªन और 20 दोहरीकरण), योजना/अनुमोदन/िनमाªण चरण म¤ ह§, इनम¤ से 

744 िकलोमीटर लंबाई को कमीशन कर िदया गया है और माचª, 2024 तक 15,986 करोड़ Łपय ेका 

Óयय िकया जा चकुा है। इसका सार िनÌनानुसार है: 
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इनम¤ सोन नगर-अंडाल (374 िक.मी.), मधुपरु म¤ बाईपास लाइन (7.40 िक.मी.) और िगåरडीह म¤ 

पूणªत:/अंशतः łप से पड़ने वाली पारसनाथ-मधबुन-िगåरडीह नई लाइन (49 िक.मी.) कì मÐटीůैिकंग 

शािमल है। 

झारखंड म¤ पूणªतः/अंशतः łप से पड़ने वाली अवसरंचना पåरयोजनाओ ंऔर संर±ा कायŎ के िलए बजट 

आवंटन िनÌनानसुार है: 

®ेणी पåरयोजनाओ ं

कì सं́ या 

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì गई 

लंबाई (िक.मी.) 

माचª 2024 तक Óयय 

(करोड़ Łपये म¤) 

नई लाइन 11 1069 156 3549 

आमान पåरवतªन 1 159 90 184 

दोहरीकरण/मÐटीůैिकंग 20 1842 497 12254 

कुल 32 3070 744 15986 

अविध पåरÓयय 

2009-14 457 करोड़ Ł. ÿित वषª 

2024-25 7,302 करोड़ Ł. (लगभग 16 गनुा) 
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वषª 2009-14 और 2014-24 के दौरान झारखंड राºय म¤ पूणªतः/अंशत: पड़ने वाली नए रेलपथŌ कì 

कमीशिनंग/िबछाने का िववरण िनÌनानसुार है:- 

अविध कमीशन कì गई नए रेलपथ नए रलेपथŌ कì औसत कमीशिनंग 

2009-14 287 िक.मी. 57.4 िक.मी. ÿित वषª 

2014-24 1,218 िक.मी. 121.8 िक.मी. ÿित वषª (2 गुना से अिधक) 

 

हåरयाणा 

हåरयाणा राºय म¤ पूणªतः/अंशतः पड़ने वाली रले अवसंरचना पåरयोजनाए ंभारतीय रले के उ°र रेलवे, 

उ°र मÅय रलेवे और उ°र पिĲम रलेवे जोनŌ के अंतगªत आती ह§। रेल पåरयोजनाओ ंका लागत, Óयय 

और पåरÓयय सिहत ±ेýीय रले-वार िववरण भारतीय रले कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध 

कराया गया है।  

01.04.2024 कì िÖथित के अनसुार, हåरयाणा राºय म¤ पूणªत:/अंशतः पड़ने वाली 15,875 करोड़ Łपए 

कì लागत वाली 1,195 िक.मी. कुल लंबाई कì 14 रेल पåरयोजनाए ं (05 नई लाइन¤ और 09 

दोहरीकरण), योजना/अनुमोदन/िनमाªण चरण म¤ ह§ और माचª, 2024 तक 710 करोड़ Łपए का Óयय 

िकया जा चुका है। 

हाल ही म¤, सोनीपत, पानीपत से होकर गजुरने वाली िदÐली-अंबाला (198 िक.मी.) के बीच तीसरी और 

चौथी लाइन के सव¥±ण को मंजूरी दी गई है। 
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CSCs IN UTTAR PRADESH 

1414.    SHRI SHASHANK MANI:  

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) whether the Government has data on the number of Common Service Centers 

(CSCs) currently operational in Uttar Pradesh, if so, the details thereof, district-wise 

and their impact on rural business activities; and 

(b)  whether there has been progress in providing high-speed internet and mobile 

connectivity in villages across Uttar Pradesh along with digital training programmes 

specifically for rural entrepreneurs with a focus on women and youth and if so, the 

details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

LNDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a):   Common Services Centres (CSCs) are set up by Village Level Entrepreneurs 

(VLEs) and are an initiative of Ministry of Electronics and Information Technology, 

Government of India through CSC e-Governance Services India Limited, a special 

purpose vehicle (SPV) set up for this purpose. The CSC initiative (i.e. CSC 2.0 

project) aims to connect government to rural citizens by delivering services to 

citizens till Gram Panchayat level. Over 800 services are being delivered through 
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CSCs, including government services, financial services and services related to 

Aadhaar, various social welfare schemes, education, telemedicine, travel bookings, 

utility payments, etc. 

CSC e-Governance Services India Limited has apprised that as on 31.10.2024, a 

total of 1,21,640 CSCs (rural + Urban) are functional in Uttar Pradesh, out of which 

95,803 CSCs are functional at the Gram Panchayat (GP) level. District-wise 

number of functional CSCs in the States of Uttar Pradesh, as on 31.10.2024, are 

at Statement-I.  

These centres are run by Village Level Entrepreneurs on a self-sustainable and 

entrepreneurship model. Further, CSC e-Governance Services India Limited 

apprised that these CSCs provide approximately 3.5 lakh jobs in rural areas of Uttar 

Pradesh (on an average of 3–4 individuals per CSC), creating valuable livelihood 

opportunities. The CSCs have provided a thrust to the several business activities 

by promoting outreach of Government to Citizen (G2C) and Business to Citizen 

(B2C) services to the last mile. 

(b):    Department of Telecommunications (DoT) has apprised that there has been 

progress in providing high speed internet and mobile connectivity in villages across 

Uttar Pradesh, as follows: 

 Total villages in Uttar Pradesh - 1,05,531 

 Total number of villages covered with mobile connectivity as on 31.10.2024 - 

1,05,445. 
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 Total number of villages covered with high-speed mobile internet (3G/4G) as 

on 31.10.2024 - 1,05,236. 

CSC e-Governance Services India Limited apprised that it has provided 

‘behavioural and soft skills training’ to VLEs under the Mission Karmayogi program 

initiated by the MeitY. Further, apprised that as on 31.10.2024, over 96,000 VLEs 

have undergone training. These efforts aim to equip VLEs with the skills required 

to operate CSCs effectively and expand their services, thus promoting digital 

literacy and entrepreneurship among rural communities, with a focus on women 

and youth. Details are at Statement II. 

MeitY has also implemented Pradhan Mantri Gramin Digital Saksharta Abhiyan 

(PMGDISHA), was launched by Government of India to promote digital literacy in 

rural India. The aim was to reach 6 crore rural households (one person per 

household) nationwide.  

The National Sample Survey Office (NSSO) conducted the ‘Comprehensive Annual 

Modular Survey’ (CAMS) in its 79th round (July, 2022 to June, 2023) and the data 

in their report indicated a significant positive trend in digital literacy across both rural 

and urban areas of India. As against 6 crore, 6.39 crore individuals were trained 

across the country as on March 31, 2024. From the said report and given the 

significant rise in smart-phone usage, internet penetration, and digital engagement 

in rural areas, the objectives of the scheme have been successfully achieved. 
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In the state of Uttar Pradesh, a total of 1,63,14,369 candidates were enrolled and 

1,45,48,273 candidates were trained under the PMGDISHA Scheme. 

STATEMENT-I 

District-wise functional CSCs in Uttar Pradesh, as on 31.10.2024 

District Name Total (Urban + Rural) Rural 

Agra 1,776 1,152 

Aligarh 1,527 1,050 

Ambedkar Nagar 1,506 1,311 

Amethi 1,600 1,518 

Amroha 1,557 1,211 

Auraiya 1,090 825 

Ayodhya 1,591 1,425 

Azamgarh 2,291 2,052 

Baghpat 764 554 

Bahraich 2,014 1,788 

Ballia 1,653 1,441 

Balrampur 1,197 1,055 

Banda 908 702 

Barabanki 1,980 1,738 

Bareilly 3,187 2,207 

Basti 1,815 1,653 
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Bhadohi 951 813 

Bijnor 2,574 1,981 

Budaun 2,050 1,569 

Bulandshahr 2,321 1,695 

Chandauli 1,302 1,156 

Chitrakoot 561 460 

Deoria 2,197 1,857 

Etah 1,235 964 

Etawah 1,097 786 

Farrukhabad 1,326 986 

Fatehpur 1,204 968 

Firozabad 1,714 1,003 

Gautam Buddha 

Nagar 807 271 

Ghaziabad 1,395 394 

Ghazipur 1,731 1,547 

Gonda 2,217 2,017 

Gorakhpur 2,461 2,058 

Hamirpur 764 544 

Hapur 818 612 

Hardoi 2,139 1,819 
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Hathras 1,067 775 

Jalaun 1,036 692 

Jaunpur 2,279 2,008 

Jhansi 1,001 637 

Kannauj 831 625 

Kanpur Dehat 1,288 1,080 

Kanpur Nagar 1,567 740 

Kasganj 995 732 

Kaushambi 1,130 971 

Kheri 2,031 1,807 

Kushi Nagar 2,607 2,267 

Lalitpur 775 613 

Lucknow 2,596 1,238 

Maharajganj 2,162 1,944 

Mahoba 684 501 

Mainpuri 1,400 1,020 

Mathura 1,180 756 

Mau 1,218 947 

Meerut 1,778 982 

Mirzapur 1,390 1,199 

Moradabad 2,804 1,893 
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Muzaffarnagar 1,349 1,038 

Pilibhit 1,964 1,616 

Pratapgarh 2,387 2,165 

Prayagraj 3,418 2,988 

Rae Bareli 1,682 1,485 

Rampur 2,044 1,580 

Saharanpur 2,802 2,098 

Sambhal 1,872 1,476 

Sant Kabeer Nagar 1,148 1,034 

Shahjahanpur 1,989 1,621 

Shamli 889 599 

Shravasti 702 649 

Siddharth Nagar 1,980 1,816 

Sitapur 1,965 1,659 

Sonbhadra 1,315 1,164 

Sultanpur 1,345 1,262 

Unnao 1,788 1,495 

Varanasi 1,862 1,449 

Total  1,21,640 95,803 

Source: CSC e-Governance Services India Limited 
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STATEMENT -II 

Status of training of VLEs under Mission Karmayogi 

State/UT 

No. of VLEs 

participated 

(Male) 

No. of VLEs 

participated 

(Female) 

Total no. of 

VLEs 

participated 

Andhra Pradesh 1,094 349 1,443 

Arunachal Pradesh 25 2 27 

Assam 2,277 779 3,056 

Bihar 16,362 1,007 17,369 

Chhattisgarh 3,795 980 4,775 

Delhi 1 0 1 

Gujarat 1,461 129 1,590 

Haryana 678 63 741 

Himachal Pradesh 246 35 281 

Jammu And 

Kashmir 1,261 119 1,380 

Jharkhand 13,243 1,961 15,204 

Karnataka 1,350 107 1,457 

Kerala 132 73 205 

Madhya Pradesh 7,039 774 7,813 

Maharashtra 9,280 986 10,266 
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Meghalaya 128 48 176 

Mizoram 84 14 98 

Nagaland 31 25 56 

Odisha 4,688 358 5,046 

Punjab 755 129 884 

Rajasthan 3,289 390 3,679 

Sikkim 88 36 124 

Tamil Nadu 1,055 351 1,406 

Telangana 1,268 307 1,575 

Tripura 284 31 315 

Uttar Pradesh 10,211 657 10,868 

Uttarakhand 2,153 392 2,545 

West Bengal 3,789 300 4,089 

Grand Total 86,067 10,402 96,469 

Source: CSC e-Governance Services India Limited 

 

QUALITY IMPROVEMENT IN COMMUNICATION SERVICES 

1415.  SHRI BIBHU PRASAD TARAI: 

Will the Minister of COMMUNICATIONS be pleased to state: 

the measures taken during last five years to enhance quality and timely tele-

communication services (especially to address the network issues) in the country? 
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THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ): 

 Department of Telecommunications has taken many steps in the last 5 years 

to enhance the tele-communication services in the country and to improve its 

quality. Some of the salient measures undertaken are as given below -  

(a) Following projects have been initiated under Digital Bharat Nidhi (erstwhile 

USOF) for provision of high-speed internet/data and Mobile Services in remote and 

rural areas of the country:  

 

i. Schemes for providing mobile services in the Left-Wing Extremism 

affected areas, Border areas and other priority areas and Aspirational 

Districts. 

ii. 4G Saturation scheme for providing mobile coverage in all uncovered 

villages.  

iii. Comprehensive Telecom Development Plan (CTDP) for mobile 

connectivity in the North Eastern Region and Andaman and Nicobar 

and Lakshadweep Islands. 

iv. BharatNet project for providing broadband connectivity to all the 

Gram Panchayats (GPs) and villages, including tribal areas. As of 

Oct-2024; 2,14,283 GPs have been made service ready under 
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BharatNet project in the country. Further, the Government has 

approved the Amended BharatNet Program (ABP) covering all GPs 

in the country on ring network, up-gradation of existing network of 

BharatNet Phase-I and Phase-II, and connectivity to remaining non-

GP villages (about 3.8 lakh) on demand basis at a cost of Rs. 1.39 

lakh Cr. 

The details of schemes are available under Statement.  

(b) Quality of Service benchmarks have been revised by the Telecom 

Regulatory Authority of India (TRAI) recently for various parameters of telecom 

services to ensure improvement in the quality of telecom services.   

(c) Sufficient Access spectrum has been made available for Telecom Services 

through Spectrum Auctions held in 2021, 2022 and 2024.  

(d) Notification of Right of Way (RoW) Rules and launch of PM GatiShakti 

Sanchar portal has resulted in expeditious clearance for installation of telecom 

infrastructure. 

(e) Restriction regarding installation of Base Transceiver Station (BTS) in border 

areas has been removed to improve mobile coverage in border villages. 

STATEMENT 

S.No. Name of Scheme No. of  Project Cost 

(in Cr.) 
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Tower / 

BTS 

1 Left-Wing Extremism affected areas 3,609 4,637 

2 Border areas and other priority 

areas 

585 1,546 

3 Aspirational Districts 3,928 4,099 

4 4G Saturation 17,901 30,620 

5 CTDP North Eastern Region 1,216 2,227 

6 CTDP Islands 125 166 

 

EVALUATION OF THE PUBLIC DISTRIBUTION SYSTEM 

1416.  SHRI RAHUL KASWAN: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether the Government has evaluated the Public Distribution System (PDS) 

and if so, the details thereof; 

(b)  whether the Government has taken any steps to strengthen the PDS and if 

so, the details thereof; 
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(c)  whether the Government has created any mechanism to redress complaints 

received regarding corruption in the PDS and if so, the details thereof; and 

(d)  whether the Government is considering to provide cooking gas or smokeless 

fuel under the PDS and if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  The Department of Food and Public Distribution engaged Monitoring 

Institutions (MIs) of repute to undertake a concurrent evaluation of the 

implementation of the National Food Security Act, 2013 (NFSA) in different 

States/UTs for Phase-I (2018-20) and Phase-II (2020-23). Reports submitted by 

the MIs are available in the public domain at 

https://nfsa.gov.in/portal/Concurrent_Evaluation.  

(b):   As part of the technology-driven Public Distribution System (PDS) reforms, 

to improve the efficiency and transparency of the PDS and to address various 

challenges such as leakages and diversion of foodgrains, ration cards/beneficiaries 

databases have been completely digitized in all States/UTs. The transparency 

portal and online grievance redressal facility/Toll-free number have been 

implemented in all States/UTs. Also, the online allocation has been implemented in 

all States/UTs (except UTs of Chandigarh, Puducherry and urban areas of Dadra 
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and Nagar Haveli which have adopted the DBT Cash Transfer scheme) and the 

supply chain has been computerized in 31 States/UTs.  Further, nearly 5.41 Lakh 

out of a total of 5.43 Lakh Fair Price Shops (FPSs) in the country have been 

automated by installing ePoS devices for the distribution of foodgrains in a 

transparent manner (electronically) through biometric/ Aadhaar authentication of 

beneficiaries. 

(c):   Public Distribution System (PDS) is operated under the joint responsibility of 

the Central and State/ UT Governments. Central Govt. is responsible for 

procurement, allocation and transportation of foodgrains up to the designated 

depots of the FCI. The operational responsibilities i.e. allocation and distribution of 

foodgrains within the States/UTs, identification of eligible beneficiaries/ families, 

issuance of ration cards to them and supervision and monitoring of functioning of 

Fair Price Shops (FPSs) rest with the concerned State/ UT Government. Helpline 

number 1967/1800-State series number is operational in all the States/ UTs for 

contacting and redressal of the complaints in the Public Distribution System and 

filing any type of complaints by the intended beneficiaries. Moreover, as and when 

complaints including corruption are received in this Department from any source, 

they are sent to concerned State/ UT Governments for inquiry and appropriate 

action. 

(d):   No such proposal is under consideration. 
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दूरसचंार के िवकास के िलए आवंिटत िनिध 

1417. ®ी भाऊसाहबे राजाराम वाकचौरःे 

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने िवगत तीन वषŎ के दौरान दरूसंचार ÿणाली को गित देन,े िवकिसत करन,े अिधक 

ÿभावी बनाने तथा उपभोĉाओ ंको लाभ ÿदान करने के िलए िनिध आवंिटत कì है; 

(ख) यिद हां, तो तÂसंबंधी वषª-वार/राºय-वार Êयौरा ³या है; और 

(ग) टेलीफोन/मोबाइल उपभोĉाओ ंकì लगातार बढ़ती िशकायतŌ के िनवारण के िलए सरकार Ĭारा ³या 

कदम उठाए जा रहे ह§? 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) और (ख) दशे के úामीण और दूरदराज के ±ेýŌ म¤ दूरसंचार सेवाए ंÿदान करने के िलए िपछले तीन 

िव°ीय वषŎ (2021-22 स े2023-24) के दौरान िडिजटल भारत िनिध से आवंिटत/संिवतåरत िनिध का 

वषª-वार और राºय-वार िववरण िववरण -I पर िदया गया है। 

िदनांक 01.10.2022 को, दरूसंचार ±ेý म¤ अनसुंधान, िडजाइन, ÿोटोटाइिपंग, अवधारणा के साà य 

परी±ण, आईपीआर सजृन, ±ेý परी±ण, सरु±ा, ÿमाणन और उÂपादŌ के िविनमाªण आिद के िलए ईको-

िसÖ टम को बढ़ावा दने े के िलए दरूसंचार िवभाग (डीओटी), भारत सरकार के िडिजटल भारत िनिध 

(डीबीएन) के तहत एक दरूसंचार ÿौīोिगकì िवकास िनिध(टीटीडीएफ) कì Öथापना कì गई है। 

टीटीडीएफ के िलए आबिंटत िनिधयां िववरण -II म¤ दी गई ह§। 
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(ग) क¤ þीकृत लोक िशकायत िनवारण और िनगरानी ÿणाली (सीपीजीआरएएमएस) एक ऑनलाइन 

मंच है जो नागåरकŌ को सेवा सपुदुªगी से संबंिधत िकसी भी िवषय पर लोक ÿािधकरणŌ को अपनी 

िशकायत¤ दजª करने के िलए 24x7 उपलÊध है। यह भारत सरकार के सभी मýंालयŌ/िवभागŌ और राºयŌ 

से जड़ुा एक एकल पोटªल है और यह वेबसाइट www.paportal.gov.in.पर उपलÊ ध है।  

सीपीजीआरएएमएस म¤ दजª िशकायत कì िÖथित को िशकायत के पंजीकरण के समय ÿदान कì गई 

िविशĶ पजंीकरण आईडी से ůैक िकया जा सकता है। सीपीजीआरएएमएस नागåरकŌ को, यिद वे 

िशकायत अिधकारी Ĭारा िकए गए समाधान से संतĶु नहé ह§ तो, अपील करने कì सुिवधा भी ÿदान 

करता है। यािचकाकताª Ĭारा अपील कì िÖथित को भी िशकायत पंजीकरण सं́ या के साथ ůैक िकया 

जा सकता है। 

दरूसंचार िवभाग सीपीजीआरएएमएस पोटªल पर नागåरकŌ Ĭारा पंजीकृत िशकायतŌ पर कारªवाई कर रहा 

है। ÿशासिनक सधुार और लोक िशकायत िवभाग (डीएआरपीजी), लोक िशकायत िनदेशालय (डीपीजी), 

प¤शन और प¤शनभोगी कÐयाण िवभाग (डीओपीपीडÊÐयू), राÕůपित सिचवालय और ÿधान मýंी 

कायाªलय के पोटªल पर पंजीकृत लोक िशकायत¤ भी दूरसंचार िवभाग के सीपीजीआरएएमएस पोटªल पर 

ÿाĮ हòई।ं पीजी िवंग, दूरसंचार िवभाग िशकायतŌ को संबिंधत सेवा ÿदाताओ ं और दरूसंचार िवभाग 

इकाइयŌ को अúेिषत करता है और उनके समय पर िनवारण के िलए िनगरानी करता है। 

िववरण - I 

िपछल ेतीन िव°ीय वषŎ (2021-22 से 2023-24) के दौरान िडिजटल भारत िनिध से आवंिटत 

और सिंवतåरत िनिध का वषª-वार और राºय-वार िववरण 

(करोड़ Łपए म¤) 
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ø.स.ं राºयŌ/सघं राº य±ेý के नाम वषª 2021-22 वषª 2022-

23 

वषª 2023-24 

1 अंडमान िनकोबार Ĭीप समूह               

86.02  

54.43            38.36  

2 आňं ÿदेश             

128.55  

806.64          682.28  

3 असम               

32.74  

52.83          247.92  

4 िबहार             

131.41  

132.78          215.62  

5 चंडीगढ़                     

-    

0.77                  -    

6 छ°ीसगढ़             

486.92  

786.54          296.85  

7 गुजरात, दादर और नगर हवेली             

200.17  

440.42          390.89  

8 हåरयाणा               

30.61  

70.87            36.60  

9 िहमाचल ÿदेश               

10.61  

17.51          192.60  
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ø.स.ं राºयŌ/सघं राº य±ेý के नाम वषª 2021-22 वषª 2022-

23 

वषª 2023-24 

10 जÌमू और कÔमीर               

15.91  

115.05          153.58  

11 झारखंड             

218.78  

165.22          398.62  

12 कनाªटक               

94.53  

198.62          241.96  

13 केरल               

39.70  

41.81            62.05  

14 ल±Ĭीप             

150.44  

77.84          663.73  

15 लĥाख                 

0.69  

   -              42.18  

16 महाराÕů (गोवा सिहत)             

511.37  

547.60       1,549.49  

17 मÅय ÿदेश               

78.46  

367.16          408.50  

18 पूवō°र-I (मेघालय, िमजोरम, 

िýपुरा) 

              

14.31  

153.98          154.98  
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ø.स.ं राºयŌ/सघं राº य±ेý के नाम वषª 2021-22 वषª 2022-

23 

वषª 2023-24 

19 पूवō°र-II (अŁणाचल ÿदशे, 

मिणपरु, नागाल§ड) 

              

27.51  

166.84          435.42  

20 ओिडशा             

261.41  

370.21          572.68  

21 पंजाब             

106.27  

112.29          100.85  

22 पडुुचेरी                     

-    

    -                    -    

23 राजÖथान             

132.13  

464.33          332.05  

24 तिमलनाडु               

74.92  

107.54          554.14  

25 तेलंगाना          

1,143.09  

63.39          464.14  

26 उ°र ÿदशे             

258.61  

429.03          305.27  

27 उ°राखंड                 

9.62  

52.98          155.15  
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ø.स.ं राºयŌ/सघं राº य±ेý के नाम वषª 2021-22 वषª 2022-

23 

वषª 2023-24 

28 पिĲम बंगाल (िसि³कम सिहत)               

95.34  

117.24            95.26  

  कुल योग          

4,340.12  

    5,913.92       8,791.17  

 

िववरण -। ।  

टीटीडीएफ के तहत आवंिटत िनिध 

ø.स.ं िवÂ त वषª आवंिटत िनिध (करोड़ łपये म¤) 

1. 2022-23 0.00 

2. 2023-24 100 

3. 2024-25 400.00 

 

सोलर पीवी मॉड्यूल के िलए पीएलआई योजना 

1418. ®ी गणेश िसंहः 

®ी िवजय बघेलः 

®ीमती िÖमता उदय वाघः 

®ी कंवर िसहं तंवरः 
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®ी िवĵĵेर हगेड़े कागेरीः 

®ी जशुभाई िभलभुाई राठवाः 

®ी िदनेश भाई मकवाणाः 

®ी तेजÖवी सूयाªः 

डॉ. हमेतं िवÕणु सवराः 

®ी नव चरण माझीः 

®ी चÆþ ÿकाश जोशीः 

डॉ. िनिशकाÆत दुबेः 

डॉ. के. सुधाकरः  

³या नवीन और नवीकरणीय ऊजाª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) नेशनल हाई एिफिशएसंी सोलर पीवी मॉड्यूल ÿोúाम हेतु उÂपादन संपĉृ ÿोÂसाहन (पीएलआई) 

योजनाओ ंके मु́ य उĥेÔय ³या ह§; 

(ख) यह योजना िकस ÿकार भारत म¤ घरेलू िविनमाªण ±मता को बढ़ाएगी; 

(ग) पीएलआई योजना के अंतगªत सोलर पीवी िनमाªताओ ंके िलए पारदशê चयन ÿिøया िकस ÿकार 

भारत म¤ उ¸च द±ता वाल ेसोलर पीवी मॉड्यूल उÂपादन के िलए समú पाåरिÖथितकì तंý म¤ 

योगदान देती है; 

(घ) िपछल ेतीन वषŎ के दौरान िविभÆन राºयŌ, िवशेष łप से उ°र ÿदेश, राजÖथान और महाराÕů 

म¤ उĉ कायªøम के अंतगªत आवंिटत और उपयोग कì गई धनरािश का Êयौरा ³या है; 

(ङ) सोलर पीवी मॉड्यूल के िलए पीएलआई योजना के सफल कायाªÆवयन के संभािवत आिथªक 

ÿभाव का Êयौरा ³या है; 

(च) इस योजना से राजÖथान राºय को िकस ÿकार लाभ हòआ है; 
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(छ) ³या भारत म¤ सोलर मॉड्यूल के आयात या सोलर मॉड्यूल के िविनमाªण के िलए आवÔयक 

घटकŌ के संबंध म¤ कोई ÿितबंध लगाया गया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ज) घरेलू सौर उÂपादन के संबंध म¤ भारत कì लि±त योजना का Êयौरा ³या है? 

 

 

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी (®ी 

®ीपाद येसो नाईक): 

(क) उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए उÂपादन से जड़ुी ÿोÂसाहन (पीएलआई) योजना का 

उĥेÔय भारत म¤ उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए िविनमाªण को बढ़ावा देना और इस 

ÿकार अ±य ऊजाª के ±ेý म¤ आयात पर िनभªरता को कम करना है।  

(ख) और (ग): उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए पीएलआई योजना के अंतगªत, 48,337 मेगावाट 

कì पूणª/आंिशक łप से एकìकृत सौर पीवी मॉड्यूल िविनमाªण इकाइयŌ कì Öथापना के िलए 

आवंटन पý जारी िकए गए ह§। उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए पीएलआई योजना के 

तहत, पीएलआई कì रािश पारदशê चयन ÿिøया के माÅयम से योजना के तहत चयिनत सौर 

पीवी िनमाªताओ ंĬारा िनिमªत सौर पीवी मॉड्यूलŌ म¤ Öथानीय सामúी से जड़ुी हòई है। सौर पीवी 

मॉड्यूलŌ म¤ Öथानीय सामúी के अनुपात के िलए पीएलआई रािश को जोड़ना देश म¤ समú सौर 

पीवी िविनमाªण पाåरिÖथितकì तंý के िवकास के िलए अवसर पदैा करता है, िजससे भारत म¤ 

उ¸च द±ता सौर पीवी मॉड्यूलŌ के उÂपादन के िलए समú पाåरिÖथितकì तंý म¤ योगदान िमलता 

है। 
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(घ) उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए पीएलआई योजना के तहत चयिनत िनमाªता भारत म¤ 

कहé भी अपनी िविनमाªण इकाइया ँÖथािपत कर सकते ह§। उ¸च द±ता सौर पीवी मॉड्यूलŌ के 

िलए पीएलआई योजना का पåरÓयय 24,000 करोड़ Ł. है। चूंिक यह योजना अभी िनमाªण अविध 

म¤ है, इसिलए अभी तक कोई धनरािश िवतåरत नहé कì गई है। 

(ङ) उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए पीएलआई योजना के अतंगªत िविनमाªण इकाइया ँ

Öथािपत करने वाले सौर िनमाªताओ ंĬारा दी गई सूचना के अनसुार, िदनांक 31.10.2024 कì 

िÖथित के अनुसार, योजना के अंतगªत लगभग 35,000 करोड़ Ł. का िनवेश िकया गया है और 

लगभग 10,000 ÓयिĉयŌ के िलए ÿÂय± रोजगार सिृजत हòआ है। 

(च) िनमाªताओ ंĬारा दी गई सूचना के अनुसार, दो िनमाªताओ ंअथाªत् - åरÆयू फोटोवोÐटे³स ÿा. िल. 

और ú ुएनजê ÿा. िल. ने राजÖथान राºय म¤ सौर पीवी मॉड्यूल िविनमाªण इकाइया ँÖथािपत कì 

ह§। 

(छ) जी, नहé। 

(ज) उ¸च द±ता सौर पीवी मॉड्यूलŌ के िलए उÂपादन से जड़ुी ÿोÂसाहन (पीएलआई) योजना का 

उĥेÔय भारत म¤ उ¸च द±ता वाले सौर पीवी मॉड्यूलŌ के िविनमाªण को बढ़ावा दनेा और इस 

ÿकार अ±य ऊजाª के ±ेý म¤ आयात िनभªरता को कम करना है। उ¸च द±ता सौर पीवी मॉड्यूलŌ 

के िलए पीएलआई योजना के तहत, 48,337 मेगावाट कì पूणª/आिंशक łप से एकìकृत सौर 

पीवी मॉड्यूल िविनमाªण इकाइयŌ कì Öथापना के िलए आवंटन पý जारी िकए गए ह§। आज तक 

कì िÖथित के अनसुार, सौर पीवी मॉड्यूलŌ के िलए अनमुोिदत मॉडलŌ और िविनमाªताओ ं

(एएलएमएम) कì सूची के अनुसार देश म¤ सौर पीवी मॉड्यूल िविनमाªण ±मता लगभग 63 

गीगावाट है।  
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SAFETY STANDARDS FOR COAL MINERS  

1419. Shri PARBHUBHAI NAGARBHAI VASAVA: 

Will the Minister of COAL be pleased to state: 

 (a) the specific programmes being implemented to improve safety standards for 

coal miners and reduce occupational hazards like black lung disease; 

(b) whether the Ministry has conducted any studies to assess the impact of coal-

fired power plants on the health of nearby communities and if so, the details 

thereof; 

(c) the measures being taken by the Ministry to improve the safety protocols in 

coal mines to prevent accidents such as collapses or explosion; 

(d) the current status of compensation schemes for miners affected by workplace 

accidents or occupational diseases; and 

(e) whether there are any regular training programmes in place for coal miners on 

occupational hazards and safety practices and if so, the details thereof? 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY): 

(a): To improve safety standards, the specific programmes and compliances of 

statutory provisions in place for coal workers and to reduce occupational hazards 

are as under: 
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1. Compliance of the statutory provisions under the Mines Act, 1952, the Mines 

Rules 1955, The Mine Vocational Training Rules, 1966, The Mines Rescue Rules, 

1985, The Mines Creche Rules, 1966 and The Coal Mine Regulations 2017, Bye-

laws and Standing Orders framed thereunder to ensure safety in coal mines. 

2. Preparation and implementation of Site Specific Risk Assessment based Safety 

Management Plans (SMPs), Standard Operating Procedures (SOPs), Principal 

Hazards Management Plans (PHMPs), Code of Practices (COPs) and  Emergency 

Response and Evacuation Plan (EREP).  

3. Framing and implementing Mine-specific Transport, Traffic Rules. Imparting 

Simulator based Training to Heavy Earth Moving Machine Operators. 

4. Virtual Reality (VR) based Safety Training. Tool Box Safety Talk, Pre-Shift Safety 

Briefing before starting any operation, Personal and Family Counseling based 

sensitization programme 

5. Monitoring of Safety through National Coal Mines Safety Report Portal  

6. Conducting Safety Audit of mines through multi-disciplinary Safety Audit teams 

as per Guidelines issued by the Ministry of Coal.  

7.   Persons detected with black lungs disease are provided with suitable jobs, such 

as surface and in non-dust working places and regularly kept under dust free non-

hazardous environment and attend periodical medical examination once every year 

at Occupational Health and Safety (OHS) centres. 
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(b): Central Government has not conducted study to assess health impact of coal-

fired power plant on nearby population. However, at the initial stage, Environmental 

Impact Assessment (EIA) studies are conducted for all the thermal power plants 

and based on that Environment Management Plan (EMP) is prepared and 

submitted to the competent authority. Besides this, for every thermal power station, 

there is provision for continuous monitoring of Environmental parameters, Air 

Quality (CO2, Oxides of nitrogen and sulfur), Temperature, etc. Conducting Health 

Survey of the nearby communities. 

(c): The following measures are taken by coal companies to improve the safety 

protocols in coal mines to prevent accidents such as collapses or explosion: 

1. All coal mines are scientifically planned and designed by expert agencies, such 

as Central Mine Planning and Design Institute (CMPDI), based on geo-technical 

and geo-mining conditions to ensure structural stability and prevent premature 

collapse of any mine or its sections. 

2. Before starting a mechanized Opencast Mine, the working methods, ultimate pit 

slope, dump slope and slope stability monitoring, is scientifically planned and 

designed as per the findings of a scientific study done by an expert scientific/ 

research institutions. 

3. In underground mines, Strata Control and Monitoring Plan (SCAMP) is prepared 

based on scientific study(ies) done by expert scientific / research institutions 

detailed under Coal mine Regulation numb104. The said SCAMP is comprised of 
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an approved support plan, which includes the types, specifications, and supports 

for each working place. The support plan also incorporates the monitoring of the 

support performance, measurement of strata behaviour, re-setting of supports, 

provision of temporary support, replacement of old supports, withdrawal of supports 

etc. 

4. Preparation and implementation of Site Specific Risk Assessment based Safety 

Management Plans (SMPs) including Principal Hazards Management Plans 

(PHMPs) for strata failure and dump failures and explosions in mines.  

5. Mechanism for monitoring of mine environment to avoid explosion inflammable 

gases: 

 Early detection of mine gases by Methanometer, CO-detector, Multi-gas 

detector etc. 

 Continuous monitoring of mine environment by installing Environmental Tele 

Monitoring System (ETMS) and Local Methane Detectors (LMD) etc. 

 Application of the Gas Chromatograph for mine air sample analysis with 

better accuracy. 

 Precautionary measures against spontaneous heating as per reg. 137 of 

CMR- 2017 

(d): The following compensation are provided to the dependent of deceased 

employee, who died in any mine accident arising out of and in course of 

employment: 
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1. Compensation is provided in accordance with the provisions of the Employee's 

Compensation Act, 1923 (Principal Act), as amended to date. 

2. An amount of ₹15 lakhs is paid to the dependent of the deceased employee as 

special relief/ ex-gratia. This is in addition to the compensation payable under the 

Employee's Compensation Act, 1923 (as amended).  

3. Monetary benefits under the Life Cover Scheme (LCS) are provided to the 

dependent of the deceased departmental employee as per the provisions of the 

latest National Coal Wage Agreement (NCWA). 

4. Ex-gratia is paid in cases of death or permanent total disablement resulting from 

an accident arising out of and in the course of employment, as per the provisions 

of the latest NCWA.  

5. Employment is provided to the eligible dependent of a deceased departmental 

employee. If no family member qualifies for employment, monetary compensation 

is paid monthly to the family of the deceased in lieu of employment. 

(e): Regular training programmes are organized as per provisions made under the 

Mines Vocational Training Rules (MVTR) – 1966.  

कांगड़ा-पठानकोट रले सेवा का बािधत होना 

1420. डॉ. राजीव भारĬाज: 

³या रले मýंी यह बतान ेकì कृपा कर¤ग ेिक: 
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(क) ³या कांगड़ा रलेवे Öटेशन से पठानकोट रलेवे Öटेशन तक रले सेवा बािधत है; 

(ख) यिद हां, तो तÂसंबंधी कारण ³या ह§; और 

(ग) ³या दौलतपरु म¤ चल रहे चार लेन िनमाªण के कारण ůैक पर मलबा िगरने से रले लाइन ±ितúÖत 

हो गई है? 

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग): 20.08.2022 को अभूतपूवª बाåरश और इसके पåरणामÖवłप डलहौजी रोड और नूरपरु 

रोड Öटेशन के बीच पलु सं́ या-32 के खंभŌ के बह जाने के कारण पठानकोट से नूरपरु रोड के बीच 

गाड़ी सेवाए ंबंद कर दी गई थé।  

बहरहाल, नूरपरु रोड-कांगड़ा-बैजनाथ पपरोला पर गाड़ी सेवाए ंचालू थé। इसके अलावा, जलुाई-2024 

म¤ अभूतपूवª बाåरश के कारण चार लेन के कायª से सटे भाग सिहत खंड म¤ तटबधं और तट सरु±ा को 

Óयापक ±ित हòई,  नूरपरु रोड से कांगड़ा Öटेशन के बीच गाड़ी सेवाओ ंको अÖथायी łप से बदं कर दी 

गई ह§। मरÌमत एवं सŀुढ़ीकरण का कायª िकया जा रहा है। िफलहाल, 2 जोड़ी गािड़यां  जोिगंदर नगर-

बैजनाथ पपरोला खंड पर और 2 जोड़ी गािड़यां बजैनाथ पपरोला-कांगड़ा खंड पर चलाई जा रही ह§। 

IMPLEMENTATION OF THE DIGITAL MEDIA ETHICS CODE 

1421. SHRI ANURAG SINGH THAKUR: 

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 
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(a) the steps taken by the Government to implement the Digital Media Ethics Code 

to ensure responsible content on digital platforms; 

(b) the specific measures introduced to balance freedom of expression and 

regulation; 

(c) the challenges faced in monitoring digital content and the manner in which these 

are being addressed; and 

(d) the impact observed in terms of compliance and public engagement with ethical 

digital media? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d):The Government has notified  the Information Technology (Intermediary 

Guidelines and Digital Media Ethics Code) Rules, 2021 (IT Rules, 2021) on 25th 

February, 2021 under Information Technology Act, 2000. Part-III of these Rules 

administered by the Ministry of Information and Broadcasting provides for a Code 

of Ethics for  publishers of news and current affairs on digital media and publishers 

of online curated content (OTT platforms) and a Grievance Redressal Mechanism 

to look into complaints relating to violation of the Code of Ethics. There is a self 

regulation by the publishers at Level-I and Level-II of the Grievance Redressal 
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Mechanism thus ensuring artistic freedom and the right to free speech and 

expression for such publishers. 

Various measures  for implementation of the IT Rules, 2021 like appointment of  

Authorized Officer, constitution of Inter Departmental Committee (IDC), 

registration of Self Regulatory Bodies (SRBs) etc have been taken by the 

Ministry. More than 3800 publishers have furnished information under rule 18 of 

IT Rules, 2021.  

Writ Petitions were filed in various High Courts challenging maintainability of IT 

Rules, 2021.  These cases, which were transferred to Supreme Court, have now 

been transferred to Delhi High Court for hearing. In two of these cases, Bombay 

High Court vide interim order dated 14.08.2021 have stayed the operation of sub-

rules (1) and (3) of Rule 9 of the IT Rules, 2021.  

  

DISTRICT MINERAL FOUNDATIONS UNDER PMKKKY  

1422. SHRI RAMASAHAYAM RAGHURAM REDDY:  

Will the Minister of MINES be pleased to state:  

(a) the details of the District Mineral Foundations set up under Pradhan Mantri 

Khanij Kshetra Kalyan Yojana (PMKKKY) for the High Priority regions since 2015, 

State-wise; 
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(b) the details of the funds collected and released by the DMFs for Pradhan Mantri 

Khanij Kshetra Kalyan Yojana in High Priority regions since 2015; and 

(c) whether the Government has planned any other policy intervention for the 

welfare of mining workers across the country and if so, the details thereof? 

THE MINISTER OF COAL; AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY): 

(a) and (b) The section 9B of MMDR Act 1957 empowers State Governments to 

establish District Mineral Foundations (DMF) in each district affected by mining- 

related operations. As per information provided by the State Governments, District 

Mineral Foundations (DMFs) have been constituted in 645 districts across 23 

States.  

The Pradhan Mantri Khanij Kshetra Kalyan Yojana (PMKKKY) provides 

implementation framework for schemes to be undertaken for welfare and 

development of mining-affected areas and people through the funds collected 

under DMFs. PMKKKY mandates DMF to spend at least 70% of the funds on High 

Priority sectors i.e. Drinking Water, Environment Preservation and Pollution Control 

measures, Health Care, Education, Welfare of Women and Children, Welfare of 

aged and differently-abled, Skill Development, Sanitation, housing, agriculture, 

animal husbandry. State-wise details of funds collected, and amount spent under 

DMF in High Priority sectors since 2015 are provided as Statement.  
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(c) The provision for the welfare of workers employed in the mining has been made 

in the Mines Act, 1952 and rules and regulations framed thereunder which is 

administered by Ministry of Labour and Employment. The provisions for the welfare 

of persons employed in mines are implemented through the Directorate General of 

Mines Safety (DGMS). 

STATEMENT 

  

Sr. 

No. 
State 

Total 

number of 

districts in 

which DMF 

has been 

set up 

Amount 

Collected 

under DMF  

(till 30th Sep 

2024)  

(in ₹ Cr.) 

Total Amount 

Spent 

(till 30th Sep 

2024) 

(in ₹ Cr.) 

Amount 

spent in high 

priority 

Sector (till 

30th Sep 2024) 

(in ₹ Cr.) 

1 Andhra Pradesh 26 2,022.04 859.23 384.13 

2 Chhattisgarh 33 13,984.69 10,465.30 7,006.87 

3 Goa 2 243.47 59.05 50.62 

4 Gujarat 32 1,704.72 755.15 545.27 

5 Jharkhand 24 13,764.81 6,677.82 5,209.88 

6 Karnataka 31 5,256.03 1,998.59 959.61 

7 Maharashtra 35 5,607.25 2,197.87 1,351.75 
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8 
Madhya 

Pradesh 
52 

7,755.91 3,163.66 

2,023.09 

9 Odisha 30 28,953.90 16,587.71 12,503.83 

10 Rajasthan 33 10,199.77 4,842.82 1,790.81 

11 Tamil Nadu 37 1,512.66 883.54 467.32 

12 Telangana 33 5,429.08 3,951.70 1,174.96 

13 Assam 33 150.31 99.76 64.46 

14 Bihar 38 165.15 57.34 46.83 

15 
Himachal 

Pradesh 
12 

360.93 53.61 

24.44 

16 
Jammu and 

Kashmir 
20 

78.51 30.85 

21.88 

17 Kerala 14 90.90 0.00 0 

18 Meghalaya 6 89.18 7.68 3.14 

19 Uttarakhand 13 449.49 147.95 47.14 

20 Uttar Pradesh 75 1,840.82 804.32 408.47 

21 West Bengal 22 169.80 43.90 28.29 

22 Punjab 22 237.50 42.05 -- 

23 Haryana 22 91.24 14.91 -- 

Total 645 1,00,158.16 53,744.85 34,112.79 
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GREEN ENERGY CORRIDOR SCHEME 

1423. SUSHRI S. JOTHIMANI: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the status of the implementation of Phase II of the Green Energy Corridor 

(GEC) Scheme in Tamil Nadu; 

(b) whether it is a fact that an Inter-State Transmission System (ISTS) project for 

evacuation of 2.5 GW renewable energy capacity is in the works; and  

(b) if so, the details thereof including the timeline for implementation of the same? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) Green Energy Corridor ( Intra-State Transmission System) scheme Phase II is 

under implementation in Tamil Nadu for setting up of 624 ckm transmission lines 

and 2200 MVA capacity for substations. The scheme is scheduled to be completed 

by March 2026. As on 31.10.2024, all nine packages under the scheme have been  

tendered and one package out of these nine has been awarded. 

(b) and (c) Inter-State Transmission System (ISTS) scheme has been planned for 

evacuation of power for 2.5 GW RE Capacity in Karur RE Zone, Tamil Nadu. 

Transmission system for evacuation of 1 GW RE capacity is commissioned and 
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evacuation of additional 1 GW RE capacity is under construction with 

implementation timeframe of 2025-26. Transmission system for balance 0.5 GW 

RE capacity would be taken up subsequently.  

 

 

CPENGRAMS 

1424. DR. SHRIKANT EKNATH SHINDE:  

          SHRIMATI SHAMBHAVI:  

          SHRI NARESH GANPAT MHASKE:  

          SHRI RAJESH VERMA: 

Will the PRIME MINISTER be pleased to state:  

(a) whether Centralized Pension Grievance Redress and Monitoring System 

(CPENGRAMS) has effectively reduced the backlog of long-pending pension 

grievances and if so, the number of cases resolved during the last two years;  

(b) the details of specific measures taken through CPENGRAMS to financially 

empower family pensioners and super-senior pensioners, particularly those facing 

delays in pension disbursement;  

(c) whether there are any cases where pension grievances remain unresolved despite 

CPENGRAMS intervention and if so, the reasons therefor;  
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(d) the manner in which the Government ensures timely and effective resolution of 

pension related grievances through CPENGRAMS and the improvements made in the 

grievance redressal process recently; and  

(e) the details of future plans the Government has formulated for further enhancing 

CPENGRAMS and ensuring financial security for pensioners? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a): Yes Sir. Centralized Pension Grievance Redress and Monitoring System 

(CPENGRAMS) has reduced the backlog with no case pending for more than 2 

years as on date.  1,68,964 grievances have been resolved during last two years 

(from 01.11.2022 to 31.10.2024). 

(b):  For the redressal of grievances of family pensioners and super-senior 

pensioners, specific categorization of such grievances, including the delay in 

starting of family pension and additional pension, has been done for better 

monitoring. Further, regular reminders are issued and monthly Inter-Ministerial 

Review Meetings (IMRMs) are conducted for such cases. Also, under 100 days 
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action plan, a month long Special Campaign, for redressal of family pension 

grievances, was launched in July, 2024, which achieved  94% redressal.  

(c):  Redressal of pension grievances is an on-going process. As per the policy, all 

the pension grievances are redressed in the decentralized and time bound manner 

by the concerned Ministries/Departments as per the extant rules and in case final 

redressal is not done within the time limit, an interim reply with reason for delay is 

to be provided. 

(d): The Department has issued instructions from time to time with emphasis on  

ultimate and conclusive redressal of the grievances within 21 days from earlier 30 

days. Quality of redressal is monitored through feedback centre and Appeals are 

filed in the cases graded as ‘Poor’. These initiatives have helped in improving the 

redressal time and quality of redressal.  

(e): Technological advancements, covering auto forwarding and auto lateral 

movement of the grievances, are the initiatives which will further reduce the 

redressal time and increase the quality of redressal.  

 

NATIONAL POLICY ON CRITICAL MINERALS  

1425.  SHRI MANICKAM TAGORE B: 

SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 
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Will the Minister of MINES be pleased to state: 

(a) the specific steps the Government is taking to formalize and prioritize its list of 

critical minerals to better align with national economic and security needs;  

(b) manner in which the Government plans to address the policy gaps in its National 

Mission on Critical Minerals particularly in relation to tax incentives, Foreign Direct 

Investment (FDI) reforms and the establishment of strategic reserves;  

(c) the details of strategies being considered to enhance domestic mining and 

processing capabilities and the manner in which the Government proposes to 

attract foreign investment and technology transfers to support these efforts; 

(d) the manner in which India's participation in international collaborations such as 

the U.S.- led Mineral Security Partnership (MSP) influence its ability to secure 

critical mineral supplies and reduce dependency on specific countries like China; 

and 

(e) the details of measures being proposed to integrate innovation and 

sustainability into India's critical minerals strategy including research in sustainable 

mining practices, recycling technologies and environmental regulations? 

  

THE MINISTER OF COAL; AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) 
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 (a) The Mines and Minerals (Development and Regulation) Act, 1957 (MMDR) has 

been amended through the MMDR Amendment Act, 2023 w.e.f 17.08.2023. The 

Amendment Act, 2023 provides for:  

i)  A list of critical and strategic minerals in Part D of Schedule-I. 

ii) Omission of six minerals from the list of 12 atomic minerals in Part B of Schedule-

I namely Lithium, Titanium, Beryl and beryllium bearing minerals, Niobium, 

Tantalum and Zirconium bearing minerals and their inclusion in the list of 24 critical 

and strategic minerals.  

iii) Section 11D of the Act, which empowers Central Government to exclusively 

auction mining lease and composite licence for critical and strategic minerals 

specified in Part D of the Schedule-I.  

iv) Exploration licence for 29 minerals included in Schedule-VII of the Act.  

In Addition, Ministry of Mines has been empowered to auction blocks for grant of 

Exploration Licence through an order dated 21st Oct 2024 under section 20A of 

MMDR Act 1957.  

(b) and (c) Union Finance Minister in the Union Budget 2024-25 has announced 

the setting up of a Critical Mineral Mission for domestic production, recycling of 

critical minerals and overseas acquisition of critical mineral assets on 23rd July, 

2024. 
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In order to enhance the domestic mining and processing capabilities and attract 

foreign investment and technology transfer, Ministry of Mines is taking a 

multipronged approach, as following: 

i. To enhance the exploration program for identifying potential mining sites in 

order to boost domestic production for the critical and strategic 

minerals, Geological Survey of India (GSI), in current year 2024-25, has 

taken up 195 mineral exploration projects for critical and strategic minerals 

across the country. 

ii. Ministry has also focused on funding various projects of mining exploration 

through National Mineral Exploration Trust (NMET). So far, NMET has 

funded 139 projects of critical minerals through various exploration 

agencies.   

iii. To encourage private participation in exploration, Ministry of Mines has 

notified 28 private exploration agencies (NPEAs). These agencies are taking 

up exploration projects through funding from NMET.  

iv. Central Government has auctioned 24 blocks for critical and strategic 

minerals. 

v. Further, 100% FDI is allowed under ‘Automatic’ route for mining and 

exploration of metal and non-metal ores. A foreign company may incorporate 

an Indian subsidiary company or invest in an existing Indian company to 

become eligible for grant of mining and exploration rights. 
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vi. To support the critical minerals sector, Government has eliminated customs 

duties on 25 minerals and reduced Basic Customs Duties (BCD) on 2 

minerals.  

vii. Ministry of Mines is engaged in various multilateral and bilateral platforms for 

strengthening the critical minerals value chain, focusing on multiple 

objectives, including the processing and recycling of critical minerals such as 

Minerals Security Partnership (MSP) and the Indo-Pacific Economic 

Framework (IPEF), initiative on Critical and Emerging Technologies (iCET) 

and others.  

(d) The Ministry of Mines has also entered into bilateral agreements with the 

resource rich countries and multilateral platforms like MSP, IPEF to secure critical 

minerals and access to the latest technologies in the exploration and development 

of critical minerals.   

Further, KABIL, a JV of Ministry of Mines, has acquired an area of 15703 Ha in the 

Catamarca province of Argentina, for exploration and mining Lithium. 

(e) Ministry of Mines has been promoting R & D and technological innovation in 

mining and metallurgy sector through its Science and Technology Programme. It 

has recently been decided that due to increased emphasis on critical minerals in 

emerging technologies and innovation, more and more projects on critical minerals 

are being encouraged under Science and Technology (S and T) Programme of 

Ministry of Mines. Accordingly, focus on extraction of strategic and critical minerals 
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has been added in the thrust area of the Programme. A total of 11 projects related 

to Critical Minerals have been sanctioned under said Programme during 2024-25 

till 28.11.2024. 

Ministry of Mines has implemented Sustainable Mining by making provisions under 

Chapter-V of Mineral Conservation and Development Rules (MCDR), 2017. 

Provisions have been incorporated in the Rules for precaution against air pollution, 

prevention of discharge of toxic liquid, precaution against noise, control of surface 

subsidence etc.   

Rule 35 of MCDR, 2017 provides for star rating of the mining leases based on the 

sustainable mining practices adopted by the miners. Further, as per Rule 35 (4) of 

MCDR, 2017, every holder of a mining lease shall achieve at least three-star rating 

within a period of four years from the date of commencement of mining operations 

and thereafter maintain the same on year-on-year basis. 

 

 ÿाłप þुत ÿजनक åरए³टर     

1426.  ®ी िवजय बघेल: 

 ®ी शंकर लालवानी:    

³या ÿधानमýंी यह बताने कì कृपा कर¤ग ेिक :-  

(क) ÿाłप þतु ÿजनक åरए³टर कì ±मता का Êयौरा ³या है और उĉ åरए³टर के कब तक 

कायाªÂमक होने कì संभावना है; और  
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(ख) आने वाले दशक के दौरान ऊजाª सुर±ा और जलवाय ुलàयŌ कì चनुौितयŌ का सामना करने म¤ 

परमाण ुऊजाª कì भूिमका ³या होगी? 

िव²ान और ÿौīोिगकì मýंालय के राºय मýंी; पृÃवी िव²ान मýंालय के राºय मýंी; ÿधानमýंी 

कायाªलय म¤ राºय मýंी; कािमªक, लोक िशकायत और प¤शन मýंालय म¤ राºय मýंी; परमाणु ऊजाª 

िवभाग म¤ राºय मýंी; तथा अंतåर± िवभाग म¤ राºय मýंी (डॉ. िजत¤þ िसहं): 

 

(क) ÿोटोटाइप þतु ÿजनक åरए³टर (पीएफबीआर) का कमीशनन पूरा होने पर, पåरयोजना 500 

मेगावाट िबजली का उÂपादन करेगी। पीएफबीआर के 2025 के अंत तक ÿचालनरत होने कì 

उÌमीद है।  

(ख) नािभकìय ऊजाª 24 x 7 उपलÊध आधार भार िबजली का Öव¸छ और पयाªवरण-अनकूुल 

ąोत है। इसम¤ अपार संभावनाए ंह§ और यह देश को संधारणीय तरीके से दीघªकािलक ऊजाª 

संर±ा ÿदान कर सकती है। चल रहे नािभकìय ±मता िवÖतार कायªøम का उĥेÔय ऊजाª 

संर±ा कì दोहरी चनुौितयŌ का सामना करना और वषª 2070 तक शĦु शूÆय कì िदशा म¤ 

बदलाव लाना है।  

 

ONSHORE WIND ENERGY POTENTIAL 

1427. SHRI G LAKSHMINARAYANA: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the details of the estimated potential for onshore wind energy generation, 

State-wise; 
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(b) the total installed capacity of onshore wind energy in the country, State-wise; 

(c) the total installed capacity of wind energy projects in Andhra Pradesh along 

with the details of existing projects, their location and contribution to the State’s 

renewable energy output;  

(d) whether the Government has assessed the wind energy potential in Anantapur 

district of Andhra Pradesh; 

(e) if so, the details of the estimated wind energy capacity and the steps taken to 

harness this potential; and  

(f) the specific measures being implemented to promote onshore wind energy 

projects in Anantapur including financial or policy incentives for developers? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) The wind resource assessment conducted by the National Institute of Wind 

Energy indicates an estimated wind power potential of about 1164 GW at 150 meter 

above ground level in the country. The state-wise details are given in Statement – 

I. 

(b) The total installed capacity of onshore wind energy in the country is about 47.71 

GW, as on 31.10.2024. The State-wise details are given in Statement – II. 
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(c) The total installed capacity of wind energy projects in Andhra Pradesh is about 

4.1 GW located in the districts of Anantapur, Chittoor, Kurnool, Nellore and Kadapa, 

which contributes around 45.31% in the State’s renewable energy capacity.  

(d) to (f) National Institute of wind Energy has conducted wind resource assessment 

at 32 locations in Anantapur district of Andhra Pradesh and has estimated wind 

energy potential of about 25.58 GW in the district. The Government of India has 

taken several steps and initiatives as given in Statement – III to promote and 

accelerate renewable energy capacity, including wind energy, in the country to 

realize the commitment of 500 GW non-fossil energy capacity by 2030. Further, 

Government of Andhra Pradesh has notified the Andhra Pradesh Integrated Clean 

Energy Policy, 2024 vide G.O.Ms. No.37 dated 30.10.2024 to promote Clean 

Energy Projects in the state including wind power projects in Anantapur. The policy 

aims to promote new as well as repowering of existing wind power projects in the 

state of Andhra Pradesh, including Anantapur District. 

STATEMENT – I 

State-wise estimated potential of Wind Power 

Sl. No. 
STATES / UTs 

Wind Power Potential at 150m above 

ground level (MW) 

1 Andhra Pradesh 123336 
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2 Arunachal Pradesh 246 

3 Assam 459 

4 Bihar  4023 

5 Chhattisgarh 2749 

6 Goa 14 

7 Gujarat 180790 

8 Haryana 593 

9 Himachal Pradesh 239 

10 

UT of Jammu and Kashmir  

(including Ladakh) 
1 (Ladakh) 

11 Jharkhand 16 

12 Karnataka 169251 

13 Kerala 2621 

14 Madhya Pradesh  55423 

15 Maharashtra 173868 

16 Manipur 0 

17 Meghalaya 55 

18 Mizoram 0 

19 Nagaland 0 

20 Orissa 12129 

21 Punjab 428 
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22 Rajasthan 284250 

23 Sikkim 0 

24 Tamil Nadu 95107 

25 Telangana 54717 

26 Tripura 0 

27 Uttar Pradesh 510 

28 Uttarakhand 49 

29 West Bengal  1281 

30 Andaman and Nicobar 1245 

31 Chandigarh 0 

32 

Dadar and Nagar Haveli  

and Daman and Diu 
17 

33 Delhi 0 

34 Lakshadweep 31 

35 Pondicherry 408 

 
Total 1163856 

STATEMENT – II 

State-wise wind power installed capacity  

STATE 

Cumulative wind power capacity as on 31.10.2024 

(MW) 
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Andhra Pradesh 4096.65 

Gujarat 12314.48 

Karnataka 6724.36 

Kerala 63.5 

Madhya Pradesh 2844.29 

Maharashtra 5216.38 

Rajasthan 5195.82 

Tamil Nadu 11128.84 

Telangana 128.1 

Others 4.3 

Total 47716.72 

 

STATEMENT – III 

The Government of India has taken several steps and initiatives to promote 

and accelerate renewable energy capacity, including wind energy, in the 

country to realize the commitment of 500 GW non-fossil energy capacity by 

2030.  These include, inter-alia, the following: 

 Notification of trajectory for RE power bids of 50 GW/annum to be issued by 

Renewable Energy Implementation Agencies [REIAs: Solar Energy Corporation 
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of India Limited (SECI), NTPC Limited, NHPC Limited, SJVN Limited] from FY 

2023-24 to FY 2027-28. 

 Foreign Direct Investment (FDI) has been permitted up to 100 percent under the 

automatic route. 

 Inter State Transmission System (ISTS) charges have been waived for inter-

state sale of solar and wind power for projects to be commissioned by 30th June 

2025, for Green Hydrogen Projects till December 2030 and for offshore wind 

projects till December 2032. 

 To boost RE consumption, Renewable Purchase Obligation (RPO) followed by 

Renewable Consumption Obligation (RCO) trajectory has been notified till 2029-

30. The RCO which is applicable to all designated consumers under the Energy 

Conservation Act 2001 will attract penalties on non-compliance. RCO also 

includes specified quantum of consumption from Decentralized Renewable 

Energy sources.  

 Standard Bidding Guidelines for tariff based competitive bidding process for 

procurement of Power from Grid Connected Solar, Wind, Wind-Solar Hybrid and 

Firm and Dispatchable RE (FDRE) Projects have been issued. 

 Schemes such as Pradhan Mantri Kisan Urja Suraksha evam Utthaan 

Mahabhiyan (PM-KUSUM), PM Surya Ghar Muft Bijli Yojana, National 

Programme on High Efficiency Solar PV Modules, National Green Hydrogen 
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Mission, Viability Gap Funding (VGF) scheme for offshore wind energy projects, 

have been launched. 

 Scheme for setting up of Ultra Mega Renewable Energy Parks is being 

implemented to provide land and transmission to RE developers for installation 

of RE projects at large scale. 

 Laying of new transmission lines and creating new sub-station capacity has 

been funded under the Green Energy Corridor Scheme for evacuation of 

renewable power. 

 Electricity (Rights of Consumers) Rules, 2020 has been issued for net-metering 

up to five hundred Kilowatt or up to the electrical sanctioned load, whichever is 

lower. 

 “National Repowering and Life Extension Policy for Wind Power Projects, 2023” 

has been issued. 

 “Strategy for Establishments of Offshore Wind Energy Projects” has been issued 

indicating a bidding trajectory of 37 GW by 2030 and various business models 

for project development. 

 The Offshore Wind Energy Lease Rules, 2023 have been notified vide Ministry 

of External Affairs notification dated 19th December 2023, to regulate the grant 

of lease of offshore areas for development of offshore wind energy projects. 
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 Uniform Renewable Energy Tariff (URET) has been introduced through which a 

uniform tariff will be provided to the consumer by averaging tariffs of individual 

RE projects of similar type awarded via tariff based competitive bidding process. 

Implementation of URET for “Solar Power Central Pool” and “Solar-Wind Hybrid 

Central Pool” from 15th February 2024 has been notified. 

 Standard and Labelling (SandL) programs for Solar Photovoltaic modules and 

Grid-connected Solar Inverters have been launched. 

 To augment transmission infrastructure needed for steep RE trajectory, 

transmission plan has been prepared till 2030. 

 The Electricity (Late Payment Surcharge and related matters) Rules (LPS rules) 

have been notified. 

 Electricity (Promoting Renewable Energy Through Green Energy Open Access) 

Rules, 2022, has been notified on 06th June 2022 with objective of ensuring 

access to affordable, reliable, and sustainable green energy for all. Green 

Energy Open Access is allowed to any consumer with contract demand of 100 

kW or above through single or multiple single connection aggregating Hundred 

kW or more located in same electricity division of a distribution licensee. 

 Green Term Ahead Market (GTAM) has been launched to facilitate sale of 

Renewable Energy Power through exchanges. 
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 Government has issued orders that power shall be dispatched against Letter of 

Credit (LC) or advance payment to ensure timely payment by distribution 

licensees to RE generators. 

 

TELECOM CONNECTIVITY IN RURAL AND REMOTE AREAS 

1428.  DR. BHOLA SINGH: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government is taking steps to improve telecom connectivity in 

rural and remote areas, particularly through State-owned enterprises like BSNL and 

MTNL; 

(b)  if so, the details thereof including the projects undertaken and progress 

made; and 

(c)  whether the Government has set specific timelines for the nationwide rollout 

of 5G services to ensure affordable access for all; and 

(d)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND 

MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR.  

CHANDRA SEKHAR  PEMMASANI ): 

(a) and (b) To improve the telecom connectivity in rural and remote areas, 

Government is implementing various projects under Digital Bharat Nidhi (erstwhile 
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USOF). Such projects awarded to BSNL include 4G Saturation, Border Out Posts 

(BOP)/ Border Intelligence Posts (BIP), Left Wing Extremism(Phase-I) upgradation 

and Augmentation of telecom infrastructure in Lakshadweep Island.  

 

(c) and (d) The Telecom Service Providers (TSPs) have expanded 5G services 

beyond the minimum rollout obligations. 5G Services have been rolled out in almost 

all districts of the country. 

 

RAIL COACH FACTORY IN KOKRAJHAR 

              1429. SHRI JOYANTA BASUMATARY:                    

           Will the Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that one Rail Coach Factory was announced to establish in 

the year 2022 at Kokrajhar under Bodoland Territorial Region; 

(b) if so, the details of present status of this proposed factory at Kokrajhar; 

(c) whether it is a fact that this project is running behind its timeline; and 

(d) if so, the reasons therefor and the expected timeline for completion of the 

project? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (d) Rail Coach factories are set up keeping in view the Railways’ overall 

requirement of Rolling Stock. Presently, the existing Production Units and those 

already planned are sufficient to meet the Railways’ overall requirement of Rolling 

Stock in near future. 

However, Ministry of Railways has granted in principle approval for setting up a 

new Wagon POH Workshop in Bodoland area. 

छÂ तीसगढ़ म¤ एफसीआई और सीडÊ Ð यसूी गोदाम    

1430. ®ीमती łपकुमारी चौधरी: 

³या उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) वतªमान म¤ भारतीय खाī िनगम (एफसीआई) और क¤ þीय भंडारण िनगम (सीडÊ Ð यूसी) Ĭारा 

छ°ीसगढ़ म¤ संचािलत गोदामŌ कì ±मता सिहत सं´या और Öथान ³ या ह§; 

(ख) सरंि±त कì जाने वाली ÿÖतािवत खाī वÖतओु ंकì ÿकृित सिहत गोदामŌ का िनमाªण िकए जाने के 

संभािवत ÖथानŌ के नाम और सं́ या ³ या ह§; 

(ग) सरकार Ĭारा राºय म¤ इन गोदामŌ कì सरु±ा और िनगरानी सिुनिĲत करने के िलए ³या उपाय िकए 

गए ह§; और  

(घ) अÂयाधुिनक सीसीटीवी कैमरŌ कì पåरचालन िÖथित सिहत उन से यĉु गोदामŌ कì सं́ या िकतनी 

है?  

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी (®ीमती िनमुबेन 

जयंतीभाई बांभिणया): 

(क): िदनांक 28.11.2024 तक, भारतीय खाī िनगम (एफसीआई) के 104 गोदाम (ÖवािमÂव वाल-े

21 और िकराए पर िलए गए-83) वतªमान म¤ छ°ीसगढ़ म¤ 19.25 लाख टन (ÖवािमÂव वाले-6.32 लाख 
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टन  और िकराए पर िलए गए-12.93 लाख टन) कì कुल भंडारण ±मता के साथ संचािलत िकए जा रहे 

ह§। Öथानवार Êयौरा िववरण -I और II म¤ ह§। 

 

इसके अलावा, छ°ीसगढ़ म¤ क¤ þीय भंडारण िनगम (सीडÊÐयूसी) के पास उपलÊध Öथानवार ±मता नीचे 

दी गई है:- 

ø. 

सं. 

सीडÊÐयूसी वेयरहाउस ±मता लाख टन म¤ एफसीआई Ĭारा उपयोग 

कì गई लाख टन म¤ 

1 सीडÊÐयू रायपुर  I 21800 0 

2 सीडÊÐयू रायपुर III 34235 0 

3 सीडÊÐयू रायपुर IV 27950 6264 

4 सीडÊÐयू धामतरी  40716 40716 

5 सीडÊÐयू भाटपाड़ा  I 28263 16530 

6 सीडÊÐयू भाटपाड़ा II 35610 29694 

7 सीडÊÐयू िबलासपरु I 33714 28710 

8 सीडÊÐयू िबलासपरु II 43362 27318 

9 सीडÊÐयू रायगढ़ I 13746 4176 

10 सीडÊÐयू रायगढ़ II 36891 25056 

 कुल 316287 178464 

 

(ख): एफसीआई ने पåरसंपि° मþुीकरण योजना के अंतगªत एफएसडी अजुªनी (1120 लाख टन) और 

एफएसडी दगुª (2310 लाख टन) म¤ अितåरĉ ±मता िनमाªण का ÿÖताव िदया है। 
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(ग): ÖवािमÂव वाले गोदामŌ कì सरु±ा और िनगरानी सिुनिĲत करने के िलए एफसीआई Ĭारा िकए गए 

उपाय नीचे िदए गए ह§: 

1. डीजीआर सरु±ा गाडŎ कì तैनाती। 

2. सीसीटीवी कैमरे लगाकर। 

इसके अलावा, ÖवािमÂव वाले गोदामŌ कì सरु±ा और िनगरानी सिुनिĲत करने के िलए सीडÊÐयूसी Ĭारा 

िकए गए उपाय नीचे िदए गए ह§: 

i) सीडÊ Ð यूसी डीजीआरÿायोिजत सरु±ा गाडŎ के माÅयम से सीडÊÐयूसी गोदामŌ म¤ सúंहीत Öटॉक कì 

24x7 सुर±ा और िनगरानी ÿदान करता है। 

ii) गोदाम संचालन कì ÿभावी िनगरानी के िलए सीडÊÐयूसी के सभी गोदामŌ म¤ रणनीितक ÖथानŌ पर 

सीसीटीवी लगाए गए ह§। 

iii) सीडÊÐयूसी ने िकसी भी तरह के आग के जोिखम को रोकने के िलए अपने गोदामŌ म¤ अिµनशमन 

ÿणािलयŌ कì उिचत ÓयवÖथा कì है। 

iv) गोदामŌ म¤ सúंहीत Öटॉक सामाÆयतः आग, बाढ़, चोरी, स¤धमारी और डकैती के जोिखम के िवŁĦ 

बीमाकृत और ±ितपåूरत होते ह§। 

v) उिचत िनगरानी और भंडारण पåरचालन को सŀुढ़ बनाने के िलए िनवारक उपायŌ के łप म¤ गोदामŌ 

म¤ आविधक िनरी±ण अथाªत सामाÆय और तकनीकì िनरी±ण िकया जा रहा है। 

(घ): छ°ीसगढ़ म¤ एफसीआई के ÖवािमÂव वाले सभी 21 गोदामŌ कì संबंिधत पåरसरŌ म¤ अÂयाधुिनक 

सीसीटीवी कैमर ेलगे हòए ह§।  



04.12.2024                                           286 
 

छ°ीसगढ़ म¤ एफसीआई के ÖवािमÂव वाले गोदामŌ म¤ लगाए गए सीसीटीवी कैमरŌ तथा उनकì पåरचालन 

िÖथित का िववरण िववरण -III म¤ िदया गया है। 

छ°ीसगढ़ म¤ िÖथत सभी सीडÊÐयूसी भंडारण सिुवधाए ंसीसीटीवी कैमरŌ से सुसिºजत ह§, जो पåरचालन 

म¤ ह§/Öथापना के अधीन ह§। 

िववरण -I 

छ°ीसगढ़ म¤ एफसीआई के ÖवािमÂव वाले गोदाम 

±ेý- छ°ीसगढ़                                     िदनांक 28.11.2024 कì िÖथित के अनुसार 

ø. सं. 
मÁडल कायाªलय 

का नाम 
ÖवािमÂ व वाल ेएफएसडी के नाम 

±मता (टन म¤) 

कवडª 

1 

रायपुर 

एफएसडी रायपुर 27898 

2 एफएसडी नेओरा 14500 

3 एफएसडी नेओरा (नया कॉÌÈल³ेस) 29232 

4 एफएसडी मंिदरहसौद 156600 

5 एफएसडी रािजम 19372 

6 एफएसडी बागबहरा 12673 

7 एफएसडी महासमुंद 16994 

8 एफएसडी धमतरी 14268 

9 एफएसडी अजुªनी (डीटीआर) 18792 

10 

िबलासपुर 

एफएसडी िबलासपुर 43384 

11 एफएसडी कारगी रोड 18733 

12 एफएसडी बÐेहा 10440 

13 एफएसडी नैला 17864 

14 एफएसडी सĉì 15660 

15 एफएसडी रायगढ़ 12528 

16 एफएसडी खरिसया 17226 

17 एफएसडी िब®ामपुर 16704 

18 

दगुª 

एफएसडी दगुª 65946 

19 एफएसडी राजनांदगांव 77256 

20 एफएसडी एबी शेड राजनांदगांव 12528 

21 एफएसडी जगदलपुर 13224 

एफसीआई के कुल 21 èवाͧम×व वाले गोदाम 631822 

 

 
 



04.12.2024                                           287 
 

ͪववरण-II 
छƣीसगढ़ मɅ एफसीआई ɮवारा ͩकराये पर ͧलए गए और सचंाͧलत गोदाम 

 
 Ǒदनांक 28.11.2024 कȧ 

िèथǓत के अनुसार 

                                                                               

Đ. सं. मंडल काया[लयɉ का 

नाम 

सीसडÞ ã यूसी गोदाम के नाम ¢मता (टन मɅ) 

1. रायपुर भाटापारा, सीडÞãयूसी-I 16530 

2. रायपुर भाटापारा, सीडÞãयूसी-II 29696 

3. रायपुर सीडÞãयूसी सोरम 40716 

4. रायपुर रायपुर, सीडÞãयूसी-IV 6264 

5. ǒबलासपुर ǒबलासपुर, सीडÞãयूसी ɮͪवतीय Ǔतफरा 27318 

6. ǒबलासपुर सीडÞãयूसी Ĥथम देवरȣखुद[ 28710 

7. ǒबलासपुर रायगढ़, सीडÞãयूसी-II 18792 

8. ǒबलासपुर रायगढ़, सीडÞãयूसी-II 6264 

9. ǒबलासपुर सीडÞãयूसी I रायगढ़ 4176 

10. रायपुर एसडÞãयूसी बसना(मÉुय) 11832 

11. रायपुर एसडÞãयूसी बसना खेमदा 8352 

12. रायपुर एसडÞãयूसी सरायपालȣ 14616 

13. रायपुर एसडÞãयूसी बालोǑदया 5568 

14. रायपुर एसडÞãयूसी खपरȣ 18792 

15. रायपुर एसडÞãयूसी नेओरा 8352 
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16. रायपुर एसडÞãयूसी अजु[नी 20880 

17. रायपुर एसडÞãयूसी रािजम 12528 

18. रायपुर एसडÞãयूसी अभनपुर 10440 

19. रायपुर एसडÞãयूसी बागबहरा 7569 

20. रायपुर एसडÞãयूसी दरगावं 37280 

21. रायपुर एसडÞãयूसी महासमुंद 18792 

22. रायपुर एसडÞãयूसी महासमुंद शेर 16704 

 

23. रायपुर एसडÞãयूसी आरंग (अमेठȤ) 6264 

24. रायपुर एसडÞãयूसी भलेसर 4176 

25. रायपुर एसडÞãयूसी कुǽद 37584 

26. रायपुर एसडÞãयूसी भोयना 6264 

27. रायपुर एसडÞãयूसी ͬचतोड़ 32538 

28. रायपुर एसडÞãयूसी मंडी 6264 

29. ǒबलासपुर एसडÞãयूसी मंडी कारगी रोड 5481 

30. ǒबलासपुर एसडÞãयूसी लोरमी 6264 

31. ǒबलासपुर एसडÞãयूसी कारगीकला 6264 

32. ǒबलासपुर एसडÞãयूसी बãेहा 6264 

33. ǒबलासपुर एसडÞãयूसी सरगांव (बेãहा) 6264 

34. ǒबलासपुर एसडÞãयूसी बनारȣ 12528 

35. ǒबलासपुर एसडÞãयूसी नैला केरा रोड 11513 
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36. ǒबलासपुर एसडÞãयूसी उरगा 18792 

37. ǒबलासपुर एसडÞãयूसी खोखरा 23490 

38. ǒबलासपुर एसडÞãयूसी उचभीठȤ 6264 

39. ǒबलासपुर एसडÞãयूसी - I अकलतरा 6873 

40. ǒबलासपुर एसडÞãयूसी II मुरलȣडीह (अकलतरा) 40194 

41. ǒबलासपुर आर एसडÞãयूसी पीटȣसी अकलतरा 4176 

42. ǒबलासपुर एसडÞãयूसी माक[ फेड मुरलȣडीह 10440 

43. ǒबलासपुर एसडÞãयूसी मदन केͫडया पǐरसर 8340 

44. ǒबलासपुर एसडÞãयूसी मंडी अकलतरा 3480 

45. ǒबलासपुर एसडÞãयूसी मुरलȣडीह पǐरसर II 8352 

46. ǒबलासपुर एसडÞãयूसी बाराɮवार 16182 

47. ǒबलासपुर एसडÞãयूसी ɮͪवतीय सÈती 8352 

48. ǒबलासपुर एसडÞãयूसी टेमर सÈती 16182 

49. ǒबलासपुर एसडÞãयूसी सारागांव 18792 

50. ǒबलासपुर एसडÞãयूसी II पुरèकार 25056 

51. ǒबलासपुर एसडÞãयूसी Ĥथम लोहारͧसहं 15138 

52. ǒबलासपुर एसडÞãयूसी चैपल 7656 

53. ǒबलासपुर एसडÞãयूसी-I रानीसागर 11832 

54. ǒबलासपुर एसडÞãयूसी II भालुचूहा 12528 

55. ǒबलासपुर एसडÞãयूसी बोडसागर 16704 
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56. ǒबलासपुर एसडÞãयूसी चǑठरमा अǒंबकापुर 4176 

57. ǒबलासपुर एसडÞãयूसी ͫडÊमा 22968 

58. ǒबलासपुर एसडÞãयूसी नमदͬगǐर 16704 

59. ǒबलासपुर एसडÞãयूसी बेलकोटा 23490 

60. ǒबलासपुर एसडÞãयूसी गीतपुरȣ 20880 

61. ǒबलासपुर एसडÞãयूसी जयरामनगर 10440 

62. ǒबलासपुर एसडÞãयूसी ǒबजोर 12528 

63. ǒबलासपुर एसडÞãयूसी पहाड़गांव 6264 

64. ǒबलासपुर एसडÞãयूसी पीढ़ा 8294 

65. ǒबलासपुर एसडÞãयूसी राजपुर डकवा 6264 

66. ǒबलासपुर एसडÞãयूसी उंचडीह 4176 

67. ǒबलासपुर एसडÞãयूसी पांडवनगर 4176 

68. दगु[ एसडÞãयूसी दगु[ (मुÉय पǐरसर) 11152 

69. दगु[ एसडÞãयूसी करंजा ͧभलाई 20880 

70. दगु[ एसडÞãयूसी बसंतपुर राजनांदगावं 28014 

71. दगु[ एसडÞãयूसी Ǔतलाई 10440 

72. दगु[ एसडÞãयूसी डɉगरगढ़ 10179 

73. दगु[ एसडÞãयूसी कवधा[ 20880 

74. दगु[ एसडÞãयूसी बीजाभाठा बेमेतरा 29232 

75. दगु[ एसडÞãयूसी मगरदा कवधा[ 6351 

76. दगु[ एसडÞãयूसी जगतारा I 60552 
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77. दगु[ एसडÞãयूसी माक[ फेड जगतारा 14616 

78. दगु[ एसडÞãयूसी ͬचƣौड़ 22098 

79. दगु[ एसडÞãयूसी कराप कांकेर 16704 

80. दगु[ एसडÞãयूसी घाटलोहंगा 4872 

81. रायपुर एसडÞãयूसी भोयना (पीईजी) 25056 

82. रायपुर पीडÞलूएस रािजम 23080 

83. रायपुर माक[ फेड बोराई 52200 

एफसीआई ɮवारा ͩकराए पर ͧलए गए और संचाͧलत कुल 83 गोदाम 1293328 

 

िववरण -III 

 

छ°ीसगढ़ म¤ एफसीआई के ÖवािमÂव वाले गोदामŌ म¤ लगाए गए सीसीटीवी कैमरŌ का िववरण और उनकì पåरचालन िÖथित 

ø. 
सं. 

एफसीआई 
िजला िडपो के नाम 

Öथािपत कैमरŌ 
कì सं´या 

कायªरत कैमरŌ 
कì सं́ या 

Date of Non 
functionality 

लाइव वेब 
फìिडंग कì 
िÖथित 

िटÈ पण 

      
 

 

I डीओ रायपुर 

एफएसडी 
रायपुर 

20 19 
 

लाइव एनालॉग 

नेओरा ओ/सी 18 17 

 

लाइव एनालॉग 

नेओरा एन/सी 10 7 
 

लाइव आईपी आधाåरत सीसीटीवी कैमर े

मंिदरहसौद 3 3 

 

लाइव आईपी आधाåरत सीसीटीवी कैमर े

धमतरी 22 22 

 

लाइव एनालॉग 

अजुªनी 18 18 
 

लाइव एनालॉग 

रािजम 11 11 
 

लाइव एनालॉग 

महासमुंद 18 18 
 

लाइव एनालॉग 
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बागबाहरा 18 17 
 लाइव एनालॉग 

2 
डीओ 
िबलासपुर 

एफएसडी 
िबलासपुर 

38 33 
 लाइव 

एनालॉग 

रायगढ़ 13 13 

 लाइव 

*नोट: कैमरा जीडी 1क ±ितúÖत हो गया है िजसे ठीक 
नहé िकया जा सकता है इसिलए इसे हटा िदया गया ह।ै   

शिĉ 14 14 
 लाइव 

एनालॉग 

करगीरोड 16 12 
 लाइव एनालॉग 

िब®ामपुर 16 16 
 लाइव एनालॉग 

बÐेहा 14 14 
 लाइव एनालॉग 

खरिसया 10 5 
 लाइव आईपी आधाåरत सीसीटीवी कैमर े

नैला 10 8 
 लाइव आईपी आधाåरत सीसीटीवी कैमर े

3 

डीओ दगुª  

एफएसडी दगुª  24 24 
 लाइव आईपी आधाåरत सीसीटीवी कैमर े

राजनंदगांव 48 42 

 

लाइव एनालॉग 

एबी शेड 
राजनांदगांव 

12 12 

 

लाइव आईपी आधाåरत सीसीटीवी कैमर े

जगदलपुर 6 6 
 

लाइव एनालॉग 

  

कुल 359 331 

345   
 

 

DNA APTAMER TECHNOLOGY 

1431. SHRIMATI SMITA UDAY WAGH;  

 SHRI VIJAY KUMAR DUBEY; 

 DR. HEMANT VISHNU SAVARA: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be pleased 

to state: 

(a) the key features and potential applications of the indigenous healthcare 

technologies, such as the DNA Aptamer for prostate cancer detection and the 
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Photonic Chip-based spectrometric biosensor, recently transferred to industry by 

IIT Delhi under the Nano electronics Network for Research Application (NNetRA) 

project; 

(b) whether the DNA Aptamer technology contribute to prostate cancer detection and 

if so, its advantages over existing methods; 

(c) the role of the Photonic Chip-based spectrometric biosensor in healthcare along 

with its broader potential applications; and 

(d) the manner in which the  Government is facilitating the commercialization and 

adoption of these technologies and its likely  impact  on the healthcare industry? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a):   Key features and potential applications of the indigenous healthcare 

technologies: 

i. Deoxyribonucleic acid (DNA) Aptamer for prostate cancer detection:   

     Aptamers: 

Aptamers are small molecules that can bind to specific targets such as proteins, 

carbohydrates and even live cells with high affinity.  

Role of Aptamers in Cancer: 
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In cancer cells, some proteins, specific to the type of cancer, are at abnormally 

high level as compared to in the normal cells. These proteins can be used to 

identify the presence of the cancer cells, their localisation throughout the body and 

for cancer therapy. Since aptamers can bind to specific targets such as proteins, 

carbohydrates and even live cells with high affinity, therefore they may be used to 

target this specific protein on the surface of the cancer cells.  

 

Contribution of IITD: 

Researchers at IIT Delhi have fabricated DNA aptamers to target the proteins on 

the surface of prostate cancer cells. It can work as an excellent sensing element 

for biosensors due to its small size (2 nm), high affinity towards specific 

ligand/binder and stability. 

Potential applications:  

Along with the detection, fabricated DNA aptamers at IIT Delhi may provide the 

functionality to act for prostate cancer cells. For this, the fabricated aptamer has 

been conjugated/bound with a drug used to treat the prostate cancer. Due to small 

size, (approximately one fifth size of antibodies), aptamer has additional 

advantages as sensing layer for photonic biosensor devices; and can help as drug 

delivery agent. 

Potential applications of this technology are in the development of point-of-care in 

vitro diagnostics especially in low-resource settings due to its robust nature.  
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ii. Photonic Chip-based spectrometric biosensor: 

     The photonic chip based spectrometric biosensor developed at IIT Delhi are 

portable, light weight, show quick response, highly sensitive for accurate detection 

of pathogens. The biosensor utilises Guided Mode Resonance (GMR) technology. 

The GMR technology entails etching of the special pattern and engrooves on the 

substrate which uses light waves and sensing layer to make a precise biosensor. 

 

Advantages and Applications of Chips: 

    The fabricated chips are reusable and provide rapid detection of number of 

pathogens by using a very low sample volumes required to obtain the information 

on the presence of pathogens. This sensor may prove extremely useful for food 

and health industry.  

(b):   Contribution of the DNA Aptamer technology to prostate cancer detection 

and its advantages over existing methods 

 

Contribution of the DNA Aptamer technology: 

DNA aptamer technology has huge potential to contribute to prostate cancer detection 

as well as treatment.  

Existing Methods: 

Traditionally, “Prostate Specific Antigen (PSA)”is used as the biomarker for prostate 

cancer. However, PSA level in the body has been reported to be affected by several 



04.12.2024                                           296 
 

factors such as obesity or some medications. This has resulted in false positives in 

many cases.  

Advantages of DNA Aptamers technology over existing methods: 

DNA aptamer technology is advantageous over the PSA based technique as it 

overcomes the challenges due to its high affinity towards prostate cells. 

In addition, this technology provides greater stability, minimal immunogenicity, and 

scalability.  

(c):  Role of the Photonic Chip-based spectrometric biosensor in healthcare and 

its potential applications 

The biosensor is extremely sensitive to the presence of pathogens as well as other 

disease biomarkers that binds with high selectivity of antibody immobilized/bound on 

sensing layer hence can be used for wide range of healthcare applications. 

This sensor may have potential applications in food industry as well.  

Advantages over existing methods: 

The advantages over the other existing detection schemes are its high selectivity, 

rapid detection and reusable nature. 

(d):  Government support in facilitating the commercialization and adoption of 

these technologies and the impact expected on the healthcare industry 

The technologies developed have been transferred to interested private companies 

and start-ups through Foundation for Innovation and Technology Transfer (FITT) 
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section of IIT Delhi. Incubation of a new startup for the same is also under process at 

IIT Delhi. 

MeitY along-with other Govt agencies such as DBT, ICMR etc. have schemes to 

support for clinical trials, certification, prototyping etc for startups and industries to 

commercialise these technologies.  

Through adoption of these new indigenous technologies for healthcare industry, early 

cancer detection, disease monitoring, food quality, and many more such applications 

may be feasible. 

EMPLOYMENT OPPORTUNITIES FOR MINORITIES   

1432. DR.KIRSAN NAMDEO: 

           SHRI RAMVIR SINGH BIDHURI: 

Will the Minister of MINORITY AFFAIRS be pleased to state:  

(a) whether any scheme has been launched by the Government to increase the 

employment opportunities for the minority communities; 

(b) if so, the details of the people belonging to minority communities employed 

across the various sectors, State-wise, area-wise and Religion-wise; and  

(c) the details of the number of students belonging to minority communities who 

have received scholarships from the Government during the last five years, State-

wise including Maharashtra? 
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THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF 

MINORITY AFFAIRS (SHRI KIREN RIJIJU): 

(a)and (b) Pradhan Mantri Virasat Ka Samvardhan (PM VIKAS) is a flagship 

Scheme of the Ministry of Minority Affairs (MoMA) which converges five erstwhile 

schemes and focuses on upliftment of minorities through skill development; 

entrepreneurship and leadership of minority women; and education support for 

school dropouts. Skill training were provided to youth from minority communities to 

increase employment and livelihood opportunities under the ‘Seekho Aur Kamao’, 

‘Nai Manzil’, and ‘USTTAD’ schemes, which have now been converged into PM 

VIKAS scheme. A brief of these schemes along with achievements made therein is 

as under: 

i) Seekho aur Kamao (SAK) scheme, started in 2013-14, targeted to upgrade the 

skills of minority youth (14-45 years) in various modern/ traditional skills depending 

upon their qualification, prevailing economic trends, and market potential, that could 

earn them suitable employment or make them suitably skilled to take up self-

employment. Since inception, about 4.68 lakh beneficiaries have been trained, and 

as reported on scheme portal 2.90 lakh beneficiaries have been placed under the 

scheme. However, details of people employed across sectors, State-wise, area-

wise and religion-wise not maintained. 

ii) Nai Manzil scheme started in 2015, and was implemented with an objective to 

benefit the minority youth who do not have formal school leaving certificate. The 
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scheme provided a combination of formal education (Class VIII or X) and skills and 

enabled the beneficiaries to seek better employment and livelihoods. Since 

inception, 98,712 beneficiaries have been trained, and as reported on scheme 

portal 58,168 beneficiaries have been placed under the scheme. However, details 

of people employed across sectors, State-wise, area-wise and religion-wise not 

maintained. 

iii) USTTAD scheme started in 2015 and targeted capacity building and upgrading 

of the traditional skills of master craftsmen/ artisans. Since inception, about 21,611 

beneficiaries have been trained and placed/self employed/organised into Self Help 

Groups under the scheme.  

(c)  State-wise number of students belonging to minority communities who have 

received scholarships under the 03 scholarship schemes of the Ministry viz. (i) Pre-

Matric, (ii) Post-Matric and (iii) Merit-cum-Means during the last five years (i.e., 

2018-19 to 2022-23), are placed at Statement.  

STATEMENT 

I. Number of Scholarships sanctioned under the Pre-Matric Scholarship 

Scheme for AY 2018-19 to 2022-23 

S.No. States/ UTs 2018-19 2019-20 2020-21 2021-22 2022-23* 

1 
Andaman and 

Nicobar 
56 107 2796 3272 97 
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2 Andhra Pradesh 129589 161555 152714 175563 8573 

3 Arunachal Pradesh 0 0 0 0 0 

4 Assam 116564 290719 250267 235337 4706 

5 Bihar 222209 245662 134270 175287 3001 

6 Chandigarh 1342 1461 1913 1783 44 

7 Chhattisgarh 5595 4839 4308 4453 412 

8 Delhi 2216 4928 8328 12302 546 

9 Goa 349 497 772 1111 77 

10 Gujarat 128432 134907 102873 89543 2796 

11 Haryana 6259 8860 9396 25011 994 

12 Himachal Pradesh 1541 2056 1985 1790 193 

13 
Jammu And 

Kashmir 
155312 523653 466290 389132 8402 

14 Jharkhand 50466 84133 14332 14146 683 

15 Karnataka 433314 507463 517527 566291 47922 

16 Kerala 573776 593531 599692 634299 52879 

17 Ladakh  0 0 14862 11884 292 

18 Lakshadweep 0 0 0 0 0 

19 Madhya Pradesh 108841 137269 113780 139638 8573 

20 Maharashtra 688310 744273 734816 802121 35502 

21 Manipur 14882 44390 47526 52432 4275 
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II. Number of Scholarships sanctioned under the Post-Matric Scholarship 

Scheme for AY 2018-19 to 2022-23 

22 Meghalaya 5392 9865 14630 15462 613 

23 Mizoram 42696 52652 53129 60784 1236 

24 Nagaland 28156 53156 69053 77882 4551 

25 Odisha 10611 12934 17470 25620 700 

26 Puducherry 2331 3223 3963 4318 319 

27 Punjab 409392 468622 447136 503179 15748 

28 Rajasthan 135980 165049 146296 188827 14881 

29 Sikkim 392 716 102 513 22 

30 Tamil Nadu 325580 376543 381455 448485 49824 

31 Telangana 169146 171908 156037 177571 9453 

32 

The Dadra and 

Nagar Haveli and 

Daman and Diu 

134 468 275 318 9 

33 Tripura 3283 3525 5723 7109 391 

34 Uttar Pradesh 691804 727980 747354 842938 40303 

35 Uttarakhand 21275 30197 18621 21812 556 

36 West Bengal 1206629 884 273 576 3 

Total 5691854 5568025 5239964 5710789 318576 

*   AY  2022-23 data provisional  
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S.No. States/ UTs 2018-19 2019-20 2020-21 2021-22 2022-23* 

1 
Andaman And 

Nicobar 
18 9 278 295 44 

2 Andhra Pradesh 13292 15408 12661 15216 3159 

3 Arunachal Pradesh 0 0 0 0 0 

4 Assam 27856 38531 30456 49106 254 

5 Bihar 49333 48456 43512 19642 1455 

6 Chandigarh 115 154 123 117 6 

7 Chhattisgarh 2114 2202 2198 2744 786 

8 Delhi 2063 2261 3518 2908 372 

9 Goa 140 218 349 458 84 

10 Gujarat 20652 23445 21289 23519 4353 

11 Haryana 3792 4703 5194 7824 1206 

12 Himachal Pradesh 430 534 500 637 157 

13 Jammu And Kashmir 28536 111052 53725 47574 5722 

14 Jharkhand 12616 13182 5918 5494 761 

15 Karnataka 48924 74944 55081 73830 17262 

16 Kerala 65875 65635 67583 74271 15787 

17 Ladakh  0 0 1593 905 63 

18 Lakshadweep 0 0 0 0 0 

19 Madhya Pradesh 18536 22038 20430 23622 5255 
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20 Maharashtra 48332 48331 47333 42110 7137 

21 Manipur 3860 5599 4497 4629 701 

22 Meghalaya 6563 7533 7254 5306 614 

23 Mizoram 1300 1309 1144 1702 192 

24 Nagaland 4360 5332 6029 6421 1272 

25 Odisha 2134 2738 3146 4030 779 

26 Puducherry 516 572 596 629 115 

27 Punjab 55829 56646 53450 55430 7570 

28 Rajasthan 24437 27933 27404 30012 7256 

29 Sikkim 104 52 85 289 35 

30 Tamil Nadu 36628 43241 44319 52409 14056 

31 Telangana 15597 17393 18372 20843 1736 

32 

The Dadra and Nagar 

Haveli and Daman 

and Diu 

59 81 57 78 12 

33 Tripura 1164 1067 1004 1766 226 

34 Uttar Pradesh 86303 94291 4646 134433 24639 

35 Uttarakhand 2830 4521 114388 5296 729 

36 West Bengal 99957 3730 5184 6548 812 

Total 684265 743141 663316 720093 124607 

*   AY  2022-23 data provisional  
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III. Number of Scholarships sanctioned under Merit-cum-Means based 

Scholarship Scheme for AY 2018-19 to 2022-23 

S.No. States/ UTs 2018-19 2019-20 2020-21 2021-22 2022-23* 

1 
Andaman And 

Nicobar 
2 3 4 3 1 

2 Andhra Pradesh 2599 3476 1808 2118 957 

3 Arunachal Pradesh 0 0 0 0 0 

4 Assam 4437 6158 7216 9287 1263 

5 Bihar 11144 6985 7933 6733 2876 

6 Chandigarh 8 2 6 7 5 

7 Chhattisgarh 421 432 441 516 265 

8 Delhi 459 384 376 295 111 

9 Goa 76 76 116 50 25 

10 Gujarat 3437 3037 2722 2731 1006 

11 Haryana 821 821 772 1029 516 

12 Himachal Pradesh 48 30 32 51 20 

13 Jammu And Kashmir 5794 7702 8898 9392 2837 

14 Jharkhand 1264 1501 232 685 263 

15 Karnataka 15979 20779 22510 22161 9727 

16 Kerala 22038 26205 29630 32790 19890 

17 Ladakh  0 0 130 81 9 
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18 Lakshadweep 0 0 0 0 0 

19 Madhya Pradesh 2154 2448 2216 2530 1263 

20 Maharashtra 4336 2814 4 3 1 

21 Manipur 364 348 1808 2118 957 

22 Meghalaya 1182 1322 0 0 0 

23 Mizoram 543 1115 7216 9287 1263 

24 Nagaland 1186 1193 7933 6733 2876 

25 Odisha 537 436 6 7 5 

26 Puducherry 57 62 441 516 265 

27 Punjab 3273 2410 376 295 111 

28 Rajasthan 3555 3241 116 50 25 

29 Sikkim 21 18 2722 2731 1006 

30 Tamil Nadu 5475 5685 772 1029 516 

31 Telangana 2854 3311 32 51 20 

32 

The Dadra and Nagar 

Haveli and Daman 

and Diu 

1 5 8898 9392 2837 

33 Tripura 125 125 232 685 263 

34 Uttar Pradesh 9901 9901 22510 22161 9727 

35 Uttarakhand 526 526 29630 32790 19890 

36 West Bengal 13154 13154 130 81 9 
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Total 117771 118359 120371 131810 58430 

*   AY  2022-23 data provisional  

  

COAL RESERVES IN ANDHRA PRADESH  

1433. DR. GUMMA THANUJA RANI:            

Will the Minister of COAL be pleased to state: 

(a) the details of total coal production in Andhra Pradesh during the last three years; 

(b) the details of coal reserves measured/indicated in Andhra Pradesh; 

(c) the details of the grade of the reserves, if any; and 

(d) whether the Government is trying to explore or identify new locations of the coal 

reserves in Andhra Pradesh and if so, the details thereof? 

 

THE MINISTER OF COAL: AND MINISTER OF MINES  

(SHRI G. KISHAN REDDY)   

(a): There is no coal production in Andhra Pradesh during the last three years. 

(b) and (c): The grade-wise details of the coal resources measured and indicated 

in the State of Andhra Pradesh as per the National Inventory for Coal and Lignite 

as on 01.04.2024 is as under: 
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[Figure in Million Tonne (MT)] 

Measured 

G 1- G 3 G 4- G 5 G 6 G7 - G 8 G 9 - G 14 G 15 – G 17 Total 

0.00 0.06 0.45 14.94 892.81 116.39 1024.65 

  

[Figure in Million Tonne (MT)] 

Indicated 

G 1- G 3 G 4- G 5 G 6 G7 - G 8 G 9 - G 14 G 15 – G 17 Total 

0.00 0.00 2.89 22.84 2128.72 214.49 2368.94 

  

(d): Finding new areas for mining coal through exploration is a continuous process. 

Government is undertaking exploration for identification of new locations of coal 

resources in the entire country including Andhra Pradesh. There are two sub 

schemes i.e. Promotional (Regional) exploration continuing through Central Sector 

Scheme (CSS) of Ministry of Coal for exploration of new areas of coal and lignite 

and Detailed Exploration in Non-CIL Blocks.  

Central Mine Planning and Design Institute Limited (CMPDIL) and Geological 

Survey of India (GSI) carries out exploration and investigation of minerals including 

coal. At present, no coal exploration is being carried out by the CMPDIL in the State 

of Andhra Pradesh. 
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ONGOING/PENDING RAILWAY PROJECTS IN UTTAR PRADESH 

1434.  SHRI PRAVEEN PATEL:   

Will the Minister of RAILWAYS be pleased to state: 

(a) the current status of ongoing and pending railway projects in various railway 

zones in the country including Uttar Pradesh; 

(b) the details of funds allocated and released for the development of these 

projects particularly for the said State; 

(c) whether the Government has taken any steps to ensure timely completion of 

these projects; and 

(d) if so, the details in this regard? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d):  Railway projects are surveyed/ sanctioned/executed Zonal Railway 

wise and not State-wise as the Railway projects may span across State boundaries. 

Railway projects are sanctioned on the basis of remunerativeness, traffic 

projections, last mile connectivity, missing links and alternate routes, augmentation 

of congested/saturated lines, demands raised by State Governments, Central 

Ministries, Members of Parliament, other public representatives, Railway’s own 
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operational requirement, socio-economic considerations etc. depending upon 

throwforward of ongoing projects and overall availability of funds. 

As on 01.04.2024, across Indian Railways, 488 Railway infrastructure projects (187 

New Line, 40 Gauge Conversion and 261 Doubling) of total length 44,488 Km, 

costing approx. Rs7.44 lakh crore are in planning/approval/construction stage, out 

of which, 12,045 Km length has been commissioned and an expenditure of approx. 

Rs.2.92 lakh crore has been incurred upto March, 2024. The summary is as under:- 

Category 
No of 

Projects 

Total 

Length 

NL/GC/DL 

(Km) 

Length 

Commissioned till 

Mar'24 

(Km) 

Total Exp 

upto Mar'24 

(Rs. in Crore) 

New Lines 187 20,199 2,855 1,60,022 

Gauge 

Conversion 
40 4,719 2,972 18,706 

Doubling / 

Multitracking 
261 19,570 6,218 1,13,742 

Total 488 44,488 12,045 2,92,470 

 

 

Zone-wise/year-wise details of all Railway Projects including cost, expenditure and 

outlay are made available in public domain on Indian Railway’s website. 
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The details of outlay for infrastructure projects across Indian Railways is as under:  

Period Outlay 

2009-14 Rs.11,527 crore/year 

2024-25 Rs.68,634 crore (about 6 times) 

 

The details of commissioning / laying of  new track across Indian Railways is given 

below:-  

Period 
New Track 

Commissioned 
Average Commissioning of new tracks 

2009-14 7,599 Km 4.2 Km/day 

2014-24 31,180 Km 8.54 Km/day ( more than 2 times) 

 

Uttar Pradesh  

Railway infrastructure projects falling fully/partly in the State of Uttar Pradesh are 

covered under Northern Railway, North Central Railway, North Eastern Railway, 

East Central Railway and West Central Railway zones of Indian Railways. Zonal 

Railway wise details of Railway projects including cost, expenditure and outlay are 

made available in public domain. 
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As on 01.04.2024, 68 Railway projects (16 New Line, 03 Gauge Conversion and 

49 Doubling), of total length of 5,874 Km costing ₹92,001 crore falling fully/partly in 

the State of Uttar Pradesh, are at various stages of planning and implementation, 

out of which 1,313 Km length has been commissioned and an expenditure of 

₹28,366 crore has been incurred upto March’ 2024.  The status of work is 

summarized as under:- 

Plan Head 
No. of 

projects 

Total 

Length  

 (in Km) 

Length 

Commissioned  

(in Km) 

Expenditure upto 

March 2024 

(Rs. in crore) 

New lines 16 1740 297 8672 

Gauge 

Conversion 
3 261 0 26 

Doubling / 

Multitracking 
49 3873 1016 19668 

Total 68 5874 1313 28366 

 

Budget allocation for infrastructure projects and safety works, falling fully/ partly in 

the State of Uttar Pradesh is as under: 

Period Outlay 
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2009-14 Rs.1,109 crore/year 

2024-25 Rs.19,848 crore (More than 17 times) 

 

 

The details of commissioning / laying of  new track falling fully/partly in the State of 

Uttar Pradesh during 2009-14 and 2014-24 is as under :-  

Period 
New Track 

Commissioned 

Average Commissioning of new 

tracks 

2009-14 996 Km 199.2 Km/year 

2014-24 4,902 Km 490.2 Km/year (More than 2.4 times) 

 

The completion of any Railway project(s) depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest department, 

deposition of cost share by State Government in cost sharing projects, priority of 

projects, shifting of infringing  utilities,  statutory  clearances  from  various  

authorities, geological and topographical conditions of area, law and order situation 

in the area of project(s) site, number of working months  in  a year for particular 

project site due to climatic conditions etc.  
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Various steps taken by the Government for speedy approval and implementation 

of rail projects include (i) setting up of Gati Shakti units (ii) prioritisation of projects 

(iii) substantial increase in allocation of funds on priority projects (iv) delegation of 

powers at field level (v) close  monitoring  of  progress  of project at various levels, 

and (vi) regular follow up with State Governments and concerned authorities for 

expeditious land acquisition, forestry and Wildlife clearances and for resolving other 

issues pertaining to projects. This has led to substantial increase in rate of 

commissioning since 2014. 

 

LAYING OF TRACKS FOR TRANSPORTATION OF GOODS 

1435. SHRI CHARANJIT SINGH CHANNI:    

 Will the Minister of RAILWAYS be pleased to state:  

(a) the length of tracks laid for transport goods during the last five years; 

(b) whether goods trains and passenger trains run on the same track, if so, the 

details thereof; and 

(c) whether the Government gives compensation to the public in case trains run 

delayed, if so, the details thereof and if not, the reasons therefor? 

  

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (c): Normally, Indian Railways network carries mixed traffic, i.e. for both 

passenger and goods. However, exclusively for Goods Traffic, Ministry of Railways 

has taken up construction of two Dedicated Freight Corridors (DFC) viz. Eastern 

Dedicated Freight Corridor (EDFC) from Ludhiana to Sonnagar (1337 Km) and the 

Western Dedicated Freight Corridor (WDFC) from Jawaharlal Nehru Port Terminal 

(JNPT) to Dadri (1506 Km). Out of total 2843 Km, 2741 Route Kilometers (96.4%) 

has been commissioned and operational, which carried 72,617 freight trains during 

FY 2024-25 (April to October). 

In case of passenger train running late for more than three hours of the scheduled 

departure from the station commencing journey and where passengers do not want 

to travel, no cancellation or clerkage is levied and full fare is refunded on 

surrendering of ticket or TDR filed as the case may be upto actual departure of train 

as per applicable refund rules. 

 

िभंड और दितया िजलŌ म¤ आरओबी/आरयूबी 

1436. ®ीमती सÅंया राय: 

³या रले मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) मÅय ÿदशे म¤ िवशेष łप से िभंड और दितया िजलŌ म¤ ओवर िāज और अडंर िāज के िनमाªण 

के िलए िकए जा रहे कायŎ कì िÖथित सिहत उनका Êयौरा ³या है; 

(ख) उĉ िजलŌ म¤ ओवर िāज और अडंर िāज के िनमाªण के िलए िकतनी िनिधया ँÖवीकृत कì गई ह§; 
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(ग) उĉ िजलŌ म¤ अमतृ भारत Öटेशन योजना के अंतगªत िकए गए कायŎ का Êयौरा ³या है; 

(घ) उĉ ओवर िāज/अंडर िāज का िनमाªण कर रही कंपनी का नाम ³या है; और 

(ङ) उĉ कायª को पूरा करने के िलए तय कì गई समय-सीमा ³या है? 

  

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ङ): समपार के बदले ऊपरी सड़क पलु/िनचले सड़क पलु के कायŎ को मंजूरी देना 

भारतीय रले कì एक सतत् और गितशील ÿिøया है। ऐसे कायŎ को गाड़ी पåरचालन  म¤ संर±ा पर 

इसके ÿभाव, गािड़यŌ कì गितशीलता और सड़क उपयोगकताªओ ंपर पड़ने वाले ÿभाव और 

Óयवहायªता, िनिधयŌ कì उपलÊधता आिद के आधार पर शłु िकए जाते ह§। 

 वषª 2004-14 कì तुलना म¤ 2014-24 के दौरान भारतीय रले पर िनिमªत ऊपरी सड़क पलु/िनचल े

सड़क पुल कì सं́ या िनÌनानसुार है: 

 

अविध िनिमªत ऊपरी/िनचले सड़क पुलŌ कì  सं́ या 

म¤ 

2004-14 4148 

2014-24 11945 (लगभग तीन गुना) 
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वषª 2014-24 कì अविध के दौरान मÅय ÿदेश राºय म¤ कुल 1062 अदद ऊपरी सड़क पलु/िनचली 

सड़क पलु का िनमाªण िकया गया  िजनम¤ øमशः दितया म¤ 01 अदद ऊपरी सड़क पलु और 03 अदद  

िनचले सड़क पुल तथा िभंड िजले म¤ 04 ऊपरी सड़क पुल शािमल ह§। 

िदनांक 01.04.2024 कì िÖथित के अनसुार, मÅय ÿदेश राºय म¤ 6200 करोड़ Łपए कì लागत पर 

306 अदद ऊपरी सड़क पलु/िनचले सड़क पलु Öवीकृत िकए गए ह§, िजनम¤ दितया िजले म¤ 57.48 

करोड़ ł. कì लागत से 04 अदद ऊपरी सड़क पलु/िनचले सड़क पलु कायª और िभंड िजले म¤ 177.53 

करोड़ ł. कì लागत पर 04 अदद ऊपरी सड़क पलु कायª शािमल ह§। दितया और िभंड िजले म¤ सभी 

ऊपरी सड़क पलु/िनचले सड़क पलु कायª रलेवे Ĭारा अपनी लागत पर िनÕपािदत िकए जा रहे ह§। 

िकसी भी ऊपरी सड़क पुल/िनचले सड़क पलु कायª का पूरा होना समपार फाटक को बंद करने कì 

सहमित के िलए राºय सरकारŌ का सहयोग, पहòंच संरखेण को िनिĲत करना, सामाÆय ÓयवÖथा आरखेण 

(जीएडी) कì मंजूरी, भूिम अिधúहण, अितøमण को हटाना, अितलंघनकारी जनसुिवधाओ ं को 

Öथानांतåरत करना, िविभÆन ÿािधकरणŌ से वैधािनक मंजूरी, पåरयोजना/कायª ÖथलŌ के ±ेý म¤ कानून 

और ÓयवÖथा कì िÖथित, जलवायु पåरिÖथितयŌ के कारण िविशĶ पåरयोजना/कायª ÖथलŌ के िलए एक 

वषª म¤ कायª महीनŌ कì सं́ या आिद जैसे िविभÆन कारकŌ पर िनभªर करता है । ये सभी कारक 

पåरयोजनाओ/ंकायŎ के पूरा होने के समय को ÿभािवत करते ह§। 

रले मýंालय ने भारतीय रले पर रलेव ेÖटेशनŌ के िवकास के िलए ‘अमतृ भारत Öटेशन योजना’ शłु कì 

है। इस योजना म¤ दीघªकािलक ŀिĶकोण के साथ िनरंतर आधार पर ÖटेशनŌ के िवकास कì पåरकÐपना 

कì गई है।  

इसम¤ ÿÂयेक रलेवे Öटेशन कì आवÔयकता को देखते हòए ÖटेशनŌ पर सिुवधाओ ंजैसे Öटेशन तक पहòंच, 

पåरचलन ±ेýŌ, ÿती±ालयŌ, शौचालयŌ, आवÔयकतानसुार िलÉटŌ/Öवचािलत सीिढ़यŌ, Èलटेफॉमª कì 
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सतह और Èलेटफॉमª के ऊपर कवर, Öव¸छता, िन:शुÐक वाई-फाई, 'एक Öटेशन एक उÂपाद' जैसी 

योजनाओ ंĬारा Öथानीय उÂपादŌ के िलए िकयोÖक, बेहतर याýी सूचना ÿणाली, ए³जी³यूिटव लाउंज, 

Óयावसाियक बैठकŌ के िलए िनिदªĶ Öथान, ल§डÖकेिपंग आिद म¤ सधुार लाने के िलए माÖटर Èलान तैयार 

करना और उनका चरणबĦ कायाªÆवयन करना शािमल ह§।   

इस योजना म¤ आवÔयकता, चरणबĦ łप से एवं Óयवहायªता के अनसुार Öटेशन भवन म¤ सधुार, Öटेशन 

का शहर के दोनŌ छोरŌ के साथ एकìकरण, मÐटी-मोडाल एकìकरण, िदÓयांगजनŌ के िलए सिुवधाए,ं 

दीघªकािलक और पयाªवरण अनकूुल समाधान, िगĘी रिहत पटåरयŌ कì ÓयवÖथा आिद और दीघाªविध म¤ 

Öटेशन पर िसटी सÆेटर बनाने कì भी पåरकÐपना कì गई है। 

अब तक, इस योजना के अंतगªत 1337 ÖटेशनŌ को िचिĹत िकया गया है, िजनम¤ से िभंड और दितया 

सिहत 80 Öटेशन मÅय ÿदशे राºय म¤ िÖथत ह§। मÅय ÿदेश राºय म¤ अमतृ भारत Öटेशन  

योजना के अंतगªत िवकास के िलए िचिĹत ÖटेशनŌ के नाम इस ÿकार ह§: 

राºय ÖटेशनŌ 

कì सं́ या 

ÖटेशनŌ के नाम 

मÅय 

ÿदेश  

80 अकोिदया, अमला, अनूपपरु, अशोकनगर, बालाघाट, बानापरुा, बरगवां, 

Êयोहारी, बेरछा, बेतूल, िभंड, भोपाल, िबजरुी, बीना, िबयावरा राजगढ़, 

िछंदवाड़ा, डबरा, दामोह, दितया, दवेास, गाडरवारा, गंजबासौदा, घोड़ाडŌगरी, 

गुना, µवािलयर, हरदा, हरपालपरु, होशंगाबाद, इंदौर, इटारसी ज³ंशन, 

जबलपरु, जÆुनारदेव, करलेी, कटनी ज³ंशन, कटनी मरुवारा, कटनी साउथ, 

खाचरोड, खजरुाहो, खंडवा, िखरिकया, लàमीबाई नगर, मैहर, म³सी, 
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मंडलाफोटª, मंदसौर, एमसीएस छतरपुर, मेघनगर, मरुनैा, मलुताई, नागदा, 

नैनपुर, नरिसंहपरु, नीमच, नेपानगर, ओरछा, पांढुनाª, िपपåरया, रतलाम, रीवा, 

łिठयाई, सांची, संत िहरदाराम नगर, सतना, सागर, सीहोर, िसवनी, 

शहडोल, शाजापरु, शामगढ़, Ôयोपरु कलां, िशवपरुी, ®ीधाम, शुजालपरु, 

िसहोरा रोड, िसंगरौली, टीकमगढ़, उºजैन, उमåरया, िविदशा, िवøमगढ़ 

आलोट 

 

िभंड और दितया Öटेशन पर िवकास कायŎ के िलए िनिवदाए ंÿदान कì जा चकुì ह§ और मौजूदा Öटेशन 

भवन म¤ सधुार, िĬतीय ÿवेश Ĭार का िवकास, जल िनकासी म¤ सधुार, 12 मीटर     

पैदल पार पलु का िनमाªण, Èलेटफामª सतह का िनमाªण, िलÉटŌ कì सÖंथापना, नए और बेहतर 

ÿती±ालय, शौचालय Êलॉक आिद का िनमाªण कायª शłु िकया जा चुका है। 

ÖटेशनŌ के िवकास और रखरखाव के िलए िनिधयŌ का आवंटन का िववरण योजना शीषª-53 ‘úाहक 

सिुवधाए’ं के अंतगªत ±ेýीय रेलवे-वार रखा जाता है न िक कायª-वार या Öटेशन-वार या राºय-वार। मÅय 

ÿदेश राºय सात ±ेýŌ अथाªत मÅय रेलव,े पूवª मÅय रलेव,े उ°र मÅय रलेवे, दि±ण मÅय  

रलेवे, दि±ण पूवª मÅय रलेवे, पिĲम रलेवे और पिĲम मÅय रलेवे Ĭारा कवर िकया जाता है। िव°ीय वषª 

2024-25 के िलए इन ±ेýŌ के िलए आवंटन 6339 करोड़ Łपये ह§।  

 

RESEARCH ON RENEWABLE ENERGY SOURCES 

1437. SHRI MADDILA GURUMOORTHY: 
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Will the Minister of SCIENCE AND TECHNOLOGY be pleased to state:  

 (a) the initiatives taken to promote research on renewable energy sources 

suitable for Andhra Pradesh’s geographical conditions; 

(b) the collaboration, if any, with local institutions and involvement of researchers 

from minority communities in these efforts; and 

(c) the plans to implement the finding of such research for the benefit of rural 

and tribal areas? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE MINISTRY 

OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER OF STATE IN 

THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE 

DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

 

(a) and (b): Yes Sir. Government of India has taken several initiatives to promote 

research on renewable energy sources across various states in the country. In 

Andhra Pradesh, 18 projects have been supported by Department of Science and 

Technology (DST) - Anusandhan National Research Foundation (ANRF) and 

Science for Equity Empowerment and Development (SEED) program in the area of 

renewable energy. The following projects/collaborations were engaged in Andhra 

Pradesh: 
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 ANRF’s program on Empowerment and Equity Opportunities for Excellence in 

Science (EMEQ) provided support to researchers from minority communities. 

 Project on Low-cost fish dryer to enhance socio-economic status of ST fishing 

community in Kona Seema Region of Andhra Pradesh 

 Project on low-cost Lantern to improve quality livelihood of fishermen in Kona 

Seema Region of Andhra Pradesh 

(c) The findings of research and development related to renewable energy are 

being disseminated to all sections of the society, including rural and tribal areas, 

through workshops/ stakeholder meetings and by engaging with local stakeholders. 

NUMBER OF REDEVELOPED RAILWAY STATIONS BY RLDA 

  1438.    SHRI VISHNU DAYAL RAM: 

Will the Minister of RAILWAYS be pleased to state: 

(a)  the number of stations assigned to RLDA for redevelopment  that have 

been completed; 

(b) whether there is a timeline and budget allocation for the remaining 

stations and if so, the details thereof and if not, the reasons therefor; and 
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(c) whether any stations have been prioritized for redevelopment and if so, the 

details thereof and if not, the reasons therefor? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): Redevelopment work of three Railway Stations viz. Rani Kamlapati, 

Bhopal; Gandhinagar (Capital) and Gomti Nagar Lucknow (Phase-I) assigned to 

Rail Land Development Authority (RLDA) have been completed and 

commissioned.  

Modernisation/Upgradation of Railway Stations is complex in nature involving 

safety of passengers and trains and requires various statutory clearances such as 

fire clearance, heritage, tree cutting, airport clearance etc. and  different stations 

have different project schedules, therefore, timelines cannot be indicated at this 

stage. 

The allocation of funds for development and maintenance of stations are 

maintained Zonal Railway-wise and not State-wise/UT-wise or Station-wise, 

generally under Plan Head - 53 ‘Customer Amenities’. Remaining railway stations 

assigned to RLDA fall under the jurisdiction of Northern Railway (NR), North East 

Railway (NER), Central Railway (CR), East Central Railway (ECR) and Western 
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Railway (WR) Zones and the total allocation of fund under Plan-Head-53 to these 

Railway Zones in Budget 2024-25 is ₹8119.57Cr. 

Further, development/redevelopment of stations on Indian Railways is a continuous 

and on-going process and works in this regard are undertaken as per requirement, 

subject to inter-se priority and availability of funds. The priority for 

development/redevelopment of stations is accorded to higher category of station 

over lower category of station while sanctioning and executing the work. 

 

AWARENESS ABOUT WELFARE SCHEMES 

1439.  SHRI ANUP SANJAY DHOTRE: 

Will the Minister of MINORITY AFFAIRS be pleased to state: 

(a) whether the Government has evaluated the performance of its awareness campaign 

initiated to create awareness among the minority communities regarding the 

schemes/programmes meant for their welfare in the country and if so, the details and 

the outcome thereof;   

(b) whether there is an increase in the number of beneficiaries of the said 

schemes/programmes after such awareness campaign and if so, the details thereof, 

State/UT-wise and Scheme/Programme-wise during each of the last three years and 

the current year; and 

(c) the details of other steps taken by the Government in this regard? 
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THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF MINORITY 
AFFAIRS (SHRI KIREN RIJIJU): 

(a) to (c):The awareness campaign is carried out under the Scheme of Research / 

Studies, Monitoring and Evaluation of Development Schemes including Publicity of 

the Ministry to create awareness among the six centrally notified minority 

communities. The Government has taken up multi-media campaigns to spread 

awareness of welfare schemes meant for minorities through print and electronic 

media, FM Channels all over the country. Pocket booklets and pamphlets on various 

schemes / programmes of the Ministry are published in Hindi, English, Urdu and other 

regional languages. In order to directly reach out to the public, especially minority 

communities, and spread awareness among them, ‘Hunar Haats’ have been 

organized at various locations. In addition, Ministry also supports conducting of 

workshops / seminars through Project Implementing Agencies (PIAs) to create more 

awareness about the schemes / programmes implemented by this Ministry. 

 

5जी नेटवकª  शुł करना 

1440. ®ी उÌमेदा राम बनेीवालः  

      एडवोकेट अदूर ÿकाशः 

      डॉ. एम. पी. अÊदुÖसमद समदानीः 

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 
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(क) संपूणª भारत म¤ नवंबर 2024 तक कवर िकए गए शहरŌ और िजलŌ कì राºय-वार सं´या के साथ-

साथ देश म¤ िवशेष łप से राजÖथान म¤ कवर िकए गए िजलŌ और शहरŌ के नाम सिहत 5जी नेटवकª  

रोलआउट कì वतªमान िÖथित ³या है; 

(ख) वंिचत और úामीण ±ेýŌ म¤ िडिजटल िवभाजन को पाटने के िलए िवशेष łप से 5जी पहòंच म¤ 

असमानताओ ंको दूर करने के िलए िकए गए उपाय ³या ह§;  

(ग) सरकार Ĭारा 5जी सेवाओ ंतक सामािजक-आिथªक ±ेýŌ कì पहòंच सुिनिĲत करने के िलए ³या पहल 

कì गई है; 

(घ) तटीय बिÖतयŌ म¤ 5जी संयोजकता सिुनिĲत करने के िलए कायाªिÆवत पहल ³या है; 

(ङ) सरकार कì बाड़मेर ससंदीय िनवाªचन ±ेý म¤ आिथªक िवकास, िडिजटल सा±रता और ÿौīोिगकì 

संबंधी नवाचार और 5जी पåरदान के ÿभाव कì िनगरानी के िलए िवīमान रणनीितयां ³या ह§; 

(च) िपछले पांच वषŎ म¤ बाड़मेर संसदीय िनवाªचन ±ेý म¤ 4जी और 5जी नेटवकª  से यĉु िकए गए गांव 

और इस संपकª  के िलए शेष गांवŌ कì सं́ या िकतनी है; और 

(छ) ³या सरकार का िवचार शेष गांवŌ को 4जी और 5जी नेटवकª  से यĉु करने का है और यिद हां, तो 

इÆह¤ कब तक यह संपकª  ÿदान िकये जाने कì संभावना है? 

 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) राजÖथान के सभी िजलŌ म¤ 5जी सेवाए ं शłु कर दी गई ह§। इसके अलावा, देश भर के सभी 

राºयŌ/संघ राºय ±ेýŌ म¤ 5जी नेटवकª  शłु िकए गए ह§ और वतªमान म¤ दशे के 783 िजलŌ म¤ स े779 
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िजलŌ म¤ 5जी सेवाए ंउपलÊध ह§। िदनांक 31 अ³टूबर 2024 तक, देश म¤ 4.6 लाख से अिधक 5जी बेस 

ůांसीवर Öटेशन (बीटीएस) संÖथािपत िकए जा चकेु ह§ िजनम¤ राजÖथान के 27,508 बीटीएस शािमल 

ह§।  

(ख) से (ङ) सरकार ने 5जी सेवाओ ंके ÿसार के िलए कई पहल कì ह§ िजनम¤ अÆय बातŌ के साथ-साथ 

िनÌनिलिखत शािमल ह§: 

i. नीलामी के माÅयम से मोबाइल सेवाओ ंके िलए पयाªĮ Öप³ेůम का आवंटन। 

ii. िव°ीय सधुारŌ के पåरणामÖवłप समायोिजत सकल राजÖव (एजीआर), ब§क गारंटी (बीजी), 

Êयाज दरŌ और जमुाªना यिुĉसंगत हो गए है। 

iii. Öप³ेůम के कुशल उपयोग के िलए Öप³ेůम शेयåरगं, Óयापार और सर¤डर कì अनमुित दी गई है। 

iv. एसएसीएफए (रिेडयो Āì³व¤सी आवंटन संबधंी Öथायी सलाहकार सिमित) ³ लीयर¤स कì ÿिøया 

का सरलीकरण। 

v. दूरसंचार (मागª का अिधकार) िनयमŌ कì अिधसूचना और पीएम गितशिĉ संचार पोटªल लॉÆ च 

करने से आरओडÊÐयू अनुमितयां को सुÓयविÖथत बनाया गया है और दूरसंचार अवसंरचना कì 

संÖ थापना के िलए ³ लीयर¤स ÿिøया म¤ तेजी आई है। 

vi. Ö मॉल सेल और दूरसचंार लाइन कì संÖथापना के िलए Öůीट फनêचर के उपयोग के िलए 

समयबĦ अनमुित के िलए आरओडÊÐयू िनयमŌ म¤ ÿावधान िकया गया है। 

िडिजटल भारत िनिध (डीबीएन) Ĭारा चल रही पåरयोजनाओ ं के साथ-साथ इन उपायŌ से 

िडिजटल कनेि³टिवटी गैप और कम होने कì उÌमीद है। 
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दरूसंचार सेवा ÿदाताओ ं(टीएसपी) ने तटीय ±ेýŌ सिहत पूर ेदशे म¤ 5जी सेवाओ ंका िवÖतार 

िकया है और Öप³ेůम नीलामी के िलए आवेदन आमंýण सूचना (एनआईए) म¤ िनधाªåरत Æयूनतम 

रोलआउट दाियÂवŌ से बढ़कर इसका िवÖ तार िकया है। इन दाियÂवŌ से पर ेमोबाइल सेवाओ ंका िवÖतार 

करना दूरसंचार सेवा ÿदाताओ ंकì तकनीकì-वािणिºयक ÿितफलŌ पर िनभªर करता है।  

4जी और 5जी नेटवकª  कì उपलÊधता स ेÿयोĉाओ ंके मÅय ऑनलाइन ब§िकंग सेवाओ,ं ई-

कॉमसª, ऑनलाइन िश±ा के साथ-साथ ऑनलाइन सरकारी सेवाओ ंके ÿयोग को अपनाये जाने म¤ विृĦ 

हòई है। इसके अलावा, िविभÆन सामािजक-आिथªक ±ेýŌ म¤ नवाचार को बढ़ावा देने के िलए पूर ेभारत म¤ 

100 संÖथाओ ंम¤ 5जी ÿयोगशालाए ँÖथािपत कì जा रही ह§। इससे नई दरूसंचार तकनीकŌ के िलए द±ता 

िवकिसत करने म¤ मदद िमलेगी और राÕůीय एवं वैिĵक आवÔयकताओ ंके िलए यूज केस िवकिसत करने 

के िलए ÖटाटªअÈस और िश±ािवदŌ को शािमल िकया जाएगा। इनम¤ से चार 5G ÿयोगशालाए ँराजÖथान 

म¤ िबरला इÖंटीट्यूट ऑफ टे³नोलॉजी एडं साइंस िपलानी, भारतीय ÿौīोिगकì सÖंथान जोधपरु, 

मालवीय राÕůीय ÿौīोिगकì सÖंथान जयपुर और एमबीएम यूिनविसªटी जोधपुर म¤ Öथािपत कì गई ह§।  

(च) और (छ) िदनांक 31 अ³टूबर 2024 तक बाड़मरे संसदीय िनवाªचन ±ेý के कुल 3285 गांवŌ को 

पहले ही 4जी तकनीक से कवर िकया जा चुका है।  

भारत सरकार ने ‘4जी सेचुरशेन पåरयोजना’ शुł कì है िजसका उĥेÔय देश के सेवा से वंिचत सभी गांवŌ 

म¤ 4जी मोबाइल सेवाए ंÿदान करना है। 26,316 करोड़ Łपये के िव°ीय पåरÓयय से ऐसे 24,680 गांवŌ 

को कवर िकया जाएगा। इस पåरयोजना के तहत, बाड़मेर संसदीय िनवाªचन ±ेý म¤ 4जी कवरेज के िलए 

214 गांवŌ कì पहचान कì गई है। इसके अलावा, दूरसंचार सेवा ÿदाता भी अपने मोबाइल नेटवकª  का 

लगातार िवÖतार कर रहे ह§।  
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NUCLEAR POWER PLANT 

1441. KUMARI SELJA 

Will the PRIME MINISTER be pleased to state:- 

(a)   the status and progress of 2800 MW Nuclear Power Plant at Village 

Gorakhpur, district Fatehabad, Haryana; 

(b)  the details of amount sanctioned and utilised so far for the construction of this 

plant; and 

(c)  the time by when the work of this plant is likely to be completed and power 

generation to start along with the number of MWs of power to be generated? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a) The 2800 MW nuclear power project at Gorakhpur in Fatehabad district of 

Haryana is being set up in two phases of twin units, GHAVP 1and2 (2X700 MW) 

and GHAVP 3and4 (2X700 MW). Presently, in GHAVP 1and2, major contracts 
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such as Main Plant Civil Package, Nuclear Island Package, Main Plant Electrical 

and Switchyard Package, Turbine Island Package, IDCT package, water 

conveyance system have been awarded. Construction of various buildings is in 

progress. Orders for long delivery equipment have been placed and receipts of 

some of the equipment at site have commenced. In GHAVP-3and4 (2 X 700 MW), 

geotechnical investigation has been completed and other pre-project activities are 

in progress. 

(b) The sanctioned cost of GHAVP 1and2 and GHAVP 3and4 is Rs. 20,594 

crore and Rs. 21,000 crore respectively. The cumulative expenditure till September, 

2024 had been Rs. 7161 crore in GHAVP 1and2 and Rs. 201 crore in GHAVP 

3and4 respectively. 

(c) GHAVP-1and2 is expected to be completed in the year 2031 and GHAVP- 

3and4 in 2032. On successful completion, GHAVP-1 to 4 will produce 2800 MW of 

electricity. 

 

जोधपुर मडंल और अजमेर मडंल म¤ चल रही रले पåरयोजनाए ँ

1442. ®ी लÌुबा राम: 

      ³या रले मýंी यह बतान ेकì कृपा कर¤ग ेिक: 
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(क) राजÖथान म¤ उ°र पिĲम रलेवे के जोधपरु मंडल और अजमरे मंडल म¤ चल रही रले 

पåरयोजनाओ ंका पåरयोजना-वार Êयौरा ³या है; 

(ख) चालू िव°ीय वषª के दौरान उ°र पिĲम रलेवे के जोधपरु रले मंडल और अजमरे रले मडंल के 

िवकास के िलए अब तक कुल िकतना बजट आवंिटत िकया गया है, जारी िकया गया है और 

उपयोग म¤ लाया गया है; और 

(ग) उĉ पåरयोजनाओ ंको पूरा करन े के िलए ³या समय-सीमा िनधाªåरत कì गई है और इसकì 

वतªमान िÖथित ³या है? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग): रले पåरयोजनाओ ंका सव¥±ण/Öवीकृत/िनÕपादन राºय-वार नहé, बिÐक ±ेýीय रले-वार 

िकया जाता है ³यŌिक रले पåरयोजनाए ं राºय कì सीमाओ ं के आर-पार फैली हो सकती ह§। रेल 

पåरयोजनाए ंको चालू पåरयोजनाओ ंके Ňोफारवडª और धनरािश कì समú उपलÊधता के आधार पर 

लाभÿदता, यातायात अनमुान, अंितम Öथान तक संपकª , िमिसंग िलंक और वैकिÐपक मागŎ, 

संकुिलत/संतĮृ लाइनŌ का संवधªन, राºय सरकारŌ, क¤ þीय मýंालयŌ, संसद सदÖयŌ, अÆय 

जनÿितिनिधयŌ Ĭारा उठाई गई मांगŌ, रलेवे कì अपनी पåरचालिनक आवÔयकताओ,ं सामािजक-आिथªक 

कारकŌ आिद के आधार पर शł िकया जाता है।  

राजÖथान का जोधपुर और अजमेर मंडल उ°र पिĲम रेलव ेके ±ेýािधकार म¤ आता है। इसके अलावा, 

राजÖथान राºय म¤  पूणªतः/आंिशक łप से पड़ने वाली रेल अवसंरचना पåरयोजनाए ंभारतीय रले के 

उ°र पिĲम रलेवे, उ°र रलेवे, उ°र मÅय रलेव,े पिĲम मÅय रलेवे और पिĲम रलेवे जोनŌ के अंतगªत 
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आती ह§। लागत, Óयय और पåरÓयय सिहत रेल पåरयोजनाओ ं का ±ेý-वार Êयौरा भारतीय रले कì 

वेबसाइट पर सावªजिनक łप से उपलÊध कराया गया है । 

01.04.2024 तक, जोधपुर मडंल और अजमेर मंडल सिहत राजÖथान राºय म¤ पूणªत:/आंिशक łप स े

पड़ने वाली 51,814 करोड़ Łपए कì लागत वाली कुल 4,191 िकलोमीटर लंबाई कì 32 रले 

पåरयोजनाए ं(15 नई लाइन¤, 05 आमान पåरवतªन और 12 दोहरीकरण) योजना और कायाªÆवयन के 

िविभÆन चरणŌ म¤ ह§, िजनम¤ से 1,183 िकलोमीटर लंबाई कमीशन कì जा चुकì है और माचª 2024 तक 

14,785 करोड़ Łपये का Óयय िकया जा चकुा है। कायª कì िÖथित का सार िनÌनानसुार है: - 

योजना शीषª  पåरयोजनाओ ं

कì सं́ या 

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì गई 

लंबाई  (िक.मी. 

म¤) 

माचª 2024 तक Óयय  

(करोड़ Ł. म¤) 

नई लाइन 15 1230 134 3593 

आमान पåरवतªन 5 1252 759 5398 

दोहरीकरण/ 

मÐटीůैिकंग 
12 1709 290 5794 

कुल 32 4191 1183 14875 

     

 

  राजÖथान राºय म¤ पणूªत:/आंिशक łप स े पड़ने वाली अवसंरचना पåरयोजनाओ ं और सरं±ा     

  कायŎ के िलए बजट आबंटन िनÌनानुसार है: 
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अविध पåरÓयय 

2009-14 682 करोड़ Ł. ÿित वषª 

2024-25 9959 करोड़ Ł. (15 गुना से अिधक) 

   

  वषª 2009-14 और 2014-24 के दौरान राजÖथान राºय म¤ पूणªत:/अंशत: पड़ने              

  वाले नए रलेपथŌ का कमीशन/िबछाने का Êयौरा िनÌनानसुार है:- 

अविध  
कमीशन िकए गए नए 

रलेपथ 
नए रलेपथŌ कì औसत कमीशिनंग  

2009-14 798 िक.मी. 159.6 िक.मी./वषª 

2014-24 3742 िक .मी. 374.2 िक.मी./वषª (2 गुना से अिधक) 

 

रले पåरयोजना(ओ)ं का पूरा होना राºय सरकार Ĭारा शीŅ भूिम अिधúहण, वन िवभाग के पदािधकाåरयŌ 

Ĭारा वन संबंधी Öवीकृित, लागत भागीदारी पåरयोजनाओ ंम¤ राºय सरकार Ĭारा लागत िहÖसेदारी जमा 

करना, पåरयोजनाओ ंकì ÿाथिमकता, बाधक जनोपयोगी सेवाओ ंका Öथानांतरण, िविभÆन ÿािधकरणŌ 

से सांिविधक Öवीकृितयां, ±ेý कì भूव²ैािनक और Öथलाकृितक िÖथितयां, पåरयोजना (पåरयोजनाओ ं

के) Öथल म¤ कानून ÓयवÖथा कì िÖथित, जलवाय ुपåरिÖथतयŌ के कारण पåरयोजना िवशेष Öथल के 

िलए वषª के दौरान कायª के महीनŌ कì सं́ या आिद जैसे िविभÆन कारकŌ पर िनभªर करता है। 
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SEEKHO AUR KAMAO/NAI MANZIL SCHEMES   

1443. SHRI YUSUF PATHAN:  

Will the Minister of MINORITY AFFAIRS be pleased to state:  

(a) the details of the candidates trained under the Seekho aur Kamao Scheme 

and Nai Manzil Scheme, State-wise and district-wise particularly in West Bengal; 

(b) the details of the fund allocated and released for the said two schemes, State-

wise and district-wise particularly the State of West Bengal; 

(c) whether the Government prepares religious minority-wise data of the 

beneficiaries of the scheme; and  

(d) if so, the details of beneficiaries, Religion-wise and State-wise? 

 

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF 

MINORITY AFFAIRS (SHRI KIREN RIJIJU): 

(a) to (d): Under the Seekho aur Kamao (SAK) scheme, which was launched in 

2013-14, about 32,477 beneficiaries were trained in the State of West Bengal. 

Similarly, under the Nai Manzil scheme, which was launched in 2015, about 

5,730 beneficiaries were trained in the State of West Bengal. State-wise and 

religious minority-wise number of beneficiaries trained under the Schemes is 

placed at Statement. Since inception, a total of Rs. 1860.96 crores and Rs. 
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864.05 crores were allocated under the Seekho aur Kamao (SAK) and Nai Manzil 

schemes, out of which Rs. 1534.94 crores and Rs. 456.19 crores have been 

utilised respectively. These schemes were Central Sector Schemes and no 

State-wise funds/targets were allocated.  

STATEMENT 

State-wise and Religious Minority-wise no. of beneficiaries trained since 

inception under the Seekho aur Kamao scheme 

Sr. 

No

.  

State 
Musli

m 

Christia

n  
Sikh 

Buddhis

t 

Pars

i 
Jain 

Total 

Traine

d 

I. 
Seekho 

Aur Kamao 

36682

5 
30937 

4356

3 
9253 85 

560

0 
468170 

1 
Andhra 

Pradesh 
10007 5693 80 0 0 9 15958 

2 
Arunachal 

Pradesh 
8 1042 1 110 0 0 1164 

3 Assam 17820 1811 29 61 0 5 20243 

4 Bihar 35914 339 17 4 5 10 38681 

5 Chandigarh 115 14 69 4 11 0 226 

6 
Chhattisgar

h 
2385 375 211 232 0 70 3338 
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7 Delhi 10309 51 331 9 0 81 10920 

8 Goa 195 285 0 0 0 0 480 

9 Gujarat 11531 290 30 3 8 536 12701 

10 Haryana 5477 351 7546 13 10 283 13926 

11 
Himachal 

Pradesh 
2180 47 1051 1 1 0 3301 

12 
Jammu and 

Kashmir 
37683 411 2857 1107 1 2 42372 

13 Jharkhand 13607 1607 268 0 0 4 15996 

14 Karnataka 9023 239 4 14 1 42 9478 

15 Kerala 1699 1549 1 1 0 0 3348 

16 Ladakh 2 0 0 1 0 0 3 

17 
Madhya 

Pradesh 
38952 304 267 1161 21 

367

0 
45980 

18 
Maharashtr

a 
10585 1614 49 3496 4 96 15980 

19 Manipur 1741 2037 17 20 0 0 3848 

20 Meghalaya 42 2395 3 6 0 20 2477 

21 Mizoram 3 1286 0 1 0 0 1290 

22 Nagaland 11 1316 0 14 0 0 1348 
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23 Odisha 2019 490 2 188 4 5 2734 

24 Puducherry 49 53 2 0 0 0 104 

25 Punjab 2206 376 
2824

5 
22 9 94 31230 

26 Rajasthan 13388 16 1504 3 3 526 15899 

27 Sikkim 18 266 4 1160 0 0 1449 

28 Tamil Nadu 1281 2284 2 6 0 6 3977 

29 Telangana 12906 3190 18 24 1 7 16935 

30 

Dadra and 

Nagar 

Haveli and 

Daman and 

Diu 

2 0 0 0 0 0 2 

31 Tripura 2093 218 0 119 0 0 2430 

32 
Uttar 

Pradesh 
88638 217 572 713 6 102 92223 

33 
Uttarakhan

d 
5215 18 352 3 0 1 5652 

34 
West 

Bengal 
29721 753 31 757 0 31 32477 
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State-wise and Religious Minority-wise no. of beneficiaries trained since 

inception under the Nai Manzil scheme 

Sr

. 

N

o 

State 
Musli

m 

Christia

n 

Sik

h 

Buddhis

t 

Par

si 

Jai

n 

Total 

Traine

d 

I. Nai Manzil 77364 5545 
835

6 
1374 17 251 98712 

1 
Andaman and 

Nicobar 
114 177 1 1 1 0 413 

2 
Andhra 

Pradesh 
768 45 0 0 0 0 826 

3 
Arunachal 

Pradesh 
1 491 0 328 0 0 820 

4 Assam 5273 211 16 2 1 0 5917 

5 Bihar 8331 4 0 1 0 0 9220 

6 Chhattisgarh 1258 57 46 388 0 12 2039 

7 Delhi 3715 9 36 0 0 1 3882 

8 Goa 370 3 32 0 0 0 413 

9 Gujarat 2791 6 0 0 0 1 2957 
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10 Haryana 2341 59 651 8 1 104 3323 

11 
Himachal 

Pradesh 
848 0 29 0 0 0 968 

12 
Jammu and 

Kashmir 
6670 81 518 14 3 71 7767 

13 Jharkhand 6110 120 26 1 0 4 6913 

14 Karnataka 2367 1 0 0 0 0 2368 

15 Kerala 1930 22 0 0 0 0 2065 

16 
Madhya 

Pradesh 
3573 2 0 8 0 15 3644 

17 Maharashtra 2487 3 0 100 0 1 2604 

18 Manipur 1218 128 17 5 7 0 1383 

19 Meghalaya 46 2109 55 4 0 0 2353 

20 Nagaland 16 756 0 1 0 0 826 

21 Odisha 1144 8 9 0 0 0 1240 

22 Punjab 311 7 
671

6 
2 0 3 7171 

23 Rajasthan 2437 9 147 6 0 0 2766 

24 Tamil Nadu 1940 752 1 1 0 23 2910 

25 Telangana 5142 162 8 0 3 2 5877 
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26 Tripura 217 0 0 256 0 0 502 

27 Uttar Pradesh 10332 46 1 18 0 4 10846 

28 Uttarakhand 867 2 46 0 0 0 969 

29 West Bengal 4747 275 1 230 1 10 5730 

 

महÂ वपूणª और कायªनीितक महÂ व के खिनज Ê लॉकŌ कì ई-नीलामी 

1444. ®ी हरीश चंþ मीना:  

³ या खान मýंी यह बताने कì कृपा कर¤गे िक :  

(क) उन खिनज Ê लॉकŌ का राº य-वार Ê यौरा ³ या है िजनके िलए सरकार ने िनिवदाए ंआमंिýत कì ह§;  

(ख) खान मýंालय Ĭारा घोिषत 20 महÂ वपूणª और रणनीितक महÂ व के खिनज Ê लॉकŌ कì ई-नीलामी 

ÿिøया कì वतªमान िÖ थित ³ या है और िकतने Ê लॉकŌ कì सफलतापूवªक नीलामी कì गई है और िकतने 

आवंटन कì ÿती±ा कì जा रही ह;ै 

(ग) इन खिनज Ê लॉकŌ के िलए िनिवदाए ंÿाÈ त करने वाली इकाइयŌ का Ê यौरा ³ या है और कंपिनयŌ के 

नाम ³ या ह§ और उनम¤ से ÿÂ येक को आवंिटत Ê लॉकŌ का Ê यौरा ³ या है; 

(घ) आवंिटत Ê लॉकŌ म¤ खनन कायª आरंभ करने कì संभािवत समय-सीमा ³ या है; और 

(ङ) सरकार Ĭारा यह सुिनिÔ चत करने के िलए ³ या उपाय िकए गए ह§ िक सामािजक और आिथªक ±ित 

को कम िकया जाए?  

 

कोयला मýंी ;तथा खान मýंी (®ी जी. िकशन रेड्डी): 
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(क) से (ग) अब तक खान मýंालय ने चार चरणŌ म¤ 48 महÂवपूणª खिनज ÊलॉकŌ के िलए िनिवदा 

आमýंण सूचनाए ं(एनआईटी) जारी कì ह§। इनम¤ से 24 ÊलॉकŌ (4 खनन पĘे (एमएल) और 20 संयĉु 

लाइस¤स (सीएल)) कì सफलतापूवªक नीलामी कì गई है और अिधमािनत बोलीदाताओ ंकì घोषणा कì  

गई है। राºयवार Êयौरा  िववरण -I म¤ िदया गया है । 

(घ) खनन पĘे के िलए नीलाम िकए गए Êलॉक के मामले म¤, खिनज (नीलामी) िनयम, 2015 के िनयम 

10 के अनसुार, खनन पĘे को आशय पý (एलओआई), िजसे राºय सरकार Ĭारा लेखबĦ कारणŌ से 2 

वषª तक बढ़ाया जा सकता ह,ै जारी होने कì ितिथ से 3 वषª के भीतर िनÕपािदत िकया जाना ह,ै इसके 

अलावा, इन ÊलॉकŌ से उÂपादन खनन पĘे के िनÕपादन के 2 वषª के भीतर शłु करना है, िजसे एक वषª 

तक बढ़ाया जा सकता है। 

संयĉु लाइस¤स के िलए नीलाम िकये गये Ê लॉक के मामले म¤, आशय पý (एलओआई) जारी करने के 

बाद, अिधमािनत बोलीदाता को पूव¥±ण कायŎ को शुł करने के िलए लागू कानूनŌ के तहत यथा अपेि±त 

सभी सहमितयां, अनमुोदन, परिमट, अनापि°यां ÿाĮ करनी ह§ और संयĉु लाइस¤स, िजसे 6 माह तक 

बढ़ाया जा सकता है, के िनÕपादन के िलए आशय पý कì तारीख से 01 वषª के भीतर पूव¥±ण कì योजना 

ÿÖतुत करनी है। इसके बाद, संयĉु लाइस¤स धारक को 3 वषª के भीतर खिनज तÂवŌ के साàय का पता 

लगाने के िलए ±ेý का भूवै²ािनक गवेषण करना होगा, िजसे 2 वषª तक बढ़ाया जा सकता है। पूव¥±ण 

कायª पूरा करने और भूव²ैािनक åरपोटª ÿÖतुत करने के बाद, राºय सरकार पंþह िदनŌ कì अविध के 

भीतर खनन पĘे के िलए आशय पý जारी करगेी और खिनज (नीलामी) िनयम, 2015 के िनयम 10(6) 

के अनसुार अगला खनन पĘा िवलेख िनÕपािदत िकया जाएगा।  

(ड.) मौजूदा कानून के अनसुार, खनन पĘे के िनÕपादन से पहले, ÿÂयेक खान को क¤ þ सरकार और 

संबंिधत राºय सरकारŌ के िविभÆन िवभागŌ से पयाªवरण मंजूरी और वन मंजरूी जैसी अपिे±त वैधािनक 

मंजूरी ÿाĮ करना आवÔयक है।  
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इसके अितåरĉ, खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 [एमएमडीआर 

अिधिनयम, 1957] कì धारा 24क म¤ ÿावधान है िक åरयायत धारक भूिम कì सतह के अिधभोगी को 

िकसी नुकसान या ±ित के िलए मुआवजा दनेे के िलए उ°रदायी ह§, जो सव¥±ण, खनन या पूव¥±ण कायŎ 

से उÂपÆन होने कì संभावना है या उÂपÆन हòई है।  

खान मýंालय ने खिनज संर±ण और िवकास िनयम (एमसीडीआर), 2017 के    अÅयाय-V के तहत 

ÿावधान करके सतत खनन को कायाªिÆ वत िकया है। वायु ÿदषूण से बचाव, जहरीले तरल के ąाव कì 

रोकथाम, Å विन ÿदषूण से बचाव, सतह के धंसने पर िनयंýण आिद के िलए िनयमŌ म¤ ÿावधान शािमल 

िकए गए ह§।  

एमसीडीआर, 2017 के िनयम 35 म¤ खिनकŌ Ĭारा अपनाई गई सतत खनन पĦितयŌ के आधार पर 

खनन पĘŌ कì Öटार रिेटंग का ÿावधान है। इसके अितåरĉ, एमसीडीआर, 2017 के िनयम 35 (4) के 

अनसुार, ÿÂ यके खनन पĘाधारक खनन कायª शłु करने कì तारीख से चार वषª कì अविध के भीतर 

कम से कम तीन-Ö टार रेिटंग ÿाĮ करेगा और उसके बाद उसे वषª-दर-वषª आधार पर बनाए रखेगा। 

िववरण - I 

सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

1.  आňं ÿदेश 
बालेपालयम टंगÖटन एडं एसोिसएटेड  

िमनरल Êलॉक 

सीएल  िहंदÖुतान िजंक िलिमटेड 

2.  अłणाचल ÿदशे िडपो वैनेिडयम एडं úेफाइट Êलॉक सीएल  वेदांता िलिमटेड 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

3.  
 

अłणाचल ÿदशे 
एडंोिलन-इशोिलन úेफाइट Êलॉक 

 

सीएल  

मÌैको माइिनंग ÿाइवेट 

िलिमटेड 

4.  

अłणाचल ÿदशे  

लोडोसो ईÖट आरईई एडं 

एसोिसएटेड िमनरल Êलॉक 

सीएल  

-- 

5.  
 

अłणाचल ÿदशे 
फॉप úेफाइट एडं वैनेिडयम Êलॉक 

 

सीएल  

ऑयल इंिडया िलिमटेड 

6.  
 

अłणाचल ÿदशे 
राधप ुúेफाइट एडं वैनेिडयम Êलॉक 

 

सीएल  

उड़ीसा मेटािल³स 

ÿाइवेट िलिमटेड 

7.  िबहार 
चुिटया-नौहĘा µलौकोनाइट Êलॉक सीएल  Łंगटा संस ÿाइवेट 

िलिमटेड 

8.  
िबहार जेनजाना िनकेल, øोिमयम एडं पीजीई 

Êलॉक 

सीएल  वेदांता िलिमटेड 

9.  
िबहार िपपराडीह-भवुाª  µलौकोनाइट Êलॉक सीएल  Łंगटा संस ÿाइवेट 

िलिमटेड 

10.  छ°ीसगढ भालकुोना µलौकोनाइट Êलॉक सीएल  -- 

11.  छ°ीसगढ िचकनीपानी टंगÖटन Êलॉक सीएल  -- 

12.  छ°ीसगढ कटघोरा िलिथयम एडं आरईई Êलॉक सीएल  मैकì साउथ माइिनंग 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

ÿाइवेट िलिमटेड 

13.  छ°ीसगढ केल¤डा µलौकोनाइट Êलॉक सीएल  -- 

14.  
छ°ीसगढ रायपरुा फॉÖफोराइट एडं लाइमÖ टोन 

Êलॉक 

सीएल  
-- 

15.  
छ°ीसगढ सेमहरडीह. फॉÖफोराइट एडं लाइमÖ टोन 

Êलॉक 

सीएल  
-- 

16.  गुजरात कंुडोल िनकल एडं øोिमयम Êलॉक सीएल  -- 

17.  
झारखंड मÖुकािनया-गड़åेरयाटोला-बरवरी पोटाश 

Êलॉक 

सीएल  
-- 

18.  
झारखंड पŌची úेफाइट Ê लॉक 

एमएल 
सतगŁु माइिनंग ÿाइवेट 

िलिमटेड 

19.  

कनाªटक डोÌबराहÐली फॉÖफेट 

और आरईई Êलॉक 

 

सीएल  

-- 

20.  

कनाªटक गोÐलारहĘी-मÐलनेहÐली िनकल, 

øोिमयम एडं पीजीई Êलॉक 

 

सीएल  वेदांता िलिमटेड 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

21.  

कनाªटक होलालकेर-ेडोड्डाघĘा िनकल 

एडं पीजीई Êलॉक 

 

सीएल  -- 

22.  

कनाªटक संयािसकोÈपा कोबाÐट, म§गनीज एडं 

आयरन Êलॉक 

 

सीएल  वेदांता िलिमटेड 

23.  
मÅय ÿदेश बहेरा-गोåरयारा úेफाइट एडं बेसमेटल  

Êलॉक 

सीएल  िवनिमर åरसोस¥ज ÿाइवेट 

िलिमटेड 

24.  
मÅय ÿदेश 

गोलीघाट úेफाइट एडं वैनेिडयम Êलॉक एमएल 
शांित जीडी इÖपात एडं 

पावर ÿाइवेट िलिमटेड 

25.  मÅय ÿदेश खĘाली छोटी úेफाइट Êलॉक सीएल  कोल इंिडया िलिमटेड 

26.  
महाराÕů कनकौली पीजीई, िनकल, øोिमयम 

एडं एसोिसएटेड िमनरल Êलॉक 

सीएल  -- 

27.  

महाराÕů वडाखोल-असोली िनकल, øोिमयम 

और एसोिसएटेड खिनज Êलॉक 

 

सीएल  असम िमनरल डेवलपम¤ट 

कॉरपोरेशन िलिमटेड 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

28.  
ओिडशा 

अखरकाटा úेफाइट Êलॉक 
सीएल  कुÆदन गोÐड माइÆस 

ÿाइवेट िलिमटेड 

29.  
ओिडशा 

बाबजा úेफाइट एडं म§गनीज Êलॉक 
 

एमएल अúसेन Öपंज ÿाइवेट 

िलिमटेड 

30.  
ओिडशा िबयारपÐली úेफाइट एडं म§गनीज 

Êलॉक 
 

एमएल अúसेन Öपंज ÿाइवेट 

िलिमटेड 

31.  
ओिडशा दिुधयासोल ईÖ ट िनकल एडं कॉपर 

Êलॉक 
 

एमएल -- 

32.  राजÖथान भŁसारी. पोटाश एडं हैलाइट Êलॉक सीएल  -- 

33.  
राजÖथान लखासर पोटाश एडं हैलाइट Êलॉक 

 

सीएल  

-- 

34.  

राजÖथान झंडावाली-सतीपरुा 

एमालगैमेटेड पोटाश एडं हैलाइट 

Êलॉक 

 

सीएल  

-- 

35.  
राजÖथान जोिकª यन-सतीपरुा-खुंजा 

एमालगैमेटेड पोटाश एडं हैलाइट 

सीएल  
-- 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

Êलॉक 

 

36.  
तिमलनाडु 

इलÈुपाकुडी úेफाइट Êलॉक 
सीएल  डालिमया भारत 

åरĀै³टरीज िलिमटेड 

37.  तिमलनाडु कुŁÆजाकुलम úेफाइट Êलॉक 
 

सीएल  -- 

38.  तिमलनाडु मÆनािदपĘी मÅय मोिलÊडेनम Êलॉक 
 

सीएल  -- 

39.  तिमलनाडु मŁडीपĘी (मÅय) मोिलÊडेनम Êलॉक 
 

एमएल -- 

40.  
तिमलनाडु नय³करपĘी टंगÖटन Êलॉक 

 

सीएल  िहंदÖुतान िजंक िलिमटेड 

41.  तिमलनाडु नोिचपĘी मोिलÊडेनम Êलॉक 
 

सीएल  -- 

42.  
तिमलनाडु वेलमपĘी उ°र ए एडं बी मोिलÊडेनम 

Êलॉक 
 

सीएल  -- 

43.  
तिमलनाडु वेÐला³कल मÅय (सेगम¤ट-ए) 

मोिलÊडेनम Êलॉक 
 

सीएल  -- 

44.  
उ°र ÿदशे 

बरवार फॉÖफोराइट Êलॉक 
सीएल  मÌैको माइिनंग ÿाइवेट 

िलिमटेड 
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सं.  राºय  Êलॉक का नाम  एमएल/सीएल अिधमािनत बोलीदाता 

का नाम 

45.  उ°र ÿदशे कुरछा µलौकोनाइट Êलॉक सीएल  शोभा िमनरÐस 

46.  
उ°र ÿदशे नवाटोला-लाबदं आरईई 

Êलॉक  

सीएल  -- 

47.  
उ°र ÿदशे पहाड़ीकलां-गोरा कलां फॉÖफोराइट 

Êलॉक 

सीएल  सागर Öटोन इंडÖůीज 

48.  
संघ राºय ±ेý: जÌमू 

और कÔमीर 

सलाल-हैÌना िलिथयम, 

टाइटेिनयम एडं बॉ³साइट 

(एÐयिुमनस लेटराइट) Êलॉक 

सीएल -- 

 

मÅय ÿदेश तथा मुबंई, कŌकण और संभाजी नगर (औरगंाबाद) सिहत  

महाराÕů म¤ लंिबत रले लाइन 

1445. ®ी ²ानĵेर पाटील: 

®ी रिवÆþ द°ाराम वायकर: 

®ी सिंदपनराव आसाराम भुमर:े 

³या रले मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) िवगत पांच वषŎ के दौरान महाराÕů और मÅय ÿदशे म¤ िकतनी नई रले लाइन¤ िबछाई गई ह§; 
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(ख) िकतनी रले लाइनŌ के आमान पåरवतªन, दोहरीकरण, िवīतुीकरण और िसगनल ÿणाली का 

कायª ÿारभं हो गया है; 

(ग) िवशेषकर संभाजी नगर (औरंगाबाद) िजल ेका तÂसंबधंी Êयौरा ³या है; 

(घ) मÅय ÿदशे तथा मुंबई, कŌकण और संभाजी नगर (औरगंाबाद) सिहत महाराÕů म¤ िकतनी रले 

लाइनŌ का कायª लंिबत है और इÆह¤ पूरा करने के िलए ³या समय-सीमा िनधाªåरत कì गई है; 

(ङ) तÂसंबंधी Êयौरा ³या है और उĉ लंिबत पåरयोजनाओ ं के पåरयोजना-वार कब तक पूरा 

 होने कì संभावना है; और 

(च) तÂसंबंधी Êयौरा ³या है? 

  

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (च): रले पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रले-वार िकया जाता है न िक 

राºय-वार ³यŌिक रेल पåरयोजनाए ंराºय कì सीमाओ ंके आर-पार फैली हो सकती ह§। रले पåरयोजनाओ ं

को लाभÿदता, यातायात अनुमानŌ, अंितम छोर संपकª ता, िमिसंग िलंक और वैकिÐपक मागŎ, 

संकुिलत/संतĮृ लाइनŌ के संवधªन, राºय सरकारŌ, केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन 

ÿितिनिधयŌ Ĭारा कì गई मांगŌ, रलेवे कì अपनी पåरचालिनक आवÔयकताओ,ं सामािजक-आिथªक 

महÂवŌ आिद के आधार पर शłु िकया जाता है, जो चालू पåरयोजनाओ ंके Ňोफारवडª और िनिधयŌ कì 

समú उपलÊधता पर िनभªर करता है। 

महाराÕů 
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महाराÕů राºय म¤ पूणªत:/अंशत: पड़ने वाली रले अवसंरचना पåरयोजनाए ंभारतीय रले के मÅय रेलवे, 

दि±ण मÅय रेलव,े पिĲम रलेवे,  दि±ण पूवª मÅय रलेवे जोनŌ म¤ आती ह§। लागत, Óयय और पåरÓयय 

सिहत रेल पåरयोजनाओ ंका जोन-वार Êयौरा भारतीय रले कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध 

है।  

01.04.2024 कì िÖथित के अनुसार, िपछले 5 वषŎ म¤ Öवीकृत पåरयोजनाओ ं और संभाजीनगर 

(औरंगाबाद) िजला सिहत महाराÕů राºय म¤ पूणªत:/अंशत: पड़ने वाली 81,580 करोड़ Łपए  लागत कì 

5,877 िक.मी. कुल लंबाई वाली 41 पåरयोजनाए ं(16 नई लाइन, 02 आमान पåरवतªन 23 दोहरीकरण) 

योजना और कायाªÆवयन के िविभÆन चरणŌ म¤ ह§, िजसम¤ से 1,926 िक.मी. लंबाई को कमीशन कर िदया 

गया है और माचª, 2024 तक 31,236 करोड़ Łपए का Óयय िकया गया है।  

इस कायª कì िÖथ ित का सारांश िनÌनानसुार है:- 

कोिट पåरयोजनाओ ं

कì सं́ या 

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì 

गई लंबाई 

(िक.मी.) 

माचª, 2024 तक 

िकया गया Óयय 

(करोड़ Łपये म¤) 

नई लाइन 16 2017 166 8,529 

आमान पåरवतªन 2 609 312 3,332 

दोहरीकरण/मÐटीůैिकंग 23 3251 1448 19,376 

कुल 41 5877 1926 31,236 

 



04.12.2024                                           349 
 

इसके अलावा,  महाराÕů म¤ महÂवपूणª उ¸च गित बलेुट गाड़ी पåरयोजना पर िनमाªण कायª ने गित पकड़ 

ली है। अब 100 ÿितशत भूिम अिधúहण पूरा हो चुका है। पलुŌ,  जल सेतओु ंआिद का कायª आरंभ कर 

िदया गया है। समþु के नीचे लगभग 21 िकलोमीटर लंबी सरुगं बनाने के िलए 3 टीबीएम के ऑडªर भी द े

िदए गए ह§। इसी बीच, टीबीएम के कायª के िलए आवÔयक सभी ÿारंिभक कायª जैसे शॉÉट का िनमाªण 

आिद भी शłु कर िदए गए ह§। 

पिĲमी समिपªत माल यातायात गिलयारा भी महाराÕů से होकर गजुरता है। पिĲमी समिपªत माल यातायात 

गिलयारŌ के लगभग 178 मागª िक.मी. महाराÕů म¤ िÖथत है,  जो पिĲमी समिपªत माल यातायात गिलयार े

कì कुल मागª लंबाई का लगभग 12% है। महाराÕů म¤ Æयू घोलवड से Æयू वैतरणा तक इस पåरयोजना का 

76 िक.मी. िहÖसा पहले ही कमीशन कर िदया गया है। पिĲमी समिपªत माल यातायात गिलयारा कì 

जेएनपीटी से संपकª ता होने से बंदरगाह से िदÐली एनसीआर तक कागō और कंटेनर यातायात को 

संभालने कì ±मता म¤ विृĦ करेगी।  

महाराÕů राºय म¤ पणूªत:/अंशत: पड़ने वाली िनÌनिलिखत ÿमखु पåरयोजनाए ंहाल ही म¤ Öवीकृत कì गई 

ह§:-  

øम सं. पåरयोजनाओ ंका नाम  लागत  

(करोड़ Łपये म¤) 

1. मनमाड़-इंदौर नई लाइन (309 िक.मी.) 16,321 

2. जालना-जलगांव नई लाइन (174 िक.मी.) 5,804 

3. औरंगाबाद- अंकाई दोहरीकरण (98 िक.मी.) 961 

4. परभणी – परली – बैजनाथ दोहरीकरण (65 िक.मी.) 770 

5. जलगांव – मनमाड़ चौथी लाइन (160 िक.मी.) 2,574 
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6. भसुावल – खंडवा तीसरी और चौथी लाइन (131 िक.मी.) 3,285 

 

महाराÕů राºय म¤ पूणªतः/अंशतः पड़ने वाली अवसंरचना पåरयोजनाओ ंऔर अÆय िनमाªण कायŎ के 

िलए औसत बजट आबंटन िनÌनानसुार है :-   

अविध पåरÓयय 

2009-14 1171 करोड़ Łपए/वषª 

2024-25 15,940 करोड़ Łपए (13 गनुा से अिधक) 

2009-14 और 2014-2024 के दौरान महाराÕů राºय म¤ पूणªत:/अंशतः पड़ने वाले खंडŌ (नई लाइन, 

आमान पåरवतªन और दोहरीकरण) कì कमीशिनंग का िववरण िनÌनानसुार हैः-  

अविध कमीशन िकए नए रलेपथ  नए रलेपथŌ कì औसत कमीशिनंग 

2009-

14 

292 िक.मी. 58.4 िक.मी./वषª 

2014-

24 

1830 िक.मी. 183 िक.मी./वषª (3 गनुा से अिधक) 

 

मुंबई और िनकटवतê ±ेýŌ म¤ संकुलन कम करने और यािýयŌ कì भावी मांगŌ को पूरा करने के िलए, 

8,087 करोड़ Łपए कì लागत पर मुंबई शहरी पåरवहन पåरयोजना (एमयूटीपी)-II, 10,947 करोड़ Łपए 
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कì लागत पर एमयूटीपी-III और 33,690 करोड़ Łपए कì लागत पर            एमयूटीपी-IIIए को Öवीकृत 

िकया गया है। मुंबई और िनकटवतê ±ेýŌ म¤ शłु कì गई पåरयोजनाओ ंकì सूची िनÌनानसुार है:- 

ø.सं. पåरयोजना का नाम लागत (₹ करोड़ 

म¤) 

1 सीएसएमटी-कुलाª पांचवé एवं छठी लाइन (एमयूटीपी-II) (17.5 िक.मी.) 891 

2 मुंबई स¤ůल-बोरीवली छठी लाइन (एमयूटीपी-II) (30 िकलोमीटर) 919 

3 गोरगेांव-बोरीवली से हाबªर लाइन का िवÖतार (एमयूटीपी-IIIए)  

(7 िकलोमीटर) 

826 

4 बोरीवली-िवरार पांचवé एवं छठी लाइन (एमयूटीपी-IIIए)  

(26 िक.मी.) 

2184 

5 िवरार-दहाण ुरोड कì तीसरी एवं चौथी लाइन (एमयूटीपी-III)  

(64 िक.मी.)  

3587 

6 पनवेल-करजत उपनगरीय गिलयारा (एमयूटीपी-III) (30 िकलोमीटर) 2782 

7 एरोली-कलवा (एलीवेटेड) उपनगरीय गिलयारा िलंक (एमयूटीपी-III)  

(4 िक.मी.) 

476 

8 कÐयाण-आसनगांव चौथी लाइन (एमयूटीपी-IIIए)  1759 
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(32 िक.मी.) 

9 कÐयाण-बदलापरु तीसरी और चौथी लाइन (एमयूटीपी-IIIए)  (14 

िक.मी.) 

1510 

10 कÐयाण-कसारा तीसरी लाइन (67 िक.मी.)  792 

11 नायगांव-जूचÆþा दोहरी कॉडª लाइन (6 िक.मी.) 176 

12 िनलाज-ेकोपर दोहरी कॉडª लाइन (5 िक.मी.) 338 

 

मÅयÿदेश 

मÅयÿदेश राºय म¤ पणूªत:/अंशत: पड़ने वाली रले अवसंरचना पåरयोजनाए ंभारतीय रले के उ°र मÅय 

रलेवे, पिĲम मÅय रलेव,े पूवª मÅय रेलवे, पिĲम रलेवे, मÅय रलेवे, दि±ण मÅय रेलवे, और दि±ण पूवª 

मÅय रेलवे जोनŌ म¤ आती ह§। लागत, Óयय और पåरÓयय सिहत रले पåरयोजनाओ ंका जोन-वार Êयौरा 

भारतीय रले कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध है।  

01.04.2024 कì िÖथित के अनुसार, िपछले 5 वषŎ म¤ Öवीकृत पåरयोजनाओ ंसिहत मÅय ÿदशे राºय 

म¤ पूणªत:/अंशत: पड़ने वाली 81,797 करोड़ Łपए लागत कì 5,345 िक.मी. कुल लंबाई वाली 28 

पåरयोजनाए ं(08 नई लाइन, 02 आमान पåरवतªन 18 दोहरीकरण) योजना और कायाªÆवयन के िविभÆन 

चरणŌ म¤ ह§, िजसम¤ से 1,952 िक.मी. लंबाई को कमीशन कर िदया गया है और माचª, 2024 तक 36,898 

करोड़ Łपए का Óयय िकया गया है।  

 कायª कì िÖथ ित का सारांश िनÌनानसुार है:- 
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योजना शीषª  पåरयोजना

ओ ं कì 

सं´या  

कुल लंबाई 

(िक.मी. म¤) 

कमीशन 

कì गई 

लंबाई  

(िक.मी.)  

माचª, 2024 तक 

िकया गया Óयय 

(करोड़ Łपये म¤) 

नई लाइन  08 1962 468 11,091 

आमान पåरवतªन 02 809 380 5,220 

दोहरीकरण/मÐटीůैिकंग 18 2574 1104 20,587 

कुल  28 5345 1952 36,898 

 

मÅय ÿदशे राºय म¤ पूणªत:/अंशत: पड़ने वाली िनÌनिलिखत ÿमखु पåरयोजनाए ंहाल म¤ Öवीकृत कì गई 

ह§:- 

øम सं. पåरयोजना का नाम लागत 

 (करोड़ Łपए म¤) 

1. मनमाड़-इंदौर नई लाइन  (309 िक.मी.)  16,321 

2. भसुावल-खंडवा तीसरी और चौथी लाइन (131 िक.मी.)  3,285 

 

मÅय ÿदशे राºय म¤ पूणªत:/अंशत: पड़ने वाली िनÌनिलिखत अवसंरचना पåरयोजनाओ ंके िलए औसत 

बजट आबंटन िनÌनानसुार ह§:- 
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अविध  पåरÓयय  

2009-14 632 करोड़/वषª 

2024-25 14,738 करोड़ Łपए (23 गुना से अिधक) 

 

वषª 2009-14 और 2014-24 के दौरान मÅय ÿदशे राºय म¤ पणूªत:/अंशत: पड़ने वाले खंडŌ (नई लाइन, 

आमान पåरवतªन और दोहरीकरण) कì कमीशिनंग का Êयौरा इस ÿकार है: 

 

अविध  कमीशन िकए गए नए रलेपथ   नए रलेपथŌ कì औसत कमीशिनंग  

2009-14 145 िक.मी. 29 िक.मी./वषª 

2014-24 2249 िक.मी. 224.9 िक.मी./वषª (लगभग 8 गनुा) 

 

महाराÕů और मÅय ÿदशे म¤ बड़ी लाइन नेटवकª  को 100 ÿितशत िवīतुीकृत कर िदया गया है।  

 

रले पåरयोजना का पूरा होना राºय सरकार Ĭारा तीĄ भूिम अिधúहण, वन िवभाग के पदािधकाåरयŌ Ĭारा 

वािनकì Öवीकृितयां, लागत म¤ भागीदारी वाली पåरयोजनाओ ंम¤ राºय सरकार Ĭारा लागत के भाग को 

जमा करना, पåरयोजनाओ ं कì ÿाथिमकता, अितलंघनकारी जनोपयोगी सेवाओ ं का Öथानांतरण, 

िविभÆन ÿािधकरणŌ से सांिविधक Ö वीकृितयां, ±ेý कì भूिव²ानी और Öथलाकृितक पåरिÖथित, 

पåरयोजना/पåरयोजनाओ ं Öथल म¤ कानून एवं ÓयवÖथा कì िÖथित, जलवाय ु पåरिÖथितयŌ आिद के 



04.12.2024                                           355 
 

कारण पåरयोजना िवशेष Öथल के िलए वषª म¤ कायª करने के महीनŌ कì सं́ या जैसे िविभÆन कारकŌ पर 

िनभªर करता है। 

SPACE DEBRIS MANAGEMENT 

1446.  SHRI BAIJAYANT PANDA:  

Will the PRIME MINISTER be pleased to state: 

(a) the details of the efforts the Government has made to address challenges 

related to space debris management, space traffic management and 

sustainable use of space? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 
STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 
OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 
STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) Recognising the growing importance of Space Situational Awareness (SSA) 

for space sustainability, ISRO System for Safe and sustainable Space 

Operations Management (IS4OM) has been established to focus all efforts 

related to spaceflight safety and debris mitigation and for dealing with the 

emerging challenges in operating in a congested space environment. 

Network for Space object TRacking and Analysis (NETRA) has been approved 

by GOI for SSA capacity building. 
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ISRO adheres to the internationally accepted space debris mitigation 

guidelines recommended by UN -COPOUS and Inter-Agency Space Debris 

Coordination Committee (IADC) to the maximum possible extent. 

For all Indian launch vehicles, Collision Avoidance Analysis (COLA) is 

performed to select collision threat-free lift-off time within the launch window. 

Continual assessments of any close approach risk to ISRO’s operational 

satellites are carried out and Collision Avoidance Manoeuvres (CAM) are 

performed as and when needed. In case the object posing close approach risk 

is another active satellite, the required coordination is carried out with the 

owner/operator so that only one of the satellites performs the CAM.  Continual 

efforts to improve the operational methodologies for close approach 

assessment are pursued to adapt to the challenges posed by the surging 

space traffic, apart from modelling on-orbit break-up events and prediction of 

atmospheric re-entries of space objects etc. 

ISRO contributes substantially to shaping the pertinent guidelines and 

recommendations for sustainable use of space as an active member of various 

international agencies dealing with safety and sustainability of outer space 

activities, such as IADC, IAA (International Academy of Astronautics, ISO 

(International Organization for Standardization),                                  IAF 

(International Astronautical Federation), UN Long Term Sustainability Working 

Group. 
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The Indian Space Policy places significant importance in space debris 

mitigation requirements and SSA capacity building. 

The recently unveiled Debris Free Space Mission (DFSM) initiative is also 

spearheaded by ISRO with an aim to achieve debris-free space missions by 

all Indian space actors, both governmental and non-governmental, by 2030. 

The initiative aligns with global efforts for space sustainability, positioning India 

as a nation prioritizing safety, security, and sustainability in outer space 

activities. 

 

भोपाल से लखनऊ और भोपाल से पटना के बीच वंदे-भारत रलेगाड़ी 

1447. ®ी आलोक शमाª:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³ या बजट म¤ कì गई घोषणा के अनसुार िविभÆन मागŎ पर नई वंद ेभारत रलेगािड़यां शłु कì 

जानी थé और यिद हां, तो घोषणा के अनसुार चालू िव°ीय वषª के दौरान अब तक िकतनी वंदे 

भारत रलेगािड़यां शłु कì गई ह§;  

(ख)  भोपाल से लखनऊ और भोपाल से पटना के बीच वंद-ेभारत रेलगाड़ी कब तक शुł िकए जाने 

कì संभावना है और इस संबंध म¤ नवीनतम Êयौरा ³ या है; और  
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(ग)  भोपाल के िनकट िनशातपुरा रलेव ेÖटेशन का कायª कब तक पूरा होने कì संभावना है, इसके 

िवÖतार से संबंिधत Êयौरा ³या है और उĉ Öटेशन को कब तक आरभं िकए जाने कì संभावना 

है? 

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी ( ®ी अिÔ वनी  

वैÕणव ): 

(क) और (ख) 28 नवंबर, 2024 कì िÖथित के अनुसार, भारतीय रेल म¤ 136 वंदे भारत रले सेवाए ंचल 

रही ह§, िजनम¤ चालू िव° वषª के दौरान शुł कì गई 34 वंद ेभारत सेवाए ंशािमल ह§। वतªमान म¤, भोपाल 

लखनऊ ±ेý से 28 जोड़ी मेल/ए³सÿेस सेवाओ ंऔर पटना ±ेý स े08 जोड़ी मले/ए³सÿेस सेवाओ ंके 

माÅयम से जड़ुा हòआ है। इसके अलावा, इन ±ेýŌ म¤ यािýयŌ कì अितåरĉ आवÔयकताओ ंको पूरा करने 

के िलए भोपाल और लखनऊ के बीच 04 जोड़ी िवशेष रलेगाड़ी सेवाए ंचलाई जा रही ह§, जबिक भोपाल 

और पटना ±ेý के बीच 06 जोड़ी िवशेष रलेगाड़ी सेवाए ंचलाई जा रही ह§। इसके अलावा, भारतीय रले 

पर वंद ेभारत गािड़यŌ सिहत नई गाड़ी सेवाए ंशुł करना और गािड़यŌ के ठहराव देने कì ÓयवÖथा करना 

पåरचालिनक Óयवहायªता, यातायात औिचÂय आिद के अÅयधीन सतत ÿिøयाए ंह§।  

(ग) भारतीय रेल पर ÖटेशनŌ का उÆनयन/आधुिनकìकरण एक सतत् और िनरतंर चलने वाली ÿिøया 

है और इस संबंध म¤ ये कायª पारÖपåरक ÿाथिमकता और िनिधयŌ कì उपलÊधता के अÅयधीन 

आवÔयकता के अनुसार िकए जाते ह§। बहरहाल, ÖटेशनŌ के उÆनयन/आधुिनकìकरण के िलए कायŎ को 

Öवीकृित देने और िनÕपािदत करते समय िनÌन कोिट के ÖटेशनŌ कì तलुना म¤ उ¸च कोिट के ÖटेशनŌ 

को ÿाथिमकता दी जाती है। 
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िनशातपरुा रेलवे Öटेशन पर िवकास कायŎ के िलए, िनिवदाए ंÿदान कì गई ह§ और Èलेटफॉमª कì सतह 

संबंधी कायŎ म¤ सधुार, ÈलेटफामŎ के िवÖतार, Èलेटफॉमª शेÐटर, पेयजल बूथ, एलईडी लाइट, छत के 

पंखे, सवारी िडÊबा गाइड¤स ÿणाली, कÌÈयूटरीकृत घोषणा ÿणाली आिद के कायª शłु िकए गए ह§। 

इसके अलावा, रेलवे ÖटेशनŌ का िवकास/पनुिवªकास/उÆनयन जिटल ÿकृित का होता है िजसम¤ यािýयŌ 

और रलेगािड़यŌ कì संर±ा शािमल होती है और इसके िलए दमकल िवभाग, धरोहर, पेड़Ō कì कटाई, 

िवमानप°न संबंधी Öवीकृित इÂयािद जैसी िविभÆन सांिविधक ÖवीकृितयŌ कì आवÔयकता होती है। 

इनकì ÿगित जनोपयोगी सेवाओ ंको Öथानांतåरत करना (िजनम¤ जल/सीवेज लाइन, ऑिÈटकल फाइबर 

केबल, गैस पाइप लाइन, पावर/िसगनल केबल इÂयािद शािमल ह§), अितलंघन, यािýयŌ के आवागमन 

को बािधत िकए िबना रेलगािड़यŌ का पåरचालन, उ¸च वोÐटेज िबजली लाइनŌ के िनकट सािÆनÅय म¤ 

िकए जाने वाले कायŎ के कारण गित ÿितबंध आिद जैसी āाउन फìÐड संबधंी चुनौितयŌ के कारण भी 

ÿभािवत होती है और ये कारक कायª के पूरा होने के समय को ÿभािवत करते ह§। अत: इस समय कोई 

समय-सीमा नहé बताई जा सकती ह।ै 

कोिवड-19 के दौरान िवशेष रलेगािड़यŌ के टैग 

1448. ®ी अमरा राम:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³ या सरकार का िवचार उन सभी याýी रलेगािड़यŌ को मेल और ए³सÿेस रलेगािड़यŌ के łप 

म¤ ®ेणीबĦ करने का है िजÆह¤ कोिवड-19 के दौरान िवशेष रेलगािड़यŌ के टैग िदए गए थ;े और  

(ख)  यिद हां, तो कब तक और यिद नहé, तो इसके ³या कारण ह§? 
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रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) और (ख) कोिवड-19 महामारी के फैलाव को रोकने के उĥेÔय से भारतीय रेल Ĭारा    23 माचª, 

2020 से सभी िनयिमत याýी रलेगािड़यŌ को बंद कर िदया था और केवल Öपेशल रलेगाड़ी सेवाए ंचलाई 

जा रही थé। इसी दौरान, भारतीय रले Ĭारा आईआईटी-बॉÌबे कì सहायता स ेसमय-सारणी को भी 

यिुĉकरण िकया गया। यिुĉकरण बनाने कì ÿिøया के पåरणामÖवłप, नवÌबर, 2021 से सभी 

मेल/ए³सÿेस गाड़ी सेवाओ ंको पåरवितªत समय साåरणी और िनयिमत गाड़ी सं́ या के साथ पåरचािलत 

िकया जा रहा है।  

AURANGABAD-BIHTA RAILWAY LINE 

1449.  SHRI RAJA RAM SINGH: 

  Will the Minister of RAILWAYS be pleased to state: 

(a)  the status of pending projects in Karakat and adjoining area in regard to 

demands of the people which have been raised with the Government from time 

to time; 

(b)   the status of construction of Aurangabad-Bihta railway line project along with 

the anticipated target date of completion of the same; 

(c)  the current construction status of Dalmianagar-Dihri Rail Factory which is a 

major demand of the people; and  

(d)  the status of Dehri railway bridge construction and by when it will be operational? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) and (b): Railway projects are surveyed/ sanctioned/executed Zonal Railway 

wise and not State-wise/Constituency-wise as the Railways’ projects may span 

across State/Constituency boundaries. Railway projects are sanctioned on the 

basis of remunerativeness, traffic projections, last mile connectivity, missing links 

and alternate routes, augmentation of congested/saturated lines, demands raised 

by State Governments, Central Ministries, Members of Parliament, other public 

representatives, Railway’s own operational requirement, socio-economic 

considerations etc. depending upon throwforward of ongoing projects and overall 

availability of funds. 

As on 01.04.2024, 55 projects (31 New Lines, 02 Gauge Conversions and 22 

Doubling), of total length of 5,064 Km, costing Rs. 79,356 crore falling fully/partly in 

the State of Bihar including those falling fully/partly in Karakat area are in 

planning/approval/construction stage, out of which, 1194 km length has been 

commissioned and an expenditure of Rs. 26,983 crore has been incurred upto 

March, 2024. The summary is as under:- 
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Category No. of 

projects 

Total 

Length  

 (in Km) 

Length 

Commissioned 

till March, 2024   

(in Km) 

Total Exp. 

upto March, 

2024 

(Rs. in Cr.) 

New Lines 31 2712 464 13629 

Gauge 

Conversion 

2 348 288 1520 

Doubling/Multi-

tracking 

22 2005 442 11834 

Total 55 5064 1194 26983 

 

Zone-wise/year-wise details of all Railway projects including cost, expenditure and 

outlay are made available in public domain on Indian Railway’s website.  

The details of outlay for infrastructure projects falling fully/partly in the State of Bihar 

is as under:- 

Period Outlay 

2009-14 Rs. 1132 Cr./year 

2024-25 Rs. 10,033 Cr. (Nearly 9 times) 
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The details of commissioning/ laying of new track falling fully/partly in the State of 

Bihar is as under:- 

Period New Track Commissioned Average Commissioning of 

new tracks 

2009-14 318 Km 63.6 Km 

2023-24 361 Km 361 Km (More than 5 times) 

 

A Final Location Survey for Bihta-Aurangabad (120 Km) New Line project has been 

sanctioned for preparation of Detailed Project Report (DPR). 

Meanwhile, Anugrah Narayan Road to Aurangabad (12.90 Km) New Line, a part of 

Bihta – Aurangabad New Line, has been sanctioned at a cost of Rs. 440.59 Crore 

recently. 

The completion of any Railway project depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest department, 

deposition of cost share by State Government in cost sharing projects, priority of 

projects, shifting of infringing  utilities,  statutory  clearances  from  various  

authorities, geological and topographical conditions of area, law and order situation 

in the area of project(s) site, number of working months  in  a year for particular 

project site due to climatic conditions etc. 
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(c): Creation/upgradation of Rolling stock manufacturing/maintenance 

infrastructure is a continuous process in Indian Railways and is based on 

operational, traffic requirements etc. 

(d): The said location is at Road over Bridge (ROB) No. 33 at Km 55/27-29 between 

Manpur-Pt. Deen Dayal Upadhya Jn. During periodical inspection of the ROB, the 

condition of the girder was not found satisfactory. Accordingly, a work of 

replacement of this girder has been sanctioned. 

 

DISTRESS OF PADDY FARMERS IN KERALA 

1450.  ADV. ADOOR PRAKASH: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether the Government is aware of the struggle of paddy farmers in Kerala 

due to crop procurement issues and delayed payments and if so, the details thereof; 

(b)  whether the Government has received any request/proposal from the State 

of Kerala to address paddy procurement issues and if so, the details thereof and 

the action taken thereon; 

(c)  the details of central assistance provided to Kerala for paddy procurement 

during the last three years and the current year; 

(d)  whether the Government will consider any special assistance to the State to 

support the distressed farmers; and 
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(e)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) to (e):  Kerala is a Decentralized Procurement (DCP) State wherein 

procurement operations are carried out by the State Government and its agencies. 

The responsibility of payment of Minimum Support Price (MSP) to the farmers rests 

with the State Government.  

Necessary directions have been issued by Government of India to the State 

Government of Kerala for payment of MSP to farmers preferably within 48 Hours 

from the issue of procurement receipt and not more than 7 days in any case. 

Being a deficit DCP state, the foodgrains procured by the State Govt. of 

Kerala are consumed within the State. The expenditure (including MSP and other 

incidental) incurred by the State Government on procurement and distribution of 

food grains to the beneficiaries of various Central Schemes is reimbursed by the 

Government of India. 

Government of India releases food subsidy as per the relevant clauses of 

Memorandum of Understanding (MoU) between Govt. of India and State Govt. of 

Kerala which provide for release of food subsidy on the basis of quarterly claims 

submitted by the State Govt. for distribution of food grains under Targeted Public 
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Distribution System (TPDS) and Other Welfare Schemes (OWS). The details of 

funds released to the State Government of Kerala towards food subsidy during last 

three years and current year are as under:  

Financial Year Amount released (Rs.in Crores) 

2021-22 1777.86 

2022-23 1544.89 

2023-24 1151.85 

2024-25 

(As on 31.10.2024) 
369.86 

 

DIGITALIZATION OF PDS 

1451.  SHRI MANI A: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the details of progress of digitalization efforts under the Public Distribution 

System across States including Dharmapuri district of Tamil Nadu; 

(b)  the details and the number of Fair Price Shops (FPS) that have been 

equipped with digital infrastructure for automated operations; 

(c)  the main objectives of digitalizing the PDS and whether the digitalization has 

impacted the efficiency and transparency of the distribution process; 
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(d)  if so, whether there have been any measurable reduction in pilferage and 

leakages of PDS resources since the introduction of digital systems; 

(e)  the current status of Aadhaar-based authentication and e-Point of Sale 

(ePOS) machines at FPSs for beneficiary verification; 

(f)  the challenges that have been encountered in implementing digital solutions 

under the PDS particularly in remote or rural areas; and 

(g)  whether the Government has taken steps to improve internet connectivity in 

rural regions to support uninterrupted digital PDS operations and if so, the details 

thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) and (b):  Under PDS reforms, ration cards/beneficiaries database have been 

completely digitized in all States/UTs. So far more than 5.41 lakh out of total 5.43 

lakh Fair Price Shops (FPSs) in the country (including the State of Tamil Nadu) 

have been automated by installing ePoS devices. 

Presently, 100% ration cards are seeded with Aadhaar number in the State 

of Tamil Nadu. All 34,805 Fair Price Shops (FPSs) in the Tamil Nadu have been 

automated by installing ePoS devices. 
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(c) and (d): The main objectives of digitalizing the PDS is to improve the efficiency 

and transparency of the distribution process and to address various challenges 

such as leakages and diversion of foodgrains. As an outcome of the use of 

technology in TPDS operations since 2013, i.e., digitization of ration 

cards/beneficiary databases, Aadhaar seeding, de-duplication process, 

identification of duplicates, ineligible records, deaths, permanent migration of 

beneficiaries, etc. all States/UTs have been able to weed-out approx. 5.87 crore 

ration cards between 2013 to 2024 (till date) in order to achieve rightful targeting.  

 

(e): 5.41 lakh Fair Price Shops (FPSs) have been automated by installing ePoS 

devices for the distribution of foodgrains with biometric/Aadhaar authentication of 

beneficiaries. 

(f) and (g):  To ensure the availability of internet/connectivity for ePoS devices at 

FPSs in remote locations / shadow/no network areas in some States, the 

Department of Telecommunications has been requested to resolve the 

internet/connectivity related issues. The beneficiaries are empowered to lift their 

entitled foodgrains from any FPS having operational ePoS device without facing 

any internet/connectivity related challenges. The ePoS devices have a functionality 

to work in offline mode with limited/ no internet connectivity. The ePOS devices 

have to come periodically to network area to sync the offline ePOS data with PDS 

online system. 
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ADDRESSING CARBON FOOTPRINT WITH INCREASED COAL 

PRODUCTION   

1452.  SHRI DAYANIDHI MARAN:   

Will the Minister of COAL be pleased to state:  

(a) the measures being taken to ensure that the increased coal production aligns 

with environmental sustainability goals;  

(b) the manner in which the Ministry addressing the carbon footprint associated with 

this rapid increase in coal production; 

(c) the steps taken/implemented to ensure worker safety and welfare in captive and 

commercial coal mines in view of the Ministry's goal of reaching a production target 

of more than 170 million tonnes from captive and commercial coal blocks;  

(d) the data on the economic impact of the thirty three per cent year-on-year growth 

in coal production;  

(e) the manner in which the increased production affect energy pricing for industries 

and households;  

(f) the regions which have benefitted the most from increased production and 

dispatch of coal; and  

(g) whether there any plans/proposals to reinvest the revenue generated into the 

development of coal-producing regions and if so, the details thereof?  
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THE MINISTER OF COAL; AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) :  

(a) and (b):  The Coal/Lignite PSUs are undertaking various environmentally 

sustainable measures which inter-alia include:  

 Greening Initiatives—Bio-Reclamation/Plantation: The Coal/Lignite 

PSUs have been constantly making efforts to minimize the footprints of coal 

mining through sustained reclamation and afforestation of areas in and 

around their operating mines. In FY 2023-24, about 2,782 Ha were brought 

under green cover, with 5.45 million saplings planted by Coal/Lignite PSUs. 

 Eco-parks: In FY 2023-24, Coal/Lignite PSUs developed 3 Eco-parks/Mine 

Tourism sites in various coalfields. This effort of the Ministry of Coal 

emphasizes the commitment to creating sustainable and engaging spaces 

for the local communities. 

 Efficient utilization of mine water: Mine water after the application of 

appropriate treatment methods is utilized for various purposes such as - 

community supply for domestic and irrigation purposes; industrial use for 

dust suppression, plantation, firefighting, machinery washing, sprinkling in 

UG workings, creation of recreational areas, fish farming, and groundwater 

recharge etc. Coal/Lignite PSUs have also entered into an MoU with 

respective State Governments for community water supply. In FY 2023-24, 



04.12.2024                                           371 
 

about 4,892 lakh kilo litres (LKL) of mine water was offered for community 

purposes (Domestic/ Drinking - 2389.5 LKL and Irrigation - 2502.82 LKL). 

 Gainful Utilization of Overburden: Extracting sand from Over Burden (OB) 

for construction and stowing material supports sustainable development by 

providing affordable sand and reducing the land required for OB dumps. As 

of March 2024, Coal/Lignite PSUs have commissioned 4 OB processing 

plants and 5 OB to M-Sand Plants. This initiative not only helps reduce 

environmental pollution, improve the riverine ecosystem, enhance water 

flow, and boost groundwater recharge but also provides a cheaper 

alternative for construction sand. 

 Energy Efficiency Measures: Coal/Lignite PSUs have been taking of 

various energy conservation and efficiency measures over the years. In FY 

2023-24, Initiatives such as the replacement of 1.37 lakh conventional lights 

with LED lights, installation of 2,165 energy-efficient air conditioners, 46,750 

super fans, deployment of 153 electric vehicles, and utilization of 531 efficient 

water heaters, 338 energy-efficient motors for pumps, 1430 auto timer in 

street lights among others, have resulted in remarkable savings. 

 Green Credit Programme: CIL and its subsidiaries are also participating in 

extensive plantation under Green Credit Program launched by MoEFandCC. 

CIL has already registered for restoration of more than 3200 Ha of degraded 

forest land. 
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 First Mile Connectivity (FMC) projects:  The Coal PSUs have taken steps 

to upgrade the mechanized coal transportation and loading system under 

'First Mile Connectivity' projects. Commissioning of FMC projects in coal 

mining areas reduces consumption of diesel significantly and therefore 

reduces carbon emissions. 

 Deployment of Blast free technology in coal mining: Coal companies are 

deploying modern equipment having environment friendly features, like 

Surface Miner, Continuous Miner in coal mining, which eliminates the drilling, 

blasting and crushing operations in coal and hence, in turn, obviates pollution 

caused due to these operations. Rippers are also being deployed for blast-

less removal of overburden in some mines. 

 Renewable Energy and clean coal initiatives: Coal PSUs have also 

started commissioning Renewable Energy power projects. Additionally, they 

are venturing into various clean coal technologies like coal bed methane 

(CBM), etc.  

 Scientific Closure of Mines: Mine Closure Plan is an integral part of the 

Mining Plan for scientific closure of coal mines.  

(c):   All coal mines are governed by the Mines Act, 1952 and Rules and regulations 

framed thereunder. Mines Act, 1952 is administered by DGMS by way of 

development of suitable legislation, rules, regulations, standard and guidelines, 
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inspections, investigation of accidents, awareness activities, formulating risk 

management plans.  

To ensure worker safety and welfare in captive and commercial coal mines, safety 

provisions are included in the Coal Block/Mine Development and Production 

Agreement for commercial mining executed between successful bidder and 

Nominated Authority. Safety to the employees/contractors shall be ensured by the 

successful bidders by following all the statutory provisions and by the regular 

monitoring by the Directorate General of Mines Safety (DGMS). As per Clause 11.4 

of Coal Block/Mine Development and Production Agreement signed between 

Government and Successful bidder, the Successful Bidder shall comply with all 

applicable Laws and Good Industry Practice for the protection of the general health, 

safety, welfare, social security and minimum wages of employees engaged at the 

Coal Mine, including employees of any contractor or sub-contractor and of all other 

persons having legal access to the area covered by this Agreement.  

(d):   Coal mining is a major source of economic growth of the coal producing States 

in the Country. State Governments are entitled to receive 14% of Royalty on sale 

price of coal and DMF@30% of royalty, from the coal produced by the coal 

companies and also the private sector. Also, a contribution of @2% of royalty 

amount is made to National Mineral Exploration Trust (NMET), which is utilized for 

further exploration activities. In case of captive/commercial mines, State 

Governments are also entitled to receive the revenue share offered by the auction 
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holder in transparent bidding process. The Government also receives revenue from 

applicable tax, cess, etc. The growth in coal production leads to increase in revenue 

to the Governments, which is utilized for the benefit of the citizens. It also leads to 

increased employment, land compensation, increased investment in allied 

infrastructure like railways, roads and several other economic benefits. Specific 

data on the impact of year on year growth in coal production is not maintained.  

(e):  Increased coal production makes the domestic coal available at a lower price 

in the market for consumption. This will reduce the cost of energy generation.   

(f):  The State-wise payment of Royalty and District Mineral Foundation (DMF) 

during the financial year 2023-24 on production and dispatch of coal/lignite are as 

follows:  

(₹ in Crore) 

State 2023-24 

Amount of Royalty 

Paid  

Amount of DMF Paid  

Assam 16.84 5.05 

Chhattisgarh 3495.38 918.57 

Jharkhand 5390.17 1629.01 

Maharashtra 3299.53 906.33 

Madhya Pradesh 2321.05 667.72 

Odisha 3881.79 1010.79 
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Source: Coal Directory  

  

(g):  The Government has implemented contribution to District Mineral Foundation 

(DMF) since year 2015 for the development, rehabilitation and upliftment of the 

districts affected by coal mining activities. This fund is earmarked for specific district 

where States spend them in many developmental works concerning the coal 

producing districts. Additionally, coal companies are contributing for the 

development of the coal mining areas under Corporate Social Responsibility 

(CSR).  

 

BHARAT SMALL REACTORS (BSR) 

1453. SHRIMATI D K ARUNA: 

SHRI EATALA RAJENDER: 

SHRI SURESH KUMAR SHETKAR: 

Telangana 2904.23 702.00 

Uttar Pradesh 606.12 180.34 

West Bengal 18.36 5.23 

Gujarat 134.06 40.07 

Tamil Nadu 343.86 103.15 

Rajasthan 148.29 39.30 
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Will the PRIME MINISTER be pleased to state:- 

(a)   whether the Government is working out on the expansion of India’s nuclear 

energy sector, partnerships with the private sector for research and developing 

Bharat Small Reactors (BSR), Bharat Small Modular Reactors (BSMR) as well as 

newer nuclear energy technologies and if so, the details thereof;  

(b)  whether the Government is aiming at India’s ambitious pursuit of the 

decarbonisation of energy generation and achieving 500 Gigawatts of non-fossil 

fuel-based energy generation in India by 2030, as pledged at the COP26 Summit 

in Glasgow, in 2021 and if so, the details thereof; 

(c)   whether there is renewed interest in visiting the existing framework governing 

the Indian nuclear energy sector and not in conflict with the applicable laws 

partnering with private participants to attract nearly $26 billion of investments into 

the sector; and 

(d)    if so, the details thereof and the progress made particularly in Maharashtra 

and Andhra Pradesh, Telangana along with the details of investments made in 

these projects till now?  

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
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GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a) India is pursuing three stage nuclear power programme to optimally utilise its 

limited uranium resources and exploit its vast thorium reserves by nearly closed 

fuel cycle. The first stage involves use of natural uranium in pressurised heavy 

water reactor (PHWR), the fissile material recovered from spent fuel of first stage 

is used as fuel in fast breeder reactors (FBRs) in the second stage.  The FBRs are 

also designed for breeding fissile uranium-233 from fertile thorium-232 used as 

blanket in second stage of nuclear power programme. Thorium utilisation is 

envisaged using uranium-233 and thorium-232 in the third stage of nuclear power 

programme for long term energy security in a sustainable manner. 

The standard 220 MW Pressurised Heavy Water Reactor (PHWR), which has a 

proven safety and performance record, is being upgraded to reduce the land 

requirement and make it deployable close to the industries for use as a captive 

power plant. These reactors, termed as Bharat Small Reactors (BSR) are planned 

to address the decarbonisation needs of industries like steel, aluminium, metals 

etc. Setting up of 220 MW Bharat Small Reactors (BSRs) is envisaged within the 

existing legal framework, broadly envisaging provision of land, cooling water and 

capital by the private entity, with the design, quality assurance and operation and 
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maintenance by Nuclear Power Corporation of India Limited (NPCIL), based on 

agreed business models. 

BARC is developing Small Modular Reactor for repurposing of retiring coal based 

power plants and catering to power requirements at remote locations in the country. 

Apart from the above reactors, DAE has planned to launch new nuclear reactors 

including high temperature gas cooled reactor for co-generation of hydrogen and 

molten salt reactor aimed at utilization of the abundantly available thorium in the 

country. 

(b) “Hon’ble Prime Minister in his statement at COP26 Summit held in Glasgow has 

stated that India will reach its non-fossil energy capacity to 500 GW by 2030 and 

India will meet 50 percent of its energy requirements from Renewable Energy by 

2030”. With the progressive deployment of clean technologies like nuclear power 

and renewable it is envisaged to achieve the objective of a net zero carbon 

economy by 2070. 

(c) and (d) No such investment information is available in Department.  

 

BUYING OF RICE BY STATES DIRECTLY FROM FCI 

1454.  SHRI V K SREEKANDAN: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 
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(a)  whether the Government has allowed the State Governments to buy rice 

directly from the Food Corporation of India (FCI) under the Open Market Sale 

Scheme (Domestic) without participating in e-auction; 

(b)  if so, whether this decision was taken to reduce the huge surplus stocks 

ahead of the procurement after kharif season and if so, the details thereof; 

(c)  whether State can buy more rice over the stipulated 5 kg of free grain per 

individual under the Pradhan Mantri Garib Kalyan Anna Yojana at Rs. 2,800 per 

quintal instead of the earlier price and if so, the details thereof; 

(d)  whether it is also true that when the State Governments demanded more rice 

in the same fashion earlier, the same was not allowed; and 

(e)  if so, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) to (c):  Yes, Sir.  As per the extant Open Market Sale Scheme (Domestic) 

[OMSS(D)] for year 2024-25, sale of rice to Governments of non-surplus States 

which require additional rice to meet their requirement, is allowed without 

participating in e-auction.   

The objective of OMSS (D) is to increase the availability of foodgrains in the market 

and to control the inflationary trend through sale of foodgrains in excess of 
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requirements of Targeted Public Distribution System (TPDS), Other Welfare 

Schemes (OWS) and buffer stocks.   

(d) to (e):  Keeping in view the need to maintain sufficient stocks for necessary 

market intervention to control prices of rice, sale of rice to State Governments under 

OMSS(D) 2023-24 was discontinued with effect from 13.06.2023.  However, sale 

of rice continued to North-eastern states, hill states, states facing law and order 

situations and natural calamities.   

 

REGULATION OF CONTENT ON DIGITAL MEDIA PLATFORMS 

1455. CAPTAIN BRIJESH CHOWTA:  

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

(a) the steps being taken to regulate content on digital media platforms while 

ensuring freedom of expression; 

(b) the measures implemented to curb fake news, misinformation and hate speech 

on these platforms; 

(c) whether the Government has taken cognizance of the accessibility of 

inappropriate or underage content on digital platforms and its impact on the mental 

health and behavior of youth; 
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(d) if so, the details of any guidelines, safeguards or penalties being planned to 

address such content effectively; and 

(e) the initiatives being undertaken to promote and support indigenous content 

creators and platforms to enhance local cultural representation in the digital space? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e):- The Government has notified Information Technology (Intermediary 

Guidelines and Digital Media Ethics Code) Rules, 2021 (IT Rules, 2021) on 25th 

February, 2021 under Information Technology Act, 2000.  

Part-III of these Rules provide for Code of Ethics for publishers of news and current 

affairs on digital media and publishers of online curated content (OTT platforms). 

The Code of Ethics for digital news publishers requires such publishers to adhere 

to the ‘Norms of Journalistic Conduct’ of the Press Council of India, The Programme 

Code under the Cable Television (Network Regulation Act, 1995). Similarly, Code 

of Ethics for OTT platforms requires them not to transmit any content which is 

prohibited by law for the time being in force and to undertake age based 

classification of content into 5 categories, based on general guidelines provided in 
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the Schedule to the Rules. The Code also provides that the OTT Platform will put 

in place adequate safeguard for restricting age inappropriate content for children. 

So far as the content  on  intermediary platforms  like YouTube, Facebook, etc. is 

concerned, Part-II of IT Rules, 2021  cast obligation on such platforms to make 

reasonable efforts by itself  and   to cause the user of their  computer resource to 

not  host, display, upload, modify, publish, transmit, etc.  knowingly and intentionally 

any information which is obscene, pornographic, paedophilic, invasive of another’s 

privacy, including bodily privacy, insulting or harassing on the basis of gender, 

racially or ethnically objectionable, or that is harmful to child and any information 

which is patently false and untrue, and is written and published in any form with the 

intent to mislead or harass a person, entity or agency for financial gain or to cause 

any injury to any person. 

STATUS OF ELECTRIFICATION AND EXPANSION OF TRACKS 

1456. SHRI DUSHYANT SINGH: 

 SHRI C N ANNADURAI: 

 SHRI SELVAM G: 

 SHRI NAVASKANI K: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the status of railway line electrification projects currently underway in the 

country; 
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(b) the length of railway lines have been electrified in Tamil Nadu and Jhalawar-

Baran, Rajasthan during the last five years and the details of the remaining works; 

(c) the targets set for the completion of said line electrification across the country; 

(d) whether there  is anticipated reduction in travel times and operational costs as 

a result of the said rail lines, if so, the details thereof; 

(e) whether the Government has plan to monitor the environmental impact of 

electrification project, especially about reducing carbon emissions, dependence on 

fossil fuels and contributing to India’s climate action commitments, if so, the details 

thereof;  

(f) whether high-demand railway corridors have been prioritized for electrification, 

if so, the details thereof; 

(g) the mechanisms are in place for monitoring the progress of electrification 

projects across the country; and 

(h) any specific technological innovations or collaborations with global partners 

being purposed to optimize the electrification process and minimize its ecological 

footprint in India, if so, the details thereof, if not, the reasons therefor? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (h) Indian Railways (IR) has taken up electrification of Broad Gauge (BG) Railway 

lines in a Mission mode. Electrification done during 2014-24 and prior to 2014 is as under: 

Period Electrification done (RKM) 

Prior to 2014 21,801 RKM 

2014-24 44,199 RKM (including 30,512 RKM during 2019-24) 

 

During 2014-2024; 2,152 Route km (RKM) and 4,993 RKM have been electrified, in the 

states of Tamil Nadu and Rajasthan respectively which includes 1,417 Route RKM and 

4,070 RKM electrified during 2019-24. 

At present, 97% of the total BG network of the Indian Railways has been electrified. 

Jhalawar-Baran (via Kota) railway line has already been electrified. 

The completion of Electrification project(s) depends on various factors like forest clearances, 

right of way for the incoming transmission lines and its commissioning, shifting of infringing 

utilities, statutory clearances from various authorities, geological and topographical 

conditions of area, law and order situation in the area of project(s) site, number of working 

months in a year for particular project site due to climatic conditions etc. All these factors 

affect the completion time of the project(s). 

Railway is a more environment friendly and energy efficient mode of transportation with 

substantially lower CO2 emissions. Further, to lower dependence on the fossil fuels and to 
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reduce oil imports, 366 Mega Watt (MW) of Solar Plants (both Rooftops and land) and about 

103 MW of Wind Power Plants have been commissioned over Indian Railways. 

 

FCI WAREHOUSES 

1457.  SHRI KOTA SRINIVASA POOJARY: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the details of warehouses of the Food Corporation of India (FCI) which are 

currently operating in Karnataka, district-wise; 

(b)  whether any proposal has been received or lying pending with the 

Government for construction of new warehouses in Karnataka; and 

(c)  if so, the details thereof and the time limit prescribed for construction of the 

same? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  As on 01.11.2024, 57 godowns (Owned-21 and Hired-36) with storage 

capacity of 9.82 LMT (Owned - 4.61 LMT and Hired-5.21 LMT) of Food Corporation 

of India (FCI) are currently operating in Karnataka. 
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The revenue district wise FCI Owned and Hired storage capacity is enclosed 

in Statement. 

(b) and (c): Requirement of Storage capacity in FCI depends upon the level of 

procurement, requirement of buffer norms and Public Distribution System (PDS) 

operations for food grains (Rice and Wheat). FCI continuously assesses and 

monitors the storage capacity and based on the requirement and storage gap 

assessment, storage capacities are created/hired through following schemes at a 

Pan India level including Karnataka:- 

1. Construction of Silos under Public Private Partnership(PPP) mode 

2. Private Entrepreneurs Guarantee (PEG) Scheme 

3. Central Sector Scheme “Storage and Godowns” 

4. Hiring of godown from Central Warehousing Corporation (CWC)/ State 

Warehousing Corporations (SWCs)/State Agencies  

5. Private Warehousing Scheme (PWS) 

6. Creation of godowns under Asset Monetization 

STATEMENT 

 

The revenue district wise FCI Owned and Hired storage capacity in Karnataka as 

on 01.11.2024 
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SI. 

No 
Agency 

Name of 

revenue district  
Name of the Depot 

Owned 

/Hired 

Capacity of 

the 

godown 

(MT) 

1 

FCI (21) 

Bellari FSD BALLARI  Owned    31300 

2 Beagavi  FSD BELAGAVI  Owned    24,000 

3 Shivmoga  FSD BHADRAWATI  Owned    7450 

4 Dharward  FSD BOMMAPUR  Owned    36,000 

5 Bengaluru BSC WHITEFIELD Owned    106,488 

6 Kolar 
FSD K.G.F KOLAR GOLD 

FIELD 
Owned    6,560 

7 Mysore FSD K.R. NAGAR Owned    12,576 

8 Bengaluru FSD K.R.PURAM Owned    55,510 

9 Kodagu FSD KUSHALNAGAR Owned    3,132 

10 Mandya FSD MADDUR Owned    11,716 

11 Mysore FSD MYSURU Owned    15,763 

12 Mysore FSD NANJANGUD Owned    10,020 

13 Tumakuru FSD TUMAKURU Owned    24,408 

14 Shimoga 
FSD GODIKOPPA 

SHIMOGA  
Owned    15800 

15 Hassan FSD HASSAN  Owned    12500 
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16 Dharward  FSD HUBBALLI   (UNKAL)  Owned    13,000 

17 Koppal FSD KOPPAL Owned    12520 

18 Raichur FSD RAICHUR Owned    18792 

19 Shimoga FSD THAVAREKOPPA  Owned    18800 

20 
Dakshin 

Kannada 
FSD UDUPI  Owned    12310 

21 Vijayapura FSD VIJAYAPURA  Owned    12,000 

   Owned  Total Capacity   460,645 

23 

CWC 

(7) 

Bidar CWC BIDAR Hired 10955 

24 Davangere CWC DAVANAGERE Hired 12222 

25 Gadag CWC GADAG UNIT II  Hired 31,425 

26 Kalaburgi CWC GULBARGA U II  Hired 63046 

27 
Dakshin 

Kannada 
CWC MANNAGUDDA  Hired 3010 

28 
Dakshin 

Kannada 
CWC PANAMBUR Hired 6248 

29 Tumakuru CWC TUMAKURU Hired 19,785 

  CWC Depot Total   146,691 

30 SWC 

(20) 

Bagalkot SWC BAGALKOT Hired 12,232 

31 Bagalkot SWC BAGALKOT UNIT II Hired 32,780 
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32 Chamarajanagar 
SWC CHAMARAJANAGAR 

U II 
Hired 17,976 

33 Belgavi SWC BELAGAVI Hired 8,250 

34 Bidar SWC BIDAR Hired 31171 

35 Davangere SWC DAVANAGERE Hired 10504 

36 Davangere SWC HARIHAR  Hired 9604 

37 Kolar SWC KUPPANAHALLI Hired 11,680 

38 Shimoga SWC MACHENAHALLI Hired 8173 

39 Mandya SWC MADDUR Hired 5,852 

40 Mandya SWC MANDYA U I Hired 4,928 

41 
Dakshin 

Kannada 
SWC MANGALORE  Hired 3000 

42 Mysore SWC MYSORE U II  Hired 3,000 

43 Mysore SWC MYSORE U III Hired 5,000 

44 Tumakuru SWC TUMKUR U II Hired 6,268 

45 Vijayapura SWC VIJAYAPURA III Hired 24,000 

46 Chikkamagalur 
SWC CHIKKAMAGALUR 

(AUB) 
Hired 4600 

47 Haveri SWC RANEBENUR  (AUB) Hired 26,500 

48 Chitradurga 
SWC CHITRADURGA  

(AUB) 
Hired 19600 
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49 Hassan SWC HASSAN   (AUB) Hired 5000 

  SWC Depot Total   250,118 

50 
PEG (2) 

Uttara Kannada PEG KARWAR  Hired 11670 

51 Belgavi PEG BELAGAVI  Hired 25,000 

  PEG Depot Total   36,670 

52 
SILO 

(1) 
Kolar SILO MALUR Hired 25,000 

53 

PWS 

(6) 

Koppal PEG KOPPAL Hired 20000 

54 Yadgir PEG YADGIR  Hired 15000 

55 Kalaburgi FTC GULBARGA (PWS) Hired 6300 

56 Koppal PWS KOPPAL Hired 5000 

57 Yadgir PWS YADGIR Hired 5000 

58 Belgavi PWS CHIKKODI Hired 11,928 

  PEG Depot Total   63,228 

     Hired  total Capacity 521,707 

Total capacity   982,352 

 

रलेगािड़यŌ म¤ मिहला यािýयŌ कì सुर±ा 

1458. ®ी बृजÆेþ िसहं ओला:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  
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(क)  सरकार Ĭारा रलेगाड़ी से याýा करने वाली मिहलाओ ंकì सरु±ा के िलए िकए गए/िकए जा रहे 

उपायŌ का Êयौरा ³या है;  

(ख)  सरकार Ĭारा िकतनी रलेगािड़यŌ म¤ सरु±ा कì ŀिĶ से िडÊबŌ म¤ कैमरे लगाए गए ह§/अभी भी 

लगाए जाने ह§; और  

(ग)  यिद हां, तो उĉ ÿणाली को िडÊबŌ म¤ कब तक लगाए जाने कì संभावना है और तÂसंबंधी Êयौरा 

³या है? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क): 'पुिलस’ और ‘सावªजिनक ÓयवÖथा' भारत के संिवधान कì सातवé अनसूुची के अंतगªत राºय 

सरकार के िवषय ह§ और इसिलए राºय सरकार¤ अपनी कानून ÿवतªन एज¤िसयŌ अथाªत राजकìय 

रले पुिलस/िजला पिुलस के माÅयम से रलेŌ म¤ अपराध कì रोकथाम, पता लगान,े पंजीकरण करने 

और उनका अÆवेषण करने तथा कानून एवं ÓयवÖथा को बनाए रखने के िलए उ°रदायी ह§। रले 

सरु±ा बल रले संपि°, याýी ±ेý और यािýयŌ और इससे संबĦ मामलŌ के िलए बेहतर र±ा और 

सरु±ा सलुभ कराने के िलए राजकìय रले पिुलस/िजला पिुलस के ÿयासŌ कì पूितª करता है। 

रलेगािड़यŌ म¤ और ÖटेशनŌ पर मिहला यािýयŌ कì सरु±ा एवं संर±ा के िलए राजकìय रले पिुलस के 

समÆवय से रलेŌ Ĭारा िनÌनिलिखत कदम उठाए जा रहे ह§: 

1. भīे और िचिĹत मागŎ/रलेखंडŌ पर, िविभÆन राºयŌ कì राजकìय रेल पिुलस Ĭारा ÿितिदन 

मागªर±ण कì जा रही रलेगािड़यŌ के अलावा रले सरु±ा बल Ĭारा रलेगािड़यŌ का मागªर±ण िकया 

जा रहा है। 
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2. 'मेरी सहेली' पहल के अंतगªत, लंबी दूरी कì रलेगािड़यŌ म¤ अकेले याýा करने वाली मिहला याýी 

कì पूरी याýा के दौरान अथाªत ÿारिंभक Öटेशन से गंतÓय Öटेशन तक सरु±ा पर अÂयिधक Å यान 

िदया गया है। 

3. यािýयŌ कì बढ़ी हòई सरु±ा के िलए कई सवारी िडÊबŌ म¤ और रलेव े ÖटेशनŌ पर उपलÊध 

सीसीटीवी कैमरŌ Ĭारा िनगरानी कì जाती है। 

4. तÂकाल सहायता के िलए याýी सीधे रले मदद पोटªल पर या हेÐपलाइन नंबर 139 [जो इमरज¤सी 

åरÖपांस सपोटª िसÖटम (ईआरएसएस) नंबर 112 के साथ एकìकृत है] के माÅयम स ेिशकायत 

कर सकते ह§। 

5. रलेवे ट्िवटर एवं फेसबकु आिद जैसे िविभÆन सोशल मीिडया ÈलेटफॉमŎ Ĭारा यािýयŌ के साथ 

िनयिमत संपकª  म¤ रहती है तािक यािýयŌ कì सरु±ा का संवधªन िकया जा सके और उनकì सरु±ा 

संबंधी िचंताओ ंका िनवारण िकया जा सके। 

6. यािýयŌ को चोरी, झपटमारी, जहरखुरानी आिद के िखलाफ सावधानी बरतने के िलए जन 

उĤोषणा ÿणाली Ĭारा बार-बार घोषणाए ंकì जाती ह§। 

7. ±ेýीय रलेŌ को यथासंभव सीमा तक, रलेगाड़ी मागªर±ी दलŌ म¤ पŁुष और मिहला रले सरु±ा 

बल/रले सुर±ा िवशेष बल किमªयŌ कì उपयĉु संयĉु सं´या तैनात करने के अनुदशे िदए गए ह§। 

8.  मिहलाओ ंके िलए आरि±त कंपाटªम¤ट म¤ पŁुष यािýयŌ के ÿवेश के िवŁĦ अिभयान चलाया 

जाता है और उÐलंघनकताªओ ंके िवŁĦ कानूनी कारªवाई कì जाती है। 

9. रलेŌ कì सरु±ा ÓयवÖथा कì िनयिमत िनगरानी एवं समी±ा करने के िलए राºयŌ/क¤ þशािसत 

ÿदेशŌ के संबंिधत पिुलस महािनदेशक/आयĉु कì अÅय±ता म¤ सभी राºयŌ/क¤ þशािसत ÿदेशŌ 

के िलए रलेवे कì राºय Öतरीय सरु±ा सिमित का गठन िकया गया है। 
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(ख) और  (ग): सभी सवारी िडÊबŌ म¤ चरणबĦ पĦित से सीसीटीवी कैमर¤ उपलÊध करवाए जा रहे ह§। 

अब तक, 9572 सवारी िडÊबŌ म¤ सीसीटीवी कैमर¤ िफट िकए गए ह§।  

 

FREIGHT MAINTENANCE FACILITIES AT BARWADIH 

              1459. SHRI DULU MAHATO:                

           Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government has approved the proposal for the improvement of 

freight maintenance facilities at Barwadih depot, and if so, the details thereof; 

(b) the current status and the estimated cost of the improvement project for freight 

maintenance facilities at Barwadih depot; 

(c) the improvements planned for the freight maintenance facilities at said depot; 

(d) whether these improvements will enhance the operational efficiency and 

capacity for freight handling at said depot, if so, the details thereof; 

(e) whether any additional infrastructure or equipment is planned as part of the 

improvement project, and if so, the details thereof; and 

(f) if not, the reasons for not initiating the project? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (f) To improve safety in train operations,  improve operational efficiency, 

reduce wagon turnaround time etc., Indian Railways have taken up several steps 

including upgradation/augmentation/improvement of its freight maintenance 

facilities. During the last five years, works costing above Rs. 7000 Crores have 

been taken up for this initiative. The work for improvement of freight maintenance 

facilities, Barwadih has been sanctioned at a cost of Rs. 29.48 Crores. 

Some key features of the project are as under:- 

         I.  Extension of shed, additional service building, Overhauling sections  etc. 

      II. Electrical facilities in the extended shed and improvement in lighting and 

power supply. 

 

III. Provision of modern machines. 

 

ENCOURAGING INNOVATIONS FOR CHIPS 

1460.  SHRI S JAGATHRATCHAKAN: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) whether the Government concurs with the view that the country needs to 

encourage innovations that cater to the ever-increasing demands for faster, 

cheaper and more powerful chips which includes providing greater funding to 
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startups and private research institutions much like the way US offers grants for 

projects that can create tremendous value for society; and 

(b) if so, the steps taken/being taken by the Government in this regard and if not, 

the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) and (b):  Government is focused on its objective of building the overall 

semiconductor design and manufacturing ecosystem with an emphasis on fostering 

research and innovation within the country. To achieve this, several initiatives are 

taken, including the establishment of R & D (Research and Development) and 

manufacturing infrastructure, capacity-building initiatives, and skill development 

programs to address workforce gaps. The government also supports R & D 

initiatives for advancing technology and provides incentives to startups and private 

research institutions, encouraging them to create innovative solutions, in areas like 

semiconductor chip design, to address societal requirements. Some of these 

initiatives of Government of India include, but are not limited to the following: 

(i) Generating industry-ready manpower in chip design: Chips to Start-up 

(C2S) Programme is an umbrella capacity building programme initiated by 

Ministry of Electronics and Information Technology (MeitY) with an outlay of Rs. 
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250 Crore for 5 years in the year 2022 at 113 academic organizations (including 

100 academic institutions/ R & D organizations and 13 startups/ MSMEs) 

spread across the country.  

The C2S Programme aims to generate 85,000 number of industry-ready 

manpower at B.Tech, M.Tech, and PhD levels specialized in semiconductor 

chip design, VLSI (Very Large-Scale Integration) and embedded system design 

areas and create vibrant fabless chip design ecosystem in the country.  

 

     The C2S Programme takes a comprehensive approach by offering students 

complete hands-on experience in chip design, fabrication, and testing. This is 

achieved through regular training sessions, conducted in collaboration with industry 

partners, and by providing mentorship and access to chip design, fabrication and 

testing resources to students including state-of-the-art EDA (Electronic Design 

Automation) tools, access to semiconductor foundries for fabricating their chips etc. 

These opportunities include implementing the R & D (Research and Development) 

projects under C2S Programme for development of working prototypes of ASICs 

(Application-Specific Integrated Circuits), Systems/ SoCs (System-on-Chips), and 

IP (Intellectual Property) Core designs. 

(ii) Supporting semiconductor research and innovation ecosystem: MeitY 

supports R & D projects for design and development of semiconductor chips 

tailored for strategic and societal needs at academic institutions, research 
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organizations, and startup companies. Some of these initiatives includes but 

not limited to the following- design, development, and fabrication of a range of 

32-bit/64-bit multi-core microprocessors, chipsets for NavIC (Navigation with 

Indian Constellation) receivers, and Digital Programmable Hearing Aids 

(DPHA) using indigenous processors, Photonics/ Quantum Chips, among other 

applications. These initiatives have also resulted in generating start-ups in chip 

design area.  

(iii) Catalysing semiconductor design and manufacturing industry: 

Government of India has approved the ‘Modified Programme for 

Semiconductors and Display Fab Ecosystem’ with an outlay of ₹76,000 crore 

in order to catalyse the semiconductor and display ecosystem in the country. 

The Design Linked Incentive (DLI) Scheme has been approved as part of it with 

an outlay of Rs. 1000 Crore to offset the disabilities in the domestic 

semiconductor chip design industry as well as move up in value-chain and 

strengthen the semiconductor chip design ecosystem in the country.  

The DLI Scheme offers financial incentives and design infrastructure support to 

domestic companies, start-ups and MSMEs across various stages of 

development and deployment of semiconductor chips.  

42 design companies (including start-ups and MSMEs) have been approved for 

design infrastructure support under the DLI Scheme. Out of these, 15 

companies have also been approved for financial support for developing 
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semiconductor chip/ SoCs for applications in sectors such as automotive, 

mobility, computing, communications etc. 

 

WHEAT AND PADDY PRODUCTION 

1461.  SHRI RAJMOHAN UNNITHAN: 

SHRI GYANESHWAR PATIL: 

SHRI RAVINDRA DATTARAM WAIKAR: 

SHRI BHUMARE SANDIPANRAO ASARAM: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the State-wise quantity of wheat and paddy produced during each of the last 

five years and the current kharif season in different States in the country including 

Madhya Pradesh and Maharashtra; 

(b)  the  quantity  of  paddy  procured  by the Government at MSP during the said 

period, State-wise; 

(c)  the amount of MSP provided by the Government to the farmers for 

procurement of paddy; 

(d)  whether the complaints regarding irregularities in procurement of paddy and 

wheat in various States of the country have been received; 

(e)  if so, the details thereof and the remedial action taken by the Government in 

this regard; 
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(f)  the number of culprits arrested so far in this regard, State-wise and the action 

taken against them; and 

(g)  the strict action being taken by the Government to deal with the said 

problem? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  The State-wise production of wheat and paddy (in terms of rice) in various 

States of the country including Madhya Pradesh and Maharashtra, year-wise for 

the last five years and current Kharif season is at Statement-I and Statement-II, 

respectively. 

(b):  The State-wise quantity of paddy procured by the Government of India at 

MSP during last five years and current Kharif season is at Statement-III. 

(c):  The amount of Minimum Support Price (MSP) paid to the farmers for 

procurement of paddy during the last five years and current Kharif season is as 

under: 

Sl. 

No. 

Kharif Marketing Season 

(KMS) 

MSP value 

(Rs. in Crore) 

1. 2019-20 141,465.94 
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2. 2020-21 169,099.84 

3. 2021-22 168,031.12 

4. 2022-23 166,540.91 

5. 2023-24 172,318.98 

6. 
2024-25 

(up to 27.11.2024) 
62,432.44 

 

(d) to (f):  The details of complaints received against the procurement of paddy 

and wheat from various States by Food Corporation of India (FCI) during the last 

three years and the current year are as below: 

State 
2021-22 2022-23 2023-24 

2024-25 (up 

to Oct, 2024) 

Paddy Wheat Paddy Wheat Paddy Wheat Paddy Wheat 

UP 2 0 0 0 0 0 0 0 

Maharashtra 2 0 0 0 0 0 0 0 

Chhattisgarh 0 0 0 0 1 0 0 0 

Assam  1 0 0 0 0 0 0 0 

Jharkhand 3 0 0 0 0 0 0 0 

Punjab  1 0 0 0 0 0 0 0 

West Bengal 1 0 0 0 0 0 0 0 
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Rajasthan  0 6 0 0 0 1 0 4 

Total  10 6 0 0 1 1 0 4 

  

Prompt actions are taken against the defaulting officer/officials found 

responsible.  

Nine defaulting officials from Jharkhand region and four officials from 

Rajasthan region were found responsible. Disciplinary/Administrative action has 

been initiated against defaulting officials. 

(g):  “One Nation, One MSP through DBT” has been implemented across the 

country from RMS 2021-22 onwards. Payment of MSP has been ensured directly 

into farmers' account. DBT eliminated fictitious farmers and reduced the diversion 

and duplication of payment as payment is being made directly to farmer's bank 

account. DBT of MSP has brought in responsibility, transparency and probity. 

FCI and most of the State Governments have developed their own Online 

Procurement System which ushers in transparency and convenience to the farmers 

through proper registration and monitoring of actual procurement. Through e-

procurement module deployed by procuring Agencies, farmers get latest/updated 

information regarding MSP declared, nearest purchase center, date of procurement 

etc. This not only has reduced the waiting period for delivery of stock by the farmers 
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but also enables the farmer to deliver stock as per his convenience in the nearest 

mandi. 

Various procurement portals developed by procuring agencies have now 

been unified into Central Foodgrains Procurement Portal (CFPP) to share identified 

MTP (Minimum Threshold Parameters) towards development of an application eco-

system, wherein requisite information in respect of procurement is available at 

single source for monitoring and strategic decision making and to ensure uniformity 

and transparency. MTP involves online registration of farmers, integration of land 

record, digitized mandi operations, MSP transfer to farmers, CMR/Wheat delivery 

management and API based integration. Food grain procurement operations has 

been digitized in all states and portals of 24 states integrated with the national 

portal.  

Mixed Indicator Method for determining age of rice has been introduced to 

check recycling of old stocks. 

STATEMENT-I 

Production of Wheat 

       
Sl. 

No. 

STATES/ 

UTs 

RMS 2020-

21 

RMS 2021-

22 

RMS 

2022-23 

RMS 

2023-24 

RMS 

2024-25 

1 Telangana 0.09 0.16 0.14 0.06 0.07 

2 Assam 0.14 0.13 0.11 0.12 0.13 
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3 Bihar 55.80 61.50 62.24 65.06 71.68 

4 Chhattisgarh 1.15 2.48 1.92 1.90 1.81 

5 Gujarat 33.27 32.59 33.34 34.64 37.73 

6 Haryana 118.76 123.94 104.47 109.29 111.91 

7 H.P. 5.63 5.70 5.49 5.92 7.88 

8 JandK 4.88 4.84 5.84 5.87 5.87 

9 Jharkhand 4.39 5.44 5.19 4.39 4.81 

10 Karnataka 1.80 2.62 2.12 2.00 1.90 

11 M.P. 196.07 181.82 229.78 227.30 225.81 

12 Maharashtra 17.94 20.71 21.44 23.74 19.88 

13 Odisha 0.00 0.00 0.00 0.00 0.00 

14 Punjab 176.16 171.86 148.61 167.83 177.37 

15 Rajasthan 109.16 110.35 100.96 106.36 97.00 

16 UP 338.16 355.07 339.50 336.10 353.40 

17 Uttrakhand 9.04 9.55 8.63 8.31 8.69 

18 West Bengal 5.10 5.95 6.56 5.57 5.93 

19 Others 1.06 1.14 1.08 1.08 1.05 

TOTAL 1078.61 1095.86 1077.42 1105.54 1132.92 

       
Note: The above data is sourced from DAandFW, MoAandFW, GoI. 
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STATEMENT-II 

 

 

Production  of Paddy (in terms of Rice) 

        
Sl. 

No. 
STATES/ UTs KMS 2019-20 KMS 2020-21 KMS 2021-22 KMS 2022-23 

KMS 

2023-24 

KMS 2024-

25* 

1 A.P.  86.59 78.83 77.64 79.42 73.42   45.18 

2 Telangana 74.28 102.17 124.10 158.77 168.74     81.74 

3 Assam 49.85 52.15 43.82 56.24 55.39      39.71 

4 Bihar 62.98 67.47 77.17 70.23 79.02 78.25 

5 Chattisgarh 67.75 71.61 80.22 98.12 97.03 93.03 

6 Gujarat 19.83 21.46 21.01 23.96 24.07 23.97 

7 Haryana 48.24 44.25 46.18 51.09 59.76 60.70 

8 H.P. 1.44 1.40 1.68 1.31 1.73 1.62 

9 Jharkhand 30.13 27.53 29.30 14.94 15.16 24.12 

10 JandK 5.87 5.81 4.93 0.00 6.41 0.00 

11 Karnataka 36.34 42.92 43.18 42.80 31.27 27.59 

12 Kerala 6.06 6.34 4.87 5.96 4.98 1.00 

13 M.P. 47.78 44.14 48.15 70.22 72.40 76.95 

14 Maharashtra 28.98 32.92 35.98 38.99 39.00 34.39 

15 Odisha 83.60 88.10 92.91 82.50 84.74 67.79 

16 Punjab 117.79 127.84 128.85 129.91 143.56 146.82 

17 Rajasthan 4.81 6.34 4.79 5.77 7.46 7.81 

18 Tamilnadu 71.71 68.81 79.07 75.57 67.99 20.85 
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19 U.P. 155.18 155.20 152.72 161.43 159.90 217.43 

20 Uttrakhand 6.58 7.15 7.16 6.34 6.44 5.15 

21 WB 158.81 135.24 167.29 154.84 156.87 120.75 

22 Others 24.10 56.00 23.69 29.13 22.91 24.49 

Total 1188.70 1243.68 1294.71 1357.55 1378.25 1199.34 

        

Note: The above data is sourced from DAandFW, MoAandFW, GoI. 

*As per First Advance Estimates of MoAandFW, GoI. 
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STATEMENT-III 
 

 

 
Procurement of Paddy at MSP for Central Pool 

       

(figures in 

LMT) 

 

STATES 

KMS 

2019-20 

KMS 

2020-

21 

KMS 

2021-22 

KMS 

2022-23 

KMS 

2023-24 

KMS 2024-

25* 

 
A.P.  82.58 84.57 66.58 41.12 30.43 3.27 

 
TELANGANA 111.26 141.09 110.35 131.86 95.32 11.88 

 
ASSAM 3.15 2.11 5.66 5.98 3.94 0.00 

 
BIHAR 20.02 35.59 44.90 42.05 30.80 0.44 

 
CHANDIGARH 0.22 0.28 0.27 0.19 0.25 0.26 

 
CHHATISGARH 74.86 71.08 92.01 87.53 123.88 10.10 

 
GUJARAT 0.21 1.10 1.22 1.77 0.85 0.05 

 
HARYANA 64.28 56.55 55.32 59.36 58.94 53.72 

 
H. P. 0.00 0.00 0.28 0.14 0.23 0.34 

 
JHARKHAND 3.80 6.29 7.53 1.72 0.74 0.00 

 
JandK  0.15 0.38 0.41 0.34 0.24 0.26 

 
KARNATAKA 0.61 2.06 2.19 0.21 0.00 0.00 
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KERALA 7.10 7.65 7.48 7.31 5.59 0.09 

 
M. P 25.97 37.27 45.83 46.30 42.16 0.00 

 
MAHARASHTRA 17.42 18.99 18.32 18.48 11.64 0.41 

 
ODISHA 70.57 77.33 71.04 79.16 70.84 0.00 

  PUNJAB 162.33 202.83 187.28 182.10 185.28 169.36 

 
RAJASTHAN 0.00 0.00 0.07 0.00 0.00 0.00 

 
NEF (Tripura) 0.21 0.24 0.58 0.45 0.32 0.00 

 
TAMIL NADU 32.41 44.90 27.58 33.84 34.96 5.02 

 

UTTAR 

PRADESH 56.57 66.84 65.53 65.50 53.80 9.48 

 
UTTRAKHAND 10.18 10.72 11.56 8.96 7.30 4.42 

 
WEST BENGAL 27.03 27.79 35.31 32.08 24.69 0.00 

 
PUDUCHERRY 0.00 0.00 0.00 0.00 0.00 0.00 

 
TOTAL 770.93 895.66 857.30 846.45 782.20 269.10 

        

 
*Figures are upto 27.11.2024 

 

DISTRICT MINERAL FOUNDATIONS IN ASSAM  

1462. SHRI PRADYUT BORDOLOI:  

Will the Minister of MINES be pleased to state:  
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(a) the details regarding the funds collected and utilized by District Mineral 

Foundations (DMFs) in Assam, district-wise; 

(b) the details regarding the number of projects sanctioned and the number of 

projects completed by DMFs in Assam during the last five years; 

(c) the details regarding the number of projects that have not been completed by 

their respective deadlines and the steps being taken by the Government to improve 

the completion rate of projects; and 

(d) the details regarding the projects focused on environmental preservation that 

have been sanctioned and completed in Tinsukia District and the amount of funds 

allocated to the same?  

 

THE MINISTER OF COAL; AND MINISTER OF MINES  

(SHRI G. KISHAN REDDY) : 

(a) The district-wise details regarding the funds collected and utilized by District 

Mineral Foundations (DMFs) in Assam is provided as Statement. 

(b) Since April 2020 till September 2024, DMFs in the State of Assam have 

sanctioned 451 projects of which 376 projects have been completed. 

(c) As per the information received from the State Government, the reply is "NIL". 

(d) A total of 50 projects with an allocation of Rs.15.34 crores have been undertaken 

under Environment Preservation and Pollution Control measures in Tinsukia 

District, Assam till September 2024.  
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STATEMENT 

District-wise details regarding the funds collected and utilized by District 

Mineral Foundations (DMFs) in Assam 

S. No. Name of District DMF Collection 

up to 

September- 2024 

Utilized Amount 

till September- 

2024 

1 Baksa 0.71 1.64 

2 Barpeta 0.48 2.08 

3 Biswanath 0.59  0 

4 Bongaigaon 0.53 0.47 

5 Cachar 9.50 6.01 

6 Charaideo 0.19 0.14 

7 Chirang 1.49 2.08 

8 Darrang 0.10 0.10 

9 Dhemaji 1.40  0.0 

10 Dhubri 2.70 1.39 

11 Dibrugarh 3.00 1.74 

12 Dima Hasao 46.41 29.93 

13 Goalpara 1.07  0.0 

14 Golaghat 0.00  0.0 
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15 Hailakandi 0.91 0.67 

16 Hojai 0.67 0.77 

17 Jorhat 1.32 0.19 

18 Kamrup 3.43  0.0 

19 Kamrup (Metro) 3.64 0.18 

20 Karbi Anglong 11.28 4.78 

21 Karimganj 0.55 1.17 

22 Kokrajhar 0.00 0.40 

23 Lakhimpur 5.97 3.72 

24 Majuli 0.00  0.0 

25 Morigaon 0.15 0.17 

26 Nagaon 0.59  0.0 

27 Nalbari 0.19  0.0 

28 Sivasagar 0.34 0.00 

29 Sonitpur 3.18 0.00 

30 South Salmara Mankachar 0.9573  0.0 

31 Tinsukia 48.76 42.13 

32 Udalguri 0.68 0 .0 

33 West Karbi Anglong 0.07  0.0 

  Total 150.85 99.76 
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सौर पैनल पर ÿितबंध 

1463. ®ी दरोगा ÿसाद सरोजः 

®ी सजंय हåरभाऊ जाधवः 

 ³या नवीन और नवीकरणीय ऊजाª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने सौर पैनल से संबंिधत काम करने वाले उīोगŌ पर कोई पयाªवरणीय ÿितबंध 

लगाया है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) उ°र ÿदेश और महाराÕů के िविभÆन िजलŌ, िवशेषकर लालगंज और परभणी संसदीय ±ेýŌ म¤ 

Öथािपत सौर पनैलŌ कì सं´या और राºयवार Êयौरा ³या है और उनकì उÂपादन ±मता िकतनी 

है; 

(ग) ³या सरकार ने सौर पैनलŌ के पनुः उपयोग और पनुचªøण के तरीकŌ का पता लगाने हेत ु

व²ैािनक अÅययन करने के िलए कोई पैनल गिठत िकया है; 

(घ) ³या सरकार ने सौर ऊजाª के उÂपादन के दौरान उÂपÆन होने वाले अÆय ÿकार के अपिशĶ के 

िनपटान के िलए कोई पयाªवरण अनुकूल ÿणाली िवकिसत कì है, यिद हां, तो तÂसंबंधी Êयौरा 

³या है; और 

(ङ) ³या सरकार के पास िपछले तीन वषŎ और चालू वषª के दौरान अÿयĉु और उपयोग न िकए जा 

रहे सौर पैनलŌ से संबंधी कोई åरकॉडª है और यिद हां, तो तÂसंबंधी राºयवार Êयौरा ³या है? 

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी  (®ी 

®ीपाद येसो नाईक): 
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(क) और (घ): (1) पयाªवरण वन और जलवाय ुपåरवतªन मýंालय, भारत सरकार ने िदनांक 02 नवंबर, 

2022 को ई-अपिशĶ (ÿबंधन) िनयम, 2022 को अिधसूिचत िकया। ये िनयम, िदनांक 01 

अÿैल, 2023 से ई-अपिशĶ (ÿबंधन) िनयम, 2016 का Öथान ल¤गे। इन िनयमŌ के अंतगªत सौर 

फोटो-वोÐटेक (पीवी) मॉड्यूलŌ या पैनलŌ या सेलŌ सिहत िवदयुत और इल³ेůािनक उपकरणŌ 

से उÂपÆन ई-अपिशĶ का पयाªवरणीय ŀिĶ से सरुि±त ÿबंधन का ÿावधान है। 

(2) इन िनयमŌ के अनसुार, सौर फोटोवोÐटेक मॉड्यूलŌ या पैनलŌ या सेलŌ के ÿÂयके िनमाªता और 

उÂपादक के िलए पंजीकरण करना, सौर पीवी मॉड्यूलŌ कì सूची रखना, िनयमŌ के तहत 

िनधाªåरत िदशािनद¥शŌ के अनसुार वषª 2034-35 तक सौर पीवी मॉड्यूलŌ/सेलŌ से उÂपÆन 

अपिशĶ का संúह करना, वािषªक åरटनª ÿÖतुत करना, मानक संचालन ÿिøयाओ ंका अनुपालन 

करना और लागू अपिशĶ ÿबंधन िनयमŌ के अनुसार सौर पीवी मॉड्यूलŌ के अलावा अÆय 

अपिशĶ को संसािधत करना अिनवायª िकया गया है। इसके अितåरĉ, सौर फोटोवोÐटेक 

मॉड्यूलŌ या पनैलŌ अथवा सेलŌ के पनुचªøणकताª के िलए केÆþीय ÿदषूण िनयंýण बोडª 

(सीपीसीबी) Ĭारा िनधाªåरत सामúी कì ÿािĮ करना अिनवायª िकया जाएगा। 

(ख) (1) देश के िविभÆन राºयŌ म¤ Öथािपत सौर िवīतु सयंýंŌ का िववरण िववरण -I पर िदया गया 

है।  

(2) आजमगढ़ िजले के अंतगªत लालगंज सिहत उ°र ÿदशे के िविभÆन िजलŌ म¤ Öथािपत सौर िवīतु 

संयंýŌ का िववरण िववरण -II पर िदया गया है।  

(3) परभणी सिहत महाराÕů के िविभÆन िजलŌ म¤ Öथािपत सौर िवīतु संयýंŌ का िववरण िववरण -

III पर िदया गया है।  
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(ग) िव²ान और ÿौīोिगकì िवभाग ने मौजूदा सौर पी.वी. पैनलŌ के पनुचªøण के िलए उपकरण और 

ÿभावी ÿिøया िवकिसत करके, सौर पीवी पैनलŌ/मॉड्यूÐस के जीवन काल समाĮ होने पर 

उनकì पनुÿाª िĮ और पनुचªøण के िलए कुशल, पयाªवरणीय łप से Öथायी तरीकŌ के िवकास से 

संबंिधत चुनौितयŌ पर पåरयोजना ÿÖताव आमंिýत िकए। िविभÆन सÖंथानŌ और िवĵिवīालयŌ 

से ÿाĮ ÿÖतावŌ का मूÐयांकन िकया जा रहा है।  

(घ) उपरोĉ (क) और (घ) के समान। 

(ङ) ई-अपिशĶ के ÿबंधन के िलए एक ऑनलाइन िवÖताåरत उÂपादक उ°रदाियÂव (ईपीआर) 

पोटªल िविनमाªताओ,ं पनुचªøणकताªओ ं एवं åरफिबªशसª को ऑनलाइन ईपीआर पोटªल पर 

पंजीकरण कराना आवÔयक है। ई-अपिशĶ ईपीआर पोटªल पर उपलÊध सूचना के अनसुार, 

िदनांक 29.11.2024 कì िÖथित के अनुसार सीपीसीबी म¤ सोलर पैनलŌ/सेलŌ के 552 उÂपादक 

पंजीकृत ह§। 



04.12.2024                                           414 
 

िववरण -I 

सौर ऊजाª कì राºय-वार Öथािपत ±मता (िदनांक 31.10.2024 कì िÖथित 

के अनुसार) 

ø.स.ं राºय/सघं राºय ±ेý Öथािपत ±मता (मेगावाट म¤) 

1. आÆň ÿदशे 4650.89 

2. अŁणाचल ÿदशे 14.72 

3. असम 180.77 

4. िबहार 257.34 

5. छ°ीसगढ़ 1265.78 

6. गोवा 47.86 

7. गजुरात 15305.26 

8. हåरयाणा 1905.19 

9. िहमाचल ÿदेश 137.29 

10. जÌमू एवं कÔमीर 73.89 

11. झारखंड 181.04 

12. कनाªटक 8930.10 
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13. केरल 1261.76 

14. लĥाख 7.80 

15. मÅय ÿदशे 4248.69 

16. महाराÕů 8133.57 

17. मिणपरु 13.79 

18. मेघालय 4.28 

19. िमजोरम 30.35 

20. नागाल§ड 3.17 

21. ओिडशा 608.38 

22. पंजाब 1375.79 

23. राजÖथान 24553.13 

24. िसि³कम 7.56 

25. तिमलनाडु 9324.05 

26. तेलंगाना 4842.10 

27. िýपरुा 20.93 
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28. उ°र ÿदशे 3286.98 

29. उ°राखंड 592.07 

30. पिĲम बगंाल 310.47 

31. अंडमान एवं िनकोबार Ĭीप समूह 29.91 

32. चंडीगढ़ 75.51 

33. दादर एवं नगर हवेली और दमन एवं 

दीव 

48.12 

34. िदÐली 288.39 

35. ल±Ĭीप 4.97 

36. पुडुचेरी 52.27 

37. नाबाडª पåरयोजनाओ ंसिहत अÆय  45.01 

कुल 92119.18 

 

िववरण -II 

 

उ°र ÿदेश के िविभÆन िजलŌ म¤ सौर ऊजाª कì राºय-वार Öथािपत ±मता (िदनांक 
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31.10.2024 कì िÖथित के अनुसार) 

ø.स.ं िजला 
Öथािपत ±मता 

(मेगावाट म¤) 

1 आगरा 69.264 

2 अलीगढ़ 6.062 

3 अÌबेडकर नगर 7.595 

4 अमेठी 12.285 

5 अमरोहा 2.335 

6 औरैया 40.391 

7 अयोÅया 47.211 

8 आजमगढ़ 3.097 

9 बागपत 2.157 

10 बहराइच 41.081 

11 बिलया 0.334 

12 बलरामपरु 0.394 

13 बांदा 136.094 

14 बाराबंकì 4.668 
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15 बरेली 27.65 

16 बÖती 1.268 

17 भदोही 2.074 

18 िबजनौर 32.847 

19 बुदौन 190.285 

20 बुलंदशहर 0.886 

21 चंदौली 1.521 

22 िचýकूट 126.842 

23 देवåरया 40.477 

24 एटा 1.479 

25 इटावा 1.837 

26 फŁ´खाबाद 2.467 

27 फतेहपरु 0.619 

28 िफरोजाबाद 1.508 

29 गौतम बĦु नगर 12.948 

30 गािजयाबाद 9.462 

31 गाजीपरु 5.264 
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32 गŌडा 0.737 

33 गोरखपरु 3.983 

34 हमीरपुर 24.573 

35 हापुड़ 0.617 

36 हरदोई 61.076 

37 हाथरस 1.886 

38 जालौन 402.536 

39 जौनपरु 1.98 

40 झांसी 227.907 

41 कÆनौज 7.785 

42 कानपरु देहात 52.42 

43 कानपरु नगर 243.063 

44 कासगंज 0.326 

45 कौशाÌबी 0.04 

46 लखीमपरु खीरी 1.523 

47 कुशीनगर 0.3 

48 लिलतपरु 81.479 
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49 लखनऊ 106.532 

50 महाराजगंज 26.247 

51 महोबा 225.609 

52 मैनपरुी 5.976 

53 मथुरा 6.576 

54 मऊ 20.09 

55 मेरठ 15.009 

56 िमजाªपुर 131.087 

57 मरुादाबाद 2.236 

58 मजुÉफरनगर 4.85 

59 पीलीभीत 20.909 

60 ÿतापगढ़ 0.645 

61 ÿयागराज 235.133 

62 रायबरलेी 16.759 

63 रामपरु 0.541 

64 सहारनपरु 63.807 

65 संभल 0.246 
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66 संत कबीर नगर 0.222 

67 शाहजहांपरु 91.789 

68 शामली 0.557 

69 ®ावÖती 0.081 

70 िसĦाथª नगर 0.482 

71 सीतापरु 46.966 

72 सोनभþ 0.578 

73 सÐुतानपरु 1.44 

74 उÆनाव 16.742 

75 वाराणसी 44.888 

 कुल 3030.63 मेगावाट 

 

िववरण -III 

 

महाराÕů के िविभÆन िजलŌ म¤ सौर ऊजाª कì राºय-वार Öथािपत ±मता 

(िदनांक 31.10.2024 कì िÖथित के अनुसार) 
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ø.स.ं िजला का नाम Öथािपत ±मता 

(मेगावाट म¤) 

1 अहमदनगर 164.56 

2 अकोला 77.965 

3 अमरावती 217.81 

4 औरंगाबाद 119.89 

5 बीड 228.9 

6 भंडारा 0 

7 बÐुधाना 230.2 

8 चÆþपुर 10 

9 धुल े 477.965 

10 गŌिदया 0 

11 िहंगोली 64.2 

12 जलगांव 253.5 

13 जलना 489.85 

14 कोÐहापुर 6.8 
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15 लातुर 168.06 

16 नागपुर 133.318 

17 नाÆदेड़ 187.575 

18 नÆदरुबार 2 

19 नािशक 170.235 

20 धारािशव 313.565 

21 परभानी 203.22 

22 पुण े 79.18 

23 रायगढ़ 0 

24 रÂनािगåर 1 

25 सांगली 14.56 

26 सतारा 246.95 

27 िसंधुदगुª 0 

28 सोलापुर 826.218 

29 वधाª 78.18 
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30 वािशम 0 

31 यवतमाल 222.57 

 कुल (क) 4988.271 

 मु́ यमýंी सौर कृिष वािहनी योजना 

(एमएसकेवीवाई) 2.0 - महाराÕů सरकार 

Ĭारा कायाªिÆवत 

कुल (ख) 

31 

 łफटॉप सौर िवīुत पåरयोजनाए ं(कुल-ग) 2585.36 

   

 कुल (क+ख+ग) 7604.631 

 

RAILWAY ELECTRIFICATION 

1464. SHRI SHANKAR LALWANI: 

DR. K SUDHAKAR: 

DR. RAJESH MISHRA: 

SHRI DINESHBHAI MAKWANA: 

SHRI VIJAY KUMAR DUBEY: 



04.12.2024                                           425 
 

DR. SHIVAJI BANDAPPA KALGE: 

SHRI MUKESHKUMAR CHANDRAKAANT DALAL: 

DR. ALOK KUMAR SUMAN: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government has the specific statistics regarding India’s railway 

electrification, including the percentage of tracks electrified and the total length of 

electrified routes and if so, the details thereof; 

(b) whether the Government has any road map regarding railway electrification 

tracks specially in Marathwada region; 

(c) whether the Government has data regarding steps taken to ensure having clean 

railway tracks and coaches and if so, the details thereof; 

(d) whether the Government has data regarding the Kavach installation across the 

country, if so, complete details thereof; 

(e) whether any new tracks, trains or large scale projects are being considered for 

the State of Karnataka, if so, the details thereof; and  

(f) whether any steps are being taken to reduce the congestion in major trains 

through Karnataka and if so, the details thereof? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) and (b) Indian Railways (IR) has taken up electrification of Broad Gauge (BG) 

Railway lines in a Mission mode. Electrification done during 2014-24 and prior to 2014 

is as under: 

Period Electrification done (RKM) 

Prior to 2014 21,801 RKM 

2014-24 44,199 RKM (including 30,512 RKM during 2019-24) 

 

At present, 97% of the total BG network of the Indian Railways has been electrified. 

BG rail network in the state of Maharashtra including Marathwada region has been 

electrified. 

(c) Cleanliness is a continuous process and Indian Railways make every endeavour 

to keep coaches and tracks in clean condition. In this regard, major steps taken are 

as under: 

● Cleaning of coaches including toilets of trains is done at both ends including 

mechanized cleaning. 
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● On Board Housekeeping Service (OBHS) has been provided in important long 

distance Mail/Express trains for cleaning of coach toilets, doorways, aisles 

and passenger compartments during the run of trains.   

● Clean Train Station (CTS) scheme has been prescribed for limited 

mechanized cleaning attention to identified trains including cleaning of toilets 

during their scheduled stoppages enroute at nominated stations. 

● Automatic Coach Washing Plants (ACWP) have been installed at major 

depots for more effective and efficient cleaning of coach exterior. 

● Pest and Rodent control is done in All AC, Non AC reserved and un-reserved 

coaches including pantry cars. 

● Special Cleanliness Campaigns under Swachh Bharat Abhiyan and 

cleanliness drives are organized regularly with the objective to achieve 

significant and sustainable improvements in cleanliness standards of trains. 

● Frequent surprise inspections/checks are conducted by senior officials on 

overall cleanliness coaches. 

● Provision of Bio toilets in all toilets of passenger coaches. 

(d) 

1. Kavach is an indigenously developed Automatic Train Protection (ATP) system. 

Kavach is a highly technology intensive system, which requires safety 

certification of highest order (Safety Integrity Level-4). 
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2. Kavach aids the Loco Pilot in running of train within specified speed limits by 

automatic application of brakes in case Loco Pilot fails to do so and also helps 

the trains to run safely during inclement weather. 

3. The first field trials on the passenger trains were started in February 2016. 

Based on the experience gained and Independent Safety Assessment of the 

system by Independent Safety Assessor (ISA), three firms were approved in 

2018-19, for supply of Kavach Ver 3.2. 

4. Kavach was adopted as National ATP system in July 2020. 

5. Implementation of Kavach System involves following Key Activities: 

a. Installation of Station Kavach at each and every station, block section. 

b. Installation of RFID Tags throughout the track length. 

c. Installation of telecom Towers throughout the section. 

d. Laying of Optical Fibre Cable along the track. 

e. Provision of Loco Kavach on each and every Locomotive running on Indian 

Railways.  

6. Based on deployment of Kavach version 3.2 on 1465 RKM on South Central 

Railway, lot of experience was gained. Using that further improvements were 

made. Finally, Kavach specification version 4.0 was approved by RDSO on 

16.07.2024. 
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7. Kavach version 4.0 covers all the major features required for the diverse railway 

network. This is a significant milestone in safety for Indian Railways. Within a 

short period, IR has developed, tested and started deploying Automatic Train 

Protection System.  

8. Major improvement in Version 4.0 includes increased Location Accuracy, 

Improved Information of Signal Aspects in bigger yard, Station to Station 

Kavach interface on OFC and Direct Interface to existing Electronic Interlocking 

System. With these improvements, Kavach Ver.4.0. is planned for large scale 

deployment over Indian Railways.  

9. Progress of Key items comprising Kavach system on Indian Railways upto Oct’ 

2024 is as under: - 

SN. Items Progress 

i Laying of Optical Fibre Cable 5116 Km              

ii Installation of Telecom Towers 538 Nos.           

iii Provision of Kavach at Stations 521 Nos. 

iv Provision of Kavach in Loco 687 Locos 

v Installation of Track side equipment 3413 RKM 
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10. Next phase of Kavach implementation is planned as under:-   

a. Project for equipping 10,000 Locomotives has been finalized. 

b. Bids for track side Works of Kavach for approximately 15000 RKM have 

been invited.  It covers all GQ, GD, HDN and Identified sections of Indian 

Railways.  

11. Currently, 3 OEMs are approved for supply of Kavach System. To increase 

capacity and scale of implementation, trials and approval of more OEMs are at 

different stages. 

12. Specialized training programme on Kavach are being conducted at centralized 

training institutes of Indian Railways to impart training to all concerned officials. 

By now more than 9000 technicians, operators and engineers have been 

trained on Kavach technology. Courses have been designed in collaboration 

with IRISET. 

(e) and (f) Railway infrastructure projects falling fully/partly in the State of Karnataka 

are covered under South Western Railway (SWR), Central Railway (CR), Southern 

Railway (SR) and South Central Railway (SCR) Zone of Indian Railways. Zonal 

Railway wise details of Railway projects including cost, expenditure and outlay are 

made available in public domain on Indian Railway’s website. 

As on 01.04.2024, 31 Projects (21 new lines and 10 Doubling) of total length of 

3,840 Km, costing Rs. 47,016 crore, falling fully/partly in the State of Karnataka, are 
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at various stages of planning and implementation, out of which 1,302 Km length 

has been commissioned and an expenditure of Rs. 17,382 crore has been incurred 

upto March, 2024.  

The status of work is summarized as :-                                

Category No. of 

projects 

Total 

Length 

(in Km) 

Length 

Commissioned 

(in Km) 

Expenditure 

upto March 

2024  

(in Rs. Cr.) 

New Line 21 2,556 395 7,592 

Doubling/ Multitracking 10 1,284 907 9,791 

Total 31 3,840 1,302 17,382 

 

Budget allocation for Infrastructure projects and safety works, falling 

fully/partly in Karnataka is as under: 

Period Outlay 

2009-14 Rs. 835 crore/year 

2024-25 Rs. 7,559 crore  ( more than 9 times) 
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The details of commissioning/laying of new track falling fully/partly in the State of 

Karnataka during 2009-14 and 2014-24 is given below: 

Period Total Track Commissioned 

2009-14 565 Km 

2014-24 1,633 Km (about 3 times) 

 

Further, survey of total 56 projects (19 new line and 37 doubling) of total length 

6159 Km falling fully/partly in the State of Karnataka have been sanctioned during 

last three year (2021-22, 2022-23, 2023-24 and current financial year 2024-25). 

Sanctioning of Railway projects is a continuous and dynamic process of Indian 

Railway. Railway infrastructure projects are taken up on the basis of 

remunerativeness, traffic projections, last mile connectivity, missing links and 

alternate routes, augmentation of congested/saturated lines socio-economic 

considerations etc. depending upon liabilities of ongoing projects, overall 

availability of funds and competing demands. 

After firming up of Detailed Project Report (DPR), sanctioning of project requires 

consultation with various stake-holders including State Governments and 

necessary approvals viz. appraisal of NITI Aayog, Ministry of Finance etc. As 
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sanctioning of projects is a continuous and dynamic process, exact timelines 

cannot be fixed. 

Indian Railways (IR), operates various types of regular time-tabled trains e.g. 

suburban, short distance passenger trains, long distance/Mail Express/ Superfast 

trains with different compositions catering to different segments of passengers.  

Besides, in its constant endeavour to provide additional accommodation to 

travelling passengers, IR also operates Special train services during festivals, 

holidays, etc. and by augmenting the load of trains including that with Sleeper Class 

Coaches, both on permanent and temporary basis, to cater to additional demand. 

These are on-going processes on Indian Railways. Accordingly, during the year 

2024, 13523 trips special trains were operated to meet the extra rush of passengers 

during Holi and summer vacation. To cater to the rush during Durga 

Pooja/Dipawali/Chhath,  7983 trips of Special trains have also been notified  during 

the period 1st October, 2024 to 30th November, 2024, to  serve approximately 1.8 

crore passengers.  

IR also augments the load of trains, both on a permanent and temporary basis, to 

generate additional accommodation for different segments of passengers. During 

the 2023-24, 872 coaches have been utilized for augmentation of train services on 

a permanent basis while during the year 2024-25(till October, 2024), 664 coaches 

have been utilized for permanent augmentation. However, as the Railway network 
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straddles across State boundaries, trains are operated as per network 

requirements, across such boundaries. 

To cater to the needs of stations located in the State of Karnataka, 8 pairs of new 

train services including 5 pairs of Vande Bharat train and one pair of Amrit Bharat 

Express viz. 13433/13434 SMVT Bengaluru- Malda Town Amrit Bharat Express 

have been introduced during 2023-2024. During the current financial year,   06 pairs 

of trains including 03 pairs of Vande Bharat services have also been introduced. 

Besides, introduction of trains is an on-going process on Indian Railways subject to 

traffic justification, operational feasibility and availability of resources etc.. 

 

SHOONYA CAMPAIGN 

1465.  SHRI VISHWESHWAR HEGDE KAGERI: 

SHRI PRADEEP KUMAR SINGH: 

SHRI KRIPANATH MALLAH: 

SHRI YOGENDER CHANDOLIA: 

SHRIMATI KAMALJEET SEHRAWAT: 

SHRI GANESH SINGH: 

Will the Minister of PLANNING be pleased to state: 

(a)  the details of Shoonya campaign which aims at improving air quality by 

accelerating the deployment of Electric Vehicles (EVs) and if so, the details thereof; 

and 
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(b)  the details of measures taken by the Government to raise awareness about 

adoption of EVs and role of corporate sector in reducing air pollution and carbon 

emission under the said campaign along with its assessment of impact in the 

country particularly in NCT of Delhi? 

 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH):   

(a) and (b) - ‘Shoonya’ — Zero Pollution Mobility Campaign was launched on 15th 

Sept., 2021. It is a Pan India consumer awareness campaign administered by NITI 

Aayog in partnership with leading companies working in the electric vehicle (EV) 

ecosystem in India. 

The principal aim of Shoonya is to nudge delivery systems and ride hailing towards 

clean mobility. Improving urban air quality, enhancing public health and contributing 

to the nation’s sustainability goals are other positive spin offs. 

 

This campaign has 3 major components: 

1. Corporate Branding Program: To recognise the efforts made by industry 

partners towards EVs; parcels, vehicles, and driver uniforms for electric 

deliveries and rides are branded with the Shoonya logo. 
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2. Consumer Awareness Drive: To highlight the health and environmental 

benefits of EVs and solidify Shoonya as a slogan in every household in 

India, NITI Aayog uses both traditional and digital media channels. 

3. Resource Toolkit: To allow EV users to understand the cost and emission 

benefits of switching to EVs, financing options, and existing policies, the 

toolkits are hosted on the Shoonya website (https://shoonya.info/toolkit). 

It has positively impacted de-carbonization of the ride hailing and delivery segment 

of mobility. Upto September 2024, it has completed approximately 674 millian rides 

and deliveries on Electric Vehicles. It has helped in reduction of particulate matter 

pollution by approximately 12.8 tonnes, Nitrogen Oxide pollution by approximately 

413 tonnes, Carbon Dioxide pollution by approximately 66,000 tonnes. This is 

equivalent to fuel savings of approximately Rs. 635 Cr (at current retail prices) and 

planting of approximately 1.1 million trees.   

‘Shoonya’ forum has also engaged approximately 10 crore citizens through multiple 

channels and created awareness among them in favour of pollution-free delivery. 

3 brand films have been released on 25 January 2022, 19 July 2023 and 04 April, 

2024 that have been viewed by approximately 70 million people. 

 So far, 220+ corporate partners (Domestic and Global) have collaborated together 

in this campaign initiative. 
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खाīाÆन कì बबाªदी   

1466. ®ीमती कलाबेन मोहनभाई देलकर:      

³या  उपभो³ ता मामल,े खाī और सावªजिनक िवतरण मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने दशे म¤ खाīाÆनŌ से संबंिधत कोई सव¥±ण कराया है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है;   

(ख) दादरा और नागर हवेली म¤ बबाªद हòए भोजन कì माýा का Êयौरा ³या है और इसके ³या कारण 

ह§;  

(ग) ³या सरकार का िवचार देश म¤ खाīाÆन कì बबाªदी को कम करने हेतु कोई नीित तैयार करने का 

है और यिद हां, तो तÂसंबंधी Êयौरा ³या है;    

(घ) सरकारी कायाªलयŌ, क§ टीनŌ और खाī पदाथŎ कì दकुानŌ म¤ भोजन कì बबाªदी को कम करने के 

िलए सरकार Ĭारा ³या कदम उठाए गए ह§; और  

(ङ) ³या सरकार ने िनजी ÖथानŌ पर खाī पदाथŎ कì बबाªदी को कम करने के िलए ÿोÂसाहन आरंभ 

िकए ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है?    

 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय और 
अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª): 

(क) से (ङ) : उपभोĉा मामल,े खाī एवं सावªजिनक िवतरण मýंालय (एमओसीएएफएडंपीडी) Ĭारा 

दशे म¤ खाīाÆन से संबिंधत कोई सव¥±ण नहé िकया गया है। हालांिक, उपभोĉा मामल,े खाī एवं 

सावªजिनक िवतरण मýंालय दशे भर म¤ अपने 11 गुणव°ा िनयंýण ÿकोķŌ के माÅयम से भारतीय खाī 

िनगम, केÆþीय भÁडार िनगम और राºय एज¤िसयŌ, उिचत मूÐय कì दकुानŌ आिद के गोदामŌ से 

याŀि¸छक नमूने लेकर उनका िवĴेषण करके भारतीय खाī िनगम और राºय सरकारŌ के गुणव°ा 
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िनयंýण उपायŌ को सहायता ÿदान करता है। आवÔयकता पड़ने पर गणुव°ा मैनअुल के अनुसार 

सधुाराÂमक कारªवाई भी कì जाती है। 

भारतीय खाī सुर±ा एवं मानक ÿािधकरण (एफएसएसएआई) देश भर म¤ उपभोĉाओ ं को 

खाīाÆन सिहत सरुि±त खाī उÂपादŌ कì उपलÊधता सुिनिĲत करने के िलए ÿितबĦ है। खाī उÂपाद 

कì गणुव°ा और सुर±ा सिुनिĲत करने के िलए एफएसएसएआई पूरे वषª िविभÆन खाī उÂपादŌ कì 

िनयिमत िनगरानी करता है। िसतंबर, 2024 म¤ सरु±ा और गणुव°ा मापदडंŌ कì जांच के िलए दाल¤, 

चावल, गेहóं, जई, बाजरा, मसूर, हरा चना आिद सिहत खाīाÆनŌ के िलए एक िनगरानी अिभयान चलाया 

गया था।  

दशे म¤ खाīाÆन कì बबाªदी को कम करने के िलए नीित तैयार करने का कोई ÿÖताव उपभोĉा 

मामल,े खाī एवं सावªजिनक िवतरण मýंालय के िवचाराधीन नहé है। हालांिक, सरकारी कायाªलयŌ, 

क§ टीनŌ, खाī दकुानŌ आिद म¤ भोजन कì बबाªदी को कम करने के िलए सरकार ने समय-समय पर िÿंट 

और इल³ेůॉिनक मीिडया के माÅयम से ÿचार अिभयान चलाए ह§, तािक लोगŌ को भोजन कì बबाªदी के 

ÿित संवेदनशील बनाया जा सके। इसके अितåरĉ, केÆþ सरकार ने राºयŌ/संघ राºय ±ेýŌ को सलाह 

दी िक वे Öकूली पाठ्यøम म¤ भोजन कì बबाªदी कì रोकथाम पर एक अÅयाय शािमल कर¤, तािक Öकूली 

ब¸चŌ म¤ जागłकता पदैा कì जा सके और उÆह¤ इस िवषय पर संवेदनशील बनाया जा सके। 

 

ÖटेशनŌ का पुनिवªकास 

1467. ®ीमती मंजू शमाª:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  
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(क)  ³या यािýयŌ और रलेगािड़यŌ कì सुर±ा सिहत ÖटेशनŌ के पुनिवªकास कì ÿिøया म¤ 

शहरी/Öथानीय िनकायŌ स ेिविभÆन सांिविधक अनुमोदन लेने आवÔयक होते ह§;  

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है;  

(ग)  ³या उĉ कारक कायª के पूरा होने के समय को ÿभािवत करते ह§; और  

(घ)  यिद हां, तो ऐसे ÖटेशनŌ कì सं́ या िकतनी है, जहां उĉ कारकŌ के फलÖवłप कायª अधूरा पड़ा 

हòआ है? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): रलेवे ÖटेशनŌ का आधिुनकìकरण/उÆनयन/पुनिवªकास करना सतत् और िनरतंर चलने 

वाली ÿिøया है। रलेवे ÖटेशनŌ का िवकास/पनुिवªकास करना जिटल Öवłप का होता है िजसम¤ 

रलेगािड़यŌ और यािýयŌ कì संर±ा शािमल है और िविभÆन सांिविधक ÖवीकृितयŌ जैसे दमकल िवभाग, 

धरोहर, पेड़Ō कì कटाई, िवमानप°न संबधंी ÖवीकृितयŌ इÂयािद कì आवÔयकता होती है। यह िवकास 

कायª āाउन फìÐड संबंधी चनुौितयŌ जैसे अितलंघनकारी जनोपयोगी सेवाओ ंको Öथानांतåरत करना 

िजसम¤ (जल/सीवेज लाइन, ऑिÈटकल फाइबर केबल, गैस पाइप लाइन, पावर/िसगनल केबल इÂयािद 

शािमल ह§), याýी संचलन को बािधत िकए िबना रेलगािड़यŌ का पåरचालन, रलेपथ और उ¸च वोÐटेज 

िबजली लाइनŌ के बहòत ही िनकट म¤ िकए जाने वाले कायŎ के कारण गित ÿितबधं आिद के कारण भी 

ÿभािवत होता है और ये कारक कायª के समापन समय को ÿभािवत करते ह§। 
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SEMICONDUCTOR R & D 

1468.  SHRI DURAI VAIKO: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a)  the details of the size of country's semiconductor chip design workforce as a 

percentage of the global workforce; 

(b) the details of chip design facilities present in country as a percentage of global 

facilities; 

(c) the details of the absolute figure and percentage of the funds spent on 

'semiconductor R & D' out of the total money spent on semiconductor industry 

development under various schemes since 2014, year-wise; 

(d) the details of the percentage of funds planned to be spent on 'semiconductor R & 

D' under every proposed semiconductor-related scheme awaiting implementation 

respectively; and 

(e) the steps taken by the Government to prevent the shortage of professionals in the 

semiconductor industry and the funds spent/planned to be spent on this subject under 

various schemes respectively since 2014, scheme and year-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a): India has emerged as a global leader in semiconductor design workforce, 

witnessing remarkable growth. Most of the leading international companies have 

established R & D (Research and Development) and innovation centres in India, 

drawn by the country’s exceptional design talent.  

As per the ‘SemiconIndia Future Skills Talent Committee report’, about 1.25 Lakh 

semiconductor design engineers were working in India in the year 2022. According to 

other estimates, such as the Semiconductor Industry Association (SIA)/Boston 

Consulting Group (BCG) report on ‘Emerging Resilience in the Semiconductor Supply 

Chain’ (published in May 2024),Indian engineers accounts to about 19% of global 

design engineers. 

(b):  According to the BCG SIA report on ‘Emerging Resilience in the Semiconductor 

Supply Chain’ (published in May 2024), 7% of chip design facilities are present in India 

as a percentage of global facilities. 

(c):  Government is focused on its objective of building the overall semiconductor 

design and manufacturing ecosystem with an emphasis on fostering R & D in 

semiconductor area in the country. MeitY supports R & D projects in the area of 

semiconductors at academic institutions, research organizations, and startup 

companies through a dedicated R & D Scheme. Some of them includes but not limited 
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to the following- nanotechnology, semiconductor materials, semiconductor processes, 

chip design, semiconductor IP Cores etc. Year-wise budget spent by MeitY since the 

year 2014 in the area of R & D in Electronics including Semiconductor R & D is at 

Statement-I. 

(d):  Government of India has approved the ‘Modified Programme for Semiconductors 

and Display Fab Ecosystem’ with an outlay of ₹76,000 crore in order to catalyse the 

semiconductor and display ecosystem in the country. Up to 2.5% of the outlay of the 

Programme is earmarked for meeting the R & D, skill development and training 

requirements for the development of semiconductor ecosystem in India. Additionally, 

₹1000 Crore has been earmarked for the Design Linked Incentive Scheme under the 

Programme for supporting fabless chip design industry, including semiconductor R & 

D activities.  

(e):  Government of India acknowledges the importance of nurturing world-class talent 

to build a robust semiconductor ecosystem, recognizing that capacity-building 

initiatives, and skill development programs to address workforce gaps is the 

foundation of this effort.  

MeitY supports various capacity development and skill development programmes at 

academic institutions and R & D organizations. Some of these initiatives of 

Government of India include, but not limited to the following - SMDP-C2SD (Special 

Manpower Development Programme for Chips to System Design) (Year 2014-21), 

Indian Nanoelectronics User Programme (INUP) (year 2014-2019), INUP Idea to 



04.12.2024                                           443 
 

Innovation initiated in year 2021 and Chips to Start-up (C2S) Programme initiated in 

year 2022 etc. Year-wise budget spent by MeitY since the year 2014 for capacity 

building and skill development in the area of Semiconductors is at Statement-II. 

STATEMENT-I 

Year-wise budget spent by MeitY since the year 2014 in the area of R & D in 

Electronics including Semiconductor R & D 

# Year Funds spent on semiconductor R & D (₹ in Crore) 

1 2014-15 183.52 

2 2015-16 114.41 

3 2016-17 116.00 

4 2017-18 100.93 

5 2018-19 178.91 

6 2019-20 427.71 

7 2020-21 420.91 

8 2021-22 502.04 

9 2022-23 349.18 

10 2023-24 251.00 
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11 2024-25 215.00 (till date) 

STATEMENT-II 

Year-wise budget spent by MeitY since the year 2014 for capacity building 

and skill development in the area of Semiconductors. 

# Year Funds spent on capacity building and skill development in 

semiconductor area(₹ in Crore) 

1.  2014-15 37.62 

2.  2015-16 15.79 

3.  2016-17 28.80 

4.  2017-18 40.69 

5.  2018-19 13.51 

6.  2019-20 24.16 

7.  2022-23 38.90 

8.  2023-24 28.95 

9.  2024-25 69.84 (till date) 

 

E-KYC PROCESS 

1469.  SHRIMATI PRATIMA MONDAL: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

be pleased to state: 
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(a)  the rationale behind implementing the e-KYC process which has reportedly 

caused distress and exclusion for vulnerable populations such as migrants and 

those with biometric discrepancies; 

(b)  whether the Government proposes to reconsider the process to ensure that 

it does not further marginalize those already struggling to access food security 

under the PDS and National Food Security Act; and 

(c)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  The Department of Food and Public Distribution towards ensuring the 

efficient and effective operations of the Public Distribution System (PDS) has been 

requesting all the States/ UTs to conduct the e-KYC process for all beneficiaries 

under the National Food Security Act (NFSA), 2013. The e-KYC verification is a 

process to confirm the identity of a beneficiary by bio-metric authentication and then 

by matching his/her Aadhaar demographic data with ration card details. The 

process leads to the elimination of duplicate and  ineligible cardholders thereby 

creating space for the inclusion of additional eligible and needy beneficiaries within 

the overall ceiling limit prescribed under the NFSA. 
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(b) and (c):  The process of eKYC is for the right targeting and to ensure the 

inclusion of genuine beneficiaries.  The process of eKYC does not lead to any 

marginalization rather ineligible beneficiaries are excluded   

Further, review of ration cards/beneficiaries list, identification of ineligible/ 

duplicate ration cards and inclusion of eligible beneficiaries/households is the 

responsibility of the concerned State/UT Government.   

All States/UTs have been advised to undertake proper verification (including 

field verification) of each identified case to ensure that ration cards of genuine 

beneficiaries are not deleted/ suspended. 

 

CANCELLATION OF TENDER PROCESS FOR 100 VANDE BHARAT 

TRAINS 

1470. SHRI PUTTA MAHESH KUMAR: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of the reasons behind the cancellation of tender process for 

100 Vande Bharat trains; 

(b) whether the cancellation of the said process was result of inadequate 

planning, unrealistic experience or poor communication among stake holders; 

(c) if so, the details thereof; 
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(d) whether the cancellation of the said process would have an impact on the 

‘Make in India’ initiative and the development of the domestic rail industry, if so, 

the details thereof; 

(e) whether the railways ensure that the cancellation of the said process does 

not lead to further delays and setbacks in the procurement of new trains; and 

(f) if so, the details thereof? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (f): With a view to provide better travel experience to the passengers, 

Indian Railways introduced first-ever indigenously designed  and  manufactured  

semi- high speed Vande Bharat trains with modern coaches, advanced safety 

features and passenger amenities.  

As on 21st November, 2024, 136 Vande Bharat train services are operational 

on the Broad Gauge (B.G.) electrified network of Indian Railways. Further 

manufacturing of Vande Bharat Chair Car rakes is under progress. 

Besides, Vande Bharat Sleeper Trains for long and medium Inter-state journey 

have also been planned. At present, 10 Vande Bharat Sleeper trains are under 

production and further Indian Railways has also provisioned for production of 

50 Vande Bharat Sleeper sleeper rakes. In addition, contracts for manufacturing 
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of 200 Vande Bharat sleeper rakes have also been awarded to Technology 

Partners. 

Manufacture of coaches including Vande Bharat is a continuous process by 

Indian Railways and is undertaken based on traffic requirement. 

 

FOOD INSECURITY 

1471.  DR. MOHAMMAD JAWED: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the total number of individuals experiencing food insecurity in the country, 

State-wise; 

(b)  the reasons for which the Government is failing to ensure equitable 

distribution of foodgrains particularly in remote and underserved regions; 

(c)  the details of the steps being taken by the Government to improve the quality 

and nutritional value of foodgrains provided through the Public Distribution System 

(PDS); and 

(d)  the manner in which the Government monitors the effectiveness of food 

security programme across the country? 
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) and (b):  The National Food Security Act, 2013 (NFSA) provides for coverage 

of upto 75% of rural population and upto 50% of urban population for receiving 

highly subsidized foodgrains under Targeted Public Distribution System (TPDS), 

thus covering about two-thirds of the total population. Coverage under the Act is 

substantially high to ensure that all the vulnerable and needy sections of the society 

get its benefit. The Act is being successfully implemented in all the States/UTs and 

free of cost foodgrains are being distributed to about 80.67 crore beneficiaries as 

per their entitlement under the Act. There is no report from any State/UT regarding 

food insecurity. 

(c):  In order to achieve uniform nutritional impact of fortified rice among the 

targeted population, the Government of India is supplying fortified rice throughout 

the Targeted Public Distribution System (TPDS), Pradhan Mantri Poshan Shakti 

Nirman (PM POSHAN) Scheme, and Integrated Child Development Services 

(ICDS) Scheme and in other Welfare Schemes (OWS) in all States and Union 

Territories (UTs). Custom-milled rice has been replaced with fortified rice in every 

scheme of the Government and 100% coverage of distribution of fortified rice has 

been achieved by March, 2024. Millets, which are commonly known as Nutri- 

Cereals, are already a part of Public Distribution System (PDS). 
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(d):  The NFSA provides for periodic social audits on the functioning of fair price 

shops, Targeted Public Distribution System and other welfare schemes, through 

local authority, or any other authority or body, as may be authorized by the State 

Government. The Central Government may also conduct or cause to be conducted 

social audit through independent agencies having experience in conduct of such 

audits. 

The Government has engaged Monitoring Institutions (MIs) of repute to 

undertake concurrent evaluation of the implementation of National Food Security 

Act, 2013 (NFSA) in all States/UTs for 03 years (2020-23). The questionnaires 

devised for the evaluation exercise also covered few questions on the receipt of 

free foodgrains under PMGKAY. Reports submitted by the MIs of the surveyed 

households indicate that ration under NFSA have been provided free of cost since 

January 2023 to eligible beneficiaries during the period of survey. 

 

WHISTLE BLOWERS PROTECTION (AMENDMENT) BILL, 2015  

1472. SHRI MATHESWARAN V S: 

Will the PRIME MINISTER be pleased to state:  

(a) whether the Government is planning to re-introduce Whistle Blowers Protection 

(Amendment) Bill, 2015 and if so, the time by when it is likely to be reintroduced; and  
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(b) the details of the number of complaints or any allegation of corruption received 

against Group A officials of Union Government by Central Vigilance Commission since 

01.01.2019 to till date along with the status of those complaints? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a):  The Whistle Blowers Protection Act, 2014 (No.17 of 2014) has been notified 

on 12th May 2014. In terms of provision of sub-section (3) of section 1 of the Act, 

the provisions of the Act shall come into force on such date as the Central 

Government may, by notification in the Official Gazette, appoint. No such 

notification has been made by the Government for the reason that the Act requires 

amendments aimed at safeguarding against disclosures affecting sovereignty and 

integrity of India, security of the State, etc., before it is brought into force. To make 

these amendments to the Act, the Government introduced the Whistle Blowers 

Protection (Amendment) Bill, 2015 in the Lok Sabha on 11th May 2015 which was 

passed by the Lok Sabha on 13th May 2015 and transmitted to the Rajya Sabha. 
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The Bill has since lapsed upon the dissolution of the Sixteenth Lok Sabha. The 

Whistle Blowers Protection (Amendment) Bill is not part of the approved 

Government legislative business of the current session of the Parliament. 

(b): Central Vigilance Commission, under the provisions contained in Section 

8(1) (c) and (d) read with Section 8(2) (a) and (b) of Central Vigilance Commission 

Act, 2003 receives complaints from various sources. On scrutiny of such 

complaints, appropriate action is taken  in accordance with the Commission’s 

Complaint Handling Policy. The number of such complaints received in the 

Commission during the period 01.01.2019 to 31.10.2024 (year-wise) and action 

taken thereon, is indicated in the table given in Statement-I.  

In addition, the Commission also receives and acts on complaints from 

Whistle Blowers, as under the Public Interest Disclosure and Protection of 

Informers Resolution (PIDPIR), the Commission is the ‘Designated Agency’ to 

receive complaints from Whistle Blowers. The year-wise details of such complaints 

received under Public Interest Disclosure and Protection of Informers Resolution 

(PIDPIR) and action taken thereon, is given in Statement-II.  

 

The complaints received in the Commission include complaints against all 

levels of officers / officials belonging to Central Government ministries / 

departments/ organizations. In addition, the Commission also receives complaints 

against officials / organizations belonging to State Governments, private 
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organizations and their employees, etc. Since no separate data is being maintained 

in respect of complaints received against Group A officers of Union Government, 

the figures in the table indicate the position in respect of all complaints received in 

the Commission during 01.01.2019 to 31.10.2024. 

STATEMENT-I 

The number of complaints received and disposed of by the Commission 

during the period 01.01.2019 to  31.10.2024 are as under:- 

Complaints 

Received and 

action taken 

No. of complaints 

201

9 

202

0 

202

1 

202

2 

202

3 

2024 

(till 

31.10.2

024) 

Number of complaints 

pending (Brought 

Forward from previous 

year)  

307

0 

836 172

3 

107

7 

698 1889 

Number of complaints 

received during the 

year 

325

79 

261

99 

246

80 

217

23 

279

00 

24689 

Total number of 356 270 264 228 285 26578 
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complaints 49 35 03 00 98 

Total number of 

complaints 

disposed of 

348

13 

253

12 

253

26 

221

02 

267

09 

25069 

(a)  

Anonymous/Pseudon

ymous (Filed) 

697

5 

659

5 

763

8 

208

5 

221

4 

1249 

(b)  

Vague/Unverifiable 

(Filed) 

742

5 

388

6 

287

5 

416

8 

836

1 

9213 

(c)  Officials not under 

CVC 

Jurisdiction/Grievanc

es (Forwarded for 

necessary action) 

200

78 

147

52 

146

50 

156

95 

159

07 

14366 

(d)  Sent for

inquiry/investigation 

to CVO/CBI 

335 79 163 154 227 241 

Number of 

complaints pending 

836 172

3 

107

7 

698 188

9 

--- 
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(Carried Forward to 

next year) 

STATEMENT-II 

The number of complaints received and disposed of by the Commission under 

Public Interest Disclosure and Protection of Informers Resolution during the period 

i.e, 01.01.2019 to 31.10.2024 is as under (Commission is designated agency to 

receive and act on complaints lodged by whistle blowers) :- 

Complaints Received 

and action taken 

No. of Complaints 

2019 2020 2021 2022 2023 2024 (till 

31.10.2024) 

Number of complaints 

pending (Brought 

Forward from previous 

year) 

29 75 35 5 20 63 

No. of complaints received

during the year 

870 480 1022 1902 2010 1948 

Total number of

complaints 

899 555 1057 1907 2030 2011 

Total number of

complaints disposed 

824 520 1052 1887 1967 2011 
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(a) No. of complaints

filed 

434 207 429 1339 1359 1192 

(b) Non−vigilance 

(Forwarded for 

necessary action 

to Departments/ 

Organizations) 

242 252 446 291 360 601 

(c) Sent for

inquiry/investigation by

CVO/ CBI 

148 61 177 257 248 218 

Number of complaints 

pending (Carried Forward 

to next year) 

75 35 5 20 63 --- 

 

 

RAILWAY PROJECTS IN CHHOTAUDEPUR, GUJARAT 

1473. SHRI JASHUBHAI BHILUBHAI RATHVA: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of new railway projects that were announced for Gujarat 

especially in Chhotaudepur parliamentary constituency, during the last 

three years; 
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(b) the details of the number of projects out of these, commissioned so far 

and the budgetary allocations made for the same along with details of 

steps taken to ensure their timely completion; 

(c) the status of those projects which have not been commissioned and the 

time by which these would be commissioned; 

(d) whether the Government is aware that a large area is still deprived of rail 

connectivity in Gujarat; and  

(e) if so, the details thereof project-wise along with the time by which the 

works on these projects are likely to be started? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e): Railway projects are surveyed/sanctioned/executed Zonal Railway-

wise and not State-wise/Constituency-wise as Indian Railway projects may span 

across State boundaries/Parliamentary Constituencies. Railway projects are 

sanctioned on the basis of remunerativeness, traffic projections, last mile 

connectivity, missing links and alternate routes, augmentation of 

congested/saturated lines, demands raised by State Governments, Central 

Ministries, Members of Parliament, other public representatives, Railway’s own 
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operational requirement, socio-economic considerations etc. depending upon 

throwforward of ongoing projects and overall availability of funds. 

Railway infrastructure projects, falling fully/partly in the State of Gujarat, are 

covered under Western Railway and North Western Railway zones of Indian 

Railway. Zone-wise details of Railway projects, including cost, expenditure and 

outlay are made available in public domain on Indian Railway’s website. 

As on 01.04.2024, 42 Railway projects (6 New Line, 22 Gauge Conversion and 14 

Doubling), of total length of 2,947 Km, costing ₹30,826 crore, falling fully/partly in 

the State of Gujarat, are at various stages of planning and implementation, out of 

which, 826 Km length has been commissioned and an expenditure of ₹9,336 crore 

has been incurred upto March, 2024. The status of work is summarized as under:- 

Category No. of 

projects 

Total 

Length  

(in Km) 

Length 

Commissioned  

(in Km) 

Expenditure upto 

March 2024  

(₹ in Cr.) 

New Line  6 537 105 3332 

Gauge 

Conversion  
22 1634 671 4655 

Doubling/ 

Multitracking 
14 776 50 1349 

Total 42 2947 826 9336 
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Construction works on the flagship high speed bullet train project have gathered 

momentum in Gujarat. Now, 100% land acquisition has been completed. 

Construction of viaduct for 225 Km, out of about 352 Km section of this project 

falling in the State of Gujarat, has also been completed.  

Western Dedicated Freight Corridor (DFC) also passes through Gujarat. About 565 

route Km of Western DFC is situated in Gujarat, which is about 37% of overall route 

length of Western DFC. Full project length falling in the State of Gujarat has been 

commissioned. 

Railway has taken up construction of Chhotaudepur-Dhar (157 Km) New Line 

project, which passes through Chhotaudepur constituency. 72 Km length has been 

commissioned so far. An expenditure of ₹1382 crore has been incurred upto March 

2024 and an outlay of ₹200 crore has been provided for this project for the financial 

year 2024-25.  

Budget allocation for infrastructure projects and safety works, falling fully/partly in 

the State of Gujarat, is as under:- 

Period Outlay 

2009-14 ₹589 crore/year 

2024-25 ₹8,743 crore (nearly 15 times) 
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The details of commissioning/laying of new track, falling fully/partly in the State of 

Gujarat during 2009-14 and 2014-24, is as under:- 

Period New Track 

Commissioned 

Average Commissioning of new 

tracks 

2009-14 660 Km 132 Km/year 

2014-24 2,244 Km 224 Km/year (nearly 02 times) 

 

Total 49 Nos. of surveys (New Line, Gauge Conversion and Doubling), of total 

length of 3,791 Km, falling fully/partly in the State of Gujarat, have been sanctioned 

in last three years (i.e. 2021-2022, 2022-2023, 2023-2024) and current Financial 

Year i.e. 2024-2025. 

The completion of any Railway project depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest department, 

deposition of cost share by State Government in cost sharing projects, priority of 

projects, shifting of infringing utilities,  statutory  clearances  from  various  

authorities, geological and topographical conditions of area, law and order situation 

in the area of project(s) site, number of working months  in  a year for particular 

project site due to climatic conditions etc.  

Various steps taken by the Government for speedy approval and implementation 

of Railway projects include (i) setting up of Gati Shakti units (ii) prioritization of 
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projects (iii) substantial increase in allocation of funds on priority projects (iv) 

delegation of powers at field level (v) close monitoring  of  progress  of project at 

various levels, and (vi) regular follow up with State Governments and concerned 

authorities for expeditious land acquisition, forestry and Wildlife clearances and for 

resolving other issues pertaining to projects. This has led to substantial increase in 

rate of commissioning since 2014. 

 

DIRECT TRAIN SERVICE BETWEEN SOLAPUR TO NEW DELHI 

1474.  SUSHRI PRANITI SUSHILKUMAR SHINDE: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether there is any proposal under consideration to start a direct train service 

from Solapur to New Delhi; 

(b) if so, the details thereof; and 

(c) whether there are any interim measures being considered to improve 

connectivity between Solapur and New Delhi, such as increased frequency or 

additional stops on existing routes in case direct service is not feasible at present? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c) Presently, Solapur is connected to Delhi by 2 pairs of trains including the 

daily service of 12627/12628 New Delhi-Bengaluru Karnataka Express. Besides, to 

improve connectivity, introduction of new train services, extension of services and 

provision of stoppages, are ongoing processes on Indian Railways, subject to traffic 

justification, operational feasibility, resource availability, etc. 

वाई-फाई और तीĄ गित वाले नेटवकª  

1475. डॉ. ब¸छाव शोभा िदनेशः 

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या महाराÕů के कई दूरÖथ úामीण ±ेýŌ म¤ वाई-फाई और अÆय तीĄ गित वाले नेटवकª  और 

मोबाइल नेटवकª  नहé ह§ और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या इससे Öथानीय नागåरकŌ को काफì कĶ और परशेानी हो रही है और यिद हा,ं तो तÂसंबंधी 

Êयौरा ³या है; 

(ग) सरकार Ĭारा इस समÖया के समाधान हेतु ³या कदम उठाए गए ह§; 

(घ) ³या नेटवकª  कì कमी के कारण वहां पीओएस मशीन¤ काम नहé करती ह§, िजसके पåरणामÖवłप 

समय पर राशन िवतåरत नहé िकया जाता है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
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(ङ) ³या धुले संसदीय िनवाªचन ±ेý सिहत महाराÕů के úामीण और दूरÖथ ±ेýŌ म¤ मोबाइल टावर 

संÖथािपत करने का कोई ÿÖताव है; और 

(च) यिद हां, तो िवगत पांच वषŎ के दौरान दूरÖथ और úामीण ±ेýŌ म¤ सÖंथािपत मोबाइल टावरŌ का 

िजला-वार Êयौरा ³या है? 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) से (ग) महाराÕů के 43,931 गांवŌ (गांव के आंकड़े भारत के महारिजÖůार के अनसुार) म¤ स ेलगभग 

41,514 गांवŌ म¤ मोबाइल कवरजे है और इनम¤ स े40,526 गांव 4जी मोबाइल कनेि³टिवटी से कवर 

िकए गए ह§। 

सरकार महाराÕů सिहत देश के úामीण, जनजातीय और दूरदराज के ±ेýŌ म¤ 4जी मोबाइल टावरŌ कì 

संÖथापना के माÅयम से दूरसंचार कनेि³टिवटी के िवÖतार के िलए िडिजटल भारत िनिध (पूवªवतê 

यूएसओएफ) के तहत िविभÆन योजनाए ंकायाªिÆवत कर रही है। 4जी सेचरुशेन पåरयोजना का उĥेÔय 

महाराÕů सिहत दशे के सेवा से वंिचत 24,680 गांवŌ म¤ 4जी मोबाइल कनेि³टिवटी उपलÊध कराना है। 

इस पåरयोजना म¤ पनुवाªस, नई बिÖतयŌ, मौजूदा ÿचालकŌ Ĭारा सेवाए ंदेना बंद करने आिद के कारण 

20% अितåरĉ गांवŌ को शािमल करने का ÿावधान है।   

 सभी úाम पंचायतŌ (जीपी) को āॉडब§ड सेवाओ ं जैसे वाई-फाई हॉटÖपॉट, फाइबर टू द होम 

(एफटीटीएच) कने³शन आिद के िलए कनेि³टिवटी ÿदान करने के िलए भारतनेट पåरयोजना को 

चरणबĦ तरीके से कायाªिÆवत िकया जा रहा है। इसके अलावा, क¤ þीय मंिýमंडल ने मौजूदा नेटवकª  को 

अपúेड करने और मांग के आधार पर लगभग 3.8 लाख गैर-úाम पंचायत गांवŌ को कनेि³टिवटी सिहत 
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åरगं टोपोलॉजी म¤ देश कì सभी úाम पंचायतŌ को कनेि³टिवटी ÿदान करने के िलए संशोिधत भारतनेट 

कायªøम को मंजूरी दी है।  

(घ) खाī एवं सावªजिनक िवतरण िवभाग ने इल³ेůॉिनक Èवाइंट ऑफ सेल (ईपीओएस) उपकरणŌ के 

िलए सॉÉटवेयर िवकिसत िकया है िजसम¤ ईपीओएस उपकरणŌ म¤ नेटवकª  कì अनुपलÊधता कì िÖथित 

म¤ ऑफलाइन फेयर ÿाइस शॉप (एफपीएस) लेनदेन (बायोमेिůक सÂयापन के िबना) को åरकॉडª करने 

कì सिुवधा उपलÊध है और यह सिुवधा सभी ईपीओएस उपकरणŌ म¤ उपलÊध है।   

(ङ) िडिजटल भारत िनिध (डीबीएन) Ĭारा िव°पोिषत 4जी सेचुरेशन पåरयोजना सिहत िविभÆन 

पåरयोजनाओ ंके तहत महाराÕů के úामीण और दूरदराज के ±ेýŌ म¤ 1,093 टावर सÖंथािपत िकए गए 

ह§ िजनम¤ से 25 टावर धुल ेसंसदीय िनवाªचन ±ेý म¤ लगाए गए ह§।  

(च) िपछले पांच वषŎ के दौरान महाराÕů के úामीण ±ेýŌ म¤ दूरसंचार सेवा ÿदाताओ ंĬारा सÖंथािपत 

मोबाइल टावरŌ का िजला-वार Êयौरा िववरण  म¤ िदया गया है।   

िववरण  

 िपछले पांच वषŎ के दौरान महाराÕů के úामीण ±ेýŌ म¤ दूरसंचार सेवा ÿदाताओ ंĬारा सÖंथािपत मोबाइल 

टावरŌ का िजला-वार Êयौरा : 

ø.स.ं िजला 

िपछले 5 वषŎ के दौरान िजल ेके úामीण 

±ेý म¤ सÖंथािपत मोबाइल टावरŌ कì 

सं́ या 

1 अहमदनगर 1,090 

2 अकोला 251 
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3 अमरावती 485 

4 बीड 667 

5 भंडारा 161 

6 बुलढाणा 578 

7 चþंपरु 192 

8 छýपित संभाजीनगर 738 

9 धारािशव 456 

10 धुल े 354 

11 गडिचरोली 462 

12 गŌिदया 247 

13 िहंगोली 195 

14 जलगांव 702 

15 जालना 466 

16 कोÐहापुर 807 

17 लातूर 546 

18 नागपुर 536 

19 नांदड़े 665 

20 नंदरुबार 295 

21 नािसक 1,009 

22 पालघर 433 

23 परभणी 382 
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24 रायगढ़ 524 

25 रÂनािगåर 379 

26 सांगली 585 

27 सतारा 754 

28 िसंधुदगुª  156 

29 सोलापूर 889 

30 ठाणे 471 

31 वधाª 145 

32 वाशीम 137 

33 यवतमाल 528 

कुल 16,285 

 

Coal Supply to Tamil Nadu  

1476.  SHRI D. M. KATHIR ANAND:  

Will the Minister of COAL be pleased to state:  

(a) the details of the quantity and value (in INR) of coal supplied to thermal power 

stations in Tamil Nadu during each of the last three years, power plant-wise; 

(b) whether the Union Government has received any request from the Government 

of Tamil Nadu regarding the shortage of coal supply and if so, the details thereof; 

and 
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(c) the details of the quantity and value (in INR) of coal supplied to industries both 

public sector and private sectors in Tamil Nadu? 

            

THE MINISTER OF COAL; AND MINISTER OF MINES  

(SHRI G. KISHAN REDDY) : 

(a): The year-wise, power plant-wise details of the coal quantity (in Million Tonnes) 

supplied to the thermal power plants in Tamil Nadu and the values (in ₹ Crore) for 

the year 2021-22, 2022-23, 2023-24 and 2024-25 (till October, 24) is at Statement. 

(b): Supply of coal to the power plants including the power plants located in Tamil 

Nadu is a continuous process. Requests are received from various States, 

including Tamil Nadu, regarding coal supplies. Coal supply is continuously 

monitored by the coal companies and also by an Inter-Ministerial Sub Group 

comprising of representatives from Ministry of Power, Ministry of Coal, Ministry of 

Railways, Central Electricity Authority (CEA), Coal India Limited (CIL) and 

Singareni Collieries Company Limited (SCCL) which meet regularly to take various 

operational decisions to enhance supply of coal to Thermal Power Plants.   

Besides, an Inter-Ministerial Committee (IMC) has also been constituted 

comprising of Chairman, Railway Board; Secretary, Ministry of Coal; Secretary, 

Ministry of Environment, Forest and Climate Change and Secretary, Ministry of 

Power; to monitor augmentation of coal supply and power generation capacity. 
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Secretary, Ministry of New and Renewable Energy and Chairperson, CEA are co-

opted as Special Invitees as and when required by the IMC.  

(c):  The details of the coal quantity (in Million Tonnes) and value (in ₹ crore) of the 

coal supplied by CIL and SCCL to the industries both of Public Sector and Private 

Sector in Tamil Nadu for the year 2021-22, 2022-23, 2023-24 and 2024-25 (till 

October, 24) is as under: 

*Provisional 

 

 

SECTOR 

FY 2021-22 FY 2022-23 FY 2023-24 
FY 2024-25 

(Till October, 24) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value 

(₹ Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value 

(₹ Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill Value 

/ Value (₹ 

Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill Value / 

Value (₹ 

Cr) 

CIL* 22.599 4169.89 26.689 4692.46 25.551 4458.25 14.483 2636.92 

SCCL 3.45 1096.26 1.98 861.48 2.80 1594.79 1.86 1201.02 
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STATEMENT 

The year-wise, power plant-wise details of the coal quantity (in Million Tonnes) 

supplied to the thermal power plants in Tamil Nadu and the values (in ₹ Crore) for 

the year 2021-22, 2022-23, 2023-24 and 2024-25 (till October, 24) is as under:  

Supplies by CIL                                                                                              

(Provisional) 

Sl. 

No. 

Name of the 

Power Plant 

FY 2021-22 FY 2022-23 FY 2023-24 
FY 2024-25 

(Till October, 24) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value 

(₹ Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value 

(₹ Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value 

(₹ Cr) 

Bill 

Quantity 

/ Coal 

Supplied 

(in MT) 

Bill 

Value / 

Value in 

(₹ Cr) 

1 TANGEDCO 14.936 2524.63 17.923 3075.05 19.072 3297.93 11.286 1951.00 

2 

NLC 

Tamilnadu 

Power 

Limited 

(NTPL) 

1.448 361.91 2.017 354.50 1.954 342.02 0.038 6.61 



04.12.2024                                           470 
 

3 

NTECL 

Vallur – 

NTPC 

Tamilnadu 

Energy Ltd 

5.963 1220.65 6.533 1204.54 4.337 782.38 3.125 672.22 

4 
SEPC Power 

Pvt. Ltd 

0.00 0.00 0.028 11.36 0.00 0.00 0.00 0.00 

5 

OPG Power 

Generation 

Pvt Ltd 

0.248 61.58 0.112 23.03 0.188 35.92 0.034 7.09 

6 

Coastal 

Energy Pvt 

Ltd 

0.004 1.12 0.075 23.98 0.00 0.00 0.00 0.00 

 

Supplies by SCCL 

Sl. 

No. 

Name of 

the Power 

Plant 

FY 2021-22 FY 2022-23 FY 2023-24 
FY 2024-25 

(Till October, 24) 

Bill 

Quantity 

/ Coal 

Bill 

Value / 

Bill 

Quantity 

/ Coal 

Bill 

Value / 

Bill 

Quantity 

/ Coal 

Bill 

Value / 

Bill 

Quantity 

/ Coal 

Bill Value 

/ Value in 

(₹ Cr) 
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Supplied 

(in MT) 

Value 

(₹ Cr) 

Supplied 

(in MT) 

Value 

(₹ Cr) 

Supplied 

(in MT) 

Value 

(₹ Cr) 

Supplied 

(in MT) 

1 

Mettur 

TPS I and 

II 

2.57 771.53 1.40 569.45 1.84 1029.57 1.59 1019.61 

2 NTECL 0.56 163.47 0.34 142.55 0.75 418.10 - - 

3 

NORTH 

CHENNAI 

TPS 

- - - - - - 0.21 135.46 

 

बिलया रलेवे Öटेशन से मले ए³सÿसे रेलगािड़यां 

1477. ®ी सनातन पांडेय:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  बिलया रलेवे Öटेशन से देश के अÆय शहरŌ के िलए कुल िकतनी रलेगािड़यां चलाई जा रही ह§ 

और तÂसंबंधी Êयौरा ³या है;  

(ख)  ³ या सरकार इस बात से अवगत है िक हजारŌ याýी बिलया से याýा कर अपनी आगे कì याýा 

के िलए वाराणसी, गोरखपुर, पंिडत दीनदयाल उपाÅयाय ज³ंशन से रलेगािड़यŌ म¤ सवार होते 

ह§;  
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(ग)  यिद हां, तो ³या सरकार का जनिहत को Åयान म¤ रखते हòए बिलया रलेवे Öटेशन से देश के अÆय 

शहरŌ के िलए मेल/ए³सÿेस रेलगािड़यां चलाने का िवचार है;  

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(ङ) यिद नहé, तो इसके ³या कारण ह§? 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ङ): वतªमान म¤, बिलया म¤ 50 जोड़ी गािड़यŌ Ĭारा सेिवत िकया जा रहा है, िजसम¤ बिलया से 

शłु होने वाली/समाĮ होने वाली 7 जोड़ी िनयिमत गािड़यां शािमल ह§। ये सेवाए ंनई िदÐली, मुंबई, चÆेनई, 

कोलकाता आिद जैसे महÂवपूणª गंतÓयŌ के िलए संपकª ता महुैया कराती ह§। इसके अलावा, बिलया Öटेशन 

के यािýयŌ कì जłरतŌ को पूरा करने के िलए, 2 जोड़ी रलेगािड़यŌ अथाªत 12581/82 मंडुवाडीह-नई 

िदÐली ए³सÿेस (30-01-2024 से) और 11071/72 लोकमाÆय ितलक टिमªनल-वाराणसी ए³सÿेस 

(10-12-2023 से) का बिलया तक िवÖतार िकया गया है। इसके अलावा, भारतीय रेल पर नई गाड़ी 

सेवाओ ंकì शुłआत करना एक सतत् ÿिøया है, जो यातायात औिचÂय, पåरचालिनक Óयवहायªता, 

संसाधनŌ कì कमी आिद के अÅयधीन है। 

 

PENDING DUES UNDER PDS 

1478.  SHRIMATI MALA ROY: 

SHRI ADHIKARI DEEPAK DEV: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 
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(a)  whether any dues are pending with/for the State Governments on account of 

Public Distribution System (PDS); 

(b)  if so, the details of amount of the said dues as on date, State-wise including 

the reasons behind the same; and 

(c)  the expected date to clear the dues? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) to (c):  Payment of admissible amount to States for Central Pool procurement 

of food grains is made by Food Corporation of India (FCI) on the basis of the claims 

made by State Governments and their agencies as per the Cost Sheet, which 

includes Minimum Support price (MSP) of the food grains and other incidentals. 

Further, food subsidy is released by the Department of Food and Public Distribution 

(DFPD) to States that have opted for Decentralized Procurement (DCP) mode, on 

the basis of their quarterly food subsidy claims, which is an ongoing and continuous 

process. These claims are processed keeping in view the opening and closing 

balance of stocks, procurement, allocation and distribution of food grains under 

various Central schemes, Food Corporation of India’s reconciliation, utilization 

certificates received, economic cost of food grains, updation of data on DFPD Portal 

etc. 
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DFPD, Government of India has been continuously releasing admissible 

amount of food subsidy to the State Governments against their claims Rs. 

2,88,718.54 Crore, Rs. 2,72,501.69 Crore, Rs. 2,11,394.39 Crore and Rs. 

1,40,239.10 Crore were released to the FCI and State Governments that have 

adopted  Decentralized procurement during the financial years 2021-22, 2022-23, 

2023-24 and 2024-25 (till October 2024) respectively. Details of amount released 

to DCP States is also enclosed at Statement.   

STATEMENT 

State-wise breakup of food subsidy released to DCP States from 2021-22 is 

as under:                                                                                                                      

(Rs. in Crore) 

S.No. Name of the 

State 

2021-22 2022-23 2023-24  2024-25                

(till Oct. 2024) 

1.  Andhra 

Pradesh 

9323.38 6635.97 6268.19 

5498 

2.  Bihar 7671.9 10966.1 6557.64 7032.12 

3.  Chhattisgarh 9047.77 7574.81 5236.13 17.96 

4.  Gujarat 749.43 311.54 267.83 2.49 

5.  Karnataka 1682.12 2191.75 1222.13 120.68 

6.  Kerala 1777.86 1544.89 1151.85 369.86 
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7.  Madhya 

Pradesh 

14420.62 9471.5 16939.27 

3449.05 

8.  Maharashtra 4082.07 2725.75 3923.29 327.74 

9.  Odisha 7892.69 7600.05 14473.68 4671.18 

10.  Punjab 2047.53 1202.49 2064.56 661.26 

11.  Tamil Nadu 6250.93 8685.95 7072.53 3178.16 

12.  Telangana 7665.02 5242.76 5367.07 2592.1 

13.  Uttarakhand 1554.43 1212.25 724.39 517.3 

14.  West Bengal 5421.34 6580.11 - 1535.42 

15.  Jharkhand ## - - 42.77 342.97 

16.  Tripura 15.58 148.67 106.51 35.79 

17.  DBT* and 

Misc. 

186.87 187.9 267.6 

105.31 

18.  Himachal 

Pradesh $ 

    47.38 

- 

Total 79789.54 72282.49 71732.82 30457.39 

 

Note:-          

## Jharkhand was DCP for KMS 2016-17 (only for 1 district) 2017-18 (only for 

5 District), 2018-19 (only for 6 District). They have adopted Non-DCP in KMS 

2019-20. Adopted DCP in FY 2023-24 
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$ Himachal Pradesh has adopted DCP Mode in 2023-24            

* Under DBT scheme, subsidy is released to UTs of Chandigarh, Puducherry 

and Dadra and Nagar Haveli w.e.f. 2015-16. 

 

ADDITIONAL HALTING OF PADMAVATHI EXPRESS AT BHONGIR 

1479. SHRI CHAMALA KIRAN KUMAR REDDY: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government is aware that the Padmavathi Express (12764) does 

not halt at Bhongir, causing significant inconvenience for local passengers, 

especially pilgrims;  

(b) if so, whether the Government is considering for adding halts for the 

Machilipatnam-Bidar Train (12749) at Bhongir, Allair and Jangoan to cater to local 

commuters;  

(c) the reasons for the rescheduling of the Kakatiya Express (17660) to arrive at 4 

a.m. at Bhongir and the timings proposed to be adjusted for morning commuters, if 

so, the details thereof;  

(d) whether there are plans to restore or increase the frequency to meet the 

commuting needs of students and employees, given the frequency of the 

Secunderabad-Warangal Push-Pull train (67264) was reduced, if so, the details 

thereof; and  
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(e) the steps being taken by the Government to improve the frequency and 

accessibility of trains in Bhongir, Allair and Jangoan to ensure better transportation 

options for local residents? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) Bhongir and Aler stations are presently being served by 26 and 22 train 

services respectively. Similarly, Jangaon station is served by 34 train services 

including 12749/12750 Machilipatnam-Bidar Express. Further, 67264 (new number 

07462) Secunderabad-Warangal MEMU is in operation w.e.f 01.11.2024. As a part 

of rationalisation of Time Table, timings of Kakatiya Fast Passenger (train no. 

57626), has been revised. Presently, 07757 Kazipet- 

Secunderabad MEMU which leaves Bhongir at 07:05 hrs and arrives 

Secunderabad 08:45 hrs, is catering to the needs of morning commuters. Besides, 

increase in frequency and stoppages of train services are an ongoing processes 

on Indian Railways subject to traffic justification, operational feasibility etc. 

 

INVESTMENTS IN NORTH EASTERN REGION 

1480.  DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN: 

Will the Minister of DEVELOPMENT OF NORTH EASTERN REGION be 

pleased to state: 
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(a)  whether any measures have been taken to boost investments in the North-

Eastern Region; 

(b)  if so, the details thereof;  

(c)  whether any measures have been taken by the Government to improve 

connectivity and infrastructure for facilitating investments in the region; and 

(d)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 

OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 

REGION (DR. SUKANTA MAJUMDAR): 

(a) and (b) Government of India has implemented various schemes to boost 

investments in the North Eastern Region. The North East Industrial and Investment 

Promotion Policy (NEIIPP), 2007 was notified from 01.04.2007 to 31.03.2017 with 

the purpose to boost industrialization of the North Eastern Region. In order to 

mitigate locational disadvantage and facilitate the process of industrialization in 

hilly, remote and inaccessible areas, in terms of subsidizing industrial units for 

transportation of their finished product and raw material Freight Subsidy Scheme 

(FSS) was introduced in 2013 replacing Transport Subsidy Scheme, 1971. 

Subsequent to the closure of NEIIPP, 2007, the North East Industrial Development 

Scheme (NEIDS), 2017 was introduced to cover manufacturing and service sector. 

Thereafter, a new Industrial Development Scheme, Uttar Poorva Transformative 
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Industrialization Scheme (UNNATI), 2024, a Central Sector Scheme, was launched 

on 09.03.2024 for the development of industries and generation employment in 

North Eastern Region.  

(c) and (d) Government of India is implementing various flagship programmes and 

schemes for the development of the North Eastern Region. As per extant policy of 

the Government of India, fifty-five non-exempted Central Ministries/Departments 

are mandated to spend at least 10% of their Gross Budgetary Support (GBS) for 

Central Sector and Centrally Sponsored Schemes in the North Eastern Region for 

the overall development of the region. Further, Ministry of Development of North 

Eastern Region is also implementing various schemes viz. North East Special 

Infrastructure Development Scheme (NESIDS), Prime Minister’s Development 

Initiative for North East Region (PM-DevINE) and schemes of North Eastern 

Council, to improve connectivity and infrastructure in the North Eastern Region.  

 

TARANG FACILITY AT THE INDIAN NATIONAL CENTRE FOR OCEAN 

INFORMATION SERVICES 

1481. SHRI MANOJ TIWARI: 

Will the Minister of EARTH SCIENCES be pleased to state:  

(a)  the key features of newly established Tarang facility at the Indian National Centre 

for Ocean Information Services (INCOIS) and its expected contribution to 

oceanographic research and monitoring; and 
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(b)  whether the said facility will assist ocean scientists in enhancing the provision of 

timely warnings for tsunamis in the country and neighbouring countries and if so, 

the details of the mechanisms or technologies to be utilized to achieve the 

objective? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF STATE IN 

THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE MINISTRY OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE 

DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT 

OF SPACE (DR. JITENDRA SINGH): 

(a) TARANG is a 64-bit machine, capable of supporting multi-tasking, multi-

programming, multi-user and time-sharing environment, of a proven architecture 

with scalable processing elements, scalable high performance I/O, scalable 

interconnection network and a balanced design to have 99.5% uptime with 

adequate redundancies and to avoid single point of failure so as to meet the 

operational requirements. The HPC system is supported by technical support 

facilities such as Transformers, Diesel Generators, UPS, Batteries, Multiple utility 

paths, Lighting system, Adequate no of earthing pits and Cables. 

The compute capacity is about 1 Peta FLOPS, with a 2 Peta Byte storage and 3 

Peta Byte archival storage. Additionally, there is a dedicated standalone system 
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for Artificial Intelligence (AI) and Machine Learning (ML) applications with a 

capacity of 15.5 Peta FLOPS. 

 

INCOIS will use the new system to run state-of-the-art ocean general circulation 

models, ocean-atmosphere coupled models, and wave models to operationally 

forecast ocean variables and extreme ocean weather as well as to meet the 

objectives of the major initiatives of the MoES such as the Deep Ocean Mission, 

the Mission Mausum and the Monsoon Mission within a year. 

(b) Yes. This facility will help INCOIS to provide Service Level 3 Tsunami warning 

Services in addition to early warning on Storm surges, High Waves, Swell Surge 

(Kallakadal) and Extreme currents. The workloads of TARANG include: 

(i) Operational models for providing Tsunami Early Warnings for India and 

other 25 countries on the Indian Ocean rim,  

(ii) Next generation Ocean State Forecast system with more accurate 

representation of physical processes, non-hydrostatic dynamics, high 

resolution nests for local forecasts and advanced data assimilation 

techniques and  

(iii) Developing / improving sophisticated models such as MOM, ROMS, 

HYCOM, Wave Watch III, SWAN, Tunami N2, ADCIRC leveraging 

advanced technologies such as Artificial Intelligence and Machine 

Learning. 
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INCOIS will adopt AIML-based models to augment the quality of the forecasts 

using the available GPU processors. Further, the new computational facility will 

also be used for the numerical modeling of tsunami and storm surges aimed 

towards the improvements in their early warnings. 

 

VANDE BHARAT TRAINS IN SOUTHERN REGION 

1482.  SHRI THARANIVENTHAN M S:  

           SHRI MALAIYARASAN D:                    

      Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government has started operating Vande Bharat trains on some 

more routes recently and if so, the details thereof;  

(b) the number of Vande Bharat trains that are proposed to be operated in the 

coming years;  

(c) whether the Government is likely to consider more such trains in the Southern 

region, especially in Tamil Nadu, in the near future due to commercial and industrial 

activities; and  

(d) if so, the details thereof and the time by which they are likely to be started? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d)  As on 28th  November, 2024, 136  Vande Bharat train services are running 

across the Indian Railways network. However, as the Railway network  straddles 

across State boundaries, trains are introduced, as per network requirement, across 

such boundaries. Presently, on originating/terminating basis, 16 Vande Bharat 

Express, 04 Vande Bharat Express,  12 Vande Bharat Express and 10 Vande 

Bharat Express  are respectively catering to the needs of stations located in the 

States of Tamil Nadu, Kerala, Andhra Pradesh and Telangana. Besides, 

introduction of train services, including Vande Bharat services,  is an ongoing 

process on Indian Railways, subject to traffic justification, operational feasibility, 

resource constraints, etc.  

                                   

रलेवे म¤ कायªरत मिहलाओ ंकì सं́ या 

1483.  डॉ. मÆना लाल रावत:  

³या रले मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या भारतीय रले म¤ मिहलाओ ंकì भी िनयिुĉ कì जाती है और यिद हां, तो तÂसंबंधी Êयौरा 

³या है;  

(ख) रलेगािड़यŌ म¤ िकतनी मिहलाए ंकायªरत ह§; और 
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(ग) रलेगािड़यŌ के संचालन म¤ लोको पायलट के łप म¤ िकतनी मिहलाए ंकायªरत ह§ और पŁुषŌ कì 

तुलना म¤ मिहला लोको पायलटŌ का ÿितशत िकतना है? 

 

रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग) भारतीय रेलवे म¤ िविभÆन पदŌ पर सीधी भतê िनधाªåरत ÿिøया के अनसुार कì जाती है। 

ल§िगक िभÆनता पर Åयान िदए िबना, िनधाªåरत पाýता मानदडंŌ को पूरा करने वाले सभी उÌमीदवार भतê 

के िलए पाý होते ह§। 31.03.2024 कì िÖथित के अनसुार, भारतीय रेल म¤ 99,809 मिहला कमªचारी 

कायªरत ह§, िजनम¤ 2,037 लोको पायलट ह§।      

 

रलेवे म¤ िसµनल ÿणाली का आधुिनकìकरण 

1484. ®ी मकेुश राजपूत:  

      ³या रले मýंी यह बताने कì कृपा कर¤गे िक:  

(क)   ³ या सरकार Ĭारा भारतीय रेल म¤ िसµनल ÿणाली के आधुिनकìकरण के िलए कदम उठाए गए ह§;  

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग)  ³ या सरकार ने भारतीय रले म¤ यािýयŌ कì सरु±ा बढ़ाने के िलए कोई कदम उठाए ह§; और  

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³ या है? 
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रले मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): गत वषŎ म¤ िकए गए िविभÆन संर±ा उपायŌ के पåरणामÖवłप दुघªटनाओ ंकì सं´या म¤ 

अÂयािधक कमी आई है। पåरणामी गाड़ी दघुªटनाए,ं िजनम¤ गािड़यŌ के पटरी से उतरने संबंधी दघुªटनाए ं

भी शािमल ह§, वषª 2014-15 म¤ 135 से घटकर 2023-24 म¤ 40 हो गई ह§, िजसे िनÌनानसुार úाफ म¤ 

दशाªया गया है। इन दघुªटनाओ ंके कारणŌ म¤ मु́ यतः पटåरयŌ म¤ खराबी, रले इंजन/सवारी िडÊबŌ म¤ 

खराबी, उपकरण कì िवफलता, मानवीय चूक आिद शािमल ह§।  िकसी दघुªटना से रेलवे संपि° को ±ित 

पहòंच सकती है िजसम¤ रलेपथ, चल Öटॉक, िशरोपåर उपकरण, िसगनल ÿणाली से संबंिधत िगयर आिद 

शािमल ह§। 

यह नोट िकया जा सकता है िक वषª 2004-14 कì अविध के दौरान पåरणामी गाड़ी दघुªटनाओ ं

कì सं́ या 1711 (औसत 171 ÿितवषª) थी, जो वषª 2014-24 कì अविध के दौरान घटकर 678 

(औसतन 68 ÿितवषª) रह गई है जो िक 60% कì कमी है। 

गाड़ी पåरचालन म¤ बेहतर संर±ा दशाªने वाला अÆय महÂवपूणª सूचकांक दघुªटना ÿित िमिलयन 

रलेगाड़ी िकलोमीटर (एपीएमटीकेएम) है, जो 2014-15 म¤ 0.11 से घटकर 2023-24 म¤ 0.03 रह गया 

है, जो उĉ अविध के दौरान लगभग 73% का सुधार दशाªता है। 
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भारतीय रेल म¤ संर±ा को सवō¸च ÿाथिमकता दी जाती है। गाड़ी पåरचालन म¤ संर±ा बढ़ाने के िलए िकए 

गए िविभÆन संर±ा संबंधी उपाय िनÌनानसुार ह§:  

i. िवगत वषŎ म¤ भारतीय रेल म¤, संर±ा से संबंिधत कायŎ पर Óयय म¤ विृĦ हòई है जो िनÌनानुसार 

हैः 

                               सरं±ा संबंधी कायŎ पर Óयय                   (करोड़ Ł. म¤) 
 

2022-23 

(वाÖतिवक) 

2023-24 

(वाÖतिवक) 

बजट अनमुान 

2024-25 

रलेपथ और िनमाªण कायª का अनुर±ण 18,115 20,322 21,386 

रलेइंजनŌ और चल Öटॉक का अनुर±ण 27,086 30,864 31,494 

मशीनŌ का अनुर±ण 9,828 10,772 11,864 

सड़क संर±ा समपार और ऊपåर/िनचले 

सड़क पलु 

5,347 6,662 9,980 

135

107 104
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40

25
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रलेपथ नवीकरण 16,326 17,850 17,652 

पलु संबंधी कायª 1,050 1,907 2,137 

िसगनल एवं दूरसंचार संबंधी कायª 2,456 3,751 4,647 

उÂपादन इकाइयŌ सिहत कारखानŌ तथा 

संर±ा पर िविवध Óयय 

7,119 9,523 9,615 

कुल 87,327 1,01,651 1,08,776 

 

ii. मानवीय चूक के कारण होने वाली दघुªटना रोकने के िलए 31.10.2024 तक 6,608 ÖटेशनŌ पर 

ÈवाइंटŌ और िसगनलŌ के क¤ þीकृत पåरचालन वाले इलेि³ůकल/इल³ेůॉिनक इंटरलॉिकंग ÿणाली 

कì ÓयवÖथा कì गई है। 

iii. समपार फाटकŌ पर संर±ा बढ़ाने के िलए 31.10.2024 तक 11,053 समपार फाटकŌ पर 

इंटरलॉिकंग कì ÓयवÖथा कì गई है। 

iv. संर±ा बढ़ाने के िलए 31.10.2024 तक 6,619 ÖटेशनŌ पर िवīतु साधनŌ Ĭारा रलेपथ अिधभोग 

के सÂयापन के िलए ÖटेशनŌ के पूणª रलेपथ पåरपथन कì ÓयवÖथा कì गई है। 

v. कवच अÂयिधक ÿौīोिगकì ÿधान ÿणाली है, िजसके िलए सवō¸च+ Öतर के संर±ा ÿमाणन कì 

आवÔयकता होती है। कवच को जुलाई, 2020 म¤ राÕůीय Öवचािलत रेलगाड़ी र±ण (एटीपी) ÿणाली 

के łप म¤ अपनाया गया था। कवच ÿणाली कì उ°रो°र चरणबĦ łप म¤ ÓयवÖथा कì जा रही है है। 

कवच को पहले ही दि±ण मÅय रले और उ°र मÅय रलेवे के 1548 मागª िकलोमीटर पर सÖंथािपत 

िकया जा चुका है। वतªमान म¤, िदÐली-मुंबई और िदÐली-हावड़ा गिलयारŌ (लगभग 3000 मागª िकमी) 

पर कायª ÿगित पर है। इन रलेमागŎ पर लगभग 1081 मागª िकमी (िदÐली-मुंबई खंड पर 705 मागª 
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िकमी और िदÐली-हावड़ा खंड पर 376 मागª िकमी) पर रलेपथ साइड कायª पूर ेकर िलए गए ह§। इन 

खंडŌ पर िनयिमत परी±ण िकए जा रहे ह§।  

vi. िसगनल ÿणाली कì संर±ा से संबिंधत मामलŌ जैसे अिनवायª साÌयता जांच, पåरवतªन कायª संबंधी 

ÿोटोकॉल, पूणª हो चुके कायŎ के रखेांकन तैयार करने आिद पर िवÖतृत िदशािनद¥श जारी िकए गए 

ह§।  

vii. ÿोटोकॉल के अनसुार िसगनल एवं दूरसंचार उपÖकरŌ के िलए िडÖकने³शन और åरकने³शन 

ÿणाली पर पुनः जोर िदया गया है।  

viii. लोको पायलटŌ कì सतकª ता म¤ सुधार लाने के िलए सभी रले इंजनŌ म¤ सतकª ता िनयंýण उपकरण 

(वीसीडी) लगाए गए ह§। 

ix. माÖट पर रůेो-åरÉलेि³टव िसµमा बोडª लगाए जाने कì ÓयवÖथा है जो िवīतुीकृत ±ेýŌ म¤ िसगनलŌ 

से दो ओएचई माÖट पहल ेिÖथत होता है तािक कोहर ेके मौसम के कारण ŀÔयता कम होने पर øू 

को आगे के संकेत के बारे म¤ चेतावनी िमल सके। 

x. कोहरे से ÿभािवत ±ेýŌ म¤ लोको पायलटŌ के िलए जीपीएस आधाåरत फॉग सेÉटी िडवाइस 

(एफएसडी) कì ÓयवÖथा कì जाती है िजससे लोको पायलट को आने वाले मु́ य ÖथलŌ यथा 

िसगनल, रले फाटकŌ आिद कì दूरी का पता लग जाता है। 

xi. ÿाथिमक रलेपथ नवीकरण करते समय 60 िकúा कì आधुिनक रेलपथ संरचना, 90 अÐटीमेट 

टेिÆसल Öů¤थ (यूटीएस) पटरी, ÿीÖůेÖड कंøìट Öलीपर (पीएससी) लोचदार बंधन वाले 

सामाÆय/चौड़ी सतह के Öलीपर, पीएससी ÖलीपरŌ पर फैनशेÈड लेआउट टनªआउट, गडªर पलुŌ पर 

Öटील चैनल/एच-बीम Öलीपसª का उपयोग िकया जाता है। 

xii. मानवीय ýिुटयŌ को कम करने के िलए पी³यूआरएस, टीआरटी, टी-28 जसैी रलेपथ मशीनŌ के 

उपयोग के माÅयम से रलेपथ िबछाने कì गितिविधयŌ का यांिýकìकरण।  
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xiii. संर±ा बेहतर करने के िलए रलेपथ नवीकरण कì ÿगित बढ़ाने और ºवाइंटŌ कì वेिÐडंग से बचने के 

िलए 130 मीटर/260 मीटर लंबे पटरी पैनलŌ कì आपूितª को अिधकतम करना।  

xiv. पटåरयŌ म¤ दोष का पता लगाने और दोषपूणª पटåरयŌ को समय पर हटाने के िलए रेल कì 

अÐůासोिनक Éलॉ िडटे³शन परी±ण (यूएसएफडी)। 

xv. लंबी पटåरयां िबछाना, एÐयूिमनो थिमªक वेिÐडंग के उपयोग को कम करना और रेलपथŌ के िलए 

बेहतर वैिÐडंग तकनीकŌ अथाªत Éलैश बट वेिÐडंग अपनाना।  

xvi. ओएमएस (दोलन िनगरानी ÿणाली) और टीआरसी (रलेपथ åरकॉिड«ग कारŌ) Ĭारा रलेपथ भूिमित 

कì िनगरानी। 

xvii. वÐेड/पटåरयŌ कì टूट-फूट का पता लगाने के िलए रेल पटåरयŌ पर पेůोिलंग।  

xviii. टनªआउट नवीनीकरण कायŎ म¤ िथक वेब िÖवच और वÐेड करने योµय सीएमएस øॉिसंग का 

उपयोग।  

xix. संर±ा पĦितयŌ के अनुपालन हेतु कमªचाåरयŌ को िनगरानी और िशि±त करने के िलए िनयिमत 

अंतराल पर िनरी±ण। 

xx. यिुĉसंगत अनुर±ण संबंधी आवÔयकता और इनपटु के इĶतमीकरण से संबंिधत िनणªय लेने के िलए 

ůैक डाटाबेस और िडसीजन सपोटª िसÖटम जैसी रलेपथ पåरसंपि°यŌ कì वेब आधाåरत ऑनलाइन 

िनगरानी ÿणाली को अपनाया गया है। 

xxi. रलेपथ कì संर±ा से संबंिधत मामलŌ अथाªत् एकìकृत Êलॉक, कॉåरडोर Êलॉक, कायª साइट पर 

संर±ा, मानसून संबंधी सावधािनयŌ आिद पर िवÖतृत अनुदेश जारी िकए गए ह§।  

xxii. गािड़यŌ का सुरि±त पåरचालन सुिनिĲत करने के िलए रेल पåरसंपि°यŌ (सवारी िडÊबŌ एवं 

मालिडÊबŌ) का िनवारक अनुर±ण। 
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xxiii. पारपंåरक आईसीएफ िडजाइन के रेल िडÊबŌ के Öथान पर एलएचबी िडजाइन के रले िडÊबे लगाए 

जा रहे ह§। 

xxiv. जनवरी 2019 तक बड़ी लाइन मागª पर सभी मानवरिहत समपार फाटकŌ (यूएमएलसी) को समाĮ 

कर िदया गया है। 

xxv. पलुŌ का िनयिमत िनरी±ण करके रले पलुŌ कì संर±ा सुिनिĲत कì जाती है। इन िनरी±णŌ के दौरान 

िÖथितयŌ के आकलन के आधार पर पलुŌ का मरÌमत/पनुªÖथापन कायª िकया जाता है। 

xxvi. भारतीय रले ने सभी सवारी िडÊबŌ म¤ यािýयŌ कì Óयापक सूचना के िलए सांिविधक “आग से बचाव 

संबंधी सूचनाए”ं लगाई है। सभी िडÊबŌ म¤ आग से बचाव संबंधी पोÖटर लगाए गए ह§ तािक यािýयŌ 

को आग से बचने के िलए िविभÆन ‘करने योµय’ और ‘न करने योµय’ के िवषय म¤ सूिचत और सतकª  

िकया जा सके। इसम¤ सवारी िडÊबŌ के भीतर ºवलनशील वÖतुए,ँ िवÖफोटकŌ को साथ न ले जान,े 

धूăपान न करने, जमुाªना आिद से संबंिधत सूचनाए ंशािमल ह§।  

xxvii. उÂपादन इकाइयां नविनिमªत पावर कारŌ और पÆैůी कारŌ म¤ आग संसूचक एवं अवरोधन ÿणाली 

तथा नविनिमªत सवारी िडÊबŌ म¤ आग एवं धआंु संसूचक ÿणाली कì ÓयवÖथा कर रही है। ±ेýीय रलेŌ 

Ĭारा मौजूद सवारी िडÊबŌ म¤ चरणबĦ तरीकŌ से ÿोúेिसव िफट्मÆेट का कायª भी चालू है।  

xxviii. कमªचाåरयŌ कì िनयिमत काउÆसिलंग कì जाती है और उÆह¤ ÿिश±ण िदया जाता है।  

xxix. भारतीय रेलŌ पर (ओपन लाइन) िदनांक 30.11.2023 के सामाÆय िनयम गजट अिधसूचना के तहत 

रोिलंग Êलॉक अवधारणा कì शłुआत कì गई है िजसम¤ पåरसंपि°यŌ के एकìकृत 

अनरु±ण/मरÌमत/ÿितÖथापन के कायª को रोिलंग आधार पर 52 सĮाह पूवª ही िनयोिजत िकया 

जाता है और योजना के अनसुार िनÕपािदत िकया जाता है। 

रलेवे Ĭारा िकए गए संर±ा संबंधी कायŎ का Êयौरा िनÌनानुसार सारणीबĦ है:- 
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ø.स.ं मद 
2004-05 से 2013-

14 

2014-15 से 2023-

24 

2004-

14 

कì 

तुलना 

म¤ 

2014-

24 
 

रलेपथ अनुर±ण 
 

1. रलेपथ नवीकरण पर Óयय 

(करोड़ łपये म¤)  
 

47,038 1,09,577 2.33 

गुना 

2. रले नवीकरण ÿाथिमक (रलेपथ 

िकमी.)  
 

32,260 43,335 1.34 

गुना 

3. उ¸च-गुणव°ा कì पटåरयŌ का 

उपयोग (60 िकúा.) (िकमी.)  
 

57,450 1,23,717 2.15 

गुना 

4. लंबे रेल पैनल (260मी.) (िकमी.) 
 

9,917 68,233 6.88 

गुना 

5. पटåरयŌ कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(रलेपथ िकमी.)  
 

20,19,630 26,52,291 1.31 

गुना 
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6. 

वेिÐडंग कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(अदद) 
 

79,43,940 1,73,06,046 
2.17 

गुना 

7. 
नए जोड़े गए रलेपथ िकमी. 

(रलेपथ िकमी.) 
 

14,985 31,180 
2.08 

गुना 

8. वेÐ ड संबधंी िवफलताए ं(अदद) 
 

2013-14 म¤: 3699 2023-24 म¤: 481 
87% 

कमी 

9. पटåरयŌ म¤ दरार¤ (अदद) 
 

2013-14 म¤: 2548 2023-24 म¤: 383 
85% 

कमी 

10 िथक वेब िÖवच (अदद) 
 

शूÆय 21,127  

11 रलेपथ मशीन (अदद) 
31.03.14 तक = 

748 

31.03.24 तक = 

1,661 

122% 

विृĦ 

 
 

समपार फाटकŌ को समाĮ करना 
 

1. 
मानव रिहत समपार फाटकŌ को 

समाĮ करना (अदद) 

31.03.14 तक: 

8948 

31.03.24 तक : 

शूÆय  (31.01.19 

तक सभी बंद कर 

िदए गए) 

100% 

कमी 

2. 
मानव यĉु समपार फाटकŌ को 

समाĮ करना (अदद) 
 

1,137 7,075 
6.21 

गुना 
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3. 

रोड ओवर िāज (आरओबी)/ 

रोड अंडर िāज (आरयूबी) 

(अदद) 
 

4,148 11,945 
2.88 

गुना 

 

4. 

 

 

 
 

समपार समाĮ करने पर Óयय 

(एलसी+आरओबी+आरयूबी) 
 

8,825 41,957 
4.75 

गुना 

 पुल पुनÖथाªपन 
 

1. 
पलु पनुÖथाªपन पर Óयय (करोड़ 

Łपये म¤) 
 

3,924 8,255 
2.10 

गुना 
 

िसगनल कायª  
 

1. इल³ेůॉिनक इंटरलॉिकंग 

(Öटेशन)  
 

837 2,964 3.52 

गुना 

2. Öवचािलत Êलॉक िसगनल 

(िकमी.) 
 

1,486 2,497 1.67 

गुना 

ø.स.ं मद¤ 
2004-05 से 2013-

14 

2014-15 से 2023-

24 

2004-

14 कì 

तुलना 

म¤ 



04.12.2024                                           494 
 

2014-

24 
 

चल Öटॉक 

1. एलएचबी िडÊबŌ का िविनमाªण 

(अदद)  

2,337 36,933 15.80 

गुना 

2. वातानुकूिलत िडÊबŌ म¤ अिµन 

और धूमन संसूचक ÿणाली का 

ÿावधान (िडÊबŌ कì सं´या)  

0 19,271 
 

 

3. 

प¤ůी और पावर कारŌ म¤ अिµन 

संसूचन एवं अिµनशमन ÿणाली 

का ÿावधान (िडÊबŌ कì सं´या) 

 

0 

 

2,991 

 

 
 

4. 
 

गैर-वातानकूुिलत िडÊबŌ म¤ अिµन 

शामकŌ का ÿावधान (िडÊबŌ कì 

सं´या) 

0 66,840 
 

5. फॉग पास सÉेटी िडवाइस 

(अदद) 

31.03.14 तकः 90 31.03.24 तकः 

19,742 

219 

गुना 

 

इसके अलावा, भारतीय रले Ĭारा उÆनत ÿौīोिगकì ÿणाली के कायाªÆवयन हेतु “कवच” ÿणाली को 

Öवचािलत रलेगाड़ी सुर±ा ÿणाली (एटीपी) के łप म¤ अपनाया गया है। 
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1. कवच एक Öवदशेी łप से िवकिसत Öवचािलत रलेगाड़ी संर±ा ÿणाली है। कवच एक अÂयिधक 

ÿौīोिगकì ÿधान ÿणाली ह,ै िजसे सवō¸च Öतर के संर±ा ÿमाणन (एसआईएल-4) कì 

आवÔयकता होती है।  

2. यिद लोको पायलट āेक लगाने म¤ िवफल रहता है तो कवच Öवचािलत āेक लगाकर लोको 

पायलट को िनिदªĶ गित सीमा के भीतर रलेगाड़ी चलाने म¤ सहायता करता है और यह खराब 

मौसम के दौरान रेलगाड़ी को संरि±त ढंग से चलाने म¤ भी सहायता करता है।   

3. याýी गािड़यŌ पर पहला फìÐड परी±ण फरवरी 2016 म¤ शłु िकया गया था। ÿाĮ अनुभवŌ और 

Öवतंý संर±ा िनधाªरक (आईएसए) Ĭारा ÿणाली के Öवतंý सरं±ा मूÐयांकन के आधार पर कवच 

के सÖंकरण 3.2 कì आपूितª के िलए 2018-19 म¤ तीन फमŎ को मंजूरी दी गई थी। 

4. कवच को जुलाई 2020 म¤ राÕůीय एटीपी ÿणाली के łप म¤ अपनाया गया था। 

5. कवच ÿणाली के कायाªÆवयन म¤ शािमल मु́ य कायªकलाप िनÌनानुसार ह§: 

क. ÿÂयेक Öटेशन, Êलॉक खंड पर Öटेशन कवच कì सÖंथापना। 

ख. पूर ेरेलपथ कì लंबाई पर आरएफआईडी टैग का सÖंथापन। 

ग. संपूणª रलेखंड म¤ दूरसंचार टावरŌ का सÖंथापन। 

घ. रलेपथ के साथ ऑिÈटकल फाइबर केबल िबछाना। 

ङ. भारतीय रेल पर पåरचािलत िकए जाने वाले ÿÂयेक रेलइंजन पर लोको कवच का 

ÿावधान। 

6. दि±ण मÅय रेलवे म¤ 1465 मागª िकलोमीटर पर कवच के संÖकरण 3.2 कì सÖंथापना के दौरान 

अÂयिधक अनुभव ÿाĮ हòए। इन अनभुवŌ का लाभ उठाते हòए आगे सधुार िकए गए।  अंततः 

िदनांक 16.07.2024 को कवच सÖंकरण 4.0 िविशिĶयŌ को आरडीएसओ Ĭारा अनमुोिदत 

िकया गया। 
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7. कवच के संÖकरण 4.0 म¤ िविभÆन रेल नेटवकª  के िलए आवÔयक सभी मु́ य िवशेषताए ंशािमल 

ह§। भारतीय रेल हेतु संर±ा के संबंध म¤ यह िविशĶ उपलिÊध है। अÐप अविध के भीतर, भारतीय 

रले Ĭारा Öवचािलत गाड़ी सरु±ा ÿणाली को िवकिसत िकया गया, परी±ण िकया गया और 

संÖथािपत करना शłु िकया गया।  

8. कवच के सÖंकरण 4.0 म¤ ÿमखु सधुारŌ म¤ अिधक सटीक अविÖथित, बड़े याडª के िलए िसगनल 

संबंधी बेहतर जानकारी, ओएफसी पर Öटेशन से Öटेशन तक कवच इंटरफेस और मौजूदा 

इल³ेůॉिनक इंटरलॉिकंग ÿणाली के िलए सीधा इंटरफेस शािमल ह§। इन सुधारŌ के साथ अब 

बड़े पैमाने पर इसका संÖथापन शłु हो गया है। 

9. अ³टूबर 2024 तक भारतीय रले म¤ कवच ÿणाली म¤ शािमल ÿमुख मदŌ कì ÿगित िनÌनानसुार 

है:  

ø.सं. मद¤ ÿगित  

i. ऑिÈटकल फाइबर केबल िबछाना 5116 िकमी   

ii. दरूसंचार टावरŌ का सÖंथापन 538 अदद   

iii. ÖटेशनŌ पर कवच का ÿावधान 521 अदद   

iv. रलेइंजनŌ म¤ कवच का ÿावधान 687 रलेइंजन   

v. ůैक साइड उपÖकर का संÖथापन 3413 मागª 

िक.मी. 

10.  कवच ÿणाली के कायªÆवयन का अगले चरण कì योजना िनÌनानुसार हैः- 

 

क. 10,000 रले इंजनŌ म¤ इसकì संÖथापना हेतु पåरयोजना को अंितम łप िदया गया           है। 
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ख. लगभग 15000 मागª िकमी के िलए कवच के रेलपथ साइड कायŎ के िलए बोिलयां आमंिýत 

कì गई ह§। इसम¤ भारतीय रेल के सभी Öविणªम चतभुुªज (जी³यू) रलेमागª, Öविणªम िवकणª 

रलेमागª (जीडी), उ¸च घनÂव नेटवकª  (एचडीएन) और िचिĹत रेलखंड शािमल ह§।     

 

11. वतªमान म¤, कवच ÿणाली कì आपूितª के िलए 3 मूल उपकरण िनमाªताओ ं (ओईएम) को 

अनमुोिदत िकया गया है। ±मता और कायाªÆवयन के Öतर को बढ़ाने के िलए और अिधक ओईएम 

के परी±ण और अनमुोदन िविभÆन चरणŌ म¤ ह§। 

 

12. सभी संबिंधत अिधकाåरयŌ को ÿिश±ण ÿदान करने के िलए भारतीय रेल के क¤ þीकृत ÿिश±ण 

संÖथानŌ म¤ कवच से संबिंधत िवशेष²ता ÿिश±ण कायªøम आयोिजत िकए जा रहे ह§। अभी 

तक 9000 से अिधक तकनीिशयनŌ, ऑपरटेरŌ और इंजीिनयरŌ को कवच ÿौīोिगकì से 

संबंिधत ÿिश±ण ÿदान िकया गया है। इन पाठ्यøमŌ को इåरसेट के सहयोग से तैयार िकया 

गया है। 

 

INCLUSION OF BENEFICIARIES UNDER PDS 

1485.  SHRI JANARDAN SINGH SIGRIWAL: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether the Government has taken steps to ensure that all eligible 

beneficiaries are included in the Public Distribution Scheme (PDS); 

(b)  if so, the details thereof; 
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(c)  whether the Government has taken steps to improve the quality of foodgrains 

provided through PDS; 

(d)  if so, the details thereof; and 

(e)  the details of the strategies put in place to address leakages and corruption 

within the PDS? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) and (b): The Targeted Public Distribution System (TPDS) is now governed as 

per the provisions of the National Food Security Act, 2013.  The Targeted Public 

Distribution System (TPDS) under the Act is operated under the joint responsibility 

of the Central and State/UT Governments. The Central Government is responsible 

for the procurement, allocation and transportation of food grains up to the 

designated depots of the FCI. The operational responsibilities for allocation and 

distribution of foodgrains within the States/UTs, identification of eligible 

beneficiaries/families, issuance of ration cards to them and supervision and 

monitoring of functioning of Fair Price Shops (FPSs) rest with the concerned 

State/UT Government. 



04.12.2024                                           499 
 

The Central Government has issued advisory, from time to time, to all the 

States/Union Territories to identify all eligible and poor persons/ households 

including vulnerable Sections of the Society for inclusion under the Act. 

(c) and (d):  Only good quality foodgrains free from insect infestation and 

conforming to food safety standards are issued through the TPDS under the NFSA.  

(e):  The Act provides that every State Government shall put in place an internal 

grievance redressal mechanism, and appointment/ designation of a District 

Grievance Redressal Officer in each district for expeditious and effective redressal 

of grievances of the aggrieved persons in matters relating to the distribution of 

entitled foodgrains and to enforce the entitlements under the Act. The Act also 

provides for the constitution/ designation of the State Food Commission for 

monitoring and review of implementation of the Act. 

Helpline number 1967/ 1800-State series number is operational in all the 

States/ UTs for contacting and redressal of their grievances and filing any type of 

complaints by the NFSA beneficiaries.  

An offence committed in violation of the provisions of the TPDS (Control) 

Order, 2015 is liable for penal action under the Essential Commodities Act, 1955. 

Thus, the Order empowers State/UT Governments to take punitive action in case 

of contravention of relevant provisions of these Orders. 
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As and when complaints including leakages and corruption are received in 

this Department from any source, they are sent to State/UT Governments 

concerned for inquiry and appropriate action.  

 

DISPOSAL RATIO OF PUBLIC GRIEVANCES 

1486. DR. K SUDHAKAR: 

Will the PRIME MINISTER be pleased to state:  

(a) whether the Government has any data regarding the disposal ratio of public 

grievances in the grievance portal and if so, the details thereof;  

(b) whether the list of grievances registered in the portal are available and if so, the 

details thereof, State-wise;  

(c) the details of steps taken for speedy redressal of public grievances in the country;  

(d) whether any data regarding vacancies in Government jobs for the State of 

Karnataka both Central and State are available with the Ministry and if so, the details 

thereof; and  

(e) the details of the steps taken by the Government to ensure filling up of all vacant 

posts in Government jobs for Karnataka?. 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) to (c): Total number of grievances received and redressed on CPGRAMS 

portal www.pgportal.gov.in, in last five years are attached at   Statement-I. The 

details of the state wise grievances received on PG Portal during this period is 

attached at Statement-II. A total of 1,12,30,957 grievances were redressed from 

2020-2024 and an annual all-time high of 23,24,323 grievances have been 

redressed on CPGRAMS portal from January-October, 2024. The Government 

has adopted the 10 Step reforms of CPGRAMS to make grievance redressal 

timely, meaningful and accessible and mapped 103,183 Grievance Officers on the 

CPGRAMS portal. This helped bring down the pendency in Govt. of India to its 

lowest level of 54,339 Public Grievances as on 31 October 2024. The average 

timelines of redressal have come down from 28 days in 2019 to 13 days in 2024.   

Government issued Comprehensive Guidelines for Effective Redressal of Public 

Grievances on 23rd August 2024. These guidelines envisage integration of various 

public grievance platforms, creation of dedicated grievance cells in Ministries/ 

Departments, appointment of experienced and competent nodal officers, 

emphasis on root cause analysis of grievances and action on feedback, 

strengthening escalation processes by appointing appellate authorities, grievance 

closure guidelines with further reduction in upper limit of resolution time from 30 
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days to 21 days.  Redressal of Public Grievances is also one of the thrust areas 

of the Special campaign conducted by the Government on institutionalizing 

swacchata and reducing pendency in Government offices from 2 Oct -31 Oct. 

About 5.55 lakhs public grievances and appeals have been disposed of during the 

Special Campaign 2024. 

(d) and (e): Occurrence and filling up of vacant posts in various Ministries/ 

Departments is a continuous process. The details of vacancies are maintained by 

the respective Ministries/Departments/State Governments. Ministries/ 

Departments of the Central Government have been directed, from time to time, to 

fill up the vacant posts in a time bound manner. Vacant posts of Central 

Government have been filled up in mission mode, in Rozgar Melas launched by 

Hon'ble Prime Minister on 22nd October, 2022. 13 Rozgar Melas have been held 

at Central level in 40-45 cities across various States/ Union Territories. 

STATEMENT - I  

Year 

Brought 

Forward 

Receipt During 

Period 

Total 

Receipt 

Total Disposed in 

the year 

2020 1071603 2271270 3342873 2319569 

2021 1023304 2000590 3023894 2135923 

2022 887971 1918238 2806209 2143468 
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2023 662741 1953057 2615798 2307674 

2024 ( 1st 

Jan-31st 

October, 

2024) 308124 2298208 2606332 2324323 

Total  10441363 14395106 11230957 

                      

STATEMENT – II 

     

State 

Brought 

Forwar

d 

Receipt 

During 

Period 

Total 

Receipt 

Total 

Disposed* 

Government of Andaman and 

Nicobar 85 5510 5595 5565 

Government of Andhra 

Pradesh 29985 36944 66929 63322 

Government of Arunachal 

Pradesh 548 2354 2902 2686 

Government of Assam 28072 124513 152585 146742 

Government of Bihar 60836 161395 222231 214078 
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Government of Chattisgarh 5492 43343 48835 46860 

Government of Goa 1712 7333 9045 8195 

Government of Gujarat 9024 259661 268685 261927 

Government of Haryana 45802 152271 198073 186511 

Government of Himachal 

Pradesh 19520 20254 39774 34174 

Government of Jammu and 

Kashmir 14759 34251 49010 42806 

Government of Jharkhand 28379 86485 114864 105266 

Government of Karnataka 42179 94391 136570 127779 

Government of Kerala 27008 47563 74571 69465 

Government of Madhya 

Pradesh 99601 177726 277327 272846 

Government of Maharashtra 119868 207274 327142 306027 

Government of Manipur 1662 6441 8103 5930 

Government of Meghalaya 1545 2777 4322 3812 

Government of Mizoram 515 1642 2157 1486 

Government of Nagaland 280 2018 2298 1045 

Government of NCT of Delhi 14514 143509 158023 152370 

Government of Odisha 29692 65340 95032 76966 

Government of Puducherry 628 8243 8871 8778 
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Government of Punjab 16701 100015 116716 113604 

Government of Rajasthan 108046 144061 252107 249814 

Government of Sikkim 766 1240 2006 1984 

Government of Tamil Nadu 23673 107019 130692 123236 

Government of Telangana 5781 37340 43121 42837 

Government of Tripura 551 7416 7967 7702 

Government of Union Territory 

of Chandigarh 320 19887 20207 19988 

Government of Union Territory 

of Dadra and Nagar Haveli 52 1763 1815 1696 

Government of Union Territory 

of Daman and Diu 37 1848 1885 1670 

Government of Union Territory 

of Ladakh 6 1036 1042 980 

Government of Union Territory 

of Lakshadweep 2 1053 1055 1030 

Government of Uttar Pradesh 115976 1126776 1242752 1230604 

Government of Uttarakhand 41131 68729 109860 106962 

Government of West Bengal 46969 74043 121012 83392 

Total 941717 3383464 4325181 4130135 

*Remaining 71,00,822 Grievances disposed during this period pertain to GOI  
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सौर ऊजाª योजना 

1487. ®ी नारायण तातू राणेः  

³या नवीन और नवीकरणीय ऊजाª मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार ने सौर ऊजाª योजना के अंतगªत ÿÂयेक उīमी को देश के गांवŌ म¤ िबजली उपलÊध 

कराने के िलए कदम उठाए ह§ और यिद हां, तो महाराÕů सिहत िवशेषकर रÂनािगåर िसंधुदगुª  

संसदीय िनवाªचन ±ेý के संबंध म¤ तÂसंबंधी राºय-वार Êयौरा ³या है; 

(ख) ³या उĉ योजना के माÅयम से खेतŌ म¤ सौर ऊजाª ÿणाली उपलÊध कराने के िलए कोई मानदडं 

िनधाªåरत िकया गया है; 

(ग) यिद हां, तो महाराÕů म¤ उĉ योजना िकन-िकन कंपिनयŌ के माÅयम से कायाªिÆवत कì जा रही 

है; 

(घ) ये कंपिनयां कब से कायª कर रही ह§; 

(ङ) ³या इन कंपिनयŌ के िवŁĦ कोई िशकायत ÿाĮ हòई ह;ै और 

(च) यिद हां, तो तÂसबंधी Êयौरा ³या है? 

 

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी  (®ी 

®ीपाद येसो नाईक): 

(क) जी, नहé। 
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(ख) से (च): उपरोĉ (क) को Åयान म¤ रखते हòए ÿĳ नहé उठता। 

 

CONSERVATION AND DEVELOPMENT OF MINES  

1488. SHRI SAUMITRA KHAN:  

Will the Minister of MINES be pleased to state:  

(a) the role of the Union Government in development of minerals throughout the 

country and in particular in the grant of approvals for leasing of mines and grant of 

mineral concessions to the State Governments; 

(b) whether the Indian Bureau of Mines regulates the conservation and 

development of mines under the Mines and Minerals (Development and 

Regulation) Act and if so, the details thereof; 

(c) the number of mines available in West Bengal; and 

(d) the details regarding Corporate Social Responsibility (CSR) activities which 

have been ensured during the last five years for the development of the labourers 

working in the said mines and the surrounding areas? 

 

THE MINISTER OF COAL ;AND MINISTER OF MINES  (SHRI G. KISHAN 

REDDY) : 

(a): The Parliament has enacted the Mines and Minerals (Development and 

Regulation) Act, 1957 [MMDR Act, 1957] to provide for the development and 

regulation of mines and minerals. The mineral concessions are granted by the 
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respective State Governments in accordance with the provisions of the MMDR Act, 

1957.  

(b): Under the provisions of Section 18 of the MMDR Act, the Central Government 

is empowered to make rules inter-alia for the conservation and systematic 

development of minerals in India. Accordingly, the Central Government has framed 

the Mineral Conservation and Development Rules, 2017 which are administered by 

the Indian Bureau of Mines (IBM). IBM’s works inter-alia include: 

(i) Processing and approval of Mining Plans that include the proposals for 

systematic and scientific mining. 

(ii) Monitoring and regulation of mining activities in lease areas through inspections, 

analysis of statutory returns and digital imageries. 

(iii) Ensuring sustainable mining practices through Star Rating of Mines. 

  

(c): As per the information available in the Ministry of Mines, there is one mining 

lease of major mineral in West Bengal.  

(d): The provisions relating to the Corporate Social Responsibility (CSR) are 

covered under Section 135 of The Companies Act, 2013 which is administered by 

the Ministry of Corporate Affairs. The details of CSR works undertaken by 

companies in various States are available in the CSR portal which may be 

accessed at https://www.csr.gov.in/. 
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GATI SHAKTI MULTI-MODAL CARGO TERMINAL POLICY 

1489.  SHRI DAGGUMALLA PRASADA RAO:  

 SHRI KESINENI SIVANATH:    

Will the Minister of RAILWAYS be pleased to state: 

(a)  the details regarding the total number of ‘Gati Shakti Multi-Modal Cargo 

Terminal (GCT)’ locations identified in the country till date, especially in the State 

of Andhra Pradesh; 

(b) the number of GCTs functioning along with the amount of funds released, 

utilized and physical progress, year-wise;   

(c) the year-wise targets under GCT along with the steps taken to achieve the 

same; 

(d) project-wise details regarding the funding pattern for the projects under the 

scheme; and 

(e) the timeline by which the Government aims to achieve the targets? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 



04.12.2024                                           510 
 

  

(a) to (e) :  In order to boost investment from industry in setting up of cargo 

terminals, ‘Gati Shakti Multi-Modal Cargo Terminal (GCT)’ policy has been 

launched, wherein GCTs are being developed. The location of GCTs is decided on 

the basis of demand from industry and potential of Cargo traffic.   

So far, 354 locations (327 on non-railway land and 27 on railway land) have been 

identified across the country, out of which 23 locations are in Andhra Pradesh.  

Till 31.10.2024, 91 GCTs have been commissioned which includes four (04) 

GCTs in Andhra Pradesh.  

As per the provisions of the GCT policy, the agencies are expected to 

complete the construction within twenty four (24) months of grant of approval.  

 

4G MOBILE SERVICES IN ASPIRATIONAL DISTRICTS 

1490. SHRI SAPTAGIRI SANKAR ULAKA: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  the details of the plan to provide 4G mobile services in 7,287 uncovered 

villages of Aspirational Districts; 

(b)  the timelines by which the above plan would be operational along with the 

current progress thereof; 
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(c)  the list of villages in Koraput and Rayagada District in Odisha where mobile 

connectivity would be provided, block-wise; and 

(d)  the current status of implementation along with timeline of completion for 

pending ones in the villages of Koraput and Rayagada districts of Odisha where 4G 

mobile connectivity would be provided, block-wise? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI): 

(a) and (b) The Union Cabinet has approved a scheme for provisioning of 4G 

Mobile services in 7287 uncovered villages of Aspirational Districts of Andhra 

Pradesh, Chhattisgarh, Maharashtra, Jharkhand and Odisha by installation of 

4,779 mobile towers.  

 Above project aims to provide mobile coverage in all such villages in phased 

manner. As on 31.10.2024, 2,177 mobile towers have been commissioned covering 

3,352 villages.  

(c) and (d) The list of villages planned for mobile coverage as on 31.10.2024 

under this scheme in Koraput and Rayagada District of Odisha is available on 

https://dot.gov.in/circular-and-notifications/3294.  

 

MASTER PLAN FOR AMRIT BHARAT STATION SCHEME   
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1491.  SHRI KALI CHARAN SINGH: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the government has launched the Amrit Bharat Station Scheme; 

(b) if so, the features along with the objectives of the scheme; 

(c) whether the Government has prepared a master plan for this scheme, if so, the 

details thereof, State-wise; 

(d) the details of the facilities to be developed in stations selected under this 

scheme in the Master Plan; and 

(e) the details of Railway Stations selected in Jharkhand State under Amrit Bharat 

Station Scheme? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. This scheme envisages 

development of stations on a continuous basis with a long-term approach. 

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, circulating 
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areas, waiting halls, toilets, lift/escalators as necessary, platform surfacing and 

cover over platform, cleanliness, free Wi-Fi, kiosks for local products through 

schemes like ‘One Station One Product’, better passenger information systems, 

Executive Lounges, nominated spaces for business meetings, landscaping, etc. 

keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks, etc. 

as per necessity, phasing and feasibility and creation of city centre at the station in 

the long term. 

So far, 1337 stations have been identified under this scheme out of which 57 

stations are located in the state of Jharkhand. The names of stations identified for 

development under Amrit Bharat Station Scheme in the state of Jharkhand are as 

following: 

State 
No. of 

Stations 
Name of Stations 

Jharkhand 57 

Balsiring, Bano, Barajamda Jn, Barkakana, 

Basukinath, Bhaga, Bokaro Steel City, Chaibasa, 

Chakradharpur, Chandil, Chandrapura, Daltonganj, 

Dangoaposi, Deoghar, Dhanbad, Dumka, Gamharia, 
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Gangaghat, Garhwa Road, Garhwa Town, Ghatsila, 

Giridih, Godda, Govindpur Road, Haidarnagar, Hatia, 

Hazaribagh Road, Jamtara, Japla, Jasidih, 

Katrasgarh, Koderma, Kumardhubi, Latehar, 

Lohardaga, Madhupur, Manoharpur, 

Muhammadganj, Muri, N.S.C.B. Gomoh, 

Nagaruntari, Namkom, Orga, Pakur, Parasnath, 

Piska, Rajkharswan, Rajmahal, Ramgarh Cantt, 

Ranchi, Sahibganj, Sankarpur, Silli, Sini, Tatanagar, 

Tatisilwai, Vidyasagar 

 

The state of Jharkhand is covered by three zones viz. Eastern Railway, East 

Central Railway and South Eastern Railway. The allocation for the financial year 

2024-25 for these zones is Rs 1626 Crores. 

Upgradation/development/redevelopment of stations over Indian Railways is a 

continuous and ongoing process and works in this regard are undertaken as per 

requirement, subject to inter-se priority and availability of funds. However, priority 

for upgradation/development/ redevelopment of stations is accorded to higher 

category station over lower category station while sanctioning and executing the 

works. 
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UTILIZATION OF FUNDS UNDER PMGKAY 

1492.  SHRI DILESHWAR KAMAIT: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

be pleased to state: 

(a)  the allocation and utilization of funds under Pradhan Mantri Garib Kalyan 

Anna Yojana (PMGKAY), State-wise; 

(b)  whether any dues on rice subsidy under PMGKAY are pending for the States; 

and 

(c)  if so, the State-wise details thereof and the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) to (c):  Government of India/Ministry of Finance does not allocate State-wise 

funds under PMGKAY (Pradhan Mantri Garib Kalyan Anna Yojana) rather funds 

towards food subsidy are released to FCI (Food Corporation of India) and States 

that have adopted Decentralized Procurement based on the distribution of food 

grains to the targetted beneficiaries. From 01st January,2023 onwards, Scheme 

i.e. Food Subsidy to FCI and DCP States under NFSA are subsumed as Food 

Subsidy to FCI and DCP States under PMGKAY. The   Payment of admissible 

amount to States for Central Pool procurement of food grains is made by Food 
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Corporation of India (FCI)/ Department of Food and Public Distribution (DFPD) on 

the basis of the claims made by State Governments and their agencies as per the 

Cost Sheet, which includes Minimum Support price (MSP) of the food grains and 

other incidentals. Further, provisional food subsidy is released to States that have 

opted for Decentralized Procurement (DCP) mode, on the basis of their quarterly 

food subsidy claims, which is an ongoing and continuous process. The 

responsibility of procurement of paddy and making payment of MSP to the farmers 

rests with the State Government. These claims are processed keeping in view the 

opening and closing balance of stocks, procurement, allocation and distribution of 

food grains under various Central schemes, Food Corporation of India’s 

reconciliation, utilization certificates received, economic cost of food grains etc. 

Despite pendency of compliance to certain guidelines by the State, DFPD, 

Government of India has been continuously releasing admissible amount of food 

subsidy to the State Governments against their claims. The details of food subsidy 

released to FCI and DCP States in previous and current Financial year is Rs. 

2,11,394.39 Crore and Rs. 1,40,239.10 Crore (till October, 2024) respectively. 

Further, the details of State-wise subsidy released to DCP States is attached as 

Statement. 

STATEMENT 

State-wise breakup of food subsidy released to DCP States is as under:                                                             

(Rs. in Crore) 
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S. 

No. 

Name of the State 2023-24  2024-25               

 (till Oct. 2024) 

19. Andhra Pradesh 6268.19 5498 

20. Bihar 6557.64 7032.12 

21. Chhattisgarh 5236.13 17.96 

22. Gujarat 267.83 2.49 

23. Karnataka 1222.13 120.68 

24. Kerala 1151.85 369.86 

25. Madhya Pradesh 16939.27 3449.05 

26. Maharashtra 3923.29 327.74 

27. Odisha 14473.68 4671.18 

28. Punjab 2064.56 661.26 

29. Tamil Nadu 7072.53 3178.16 

30. Telangana 5367.07 2592.1 

31. Uttarakhand 724.39 517.3 

32. West Bengal - 1535.42 

33. Jharkhand ## 42.77 342.97 

34. Tripura 106.51 35.79 

35. DBT* and Misc. 267.6 105.31 

36. Himachal Pradesh $ 47.38 - 

Total 71732.82 30457.39 
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Note:-          

## Jharkhand was DCP for KMS 2016-17 (only for 1 district) 2017-18 (only for 

5 District), 2018-19 (only for 6 District). They have adopted Non-DCP in KMS 

2019-20. Adopted DCP in FY 2023-24 

$ Himachal Pradesh has adopted DCP Mode in 2023-24            

* Under DBT scheme, subsidy is released to UTs of Chandigarh, Puducherry 

and Dadra and Nagar Haveli w.e.f. 2015-16. 

 

MISSION MAUSAM TO BOOST THE RADAR NETWORK 

1493.    SHRI SELVAGANAPATHI T.M.: 

    SHRI RAMASAHAYAM RAGHURAM REDDY:    

  Will the Minister of EARTH SCIENCES be pleased to state: 

(a) whether the Government has cleared Rs. 2,000 crore Mission Mausam to 

boost the radar network to seed and tweak clouds, if so, the details thereof; 

(b) whether Mission Mausam would facilitate a major upgrade for the forecasting 

infrastructure as well as funding research into a better understanding of 

weather modification, if so, the details thereof; 

(c) whether it is true that by the year 2026, the Government hopes to procure and 

install upto 60 weather radars, 15 wind profilers and 15 radiosondes, if so, the 

details thereof; 
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(d) whether it is true that India has 39 radars or about one for every 432 km which 

is quite insufficient keeping in view Country's size and geographical variability 

as the weather can vary widely; and 

(e) if so, the details thereof? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) Yes. The Union Cabinet has approved the central sector scheme ‘Mission 

Mausam’ at an outlay of INR 2,000 crores over two years. Mission Mausam is 

envisaged to be a multi-faceted and transformative initiative to tremendously 

boost India’s weather and climate-related science, research, and services. It 

will help to better equip stakeholders, including citizens and last-mile users, in 

tackling extreme weather events and the impacts of climate change. 

 

(b) Yes. The mission's focus will include improving the observations by 

augmenting various observational networks for providing highly accurate and 

timely weather and climate information across temporal and spatial scales, 
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including monsoon forecasts, alerts for air quality, extreme weather events and 

cyclones, weather interventions for managing fog, hail, and rain, etc., capacity 

building and generating awareness.  

(c) Yes. The newly launched Mission Mausam is intended to augment the Doppler 

Weather Radar (DWR) network across the country for complete radar 

coverage and to enhance the accuracy of the weather forecasting system. The 

exact locations are being worked out for installing 87 more DWRs, 15 

radiometers and 15 wind profilers across the country, to observe not only 

surface measurements but also upper atmosphere, to improve the weather 

forecast.  

(d) and (e) Yes. Currently, 39 Doppler Weather Radars are installed at various 

locations across the country to monitor rain and thunderstorms. The locations 

of these radars have been distributed in the best possible way to monitor 

severe weather conditions across the Indian region. 

 

NUMBER OF RAILWAY STATIONS UPGRADED TO MODEL STATIONS IN 

THE COUNTRY 

1494.  SHRI KAMAKHYA PRASAD TASA: 

     Will the Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that people of the country are depending on railway for 

travelling; 
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(b) if so, the details thereof; 

(c) the number of railway stations upgraded to model stations in the country; and  

(d) the numbers of train providing services to the people in the country?  

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d) Railway is very popular mode of transportation. It carries about 1.9 crore 

passengers every day. During the year 2023-24, Indian Railways operated more 

than 13,000 trains every day.  

Modernization/upgradation/redevelopment of railway stations is a continuous and 

ongoing process and works in this regard are undertaken as per requirement, 

subject to inter-se priority and availability of funds. 

Presently, upgradation/modernization/redevelopment of stations over Indian 

Railways is being done under 'Amrit Bharat Station Scheme'. So far, 1337 stations 

have been selected under this scheme. This scheme envisages development of 

stations on a continuous basis with a long-term approach. 

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, circulating 



04.12.2024                                           522 
 

areas, waiting halls, toilets, lift/escalators as necessary, platform surfacing and 

cover over platform, cleanliness, free Wi-Fi, kiosks for local products through 

schemes like 'One Station One Product', better passenger information systems, 

executive lounges, nominated spaces for business meetings, landscaping, etc. 

keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks, etc. 

as per necessity, phasing and feasibility and creation of city centre at the station in 

the long term.                                               

DISTRIBUTION OF COAL  

1495.   SHRI AJAY KUMAR MANDAL:               

Will the Minister of COAL be pleased to state: 

(a) whether there is any issue in distribution of coal from Coal Mine in Jharkhand 

allocated to Bihar and if so, the details thereof; and  

(b) the steps taken/being taken to enhance the coal supply to Bihar to meet its 

energy demand and the time by which these are likely to be implemented? 

  

THE MINISTER OF COAL ;AND MINISTER OF MINES  (SHRI G. KISHAN 

REDDY):  
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(a) No coal block in Jharkhand or in any other State, has been allocated to Bihar or 

its' PSUs. 

(b) Supply of coal to the power plants including the power plants located in Bihar is 

a continuous process. To address the issues of coal supplies to Power Sector, an 

Inter- Ministerial Sub Group comprising of representatives from Ministry of Power, 

Ministry of Coal, Ministry of Railways, Central Electricity Authority (CEA), Coal India 

Limited (CIL) and Singareni Collieries Company Limited (SCCL) meet regularly to 

take various operational decisions to enhance supply of coal to Thermal Power 

Plants.  

Besides, an Inter-Ministerial Committee (IMC) has also been constituted 

comprising of Chairman, Railway Board; Secretary, Ministry of Coal; Secretary, 

Ministry of Environment, Forest and Climate Change and Secretary, Ministry of 

Power; to monitor augmentation of coal supply and power generation capacity. 

Secretary, Ministry of New and Renewable Energy and Chairperson, CEA are co- 

opted as Special Invitees as and when required by the IMC. 

  

TACKLE OF FAKE CALLS AND FRAUD CALLS 

1496. SHRI RAJA A: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government has set up systems to tackle marketing, fake and 

fraud calls through tools like Sanchar Sathi, Chakshu, if so, the details thereof; 
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(b)  whether these systems automatically block said calls and send SMS about 

spam calls to the concerned mobile user, if so, the details thereof; 

(c)  whether any legislative proposal is required to block and ban such calls and 

to punish the persons indulging in these activities; and 

(d)  if so, the time by when it is expected to be brought by the Government to give 

tension-free life to the common people using mobile services? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ): 

(a) Department of Telecommunications (DoT) has developed Sanchar Saathi 

portal (www.sancharsaathi.gov.in) to empower citizens which, inter-alia, has the 

Chakshu facility to report suspected fraud communications and Unsolicited 

Commercial Communications (UCC). Based on the reports of suspected fraud 

communications, DoT act on the mobile connections, mobile handsets, bulk SMS 

senders and WhatsApp accounts. UCC reports are sent to Telecom Operators to 

act as per Telecom Commercial Communications Customer’s Preference 

Regulations (TCCCPR-2018). 

(b) DoT and Telecom Service Providers (TSPs) have developed Prevention of 

Spoofed Incoming International System to identify and block incoming international 

spoofed calls which display Indian mobile numbers and appear to be originating 
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from within India. Such international spoofed calls have been made by cyber-

criminals in recent cases of fake digital arrests, FedEx scams, and impersonation 

as government and police officials, etc. Further, following steps are taken by 

Telecom Regulatory Authority of India (TRAI) to address UCC:  

i. TCCCPR-2018 of TRAI has provisions where a telecom subscriber can 

opt to block all commercial communications or can selectively block 

commercial communications as per preference categories and register 

complaint against Senders of UCC through Mobile App, sending SMS to 

short code 1909 and calling on 1909.  

ii. Blacklisting of Registered Entities and Telemarketers for violation of 

TCCCPR-2018. 

iii. Action against Unregistered Telemarketer (UTM) such as giving a warning, 

putting them under Usage Cap or disconnecting in case of repeated 

violations. 

iv. Directives to disconnect all telecom resources of unregistered Senders for 

making spam calls and to blacklist such Senders. 

v. Financial Disincentives (FDs) against the Access Providers for failing to curb UCC. 

(c) and (d) DoT has notified Telecom Cyber Security Rules, 2024 on 21.11.2024 

which also have provisions that no person shall endanger telecom cyber security, 

inter-alia, by fraud, cheating or personation; transmitting any message which is 

fraudulent; committing or intending to commit any security incident. 
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SELLING FOODGRAINS THROUGH FPSS 

1497.  SHRI YOGENDER CHANDOLIA: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the details of the State Governments that have violated the rules of Gazette 

notifications dated 20th March, 2015 and 17th August, 2015 by not allowing 

commodities other than foodgrains to be sold through Fair Price Shops (FPSs) 

under the Targeted Public Distribution System (TPDS) in the country and whether 

the Government has taken any action against those States; 

(b)  if so, the details thereof and the reasons for not implementing Rule 9(9) of 

the Gazette notification dated 20th March, 2015, which allows the sale of 

commodities other than foodgrains to improve the viability of FPS operations; 

(c)  the steps being taken by the Government to implement the Bharat Brand 

Scheme in its entirety including the second phase and to ensure sustained viability 

of FPSs in Delhi; and 

(d)  the time by which the Government plans to comply with the afore-mentioned 

Gazette notifications and orders and allow the sale of other essential commodities 

through FPSs in Delhi? 
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a) to  (d) :  The Targeted Public   Distribution System (TPDS) governed under 

the National Food Security Act, 2013 (NFSA) is operated under the joint 

responsibility of the Central and the State/ Union Territory (UT) Governments. 

The operational responsibilities for allocation of foodgrains within the States/ UTs, 

identification of eligible beneficiaries families, issuance of ration cards to them, 

distribution of foodgrains to eligible beneficiaries under TPDS and supervision 

over and monitoring of functioning of Fair Price Shops (FPSs) etc. rest with the 

concerned State/ UT Governments.   As per Clause 9(9) of the TPDS (Control) 

Order, 2015, the State Government shall allow the sale of commodities other than 

the foodgrains distributed under TPDS at the fair price shop to improve the 

viability of the fair price shop operations. 

As part of efforts to improve the viability of FPSs, Government of India has taken 

various initiatives and requested all State/UT Governments to implement additional 

services at the FPSs, including Common Service Centre (CSC) services, banking 

services through tie-up with banks/ corporate banking correspondents, banking and 

citizen-centric services of India Post Payment Bank (IPPB), retail sale of small (5kg) 

LPG cylinders and sale of other commodities/ general store items etc. Further, a 

pilot study is being conducted to improve the viability of 60 FPS across 4 cities i.e. 



04.12.2024                                           528 
 

Hyderabad, Ghaziabad, Jaipur and Ahmedabad. Govt of India under leadership of 

respective States is providing handholding assistance to these FPS shops by 

partnering with the Small Industries Development Bank of India (SIDBI) for the 

provision of working capital and Business to Business (B2B) online wholesale 

aggregators for the sale of non-PDS items with a focus on nutritional items. Further, 

to address the skill development challenges, this Department has conducted 

capacity- building programs or short-term skill development courses through the 

Ministry of Skill Development and Entrepreneurship (MSDE) to boost the 

confidence of these FPS owners and equip them with the essential 

entrepreneurship skills required for venturing into new business avenues. 

As per Open Market Sale Scheme (Domestic) [OMSS (D)] policy for the year 

2024-25, the sale of wheat and rice is allowed to Central Cooperative organizations, 

like NAFED/NCCF/ Kendriya Bhandar (retail Sale) for sale under Bharat Brand 

through  own stores/ mobile vans and/or E-commerce/ big chain retailers only. 

CHIPS TO START-UP PROGRAMME 

1498.  SHRI B K PARTHASARATHI: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) the details regarding the total number of academic institutions established/ 

functioning under the Chips to Start-up (C2S) Programme in the country, State-

wise; 
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(b) the number of engineers trained under the said program till date, State-wise; 

(c) the total number of SMART Labs established under the C2S programme to 

impart training in VLSI and Embedded System design areas; 

(d) the details of physical and financial progress achieved under the same, State-

wise especially in Andhra Pradesh and; 

(e) whether the Government has any plan to establish more such SMART Labs in 

the country; and if so, the details thereof including proposals accepted and under 

consideration? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; 

AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) and (b):  Chips to Start-up (C2S) Programme:  Chips to Start-up (C2S) 

Programme is an umbrella programme initiated by Ministry of Electronics and 

Information Technology (MeitY) with an outlay of Rs. 250 Crore for 5 years in the 

year 2022 at 113 academic organizations (including 100 academic institutions/ R & 

D organizations and 13 startups/ MSMEs) spread across the country.  

The C2S Programme aims to generate 85,000 number of industry-ready manpower 

at B.Tech, M.Tech, and PhD levels specialized in semiconductor chip design, VLSI 

(Very Large-Scale Integration) and embedded system design areas and create 

vibrant fabless chip design ecosystem in the country.  
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The Programme takes a comprehensive approach by offering students complete 

hands-on experience in chip design, fabrication, and testing. This is achieved 

through regular training sessions, conducted in collaboration with industry partners, 

and by providing mentorship and access to chip design, fabrication and testing 

resources to students, including state-of-the-art EDA (Electronic Design 

Automation) tools, access to semiconductor foundries for fabricating their chips etc. 

These opportunities include implementing the R & D (Research and Development) 

projects under C2S Programme for development of working prototypes of ASICs 

(Application-Specific Integrated Circuits), Systems/ SoCs (System-on-Chips), and 

IP (Intellectual Property) Core designs. 

Total 25,257 number of engineering students have been trained at 113 

organizations under C2S Programme till date. The State-wise list of 113 

organizations via-a-vis number of engineers trained under C2S Programme is at 

Statement-I. 

The EDA (Electronic Design Automation) tools and regular training sessions have 

been further provided to a total of 240 organizations across the country, including 

the 113 organizations listed above. 

(c) to (e):  ASMART Lab (Skilled Manpower Advanced Research and Training) has 

been setup in the year 2022 at NIELIT Calicut under the C2S Programme with an 

aim to train one lakh engineers nation-wide within 5 years in VLSI and Embedded 

System design. The 'SMART' remote lab facility is equipped with 200 reconfigurable 
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hardware boards, which can be accessed online 24/7 by students, researchers, 

and startups across the country. This remote access enables users to engage with 

the lab’s resources anytime, promoting widespread participation in hands-on 

learning and research. Regular workshops and NSQF (National Skills 

Qualifications Framework) aligned training programmes are conducted by NIELIT 

Calicut to impart training to students using SMART lab facility. 

Out of the total budget of Rs. 4.00 Crore allocated for 5 years, Rs. 3.40 Crore has 

been utilized by NIELIT Calicut for SMART Lab activities. Through SMART lab, a 

total of 42,079 engineers have been trained nationwide, including 6,860 number of 

engineers from Andhra Pradesh, via training programs conducted using the 

SMART Lab. The State-wise list of engineers trained via SMART lab is at 

Statement-II. 

STATEMENT-I 

State-wise list of 113 organizations via-a-vis number of engineers trained under 

C2S Programme 

# Name of State/ Union territory Engineering students trained 

1.  Telangana 4506 

2.  Kerala 2070 

3.  Punjab 625 

4.  Tamil Nadu 3522 

5.  Odisha 1301 
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6.  West Bengal 821 

7.  Uttar Pradesh 1617 

8.  Goa 53 

9.  Gujrat 289 

10.  Karnataka 2497 

11.  Madhya Pradesh 1304 

12.  Chhattisgarh 158 

13.  Himachal Pradesh 369 

14.  Bihar 361 

15.  Maharashtra 1127 

16.  Jharkhand 484 

17.  Uttarakhand 944 

18.  Rajasthan 302 

19.  Haryana 142 

20.  Andhra Pradesh 581 

21.  Assam 194 

22.  Mizoram 26 

23.  Manipur 40 

24.  Nagaland 78 

25.  Tripura 230 

26.  Sikkim 128 
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27.  Arunachal Pradesh 20 

28.  Meghalaya 320 

29.  Delhi 614 

30.  Jammu and Kashmir 101 

31.  Chandigarh 274 

32.  Puducherry 159 

33.  Total 25,257 

STATEMENT-II 

State-wise list of engineers trained via SMART lab 

# State/ Union 

territory 

Basic courses on 

semiconductor 

design and 

Embedded system 

design  

Advance courses on 

semiconductor 

design and 

Embedded system 

design  

Engineers 

trained 

1 Andaman and 

Nicobar 

Islands 

6 0 6 

2 Andhra 

Pradesh 

6793 67 6860 

3 Arunachal 

Pradesh 

47 2 49 



04.12.2024                                           534 
 

4 Assam 263 3 266 

5 Bihar 514 6 520 

6 Chandigarh 44 2 46 

7 Chhattisgarh 217 8 225 

8 Daman and 

Diu 

9 0 9 

9 Delhi 778 14 792 

10 Goa 41 0 41 

11 Gujarat 513 18 531 

12 Haryana 508 12 520 

13 Himachal 

Pradesh 

81 1 82 

14 Jammu and 

Kashmir 

250 2 252 

15 Jharkhand 265 3 268 

16 Karnataka 4464 95 4559 

17 Kerala 4068 158 4226 

18 Ladakh 2 0 2 

19 Madhya 

Pradesh 

1169 23 1192 

20 Maharashtra 3945 83 4028 
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21 Manipur 251 0 251 

22 Meghalaya 51 2 53 

23 Mizoram 16 3 19 

24 Nagaland 5 2 7 

25 Odisha 1066 26 1092 

26 Puducherry 573 12 585 

27 Punjab 417 9 426 

28 Rajasthan 552 10 562 

29 Sikkim 26 1 27 

30 Tamil Nadu 7258 128 7386 

31 Telangana 3018 51 3069 

32 Tripura 54 1 55 

33 Uttar Pradesh 2818 28 2846 

34 Uttarakhand 175 4 179 

35 West Bengal 1024 24 1048 

  Total 41281 798   

  Grand Total 42,079 

 

 

CHANGE IN OWNERSHIP OF VISUAL MEDIA 

1499. PROF. SOUGATA RAY: 
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Will the Minister of INFORMATION AND BROADCASTING be please to state: 

(a) whether the Government has noticed that some visual medias are changing or 

have changed their ownership/take over without following the rules and if so, the 

details thereof; 

(b) whether the Malayalam Channel "Reporter TV" has followed existing rules on 

its ownership change and if so, the details thereof; and 

(c) the details of visual channels that changed their ownership during the last five 

years in the country? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) The Policy Guidelines for Uplinking and Downlinking of Television Channels, 

2022, inter-alia, provide that change in ownership/ takeover of the permitted TV 

Channels can be done by way of: 

i. change in Shareholding Pattern (SHP) under intimation within 30 days 

(clause 29) and ; 

ii. by way of transfer of permission (clause 32) only with the prior approval of 

the Ministry.  
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Penal provisions in case these are not in accordance with the guidelines include 

suspension/ cancellation of permission. No such case of change in ownership/ 

takeover without following the due procedures/ guidelines have been noticed. 

(b) In respect of TV Channel namely ‘Reporter’, intimation for change in SHP was 

received. On examination, it was found that the said change required corrective 

measures in line with the provisions of the extant Policy Guidelines, the same have 

been advised accordingly.  

(c) The details of TV Channels that changed their ownership/ takeover during the 

last five years are as under: 

Category 

Language(s) 

Hindi 

Other 

scheduled 

languages 

Hindi and 

English 
English Total 

Non-

news 
4 70 7 2 83 

News 5 18 1 - 24 

Total 107 

 

PROGRESS OF BHARATNET PROJECT 

1500. SHRI MALAIYARASAN D: 
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SHRI Y S AVINASH REDDY: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  the features of the BharatNet Project and the funds sanctioned, allocated and 

utilized under this project in the country particularly in Tamil Nadu during the last 

three years and the current year, State-wise and year-wise; 

(b)  the number of villages connected with broadband facility under BharatNet 

Project within Tamil Nadu till date; 

(c)  whether the Government has the data of villages still not connected with this 

facility within Tamil Nadu, if so, the details thereof; 

(d)  the steps being taken by the Government to expeditiously cover these 

villages under this scheme; 

(e)  the estimated timeline for connecting the remaining villages under the 

project; and 

(f)  the details about the standards set for fiber cables under Bharat Net Project? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ): 

(a) BharatNet project is being implemented in a phased manner to provide 

broadband connectivity to all the Gram Panchayats (GPs) in the country. The 

infrastructure created under the project is a national asset, accessible on a non-
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discriminatory basis to the Service Providers, and the same can be utilized to 

provide broadband services, such as Fiber to the Home (FTTH) connections, 

leased lines, dark fiber, backhaul to mobile towers, etc. in the rural areas. 

 State-wise and year-wise funds allocated in last three years under BharatNet 

in the country including Tamil Nadu is available on the Digital Bharat Nidhi website 

(https://usof.gov.in/).  

(b) to (e) Under the state-led model in Tamil Nadu, project execution, operation 

and maintenance, and utilization is the responsibility of the State Government. All 

the 12,525 GPs of the state are in the scope of work in the ongoing project. 10,295 

GPs are service ready in Tamil Nadu till date. 

 The Government has approved the Amended BharatNet Program (ABP) in 

August 2023 for covering all GPs in the country including upgradation of existing 

network of BharatNet and connectivity to remaining non-GP villages (about 3.8 

lakh) on demand basis. The connectivity to remaining 4,767 (approx.) non-GP 

villages in Tamil Nadu on demand-basis is under the scope of ABP. The timeline 

for completion of the construction phase under the Amended BharatNet Program 

is three years from award of the contract. 

(f) The Technical specifications as per Telecommunication Engineering Centre 

– Generic Requirement (TEC-GRs) standards are adhered for the optical fiber 

cables laid under BharatNet project. 
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SUSTAINABLE COAL PRODUCTION  

1501.  SHRI JAI PRAKASH: 

           SHRI SHRIRANG APPA CHANDU BARNE: 

           SHRIMATI BHARTI PARDHI: 

           SHRI ARVIND GANPAT SAWANT:  

Will the Minister of COAL be pleased to state:  

(a) whether sustainable development of the coal sector require measures to protect 

the environment, conserve resources, care for society and safeguard our forests 

and biodiversity; 

(b) if so, the strategies adopted for the implementation of sustained growth in coal 

production and the time by which such strategies are likely to be implemented;  

(c) the details of the recent reforms that have increased coal production and the 

number of closed mines that have been reopened state-wise particularly in 

Maharashtra and Madhya Pradesh; and 

(d)  the steps taken /proposed to be taken to become self-reliant in coal production 

and the extent to which the country has become self-reliant in coal production so 

far?  

 THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY)  : 

(a) and (b): Yes Sir. Sustainable development of the coal sector requires protection 

of environment, conserve resources, care for society and safeguarding forests and 
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biodiversity.  The Government is taking following measures to protect the 

environment, conserve resources, care for society and safeguard our forests and 

biodiversity for sustainable development of the coal sector:  

(i)   For opening a new mine or for enhancement in Production Capacity and / or 

land area, prior Environmental Clearance (EC) is obtained from Ministry of 

Environment, Forests and Climate Change (MoEFandCC) under Environment 

(Protection) Act and Rules, 1986 and EIA Notification, 2006 and subsequent 

amendments. The mines are operated complying with the EC conditions thereby 

ensuring environment sustainability. 

(ii)   In compliance of the Van (Sanrakshan evam Samvardhan) Adhiniyam, 1980, 

prior Forestry Clearance is also obtained from MoEFandCC, in case of projects 

involving forest land.  

(iii)   Guidelines for Mining Plan and Mine closure plan are issued by the Ministry 

with an aim of conserving resources, protection of environment and  care for 

society. Goal is to achieve its coal production target sustainably and ensure land 

usage for future generations after final closure of the mine. This closure process 

ensures both environmental sustainability and adherence to statutory regulations. 

As stipulated in Mine Closure guidelines, biological reclamation, development of 

green belt, Air and Water and other environmental Quality management etc. is 

carried out during the operational period of the mine as well as during the post 

closure period of the mine. Compliance of closure activities as per the guideline is 
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checked by empanelled third party agency and verified by the regional office of the 

CCO at periodic intervals. 

(iv)     After receipt of EC, Consent to Establish (CTE) and Consent to Operate 

(CTO) are also obtained from respective State Pollution Control Boards under Air 

(Prevention and Control of Pollution) Act,1981 and Water (Prevention and Control 

of Pollution) Act,1974.  

(v)   In compliance of the EC/ CTE/ CTO conditions, regular environmental 

monitoring with respect to ambient air quality, effluent quality, noise level monitoring 

and ground water (both levels and quality) are monitored and reports are submitted 

to MoEFandCC / State Pollution Control Boards (SPCBs) / Central Ground Water 

Board (CGWB).  

(vi)    Coal/Lignite PSUs have undertaken various environmentally sustainable 

measures which inter-alia include: Greening Initiatives—Bio-

Reclamation/Plantation, development of Eco-parks, Efficient utilization of mine 

water, Gainful Utilization of Overburden, Energy Efficiency Measures, Green Credit 

Programme, First Mile Connectivity (FMC) projects, Deployment of Blast free 

technology in coal mining, and Renewable Energy and clean coal initiatives, etc. 

(c) and (d): The details of the reforms that have increased coal production to make 

the country self-sufficient in the production of coal are as under: 

i. Enactment of Mines and Minerals (Development and Regulation) Amendment 

Act, 2021 [MMDR Act] for enabling captive mines owners (other than atomic 
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minerals) to sell up to 50% of their annual mineral (including coal) production 

in the open market after meeting the requirement of the end use plant linked 

with the mine in such manner as may be prescribed by the Central 

Government on payment of such additional amount. 

ii. Single Window Clearance portal for the coal sector to speed up the 

operationalization of coal mines. 

iii. Project Monitoring Unit for hand-holding of coal block allottees for obtaining 

various approvals / clearances for early operationalization of coal mines. 

iv. Auction of commercial mining on revenue sharing basis was launched in 2020. 

Under commercial mining scheme, rebate of 50 % on final offer has been 

allowed for the quantity of coal produced earlier than scheduled date of 

production. Further, incentives on coal gasification or liquefaction (rebate of 

50 % on final offer) have been granted. 

v. Terms and conditions of commercial coal mining are very liberal with no 

restriction on utilization of coal, allowing new companies to participate in the 

bidding process, reduced upfront amount, adjustment of upfront amount 

against monthly payment, liberal efficiency parameters to encourage flexibility 

to operationalize the coal mines, transparent bidding process, 100% Foreign 

Direct Investment (FDI) through automatic route and revenue sharing model 

based on the National Coal Index. 
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vi. Coal India Limited (CIL) has adopted number of measures to increase coal 

production. In its Underground (UG) mines, CIL is adopting Mass Production 

Technologies (MPT), mainly with Continuous Miners (CMs), wherever 

feasible. CIL has also planned Highwalls (HW) mines in view of the availability 

of Abandoned/ Discontinued mines. CIL is also planning large capacity UG 

mines wherever feasible. In its Opencast (OC) mines, CIL already has State-

of-the- Art technology in its high-capacity Excavators, Dumpers and Surface 

Miners. 

vii. SCCL has initiated action for developing infrastructure for evacuation of coal 

like CHPs, Crushers, Mobile Crushers, Pre-weigh-bins etc. 

viii. CIL has identified 28 mines with capacity of 253 MTY to be operated through 

Mine Developer and Operator (MDO) mode.  

ix. As part of the recent reforms, 24 (twenty four) closed/ discontinued mines have 

been awarded to successful bidders so far. Out these, 02 (two) mines belong 

to the State of Maharashtra (AB-Incline and Walni UG) and no mine belong to 

the State of Madhya Pradesh. 

NUCLEAR TECHNOLOGY 

1502. SHRI ANURAG SHARMA: 

 Will the PRIME MINISTER be pleased to state:- 
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(a)  the details of advancements made by India in nuclear technology for 

sustainable energy production and the manner in which the Government is 

ensuring safety in its operations; and 

(b) the details of any recent developments in nuclear research or power 

generation? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a) India has achieved mastery in all aspect of Pressurised Heavy Water Reactor 

(PHWR) technology. Indigenous PHWRs have been evolved from unit size of 

220 MW to 540 MW and 700 MW and reactors of all these sizes are in 

successful operation. The Indian industries have also matured and supplied 

components and equipment and executed works to the required exacting 

standards for these PHWRs.  
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All nuclear power plants are operated strictly in line with approved procedures 

and specifications, by highly trained personnel licensed by the Atomic Energy 

Regulatory Board (AERB) to ensure safety. 

(b) Research and development for indigenisation of pressurised water reactor 

technology for expansion of country’s nuclear energy capacity through 

installation of large capacity reactors has been initiated. Design and 

development for small reactors such as Small Modular Reactors, is underway 

for repurposing of retiring coal-based power plants and catering to power 

requirements at remote locations. 

Moreover, BARC has developed high temperature thermochemical processes 

for hydrogen production.  R & D on gas cooled reactor and its coupling with 

thermochemical processes is being carried out for utilising high temperature 

generated in the reactor for green hydrogen production.  Hydrogen produced in 

this process is likely to contribute in decarbonisation.   

Research and development is underway for various technologies, fuels and 

materials for molten salt reactors to demonstrate thorium utilisation towards 

achieving long term energy security and net zero carbon emission goals.  

A capacity of 1400 MW was added in the year 2023-24 by completion of KAPS 

3and4 (2X700 MW) increasing the nuclear power capacity from 6780 MW to 
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8180 MW. In September 2024, another reactor, RAPP-7 (700 MW) also 

achieved criticality. 

On completion of the commissioning of Prototype Fast Breeder Reactor 

(PFBR), the project will generate 500 MW of electricity. PFBR is expected to 

be operational by end-2025. 

नासा-इसरो िसथंेिटक एपचªर रडार िमशन 

1503.  एडवोकेट गोवाल कागडा पाडवी: 

 ³ या ÿधान मýंी यह बताने कì कृपा कर¤गे िक : 

(क) नासा-इसरो िसंथिेटक एपचªर रडार (िनसार) िमशन के ÿ±ेपण म¤ िवलंब के ³या कारण ह§;  

(ख) भारत के अंतåर± अÆवेषण िमशन िवशेषकर ÿौīोिगकìय उÆनित, िव°ीय बाधाओ ं और 

अंतराªÕůीय सहयोग से संबंिधत िमशन के िवकास और समय पर िनÕपादन म¤ सरकार को िकन-

िकन चुनौितयŌ का समाना करना पड़ रहा है; 

(ग) ³या सरकार का िवशेष łप से देश म¤ अúणी अंतåर± कंपिनयŌ कì Öथापना पर हाल ही म¤ िदए 

जा रहे जोर को Åयान म¤ रखते हòए भारतीय अंतåर± अनसुंधान संगठन (इसरो) कì उपúह 

िविनमाªण, ÿणोदन ÿणािलयŌ और अंतåर± खोजी ±मताओ ंको बढ़ाने का ÿÖताव है; और 

(घ) भारत के अतंåर± ±ेý म¤ िनजी ±ेý कì भागीदारी को ÿोÂसािहत करने के िलए नीितगत सुधारŌ, 

िव°ीय ÿोÂसाहनŌ अथवा नवाचार और ÿितÖपधाª को बढ़ावा देने के उĥेÔय से साझेदारी सिहत 

³या पहल कì गई है? 
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              िव²ान और ÿौīोिगकì मýंालय के राºय मýंी; पÃृवी िव²ान मýंालय के राºय मýंी; 

ÿधानमýंी कायाªलय म¤ राºय मýंी; कािमªक, लोक िशकायत और प¤शन मýंालय म¤ राºय 

मýंी; परमाणु ऊजाª िवभाग म¤ राºय मýंी; तथा अंतåर± िवभाग म¤ राºय मýंी (डॉ. 

िजत¤þ िसंह): 

(क) नासा-इसरो िसंथेिटक एपचªर रडार (एनआईएसएआर) एक पÃृवी िव²ान िमशन है िजसे एक 

सहयोगाÂमक करार के अंतगªत नासा और इसरो Ĭारा संयĉु łप से िवकिसत िकया जा रहा है। 

 पहले िनसार वषª 2024 के ÿथमाघª म¤ ÿमोचन के िलए िनधाªåरत था। तथािप, संयोजन, 

समाकलन एवं परी±ण चरण के दौरान नासा के िवशेष²Ō ने पाया िक 12-मीटर रडार ऐटेंना 

परावतªक म¤ कुछ संशोधी कारªवाई कì आवÔयकता है और इसे संशोधन के िलए अमåेरका ल े

जाना है। 

 तदनंतर, नासा Ĭारा रडार ऐटेंना परावतªक अĉूबर 2024 म¤ इसरो को सपुदुª िकया गया िजसे 

उपúह के साथ िफर से जोड़ िदया गया ह ैऔर इस समय उसका आवÔयक परी±ण चल रहा है। 

साथ ही, úहण ऋतु के कारण िनसार के बूम तथा रडार ऐटेंना परावतªक के ÿÖतरण के िलए 

िÖथितयां अनुकूल नहé ह§। इन सभी उपयुªĉ कारणŌ से अब िनसार को माचª 2025 म¤  ÿमोिचत 

िकए जाने कì संभावना है। 

(ख) अंतåर± अÆवेषण िमशनŌ म¤ िविवध जिटल ÿौīोिगिकयŌ के Öवदेशी िवकास कì आवÔयकता 

होती है। ये िवकास एक Óयापक समय चø से गुजरते ह§ िजसम¤ संकÐपना, िडजाइन, ÿाłप का 

िवकास, उड़ान मॉडल तथा िविवध परी±णŌ कì अहªता जाचँ, िडजाइन पनुरावृि°, आपूितª 

शृखंला, Óयापक समी±ाए ंशािमल होती ह§। अंतरराÕůीय सहयोग कì चनुौितयŌ म¤ भू-राजनैितक 

सोच-िवचार, साझा िमशन उĥेÔयŌ कì Öथापना, अपनी-अपनी राÕůीय ÿाथिमकताओ ंके साथ 

तालमेल और संसाधनŌ/ अवसंरचना कì समय से उपलÊधता सिुनिĲत करना शािमल है। 
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(ग) िवभाग िविवध ÿौīोिगकì िवकास और उÆनत अनुसंधान एवं िवकास कायªøमŌ के माÅयम से 

अपनी ±मताओ ंम¤ सिøय łप से विृĦ कर रहा है। इन कायªøमŌ म¤ िविवध ÿणोद ±मताओ ंकì 

नोदन ÿणािलयŌ, संवेदी ÿौīोिगिकयŌ, उÆनत क±ा-यµुमन ÿणािलयŌ का िवकास, चरण 

पनुःÿािĮ, उपúह नौवहन, ³वांटम संचार संबंधी ÿौīोिगिकयŌ, ÿकािशकì उपúह ÿणािलयŌ 

इÂयािद जैसी ÿमोचक राकेट ±मताओ ंम¤ विृĦ करना शािमल है। 

 सरकार ने हाल ही म¤ चþंयान-4 और शुø ऑिबªटर िमशन का अनुमोदन िकया है िजससे उपúह 

ÿािĮ के िविवध अवयवŌ कì ±मता म¤ विृĦ होगी। चंþयान-4 िमशन चंþमा कì सतह से ÿाĮ नमूनŌ 

के िनÕकषªण और पÃृवी पर उनकì वापसी के िलए अिभकिÐपत है। शøु ऑिबªटर िमशन का 

उĥेÔय है शøु कì क±ा का सफलतापूवªक पåरøमा करना और शøु कì सतह तथा उपसतह, 

वायमुडंलीय ÿिøयाओ ंऔर शøु के वातरवरण पर सूयª के ÿभाव के बार ेम¤ बहेतर जानकारी 

ÿाĮ करना।  

 इसके अलावा, िविवध उपúह ÿणािलयŌ/ उप ÿणािलयŌ के िनमाªण तथा समाकलन का कायª 

िविभÆन भारतीय उīोगŌ को आउटसोसª िकया जा रहा है। 

(घ) सरकार ने भारत म¤ अंतåर± अÆवेषण और ÿौīोिगकì िवकास म¤ िनजी ±ेý कì भागीदारी को 

बढ़ावा देने और ÿोÂसािहत करने के िलए िनÌनिलिखत उपाय िकए ह§ : 

 I. अंतåर± ±ेý को उदार बनाया गया है और िनजी ±ेý को आīोपांत अंतåर± िøयाकलाप 

करने कì अनुमित ÿदान कì गई। अंतåर± ±ेý म¤ गरै-सरकारी कंपिनयŌ (एनजीई) के 

िøयाकलापŌ को ÿोÂसािहत, ÿािधकृत करने और उनका िनरी±ण करने हेत ुअंतåर± 

िवभाग म¤ इन-Öपेस का सजृन िकया गया। अंतåर± संबधंी िøयाकलापŌ को िविनयामक 

िनिĲतता ÿदान करने हेतु सरकार Ĭारा भारतीय अतंåर± नीित-2023 तैयार कì गई 

है। 
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 II. इन-Öपेस Ĭारा िनजी ±ेý को ÿोÂसािहत करने तथा उÆह¤ ठोस सहायता ÿदान करने 

हेतु िविवध योजनाओ ंकì घोषणा कì गई और उÆह¤ िøयािÆवत िकया गया, जो इस 

ÿकार ह§- बीज िनिध योजना, मूÐयािनधाªरण सहायता नीित, म¤टरिशप सहायता, 

तकनीकì क¤ þ, एनजीई के िलए िडजाइन ÿयोगशाला, अंतåर± ±ेý म¤ कौशल िवकास, 

इसरो सिुवधा उपयोग सहायता, एनजीई को ÿौīोिगकì हÖतांतरण, अतंåर± पåरतंý के 

सभी िहतधारकŌ से जड़ुने हेतु इन-Öपेस िडिजटल Èलेटफामª का सृजन इÂयािद। 

III. भारतीय एनजीई के िलए िवदेशी पंूजी तक पहòंच को आसान बनाने हेत ुभारत सरकार 

ने अंतåर± ±ेý म¤ ÿÂय± पंूजी िनवेश नीित म¤ संशोधन िकया है। 

IV. क¤ þीय मंिýमंडल ने भारतीय अंतåर± ±ेý को सहायता ÿदान करने हेत ु1,000/- करोड़ 

Łपये कì समिपªत उīम पंूजी िनिध कì Öथापना का अनमुोदन िकया है। 

 

COMMITTEE ON DISASTER RISK REDUCTION (CoDRR) 

1504. SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

SHRI SUDHEER GUPTA: 

 Will the Minister of EARTH SCIENCES be pleased to state: 

(a) whether the Government has thrown a caution on Glacial lake Outburst Flood 

(GLOF) in a Committee on Disaster Risk Reduction (CoDRR) workshop on 

strategies for GLOF risk reduction recently and if so, the details thereof; 

(b) whether lack of coordination/confusion about respective roles among States and 

Central agencies is one of the major reasons for non implementation of any 

concrete policy in GLOF risk in the country; 
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(c) if so, the manner in which coordinating platform, CoDRR will help in overcoming 

the challenges with respect to GLOF risk; 

(d) whether the Government has compiled a dynamic list of high risk glacial lakes 

out of total glacial lakes in the country and if so, the details thereof; and 

(e) whether the Government proposes to engage with GLOF experts from across 

the world and if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 
MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 
STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 
OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 
STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) Yes. The National Disaster Management Authority (NDMA) under the aegis of 

the Ministry of Home Affairs (MHA) has constituted the Committee on Disaster 

Risk Reduction (CoDRR) to provide a multi-disciplinary approach to Glacial 

Lake Outburst Floods (GLOF) Risk Reduction in collaboration with various 

Central/State government agencies and departments. Until now 8 CoDRR 

meetings focusing on GLOF risk mitigation have been organized by National 

Disaster Management Authority (NDMA). On November 11th and 12th, 2024, 

NDMA organized a 1 and ½ day international workshop titled ‘Strategies for 

Glacial Lake Outburst Flood (GLOF) Risk Reduction to create awareness 

amongst States/UTs and to review their efforts for GLOF Risk Reduction. At the 
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workshop, experts came from Nepal, Bhutan, Kazakhastan, Peru and 

Switzerland and shared best practices in the Andes, Alps and Himalayas. 

(b) No. In October 2020, NDMA issued the Guidelines on ‘Management of Glacial 

Lake Outburst Floods (GLOFs)’ and ‘Compendium of Task Force Report on 

NDMA Guidelines Management of Glacial Lake Outburst Floods (GLOFs)’which 

contains roles and responsibilities, including actions to be taken by various 

stakeholders, for disaster risk management of GLOF.  

Department of Water Resources, River Development and Ganga Rejuvenation, 

Ministry of Jal Shakti has been identified as the lead ministry for glacial studies. 

(c) The CoDRR mechanism paves the way for a whole-of-government approach 

and works with the objective of ‘need to share’ information, technology, 

assessment, scientific resources and networks, with the 6 related States/UTs. 

The over-arching idea is to arm the States/UTs with resources and information 

so that they can lead the effort to mitigate risks from such glacial lakes as exist 

in their jurisdiction. Results of CoDRR are outstanding – all States/UTs have 

formed GLOF Risk Reduction units and have focused resources on the problem. 

(d) Since 2011, National Remote Sensing Centre (NRSC) has utilized satellite 

remote sensing technology to consistently map over 7,500 glacial lakes (of the 

total 28,000 in IHR) across the India. Subsequently, Central Water Commission 

(CWC) has undertaken continuous monitoring of these lakes, publishing a 

fortnightly bulletin on high-risk glacial lakes from June to October, the period 
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most prone to GLOF events. NDMA has integrated the findings of these 

agencies into a consolidated and dynamic list of 195 high risk glacial lakes that 

are exhibiting rapid increases in surface area and could be susceptible to GLOF 

events.  

(e) The CoDRR International Level Workshops are designed to bring all 

stakeholders to a common platform to engage in scientific discourse and open 

avenues for collaboration. In line with the same, the aforementioned workshop, 

and has created collaboration for States/UTs with global experts, Indian 

academics and scientific institutions. 

 

RECONSIDERATION OF RETIREMENT AGE 

1505. SHRI TEJASVI SURYA: 

Will the PRIME MINISTER be pleased to state:  

(a) whether the Government proposes to revise the age of superannuation of all 

Government employees after completing a maximum service period of 30 years or 

completing 60 years as per the date of birth, whichever is earlier, so as to have 

uniformity in civil services and also provide an opportunity for youth of the Nation in 

light of the available data on eligible youth for employment i.e., those who are borne 

after 2000;  

(b) if so, the details thereof;  
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(c) if not, whether there is any reconsideration regarding the age of retirement for 

Government employees; and  

(d) the measures taken by the Government to provide more employment for the youth 

in civil services?  

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) to (c): No such proposal is under consideration of the Government.  

(d): Government is constantly engaged in formulation of polices, programmes and 

other measures for providing employment for the youth in civil services, based on 

the requirement as per Transaction of Business in the Government. Ministries/ 

Departments of the Central Government have been directed from time to time, to 

fill up vacant posts in a time bound manner. Rozgar Melas are organized by the 

Government for filling up vacancies in Mission Mode across all the Central 

Government Ministries/ Departments/ Central Public Sector Undertaking (CPSUs)/ 

Autonomous Bodies/ Education and Health Institurions etc.in a time bound manner, 

providing employment to youth in civil services.    
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महÂ वपूणª खिनजŌ कì नीलामी 

1506. ®ी ÿदीप कुमार िसंह  : 

³ या खान मýंी यह बताने कì कृपा कर¤गे िक : 

(क) ³या चूना पÂ थर, सोना, लौह अयÖ क, म§गनीज िनÕ कषªण जैसे महÂ वपूणª खिनजŌ के िलए नीलामी 

आयोिजत कì जा रही है; और 

(ख) यिद हां, तो तÂ संबंधी Ê यौरा ³ या है; 

 

कोयला मýंी;तथा खान मýंी (®ी जी. िकशन रड्ेडी): 

(क) और (ख): जी हां, चूना पÂथर, सोना, लौह अयÖक, म§गनीज आिद सिहत ÿमुख खिनजŌ के िलए 

2015 म¤ एमएमडीआर अिधिनयम म¤ संशोधन के बाद से नीलािमयां कì जा रही ह§। खान और खिनज 

(िवकास और िविनयमन) (एमएमडीआर) अिधिनयम, 1957 को 12.01.2015 से एमएमडीआर 

संशोधन अिधिनयम, 2015 के माÅयम स ेसंशोिधत िकया गया था िजसके तहत अिधक पारदिशªता लाने 

और िववेकािधकार समाĮ करने के िलए खिनज åरयायत¤ देने हेत ुनीलामी ÓयवÖथा शłु कì गई थी। 

नीलामी कì िविध यह भी सिुनिĲत करती है िक राºय सरकारŌ को नीलामी ÿिøया से ÿाĮ राजÖव का 

उिचत िहÖसा िमले। इसके अलावा, एमएमडीआर संशोधन अिधिनयम, 2023 ने क¤ þ सरकार को 

अिधिनयम कì पहली अनुसूची के भाग घ म¤ "महÂवपूणª और सामåरक" के łप म¤ िविनिदªĶ खिनजŌ के 

िलए खनन पĘŌ कì िवशेष łप से नीलामी करने का अिधकार िदया है। 

2015 से 31 माचª, 2021 तक 108 खिनज ÊलॉकŌ कì नीलामी कì गई। तथािप, 01.04.2021 

से नीलाम िकए गए खिनज ÊलॉकŌ कì सं́ या म¤ तीन गनुा से अिधक कì वृिĦ हòई है और अब तक 333 

खिनज ÊलॉकŌ कì नीलामी कì गयी है। 2015 से 15 राºयŌ म¤ 441 खिनज ÊलॉकŌ कì नीलामी कì गयी 
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है। क¤ þ सरकार ने अगÖत 2023 म¤ अिधिनयम म¤ संशोधन के बाद से अब तक 24 महÂवपूणª और 

सामåरक खिनज ÊलॉकŌ कì नीलामी कì है। ये नीलािमयां आňं ÿदशे, िबहार, छ°ीसगढ़, गोवा, गजुरात, 

झारखंड, कनाªटक, मÅय ÿदशे, महाराÕů, ओिडशा, राजÖथान, तेलंगाना और उ°र ÿदेश सिहत 

िविभÆन राºयŌ म¤ कì गई ह§। खिनज ÊलॉकŌ कì नीलामी से राºयŌ को िमलने वाले राजÖव म¤ काफì विृĦ 

हòई है। 

अब तक नीलाम िकए गए खिनज ÊलॉकŌ का Êयौरा नीचे िदया गया है: 

ø. स.ं खिनज नीलाम िकए गए ÊलॉकŌ कì सं́ या 

1 चूना पÂथर 151 

2 लौह अयÖक  113 

3 म§गनीज 39 

4 Öवणª 21 

5 लौह अयÖक एवं म§गनीज 9 

6 लौह अयÖक एवं Öवणª 1 

7 तांबा एवं Öवणª 1 

8 अÆय 106 
 

कुल 441 

 

ALMM FOR SOLAR MODULES 

1507. SHRI ARVIND GANPAT SAWANT: 
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          SHRIMATI BHARTI PARDHI: 

          SHRI SHRIRANG APPA CHANDU BARNE : 

 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether proper implementation of Approved List of Models and Manufacturers 

(ALMM) for solar modules has faced several challenges during the last few years; 

(b) if so, the details thereof and the reasons therefor; 

(c) whether the Government proposes to bring out a policy similar to the ALMM 

for solar modules for solar cells to ensure better quality of these items; 

(d) if so, the time by which the final decision is likely to be taken in this regard; 

(e) the steps taken by the Government to provide a boost to domestic 

manufacturing; 

(f) whether there is a need to provide platform for India’s growing energy sector 

especially in the segment of energy storage; and 

(g) if so, the steps taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD 

YESSO NAIK): 
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(a) and (b) Approved List of Models and Manufacturers (ALMM) for Solar PV 

Modules was first issued on 10.03.2021.  As per the extant provisions regarding 

ALMM for solar PV modules, only the models and manufacturers included in ALMM 

List for solar PV modules, are eligible for use in Government Projects/ Government 

assisted Projects/ Projects under Government Schemes and Programmes/ Open 

Access / Net-Metering Projects, installed in the country, including projects set up 

for sale of electricity to Government under the Guidelines issued by Central 

Government under section 63 of Electricity Act, 2003 and amendment thereof, 

unless such projects are exempted from ALMM through some order / instruction 

issued by Ministry of New and Renewable Energy. Vide MNRE’s O.M. dated 

10.03.2023, the ALMM List for solar PV modules was held in abeyance for one 

financial year (2023-24) but has come into effect from 1st April 2024. 

(c) and (d) Yes. A draft amendment to ALMM Order for implementation of ALMM 

(Approved List of Models and Manufacturers) for Solar PV Cells, was issued by 

Ministry of New and Renewable Energy (MNRE) on 07.09.2024 and comments 

were invited from the stakeholders till 21.10.2024. The matter is under examination 

in MNRE. 

(e): The Ministry of New and Renewable Energy (MNRE), Government of India, has 

been consistently bringing out policies to boost domestic manufacturing of solar PV 

modules and other renewable energy equipments. Various initiatives taken, inter-

alia, include those mentioned at Statement. 
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(f) and (g) Central Electricity Authority (CEA), has estimated energy storage 

requirement of 336.40 GWh by the year 2030 which includes 208.25 GW from 

Battery Energy Storage System (BESS) and 128.15 GWh from Pumped Storage 

Projects (PSP).  

The Government has taken various steps to promote the energy storage in the 

country, which inter-alia include:  

(i).  Ministry of Heavy Industries (MHI), in June, 2021 launched Production Linked 

Incentive (PLI) scheme for the manufacturing of Advanced Chemistry Cells (ACC) 

Batteries of 50 GWh capacity annually. Out of total capacity, 10 GWh has been 

earmarked for grid scale stationary storage applications. 

(ii). Ministry of Power in 2022 issued the Renewable Purchase Obligation (RPO) 

and Energy Storage Obligation (ESO) trajectory till 2029-30. The ESO of obligated 

entities shall gradually increase from 1.0% in FY 2023-24 to 4% by FY 2029-30. 

(iii).  Waiver of ISTS Charges for a period of 25 years for Hydro PSP and for a 

period of 12 years for BESS, subject to specified conditions. 

(iv).  ‘National Framework for promoting Energy Storage Systems’ for the 

development and deployment of technology agnostic Energy Storage Systems in 

the country has been issued. 
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(v).  The Union Cabinet has approved Viability Gap Funding (VGF) scheme for 

development of 4,000 MWh of BESS projects by 2030-31, with a financial support 

of up to 40% of the capital cost as budgetary support in the form of VGF. 

 

(vi).  Ministry of Power, in 2023, has issued guidelines to promote development of 

Pumped Storage Projects (PSP). 

STATEMENT 

Initiatives taken to increase domestic production of solar PV modules and other 

renewable energy equipment., inter-alia, include:  

(i) Production Linked Incentive (PLI) Scheme: The Government of India is 

implementing the Production Linked Incentive (PLI) Scheme for High Efficiency Solar 

PV Modules, for achieving domestic manufacturing capacity of Giga Watt (GW) scale 

in High Efficiency Solar PV modules, with an outlay of Rs. 24,000 crore. The Scheme 

is being implemented in two tranches. Tranche-I has an outlay of Rs. 4,500 crore, 

under which Letters of Award have been issued for setting up of 8,737 MW of fully 

integrated solar PV module manufacturing units. For Tranche-II with an outlay of Rs. 

19,500 crore, Letters of Award have been issued for setting up of 39,600 MW of fully/ 

partially integrated solar PV module manufacturing units. 
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(ii) Domestic Content Requirement (DCR): Under some of the current schemes of 

the MNRE, namely CPSU Scheme Phase-II, PM-KUSUM Components B and C, and 

PM Surya Ghar: Muft Bijli Yojana, wherein government subsidy is given, it has been 

mandated to source solar PV cells and modules from domestic sources. 

(iii) Preference to ‘Make in India’ in Public Procurement: In accordance with 

Department for Promotion of Industry and Internal Trade (DPIIT) ‘Public Procurement 

(Preference to Make in India), Order’, MNRE had notified Purchase Preference (linked 

with local content) for RE sector which, inter-alia, identified list of all goods and 

services or works in respect of which there is sufficient local capacity and competition, 

and mandated that only “Class-I local supplier” shall be eligible to bid for the above 

goods/services/works with the mandate that minimum local content should be at least 

50%. 

(iv) Imposition of Basic Customs Duty on import of solar PV cells and modules: 

The Government has imposed Basic Customs Duty (BCD) on import of solar PV cells 

and modules, with effect from 01.04.2022. 

(v) Discontinuation of Customs Duty Concessions: MNRE has discontinued 

issuance of Customs Duty Concession Certificates for import of material /equipment 

for initial setting up of solar PV power projects with effect from 02.02.2021. 

(vi) Domestic Manufacturing in Wind Sector: MNRE has also put in place a 

procedure to enlist type and quality certified wind turbines under ‘Revised List of 
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Models and Manufacturers’ (RLMM). It also mandates that Hub and Nacelle assembly 

/ manufacturing facility shall be in India. Around 31 different models of wind turbines 

are being manufactured in India by 14 different companies.  The current annual 

production capacity of wind turbines in the country is around 18,000 MW.  

(vii) Renewable Energy Research and Technology Development Programme 

(RE-RTD): Ministry of New and Renewable Energy is implementing a “Renewable 

Energy Research and Technology Development Programme (RE-RTD)” through 

various research institutions and industry to develop indigenous technologies and 

manufacturing for widespread applications of new and renewable energy in efficient 

and cost-effective manner. The objective of the scheme is to support the R & D 

projects for technology development and demonstration in various areas of new and 

renewable energy such as solar photovoltaic systems, biogas systems, waste to 

energy systems, wind energy systems, hybrid systems, storage systems, hydrogen 

and fuels cells, geothermal, etc. with the ultimate aim of increasing share of 

renewables in the energy mix in the country. It provides up to 100% financial support 

to government/non-profit research organizations and up to 70% to industry, startups, 

private institutes, entrepreneurs, and manufacturing units. 

 

4जी और 5जी कनेि³टिवटी सूचकांक 

1508. ®ी सुखिजंदर िसंह रधंावाः 
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³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः  

(क) ³या सरकार ने 4जी और 5जी कनेि³टिवटी कì उपलÊधता और गुणव°ा के संबधं म¤ कोई 

सूचकांक तैयार िकया है; 

(ख) यिद हां, तो पंजाब, िवशेषकर गुरदासपुर और पठानकोट िजलŌ के संबंध म¤ तÂसंबंधी Êयौरा ³या 

है; 

(ग) यिद नहé, तो इसके ³या कारण ह§; और 

(घ) सरकार Ĭारा पंजाब म¤ नेटवकª  ±मता का िवÖतार करने के िलए ³या कदम उठाए जा रहे ह§ और 

इस संबंध म¤ ÿÖतािवत योजना का Êयौरा ³या है? 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) से (ग) 4जी और 5जी कनेि³टिवटी कì उपलÊधता का आकलन उस ±ेý म¤ संÖथािपत 4जी और 

5जी बीटीएस कì सं́ या से िकया जाता है। पंजाब के गुरदासपुर और पठानकोट िजलŌ म¤ 4जी ÿौīोिगकì 

के øमशः लगभग 2865 और 1426 बीटीएस संÖथािपत है। इसके अलावा पंजाब के गरुदासपरु और 

पठानकोट िजलŌ म¤ 5जी ÿौīोिगकì के øमशः 761 और 425 बीटीएस संÖथािपत है।    

भारतीय दरूसंचार िविनयामक ÿािधकरण (ůाई) 4जी और 5जी कनेि³टिवटी कì गणुव°ा के 

आकलन हेतु िदशािनद¥श जारी करता है और दूरसंचार सेवा ÿदाताओ ंĬारा दी जाने वाली सेवाओ ंकì 

गुणव°ा (³यूओएस) कì िनगरानी हेतु मानक िनधाªåरत करता है। ³यूओएस मानक के अनुपालन को 

सिुनिĲत करने हेत ुइन मापदडंŌ का आकलन पूरे लाइस¤स ÿाĮ सेवा ±ेý के िलए ितमाही आधार पर 

िकया जाता है।     
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हाल ही म¤ ůाई ने िदनांक 2 अगÖत 2024 को मोबाइल नेटवकª  कì सेवाओ ं कì गणुव°ा 

(³यूओएस) के मानकŌ पर अपने संशोिधत िनयमŌ को अिधसूिचत िकया है। इस िनयमŌ म¤ 4जी और 

5जी नेटवकª  हेत ुसेवा कì गणुव°ा के आकलन के िलए नेटवकª  कì उपलÊधता, उसकì पहòंच और 

िÖथरता के िलए मानक शािमल िकए गए ह§। 

(घ) सरकार ने सुदूरवतê और दगुªम ±ेýŌ सिहत देश के सभी सेवा से वंिचत गांवŌ तक सेवा पहòंचाने हेतु 

4जी सैचरुशेन पåरयोजना शुł कì है। इस पåरयोजना के तहत पजंाब राºय के 47 गांवŌ कì पहचान 4जी 

मोबाइल सेवाए ंÿदान करने के िलए कì गई है। इन 47 गांवŌ म¤ से 36 गांवŌ म¤ 4जी सेवाए ंशुł कì जा 

चुकì ह§।    

 

SUB-STANDARD QUALITY OF FOOD SERVED IN EXPRESS TRAINS 

1509. SHRI CHUDASAMA RAJESHBHAI NARANBHAI: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether Government is aware of the sub-standard quality of food service 

experienced by passengers on express trains; 

(b) if so, the number of complaints received during the last three years; 

(c) whether a digital platform has been created or proposed to be created for the 

redressal of customer issues related to food catering services and prices; and  

(d) if so, the details thereof? 
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THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d): It is the continuous endeavour of Indian Railways (IR) to provide good 

quality and hygienic food to passengers as per the norms and standards of Food 

Safety and Standards Authority of India (FSSAI). Prompt and appropriate punitive 

action, including imposition of fines, disciplinary action, counselling, warning etc., is 

taken in case of catering related complaints. 

There is a robust digital mechanism in place for redressal of all passenger service 

related complaints including catering issues through RailMadad. 

 

अवैध खनन 

1510. ®ीमती गनीबेन नागाजी ठाकोर: 

³ या खान मýंी यह बताने कì कृपा कर¤गे िक : 

(क) अवैध खनन को रोकने के िलए सरकार Ĭारा उठाए गए कदमŌ का Ê यौरा ³ या है;  

(ख) ³ या सरकार ने िवगत दस वषŎ के दौरान ऐसे कृÂ यŌ म¤ संिलÈ त लोगŌ के िवŁĦ कोई कारªवाई कì 

है; और 

(ग) यिद हां, तो तÂ संबंधी राº य-वार Ê यौरा ³ या है?  

 

कोयला मýंी ; तथा खान मýंी (®ी जी. िकशन रड्ेडी): 
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(क) से (ग): खान और खिनज (िवकास और िविनयमन) (एमएमडीआर) अिधिनयम, 1957 कì धारा 

23ग राºय सरकार को खिनजŌ के अवैध खनन, ढुलाई एवं भंडारण को रोकने तथा उससे संबंिधत 

उĥेÔयŌ के िलए िनयम बनाने का अिधकार देती है। इसिलए, अवैध खनन पर िनयंýण मु́ य łप से 

राºय सरकार कì िजÌमेदारी है। क¤ þ सरकार नीितगत पहलŌ के माÅयम से समय-समय पर इन ÿयासŌ 

का समथªन करती है तथा उÆह¤ बढ़ाती है। अवैध खनन कì रोकथाम एवं िनयंýण के िलए क¤ þ सरकार 

Ĭारा उठाए गए कुछ कदम िनÌनिलिखत ह§: 

 

(i) एमएमडीआर अिधिनयम, 1957 को एमएमडीआर (संशोधन) अिधिनयम, 2015 के माÅयम से 

संशोिधत िकया गया, िजसम¤ धारा 21 और 23ग के साथ पिठत  धारा 30ख और 30ग म¤ अÆय बातŌ के 

साथ-साथ अवैध खनन से िनपटने के िलए कठोर दंडाÂमक ÿावधान िकए गए ह§। अवैध खनन को पांच 

वषª तक के कारावास तथा ÿित ह³ेटेयर ±ेý पर पांच लाख Łपये तक के जमुाªने के साथ दडंनीय बनाया 

गया है। अवैध खनन से संबंिधत अपराधŌ कì शीŅ सुनवाई के उĥेÔय से िवशेष ÆयायालयŌ कì Öथापना 

के भी ÿावधान िकये  गये  ह§। 

(ii)  एमएमडीआर अिधिनयम, 1957 कì धारा 5(2)(ख) के अनसुार, ÿमखु खिनजŌ के िलए खनन 

पĘा ÿदान करने के िलए खनन योजना को पूवाªप±ेा बनाया गया है। खनन योजना म¤ खिनज भंडार, 

भूिव²ान, आिÔमकì (िलथोलॉजी), खनन के ÿकार, खनन ±ेý के पुनवाªस और बहाली आिद संबंधी 

अÆय आवÔयक िववरणŌ के अलावा, पांच वषª कì अविध के िलए उÂखनन के वािषªक कायªøम का Êयौरा 

शािमल है। 

 

(iii) खान मýंालय ने देश म¤ अवैध खनन गितिविध पर अंकुश लगाने के िलए अंतåर± ÿौīोिगकì का 

उपयोग करने हेत ुआईबीएम के माÅयम स ेभाÖकराचायª इंÖटीट्यूट फॉर Öपसे एÈलीकेशन एडं िजयो-
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इंफॉम¥िट³स (बीआईएसएजी), गांधीनगर और इल³ेůॉिन³स एवं सूचना ÿौīोिगकì मýंालय 

(एमईआईटीवाई) के सहयोग से  खनन िनगरानी ÿणाली (एमएसएस) िवकिसत कì है। 

 

DEVELOPMENT OF THAWE JUNCTION OF BIHAR UNDER AMRIT BHARAT 

STATION SCHEME 

1511.  DR. ALOK KUMAR SUMAN: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Thawe Junction is being developed under Amrit Bharat Station 

Scheme in the State of Bihar and if so, the details thereof; 

(b) whether the work has been started for the development of Thawe Junction under 

the Amrit Bharat Station Scheme if so, the details thereof and if not, the reasons 

therefor; 

(c) whether the Government has given financial assistance for development of said 

junction under the Amrit Bharat Station Scheme and if so, the details thereof and if 

not, the reasons therefor; 

(d) whether the Government is delaying the development of said Junction under 

the said Scheme due to unavailability of fund and if so, the details thereof; and 
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(e) the stipulated time for development of said Junction under the Amrit Bharat 

Station Scheme? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. Amrit Bharat Station 

Scheme envisages development of stations on a continuous basis with a long-

term approach. 

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, 

circulating areas, waiting halls, toilets, lift/escalators as necessary, platform 

surfacing and cover over platform, cleanliness, free Wi-Fi, kiosks for local 

products through schemes like ‘One Station One Product’, better passenger 

information systems, Executive Lounges, nominated spaces for business 

meetings, landscaping, etc. keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks, etc. 
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as per necessity, phasing and feasibility and creation of city centre at the station 

in the long term. 

So far, 1337 station have been identified under Amrit Bharat Station Scheme, out 

of which 98 stations, including Thawe station are located in the state of Bihar. The 

names of stations identified for development under Amrit Bharat Station Scheme 

in the state of Bihar are as following: 

State 
No. of 

Stations 
Name of Stations 

Bihar 98 

Anugraha Narayan Road, Ara, Bakhtiyarpur, Banka, 

Banmankhi, BapudhamMotihari, Barahiya, Barauni, Barh, 

Barsoi Jn, Begusarai, Bettiah, Bhabua Road, Bhagalpur, 

Bhagwanpur, Bihar Sharif, Bihiya, Bikramganj, Buxar, 

Chausa, Chhapra, Dalsingh Sarai, Darbhanga, Dauram 

Madhepura, Dehri On Sone, Dholi, Dighwara, Dumraon, 

Durgauti, Fatuha, Gaya, Ghorasahan, Guraru, Hajipur 

Jn, Jamalpur, Jamui, Janakpur Road, Jaynagar, 

Jehanabad, Jhanjharpur, Kahalgaon, Karhagola Road, 

Katihar, Khagaria Jn, Kishanganj, Kudra, Labha, Laheria 

Sarai, Luckeesarai, Lakhminia, Madhubani, 

Maheshkhunt, Mairwa, Mansi Jn, Mokama, Munger, 
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Muzaffarpur, Nabinagar Road, Narkatiaganj, Naugachia, 

Paharpur, Patliputra, Patna, Piro, Pirpainti, Rafiganj, 

Raghunathpur, Rajendra Nagar, Rajgir, Ram Dayalu 

Nagar, Raxaul, Sabaur, Sagauli, Saharsa, Sahibpur 

Kamal, Sakri, Salauna, Salmari, Samastipur, Sasaram, 

Shahpur Patoree, Shivanarayanpur, Simri Bakhtiyarpur, 

Simultala, Sitamarhi, Siwan, Sonpur Jn, Sultanganj, 

Supaul, Taregna, Thakurganj, Thawe, Arariya Court, 

Chakia, Nawadah, Motipur, Ekma, Mashrakh 

 

For development works at Thawe station, tenders have been awarded and works 

of extension of platforms, improvement of platform surfacing, platform shelters, 

toilets, circulating area, parking facilities, approach road improvement, etc. have 

been taken up. 

The details of allocation of funds for development and maintenance of stations are 

maintained Zonal Railway-wise under Plan Head-53 ‘Customer Amenities’ and 

not work-wise or Station-wise or State wise. The state of Bihar is covered by four 

zones viz. Eastern Railway, East Central Railway, North Eastern Railway and 

Northeast Frontier Railway. The allocation for the financial year 2024-25 for these 
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zones is Rs 2166 Crores. The allocation is sufficient for the ongoing projects on 

these zones. 

Further, development/redevelopment/upgradation of Railway Stations is complex 

in nature involving safety of passengers and trains and requires various statutory 

clearances such as fire clearance, heritage, tree cutting, airport clearance, etc. 

The progress also gets affected due to brownfield related challenges such as 

shifting of utilities, (involving water/sewage lines, optical fibre cables, gas pipe 

lines, power/signal cables etc.), infringements, operation of trains without 

hindering passenger movement, speed restrictions due to works carried out in 

close proximity of tracks and high voltage power lines, etc. and these factors 

affect the completion time. Therefore, no time frame can be indicated at this 

stage. 

STARTUP UNDER SAMRIDH 

1512.    SHRI RAJU BISTA: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be pleased to 

state: 

(a) whether the Government has successfully launched the second cohort of Startup 

Accelerator of MeitY for Product Innovation, Development and Growth (SAMRIDH) to 

further support and accelerate Indian startups and if so, the key objectives and details of 

this initiative; 
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(b) the details to foster innovation and development among startups in the field of 

electronics and IT since its start under the said scheme; 

(c) the number of startups that have benefited from the said scheme in the State of West 

Bengal so far; 

(d) the steps taken by the Government to promote startups from tier 2 and tier 3 cities 

like Siliguri, Darjeeling and Kalimpong; and 

(e) whether the Government further plans to expand such startup initiative in other 

sectors to promote innovation and entrepreneurship in the country and if so, the details 

thereof?  

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND 

MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI JITIN PRASADA): 

(a) and  (b):  The Startup Accelerator of MeitY for Product Innovation, Development, and 

Growth (SAMRIDH) programme was launched in August 2021 for a period of three years 

(further extended for one year) to accelerate around 300 Startups through existing and 

upcoming Accelerators. At present, under the SAMRIDH programme, 175 startups have 

been selected and accelerated through 22 selected accelerators spread across 12 states 

of India, in the focused areas of Health-tech, Ed-tech, Agri-tech, Consumer-tech, Fin-tech, 

Software as a Service (SaaS), and sustainability. The government has launched the 

second cohort of SAMRIDH to support 125 startups through potential accelerators. 
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(c):   Under the first cohort of SAMRIDH scheme, IIM Calcutta Innovation Park, IIM 

Calcutta was selected as one of the SAMRIDH Accelerator. The allocated cohort size of 

startups to IIM Calcutta Innovation Park is of 10 Startups. 

(d) and (e):  The Government of India is making continuous efforts to promote IT industry 

in smaller cities and towns and has initiated multiple schemes and programmes for growth 

of IT industry in this regard. Today India is recognized as IT Hub worldwide. 

The Software Technology Park (STP) is the one of the most important schemes in this 

effort. Under this scheme, Software Technology Parks have been established in 65 cities 

across India with 57 centres in Tier-2 and Tier-3 cities like Durgapur, Haldia, Kharagpur, 

Siliguri  etc. The STP centres provide incubator facility which help entrepreneurs to convert 

their innovative ideas into startups. The incubator facility provides opportunity of meeting 

with investors like Venture Capitalists (VCs), mentors from IITs/NITs/Industry and 

networking opportunity with IT professionals etc.  

Further, MeitY has initiated the 'Gen-Next Support for Innovative Startups (GENESIS)'  

Scheme with the aim to strengthen the startup ecosystem in Tier-II and Tier-III cities 

across India. The scheme envisages scaling up about 1,600 technology startups, to 

discover, nurture and grow technology startups with an outlay of Rs. 490 Crore over period 

of five years. Under  GENESIS, Indian Institute of Science Education and Research 

(IISER),Nadia, West Bengal  has been selected as one of the Implementing Agency.  
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सेमीकंड³टर कì मांग को पूरा करने के िलए आयात 

1513.®ी िचÆतामिण महाराजः 

³या इल³े ůॉिनकì और सूचना ÿौīोिगकì मýंी यह बताने कì कृपा कर¤गे िक: 

(क) देश कì सेमीकंड³टर कì मांग को पूरा करने के िलए िकतनी माýा म¤ आयात िकया जा रहा है; और 

(ख) सरकार Ĭारा उĉ आयात को कम करने के िलए सेमीकंड³टर िविनमाªण पाåरिÖथितकì तýं को 

बढ़ावा देने के िलए ³या उपाय िकए जा रहे ह§? 

 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंालय म¤ 

राºय मýंी (®ी िजितन ÿसाद): 

(क): वािणिºयक खिुफया और सांि´यकì महािनदेशालय (डीजीसीआईएस) पोटªल के अनसुार, 

िव° वषª 2023-24 म¤ हामōनाइºड िसÖटम ऑफ नोमेन³लेचर (एचएसएन) कोड 85423100 

(मोनोिलिथक इंटीúेटेड सिकª ट - िडिजटल), 85423200 (ममेोरी), 85423300 (एÌपलीफायर), 

85423900 (अÆय) और 85429000 (इल³ेůॉिनक इंटीúेटेड सिकª ट और माइøो अस¤बली के 

िहÖसे) के िलए सेमीकंड³टर िचप का आयात मूÐय 20.7 िबिलयन अमåेरकì डॉलर (~ 1,71,483 

करोड़ Łपये) है। 

(ख): सरकार ने देश म¤ सेमीकंड³टर और िडÖÈले मÆयफैु³चåरगं इकोिसÖटम के िवकास के िलए 

76,000 करोड़ Łपये के कुल पåरÓयय के साथ सेमीकॉन इंिडया कायªøम को मंजूरी द ेदी है। यह 

कायªøम िनÌन ÿदान करता है: 

1. भारत म¤ िसिलकॉन पूरक धात-ुऑ³साइड-सेमीकंड³टर (सीएमओएस) आधाåरत 

सेमीकंड³टर फैÊस कì Öथापना के िलए समłप आधार पर पåरयोजना लागत के 50% कì 

राजकोषीय सहायता। 
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2. भारत म¤ िडÖÈल ेफैÊस कì Öथापना के िलए समłप आधार पर पåरयोजना लागत के 

50% कì राजकोषीय सहायता। 

3.  भारत म¤ कंपाउंड सेमीकंड³टर/िसिलकॉन फोटोिन³स (एसआईपीएच)/स¤सर (माइøो-

इल³ेůो-मैकेिनकल िसÖटम सिहत), फैब/िडÖøìट सेमीकंड³टर फैब और समेीकंड³टर 

अस¤बली, टेिÖटंग, मािक« ग और पैकेिजंग (एटीएमपी)/आउटसोसª सेमीकंड³टर अस¤बली और टेÖट 

(ओएसएटी) सुिवधाओ ं कì Öथापना के िलए समłप आधार पर पूंजीगत Óयय के 50% का 

राजकोषीय समथªन। 

4. ÿित आवेदन ₹15 करोड़ कì उ¸चतम सीमा के अÅयधीन पाý Óयय के 50% तक का 

उÂपाद िडजाइन संबĦ ÿोÂसाहन और िचप िडजाइन को ÿोÂसािहत करने के िलए ÿित आवेदन 

₹30 करोड़ कì उ¸चतम सीमा के अÅयधीन 5 वषŎ म¤ िनवल िबøì कारोबार के 6% से 4% का 

"पåरिनयोजन संबĦ ÿोÂसाहन" भी। 

सरकार ने कुशलता और साइकल टाइम बढ़ाने के िलए सेमी-कंड³टर ÿयोगशाला, मोहाली के 

आधिुनकìकरण को भी मंजूरी दी है। 

सेमीकॉन इंिडया कायªøम के तहत, सरकार ने पहले ही लगभग 1 लाख 52 हजार करोड़ Łपये के सचंयी 

िनवेश के साथ पांच (5) सेमीकंड³टर पåरयोजनाओ ंको मंजूरी दे दी है। इसके अलावा, भारतीय उÂपादŌ 

के िलए िचÈस िडजाइन करने के िलए िडजाइन िलं³ड ÿोÂसाहन योजना के तहत 15 सेमीकंड³टर 

िडजाइन कंपिनयŌ को भी मंजूरी दी गई है। इसके अितåरĉ, 41 सेमीकंड³टर िडजाइन कंपिनयŌ को 

िचÈस (िजसे ईडीए उपकरण कहा जाता है) को िडजाइन करने के िलए आवÔयक उपकरणŌ तक पहòंच 

के िलए अनमुोदन िदया गया है। इन िचÈस को सी-डैक ब¤गलŁु म¤ िचपआईएन स¤टर म¤ राÕůीय ईडीए टूल 

िúड सेटअप Ĭारा उपलÊध कराया जा रहा है। 
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िचप िडजाइन के िलए कुशल जनशिĉ तैयार करने के िलए, सरकार ने िचÈस टू Öटाटªअप ('सी 2 एस') 

कायªøम शłु िकया िजसम¤ वीएलएसआई और एÌबेडेड िसÖटम िडजाइन म¤ लगभग 113 ÿितभागी 

संÖथानŌ म¤ 85 हजार िवशेष कमªचाåरयŌ को ÿिशि±त करने कì योजना है। 

TIDAL ENERGY POTENTIAL 

1514. SHRI MAGUNTA SREENIVASULU REDDY: 

Will the MINISTER OF NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government has assessed the potential and the exploitable 

potential of ocean energy in the country, if so, the details thereof and the 

works carried out in this regard; 

(b) whether the Government has conducted any assessment to determine 

the economic viability and benefits of ocean energy, if so, details thereof; 

(c) the details regarding the funds allocated and utilised for research and 

development of ocean energy, during each of the last five years, 

institution-wise; 

(d) whether the Government has conducted any environmental impact 

assessment of ocean energy power plants, if so, details thereof and if 

not, the reasons therefor; 

(e) the details regarding the R & D/pilot project proposals received and 

approved under the Renewable Energy Research and Technology 

Development Programme (RE-RTD) for tidal power; and 
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(f) whether the Government has any schemes/plans/initiatives to set up new 

ocean energy power plants in the country, if so, the details thereof and if 

not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) The Ministry has assessed the Tidal Power Potential of 12,455 MW and Wave 

Power Potential of 41,300 MW in the country in December 2014. The exploitable 

potential of ocean energy has not been assessed in the country.  

(b) No  

(c) No fund has been allocated by Ministry, so far. 

(d) No, Ocean energy-based power plants are still at R & D stage.  

(e) The Ministry received 22 nos. of project proposals under the RE-RTD 

Programme. Approval has been accorded to two proposals.   

(f) The RE-RTD Programme has a provision of financial support for promotion of 

indigenous technology development for wide spread deployment of new and 

renewable energy, including ocean energy. The Ministry provides up to 100% 

financial support to Government/non-profit research organizations and upto 70% 

to Industry, start-ups, private Institutes, entrepreneur, and manufacturing units. 
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 COAL BLOCK ALLOCATION   

1515. SHRI ADHIKARI DEEPAK DEV:  

Will the Minister of COAL be pleased to state:  

(a) whether there is any change in Coal Block allocation and if so, the details 

thereof;  

(b) the details of Coal Block allocation along with name of Block allote during the 

last five years; and  

(c) the number of blocks are operational after allotment? 

  

 THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY) : 

(a): The policy for auction of coal blocks for sale of coal on revenue sharing basis 

under the Coal Mines (Special Provisions) Act, 2015 [CMSP Act] and the Mines 

and Minerals (Development and Regulation), Act, 1957 [MMDR Act] was issued on 

28.05.2020. Since then all the coal blocks have been allocated for sale of coal 

through auctions.  

(b): Details of coal block allocation (both through auction and allotment route) along 

with name of block allocatee during the last five years is at Statement.  

(c): 37 coal blocks allocated through allotment route are operational.  

STATEMENT 
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Details of coal blocks allocated during the last five years  

S. 

No. 

Name of 

Coal Mine 
State 

CMSP Act 

/MMDR 

Act 

Successful 

Bidder / 

Allottee 

Auction/ 

Allotme

nt 

Vesting 

order 

/Allotme

nt order 

date 

1-2 

Durgapur-

II/Taraimar 

and 

Durgapur-

II/Saria 

Chhattisg

arh 
CMSP KPCL 

Allotmen

t 

02-03-

2020 

3 
Bhaskarpa

ra 

Chhattisg

arh 
CMSP 

Prakash 

Industries 

Limited 

Auction 
18-11-

2021 

4 
Gare 

Palma IV/7 

Chhattisg

arh 
CMSP 

Sarda Energy 

and Minerals 

Limited 

Auction 
08-03-

2021 

5 
Gare 

Palma IV/1 

Chhattisg

arh 
CMSP 

Jindal Power 

Limited 
Auction 

08-03-

2021 
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6 Jhigador 
Chhattisg

arh 
MMDR 

CG Natural 

Resources 

Private Ltd 

Auction 
18-11-

2021 

7 Khargaon 
Chhattisg

arh 
MMDR 

CG Natural 

Resources 

Private Ltd 

Auction 
18-11-

2021 

8 
Gare 

Palma IV/6 

Chhattisg

arh 
CMSP 

Jindal Steel 

and Power 

Limited 

Auction 
10-10-

2022 

9 Barra 
Chhattisg

arh 
MMDR 

Bharat 

Aluminium 

Company Ltd 

Auction 
12-12-

2022 

10-

11 

Gare 

Palma IV/2 

and Gare 

Palma IV/3 

Chhattisg

arh 
CMSP 

Jindal Power 

Limited 
Auction 

02-05-

2023 

12 Datima 
Chhattisg

arh 
CMSP 

Shree 

Cement 

Limited 

Auction 
08-06-

2023 
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13 

Gare 

Palma 

Sector-I 

Chhattisg

arh 
CMSP 

Jindal Power 

Limited 
Auction 

08-06-

2023 

14 Purunga 
Chhattisg

arh 
MMDR 

CG Natural 

Resources 

Private 

Limited 

Auction 
08-06-

2023 

15 Sherband 
Chhattisg

arh 
MMDR 

Nilkanth Coal 

Mining 

Private 

Limited 

Auction 
14-12-

2023 

16 Baisi 
Chhattisg

arh 
MMDR 

Indermani 

Mineral India 

Pvt Ltd 

Auction 
01-08-

2024 

17 

Sugia 

Closed 

Mine 

Jharkhan

d 
CMSP 

Jharkhand 

State Mineral 

Development 

Corporation 

Allotmen

t 

22-09-

2020 

18 
Tokisud 

North 

Jharkhan

d 
CMSP NMDC 

Allotmen

t 

17-08-

2020 
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19 

Rajhara 

North 

(Central 

and 

Eastern) 

Jharkhan

d 
CMSP 

Fairmine 

Carbons 

Private 

Limited 

Auction 
03-03-

2021 

20 
Gondulpar

a 

Jharkhan

d 
CMSP 

Adani 

Enterprises 

Limited 

Auction 
08-03-

2021 

21 
Urma 

Paharitola 

Jharkhan

d 
CMSP 

Aurobindo 

Reality And 

Infrastructure 

Private 

Limited 

Auction 
03-03-

2021 

22 Brahmdiha 
Jharkhan

d 
CMSP 

Andhra 

Pradesh 

Mineral 

Development 

Corporation 

Limited 

Auction 
02-03-

2021 

23 Chakla 
Jharkhan

d 
CMSP 

Hindalco 

Industries Ltd 
Auction 

03-03-

2021 
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24 

Jogeshwar

and Khas 

Jogeswar 

Jharkhan

d 
CMSP 

South West 

Pinnacle 

Exploration 

Limited 

Auction 
18-11-

2021 

25 Rohne 
Jharkhan

d 
CMSP NMDC 

Allotmen

t 

18-06-

2021 

26-

27 

Brinda 

andSasai 

Jharkhan

d 
CMSP 

Dalmia 

Cement 

(Bharat) 

Limited 

Auction 
10-10-

2022 

28 
Rauta 

Closed 

Jharkhan

d 
CMSP 

Shreesatya 

Mine Private 

Limited 

Auction 
18-11-

2021 

29 Basantpur 
Jharkhan

d 
MMDR 

Gangaramch

ak Mining Pvt 

Ltd 

Auction 
12-12-

2022 

30 Jitpur 
Jharkhan

d 
CMSP 

Terri Mining 

Private Ltd 
Auction 

17-01-

2023 

31 
Tokisud 

Block-II 

Jharkhan

d 
MMDR 

Twenty First 

Century 

Mining 

Auction 
08-02-

2023 
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Private 

Limited 

32 Sitanala 
Jharkhan

d 
CMSP 

JSW Steel 

Limited 
Auction 

08-06-

2023 

33 
Choritand 

Tiliaya 

Jharkhan

d 
CMSP 

Rungta 

Metals 

Private 

Limited 

Auction 
08-06-

2023 

34 Binja 
Jharkhan

d 
MMDR 

Assam 

Mineral 

Development 

Corporation 

Limited 

Auction 
08-06-

2023 

35 

Burakhap 

Small 

Patch 

Jharkhan

d 
CMSP 

Shreesatya 

Mines Private 

Limited 

Auction 
08-06-

2023 

36 
Parbatpur 

Central 

Jharkhan

d 
CMSP 

JSW Steel 

Limited 
Auction 

08-06-

2023 

37 

Patal East 

(Eastern 

Part) 

Jharkhan

d 
CMSP 

RCR Steel 

Works 
Auction 

08-06-

2023 



04.12.2024                                           585 
 

Private 

Limited 

38 

North 

Dhadu 

(Eastern 

Part) 

Jharkhan

d 
CMSP NTPC Auction 

14-12-

2023 

39 

North 

Dhadu 

(Western 

Part) 

Jharkhan

d 
CMSP NLCIL Auction 

14-12-

2023 

40 
Babupara 

East 

Jharkhan

d 
MMDR 

Rungta Sons 

Private 

Limited 

Auction 
01-08-

2024 

41 Dumri 
Jharkhan

d 
CMSP 

S M Steels 

and Powver 

Limited 

Auction 
01-08-

2024 

42 
Duni 

Central 

Jharkhan

d 
MMDR 

Bull Mining 

Private 

Limited 

Auction 
01-08-

2024 
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43 
Lalgarh 

South 

Jharkhan

d 
MMDR 

Rungta Sons 

Private 

Limited 

Auction 
01-08-

2024 

44 
South of 

Damuda 

Jharkhan

d 
MMDR 

Rungta Sons 

Private 

Limited 

Auction 
01-08-

2024 

45 
Rabodih 

OCP 

Jharkhan

d 
CMSP 

Twenty First 

Century 

Mining 

Private 

Limited 

Auction 
08-10-

2024 

46 Bikram 
Madhya 

Pradesh 
CMSP 

Birla Corp. 

Ltd 
Auction 

10-02-

2020 

47 
Brahampu

ri 

Madhya 

Pradesh 
CMSP 

Birla Corp. 

Ltd 
Auction 

10-02-

2020 

48 
Urtan 

North 

Madhya 

Pradesh 
CMSP 

JMS Mining 

Private 

Limited 

Auction 
03-03-

2021 

49 
Sahapur 

West 

Madhya 

Pradesh 
CMSP 

Sarda Energy 

And Minerals 

Limited 

Auction 
03-03-

2021 
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50-

51 

Gotitoria 

(East) and 

(West) 

Madhya 

Pradesh 
CMSP 

Boulder 

Stone Mart 

Pvt Ltd 

Auction 
18-11-

2021 

52 Urtan 
Madhya 

Pradesh 
MMDR 

JMS Mining 

Private 

Limited 

Auction 
03-03-

2021 

53 Dhirauli 
Madhya 

Pradesh 
MMDR 

Stratatech 

Mineral 

Resources 

Private 

Limited 

Auction 
03-03-

2021 

54 Bandha 
Madhya 

Pradesh 
MMDR 

EMIL Mines 

And Mineral 

Resources 

Limited 

Auction 
03-03-

2021 

55 

Gonbaher

a Ujheni 

East 

Madhya 

Pradesh 
MMDR 

MP Natural 

Resources 

Private 

Limited 

Auction 
10-10-

2022 
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56 

Beheraba

nd North 

Ext. 

Madhya 

Pradesh 
MMDR 

Auro Coal 

Private 

Limited 

Auction 
10-10-

2022 

57 
Maiki 

North 

Madhya 

Pradesh 
MMDR 

Maiki South 

Mining Pvt. 

Ltd. 

Auction 
12-12-

2022 

58 
Bandha 

North 

Madhya 

Pradesh 
MMDR 

Jaiprakash 

Power 

Ventures 

Limited 

Auction 
12-12-

2022 

59 
Marki 

Barka 

Madhya 

Pradesh 
CMSP 

Birla Corp. 

Ltd 
Auction 

17-01-

2023 

60 Arjuni East 
Madhya 

Pradesh 
MMDR 

Ultratech 

Cement 

Limited 

Auction 
08-06-

2023 

61 
Arjuni 

West 

Madhya 

Pradesh 
MMDR 

Ganga Khanij 

Private 

Limited 

Auction 
08-06-

2023 

62 

Gondbahe

ra 

Ujheni 

Madhya 

Pradesh 
MMDR 

MP Natural 

Resources 
Auction 

08-06-

2023 
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Private 

Limited 

63 
Mandla 

North 

Madhya 

Pradesh 
CMSP 

Dalmia 

Cement 

(Bharat) 

Limited 

Auction 
08-06-

2023 

64 
Marwatola 

– VI 

Madhya 

Pradesh 
MMDR 

JSW Cement 

Limited 
Auction 

08-06-

2023 

65 
Marwatola 

– VII 

Madhya 

Pradesh 
MMDR 

Rama 

Cement 

Industries 

Private 

Limited 

Auction 
08-06-

2023 

66 
Pathora 

East 

Madhya 

Pradesh 
MMDR 

Shri Bajrang 

Power and 

Ispat Limited 

Auction 
14-12-

2023 

67 
Pathora 

West 

Madhya 

Pradesh 
MMDR 

Shri Bajrang 

Power and 

Ispat Limited 

Auction 
14-12-

2023 

68 
Mara II 

Mahan 

Madhya 

Pradesh 
CMSP 

Mahan 

Energen Ltd 
Auction 

01-08-

2024 
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69 Lamatola 
Madhya 

Pradesh 
MMDR ACC Limited Auction 

01-08-

2024 

70 

West of 

Shahdol 

(South) 

Madhya 

Pradesh 
MMDR 

JK Cement 

Ltd. 
Auction 

01-08-

2024 

71 
Marki 

Mangli-II 

Maharash

tra 
CMSP 

Yazdani 

International 

Private 

Limited 

Auction 
03-03-

2021 

72 Gondkhari 
Maharash

tra 
CMSP 

Adani Power 

Maharashtra 

Ltd 

Auction 
18-11-

2021 

73 

Takli-

Jena-

Bellora 

(North) 

andTakli-

Jena-

Bellora 

(South) 

Maharash

tra 
CMSP 

Aurobindo 

Reality And 

Infrastructure 

Private 

Limited 

Auction 
03-03-

2021 
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74 Bhivkund 
Maharash

tra 
MMDR 

Sunflag Iron 

and Steel 

Company 

Limited 

Auction 
18-11-

2021 

75 
Marki 

Mangli-IV 

Maharash

tra 
CMSP 

Sobhagya 

Mercantile 

Limited 

Auction 
17-01-

2023 

76 
Dahegaon

-Gowari 

Maharash

tra 
MMDR 

Ambuja 

Cements 

Limited 

Auction 
08-06-

2023 

77 

Kalambi 

Kalmeshw

ar 

(Western 

Part) 

Maharash

tra 
MMDR 

Samlok 

Industries 

Private 

Limited 

Auction 
16-06-

2023 

78 

North 

West of 

Madheri 

Maharash

tra 
MMDR 

MH Natural 

Resources 

Private 

Limited 

Auction 
08-06-

2023 

79 Utkal-A Odisha CMSP MCL Ltd 
Allotmen

t 

18-11-

2021 
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80 Mandakini Odisha CMSP KPCL 
Allotmen

t 

02-03-

2020 

81 Jamkhani Odisha CMSP Vedanta Ltd Auction 
10-02-

2020 

82 
Radhikapu

r West 
Odisha CMSP Vedanta Ltd Auction 

03-03-

2021 

83 
Kuraloi (A) 

North  
Odisha MMDR Vedanta Ltd Auction 

03-09-

2021 

84 Utkal-C Odisha CMSP 

Jindal Steel 

and Power 

Limited 

Auction 
10-10-

2022 

85-

86 

Utkal B1 

and B2 
Odisha CMSP 

Jindal Steel 

and Power 

Limited 

Auction 
10-10-

2022 

87 Bijahan Odisha CMSP 

Mahanadi 

Mines and 

Minerals Pvt. 

Ltd. 

Auction 
10-10-

2022 

88 Bankhui Odisha MMDR 
Yazdani 

Steel and 
Auction 

10-10-

2022 
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Power 

Limited 

89 Alaknanda Odisha MMDR 
Rungta Sons 

Pvt Ltd. 
Auction 

12-12-

2022 

90 
Baitarni 

West 
Odisha CMSP 

Gujarat 

Mineral 

Development 

Corporation 

Ltd 

Auction 
08-06-

2023 

91 Burapahar Odisha MMDR 

Gujarat 

Mineral 

Development 

Corporation 

Ltd 

Auction 
08-06-

2023 

92 

Chendipad

a 

(Revised) 

Odisha CMSP 

Rungta Sons 

Private 

Limited 

Auction 
08-06-

2023 

93 

Sakhigopa

l – B 

Kankili 

Odisha MMDR 

Rungta Sons 

Private 

Limited 

Auction 
08-06-

2023 



04.12.2024                                           594 
 

94 
Meenakshi 

West 
Odisha MMDR 

Hindalco 

Industries Ltd 
Auction 

14-12-

2023 

95 
Kudanali 

Lubri 
Odisha MMDR 

Gujarat 

Mineral 

Development 

Corporation 

Ltd 

Auction 
05-09-

2024 

96 

Machhaka

ta 

(Revised) 

Odisha CMSP 
NLC India 

Limited 
Auction 

05-09-

2024 

97 
Sakhigopa

l-B Kakurhi 
Odisha MMDR TANGEDCO Auction 

05-09-

2024 

98-

99 

Ghogharp

alliand Its 

dip 

extension  

Odisha MMDR 
Vedanta 

Limited 
Auction 

10-06-

2024 

100 

East of 

Damogori

a 

West 

Bengal 
CMSP BCCL 

Allotmen

t 

21-11-

2019 
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101 
Jaganathp

ur B 

West 

Bengal 
CMSP 

Powerplus 

Traders Pvt. 

Ltd 

Auction 
13-02-

2020 

102 Kasta East 
West 

Bengal 
CMSP 

Jitusol 

developers 

Pvt Ltd 

Auction 
12-12-

2022 

103 
Kagra 

Joydev 

West 

Bengal 
CMSP 

Orissa 

Metallurgical 

Industry 

Private 

Limited 

Auction 
08-06-

2023 

104 

Binodpur 

Bhabhanig

anj 

West 

Bengal 
MMDR 

JMS Mining 

Private 

Limited 

Auction 
01-08-

2024 

105 Koilajan Assam MMDR 

Assam 

Mineral 

Development 

Corporation 

Limited 

Auction 
10-10-

2022 

106 
Garampan

i 
Assam MMDR 

Assam 

Mineral 
Auction 

10-10-

2022 
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Development 

Corporation 

Limited 

107 
Namchik 

Namphuk 

Arunachal 

Pradesh 
CMSP 

Coal Pulz 

Private 

Limited 

Auction 
17-08-

2023 

 

FINANCIAL CONDITION OF MTNL EMPLOYEES 

1516. SHRI ANIL YESHWANT DESAI: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  the financial position, number of employees and assets and liabilities of 

MTNL prior to 2020 when VRS was offered to its employees and the number of 

employees and financial condition of the MTNL as on March 31, 2024; 

(b)  whether Government made any assessment about the reasons for such 

huge losses incurred by the State- run-undertaking if so, the details thereof; and 

(c)  whether any responsibility against those officers or employees who have 

ever been fixed, if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ) : 
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(a) to (c) The number of employees in MTNL was 21,708 as on 31.03.2019, 

which has gone down to 3,309 as on 31.03.2024. The details in respect of financial 

position and assets and liabilities of MTNL is published by MTNL in its annual report 

and available on its website. 

 

MTNL has been incurring losses mainly due to stiff competition in the mobile 

segment, absence of 4G services, debt burden and high employee cost. 

 

POSTAL EXPORT CENTRES 

1517.  SHRI Y S AVINASH REDDY: 

 Will the Minister of COMMUNICATIONS be pleased to state: 

(a)   the number of Postal Export centres targeted to be set up by the 

Government across the country; 

(b)  the State-wise details thereof; 

(c)  the types of goods to be exported by the Government from these centres; 

and 

(d)  the countries with whom the Government is making MoUs for e-exports? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND

  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS  

(DR. CHANDRA SEKHAR PEMMASANI ): 
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(a) At the time of the formulation of scheme, one “Dak Ghar Niryat Kendra” (post 

office export centre) was planned to be setup in every district. So far, Government 

has set up 1013 Dak Ghar Niryat Kendras across the country to promote exports 

through the post office network. These Dak Ghar Niryat Kendras facilitate cross 

border e-commerce and enable artisans, weavers, craftsmen and Micro, Small and 

Medium Enterprises in the hinterland to reach international markets. 

(b) State-wise details of the 1013 Dak Ghar Niryat Kendras are attached as 

Statement-I; 

(c) Various types of goods and products are exported through Dak Ghar Niryat 

Kendras, which include gem stones and imitation jewelry, fabric and apparel, 

leather products, handicrafts, ayurvedic and herbal products, spices, musical 

instruments, watches, home appliances, tea and coffee, other consumer goods, 

etc.; 

(d) Department of Posts has entered into multilateral and bilateral agreements 

and started ‘International Tracked Packet Service’ to 41 countries as per the details 

in Statement-II. During 2023-24 around 13.48 lakh such shipments were booked 

for these countries. 

STATEMENT -I 

Details of number of Dak Ghar Niryat Kendras (DNKs) set up State-wise and 

Union Territory-wise 
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State Number of DNKs set up 

Andhra Pradesh 29 

Arunachal Pradesh 23 

Assam 36 

Bihar 46 

Chhattisgarh 40 

Goa 5 

Gujarat 48 

Haryana 31 

Himachal Pradesh 18 

Jharkhand 26 

Karnataka 76 

Kerala 21 

Madhya Pradesh 57 

Maharashtra 64 

Manipur 16 

Meghalaya 12 

Mizoram 11 

Nagaland 15 

Odisha 35 
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Punjab 26 

Rajasthan 53 

Sikkim 1 

Tamil Nadu 64 

Telangana 38 

Tripura 8 

Uttar Pradesh 93 

Uttarakhand 18 

West Bengal 30 

 

Union Territories 

 

Andaman and Nicobar Islands 3 

Chandigarh 3 

Dadar and Nagar Haveli, Daman and Diu 3 

Delhi 33 

Jammu and Kashmir 26 

Ladakh 2 

Lakshadweep 1 

Puducherry 2 

Total 1013 
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STATEMENT -II 

List of countries with International Tracked Packet Service (ITPS) 

S. No Country S.No Country 

1 Aruba 21 Jersey 

2 Australia 22 Korea (Republic) 

3 Belarus 23 Lithuania 

4 Bhutan 24 Malaysia 

5 Canada 25 Mongolia 

6 Cambodia 26 Morocco 

7 Chile 27 Myanmar 

8 China 28 Netherlands 

9 Curacao 29 New Zealand 

10 Dominican Republic 30 Oman 

11 Egypt 31 Philippines 
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12 Estonia 32 Singapore 

13 France 33 Solomon Island 

14 Georgia 34 Sri Lanka 

15 Germany 35 Svalbard and Jan Mayen 

16 Gibraltar 36 Thailand 

17 Great Britain 37 Tuvalu 

18 Hong Kong 38 Ukraine 

19 Indonesia 39 United Arab Emirates 

20 Japan 40 United States of America 

  41 Vietnam 

 

 

PDS IN KARNATAKA 

1518.  SHRI BASAVARAJ BOMMAI: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state: 
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(a)  the details of funds sanctioned, allocated and utilized under Public Distribution System (PDS) within Karnataka during 

the last three years; 

(b)  the details of items being provided through PDS across the country including Karnataka; 

(c)  the details of the number of beneficiaries under PDS within Karnataka; 

(d)  whether any steps have been/are being taken by the Department of Food and Public Distribution to address issues 

of transparency and leakages in the Targeted Public Distribution System (TPDS) through end-to-end computerization; and 

(e)  if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

(SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA): 

(a): State wise funds are not allocated towards food subsidy by the Ministry of Finance, Government of India. Department 

of Food and Public Distribution (DFPD) reimburse the expenditure incurred by States that have opted Decentralized 

Procurement (DCP) mode on distribution of Food grains under Central Sector Schemes. Other States lift the food grains 

from Food Corporation of India (FCI) as per allocation earmarked by DFPD.  



04.12.2024                                                                                                                                   604 
 

The details of the Food Subsidy reimbursed for distribution of food grains to NFSA beneficiaries in Karnataka for the 

last three years is as under: 

Financial Year Amount released (Rupees in 

Crore) 

2021-22 1682.12 

2022-23 2191.75 

2023-24 1222.13 

 

(b): The details of items being provided through PDS across the country including Karnataka is enclosed at Statement –

I. 

 

(c): The details of the number of beneficiaries within Karnataka are attached at Statement –II. 

(d) and (e): As part of the ‘End to end Computerization of TPDS operations’ scheme, with the aim to improve the efficiency 

and transparency of the PDS and to address various challenges such as leakages and diversion of foodgrains, ration 

cards/beneficiaries database have been completely digitized in all States/UTs.  The transparency portal and online 
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grievance redressal facility/Toll-free number have been implemented in all States/UTs. Also, the online allocation has been 

implemented in all States/UTs (except UTs of Chandigarh, Puducherry and urban areas of Dadra and Nagar Haveli which 

have adopted the DBT Cash Transfer Scheme) and the supply chain has been computerized in 31 States/UTs. Further, 

more than 5.41 Lakh out of a total 5.43 Lakh Fair Price Shops (FPSs) in the country have been automated by installing 

ePoS devices for the distribution of foodgrains in a transparent manner (electronically) through biometric/Adhaar 

authentication of beneficiaries. 
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STATEMENT -I 

 
Allocation of foodgrains under TPDS/NFSA during 2021-22 to 2024-25 

           In thousand tons  

SNO STATE/UT 

2021-22 2022-23 2023-24 2024-25 

WHEAT RICE 
COARSE 
GRAIN 

WHEAT RICE 
COARSE 
GRAIN 

WHEAT RICE COARSE GRAIN WHEAT RICE 
COARSE 
GRAIN 

1 ANDHRA PRADESH  22.068 1849.776 0.000 22.068 1849.776 0.000 22.068 1822.260 27.516 22.068 1849.776 0.000 

2 
ARUNACHAL 
PRADESH 0.000 88.996 0.000 0.000 88.996 0.000 0.000 88.996 0.000 0.000 88.996 0.000 

3 ASSAM 66.726 1628.000 0.000 66.195 1628.935 0.000 66.195 1628.935 0.000 66.195 1628.935 0.000 

4 BIHAR  2210.840 3316.260 0.000 1289.657 4237.444 0.000 1105.420 4421.680 0.000 1434.382 4092.718 0.000 

5 CHHATTISGARH  0.000 1384.056 0.000 0.000 1384.056 0.000 0.000 1384.056 0.000 0.000 1384.056 0.000 

6 DELHI  356.472 92.210 0.000 283.759 164.934 0.000 291.082 157.694 0.000 269.282 179.521 0.000 

7 GOA  9.405 49.640 0.000 9.405 49.640 0.000 9.405 49.640 0.000 9.405 49.640 0.000 



04.12.2024                                                                                                                                   607 
 

8 GUJARAT  1487.400 688.342 0.000 1056.765 1128.610 0.000 907.799 1175.297 128.138 1071.028 1097.944 77.946 

9 HARYANA  795.000 0.000 0.000 727.500 0.000 67.500 659.000 0.000 136.000 654.360 0.000 140.640 

10 HIMACHAL PRADESH  322.624 185.396 0.000 322.624 185.396 0.000 322.624 185.396 0.000 322.309 185.709 0.000 

11 JHARKHAND 689.960 1034.940 0.000 406.142 1337.588 0.000 350.204 1400.816 0.000 454.674 1297.320 0.000 

12 KARNATAKA  0.000 2052.719 556.101 0.000 2138.544 470.292 0.000 1908.836 700.000 0.000 2325.065 283.771 

13 KERALA 265.059 1159.990 0.000 205.043 1219.015 0.991 187.033 1237.498 0.517 187.551 1237.498 0.000 

14 MADHYA PRADESH  2374.379 791.460 0.000 1488.767 1770.679 0.237 1374.433 2061.649 0.000 1743.740 1750.055 0.000 

15 MAHARASHTRA  2584.092 2021.100 0.000 1812.238 2792.950 0.000 1657.868 2947.320 0.000 1825.857 2779.331 0.000 

16 MANIPUR   0.000 130.994 0.000 0.000 136.172 0.000 0.000 136.286 0.000 0.000 138.037 0.000 

17 MEGHALAYA 21.947 154.351 0.000 21.947 154.351 0.000 21.947 154.351 0.000 21.947 154.351 0.000 

18 MIZORAM  0.000 65.758 0.000 0.000 65.758 0.000 0.000 65.758 0.000 0.000 65.758 0.000 

19 NAGALAND 0.000 138.058 0.000 0.000 138.058 0.000 0.000 138.058 0.000 0.000 138.058 0.000 
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20 ORISSA  297.876 1946.355 0.000 49.862 2199.843 0.000 0.000 2251.617 0.000 119.436 2133.769 0.000 

21 PUNJAB   870.120 0.000 0.000 870.120 0.000 0.000 870.120 0.000 0.000 870.120 0.000 0.000 

22 RAJASTHAN  2770.584 0.000 0.000 2770.584 0.000 0.000 2770.584 0.000 0.000 2770.584 0.000 0.000 

23 SIKKIM  3.554 40.770 0.000 3.554 40.770 0.000 3.554 40.771 0.000 3.554 40.771 0.000 

24 TAMIL NADU 367.775 3309.977 0.000 146.619 3529.762 1.371 102.781 3570.513 4.458 154.058 3521.804 1.889 

25 TELANGANA 41.949 1296.051 0.000 41.949 1296.051 0.000 41.949 1296.051 0.000 46.137 1291.669 0.000 

26 TRIPURA 38.062 233.169 0.000 38.081 233.143 0.000 37.838 233.393 0.000 37.753 233.478 0.000 

27 UTTARAKHAND  220.587 282.412 0.000 163.893 339.098 0.000 152.554 350.436 0.000 152.554 350.436 0.000 

28 UTTAR PRADESH 5815.923 3961.876 2.763 4271.754 5563.338 43.443 3837.532 5862.685 235.267 4232.962 5608.541 137.563 

29 WEST BENGAL  2362.671 1607.949 0.000 1717.318 2253.301 0.000 1588.248 2382.372 0.000 1736.285 2234.335 0.000 

30 A and N ISLANDS      9.777 19.781 0.000 9.777 19.781 0.000 9.777 19.781 0.000 9.777 19.781 0.000 

31 CHANDIGARH  (DBT) 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 

32 
D and N H and D and 
DIU  1.448 13.973 0.000 1.424 13.738 0.000 1.421 13.707 0.000 1.421 13.707 0.000 
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33 JAMMUand KASHMIR 218.766 515.888 0.000 218.766 515.888 0.000 218.766 515.888 0.000 218.766 515.888 0.000 

34 LADAKH 9.417 7.010 0.000 9.417 7.010 0.000 9.417 7.010 0.000 9.417 7.010 0.000 

35 LAKSHADWEEP  0.000 4.620 0.000 0.000 4.620 0.000 0.000 4.620 0.000 0.000 4.620 0.000 

36 PUDDUCHERRY(DBT) 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 0.000 

  Total 24234.480 30071.877 558.864 18025.228 36487.247 583.833 16619.618 37513.370 1231.896 18445.620 36418.578 641.810 
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STATEMENT-II 
 

BHA   

                              Statement indicating State-Wise number of Persons/families Covered under National Food Security Act, 2013   - As on 07.10.2024    
Rema

rks 
Update

d on  

 Sl.  
No.   

States/ 
UTs  

Impl. 
Month 

Populatio
n in lakh 
(Census 

2011) 

Percentage 
Coverage 

Accepted No. of 
persons under 
NFSA (in lakh) 

Ceiling 
of AAY 
HH (in 
lakh) 

Present coverage (In lakh)   

Rur
al 

Urba
n  

Tot
al 

Rura
l 

Urba
n  

Total 

AAY 

P
r
i
o
r
i
t
y  

Total persons 
 % of accepted 

persons  
  

No. of 
families 

No. of 
perso

n 
No. of persons     

1 
Andhra 
Pradesh 

Dec-15 493.77 
60.
96 

41.14 
54.
32 

200.
20 

68.0
3 

268.2
3 

9.09 9.08 23.52 

2
4
4
.
7
0 

268.22 100.00%     

2 
Arunach
al 
Pradesh 

Apr-16 13.83 
66.
31 

51.55 
62.
95 

7.09 1.62 8.71 0.38 0.38 1.50 6.90 8.40 96.53%     

3 Assam Dec-15 311.69 
84.
17 

60.35 
80.
82 

225.
41 

26.4
9 

251.9
0 

7.04 6.92 28.08 223.08 251.17 99.71%     
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4 Bihar Mar-14 1038.05 
85.
12 

74.53 
83.
92 

783.
74 

87.4
2 

871.1
6 

25.01 25.01 
125.0

5 
746.11 871.16 100.00%     

5 
Chattisg
arh 

Jan-14 255.40 
84.
25 

59.98 
78.
61 

165.
16 

35.6
1 

200.7
7 

7.19 7.19 20.42 180.35 200.77 100.00%     

6 Delhi Oct-13 167.53 
37.
69 

43.59 
43.
44 

1.58 
71.2

0 
72.78 1.57 0.69 2.78 70.00 72.78 100.00%     

7 Goa Dec-15 14.58 
42.
24 

33.02 
36.
50 

2.33 2.99 5.32 0.18 0.12 0.46 4.86 5.32 100.00%     

8 Gujarat Apr-16 603.84 
74.
64 

48.25 
63.
40 

258.
78 

124.
06 

382.8
5 

8.13 7.76 35.82 327.17 362.98 94.81% Ok 
09.09.2

024 

9 Haryana Sep-13 253.53 
54.
61 

41.05 
49.
89 

90.2
8 

36.2
1 

126.4
9 

3
.
0
3 

2.68 11.35 115.14 126.49 100.00%     

10 
Himacha
l 
Pradesh  

Oct-13 68.57 
56.
23 

30.99 
53.
69 

34.6
8 

2.13 36.82 1.97 1.65 6.82 23.07 29.88 81.17% Ok 
09.09.2

024 

11 
Jharkha
nd 

Oct-15 329.66 
86.
48 

60.20 
80.
16 

216.
52 

47.7
3 

264.2
5 

9.18 8.94 34.76 229.43 264.19 99.98%     

12 
Karnatak
a  

Jan-14 611.31 
76.
04 

49.36 
65.
75 

285.
55 

116.
38 

401.9
3 

12.00 10.97 43.91 358.02 401.93 100.00%     

13 Kerala Nov-16 333.88 
52.
63 

39.50 
46.
36 

91.8
7 

62.9
3 

154.8
0 

5.96 5.96 25.59 129.21 154.80 100.00%     

14 
Madhya 
Pradesh 

Mar-14 725.98 
80.
10 

62.61 
75.
27 

420.
83 

125.
59 

546.4
2 

15.82 14.63 54.93 479.86 534.79 97.87%     

15 
Maharas
htra 

Feb-14 1123.73 
76.
32 

45.34 
62.
31 

469.
71 

230.
45 

700.1
7 

25.05 25.05 
108.0

1 
592.16 700.17 100.00%     

16 Manipur Apr-16 28.56 
88.
56 

85.75 
87.
74 

17.9
0 

7.15 25.06 0.64 0.64 1.91 18.97 20.87 83.30%     

17 
Meghala
ya 

Feb-16 29.64 
77.
79 

50.87 
72.
39 

18.4
3 

3.03 21.46 0.70 0.70 2.91 18.54 21.46 100.00%     
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18 Mizoram Mar-16 10.91 
81.
88 

48.60 
64.
74 

4.33 2.73 7.06 0.26 0.26 0.64 6.41 7.05 99.83%     

19 
Nagalan
d 

Jul-16 19.81 
79.
83 

61.98 
74.
64 

11.2
3 

3.56 14.79 0.48 0.48 2.11 11.94 14.05 94.99%     

20 Odisha Nov-15 419.47 
82.
17 

55.77 
77.
77 

287.
19 

39.0
2 

326.2
1 

12.65 12.53 37.57 287.60 325.17 99.68% Ok 
09.09.2

024 

21 Punjab Dec-13 277.04 
54.
79 

44.83 
51.
06 

94.8
8 

46.5
7 

141.4
5 

1.79 1.79 7.64 133.80 141.45 100.00%     

22 
Rajastha
n 

Oct-13 686.21 
69.
09 

53.00 
65.
08 

356.
09 

90.5
3 

446.6
2 

9.32 6.29 22.29 417.72 440.01 98.52%     

23 Sikkim Jan-16 6.08 
75.
74 

40.36 
66.
87 

3.45 0.61 4.07 0.17 0.17 0.57 3.24 3.81 93.78%     

24 
Tamil 
Nadu 

Nov-16 721.39 
62.
55 

37.79 
50.
55 

232.
62 

132.
08 

364.6
9 

18.65 18.64 65.78 298.34 364.12 99.84%     

25 
Telanga
na  

Oct-15 352.89 
60.
96 

41.14 
54.
32 

143.
08 

48.6
2 

191.7
0 

6.49 5.67 15.95 175.74 191.70 100.00% Ok 
09.09.2

024 

26 Tripura Sep-15 36.71 
74.
75 

49.54 
68.
15 

20.2
6 

4.76 25.02 1.13 1.09 4.62 19.81 24.43 97.65%     

27 
Uttar 
Pradesh 

Jan-16 1995.81 
79.
56 

64.43 
76.
19 

1234
.06 

286.
52 

1520.
59 

40.95 40.90 
132.5

7 
1377.26 1509.82 99.29%     

28 
Uttarakh
and 

Oct-15 101.17 
65.
26 

52.05 
61.
22 

45.8
5 

16.0
9 

61.94 1.91 1.84 7.92 54.02 61.94 100.00%     

29 
West 
Bengal 

Jun-15 913.48 
74.
47 

47.55 
65.
88 

463.
31 

138.
53 

601.8
4 

19.86 16.42 54.99 546.85 601.84 100.00%     

30 AandN Mar-16 3.80 
24.
94 

1.70 
16.
65 

0.61 0.02 0.63 0.11 0.04 0.14 0.46 0.61 96.21%     

31 
DNHand
DD 

Nov-15 5.86 
69.
93 

54.17 
60.
72 

1.70 1.85 3.56 0.08 0.05 0.24 2.45 2.69 75.60%     

32 
Lakshad
weep 

Aug-15 0.64 
35.
30 

33.56 
34.
17 

0.05 0.17 0.22 0.01 0.01 0.04 0.18 0.22 99.72%     
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33 
Chandig
arh 
(DBT) 

Feb-14 10.55 
38.
54 

47.26 
47.
01 

0.11 4.85 4.96 0.09 0.00 0.01 2.98 2.99 60.29%     

34 
Puduche
ry (DBT) 

Sep-15 12.44 
59.
68 

46.94 
51.
00 

2.35 3.99 6.34 0.32 0.25 0.82 5.52 6.34 99.92%     

35 JandK Feb-16 122.67 
63.
93 

46.93 
59.
26 

56.8
7 

15.8
2 

72.69 2.76 2.33 10.61 61.80 72.41 99.61%     

36 Ladakh Feb-16 2.74 
55.
65 

41.62 
52.
47 

1.18 0.26 1.44 0.06 0.06 0.29 1.15 1.44 99.99%     

Total 12103.22 
75.
00 

50.00 
67.
21 

6249
.30 

1885
.61 

8134.
91 

250.00 237.19 
892.6

2 
7174.86 8067.47 99.17%     
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कोयला खनन िवकास समझौता 

1519. ®ी मुकेशकुमार चंþकांत दलालः 

 ®ी नव चरण माझीः 

 ®ी बाÐया मामा सुरशे गोपीनाथ Ìहाýेः 

 ®ी तािपर गावः   

³या कोयला मýंी यह बताने कì कृपा कर¤गे िक: 

(क) म¸छकटा, कुडानाली लबुरी और सखीगोपाल-बी काकुरही कोयला खानŌ के िलए हाल ही म¤ 

िनÕपािदत कोयला खनन, िवकास और उÂपादन समझौतŌ का अपेि±त आिथªक ÿभाव ³या होगा; और 

(ख) उĉ समझौतŌ से कोयला ±ेý म¤ आÂमिनभªरता ÿाĮ करने के सरकार के लàय म¤ िकस ÿकार 

योगदान िमलने कì संभावना है? 

कोयला मýंी ;तथा खान मýंी (®ी जी. िकशन रड्ेडी): 

(क) : िदनांक 05.09.2024 को म¸छकटा (संशोिधत), कुडानाली लबुरी और सखीगोपाल-बी 

काकुरही कोयला खानŌ को øमशः एनएलसी इंिडया िलिमटेड, गजुरात खिनज िवकास िनगम िलिमटेड 

(जीएमडीसी) और तिमलनाडु उÂपादन और िवतरण िनगम (टीएएनजीईडीसीओ) को सफलतापूवªक 

आवंिटत िकया गया है। कुडानाली लबुरी और सखीगोपाल-बी काकुरही आंिशक łप स ेअÆवेिषत 

Êलॉक ह§, जबिक म¸छकटा (संशोिधत) कोयला Êलॉक पूणª łप से 1377 िम.ट. और 30 एमटीपीए के 

पीआरसी के भंडार के साथ अÆवेिषत है, िजससे ~ 2,991 करोड़ Łपये का वािषªक राजÖव ÿाĮ होने 

कì अप±ेा है और इसके ÿचालन स े~ 4,500 करोड़ Łपये का अनुमािनत िनवेश होगा। 

(ख) : म¸छकटा (संशोिधत) कोयला खान कì चरम दर ±मता 30 एमटीपीए है जबिक अÆय दो खान¤ 

आंिशक łप से अÆवेिषत कोयला खान¤ ह§। एक बार ÿचालनाÂमक हो जाने पर इन खानŌ से देश म¤ 
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कोयले के आयात म¤ कमी आने कì अप±ेा है िजसस ेइसे घरेलू łप से उÂपािदत कोयले से ÿितÖथािपत 

िकया जाएगा। 

SOLAR POWER INVESTMENT 

1520. SHRI VISHALDADA PRAKASHBAPU PATIL: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a)  the details of the companies investing in solar power in Maharashtra, 

particularly using CSR funds, district wise; 

(b) the project-wise information of the energy related investments that are 

currently in the pipeline for Maharashtra; and 

(c) the steps taken to ensure that the investments are environmentally sustainable 

and socially responsible? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER 

OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a)  As per the information available, Solar Energy Corporation of India has 

implemented three projects on solar based irrigation and solar street lighting 

systems, using CSR funds in Nashik and Gondia districts of Maharashtra.  
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In addition, Indian Renewable Energy Development Agency has implemented two 

projects on solar water heating system and solar PV off grid and street light 

systems using CSR funds in Sindhudurg and Ratnagiri districts of Maharashtra. 

Further, NTPC Ltd. is implementing one project on solar PV system in Thane and 

two projects for installing solar high-masts in Solapur and Nagpur districts of 

Maharashtra, using CSR funds. 

(b) The Government has sanctioned four Solar Parks with an aggregate capacity 

of 1105 MW under the scheme for “Development of Solar Parks and Ultra-Mega 

Solar Power Projects” in Maharashtra. This may attract an investment of around 

Rs. 5000 crore. Under the PM-KUSUM scheme, 7.75 lakh pumps have been 

allocated under Component-C (Feeder Level Solarization) which would result in 

addition of around 3875 MW of solar capacity. This may attract an investment of 

around Rs. 13,500 crore. Under Component-B of PM-KUSUM scheme, total 5.05 

lakh pumps are being installed which would attract additional investment of 

around Rs. 13,000 crore.  

In addition, around 1142.17 MW of solar projects are in the pipeline under the RE 

Policy 2020 of the Government of Maharashtra. The details are given at 

Statement.  

(c) Solar Energy projects are considered as environmentally sustainable. To 

manage e-waste generated after the use of solar photo-voltaic modules or panels 
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or cells, Ministry of Environment, Forest and Climate Change has notified the E-

Waste (Management) Rules, 2022, effective from 1st April, 2023. 

Further, the recycling of solar photo-voltaic modules or panels or cells are 

mandated for recovery of material as laid down by the Central Pollution Control 

Board (CPCB). 

STATEMENT 

SOLAR POWER PROJECTS UNDER PIPELINE IN RE POLICY 2020 OF 

GOVT. OF MAHARASHTRA 

Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

1 Vidisha Electrical Company Chandrapur 2 

2 Vidisha Electrical Company Chandrapur 1.5 

3 Ctrl Datacenters Ltd Wardha 50 

4 Convergence Energy Services Ltd Amravati 5 

5 Convergence Energy Services Ltd Amravati 5 

6 Ms. Renew Green (Mh One) Pvt Ltd Solapur 18 

7 Hindustan Platinum Pvt Ltd Jalna 1.5 

8 Precise Chemipharma Pvt Ltd Ahmednagar 1 

9 Surekha Sharad Patil Latur 2.5 

10 Avaada Sun Energy Pvt Ltd Wardha 25 

11 Veeresha Techno Industries Pvt Ltd Solapur 2.2 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

12 Jagadeesh Castings Pvt.Ltd Nanded 4 

13 Bliss Gvs Pharma Ltd Ahmednagar 2 

14 Jugai Iron And Steel Pvt.Ltd Nanded 2.6 

15 Suyesh Automobile Casting Pvt Ltd Nanded 3.9 

16 
Renew Green (Mpr Three) Private 

Limited 
Yavatmal 71.5 

17 Fp Future Solar Pvt Ltd Jalgaon 3.3 

18 Padmavati Castings Pvt Ltd Nanded 3.9 

19 Spm Autocomp Systems Pvt Ltd Wardha 7.7 

20 Sky Gold Limited Solapur 1 

21 
Shree Kashi Vishwanath Infra Projects 

Private Limited 
Parbhani 5 

22 
Vitthal Rukmini Renewable Energy 

Private Limited 
Latur 2.5 

23 Mayuresh Protenz Pvt Ltd Wardha 1.1 

24 Avesta Solar Private Limited (Unit - 1) Solapur 2.5 

25 Avesta Solar Private Limited (Unit - 2) Solapur 2.5 

26 Avesta Solar Private Limited (Unit - 3) Solapur 2.5 

27 Sorion Solar Private Limited Latur 1.29 

28 Apricus Renewables Private Limited Latur 3.8 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

29 Jatan Enterprises Amravati 2 

30 Jatan Enterprises Amravati 5 

31 F and K Agro Pvt.Ltd Nanded 2.9 

32 Sound Castings Private Limited Nanded 4.35 

33 Arnav Electricals Pvt. Ltd. Solapur 2 

34 Supriya Lifescience Limited Nanded 3.35 

35 Menon and Menon Ltd Jalgaon 4.13 

36 Klassic Wheels Limited Nanded 4 

37 
Accesset Ventures  

(Phase-4) 
Amravati 2 

38 
Accesset Ventures 

(Phase-3) 
Amravati 2 

39 
Accesset Ventures 

(Phase-5) 
Amravati 2 

40 
Accesset Ventures 

(Phase-1) 
Amravati 5 

41 
Accesset Ventures 

(Phase-2) 
Amravati 2 

42 
Kolhapur Zilla Sahakari Dudh Utpadak 

Sangh Limited 
Solapur 4.72 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

43 
First Energy Nine Private Limited 

(Phase-2) 
Dharashiv 1.475 

44 
Amp Energy CandI Nineteen Private 

Limited 
Parbhani 10 

45 
Clean Max Enviro Energy Solutions 

Private Limited 
Yavatmal 6.6 

46 
Bn Peak Power-1 Private Limited - 10 

Mw (Hybrid) 
Dharashiv 10 

47 
O2 Renewable Energy Xiv Private 

Limited 
Buldhana 8.4 

48 
Shri Sai Purnanand Green Energy Pvt 

Ltd 
Nanded 1.2 

49 Graphite India Limited Dharashiv 6 

50 
O2 Renewable Energy Xiv Private 

Limited 
Buldhana 16.6 

51 Kiran Renewables Private Limited Pune 6 

52 Aloke Alloys Ahmednagar 1 

53 Fp Ampere Energy Private Limited Nagpur 3.85 

54 Trinity India Forgetech Private Limited Ahmednagar 2.5 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

55 
Sunsure Solarpark Seventeen Private 

Limited 
Solapur 21 

56 
Sunsure Solarpark Twelve Private 

Limited -  
Solapur 15.19 

57 Novasys Greenergy Pvt Ltd Nagpur 1 

58 
O2 Renewable Energy Xxiv Private 

Limited 
Buldhana 4.4 

59 Teq Green Power Xi Private Limited Dharashiv 7.35 

60 Sound Castings Pvt Ltd Jalgaon 3.575 

61 Technovision Auto Components Pvt Ltd Beed 1.5 

62 Namitech Solar Aplha 2m Llp Solapur 2 

63 
Amp Energy CandI Twenty-Seven 

Private Limited 
Latur 9.9 

64 
Solarcraft Power India 27 Private 

Limited 
Hingoli 65 

65 Balaji Amines Limited Solapur 6 

66 Karkambh Park Spv 2 Llp Solapur 2.5 

67 Gayatri Construction Solapur 1 

68 Randack Fasteners India Pvt Ltd Solapur 3 

69 Ryb Power Electricals Pvt Ltd Solapur 4 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

70 Tata Power Renewable Energy Limited Solapur 150 

71 Tata Power Renewable Energy Limited Hingoli 200 

72 Teq Green Power Xi Private Limited Ahmednagar 22.5 

73 Hr Godavari Pvt Ltd Parbhani 10.7 

74 
Sangkaj Auto Components Private 

Limited 
Ahmednagar 3.7 

75 Pudumjee Paper Products Limited Solapur 15.4 

76 Karkambh Park Spv 1 Llp Solapur 3 

77 Neeta Instruments Beed 1.01 

78 Gainmax Ferrocast Pvt Ltd Beed 1.2 

79 Iconic Castings Pvt Ltd Beed 2.1 

80 Rel Kumbhari Solar Project 10 Pvt Ltd Solapur 4.3 

81 
Waaree Renewable Technologies 

Limited 
Yavatmal 10 

82 
O2 Renewable Energy Xxvii Private 

Limited 
Yavatmal 7.53 

83 
O2 Renewable Energy Vii Private 

Limited 
Yavatmal 19.45 

84 
Sunsure Solarpark Nineteen Private 

Limited 
Solapur 9 
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Sr. 

No. 

Name of the Project Developer / 

Investor 
District 

Capacity 

(MW) 

85 
Radiance Dc Sun Energy Private 

Limited 
Satara 50 

86 Sael Re Power Private Limited Beed 50 

87 Karkambh Park Spv 3 Pvt Ltd  Solapur 2 

88 Karkambh Park Spv 3 Private Limited Solapur 4 

89 Tp Saurya Ltd Jalna 50 

90 Poolavadi Windfarm Ltd  Nashik 25 

    TOTAL 1142.17 

 

METHODOLOGICAL DIFFERENCES BETWEEN DIFFERENT LABOUR 

SURVEYS 

1521. SHRI ASADUDDIN OWAISI: 

Will the Minister of STATISTICS AND PROGRAMME IMPLEMENTATION be 

pleased to state: 

(a) whether it is true that there are differences in the Labour Force Participation 

Rate (LFPR) and Unemployment Rate (UR) as reported by the Periodic 

Labour Force Survey (PLFS), Centre for Monitoring Indian Economy 

(CMIE) and International Labour Organization (ILO); 

(b) if so, the details of the main methodological differences among PLFS, CMIE 

and ILO surveys in defining and estimating LFPR and UR; 
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(c) the rationale for the Government's chosen methodology in PLFS; and 

(d) whether any measures are being considered to harmonise it with other 

agencies to improve comparability of labour market data, if so, the details 

thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY OF 

PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE (RAO 

INDERJIT SINGH): 

(a) to (d): The Ministry of Statistics and Programme Implementation (MoSPI) 

has been conducting Periodic Labour Force Survey (PLFS) since 2017 to 

estimate various indicators related to employment and unemployment situation in 

the country. PLFS gives estimates of key employment and unemployment 

Indicators like the Labour Force Participation Rates (LFPR), Worker Population 

Ratio (WPR), Unemployment Rate (UR), etc. The ILO cites PLFS as the source 

of employment unemployment statistics in respect of India on its ILOSTAT 

database. However, the comparability of PLFS estimates with those of private 

agencies such as CMIE is not maintained in MoSPI.  

Considering the importance of availability of labour force data at more frequent 

time intervals, on the recommendation of the National Statistical Commission 

(NSC), MoSPI constituted a Committee on PLFS under the Chairpersonship of 

Prof. Amitabh Kundu, the then Member, NSC to develop the survey methodology 

including the sample design for generating monthly/quarterly labour market data. 

Subsequently, as a follow-up action on the recommendation made by the NSC, a 
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Standing Committee on Labour Force Statistics (SCLFS) was constituted by 

MoSPI on 12.11.2014 under the Chairmanship of Prof. S. P. Mukherjee, Emeritus 

Professor, University of Calcutta. The SCLFS decided that the PLFS would also 

be used to collect data on some aspects of the quinquennial employment and 

unemployment survey covering both rural and urban areas, besides retaining the 

feature of PLFS to generate quarterly estimates of level and change parameters 

for only urban areas. Accordingly, SCLFS made recommendations with respect 

to the structure of the Schedule of Enquiry, Sampling Design, etc., which were 

adopted for PLFS. 

The concepts and definitions in the surveys of MoSPI are formulated conforming 

to various standards. Further, various facets of internationally accepted standards 

on labour statistics are studied in MoSPI to assess their applicability and 

relevance in the country context. 

 

OPERATIONALIZATION OF TRANSMITTER FOR AKASHVANI 

BHADRAVATI 

1522. SHRI B Y RAGHAVENDRA:  

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

  (a)  the reasons for the delay in the installation of the 10 KW FM Transmitter for 

Akashvani Bhadravati which was scheduled to be operational earlier this 

year;  

  (b)  the current status of its installation process along with the specific steps 

required for its completion; and  
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  (c)  the measures being taken to expedite the installation and ensure that the 

transmitter becomes fully functional at the earliest? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

 BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION  

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c):  At Bhadravati (in Karnataka), an Akashvani station is already 

operational with 20 kW Medium Wave (MW) transmitter and 1 kW FM transmitter. 

In addition, a project for setting up of 10 KW FM transmitter at Doordarshan site 

in Shimoga, 25 Kms away from Bhadravati, is approved under Broadcasting 

Infrastructure and Network Development (BIND) Scheme. The foundation stone 

has been laid on 19.01.2024 by Hon’ble Prime Minister. The procurement of FM 

transmitter and associated equipment has started. 

 

ELECTRICITY THROUGH RENEWAL SOURCES 

1523. SHRI ROBERT BRUCE C. : 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the amount of electricity produced by renewable energy sources, State-

wise 

(b) the measures taken and schemes introduced to promote renewable energy 

sources; 
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(c) the total amount of electricity produced by renewable energy sources in the 

State of Tamil Nadu, district-wise; 

(d) the steps taken to implement green power corridors; and 

(e) the amount of subsidy allocated and disbursed for adopting renewable 

energy sources, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) State-wise details of electricity produced by renewable energy (RE) sources 

during the year 2023-24, as received from Central Electricity Authority (CEA), are 

given at Statement-I. 

(b)  Government of India has taken several steps and initiatives, including launch 

of various schemes, to promote and accelerate renewable energy capacity in the 

country.  Details are given at Statement-II.    

(c)  District-wise details of electricity generation are not maintained. 

(d) For setting up of transmission infrastructure for evacuation of RE in the 

country, Ministry of New and Renewable Energy(MNRE) is implementing Green 

Energy Corridor scheme in 10 States namely Andhra Pradesh, Gujarat, 

Rajasthan, Himachal Pradesh, Karnataka, Maharashtra, Madhya Pradesh, Tamil 

Nadu, Kerala and Uttar Pradesh. There is a provision of Central Grant Assistance 
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of upto 40% of project cost in the Intra State transmission scheme (InSTS).  

Further, a project for setting up Inter State Transmission System (ISTS) for power 

evacuation and grid integration of the 13 GW RE projects in Ladakh and dispatch 

of power from the U.T. of Ladakh to other parts of the country, is also being 

implemented. Under this project the Central Grant Assistance is 40%. 

(e)   No State-wise allocation of funds is made by the Ministry. The Central 

Financial Assistance (CFA) is released in accordance with the respective scheme 

guidelines.    State-wise details of CFA released during the last financial year 

(2023-24) under major renewable energy schemes being implemented by the 

Ministry are given at Statement-III. 

STATEMENT-I 
 

State-wise and source wise details of RE generation during the year 2023-24  

[in Million Units (MU)] 

S. No. Name of State/ UT Wind Solar Biomass Bagasse Small Hydro Large Hydro* Others Total  

1 Andaman and  Nicobar 

Islands 

0.00 27.50 0.00 0.00 12.00 0.00 0.00 39.50 

2 Andhra Pradesh 8644.00 8300.03 18.75 66.63 127.10 1373.19 307.97 18837.67 

3 Arunachal Pradesh 0.00 1.89 0.00 0.00 0.66 4278.18 0.00 4280.73 

4 Assam 0.00 316.31 0.00 0.00 64.20 614.70 0.75 995.96 

5 Bihar 0.00 195.19 0.00 140.98 5.92 0.00 0.00 342.08 

6 Chandigarh 0.00 11.70 0.00 0.00 0.00 0.00 0.00 11.70 

7 Chhattisgarh 0.00 943.75 1368.61 19.54 145.54 321.76 0.00 2799.20 

8 Dadra and Nagar Haveli 

and Daman and Diu 

0.00 15.74 13.12 0.00 0.00 0.00 0.00 28.86 

9 Delhi 0.00 206.53 0.00 0.00 0.00 0.00 522.28 728.81 
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10 Goa 0.00 59.99 0.00 0.00 0.00 0.00 7.96 67.95 

11 Gujarat 24794.50 13468.91 0.00 2.13 217.68 4556.33 0.00 43039.55 

12 Haryana 0.00 992.91 294.12 83.60 222.05 0.00 58.82 1651.50 

13 Himachal Pradesh 0.00 59.54 0.00 0.00 2526.98 36365.85 0.00 38952.37 

14 Jammu and Kashmir 0.00 0.00 0.00 0.00 408.69 15874.24 0.00 16282.93 

15 Jharkhand 0.00 17.64 0.00 0.00 5.52 196.80 0.00 219.96 

16 Karnataka 10950.20 15404.09 47.45 2754.06 1370.76 8973.17 0.00 39499.72 

17 Kerala 214.53 1195.28 0.00 78.08 716.31 5155.72 0.04 7359.96 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 388.48 0.00 388.48 

19 Lakshadweep  0.00 0.09 0.00 0.00 0.00 0.00 0.00 0.09 

20 Madhya Pradesh 4949.78 4025.19 84.62 97.01 469.60 6444.78 28.83 16099.80 

21 Maharashtra 8228.97 5814.13 304.61 3495.82 888.48 5264.49 33.40 24029.90 

22 Manipur 0.00 7.73 0.00 0.00 0.00 298.18 1.23 307.14 

23 Meghalaya 0.00 0.00 0.00 0.00 66.55 808.58 0.00 875.13 

24 Mizoram 0.00 3.19 0.00 0.00 95.93 118.63 0.00 217.74 

25 Nagaland 0.00 0.00 0.00 0.00 81.14 165.47 0.00 246.61 

26 Odisha 0.00 757.69 96.07 0.00 407.97 6162.20 0.00 7423.92 

27 Puducherry 0.00 12.24 0.00 0.00 0.00 0.00 0.00 12.24 

28 Punjab 0.00 2673.99 613.44 197.99 636.97 4676.42 0.00 8798.82 

29 Rajasthan 8390.67 38363.28 387.55 0.00 7.45 1013.97 0.00 48162.93 

30 Sikkim  0.00 0.00 0.00 0.00 12.35 8609.86 0.00 8622.21 

31 Tamil Nadu 16908.08 11737.48 129.14 622.61 206.00 3563.28 0.00 33166.59 

32 Telangana 304.63 6884.68 10.57 95.08 58.87 1243.29 155.29 8752.39 

33 Tripura 0.00 7.01 0.00 0.00 0.00 0.00 0.00 7.01 

34 Uttar Pradesh 0.00 3971.31 46.65 2923.55 175.24 850.64 84.85 8052.23 

35 Uttarakhand 0.00 331.80 0.00 248.52 350.62 13919.23 0.00 14850.17 

36 West Bengal 0.00 168.32 2.49 0.00 204.46 2816.49 1545.13 4736.88 

  Total 83385.35 115975.11 3417.19 10825.59 9485.04 134053.93 2746.55 359888.76 
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* Large hydro generation Excluding Import from Bhutan 

Source: Central Electricity Authority (CEA) 

STATEMENT -II 

The Government of India has taken several steps and initiatives to promote and 

accelerate renewable energy capacity in the country to realize the commitment of 

500 GW non-fossil energy capacity by 2030.  These include, inter-alia, the 

following: 

 Ministry of New and Renewable Energy (MNRE) has issued Bidding 

Trajectory for issuance of RE power procurement bids of 50 GW/annum by 

Renewable Energy Implementing Agencies(REIAs) [REIAs: Solar Energy 

Corporation of India Limited (SECI), NTPC Limited, NHPC Limited, SJVN 

Limited] from FY 2023-24 to FY 2027-28.  

 Foreign Direct Investment (FDI) has been permitted up to 100 percent 

under the automatic route. 

 Inter State Transmission System (ISTS) charges have been waived for 

inter-state sale of solar and wind power for projects to be commissioned by 

30th June 2025, for Green Hydrogen Projects till December 2030 and for 

offshore wind projects till December 2032. 

 To boost RE consumption, Renewable Purchase Obligation (RPO) followed 

by Renewable Consumption Obligation (RCO) trajectory has been notified 

till 2029-30. The RCO which is applicable to all designated consumers 

under the Energy Conservation Act 2001 will attract penalties on non-
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compliance. RCO also includes specified quantum of consumption from 

Decentralized Renewable Energy sources.  

 Project Development Cell for attracting and facilitating investments has 

been set up. 

 Standard Bidding Guidelines for tariff based competitive bidding process 

for procurement of Power from Grid Connected Solar, Wind, Wind-Solar 

Hybrid and Firm and Dispatchable RE (FDRE) projects have been issued. 

 Schemes such as Pradhan Mantri Kisan Urja Suraksha evam Utthaan 

Mahabhiyan (PM-KUSUM), PM Surya Ghar Muft Bijli Yojana, National 

Programme on High Efficiency Solar PV Modules, National Green 

Hydrogen Mission, Viability Gap Funding (VGF) Scheme for Offshore Wind 

Energy Projects have been launched. 

 Scheme for setting up of Ultra Mega Renewable Energy Parks is being 

implemented to provide land and transmission to RE developers for 

installation of RE projects at large scale. 

 Laying of new transmission lines and creating new sub-station capacity has 

been funded under the Green Energy Corridor Scheme for evacuation of 

renewable power. 

 Electricity (Rights of Consumers) Rules, 2020 has been issued for net-

metering up to five hundred Kilowatt or up to the electrical sanctioned load, 

whichever is lower. 
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 “National Repowering and Life Extension Policy for Wind Power Projects, 

2023” has been issued. 

 “Strategy for Establishments of Offshore Wind Energy Projects” has been 

issued indicating a bidding trajectory of 37 GW by 2030 and various 

business models for project development. 

 The Offshore Wind Energy Lease Rules, 2023 have been notified vide 

Ministry of External Affairs notification dated 19th December 2023, to 

regulate the grant of lease of offshore areas for development of offshore 

wind energy projects. 

 Standard and Labelling (SandL) programs for Solar Photovoltaic modules 

and Grid-connected Solar Inverters have been launched. 

 To augment transmission infrastructure needed for steep RE trajectory, 

transmission plan has been prepared till 2030. 

 “The Electricity (Late Payment Surcharge and related matters) Rules (LPS 

rules) have been notified. 

 Electricity (Promoting Renewable Energy Through Green Energy Open 

Access) Rules, 2022, has been notified on 06th June 2022 with objective of 

ensuring access to affordable, reliable, and sustainable green energy for 

all. Green Energy Open Access is allowed to any consumer with contract 

demand of 100 kW or above through single or multiple single connection 

aggregating Hundred kW or more located in same electricity division of a 

distribution licensee. 
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 Green Term Ahead Market (GTAM) has been launched to facilitate sale of 

Renewable Energy Power through exchanges. 

 Government has issued orders that power shall be dispatched against 

Letter of Credit (LC) or advance payment to ensure timely payment by 

distribution licensees to RE generators. 

 For Electrolyser Manufacturing, contracts have been awarded / are under 

process for a capacity of 3,000 MW per annum. 

 For Green Hydrogen production, capacity has been awarded for 4,12,000 

tons per annum. 

STATEMENT-III 

State-wise details of CFA released under major schemes being 

implementing by MNRE during 2023-24 

  (Rs. in Crore) 

State 

  

 

Year 2023-24 

Solar 

Parks 

Rooftop 

Solar 
PM KUSUM CPSU 

Solar Off-

grid 

Small Hydro 

Power 

Waste to 

Energy 
Biomass Biogas 

Green Energy 

Corridor 

AandN Islands     1.75      

Andhra Pradesh  3.0 
 

22.45   2.74   47.54 

Arunachal Pradesh  
 

2.12      0.39  

Assam  2.0  6.80     1.26  

Bihar   9.3         

Chandigarh  3.3         

Chhattisgarh 14.30 1.2   6.23    0.95  
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Dadra and Nagar 

Haveli and Daman 

and Diu 

 
 

      0.11  

Delhi  4.5       0.23  

Goa  
 

    3.00  
 

 

Gujarat 505.13 639.1 28.72 145.91  1.58   8.14 23.85 

Haryana  13.5 429.78   0.70     

Himachal Pradesh  2.4   5.00 0.60    40.50 

Jammu and Kashmir           

Jharkhand   2.36        

Karnataka  7.9 2.38 112.35   6.61  6.77 147.12 

Kerala  104.2 28.53  0.74 0.45     

Ladakh      6.57     

Lakshadweep           

Madhya Pradesh  59.26 3.8 0.80    0.84  6.97 22.26 

Maharashtra  182.0 330.21   1.00 0.56 0.07 13.02  

Manipur  0.9 0.17      0.22  

Meghalaya   0.31  1.20 0.47   0.22  

Mizoram   
 

 6.90 2.09   
 

 

Nagaland   0.18      0.18  

Odisha  2.8 7.69      0.32  

Puducherry  
  

     
 

 

Punjab  12.2 5.41      2.34  

Rajasthan 97.51 83.0 49.41 692.07    1.97 0.35 53.73 

Sikkim  
   

    
 

 

Tamil Nadu  9.6 2.59 80.97 3.63  2.36  0.47  

Telangana  23.2 
 

27.39 1.03    0.29  

Tripura  
 

17.81  0.17    0.70  

Uttar Pradesh 39.30 7.2 92.13    4.71  1.84 78.15 
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Uttarakhand     7.67    0.77  

West Bengal         2.14   

Others*  443.5      
 

  

Total 715.50 1558.6 1000.60 1087.94 34.32 13.46 20.82 4.18 45.54 413.14 

*SECI/REC/PSUs/Govt Deptts 

 

छ°ीसगढ़ म¤ अÐपसं́ यकŌ के िलए योजनाए ं

1524. ®ी राधेÔयाम रािठया:  

³या अÐपसं́ यक कायª मýंी यह बताने कì कृपा कर¤गे िक:   

(क) छ°ीसगढ़ म¤ 2024 म¤ अÐपसं́ यकŌ के िलए िøयािÆवत कì जा रही योजनाओ ंके नाम ³या 

ह§;  

(ख) छ°ीसगढ़ के रायगढ़ ससंदीय ±ेý म¤ अÐपसं́ यकŌ के िलए सरकार Ĭारा ÿÖतािवत योजनाओ ं

के नाम ³या ह§;  

(ग) ³या उĉ योजनाए ंतैयार कì जा रही ह§; और  

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है?  

ससंदीय कायª मýंी; तथा अÐपसं́ यक कायª मýंी (®ी िकरेन åरिजज)ू: 

(क) से (घ): सरकार अÐपसं́ यकŌ, िवशेष łप से समाज के आिथªक łप से कमजोर और कम 

सिुवधा ÿाĮ वगŎ सिहत हर वगª के कÐयाण और उÂथान के िलए िविभÆन योजनाए ंलागू करती है। 

अÐपसं́ यक कायª मýंालय िवशेष łप से छह (6) क¤ þीय łप से अिधसूिचत अÐपसं́ यक समुदायŌ 

के सामािजक-आिथªक और शैि±क सशĉìकरण के िलए िविभÆन योजनाओ ंको लागू करता है, ये 
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योजनाए ंराºय िविशĶ नहé बिÐक पूरे देश म¤ लागू कì जाती ह§। मýंालय Ĭारा कायाªिÆवत कì जाने 

वाली योजनाए/ंकायªøम इस ÿकार ह§: 

1. शैि±क सशĉìकरण योजनाए ं

iv. मैिůक-पूवª छाýविृ° योजना 

v. मैिůको°र छाýविृ° योजना 

vi. मåेरट-सह-साधन आधाåरत छाýविृ° योजना 

2. रोजगार एवं आिथªक सशĉìकरण योजनाए ं

i) ÿधानमýंी िवरासत का सवंधªन (पीएम िवकास): पीएम िवकास योजना म¤ िनÌनिलिखत घटक 

शािमल ह§ िजनका उĥेÔय लि±त लाभािथªयŌ के िलए रोजगार म¤ सधुार और बहेतर आजीिवका के 

अवसर पैदा करने म¤ सहायता करना है। 

क) कौशल एवं ÿिश±ण घटक 

ख) मिहला नेतÂृव और उīिमता घटक 

ग) िश±ा सहायता घटक (Öकूल űॉपआउट के िलए) 

इसके अलावा, इस योजना का लàय लाभािथªयŌ के िलए ऋण और बाजार संपकª  को बढ़ावा देना है। 

ii) राÕůीय अÐपसं́ यक िवकास एवं िव° िनगम (NMDFC): एनएमडीएफसी अिधसूिचत 

अÐपसं́ यकŌ म¤ से "िपछड़े वगŎ" को संबंिधत राºय सरकार/संघ राºय ±ेý ÿशासन और केनरा ब§क 

Ĭारा नािमत राºय चैनलाइिजंग एज¤िसयŌ (SCA) के माÅयम से साविध ऋण, िश±ा ऋण, िवरासत 

योजना और सूàम िव° योजना कì अपनी योजनाओ ंके अंतगªत Öवरोजगार, आय सजृन गितिविधयŌ 

के िलए åरयायती ऋण ÿदान करता है। 

3. बुिनयादी ढांचा िवकास योजना 
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i) ÿधानमंýी जन िवकास कायªøम (PMJVK): दशे के अÐपसं́ यक बहòल ±ेýŌ म¤ ÖवाÖÃय, कौशल 

िवकास, मिहला केिÆþत पåरयोजनाए,ं पेयजल एवं आपूितª, Öव¸छता और खेल जैसे ±ेýŌ म¤ सामुदाियक 

बिुनयादी ढांचे का िवकास करता है। 

4. िवशेष योजनाए ं

िजयो पारसी : भारत म¤ पारिसयŌ कì जनसं́ या म¤ िगरावट को रोककर बदलने के िलए एक योजना। 

इन योजनाओ ंका िववरण मýंालय कì वेबसाइट www.minorityaffairs.gov.in पर उपलÊध है। 

RISE IN PRICES OF VEGETABLES, PULSES AND OIL 

1525. SHRIMATI RACHNA BANERJEE: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state:  

(a)  whether the Government is aware about the difficulties being faced by 

common man due to rise in prices of vegetables, pulses and oil in the 

country in recent years; 

(b)  if so, the details thereof; 

(c)  whether the Government proposes to constitute a committee to find out the 

cause of this price rise and take corrective measures to bring down the 

price to provide relief to common man; and 

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. VERMA): 

(a) and (b)   : Department of Consumer Affairs monitors the daily retail and 

wholesale prices of selected essential food commodities, including potato, onion, 

tomato, pulses and edible oils, submitted by the 555 price monitoring centres that 

have been set up with Central assistance by the State Governments and UT 

Administrations across the country. The daily report of prices and indicative price 

trends are duly analysed for taking appropriate decisions such as release of 

stocks from the buffer, stock disclosure by stockholding entities, imposition of 

stock limits, changes in trade policy instruments like rationalisation of import duty, 

changes in import quota, restrictions on exports of the commodity etc. 

(c) and (d)  : The Government keeps a close watch on the production, prices and 

availability of essential commodities through regular reviews by the Inter-

Ministerial Committee (IMC). The Committee reviews, on regular basis, the 

situation of prices and price trends in essential agri-horticulture commodities, 

causes of price rise and suggests measures to augment availability and to 

stabilise prices. 

In order to ensure accessibility and availability of foodgrains for the poor, 

the government has decided to provide free foodgrains to about 81.35 crore 

beneficiaries of Pradhan Mantri Garib Kalyan Anna Yojana (PMGKAY) for a 

period of next five years with effect from 1st January, 2024, as per their entitlement 
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(i.e. 35 kg of foodgrains per month per AAY household and 5 kg of foodgrains per 

person per month in case of Priority Household). 

In order to tackle the volatility in prices, the government maintains buffer 

stocks of pulses and onion for market interventions through calibrated and 

targeted release to moderate the prices in the market. As a measure of direct 

intervention in the retail market, part of the stock of pulses from the buffer are 

converted into dals for retail sale to the consumers at affordable prices under the 

Bharat Dal brand. Similarly, atta and rice are distributed to retail consumers under 

Bharat brand at subsidized prices. Onion from the buffer are released in a 

calibrated and targeted manner to moderate prices in high price consuming 

centres at wholesale markets and through retail outlets. Onion is distributed 

among retail consumers at Rs.35 per kg through stationary retail outlets and 

mobile vans in major consumption centres. These measures have helped in 

making essential food commodities such as pulses, rice, atta and onion available 

to consumers at affordable prices and also in stabilising the prices. 

 

TRAINS DELAYED/CANCELLED DUE TO FOG 

1526. SHRI SUDHEER GUPTA:  

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of trains cancelled/running delayed due to fog this year in the 

country and the revenue loss incurred by the Government as a result thereof; 
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(b) whether any strategy has been prepared to combat the problem of delays due 

to fog, if so, the details thereof; 

(c) whether any new technology is being implemented to reduce the 

delay/cancellation of trains due to fog; 

(d) if so, the details thereof and if not, the reasons therefor; and 

(e) the other steps taken/proposed to be taken by the Government to ensure that 

trains run on time during the winter season?  

  

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a)  to (e) Indian Railways makes all efforts to run trains as per their schedule and 

punctually. However, foggy weather conditions affect normal operation of train 

services causing delays, cancellations and partial cancellations. To mitigate the 

effect of fog and to assist the Loco Pilots in train operations during foggy weather 

conditions, various measures have been taken. These include provision of Retro-

reflective sigma boards on the OHE mast as an indication to alert/warn the crew 

of the stop signal ahead and GPS based Fog Safe devices to alert crew about 

approaching signals, level crossing gates etc. 26977 nos. Fog Safe devices have 

been provided for train operation up to October, 2024.   

 

कारगर पूवª चेतावनी ÿणाली (ईडÊ Ð यूएस) 

1527. ®ी हनुमान बेनीवाल:   
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³या पृÃवी िव²ान मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या सरकार ने भूकंप, बाढ़, भूÖ खलन और सनुामी जैसी ÿाकृितक आपदाओ ंके ÿित लोगŌ को 

चेतावनी देने के िलए कारगर पूवª चेतावनी ÿणाली (ईडÊ Ð यूएस) Ö थािपत कì है, यिद हां, तो 

तÂ सबंंधी Ê यौरा ³ या है; और  

(ख) ³ या सरकार ने भूजल Ö तर म¤ गंभीर िगरावट के कारण जल कì कमी को रोकने के िलए भूजल 

संर±ण हेत ुकोई ठोस उपाय िकए ह§, यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है? 

िव²ान और ÿौīोिगकì मýंालय के राºय मýंी; पृÃवी िव²ान मýंालय के राºय मýंी; ÿधानमýंी 
कायाªलय म¤ राºय मýंी; कािमªक, लोक िशकायत और प¤शन मýंालय म¤ राºय मýंी; परमाणु ऊजाª 
िवभाग म¤ राºय मýंी; तथा अंतåर± िवभाग म¤ राºय मýंी (डॉ. िजत¤þ िसहं): 

(क) वतªमान म¤, दिुनया म¤ कहé भी भूकंप का समय, Öथान और पåरमाण के संदभª म¤ सटीक पूवाªनुमान 

लगाने के िलए कोई व²ैािनक तकनीक उपलÊध नहé है, और इसिलए, भूकंप कì पूवª चेतावनी देने 

के िलए देश म¤ कोई सफल ÿणाली मौजूद नहé है।  

बाढ़ का पूवाªनुमान लगाना क¤ þीय जल आयोग (CWC) का कायª है। भारत मौसम िव²ान िवभाग 

(IMD) के बाढ़ मौसम िव²ान कायाªलय (FMO) ÿितिदन øमशः 0930 बज ेऔर 1230 बजे नदी 

उप-बेिसन-वार माýाÂमक वषाª पूवाªनुमान (QPF) और हाइűोमेट बलुिेटन ÿदान करते ह§। इन 

इनपुट का उपयोग क¤ þीय जल आयोग के क¤ þीय बाढ़ पूवाªनुमान ÿभाग (CFFD) Ĭारा बाढ़ 

पूवाªनुमान के िलए िकया जाता है। 

भारतीय भूव²ैािनक सव¥±ण (GSI) को देश के 19 राºयŌ/संघ राºयŌ म¤ भूÖखलन कì संभावना 

वाले ±ेýŌ म¤ भूÖखलन अÅययन करने का अिधदेश है। जीएसआई ने 1: 50,000 पैमाने पर 

आधारभूत डेटा तैयार करने के िलए 2014-15 म¤ राÕůीय भूÖखलन संवेदनशीलता मानिचýण 

(NLSM) कायªøम शłु िकया और भारत म¤ भूÖखलन कì संभावना वाले 4.3 लाख वगª िकलोमीटर 

±ेýŌ म¤ भूÖखलन संवेदनशीलता मानिचýण का काम पूरा कर िलया है।  
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इस मंýालय के अंतगªत Öवाय°शासी संÖथान, भारतीय राÕůीय महासागर सूचना सेवा क¤ þ 

(इंकॉइस) म¤ 2007 म¤ Öथािपत भारतीय सनुामी पूवª चेतावनी क¤ þ (ITEWC) भारत के सभी तटीय 

±ेýŌ को चेतावनी ÿदान करता है। 

(ख) क¤ þीय भूजल बोडª (CGWB) पूरे दशे म¤ माचª/अÿैल/मई, अगÖत, नवंबर और जनवरी के महीनŌ के 

दौरान वषª म¤ चार बार ±ेýीय पैमाने पर भूजल Öतर कì िनगरानी करता है। भूजल Öतर कì िनगरानी 

के िलए, क¤ þीय भूजल बोडª के पास लगभग 25000 िनगरानी ÖटेशनŌ का एक समिपªत नेटवकª  है, 

िजसे “राÕůीय हाइűोúाफ नेटवकª  Öटेशन (NHNS)” कहा जाता है, िजसम¤ खुले, खोदे गए कुए ं

और जल Öतर कì िनगरानी के िलए उĥेÔय-िनिमªत बोर/ट्यूबवेल शािमल ह§ िजÆह¤ पीज़ोमीटर कहा 

जाता है। क¤ þीय भूजल बोडª ने राÕůीय जल िव²ान पåरयोजना (NHP) के तहत टेलीमůेी िसÖटम 

के साथ िडिजटल जल Öतर åरकॉडªर (DWLR) Öथािपत करके Öवचािलत उ¸च आवृि° िनगरानी 

शłु कì है। 

भूजल संर±ण के िलए सरकार Ĭारा कायाªिÆवत िकये जा रहे कुछ उपाय िनÌनिलिखत ह§: 

i. अटल भूजल योजना, 7 राºयŌ अथाªत हåरयाणा, गजुरात, कनाªटक, मÅय ÿदेश, महाराÕů, 

राजÖथान और उ°र ÿदेश के 80 िजलŌ म¤ 8,213 जल-संकटúÖत úाम पंचायतŌ (GP) 

म¤ लागू कì गई है। यह योजना भूजल िवकास से भूजल ÿबंधन कì ओर एक बडे़ बदलाव 

का ÿतीक है। 

ii. क¤ þीय भूजल बोडª ने लगभग 25 लाख वगª िकलोमीटर के पूर ेमानिचýण योµय ±ेý म¤ राÕůीय 

जलभतृ मानिचýण (NAQIM) पåरयोजना पूरी कर ली है, िजसे कायाªÆवयन के िलए 

संबंिधत राºय एज¤िसयŌ के साथ साझा िकया गया है। ÿबंधन योजनाओ ं म¤ पुनभªरण 

संरचनाओ ंके माÅयम से िविभÆन जल संर±ण उपाय शािमल ह§।  

iii. क¤ þीय भूजल बोडª ने राºयŌ/संघ राºयŌ के परामशª से भूजल के कृिýम पनुभªरण के िलए 

माÖटर Èलान- 2020 भी तैयार िकया है, जो एक Óयापक Öतर कì योजना है, िजसम¤ 

अनमुािनत लागत सिहत देश कì िविभÆन भू-िÖथितयŌ के िलए िविभÆन संरचनाओ ंको 
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दशाªया गया है। माÖटर Èलान म¤ देश म¤ लगभग 1.42 करोड़ वषाª जल संचयन और कृिýम 

पनुभªरण संरचनाओ ंके िनमाªण का ÿावधान है, तािक 185 िबिलयन ³यूिबक मीटर (BCM) 

मानसून वषाª का उपयोग िकया जा सके। 

iv. भूजल ÿबंधन एवं िविनयमन योजना के अंतगªत केÆþीय भूजल बोडª ने ÿदशªन ÿयोजनŌ के 

िलए देश म¤ अनेक सफल कृिýम पनुभªरण पåरयोजनाए ंिøयािÆवत कì ह§, जो राºय सरकारŌ 

को उपयुĉ जल-भूवै²ािनक पåरिÖथितयŌ म¤ इÆह¤ दोहराने म¤ स±म बनाती ह§। 

v. जल संसाधन, नदी िवकास और गंगा संर±ण िवभाग Ĭारा राÕůीय जल नीित (2012) तैयार 

कì गई है, जो अÆय बातŌ के साथ-साथ वषाª  जल संचयन और जल संर±ण पर बल दतेी 

है और वषाª के ÿÂय± उपयोग के माÅयम से पानी कì उपलÊधता बढ़ाने कì आवÔयकता 

पर भी ÿकाश डालती है। 

  

GEO-TAGGING TO MONITOR ILLEGAL MINING 

1528. SHRI KONDA VISHWESHWAR REDDY:  

Will the Minister of MINES be pleased to state: 

(a) whether the Government is utilizing geo-tagging or other geospatial 

technologies to monitor and prevent Illegal mining activities across the country 

and if so, the details of such initiatives; 

(b) the States where geo-tagging has been implemented for monitoring mining 

activities along with the results achieved; 

(c) whether the Government has partnered with any technology agencies or 

organizations to enhance geo-tagging and satellite surveillance for curbing illegal 

mining; and 
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(d)  the extent to which geo-tagging has been effective in reducing illegal mining 

incidents alongwith the relevant data during the last three years? 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY): 

(a) to (d) :Yes Sir. Geo-spatial technologies such as GIS and Satellite imagery are 

used to monitor and prevent illegal mining activities. The Ministry of Mines has 

launched the Mining Surveillance System (MSS) in October 2016 for major 

mineral mines. It is a system for detection of incidence of illegal mining by use of 

space technology and surveillance of area up to 500m outside the lease boundary 

to check incidences of illegal mining. The MSS has been developed through 

Indian Bureau of Mines (IBM) in collaboration with Ministry of Electronics and 

Information Technology (MeitY) and Bhaskaracharya Institute for Space 

Applications and Geo-informatics (BISAG) Gandhinagar. Minor mineral mines, 

being under the purview of state governments, are monitored locally as per state 

rules and technological initiatives.  

Since the inception of MSS in 2016-17, the project has been implemented 

in major mineral rich states which includes State Government of Andhra Pradesh, 

Assam, Bihar, Chhattisgarh, Goa, Gujarat, Haryana, Himachal Pradesh, 

Jharkhand, Jammu and Kashmir, Karnataka, Kerala, Madhya Pradesh, 

Maharashtra, Meghalaya, Odisha, Rajasthan, Tamil Nadu, Telangana and Uttar 

Pradesh. The MSS analyzes land pattern changes within a 500-meter radius of 

mining leases. If discrepancies are detected, alerts are generated and sent to the 

respective State Government for ground verification. These alerts do not 
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automatically indicate illegal mining but highlight suspected activities that require 

on-ground confirmation. During the last 3 years from 2021-22 (phase-III) to 2023-

24 (phase-IV), total 472 alerts were generated by the system and communicated 

to State Governments for further action. 

NUCLEAR POWER GENERATION CAPACITY 

1529. SHRI VISHNU DATT SHARMA: 

Will the PRIME MINISTER be pleased to state:- 

(a)    whether the Government has announced plans to increase the country’s 

nuclear power generation capacity by approximately 70 per cent by 2029 with 

the help of employing pressurized heavy water reactors. 

(b)    if so, whether electricity generation in this way will be more logical on the 

basis of environment friendliness and cost effectiveness than other renewable 

energy sources; 

(c)    if so, the details thereof; and 

(d)    if not, the reasons therefor? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
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GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a) The present installed capacity is set to increase from 8180 MW to 14080 

MW by 2029-30, an increase of approximately 70% on completion of RAPP 

7and8 (2 X 700 MW), KKNPP 3and4 (2 X 1000 MW), KKNPP 5and6 (2 X 1000 

MW) and PFBR (500 MW) projects which are under construction / 

commissioning. While RAPP 7and8 are indigenous Pressurised Heavy Water 

Reactors, KKNPP 3 to 6 are Light Water Reactors and PFBR is a Fast Breeder 

Reactor. Thus the capacity increase is planned through deployment of reactors 

of multiple technologies. 

(b) to (d) Nuclear power is a clean, base load source of electricity available 

24X7. Its lifecycle Green house gas emissions are comparable to those of 

renewables like hydro and wind. However, given the country’s large demand 

and need of large energy transition to clean sources to achieve Net Zero by 

2070 goal, both nuclear and other renewable technologies have to be deployed 

extensively. 

CSR ACTIVITIES 

1530.       SHRI G M HARISH BALAYOGI: 

       SHRI MAGUNTA SREENIVASULU REDDY: 

                               

Will the Minister of RAILWAYS be pleased to state: 
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(a) the details regarding the CSR activities undertaken by the Central Public 

Sector Enterprises (CPSE) and their subsidiaries of Indian Railways, zone 

and location wise, current status, funds allocated and utilized, implementing 

agency during  the last five years, year-wise; 

(b) the details regarding the CSR activities undertaken with collaboration with any 

Trusts and/or NGO zone and location-wise, current status, funds allocated 

and utilized, implementing agency, during the last five years, year-wise; 

(c) the details regarding the challenges faced by these 

enterprises/subsidiaries/NGO/Trust in implementing their CSR activities and 

the steps undertaken to address them;  

(d) whether these Enterprises and their subsidiaries have adhered to their 

respective CSR action plans, if so, the details thereof, if not the reasons 

therefor; and  

(e) the details regarding the action being undertaken against them for non-

fulfilment of their CSR action plans? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e):  As per the section 135 of The Companies Act, 2013, every company 

having net worth of rupees five hundred crore or more, or turnover of rupees one 

thousand crore or more or a net profit of rupees five crore or more are liable to 

spend in every financial year at least two percent of the average net profits of the 
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company made during the three immediately preceding financial years on social 

welfare projects. 

As per DPE’s guidelines dated 10th December 2018, a common theme is required 

to be identified each year for undertaking CSR by PSUs on which 60% of annual 

CSR expenditure of PSUs should be spent. Remaining expenditure can be on 

other activities specified in Schedule VII of Companies Act, 2013. Mostly local 

areas activities are given preference.  Also, aspirational districts are to be given 

due priority. 

The common themes for the last 5 years are as under: 

Year Theme 

2020-21 ‘Health and Nutrition’ 

2021-22 ‘Health and Nutrition’, with special focus on Covid 

related measures including setting up makeshift 

hospitals and temporary Covid-Care Facilities’ 

2022-23 ‘Health and Nutrition’ 

2023-24 ‘Health and Nutrition’ 

2024-25 ‘Health and Nutrition’ and ‘PM’s Internship Scheme’. 

 

The Railway PSUs are reporting CSR activities and expenditure in their Annual 

Reports, which are available at the websites of respective PSU. 
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The Railway PSUs and their subsidiaries adhere to the CSR action in line with the 

Companies Act, 2013, the CSR Rules and guidelines issued from time to time by 

the Department of Public Enterprises. The PSUs and their subsidiaries also follow 

their CSR and sustainability policy which covers the scope, vision, mission and 

other parameters of CSR action plan. 

 

SPACE TECHNOLOGY PROGRAMME IN ANDHRA PRADESH 

1531.  DR. BYREDDY SHABARI: 

          Will the PRIME MINISTER be pleased to state: 

 (a)  whether the State of Andhra Pradesh is getting benefits from any space    

technology programme aimed in improving agriculture and resource 

management and if so, the details thereof; 

(b) the impact of ISRO’s initiatives on weather forecasting and disaster 

preparedness in Andhra Pradesh; and 

(c) whether there are any satellite data centres or space-related facilities in 

the Nandyal, Andhra Pradesh and if so, the details thereof? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 
TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 
SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 
MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 
SPACE (DR. JITENDRA SINGH): 



04.12.2024                                                                                                                                   650 
 

(a) Space based inputs are used in Andhra Pradesh for pre-harvest crop 

acreage and production estimation for rice crop, inventory of horticulture 

crops, viz., mango, banana, citrus and turmeric, and for agricultural drought 

assessment. Space technology is being used on experimental basis for rice 

yield estimation in Kakinada and Guntur districts of Andhra Pradesh under 

PMFBY scheme and the inputs are used for crop insurance claim 

settlement by Govt. of Andhra Pradesh. 

ISRO generates and disseminates spatial data on land use / land cover 

(annual and at 5-yearly interval), surface water spread (weekly), and 

wastelands and land degradation (decadal), for India. These inputs are 

useful for resources management for Andhra Pradesh state. 

(b) Data of the meteorological and ocean observation satellite such as INSAT-

3DR and 3DS, and Oceansat-3 realized by ISRO are being used for 

weather forecasting and early warning of cyclones and extreme weather 

events by IMD.  

As part of National Hydrology Project, ISRO developed spatial flood early 

warning system for the Godavari river using satellite data and high 

resolution digital terrain data. It is implemented on experimental mode since 

2022 and flood alerts are being disseminated to the Andhra Pradesh State 

Disaster Management Authority with 2-day lead time.  

During the flood season, ISRO generates flood inundation maps for major 

floods using satellite data and are provided to Andhra Pradesh State 
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Disaster Management Authority and Andhra Pradesh State Remote 

Sensing Centre, for flood disaster management.   

ISRO released Flood Hazard Zonation Atlas for Andhra Pradesh in 2022, 

which is prepared using flood inundation maps generated using satellite 

data during 2000 to 2020. 

ISRO/ DoS has not conducted any impact assessment of ISRO’s initiatives 

on weather forecasting and disaster preparedness in Andhra Pradesh.  

(c) ISRO/ DoS has not established any satellite data centre or space-related 

facilities in the Nandyal, Andhra Pradesh. 

RENEWABLE ENERGY PARKS 

1532. DR. NISHIKANT DUBEY: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government has considered for setting up of renewable energy 

parks in the country as a part of Make in India initiative to boost self sufficiency; 

(b) if so, the details thereof; 

(c) whether any such parks have been proposed to be established across the 

country particularly in the State of Jharkhand; and  

(d) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) to (d): Ministry of New and Renewable Energy is implementing a scheme for 

“Development of Solar Parks and Ultra Mega Solar Power Projects” with a target 

capacity of 40 GW.  

Under the said scheme, as on 31-10-2024, 55 Solar Parks with an aggregate 

capacity of 39,958 MW have been sanctioned in 13 States in the country. The 

State-wise details, including the State of Jharkhand are given at Statement. 

STATEMENT  

LIST OF SOLAR PARKS SANCTIONED UNDER THE SCHEME FOR 

“DEVELOPMENT OF SOLAR PARKS AND ULTRA MEGA SOLAR POWER 

PROJECTS”  

SI. No. State Name of Park Capacity 

sanctioned  

(MW)  

1. 

Andhra Pradesh  

Ananthapuramu Solar Park 1400 

2. Kurnool Solar Park 1000 

3. Kadapa Solar Park 1000 

4. Ananthapuramu-II Solar Park 500 

5. Ramagiri Solar Park 300 
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SI. No. State Name of Park Capacity 

sanctioned  

(MW)  

6. Chhattisgarh  
 

Rajnandgaon Solar Park 100 

7. 

Gujarat  

Radhnesada Solar Park 700 

8. Dholera Solar Park  1000 

9. NTPC RE Park, Kutch  4750 

10. GSECL RE Park, Kutch  3325 

11. GIPCL RE Park Ph-I, Kutch  600 

12. GIPCL RE Park Ph-II, Kutch  1200 

13. GIPCL RE Park Ph-III, Kutch  575 

14. 
Himachal 

Pradesh 
Pekhubela Solar Park, Una 53 

15. 
Jharkhand/West 

Bengal 

DVC Floating Solar Park Ph-I, 

Dhanbad and Hazaribagh 

Districts of Jharkhand and 

Purulia District of West Bengal  

 

755 

16. 

Jharkhand 

SECI Floating Solar Park, 

Ranchi 
100 

17. 
DVC Floating Solar Park Ph-II, 

Dhanbad 
234 

18. Karnataka Pavagada Solar Park,Tumkur 2000 
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SI. No. State Name of Park Capacity 

sanctioned  

(MW)  

19. Bidar Solar Park 500 

20. 

Kerala 

Kasargod Solar Park 105 

21. 
NHPC Floating Solar Park, 

Kollam 
50 

22. Kasargod Solar Park Ph-II 100 

23. 

Madhya 

Pradesh 

Rewa Solar Park 750 

24. Mandsaur Solar Park 250 

25. Neemuch Solar Park 500 

26. Agar Solar Park 550 

27. Shajapur Solar Park 450 

28. 
Omkareswar Floating Solar 

Park,  Khandwa 
600 

29. Barethi Solar Park, Chhatarpur 630 

30. Morena Park 600 

31. 

Maharashtra 

Sai Guru Solar Park, Dhule 500 

32. Dondaicha Solar Park, Dhule 250 

33. Patoda Solar Park, Beed 250 

34. 
Erai Floating Solar Park, 

Chandrapur 
105 
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SI. No. State Name of Park Capacity 

sanctioned  

(MW)  

35. Mizoram Vankal Solar Park, Khawzawl 20 

36. Odisha Solar Park by NHPC, Ganjam 40 

37. 

Rajasthan 

Bhadla-II Solar Park, Jodhpur 680 

38. Bhadla-III Solar Park, Jodhpur 1000 

39. Bhadla-IV Solar Park, Jodhpur 500 

40. 
Phalodi-Pokaran Solar Park, 

Jodhpur and Jaisalmer 
750 

41. 
Fatehgarh Phase-1B Solar 

Park, Jaisalmer 
421 

42. Nokh Solar Park, Jaisalmer 925 

43. Pugal Solar Park Ph-I, Bikaner 1000 

44. Pugal Solar Park Ph-II, Bikaner 1000 

45. RVUN Solar Park, Bikaner 2000 

46. TREDCO Solar Park, Jaisalmer 2000 

47. 

Uttar Pradesh 

Solar Park in UP 365 

48. Jalaun Solar Park 1200 

49. Mirzapur Solar Park 100 

50. Kalpi Solar Park, Jalaun 65 

51. Lalitpur Solar Park 600 
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SI. No. State Name of Park Capacity 

sanctioned  

(MW)  

52. Jhansi Solar Park 600 

53. Chitrakoot Solar Park 800 

54. Kanpur Dehat Park 75 

55 Kanpur Nagar Park 35 

Total 39958 

 

SOCIO-ECONOMIC STATUS OF THE MINORITIES IN NORTH-EAST 

REGION 

1533. DR. INDRA HANG SUBBA: 

Will  the Minister of MINORITY AFFAIRS be pleased to state:  

(a)  whether the Union Government has conducted any detailed study of socio-

economic status of the minorities in the North-east region and if so, the details 

thereof; 

(b)  the details of fund allocated during the last five years to the North-east region 

for upliftment of religious minorities, State-wise; and 

(c) the details of the religious minorities in North-east region, State-wise?   
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THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF 

MINORITY AFFAIRS (SHRI KIREN RIJIJU): 

(a) No, Sir. 

(b)  Ministry of Minority Affairs, Government of India has allocated a fund of Rs. 

1752.02 crore  under the Pradhan Mantri Jan Vikas Karyakaram (PMJVK), Rs. 

177.28 crore under the Pradhan Mantri Virasat Ka Samvardhan (PM VIKAS) and Rs. 

827.03 crore under the Scholarship schemes,  to the North-east region during last 

five years. In addition, M/o DoNER has a 30% Focus Development Component 

(FDC) of the total outlay of Schemes of North Eastern Council including religious 

minorities, which is allocated for focussed development of deprived areas, 

deprived/neglected sections in the North Eastern States. An amount of Rs. 842.87 

crore have been sanctioned across North Eastern Region under the said component 

for the period from 2020-21 to 2023-24. 

(c) The term “Minority” is not identified in the Population Census, however, as per 

Census 2011, the State/UTs wise data on religions professed by the people of India 

is published on the website of Census India, which is available at  

https://censusindia.gov.in  .   

 

POST OFFICES IN REMOTE AREAS OF J & K AND NER 

1534. SHRI AZAD KIRTI JHA: 

Will the Minister of COMMUNICATIONS be pleased to state: 
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(a)  whether there are adequate number of post offices in remote areas such 

as those in North Eastern Region and Jammu and Kashmir; 

(b)  if so, the details thereof; 

(c)  whether the Government has taken cognizance of the fact that a single 

post office in Jammu and Kashmir has to cater to an area of 130.73 square km; 

(d)  if so, the action taken to increase accessibility of post offices in remote 

areas of Jammu and Kashmir; 

(e)  whether the Government has taken cognizance of the fact that a single 

post office in North Eastern region has to cater to an area of 60.51 sq km; and 

(f)  if so, the action taken to increase accessibility of post offices in remote 

areas of North Eastern Region? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI ): 

(a) to (d): There are 8755 post offices operational in North Eastern Region and 

1617 Post Offices operational in Jammu and Kashmir to provide postal, financial 

and insurance services. The number of Post offices in North Eastern Region and 

Jammu and Kashmir are given at Statement. 

 There are 1617 Post Offices operational in Jammu and Kashmir covering 

1,20,355 sq km total area of the state at an average 74.43 sq km per post office. 

Therefore, the radius of average area served by each post office is 4.86 km. 

Opening of new post offices is an ongoing process. New post offices are opened 
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in needy and justified areas based on prescribed norms.  During the financial year 

2023-24, 34 new post offices have been opened to increase accessibility of post 

offices in remote and unbanked areas of Jammu and Kashmir. 

(e) and (f): There are 8755 Post Offices operational in North Eastern Region 

covering 2,62,190 sq km total area of the state at an average 29.95 sq km per 

post office. Therefore, the radius of average area served by each post office is 

3.09 km.  As mentioned earlier, opening of new post offices is an ongoing process. 

New post offices are opened in needy and justified areas based on prescribed 

norms.  During the financial year 2023-24, 1631 new post offices have been 

opened to increase accessibility of post offices in remote and unbanked areas of 

North Eastern Region. 

STATEMENT 

 

Sl 

No. 

Name of the State/UT Total Number of Post Offices  

(Head Post Offices, Sub-Post 

Offices, Branch Post Offices) 

1 North Eastern Region including 

Assam, Arunachal Pradesh, 

Manipur, Meghalaya, Tripura, 

Mizoram, Nagaland  and  Sikkim) 

8,755 

2 Jammu and Kashmir  1,617 
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पĘे पर बीएसएनएल मोबाइल टावर 

1535. ®ी राजकुमार रोत:  

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या यह सच ह ैिक सरकार ने बीएसएनएल के 12 हजार 500 से अिधक टावर िनजी कंपिनयŌ 

को पĘे पर िदए ह§; 

(ख)  यिद हां, तो इससे िकतनी आय हòई तथा पĘे कì अविध िकतनी है;  

(ग)  ³ या यह सच ह ैिक टावरŌ को िनजी दरूसंचार ऑपरटेरŌ को कम लागत पर अपनी सेवाए ंÿदान 

करने के िलए पĘे पर िदया गया था;  

(घ) यिद हां, तो मोबाइल और इंटरनेट ÿशÐु क योजनाओ ंम¤ विृĦ िकए जाने के ³ या कारण ह§; 

(ड.) ³ या पĘे पर िलए गए इन टावरŌ कì ®ेणी मे िजयो सबसे बड़ी कंपनी है, यिद हां, तो तÂ सबंंधी 

Ê यौरा ³ या है; और  

(च)  ³ या सरकार का वतªमान इंटरनेट डाटा उपयोग और मांग के मĥेनजर मोबाइल और इंटरनेट 

ÿशÐु क योजनाओ ंको कम करने का ÿÖ ताव है और तÂ सबंंधी Ê यौरा ³ या है? 

 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चंþ शेखर 

पेÌमासानी): 

(क) से (च): िदनांक 31.03.2024 कì िÖथित के अनसुार, तक भारत संचार िनगम िलिमटेड 

(बीएसएनएल) ने 12,502 टावरŌ को अÆय दरूसंचार/इंटरनेट सेवा ÿदाताओ ं(टीएसपी/आईएसपी) को 

पĘे पर िदया है िजसम¤ मैससª आरजआेईएल को पĘे पर िदए गए 8,048 टावर शािमल ह§। बीएसएनएल 

एक सावªजिनक ±ेý का उपøम (पीएसयू) है और यह तकनीकì Ó यावसाियक Ó यवहायªता के आधार 

पर अपने िनणªय लेता है। बीएसएनएल ने वषª 2017-18 स े2023-24 तक टावरŌ को पĘे पर दे कर 

कुल 6,920.39 करोड़ Łपये का राजÖव अिजªत िकया है। 
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भारतीय दूरसंचार िविनयामक ÿािधकरण (ůाई) भारत म¤ दूरसंचार सेवाओ ंके िलए टैåरफ के िविनयमन 

के िलए एक Öवतंý ÿािधकरण है। िवīमान िविनयामक ÿशÐुक ÿावधानŌ के अनसुार, राÕůीय रोिमंग, 

úामीण िफ³ स लाइन सेवाओ,ं मोबाइल नंबर पोट¥िबिलटी ÿभारŌ और लीºड सिकª टŌ जैसी सेवाओ ं

को छोड़कर दरूसचंार सेवा के िलए ÿशÐुक फोरिबयर¤स के अंतगªत है। úामीण ±ýेŌ म¤ ब§िकंग सुिवधा से 

वंिचत फìचर फोन उपयोगकताªओ ंके बीच िव°ीय समावेशन आिद को बढ़ावा देने के िलए अनÖů³चडª 

सÈलीम¤ůी सिवªस डेटा (यूएसएसडी) सेवाओ ंके िलए ‘शूÆय’ टैåरफ िनधाªåरत िकया गया है। 

 

CASES OF MISINFORMATION AND FAKE NEWS 

1536. DR. M P ABDUSSAMAD SAMADANI: 

 SHRI BENNY BEHANAN: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) the steps taken by the government to combat fake news and misinformation; 

(b) the number of reported cases of misinformation and fake news in 2024 

alongwith the action taken by the government in this regard; 

(c) the details of collaboration with technology companies to ensure compliance 

with India’s IT laws on content moderation and misinformation; 

(d) the measures taken to enhance digital literacy among citizens to help them 

identify and avoid misinformation; and 

(e) the steps taken by the government to monitor and evaluate the effectiveness 

of these initiatives in reducing the spread of fake news and misinformation online? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (e): The policies of Government of India are aimed at ensuring an open, 

safe, trusted and accountable cyberspace for users in the country. The key 

initiatives taken by Government of India to address challenges of fake news and 

misinformation in the cyberspace are as under:  

The Ministry of Electronics and Information Technology (“Ministry”) after extensive 

consultations with relevant stakeholders, has notified the Information Technology 

(Intermediary Guidelines and Digital Media Ethics Code) Rules, 2021 (“IT Rules, 

2021”) in exercise of the powers given under the Information Technology Act, 

2000. The IT Rules, 2021 cast specific due diligence obligations on 

intermediaries, including social media intermediaries, with respect to the 

information to make reasonable efforts by itself and to cause the user of their 

computer resource that is not to be hosted, displayed, uploaded, published, 

transmitted, stored or shared on the platforms. Intermediaries are required to 

ensure their accountability that includes their expeditious action towards removal 

of the unlawful information within the timelines prescribed under Rules. For this 

purpose, unlawful information comprises prohibited misinformation, patently false 

information, untrue or misleading in nature. 

IT Rules, 2021 also require the appointment of a Grievance Officer by 

intermediaries to resolve the complaints. Such Officer is required to provide time-

bound redressal of the grievances of the victim / complainant against the violation 
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of these rules. In case the victim / complainant is aggrieved by the decision of an 

intermediary’s Grievance Officer or does not receive timely redressal, he may 

prefer an appeal to the Grievance Appellate Committee within thirty days of the 

receipt of communication from the Grievance Officer.In case of failure to observe 

due diligence as provided in the IT Rules, 2021, intermediaries lose the exemption 

from liability for any third-party information, data or communication link, under IT 

Act. 

As an additional due diligence measure in IT Rules, 2021, the significant social 

media intermediaries(“SSMI”)(i.e. a social media intermediary having 50 lakhs or 

above number of registered users in India) publish periodic compliance reports 

mentioning the information links that it has removed or disabled using automated 

tools. An SSMI, among other additional due diligences, is also required to 

cooperate with Law Enforcement Agencies (LEA) for prevention, detection, 

investigation, prosecution or punishment by enabling identification of the first 

originator of information related to the sovereignty and integrity of India, the 

security of the State, friendly relations with foreign States, or public order, or of 

incitement to an offence relating to the above or in relation with rape, sexually 

explicit material or child sexual abuse material (CSAM). 

Further, to address the emerging harms in the cyberspace like misinformation 

Ministry has conducted multiple consultations with industry stakeholders/ social 

media platforms and issued advisories through which the intermediaries were 

reminded about their due-diligence obligations outlined under the Information 

Technology (Intermediary Guidelines and Digital Media Ethics Code) Rules, 2021. 
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The government regularly engages with technology companies to sensitise them 

on the due diligence requirements under these Rules.  

The Ministry has launched a program titled Information Security Education and 

Awareness (ISEA) to generate awareness among users while using internet. A 

dedicated website has been created for information security awareness that 

generates and upgrades relevant awareness material on a regular basis, and can 

be accessed at https://www.infosecawareness.in. 

 

AMENDMENTS TO THE MINES AND MINERALS (DEVELOPMENT and 

REGULATION) ACT, 1957  

1537. SHRI K RADHAKRISHNAN:  

Will the Minister of MINES be pleased to state: 

(a) whether it is true that the proposed amendments to the Mines and Minerals 

(Development and Regulation) Act, 1957 is detrimental to the interests of the 

country and if so, the details thereof; 

(b) whether the Government has come across apprehensions raised from various 

stakeholders on the negative impact of the liberalisation in the mining sector on 

the indian economy particularly the public sector enterprises and if so, the action 

taken thereon; 

(c) whether the Union Government has received any representation from the 

Government of Kerala expressing its strong objections to the opening of the 

mineral sector to the private sector and if so, the details thereof; 
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(d) whether the Government intends to take on board the concerns raised by 

various stakeholders to the proposed amendments; and 

(e) if so, whether a meeting of all the stakeholders is to be convened for the 

purpose and if not, the reasons therefor?  

 

THE MINISTER OF COAL ; AND MINISTER OF MINES  (SHRI G. KISHAN 

REDDY) : 

(a) to (e): At present, no amendments have been proposed to the Mines and 

Minerals (Development and Regulation) Act, 1957 [MMDR Act, 1957]. However, 

whenever any amendment is proposed to be carried out in the MMDR Act, 1957 

and the rules made thereunder, the comments and suggestions are sought from 

the States and Union Territories including Kerala, industry and other stakeholders 

and general public in accordance with the pre-legislative consultation policy.  

As such, amendments are finalized after taking into consideration the comments 

received. The comments of all stakeholders have been taken into consideration 

during past amendments. 

 

RICE PROCUREMENT REJECTION 

1538.  SHRIMATI HARSIMRAT KAUR BADAL: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 
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(a)  whether any incidents have come to the notice of the Government where 

rice from other States was being smuggled into Punjab and sold to procurement 

agencies in view of rejection of rice quality and if so, the details thereof; 

(b)  the manner in which the Government plans to address the rejection of 

Punjab's rice despite it being procured by Food Corporation of India (FCI) and 

State agencies; 

(c)  the details of the steps being taken by the Government to investigate and 

rectify the issues related to paddy procurement, milling standards and quality 

assurance in Punjab; 

(d)  whether it is part of a sabotage to reject the quality of Punjab’s rice and if 

so, the details thereof; 

 

(e)  the manner in which the Government plans to support farmers and millers 

in Punjab who are affected by these quality issues and subsequent rejections of 

their produce; 

(f)  whether there is a long-term strategy in place to improve the overall 

agricultural practices in Punjab particularly regarding rice production to prevent 

future occurrences of substandard quality affecting State procurement; and 

(g)  if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  No incidents have been reported regarding rice being smuggled into Punjab 

from other states. 

(b):  No issue regarding undue rejection of rice on ground of quality has been 

reported.   

(c) to (g):  In Punjab, paddy is mainly procured by State Government Agencies 

and Custom Milled Rice (CMR) is delivered to Food Corporation of India (FCI).  

The paddy is procured at Minimum Support Price (MSP) as per uniform 

specifications laid down by Government of India to ensure the remunerative price 

to farmers for their produce. However, in case of any natural calamities, 

relaxations in the uniform specifications of affected food grains are also provided 

for smooth procurement so as to prevent distress sale/rejection of food grains. 

There is robust system of procurement and acceptance of milled rice by 

FCI  with multi layered quality check system. In case lots are found Beyond 

Rejection Limit or not meeting the prescribed uniform specifications, the same 

shall be replaced by Fair Average Quality (FAQ) stock by the concerned Millers. 

Further, during KMS 2024-25, around 172 LMT of paddy has been procured 

from farmers in Punjab. Out of this, 169 LMT has already been lifted from the 

Mandis of Punjab and stored at the mill points for further milling of the stocks of 
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paddy. FCI has already started acceptance of Rice from the millers as per Govt. 

of India (GOI) specifications and 94,000 MT has already been accepted by FCI. 

All out efforts are made at every level to ensure the quality of stocks.  The 

government is committed to procure all quantity of paddy offered for sale in 

Punjab as per the quality specification laid down by the Government and to ensure 

that the benefit of MSP regime is smoothly realized by all the farmers.  

 

ACCESSIBILITY OF CPGRAMS 

1539. SHRI AMRINDER SINGH RAJA WARRING: 

Will the PRIME MINISTER be pleased to state:  

(a) whether the Government has assessed the accessibility of the Centralised Public 

Grievance Redress and Monitoring System (CPGRAMS) portal, particularly for those 

in rural and remote areas; 

(b) if so, the details thereof and if not, the reasons therefor; 

(c) whether any initiatives have been taken to make CPGRAMS more inclusive for 

citizens lacking internet access or digital literacy, if so, the details thereof; and 

(d) the steps taken/being taken by the Government to enhance awareness and 

usability of CPGRAMS among marginalized communities for effective grievance 

redressal? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 

TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 

SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 
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MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 

OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 

SPACE (DR. JITENDRA SINGH): 

(a) to (d):  Yes sir, Government has taken a number of measures for enhanced 

accessibility of citizens from remote and rural areas, which has resulted in over 

28 lakh citizens being registered on CPGRAMS portal from 795 districts across 

the country with an average monthly citizen registration of 70,000. Government 

has collaborated with Common Service Centres (CSC) to leverage the network of 

Village Level Entrepreneurs (VLEs) of CSCs across 5.6 lakh villages.  4.68 lakh 

grievances have been filed through Common Service Centres  in 2023 and 2024.  

Government has adopted the CPGRAMS 10 step reform to enhance awareness 

and usability of CPGRAMS. These reforms include regional language facility on 

the CPGRAMS portal, citizen engagement through feedback call centre, 

simplification in citizen registration, collaboration with CSCs and launch of 

CPGRAMS mobile application. The Government has also conducted several 

awareness programmes   for   VLEs   with focus on rural/farmer centric    schemes 

like Pradhan Mantri Awas Yojana(PMAY) and Pradhan Mantri Kisan Samman 

Nidhi ( PM-KISAN) . 20th of every month is being observed as CSC-CPGRAMS 

Day to enhance awareness and increase outreach of CPGRAMS amongst the 

rural population. 
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ओिडशा म¤ बुढ़ापंक परजंग-सुिकंदा रोड पर याýी ůेन 

1540. ®ी Łþ नारायण पाणी:  

     ³या रेल मýंी यह बताने कì कृपा कर¤गे िक: 

 (क)    ³ या सरकार का ओिडशा म¤ पूवª तट रेलव ेके अंतगªत खुदाª रोड िडवीजन के  बुढ़ापंक-परजंग-

सिुकंदा रोड खंड पर याýी रलेगाड़ी चलाने का ÿÖताव है;  

(ख)   यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग)   यिद नहé, तो इसके ³या कारण है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग) :वतªमान म¤, बढ़ुापंक-परजंग-सिुकÆदा खंड एक माल ढुलाई खंड है। इसका िनमाªण माल 

ढुलाई गिलयारे के मानदडंŌ के अनसुार िकया गया था। 

 

INCREASE IN TARIFF BY PRIVATE OPERATORS 

1541.  ADV DEAN KURIAKOSE: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government has taken note of the increase in tariffs being 

levied by private network operators in the country; 

(b)  if so, whether the Government has any plans to investigate into any 

collusion among the network operators for increasing the tariffs across all 

sections; 
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(c)  if so, whether the Government has an plans of initiating any enquiry by the 

Competition Commission of India; and 

(d)  if so, whether it is true that such increases in tariffs especially data charges 

go against the very motto of a digitally inclusive nation and affect the common 

man, if so, the details of the steps being taken by the Government in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI ): 

(a): Yes, the tariff has been hiked by the Reliance Jio Infocomm Limited, Bharti 

Airtel Limited and Vodafone India Limited. 

(b) to (d): Telecom Regulatory Authority of India (TRAI) is independent 

authority for regulation of tariff for Telecommunication service in India. As per the 

existing regulatory tariff framework, tariff for telecommunication service is under 

forbearance except for some specific services. Subject to compliance to extant 

regulatory provisions, service providers are free to design and offer tariff based 

on their understanding of the market situation and in their best commercial 

interest. 

 

OPEN NETWORK FOR DIGITAL COMMERCE 

1542.  DR. C M RAMESH: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  the aims and objectives of Open Network for Digital Commerce (ONDC); 
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(b)  whether it is true that some Fair Price Shops (FPSs) have been onboarded 

onto the ONDC network as a pilot project; 

(c)  if so, the details of FPSs identified for this pilot project from the State of 

Andhra Pradesh including the outcome of the pilot project; and 

(d)  the steps taken/proposed to be taken by the Government to expand ONDC 

to other FPSs in the country? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  Open Network for Digital Commerce (ONDC) is aimed at democratizing 

digital commerce to enable every seller, MSME, merchant, farmer and consumer 

to access, participate and benefit from market access through digital commerce.  

ONDC is not a platform or app. Instead it is an open protocol that enables 

buyers, using any app to discover and purchase products or services from any 

other app. 

Some of the major objectives of the ONDC are as follows: 

(i)  Promote interoperability to create an open, inclusive and competitive 

marketplace, 

(ii)  Be an enabler with minimal public digital infrastructure, 
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(iii)  Be scale efficient and build for population-scale adoption, 

(iv)  Make digital commerce, small-business friendly, 

(v)  Pave the way to unlock innovation for reimagining digital commerce. 

(b) and (c): The Department of Food and Public Distribution, Government of India 

has launched a pilot project to onboard Fair Price Shops (FPSs) with the Open 

Network for Digital Commerce (ONDC). As part of this initiative, 11 FPSs (5 FPSs 

in Una and 6 FPSs in Hamirpur districts) in Himachal Pradesh were piloted on 

ONDC by the Department of Food and Public Distribution. 

(d): Presently, only the pilot scheme has been launched to assess the viability of 

onboarding ONDC in FPSs. 

 

मÅय ÿदेश और महाराÕů म¤ गित शिĉ-राÕůीय माÖटर Èलान 
 

1543. ®ीमती भारती पारधी:  
       ®ी ®ीरगं आÈपा चंदू बारणे:  
 

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  
 

(क)  देश म¤ मÐटी-मॉडल कनेि³टिवटी के िलए पीएम गित शिĉ-राÕůीय माÖटर Èलान के अंतगªत 
िøयाÆवयन हेत ुिचिहÆत/शłु कì गई रेललाइन पåरयोजनाओ ंका राºय-वार िवशेष łप से 
मÅय ÿदेश और महाराÕů का Êयौरा ³या है; 

(ख)  कृिष उÂपाद, उवªरक, कोयला, लौह अयÖक, इÖपात, सीम¤ट, चूना पÂथर आिद वÖतुओ ंके 
पåरवहन के िलए िचिहÆत मागŎ का Êयौरा ³या है; और  

(ग)  देश के तीĄ िवकास हेतु कनेि³टिवटी उपलÊध कराने के िलए सरकार Ĭारा ³या कदम उठाए 
गए ह§?  
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रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) स े(ग): रेल पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रेल-वार िकया जाता है न िक 

राºय-वार िकया जाता ह,ै चूिँक रले पåरयोजनाए ंिविभÆन राºयŌ कì सीमाओ ंके आर-पार फैली हो 

सकती ह§। रले पåरयोजनाओ ंको लाभÿदता, यातायात अनमुानŌ, अंितम छोर संपकª ता, िमिसंग िलंक 

और वैकिÐपक मागŎ, संकुिलत/संतĮृ लाइनŌ का संवधªन, राºय सरकारŌ, केÆþीय मýंालयŌ, संसद 

सदÖयŌ, अÆय जनÿितिनिधयŌ Ĭारा कì गई मांगŌ, रेलवे कì अपनी पåरचालिनक आवÔयकताओ,ं 

सामािजक-आिथªक महÂवŌ आिद के आधार पर Öवीकृत िकया जाता है जो चालू पåरयोजनाओ ंके   

Ňोफारवडª और िनिधयŌ कì समú उपलÊधता पर िनभªर करता ह§। 

माननीय ÿधानमंýी Ĭारा अ³टूबर, 2021 म¤ पीएम गित शिĉ नेशनल माÖटर Èलान (एनएमपी) के 

शुभारभं से अवसंरचनाÂमक पåरवहन पåरयोजनाओ ं कì योजना और िनÕपादन म¤ पåरवतªनकारी 

ŀिĶकोण आया है। मÅय ÿदेश और महाराÕů सिहत पूरे देश म¤ फैले नेशनल माÖटर Èलान ने संबंिधत 

मýंालयŌ/राºय सरकारŌ/िवभागŌ के बीच सहयोग के माÅयम से रेलवे, जहाजरानी, सड़क मागª, 

दूरसंचार, पाइपलाइन आिद जैसे अवसंरचनाÂमक ±ेýŌ के बीच सहिøयता Öथािपत कì है, िजससे 

तेज गित से योजना बनाने के साथ ही पåरयोजना को पूरा करने के िलए आवÔयक मंजूरी म¤ तेजी आई 

है। 

भारतीय रले ने अपनी पåरयोजना िनयोजन ÿिøया म¤ गित शिĉ के िसĦांतŌ को आÂमसात िकया है 

और अब सभी नई लाइन, आमान पåरवतªन और दोहरीकरण पåरयोजनाओ ंका सव¥±ण पीएम गित 

शिĉ नेशनल माÖटर Èलान (एनएमपी) के तहत िविभÆन आिथªक ±ेýŌ के िलए मÐटीमॉडल 

कनेि³टिवटी अवसंरचना के िवकास के िलए िकया जाता ह,ै िजसका उĥेÔय एकìकृत िनयोजन, संभार 

तंý कì द±ता म¤ विृĦ और लोगŌ, माल/वÖतुओ ंजसेै कृिष उÂपादŌ, उवªरकŌ, कोयला, लौह अयÖक, 

इÖपात, सीम¤ट, चूना पÂथर आिद कì िनबाªध आवाजाही के िलए अंतराल को दूर करना और रणनीितक 
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महÂव के ÖथानŌ, सीमावतê ±ेýŌ, औīोिगक समूहŌ, प°नŌ, खदानŌ, िबजली संयýंŌ, गांवŌ आिद स े

सÌपकª  सिहत सेवाए ंÿदान करना है। 

महाराÕů, मÅय ÿदेश सिहत भारतीय रलेवे म¤ लगभग 566 रेल पåरयोजनाओ ंको गित शिĉ जीआईएस 

Èलेटफॉमª पर मैप िकया गया है और इस Èलेटफॉमª पर और अिधक पåरयोजनाओ ंको मैप/योजनाबĦ 

िकया जा रहा है। पीएम गित शिĉ सÖंथागत तंý का उपयोग जमीनी सव¥±ण, भूिम åरकॉडª, मागª के 

संरेखण के िलए बड़े पैमाने पर िकया जा रहा है और इससे िवÖतृत पåरयोजना åरपोटª तैयार करने कì 

गणुव°ा म¤ विृĦ हòई और पåरयोजना लागत म¤ कमी आई है। 

रेलवे पåरयोजनाओ ंके शीŅ अनमुोदन और कायाªÆवयन के िलए सरकार Ĭारा उठाए गए िविभÆन कदमŌ 

म¤ शािमल ह§ (i) गित शिĉ इकाइयŌ कì Öथापना (ii) पåरयोजनाओ ं को ÿाथिमकता देना (iii) 

ÿाथिमकता वाली पåरयोजनाओ ंपर िनिधयŌ के आवंटन म¤ पयाªĮ विृĦ (iv) ±ेý Öतर पर शिĉयŌ का 

ÿÂयायोजन (v) िविभÆन ÖतरŌ पर पåरयोजना कì ÿगित कì बारीकì से िनगरानी, और (vi) भूिम 

अिधúहण, वािनकì और वÆयजीवन संबंधी मंजूरी म¤ तेजी लाने और पåरयोजनाओ ंसे संबंिधत अÆय 

मĥुŌ को हल करने के िलए राºय सरकारŌ और संबंिधत ÿािधकरणŌ के साथ िनयिमत अनवुतê कारªवाई 

करना शािमल ह§। इसके पåरणामÖवłप 2014 से कमीशिनंग कì दर म¤ पयाªĮ विृĦ हòई है। 

Óयापक योजना और िविभÆन िहतधारकŌ के बीच बेहतर समÆवय के पåरणामÖवłप, नई पटåरयां 

िबछाने/कमीशिनंग करने कì गित म¤ भी िनÌनानुसार वृिĦ हòई है:- 

अविध कमीशन कì गई नई पटåरयां कमीशन कì गई नई पटåरयŌ का  वािषªक औसत 

2009-

14 
7,599 िक.मी. 4.2 िक.मी. ÿितिदन 

2014-

24 
31,180 िक.मी. 8.54 िक.मी. ÿितिदन (2 गनुा से अिधक) 

 

गत दो वषŎ अथाªत 2022-23 और 2023-24 के दौरान भारतीय रले पर याýी और मालभाड़Ō 

यातायात के िलए 10,552 िक.मी. नए रले पथ चालू िकए गए ह§। 
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STARTUPS IN SPACE SECTOR 

1544.  SHRI BHARTRUHARI MAHTAB: 

 SHRI BIPLAB KUMAR DEB:

  

Will the PRIME MINISTER be pleased to state: 

(a) the total number of countries identified by Indian National Space Promotion 

and Authorisation Centre (IN-SPACE ) where private sector can operate; 

and 

(b) whether there has been a rise in the number of startups in space sector 

during the last five years and if so, the details thereof? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND 
TECHNOLOGY; MINISTER OF STATE OF THE MINISTRY OF EARTH 
SCIENCES; MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE; 
MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE DEPARTMENT 
OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT OF 
SPACE (DR. JITENDRA SINGH): 

(a) IN-SPACe has established relationships with more than 25 countries 

from across the world, including both Space faring and Space 

aspiring nations, where Indian companies can pitch their products/ 

solutions. IN-SPACe has also conducted “IN-SPACe Space Days” 

with 6 countries so far, in order to enable focused match making for 

Indian Private Space Sector companies in these countries. 



04.12.2024                                                                                                                                   677 
 

(b) The number of Space Start-ups have gone up, from just 1 in 2014 to 

around 266 as on date. 

 

RESTORATION OF KAMBAN EXPRESS TRAIN 

 1545. SHRI MURASOLI S: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the criteria for the restoration of trains and the details thereof;  

(b) whether the Government has any plans for the restoration of Kamban Express 

(16175/16176) on its original route and the details thereof; and  

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c) : To facilitate infrastructure works such as station development, capacity 

enhancement, passenger amenities development etc., some times trains are 

diverted / cancelled / short terminated - originated. With a view to facilitate the 

ongoing infrastructural and developmental work of Chennai Egmore station, 

16175/16176 Chennai Egmore-Karaikal Express is temporarily being operated 

between Tambaram and Karaikal. 

 

 



04.12.2024                                                                                                                                   678 
 

उÂ तर ÿदेश म¤ नए डाकघर  

1546. डॉ राजकुमार सांगवान :  

³ या सचंार मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³ या सरकार से उÂ तर ÿदेश के िविभÆ न ±ेýŌ, िवशेषकर पिĲमी उÂ तर ÿदेश म¤ डाकघर, उप-

डाकघर खोलने कì मांग कì गई है;   

(ख) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 

(ग) उÂ तर ÿदेश म¤ कायªरत डाकघरŌ, उप-डाकघरŌ, úाम डाकघरŌ कì वतªमान सं́  या िकतनी है; 

(घ) डाक िवभाग को सŀुढ़ एवं नया Ö वłप ÿदान करने के िलए सरकार Ĭारा ³ या उपाय िकए जा 

रहे ह§;  

(ङ) उÂ तर ÿदेश के डाकघरŌ म¤ िवīमान åरिĉयŌ का ®ेणी-वार Ê यौरा ³ या है; और  

(च) उपयुª³ त åरिĉयां कब तक भरी जाएगंी?  

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी): 

(क) और (ख) :  देश म¤ नए डाकघर खोले जाना एक िनरतंर और सतत ÿिøया है। नए डाकघर, 

िनधाªåरत मानदडंŌ के आधार पर ऐसे ±ेýŌ म¤ खोले जाते ह§, जहां उÆह¤ खोले जाना आवÔयक और 

औिचÂयसÌमत हो। पिĲमी उ°र ÿदेश म¤ 6830 डाकघर (ÿधान डाकघर,  उप-डाकघर और शाखा 

डाकघर) ÿचालनरत ह§, िजनम¤ डाक, िव°ीय और बीमा सेवाओ ँतक पहòंच बढ़ाने के िलए िव° वषª 

2023-24 के दौरान खोले गए 28 नए डाकघर भी शािमल ह§।  

(ग)  उ°र ÿदेश म¤ 17,953 डाकघर ÿचालनरत ह§, िजनम¤ 72 ÿधान डाकघर, 2463 उप डाकघर 

और 15418 शाखा डाकघर शािमल ह§।  

(घ)  देशभर के सभी िवभागीय डाकघरŌ को सूचना ÿौīोिगकì (आईटी) आधुिनकìकरण पåरयोजना 

के तहत कÌ È यूटरीकृत कर नेटवकª  से जोड़ा गया है। देश के úामीण ±ेýŌ म¤ कायª कर रहे शाखा डाकघरŌ 
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को डाक, िवÂ तीय और बीमा संबंधी लेन-देन कायª ऑनलाइन łप से करने म¤ स±म बनाने हेत ुमोबाइल 

उपकरण उपलÊ ध कराए गए ह§। इसके अितåरĉ, डाकघरŌ के माÅयम से आईपीपीबी, सीएससी, 

पासपोटª सेवा, आधार सेवा व डाक िनयाªत क¤ þ कì सिुवधा के साथ-साथ पासªल िडिलवरी एवं Öपीड 

पोÖट, पंजीकृत पýŌ/पासªलŌ कì िडिलवरी संबंधी सूचना का रीय़ल टाइम अपडेशन, ईएमओ और कैश-

ऑन िडिलवरी जैसी अÆय सेवाए ंभी ÿदान कì जा रही ह§। डाक सेवाओ ंके बारे म¤ जानकारी ÿदान 

करने और úाहकŌ के ÿÔ नŌ के समाधान कì सिुवधा हेतु नागåरकŌ के िलए एकल िवंडो इंटरफेस के łप 

म¤ इंिडया पोÖट कॉल स¤टर कì Öथापना कì गई है।  

(ङ)  उ°र ÿदेश के डाकघरŌ म¤ मौजूदा åरिĉयŌ का ®ेणीवार Êयौरा िववरण  के łप म¤ संलµन है। 

(च)  åर³ त पदŌ पर भतê एक सतत ÿिøया है और इस कायª को िवभागीय पदोÆ नित सिमित 

(डीपीसी), सीिमत िवभागीय ÿितयोगी परी±ा (एलडीसीई) एवं कमªचारी चयन आयोग के माÅयम स े

सीधी भतê के साथ-साथ जीडीएस ऑनलाइन िनयोजन पोटªल और संगत भतê िनयमŌ म¤ िकए गए 

ÿावधानŌ के अनसुार डाक सकª लŌ Ĭारा भी िनयिमत łप से िकया जा रहा है। 

िववरण 

®ेणी Öवीकृत पद कायªरत कािमªकŌ कì 

सं́ या 

åरĉ पद 

एचएसजी-I डाकघर 229 55 174 

एचएसजी-II डाकघर 848 524 324 

एलएसजी डाकघर 2924 2307 617 

पीए/एसए 7435 7383 52 
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बीपीएम 15419 12082 3337 

एबीपीएम 17613 12702 4911 

डाक सेवक 4900 3722 1178 

कुल 49368 38775 10593 

 

एक राÕ ů एक राशन काडª  

1547. ®ी रामबीर िसहं िबधूड़ी: 

³या उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंी यह बताने कì कृपा कर¤गे िक:  

(क) 'एक राÕů एक राशन काडª ' योजना के अंतगªत देश के ÿÂयेक राºय को िकतना राशन आवंिटत 

िकया गया है; 

(ख) ³ या िदÐ ली सरकार उĉ योजना के अंतगªत िनयिमत łप से राशन का िनधाªåरत कोटा ÿाĮ 

करती है; और   

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³ या है? 

 उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी (®ीमती िनमबुने 

जयंतीभाई बांभिणया):  

(क): खाī और सावªजिनक िवतरण िवभाग (डीएफपीडी) ने पूरे देश म¤ वन नेशन वन राशन काडª  

(ओएनओआरसी) के तहत राशन काडŎ कì पोट¥िबिलटी लागू कì है। ओएनओआरसी कì शŁुआत से 

अब तक 156 करोड़ स ेअिधक पोट¥िबिलटी के लेनदेन दजª िकए गए ह§। खाī और सावªजिनक िवतरण 

िवभाग अÆय राºयŌ/संघ राº य ±ेýŌ के लाभािथªयŌ को खाīाÆन िवतåरत करने के िलए ओएनओआरसी 

के तहत राºय/संघ राºय ±ेý को ÿÂयेक ितमाही म¤ अितåरĉ खाīाÆन आबंिटत करता है। वषª 2023-
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2024 और वषª 2024-2025 के दौरान ओएनओआरसी के तहत खाīाÆनŌ के अितåरĉ आबंटन कì 

सूचना राºय/संघ राºय ±ýेवार, िववरण  म¤ संलµन है। 

(ख) और (ग): िदÐली सरकार, ओएनओआरसी के तहत आबंिटत िनधाªåरत कोटा िनयिमत łप स े

आहरण करती है। िदÐली के संबंध म¤ िव° वषª 2023-24 और िव° वषª 2024-25 (25.11.2024 

तक) के िलए खाīाÆन का आबंटन और उठान नीचे िदया गया है। 

अविध डीएफपीडी Ĭारा िदÐली 

को आबंटन  

(टन म¤) 

िदÐली Ĭारा उठाया गया 

खाīाÆन  

(टन म¤) 

अÿैल 2023 से जून 2023 13828.543 13812.310 

जलुाई 2023 से िसतंबर 2023 19840.764 19839.970 

अ³टूबर 2023 से िदसंबर 2023 21327.970 21324.360 

जनवरी 2024 से माचª 2024 25535.210 25530.610 

कुल िव°ीय वषª 2023-24 80532.487 80507.250 

अÿैल 2024 से जून 2024 27087.980 27059.850 

जलुाई 2024 से िसतंबर 2024 

28712.229 

28304.589  

(25.11.2024 तक) 

कुल िव°ीय वषª 2024-25  

55800.209 

55364.439  

(25.11.2024 तक) 

 

िववरण  

(आकंड़े टन म¤) 

'एक राÕů एक राशन काडª' के अंतगªत खाīाÆन का आबंटन  
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राºय/सघं 

राºय  

±ेý का नाम 

िव°ीय वषª 2023-24 हतेु 

िव°ीय वषª 2024-25 हतेु  

(25.11.2024 तक) 

चावल  गेहó ं कुल  चावल  गेहó ं कुल  

अंडमान और 

िनकोबार Ĭीप 

समूह 2.870 0.398 3.268 1.495 0.384 1.879

अŁणाचल 

ÿदेश 0.000 0.000 0.000 0.025 0.000 0.025

चंडीगढ़ 0.000 0.830 0.830 0.000 0.000 0.000

दादर एवं नगर 

हवेली और 

दमन एवं दीव 1346.695 139.607 1486.302 997.523 101.226 1098.749

िदÐली 32212.99

5

48319.49

2 80532.487

22196.82

0

33603.39

0 

55800.21

0

गोवा 225.412 0.000 225.412 213.994 0.000 213.994

गुजरात 1385.076 1133.244 2518.320 914.662 816.107 1730.769

हåरयाणा 

0.000

13168.97

4 13168.974 0.000 7244.440 7244.440

िहमाचल ÿदेश 928.046 1320.744 2248.790 1043.222 484.502 1527.724

जÌमू और  

कÔमीर 486.178 198.586 684.764 153.573 513.237 666.810

केरल  181.659 40.658 222.317 204.186 43.253 247.439
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लĥाख 2.106 2.611 4.717 0.691 2.795 3.486

महाराÕů 5314.431 2989.367 8303.798 2568.840 4138.740 6707.580

मेघालय 3.471 0.000 3.471 1.490 0.000 1.490

िमजोरम 2.853 0.000 2.853 0.000 0.000 0.000

पुदुचेरी 2.580 0.000 2.580 0.000 0.000 0.000

पंजाब 0.000 106.950 106.950 0.000 210.655 210.655

राजÖथान 0.000 2097.786 2097.786 0.000 497.781 497.781

िसि³कम 18.291 0.000 18.291 13.561 0.000 13.561

तिमलनाडु 13.263 0.553 13.816 0.000 0.000 0.000

तेलंगाना 709.639 0.000 709.639 657.481 0.000 657.481

िýपुरा 94.610 0.000 94.610 15.921 0.000 15.921

उ°राखंड 609.125 373.334 982.459 782.692 122.972 905.664

पिĲम बंगाल 92.990 0.000 92.990 242.106 0.000 242.106

कुल  

43632.29

0

69893.13

4 

113525.42

4

30008.28

2

47779.48

2 

77787.76

4

 

 

BROADCASTING BILL, 2024 

1548. SHRI SUDAMA PRASAD: 

Will the Minister of INFORMATION AND BROADCASTING be pleased to state: 

(a) the details of organizations and people with whom private consultations were 

held for the draft of the Broadcasting Bill, 2024;  
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(b) the reasons for which the Government held private consultation for drafting 

Broadcasting Bill, 2024 before it was made available for wider public consultation; 

and 

(c) whether the Government intends to larger public consultations considering the 

sensitivity and impact the bill is going to have on common people? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): The draft Broadcasting Services (Regulation) Bill, 2023 was placed in 

public domain on 10.11.2023 seeking views/comments/suggestions from the 

general public and stakeholders till 09.12.2023 which was later extended upto 

15.01.2024.  

Based on the wide range of views expressed during consultations with 

stakeholders, including from various Associations of the Media and Entertainment 

sector, additional time was provided for comments till 15.10.2024. 

 

LEVEL CROSSINGS IN UTTARAKHAND 

                1549. SHRIMATI MALA RAJYA LAXMI SHAH: 

Will the Minister of RAILWAYS be pleased to state: 

         (a) the number of unmanned level crossings in the country; 

         (b) the steps taken by the Government to eliminate level crossings in the country 

especially in Uttarakhand; 
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         (c) the criteria for sanction of such works, fund allocated and measures    taken to      

expedite the progress of work; and 

        (d) measures taken to mitigate the problem of water logging in subways? 

    THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND BROADCASTING; 

AND MINISTER OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI 

ASHWINI VAISHNAW): 

(a) to (d): All Unmanned level crossings (UMLCs) on running lines of Broad Gauge (BG) 

network of Indian Railway including in the State of Uttrakhand have been eliminated by 

31.01.2019.   

There are 17083 Nos. manned level crossing (MLCs) on Broad Gauge (BG) over 

Indian Railway which includes 149 Nos.      in the State of Uttrakhand.   

Sanctioning of works of Road over Bridge (ROB)/Road under Bridge (RUB) in lieu 

of Level crossings (LCs) is a continuous and dynamic process of Indian Railway. Such 

works are prioritised and taken up on the basis of its impact on safety in train operations, 

mobility of trains and impact for road users and feasibility etc.   

Nos. of ROBs/RUBs constructed on Indian Railways during the period 2004-14 to 

2014-24 is as under: 

Period ROBs/RUBs constructed in 

Nos. 
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2004-14 4148 

2014-24 11945 

 

As on 01.04.2024, 4200 Nos. ROBs/RUBs are sanctioned at cost of  ₹ 92692 Cr 

on Indian Railways which are at various stage of planning and execution. During current 

financial year 24-25 (upto Oct 24), 451  Nos. of ROBs/RUBs have been constructed on 

Indian Railways. 

During 2014-24, 70 Nos. of ROBs/RUBs were constructed in the state of 

Uttarakhand As on 01.04.24, there are 11 Nos. sanctioned works of Road Over 

Bridge(ROB)/Road Under Bridge (RUB) at cost of     ₹ 167 Cr in the state of Uttarakhand. 

During current financial year 24-25 (up to Oct’ 24), 30 Nos. of ROBs/RUBs have been 

constructed in the State of Uttarakhand. 

 Railways have taken following measures to expedite the progress of ROB/RUB 

works: 

(i)  Joint survey with concerned State Govt./Road Owning Authority is done before 

finalizing the General Arrangement Drawing  (GAD) to ensure smooth execution.   

(ii) Periodic meetings of Railway and State Government officials are done to 

resolve various issues related to ROB/RUB works. 

(iii) Standardization of superstructure drawings for various combinations of span, 

skewness and width of road on Railway portion has been done to avoid delays 
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during the design approval. This has been issued in the form of compendium, 

which can be directly adopted for Road Over Bridge across Railway lines for 

expeditious planning.  

 (iv) ROB/RUB works are planned to be executed on a single entity basis by 

Railway wherever possible. In case any Road Owning authority/State Govt. 

wants, then Railway may permit them to execute the work on a single entity basis.   

Further, Railways have also taken several remedial measures to mitigate the 

problem of water logging in subways. Adequate drainage arrangement has been made as 

integral part of planning of new Road Under Bridge (RUB)/Subways. In existing 

RUBs/subways remedial measures like water flow diversion to nearby bridge and 

nallahs/drains, provision of cover shed on approach roads, provision of hump at entry to 

Road Under Bridge (RUB), provision of cross drains, sealing of joints etc. have been made 

as per feasibility, suitability and site requirements. In addition, pumping arrangement has 

also been made for identified RUBs, to drain out water expeditiously in case of emergency 

and provision to stop road traffic in exceptional/unusual rainfall situation for safety of road 

users. 

SUBSIDY TO FARMERS UNDER PM-KUSUM 

1550. DR. SHIVAJI BANDAPPA KALGE: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government is aware that most of the farmers are unable to 

avail the benefits of Pradhan Mantri Kisan Urja Suraksha evam Utthaan 

Mahabhiyan (PM-KUSUM) because the Government provides a subsidy of only 
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sixty per cent and the remaining forty per cent is to be borne by the farmers 

themselves which the farmers are unable to afford despite the great benefits of 

the solar operated water pumps; 

(b)  if so, the details thereof; 

(c) whether the Government proposes to enhance the subsidy to ninety per cent 

to save the cost of fossil fuel in the operation of water pumps for irrigation and if 

so, the details thereof; and  

(d) whether the existing procedure for making applications need to be made 

much simpler and also their is a need to enhance the budget for the PM-KUSUM 

and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) and (b) The solar pumps under the Component B of PM KUSUM scheme 

can be availed via two modes: 

i) With Central Financial Assistance of 30%; State share up to 30% and rest up to 

40% to be borne by the farmer 

ii) With only Central Financial Assistance of 30% and rest up to 70% to be borne 

by the farmer 

Currently, all the components of the PM KUSUM scheme are covered under 

Agricultural Infrastructure Fund, which provides interest subvention on financing.  

(c) No 
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(d) The Ministry has simplified the process and issued comprehensive revised 

guidelines on 17.01.2024. 

 

छाýŌ के डाटा का लीक होना 

1551. ®ी अŁण गोिवल:  

³या सूचना और ÿसारण मýंी यह बतान ेकì कृपा कर¤गे िक:  

(क) सरकार Ĭारा यह सिुनिĲत करन ेके िलए ³या ÿावधान िकए गए ह§ िक िकसी िवĵिवīालय 

अथवा सÖंथान के िलए ऑनलाइन आवेदन जमा करन ेपर छाýŌ का डाटा लीक न हो ³यŌिक 

आवेदन करते ही ऐसे मामलŌ म¤ अवांिछत कॉल और बड़ी सं́ या म¤ एसएमएस आने शłु हो 

जाते ह§;  

(ख)  आंकड़े लीक करन ेम¤ संिलĮ पाए गए ÓयिĉयŌ को कौन सा दÁड िदए जाने का िवचार ह;ै  

(ग)  आवेदन ÿÖतुत िकए जाने के तुरंत बाद अवांिछत कॉल और थोक एसएमएस ÿाĮ होने के 

³या कारण ह§; और  

(घ) øेिडट काडª और ऋण सिुवधाओ ंके नाम पर úाहकŌ को लगातार कì जा रही अनावÔयक 

कॉलŌ और एसएमएस को रोकने के िलए ³या उपाय िकए गए ह§ और उĉ कॉलŌ और 

एसएमएस के ³या कारण ह§?  

 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी 

अिÔ वनी  वैÕणव): 

(क) से (घ): दूरसंचार िवभाग ने अवांिछत Öपैम मैसेज को ÿितबंिधत करने के िलए अनेक आदेश और 

िनद¥श जारी िकए ह§। ये पहल¤ अवांिछत वािणिºयक संचार (यूसीसी) को िनयंिýत करने और दरूसंचार 
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िविनयमŌ का बेहतर अनुपालन सुिनिĲत करने पर क¤ िþत ह§। इस संबंध म¤ दूरसंचार िवभाग Ĭारा िदए 

गए कुछ महÂवपूणª आदशे और कì गई कारªवाई िनिÌनिलिखत हैः  

1. भारतीय दूरसंचार िविनयामक ÿािधकरण (ůाई) Ĭारा अवांिछत वािणिºयक संचार 

(यूसीसी) पर अंकुश लगाने के िलए जारी िकए दरूसंचार वािणिºयक संचार úाहक 

वरीयता िविनयम, 2018 (टीसीसीसीपीआर 2018), दूरसंचार सÊसøाइबरŌ को 

वािणिºयक संचार ÿाĮ करने के िलए वरीयता रिजÖटर म¤ ÿाथिमकता दजª करने म¤ 

स±म बनाते है, िजसे ‘डू नॉट कॉल रिजÖůी’ के łप म¤ जाना जाता है।  

2. टेलीमाक¥ टसª (टीएस) को वािणिºयक कॉल करने के िलए एक अलग ®खंृला 

(140xxx) आवंिटत कì जाती है, जो सÊसøाइबरŌ को आने वाली वािणिºयक कॉल 

के बारे म¤ जानने और ऐस ेकॉल का उ°र देने या न दनेे का िनणªय लेने हेत ुस±म 

बनाती है। 

3. ए³सेस सेवा ÿदाताओ ंको यूटीएम के िखलाफ कारªवाई करना अपेि±त है, िजसम¤ 

चेतावनी दनेा, उपयोग सीमा के अंतगªत रखना या बार-बार उÐलंघन के मामले म¤ 

कने³शन काटना शािमल है।  

 

कटनी से चोपन रेल लाइन का दोहरीकरण कायª 

1552. डॉ. राजेश िम®ा: 

³या रेल मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) सरकार Ĭारा नई रेल लाइन पåरयोजनाओ ंके माÅयम स ेआकां±ी िजलŌ म¤ कनेि³टिवटी म¤ 

सधुार सिुनिĲत करने के िलए ³या िविशĶ कदम उठाए गए ह§; और 
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(ख) कटनी स ेचोपन रेल लाइन के दोहरीकरण कायª म¤ हòई ÿगित का Êयौरा ³या ह ैऔर इसके कब 

तक पूरा होने कì संभावना ह?ै 

         रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी 

अिÔ वनी वैÕणव): 

(क) और (ख): रेल पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन राºय-वार नहé बिÐक ±ेýीय रेल-

वार िकया जाता है ³यŌिक भारतीय रले कì पåरयोजनाए ंराºय सीमाओ ंके आर-पार फैली हो सकती 

ह§। रेल पåरयोजनाओ ंको अकां±ी िजलŌ से संपकª ता सिहत लाभÿदता, यातायात अनुमान, अंितम 

छोर संपकª ता, िमिसंग िलंक और वैकिÐपक मागŎ, संकुिलत/संतृĮ लाइनŌ के संवधªन, राºय सरकारŌ, 

केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन ÿितिनिधयŌ Ĭारा उठाई गई मांगŌ, रेल कì अपनी 

पåरचालिनक आवÔयकता, सामािजक-आिथªक िवचारŌ आिद के आधार पर शłु िकया जाता है, जो 

चालू पåरयोजनाओ ंके Ňोफॉरवडª और िनिधयŌ कì समú उपलÊधता पर िनभªर करता है। 

01.04.2024 कì िÖथित के अनसुार, भारतीय रले म¤ 7.44 लाख करोड़ Łपए कì लागत वाली 

44,488 िकलोमीटर कì कुल लंबाई कì कुल 488 रेल अवसरंचना पåरयोजनाए ँ(187 नई लाइन¤, 40 

आमान पåरवतªन और 261 दोहरीकरण), योजना/अनमुोदन/िनमाªण चरण म¤ ह§, िजनम¤ से 12,045 

िकलोमीटर लंबाई कमीशन कì गई है और माचª 2024 तक 2.92 लाख करोड़ Łपए का Óयय िकया 

गया है। इनका सार िनÌनानसुार है:- 
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कोिट पåरयोजना

ओ ं कì 

सं́ या 

कुल लंबाई 

एनएल/जीसी/डीएल 

(िकमी म¤) 

माचª 2024 तक 

कमीशन कì गई 

लंबाई (िकमी 

म¤) 

माचª 2024 तक 

कुल Óयय 

(करोड़ म¤) 

नई लाइन¤ 187 20199 2855 160022 

आमान पåरवतªन 40 4719 2972 18706 

दोहरीकरण/मÐटीůैिकंग 261 19570 6218 113742 

कुल 488 44,488 12,045 2,92,470 

 

लागत, Óयय और पåरÓयय सिहत सभी रले पåरयोजनाओ ंका ±ेý-वार/वषª-वार Êयौरा भारतीय रले कì 

वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध कराया गया है। 

 

भारतीय रले म¤ नए रलेपथŌ कì कमीशिनंग/िबछाने का Êयौरा नीचे िदया गया है:- 

अविध कमीशन कì गई नई पटåरयां नई पटåरयŌ कì औसत कमीशिनंग 

2009-14 7,599 िक.मी. 4.2 िक.मी. ÿित िदन 

2014-24 31,180 िक.मी. 8.54 िक.मी. ÿित िदन (2 गनुा से अिधक) 

 

कटनी-िसंगरौली (257 िकलोमीटर) के दोहरीकरण को Öवीकृत िकया गया है और कटनी से Êयोहारी 

और जोबा से िसंगरौली तक 218 िकलोमीटर लंबे खंडŌ को कमीशन कर िदया गया है। माचª 2024 
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तक इस पåरयोजना पर लगभग 2,407 करोड़ Łपए खचª िकए गए ह§। Êयोहारी से जोबा खंड के बीच 

39 िकलोमीटर का शेष भाग संजय टाइगर åरजवª ±ýे म¤ आता ह,ै िजसके िलए संजय टाइगर åरजवª 

±ेý को बायपास करते हòए अंतåरत संरखेण पर दोहरी लाइन (लगभग 46 िकलोमीटर) बनाने का िनणªय 

िलया गया है।  

ओबरा डैम-पपराकंुड खंड (6 िकमी) को छोड़कर िसंगरौली-चोपन पहले स ेही दोहरी लाइन खंड है। 

ओबरा डैम-पपराकंुड खंड के दोहरीकरण कायª को Öवीकृत कर िदया गया है। 

PAYMENT FOR SOLAR PUMPS INSTALLMENT 

1553. DR. AMAR SINGH: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) whether the Government concurs with the view that farmers may be allowed 

to pay for solar pumps installments which would make it financially more viable 

for them; 

(b) if so, the steps taken/proposed to be taken by the Government keeping in 

mind that the Pradhan Mantri Kisan Urja Suraksha evam Utthaan Mahabhiyan 

(PM-KUSUM) Scheme needs to be tailored to meet farmers’ specific 

requirements to be financially viable; and 

(c) if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) Yes 
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(b) and (c) Solar pumps under PM KUSUM scheme can be implemented in two 

modes: 

(i) With Central Financial Assistance of 30%; State share up to 30% and rest up 

to 40% to be borne by the farmer 

(ii) With only Central Financial Assistance of 30% and rest up to 70% to be borne 

by the farmer In both cases, the farmer has to pay his share. 

 

FOURTH GLOBAL CORAL BLEACHING EVENT 

1554. SHRI RAJIV PRATAP RUDY: 

Will the Minister of EARTH SCIENCES be pleased to state:  

(a)  whether the Fourth Global Coral Bleaching Event is affecting coral reefs along 

country’s coastline and if so, the specific regions experiencing significant 

bleaching and the causes contributing to this event; 

(b)  whether the Government has undertaken/accepted any proposal to use satellite 

imagery and other advanced technologies to map and monitor regions in the 

country that are at risk of or have already experienced coral reef loss, if so, the 

details thereof; 

(c) the current status of country’s coral reef health monitoring systems, including any 

recent data on coral cover decline in areas such as Andaman and Nicobar 

Islands, Lakshadweep, and the Gulf of Mannar; and 

(d) the steps taken/being taken by the Government to mitigate coral bleaching and 

promote coral reef restoration along country’s coastlines, including community-
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led conservation efforts or Government partnerships with environmental 

organizations? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF STATE IN 

THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE MINISTRY OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER OF STATE IN THE 

DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF STATE IN THE DEPARTMENT 

OF SPACE (DR. JITENDRA SINGH): 

(a) Yes. In India, the Fourth Global Coral Bleaching Event (GCBE4) has 

impacted regions such as the Andaman and Nicobar Islands, Gulf of 

Mannar, Lakshadweep, and the Gulf of Kachchh.  

Sl. 

No. 

Coral Reef 

Areas of India 

faced Fourth 

Global Coral 

Bleaching 

Bleaching impact Cause of Bleaching 

1.  Andaman and 

Nicobar Islands 

Observed small scale 

bleaching in the Andaman 

region only especially 

South Andaman region 

Increase in sea 

surface temperature: 

El Niño effect 
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2.  Gulf of Mannar Small scale bleaching in 

some patchy areas  

Increase in sea 

surface temperature: 

El Niño effect 

3.  Lakshadweep Widespread bleaching Increase in sea 

surface temperature: 

El Niño effect 

(b) The Government of India has launched several programs using advanced 

technologies like satellite imagery to manage and protect coral reef ecosystems: 

 National Centre for Sustainable Coastal Management (NCSCM), under 

Ministry of Environment Forest and Climate Change (MoEFandCC) is 

working on Coral Reef in situ Observation Network (CReON) program 

which focuses on long-term coral reef health monitoring, calcification 

rates and ocean acidification, based on deployment of Data Buoy and 

Automated Weather Stations at various Coral Reef sites along the Indian 

Coast including Andaman and Nicobar and Lakshadweep Islands. 

NCSCM has mapped 1439 sq km of the coral reefs of India, as per the 

Coastal Regulation Zone Notification (CRZ), 2011 and 2019. Recently, 

NCSCM has submitted a proposal to the MoEFandCC to map the coral 

biodiversity of the Lakshadweep Islands, to determine the current extent 

and status (health) of the coral reefs of Lakshadweep under the National 

Coastal Mission.  
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 Space Applications Centre (SAC), ISRO, Ahmedabad has undertaken a 

project on Inventory of Indian Coral Reefs: Mapping, monitoring and their 

Health Assessment at the behest of Department of Biotechnology and 

Department of Space (DBT and DOS). As part of this study, SAC is mapping 

the coral reef regions of India at 1:25,000 scale and has mapped the reefs 

of Malvan, Maharashtra using Resourcesat-2 Linear Imaging Self Scanner 

(LISS) – IV sensor’s data pertaining to 2020 timeframe using digital image 

processing, image classification and Geographic Information System (GIS) 

based post-classification analysis. The new geospatial database is also 

compared with SAC, ISRO’s earlier coral reef database pertaining to 2004-

08 timeframe based on Resourcesat-1 LISS-IV and LISS-III sensors’ data 

for decadal monitoring. 

 Indian National Centre for Ocean Information Services (INCOIS), 

Hyderabad under the Ministry of Earth Sciences (MoES) provides coral 

bleaching alert services based on satellite-derived sea surface temperature 

data for Indian coral ecosystems. These alerts highlight coral regions 

impacted by bleaching due to thermal stress.  

 National Centre for Coastal Research (NCCR), Chennai under MoES is also 

carrying out coral bleaching monitoring studies in Palk Bay, Andaman Island 

and Lakshadweep Island. Regular monitoring of the health of the reef, 

bleaching event and recovery status, mapping the coral reefs using remote 

Sensing and insitu efforts and restoration activities are also being done. 
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(c) The Zoological Survey of India is dedicated to monitor the India's coral reefs 

through various efforts such as LTPMPs, Coral Restoration, Coral 

Transplantation, research on the reproductive biology of scleractinian corals, 

studies on bleaching-resistant corals and zooxanthellae, and more. 

 

Sl. 

No. 

Coral Reef Areas Coral Bleaching Status 

2023-24 

Post 

Bleaching 

Status 

1.  Andaman and Nicobar 

Islands 

15-18% in South 

Andaman Islands only 

Most of the 

reefs 

recovered. 

Studies are 

going on to 

record the 

status 

2.  Gulf of Mannar 27% Most of the 

reefs 

recovered. 

Studies are 

going on to 
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record the 

status 

3.  Lakshadweep 84.6% Some of the 

reefs 

recovered. 

Studies are 

under progress 

to record the 

status 

  

Preliminary results from the project on Inventory of Indian Coral Reefs by SAC, 

Ahemedabad indicates apparent loss of reef area for Malvan reef in Maharashtra 

over a period of thirteen years (2007 to 2020). The same condition is observed 

for four reefs (Koswari, Nalla Tanni Tivu, Pichaimoopan Valasai and Shingle reef) 

over a period of twelve to fourteen years (2004/05 to 2018) out of the eleven 

reefs mapped for Gulf of Mannar. 

(d) The Government of India has taken the following initiatives in order to reduce the 

stress faced by coral reefs of the Indian subcontinent:  

 Zoological Survey of India (ZSI) has been collecting coral reef data 

through in-situ observations, focusing on restoration strategies and 

ecological threats from 2002 onwards. 



04.12.2024                                                                                                                                   700 
 

 Corals and coral reefs are classified as CRZ-IA area under the Coastal 

Regulation Zone Notification 2011 and 2019.  

 Marine Protected Areas (MPAs) have been established and expanded to 

limit human activities, promoting ecosystem (coral reef) recovery. 

 The ZSI has mapped 143.46 square kilometers of coral reefs outside 

Protected Areas in the Andaman Islands and is conducting research on 

coral growth and reproductive strategies. 

 India’s largest coral translocation project in the Gulf of Kachchh has 

successfully moved over 16,000 corals to new locations to aid reef 

restoration. 

 India collaborates with international organizations like NOAA and ICRI to 

enhance coral conservation efforts and align with global standards. 

 The government has implemented legal protections for corals under the 

Wildlife Protection Act, 1972, and the Coastal Regulation Zone (CRZ) 

notifications to regulate human activities impacting coral reefs. 

 Successful restoration of corals in the Gulf of Mannar and Palk Bay was 

carried out by NCCR jointly with the Department of Environment and 

Forest (Wild Life Division-Gulf of Mannar Marine Park Authority). Species 

such as Acropora sp., Porites sp., Favites sp., Favia sp., Goniastrea sp., 

and Montipora sp. corals were used for the restoration programs. 
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FORTIFIED RICE 

1555.  SHRI G KUMAR NAIK: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether any studies have been conducted to assess the nutritional impact 

of fortified rice distribution after implementing Phase I and Phase II of the initiative 

and if so, the key findings thereof; 

(b)  the rationale behind prioritizing rice fortification to address nutritional 

deficiencies and whether alternative nutritious food options were considered 

before the scheme’s introduction; 

(c)  whether States were consulted before implementing the rice fortification 

scheme and if so, the details of consultations held and inputs received from the 

States; 

(d)  whether any pilot studies or evaluations were conducted comparing fortified 

rice with other nutritional interventions and if so, the outcomes of these 

assessments; and 

(e)  the criteria used to select fortified rice over other potential dietary 

interventions within the Targeted Public Distribution System (TPDS) and welfare 

schemes? 

 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 
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(a):  NITI Aayog has constituted a Core Committee to monitor the impact 

evaluation of the Rice Fortification Initiative. NITI Aayog and the Indian Council of 

Medical Research- National Institute of Nutrition (ICMR-NIN) have taken up study 

in six districts in six different states of the country to evaluate the impacts of iron 

fortified rice supplied through the Public Distribution Systems in India. The study 

includes all age groups, employs a time-series, repeat cross-sectional design and 

covers approximately 10,000 individuals.  

Additionally, the State Government of Uttar Pradesh, with the support from 

the United Nations World Food Programme, conducted an efficacy and 

effectiveness study on rice fortification in Chandauli district (UP). The study 

showed a significant 7.5 % point reduction in anemia prevalence among children 

(6-59 months) after the introduction of rice fortification, with rates decreasing from 

65.7% (baseline: National Family Health Survey-5, Jan. 2021) to 58.2% (endline: 

July-August 2023). 

(b):  The Government of India allocates three foodgrains namely; rice, wheat 

and coarse-grains under Targeted Public Distribution System and Other Welfare 

Schemes ; with rice being the highest in quantity allocated to States/UTs. 

Rice is an ideal vehicle for supplying micronutrients in India, as 65% of the 

population consumes it as a staple food. The rice supply chain is already well-

established, with procured paddy being milled at rice mills as part of the natural 

supply chain process where the fortificants are blended to make fortified rice. 
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(c):  A meeting was held with NITI Aayog, Ministry of Women and Child 

Development, Food Safety and Standards Authority of India and Ministry of Health 

and Family Welfare wherein it was decided that food fortification in rice be rolled 

out covering one district per state from March, 2019. Accordingly, the Government 

of India approved the Centrally Sponsored Pilot Scheme on "Fortification of Rice 

and its Distribution under the Public Distribution System" for a period of 3 years, 

beginning in 2019-20. Eleven states implemented the pilot and distributed the 

fortified rice in their identified districts. 

Consultations were held with all States/UTs and concerned stakeholders 

before scaling up the Rice Fortification Initiative (2021-24) and for its further 

continuation till December, 2028. Ministries/ Departments concerned with health 

outcomes and States/UTs have supported the initiative. 

(d):  Food fortification is a globally recognized intervention to reduce the burden 

of micronutrient deficiencies. It is one of the interventions under the strategy of 

Anemia mukt Bharat and the Rice Fortification Initiative is a complementary 

strategy aimed at reducing the prevalence of anemia.  

Based on available evidence from a Cochrane review, which analyzed data from 

seven randomized controlled trials involving 1,634 participants, the risk of anemia 

was reduced by 28% among individuals consuming fortified rice. The white paper 

titled "Efficacy and Safety of Iron-Fortified Rice in India," published by ICMR-NIN 

in 2023, indicates that rice fortification can serve as a midterm strategy for 

controlling iron deficiency. 
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(e):  As answered in reply to part (b). 

HIGH SPEED FTTH INTERNET 

1556.  SHRI SACHITHANANTHAM R: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government has taken initiative to provide high speed FTTH 

internet services including the long distance connection to the people of rural and 

remote areas at an affordable tariff by BSNL directly; 

(b)  if so, the details thereof; and 

(c)  if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AN  MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI ): 

 

(a) to (c) BharatNet project in a phased manner provisions broadband 

connectivity to all Gram Panchayats (GPs) in the country. Through a pilot project 

funded from Digital Bharat Nidhi (DBN) (erstwhile USOF), BSNL has provided 

high speed FTTH connections in GPs/villages using BharatNet network through 

local partners/entrepreneurs called BharatNet Udyamis (BNUs). 

 The Union Cabinet on 04.08.2023 has approved Amended Bharatnet 

Program (ABP) with an outlay of Rs. 1, 39, 579 crore for extending the scope of 

BharatNet to provide broadband connectivity to all 2.64 lakh Gram Panchayats 
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and approximately 3.8 lakh villages on demand basis across 28 states and 8 UTs. 

Further, ABP has been approved to improve penetration of high speed FTTH 

Internet in rural areas, wherein there is a provision to provide 1.5 Cr FTTH 

connections distributed across all States/UT’s using BNU model. 

 

ENERGY THROUGH WIND MILLS 

1557. SHRI BALABHADRA MAJHI : 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the details of the States where energy is produced through Wind Mills; 

(b) the number of wind mills are set up in the country along with their production 

capacity; 

(c) where there any area in Odisha where energy can be produced by Wind 

Mills; and 

(d) if so, the details thereof and the action taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) and (b) The total installed wind energy capacity in the country is about 47.71 

GW, as on 31.10.2024. The State-wise details are given in Statement . As per 

Consolidated Energy Consultants Limited’s Directory Indian Windpower 2024, as 

on 31.03.2024, around 38360 numbers of wind turbines of capacity ranging from 

225 kW to 5200 kW are installed in the country. 
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(c) and (d) The wind resource assessment conducted by the National Institute of 

Wind Energy indicates an estimated wind power potential of about 12129 MW at 

150 meter above ground level in the state of Odisha. It indicates wind potential 

sites in the district of Koraput, Nabarangpur, Rayagada, Puri, Khordha, 

Jagatsinghpur, Ganjam, Balasore and Kendrapara. The ‘Renewable Energy 

Policy 2022’ issued by Government of Odisha inter alia provides allotment of wind 

power projects on first come first serve basis and procurement of upto 500 MW 

power at generic tariff determined by Odisha Electricity Regulatory Commission. 

STATEMENT  

State-wise wind power installed capacity 

STATE 

Cumulative wind power capacity as on 31.10.2024 

(MW) 

Andhra Pradesh 4096.65 

Gujarat 12314.48 

Karnataka 6724.36 

Kerala 63.5 

Madhya Pradesh 2844.29 

Maharashtra 5216.38 

Rajasthan 5195.82 

Tamil Nadu 11128.84 

Telangana 128.1 
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Others 4.3 

Total 47716.72 

 

महÂ वपूणª खिनजŌ का घरलूे खनन 

1558. ®ी धम¥Æ þ यादव: 

 ®ीमती भारती पारधी: 

 ®ी अरिवंद गणपत सावंत: 

 ®ी ®ीरगं आÈ पा चंदू बारणे:   

³ या खान मýंी यह बताने कì कृपा कर¤गे िक :  

(क) ³ या देश म¤ अनेक महÂ वपूणª खिनजŌ के भंडार होने के बावजूद, भारत महÂ वपूणª खिनजŌ के 

आयात पर अÂ यिधक िनभªर है िजससे औīोिगक और ऊजाª सरु±ा को खतरा है;  

(ख) यिद हां, तो सरकार कì इस पर ³ या ÿितिøया है; 

(ग) ³ या  सरकार ने महÂ वपूणª खिनज ±ेý म¤ सहयोग को मजबूत करने के िलए अंतराªÕ ůीय ऊजाª 

एज¤सी (आईईए) के साथ कोई समझौता िकया है और यिद हा,ं तो तÂ सबंंधी Ê यौरा ³ या है और इसके 

उĥेÔ य ³ या ह§;  

(घ) िकस ÿकार यह देश को महÂ वपूणª खिनज ±ेý म¤ अपनी नीितयŌ, िविनयमŌ और िनवेश रणनीितयŌ 

को सÓु यविÖ थत करने म¤ स±म बनाएगा है;  

(ङ) ³ या घरेलू खदानŌ म¤ इसका उÂ पादन शłु हो गया है; 

(च) यिद हा,ं तो तÂ सबंंधी राº य-वार िवशेषकर उÂ तर ÿदेश और मÅ य ÿदेश का Ê यौरा ³ या है; और  

(छ) यिद नहé, तो घरलूे खदानŌ म¤ इसका उÂ पादन कब तक शłु हो जाएगा?  

 

कोयला मýंी ; तथा खान मýंी (®ी जी. िकशन रड्ेडी): 
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(क) और (ख): खिनजŌ कì मह°ा आिथªक मह°ा के अलावा उनके आयात पर िनभªरता के कारण भी 

है। देश म¤ अिधकांश महÂवपूणª खिनजŌ के भंडार और उÂपादन शूÆय या सीिमत ह§, िजसके कारण 

उनम¤ पूणª या आंिशक आयात िनभªरता है। तथािप, देश कì औīोिगक और ऊजाª सुर±ा के िलए कोई 

खतरा नहé है, ³यŌिक औīोिगक और ऊजाª ±ेý बहòत Óयापक है और महÂवपूणª खिनजŌ से िभÆ न 

अÆय क¸चे माल और उÂपादŌ कì एक िवÖतृत ®ृंखला पर िनभªर करता ह,ै िजसम¤ भारत आÂमिनभªर 

है या इसकì आपूितª ®ृंखला मजबूत है। इलेि³ůक वाहन, बैटरी भंडारण, सौर और पवन जैसी ऊजाª 

सøंमण ÿणािलयŌ म¤ महÂवपूणª खिनजŌ कì अिधक आवÔयकता होती है। सरकार ने अÆय बातŌ के 

साथ-साथ महÂवपूणª खिनजŌ म¤ घरलूे ±मता बढ़ाने और आपूितª ®ृंखला को लचीला बनाने के िलए 

िनÌनिलिखत कदम उठाए ह§:  

 • क¤ þ सरकार Ĭारा महÂवपूणª और सामåरक खिनज ÊलॉकŌ कì नीलामी: अब तक 24 ÊलॉकŌ कì 

सफलतापूवªक नीलामी कì जा चकुì है। इसके अलावा, नीलामी म¤ अिधक भागीदारी को 

ÿोÂसािहत करने के िलए महÂवपूणª खिनजŌ कì रॉयÐटी दरŌ को यिुĉसंगत बनाया गया है।  

• खान मýंालय के तÂवावधान म¤, िवदेशŌ म¤ महÂवपूणª खिनज पåरसंपि°यŌ के अिधúहण के िलए 

खिनज िवदेश इंिडया िलिमटेड (केबीआईएल) नामक एक संयĉु उīम कंपनी को शािमल 

िकया गया है। 

•  राÕůीय खिनज खोज Æ यास (एनएमईटी) िविभÆन गवेषण एज¤िसयŌ के माÅयम से महÂवपूणª 

खिनज गवेषण पåरयोजनाओ ंको िव°पोिषत कर रहा है। 

•  सरकार ने क¤ þीय बजट 2024-25 म¤ घरलूे उÂपादन, पनुचªøण, महÂवपूणª खिनज पåरसंपि°यŌ 

के िवदेशी अिधúहण और अनुसंधान एवं िवकास (आरएडंडी) सिहत ±ेýŌ म¤ सामंजÖयपूणª 

ŀिĶकोण के िलए एक महÂवपूणª खिनज िमशन कì Öथापना कì घोषणा कì है। 
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• क¤ þीय बजट 2024-25 कì घोषणाओ ंके भाग के łप म¤, 25 महÂवपूणª खिनजŌ के िलए आयात 

शÐुक समाĮ कर िदया गया है तािक देश म¤ इनकì सहज िनकासी हो सके और घरलूे ÿसÖंकरण 

को ÿोÂसाहन िमले।  

•  पनुचªøण के माÅयम से गौण ąोतŌ से महÂवपूणª खिनजŌ के पृथ³करण और उÂपादन के िलए 

देश म¤ पुनचªøण ±मता िवकिसत करने हेत ुभारतीय उīोग को ÿोÂसािहत करने के िलए एक 

łपरेखा तैयार कì जा रही है। 

•  खान मंýालय के िव²ान एवं ÿौīोिगकì (एस एडं टी) कायªøम के अतंगªत, नवंबर 2023 म¤ 

िÿº म (Öटाटª-अÈस और एमएसएमई-सूàम, लघु और मÅयम उīम म¤ अनुसंधान और नवाचार 

को बढ़ावा देना) नामक एक घटक शłु िकया गया है, िजसका उĥेÔय खनन और खिनज ±ेý 

म¤ कायªरत Öटाटª-अÈस और एमएसएमई म¤ अनुसंधान और नवाचार को िव°पोिषत करना तथा 

अनसंुधान एवं िवकास और Óयावसायीकरण के बीच कì खाई को पाटना है। वषª 2024-25 

(28.11.2024 तक) के दौरान, महÂवपूणª खिनजŌ से संबिंधत अनुसंधान एवं िवकास और 

िÿº म कì 11 पåरयोजनाओ ंको कुल 5.79 करोड़ Łपये के िव° पोषण के िलए मंजूरी दी गई 

है। 

(ग) और (घ): जी, हां। भारत सरकार ने महÂवपूणª खिनज ±ेý म¤ सहयोग को मजबूत करने के िलए 

13.11.2024 को अंतराªÕůीय ऊजाª एज¤सी (आईईए) के साथ एक समझौता ²ापन (एमओयू) पर 

हÖता±र िकए ह§। इसका उĥेÔय प±कारŌ कì िवशेष²ता और अनुभव को Åयान म¤ रखते हòए महÂवपूणª 

खिनजŌ पर आपसी सहमित से िचि×Æ त ±ेýŌ म¤ सहयोग को बढ़ावा देना है। अपने Óयापक शोध और 

िवĴेषण के साथ, आईईए भारत को महÂवपूणª खिनज ±ेý म¤ िवĵसनीय डेटा, िवĴेषण और नीित 

िसफाåरशŌ तक पहòंच ÿदान कर सकता है और ऊजाª सरु±ा कì िदशा म¤ भारत के ÿयासŌ का समथªन 

करने के िलए मूÐयवान अंतŀªिĶ और िसफाåरश¤ ÿदान कर सकता है। यह सहयोग भारत को महÂवपूणª 

खिनज ±ेý म¤ अंतराल कì पहचान करके, िनवेश ÿाथिमकताओ ंको अनकूुिलत करके और वैिĵक 
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मानकŌ और सवō°म पĦितयŌ के साथ संरिेखत करके अपनी नीितयŌ, िविनयमŌ और िनवेश 

रणनीितयŌ को सÓुयविÖथत करने म¤ मदद करगेा। 

(ङ) से  (छ): घरलूे खानŌ म¤ कुछ महÂवपूणª खिनजŌ का उÂपादन हो रहा है। महÂवपूणª खिनजŌ के 

राºयवार उÂपादन का Ê यौरा इस ÿकार है: 

महÂ वपूणª खिनज  राº य उÂ पादन माýा 2023-24 (टन) 

úेफाइट 

 

छ°ीसगढ 1,007 

झारखंड 20,756 

ओिडशा 68,054 

तिमलनाडु 79,263 

फॉÖफोराइट 

 

मÅय ÿदेश 2,36,964 

राजÖथान 13,20,819 

िटन सांþ 

 

छ°ीसगढ 22 

 

इसके अलावा, 49 महÂवपूणª और सामåरक खिनज Êलॉक नीलाम िकए गए ह§ (िजनम¤ क¤ þ सरकार के 

24 Êलॉक शािमल ह§)। नीलाम िकए गए ÊलॉकŌ के ÿचालन कì समय-सीमा खिनज (नीलामी) िनयम, 

2015 के तहत लागू िनयमŌ के अनसुार है। 
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RETAIL INFLATION 

1559.  SHRI SUBBARAYAN K: 

         SHRI SELVARAJ V: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state:   

(a)  whether it is a fact that the retail inflation has surged in October to 

6.2% from 5.5% in September; and 

(b)  if so, the details thereof including the measures being taken by the 

Government to control the prices of essential commodities as the high 

food inflation has affected the common people very badly? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION; AND MINISTER OF STATE IN THE 

MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI B. L. VERMA): 

(a) : Yes, Sir. 

(b) : The increase in retail inflation in October, 2024 is mainly on account of rise 

in prices of vegetables due to prolonged monsoon rains in major producing States 

which resulted in damage to standing crops and also higher perishability to 

harvested crops. Prices of agri-horticultural commodities are volatile as they are 

affected by factors, such as seasonality in production, adverse weather 

conditions, supply chain disruptions, rise in international prices etc. 



04.12.2024                                                                                                                                   712 
 

Department of Consumer Affairs monitors the daily retail and wholesale 

prices of selected essential food commodities, submitted by the 555 price 

monitoring centres that have been set up with Central assistance by the State 

Governments and UT Administrations across the country. The daily report of 

prices and indicative price trends are duly analysed for taking appropriate 

decisions such as release of stocks from the buffer, stock disclosure by 

stockholding entities, imposition of stock limits, changes in trade policy 

instruments like rationalisation of import duty, changes in import quota, 

restrictions on exports of the commodity etc. 

In order to tackle the volatility in prices, the government maintains buffer 

stocks of pulses and onion for market interventions through calibrated and 

targeted release to moderate the prices in the market. As a measure of direct 

intervention in the retail market, part of the stock of pulses from the buffer are 

converted into dals for retail sale to the consumers at affordable prices under the 

Bharat Dal brand. Similarly, atta and rice are distributed to retail consumers under 

Bharat brand at subsidized prices. Onion from the buffer are released in a 

calibrated and targeted manner to moderate prices in high price consuming 

centres at wholesale markets and through retail outlets. Onion is distributed 

among retail consumers at Rs.35 per kg through stationary retail outlets and 

mobile vans in major consumption centres. These measures have helped in 

making essential food commodities such as pulses, rice, atta and onion available 

to consumers at affordable prices and also in stabilising the prices. 
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In order to ensure accessibility and availability of foodgrains for the poor, 

the government has decided to provide free foodgrains to about 81.35 crore 

beneficiaries of Pradhan Mantri Garib Kalyan Anna Yojana (PMGKAY) for a 

period of next five years with effect from 1st January, 2024, as per their entitlement 

(i.e. 35 kg of foodgrains per month per AAY household and 5 kg of foodgrains per 

person per month in case of Priority Household). 

 

Accidents in Coal Mines 

1560. SHRI RAO RAJENDRA SINGH: 

Will the Minister of COAL be pleased to state: 

(a) whether the Government has any data on the number of accidents reported 

in coal mines during the financial year 2023-24, Statewise; 

(b) the details of funds allocated under Conservation and Safety of coal mines 

during the same time; and 

(c) the steps taken by the Government to reduce the occurrence of such 

accidents at coal mining sites? 

 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY): 

(a): The details of state-wise accidents in coal mines during the financial year 

2023-24 state-wise are as below: 
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State Fatal Serious 

Accidents Fatalities Serious 

Injured 

Accidents Serious 

Injured 

Chhattisgarh 4 4 0 11 12 

Gujarat 0 0 0 2 2 

Jharkhand 9 10 0 13 15 

Madhya 

Pradesh 

5 5 0 5 5 

Maharashtra 2 2 0 3 3 

Odisha 4 6 3 1 1 

Tamil Nadu 1 1 0 0 0 

Telangana 7 7 0 64 64 

Uttar Pradesh 1 1 0 6 10 

West Bengal 4 4 3 4 4 

Total 37 40 6 109 116 

(b): The funds allocated under Conservation and Safety of Coal Mines during 

last five years: 
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Year Funds allocated (Rs. in Crores) 

2023-24 20.00 

(c):  All Coal mines are governed by the Mines Act, 1952 and rules and regulations 

framed thereunder. Mines Act, 1952 is administered by DGMS by way of 

development of suitable legislations, rules, regulations, standard and guidelines, 

inspections, investigation of accidents, awareness activities, formulating risk 

management plans. 

Apart from compliance of the statutory provisions under the Mines Act, 1952, 

the Mines Rules- 1955, the Coal Mine Regulations- 2017 and Bye Laws and 

Standing Order framed there under the following steps are being taken to reduce 

occurrence of such accident in mines: 

1. Preparation and implementation of Site Specific Risk Assessment based Safety 

Management Plans (SMPs) 

2. Preparation and implementation of Principal Hazards Management Plans 

(PHMPs) 

3. Formulation and compliance of Site-specific Risk Assessment based Standard 

Operating Procedures (SOPs) 

4. Conducting Safety Audit of mines through multi-disciplinary Safety Audit teams. 

5. Adoption of the state-of-the art mechanism for Strata Management 

6. Monitoring of mine environment 

7. Specific Safety measures for OC mines, such as:  
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 Use of eco-friendly Surface Miners for blast free safe mining. 

 Formulation and implementation of Mine-specific Traffic Rules. 

 Training on Simulators to HEMM operators.  

 Dumpers fitted with Proximity Warning Devices, Rear view mirrors and 

camera, Audio-Visual Alarm (AVA), Automatic Fire Detection and 

Suppression system etc. 

 Ergonomically designed seats and AC Cabins for operators’ comfort. 

 GPS based Operator Independent Truck Dispatch System (OITDS) and Geo-

fencing in some large OCPs for tracking movement of HEMMs inside OC 

mine. 

 Lighting arrangement using high mast towers for increasing level of 

illumination.  

8. Specific safety measures for Underground coal mines, such as: 

 Elimination of basket loading by introducing semi mechanization with LHDs 

and SDLs. 

 Replaced the cement capsules with resin capsules for effective roof control 

system with bolting by pneumatic /hydraulic roof bolting system 

 Wherever geology permits, Continuous Miner technology is adopted 

 Emergency Response and Evacuation Plans (ER and EP) prepared as per 

Regulation 252 of CMR 2017 

 Air chilling plant to improve underground mine environment. 

 Cordless cap lamps have been procured for the use by rescue personnel. 
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9. Training on Mine Safety: 

 Initial and Refresher training and On-the-Job Training as per statute. 

 Training on Simulators to HEMM operators.  

 Skill up-gradation of frontline mine officials on continual basis on various 

topics. 

 Sensitization of all employees including Members of Safety Committees and 

contractual workmen on a regular basis. 

 Various training programmes for enhancement of knowledge of mine 

executives.  

 Training on Risk Management by SIMTARS accredited executives  

10. Mine Safety Inspection:  

 Round-the-clock Supervision of all mining operations by adequate number of 

competent and statutory Supervisors and mine Officials.   

 Regular Inspection by Workmen Inspectors appointed in each mine. 

 Surprise back shift mine Inspections by mine and area level officials. 

 Regular mine Inspection by officials of the Internal Safety Organization 

 Periodic mine Inspections by senior officials. 

AMRIT BHARAT STATION SCHEME 

1561.  SHRI KARTICK CHANDRA PAUL: 

Will the Minister of RAILWAYS be pleased to state: 
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(a) whether the Government has started Amrit Bharat Station Scheme for 

redevelopment of stations in West Bengal, if so, the details thereof; 

(b) the number of stations in Uttar Dinajpur District of West Bengal included under 

the scheme; 

(c) whether Raiganj Railway Station is proposed to be included under the scheme; 

(d) the details these stations in facilitating better passenger experience in Indian 

Railways; and 

(e) the details of budgetary allocation made for the redevelopment of stations in 

West Bengal? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. This scheme envisages 

development of stations on a continuous basis with a long-term approach. 

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, 

circulating areas, waiting halls, toilets, lift/escalators as necessary, platform 

surfacing and cover over platform, cleanliness, free Wi-Fi, kiosks for local 
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products through schemes like ‘One Station One Product’, better passenger 

information systems, Executive Lounges, nominated spaces for business 

meetings, landscaping, etc. keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks, 

etc. as per necessity, phasing and feasibility and creation of city centre at the 

station in the long term. 

So far, 1337 stations have been selected under this scheme out of which 101 

stations are located in the state of West Bengal, including three stations of Uttar 

Dinajpur District viz. Aluabari Road, Dalkhola and Kaliyaganj. The names of 

stations identified for development under Amrit Bharat Station Scheme in the 

state of West Bengal are as following: 

 

State 
No. of 

Stations 
Name of Stations 

West 

Bengal 
101 

Adra, Alipurduar Jn., Aluabari Road, Ambika Kalna, 

Anara, Andal Jn., Andul, Asansol Jn., Azimganj, 

Bagnan, Bally, Balurghat, Bandel Jn., Bangaon Jn., 

Bankura , Barabhum, Barasat, Barddhaman, 

Barrackpore, Belda, Berhampore court, Bethuadahari, 
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State 
No. of 

Stations 
Name of Stations 

Bhaluka Road, Binnaguri, Bishnupur, Bolpur 

Shantiniketan, Burnpur, Canning, Chandan nagar, 

Chandpara, Chandrakona Road, Dalgaon, Dalkhola, 

Dankuni, Dhulian Ganga, Dhupguri, Digha, Dinhata, 

Dum Dum Jn., Falakata, Garbeta, Gede, Haldia, 

Haldibari, Harishchandrapur, Hasimara, Hijli, Howrah, 

Jalpaiguri, Jalpaiguri Road, Jangipur Road, Jhalida, 

Jhargram, JoychandiPahar, Kaliyaganj, Kalyani 

Ghoshpara, Kalyani Jn, Kamakhyaguri, Katwa Jn., 

Khagraghat Road, Kharagpur, Kolkata, Krishnanagar 

City Jn, Kumedpur, Madhukunda, Madhyamgram, 

Malda Court, Malda Town, Mecheda, Midnapore, 

Nabadwip Dham, Naihati Jn., New Alipurduar, New 

Cooch Behar, New Farakka, New Jalpaiguri, New Mal 

Jn., Ondagram, Panagarh, Pandabeswar, Panskura, 

Purulia Jn., Rampurhat, Ranaghat, Sainthia Jn, Salboni, 

Samsi, Santragachi, Sealdah, Shalimar, Shantipur, 

Sheoraphuli Jn., Siliguri, Sitarampur, Siuri, Sonarpur 

Jn., Suisa, Tamluk, Tarakeswar, Tulin, Uluberia 

 



04.12.2024                                                                                                                                   721 
 

The details of allocation of funds for development and maintenance of stations 

are maintained Zonal Railway-wise under Plan Head-53 ‘Customer Amenities’ 

and not work-wise or Station-wise or State wise. The state of West Bengal is 

covered by four zones viz. Eastern Railway, Northeast Frontier Railway, South 

Eastern Railway and Metro Railway. The allocation for the financial year 2024-

25 for these zones is Rs 1410 Crores. 

Further, upgradation/development/redevelopment of stations on Indian Railways 

is a continuous and on-going process and works in this regard are undertaken 

as per requirement, subject to inter-se priority and availability of funds. However, 

priority for upgradation/development/ redevelopment of stations is accorded to 

higher category of station over lower category of station while sanctioning and 

executing the works. 

BUDDHIST CIRCUIT TRAINS TO TRAVEL BUDDHIST HERITAGE POINTS 

1562.  DR. RABINDRA NARAYAN BEHERA: 

Will the Minister of RAILWAYS be pleased to state: 

(a)  the details regarding Buddhist Circuit Trains proposed to start this year from 

Bodhagaya, Rajgiri, Nalanda, Sarnath, Lumbini etc.; 

(b)   whether it is a fact that much before the Covid pandemic the train was 

planned to come to Ratnagiri, Udaigiri, Lalitgiri and other places, if so, the 

current status thereof; 

(c)   whether the new itinerary of these places are not included in the proposal, 

if so the reasons therefor; and 
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(d) the steps taken by the Government for covering these world famous 

heritage points in Buddhist Circuit Trains in view of immense tourism 

potential? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d)  Theme based tourist circuit trains are operated under the framework of 

Bharat Gaurav Trains Policy issued by Indian Railways on 14.11.2021. The tourist 

circuit trains are planned accordingly, covering different themes and itineraries 

across the country based on passenger demand.  

The Buddhist Circuit Tour, being operated by Indian Railway Catering and 

Tourism Corporation (IRCTC), covers Bodh Gaya, Rajgir, Nalanda, Varanasi 

(Sarnath), Kushinagar(Lumbini - Nepal)  and  Sravasti.  

Such circuits are run as per the traffic demand for various locations. Circuits are 

added as and when demand is available. 

 

पूवª मÅय रेलव,े दानापुर मडंल के नालंदा म¤ उपåर पुलŌ/रेल समपारŌ का िनमाªण 

1563. ®ी कौशलेÆþ कुमार: 

³या रेल मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या यह सच ह ैिक देश म¤ ऐसे िकसान भी ह§ िजनके पास अपने घरŌ स ेदूर रेल लाइन के दूसरी 

ओर कृिष भूिम ह;ै 
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(ख) यिद हां, तो ³या सरकार को इस बात कì जानकारी ह ैिक पूवª मÅय रेलव,े दानापरु मंडल के 

नालंदा के अिधकांश रले खंडŌ म¤ जल-भराव के कारण कृिष यंýŌ और बड़े वाहनŌ के सब-वे म¤ 

आवागमन म¤ समÖयाओ ंका सामना करना पड़ रहा ह;ै 

(ग) ³या सरकार का िवचार उपरोĉ समÖयाओ ं को Åयान म¤ रखते हòए ऐसे ÖथानŌ पर उपåर 

पलुŌ/रेलव ेसमपारŌ का िनमाªण करन ेका ह;ै और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या ह?ै 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): समपारŌ के Öथान पर ऊपरी सड़क पलुŌ/िनचले सड़क पुलŌ के िनमाªण कायª Öवीकृत 

करना भारतीय रेल म¤ एक सतत् और गितशील ÿिøया है। ऐसे कायŎ को गाड़ी पåरचालनŌ म¤ संर±ा 

पर ÿभाव, गाड़ी कì गितशीलता एवं सड़क उपयोगकताªओ ंपर इसके ÿभाव और Óयवहायªता आिद के 

आधार पर ÿाथिमकता दी जाती है तथा उÆह¤ शłु िकया जाता है। 

2004-14 कì तलुना म¤ 2014-24 के दौरान भारतीय रले म¤ िनिमªत ऊपरी/िनचले सड़क पलुŌ कì 

सं́ या िनÌनानुसार है: 

अविध िनिमªत ऊपरी/िनचले सड़क पलुŌ कì 

सं́ या 

2004-14 4148 

2014-24 11945 
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2014-24 के दौरान, िबहार राºय म¤ 490 अदद ऊपरी/िनचले सड़क पलुŌ का िनमाªण िकया 

गया। 01.04.24 कì िÖथित के अनुसार, िबहार राºय म¤ ₹4438 करोड़ कì लागत से िनिमªत 

ऊपरी/िनचले सड़क पलुŌ के 204 अदद कायª Öवीकृत िकए गए ह§। चालू िव° वषª 2024-25 (अ³टूबर 

2024 तक) के दौरान, िबहार राºय म¤ 11 अदद ऊपरी/िनचले सड़क पलुŌ का िनमाªण िकया गया है। 

नालंदा िजले म¤ 14 अदद सब-वे ह§। भारी वषाª  के दौरान, दो अंडरपासŌ म¤ कुछ समय के िलए 

जलभराव कì समÖया देखी गई है, िजसे पंिपंग कì ÓयवÖथा करके हल िकया गया है।  

इसके अलावा, रेलवे सब-वे म¤ जलभराव कì समÖया को दूर करने के िलए िविभÆन 

उपचाराÂमक उपाय करती है, जो िनÌनानुसार ह§:  

(i) जल िनकासी कì पयाªĮ ÓयवÖथा को नए िनचले सड़क पलुŌ/सबवे कì योजना का 

अिभÆन अंग बनाया गया है।  

(ii) मौजूदा िनचले सड़क पुलŌ/सब-वे म¤ Óयवहायªता, उपयĉुता और साइट कì 

आवÔयकताओ ंके अनुसार पानी के बहाव को नजदीकì पलुŌ और नालŌ म¤ मोड़ा गया 

ह,ै पहòचँ सड़कŌ पर कवर शेड कì ÓयवÖथा, िनचले सड़क पलुŌ के महुानŌ पर उभार 

बनान,े øॉस űेन कì ÓयवÖथा, ºवाइंट्स कì सीिलंग करने जैसे उपचाराÂमक उपाय 

िकए गए ह§। 

(iii) िचिĹत िनचले सड़क पलुŌ म¤ पंिपंग कì ÓयवÖथा भी कì गई है तािक आपातकालीन 

िÖथित म¤ जल कì शीŅ िनकासी कì जा सके और सड़क उपयोगकताªओ ंकì संर±ा 

के िलए असाधारण/असामाÆय वषाª कì िÖथित म¤ सड़क यातायात को रोकने के 

ÿावधान िकए गए ह§। 

 

REVAMPING PROGRAMME OF DELHI JUNCTION RAILWAY STATION 

1564.     SHRI  PRAVEEN KHANDELWAL:  
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Will the Minister of RAILWAYS be pleased to state: 

(a) whether there is any proposal for revamping programme of Delhi Junction 

Railway Station and 10 other Railway Stations falling in Chandni Chowk 

Constituency of Lok Sabha; 

(b) if so, the details thereof; and 

(c) the steps taken/to be taken by the Government to preserve its architectural 

heritage while revamping the station given the historical significance of the Delhi 

Junction railway station ? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a)  to (c)  : Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Stations on Indian Railways.  This scheme envisages 

development of stations on a continuous basis with a long term approach. It 

involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, 

circulating areas, waiting halls, toilets, lift/escalators as necessary, cleanliness, 

free Wi-Fi, kiosks for local products through schemes like ‘One Station One 

Product’, better passenger information systems, executive lounges, nominated 

spaces for business meetings, landscaping etc. keeping in view the necessity at 

each such station. 
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The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballast less tracks, 

etc. as per necessity, phasing and feasibility and creation of city centres at the 

station in the long term. Under this scheme, during development / upgradation of 

railway stations, elements of local context are suitably incorporated in the works 

carried out.  

So far,  1337   Railway   Stations   including   13 stations   falling   in    the National 

Capital Territory  of Delhi  have been  identified  for redevelopment  under  Amrit   

Bharat   Station   Scheme   across     India.  

The list of stations identified for development under this scheme in Delhi   is given 

below:- 

S. 

No.  

State  No of 

Stations  

Name of Stations  

1 Delhi 13 Adarshnagar Delhi, Anand Vihar, Bijwasan, Delhi, 

Delhi Cantt., Delhi Sarai Rohilla, Delhi Shahadra, 

HazratNizamuddin, Narela, New Delhi, SabziMandi, 

Safdarjung, Tilak Bridge 

 

Development/redevelopment/upgradation of Railway Stations is complex in 

nature involving safety of passengers and trains and requires various statutory 
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clearances such as fire clearance, heritage, tree cutting, airport clearance etc. 

The progress also gets affected due to brown field related challenges such as 

shifting of utilities, (involving water/sewage lines, optical fibre cables, gas pipe 

lines, power/signal cables etc.,) infringements, encroachments, operation of trains 

without hindering passenger movement, speed restrictions due to works carried 

out in close proximity of high voltage power lines etc. and these factors affect the 

completion time. Therefore, no time frame can be indicated at this stage. 

The allocation of funds for development and maintenance of stations are 

maintained Zonal Railway-wise and not State-wise/UT-wise or Station-wise, 

generally under Plan Head - 53 ‘Customer Amenities’. As Delhi Junction Railway 

Station and other railway stations in National Capital Territory of Delhi fall under 

the jurisdiction of Northern Railway (NR), the allocation under Plan-Head-53 for 

Northern Railway in Budget 2024-25 is  ₹3448.35 Crores. 

 

PERCENTAGE OF RENEWABLE ENERGY PRODUCTION 

1565. SHRI RAJESH RANJAN: 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the percentage of total energy produced in the country through new and 

renewable energy sources during the last five years; 

(b) the production of new and renewable energy in the country during the last 

five years, State and sector-wise; and 
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(c) the steps taken by the Government to address the challenge of land 

acquisition, particularly for solar and wind projects that require large areas of 

land? 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 

(a) As per information received from Central Electricity Authority (CEA), the 

percentage share of energy generated through renewable energy (RE) 

sources during the last five years is as under:  

Financial Year Percentage of 

energy generated 

through RE 

sources  

2019-20 21.17 

2020-21 21.53 

2021-22 21.62 

2022-23 22.51 

2023-24 20.69 

 

(b) The details of RE generation in the country during the last five years, State-wise 

and source wise, are given at Statement. 
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(c)  Land is a State subject.  Most renewable energy projects are set up by the 

private developers based on various considerations, including resource potential, 

adequate transmission and availability of appropriate land. However, to address 

the challenges related to land acquisition, Ministry of New and Renewable Energy 

(MNRE) has also taken several steps, which inter-alia, include: 

(i) MNRE is implementing Scheme for Development of Solar Parks and Ultra-Mega 

Solar Power Projects, under which the infrastructure such as land, roads, 

transmission system (internal and external), pooling stations, etc. is developed with 

all statutory clearances/ approvals. Thus, the solar project developers have plug 

and play benefit. 

(ii) Under the Mode 8 of the Solar Park Scheme, a facilitation charge of Rs. 

0.05/unit of power being generated from the projects in the parks is provided to 

the States in order to encourage the State Governments to provide necessary 

assistance to the Solar Power Park Developers (SPPDs) in identification and 

acquisition of land, to facilitate in obtaining all required clearances, etc. 

 

STATEMENT 

State-wise and source wise details of RE generation for the year 2019-20 

[in Million Units (MU)] 

S. 

No. 

Name of State/ 

UT 

Wind Solar Biomass Bagasse Small 

Hydro 

Large 

Hydro* 

Others Total  
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1 Andaman and 

Nicobar Islands 

0.00 11.60 0.00 0.00 5.70 0.00 0.00 17.30 

2 Andhra Pradesh 7626.63 5855.11 147.47 58.49 298.19 3013.43 7.31 17006.63 

3 Arunachal 

Pradesh 

0.00 1.60 0.00 0.00 0.64 1786.46 0.00 1788.70 

4 Assam 0.00 6.14 0.00 0.00 52.63 1291.68 0.00 1350.45 

5 Bihar 0.00 160.16 19.19 160.35 18.98 0.00 0.00 358.68 

6 Chandigarh 0.00 13.33 0.00 0.00 0.00 0.00 0.00 13.33 

7 Chhattisgarh 0.00 326.42 679.70 0.00 101.75 236.79 0.00 1344.66 

8 Dadra and Nagar 

Haveli and 

Daman and Diu 

0.00 28.02 0.00 0.00 0.00 0.00 0.00 28.02 

9 Delhi 0.00 136.30 0.00 0.00 0.00 0.00 287.37 423.67 

10 Goa 0.00 0.82 0.00 0.00 0.00 0.00 0.00 0.82 

11 Gujarat 13748.53 3631.86 107.03 15.95 194.80 5414.68 18.77 23131.61 

12 Haryana 0.00 125.14 186.90 94.57 326.89 0.00 0.00 733.50 

13 Himachal 

Pradesh 

0.00 11.66 0.00 0.00 2155.58 40834.88 0.00 43002.12 

14 Jammu and 

Kashmir 

0.00 0.00 0.00 0.00 443.13 18094.12 0.00 18537.25 

15 Jharkhand 0.00 17.47 0.00 1.28 5.43 150.96 0.00 175.13 

16 Karnataka 10148.66 11221.20 171.27 2205.38 1901.91 14014.27 0.00 39662.69 

17 Kerala 119.76 143.59 0.00 11.03 530.36 5454.04 0.00 6258.78 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 270.28 0.00 270.28 

19 Lakshadweep  0.00 0.66 0.00 0.00 0.00 0.00 0.00 0.66 

20 Madhya Pradesh 4425.99 3496.23 1.81 95.66 246.16 6281.74 32.02 14579.62 

21 Maharashtra 7984.27 2372.68 411.99 2520.45 695.56 5880.58 0.84 19866.37 
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22 Manipur 0.00 2.63 0.00 0.00 1.57 366.59 0.00 370.79 

23 Meghalaya 0.00 0.00 0.00 0.00 62.73 1018.29 0.00 1081.02 

24 Mizoram 0.00 0.44 0.00 0.00 49.56 177.02 0.00 227.02 

25 Nagaland 0.00 0.00 0.00 0.00 75.87 180.85 0.00 256.72 

26 Orissa 54.66 362.29 66.59 0.00 299.65 6728.77 0.00 7511.97 

27 Puducherry 0.00 4.14 0.00 0.00 0.00 0.00 0.00 4.14 

28 Punjab 0.00 1358.22 398.37 252.85 712.77 5123.48 0.32 7846.01 

29 Rajasthan 6172.70 7776.56 389.94 0.00 9.75 606.18 0.00 14955.14 

30 Sikkim  0.00 0.00 0.00 0.00 60.62 11027.36 0.00 11087.98 

31 Tamil Nadu 14126.93 4946.63 103.78 350.79 235.76 4765.24 0.00 24529.13 

32 Telangana 238.25 6263.92 124.30 102.23 46.29 4507.04 19.25 11301.27 

33 Tripura 0.00 3.43 0.00 0.00 24.67 0.00 0.00 28.10 

34 Uttar Pradesh 0.00 1447.05 129.63 3530.10 36.43 1073.48 0.00 6216.68 

35 Uttarakhand 0.00 341.51 0.00 110.26 742.19 14554.53 0.00 15748.48 

36 West Bengal 0.00 64.29 0.00 1295.07 115.68 2916.38 0.00 4391.42 

  Total 64646.38 50131.10 2937.97 10804.46 9451.24 155769.12 365.88 294106.14 

* Large hydro generation Excluding Import from Bhutan 

 

State-wise and source wise details of RE generation for the year 2020-21 

 

                                                                                                                                                                                                                                                               

[in Million Units (MU)] 

S. 

No. 

Name of State/ UT Wind Solar Biomass Bagasse Small 

Hydro 

Large 

Hydro* 

Others Total  

1 Andaman and 

Nicobar Islands 

0.00 24.82 0.00 0.00 14.69 0.00 0.00 39.51 
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2 Andhra Pradesh 6557.75 6956.10 135.21 67.66 351.23 3280.12 65.88 17413.95 

3 Arunachal Pradesh 0.00 1.54 0.00 0.00 0.55 3451.34 0.00 3453.44 

4 Assam 0.00 13.37 0.00 0.00 38.15 270.87 0.00 322.38 

5 Bihar 0.00 160.63 21.30 1.48 43.20 0.00 0.00 226.61 

6 Chandigarh 0.00 10.16 0.00 0.00 0.00 0.00 0.00 10.16 

7 Chhattisgarh 0.00 370.80 1089.32 28.25 145.52 419.19 0.00 2053.08 

8 Dadra and Nagar 

Haveli and Daman 

and Diu 

0.00 41.47 10.53 0.00 0.00 0.00 0.00 52.00 

9 Delhi 0.00 189.99 0.00 0.00 0.00 0.00 236.71 426.70 

10 Goa 0.00 1.46 0.00 0.00 0.00 0.00 0.00 1.46 

11 Gujarat 13058.52 4633.81 43.15 19.37 211.94 4233.36 10.61 22210.75 

12 Haryana 0.00 162.95 178.88 142.34 276.58 0.00 0.00 760.75 

13 Himachal Pradesh 0.00 36.52 0.00 0.00 2123.78 37473.47 0.00 39633.77 

14 Jammu and Kashmir 0.00 9.42 0.00 0.00 429.88 17002.68 0.00 17441.97 

15 Jharkhand 0.00 17.16 0.00 0.00 9.31 223.09 0.00 249.56 

16 Karnataka 9610.91 13238.86 211.79 2589.09 2199.68 12587.35 0.00 40437.68 

17 Kerala 130.42 275.44 0.00 45.68 640.58 6628.39 0.01 7720.51 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 376.21 0.00 376.21 

19 Lakshadweep  0.00 0.45 0.00 0.00 0.00 0.00 0.00 0.45 

20 Madhya Pradesh 3913.45 4202.03 0.48 82.57 281.76 6477.33 37.57 14995.19 

21 Maharashtra 6384.74 3089.46 328.23 3627.43 802.71 5548.46 0.10 19781.13 

22 Manipur 0.00 7.71 0.00 0.00 0.00 621.62 0.00 629.33 

23 Meghalaya 0.00 0.00 0.00 0.00 56.79 1151.99 0.00 1208.78 

24 Mizoram 0.00 2.45 0.00 0.00 31.07 158.85 0.00 192.37 

25 Nagaland 0.00 0.00 0.00 0.00 69.77 203.86 0.00 273.63 
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26 Orissa 0.00 476.26 42.71 0.00 358.80 6859.97 0.00 7737.74 

27 Puducherry 0.00 6.39 0.00 0.00 0.00 0.00 0.00 6.39 

28 Punjab 0.00 1356.48 585.99 231.50 690.33 4747.03 0.17 7611.50 

29 Rajasthan 5708.27 10384.24 413.24 0.00 10.64 469.63 0.00 16986.01 

30 Sikkim  0.00 0.00 0.00 0.00 55.96 10879.50 0.00 10935.46 

31 Tamil Nadu 14564.99 6115.48 152.23 581.57 244.77 5212.71 0.00 26871.76 

32 Telangana 220.91 6351.04 164.11 61.00 67.27 3645.38 69.05 10578.75 

33 Tripura 0.00 6.04 0.00 0.00 9.58 0.00 0.00 15.62 

34 Uttar Pradesh 0.00 1856.19 135.82 3590.87 164.91 1572.35 0.00 7320.13 

35 Uttarakhand 0.00 329.64 0.00 85.33 821.88 13592.49 0.00 14829.34 

36 West Bengal 0.00 73.92 0.00 148.73 107.06 3212.28 1200.99 4742.98 

  Total 60149.95 60402.25 3512.98 11302.85 10258.41 150299.52 1621.06 297547.03 

* Large hydro generation Excluding Import from Bhutan 

                                                                                  State-wise and source wise details of RE generation for the year 2021-22 

 

[in Million Units (MU)] 

S. 

No. 

Name of State/ UT Wind Solar Biomass Bagasse Small 

Hydro 

Large 

Hydro* 

Others Total  

1 Andaman and 

Nicobar Islands 

0.00 21.51 0.00 0.00 13.26 0.00 0.00 34.77 

2 Andhra Pradesh 7134.58 7832.51 104.85 72.70 384.08 3113.83 133.88 18776.44 

3 Arunachal Pradesh 0.00 1.72 0.00 0.00 0.41 4161.28 0.00 4163.41 

4 Assam 0.00 81.64 0.00 0.00 40.46 676.24 0.00 798.34 

5 Bihar 0.00 163.08 2.14 65.84 8.77 0.00 0.00 239.83 

6 Chandigarh 0.00 14.19 0.00 0.00 0.00 0.00 0.00 14.19 

7 Chhattisgarh 0.00 436.56 1307.27 8.70 185.67 404.13 0.00 2342.34 
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8 Dadra and Nagar 

Haveli and Daman 

and Diu 

0.00 84.51 12.32 0.00 0.00 0.00 0.00 96.83 

9 Delhi 0.00 225.84 0.00 0.00 0.00 0.00 232.89 458.73 

10 Goa 0.00 15.93 0.00 0.00 0.00 0.00 0.89 16.82 

11 Gujarat 17854.77 6774.50 0.00 18.16 192.10 2621.51 0.00 27461.04 

12 Haryana 0.00 572.85 171.60 96.75 270.13 0.00 24.09 1135.42 

13 Himachal Pradesh 0.00 44.29 0.00 0.00 1999.47 36459.64 0.00 38503.40 

14 Jammu and Kashmir 0.00 1.71 0.00 0.00 414.10 17074.02 0.00 17489.83 

15 Jharkhand 0.00 18.21 0.00 0.00 10.49 547.96 0.00 576.67 

16 Karnataka 9491.62 13169.43 174.08 3338.24 2460.91 13936.46 0.00 42570.74 

17 Kerala 136.41 496.93 0.00 48.92 932.37 9317.44 0.00 10932.06 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 405.98 0.00 405.98 

19 Lakshadweep  0.00 0.30 0.00 0.00 0.00 0.00 0.00 0.30 

20 Madhya Pradesh 4346.66 4006.70 25.35 82.20 221.43 4686.72 34.40 13403.45 

21 Maharashtra 7085.98 3187.18 316.79 4468.31 787.16 6007.38 0.22 21853.02 

22 Manipur 0.00 6.72 0.00 0.00 0.00 455.48 0.00 462.20 

23 Meghalaya 0.00 0.47 0.00 0.00 44.21 841.82 0.00 886.50 

24 Mizoram 0.00 1.68 0.00 0.00 26.41 137.44 0.00 165.53 

25 Nagaland 0.00 0.00 0.00 0.00 63.47 100.55 0.00 164.02 

26 Orissa 0.00 603.71 100.08 0.00 377.32 5230.63 0.00 6311.73 

27 Puducherry 0.00 12.24 0.00 0.00 0.00 0.00 0.00 12.24 

28 Punjab 0.00 1473.41 576.83 208.30 983.37 3709.73 0.24 6951.88 

29 Rajasthan 6493.19 17219.88 378.40 0.00 7.85 481.84 0.00 24581.15 

30 Sikkim  0.00 0.00 0.00 0.00 12.35 11493.90 0.00 11506.25 

31 Tamil Nadu 15821.18 7172.88 116.66 657.40 293.17 5212.07 0.00 29273.35 
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32 Telangana 275.69 6536.94 111.13 103.95 91.00 5626.63 227.20 12972.52 

33 Tripura 0.00 6.18 0.00 0.00 1.44 0.00 0.00 7.62 

34 Uttar Pradesh 0.00 2900.41 85.20 3160.39 162.54 1402.68 20.40 7731.62 

35 Uttarakhand 0.00 301.60 0.00 244.02 326.70 14332.13 0.00 15204.45 

36 West Bengal 0.00 98.24 0.00 0.00 152.90 3189.84 1593.96 5034.93 

  Total 68640.07 73483.94 3482.69 12573.88 10463.55 151627.33 2268.17 322539.63 

* Large hydro generation Excluding Import from Bhutan 

 

State-wise and source wise details of RE generation for the year 2022-23 

 

[in Million Units (MU)] 

S. 

No. 

Name of State/ UT Wind Solar Biomass Bagasse Small 

Hydro 

Large 

Hydro* 

Others Total  

1 Andaman and  

Nicobar Islands 

0.00 23.94 0.00 0.00 13.94 0.00 0.00 37.88 

2 Andhra Pradesh 7426.46 8140.72 54.86 99.93 410.90 3747.58 279.04 20159.49 

3 Arunachal Pradesh 0.00 22.27 0.00 0.00 2.55 4820.94 0.03 4845.79 

4 Assam 0.00 216.35 0.00 0.00 62.66 481.60 0.00 760.61 

5 Bihar 0.00 169.53 0.00 106.68 12.63 0.00 0.00 288.85 

6 Chandigarh 0.00 12.61 0.00 0.00 0.00 0.00 0.00 12.61 

7 Chhattisgarh 0.00 635.42 1194.60 17.10 155.92 237.37 0.00 2240.42 

8 Dadra and Nagar 

Haveli and Daman 

and Diu 

0.00 27.40 3.22 0.00 0.00 0.00 0.00 30.62 

9 Delhi 0.00 236.11 0.00 0.00 0.00 0.00 294.09 530.20 

10 Goa 0.00 14.87 0.00 0.00 0.00 0.00 5.09 19.96 

11 Gujarat 19206.22 10335.32 0.00 5.76 213.10 6133.14 2.24 35895.77 
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12 Haryana 0.00 555.20 356.07 203.01 241.90 0.00 63.55 1419.73 

13 Himachal Pradesh 0.00 58.76 0.00 0.00 2854.07 38666.98 0.00 41579.81 

14 Jammu and Kashmir 0.00 0.00 0.00 0.00 393.20 16777.42 0.00 17170.62 

15 Jharkhand 0.00 19.70 0.00 0.00 2.40 305.47 0.00 327.57 

16 Karnataka 9967.89 14153.79 106.90 3037.31 2308.59 13157.34 0.00 42731.82 

17 Kerala 179.32 879.75 0.00 62.85 824.34 7989.00 0.00 9935.26 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 402.78 0.00 402.78 

19 Lakshadweep  0.00 0.10 0.00 0.00 0.00 0.00 0.00 0.10 

20 Madhya Pradesh 4486.72 3839.30 38.76 113.05 357.97 7309.07 36.93 16181.79 

21 Maharashtra 7243.06 4387.85 236.48 4572.03 766.73 5894.29 0.44 23100.88 

22 Manipur 0.00 8.17 0.00 0.00 0.00 477.98 0.63 486.77 

23 Meghalaya 0.00 0.00 0.00 0.00 72.16 980.25 0.00 1052.41 

24 Mizoram 0.00 3.21 0.00 0.00 59.06 204.13 0.00 266.40 

25 Nagaland 0.00 0.00 0.00 0.00 111.95 177.37 0.00 289.32 

26 Odisha 0.00 706.24 60.95 0.00 424.92 5462.81 0.00 6654.91 

27 Puducherry 0.00 12.24 0.00 0.00 0.00 0.00 0.00 12.24 

28 Punjab 0.00 2778.66 497.68 210.76 682.48 4399.65 0.00 8569.23 

29 Rajasthan 6111.41 34474.43 397.05 0.00 7.17 967.43 0.00 41957.48 

30 Sikkim  0.00 0.00 0.00 0.00 12.35 11696.79 0.00 11709.14 

31 Tamil Nadu 16913.85 9419.39 126.93 869.56 296.71 5965.77 0.00 33592.22 

32 Telangana 279.23 6745.46 21.48 132.94 91.71 6010.07 159.08 13439.96 

33 Tripura 0.00 6.58 0.00 0.00 0.00 0.00 0.00 6.58 

34 Uttar Pradesh 0.00 3674.02 66.35 3183.67 234.69 974.04 58.45 8191.22 

35 Uttarakhand 0.00 331.80 0.00 248.52 352.07 15435.77 0.00 16368.16 

36 West Bengal 0.00 125.04 0.00 0.00 204.44 3423.73 1629.64 5382.85 
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  Total 71814.16 102014.24 3161.32 12863.16 11170.61 162098.77 2529.18 365651.45 

* Large hydro generation Excluding Import from Bhutan 
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State-wise and source wise details of RE generation for the year 2023-24 

 

[in Million Units (MU)] 

S. 

No. 

Name of State/ UT Wind Solar Biomass Bagasse Small 

Hydro 

Large 

Hydro* 

Others Total  

1 Andaman and  

Nicobar Islands 

0.00 27.50 0.00 0.00 12.00 0.00 0.00 39.50 

2 Andhra Pradesh 8644.00 8300.03 18.75 66.63 127.10 1373.19 307.97 18837.67 

3 Arunachal Pradesh 0.00 1.89 0.00 0.00 0.66 4278.18 0.00 4280.73 

4 Assam 0.00 316.31 0.00 0.00 64.20 614.70 0.75 995.96 

5 Bihar 0.00 195.19 0.00 140.98 5.92 0.00 0.00 342.08 

6 Chandigarh 0.00 11.70 0.00 0.00 0.00 0.00 0.00 11.70 

7 Chhattisgarh 0.00 943.75 1368.61 19.54 145.54 321.76 0.00 2799.20 

8 Dadra and Nagar 

Haveli and Daman 

and Diu 

0.00 15.74 13.12 0.00 0.00 0.00 0.00 28.86 

9 Delhi 0.00 206.53 0.00 0.00 0.00 0.00 522.28 728.81 

10 Goa 0.00 59.99 0.00 0.00 0.00 0.00 7.96 67.95 

11 Gujarat 24794.50 13468.91 0.00 2.13 217.68 4556.33 0.00 43039.55 

12 Haryana 0.00 992.91 294.12 83.60 222.05 0.00 58.82 1651.50 

13 Himachal Pradesh 0.00 59.54 0.00 0.00 2526.98 36365.85 0.00 38952.37 

14 Jammu and Kashmir 0.00 0.00 0.00 0.00 408.69 15874.24 0.00 16282.93 

15 Jharkhand 0.00 17.64 0.00 0.00 5.52 196.80 0.00 219.96 

16 Karnataka 10950.20 15404.09 47.45 2754.06 1370.76 8973.17 0.00 39499.72 

17 Kerala 214.53 1195.28 0.00 78.08 716.31 5155.72 0.04 7359.96 

18 Ladakh 0.00 0.00 0.00 0.00 0.00 388.48 0.00 388.48 

19 Lakshadweep  0.00 0.09 0.00 0.00 0.00 0.00 0.00 0.09 
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20 Madhya Pradesh 4949.78 4025.19 84.62 97.01 469.60 6444.78 28.83 16099.80 

21 Maharashtra 8228.97 5814.13 304.61 3495.82 888.48 5264.49 33.40 24029.90 

22 Manipur 0.00 7.73 0.00 0.00 0.00 298.18 1.23 307.14 

23 Meghalaya 0.00 0.00 0.00 0.00 66.55 808.58 0.00 875.13 

24 Mizoram 0.00 3.19 0.00 0.00 95.93 118.63 0.00 217.74 

25 Nagaland 0.00 0.00 0.00 0.00 81.14 165.47 0.00 246.61 

26 Odisha 0.00 757.69 96.07 0.00 407.97 6162.20 0.00 7423.92 

27 Puducherry 0.00 12.24 0.00 0.00 0.00 0.00 0.00 12.24 

28 Punjab 0.00 2673.99 613.44 197.99 636.97 4676.42 0.00 8798.82 

29 Rajasthan 8390.67 38363.28 387.55 0.00 7.45 1013.97 0.00 48162.93 

30 Sikkim  0.00 0.00 0.00 0.00 12.35 8609.86 0.00 8622.21 

31 Tamil Nadu 16908.08 11737.48 129.14 622.61 206.00 3563.28 0.00 33166.59 

32 Telangana 304.63 6884.68 10.57 95.08 58.87 1243.29 155.29 8752.39 

33 Tripura 0.00 7.01 0.00 0.00 0.00 0.00 0.00 7.01 

34 Uttar Pradesh 0.00 3971.31 46.65 2923.55 175.24 850.64 84.85 8052.23 

35 Uttarakhand 0.00 331.80 0.00 248.52 350.62 13919.23 0.00 14850.17 

36 West Bengal 0.00 168.32 2.49 0.00 204.46 2816.49 1545.13 4736.88 

  Total 83385.35 115975.11 3417.19 10825.59 9485.04 134053.93 2746.55 359888.76 

* Large hydro generation Excluding Import from Bhutan 

Source: Central Electricity Authority (CEA) 

 

   

FOOT OVER BRIDGES FOR NORTHERN AND SOUTHERN PARTS 

OF KHARSARA VILLAGE, BUXAR 

1566. SHRI SUDHAKAR SINGH: 
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Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Kharsara village in Durgawati block located within Buxar Lok Sabha 

constituency is divided into north and south parts by the railway line under the 

Mughalsarai Division of East Central Railway with the southern side housing, schools 

and markets and the northern side inhabited by the residents of Kharsara village; 

(b) if so, whether the Government proposes for construction of a foot overbridge to facilitate 

easy crossing between the northern and southern parts of the said village; and 

(c) if not, whether the Government intends to construct a foot overbridge on the railway 

track running through the middle of the said village and if so, the details thereof and if 

not, the reasons therefor? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): The Work for construction of Foot Over Bridge (FOB) with ramps at the cost of  ₹ 

4.91 crore at Km. 636/3A-5A near Kharsara village between Karamnasa and Dhanichha 

Railway stations has been sanctioned on 27.11.2024. 

SUBSIDIES FOR AFFORDABILITY OF SMARTPHONES IN RURAL AREAS 

1567. SHRI KULDEEP INDORA: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 
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(a) whether the Government has taken any new measures to improve digital 

literacy in rural areas;  

(b) whether the Government is planning to introduce subsidies or incentives to 

make smartphones and mobile data more affordable for people in rural areas; and  

(c) if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (c):  The Pradhan Mantri Gramin Digital Saksharta Abhiyan (PMGDISHA) 

was launched by Government of India to promote digital literacy in rural India. The 

aim was to reach 6 crore rural households (one person per household) nationwide.  

The National Sample Survey Office (NSSO) conducted the ‘Comprehensive 

Annual Modular Survey’ (CAMS) in its 79th round (July, 2022 to June, 2023) and 

the data in their report indicates a significant positive trend in digital literacy across 

both rural and urban areas of India. From the said report and given the significant 

rise in smart-phone usage, internet penetration, and digital engagement in rural 

areas, the objectives of the scheme was successfully achieved. The PMGDISHA 

scheme has ended, as against 6 crore, 6.39 crore individuals were trained across 

the country as on March 31, 2024. 

MeitY, Government of India has extended fiscal incentive through various 

schemes including Production Linked Incentive Scheme (PLI) for Large Scale 

Electronics Manufacturing (LSEM). The Scheme offers a production linked 
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incentive to boost domestic manufacturing and attract large investments in mobile 

phone manufacturing and specified electronic components, including Assembly, 

Testing, Marking and Packaging (ATMP) units.  

Driven by the PLI Scheme for LSEM, the mobile phone production has grown 

significantly in the last one decade. The production of mobile phones has grown 

from INR 18,900 crore in FY 2014-15 to INR 4,20,000 crore in FY 2023-24 

(industry estimates). As per industry estimates, 99.2% of the domestic demand is 

being met by domestic production. 

Due to the above said initiatives by the Government, India has emerged as the 

2nd largest manufacturer of mobile phones in the world in volume terms. Export of 

mobile phones has grown from INR 1,566 crore in FY 2014-15 to INR 1,20,000 

crore in FY 2023-24, as per industry estimates. 

Telecom Regulatory Authority of India (TRAI) report dated 21.11.2024 indicates 

that there are around 525.60 million wireless subscribers in the Rural areas and 

628.12 million wireless subscribers in the Urban areas. The data costs have come 

down significantly. This is an outcome of reforms and innovation in the telecom 

sector. 

 

5G TECHNOLOGY IN HIMACHAL PRADESH 

1568.  SHRI SURESH KUMAR KASHYAP: 

Will the Minister of COMMUNICATIONS be pleased to state: 
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(a)  whether 5G technology has been launched in all the districts of the 

Himachal Pradesh; 

(b) if so, the details thereof and the advantages arising out of 5G services 

which are being proposed by BSNL; 

(c)  if not, the steps taken by the Government to ensure the same; and 

(d)  the total population proposed to be covered under the 5G spectrum 

services? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI):  

(a) and (b) 5G services have been launched in all the districts of Himachal 

Pradesh. Further, 5G networks have been rolled out in all States/ UTs across the 

country and presently 5G services are available in 779 districts out of 783 districts 

in the country. As on 31st Oct 2024, more than 4.6 lakh 5G Base Transceiver 

Stations (BTSs) have been installed in the country, including 4,256 BTSs in 

Himachal Pradesh. 

 Advantages of 5G services include higher peak data rates, lower latency 

and higher spectrum efficiency over the previous 4G Mobile Technology. 

(c) and (d) Government has taken several initiatives for proliferation of 5G 

services, which, inter alia, include the following: 

i. Assignment of sufficient spectrum for mobile services through auction. 
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ii. Series of financial reforms resulting in rationalization of Adjusted Gross 

Revenue (AGR), Bank Guarantees (BGs), interest rates and penalties. 

iii. Spectrum sharing, trading and surrender has been permitted for efficient 

use of spectrum. 

iv. Simplification of Procedure for SACFA (Standing Advisory Committee 

on Radio Frequency Allocations) clearance.  

v. Notification of Telecommunications (Right of Way) Rules and launch of 

PM GatiShakti Sanchar portal has resulted in streamlining of RoW 

permissions and expeditious clearance for installation of telecom 

infrastructure. 

vi. Provision has been made in RoW Rules for time-bound permission for 

usage of street furniture for installation of small cells and 

telecommunication line. 

 Around 4,256 number of 5G BTSs have been installed in the Himachal 

Pradesh as on 31st Oct 2024. The range of 5G cell coverage is determined by 

number of factors including the frequency band being deployed, geographical 

terrain conditions, radiation power and population density of the area. Further, it 

is estimated that more than 60% of population in the State of Himachal Pradesh 

is covered by 5G mobile services. Telecom Service Providers (TSPs) are 

continuously augmenting the 5G network across the country including Himachal 

Pradesh.  
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COD OF NEYVELI LIGNITE CORPORATION  

1569.  Dr. M K Vishnu Prasad:   

Will the Minister of COAL be pleased to state:  

(a) the details of the Date of Commercial Operation (COD) of Neyveli Lignite 

Corporation of India (NLC) Ghatampur Thermal Power Project in Uttar Pradesh; 

(b) the present status of the NLC Ghatampur Thermal Power Project in Uttar 

Pradesh; 

(c) the reasons for not attaining COD, if any; and 

(d) the timeline set for the project to start commercial operations and the present 

status?   

 

THE MINISTER OF COAL ;AND MINISTER OF MINES (SHRI G. KISHAN 

REDDY)  : 

(a): The revised date of Commercial Operation Declaration (COD) of Ghatampur 

Thermal Power Project as under:  

Units Revised COD 

Unit-I 20.11.2024 

Unit-II 20.03.2025 

Unit-III 30.06.2025 

  

(b):  The present status of the NLC Ghatampur Thermal power Project is given 

below:  

(i) Physical and Financial Progress (as on 31.10.2024):   
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Overall (in %) 

Physical Progress 87.12 

Financial Progress 95.35 

(ii) Unit-I: Coal firing started from 21.10.2024 and Unit-1 has achieved Full 

Load (i.e. 660 MW) on 19-11-24. 

Unit-II - Under construction. Major activities completed.  

Unit-III - Under construction.  

(c):   The reasons for delay are given below:   

(i)   Strike by farmers during the initial period of execution of the project;  

(ii)   COVID-19 pandemic;  

(iii)   Delay in Balance of Plant (BoP) works by the BoP Package Contractor. 

(d):  The timeline set for projects to start commercial operations are as under-  

Unit Unit 1 Unit 2 Unit 3 

Date of COD Nov-2024 20-03-2025 30-06-2025 

 

INVESTMENT IN GREEN HYDROGEN 

1570. SHRI NARESH GANPAT MHASKE: 

         SHRI RAJESH VERMA: 

         DR. SHRIKANT EKNATH SHINDE: 

         SHRIMATI SHAMBHAVI: 
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Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the steps taken by the Government for green hydrogen production, utilization 

and export under the recently unveiled vision; 

(b) the steps being taken by the Government to ensure investments in the 

green hydrogen sector and to create jobs; 

(c) the measures taken for green hydrogen production by 2030 and the manner 

in which these will contribute to India’s decarbonization and energy goals; 

(d) whether the Government has signed any strategic international 

collaborations for research and development in green hydrogen technology 

and if so, the details thereof; and 

(e) the manner in which these policies are expected to support private sector 

involvement in the green hydrogen industry? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD 

YESSO NAIK): 

(a) to (e) The Ministry of New and Renewable Energy is implementing the    

National Green Hydrogen Mission, with an objective to make India a global 

hub of production, usage and export of Green Hydrogen and its derivatives. 

Government has launched several initiatives under the Mission, including scheme 

guidelines for incentive schemes for production of Green Hydrogen and electrolyser 
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manufacturing under the Strategic Interventions for Green Hydrogen Transition 

(SIGHT) Programme.  

A production capacity of 4,12,000 tonnes per annum of Green Hydrogen has been 

allocated, while electrolyser manufacturing capacity of 1,500 MW per annum has been 

assigned under Tranche I, with companies shortlisted for an additional allocation of 

1,500 MW under Tranche II. 

Additionally, scheme guidelines have been issued for implementing Green Hydrogen-

based pilot projects in the steel, shipping, and road transport sectors, as well as for 

establishing hydrogen hubs, advancing research and development initiatives, fostering 

skill development, and creating testing facilities. 

Other steps taken by the Government to encourage investments in the Green 

Hydrogen sector, include the following: 

i. Green Hydrogen/Green Ammonia Plants commissioned on or before 

31.12.2030, and which utilize renewable energy for the production of Green 

Hydrogen or Green Ammonia, have been granted exemption from the 

payment of ISTS charges for a period of 25 years, starting from the date of 

commissioning of the project. 

ii. Standalone plants producing Green Hydrogen/Green Ammonia by way of 

electrolysis of water using Renewable Energy, have been exempted from 

requirement of prior Environmental Clearance under the provisions of the 

Environment Impact Assessment Notification 2006. 
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iii. Duty benefits under Section 26 of SEZ Act, 2005 have been allowed to the 

units for installation as well as Operation and Maintenance (OandM) of 

renewable energy equipment exclusively for captive consumption of the unit. 

iv. Exemption has been granted from Approved List of Models and 

Manufacturers (ALMM) and Revised List of Models and Manufacturers 

(RLMM) requirements for Renewable Energy plants located inside an 

Special Economic Zone (SEZ) or Export Oriented Unit (EOU) and supplying 

power exclusively for production plants of Green Hydrogen (or its 

derivatives), which are located inside an SEZ or set up as an EOU. 

The expected outcomes of the Mission, by 2030, are as follows: 

i. India’s Green Hydrogen production capacity to reach approximately 5 Million 

Metric Tonnes (MMT) per annum. 

ii. Leverage over ₹8 lakh crore total investments and create over 6 lakh jobs. 

iii. Nearly 50 MMT per annum of CO2 emissions are expected to be averted. 

The Ministry has established cooperation frameworks in the field of Hydrogen 

technology through Memoranda of Understanding/Letters of Intent/Joint Declarations 

of Intent with Australia, Finland, France, Germany, the Netherlands, Saudi Arabia, the 

UAE and Uzbekistan. 

In addition to the above, under the Strategic Clean Energy Partnership with United 

States, an India-US Hydrogen Task Force has been formed. Further, Green/Clean 

Hydrogen has also been identified as a focus area under the India-US New and 

Emerging Renewable Energy Technology Action Platform (RETAP).  
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VIOLENCE AGAINST MUSLIM WOMEN 

1571. DR. D RAVI KUMAR: 

Will THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF 

MINORITY AFFAIRS be pleased to state:  

(a)  whether the Government have records of the number of cases of violence 

committed against Muslim women during the last five years, if so, the details 

thereof and if not, the reasons therefor; 

(b)  the number of such cases of violence against Muslim women for which 

chargesheets have been filed along with the number of cases which led to 

convictions during the last five years; 

(c)  whether the Government implemented any stringent measures to protect 

Muslim women from such incidents of violence; and 

(d) if so, the details of initiatives taken by the Government and their outcomes so 

far? 

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF MINORITY 

AFFAIRS (SHRI KIREN RIJIJU): 

(a) and (b):  No such data is maintained centrally. Moreover, ‘Police’ and ‘Public 

Order’ are State subjects under the Seventh Schedule to the Constitution of India. 

Prevention, detention, registration, investigation and prosecution of offences 

including crime against women are primarily the concerns of the State 
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Governments/Union Territory (UT) Administrations. The State Governments are 

competent to deal with offences under the extant provisions of laws.  

(c) and (d): The Criminal Law (Amendment), Act 2013 and further the Criminal Law 

(Amendment) Act, 2018 were enacted by Government to prescribe more stringent 

penal provisions for crimes against women. Moreover, with the introduction of three 

new Criminal Laws, for the first time, the crime against women mentioned in Indian 

Penal Code (IPC) have been rearranged and placed under one Chapter in Bharatiya 

Nyaya Sanhita.  

पयªटन और सांÖकृितक महÂव के ÖथलŌ के िलए रेल सेवा 

1572. ®ी चÆþ ÿकाश चौधरी: 

³या रेल मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या िवगत तीन वषŎ के दौरान देश म¤ पयªटन और सांÖकृितक महÂव के ÖथलŌ को रेल सेवा 

स ेजोड़न ेके िलए िकसी पåरयोजना को Öवीकृित ÿदान कì गई ह ैऔर यिद हां, तो तÂसंबंधी 

Êयौरा ³या ह;ै 

(ख) ³या झारखंड के िगåरडीह लोक सभा िनवाªचन ±ेý म¤ इस संबंध म¤ कोई पåरयोजना Öवीकृत 

कì गई ह;ै और 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या ह?ै 

 रेल मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी 

अिÔ वनी  वैÕणव): 
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(क) से (ग): रेल पåरयोजनाओ ंके सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रले-वार िकए जाते ह§ न िक राºय-

वार/संसदीय िनवाचªन ±ेý-वार ³यŌिक रेल पåरयोजनाए ंराºय कì सीमाओ/ंसंसदीय िनवाªचन ±ेý कì 

सीमाओ ंके आर-पार फैली हो सकती ह§। रले पåरयोजनाओ ंको लाभÿदता, यातायात अनुमानŌ, अंितम 

छोर संपकª ता, िमिसंग िलंक और वैकिÐपक मागŎ, संकुिलत/संतृĮ लाइनŌ के संवधªन, राºय सरकारŌ, 

केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन ÿितिनिधयŌ Ĭारा कì गई मांगŌ, रेलवे कì अपनी 

पåरचालिनक आवÔयकता, सामािजक-आिथªक महÂवŌ आिद के आधार पर Öवीकृत िकया जाता ह,ै 

जो चालू पåरयोजनाओ ंके Ňो-फारवडª और िनिधयŌ कì समú उपलÊधता पर िनभªर करता है। 

देशभर म¤, िपछले 03 वषŎ म¤ अथाªत् िव° वषª 2021-22, 2022-23, 2023-24 और चालू िव° वषª 

2024-25 म¤ लगभग 1,44,039 करोड़ Łपए लागत कì कुल 7,697 िक.मी. लंबाई वाली 192 

पåरयोजनाए ं(नई लाइन, आमान पåरवतªन और दोहरीकरण) Öवीकृत कì गई ह§, िजससे अÆय बातŌ के 

साथ-साथ पयªटन और सांÖकृितक ÖथानŌ तक संपकª ता संवĦªन होगा।   

झारखंड  

झारखंड राºय म¤ पूणªत:/अंशत: पड़ने वाली रेल अवसंरचना पåरयोजनाए ंभारतीय रेल के पूवª मÅय 

रेलव,े पूवª रेलव े और दि±ण पूवª रेलवे जोनŌ म¤ आती ह§। लागत, Óयय और पåरÓयय सिहत रले 

पåरयोजनाओ ंका जोन-वार Êयौरा भारतीय रले कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध है।  

01.04.2024 कì िÖथित के अनुसार, िगरीडीह सिहत झारखंड राºय म¤ पूणªत:/अंशत: पड़ने वाली 

52,885 करोड़ Łपए लागत कì कुल 3,070 िक.मी. लंबाई वाली 32 रले पåरयोजनाए ं(11 नई लाइन, 

01 आमान पåरवतªन और 20 दोहरीकरण) योजना/अनुमोदन/िनमाªण चरण म¤ ह§, िजसम¤ से 744 

िक.मी. लंबाई को कमीशन कर िदया गया है और माचª, 2024 तक 15,986 करोड़ Łपए का Óयय 

िकया गया है। इसका सार िनÌनानुसार ह:ै- 
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इसम¤ िगरीडीह म¤ पूणªतः/अंशतः पड़ने वाली सोननगर-अंडाल (374 िकमी.), मधपुरु म¤ बायपास लाइन 

(7.40 िकमी.) और पारसनाथ-मधबुन-िगåरडीह नई लाइन (49 िकमी.) कì मÐटीůैिकंग शािमल है। 

झारखंड राºय म¤ पूणªत:/अशंत: पड़ने वाली अवसंरचना पåरयोजनाओ ंऔर संर±ा कायŎ के िलए बजट 

आबंटन िनÌनानुसार है: 

 

   ®ेणी  पåरयोजना

ओ ंकì 

सं́ या 

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì गई 

लंबाई (िक.मी.) 

माचª, 2024 तक 

िकया गया Óयय 

(करोड़ Łपए म¤) 

नई लाइन  11 1069 156 3549 

आमान पåरवतªन 1 159 90 184 

दोहरीकरण/मÐटीůैिकंग 20 1842 497 12254 

कुल  32 3070 744 15986 

अविध  पåरÓयय 

2009-14 457 करोड़ Łपए/वषª 

2024-25 7,302 करोड़ Łपए (लगभग 16 गुना) 
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वषª 2009-14 और 2014-24 के दौरान झारखंड राºय म¤ पूणªत:/अंशत: पड़ने वाले नए रलेपथŌ कì 

कमीशिनंग/िबछाने का Êयौरा िनÌनानुसार ह:ै-  

अविध  कमीशन िकए गए नए रेलपथ नए रेलपथŌ कì औसत कमीशिनंग 

2009-14 287 िक.मी. 57.4 िक.मी./वषª 

2014-24 1,218 िक.मी. 121.8 िक.मी./वषª (2 गनुा से अिधक) 

 

उ°राखंड म¤ भूकंप ÿवण ±ेýŌ म¤ भूकंप के सबंधं म¤ अÅ ययन 

1573 .         ®ी अजय भĘ:   

        ³या पृÃवी िव²ान मýंी यह बताने कì कृपा कर¤गे िकः 

(ग) ³ या सरकार ने िवशेषकर उ°राखंड म¤ भूकंप ÿवण ±ेýŌ म¤ भूकंप के संबधं म¤ कोई अÅ ययन 

कराया है; 

(घ) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और इसके ³ या पåरणाम िनकल े; 

(ङ) यिद नहé, तो इसके ³ या कारण है ; 

(च) सरकार Ĭारा इस संबंध म¤ उठाए गए अथवा उठाए जाने वाले कदमŌ का Ê यौरा ³ या है  ; 

(छ) ³या  भू-जल के िगरते Öतर के कारण कई ±ेý भूकÌप ÿवण हो गए ह§;  

(ज) यिद हां, तो अब तक पहचान िकए गए ऐसे ±ेýŌ का Ê यौरा ³ या है ;और  

(झ) सरकार Ĭारा इस संबंध म¤ लोगŌ को जागłक करने के िलए ³ या कदम उठाए गए ह§? 

 

िव²ान और ÿौīोिगकì मýंालय के राºय मýंी; पृÃवी िव²ान मýंालय के राºय मýंी; ÿधानमýंी 

कायाªलय म¤ राºय मýंी; कािमªक, लोक िशकायत और प¤शन मýंालय म¤ राºय मýंी; परमाणु ऊजाª 

िवभाग म¤ राºय मýंी; तथा अंतåर± िवभाग म¤ राºय मýंी (डॉ. िजत¤þ िसहं): 
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(क) और  (ख)  जी हां। पÃृवी िव²ान मýंालय (MoES) के अंतगªत राÕůीय भूकंप िव²ान क¤ þ (NCS) 

166 Öथायी भूकंपीय वेधशालाओ ंकì Öथापना करके राÕůीय भूकंपीय नेटवकª  के माÅयम 

से दशेभर म¤ भूकंपीय गितिविध कì िनगरानी एवं åरपोटª करता है। उ°राखंड राºय म¤ कुल 

08 भूकंपीय वेधशालाए ंसंÖथािपत कì गई ह§। इन वेधशालाओ,ं तथा इस ±ेý एवं देशभर म¤ 

आने वाले भूकंपŌ का िववरण राÕůीय भूकंप िव²ान क¤ þ (NCS) कì वेबसाइट 

(seismo.gov.in) पर उपलÊध है। इसके अितåरĉ, भूकंपीय तनाव संचयन / åरलीज पैटनª 

तथा भूकंपीय łप से सिøय ±ेýŌ कì ąोत ÿिøयाओ ंकì बेहतर समझ के िलए NCS-

MoES Ĭारा åरकॉड¥ड डेटा का ÿयोग करते हòए सतत डेटा एकýीकरण, भूकंपŌ का िवĴेषण 

िकया जाता है। इसके अितåरĉ, ऐितहािसक भूकंपीयता के आधार पर, भारत मानक Êयूरो 

(BIS) ने भारत का एक भूकंपीय ±ेýीकरण मानिचý िकया है, िजसम¤ ±ेýŌ को उनके भूकंप 

जोिखम के आधार पर वगêकृत िकया गया है, िजसम¤ उ°राखंड भूकंपीय łप स ेसिøय ±ेý 

(जोन IV एवं V) म¤ आता है। यह राºय, भारतीय Èलेट एवं यूरिेशयन Èलेट के बीच टे³टॉिनक 

सीमा से िनकटता के कारण होने वाली भूकंपीय गितिविध के ÿित संवेदनशील है। 

(ग)         ÿĳ नहé उठता । 

(घ)          सरकार ने उ°राखंड म¤ भूकंप के जोिखमŌ के शमन हेत ुिविभÆन कदम उठाए ह§: 

 भूकंप तैयारी के िलए राÕůीय आपदा ÿबÆधन योजना (NDMP) का कायाªÆवयन। 

 मौजूदा अवसंरचना एवं भवनŌ कì रůेोिफिटंग करके उÆह¤ भूकंप ÿितरोधी बनाना। 

 नई अवसंरचना Öथापना हेत ुशहरŌ का भूकंपीय सूà म±ेýीकरण। 

 जोशीमठ, उ°राखंड के ±ेý म¤ अÖथायी भूकंपीय नेटवकª  कì Öथापना।  

 उ¸च-जोिखम ±ेýŌ एवं चेतावनी ÿणािलयŌ का मानिचýण। 

 भूकंपीय ±ेýŌ म¤ रहने वाले समदुायŌ के िलए भूकंप िűल एवं जागŁकता कायªøम 

संचािलत करना। 
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 भूकंप-ÿितरोधी िनमाªण ÿौīोिगिकयŌ के ÿयोग को ÿोÂसािहत करना। 

 

(ङ)  हाल के कुछ अÅययनŌ म¤ ÉÐयूड इंज³ेशन एवं िवűॉल को भूकंप कì उÂपि° का कारण 

बताया गया, परतं ुभूकंप कì घटना तथा भूजल कमी के बीच कोई रिैखक सहसंबधं नहé है, 

³यŌिक भूकंप कì घटनाओ ंपर मु́ य łप से Öů³चरल हीůोजेनेटीज, तथा ąोत ±ेýŌ म¤ 

सीÖमोजेिनक ĂंशŌ के Óयवहार का ÿभाव होता है। तथािप, þव एवं जल के संचार के कारण 

सूàम से लेकर मÅयम Öतर तक का भूकंप आ सकता है।     

(च)  ÿĳ नहé उठता । 

(छ)  भूकंप से जुड़े जोिखमŌ का शमन करने के िलए िविभÆन उपाय िकए जाते ह§, िजसम¤ शािमल 

ह§ - भूकंप िनगरानी नेटवकª  का िवÖतार तािक भूकंप का सही समय पर पता लगाया जा सके 

तथा अलटª का यथासमय ÿसारण िकया जा सके, िवशेष łप से उ¸च-जोिखम वाले ±ेýŌ म¤ 

भूकंप-ÿितरोधी िडजाइन एवं िविनमाªण हेत ुBIS Ĭारा िबिÐडंग कोड िनिदªĶ करना, भूकंप 

तैयारी के बारे म¤ आम लोगŌ को िशि±त करने के िलए जागŁकता एवं ÿिश±ण कायªøम 

संचािलत करने समेत गहृ मýंालय के अंतगªत राÕůीय आपदा ÿबÆधन ÿािधकरण (NDMA) 

एवं राÕůीय आपदा ÿबÆधन सÖंथान (NIDM) Ĭारा िűल एवं जागŁकता अिभयान, तथा 

राºय एवं िजला Öतर पर आपातकालीन ÿितिøया एवं आपदा ÿबंधन योजना तैयार िकया 

जाना। इसके अितåरĉ, NCS-MoES भूकंप के दौरान महसूस होने वाले झटकŌ के कारण 

होने वाले भय के अहसास को कम करने हेतु आम लोगŌ के बीच जागŁकता फैलाने के िलए 

िÿंट एवं इले³ůॉिनक मीिडया के माÅयम से भूकंप आने कì ÿिøया के बार ेम¤ समझाता है।  

 

WAITING LISTS FOR SEATS IN TRAINS    

1574.   SHRI T R BAALU:  
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 Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government is aware of the fact that in most of the trains’ there 

are waiting lists for seats/berths and has become a daily feature due to the acute 

shortage of passengers carrying capacity of express trains; and 

(b) if so, the details of actions taken by the Government and planned to 

augment the carrying capacity of passenger trains in the country and if not, the 

reasons therefor?  

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 
BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 
TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) and (b) On Indian Railways, the demand pattern of reserved accommodation 

is not uniform throughout the year and it varies over lean and peak periods. 

Moreover, trains running on popular and convenient timings with lesser stoppage 

and running time are generally well patronized. Waiting list position of all the trains 

running on Indian Railways is monitored on regular basis. In order to cater to 

additional demand, Indian Railways also operates Special train services during 

festivals, holidays etc. and augments the load of trains to generate additional 

accommodation for different segments of passengers, both on permanent and 

temporary basis. Accordingly, during the year 2024, 13523 trips of special trains 

were operated to meet the extra rush of passengers during Holi and summer 

vacation. To cater to the rush during Durga Pooja/Dipawali/Chhath, 7983 trips of 

Special trains have also been notified during the period 1st October, 2024 to 30th 

November, 2024 to serve approximately 1.8 crore passengers. During the year 
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2023-24, 872 coaches have been utilized for augmentation of train services on a 

permanent basis while during the year 2024-25(till October, 2024), 664 coaches 

have been utilized for permanent augmentation.  

Schemes like Alternate Train Accommodation Scheme known as VIKALP and 

Upgradation have also been introduced. In VIKALP, confirmed accommodation in 

alternate train is provided to the eligible passengers who have opted for the same. 

In upgradation scheme, waiting list passengers of lower class are provided 

confirmed accommodation in the higher class if there is a vacant accommodation 

in higher class at the time of charting. 

दरभंगा रेलव ेÖटेशन को िवĵÖतरीय रेलव ेÖटेशन म¤ पåरवितªत करना 

1575. ®ी गोपाल जी ठाकुर: 

³या रेल मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या सरकार का िवचार दरभंगा रेलव ेÖटेशन को िवĵÖतरीय रेलव ेÖटेशन म¤ पåरवितªत करन े

का ह;ै 

(ख) उपरोĉ लàय कì ÿािĮ के िलए उĉ कायª पणूª होने हेतु ³या समय-सीमा िनधाªåरत कì गई ह;ै 

और 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या ह?ै 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 
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(क) से (ग): रले मýंालय ने भारतीय रले के रलेवे ÖटेशनŌ के िवकास के िलए ‘अमतृ भारत Öटेशन 

योजना’ शłु कì है। इस योजना म¤ दीघªकािलक ŀिĶकोण के साथ सतत् आधार पर रलेवे ÖटेशनŌ के 

िवकास कì संकÐपना कì गई है। इसम¤ ÿÂयेक रलेवे Öटेशन कì आवÔयकता को दखेते हòए ÖटेशनŌ पर 

Öटेशन तक पहòंच, पåरचलन ±ेý, ÿती±ालय, शौचालय, आवÔयकता के अनसाुर िलÉट/एÖकेलेटर, 

Èलेटफॉमª कì सतह म¤ सधुार, Öव¸छता, िन:शÐु क वाई-फाई, 'एक Öटेशन एक उÂपाद' जैसी योजनाओ ं

Ĭारा Öथानीय उÂपादŌ के िलए िकयोÖक, बेहतर याýी सूचना ÿणाली, ए³जी³यूिटव लाउंज, 

Óयावसाियक बठैकŌ के िलए िनिदªĶ Öथान, ल§डÖ केिपंग आिद जैसी सिुवधाओ ंम¤ सधुार लाने के िलए 

माÖटर Èलान तैयार करना और उनका चरणबĦ कायाªÆवयन शािमल है।  

इस योजना म¤ आवÔयकता, चरणबĦता एवं Óयवहायªता के अनसुार Öटेशन भवन म¤ सधुार, Öटेशन का 

शहर के दोनŌ छोरŌ के साथ एकìकरण, मÐटी-मोडाल एकìकरण, िदÓयांगजनŌ के िलए सुिवधाए,ं 

दीघªकािलक और पयाªवरण अनुकूल समाधान, िगĘी रिहत पटåरयŌ कì ÓयवÖथा आिद और दीघाªविध 

म¤ Öटेशन पर िसटी सेÆटरŌ के िनमाªण कì भी पåरकÐपना कì गई है। 

अब तक, अमतृ भारत Öटेशन योजना के तहत िबहार राºय म¤ पड़ने वाले दरभंगा रलेवे Öटेशन सिहत 

1337 ÖटेशनŌ को पुनिवªकास के िलए िचिĹत िकया गया है।  

िबहार राºय म¤ इस योजना के तहत िवकास के िलए िचिĹत ÖटेशनŌ कì सूची नीचे दी गई है:- 

 

राºय ÖटेशनŌ कì सं´या ÖटेशनŌ का नाम 

िबहार 98 अनúुह नारायण रोड, आरा, बि´तयारपरु, बांका, बनमनखी, 

बापूधाम मोितहारी, बड़िहया, बरौनी, बाढ़, बरसोई ज³ंशन, 

बेगूसराय, बेितया, भभआु रोड, भागलपरु, भगवानपरु, िबहार 



04.12.2024                                                                                                                                   760 
 

शरीफ, िबिहया, िबøमगंज, ब³सर, चौसा, छपरा, दलिसंह सराय, 

दरभंगा, दौराम मधेपरुा, डेहरी-ऑन-सोन, ढोली, िदघवारा, 

डुमरांव, दगुŐती, फतहुा, गया, घोड़ासहन, गरुाł, हाजीपरु 

ज³ंशन, जमालपरु, जमुई, जनकपरु रोड, जयनगर, जहानाबाद, 

झंझारपरु, कहलगांव, करागोला रोड, किटहार, खगिड़या ज³ंशन, 

िकशनगंज, कुदरा, लाभा, लहेåरया सराय, ल³खीसराय, 

लखीिमिनया,  मधुबनी, महेश खुंट, मैरवा, मानसी ज³ंशन, 

मोकामा, मुंगेर, मजुÉफरपरु, नबीनगर रोड, नरकिटयागंज, 

नौगिछया, पहाड़परु, पाटिलपýु, पटना, पीरो, पीरप§ती, रफìगंज, 

रघुनाथपरु, राज¤þ नगर, राजगीर, राम दयाल ुनगर, र³सौल, 

सबौर, सगौली, सहरसा, सािहबपरु कमल, सकरी, सलौना, 

सलमारी, समÖतीपुर, सासाराम, शाहपरु पटोरी, िशवनारायणपरु, 

िसमरी बि´तयारपरु, िसमलुतला, सीतामढ़ी, सीवान, सोनपरु जं., 

सÐुतानगंज, सपुौल, तरगेना, ठाकुरगंज, थावे, अरåरया कोटª, 

चिकया, नवादा, मोतीपुर, एकमा, मशरख   

 

दरभंगा रलेवे Öटेशन के पनुिवªकास कायª के िलए एज¤िसयŌ कì सेवाए ंली गई ह§। इस Öटेशन पर अÖथायी 

पीआरएस और यूटीएस भवन का िनमाªण िकया गया है तथा उपयोिगताओ ंका Öथानांतरण और िĬतीय 

ÿवेश Ĭार पर नए होम पीएफ जैसे   िनमाªण-कायª शुł िकए गए ह§। 

ÖटेशनŌ के िवकास और अनरु±ण के िलए िनिधयŌ का आबंटन आमतौर पर योजना    शीषª - 53 

'úाहक सिुवधाए'ं के अंतगªत ±ेýीय रलेवे-वार िकया जाता है, न िक      राºय-वार/केÆþशािसत ÿदेश-

वार या Öटेशन-वार। चूंिक दरभगंा रलेवे Öटेशन पूवª मÅय रलेवे के ±ेýािधकार के अंतगªत आता है, 
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इसिलए बजट 2024-25 के िलए पूवª मÅय रेलवे हते ुयोजना शीषª – 53 के अंतगªत 764.36 करोड़ 

Łपए का आबंटन िकया गया है। 

रेलवे ÖटेशनŌ का िवकास/पनुिवªकास/उÆनयन जिटल ÿकृित का होता है िजसम¤ यािýयŌ और 

रेलगािड़यŌ कì संर±ा शािमल होती है और इसके िलए दमकल िवभाग, धरोहर, पेड़Ō कì कटाई, 

िवमानप°न Öवीकृित इÂयािद जैसी िविभÆन सांिविधक ÖवीकृितयŌ कì आवÔयकता होती है। इनकì 

ÿगित जनोपयोगी सेवाओ ं को Öथानांतåरत करना (िजनम¤ जल/सीवेज लाइन, ऑिÈटकल फाइबर 

केबल, गैस पाइप लाइन, पावर/िसगनल केबल इÂयािद शािमल ह§), (अितलंघन, अितøमण) याýी 

संचलन को बािधत िकए िबना रेलगािड़यŌ का पåरचालन, उ¸च वोÐटेज िबजली लाइनŌ के िनकट 

सािÆनÅय म¤ िकए जाने वाले कायŎ के कारण गित ÿितबंध आिद जैसी āाउन फìÐड संबंधी चुनौितयŌ 

के कारण भी ÿभािवत होती है और ये कारक कायª के पूरा होने के समय को ÿभािवत करते ह§। अत:, 

इस समय कोई समय-सीमा नहé बताई जा सकती है। 

 

FULL FARE FOR RAC TICKET    

1576.  SHRI ABU TAHER KHAN: 

 Will the Minister of RAILWAYS be pleased to state: 

(a) whether the passengers pay a full fare for RAC tickets; and 

(b)  if so, the steps taken/to be taken by the Government in this regard?  

 



04.12.2024                                                                                                                                   762 
 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) and (b) The concept of Reservation Against Cancellation (RAC) was 

introduced to take care of accommodation becoming vacant on account of 

cancellation of confirmed berths and in train on account of non-turning of 

passengers allotted confirmed accommodation. Full fare is charged from RAC, 

however, those RAC passengers who do not want to undertake journey on RAC 

ticket can also cancel their tickets and take refund as per applicable rules. 

Demand pattern of all the trains running on Indian Railways is monitored on 

regular basis. In order to cater to additional demand, Indian Railways also 

operates special train services during festivals, holidays etc. and augments the 

load of trains to generate additional accommodation for different segments of 

passengers, both on permanent and temporary basis. Accordingly, during the 

year 2024, 13523 trips of special trains were operated to meet the extra rush of 

passengers during Holi and summer vacation. To cater to the rush during Durga 

Pooja/Dipawali/Chhath, 7983 trips of Special trains have also been notified during 

the period 1st October, 2024 to 30th November, 2024 to serve approximately 1.8 

crore passengers. During the year 2023-24, 872 coaches have been utilized for 

augmentation of train services on a permanent basis while during the year 2024-

25(till October, 2024), 664 coaches have been utilized for permanent 

augmentation. 
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SATELLITE SPECTRUM 

1577.  CAPTAIN VIRIATO FERNANDES: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  whether the Government's decision to allocate satellite spectrum through 

administrative means rather than auctioning it, is meant to facilitate Starlink's entry 

into the Indian market; 

(b)  if not, the measures taken to ensure that Starlink and its derivative 

Starshield are not used by non-state actors or hostile nations against India; and 

(c)  the projected revenue loss as a result of not auctioning the satellite 

spectrum? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI):  

(a) No Sir. The Telecommunications Act, 2023 provides for assignment of 

spectrum through administrative process for satellite-based services, listed in 

First Schedule of the Act.  

(b) Department of Telecommunications (DoT) grants authorisations under 

Unified License (UL) for providing Satellite-based commercial communication 

services. Satellite-based communication licenses are granted to any applicant, 

subject to acceptance and in compliance of the applicable licensing terms and 

conditions, including security conditions of India. 
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(c) Spectrum assigned administratively are also chargeable and hence 

contribute to revenue. The Department of Telecom (DoT) has sought 

recommendations of Telecom Regulatory Authority of India (TRAI) on terms and 

conditions of spectrum assignment including spectrum pricing in respect of 

licensees intending to provide satellite-based communication services while 

accounting for level playing field with terrestrial access services. 

 

FUNDS FOR PM-KUSUM  

1578. SHRI ANAND BHADAURIA : 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

(a) the details of fund allocated, released and utilised under Pradhan Mantri 

Kisan Urja Suraksha evam Utthaan Mahabhiyan (PM-KUSUM) scheme during 

last three financial years and the current year,  State-wise; 

(b) the details of districts of Uttar Pradesh and Bihar which are covered under 

PM-KUSUM scheme, district-wise; and 

(c) the details of the districts of Uttar Pradesh and Bihar which are not covered 

under PM-KUSUM scheme along with the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF 

STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

SHRIPAD YESSO NAIK): 
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(a) PM-KUSUM is a demand driven scheme. The funds under the scheme are 

released based on the progress of installation reported by the State 

Implementing Agencies (SIA) and as per provisions of the scheme guidelines.  

The state-wise details of the funds released under the Scheme during last three 

financial years and the current year are placed at Statement . 

(b) and (c) As per the information provided by the State Implementing Agencies 

of Uttar Pradesh and Bihar, all 75 districts of Uttar Pradesh and 38 districts of 

Bihar are covered under PM KUSUM scheme.  

STATEMENT 

Details of fund released to States/ UTs under PM-KUSUM Scheme in last 3 years (as on 31.10.2024) 

S. No States/UTs FY 2021-22 

(Rs in Crore) 

FY 2022-23 

(Rs in Crore) 

FY 2023-24 

(Rs in Crore) 

FY 2024-25 

(Rs in Crore) 

(As on 31.10.2024) 

1 Andaman and Nicobar Islands 0.00 0.00 0.00 0.00 

2 Arunachal Pradesh 0.00 0.82 2.12 0.00 

3 Assam 0.00 0.00 0.00 0.00 

4 Bihar 0.00 0.00 0.00 0.00 

5 Chhattisgarh 0.00 0.00 0.00 0.00 

6 Goa 0.00 0.00 0.00 0.00 

7 Gujarat 0.00 7.83 28.72 5.15 

8 Haryana 161.12 137.95 429.78 103.34 

9 Himachal Pradesh 0.00 5.85 0.00 3.13 

10 Jammu and Kashmir 0.00 15.69 0.00 0.00 

11 Jharkhand 0.00 20.04 2.36 49.62 

12 Karnataka 0.00 0.00 2.38 81.25 

13 Kerala 0.00 0.00 28.53 0.07 

14 Ladakh 0.00 0.00 0.00 0.00 

15 Madhya Pradesh 0.00 0.00 0.80 0.00 

16 Maharashtra 9.60 247.60 330.21 741.81 

17 Manipur 0.00 0.23 0.17 0.00 
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18 Meghalaya 0.00 0.00 0.31 0.00 

19 Mizoram 0.00 0.00 0.00 0.00 

20 Nagaland 0.00 0.20 0.18 0.16 

21 Odisha 0.00 0.00 7.69 0.00 

22 Puducherry 0.00 0.00 0.00 0.00 

23 Punjab 23.70 31.11 5.41 13.09 

24 Rajasthan 153.49 247.63 49.41 280.01 

25 Tamil Nadu 20.30 0.00 2.59 0.12 

26 Telangana 0.00 0.00 0.00 0.00 

27 Tripura 7.36 0.12 17.81 0.00 

28 Uttar Pradesh 13.73 82.30 92.13 35.46 

29 Uttarakhand 0.00 4.00 0.00 12.55 

30 West Bengal 0.00 0.00 0.00 0.00 

  Total 389.29 801.36 1,000.58 1,325.77 

 

 

ONLINE GAMBLING 

1579. SHRI SHREYAS M PATEL: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) whether the Government is aware of incidents where individuals have 

committed suicide due to financial losses in online gambling or harassment by 

companies operating in this sector; 

(b) if so, the details of such cases recorded during the last year including the total 

number of suicides linked to online gambling and illegal betting, State-wise; 

(c) whether the Government has taken any action against companies involved in 

online gambling or illegal betting and if so, the number and nature of notices 

issued or penalties imposed; 
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(d) whether the Government considers the prevalent gambling apps as a game of 

chance or a game of choice and the rationale behind this classification; and 

(e) whether the Government plans to introduce legislation to regulate or prohibit 

online gambling to prevent harm to citizens and if so, the details of such  proposed 

legislation? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (e): The Government is cognizant of the risks posed by online gambling and 

potential harms like addiction, financial loss and harassment. The policies of the 

Central Government are aimed at ensuring a safe, trusted and accountable 

Internet for its users. 

With regard to regulations on online gambling, it is informed that “Betting and 

gambling” is a State subject as per the Seventh Schedule in the Constitution of 

India. Therefore, State Legislatures have exclusive power to legislate on matters 

related to betting and gambling.  

The Bharatiya Nyaya Sanhita, 2023 (“BNS”) defines “Organised crime” which 

includes economic offences, cyber-crimes, by any person or a group of persons, 

either as a member of an organised crime syndicate or on behalf of such 

syndicate.  Additionally, the BNS defines “Petty organised crime” which includes 

committing any act of unauthorised betting or gambling. Any person committing 

such petty organised crime shall be punished with minimum 1 year of 

imprisonment that may extend to 7 years and also liable to fine. 
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The Designated Officer at Ministry of Electronics and Information Technology 

(“MeitY”) is empowered under the Information Technology Act, 2000 (“IT Act”) to 

issue blocking orders to intermediaries for blocking access to specific information/ 

link (including the betting or gambling sites) in the interest of sovereignty and 

integrity, defence of India, security of the State, friendly relations with foreign 

States or public order or for inciting cognizable offence relating to above. MeitY 

follows due process as envisaged in the Information Technology (Procedure and 

Safeguards for Blocking for Access of Information for Public) Rules, 2009.MeitY 

has issued 692 blocking directions related to online betting/gambling/gaming 

websites (including mobile applications) under the IT Act between the year 2022- 

24. 

To address various socio-economic concerns of online harms, criminalities and 

threats to national security, MeitY after extensive consultations with relevant 

stakeholders, has notified the Information Technology (Intermediary Guidelines 

and Digital Media Ethics Code) Rules, 2021 (“IT Rules, 2021”) in exercise of the 

powers given under the IT Act. The IT Rules, 2021 cast specific due diligence 

obligations on intermediaries, including social media intermediaries, with respect 

to the information that is not to be hosted, displayed, uploaded, published, 

transmitted, stored or shared on the platforms. Intermediaries are required not to 

host, store or publish any information violative of any law for the time being in 

force. Intermediaries are required to ensure their accountability that includes their 

expeditious action towards removal of the unlawful information categorised under 

the IT Rules, 2021 or on the basis of grievances received against any information 
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that, among other things, is harmful to child or that is relating or encouraging 

money laundering or gambling.  

In addition, the Ministry of Information and Broadcasting (“MIB”) has issued an 

advisory dated 4th December, 2020 relating to online gaming, fantasy sports etc. 

to all private satellite television channels to adhere to the guidelines issued by the 

Advertising Standards Council of India (ASCI) and ensure not to promote any 

activity which is prohibited by statute of Law. Further, MIB has issued advisories 

dated 13.06.2022, 03.10.2022, 06.04.2023, 25.08.2023 and 21.04.2024  to print, 

electronic, digital media, Endorsers and Influencers, Social Media Intermediaries 

and online advertisement Intermediaries to refrain from publishing advertisements 

of online betting platforms which are misleading, and do not appear to be in 

conformity with the Consumer Protection Act, 2019, Advertisement Code under 

the Cable Television Networks Regulation Act, 1995 and advertisement norms 

under the Norms of Journalistic Conduct laid down by the Press Council of India. 

Further, MHA has established the Indian Cyber Crime Coordination Centre (“I4C”) 

to provide a framework and eco-system for Law Enforcement Agencies (“LEAs”) 

to deal with cybercrimes in a comprehensive and coordinated manner. MHA has 

also launched the National Cyber Crime Reporting Portal 

(https://cybercrime.gov.in) to enable the public to report all types of cybercrimes. 

Cybercrime incidents reported on this portal are routed to the respective State/UT 

law enforcement agency for further handling as per the provisions of law. The 

portal has distinct mechanisms for registering complaints against women/child 
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related crimes and financial frauds. A toll-free Helpline number ‘1930’ has been 

operationalised to get assistance in lodging online cyber complaints. 

 

खनन उīोग म¤ नवीनतम ÿौīोिगकì का उपयोग 

0158  ®ी िबīुत बरन महतो:  

³ या खान मýंी यह बताने कì कृपा कर¤गे िक:   

(क) ³ या सरकार का िवचार झारखंड म¤ खनन उīोग म¤ नवीनतम ÿौīोिगकì के उपयोग को बढ़ावा 

देने का है और यिद हा,ं तो तÂ सबंंधी Ê यौरा ³ या है;  

(ख) खनन उīोग म¤ कामगारŌ कì सरु±ा सुिÔ चत करने के िलए सरु±ा मानकŌ और िविनयमŌ का Ê यौरा 

³ या है; और 

(ग) ³ या सरकार खनन से अिजªत राजÖ व का उपयोग Ö थानीय िवकास और समाज कÐ याण के िलए 

कर रही है और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है? 

 

कोयला मýंी ; तथा खान मýंी (®ी जी. िकशन रड्ेडी): 

(क): राÕůीय खिनज नीित, 2019 म¤ खिनज गवेषण, संसाधन ÿबंधन, खिनजŌ के व²ैािनक और 

इĶतम खनन म¤ उनकì अिधकतम आिथªक पुनÿाªिĮ और मानव संसाधनŌ का िवकास सिुनिĲत करने 

के िलए अÂयाधुिनक ÿौīोिगिकयŌ के उपयोग कì पåरकÐपना कì गई है। 

झारखंड सिहत देश के सभी पĘाधारक खिनज संसाधनŌ के इĶतम खनन को सुिनिĲत करने के िलए 

सवō°म उपलÊध ÿौīोिगकì अपनाने के िलए Öवतंý ह§। खनन ±ेý म¤ उपयोग कì जा रही कुछ नवीनतम 

ÿौīोिगिकयŌ म¤ सदूुर संवेदन, भौगोिलक सूचना ÿणाली, űोन ÿौīोिगकì, उपúह आधाåरत िनगरानी, 

Öवचालन और इंटरनेट ऑफ िथµंस शािमल ह§। 
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(ख): क¤ þ सरकार खान अिधिनयम, 1952 के माÅयम से खानŌ म¤ ®म और सरु±ा मानकŌ को 

िविनयिमत करती ह ैिजसे ®म और रोजगार मýंालय Ĭारा कायाªिÆवत  िकया जाता है। उĉ अिधिनयम 

म¤ खान िनरी±कŌ कì िनयुिĉ, कायª और शिĉयां, खानŌ म¤ ÖवाÖÃय और सरु±ा, रोजगार के घंटे और 

सीमा, सवैतिनक छुĘी आिद के ÿावधान ह§। उĉ अिधिनयम के तहत बनाए गए खान िनयम, 1955 म¤ 

खानŌ म¤ िनयोिजत या िनयोिजत िकए जाने वाले ÓयिĉयŌ कì िचिकÂसा जांच, कमªकार िनरी±क और 

सरु±ा सिमित, ÖवाÖÃय और Öव¸छता, ÿाथिमक िचिकÂसा और िचिकÂसा उपकरण, कÐयाणकारी 

सिुवधाओ ंआिद के िलए िनयमŌ का ÿावधान है। 

(ग): खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 [एमएमडीआर अिधिनयम, 1957] 

को एमएमडीआर संशोधन अिधिनयम, 2015 के माÅयम से संशोिधत िकया गया था, िजसके तहत 

अिधिनयम म¤ धारा 9ख शुł कì गई, जो राºय सरकारŌ को खनन कायŎ से ÿभािवत ÓयिĉयŌ और 

±ेýŌ के कÐयाण एवं लाभ के िलए काम करने हेतु िजला खिनज फाउंडेशन (डीएमएफ) Öथािपत करने 

का अिधकार देती है। डीएमएफ के तहत अिजªत िनिधयŌ का उपयोग ÿधानमंýी खिनज ±ेý कÐयाण 

योजना (पीएमकेकेकेवाई) के िदशा-िनद¥शŌ के अनसुार, अÆय बातŌ के साथ-साथ िनÌनिलिखत 

कायªकलापŌ के िलए िकया जाता है: 

(i) पेयजल आपूितª 

(ii) पयाªवरण संर±ण और ÿदूषण िनयंýण उपाय 

(iii) ÖवाÖÃय देखभाल 

(iv) िश±ा 

(v) मिहला एवं बाल कÐयाण 

(vi) कौशल िवकास और आजीिवका सजृन 
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िदनांक 30.09.2024 तक, डीएमएफ के तहत 1,00,158.16 करोड़ Łपये कì संचयी रािश एकý कì 

गई ह ैिजसम¤ से 3,60,811 पåरयोजनाओ ंके िलए 86,462.80 करोड़ Łपये आवंिटत िकये गये ह§। 

  

                                      KOLLAM-SCHENKOTTA RAILWAY LINE 

1581. SHRI N K PREMACHANDRAN:     

Will the Minister of RAILWAYS be pleased to state:  

(a) whether the Government proposes to utilise the Kollam – Schenkotta railway 

line in its full capacity and if so, the details of action taken thereon; 

(b) the total amount spent by the Railways for gauge conversion, electrification, 

station development and other development activities on said railway line during 

the last ten years; 

(c) if so, the action taken to utilise the same; 

(d) whether the Government proposes to increase the number of coaches of trains 

running on said route and if so, the details thereof; 

(e) whether the Government proposes to increase the speed of the trains through 

Kollam–Schenkotta route and if so, the details of action taken thereon; and 

(f) whether the Government proposes to introduce new trains through said railway 

route and if so, the details thereof?  

         

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (f)  With a view to optimally utilise the line capacity of the Kollam-Sengottai 

sector, 10 Mail/Express and 06 passenger trains are presently being operated. 

Besides, three pairs of train services serving the sector have been augmented to 

18 coaches, by addition of coaches. Further, introduction of new trains, speeding 

up of services and attachment of coaches are an ongoing processes on Indian 

Railways subject to traffic pattern, operational feasibility and availability of 

resources etc.  

Kollam - Punalur - Bhagavathipuram - Sengottai section has large number of 

sharp curves.  

Total expenditure for gauge conversion of Kollam-Sengottai section including 

electrification, station etc. is Rs. 419.42 crore. 

 

CANCELLATION OF RATION CARDS DUE TO E-KYC 

1582.  SHRI SASIKANTH SENTHIL: 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a)  whether the Government is aware of reports indicating that the mandatory 

e-KYC verification process is leading to the exclusion of genuine ration 

cardholders particularly affecting migrant populations and if so, the details thereof; 

(b)  the State-wise details of ration cards cancelled since the implementation of 

e-KYC process along with primary reasons cited for these cancellations; and 
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(c)  the details of the steps being taken to ensure that legitimate ration 

cardholders especially vulnerable groups such as migrant workers, the elderly 

and the disabled are not excluded from accessing food security benefits due to 

technical or logistical barriers in the e-KYC process? 

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, 

FOOD AND PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI 

BAMBHANIYA): 

(a):  The department has not received any such information from any states/ 

UTs.  

States/UTs are responsible for the identification of ineligible/ duplicate 

ration cards and the inclusion of eligible beneficiaries/households. 

(b):  The eKYC process is carried out by States/UTs. No data of ration cards 

cancelled due to the implementation of eKYC is available with the Department of 

Food and Public Distribution. 

 (c): As per the Targeted Public Distribution System (TPDS) Control Order 2015, 

the review of ration cards/beneficiaries list, identification of ineligible/ duplicate 

ration cards and inclusion of eligible beneficiaries/households is the responsibility 

of concerned State/UT Government. 

All States/UTs have been advised to undertake proper verification 

(including field verification) of each identified case to ensure that ration cards of 

genuine beneficiaries are not deleted/ suspended. 
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  VANDE BHARAT SEMI HIGH SPEED TRAIN 

1583. SHRI JAGADISH SHETTAR:     

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of measures being contemplated to commence the “Vande Bharat” 

Semi High Speed Train from Belagavi – Bangalore-Belagavi, where the trial run 

on the said route is successfully completed and which is just an extension of the 

present Vande Bharat traversing en-route Dharwar-Bangalore-Dharwar;  

(b) if so, the details thereof;  

(c) whether there are any plans to increase the frequency of the present said train 

commuting from Pune to Hubli (via Belagavi) and back, from present three days 

in a week to all seven days in a week; and  

(d) if so, the details thereof? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d)  Presently, 15 pairs of regular trains are catering to the needs of 

Bengaluru-Belgavi sector. Similarly, 17 pairs of regular trains including 

20669/20670 Hubballi-Pune Vande Bharat Express (Tri-weekly) are catering to 

the needs of passengers of Pune-Hubballi sector. Pune-Hubballi sector is 

additionally being served by 1 pair of special train. Besides, extension and 

increase in frequency of train services, including Vande Bharat services, is an 
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ongoing process on Indian Railways, subject to traffic justification, operational 

feasibility, resource availability, etc. 

 

मुबंई से सीतापुर याýी गाड़ी को मैलानी ज³ंशन तक करना 

1584. ®ी उÂकषª वमाª मधुर: 

³या रेल मýंी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या सरकार का िवचार िदÐली, हåरĬार, पंजाब, आगरा, राजÖथान और उ°र पूवª कì ओर 

लखीमपरु Öटेशन और िजला खीरी के मैलानी ज³ंशन तक याýी गाड़ी चलाने का ह;ै 

(ख) यिद हां, तो इस ेकब तक चलाये जान ेकì संभावना ह ैऔर यिद नहé, तो इसके ³या कारण ह§; 

और 

(ग) ³या सरकार का ÿÖताव मुंबई स ेसीतापरु याýी गाड़ी को मैलानी ज³ंशन तक बढ़ान ेका ह ै

और यिद हां, तो तÂसंबंधी Êयौरा ³या ह?ै 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग): इस समय, मलैानी Öटेशन 16 िनयिमत रेलगाड़ी सेवाओ ंĬारा सेिवत िकया जा रहा है जो 

लखनऊ ±ेý, गोरखपरु, पीलीभीत, सीतापरु आिद को जोड़ती ह§। बहरहाल, भारतीय रेल पर नई 

रेलगािड़या ँचलाना और वंद ेभारत सेवाओ ंसिहत गाड़ी सेवाओ ंका िवÖतार करना सतत् ÿिøया है, 

जो यातायात औिचÂय, पåरचालिनक Óयवहायªता, संसाधन कì तंगी आिद के अÅयधीन है। 

PROTECTION OF RIGHTS OF MINORITES 
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1585. ADV. CHANDRA SHEKHAR: 

Will the Minister  of MINORITY AFFAIRS be pleased to state:  

(a)  the details of specific measures taken/implemented by the Government during 

the last five years to protect minority rights and promote communal harmony, 

particularly in light of recent incidents of tension along with the effectiveness of 

these measures; 

(b)  whether the Government has conducted any recent assessments of its 

schemes for minority welfare, if so, the key findings, the manner in which the same 

are being used to improve policy implementation; and 

(c) the details of new initiatives or modifications to existing programmes the 

Government is planning to address the emerging challenges faced by minority 

communities indicating the timeline for its implementation and expected 

outcomes? 

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND MINISTER OF 

MINORITY AFFAIRS (SHRI KIREN RIJIJU): 

(a) ‘Police’ and ‘Public Order’ are State subjects under the Seventh Schedule to the 

Constitution of India. Prevention, detention, registration, investigation and 

prosecution of offences are primarily the concerns of the State Governments/Union 

Territory (UT) Administrations. The State Governments are competent to deal with 

offences under the extant provisions of laws. There are various provisions under 

Bharatiya Nyaya Sanhita to address the communal violence/disturbance, promoting 
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enmity between different groups on ground of religion, causing breach of peace and 

incitement of persons to commit offences etc. To promote communal harmony 

regular meetings with the representatives of all the minority communities are being 

held by the National Commission for Minorities, under the M/o Minority Affairs. 

(b) and (c): Government of India conducts impact evaluation studies of various 

schemes from time to time for improvement of socio-economic status of minority 

communities, which is an ongoing exercise. 

 

आठ नई रेलव ेपåरयोजनाओ ंकì िÖथित 

1586. ®ी बाबू िसहं कुशवाहा:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क) ³ या सरकार ने अगÖत, 2024 म¤ आठ नई रले पåरयोजनाओ ंको मंजूरी दी है;  

(ख) यिद हां, तो इन पåरयोजनाओ ंके ³ या नाम ह§ और इनकì लंबाई िकतनी है और ये पåरयोजनाए ं

िकन राºयŌ म¤ िÖथत है;  

(ग) ऐसी नई पåरयोजनाओ ंके कायाªÆवयन के िलए िनधाªåरत बजट और समय-सीमा ³ या है;  

(घ) वषª 2023-24 म¤ 5200 िकलोमीटर रेल मागª को जोड़ने म¤ सरकार कì उपलिÊध को Åयान म¤ 

रखकर रलेवे Ĭारा भिवÕय म¤ िकए जाने वाले कायŎ कì गित को बनाए रखने के िलए ³या कदम 

उठाए जा रहे ह§;  
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(ङ) माचª, 2024 तक 62,119 िकलोमीटर के बड़ी लाइन के िवīतुीकरण के पूरा होने के बाद शेष 

नेटवकª  का िवīतुीकरण कब तक पूरा होने कì संभावना है;  

(च)  ³या संपूणª दशे के 6112 रेलवे ÖटेशनŌ पर वाई-फाई सुिवधा शłु कर दी गई है और यिद हां, 

तो तÂसंबंधी Êयौरा ³या है; और  

(छ)  सरकार कì शेष रेलवे ÖटेशनŌ पर वाई-फाई सिुवधा ÿदान करने कì योजना ³या है? 

 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) स े (छ): जी हा।ँ नई रले लाइन के िलए िनÌनिलिखत पåरयोजनाओ ंको आिथªक मामलŌ कì 

मंिýमंडल सिमित Ĭारा अगÖत 2024 म¤ अनुमोिदत िकया गया है। 

ø. सं. पåरयोजना का नाम 
लागत 

(₹ करोड़ म¤) 

1 िबøमिशला-कटåरया 2,171 

2 गणुपूुर-थŁेबाली 1,166 

3 
भþाचलम Öटेशन के राÖते मलकानिगरी-

पांडुरंगपरुम  
3,592 

4 बदामपहाड़-क¤ दुझरगढ़ 1,876 

5 जूनागढ़-नबरगंपुर 2,865 
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6 बढ़ुामरा-चाकुिलया 1,460 

7 जालना-जलगांव 5,804 

8 बंगरीपोसी-गोŁमिहसानी 2,270 

 

िकसी रले पåरयोजना (पåरयोजनाओ)ं का पूरा होना राºय सरकार Ĭारा तीĄ भूिम अिधúहण, वन 

िवभाग के पदािधकाåरयŌ Ĭारा वािनकì Öवीकृितयां, लागत म¤ भागीदारी वाली पåरयोजनाओ ंम¤ राºय 

सरकार Ĭारा लागत के भाग को जमा करना, पåरयोजनाओ ं कì ÿाथिमकता, अितलंघनकारी 

जनोपयोगी सेवाओ ंका Öथानांतरण, िविभÆन ÿािधकरणŌ से सांिविधक Ö वीकृितयां, ±ेý कì भूिव²ानी 

और Öथलाकृितक पåरिÖथित, पåरयोजना Öथल वाले ±ेý म¤ कानून एवं ÓयवÖथा कì िÖथित, जलवाय ु

पåरिÖथितयŌ आिद के कारण पåरयोजना िवशेष Öथल के िलए वषª म¤ कायª करने के महीनŌ कì सं́ या 

जैसे िविभÆन कारकŌ पर िनभªर करता है।  

रेल पåरयोजनाओ ंके Âवåरत अनुमोदन और कायाªÆवयन के िलए सरकार Ĭारा उठाए जा रहे िविभÆन 

कदमŌ म¤ (i) गित शिĉ इकाइयां Öथािपत करना (ii) पåरयोजनाओ ंकì ÿाथिमकता (iii) ÿाथिमकता 

पåरयोजनाओ ंहेत ुिनिध के आबंटन म¤ पयाªĮ वृिĦ करना (iv) फìÐड Öतर पर शिĉयŌ का ÿÂयायोजन 

(v) िविभÆन ÖतरŌ पर पåरयोजना कì ÿगित कì गहन िनगरानी और (vi) शीŅ भूिम अिधúहण, वािनकì 

और वÆयजीव संबंधी मंजूåरयŌ और पåरयोजनाओ ंसे संबंिधत अÆय मĥुŌ को सुलझाने के िलए राºय 

सरकारŌ और संबंिधत ÿािधकाåरयŌ के साथ िनयिमत łप से अनुवतê कारªवाई करना शािमल है। इसके 

फलÖवłप, वषª 2014 से कमीशिनंग कì दर म¤ उÐलेखनीय वृिĦ हòई है।   

2014-24 के दौरान और 2014 से पहले िकए गए िवīतुीकरण का िववरण िनÌनानुसार है:- 

अविध िकया गया िवīतुीकरण  



04.12.2024                                                                                                                                   781 
 

(मागª िकलोमीटर म¤) 

2014 से पहल े 21,801 

2014-24 44,199 

 

इस समय भारतीय रेल पर कुल बड़ी लाइन नेटवकª  के लगभग 97% मागª का िवīतुीकरण कर िदया 

गया है।  

भारतीय रले ने हाÐट ÖटेशनŌ को छोड़कर सभी Óयवहायª रेलवे ÖटेशनŌ पर िन:शÐुक वाई-फाई मुहैया 

कराने का िविनĲय िकया है। अब तक, 6112 Óयवहायª रलेवे ÖटेशनŌ पर वाई-फाई सिुवधा उपलÊध 

कराई गई है।    

DIGITAL LITERACY FOR TRIBAL YOUTH 

1587. SHRI BIPLAB KUMAR DEB: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a) whether the tribal youth have the lowest literacy rate in electronics and 

information technology as compared to others;  

(b) if so, the details thereof;  

(c) whether the Government is considering to start a scheme to boost digital 

literacy with special focus on tribal population especially in Tripura; and  

(d) if so, the details thereof and if not, the reasons therefor? 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a) to (d): As per Census 2011, India has a Scheduled Tribe (ST) population of 

10.43 crore representing 8.6% of the total population and 11.3% of the rural 

population. The Pradhan Mantri Gramin Digital Saksharta Abhiyan (PMGDISHA) 

scheme of MeitY was to promote digital literacy in rural India. Under the scheme, 

6.39 crore individuals were trained across the country as on March 31, 2024 as 

against the target of 6 crore. The scheme has ended. 

The National Sample Survey Office (NSSO) conducted the ‘Comprehensive 

Annual Modular Survey’ (CAMS) in its 79th round (July, 2022 to June, 2023) and 

the data in their report indicated a significant positive trend in digital literacy across 

both rural and urban areas through digital engagements viz, internet penetration, 

smart-phone usage. 

In the state of Tripura, a total of 82,301 Scheduled Tribe candidates were enrolled 

and 65,174 candidates were trained under the PMGDISHA Scheme. 

 

SILVER LINE HIGH-SPEED RAIL PROJECT IN KERALA 

1588.  SHRI KODIKUNNIL SURESH: 

          Will the Minister of RAILWAYS be pleased to state: 

(a) the current approval status of the Silver Line high-speed rail project in Kerala 

and the specific role of the Government in its planning and implementation; 
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(b)  the proposed track type and its intended usage for passenger or mixed traffic, 

along with the technical specifications planned for the project; 

(c)  the alignment proposed for the project, including the major cities and locations 

it will connect, as well as the details of stations planned along the route; 

(d)  the expected number of people to be displaced due to the project and the 

measures planned for their rehabilitation and compensation; 

(e) the total land area required for the project and the progress made in land 

acquisition so far; and 

(f) the estimated budget for the project, including the sources of funding, financial 

partnerships and liabilities, if any? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (f): Silver Line from Thiruvananthapuram to Kasaragod in Kerala has been 

identified by Kerala Rail Development Corporation Limited (KRDCL), a Joint Venture 

company of State Government of Kerala (51%) and Ministry of Railways (49%) for 

development.  After survey, KRDCL has submitted Detailed Project Report (DPR) 

of the Project.  There are many deficiencies in the DPR.  Therefore, KRDCL has 

been advised by Southern Railway to address those deficiencies and prepare 

revised DPR as per the latest technical standards such as adoption of Broad Gauge, 

integration with existing IR network at suitable points, flatter ruling gradient, 

provision of KAVACH, electrification with 2x25 kV, proper drainage scheme for yards 
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and sections, addressing environmental concerns during construction and operation 

etc.  The project is not yet sanctioned.  

 

INDIA AI MISSION 

1589.     SHRIMATI SAJDA AHMED: 

Will the Minister of ELECTRONICS AND INFORMATION TECHNOLOGY be 

pleased to state: 

(a)  the detailed allocation of the Rs.10,372 crore budget for the India Artificial 

Intelligence (AI)Mission; 

(b) whether the Government has framed timeline for AI supercomputing 

infrastructure with over 10,000 and if so, the details thereof alongwith its expected 

capabilities; 

(c)  whether the Government has formulated policy for monitoring the ethical 

guidelines and governance frameworks under the Safe and Trusted AI pillar; and 

(d)  if so, the details thereof and the measures being taken to ensure the 

availability and quality of datasets on the India AI Datasets Platform? 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY; AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS 

AND INFORMATION TECHNOLOGY (SHRI JITIN PRASADA): 

(a):   Union Cabinet led by Hon’ble Prime Minister Shri Narendra Modi ji has 

approved the IndiaAI Mission on 7th March 2024, a strategic initiative to establish 
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a robust and inclusive AI ecosystem that aligns with the country’s development 

goals. This mission is driven by a vision to position India as a global leader in 

artificial intelligence by focusing on seven foundational pillars. 

By democratizing access to computing resources, enhancing data quality, 

nurturing homegrown AI expertise, attracting top talent, fostering industry 

partnerships, supporting startup ventures, promoting socially impactful AI 

projects, and emphasizing ethical practices, the mission seeks to foster 

responsible and inclusive growth within India’s AI landscape. 

The implementation of ‘IndiaAI Mission’ with a total outlay of Rs. 10,371.92 Cr is 

for a period of 5 years. The allocation of budgetary outlay among the key pillars 

is below: 

Components Total Expenditure (₹ Cr) 

IndiaAI Compute Capacity 4563.36 

IndiaAI Innovation Centre (IAIC) 1971.37 

IndiaAI Datasets Platform 199.55 

IndiaAI Application Development Initiative  689.05 

IndiaAI FutureSkills 882.94 

IndiaAI Startup Financing 1942.5 

Safe and Trusted AI 20.46 

IndiaAI Overheads and Contingency @1% 102.69 

Total 10,371.92 
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(b):  The IndiaAI compute pillar envisions provisioning high-end scalable AI 

computing ecosystem comprising AI compute infrastructure of 10,000 or more 

Graphics Processing Units (GPUs), over a period of 5 years. 

(c):   The ‘Safe and Trusted’ pillar within the IndiaAI Mission aims to encourage 

the adoption of AI in a responsible manner with the principles of safety, security, 

transparency, and privacy embedded in the design of AI technology to mitigate 

the AI risks, placing the idea of ‘AI for All’ at its very core. 

Under this Pillar eight Responsible AI Projects have been selected to address the 

need for robust guardrails to ensure the responsible development, deployment, 

and adoption of AI technologies. The projects cover a range of critical themes, 

including Machine Unlearning, Synthetic Data Generation, AI Bias Mitigation, 

Ethical AI Frameworks, Privacy-Enhancing Tools, Explainable AI, AI Governance 

Testing, and Algorithm Auditing Tools. The details of the selected projects are 

given at Statement . 

(d):  IndiaAI Mission through IndiaAI Datasets Platform Pillar aims to enhance 

access, quality, and utilization of public sector datasets to make them AI-ready. 

The beneficiaries of the non-personal datasets curated by this platform are Indian 

startups and researchers for the development of AI platforms and tools, with 

appropriate security and privacy controls in place. IndiaAI Datasets Platformmay 

enable real-time data accessibility through secure API-based data sharing and 

development of data pipelines, wherever feasible. 
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STATEMENT  

The details of the selected projects under “Safe and Trusted AI” Pillar are 

as under: 

NAME OF THE 

THEME 

SELECTED 

APPLICANT 

TITLE OF THE PROJECT 

Machine 

Unlearning  

IIT Jodhpur Machine Unlearning in Generative 

Foundation Models 

Synthetic Data 

Generation 

IIT Roorkee Design and Development of 

Method for Generating Synthetic 

Data for Mitigating Bias in 

Datasets; and Framework for 

Mitigating Bias in Machine 

Learning Pipeline for Responsible 

AI 

AI Bias Mitigation 

Strategy 

National Institute of 

Technology Raipur 

Development of Responsible 

Artificial Intelligence for Bias 

Mitigation in Health Care Systems 

Explainable AI 

Framework 

DIAT Pune and 

Mindgraph Technology 

Pvt. Ltd. 

Enabling Explainable and Privacy 

Preserving AI for Security  
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Privacy 

Enhancing 

Strategy 

IIT Delhi, IIIT Delhi, IIT 

Dharwad  

and 

Telecommunication 

Engineering Center 

(TEC) 

Robust Privacy-Preserving 

Machine Learning Models 

AI Ethical 

Certification 

Framework 

IIIT Delhi 

and  

Telecommunication 

Engineering Center 

(TEC) 

Tools for assessing fairness of AI 

model 

AI Algorithm 

Auditing Tool 

Civic Data Labs  ParakhAI - An open-source 

framework and toolkit for 

Participatory Algorithmic Auditing 

AI Governance 

Testing 

Framework 

Amrita Vishwa 

Vidyapeetham 

and 

Track-LLM, Transparency, Risk 

Assessment, Context and 

Knowledge for Large Language 

Models 
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Telecommunication 

Engineering Center 

(TEC) 

 

नरकिटयागजं-गोरखपुर के राÖते चंपारण तक नई ůेन  

1590. ®ी सुनील कुमार:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³या उ°र िबहार के हजारŌ छाý राजÖथान के कोटा म¤ पढ़ते ह§ और यिद हा,ँ तो तÂसंबंधी 

Êयौरा ³या है;  

(ख)  ³या चंपारण से कोटा के िलए केवल एक ůेन अवध ए³सÿेस है, िजसम¤ गजुरात और महाराÕů 

के यािýयŌ कì भारी भीड़ होती है और इसम¤ अिधक समय लगता है और यिद हां, तो तÂसंबंधी 

Êयौरा ³या है; और 

 (ग)  ³ या सरकार का ÿÖताव चंपारण के छाýŌ कì याýा को आसान बनाने के उĥेÔय स े   

नरकिटयागंज-गोरखपरु के राÖते ůेन चलाने का है और यिद हां, तो तÂसंबंधी Êयौरा ³ या है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) स े(ग): रेल नेटवकª  राºय कì सीमाओ ंके आर-पार फैली होती है, नेटवकª  कì आवÔयकता के 

अनसुार सीमाओ ंके आर-पार गािड़यां शŁु कì जाती है। बहरहाल, नरकिटयागंज, बापूधाम मोितहारी 

आिद जैसे Öटेशन िबहार राºय म¤ चंपारण ±ेý के यािýयŌ कì जłरतŌ को पूरा करते ह§। वतªमान म¤, 

बापूधाम मोितहारी-नरकिटयागंज-कोटा खंड 19037/38 बरौनी-बांþा (टिमª.) अवध ए³सÿेस (दैिनक) 

िनयिमत सेवा  Ĭारा सेिवत िकया जा रहा है। यािýयŌ कì अितåरĉ जłरतŌ को पूरा करने के िलए, 

भारतीय रले िवशेष गािड़यां भी पåरचािलत करती है और तदनुसार, बापूधाम मोितहारी-नरकिटयागंज-
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कोटा खंड कì अितåरĉ आवÔयकताओ ंको पूरा करने के िलए, 02 जोड़ी िवशेष सवेाए ंभी पåरचािलत 

कì जा रही ह§। इसके अलावा, भारतीय रले पर यातायात औिचÂय, पåरचालिनक Óयवहायªता, संसाधन 

कì उपलÊधता आिद के अÅयधीन गाड़ी सेवाओ ंकì शłुआत करना एक सतत् ÿिøया है। 

 

िडिजटल इंिडया िमशन 

1591.®ी िजया उर रहमानः 

³या इल³े ůॉिनकì और सूचना ÿौīोिगकì मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िडिजटल इंिडया िमशन के तहत úामीण और दूर-दराज के ±ेýŌ म¤ इंटरनेट कनेि³टिवटी म¤ सुधार 

के िलए सरकार Ĭारा ³या उपाय िकए जा रहे ह§; 

(ख) ³या सरकार ने फजê खबरŌ और गलत सूचना के ÿसार को रोकने के िलए कोई पहल कì है; 

(ग) यिद हां, तो इस संबंध म¤ ³या नीितगत उपाय अपनाए गए ह§ और यिद नहé, तो इसके ³या कारण 

ह§; 

(घ) ³या सरकार ने साइबर अपराध और ऑनलाइन धोखाधड़ी को िनयंिýत करने के िलए कोई सरु±ा 

उपाय िकए ह§ और कोई योजना लागू कì है; और 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 

 

वािणºय और उīोग मýंालय म¤ राºय मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंालय 

म¤ राºय मýंी (®ी िजितन ÿसाद): 

(क): भारत सरकार ने 17 िदसंबर 2019 को राÕůीय āॉडब§ड िमशन कì शुŁआत कì थी िजसका 

उĥेÔय िडिजटल संचार अवसंरचना का तेजी से िवकास करने और सभी के िलए िकफायती और 

सावªभौिमक āॉडब§ड पहòचँ ÿदान करना है। इस िमशन का उĥेÔय पूर ेदेश म¤ (िवशेष łप से úामीण और 
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दूरदराज के ±ेýŌ म¤) िवकास को गित ÿदान करना और āॉडब§ड कì सेवाओ ंको सावªभौिमक और 

समान Öतर पर उपलÊध कराना है। 

दूरदराज के ±ेýŌ म¤ इंटरनेट कनेि³टिवटी बढ़ाने के िलए िनÌनिलिखत कायª िकए गए ह§:- 

(i) क¤ þीकृत राइट ऑफ वे पोटªल: गितशिĉ संचार पोटªल (राइट ऑफ वे अनमुितयŌ के िलए क¤ þीकृत 

पोटªल) 14 मई 2022 को लॉÆच िकया गया था तािक ऑिÈटकल फाइबर केबल िबछाने और टेलीकॉम 

टावर लगाने के िलए Âवåरत राइट ऑफ वे (आरओडÊÐयू) अनुमितयŌ के िलए आवेदकŌ को अपना 

कायª करने म¤ सिुवधा हो। पोटªल म¤ सभी 36 राºयŌ/क¤ þ शािसत ÿदेशŌ और चार क¤ þीय मýंालयŌ को 

शािमल/एकìकृत िकया गया है। 

(ii) संचार मýंालय Ĭारा भारतीय टेलीúाफ राइट ऑफ वे (आईटीआरओडÊÐयू) िनयम 2016 भी लाए 

गए थ,े िजनम¤ 5जी रोल-आउट के िलए अगÖत 2022 म¤ संशोधन िकया गया था। इन िनयमŌ म¤ ओवर 

úाउंड और अडंरúाउंड टेलीकॉम इĀंाÖů³चर के िलए दरŌ के मानकìकरण, 5जी छोटे सले के उपयोग 

के िलए Öůीट फनêचर कì दरŌ और मआुवजे और बहाली के िलए लागू शÐुकŌ का ÿावधान िकया गया 

है। दूरसंचार िवभाग सभी राºयŌ/क¤ þ शािसत ÿदेशŌ के साथ उनकì आरओडÊÐयू नीितयŌ को क¤ þीय 

राइट ऑफ व ेिनयमŌ के साथ संरेिखत करने और लंिबत राइट ऑफ वे आवेदनŌ को िनपटाने के िलए 

संपकª  बनाए हòए है। 

इसके अलावा, दूरसंचार अिधिनयम 2023 म¤ पाåरत िकया गया था और इसके अनुसार दरूसंचार 

(राइट ऑफ वे) िनयम, 2024 लाए गए जो 1 जनवरी 2025 से लागू हŌगे। 

(ख) से (ङ): भारत सरकार कì नीितयŌ का उĥेÔय देश म¤ उपयोगकताªओ ंके िलए एक खुला, सरुि±त, 

िवĵसनीय और जवाबदेह साइबरÖपेस सिुनिĲत करना है। साइबरÖपेस म¤ फजê खबरŌ और गलत 

सूचनाओ ंकì चुनौितयŌ से िनपटने के िलए भारत सरकार Ĭारा कì गई ÿमुख पहल¤ इस ÿकार ह§: 

इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंालय ("मýंालय") ने संबंिधत िहतधारकŌ के साथ Óयापक 

परामशª के बाद, सूचना ÿौīोिगकì अिधिनयम, 2000 ("आईटी अिधिनयम) के तहत ÿद° शिĉयŌ 

का ÿयोग करते हòए सूचना ÿौīोिगकì (मÅयÖथ िदशा-िनद¥श और िडिजटल मीिडया आचार संिहता) 
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िनयम, 2021 ("आईटी िनयम, 2021') को अिधसूिचत िकया है। आईटी िनयम, 2021 म¤ सोशल 

मीिडया मÅयÖथŌ सिहत अÆय मÅयÖथŌ पर सूचना के संबंध म¤ िविशĶ पåर®म संबधंी दाियÂव डाला 

गया है, तािक वे Öवयं उिचत ÿयास कर¤ और अपने कंÈयूटर संसाधन के उपयोगकताª को यह बताए ं

िक उसे िकस सूचना को Èलेटफॉमª पर होÖट, ÿदिशªत, अपलोड, ÿकािशत, ÿेिषत, सúंहीत या साझा 

नहé करना है। मÅयÖथŌ को अपनी जवाबदेही सुिनिĲत करने कì आवÔयकता ह,ै िजसम¤ िनयमŌ के 

तहत िनधाªåरत समय-सीमा के भीतर गैरकानूनी सूचना को हटाने कì िदशा म¤ उनकì Âवåरत कारªवाई 

करना अपेि±त है। इस उĥेÔय के िलए, गैरकानूनी सूचना के अंतगªत िनिषĦ और गलत सूचना, ÖपĶ 

łप से झूठी सूचना, असÂय या Ăामक ÿकृित कì सूचना शािमल है। 

आईटी िनयम, 2021 म¤ िशकायतŌ के समाधान के िलए मÅयÖथŌ Ĭारा िशकायत अिधकारी कì िनयुिĉ 

कì भी आवÔयकता है। ऐसे अिधकारी को इन िनयमŌ के उÐलंघन के िखलाफ पीिड़त/िशकायतकताª 

कì िशकायतŌ का समयबĦ आधार पर िनवारण करना अपेि±त है। यिद पीिड़त/िशकायतकताª मÅयÖथ 

के िशकायत अिधकारी के िनणªय से Óयिथत है या उसे समय पर िनवारण नहé िमलता है, तो वह 

िशकायत अिधकारी से पý ÿाĮ होने के तीस िदनŌ के भीतर िशकायत अपीलीय सिमित म¤ अपील कर 

सकता है। आईटी िनयम, 2021 म¤ िविनिदªĶ उिचत कमªठता का पालन न करने के मामले म¤, मÅयÖथŌ 

को आईटी अिधिनयम के तहत िकसी भी तीसर ेप± कì जानकारी, डेटा या संचार िलंक के िलए 

जवाबदारी से छूट नहé दी जाएगी। 

आईटी िनयम, 2021 म¤ एक अितåरĉ सावधानी उपाय के łप म¤, ÿमुख सोशल मीिडया मÅयÖथ 

("एसएसएमआई") (अथाªत भारत म¤ 50 लाख या उससे अिधक पंजीकृत उपयोगकताªओ ंवाला एक 

सोशल मीिडया मÅयÖथ) समय-समय पर अनपुालन åरपोटª ÿकािशत करता है, िजसम¤ उन सूचनाओ ं

के िलंकŌ का उÐलेख होता है िजÆह¤ उसने Öवचािलत टूल का उपयोग करके हटा िदया है या रोक िदया 

है। एसएसएमआई को अÆय अितåरĉ उिचत पåर®म के अलावा भारत कì सÿंभतुा और अखंडता, 

राºय कì सरु±ा, िवदेशी राºयŌ के साथ मýैीपूणª संबंध या सावªजिनक ÓयवÖथा, या उपरोĉ से संबंिधत 

अपराध के िलए उकसावे या बलाÂकार, यौन łप से ÖपĶ सामúी या बाल यौन शोषण सामúी 
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(सीएसएएम) से संबंिधत सूचना के पहले ąोत कì पहचान करने म¤ स±म बनाकर घटना कì रोकथाम 

करन,े उसका पता लगान,े जांच करने तथा अिभयोजन या दडं के िलए कानून ÿवतªन एज¤िसयŌ (एलईए) 

के साथ सहयोग करना भी आवÔयक है। 

इसके अलावा, साइबरÖपेस म¤ गलत सूचना आिद नकुसानŌ को दरू करने के िलए मýंालय ने उīोग 

के िहतधारकŌ/सोशल मीिडया Èलेटफॉमª के साथ कई परामशª िकए ह§ और एडवाइजरी जारी कì है, 

िजसके माÅयम से मÅयÖथŌ को आईटी िनयम, 2021 के तहत उिÐलिखत उनके उिचत पåर®म 

दाियÂवŌ के बार े म¤ याद िदलाया गया और दभुाªवनापूणª िसंथेिटक मीिडया' और 'डीपफेक' सिहत 

गैरकानूनी सामúी का मकुाबला करने कì सलाह दी गई। सरकार िनयिमत łप से ÿौīोिगकì कंपिनयŌ 

के संपकª  म¤ रहती ह ैतािक उÆह¤ इन िनयमŌ के तहत उिचत पåर®म आवÔयकताओ ंके बार ेम¤ जागłक 

िकया जा सके। 

आईटी अिधिनयम के तहत िनयĉु मनोनीत अिधकारी भारत कì सÿंभतुा और अखंडता, सरु±ा, 

राºय कì सरु±ा, अÆय राÕůŌ के साथ मýैीपूणª संबंधŌ या सावªजिनक ÓयवÖथा के िहत म¤ या उपरोĉ 

से संबंिधत स²ेंय अपराध को भड़काने के िलए िविशĶ सूचना/िलंक (सĘेबाजी या जआु साइटŌ सिहत) 

तक पहòंच को अवŁĦ करने के िलए मÅयÖथŌ को अवरोधन आदेश जारी करता है। सूचना ÿौīोिगकì 

(सावªजिनक łप से सूचना तक पहòंच को अवŁĦ करने के िलए ÿिøया और सरु±ा उपाय) िनयम, 

2009 म¤ पåरकिÐपत ÿिøया का पालन करता है। 

उपरोĉ के अलावा, 2023 म¤ अिधिनयिमत भारतीय Æयाय संिहता, 2023 ("बीएनएस") साइबर 

अपराधŌ सिहत िविभÆन अपराधŌ के िखलाफ कड़ी सजा का ÿावधान करता है। बीएनएस म¤ अÆय 

बातŌ के साथ-साथ ऐसे "संगिठत अपराध" को पåरभािषत िकया गया है िजसम¤ आिथªक अपराध, 

साइबर अपराध शािमल ह§, जो िकसी Óयिĉ या ÓयिĉयŌ के समूह Ĭारा संगिठत अपराध िसंिडकेट के 

सदÖय के łप म¤ या ऐसे िसंिडकेट कì ओर से िकए जाते ह§। बीएनएस के तहत सजा के कई अÆय 

ÿावधान भी धोखाधड़ी के मामले म¤ लागू हो सकते ह§, िजनम¤ छĪ तरीके से धोखाधड़ी करना, 
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आपरािधक िवĵासघात करना और जालसाजी करना आिद शािमल ह§। इनम¤ से अिधकांश धाराओ ंम¤ 

गैर-जमानती अपराधŌ का ÿावधान िकया गया है। 

साइबर अपराधŌ के संबंध म¤ जागłकता फैलाने के िलए सरकार समय-समय पर िविभÆन पहल करती 

रही है। इनम¤ सोशल मीिडया के माÅयम से साइबर सरु±ा युिĉयां, सूचना सुर±ा संबधंी सवō°म 

ÿथाओ ंका ÿकाशन, साइबर सरु±ा और सुर±ा जागłकता कायªøम आयोिजत करना आिद शािमल 

ह§। 

एमईआईटीवाई ने इंटरनेट का उपयोग करते समय उपयोगकताªओ ंके बीच जागłकता पैदा करने और 

इंटरनेट से संबंिधत नैितकता के महÂव को उजागर करने के िलए सूचना सरु±ा िश±ा और जागłकता 

(आईएसईए) नामक एक कायªøम शुł िकया ह,ै िजसम¤ उÆह¤ अफ़वाहŌ/फजê खबरŌ को साझा न करने 

कì सलाह दी गई है। सूचना सुर±ा जागłकता के िलए एक समिपªत वेबसाइट बनाई गई है जो िनयिमत 

आधार पर ÿासंिगक जागłकता सामúी तैयार करती है और उसे अपúेड करती है, और इसे यहा ँ

https://www.infosecawareness.in पर दखेा जा सकता है। 

भारतीय कंÈयूटर आपातकालीन ÿितिøया दल (सटª-इन) साइबर धोखाधड़ी को रोकने के िलए कई 

उपाय कर रहा है। इनम¤ िनयिमत आधार पर कंÈयूटर, मोबाइल फोन, नेटवकª  और डेटा कì सरु±ा के 

िलए नवीनतम साइबर खतरŌ/कमजोåरयŌ और ÿितवादŌ के बार ेम¤ अलटª और परामशê िनदेश जारी 

करना, संगठनŌ कì साइबर सरु±ा िÖथित और तैयाåरयŌ का आकलन करने के िलए साइबर सरु±ा 

मॉक िűल आयोिजत करना शािमल है। 

आरबीआई और ब§क भी छोटे एसएमएस, रेिडयो अिभयान, साइबर अपराध कì रोकथाम पर ÿचार 

आिद के माÅयम से जागłकता अिभयान चला रहे ह§। इसके अलावा, आरबीआई धोखाधड़ी और 

जोिखम Æयूनीकरण के बारे म¤ इल³ेůॉिनक-ब§िकंग जागłकता और ÿिश±ण (ई-बात) कायªøम 

आयोिजत कर रहा है। इसके अलावा, úाहक Ĭारा úाहक सेवा वेबसाइट या ब§कŌ कì शाखाओ ंपर 

िव°ीय धोखाधड़ी कì åरपोटª भी दजª कराई जा सकती है। 
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साइबर अपराधŌ से Óयापक और समिÆवत तरीके से िनपटने के कायªतंý को मजबूत करने के िलए, 

क¤ þ सरकार ने कदम उठाए ह§, िजनम¤ अÆय बातŌ के साथ- साथ िनÌनिलिखत भी शािमल ह§- 

(i) भारतीय साइबर अपराध समÆवय क¤ þ (आईसी) कì Öथापना करना; 

(ii) मिहलाओ ंऔर ब¸चŌ के िखलाफ साइबर अपराधŌ पर िवशेष Åयान देने के साथ-साथ साइबर 

अपराधŌ कì åरपोटª करने के मामलŌ म¤ जनता को स±म बनाने के िलए 'राÕůीय साइबर अपराध 

åरपोिट«ग पोटªल' (https://cybercrime.gov.in) और टोल-Āì हेÐपलाइन नंबर '1930' का शभुारभं 

और संचालन करना; 

(iii) िव°ीय धोखाधड़ी कì तÂकाल åरपोिट«ग और धोखेबाजŌ Ĭारा धन कì हेराफेरी को रोकने के िलए 

'नागåरक िव°ीय साइबर धोखाधड़ी åरपोिट«ग और ÿबंधन ÿणाली' का शुभारंभ करना; 

साइबर अपराध जांच, फोर¤िसक, अिभयोजन आिद के महÂवपूणª पहलओु ंपर ऑनलाइन पाठ्यøम के 

माÅयम स ेपिुलस अिधकाåरयŌ/Æयाियक अिधकाåरयŌ कì ±मता िनमाªण के िलए' साइůेन' पोटªल नामक 

िवशाल मĉु ऑनलाइन पाठ्यøम (एमओओसी) Èलटेफॉमª का िवकास करना और उसे अिधÿमािणत 

भी करना। पोटªल के माÅयम से राºयŌ/क¤ þ शािसत ÿदेशŌ के 96,288 से अिधक पिुलस अिधकारी 

पंजीकृत िकए गए ह§ और 70,992 से अिधक ÿमाण पý जारी िकए गए ह§। 

 

एफएमसीजी कंपिनयŌ Ĭारा उपभोĉा वÖतुओ ंकì कìमतŌ म¤ वृिĦ 

1592. ®ी िगåरधारी यादव:      

³या  उपभो³ ता मामल,े खाī और सावªजिनक िवतरण मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या यह सच ह ैिक राजमराª कì उपभोĉा वÖतुओ ंका िविनमाªण करने वाली दशे कì ÿमखु एफएमसीजी 

कंपिनयां िसतंबर, 2024 कì ितमाही म¤ लाभ म¤ कमी को दखेते हòए कìमत¤ बढ़ाने पर िवचार कर रही ह§;   

(ख)  ³या इसके पåरणामÖवłप चाय, िबÖकुट, तेल, शÌैप ूआिद जैसी दिैनक उपभोग योµय वÖतुओ ंकì कìमत¤ 

बढ़ने कì आशंका ह;ै 

(ग)  ³या कìमतŌ म¤ इस विृĦ से िनÌन और मÅयम वगª के लोगŌ पर मþुाÖफìित कì मार पड़ने कì आशंका ह;ै   

(घ)    यिद हां, तो ³या सरकार का ÿÖताव एफएमसीजी कंपिनयŌ Ĭारा उनके लाभ अंतर के आधार पर कìमतŌ 

म¤ ÿÖतािवत विृĦ पर रोक लगाने का ह;ै और  
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(ङ)  यिद हा,ं तो कब तक परूा होन ेकì संभावना ह ैऔर यिद नहé, तो इसके ³या कारण ह§?    

 

 

उपभोĉा मामल,े खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª): 

(क) से (ङ): उपभोĉा मामले िवभाग, एफएमसीजी कंपिनयŌ Ĭारा िनिमªत उपभोĉा वÖतुओ ंके मूÐय 

िनधाªरण के संबंध म¤ िविशĶ आंकड़Ō का रख-रखाव नहé करता है। 

उपभोĉा मामले िवभाग, देश भर म¤ राºय सरकारŌ और क¤ þ शािसत ÿदेशŌ के ÿशासनŌ Ĭारा क¤ þीय 

सहायता से Öथािपत 555 मूÐय िनगरानी क¤ þŌ Ĭारा ÿÖतुत चयिनत आवÔयक खाī वÖतुओ ंके दैिनक 

खुदरा और थोक मूÐयŌ कì िनगरानी करता है। कìमतŌ और सांकेितक मूÐय ÿविृ°यŌ कì दैिनक åरपोटª  

का उिचत िवĴेषण िकया जाता है, तािक बफर से Öटॉक जारी करन,े ÖटॉकहोिÐडंग संÖथाओ ंĬारा 

Öटॉक का खुलासा करन,े Öटॉक सीमा लगान,े आयात शÐुक को युिĉसंगत बनान,े आयात कोटा म¤ 

बदलाव, वÖतु के िनयाªत पर ÿितबंध आिद जसैे Óयापार नीितगत साधनŌ म¤ पåरवतªन पर उिचत िनणªय 

िलए जा सक¤ । 

कृिष-बागवानी वÖतुओ ंकì कìमतŌ म¤ उतार-चढ़ाव से िनपटने के िलए, सरकार बाजार म¤ कìमतŌ को 

िनयंिýत करने के िलए संतुिलत और लि±त åरलीज के माÅयम से बाजार म¤ हÖत±ेप करने के िलए 

दालŌ और Èयाज का बफर Öटॉक बनाए रखती है। खदुरा बाजार म¤ ÿÂय± हÖत±ेप के एक उपाय के 

łप म¤, बफर Öटॉक से दालŌ के एक िहÖसे को भारत दाल āांड के तहत िकफायती कìमतŌ पर 

उपभोĉाओ ंको खुदरा िबøì के िलए दालŌ म¤ पåरवितªत िकया जाता है। इसी ÿकार, भारत āांड के 

तहत खुदरा उपभोĉाओ ंको आटा और चावल åरयायती मूÐय पर िवतåरत िकया जाता है। बफर Öटॉक 

से Èयाज को थोक बाजारŌ और खदुरा दकुानŌ के माÅयम स ेउ¸च मÐूय उपभोĉा क¤ þŌ म¤ कìमतŌ को 

िनयंिýत करने के िलए एक अंशांिकत और लि±त तरीके से जारी िकया जाता है। ÿमुख उपभोग केÆþŌ 

पर िÖथर खदुरा दकुानŌ और मोबाइल वैन के माÅयम से खुदरा उपभोĉाओ ंके बीच Èयाज 35 Łपये 
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ÿित िकलोúाम कì दर से िवतåरत िकया जाता है।  इन उपायŌ से दाल¤, चावल, आटा और Èयाज जैसी 

आवÔयक खाī वÖतुए ंउपभोĉाओ ंको सÖती कìमतŌ पर उपलÊध कराने और कìमतŌ को िÖथर 

करने म¤ भी मदद िमली है। 

 

गरीबŌ के िलए खाīाÆन कì पहòंच और उपलÊधता सिुनिĲत करने के िलए, सरकार ने 1 जनवरी, 

2024 से अगले पांच वषŎ कì अविध के िलए ÿधानमंýी गरीब कÐयाण अÆन योजना (पीएमजीकेएवाई) 

के लगभग 81.35 करोड़ लाभािथªयŌ को उनकì पाýता के अनुसार (अथाªत ÿित एएवाई पåरवार ÿित 

माह 35 िकलोúाम खाīाÆन और ÿाथिमकता वाले पåरवार के मामल े म¤ ÿित Óयिĉ ÿित माह 5 

िकलोúाम खाīाÆन) मÉुत खाīाÆन उपलÊध कराने का िनणªय िलया है। 

 

राÕ ůीय िडिजटल सचंार नीित, 2018 

1593. ®ी सजंय हåरभाऊ जाधव: 

³या सचंार मýंी यह बताने कì कृपा कर¤गे िकः 

(क) देश म¤ लागू राÕ ůीय िडिजटल संचार नीित, 2018 कì वतªमान िÖ थित ³ या है; 

(ख)  ³ या सरकार ने लोगŌ, छाýŌ और Ó यापाåरयŌ को सावªभौिमक और िकफायती āॉडब§ड ÿदान 

करने के िलए कदम उठाए ह§ और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है;  

(ग)  िडिजटल सशि³ तकरण को बढ़ावा देने और एक जीवंत िडिजटल पाåरिÖ थितकì तंý बनाने के 

अपने लà यŌ को ÿाÈ त करने म¤ ³ या ÿगित हòई ह;ै  

(घ) नई कंपिनयŌ सिहत सभी ऑपरटेरŌ के िलए समान अवसर सिुनिÔ चत करने के िलए दूरसंचार 

±ेý  म¤ ÿितÖ पधाª को ÿोÂ सािहत करने हेतु ³ या कदम उठाए गए ह§; 

(ड.) दूरदराज के और कम सिुवधा वाले ±ेýŌ म¤ बेहतर कनेि³ टिवटी ÿदान करने के िलए उपúह संचार 

ÿौīोिगकì के उपयोग को बढ़ावा देने के िलए ³ या पहल कì गई है; और 
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(च)  Ö प³े ůम उपलÊ धता और मूÐ य िनधाªरण आवंटन के संबंध म¤ दरूसंचार ऑपरटेरŌ कì िचंताओ ं

को दरू करने के िलए एक पारदशê और कुशल Ö पे³ ůम ÿबंधन संरचना सिुनिÔ चत करने के िलए 

सरकार Ĭारा ³ या कदम उठाए गए ह§? 

 

úामीण िवकास मýंालय म¤ राºय मýंी; तथा सचंार मýंालय म¤ राºय मýंी (डॉ. चþं शेखर 

पेÌमासानी):                                

 (क) से  (ग) भारत सरकार Ĭारा राÕůीय िडिजटल संचार नीित-2018 को सवªÓयापी, सŀुढ़, सरुि±त, 

सलुभ और वहनीय िडिजटल संचार अवसंरचना कì Öथापना Ĭारा नागåरकŌ और उīमŌ कì सूचना 

और संचार संबंधी आवÔयकताओ ंको पूरा करने के लàय के साथ वषª 2018 म¤ शłु िकया गया 

था। इससे दूरसंचार अवसंरचना म¤ सधुार हòआ ह ैऔर दशे भर म¤ दूरसंचार सवेाओ ंकì कवरजे और 

वहनीयता म¤ विृĦ हòई है। िवगत छह वषŎ म¤, अवसरंचना āॉडब§ड कì वहनीयता, कवरेज आिद के संबंध 

म¤ िनÌनिलिखत सुधार हòए ह§ िजससे िडिजटल सशĉìकरण को बढ़ावा िमला है और एक जीवंत 

िडिजटल इकोिसÖटम का िनमाªण हòआ है।  

 ऑिÈटकल फाइबर केबल नेटवकª  माचª 2018 के 17.5 लाख िकलोमीटर से बढ़कर अ³टूबर 

2024 म¤ 41.9 लाख िकलोमीटर हो गया। 

 बेस ůांसीवर Öटेशन अ³टूबर, 2018 के 19.8 लाख से बढ़कर अ³टूबर, 2024 म¤ 29.4 लाख 

हो गए। 

 िसतंबर 2024 तक, देश के 6,44,131 गांवŌ (भारत के महारिजÖ ůार के अनुसार गांव के 

आंकड़े) म¤ से, 6,22,840 गांव मोबाइल कनेि³टिवटी से कवर िकए गए ह§। 

 āॉडब§ड úाहकŌ कì सं́ या िसतंबर, 2018 के 48 करोड़ स ेबढ़कर जून, 2024 म¤ 94 करोड़ 

हो गई है। 
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 डेटा का उपयोग िसतंबर, 2018 के 8.32 जीबी ÿित माह स ेबढ़कर जून, 2024 म¤ 21.30 

जीबी ÿित माह हो गया है। 

 ÿित जीबी वायरलेस डेटा के िलए औसत टैåरफ िसतंबर, 2018 के ₹10.91 से कम होकर 

जून, 2024 म¤ ₹8.31 हो गया है। 

इसके अलावा, सरकार सेवा से वंिचत सभी गांवŌ को दूरसंचार कवरजे ÿदान करने के िलए िडिजटल 

भारत िनिध (पूवªवतê सावªभौिमक सेवा दाियÂव िनिध) के माÅयम से िविभÆन योजनाओ ंको लागू कर 

रही है। साथ ही, क¤ þीय मंिýमंडल ने 28 राºयŌ और 8 संघ राºय ±ýŌ म¤ सभी 2.64 लाख úाम 

पंचायतŌ और लगभग 3.8 लाख गांवŌ को मांग के आधार पर āॉडब§ड कनेि³टिवटी ÿदान करने के 

िलए भारतनेट के दायर ेका िवÖतार करने हेत ु1,39,579 करोड़ Łपये के िव°पोषण के साथ सशंोिधत 

भारतनेट कायªøम को अनुमोदन ÿदान िकया है।  

(घ) दरूसंचार ±ेý म¤ ÿितÖपधाª को बढ़ावा देने के िलए और समान अवसर सिुनिĲत करने के िलए 

सरकार ने वषª 1997 म¤ Öवतंý िविनयामक ÿािधकरण अथाªत् भारतीय दूरसंचार िविनयामक 

ÿािधकरण (ůाई) कì Öथापना कì। उपयुªĉ लàयŌ के अनुसरण म¤ ůाई ने इसके सम± आने वाले मĥुŌ 

से िनपटने के िलए समय-समय पर िसफाåरश¤, िविनयम, आदशे और िनदेश जारी िकए ह§ और 

बहòÿचालक, बहò-सेवा, म³ु त, ÿितÖपधाªÂमक बाजार के िवकास के िलए अपेि±त िनदेश जारी िकए ह§।  

(ङ) दरूसंचार िवभाग के सेटेलाइट संचार सधुार-2022 ने िविनयामक ÿिøयाओ ंको सरल बनाया है 

और लाइस¤सधारकŌ पर िवÂ तीय ÿभारŌ को कम िकया है। हाल ही के अंतåर± ±ेý के सधुारŌ ने गैर-

सरकारी सÖं थाओ ं को सेटेलाइट आधाåरत सेवाए ं उपलÊ ध कराने हेतु सेटेलाइट ÿणािलयŌ के 

िनमाªण/पĘे, Ö वािमÂ व और ÿचालन म¤ बड़े Ö तर पर भागीदारी करने म¤ स±म बनाया है। कई ऑपरटेरŌ 

ने दूरÖथ और अÐप-सेिवत ±ेýŌ म¤ कनेि³टिवटी सिहत भारत म¤ सेटेलाइट संचार ÿदान करने के िलए 

ÿािधकार हेतु आवेदन िकया है। कुल 5474 úाम पंचायतŌ को सेटेलाइट के माÅयम से जोड़ा गया है। 
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(च) दरूसंचार ÿचालकŌ कì समÖयाओ ंका समाधान करने के िलए एक पारदशê और कुशल Öप³ेůम 

ÿबंधन अवसंरचना सिुनिĲत करने हेत ुसरकार Ĭारा उठाए गए िविभÆन कदम िनÌनानुसार ह§- 

 

 िदनांक 15.09.2021 के बाद नीलामी के माÅयम से ÿाĮ Öप³ेůम को Æयूनतम 10 वषŎ कì 

अविध के बाद वापस िकया जा सकता है। 

 िदनांक 15.09.2021 के बाद नीलामी के माÅयम से ÿाÈ त Öप³ेůम के िलए कोई Öप³ेůम 

उपयोग ÿभार (एसयूसी) नहé लगाया जाएगा। 

 Æयूनतम 3% भाåरत औसत एसयूसी और एसयूसी Æ यूनतम रािश के िलए शतª हटा दी गई 

है। 

 Öप³ेůम शेयåरंग को बढ़ावा देने और उसके बेहतर उपयोग और कायªकुशलता के िलए अब 

Öप³ेůम शेयåरंग पर एसयूसी दर म¤ 0.5% कì विृĦ नहé कì जाएगी। 

 देश म¤ आईएमटी सेवाओ ं (5जी) के िलए इस ब§ड को िचिÆहत करने के िलए इनकÌ ब¤ट 

ÿयोĉाओ ंसे 3.3-3.4 गीगाहट्ªज ब§ड म¤ Öप³ेůम åरफ़ािम«ग िकया गया था।  

 सेटेलाइट आधाåरत सेवाओ ंसिहत िविभÆन सेवाओ ंऔर एÈलीकेशनŌ के िलए ÖपĶ łप से 

पåरभािषत Öप³ेůम असाइनम¤ट पĦित को दूरसंचार अिधिनयम, 2023 म¤ शािमल िकया 

गया है। 

 

BSNL SERVICES IN GUJARAT 

1594.  SHRI PARSHOTTAMBHAI RUPALA: 

Will the Minister of COMMUNICATIONS be pleased to state: 

(a)  the actions taken by Bharat Sanchar Nigam Limited (BSNL) taken to 

enhance telecom services in rural areas of Gujarat as of now; 
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(b)  whether the Government has received any representation from the State 

Government concerning this issue; 

(c)  if so, the details thereof; 

(d)  the actions implemented or proposed to be taken by the Government to 

tackle this problem, especially in rural regions; and 

(e)  the immediate actions taken by the Government to ensure high-speed 

internet access in rural areas of Gujarat? 

 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI): 

(a) to (e) Existing equipment of 2G, 3G technology at 2,910 locations/ Towers 

in rural areas of Gujarat are planned for replacement with indigenously developed 

4G technology by BSNL. Further, the Union Cabinet on 27.07.2022 has approved 

4G Saturation Scheme to provide 4G mobile services in uncovered villages across 

the country and as a part of this scheme, 949 villages of Gujarat are planned for 

4G services. 

 BharatNet project is being implemented in a phased manner to provide 

broadband connectivity to all the Gram Panchayats (GPs) and villages in the 

country. To provide high speed internet services in rural areas of Gujarat, 

BharatNet connectivity has been extended to 14, 316 GPs as on 31.10.2024 and 

balance GPs/non-GP villages (on demand) are planned under Amended 

BharatNet Programme. 
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िबहार और उ°र ÿदेश के िलए आदशª Öटेशन कायªøम  

1595. ®ी देवेश चÆþ ठाकुर:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक: 

(क) िबहार और उ°र ÿदेश सिहत दशे भर म¤ आदशª Öटेशन कायªøम के तहत िकतने रलेवे ÖटेशनŌ 

का उÆनयन/नवीनीकरण/आधिुनकìकरण िकया गया है और आदशª ÖटेशनŌ पर ÿदान कì जा 

रही सिुवधाओ ंका Êयौरा ³ या है;  

(ख) उपरोĉ योजना के संबंध म¤ राºय-वार िनधाªåरत लàयŌ और उपलिÊधयŌ का Êयौरा ³या है;  

(ग)  ³ या सरकार का िवचार उĉ योजना के तहत कुछ और ÖटेशनŌ को शािमल करने का है; और  

(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³ या है? 

 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) स े(घ): वतªमान म¤ ÖटेशनŌ का िवकास अमृत भारत Öटेशन योजना के तहत िकया जा रहा है। इस 

योजना म¤ दीघªकािलक ŀिĶकोण के साथ सतत् आधार पर रेलव ेÖटेशनŌ के िवकास कì संकÐपना कì 

गई है। 

इसम¤ ÿÂयेक रेलवे Öटेशन कì आवÔयकता को देखते हòए Öटेशन तक पहòंच, पåरचलन ±ेý, ÿती±ालय, 

शौचालय, आवÔयकता के अनसाुर िलÉट/एÖकेलेटर, Èलेटफॉमª कì सतह म¤ सधुार और Èलेटफॉमª के 

ऊपर कवर, Öव¸छता, िन:शÐु क वाई-फाई, 'एक Öटेशन एक उÂपाद' जैसी योजनाओ ंĬारा Öथानीय 
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उÂपादŌ के िलए िकयोÖक, बेहतर याýी सूचना ÿणाली, ए³जी³यूिटव लाउंज, Óयावसाियक बैठकŌ के 

िलए िनिदªĶ Öथान, ल§डÖ केिपंग आिद जसैी सिुवधाओ ंम¤ सुधार लाने के िलए माÖटर Èलान तैयार 

करना और उनका चरणबĦ कायाªÆवयन शािमल है।  

इस योजना म¤ आवÔयकतानुसार, चरणबĦ łप से एवं यथा Óयवहायª Öटेशन भवन म¤ सधुार, Öटेशन 

का शहर के दोनŌ छोरŌ के साथ एकìकरण, मÐटी-मोडाल एकìकरण, िदÓयांगजनŌ के िलए सुिवधाए,ं 

दीघªकािलक और पयाªवरण अनुकूल समाधान, िगĘी रिहत पटåरयŌ कì ÓयवÖथा आिद और दीघाªविध 

म¤ Öटेशन पर िसटी सेÆटरŌ के सजृन कì भी पåरकÐपना कì गई है। 

अब तक, अमतृ भारत Öटेशन योजना के तहत  1337 ÖटेशनŌ को िचिĹत िकया गया है, िजनम¤ स े

98 Öटेशन िबहार राºय म¤ और 157 Öटेशन उ°र ÿदेश राºय म¤ िÖथत ह§। िबहार और उ°र ÿदेश 

राºयŌ म¤ अमृत भारत Öटेशन योजना के तहत िवकास के िलए िचिĹत िकए गए ÖटेशनŌ के नाम नीचे 

िदए गए ह§। 

 

 

राºय ÖटेशनŌ 

कì 

सं́ या  

ÖटेशनŌ के नाम  

िबहार  (98) अनúुह नारायण रोड, आरा, बि´तयारपरु, बांका, बनमनखी, बापूधाम मोितहारी, 

बड़िहया, बरौनी, बाढ़, बरसोई ज³ंशन, बेगूसराय, बिेतया, भभआु रोड, भागलपरु, 

भगवानपरु, िबहार शरीफ, िबिहया, िबøमगंज, ब³सर, चौसा, छपरा, दलिसंह सराय, 

दरभंगा, दौराम मधेपरुा, डेहरी-ऑन-सोन, ढोली, िदघवारा, डुमरांव, दगुŐती, फतहुा, गया, 

घोड़ासहन, गुराł, हाजीपरु ज³ंशन, जमालपरु, जमईु, जनकपरु रोड, जयनगर, 



04.12.2024                                                                                                                                   804 
 

जहानाबाद, झंझारपरु, कहलगांव, करागोला रोड, किटहार, खगिड़या ज³ंशन, 

िकशनगंज, कुदरा, लाभा, लहåेरया सराय, ल³खीसराय, लखीिमिनया,  मधुबनी, महेश 

खुंट, मैरवा, मानसी ज³ंशन, मोकामा, मुंगेर, मजुÉफरपरु, नबीनगर रोड, नरकिटयागंज, 

नौगिछया, पहाड़परु, पाटिलपýु, पटना, पीरो, पीरप§ती, रफìगंज, रघुनाथपरु, राज¤þ नगर, 

राजगीर, राम दयाल ुनगर, र³सौल, सबौर, सगौली, सहरसा, सािहबपरु कमल, सकरी, 

सलौना, सलमारी, समÖतीपुर, सासाराम, शाहपुर पटोरी, िशवनारायणपरु, िसमरी 

बि´तयारपरु, िसमलुतला, सीतामढ़ी, सीवान, सोनपरु जं., सÐुतानगंज, सपुौल, तरगेना, 

ठाकुरगंज, थावे, अरåरया कोटª, चिकया, नवादा, मोतीपरु, एकमा, मशरख   

उ°र 

ÿदेश 

157 अछनेरा, आगरा क§ ट, आगरा फोटª, ऐशबाग, अकबरपरु ज³ंशन, अलीगढ़, अमेठी, 

अमरोहा, अयोÅया, आजमगढ़, बाबतपुर, बछरावां, बदायू,ं बादशाहनगर, बादशाहपरु, 

बहेरी, बहराइच, बिलया, बलरामपरु, बनारस, बांदा, बाराबंकì ज³ंशन, बरेली, बरेली 

िसटी, बरहनी, बÖती, बेÐथरा रोड, भदोही, भरतकंुड, भटनी, भूतेĵर, बलुदंशहर, चंदौली 

मझवार, चंदौसी, िचलिबला, िचýकूट धाम, कावê, चोपन, चुनार ज³ंशन, डालीगंज, 

दशªन नगर, देवåरया सदर, िदलदारनगर, इटावा ज³ंशन, फŁª खाबाद, फतेहाबाद, 

फतेहपुर, फतेहपुर सीकरी, िफरोजाबाद, गजरौला, गढ़मĉेुĵर, गौरीगंज, घाटमपरु, 

गािजयाबाद, गाजीपरु िसटी, गोला गोकणªनाथ, गोमतीनगर, गŌडा, गोरखपरु, गोवधªन, 

गोिवंदपरुी, गरुसहायगंज, हैदरगढ़, हापुड़, हरदोई, हाथरस िसटी, ईदगाह, इºजतनगर, 

जंघई ज³ंशन, जौनपरु िसटी, जौनपरु ज³ंशन, कÆनौज, कानपरु अनवरगंज, कानपुर 

िāज लÉेट ब§क, कानपरु स¤ůल, कĮानगंज, कासगंज, काशी, खलीलाबाद, खुजाª ज³ंशन, 

कोसी कलां, कंुडा हरनामगंज, लखीमपरु, लालगंज, लिलतपुर, लंभआु, लोहता, 

लखनऊ (चारबाग एवं ज³ंशन), लखनऊ िसटी, मगहर, महोबा, मैलानी, मैनपुरी 

ज³ंशन, मÐहौर ज³ंशन, मानकनगर ज³ंशन, मािनकपुर ज³ंशन, मåरआहó, मथरुा, मऊ, 
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मेरठ िसटी, िमजाªपरु, मोदी नगर, मोहनलालगंज, मुरादाबाद, नगीना, नजीबाबाद ज³ंशन, 

िनहालगढ़, उरई, पनकì धाम, फाफामऊ ज³ंशन, फूलपरु, पीलीभीत, पोखरायां, 

ÿतापगढ़ ज³ंशन, ÿयाग ज³ंशन, ÿयागराज, पंिडत दीन दयाल उपाÅयाय, रायबरलेी 

ज³ंशन, राजा कì मंडी, रामघाट हॉÐट, रामपरु, रेनूकूट, सहारनपरु ज³ंशन, सलेमपरु, 

सेवहरा, शाहगंज ज³ंशन, शाहजहापँुर, शामली, िशकोहाबाद ज³ंशन, िशवपुर, 

िसĦाथªनगर, सीतापरु जं³शन, सोनभþ, ®ीकृÕण नगर, सÐुतानपरु ज³ंशन, सरुेमनपुर, 

Öवामीनारायण छिÈपया, टिकया, तुलसीपुर, टंूडला ज³ंशन, ऊझानी, ऊंचाहार, उÆनाव 

ज³ंशन, उतरिेतया जं³शन, वाराणसी क§ ट, वाराणसी िसटी, िवंÅयाचल, वीरांगना 

लàमीबाई, Óयासनगर, जाफराबाद, खोरसनरोड, आनंद नगर, िबजनौर, धामपरु, 

बालामऊ, आंवला, मुजÉफरनगर 

 

ÖटेशनŌ के िवकास और अनुर±ण के िलए िनिधयŌ के आबंटन का Êयौरा योजना शीषª - 53 'úाहक 

सिुवधाए'ं के अंतगªत ±ेýीय रलेवे-वार रखे जाते ह§। िबहार राºय चार जोन यथा पूवª रेलव,े पूवª मÅय 

रेलव,े पूवō°र रेलवे और पूवō°र सीमा रेलवे के अंतगªत आता है। इन जोन के िलए िव°ीय वषª 2024-

25 के िलए आबंटन 2166 करोड़ Łपए है। 

उ°र ÿदेश राºय म¤ पाचँ जोन यथा उ°र रेलव,े उ°र मÅय रलेवे, पूवō°र रलेवे, पूवª मÅय रेलवे और 

पिĲम मÅय रलेवे आते ह§। इन जोन के िलए िव°ीय वषª 2024-25 के िलए आबटंन 5930 करोड़ Łपए 

है। 

इसके अलावा, भारतीय रले पर ÖटेशनŌ का उÆनयन/िवकास/पुनिवªकास एक सतत् और िनरंतर चलने 

वाली ÿिøया है और इस संबंध म¤ कायª पारÖपåरक ÿाथिमकता और िनिधयŌ कì उपलÊधता के 

अÅयधीन आवÔयकता के अनसुार िकए जाते ह§। बहरहाल, ÖटेशनŌ के उÆनयन/िवकास/पुनिवªकास के 
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कायª को Öवीकृत और िनÕपािदत करते समय िनचली कोिट के ÖटेशनŌ कì तलुना म¤ उ¸च कोिट के 

ÖटेशनŌ को ÿाथिमकता दी जाती है। 

रेलवे ÖटेशनŌ का िवकास/पनुिवªकास/उÆनयन जिटल ÿकृित का होता है िजसम¤ यािýयŌ और 

रेलगािड़यŌ कì संर±ा शािमल होती है और इसके िलए दमकल िवभाग, धरोहर, पेड़Ō कì कटाई, 

िवमानप°न Öवीकृित इÂयािद जैसी िविभÆन सांिविधक ÖवीकृितयŌ कì आवÔयकता होती है। इनकì 

ÿगित जनोपयोगी सेवाओ ंको Öथानांतåरत करना, (िजनम¤ जल/सीवेज लाइन, ऑिÈटकल फाइबर 

केबल, गैस पाइप लाइन, पावर/िसगनल केबल इÂयािद शािमल ह§), अितलघंन, याýी संचलन को 

बािधत िकए िबना रलेगािड़यŌ का पåरचालन, उ¸च वोÐटेज िबजली लाइनŌ के िनकट सािÆनÅय म¤ िकए 

जाने वाले कायŎ के कारण गित ÿितबंध आिद जैसी āाउन फìÐड संबंधी चुनौितयŌ के कारण भी 

ÿभािवत होती है और ये कारक कायª के समापन समय को ÿभािवत करते ह§। अत:, इस समय कोई 

समय-सीमा नहé बताई जा सकती है। 

आदशª Öटेशन योजना के अंतगªत 1251 रलेवे ÖटेशनŌ का िवकास िकया गया। इस योजना म¤ ÖटेशनŌ 

कì संबिंधत ®ेणी के अनुसार Öटेशन भवनŌ के अúभाग, िव®ाम क±, ÿती±ालय, कंÈयूटर आधाåरत 

सावªजिनक संबोधन ÿणाली, साइनेज, पे एडं यूज शौचालय, वाटर कूलर, उ¸च Öतरीय Èलेटफॉमª, 

फुट ओवर िāज, िदÓयांगजनŌ और वåरķ नागåरकŌ के िलए Öटेशन म¤ ÿवेश Ĭार पर र§प आिद म¤ सुधार 

शािमल था। 

 

देश म¤ रेल दुघªटनाओ ंम¤ मारे गए और घायल हòए लोगŌ कì सं́ या 

 1596.  ®ी िवरÆेþ िसहं:  

    ³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  
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(क)    देश म¤ बार-बार होने वाली रले दघुªटनाओ ंको रोकने के िलए सरकार Ĭारा ³या उपाय िकए 

जा रहे ह§;  

(ख)   पूरे वषª के दौरान अब तक िकतनी रले दघुªटनाए ंहòई ंऔर इन दघुªटनाओ ंम¤ िकतने लोगŌ कì 

मÂृय ुहòई और िकतन ेघायल हòए ह§ और सरकार Ĭारा उनके पåरवारŌ को िकतना मुआवज िदया 

गया है;  

(ग) ³ या इसके िलए िजÌमेदार अिधकाåरयŌ के िखलाफ कोई कारªवाई कì गई है; और  

(घ) ³या सरकार ने सदê म¤ कोहरे के कारण बािधत होने वाली रलेŌ को सचुाł łप से चलाने के िलए 

कोई तकनीक िवकिसत कì है और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): गत वषŎ म¤ िकए गए िविभÆन संर±ा उपायŌ के पåरणामÖवłप दघुªटनाओ ंकì सं́ या म¤ 

काफì कमी आई है। पåरणामी गाड़ी दघुªटनाए ं2014-15 म¤ 135 से घटकर 2023-24 म¤ 40 हो गई ह§, 

िजसे नीचे úाफ म¤ दशाªया गया है। इन दघुªटनाओ ं के कारणŌ म¤ मु́ यतः पटåरयŌ म¤ खराबी, रेल 

इंजन/सवारी िडÊबŌ म¤ खराबी, उपकरण कì िवफलता, मानवीय चूक आिद शािमल ह§।   

यह दखेा जा सकता है िक 2004-14 कì अविध के दौरान पåरणामी गाड़ी दघुªटनाओ ंकì सं´या 1711 

(औसत 171 ÿितवषª) थी, जो वषª 2014-24 कì अविध के दौरान घटकर 678 (औसतन 68 ÿितवषª) 

रह गई है जो िक 60% कì कमी है। 

गाड़ी पåरचालन म¤ बेहतर संर±ा दशाªने वाला अÆय महÂवपूणª सूचकांक दघुªटना ÿित िमिलयन 

रेलगाड़ी िकलोमीटर (एपीएमटीकेएम) है, जो 2014-15 म¤ 0.11 से घटकर 2023-24 म¤ 0.03 रह 

गया है, जो उĉ अविध के दौरान लगभग 73% का सुधार दशाªता है। 
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वषª 2024-25 (अÿैल से नवंबर) के दौरान, भारतीय रेल पर कुल 29 पåरणामी रले दघुªटनाए ँहòई ह§। इन 

दघुªटनाओ ंम¤ 17 लोगŌ कì मÂृय ुहòई और 81 लोग घायल हòए।  

भारतीय रले म¤ संर±ा को सवō¸च ÿाथिमकता दी जाती है। गाड़ी पåरचालन म¤ संर±ा बढ़ाने के िलए 

िकए गए िविभÆन संर±ा संबंधी उपाय िनÌनानुसार ह§:  

1. िवगत वषŎ म¤ भारतीय रले म¤ संर±ा से संबिंधत कायŎ पर Óयय म¤ वृिĦ हòई है जो िनÌनानुसार 

हैः 

                                         सरं±ा संबंधी कायŎ पर Óयय                   (करोड़ Ł. म¤) 

 
2022-23 

(वाÖतिवक) 

2023-24 

(वाÖतिवक) 

बजट अनुमान 

2024-25 

रेलपथ और िनमाªण कायª का 

अनरु±ण 

18,115 20,322 21,386 

मोिटव पावर और चल Öटॉक 

का अनुर±ण 

27,086 30,864 31,494 

मशीनŌ का अनुर±ण 9,828 10,772 11,864 

सड़क संर±ा समपार और 

ऊपåर/िनचले सड़क पुल 

5,347 6,662 9,980 

रेलपथ नवीकरण 16,326 17,850 17,652 

पलु संबंधी कायª 1,050 1,907 2,137 
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िसगनल एवं दरूसंचार संबंधी 

कायª 

2,456 3,751 4,647 

उÂपादन इकाइयŌ सिहत 

कारखानŌ तथा संर±ा पर 

िविवध Óयय 

7,119 9,523 9,615 

कुल 87,327 1,01,651 1,08,776 

 

 

2. मानवीय िवफलता के कारण होने वाली दघुªटना रोकने के िलए 31.10.2024 तक 6,608 

ÖटेशनŌ पर ÈवाइंटŌ और िसगनलŌ के क¤ þीकृत पåरचालन वाले इलेि³ůकल/इल³ेůॉिनक 

इंटरलॉिकंग ÿणाली कì ÓयवÖथा कì गई है। 

3. समपार फाटकŌ पर संर±ा बढ़ाने के िलए 31.10.2024 तक 11,053 समपार फाटकŌ पर 

इंटरलॉिकंग कì ÓयवÖथा कì गई है। 

4. संर±ा बढ़ाने के िलए 31.10.2024 तक 6,619 ÖटेशनŌ पर िवīतु साधनŌ Ĭारा रलेपथ 

अिधभोग के सÂयापन के िलए ÖटेशनŌ के पूणª रेलपथ पåरपथन कì ÓयवÖथा कì गई है। 

5. कवच अÂयिधक ÿौīोिगकì ÿधान ÿणाली है, िजसके िलए सवō¸च Öतर के संर±ा ÿमाणन 

कì आवÔयकता होती है। कवच को जुलाई, 2020 म¤ राÕůीय Öवचािलत रलेगाड़ी र±ण (एटीपी) 

ÿणाली के łप म¤ अपनाया गया था। कवच ÿणाली कì उ°रो°र चरणबĦ łप म¤ ÓयवÖथा कì 

जा रही है है। कवच को पहले ही दि±ण मÅय रले और उ°र मÅय रलेवे के 1548 मागª 

िकलोमीटर पर संÖथािपत िकया जा चुका है। वतªमान म¤, िदÐली-मुंबई और िदÐली-हावड़ा 

गिलयारŌ (लगभग 3000 मागª िकमी) पर कायª ÿगित पर है। इन रेलमागŎ पर लगभग 1081 
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मागª िकमी (िदÐली-मुंबई खंड पर 705 मागª िकमी और िदÐली-हावड़ा खंड पर 376 मागª 

िक.मी.) पर रलेपथ साइड कायª पूर ेकर िलए गए ह§। इन खंडŌ पर िनयिमत परी±ण िकए जा 

रहे ह§।  

6. िसगनल ÿणाली कì संर±ा से संबंिधत मामलŌ जैसे अिनवायª साÌयता जांच, पåरवतªन कायª 

संबंधी ÿोटोकॉल, पूणª हो चुके कायŎ के रखेांकन तैयार करने आिद पर िवÖततृ िदशािनद¥श 

जारी िकए गए ह§।  

7. ÿोटोकॉल के अनुसार िसगनल एवं दूरसंचार उपÖकरŌ के िलए िडÖकने³शन और åरकने³शन 

ÿणाली पर पुनः जोर िदया गया है।  

8. लोको पायलटŌ कì सतकª ता म¤ सधुार लाने के िलए सभी रले इंजनŌ म¤ सतकª ता िनयंýण 

उपकरण (वीसीडी) लगाए गए ह§। 

9. माÖट पर रůेो-åरÉलेि³टव िसµमा बोडª लगाए जाने कì ÓयवÖथा है जो िवīतुीकृत ±ेýŌ म¤ 

िसगनलŌ से दो ओएचई माÖट पहले िÖथत होता है तािक कोहरे के मौसम के कारण ŀÔयता 

कम होने पर øू को आगे के संकेत के बारे म¤ चेतावनी िमल सके। 

10. कोहरे से ÿभािवत ±ेýŌ म¤ लोको पायलटŌ के िलए जीपीएस आधाåरत फॉग सÉेटी िडवाइस 

(एफएसडी) कì ÓयवÖथा कì जाती है िजसस ेलोको पायलट को आने वाले मु́ य ÖथलŌ यथा 

िसगनल, रेल फाटकŌ आिद कì दूरी का पता लग जाता है। 

11. ÿाथिमक रेलपथ नवीकरण करते समय 60 िकúा कì आधुिनक रेलपथ संरचना, 90 अÐटीमेट 

टेिÆसल Öů¤थ (यूटीएस) पटरी, ÿीÖůेÖड कंøìट Öलीपर (पीएससी) लोचदार बंधन वाले 

सामाÆय/चौड़ी सतह के Öलीपर, पीएससी ÖलीपरŌ पर फैनशेÈड लेआउट टनªआउट, गडªर 

पलुŌ पर Öटील चैनल/एच-बीम Öलीपसª का उपयोग िकया जाता है। 

12. मानवीय ýिुटयŌ को कम करने के िलए पी³यूआरएस, टीआरटी, टी-28 जैसी रलेपथ मशीनŌ 

के उपयोग के माÅयम से रलेपथ िबछाने कì गितिविधयŌ का यांिýकìकरण।  
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13. संर±ा बेहतर करने के िलए रलेपथ नवीकरण कì ÿगित बढ़ाने और ºवाइंटŌ कì वेिÐडंग से 

बचने के िलए 130 मीटर/260 मीटर लंबे पटरी पैनलŌ कì आपूितª को अिधकतम करना।  

14. पटåरयŌ म¤ दोष का पता लगाने और दोषपूणª पटåरयŌ को समय पर हटाने के िलए रले कì 

अÐůासोिनक Éलॉ िडटे³शन परी±ण (यूएसएफडी)। 

15. लंबी पटåरयां िबछाना, एÐयूिमनो थिमªक वेिÐडंग के उपयोग को कम करना और रलेपथŌ के 

िलए बेहतर वैिÐडंग तकनीकŌ अथाªत Éलैश बट वेिÐडंग अपनाना।  

16. ओएमएस (दोलन िनगरानी ÿणाली) और टीआरसी (रेलपथ åरकॉिड«ग कारŌ) Ĭारा रेलपथ 

भूिमित कì िनगरानी।  

17. वेÐड/पटåरयŌ कì टूट-फूट का पता लगाने के िलए रले पटåरयŌ पर पůेोिलंग।  

18. टनªआउट नवीनीकरण कायŎ म¤ िथक वेब िÖवच और वेÐड करने योµय सीएमएस øॉिसंग का 

उपयोग।  

19. संर±ा पĦितयŌ के अनुपालन हेतु कमªचाåरयŌ को िनगरानी और िशि±त करने के िलए िनयिमत 

अंतराल पर िनरी±ण। 

20. यिुĉसंगत अनरु±ण संबंधी आवÔयकता और इनपटु के इĶतमीकरण से संबंिधत िनणªय लेने 

के िलए ůैक डाटाबेस और िडसीजन सपोटª  िसÖटम जैसी रलेपथ पåरसंपि°यŌ कì वेब 

आधाåरत ऑनलाइन िनगरानी ÿणाली को अपनाया गया है। 

21. रेलपथ कì संर±ा से संबिंधत मामलŌ अथाªत् एकìकृत Êलॉक, कॉåरडोर Êलॉक, कायª साइट 

पर संर±ा, मानसून संबंधी सावधािनयŌ आिद पर िवÖतृत अनुदशे जारी िकए गए ह§।  

22. गािड़यŌ का सुरि±त पåरचालन सिुनिĲत करने के िलए रले पåरसंपि°यŌ (सवारी िडÊबŌ एवं 

मालिडÊबŌ) का िनवारक अनरु±ण। 

23. पारपंåरक आईसीएफ िडजाइन के रले िडÊबŌ के Öथान पर एलएचबी िडजाइन के रले िडÊब े

लगाए जा रहे ह§। 
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24. जनवरी 2019 तक बड़ी लाइन मागª पर सभी मानवरिहत समपारŌ को समाĮ कर िदया गया 

है। 

25. पलुŌ का िनयिमत िनरी±ण करके रेल पलुŌ कì संर±ा सिुनिĲत कì जाती है। इन िनरी±णŌ के 

दौरान िÖथितयŌ के आकलन के आधार पर पलुŌ का मरÌमत/पुनªÖथापन कायª िकया जाता है। 

26. भारतीय रले ने सभी सवारी िडÊबŌ म¤ यािýयŌ कì Óयापक सूचना के िलए सांिविधक “आग 

संबंधी सूचनाए”ं लगाई है। सभी िडÊबŌ म¤ आग संबंधी पोÖटर लगाए गए ह§ तािक यािýयŌ को 

आग से बचने के िलए अनेक ‘³या कर¤’ और ‘³या न कर¤’ के बार ेम¤ सूिचत और सतकª  िकया 

जा सके। इसम¤ सवारी िडÊबŌ के भीतर ºवलनशील वÖतुए,ँ िवÖफोटकŌ को साथ न ले जाने, 

धूăपान न करन,े जमुाªना आिद से संबंिधत सूचनाए ंशािमल ह§।  

27. उÂपादन इकाइयां नविनिमªत पावर कारŌ और पÆैůी कारŌ म¤ आग संसूचक एवं अवरोधन 

ÿणाली तथा नविनिमªत सवारी िडÊबŌ म¤ आग एवं धुआं संसूचक ÿणाली कì ÓयवÖथा कर रही 

है। ±ेýीय रलेŌ Ĭारा मौजूद सवारी िडÊबŌ म¤ चरणबĦ तरीकŌ से ÿोúेिसव िफट्मÆेट का कायª 

भी चालू है।  

28. कमªचाåरयŌ कì िनयिमत काउÆसिलंग कì जाती है और उÆह¤  ÿिश±ण िदया जाता है।  

29. भारतीय रलेŌ पर (ओपन लाइन) िदनांक 30.11.2023 के सामाÆय िनयम गजट अिधसूचना 

के तहत रोिलंग Êलॉक अवधारणा कì शłुआत कì गई है िजसम¤ पåरसंपि°यŌ के एकìकृत 

अनरु±ण/मरÌमत/ÿितÖथापन के कायª को रोिलंग आधार पर 52 सĮाह पूवª ही िनयोिजत िकया 

जाता है और योजना के अनसुार िनÕपािदत िकया जाता है। 

रेलवे Ĭारा िकए गए संर±ा संबंधी कायŎ का Êयौरा नीचे सारणीबĦ है:- 

ø.सं. मद¤ 
2004-05 से 

2013-14 

2014-15 से 

2023-24 

2004-14 

कì तुलना 
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म¤ 2014-

24  

 
रेलपथ अनुर±ण 

1. रेलपथ नवीकरण पर Óयय (करोड़ 

łपये म¤)  

47,038 1,09,577 2.33 गनुा 

2. रेल नवीकरण ÿाथिमक (रेलपथ 

िकमी.)  

32,260 43,335 1.34 गनुा 

3. उ¸च-गणुव°ा कì पटåरयŌ का उपयोग 

(60 िकúा.) (िकमी.)  

57,450 1,23,717 2.15 गनुा 

4. लंबे रेल पैनल (260मी.) (िकमी.) 9,917 68,233 6.88 गनुा 

5. पटåरयŌ कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(रलेपथ िकमी.)  

20,19,630 26,52,291 1.31 गनुा 

6. वेिÐडंग कì यूएसएफडी (अÐůा 

सोिनक Éलॉ िडटे³शन) जांच 

(अदद)   

79,43,940 1,73,06,046 2.17 गनुा 

7. नए जोड़े गए रलेपथ िकमी. (रलेपथ 

िकमी.) 

14,985 31,180 2.08 गनुा 
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8. वेÐ ड संबंधी िवफलताए ं(अदद) 2013-14 म¤: 

3699 

2023-24 म¤: 481 87% 

कमी 

9. पटåरयŌ म¤ दरार¤ (अदद)  2013-14 म¤: 

2548 

2023-24 म¤: 383 85% 

कमी 

10 िथक वेब िÖवच (अदद)  शूÆय 21,127 
 

11 रेलपथ मशीन (अदद)  31.03.14 

तक = 748 

31.03.24 तक = 

1,661 

122% 

विृĦ 

 
समपार फाटकŌ को समाĮ करना  

1. िबना चौकìदार वाले समपार फाटकŌ 

को समाĮ करना (अदद)  

31.03.14 

तक: 8948 

31.03.24 तक : 

शूÆय  (31.01.19 

तक सभी बंद कर 

िदए गए) 

100% 

कमी 

2. चौकìदार वाले समपार फाटकŌ को 

समाĮ करना (अदद)   

1,137 7,075 6.21 गनुा 

3. रोड ओवर िāज (आरओबी)/ रोड 

अंडर िāज (आरयूबी) (अदद)  

4,148 11,945 2.88 गनुा 

4. समपार समाĮ करने पर Óयय 

(एलसी+आरओबी+आरयूबी) 

8,825 41,957 4.75 गनुा 

 
पलु पुनÖथाªपन 
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1. पलु पनुÖथाªपन पर Óयय (करोड़ Łपये 

म¤) 

3,924 8,255 2.10 गनुा 

 
िसगनल कायª  

1. इल³ेůॉिनक इंटरलॉिकंग (Öटेशन)  837 2,964 3.52 गनुा 

2. Öवचािलत Êलॉक िसगनल (िकमी.) 1,486 2,497 1.67 गनुा 

3. फॉग पास सÉेटी िडवाइस (अदद) 31.03.14 

तकः 90 

31.03.24 तकः 

19,742 

219 गनुा 

 
चल Öटॉक 

1. एलएचबी सवारी िडÊबŌ का िविनमाªण 

(अदद)  

2,337 36,933 15.80 

गनुा 

2. वातानकूुिलत िडÊबŌ म¤ अिµन और 

धूमन संसूचक ÿणाली का ÿावधान 

(िडÊबŌ कì सं´या)  

0 19,271 
 

 

3. 

प¤ůी और पावर कारŌ म¤ अिµन संसूचन 

एवं अिµनशमन ÿणाली का ÿावधान 

(सवारी िडÊबŌ कì सं´या) 

 

0 

 

2,991 

 

4. गैर-वातानकूुिलत िडÊबŌ म¤ अिµन 

शामकŌ का ÿावधान (िडÊबŌ कì 

सं́ या) 

0 66,840 
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िकसी दघुªटना अथवा अिÿय घटना के तुरतं बाद दघुªटना से पीिड़त ÓयिĉयŌ को अनúुह राहत 

रािश का भगुतान िकया जाता है। चालू वषª 2024-25 (अÿैल-नवंबर) म¤ रले दघुªटनाओ ंम¤ घायल लोगŌ 

या मृतकŌ के िनकटतम पåरजन को रेलवे Ĭारा भगुतान कì गई कुल अनुúह रािश 2.89 करोड़ Łपये 

है। 

रेल अिधिनयम, 1989 कì धारा 124 और 124ए (धारा 123 के साथ पिठत) के तहत 

यथापåरभािषत गाड़ी दघुªटनाओ ंऔर अिÿय घटनाओ ंम¤ रले यािýयŌ कì मÂृय/ुचोट के िलए मआुवजे 

का िनणªय रले दावा अिधकरण Ĭारा पीिड़तŌ/उनके आि®तŌ Ĭारा रले दावा अिधकरण के सम± दायर 

दावा आवेदन के आधार पर िकया जाता है और यह उिचत Æयाियक ÿिøया का पालन करने के बाद 

मामलŌ का िनपटारा करती है। रेल ÿशासन तभी मआुवजा देता है जब माननीय रले दावा अिधकरण 

Ĭारा दावेदार के प± म¤ आदशे िदया जाता है और रेलव ेउस आदेश को लागू करने का िनणªय लेती 

ह।ै मुआवजा रािश िनयत अनúुह रािश के अितåरĉ दी जाती है। चालू वषª 2024-25 (अÿैल-नवंबर) 

म¤ गाड़ी दघुªटनाओ ंम¤ मृत और घायल लोगŌ के िनकट पåरजनŌ को रेलवे Ĭारा दी गई मुआवजे कì कुल 

रािश 8.19 करोड़ Łपये है।  

यह नोट िकया जा सकता है िक िदए गए मआुवजे हेतु यह आवÔयक नहé है िक यह केवल उसी 

वषª कì दघुªटनाओ/ंहताहतŌ से संबंिधत हो। िकसी वषª म¤ ÿद° रािश रेल दावा अिधकरणŌ या अÆय 

ÆयायालयŌ Ĭारा िकसी वषª िवशेष म¤ िनणêत मामलŌ कì सं́ या पर िनभªर करती है, भले ही दघुªटना 

िकसी वषª म¤ हòई हो। 

रेल दघुªटनाओ ंकì जांच नागर िवमानन मýंालय के अंतगªत एक सांिविधक िनकाय, रेल सरं±ा 

आयोग और िवभागीय जांच सिमितयŌ Ĭारा िनधाªåरत मानदडंŌ के अनसुार कì जाती है।  
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एज¤िसयां, िविभÆन दघुªटनाओ ंम¤ यथोिचत िवचार-िवमशª के बाद, अपने िनÕकषª ÿÖतुत करती 

ह§ और रेल दघुªटनाओ ंके िलए िजÌमेदार अिधकाåरयŌ/कमªचाåरयŌ कì िजÌमेदारी िनधाªåरत करती ह§। 

िजÌमेदार ठहराए गए अिधकाåरयŌ/कमªचाåरयŌ पर संबंिधत ±ेýीय रेलवे Ĭारा "रले सेवा 

(अनुशासन और अपील) िनयम" के तहत कारªवाई कì जाती है।  

लोको पायलटŌ को एक µलोबल पोिजशिनंग िसÖटम (जीपीएस) आधाåरत पोट¥बल ‘फॉग पास 

िडवाइस’ (एफपीडी) महुैया कराया जाता है, जो कोहर ेजैसी कम ŀÔयता कì िÖथित म¤ महÂवपूणª ÖथलŌ 

जैसे िक िसगनल, समपार फाटकŌ, Öथायी गित ÿितबंध आिद का नाम और दूरी पहले से ÿदिशªत 

करती है। इस िडवाइस का उपयोग कम ŀÔयता कì िÖथित म¤ िवशेष łप से सिदªयŌ के मौसम म¤, 

सरुि±त गाड़ी पåरचालन और गाड़ी चलाने के दौरान लोको पायलटŌ का तनाव कम करने म¤ मदद 

करने के िलए िकया जाता है।  

31.10.2024 कì िÖथित के अनसुार, भारतीय रेल म¤ 26,977 फॉग पास िडवाइस (एफपीडी) 

उपलÊध ह§।  

 

INCLUSION OF PEN RAILWAY STATION IN THE AMRIT BHARAT STATION 

1597.  SHRI TATKARE SUNIL DATTATREY: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether the Government proposes to include the Pen Railway Junction under 

Central Railway in the Amrit Bharat Station Scheme; 

(b) if so, the details thereof; 
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(c) if not, the steps taken or proposed to be taken to develop railway stations under 

the Central Railway in Raigad district of Mahararshtra as some of the stations are 

receiving a huge footfall and are the fastest growing junction; 

(d) the measures taken to provide the basic amenities in the fastest growing 

railway stations; and 

(e) if so, the details thereof? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (e) Ministry of Railways has launched ‘Amrit Bharat Station Scheme’ for 

development of Railway stations on Indian Railways. This scheme envisages 

development of stations on a continuous basis with a long-term approach.  

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, 

circulating areas, waiting halls, toilets, lift/escalators as necessary, platform 

surfacing and cover over platform, cleanliness, free Wi-Fi, kiosks for local 

products through schemes like ‘One Station One Product’, better passenger 

information systems, Executive Lounges, nominated spaces for business 

meetings, landscaping, etc. keeping in view the necessity at each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 
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sustainable and environment friendly solutions, provision of ballastless tracks, etc. 

as per necessity, phasing and feasibility and creation of city centre at the station 

in the long term. 

So far 1337 station have been identified under this scheme out of which 132 

stations are located in the state of Maharashtra, including one station in Raigad 

district viz. Panvel. The names of stations identified for development under Amrit 

Bharat Station Scheme in the state of Maharashtra are as following: 

State 
No. of 

Stations 
Name of Stations 

Maharashtr

a 
132 

Ahmednagar, Ajni (Nagpur), Akalkot Road, Akola, 

Akurdi, Amalner, Amgaon, Amravati, Andheri, 

Aurangabad, Badnera, Balharshah, Bandra Terminus, 

Baramati, Belapur, Bhandara Road, Bhokar , 

Bhusawal, Borivali, Byculla, Chalisgaon, Chanda Fort, 

Chandrapur, Charni Road, Chhatrapati Shivaji 

Maharaj Terminus, Chinchpokli, Chinchwad, Dadar 

(DDR), Dadar (DR), Dahisar, Daund, Dehu Road, 

Devlali, Dhamangaon, Dharangaon, Dharmabad, 

Dhule, Diva, Dudhani, Gangakher , Godhani, Gondia, 

Grant Road, Hadapsar, Hatkanangale, Hazur Sahib 

Nanded, Himayatnagar , Hinganghat, Hingoli Deccan, 
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State 
No. of 

Stations 
Name of Stations 

Igatpuri, Itwari, Jalgaon, Jalna, Jeur, Jogeshwari, 

Kalyan, Kamptee, Kandivali, Kanjur Marg, Karad, 

Katol, Kedgaon, Kinwat, Kolhapur, Kopargaon, 

Kurduwadi, Kurla, Lasalgaon, Latur, Lokmanya Tilak 

Terminus, Lonand, Lonavla, Lower Parel, Malad, 

Malkapur, Manmad, Manwath Road , Marine Lines, 

Matunga, Miraj, Mudkhed, Mumbai Central, Mumbra, 

Murtajapur, Nagarsol, Nagpur, Nandgaon, Nandura, 

Narkher, Nasik Road, Osmanabad, Pachora, Palghar, 

Pandharpur, Panvel, Parbhani, Parel, Parli Vaijnath, 

Partur , Prabhadevi, Pulgaon, Pune Jn., Purna, Raver, 

Rotegaon, Sainagar Shirdi, Sandhurst Road, Sangli, 

Satara, Savda, Selu, Sewagram, Shahad, Shegaon, 

Shivaji Nagar Pune, Solapur, Talegaon, Thakurli, 

Thane, Titvala, Tumsar Road, Umri, Uruli, Vadala 

Road, Vidyavihar, Vikhroli, Wadsa, Wardha, Washim, 

Wathar, Nandurbar, Phaltan 

 

The details of allocation of funds for development and maintenance of stations 

are maintained Zonal Railway-wise under Plan Head-53 ‘Customer Amenities’. 
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The state of Maharashtra is covered by four zones viz. Central Railway, South 

Central Railway, South East Central Railway and Western Railway. The allocation 

for the financial year 2024-25 for these zones is Rs 4406 Crores. 

Further, Upgradation/ modernization of stations on Indian Railways is a 

continuous and on-going process and works in this regard are undertaken as per 

requirement, subject to inter-se priority and availability of funds. The priority for 

upgradation/modernization of stations is accorded to higher category of station 

over lower category of station while sanctioning and executing the work. 

 

कोयला ÊलॉकŌ कì नीलामी 

1598. ®ी रवीÆþ शु³ला उफª  रिव िकशनः   

³या कोयला मýंी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार का देश म¤ कोयला ÊलॉकŌ कì बोली लगवाने का ÿÖताव है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या संबंिधत राºयŌ म¤ िÖथत कोयला पीएसयू को कोयला Êलॉक आवंिटत करने के िलए कोई 

अनरुोध ÿाĮ हòए ह§ तािक उन Öथानीय कोयला पीएसयू के पास ÿौīोिगकì, मशीनरी और सÖते ®म 

कì उपलÊधता के कारण कोयले कì खोज सÖती दरŌ पर कì जा सके; और 

(घ) यिद हां, तो ऐसे कोयला सरकारी पीएसयू को Êलॉक आवंिटत करने म¤ सरकार को कौन-कौन सी 

बाधाओ ंका सामना करना पड़ रहा है? 

कोयला मýंी : तथा  खान मýंी (®ी जी. िकशन रड्ेडी): 
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(क) और (ख) : कोयला ÊलॉकŌ कì नीलामी एक सतत ÿिøया है। जब भी आबंटन के िलए कोयला 

Êलॉक उपलÊध होते ह§, राजÖव िहÖसेदारी आधार पर वािणिºयक खनन के अंतगªत कोयला मýंालय 

कì मौजूदा नीित के अनसुार इनका नीलामी के िलए आफॅर िदया जाता है।  

(ग) : जी हां।  

(घ) : भारत सरकार कì मौजूदा नीित के अनुसार, कोयले कì िबøì के िलए नीलामी के माÅयम से 

सभी कोयला ÊलॉकŌ के आबंटन का आफॅर िदया जा रहा है। कोयला मýंालय Ĭारा िनयिमत आधार 

पर कì जा रही कोयला ÊलॉकŌ कì नीलामी म¤ सावªजिनक ±ेý के उपøम भी भाग ले सकते ह§।  

 

BIDDING FOR COAL BLOCKS SITUATED IN DENSELY FORESTED AREAS  

1599. SHRI K GOPINATH:  

Will the Minister of COAL be pleased to state:  

(a) whether it is a fact that the Environment Ministry, in its report of the year 2018 

stated/opined against mining in 15 coal blocks due to their high biodiversity value;  

(b) if so, the opinion sought by the Ministry of Coal from Central Mine Planning 

and Design Institute (CMPDI) regarding 15 coal blocks situated in densely 

forested areas along with the details of the findings by the CMPDI;  

(c) the details of the bidding for the coal blocks in densely forested areas and 

justification given for the same; and  

(d) the results of bidding for coal blocks situated in various parts of the country till 

date? 
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THE MINISTER OF COAL ;AND MINISTER OF MINES  (SHRI G. KISHAN 

REDDY): 

   

(a):       Ministry of Environment, Forests and Climate Change (MoEFandCC) in 

August, 2018 informed that 15 coal blocks fall in the area which need to be 

conserved and should be avoided for mining. 

(b):       A meeting with Central Mine Planning and Design Institute (CMPDI) was 

held in Ministry of Coal in April, 2022 to discuss whether the aforesaid 15 coal 

blocks can be considered after taking out some portions that may be fragile.   It 

was decided that it may not be possible to carve out some portion from the blocks, 

therefore, these 15 blocks may not be considered for allocation.   

(c):       After further deliberations in the matter of allocation of these 15 coal blocks 

in July, 2022, it was decided to consider the coal blocks which do not fall under 

Sanctuaries, National Parks and ESZ (Eco-sensitive zones) for underground 

mining after taking up the matter with MoEFandCC.  Out of the aforesaid 15 coal 

blocks, 5 coal blocks (Tara, Tandsi-III and Tandsi-III (Extn.), Vijay Central, Mahan 

and Mara II-Mahan) do not fall under any Sanctuaries/National Parks/ESZ.   

Further, in a "Bio Diversity study in the entire Hasdeo-Arand Coalfield 

comprising of Tara, Parsa, Parsa East and Kanta Basan and Kente Extension 

coal blocks in Chhattisgarh" carried out by Indian Council of Forestry Research 

and Education (ICFRE) in which a report was  submitted to Govt. of Chhattisgarh, 

it was recommended that Tara coal block can be considered for mining with strict 
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environmental safeguards including appropriate conservation measures for 

management of surface water and biodiversity.  Considering 

the  recommendations in the  Bio diversity study report for mining in Tara Coal 

Block, comments of MoEFandCC were sought for allocation of Tara coal block for 

mining through open cast mining and other 4 coal blocks ( Tandsi-III and Tandsi-

III (Extn.), Vijay Central, Mahan and Mara II-Mahan) for underground mining. 

  

MoEFandCC in Dec, 2022 replied that all mining proposals are processed 

on case to case basis. Apart from other regulatory approvals like Environmental 

Clearance etc., in case any forest land is involved, in any particular mine, then 

before starting actual mining operations in the forest land, approval of the Central 

Government under the Forest (Conservation) Act, 1980 must be taken by the 

concerned user agency.  

   Accordingly, 4 coal blocks namely Tara, Tandsi-III and Tandsi-III (Extn.), Mahan 

and Mara II-Mahan were put up for auction. For Tara coal block in Chhattisgarh, 

multiple bids were received in the auction process, however, pursuant to 

the  request received from the Government of Chhattisgarh, the coal block 

was withdrawn from the auction process. Present status of allocation of remaining 

3 coal mines is as under: 

  

S. 

No. 
Name of Coal mine 

Name of Coal block 

allocattee 
Status 
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1 Mara II Mahan Mahan Energen Ltd Allocated 

2 
Tandsi-III and Tandsi-

III (Extn.) 
Not yet allocated  Not auctioned. 

3 Mahan Not yet allocated  

Coal mine development 

and production 

arrangement has been 

executed on 

29.10.2024.  

  

(d):     The detail of 118 allocated coal blocks under auction route till date whose 

allocation are in force presently is at Statement.  

STATEMENT 

Detail of 118 coal blocks allocated under auction route, State-wise, till date 

whose allocation are in force presently     
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S. 

No 
Name of Coal Mine State District 

Successful 

Bidder / Allottee  

1 Chotia Chhattisgarh Korba 
Bharat Aluminium 

Company Ltd 

2 Gare Palma IV/4 Chhattisgarh Raigarh 
Hindalco Industries 

Ltd 

3 
Gare Palma Sector 

IV/8 
Chhattisgarh Raigarh 

Ambuja Cements 

Ltd 

4 Bhaskarpara Chhattisgarh Surajpur 
Prakash Industries 

Limited 

5 Gare Palma IV/7 Chhattisgarh Raigarh 
Sarda Energy and 

Minerals Limited 

6 Gare Palma IV/1 Chhattisgarh Raigarh 
Jindal Power 

Limited 

7 Jhigador Chhattisgarh Surguja 

CG Natural 

Resources Private 

Ltd 

8 Khargaon Chhattisgarh Surguja 

CG Natural 

Resources Private 

Ltd 
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9 Gare Palma IV/6 Chhattisgarh Raigarh 
Jindal Steel and 

Power Limited 

10 Barra Chhattisgarh Raigarh 
Bharat Aluminium 

Company Ltd 

11-

12 

Gare Palma IV/2 and 

Gare Palma IV/3 
Chhattisgarh Raigarh 

Jindal Power 

Limited 

13 Datima Chhattisgarh Surajpur 
Shree Cement 

Limited 

14 Gare Palma Sector-I Chhattisgarh Raigarh 
Jindal Power 

Limited 

15 Purunga Chhattisgarh Raigarh 

CG Natural 

Resources Private 

Limited 

16 Sherband Chhattisgarh Raigarh 

Nilkanth Coal 

Mining Private 

Limited 

17 Baisi Chhattisgarh Raigarh 
Indermani Mineral 

India Pvt Ltd 

18 Ganeshpur* Jharkhand Latehar 
GMR Chhattisgarh 

Energy Limited 

19 Kathautia Jharkhand Palamu 
Hindalco Industries 

Ltd 
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20 Lohari Jharkhand Palamu 
Araanya Mines 

Private Limited 

21 Meral Jharkhand Palamu 
Trimula Industries 

Limited 

22 Moitra Jharkhand Hazaribagh JSW Steel Limited 

23 
Rajhara North 

(Central and Eastern) 
Jharkhand Palamu 

Fairmine Carbons 

Private Limited 

24 Gondulpara Jharkhand Hazaribagh 
Adani Enterprises 

Limited 

25 Urma Paharitola Jharkhand 
Dumka and 

Pakur 

Aurobindo Reality 

And Infrastructure 

Private Limited 

26 Brahmdiha Jharkhand Giridih 

Andhra Pradesh 

Mineral 

Development 

Corporation 

Limited 

27 Chakla Jharkhand Latehar 
Hindalco Industries 

Ltd 

28 
Jogeshwar and Khas 

Jogeswar 
Jharkhand Ramgarh 

South West 

Pinnacle 

Exploration Limited 
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29-

30 
Brinda and Sasai Jharkhand 

Chatra and 

Hazaribagh 

Dalmia Cement 

(Bharat) Limited 

31 Rauta Closed Jharkhand Ramgarh 
Shreesatya Mine 

Private Limited 

32 Basantpur Jharkhand Hazaribagh 
Gangaramchak 

Mining Pvt Ltd 

33 Jitpur Jharkhand Pakur 
Terri Mining 

Private Ltd 

34 Tokisud Block-II Jharkhand Ramgarh 

Twenty First 

Century Mining 

Private Limited 

35 Sitanala Jharkhand Dhanbad JSW Steel Limited 

36 Choritand Tiliaya Jharkhand Bokaro 
Rungta Metals 

Private Limited 

37 Binja Jharkhand Ramgarh 

Assam Mineral 

Development 

Corporation 

Limited 

38 
Burakhap Small 

Patch 
Jharkhand Ramgarh 

Shreesatya Mines 

Private Limited 

39 Parbatpur Central Jharkhand Bokaro JSW Steel Limited 
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40 
Patal East (Eastern 

Part) 
Jharkhand 

Ramgarh 

and 

Hazaribagh 

RCR Steel Works 

Private Limited 

41 
North Dhadu (Eastern 

Part) 
Jharkhand Latehar NTPC 

42 
North Dhadu 

(Western Part) 
Jharkhand Latehar NLCIL 

43 Babupara East Jharkhand Hazaribagh 
Rungta Sons 

Private Limited 

44 Dumri Jharkhand Hazaribagh 
S M Steels and 

Powver Limited 

45 Duni Central Jharkhand Hazaribagh 
Bull Mining Private 

Limited 

46 Lalgarh South Jharkhand Bokaro 
Rungta Sons 

Private Limited 

47 South of Damuda Jharkhand Bokaro 
Rungta Sons 

Private Limited 

48 Rabodih OCP Jharkhand Hazaribagh 

Twenty First 

Century Mining 

Private Limited 

49 Amelia North 
Madhya 

Pradesh 
Sidhi 

Jaiprakash Power 

Ventures Limited 
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50 Bicharpur 
Madhya 

Pradesh 
Shahdol 

UltraTech Cement 

Limited 

51 Sial Ghoghri 
Madhya 

Pradesh 
Chindwara 

Reliance Cement 

Company Private 

Limited 

52 Bikram 
Madhya 

Pradesh 
Shahdol Birla Corp. Ltd 

53 Brahampuri 
Madhya 

Pradesh 
Chindwara Birla Corp. Ltd 

54 Urtan North 
Madhya 

Pradesh 

Anuppur/ 

Shahdol 

JMS Mining 

Private Limited 

55 Sahapur West 
Madhya 

Pradesh 

Umariaand 

Shahdol 

Sarda Energy And 

Minerals Limited 

56-

57 

Gotitoria (East) and 

(West) 

Madhya 

Pradesh 
Narsinghpur 

Boulder Stone 

Mart Pvt Ltd 

58 Urtan 
Madhya 

Pradesh 
Shahdol 

JMS Mining 

Private Limited 

59 Dhirauli 
Madhya 

Pradesh 
Singrauli 

Stratatech Mineral 

Resources Private 

Limited 
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60 Bandha 
Madhya 

Pradesh 
Sidhi 

EMIL Mines And 

Mineral Resources 

Limited 

61 
Gonbahera Ujheni 

East 

Madhya 

Pradesh 
Singrauli 

MP Natural 

Resources Private 

Limited 

62 
Beheraband North 

Ext. 

Madhya 

Pradesh 
Anuppur 

Auro Coal Private 

Limited 

63 Maiki North 
Madhya 

Pradesh 
Shahdol 

Maiki South Mining 

Pvt. Ltd. 

64 Bandha North 
Madhya 

Pradesh 
Singrauli 

Jaiprakash Power 

Ventures Limited 

65 Marki Barka 
Madhya 

Pradesh 
Singrauli Birla Corp. Ltd 

66 Arjuni East 
Madhya 

Pradesh 
Umaria 

Ultratech Cement 

Limited 

67 Arjuni West 
Madhya 

Pradesh 
Umaria 

Ganga Khanij 

Private Limited 

68 Gondbahera Ujheni 
Madhya 

Pradesh 
Singrauli 

MP Natural 

Resources Private 

Limited 
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69 Mandla North 
Madhya 

Pradesh 
Chhindwara 

Dalmia Cement 

(Bharat) Limited 

70 Marwatola – VI 
Madhya 

Pradesh 
Shahdol 

JSW Cement 

Limited 

71 Marwatola – VII 
Madhya 

Pradesh 
Shahdol 

Rama Cement 

Industries Private 

Limited 

72 Pathora East 
Madhya 

Pradesh 
Umaria 

Shri Bajrang 

Power and Ispat 

Limited 

73 Pathora West 
Madhya 

Pradesh 
Umaria 

Shri Bajrang 

Power and Ispat 

Limited 

74 Mara II Mahan 
Madhya 

Pradesh 
Singrauli 

Mahan Energen 

Ltd 

75 Lamatola 
Madhya 

Pradesh 
Anuppur ACC Limited 

76 
West of 

Shahdol(South) 

Madhya 

Pradesh 
Umaria JK Cement Ltd. 

77 Belgaon Maharashtra Nagpur 

Sunflag Iron and 

Steel Company 

Limited 
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78 Marki Mangli III Maharashtra Yavatmal B.S. Ispat Limited 

79 Marki Mangli-I Maharashtra Yavatmal 
Topworth Urja and 

Metals Ltd 

80 Nerad Malegaon Maharashtra Yavatmal 
Indrajit Power 

Private Ltd 

81 Marki Mangli-II Maharashtra Yavatmal 

Yazdani 

International 

Private Limited 

82 Gondkhari Maharashtra Nagpur 
Adani Power 

Maharashtra Ltd 

83 

Takli-Jena-Bellora 

(North) andTakli-

Jena-Bellora (South) 

Maharashtra Chandrapur 

Aurobindo Reality 

And Infrastructure 

Private Limited 

84 Bhivkund Maharashtra Chandrapur 

Sunflag Iron and 

Steel Company 

Limited 

85 Marki Mangli-IV Maharashtra Yavatmal 
Sobhagya 

Mercantile Limited 

86 Dahegaon-Gowari Maharashtra Nagpur 
Ambuja Cements 

Limited 

87 
Kalambi Kalmeshwar 

(Western Part) 
Maharashtra Nagpur 

Samlok Industries 

Private Limited 
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88 
North West of 

Madheri 
Maharashtra Chandrapur 

MH Natural 

Resources Private 

Limited 

89 Talabira I* Odisha Jharsuguda 
GMR Chhattisgarh 

Energy Limited 

90 Jamkhani Odisha Sundergarh Vedanta Ltd 

91 Radhikapur West Odisha Angul Vedanta Ltd 

92 Kuraloi (A) North  Odisha Jharsuguda Vedanta Ltd 

93 Utkal-C Odisha Angul 
Jindal Steel and 

Power Limited 

94-

95 
Utkal B1 and B2 Odisha Angul 

Jindal Steel and 

Power Limited 

96 Bijahan Odisha Sundergarh 

Mahanadi Mines 

and Minerals Pvt. 

Ltd. 

97 Bankhui Odisha Angul 
Yazdani Steel and 

Power Limited 

98 Alaknanda Odisha Angul 
Rungta Sons Pvt 

Ltd. 

99 Baitarni West Odisha Angul 

Gujarat Mineral 

Development 

Corporation Ltd 



04.12.2024                                                                                                                                   837 
 

100 Burapahar Odisha Sundargarh 

Gujarat Mineral 

Development 

Corporation Ltd 

101 
Chendipada 

(Revised) 
Odisha Angul 

Rungta Sons 

Private Limited 

102 
Sakhigopal – B 

Kankili 
Odisha Angul 

Rungta Sons 

Private Limited 

103 Meenakshi West Odisha 
Sundergarh 

Hindalco Industries 

Ltd 

104 Kudanali Lubri Odisha Angul 

Gujarat Mineral 

Development 

Corporation Ltd 

105 Machhakata(Revised) Odisha Angul NLC India Limited 

106 Sakhigopal-B Kakurhi Odisha Angul TANGEDCO 

107-

108 

Ghogharpalli and Its 

dip extension  
Odisha Sundargarh Vedanta Limited 

109 Ardhagram* West Bengal Bankura 
OCL Iron and Steel 

LTD* 

110 Sarisatolli West Bengal Burdwan CESC Limited 

111 Trans Damodar West Bengal Bankura 
The Durgapur 

Projects Limited 
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112 Jaganathpur B West Bengal Bardhaman 
Powerplus Traders 

Pvt. Ltd 

113 Kasta East West Bengal Birbhum 
Jitusol developers 

Pvt Ltd 

114 Kagra Joydev West Bengal Birbhum 

Orissa 

Metallurgical 

Industry Private 

Limited 

115 
Binodpur 

Bhabhaniganj 
West Bengal Birbhum 

JMS Mining 

Private Limited 

116 Koilajan Assam 

Karbi 

Anglong 

(United 

Mikir Hills 

and North 

Cachar Hills 

Districts) 

Assam Mineral 

Development 

Corporation 

Limited 

117 Garampani Assam 
Dima 

Hasao  

Assam Mineral 

Development 

Corporation 

Limited 
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*Matter subjudice regarding Termination 

 

PASIGHAT- PARSHURAMKUND TO RUPAI RAILWAY LINE, ARUNACHAL 

PRADESH 

1600.    SHRI TAPIR GAO: 

Will the Minister of RAILWAYS be pleased to state: 

(a) whether any survey/investigation has been done on Pasighat to 

Parshuramkund to Rupai Railway Line, Arunachal Pradesh; 

(b) if so, the time by which Railway line is likely to be constructed; and 

(c) if not, when the time by which the survey/investigation shall be done? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): Detailed Project Report (DPR) for Pasighat - Parsuramkund - Rupai 

(217.83 Km) new line project has been prepared. The Project is not yet 

sanctioned. 

After firming up of Detailed Project Report (DPR), sanctioning of project 

requires consultation with various stake-holders including State Governments and 

necessary approvals viz. appraisal of NITI Aayog, Ministry of Finance etc. As 

118 Namchik Namphuk 
Arunachal 

Pradesh 
Changlang 

Coal Pulz Private 

Limited 
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sanctioning of projects is a continuous and dynamic process, exact timelines 

cannot be fixed.  

 

भरतपुर, राजÖथान के िलए नई रले पåरयोजनाए ं

1601. ®ीमती सजंना जाटव:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  देश िवशेषकर राजÖथान के भरतपुर म¤ वषª 2014 से अब तक वषª-वार िकतनी नई रले पटåरयां 

िबछाई गई ह§;  

(ख) िकतनी रले पटåरयŌ को चालू िकया गया और उन पर िकतनी रािश खचª कì गई;  

(ग)  वषª 2014 से अब तक देश म¤, िवशेषकर भरतपुर के िलए िकतनी नई पåरयोजनाओ ंकì घोषणा 

कì गई है; और  

(घ)  ³या इन पåरयोजनाओ ंके साथ कामडीग पवªतीय रले पåरयोजना को Öवीकृित ÿदान कì गई 

है और यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस संबंध म¤ िकतना बजट आवंिटत िकया 

गया है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इले³ůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी 

अिÔ वनी  वैÕणव): 

(क) से (घ): रेल पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रले-वार िकया जाता है न िक   

राºय-वार। ³यŌिक, रेल पåरयोजनाए ं राºय कì सीमाओ ं के आर-पार फैली हो सकती ह§। रले 

पåरयोजनाओ ंको लाभÿदता, यातायात अनुमान, अंितम छोर संपकª ता, िमिसंग िलंक और वैकिÐपक 

मागŎ, संकुिलत/संतृĮ लाइनŌ के संवĦªन, राºय सरकारŌ, केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन 
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ÿितिनिधयŌ Ĭारा उठाई गई मांगŌ, रेलवे कì अपनी पåरचालिनक आवÔयकताओ,ं सामािजक-आिथªक 

महÂवŌ आिद के आधार पर शुł िकया जाता है, जो चालू पåरयोजनाओ ंके Ňो-फारवडª और िनिधयŌ 

कì समú उपलÊधता पर िनभªर करता है। 

01.04.2024 कì िÖथित के अनसुार, संपूणª भारतीय रले म¤ 7.44 लाख करोड़ Łपए लागत कì कुल 

44,488 िक.मी. लंबाई वाली 488 रेल अवसंरचना पåरयोजनाए ं(187 नई लाइन, 40 आमान पåरवतªन 

261 दोहरीकरण) योजना/अनुमोदन/िनमाªण चरण म¤ ह§, िजनम¤ से 12,045 िक.मी. लंबाई को कमीशन 

कर िदया गया है और माचª, 2024 तक 2.92 लाख करोड़ Łपए का Óयय िकया गया है। इसका सार 

िनÌनानुसार ह:ै- 

कोिट पåरयोजनाओ ं

कì सं´या 

कुल लंबाई (छोटी 

लाईन/आमान 

पåरवतªन/दोहरीकरण 

(िक.मी. म¤) 

माचª, 2024 

तक कमीशन 

कì गई लंबाई 

(िक.मी. म¤) 

माचª, 2024 तक 

िकया गया Óयय 

(करोड़ Łपए म¤) 

नई लाइन 187 20199 2855 160022 

आमान पåरवतªन 40 4719 2972 18706 

दोहरीकरण/मÐटीůैिकं

ग 

261 19570 6218 113742 

कुल 488 44,488 12,045 2,92,470 

 

लागत, Óयय और पåरÓयय सिहत सभी रले पåरयोजनाओ ंका जोन-वार/वषª-वार Êयौरा भारतीय रले 

कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध है।   



04.12.2024                                                                                                                                   842 
 

संपूणª भारतीय रले म¤ नए रलेपथ कì कमीशिनंग/िबछाने का Êयौरा नीचे िदया गया है:-  

अविध  कमीशन िकए गए नए रेलपथ  नए रेलपथŌ कì औसत कमीशिनंग  

2009-14 7,599 िक.मी. 4.2 िक.मी./िदन 

2014-24 31,180 िक.मी.  8.54 िक.मी./िदन (2 गनुा से अिधक) 

 

राजÖथान 

राजÖथान राºय म¤ पूणªत:/अंशत: पड़ने वाली रले अवसंरचना पåरयोजनाए ंभारतीय रेल के उ°र पिĲ म 

रेलव,े उ°र मÅय रेलवे, उ°र रलेवे, पिĲ म रलेवे जोनŌ म¤ आती ह§। लागत, Óयय और पåरÓयय सिहत 

रेल पåरयोजनाओ ंका ±ेýीय रले-वार Êयौरा भारतीय रेल कì वेबसाइट पर पिÊल क डोमेन म¤ उपलÊध 

है।  

01.04.2024 कì िÖथित के अनुसार, राजÖथान राºय म¤ पूणªत:/अंशत: पड़ने वाली 51,814 करोड़ 

Łपये लागत कì 4,191 िक.मी. कुल लंबाई कì 32 रेल पåरयोजनाए ं (15 नई लाइन¤, 05 आमान 

पåरवतªन और  12 दोहरीकरण) योजना और कायाªÆवयन के िविभÆन चरणŌ म¤ ह§, िजनम¤ से 1,183 

िक.मी. लंबाई को कमीशन कर िदया गया है और माचª, 2024 तक 14,786 करोड़ Łपए Óयय िकए गए 

ह§। कायª कì िÖथ ित का सारांश िनÌनानुसार ह:ै- 
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योजना शीषª पåरयोजनाओ ं

कì सं´या  

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì गई 

लंबाई  

(िक.मी. म¤)  

माचª, 2024 

तक िकया गया 

Óयय  

(करोड़ Łपए म¤)  

नई लाइन  15 1230 134 3593 

आमान पåरवतªन 5 1252 759 5398 

दोहरीकरण/मÐटीůैिकंग 12 1709 290 5794 

कुल  32 4191 1183 14786 

 

 

राजÖथान राºय म¤ पूणªत:/अंशत: पड़ने वाली अवसंरचना पåरयोजनाओ ंऔर संर±ा कायŎ का बजट 

आबंटन िनÌनानुसार है: 

अविध  पåरÓयय  

2009-14 682 करोड़ Łपए/वषª 

2024-25 9,959 करोड़ Łपय े(14 गनुा से अिधक) 
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वषª 2009-14 और 2014-24 के दौरान राजÖथान राºय मे पूणªत:/अंशत: पड़ने वाले रलेपथŌ कì 

कमीशिनंग/िबछाने का Êयौरा िनÌनानुसार ह:ै-  

अविध  कमीशन िकए गए नए रेलपथ  नए रेलपथŌ कì औसत कमीशिनंग  

2009-14 798 िक.मी. 159.6 िक.मी./वषª 

2014-24 3,742 िक.मी. 374.2 िक.मी./वषª (2 गनुा से अिधक) 

 

िपछले तीन वषŎ (2021-22, 2022-23, 2023-24 और चालू िव° वषª अथाªत् 2024-25 म¤ 

राजÖथान राºय म¤ पूणªत:/अंशत: पड़ने वाली 4,944 िक.मी. लंबाई के 55 सव¥±ण (नई लाइन और 

दोहरीकरण) Öवीकृत िकए गए ह§, िजनम¤ भरतपुर म¤ पूणªत:/अंशत: पड़ने वाली भरतपरु ज³ंशन-बयाना 

ज³ंशन तीसरी एवं चौथी लाइन (42 िक.मी.) और भरतपुर ज³ंशन-मथरुा जं³शन तीसरी एवं चौथी 

लाइन (34 िक.मी.) शािमल है।  

  

PROMOTION OF RESEARCH IN SCIENCE AND TECHNOLOGY AT WORLD 

LEVEL  

1602. SHRI YADUVEER WADIYAR:       

Will the Minister of SCIENCE AND TECHNOLOGY be pleased to state:  

(a) the amount spent by the Government on Science and Technology related 

research during the last decade along with its rank in the world level;  

(b) the measures the Government has implemented to support researchers by 

creating international opportunities and also ensuring job security within the 

country, with a view to preventing brain drain;  
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(c) if so, the details thereof;  

(d) the steps taken by the Government in Science and Technology to promote 

career opportunities for women scientists and to encourage young students 

especially girls to pursue science stream; and  

(e) the total amount of funds disbursed as scholarships by the Government to 

the women students and scholars during the last decade, year-wise? 

 

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY; 

MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; MINISTER OF 

STATE IN THE PRIME MINISTER'S OFFICE; MINISTER OF STATE IN THE 

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; MINISTER 

OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND MINISTER OF 

STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): 

(a) As per latest R & D Statistics, 2022-23 brought out by the Department of 

Science and Technology (DST), India is placed at 7th position in terms R & D 

Expenditure (billion Current PPP$) in the world. The amount spent by the Government 

on Science and Technology related research during the last decade is as under:  

Year 2011-12 2012-13 2013-14 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 

Investment in R & D 

by Government 

(Rs. Crore) 

38903.05 40568.09 44419.34 50285.41 54976.45 59268.33 66715.95 76656.42 82623.32 75397.28 

Source: Data collected and compiled by NSTMIS, DST, GoI. 

Note: Government Investment in R & D = Central Government Ministries/Department+ State Government + Higher Education 

(b) and (c):  Several measures have been taken up to support researchers by 

creating International opportunities such as for exchange of information, 
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generation of new knowledge, sharing of expertise, cost and optimal utilization of 

resources, and for providing access to advanced facilities and sophisticated 

instruments which are not available in the country. This in turn enhance the quality 

and output of scientific research and also enhance skills for potential job 

opportunities. Ministry of Science and Technology is actively cooperating with 

more than 40 countries across the globe along with regional and multilateral 

entities, UN and other International SandT Organizations. The main aim of these 

collaborations is to connect Indian research with global efforts particularly in the 

frontier areas of SandT and in areas addressing global challenges. These 

programmes include joint R & D projects, seminars, fellowships, training 

programmes, advanced schools, exchange and exposure visits, access to 

advanced facilities etc. All these programmes have been designed to encourage 

scientists to do quality research in the country and thereby preventing brain drain.  

        In addition, INSPIRE Faculty Fellowship, J. C. Bose Fellowship, 

Swarnajayanti Fellowship, SERB-Ramanujan Fellowship, SERB-Visiting 

Advanced Joint Research Faculty (VAJRA) scheme, VAIBHAV fellowship, CSIR-

Senior Research Associateship, DBT-Ramalingaswami re-entry Fellowship etc. 

are some of the programmes which provide temporary placement to highly 

qualified scientists to retain them in the country and also attract Indian scientists 

from abroad as well. 

(d) The Ministry of Science and Technology is promoting career opportunities 

for women scientists  including young students through various programmes such 
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as: WISE Fellowship for Ph.D. (WISE-PhD) to pursue doctoral research in basic 

and applied sciences; WISE-Post Doctoral Fellowship (WISE-PDF) for post-

doctoral research in basic and applied sciences; WISE-SCOPE to address 

societal challenges through SandT interventions and WISE Internship in IPR 

(WISE-IPR) to provide training in the field of Intellectual Property Rights; ‘Vigyan 

Jyoti’ programme to encourage meritorious girls to pursue careers in STEM 

(Science, Technology, Engineering, Mathematics); Women International Grant 

Support (WINGS) programme to provide opportunities to Indian Women scientists 

to undertake research in the International research labs and academic institutions; 

etc. The Anusandhan National Research Foundation (ANRF), a statutory body 

under DST has also been implementing  some women specific programme viz. 

“SERB-POWER (Promoting Opportunities for Women in Exploratory Research)” 

to mitigate the gender disparity in science and engineering research funding in 

various SandT programs in Indian academic institutions and research and 

development (R & D) laboratories; “SERB-POWER Mobility Grant” for capacity 

building, knowledge, and skill enhancement of women scientists and 

technologists; "SERB Women Excellence Research Grant", Biotechnology 

Career Advancement and Re-orientation (BioCARe) Programme  etc. to promote 

career opportunities for women scientists. 

(e) The total amount of funds disbursed as scholarship by the ministry to 

women students and scholars during last decade, year-wise is as under: 

Financial Year 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 
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Amount (Rs. in 

lakh) 
16621.49 14613.00 15964.90 23966.50 19155.10 27147.30 27388.30 30976.12 35782.05 31867.38 

 

कैलारस से सबलगढ़ होते हòए Ôयोपुर तक āॉड गेज रले लाइन 

1603. ®ी भारत िसहं कुशवाह:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  मÅय ÿदेश म¤ िनिमªत/िनमाªणाधीन रेल लाइनŌ का Êयौरा ³या है;  

(ख)  झांसी से करेरा, िशवपुरी से पोहरी, Ôयोपरु स ेसवाई माधोपुर (राजÖथान) तक नई रेल लाइनŌ 

के िनमाªण कायŎ कì Öवीकृित कì िÖथित ³या है; और  

(ग)  सबलगढ़ होते हòए कैलारस से Ôयोपरु तक बड़ी रले लाइन के कायª को पूरा करने के िलए ³या 

लàय िनधाªåरत िकया गया है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) स े(ग): रले पåरयोजनाओ ंका सव¥±ण/Öवीकृित/िनÕपादन ±ेýीय रले-वार Öवीकृत िकया जाता है 

न िक राºय-वार ³यŌिक रले पåरयोजनाए ंराºय कì सीमाओ ंके आर-पार फैली हो सकती ह§। रेल 

पåरयोजनाओ ंको लाभÿदता, यातायात अनमुानŌ, अिंतम छोर संपकª ता, िमिसंग िलंक और वैकिÐपक 

मागŎ, संकुिलत/संतृĮ लाइनŌ के संवधªन, राºय सरकारŌ, केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन 

ÿितिनिधयŌ के Ĭारा उठाई गई मांगŌ, रेलवे कì अपनी पåरचालिनक आवÔयकताओ,ं सामािजक-

आिथªक महÂवŌ आिद के आधार पर Öवीकृत िकया जाता है, जो चालू पåरयोजनाओ ंके Ňो-फारवडª 

और िनिधयŌ कì समú उपलÊधता पर िनभªर करता है। 
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मÅय ÿदेश म¤ पूणªत:/अंशत: पड़ने वाली रले अवसरंचना पåरयोजनाए ंभारतीय रले के उ°र मÅय रलेव,े 

पिĲ म मÅय रेलव,े पूवª मÅय रेलव,े पिĲम रलेवे, मÅय रेलव,े दि±ण मÅय रेलवे और दि±ण पूवª मÅय 

रेलवे जोनŌ म¤ आती ह§। लागत, Óयय और पåरÓयय सिहत रले पåरयोजनाओ ंका ±ेýीय रेल-वार Êयौरा 

भारतीय रले कì वेबसाइट पर पिÊलक डोमेन म¤ उपलÊध है।  

01.04.2024 कì िÖथित के अनसुार, मÅय ÿदेश राºय म¤ पूणªत:/अंशत: पड़ने वाली 81,797 करोड़ 

Łपए लागत कì 5,345 िक.मी. कुल लंबाई वाली 28 रले पåरयोजनाए ं(08 नई लाइन¤, 02 आमान 

पåरवतªन और 18 दोहरीकरण) योजना और कायाªÆवयन के िविभÆन चरणŌ ह§, िजसम¤ से 1,952 िक.मी. 

लंबाई को कमीशन कर िदया गया है और माचª, 2024 तक 36,898 करोड़ Łपए का Óयय िकया गया 

है। इसका सार िनÌनानुसार है:- 

 

योजना शीषª  पåरयोजनाओ ं

कì सं´या 

कुल लंबाई 

(िक.मी. म¤) 

कमीशन कì 

गई लंबाई 

(िक.मी.) 

माचª, 2024 तक िकया 

गया Óयय 

(करोड़ Łपए म¤) 

नई लाइन  8 1962 468 11091 

आमान पåरवतªन 2 809 380 5220 

दोहरीकरण/मÐटीůैिकंग 18 2574 1104 20587 

कुल  28 5,345 1,952 36,898 
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मÅय ÿदेश राºय म¤ पूणªत:/अंशत: पड़ने वाली अवसरंचना पåरयोजनाओ ंऔर अÆय संर±ा कायŎ के 

िलए वािष ªक बजट आबंटन इस ÿकार है:  

अविध  पåरÓयय 

2009-14 632 करोड़ Łपए/वषª 

2024-25 14,738 करोड़ Łपए (23 गनुा से अिधक) 

 

वषª 2009-14 और वषª 2014-24 के दौरान मÅय ÿदेश राºय म¤ पूणªत:/अंशत: पड़ने वाले नए रेलपथ 

कì कमीशिनंग/िबछाने का Êयौरा नीचे िदया गया है-  

 

अविध  कमीशन िकए गए नए रेलपथ  नए रेलपथŌ कì औसत कमीशिनंग  

2009-14 145 िक.मी. 29 िक.मी./वषª 

2014-24 2249 िक.मी. 224.9 िक.मी./वषª (लगभग 8 गनुा) 

 

झांसी-िशवपरुी-Ôयोपरु-सवाई माधोपरु नई लाइन (375.41 िक.मी.) के िलए सव¥±ण का कायª पूरा कर 

िलया गया था परंत ुकम यातायात अनुमानŌ के कारण इस पåरयोजना को आगे नहé बढ़ाया जा सका।          

कैलारस से Ôयोपरु बराÖता सबलगढ़, µवािलयर से Ôयोपरुकलान आमान पåरवतªन पåरयोजना 

(187.53 िक.मी.) का भाग है। µवािलयर स ेकैलारस खंड (63 िक.मी.) को कमीशन कर िदया गया है 

और इस पåरयोजना के िलए चालू िव° वषª अथाªत् 2024-25 म¤ 630 करोड़ Łपए का ÿावधान िकया 

गया है।    
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रेल पåरयोजना का पूरा होना राºय सरकार Ĭारा तीĄ भूिम अिधúहण, वन िवभाग के पदािधकाåरयŌ 

Ĭारा वािनकì Öवीकृितयां, लागत म¤ भागीदारी पåरयोजनाओ ंम¤ राºय सरकार Ĭारा लागत के भाग को 

जमा करना, पåरयोजनाओ ं कì ÿाथिमकता अितलंघनकारी जनोपयोगी सेवाओ ं का Öथानांतरण, 

िविभÆन ÿािधकरणŌ से सांिविधक Ö वीकृितयां, ±ेý कì भूिव²ानी और Öथलाकृितक पåरिÖथितयŌ, 

पåरयोजना/पåरयोजनाओ ंÖथल म¤ कानून एवं ÓयवÖथा कì िÖथित, जलवाय ुपåरिÖथितयŌ आिद के 

कारण िवशेष पåरयोजना Öथल के िलए एक वषª म¤ कायª करने के महीनŌ कì सं´या जैसे िविभÆन कारकŌ 

पर िनभªर करता है।  

 

सुÐतानपुर से चलने वाली दैिनक ůेन का सचंालन 

1604. ®ी रामभुआल िनषाद:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  ³ या सÐुतानपुर (एसएलएन) से मुंबई जाने वाले यािýयŌ कì सं´या बहòत अिधक है लेिकन 

मुंबई के िलए ÿितिदन कोई रलेगाड़ी नहé है िजसके कारण यािýयŌ को आर±ण नहé िमल पाता 

ह;ै  

(ख)  यिद हां, ³या सरकार का सÐुतानपरु से ÿितिदन चलने वाली रलेगाड़ी का सचंालन शłु करने 

का िवचार है;  

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(घ)  यिद नहé, तो इसके ³या कारण ह§ ? 
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रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (घ): वतªमान म¤, सÐुतानपरु मुंबई ±ेý 04 जोड़ी रलेगािड़यŌ Ĭारा जड़ुा हòआ ह,ै िजसम¤ सĮाह 

म¤ दो बार चलने वाली दो जोड़ी और सĮाह म¤ एक बार चलने वाली दो जोड़ी रलेगाड़ी सेवाए ँशािमल 

ह§। भारतीय रेल पर, आरि±त सीटŌ कì मांग का Öवłप पूर ेवषª एक जैसा नहé रहता है और यह कम 

ÓयÖत और अिधक ÓयÖत अविध म¤ अलग-अलग रहता है। इसके अलावा, भारतीय रले पर रेलगाड़ी 

सेवाओ ं को शŁु करना और उÆह¤ ठहराव देना एक सतत् ÿिøया है जो यातायात औिचÂय, 

पåरचालिनक Óयवहायªता के अÅयधीन है।  

 

MAJOR RAILWAY ACCIDENTS IN THE COUNTRY 

1605.  SHRI BENNY BEHANAN: 

  SHRI K SUDHAKARAN: 

  Will the Minister of RAILWAYS be pleased to state: 

(a) the details of  major railway accidents in the country over the past five 

years, including the number of incidents, fatalities, and injuries recorded 

each year ; 

(b) the causes identified for these railway accidents and the percentage of 

contribution of each factor to the accidents; 

(c) the steps being taken by the Government to improve railway safety and 

reduce the occurrence of major accidents, particularly in high-risk areas; 

and 
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(d) the amount of budget allocated and spent on railway safety measures, 

infrastructure upgrades and technology enhancements during the last five 

years? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (d): As a consequence of various safety measures taken over the years, 

there has been a steep decline in the number of accidents. Consequential Train 

Accidents have reduced from 135 in 2014-15 to 40 in 2023-24 as shown in the 

graph below.  The causes of these accidents broadly include track defects, 

loco/coach defects, equipment failures, human errors etc.  

It may be noted that the consequential train accidents during the period 

2004-14 was 1711 (average 171 per annum), which has declined to 678 during 

the period 2014-24 (average 68 per annum), i.e. reduction of 60%. 

Another important index showing improved safety in train operations is 

Accidents Per Million Train Kilometer (APMTKM) which has reduced from 0.11 in 

2014-15 to 0.03 in 2023-24, indicating an improvement of approx. 73% during the 

said period. 
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Consequential Train Accidents on Indian Railways and casualties therein:  

Period No.  of 

Consequential 

Train Accidents 

No. of Deaths 

 

No. of Injuries 

 

2004-05 to 

2013-14 

1711 904 3155 

2014-15 to 

2023-24 

678 748 2087 
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Safety is accorded the highest priority on Indian Railways. The various safety 

measures taken to enhance safety in train operations are as under:  

1.  On Indian Railways, the expenditure on Safety 

related activities has increased over the years as 

under:- 

Expenditure on Safety related activities (Rs. in Cr.)  

 2022-23 (Act.) 2023-

24(Act.) 

BE 2024-25 

Maintenance of Permanent 

Way and Works 

18,115 20,322 21,386 

Maintenance of Motive 

Power and Rolling Stock 

27,086 30,864 31,494 

Maintenance of Machines 9,828 10,772 11,864 

Road Safety LCs and 

ROBs/ RUBs 

5,347 6,662 9,980 

Track Renewals 

 

16,326 17,850 17,652 

Bridge Works 

 

1,050 1,907 2,137 
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Signal and Telecom Works 

 

2,456 3,751 4,647 

Workshops Incl. PUs and 

Misc. expenditure on Safety 

7,119 9,523 9,615 

Total 87,327 1,01,651 1,08,776 

 

2. Electrical/Electronic Interlocking Systems with centralized operation of points 

and signals have been provided at 6,608 stations up to 31.10.2024 to eliminate 

accident due to human failure. 

3. Interlocking of Level Crossing (LC) Gates has been provided at 11,053 level 

Crossing Gates up to 31.10.2024 for enhancing safety at LC gates. 

4. Complete Track Circuiting of stations to enhance safety by verification of track 

occupancy by electrical means has been provided at 6,619 stations up to 

31.10.2024.  

5. Kavach is a highly technology intensive system, which requires safety 

certification of highest order. Kavach was adopted as a National ATP system 

in July 2020. Kavach is provided progressively in phased manner. Kavach has 

already been deployed on 1548 RKm on South Central Railway and North 

Central Railway. Presently, the work is in progress on Delhi-Mumbai and Delhi-

Howrah corridors (approximately 3000 Route Km). Track side works on these 

routes have been completed on about 1081 RKm (705 RKm on Delhi-Mumbai 
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section and 376 RKm on Delhi-Howrah section). Regular trials are being done 

on these sections. 

6. Detailed instructions on issues related with safety of Signalling e.g. mandatory 

correspondence check, alteration work protocol, preparation of completion 

drawing, etc. have been issued. 

7. System of disconnection and reconnection for SandT equipment as per 

protocol has been re-emphasized. 

8. All locomotives are equipped with Vigilance Control Devices (VCD) to improve 

alertness of Loco Pilots. 

9. Retro-reflective sigma boards are provided on the mast which is located two 

OHE masts prior to the signals in electrified territories to alert the crew about 

the signal ahead when visibility is low due to foggy weather. 

10. A GPS based Fog Safety Device (FSD) is provided to loco pilots in fog affected 

areas which enables loco pilots to know the distance of the approaching 

landmarks like signals, level crossing gates etc. 

11. Modern track structure consisting of 60kg, 90 Ultimate Tensile Strength (UTS) 

rails, Prestressed Concrete Sleeper (PSC) Normal/Wide base sleepers with 

elastic fastening, fanshaped layout turnout on PSC sleepers, Steel Channel/H-

beam Sleepers on girder bridges is used while carrying out primary track 

renewals. 

12. Mechanisation of track laying activity through use of track machines like 

PQRS, TRT, T-28 etc to reduce human errors. 
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13. Maximizing supply of 130m/260m long rail panels for increasing progress of 

rail renewal and avoiding welding of joints, thereby improving safety. 

14. Ultrasonic Flaw Detection (USFD) testing of rails to detect flaws and timely 

removal of defective rails. 

15. Laying of longer rails, minimizing the use of Alumino Thermic Welding and 

adoption of better welding technology for rails i.e. Flash Butt Welding. 

16. Monitoring of track geometry by OMS (Oscillation Monitoring System) and 

TRC (Track Recording Cars). 

17. Patrolling of railway tracks to look out for weld/rail fractures. 

18. The use of Thick Web Switches and Weldable CMS Crossing in turnout 

renewal works. 

19. Inspections at regular intervals are carried out to monitor and educate staff for 

observance of safe practices. 

20. Web based online monitoring system of track assets viz. Track database and 

decision support system has been adopted to decide rationalized maintenance 

requirement and optimize inputs.  

21. Detailed instructions on issues related with safety of Track e.g. integrated 

block, corridor block, worksite safety, monsoon precautions etc. have been 

issued. 

22. Preventive maintenance of railway assets (Coaches and Wagons) is 

undertaken to ensure safe train operations. 

23. Replacement of conventional ICF design coaches with LHB design coaches is 

being done. 
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24. All unmanned level crossings (UMLCs) on Broad Gauge (BG) route have been 

eliminated by January 2019. 

25. Safety of Railway Bridges is ensured through regular inspection of Bridges. 

The requirement of repair/rehabilitation of Bridges is taken up based upon the 

conditions assessed during these inspections. 

26. Indian Railways has displayed Statutory “Fire Notices” for widespread 

passenger information in all coaches. Fire posters are provided in every coach 

so as to educate and alert passengers regarding various Do’s and Don’ts to 

prevent fire. These include messages regarding not carrying any inflammable 

material, explosives, prohibition of smoking inside the coaches, penalties etc. 

27. Production Units are providing Fire detection and suppression system in newly 

manufactured Power Cars and Pantry Cars, Fire and Smoke detection system 

in newly manufactured coaches. Progressive fitment of the same in existing 

coaches is also underway by Zonal Railways in a phased manner. 

28. Regular counselling and training of staff is undertaken.  

29. Concept of Rolling Block introduced in Indian Railways (Open Lines) General 

Rules vide Gazette  notification dated 30.11.2023, wherein work of integrated 

maintenance/ repair/ replacement of assets is planned up to 52 weeks in 

advance on rolling basis and executed as per plan. 

The details of the Safety related works undertaken by Railways are tabulated 

below:- 
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SN Item 
2004-05 to 

2013-14 

2014-15 to 

2023-24 

2014-24 Vs. 

2004-14 

 Track Maintenance 

1. Expenditure on Track Renewal 

(Rs. in Cr.) 

47,038 1,09,577 2.33 times 

2. Rail Renewal Primary (Track Km) 32,260 43,335 1.34 times 

3. Use of high-quality rails (60 Kg) 

(Km) 

57,450 1,23,717 2.15 times 

4. Longer Rail Panels (260m) (Km) 9,917 68,233 6.88 times 

5. USFD (Ultra Sonic Flaw 

detection) Testing of Rails (Track 

km) 

20,19,630 26,52,291 1.31 times 

6. USFD (Ultra Sonic Flaw 

detection) Testing of Welds 

(Nos.) 

79,43,940 1,73,06,046 2.17 times 
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SN Item 2004-05 to 

2013-14 

2014-15 to 

2023-24 

2014-24 Vs. 

2004-14 

7. New Track KM added (Track km) 14,985 31,180 2.08 times 

8. Weld failures (Nos.) In 2013-14: 

3699 

In 2023-24: 

481 

87% 

reduction 

9. Rail fractures (Nos.) In 2013-14: 

2548 

In 2023-24: 

383 

85% 

reduction 

10 Thick Web Switches (Nos.) Nil 21,127  

11 Track Machines (Nos.) As on 

31.03.14 = 

748 

As on 

31.03.24 = 

1,661 

122% 

increase 

 

 Level Crossing Gate Elimination 

1. Elimination of Unmanned Level 

Crossing Gates (Nos.) 

As on 

31.03.14: 

8948 

As on 

31.03.24: Nil 

(All 

eliminated 

by 31.01.19) 

100% 

reduction 

2. Elimination of Manned Level 

Crossing Gates (Nos.) 

1,137 7,075 6.21 Times 

3. Road over Bridges (RoBs)/ Road 

under Bridges (RUBs) (Nos.) 

4,148 11,945 2.88 Times 
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4. Expenditure on LC Elimination 

(LC+ROB+RUB) 

8,825 41,957 4.75 Times 

 

 Bridge Rehabilitation  

1. Expenditure on Bridge 

Rehabilitation (Rs. in Cr.) 

3,924 8,255 2.10 Times 

 Signalling Works 

1. Electronic Interlocking (Stations) 837 2,964 3.52 times 

2. Automatic Block Signaling (Km) 1,486 2,497 1.67 times 

3. Fog Pass Safety Devices (Nos.) As on 

31.03.14: 90 

As on 

31.03.24: 

19,742 

219 times 
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During last five years i.e. 2019-20 to 2023-24 expenditure of Rs. 959712 Cr. has 

been incurred by Indian Railways for Safety Measures, infrastructure augmentation 

and upgradation and technology improvement etc. 

 

 

SN Item 
2004-05 to 

2013-14 

2014-15 to 

2023-24 

2014-24 Vs. 

2004-14 

 Rolling Stock 

1. Manufacture of LHB Coaches 

(Nos.) 

2,337 36,933 15.80 times 

2. Provision of Fire and Smoke 

Detection System in AC coaches 

(Nos. of Coaches) 

0 19,271  

 

3. 

Provision of Fire Detection and 

Suppression System in Pantry 

and Power Cars (Nos. of 

Coaches) 

 

0 

 

2,991 

 

4. Provision of Fire Extinguishers in 

Non –AC coaches (Nos. of 

Coaches) 

0 66,840  
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NEW RAILWAY LINES CONSTRUCTED /UNDER CONSTRUCTION IN 

TELANGANA 

        1606.   SHRI GODAM NAGESH: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the status of various ongoing railway projects in Telangana;  

(b) the number of new railway lines constructed/under construction in 

Telangana;  

(c) the status of the said project;  

(d) the number of unmanned level crossings in the country; 

(e) the steps taken by the Government to eliminate level crossings in the 

country especially in Telangana;  

(f) the details of works fund allocated and measures taken to expedite the 

progress of the said work; and 

(g) the measures taken to mitigate the problem of water logging in 

subways? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND 

INFORMATION TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (c): Railway projects are surveyed/ sanctioned/executed Zonal Railway 

wise and not State-wise as the Railway projects may span across State 
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boundaries. Railway projects are sanctioned on the basis of 

remunerativeness, traffic projections, last mile connectivity, missing links and 

alternate routes, augmentation of congested/saturated lines, demands raised 

by State Governments, Central Ministries, Members of Parliament, other 

public representatives, Railway’s own operational requirement, socio-

economic considerations etc. depending upon throwforward of ongoing 

projects and overall availability of funds. 

Railway infrastructure projects falling fully/partly in the State of Telangana are 

covered under South Central Railway and South Western Railway zones of 

Indian Railways. Zonal Railway wise details of Railway projects including cost, 

expenditure and outlay are made available in public domain on Indian 

Railways website. 

As on 01.04.2024, 20 projects(07 New Lines and 13 Doubling), covering total 

length of 2,298 Km length, costing Rs.32,946 crore, falling fully/partly in the 

state of Telangana, are at various stages of  planning and implementation, out 

of which 474 Km length has been commissioned and an expenditure of 

Rs.9,958 crore has been incurred upto March’ 2024. The status of the work is 

summarized as: 
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Plan Head 

No. of 

projects 

Total 

Length  

 (in Km) 

Length 

Commissioned  

(Km) 

Expupto March 2024 

(Rs. in cr.) 

New Line 7 997 245 4433 

Double 

Line 
13 1301 230 5526 

Total  20 2298 474 9958 

 

Budget allocation for infrastructure projects and safety works falling fully/partly 

in the State of Telangana is as under: 

Year Budget outlay 

2023-2024 Rs.4,418 cr 

2024-2025 Rs.5,336 cr 

 

The details of commissioning / laying of  new track falling fully/partly in the 

State of Telangana during 2009-14 and 2014-24 is as under :-  

Period Total Length 

Commissioned 

Average 

Length 

Commissioned 

increase w.r.t. 

average 

commissioning during 

2009-14 
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2009-14 87 Km 17.4 Km/year - 

2014-24 650 Km 65 Km/year  Nearly 4 times 

 

The completion of any Railway project depends on various factors like quick 

land acquisition by State Government, forest clearance by officials of forest 

department, deposition of cost share by State Government in cost sharing 

projects, priority of projects, shifting of infringing  utilities,  statutory  

clearances  from  various  authorities, geological and topographical 

conditions of area, law and order situation in the area of project(s) site, 

number of working months  in  a year for particular project site due to 

climatic conditions etc.  

(d) to (g): All Unmanned level crossings (UMLCs) on runninglines of Broad 

Gauge (BG) network of Indian Railway including in the State of Telangana 

have been eliminated by 31.01.2019. 

Presently there are 263 Nos. of manned Level Crossing (LCs) in the State of 

Telangana. Sanctioning of works of Road over Bridge (ROB)/Road under 

Bridge (RUB) for elimination of Level crossings (LCs) is a continuous and 

dynamic process of Indian Railway. Such works are prioritised and taken up 

on the basis of its impact on safety in train operations, mobility of trains and 

impact for road users and feasibility etc. 
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During 2014-24, 437 nos. ROBs/RUBs have been constructed in the State of 

Telangana. As on 01.04.24, there are 136 Nos. sanctioned works of Road 

Over Bridge (ROB)/Road Under Bridge (RUB) at cost of Rs 4705 Cr in the 

state of Telangana. Funds of 168 crore for construction of ROBs/RUBs has 

been allocated in the State of Telangana for the year 2024-25. 

Railways have taken following measures to expedite the progress of 

ROB/RUB works: 

(i) Joint survey with concerned State Govt./Road Owning Authority is done 

before finalizing the General Arrangement Drawing (GAD) to ensure smooth 

execution. 

(ii) Periodic meetings of Railway and State Government officials are done to 

resolve various issues related to ROB/RUB works. 

(iii) Standardization of superstructure drawings for various combinations of 

span, skewness and width of road on Railway portion has been done to avoid 

delays during the design approval. This has been issued in the form of 

compendium, which can be directly adopted for Road Over Bridge across 

Railway lines for expeditious planning.  

(iv) ROB/RUB works are planned to be executed on a single entity basis by 

Railway wherever possible. In case any Road Owning authority/State Govt. 

wants then Railway may permit them to execute the work on a single entity 

basis. 
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Further, Railways have taken several remedial measures to mitigate the 

problem of water logging in subways. Adequate drainage arrangement has 

been made as integral part of planning of new Road Under Bridge 

(RUB)/Subways. In existing RUBs/subways remedial measures like water 

flow diversion to nearby bridge and nallahs/drains, provision of cover shed on 

approach roads, provision of hump at entry to Road under Bridge (RUB), 

provision of cross drains, sealing of joints etc. have been made as per 

feasibility, suitability and site requirements. In addition, pumping arrangement 

has also been made for identified RUBs, to drain out water expeditiously in 

case of emergency and provision to stop road traffic in exceptional/unusual 

rainfall situation for safety of road users.  

 

असम और पूवō°र राºयŌ म¤ चल रही रले पåरयोजनाए ं

1607. ®ी िदलीप शइकìया:  

³या रेल मýंी यह बताने कì कृपा कर¤गे िक:  

(क)  असम और अÆय पूवō°र राºयŌ म¤ चल रही रले पåरयोजनाओ ंका पåरयोजना-वार Êयौरा ³या 

ह;ै  

(ख)  असम और अÆय पूवō°र राºयŌ म¤ रलेवे के िवकास के िलए वतªमान िव°ीय वषª म¤ कुल िकतना 

बजटीय आवंटन िकया गया है और अब तक िकतनी धनरािश जारी कì गई है और िकतनी 

धनरािश का उपयोग िकया गया है; और  
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(ग)  उĉ पåरयोजनाओ ंको पूरा करने कì समय-सीमा ³या है और इसकì वतªमान िÖथित ³ या है? 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव): 

(क) से (ग): रेल पåरयोजनाओ ंको ±ेýीय रले-वार सव¥ि±त/Öवीकृत/कायाªिÆवत िकया जाता है, न िक  

राºय-वार ³यŌिक रेल पåरयोजनाए ंराºयŌ कì सीमाओ ंके पार फैली हòई ह§। रेल पåरयोजनाओ ंको 

लाभÿदता, यातायात के अनमुानŌ, अंितम Öथान संपकª ता, िमिसंग िलंक और वैकिÐपक मागŎ, भीड़-

भाड़ वाली संतĮृ लाइनŌ म¤ बढ़ोतरी, राºय सरकारŌ, केÆþीय मýंालयŌ, संसद सदÖयŌ, अÆय जन 

ÿितिनिधयŌ Ĭारा उठाई गई मांगŌ, रेलवे कì अपनी पåरचालिनक आवÔयकताओ,ं सामािजक आिथªक 

मĥुŌ आिद के आधार पर Öवीकृत िकया जाता है जो चालू पåरयोजनाओ ंके Ňो-फॉरवडª और िनिधयŌ 

कì समú उपलÊधता पर िनभªर करता है। 

 िदनांक 01.04.2024 कì िÖथित के अनुसार, असम राºय सिहत पूवō°र ±ेý म¤ पूणªत:/अंशतः 

पड़ने वाली 1,368 िकलोमीटर कुल लंबाई और 74,972 करोड़ Ł. लागत कì 18 रले पåरयोजनाए ं

(13 नई लाइन, 05 दोहरीकरण) ह§ जो योजना और कायाªÆवयन के िविभÆन चरणŌ म¤ ह§ िजनम¤ से 313 

िकलोमीटर लंबाई को कमीशन कर िदया गया है और माचª 2024 तक 40,549 करोड़ Ł. का Óयय 

िकया गया है कायŎ कì िÖथित का सार िनÌनानुसार है: 

 योजना 

शीषª 

पåरयोजनाओ ं

कì सं́ या 

कुल लंबाई 

(िकमी. म¤) 

कमीशन कì गई 

लंबाई (िकमी. म¤) 

माचª 2024 तक Óयय 

(करोड़ Łपए म¤) 

नई लाइन 13 896 81 34,616 

दोहरीकरण  5 472 232 5,933 

कुल  18 1368 313 40,549 
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लागत, Óयय और पåरÓयय सिहत सभी रले पåरयोजनाओ ंका ±ेýीय रेल-वार/वषª-वार Êयौरा भारतीय 

रेल कì वेबसाइट पर सावªजिनक łप से उपलÊध कराया गया है।  

 असम राºय सिहत पूवō°र ±ेý म¤ पूणªत:/अंशतः पड़ने वाली अवसंरचना संबधी पåरयोजनाओ ं

हेतु और औसत बजट आवंटन का Êयौरा िनÌनानुसार हैः 

अविध बजट पåरÓयय 

2009-14 2,122 करोड़ Ł. ÿित वषª 

2024-25 10376 करोड़ Ł. (लगभग 5 गुना) 

 

असम राºय सिहत पूवō°र राºय ±ेý म¤ पूणªत:/अंशत: पड़ने वाली अवसंरचना संबधंी 

पåरयोजनाओ ंकì कमीशिनंग को िनÌनानुसार दशाªया गया है: 

अविध कमीशन िकए गए नए रले पथ नए रलेपथ कì औसत कमीशिनगं 

2009-14 333 िकलोमीटर 66.6 िक.मी./वषª 

2014-24 1728 िकलोमीटर  172.8 िक.मी./वषª (लगभग 3 गनुा) 

 

 रेल पåरयोजनाओ ं का पूरा होना राºय सरकार Ĭारा शीŅ भूिम अिधúहण, वन िवभाग के 

पदािधकाåरयŌ Ĭारा वन संबंधी मंजूरी, लागत म¤ भागीदारी वाली पåरयोजनाओ ँम¤ राºय सरकार Ĭारा 

लागत के िहÖस े को जमा कराने, पåरयोजनाओ ं कì ÿाथिमकता, बाधक जनोपयोगी सेवाओ ं का 

Öथानांतरण, िविभÆन ÿािधकरणŌ से सांिविधक Öवीकृितयां, ±ेý कì भौगोिलक और Öथलाकृितक 
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पåरिÖथितयŌ, पåरयोजना Öथल के ±ेý म¤ कानून एवं ÓयवÖथा कì िÖथित, जलवाय ुपåरिÖथितयŌ के 

कारण पåरयोजना/ओ ंिवशेष के Öथल के िलए िकसी वषª म¤ कायª के महीनŌ कì सं́ या इÂयािद पर 

िनभªर करता है।  

रेल पåरयोजनाओ ंके Âवåरत अनमुोदन और कायाªÆवयन के िलए सरकार Ĭारा उठाए गए िविभÆन 

कदमŌ म¤ (i) गित शिĉ इकाइयŌ कì Öथापना (ii) पåरयोजनाओ ंकì ÿाथिमकता (iii) ÿाथिमकता वाली 

पåरयोजनाओ ँपर िनिधयŌ के आवंटन म¤ पयाªĮ विृĦ (iv) फìÐड Öतर पर शिĉयŌ का ÿÂयायोजन (v) 

िविभÆन ÖतरŌ पर पåरयोजना कì ÿगित कì गहन िनगरानी और (vi) शीŅ भूिम अिधúहण, वािनकì 

अवं वÆयजीव संबधंी मंजूरी हेत ुराºय सरकारŌ और संबंिधत ÿािधकाåरयŌ के साथ िनयिमत संपकª  

बनाए रखने और पåरयोजनाओ ंसे संबंिधत अÆय मामलŌ का समाधान करना शािमल है। इससे वषª 

2014 से कमीशिनंग कì दर म¤ पयाªĮ विृĦ हòई है। 

 

PROJECT UNDER PMKKKY  

1608. SHRI APPALANAIDU KALISETTI:        

Will the Minister of MINES be pleased to state:  

(a) the details of the funds accrued under the District Mineral Foundation (DMF) 

in Andhra Pradesh during the last five years; 

(b) the number and nature of projects undertaken under the Pradhan Mantri 

Khanij Kshetra Kalyan Yojana (PMKKKY) in Andhra Pradesh particularly in 

districts affected by mining activities; 

(c) the total allocation, release and utilization of funds under PMKKKY for projects 

in Andhra Pradesh especially for the welfare and development in mining-

affected areas; 
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(d) the specific steps taken by the Government to improve infrastructure, 

healthcare, education and employment opportunities in mining-affected 

regions of Andhra Pradesh under the PMKKKY; and 

(e) the progress and current status of key ongoing PMKKKY projects in the State 

and the timeline for completion? 

THE THE MINISTER OF COAL ;AND MINISTER OF MINES  (SHRI G. 

KISHAN REDDY): 

(a) The details of the funds accrued under the District Mineral Foundation (DMF) 

in Andhra Pradesh during the last five years is given below:  

Financial Year 2020-21 2021-22 2022-23 2023-24 2024-25 

Collection in Rs. 

Cr. 
263.86 278.55 246.35 242.70 

37.75 (Till June 

2024) 

  

(b) and (c) The details of number and nature of projects undertaken, along with 

the amount sanctioned and utilized, under the Pradhan Mantri Khanij Kshetra 

Kalyan Yojana (PMKKKY) in Andhra Pradesh is provided as Statement-I.  

(d)  As given in Statement-I, a total of 8765 projects under physical infrastructure, 

319 projects under health care, 3493 projects under education and 193 projects 

for Skill Developments and Livelihood generation have been sanctioned 

for overall improvement of these sectors. 

(e) As per information received from the State Government, the Progress and 

Current status of key ongoing PMKKKY projects in the state is given as 

Statement II. 
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STATEMENT -I 

S. No. Sectorwise work Number of 

projects 

Amount 

Sanctioned 

(In ₹ Cr.) 

Amount 

Spent  

(in ₹ Cr.) 

1 Drinking water supply 3717 349.75 219.39 

2 

Environment Preservation and 

pollution control measures 11 1.42 0.70 

3 Health Care 319 52.91 30.14 

4 Education 3493 103.95 55.95 

5 

Welfare of Women and 

Children 1346 49.14 13.79 

6 

Welfare of aged and disabled 

people. 1 0.02 0 

7 Skill development 193 64.30 12.70 

8 Sanitation 1349 54.21 13.78 

9 Physical infrastructure 8765 1,177.10 458.24 

10 Irrigation 227 29.92 11.20 

11 

Energy and watershed 

development 23 1.21 1.02 

12 Others 37 12.74 4.65 

13 COVID-19 Expenditure 305 40.02 37.67 

Total 19,786 1,936.68 859.23 
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STATEMENT-II 

  (in Rs. Cr.) 

S. 

No

. District Project Sector 

Amount 

Sanction

ed  

Amou

nt 

Spent 

till 

date Status 

Completi

on 

timeline 

1 YSR Kadapa 

Providing Play 

fields and 

Gallery in 

Govt. Junior 

College 

Ground, 

Rayachoty, 

YSR Kadapa 

District Education 1.50 0.62 

Ongoin

g 1 Year 

2 YSR Kadapa 

Widening and 

strengthening 

from Km 1/9 

to 2/3 of Road 

from 

Physical 

Infrastructu

re 1.75 1.27 

Ongoin

g 1 year 



04.12.2024                                                                                                                                   876 
 

Venkateswara 

theater to 

industrial 

estate via 

New Collector 

Office in 

kadapa town 

in YSR 

District 

3 YSR Kadapa 

Widening and 

strengthening 

of road from 

4Lane to 6 

Lane left over 

stretches 

from   Km 1/9 

to 2/3 of 

Venkateswara 

theatre to 

Industrial 

Estate  in 

YSR District. 

Physical 

Infrastructu

re 1.10 0.29 

Ongoin

g 1 Year 
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4 YSR Kadapa 

Widening and 

strengthening 

of road from 

4Lane to 6 

Lane left over 

stretches 

from   Km 1/2 

to 1/6 of 

Industrial 

Estate to 

Putlampalli 

road 

Physical 

Infrastructu

re 1.00 0.28 

Ongoin

g 1 Year 

5 YSR Kadapa 

Providing CC 

Road from 

Beduduru 

village to Sri 

Venkateswara 

Swamy 

Temple at 

Beduduru 

(VandGP) of 

Physical 

Infrastructu

re 1.35 0.80 

Ongoin

g 1.5 Year 
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Kondapuram 

Mandal 

6 YSR Kadapa 

Laying of 

pipeline with 

temporary 

lifting 

arrangement 

from GNSS 

main canal to 

Poola 

Cheruvu and 

Pedda Chervu 

of Uppalur (V) 

in Muddanur 

(M) 

Drinking 

Water 5.62 5.83 

Ongoin

g 11 months 

7 YSR Kadapa 

Providing CC 

drain at 

Porumamilla 

H/o 

Porumamilla  

GP of 

Drinking 

Water 1.61 0.87 

Ongoin

g 1 Year 
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Porumamilla 

Mandal 

8 
Ananthapura

mu 

Additional 

Infrastructure 

Facilities to 

Govt General 

Hospital 

Ananthapura

mu Health 1.31 - 

Ongoin

g 1 Year 

9 NTR 

Providing 

transportation 

and 

construction 

of Cisterns for 

storage of 

CPWS 

Scheme water 

A.Konduru 

Drinking 

Water 2.00 - 

Ongoin

g 1 Year 

10 NTR 

Extension of 

CPWS 

scheme to 

Mylavaram at 

Drinking 

Water 2.00 - 

Ongoin

g 1 Year 
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Kudapanof 

Akonduru 

Mylavaram 

11 NTR 

Augmentation 

and 

replacement 

of Pipeline to 

CPWS 

scheme to 

Mylavaram 

and Other 

side in NTR 

District 

Drinking 

Water 2.00 - 

Ongoin

g 1 Year 

  

 

ONGOING PROJECTS FOR EXTENSION OF RAILWAY NETWORK IN  

TAMIL NADU 

1609.   SHRI NAVASKANI K:  

    Will the Minister of RAILWAYS be pleased to state: 

(a) the details of the ongoing projects for the extension of the Railways 

network in Tamil Nadu;  

(b) new railway lines sanctioned/constructed in Tamil Nadu during the last 

five years;  
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(c) whether the Government plans to introduce new railway lines to connect 

underserved/remote regions in Tamil Nadu, if so, the details thereof;  

(d) whether the Government consider proposals for connecting industrial 

and agricultural hubs in Tamil Nadu to improve freight and passenger 

transport;  

(e) whether any public-private partnership (PPP) initiatives to fund railway 

network expansion projects in the said State, if so, the details thereof;  

(f) whether specific projects to extend railway connectivity to rural and 

backward areas in the said State; and  

(g) the steps are being taken by the Government to ensure better 

accessibility for the people in remote districts of the said State? 

 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 

(a) to (g): Railway projects are surveyed/ sanctioned/executed Zonal Railway wise 

and not State-wise as the Railway projects may span across state boundaries. 

Railway projects are sanctioned on the basis of remunerativeness, traffic 

projections, last mile connectivity, missing links and alternate routes, industrial 

hubs, augmentation of congested/saturated lines, demands raised by State 

Governments, Central Ministries, Members of Parliament, other public 

representatives, Railway’s own operational requirement, socio-economic 
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considerations, agriculture hubs etc. depending upon throwforward of ongoing 

projects and overall availability of funds. 

Railway infrastructure projects falling fully/partly in the State of Tamil Nadu are 

covered under Southern Railway (SR), South Central Railway (SCR) and South 

Western Railway (SWR) zones of Indian Railways. Zonal Railway wise details of 

Railway projects including cost, expenditure and outlay are made available in 

public domain on Indian Railway’s website.  

As on 01.04.2024, 22 Railways projects (10 new line, 03 Gauge conversion and 

09 doubling) of total length 2,587 Km, costing ₹33,467 crore, falling fully/partly in 

the State of Tamil Nadu are at various stages of planning and implementation, out 

of which 665 Km length has been commissioned and an expenditure of ₹7,153 

crore has been incurred upto March’ 2024. The status of work is summarized as 

under:- 
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Plan Head No. of 

projects 

Total 

Length  

(in Km) 

Length 

Commissioned 

(in Km) 

Expenditure 

upto March 

2024 

(₹ in Cr.) 

New Line 10 872  24  1223 

Gauge 

Conversion 
3 748  604  3267 

Doubling 

/Multitracking 
9 967  37  2664 

Total 22 2587  665  7153 

 

Survey of total 26 projects (4 New Line and 22 Doubling) of total length 2252 Km 

falling fully/partly in the State of Tamil Nadu have been sanctioned during last five 

year i.e. 2019-20, 2020-21, 2021-22,  2022-23,  2023-24 and current financial 

year 2024-25. 

During last five years i.e. FY 2019-20, FY 2020-21, FY 2021-2022, FY 2022-23, 

FY 2023-24 and current Financial Year 2024-25, total 04 projects ( 01 New Line 

and 03 Doubling) of a total length of 75 Km, costing Rs.932 crore falling fully/partly 

in the State of Tamil Nadu have been sanctioned. Presently, no project for 

extension of Railway section has been sanctioned under Public –Private 

Partnership (PPP). 
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Budget allocation for infrastructure projects and safety works, falling fully/partly in 

the State of Tamil Nadu is as under: 

Period Outlay 

2009-14 ₹879 crore/year 

2024-25 ₹6,362 crore  (more than 7 

times) 

 

The details of commissioning/laying of new track falling fully/partly in the State of 

Tamil Nadu during 2009-14 and 2014-24 is as under:  

Period Total Track 

Commissioned 

2009-14 923 Km 

2014-24 1,302 Km  
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Though fund allocation has increased manifold but pace of execution of project is 

dependent on expeditious land acquisition. Railway acquires the land through 

State Government and the completion of a railway projects is dependent of land 

acquisition.  However, Execution of important infrastructure projects falling 

fully/partly in the State of Tamil Nadu are held up due to delay in land acquisition. 

Status of land acquisition in the State of Tamil Nadu is as under: 

Total Land required for Projects in Tamil Nadu 3389 Ha 

Land Acquired 
866 Ha (26%) 

Balance Land to be acquired 
2523 Ha (74%) 

Government of India is geared up to execute projects, however success depends 

upon the support of Government of Tamil Nadu.  For instance, details of some 

major projects which are delayed due to land acquisition are as under:- 

SN Name of the project Total  

land 

required 

(in Ha) 

Land 

acquired 

(in Ha) 

Balance 

Land to be 

acquired 

(in Ha) 

1. Tindivanam –Tiruvannamalai new line 

(71 km) 

273 33 240 
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2. Attiputtu – Puttur New Line (88 km) 189 0 189 

3. Morappur – Dharmapuri (36 km) 93 0 93 

4. Mannargudi – Pattukkottai        (41 km) 152 0 152 

5. Thanjavur – Pattukottai (52 Km) 196 0 196 

 

The completion of any Railway project depends on various factors like quick land 

acquisition by State Government, forest clearance by officials of forest 

department, deposition of cost share by State Government in cost sharing 

projects, priority of projects, shifting of infringing utilities, statutory clearances from 

various authorities, geological and topographical conditions of area, law and order 

situation in the area of project(s) site, number of working months in a year for 

particular project site due to climate conditions etc.  

 

Various steps taken by the Government for speedy approval and implementation 

of rail projects include (i) setting of Gati Shakti units (ii) prioritisation of projects 

(iii) substantial increase in allocation of funds on priority projects, (iv) delegation 

of powers at field level, (v) close monitoring of progress of project at various levels 

(vi) regular follow up with State Governments and concerned authorities for 

expeditious land acquisition, forestry and Wildlife clearances and for resolving 

other issues pertaining to projects. This has led to substantial increase in rate of 

commissioning since 2014.  
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NEW OR UPGRADED PASSENGER SERVICES IN TAMIL NADU 

1610. SHRI SELVAM G: 

Will the Minister of RAILWAYS be pleased to state: 

(a) the details of any new or upgraded passenger services introduced by Railways 

in Tamil Nadu during the last year;  

(b) the details of additional trains or increased service frequencies introduced to 

meet the demand in the said State especially in high-traffic routes; 

(c) the details of improvements made to passenger amenities at major railway 

stations in the said State as part of the modernization initiative;  

(d) the facilities introduced to improve accessibility for differently-abled and elderly 

passengers at the railway stations in the said State;  

(e) whether there are any plans to introduce escalators, lifts, and special 

assistance services at all major railway stations in the State, if so, the details 

thereof; and 

(f) the other future projects aimed at further improving passenger services and 

facilities in the said State? 

THE MINISTER OF RAILWAYS; MINISTER OF INFORMATION AND 

BROADCASTING; AND MINISTER OF ELECTRONICS AND INFORMATION 

TECHNOLOGY (SHRI ASHWINI VAISHNAW): 
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(a) to (f) : To cater to the needs of passengers and as a part of the greater 

objective to provide better travel experience and improved Safety, 136 Vande 

Bharat services have been introduced on the Indian Railways(IR) network, which  

includes 16 Vande Bharat trains serving various stations located in the State of 

Tamil Nadu. During 2023-2024, IR, on originating/terminating basis, have 

introduced 22 new train services(including 10 Vande Bharat train services), 

extended 14 train services and increased the frequency of 6 train services 

catering the stations located in the State of Tamil Nadu.  Besides, 

introduction/extension/increase in frequency of train services is an on-going 

process on Indian Railways, subject to traffic justification, operational feasibility, 

availability of resources, etc.  However, as the Railway network straddles across 

State boundaries trains are introduced, as per network requirement, across such 

boundaries.  

The provision/upgradation of railway stations, including stations located in Tamil 

Nadu, and provision of amenities for passengers including Divyangjans and 

elderly passengers, is a continuous and on-going process and works in this regard 

are undertaken as per requirement, subject to inter-se priority and availability of 

funds. At present, Ministry of Railways has launched ‘Amrit Bharat Station 

Scheme’ for development of Railway stations on Indian Railways. This scheme 

envisages development of stations on a continuous basis with a long-term 

approach.  

It involves preparation of Master Plans and their implementation in phases to 

improve the amenities at the stations like improvement of station access, 
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circulating areas, waiting halls, toilets, lift/escalators as necessary, cleanliness, 

free Wi-Fi, kiosks for local products through schemes like ‘One Station One 

Product’, better passenger information systems, Executive Lounges, nominated 

spaces for business meetings, landscaping etc. keeping in view the necessity at 

each station. 

The scheme also envisages improvement of building, integrating the station with 

both sides of the city, multimodal integration, amenities for Divyangjans, 

sustainable and environment friendly solutions, provision of ballastless tracks etc., 

as per necessity, phasing and feasibility and creation of city centres at the station 

in the long term. 

So far 1337 stations have been identified under the Amrit Bharat Station Scheme, 

out of which 77 stations are located in the State of Tamil Nadu. The names of 

stations identified for development under Amrit Bharat Station Scheme in the 

State of Tamil Nadu are as following: 
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State 
No. of 

Stations 
Name of Stations 

Tamil Nadu 77 

Ambasamudram, Ambattur, Arakkonam Jn, Ariyalur, Avadi, 

Bommidi, Chengalpattu Jn, Chennai Beach, Chennai 

Egmore, Chennai Park, Chidambaram, Chinna Salem, 

Chrompet, Coimbatore Jn, Coimbatore North, Coonoor, 

Dharmapuri, Dr. M.G. Ramachandran Central, Erode Jn., 

Guduvancheri, Guindy, Gummidipundi, Hosur, Jolarpettai 

Jn, Kanniyakumari, Karaikkudi, Karur Jn., Katpadi, Kovilpatti, 

Kulitturai, Kumbakonam, Lalgudi, Madurai Jn, Mambalam, 

Manaparai, Mannargudi, Mayiladuturai Jn., Mettupalayam, 

Morappur, Nagercoil Jn., Namakkal, Palani, Paramakkudi, 

Perambur, Podanur Jn., Pollachi, Polur, Pudukkottai, 

Rajapalayam, Ramanathapuram, Rameswaram, Salem, 

Samalpatti, Sholavandan, Srirangam, Srivilliputtur, 

St.Thomas Mount, Tambaram, Tenkasi, Thanjavur Jn, 

Thiruvarur Jn., Tiruchendur,  Tirunelveli Jn, Tirupadripulyur, 

Tirupattur, Tiruppur, Tirusulam, Tiruttani,  Tiruvallur, 

Tiruvannamalai, Udagamandalam, Vellore Cantt., 

Villupuram Jn., Virudhunagar, Vriddhachalam Jn., Dindigul, 

Tuticorin. 
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The details of allocation of funds for development and maintenance of stations 

are maintained Zonal Railway-wise under Plan Head-53 ‘Customer Amenities’. 

The state of Tamil Nadu is covered by two zones viz. Southern Railway and South 

Western Railway. The allocation for the financial year 2024-25 for these zones is 

₹ 2344.46 Crores. 

To facilitate easy movement of elderly, sick passengers and for smooth access to 

platforms, escalators are provided at Railway stations across the Indian Railways 

(IR). Further, as part of ‘Sugamya Bharat Abhiyaan’ for differently abled 

passengers, lifts at railway stations are being provided depending upon relative 

priority of various stations and the availability of resources and feasibility for 

provision of lifts.  

Accordingly, so far 185 lifts at 83 stations and 96 escalators at 30 railway stations 

have been provided in the State of Tamil Nadu. In addition to this, 37 escalators 

and 107 lifts have also been further sanctioned in the State of Tamil Nadu. 

Railway Infrastructure Projects falling fully/partly in the State of Tamil Nadu are 

covered under Southern Railway (SR), South Central Railway (SCR) and South 

Western Railway (SWR) zone of Indian Railways. Zone-wise details of Railway 

projects including cost, expenditure and outlay are made available in public 

domain. 

As on 01.04.2024, 22 projects (10 new lines, 03 Gauge conversions and 09 

Doubling) of total length of 2,587 Km, costing ₹ 33,467 crore, falling fully/partly in 

the State of Tamil Nadu are in planning/approval/construction stage, out of which 
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665 Km length has been commissioned and an expenditure of ₹ 7,153 crore has 

been incurred upto March, 2024. The summary is as under:- 

 

Category No. of 

projects 

Total 

Length  

(in Km)  

Length 

Commissioned 

(in Km)   

Expenditure upto 

March 2024 

(₹ in Cr.) 

New line  10 872  24 1,223 

Gauge Conversion 03 748  604  3,267 

Doubling/ 

Multitracking 
09 967  37  2,664 

Total 22 2,587  665  7,153 

 

Budget allocation for Infrastructure projects and safety works, falling 

fully/partly in Tamil Nadu is as under: 

Period Outlay 

2009-14 ₹ 879 crore/year 

2024-25 ₹ 6,362 crore  (more than 7 times) 
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Railway acquires the land through State Government and the completion of a 

railway projects is dependent of land acquisition.  However, Execution of 

important infrastructure projects falling fully/partly in the State of Tamil Nadu are 

held up due to delay in land acquisition. Status of land acquisition in Tamil Nadu 

is as under: 

Total Land required for Projects in 

Tamil Nadu 

3389 Ha 

Land Acquired 866 Ha (26%) 

Balance Land to be acquired 2523 Ha (74%) 

Government of India is geared up to execute projects, however success depends 

upon the support of Government of Tamil Nadu.   

________ 
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माननीय अÅय± : माननीय सदÖयगण, मुझे कुछ िवषयŌ पर Öथगन ÿÖताव कì सूचनाए ंÿाĮ हòई ह§ । 

म§ने Öथगन ÿÖताव कì िकसी भी सूचना के िलए अनमुित ÿदान नहé कì है । 

12.01 hrs 

OBSERVATION BY THE SPEAKER 
Obstruction at the Entry Gate of Parliament House 

 
माननीय अÅय± : माननीय सदÖयगण, म§न ेपूवª म¤ भी आúह िकया था और आज िफर म§ आúह कर 

रहा हóं । संसद भवन के ÿवेश Ĭार पर अवरोध कì िशकायत कई माननीय सदÖयŌ न ेकì ह ै। मेरा सभी 

राजनीितक दलŌ स ेआúह ह ैिक जब माननीय संसद सदÖयŌ का आने का समय होता ह,ै तो उस 

समय ÿवेश Ĭार को अवŁĦ न कर¤ । उसकì बहòत बड़ी किठनाइयां, िवशेष łप स ेमिहला सांसदŌ न े

मुझे Óयिĉश: łप स ेआकर कही ह§ । म§ आपस ेपनु: आúह करता हóं और म§न ेÓयवÖथा भी दी ह ै। म§ 

आज पनु: ÓयवÖथा दे रहा हóं । आपको कोई परेशानी हो या तकलीफ हो तो मुझे आकर िमल¤ । लेिकन 

ÿवेश Ĭार पर अवरोध न हो, संसद कì मयाªदा के अनकूुल हमारा Óयवहार हो, यह म§ आपस ेआúह 

करता हóं । 

________ 
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… (Óयवधान) 

12.02 hrs 

PAPERS LAID ON THE TABLE 
 

माननीय अÅय± : अब पý सभा पटल पर रखे जाएगंे । 

आइटम नंबर – 2. राव इÆþजीत िसंह जी ।  

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I beg to lay on the Table:- 

(1)  (i) A copy of the Report (Hindi and English versions) of the National 

  Statistical Commission, New Delhi, for the year 2022-2023. 

(ii) Action Taken Report (Hindi and English versions) on the 

recommendations contained in the Annual Report of the National 

Statistical Commission, New Delhi, for the year 2022-2023. 

(2) Statement (Hindi and English versions) showing reasons for delay in laying 

the papers mentioned at (1) above. 

[Placed in Library, See No. LT 990/18/24] 

(3) (i) A copy of the Report (Hindi and English versions) of the National 

 Institute of Labour Economics Research and Development, New 

 Delhi, for the year 2023-2024, alongwith Audited Accounts. 
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(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of Labour 

Economics Research and Development, New Delhi, for the year 

2023-2024. 

[Placed in Library, See No. LT 991/18/24] 

िव²ान और ÿौīोिगकì मýंालय के राºय मýंी; पृÃवी िव²ान मýंालय के राºय मýंी; ÿधानमýंी 

कायाªलय म¤ राºय मýंी; कािमªक, लोक िशकायत और प¤शन मýंालय म¤ राºय मýंी; परमाणु ऊजाª 

िवभाग म¤ राºय मýंी; तथा अंतåर± िवभाग म¤ राºय मýंी (डॉ. िजत¤þ िसंह) : अÅय± महोदय, म§ 

िनÌ निलिखत पý सभा पटल पर रखता हóं:- 

(1)  (एक)   होमी भाभा राÕůीय सÖंथान, मÌुबई के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) होमी भाभा राÕůीय सÖंथान, मÌुबई के वषª 2023-2024 के कायªकरण कì सरकार 

Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 992/18/24] 

(2)  (एक)   महाराÕů एसोिसएशन फॉर िद कÐटीवेशन ऑफ साइंस (अगरकर åरसचª 

इÖंटीट्यूट), पणुे के वषª 2023-2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी 

तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) महाराÕů एसोिसएशन फॉर िद कÐटीवेशन ऑफ साइंस (अगरकर åरसचª 

इÖंटीट्यूट), पणुे के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा समी±ा कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 993/18/24] 
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(3)  (एक)   अनसंुधान नेशनल åरसचª फाउंडेशन, नई िदÐली के वषª 2023-2024 के वािषªक 

ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) अनसंुधान नेशनल åरसचª फाउंडेशन, नई िदÐली के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 994/18/24] 

(4)  (एक)   भारतीय िव²ान अकादमी, ब§गलłु के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) भारतीय िव²ान अकादमी, ब§गलłु के वषª 2023-2024 के कायªकरण कì सरकार 

Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 995/18/24] 

(5)  (एक)   इंिडयन साइंस कांúेस एसोिसएशन, कोलकाता के वषª 2023-2024 के वािषªक 

ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 

 (दो) इंिडयन साइंस कांúेस एसोिसएशन, कोलकाता के वषª 2023-2024 के कायªकरण 

कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 996/18/24] 

(6)  (एक)   बोस सÖंथान, कोलकाता के वषª 2023-2024 के वािषªक ÿितवेदन कì एक ÿित 

(िहÆदी तथा अúेंजी सÖंकरण) तथा तथा लेखापरीि±त लेखे । 

 (दो) बोस सÖंथान, कोलकाता के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा 

समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 997/18/24] 

(7)  (एक)   स¤टर फॉर नैनो एडं सॉÉट मैटर साइंसेज, ब§गलłु के वषª 2023-2024 के वािषªक 

ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे । 
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 (दो) स¤टर फॉर नैनो एडं सॉÉट मैटर साइंसेज, ब§गलुł के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 998/18/24] 

(8)  (एक)   टे³नोलॉजी इÆफॉरमेशन फोरकािÖटंग एडं एसेसम¤ट काउंिसल, नई िदÐली के वषª 

2023-2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) 

तथा लेखापरीि±त लेखे । 

 (दो) टे³नोलॉजी इÆफॉरमेशन फोरकािÖटंग एडं एसेसम¤ट काउंिसल, नई िदÐली के वषª 

2023-2024 के कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा 

अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 999/18/24] 

(9) कंपनी अिधिनयम, 2013 कì धारा 394 कì उप-धारा 1(ख) के अंतगªत िनÌ निलिखत पýŌ 

कì एक-एक ÿित (िहÆ दी तथा अúेंजी सÖं करण):- 

(क) (एक) भारतीय यूरिेनयम िनगम िलिमटेड, िसंहभूम (पूवª) का वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा । 

 (दो) भारतीय यूरिेनयम िनगम िलिमटेड, िसंहभूम (पूवª) के वषª 2023-2024 का वािषªक 

ÿितवेदन, लेखा-परीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां । 

[Placed in Library, See No. LT 1000/18/24] 

(ख) (एक) भारतीय इल³ेůोिन³स िनगम िलिमटेड, हैदराबाद के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा के बारे म¤ िववरण । 
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 (दो) भारतीय इल³ेůोिन³स िनगम िलिमटेड, हैदराबाद का वषª 2023-2024 का 

वािषªक ÿितवेदन, लेखा-परीि±त लेख ेतथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां । 

[Placed in Library, See No. LT 1001/18/24] 

(ग) (एक) इंिडयन रयेर अथª िलिमटेड (आईआरईएल), मÌुबई के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा के बारे म¤ िववरण ।  

 (दो) इंिडयन रयेर अथª िलिमटेड (आईआरईएल), मÌुबई का वषª 2023-2024 का 

वािषªक ÿितवेदन, लेखा-परीि±त लेख ेतथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां । 

[Placed in Library, See No. LT 1002/18/24] 

(10)  (एक)   जैव ÿौīोिगकì उīोग अनुसंधान सहायता पåरषद, नई िदÐली के वषª 2023-

2024 के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा 

लेखापरीि±त लेखे ।  

 (दो) जैव ÿौīोिगकì उīोग अनुसंधान सहायता पåरषद, नई िदÐली के वषª 2023-

2024 के कायªकरण कì सरकार Ĭारा समी±ा के बारे म¤ िववरण (िहÆदी तथा अúेंजी 

सÖंकरण) । 

[Placed in Library, See No. LT 1003/18/24] 

(11)  (एक)   परमाण ुऊजाª िश±ण सÖंथा, मÌुबई के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे ।  

 (दो) परमाण ुऊजाª िश±ण सÖंथा, मÌुबई के वषª 2023-2024 के कायªकरण कì सरकार 

Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1004/18/24] 
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(12) भारतीय अंटाकª िटक अिधिनयम, 2022 कì धारा 30 कì उप-धारा (1) के अंतगªत 

अिधसूचना सं´या का.आ. 1437(अ), जो िदनांक 27 जुलाई, 2024 के भारत के 

साĮािहक राजपý म¤ ÿकािशत हòई थी तथा िजसके Ĭारा उĉ अिधिनयम के उपबंधŌ के 

अधीन भारत म¤ िनरी±कŌ के कतªÓयŌ का िनवªहन करने और िनरी±ण कì शिĉयŌ का ÿयोग 

करने के िलए िनरी±कŌ के łप म¤ डॉ. अपणाª श³ुला, वै²ािनक, पÃृवी िव²ान मýंालय, नई 

िदÐली और डॉ. अिवनाश कुमार, वै²ािनक, राÕůीय ňवुीय और महासागर अनसंुधान क¤ þ, 

गोवा को पदािभिहत िकया गया है, कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1005/18/24] 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिĵनी 

वैÕणव) : अÅय± जी, ®ी िजितन ÿसाद जी कì ओर स,े म§ आधार (िवÂ तीय और अÆ य सहाियिकयŌ, 

ÿसिुवधाओ,ं िहतलाभŌ और सेवाओ ंका लि±त पåरदान) अिधिनयम, 2016 कì धारा 55 के अंतगªत 

भारतीय िविशĶ पहचान ÿािधकरण (अिधकाåरयŌ और कमªचाåरयŌ कì िनयिुĉ) दूसरा संशोधन 

िविनयम, 2024 जो िदनांक 17 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं. एफ. सं. ए-

12013/13/आरआर/2016-यूआईडीएआई(अ) म¤ ÿकािशत हòए थ,े कì एक ÿित (िहÆदी तथा अúेंजी 

सÖंकरण) सभा पटल पर रखता हóं । 

[Placed in Library, See No. LT 1006/18/24] 

िवīुत मýंालय म¤ राºय मýंी; तथा नवीन और नवीकरणीय ऊजाª मýंालय म¤ राºय मýंी (®ी 

®ीपाद येसो नाईक) : अÅय± महोदय, म§ िनÌ निलिखत पý सभा पटल पर रखता हóं:- 

(1)  (एक)   सरदार Öवणª िसंह राÕůीय जैव ऊजाª संÖथान, कपूरथला के वषª 2023-2024 के 

वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लखेापरीि±त 

लेखे ।  
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 (दो) सरदार Öवणª िसंह राÕůीय जैव ऊजाª संÖथान, कपूरथला के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1007/18/24] 

(2)  (एक)   राÕůीय पवन ऊजाª संÖथान, चÆेनई के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे ।  

 (दो) राÕůीय पवन ऊजाª सÖंथान, चÆेनई के वषª 2023-2024 के कायªकरण कì सरकार 

Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1008/18/24] 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; 

AND MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (DR. 

CHANDRA SEKHAR PEMMASANI): Sir, I beg to lay on the Table:- 

(1) A copy each of the following papers (Hindi and English versions) under sub-

section 1(b) of Section 394 of the Companies Act, 2013:- 

          (i) Review by the Government of the working of the ITI Limited,  

Bengaluru, for the year 2023-2024. 

(ii) Annual Report of the ITI Limited, Bengaluru, for the year 2023-2024, 

alongwith Audited Accounts and comments of the Comptroller and 

Auditor General thereon. 

[Placed in Library, See No. LT 1009/18/24] 

(2) A copy each of the following Notifications (Hindi and English versions) 

under Section 37 of the Telecom Regulatory Authority of India Act, 1997:- 
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(i) The Telecommunication (Broadcasting and Cable) Services 

Standards of Quality of Service and Consumer Protection 

(Addressable Systems) (Fourth Amendment) Regulations, 2024 

published in Notification No. F. No. RG-8/1/(9)/2021-B AND CS (1 

AND 3) in Gazette of India dated 8th July, 2024 together with a 

Corrigendum thereto published in Notification No. RG-8/1/1(9)/2021-

B AND CS (1 AND 3) dated 14th August, 2024. 

(ii) The Telecommunication (Broadcasting and Cable) Services 

Interconnection (Addressable Systems) (Sixth Amendment) 

Regulations, 2024 published in Notification No. F. No. RG-

8/1/(9)/2021-B AND CS(1 AND 3) in Gazette of India dated 8th July, 

2024. 

(iii) The Registration of Consumer Organisations (Amendment) 

Regulations, 2024 published in Notification No. RG-10/2/(1)/2023 [E-

10742] in Gazette of India dated 25th July, 2024. 

(iv) The Rating of Properties for Digital Connectivity Regulations, 2024 

published in Notification No. F.No. C-2/3/(2)/2021-QoS in Gazette of 

India dated 28th October, 2024. 

(v) The Standards of Quality of Service of Access (Wireline and 

Wireless) and Broadband (Wireline and Wireless) Service 

Regulations, 2024, published in Notification No. F.No.RG-17/3/2022-

QoS in Gazette of India dated 5th August, 2024. 
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(vi) The Telecommunication Mobile Number Portability (Ninth 

Amendment) Regulations, 2024, published in Notification No. F.No. 

RG-18/(6)/2023- NSL-II in Gazette of India dated 14th March, 2024. 

[Placed in Library, See No. LT 1010/18/24] 

(3) A copy each of the following Notifications (Hindi and English versions) 

under sub- section (3) of Section 56 of the Telecommunications Act, 2023:- 

(i) The Telecommunications (Administration of Digital Bharat Nidhi) 

Rules, 2024 published in Notification No. G.S.R.530(E) in Gazette of 

India dated 30th August, 2024. 

(ii) The Telecommunications (Right of Way) Rules, 2024 published in 

Notification No. G.S.R.576(E) in Gazette of India dated 17th 

September, 2024. 

(iii) The Telecommunications (Commercial Radio Operator Certificate of 

Proficiency to Operate Global Maritime Distress and Safety System) 

Rules, 2024 published in Notification No. G.S.R.674(E) in Gazette of 

India dated 30th October, 2024. 

(iv) The Telecommunications (Amateur Services) Rules, 2024 published 

in Notification No. G.S.R.675(E) in Gazette of India dated 30th 

October, 2024. 

[Placed in Library, See No. LT 1011/18/24] 

(4)  A copy the Telecommunications (Removal of Difficulties) Order, 2024 

(Hindi and English versions) published in Notification No. S.O.3948(E) in Gazette 
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of India dated 14th September, 2024 under sub-section (2) of Section 58 of the 

Telecommunications Act, 2023. 

[Placed in Library, See No. LT 1012/18/24] 

उपभोĉा मामले, खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी; तथा सामािजक Æयाय 

और अिधकाåरता मýंालय म¤ राºय मýंी (®ी बी. एल. वमाª) : अÅय± महोदय, म§ उपभोĉा संर±ण 

अिधिनयम, 2023 कì धारा 105 कì उप-धारा (1) के अंतगªत िनÌ निलिखत अिधसूचनाओ ंकì एक-

एक ÿित (िहÆ दी तथा अúेंजी सÖं करण) सभा पटल पर रखता हóं:- 

(1) उपभोĉा संर±ण (राºय आयोग और िजला आयोग के अÅय± और सदÖयŌ का वेतन, भ°े 

और सेवा कì शत¦) (संशोधन) मॉडल िनयम, 2024 जो िदनांक 02 अगÖत, 2024 के भारत 

के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 474(अ) म¤ ÿकािशत हòए थे । 

(2) राÕůीय उपभोĉा िववाद समाधान आयोग (समूह ‘क’ पद) भतê (संशोधन) िनयम, 2024 

जो िदनांक 25 िसतÌबर, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या सा.का.िन. 

588(अ) म¤ ÿकािशत हòए थे । 

[Placed in Library, See No. LT 1013/18/24] 

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 

BROADCASTING; AND MINISTER OF STATE IN THE MINISTRY OF 

PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Sir, I beg to lay on the Table 

a copy of the Prasar Bharati Recruitment Board (Procedure and Conduct of 

Business) Regulations, 2024 (Hindi and English Version) published in Notification 

No – 10/001(2)/2024-PBRB in Gazette of India dated 13th September, 2024, under 

Section 34 of the Prasar Bharati (Broadcasting Corporation of India) Act, 1990. 

[Placed in Library, See No. LT 1014/18/24] 
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कोयला मýंालय म¤ राºय मýंी; तथा खान मýंालय म¤ राºय मýंी (®ी सतीश चþं दुबे) : अÅय± 

महोदय, म§ िनÌ निलिखत पý सभा पटल पर रखता हóं:- 

(1) कंपनी अिधिनयम, 2013 कì धारा 394 कì उप-धारा 1(ख) के अंतगªत िनÌ निलिखत पýŌ 

कì एक-एक ÿित (िहÆ दी तथा अúेंजी सÖं करण):- 

(क) (एक) िहंदÖुतान कॉपर िलिमटेड, कोलकाता के वषª 2023-2024 के कायªकरण कì 

सरकार Ĭारा समी±ा । 

 (दो) िहंदÖुतान कॉपर िलिमटेड, कोलकाता का वषª 2023-2024 का वािषªक ÿितवेदन, 

लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì िटÈ पिणयां । 

[Placed in Library, See No. LT1015 /18/24] 

(ख) (एक) राÕůीय एÐयिुमिनयम कंपनी िलिमटेड, भवुनĵेर के वषª 2023-2024 के कायªकरण 

कì सरकार Ĭारा समी±ा । 

 (दो) राÕůीय एÐयिुमिनयम कंपनी िलिमटेड, भवुनĵेर का वषª 2023-2024 का वािषªक 

ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां । 

[Placed in Library, See No. LT 1016/18/24] 

(ग) (एक) एनएलसी इंिडया िलिमटेड, चÆेनई तथा इसकì अनुषंगी कंपिनयŌ के वषª 2023-

2024 के कायªकरण कì सरकार Ĭारा समी±ा । 

 (दो) एनएलसी इंिडया िलिमटेड, चÆेनई तथा इसकì अनषुगंी कंपिनयŌ का वषª 2023-

2024 का वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-

महालेखापरी±क कì िटÈ पिणयां । 

[Placed in Library, See No. LT 1017/18/24] 
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(घ) (एक) कोल इंिडया िलिमटेड, कोलकाता तथा इसकì अनुषंगी कंपिनयŌ [खंड एक और 

खंड दो (भाग एक स ेचार)] के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा 

समी±ा । 

 (दो) कोल इंिडया िलिमटेड, कोलकाता तथा इसकì अनुषंगी कंपिनयŌ [खंड एक और 

खंड दो (भाग एक से चार)] का वषª 2023-2024 का वािषªक ÿितवेदन, 

लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì िटÈ पिणयां । 

[Placed in Library, See No. LT 1018/18/24] 

(2) संिवधान के अनु̧ छेद 151(1) के अंतगªत िहंदÖुतान कॉपर िलिमटेड के ÿचालन िनÕपादन 

के बारे म¤ भारत के िनयंýक-महालेखापरी±क का ÿितवेदन-संघ सरकार (वािणिºयक) 

(2023 का सं´ यांक 12) (िनÕपादन लेखापरी±ा) कì एक ÿित (िहÆदी तथा अúेंजी 

सÖंकरण) । 

[Placed in Library, See No. LT 1019/18/24] 

(3) खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 कì धारा 28 कì उप-धारा 

(1) के अंतगªत िनÌ निलिखत अिधसूचनाओ ं कì एक-एक ÿित (िहÆ दी तथा अúेंजी 

सÖं करण):- 

 (एक) का.आ 2936(अ) जो 24 जलुाई, 2024 के भारत के राजपý म¤ ÿकािशत हòआ था 

तथा िजसके Ĭारा ‘®ेणी क अÆवेषण अिभकरण’ के अंतगªत मैससª भूिशÐप माइंस 

एडं िमनरÐस ÿाइवेट िलिमटेड को अिधसूिचत िकया गया है । 

 (दो) का.आ 3054(अ) जो 31 जलुाई, 2024 के भारत के राजपý म¤ ÿकािशत हòआ था 

तथा िजसके Ĭारा कनाªटक राºय म¤ खिनज Öवणª और िकसी अÆय खिनज के संबंध 

म¤ पूव¥±ण और खनन ÿचालन िकया जाना ÿÖतािवत िकया गया है । 
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 (तीन) का.आ 3847(अ) जो 9 िसतÌबर, 2024 के भारत के राजपý म¤ ÿकािशत हòआ था 

तथा िजसके Ĭारा ®ीमती फरीदा एम. नायक, संयĉु सिचव को ‘’पदािभिहत 

अिधकारी’’ के łप म¤ अिधसूिचत िकया गया है । 

 (चार) का.आ 3929(अ) जो 13 िसतÌबर, 2024 के भारत के राजपý म¤ ÿकािशत हòआ 

था तथा िजसके Ĭारा ‘®ेणी क अÆवेषण अिभकरण’ के अंतगªत मैससª 

जीएमएमसीओ टे³नोलॉजी सिवªसेज िलिमटेड को अिधसूिचत िकया गया है । 

[Placed in Library, See No. LT 1020/18/24] 

(4) अपतट ±ेý खिनज (िवकास और िविनयमन) अिधिनयम, 2002 कì धारा 35 कì उप-धारा 

(3) के अंतगªत िनÌ निलिखत अिधसूचनाओ ं कì एक-एक ÿित (िहÆ दी तथा अúेंजी 

सÖं करण):- 

 (एक) का.आ 3246(अ) जो 10 अगÖत, 2024 के भारत के राजपý म¤ ÿकािशत हòआ था 

तथा िजसके Ĭारा उसम¤ उिÐलिखत शासी िनकाय और कायªकारी सिमित गिठत 

करने के िलए अपतट ±ेý खिनज Æयास को Öथािपत िकया गया है । 

 (दो) अपतट ±ेý खिनज Æयास िनयम, 2024 जो 9 अगÖत, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या सा.का.िन. 490 (अ) म¤ ÿकािशत हòए थे ।  

 (तीन) अपतट ±ेý खिनज (नीलामी) िनयम, 2024 जो 14 अगÖत, 2024 के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 502 (अ) म¤ ÿकािशत हòए थे ।  

 (चार) का.आ 3648(अ) जो 28 अगÖत, 2024 के भारत के राजपý म¤ ÿकािशत हòआ था 

तथा िजसके Ĭारा अपतट ±ेý खिनज (िवकास और िविनयमन) अिधिनयम, 2002 

के ÿयोजनाथª ®ी िववेक कुमार वाजपेयी, संयĉु सिचव, खान मýंालय को 

ÿशासिनक ÿािधकारी के łप म¤ अिधसूिचत िकया गया है । 
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 (पांच) अपतट ±ेý ÿचालन अिधकार िनयम, 2024 जो 16 अĉूबर, 2024 के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 646 (अ) म¤ ÿकािशत हòए थे ।  

[Placed in Library, See No. LT 1021/18/24] 

उपभोĉा मामले, खाī और सावªजिनक िवतरण मýंालय म¤ राºय मýंी (®ीमती िनमबुने 

जयंतीभाई बांभिणया) : अÅय± महोदय, म§ िनÌ निलिखत पý सभा पटल पर रखती हóं:- 

(1)  भारतीय खाī िनगम, नई िदÐली के वषª 2023-2024 के वािषªक ÿितवेदन कì एक ÿित 

(िहÆदी तथा अúेंजी सÖंकरण) तथा लेखापरीि±त लेखे ।  

(2) भारतीय खाī िनगम, नई िदÐली के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा 

समी±ा कì एक ÿित (िहÆदी तथा अúेंजी सÖंकरण) । 

[Placed in Library, See No. LT 1022/18/24] 

________ 
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12.04 hrs 

MESSAGE FROM RAJYA SABHA 
AND 

BILL AS PASSED BY RAJYA SABHA 
 

SECRETARY GENERAL: Sir, I have to report the following message received 

from the Secretary General of Rajya Sabha:- 

“In accordance with the provisions of rule 111 of the Rules 

of Procedure and Conduct of Business in the Rajya 

Sabha, I am directed to enclose a copy of the Oilfields 

(Regulation and Development) Amendment Bill, 2024 

which has been passed by the Rajya Sabha at its sitting 

held on the 3rd December, 2024.” 

2.  Sir, I lay on the Table the Oilfields (Regulation and Development) 

Amendment Bill, 2024, as passed by Rajya Sabha on the 3rd December, 2024. 

________ 

12.05 hrs 

STANDING COMMITTEE ON ENERGY 
Statement 

 
®ी ®ीरगं आÈपा चंद ूबारणे (मावल) : माननीय अÅय± महोदय, म§ ‘िवīतु मýंालय कì अनदुानŌ 

कì मांगŌ (2023-24)’ पर ऊजाª संबंधी Öथायी सिमित के 35व¤ ÿितवेदन (17वé लोक सभा) म¤ 

अंतिवªĶ  िटÈपिणयŌ/िसफाåरशŌ के कायाªÆवयन पर सरकार Ĭारा कì-गई-कारªवाई के बारे म¤ सिमित के 

40व¤ ÿितवेदन (17वé लोक सभा) म¤ अंतिवªĶ  िटÈपिणयŌ/िसफाåरशŌ पर सरकार Ĭारा अंितम कì-
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गई-कारªवाई को दशाªने वाला िववरण (िहÆदी तथा अúेंजी संÖकरण) सभा पटल पर रखता हó ँ।  

_________ 

12.06 hrs  

STANDING COMMITTEE ON COAL, MINES AND STEEL 
1st to 3rd Reports 

 
®ी अनुराग िसहं ठाकुर (हमीरपुर) : माननीय अÅय± महोदय, म§ कोयला, खान और इÖपात संबंधी 

Öथायी सिमित के िनÌनिलिखत ÿितवेदन (िहÆदी तथा अंúेजी संÖकरण) ÿÖतुत करता हó:ँ-  

(1) कोयला मýंालय से संबंिधत अनुदानŌ कì मांगŌ (2024-25) संबंधी पहला ÿितवेदन ।  

(2) खान मýंालय से संबंिधत अनुदानŌ कì मांगŌ (2024-25) संबंधी दूसरा ÿितवेदन ।  

(3) इÖपात मंýालय से संबंिधत अनुदानŌ कì मांगŌ (2024-25) संबंधी तीसरा ÿितवेदन ।  

________ 

12.07 hrs 

STATEMENTS BY MINISTER 

(i)(a) Status of implementation of the recommendations contained in the 16th 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 4th Report of the 
Committee on Demands for Grants (2019-2020) pertaining to the Ministry of 

Planning 
 
THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

 
 Laid on the Table and also placed in Library, See No. LT 980/18/24 
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implementation of the recommendations contained in the 16th Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 4th Report of the Committee on Demands for 

Grants (2019-2020) pertaining to the Ministry of Planning  

 

(b) Status of implementation of the recommendations contained in the 21st 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 10th Report of the 
Committee on Demands for Grants (2020-2021) pertaining to the Ministry of 

Planning 
 
THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 21st Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 10th Report of the Committee on Demands for 

Grants (2020-2021) pertaining to the Ministry of Planning  

 
 
 
 
 
 

 
 Laid on the Table and also placed in Library, See No. LT 981/18/24 
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(c) Status of implementation of the recommendations contained in the 38th 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 28th Report of the 
Committee on Demands for Grants (2021-2022) pertaining to the Ministry of 

Planning 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 38th Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 28th Report of the Committee on Demands for 

Grants (2021-2022) pertaining to the Ministry of Planning 

(d) Status of implementation of the recommendations contained in the 50th 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 43rd Report of the 
Committee on Demands for Grants (2022-2023) pertaining to the Ministry of 

Planning 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

 
 Laid on the Table and also placed in Library, See Nos. LT 982/18/24 and LT 983/18/24 respectively. 
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implementation of the recommendations contained in the 50th Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 43rd Report of the Committee on Demands for 

Grants (2022-2023) pertaining to the Ministry of Planning. 

 

(e) Status of implementation of the recommendations contained in the 64th 
Report of the Standing Committee on Finance on action taken by the 
Government on the Obsrvations/Recommendations contained in the 57th 
Report of the Committee on Demands for Grants (2023-2024) pertaining to 

the Ministry of Planning 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 64th Report of the 

Standing Committee on Finance on action taken by the Government on the 

Observations/Recommendations contained in the 57th Report of the Committee 

on Demands for Grants (2023-2024) pertaining to the Ministry of Planning  

 
 Laid on the Table and also placed in Library, See No. LT 984/18/24 
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(f) Status of implementation of the recommendations contained in the 17th 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 5th Report of the 
Committee on Demands for Grants (2019-2020) pertaining to the Ministry of 

Statistics and Programme Implementation 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 17th Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 5th Report of the Committee on Demands for 

Grants (2019-2020) pertaining to the Ministry of Statistics and Programme 

Implementation 

(g) Status of implementation of the recommendations contained in the 22nd 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 11th Report of the 
Committee on Demands for Grants (2020-2021) pertaining to the Ministry of 

Statistics and Programme Implementation 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

 
 Laid on the Table and also placed in Library, See Nos. LT 985/18/24 and. LT 986/18/24 respectively. 
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(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 22nd Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 11th Report of the Committee on Demands for 

Grants (2020-2021) pertaining to the Ministry of Statistics and Programme 

Implementation 

(h) Status of implementation of the recommendations contained in the 39th 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 29th Report of the 
Committee on Demands for Grants (2021-2022) pertaining to the Ministry of 

Statistics and Programme Implementation 
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 39th Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 29th Report of the Committee on Demands for 

Grants (2021-2022) pertaining to the Ministry of Statistics and Programme 

Implementation.  

 
 Laid on the Table and also placed in Library, See No. LT 987/18/24 
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(i) Status of implementation of the recommendations contained in the 51st 
Report of the Standing Committee on Finance on action taken by the 
Government on the recommendations contained in the 44th Report of the 
Committee on Demands for Grants (2022-2023) pertaining to the Ministry of 

Statistics and Programme Implementation  
 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 51st Report of the 

Standing Committee on Finance on action taken by the Government on the 

recommendations contained in the 44th Report of the Committee on Demands for 

Grants (2022-2023) pertaining to the Ministry of Statistics and Programme 

Implementation.  

(j) Status of implementation of the recommendations contained in the 65th 
Report of the Standing Committee on Finance on action taken by the 
Government on the Observations/ Recommendations contained in the 58th 
Report of the Committee on Demands for Grants (2023-2024) pertaining to 

the Ministry of Statistics and Programme Implementation 
 
THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION; MINISTER OF STATE OF THE MINISTRY 

OF PLANNING; AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

 
 Laid on the Table and also placed in Library, See Nos. LT 988/18/24 and LT 989/18/24 respectively . 
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(RAO INDERJIT SINGH): Sir, I rise to lay a statement regarding the status of 

implementation of the recommendations contained in the 65th Report of the 

Standing Committee on Finance on action taken by the Government on the 

Observations/ Recommendations contained in the 58th Report of the Committee 

on Demands for Grants (2023-2024) pertaining to the Ministry of Statistics and 

Programme Implementation.  

______ 

 

माननीय अÅय± : माननीय सदÖयगण, आज मÅयाĹ भोजनावकाश नहé होगा । आज लंच िÖकप िकया 

जाता है । इसिलए सदन कì कायªवाही लगातार चलती रहेगी । जो समय Öथगन म¤ गया है, सबको बठैकर 

उस समय को तो पूरा करना पड़ेगा । 

   शूÆयकाल । 

 माननीय सदÖयगण, म§ आपसे आúह करता हó ँ िक आप अपनी बात दो िमनट म¤ पूरी कर¤ । 

अगर बहòत जłरी बात हो, तो तीन िमनट म¤ पूरी कर द¤ । 

 ®ी के. नवासखनी । 

SHRI NAVASKANI K. (RAMANATHAPURAM): Vanakkam Sir. The rates 

prescribed for various treatments under Central Government Health Scheme 

(CGHS) are very less and therefore many prominent hospitals in Chennai and 

other cities of Tamil Nadu are not empanelled under CGHS. Moreover, money 

that is claimed as reimbursement of medical expenses are not paid sometimes 

for all the medical treatments. Therefore, I urge upon the Ministry of Health to 

 
 English translation of the speech originally delivered in Tamil. 
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enhance the rates for availing treatment to match the existing needs. In my 

Ramanathapuram parliamentary constituency, a sorting office of the postal 

department has been successfully functioning for the last 40 years since 1984. It 

has now been decided to attach it with the Madurai postal division. This RMS 

sorting office has been functioning successfully for the last 40 years near the 

Paramakkudi railway station, where sorting was done efficiently. People, 

particularly office goers, after office hours, go to this office and send Registered 

Posts and Speed Posts. They handle nearly 2500 to 3500 letters on a daily basis. 

Therefore, I  urge that the proposal for attaching this sorting office of the postal 

department with Madurai office should be given up.  The people of 

Ramanathapuram district have been demanding that the newly constructed 

Pamban bridge should be named after Dr.A.P.J. Abdul Kalam, former President 

of India, who has been regarded as the Missile Man of India. Dr. Kalam had 

portrayed the image of India in a better way in the world arena. I urge that Pamban 

bridge should be named after Dr. A.P.J. Abdul Kalam. Thank you.   

®ी दुल ूमहतो (धनबाद) : आदरणीय अÅय± महोदय, म§ सदन के माÅयम से आपका Åयान आकृĶ 

कराते हòए कहना चाहóंगा िक … (Óयवधान) 

माननीय अÅय± : माननीय सदÖयगण, आसन कì ओर पीठ करके बात न कर¤ ।  Èलीज़, अपनी सीट 

पर जाकर बैिठए ।   

… (Óयवधान) 

®ी दुल ूमहतो : िबहार और पिĲम बंगाल को जोड़ने के िलए मेर ेसंसदीय ±ेý धनबाद के अंतगªत 

िचरकंुडा म¤ बराकर नदी पर वषª 1925 म¤ पलु का िनमाªण कराया गया था ।   
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 महोदय, उस समय िबहार और ओिडशा सरकार ने िमलकर जमीन देकर पुल का िनमाªण 

कराया था ।  इस पुल कì ±मता दस टन भार उठाने कì थी, लेिकन समय बदलने के साथ इसकì 

उपयोिगता बढ़ती चली गई ।  समय के साथ काफì उ¸च भार वाले वाहन भी इस िāज से गुजरने        

लगे ।  कोिलयरी ±ेý और पिĲम बंगाल कì सीमा होने के कारण आवागमन काफì बढ़ गया ।   

 अÅय± महोदय, ²ात हो िक इस पुल के कायª का िशलाÆयास वषª 2019 म¤ िकया गया था, 

परंतु कायª कì अÂयंत धीमी गित होने के कारण इस पुल का िनमाªण अभी तक नहé हो पाया है ।  

झारखंड और पिĲम बंगाल को जोड़ने वाली बराकर नदी पर इस िनमाªणाधीन टू-लेन पलु कì िनमाªण 

गित म¤ तेजी लाने के िलए म§ आपके माÅयम से माननीय मंýी जी से आúह करना चाहóंगा ।   

 अÅय± महोदय, यह पुल नहé बनने के कारण िनरसा बाजार और गोिवÆदपरु बाजार म¤ बहòत 

भारी जाम लगता है ।  वहां एनएच रोड होने के बाद भी िदन-िदन भर जाम लगा रहता है ।  म§ आपके 

माÅयम से आúह करना चाहóंगा िक इस पलु का अितशीŅ िनमाªण करवाकर उस जाम से मिुĉ िदलाने 

कì कृपा कर¤ ।  िनरसा बाजार और गोिवÆदपरु बाजार म¤ Éलाईओवर बनाने कì कृपा कर¤ ।  यही मेरा 

आúह है ।  धÆयवाद ।  

SHRI TEJASVI SURYA (BANGALORE SOUTH): Speaker Sir, thank you for 

giving me this opportunity to raise a very important matter concerning the middle-

class of this country. 

Speaker Sir, as you are aware, a large number of people in the country 

seek private health insurance by paying high premiums so that when the time 

arises or when the near and dear ones are hospitalized, the private insurance 

takes care of these expenses. Unfortunately, last year the Insurance Broker 

Association of India came out with some statistics that definitely need the attention 

of the Ministry. Out of the 15 private insurers, about 10 insurers paid less than 80 

per cent of the claims. Most of the private health insurers did not pay the health 
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insurance claims of the people. Out of the 15 private health insurance providers, 

only three providers paid insurance amount above the 75 per cent of the claimed 

amount. It means if somebody has claimed Rs. 1 lakh, only three insurance 

providers have provided more than Rs. 75,000. This is a very serious issue. There 

are some insurance providers, especially private health insurance providers, who 

have provided less than 56 per cent or 60 per cent of the health insurance claims. 

This is a very serious issue. 

I request the attention of the hon. Finance Minister to this very important 

matter so that the health insurance claims are well settled in time and the middle-

class are protected. Thank you, Speaker Sir. 

12.13 hrs   (Shri Jagdambika Pal in the Chair) 

®ी सनातन पांडेय (बिलया) : माननीय सभापित महोदय जी, म§ भारत म¤ दूध उÂपादन म¤ लगे 

पशुपालकŌ के उÂपाद के िवषय म¤ अपनी बात रखना चाहता हóं ।  

 सभापित महोदय, संपूणª भारतवषª म¤ दूध का उÂपादन 239.39 िमिलयन टन ह ै। इसम¤ एक 

राºय, जहां स ेम§ आता हóं, वह उ°र ÿदेश ह,ै वह पूर े उÂपादन के 16.21 ÿितशत कì पूितª … 

(Óयवधान) 

माननीय सभापित : ®ी सनातन पांडेय जी, आपने अपना िवषय ‘नमािम गंग ेपåरयोजना’ के बार ेम¤ 

िदया ह ै।   

®ी सनातन पांडेय : नहé सर, मेरा िवषय ‘दूध’ पर ह ै। 

माननीय सभापित : नहé, हमार ेसामन ेयह जानकारी ह ैिक आपका िवषय ‘नमािम गंगे पåरयोजना’ के 

बार ेम¤ ह ैऔर आप दूसरा िवषय उठा रहे ह§ ।   

®ी सनातन पांडेय : थ§क-यू, सर । 

®ी कÐयाण बनजê (®ीरामपुर) : सभापित जी, आप आ गए ह§? 
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माननीय सभापित  : आप जहां जाइएगा, वहां हम¤ पाइएगा ।  

… (Óयवधान) 

माननीय सभापित : अब आप बैठ जाए,ं अपना Öथान úहण कर¤ । 

®ी सनातन पांडेय : सभापित जी, नमािम गंगे सनुने म¤ बहòत अ¸छा लगता ह ै। म§ एक बात जानना 

चाहता हóं िक नमािम गंगे योजना आज स ेदस वषª पहल ेशłु कì गई थी । इसम¤ मा ँगंगा िक पिवýता 

और Öव¸छता का सवाल था । म§ जहां स ेआता हóं, उसके पीछे गाजीपरु ह,ै बनारस ह,ै इलाहाबाद ह,ै 

कानपरु ह,ै कहé भी गंगा का जल पिवý नहé हो पाया ह ै।  

माननीय सभापित : आपकì मांग ³या ह?ै 

®ी सनातन पांडेय : सभापित जी, हम चाहते ह§ िक जो भारी-भरकम रािश खचª कì गई ह,ै उसकì 

जांच भारत सरकार कì िकसी उ¸च कमेटी स ेकराई जाए िक नमािम गंगे योजना म¤ िजतना पैसा खचª 

हòआ, वाÖतव म¤ वह पैसा धरातल पर पहòंचा या नहé, ³यŌिक गंगा का जल साफ नहé हòआ ह ै। 

®ी कìितª आज़ाद (बधªमान-दुगाªपुर) : सभापित जी, अÅय± जी न ेकहा था िक तीन िमनट म¤ अपनी 

बात खÂम करनी ह,ै इसिलए म§ अपनी बात तीन िमनट म¤ समाĮ कłंगा ।  

माननीय सभापित : धÆयवाद ।  

®ी कìितª आज़ाद : सभापित जी, म§ िजस िवषय को उठा रहा हó,ं उसस ेपरूा सदन और संभवत: पूरा 

देश ýÖत ह ै।  

माननीय सभापित : इस िवषय पर सवाल भी पूछा गया ह ै।  

®ी कìितª आज़ाद : महोदय, हर रोज िकसी भी समय टेलीफोन आते ह§ िजसम¤ लाइफ इÔंयोर¤स, 

ÿोपटê डीलसª, लोÆस, ब§क सिवªसेज के एÌÈलाइज Ĭारा तकलीफ दी जाती है ।  यह और कोई नहé 

कर रहा ह,ै सिवªस ÿोवाइडसª के िडिÖůÊयूटसª पैसा लेकर लोगŌ को Óयिĉगत जानकारी बांट रहे ह§, 

िजसम¤ आपका नाम, आपका पता और अलग-अलग स¤सिटव इंफोम¥शन देते ह§ ।  वषª 2017 म¤ एक 

जजम¤ट जिÖटस के.एस. पुट् टÖवामी जी वस¥स िद यूिनयन ऑफ इंिडया, िजसम¤ उÆहŌन ेकहा था - 
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“… A data controller shall not disclose personal information to third 

parties, except after providing notice and seeking informed consent 

from the individual for such disclosure. Third parties are bound to 

adhere to relevant and applicable privacy principles. Disclosure for 

law enforcement purposes must be in accordance with the laws in 

force. Data controllers shall not publish or in any other way make 

public personal information, including personal sensitive 

information.”. 

HON. CHAIRPERSON : Please mention your demand. 

… (Interruptions) 

®ी कìितª आज़ाद : महोदय, म§ अपने बच ेहòए डेढ़ िमनट के समय म¤ अपनी बात समाĮ कर लूंगा ।   

 आप देिखए िक अलग-अलग जगह स ेहंिटंग नÌबर आते ह§ ।  ब§गलŁु स े080 स ेकॉल आएगी, 

इंदौर स े0731 स ेकॉल आएगी, अहमदाबाद स े079 स ेकॉल आएगी, गŁुúाम स े0129 स ेकॉल 

आएगी, नोएडा स े0120 स ेकॉल आएगी ।  जो लोग Óयिĉगत łप स ेफोन उठाते ह§, जैस ेम§ फोन 

जłर उठाता हóं ³यŌिक मेर ेसंसदीय ±ेý स ेलोग मुझे फोन करते ह§, मेर ेिøकेटसª दोÖत फोन करते 

ह§, मेर ेदोÖत होते ह§ या मेर ेजानकार होते ह§ ।  हम सभी को अपने घर के अंदर जान ेके िलए दरवाजे 

स ेघंटी बजानी पड़ती ह ैलेिकन कोई भी आदमी कभी भी आपका नाम लेकर उस स¤सिटव इंफोम¥शन 

के साथ जो िक बेची गई है, उस ेमाÅयम स ेफोन करके आपको िडÖटबª कर सकता ह ै।  कई बार हम 

संसद के महÂवपूणª काम कर रहे होते ह§, हम घर म¤ महÂवपूणª पाåरवाåरक काम कर रहे हो सकते ह§, 

लेिकन ये लोग कभी भी हम¤ िडÖटबª कर देते ह§ ।  यह बहòत गंभीर मामला ह ै।  उ¸चतम Æयायालय का 

आदशे आ जाने के बाद म§ डू नॉट िडÖटबª म¤ रिजÖटडª म¤ हóं, िफर भी टेलीफोन रेगुलेटरी अथॉåरटी 

आफ इंिडया एक टूथलेस टाइगर, िबना दांत और िबना नाखून का नरिसÌहा ह ै।   
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सभापित जी, म§ चाहóंगा िक ऐसी कÌपिनयां जो बार-बार फोन करके मेरी िनजता पर या देश म¤ 

अÆय लोगŌ कì िनजता पर ÿहार कर रही ह§, उनके ऊपर तरुतं स²ंान लेकर कोई कायªवाही करनी 

चािहए ।  ऐसी टेलीफोन कÌपिनयŌ को तुरंत बंद करना चािहए और जेल भेजना चािहए ।  

SHRIMATI MALVIKA DEVI (KALAHANDI): Sir, thank you for giving me an 

opportunity to speak today. Sir, through you I would like to request to help the 

EMRS employees.  

 Teachers have been working for over 20 years on contract basis in the 

Eklavya Model Residential Schools (EMRS), which was initiated by our then hon. 

Prime Minister, late Atal Bihari Vajpayee ji.  

The teachers need help. They are working towards it and they had also filed 

a case in September, 2022, but the then Government of Odisha did nothing for 

them for 25 years. Now, the NESTS exams will happen. Hence, I would like to 

request, through you, to give them a certain relief in the NESTS exams so that 

their hard work of over 20 years of dedicated service does not end abruptly and 

make them jobless.  

 Please look into this matter and do the needful as the people of Odisha are 

very hopeful with the newly formed BJP Government in Odisha. Thank you! 

SHRI B. MANICKAM TAGORE (VIRUDHUNAGAR): Sir, today I rise to bring to 

your attention the plight of gig economy workers, particularly those at Amazon 

India, including the warehouse staff and delivery drivers who are protesting 

against unfair wages and unsafe working conditions. These workers, the 

backbone of a global giant, earn as little as Rs. 10,000 a month while enduring 

long hours and immense pressure. Amazon claims to offer benefits like profit, fund 



04.12.2024                                                                                                                                   924 
 

and insurance, but the reality is far from these promises. The ongoing protests 

during the Black Friday event underscore the growing inequality in our economy 

and exploitation faced by these workers. In the words of our Leader of Opposition, 

Rahul Gandhi ji, India cannot progress while its workers remain exploited. 

The corporations must prioritise people over profit. Justice over workers is 

not just a demand, it is a necessity for a fair and just society. These words remind 

us of our duty to stand with our workers and push meaningful change. 

Hon. Chairman Sir, we urgently need a legislation to protect gig economy 

workers, ensuring fair wages, job security, social benefits. This is not merely a 

labour issue; it is also a moral and human rights issue.  

HON. CHAIRPERSON : You can bring a private legislation. 

SHRI B. MANICKAM TAGORE : Let us act decisively and send a clear message. 

Exploitation has no place in our economy. Together, let us build an India that 

treats its workers with dignity and respect. Thank you! 

®ीमती अिनता नागरिसहं चौहान (रतलाम) : सभापित जी, आपने मुझे बोलने का मौका िदया, इसके 

िलए म§ आपको धÆयवाद देती हóं । 

 माननीय सभापित जी, मेरे संसदीय ±ेý के रतलाम, झाबुआ, अलीराजपरु िजले म¤ िकसान 

भाई गेहó,ँ चना आिद फसलŌ कì बुवाई कर रहे ह§, मगर उÆह¤ िबजली कì समÖया हो रही है । वहां परुाने 

तार ह§, जो बार-बार टूट जाते ह§ । एक साथ ºयादा पानी कì मोटसª चालू करने से कई ůांसफॉमªसª जल 

जाते ह§ ।  

 महोदय, म§ आपके माÅयम से माननीय मýंी जी से िनवेदन करना चाहती हóं िक वहां नए 

ůांसफॉमªसª लगवाए जाए,ं िúड लगवाए जाए ंऔर िफर से सव¥ कराकर नई तार¤ डाली जाए,ं तािक 

िकसान भाई िबजली के िलए परेशान न हŌ । 
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माननीय सभापित: आपके यहां एक आर.डी.एस.एस. Öकìम चल रही होगी । उस Öकìम म¤ ůांसफॉमªसª 

बदलने के िलए, इÆसलेुटसª बदलने जैसी सारी ÓयवÖथा भारत सरकार ने कì है । उसके िलए आप 

अपने यहां ‘िदशा’ कì मीिटंग कर ल¤, तो यह काम जłर हो जाएगा । 

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, this is in relation to the drug 

trade. In 2022, Afghanistan imposed a stringent ban on opium production. But that 

ban led to a grave threat on our eastern border with Myanmar. Now, Myanmar 

has become the largest opium producer in the world. This has led to highest 

seizures in Manipur. In between July 22 and July 23, contraband approximately 

valued at Rs. 1600 crore was seized in Manipur. The Deputy Director General of 

Narcotics Central Bureau has stated, I quote him: “Proceeds of drug trafficking 

are increasingly being used to fund terrorism and to support armed groups”. Now, 

what is happening? In Manipur, illicit poppy cultivation is happening. Factories 

have emerged. This is then sent to Myanmar and it comes back to Manipur. Sir, 

2600 weapons were recovered in Manipur. Since the violence, 800 sophisticated 

weapons were procured from outside the country. So, this nexus of illicit drug and 

weapons trades could have the potential fire in the Manipur violence.  

For the modernization of Narcotics Control Bureau, not a single paisa was 

given this year. Only a meagre amount of Rs. 5 crore was allocated for the 

assistance of State and UTs for narcotic control. Unfortunately, the Additional SP 

had to resign. She had got a Gallantry Award for seizing drugs. She had given a 

written affidavit in the Imphal High Court that the sitting Chief Minister stopped her 
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because she had seized Rs. 28 crore worth of drugs. So long as … remains the 

Chief Minister, Kukis cannot be blamed. He has to be removed for the violence to 

end and for the drug trade to end in Manipur. Thank you! 

HON. CHAIRPERSON: The name of the Chief Minister would not go on record.   

®ी गौरव गोगोई (जोरहाट) : सर, आज म§ यहां बोलने के िलए इसिलए खड़ा हòआ हॅू ंिक ³यŌिक वषª 

2019 म¤ राºय सभा म¤ एक िबल आया था, िजसम¤ असम के हमार ेछह महÂवपूणª समुदायŌ को जनजाित 

का दजाª िदए जान ेकì बात थी । जब वह िबल राºय सभा म¤ आया तो असम के लोगŌ म¤ एक उÐलास 

का वातावरण था । उनको लगा िक यह जो बहòत सालŌ कì उनकì याचना थी, वह आज पूरी होने वाली 

है । लेिकन अफसोस कì बात यह ह ैिक वह िबल वहé तक रह गया । उस िबल पर सरकार न ेआग ेकुछ 

भी नहé िकया । चुनाव आए और चुनाव के बाद वह िबल असम के लोगŌ को दोबारा िदखाई नहé         

िदया । वे छह समुदाय ह§ - Tai-Ahom, Moran, Motok, Koch-Rajbongshi, Chutiya, and 

Tea Tribe. ये छह समुदाय एक साथ ह§ । य ेछह के छह समुदाय आज बोल रहे ह§ िक हमको एक साथ 

जनजाित का दजाª दीिजए । Öवाभािवक łप स ेवे समदुाय िजनको पहल ेस ेही जनजाित का दजाª िमल 

चुका ह,ै उनके मन म¤ शंका ह ैिक अगर जनजाित कì तािलका को और बढ़ा िदया जाएगा, तो कहé 

उनके अिधकारŌ पर हनन तो नहé होगा । हम हमेशा ऐसी मांग करते ह§ िक वतªमान म¤ िजनको जनजाित 

का दजाª िमला हòआ ह,ै उनके अिधकारŌ का कोई हनन न हो । लेिकन सरकार एक तरीका िनकाले, 

िजसस ेिक Tai-Ahom, Moran, Motok, Koch-Rajbongshi, Chutiya, and Tea Tribe को 

जनजाित का दजाª और अिधकार िमले । जो समुदाय अभी जनजाित कì सूची म¤ ह§, उनके पास 6th 

शेड्यूल काउंिसÐस ह§ और यह िसफª  असम कì नहé, उ°र-पूवª म¤ संिवधान के 125व¤ संशोधन के 

माÅयम स ेभारत सरकार न ेउनको काउंिसÐस िदए हòए ह§ । इसिलए ये काउंिसÐस भी चाहती ह§, आज 

उनको शासन करन ेका एक अनभुव िमल चुका ह,ै वे अपनी ताकत और बढ़ाना चाहते ह§, तो म§ मांग 

 
 Not recorded. 
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कर रहा हॅू ं िक क¤ þ सरकार उ°र-पूवª म¤ जो एसटी काउंिसÐस ह§, जो संिवधान के 125वां संशोधन 

Ĭारा ह§, इन³लूिडंग िýपरुा, मेघालय और असम, उनके साथ बात कर¤ और उनकì पॉवसª को बढ़ाने 

कì कोिशश कर¤ । धÆयवाद ।  

ADV. FRANCIS GEORGE (KOTTAYAM):  Sir, the rubber farmers of our country, 

especially those from Kerala State, are facing a very serious crisis because as all 

of us are very well aware, Kerala accounts for 80 per cent of the production of 

rubber. Almost 5.5 lakh hectares in Kerala are used for cultivation of rubber.  

Sir, 87 per cent of the production comes from small and medium farmers, 

and this is very vital for the agricultural GDP of Kerala. The problem is that the 

price has fallen drastically. In August 2024, the price had reached up to Rs. 245, 

and now it has come down to the range of Rs.170 to Rs. 174. This is a very serious 

issue. The crisis has been exacerbated by the surge in compound rubber imports 

from ASEAN countries, which benefit from lower import duties under trade 

agreements. Adding to the farmers' plight is the allegation of cartelization by major 

tyre manufacturers, who are accused of manipulating prices by stockpiling rubber 

and withholding purchases from the domestic market.  

The Kerala Government had introduced a Rubber Production Incentive 

Scheme from 2015 onwards, and now Rs. 170 are insured per kg of rubber. This 

has been introduced for the benefit of farmers under the Direct Benefit Transfer 

scheme. As on 18/1/2023, Rs. 1,790 crore have been transferred to 4.46 lakh 

farmers.  

But the demand is a fair price of Rs.254 per kg. of rubber. 

HON. CHAIRPERSON : What is your demand? 
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ADV. FRANCIS GEORGE : Sir, I am coming to that.  So, I urge upon the Central 

Government to address this crisis with urgency and consider the following 

measures.  First of all, investigate the alleged tyre cartel and take strict action if 

found guilty of price manipulation.   Impose higher import duties on compound 

rubber to protect domestic producers.  Duty on compound rubber has to be raised 

to at least 70 per cent.  Announce a special relief package for affected rubber 

farmers. 

HON. CHAIRPERSON: Thank you. Shri Rajkumar Roat. 

ADV. FRANCIS GEORGE: Sir, just a minute. Establish a price stabilization 

mechanism through the Rubber Board.  Support value addition and diversification 

of the rubber industry to enhance rubber farmers’ income.  Rubber should be 

brought under the Minimum Support Price mechanism.  

HON. CHAIRPERSON: Thank you. Shri Rajkumar Roat ji. 

ADV. FRANCIS GEORGE : Also, include it in the restructured Weather Based 

Crop Insurance Scheme.  Raise replanting subsidy to at least one lakh rupees per 

hectare. … (Interruptions) 

HON. CHAIRPERSON: Kindly conclude.  You have taken more than three 

minutes. 

ADV. FRANCIS GEORGE: Sir, let me complete.  It is a very vital issue for us.  

Just give me one minute. Include rubber in the proposed ‘Livelihood security box’ 

… (Interruptions) 

HON. CHAIRPERSON: You have already taken more than three minutes.  Shri 

Rajkumar Roat. 
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… (Interruptions) 

HON. CHAIRPERSON: He has already put his demands.  Point has already been 

well taken.  I think, you need not support him.  Kindly take your seats. 

… (Interruptions) 

®ी राजकुमार रोत (बांसवाड़ा) : सभापित महोदय, आपने मुझे शूÆय काल म¤ बोलने का मौका िदया, 

इसके िलए म§ आपको धÆयवाद देता हóं । म§ आपका Åयान अपने संसदीय लोक सभा ±ेý बांसवाड़ा-

डूंगरपरु के एक िवषय कì तरफ आकिषªत कराना चाहóंगा । िजस तरह से वतªमान म¤ िचिकÂसा ÓयवÖथा 

है और क¤ þ सरकार कì जो ÖकìÌस ह§, उससे गरीब जनता को लाभ नहé िमल रहा है । हमारे यहां के 

मेिडकल कॉलेज कì ÓयवÖथा ठीक नहé है । म§ने शूÆय काल म¤ यह िवषय लगाया था ।  

 महोदय, म§ आपका Åयान आकिषªत करना चाहóंगा िक मेरे संसदीय ±ेý के अंदर 2 तारीख को 

एक गभªवती मिहल पीएचसी पर पहòंचती है । वहां के डॉ³टर और Öटाफ कह दतेे ह§ िक यहां पर 

िडलीवरी नहé करायी जाएगी । वह मिहला वहé दरवाजे पर तड़पती है और अपने ब¸चे को जÆम देती 

ह ै। वहां के Öटाफ उस मिहला को अंदर नहé ले जाते ह§ । िवभागीय अिधकारी वहां पर गए और उस 

डॉ³टर पर कुछ कारªवाई करके खानापूितª कर दी । 

 महोदय, उससे भी गंभीर बात है िक उसी पीएचसी पर अगले िदन बोडª लगा िदया गया िक यहां 

पर ÿसव सिुवधा और इमरज¤सी सिुवधा के िलए नहé आए ं। एक तरफ हम पूरे देश म¤ मिहलाओ ंके 

सÌमान कì बात करते ह§ ।… (Óयवधान) 

माननीय सभापित: राजकुमार जी, आप जो िवषय उठा रहे ह§, वह Öटेट सÊज³ेट ह ै। क¤ þ सरकार 

एनएचएम म¤ पैसा देती है । आपकì ³या िडमांड है? 

… (Óयवधान) 

®ी राजकुमार रोत : महोदय, म§ अपने िवषय पर आ रहा हóं । आज आयÕुमान भारत योजना चल रही 

ह ै। गजुरात स ेसटा हòआ मेरा इलाका ह ै। वहां पर मजदरूी करन ेके िलए लोग आते ह§ । गजुरात के 

अंदर ÿाइवेट हॉिÖपटल और सरकारी हॉिÖपटल ह,ै लेिकन िवशेष कर ÿाइवेट हॉिÖपटÐस म¤ इलाज 



04.12.2024                                                                                                                                   930 
 

के दौरान कुछ मरीजŌ कì डेड हो जाती ह ै। ऐसे कई इÔयूज आए ह§ िक इलाज के दौरान मरीज कì 

मÂृय ुहो गई, लेिकन उनके पåरजन डेथ बॉडी लेन ेके िलए दो-तीन िदनŌ तक तरसते ह§ । 

माननीय सभापित: आपकì मांग ³या ह?ै 

®ी राजकुमार रोत : महोदय, मेरी यही मांग ह ैिक जो ÖकìÌस ह§,  वे कागजŌ पर तेजी स ेदौड़ रही ह§, 

लेिकन धरातल पर इÌÈलीम¤ट नहé हो रही ह§ । मेर ेयहां बांसवाड़ा और डुंगरपरु दोनŌ जगह मेिडकल 

कॉलेज ह ै। मेिडकल कॉलेज म¤ ÆयूरोलॉिजÖट नहé ह ै। वहां पर कािडªयोलॉिजÖ ट नहé ह ै। उस मेिडकल 

कॉलेज म¤ सोनोúाफì नहé हो पाती ह ै। वहां कì यही िÖथित बनी हòई ह ै।  

 महोदय, मेरा आपस ेअनरुोध ह ैिक क¤ þ सरकार के माÅयम स ेमेिडकल कॉलेजŌ म¤ जो मूलभूत 

सिुवधाए ंहोनी चािहए, उन सिुवधाओ ंको सरकार धरातल पर लाग ूकर े। वहां जो फजêवाड़ा चल रहा 

ह,ै िचिकÂसा ÓयवÖथा को िजस तरह स ेिनजीकरण करन ेके िलए बढ़ावा िदया जा रहा ह,ै उस पर आप 

िवशेष Åयान द¤ और सरकारी ÓयवÖथा कì सधुार कì जाए । धÆयवाद । 

माननीय सभापित : इस बारे म¤ आप Öटेट गवनªम¤ट के पास भी िलिखए । 

®ी Łþ नारायण पाणी (धÆेकानल) : सभापित महोदय, राÕůीय राजमागª øमांक 55 के फोर लेिनंग 

का िनमाªण-कायª शीŅाितशीŅ पूणª िकया जाए । ऐसा मेरा िनवेदन ह ैऔर क¤ þ सरकार स ेमांग भी ह ै।  

 महोदय, वषª 2014 म¤ राÕůीय जनतांिýक गठबंधन कì सरकार आने के बाद देश भर म¤ राÕůीय 

राजमागŎ का अÂयिधक िवकास हòआ ह ै। ÿधानमंýी ®ी नरÆेþ मोदी जी के साथ-साथ िवभाग के मýंी 

®ी िनितन जयराम गडकरी जी का सब लोग अÂयंत धÆयवाद करते ह§ । लेिकन, यह दभुाª µय कì बात 

ह ैिक राÕůीय राजमागª øमांक 55 जो कटक के मंगुली स ेसंबलपरु वाया ढ¤कानाल और अंगुल तक 

जाती ह,ै यहé स ेम§ आता हóं । 

रेड़ाखोल होकर एनएच 55 कì जो रोड जाती ह,ै उसके फोर लेिनंग का िनमाªण कायª बहòत ही 

धीमी गित स ेचल रहा ह ै। वषª 2017 कì जलुाई म¤ िवभाग के मंýी गडकरी साहब न ेइस ÿकÐप का 

शुभ िशलाÆयास िकया था । अब तक 7 साल पूर ेहो चुके ह§ और इसका िनमाªण कायª चल रहा ह ै। 



04.12.2024                                                                                                                                   931 
 

 महोदय, अगर थोड़ी और गित द ेदी जाएगी तो अंगुल का बाईपास देकर यातायात चालू भी 

हो सकता ह ै। इसस ेबड़ी माýा म¤ िद³कत¤ कम हो जाएगंी । वहां हाथी जाता ह ै। पथ और कितपय नाले 

के ऊपर पलुŌ का यĦु Öतर पर िनमाªण िकए जान ेपर यह पåरयोजना शीŅाितशीŅ पूणª हो जाएगी । 

 मेरा सरकार स ेिनवेदन है िक इस कायª म¤ और िवलÌब को सहन न िकया जाए । िकसी भी 

Öतर म¤, िकसी भी कारण, कोई भी िवलÌब को कतई बदाªÔत न िकया जाए । धेÆकानल टाउन के पास 

कॉलेज बाई पास ह,ै वहां एक अंडर पास बना िदया जाए ।  

®ी गजेÆþ िसहं पटेल (खरगौन) : माननीय सभापित  जी, म§ मÅय ÿदेश के खरगौन, बड़वानी 

आिदवासी लोक सभा ±ेý स ेआता हóं । इंदौर-मनमाड़ रेल पåरयोजना, जो महाराÕů के धुल,े नािसक 

स ेहोते हòए इंदौर को आती ह ै। इसम¤ खरगौन, बड़वानी, धार िजलŌ के िठकरी, अंजड़, राजपरु और 

जलुवाना जैसी तहसीलŌ स ेहोकर करीब 1 हजार गांव और 30 लाख स ेºयादा आबादी लाभािÆवत 

होगी । 309 िकलोमीटर कì यह रेल पåरयोजना ह,ै िजसम¤ 300 स ेºयादा छोटे-बड़े पलुŌ का िनमाªण 

होगा । यह योजना वषª 2028-29 तक पूरी होगी ।  

इसके पूवª म§न ेकई बार माननीय रेल मýंी जी को इस रेल पåरयोजना के बजट कì Öवीकृित 

और इस कायª को ÿारÌभ करन ेके िलए अवगत कराया था । इस पåरयोजना को क¤ þ कì िवशेष रेल 

पåरयोजना म¤ शािमल िकया गया । म§ ±ेý कì जनता कì ओर स ेआदरणीय रेल मýंी जी का और 

आदरणीय ÿधान मýंी जी का तहेिदल स ेआभार Óयĉ करता हó,ं िजÆहŌन ेइसके िलए18 हजार करोड़ 

Łपये स ेभी ºयादा कì रािश Öवीकृत कì ह ैऔर िवशेष दजाª इस ेिदया ह ै। 

 इस ±ेý कì जनता कì एक िवशेष मांग ह ै। मेर ेखरगौन, बड़वानी म¤ अभी िबÐकुल भी रेल नहé 

ह ै । खंडवा स ेखरगौन, बड़वानी होते हòए एक नई रेल पåरयोजना के सव¥ का काम चल रहा ह ै । म§ 

माननीय रेल मýंी जी और माननीय ÿधान मýंी जी से उस सव¥ कì Öवीकृित कì मांग करता हóं । बहòत-

बहòत धÆयवाद ।  

SHRI ARUN NEHRU (PERAMBALUR): Hon. Chairperson, Sir, thank you for 

giving me the opportunity to speak. 
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 Sir, I rise to draw the attention of the House to the challenges and issues 

faced by youngsters and upcoming entrepreneurs in accessing the facility, the 

loans, under the Prime Minister Mudra Yojana. It is a good scheme. The intention 

is right to help the upcoming entrepreneurs to have an anchor in life. So, it is a 

very good scheme. But the point which I want to say is this. The State of Tamil 

Nadu has the highest number of SMEs in the country. Wherever I go in the 

constituency, there are a number of loan applications.  

The State of Tamil Nadu has already submitted the largest number of loan 

applications. It has also the highest amount of rejection rates. There are student 

loans; there are agri loans; there are loans taken by the parents for buying two-

wheelers; there are small loans which are taken to get them to schools, to get 

them to work, and to enable them to take one single step in life. One of the reasons 

that has been quoted for rejection of loans is that there might be one or two 

payments which are missed. What happens is that it comes and reflects back into 

the CIBIL system. The Banks are obviously mandated by the RBI to look into the 

different issues. But I also ask the hon. Finance Minister to give a breakdown on 

the applications which have been received; applications which have been 

approved; applications which have been rejected; and applications which have 

been put on hold due to various issues across the different States of the country, 

so that we can understand the different issues.  

 The last point I want to emphasise is this. There are four main challenges. 

The applications are being approved but the funds are being allocated at a 

different time.  
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So, the time from application to approval needs to be looked into.  

HON. CHAIRPERSON: You can ask your district magistrate. He can constitute a 

Committee under SDM, a special task force. They will look into it and expedite all 

the things. I think this should be done.  

SHRI ARUN NEHRU: Sir, I have my last point. We have discussed this in the 

Finance Committee and also in the DISHA committee meeting. We have 

emphasised that bank approvals should happen according to the scheme. But I 

would request the Finance Minister to please look into the issue. 

डॉ. मोहÌमद जावेद (िकशनगंज) : सभापित महोदय, िकशनगंज, िबहार सीमांचल का िहÖसा ह ै।   

वषª 2019-20 म¤ स¤ůल úाउडं वॉटर बोडª न ेपानी का जायजा िलया और देखा िक वहां का पानी बहòत 

ही पोÐयूटेड ह,ै पानी म¤ यूरेिनयम ह,ै Éलोराइड ह,ै लेड ह,ै जो ÖवाÖÃय के िलए हÐेदी नहé ह ै।  िपछले 

पांच सालŌ म¤ हमने देखा ह ै।  लगभग दो हजार लोग हमार ेयहां आए,ं जो क§ सर पीिड़त थ,े िजनकì 

लीवर और िकडनी खराब थी, कई हजार लोग आ ही नहé पाए ंहŌगे ।   

 मेरी सरकार स ेगजुाåरश ह ैिक इसका स²ंान लेते हòए ³लीन वॉटर ÿोवाइड कराए ं।  ÿधानमंýी 

जी का चार साल पहल ेका वायदा ह ैिक हर िजल ेम¤ गवनªम¤ट मेिडकल कॉलेज खोल¤गे ।  उसके अलावा, 

अलê िडटे³शन के िलए Öपशेलाइºड ऑनकोलॉजी और नĀेोलॉजी के यूिनट्स हŌ ।  िबहार कì आबादी 

13 करोड़ ह,ै ºयादातर लोग वहां गरीब ह§, 1/3 इंिडया कì पर कैिपटा इनकम ह ै।   इसस ेआप अंदाजा 

लगा सकते ह§ ।  वहां पर िकशनगंज म¤ 200 एकड़ का एक जमीन ह,ै उस ेहमने ÿोवाइड कराने का 

वायदा िकया ह ैतािक वहां एÌस खुले ।  आज बहòत अफसोस कì बात ह ैिक एलओपी सÌभल जा रहे 

थ ेऔर उनको रोका गया ।  वे मोहÊबत के िलए गए थे ।   

माननीय सभापित : यह कोई िवषय नहé ह ै।  हाऊस चल रहा ह,ै एलओपी बाहर ³या कर रहे ह§? 

एलओपी को हाऊस म¤ रहना चािहए ।  एलओपी हाऊस म¤ नहé ह§ ।   

डॉ. मोहÌमद जावेद : सभापित महोदय, वह जायजा लेन ेगए थ,े भाईचारा बहाल करन ेगए थ े।   
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माननीय सभापित : ®ी राजीव राय जी ।   

12.42 hrs  

At this stage, Dr. Mohammad Jawed,  Shrimati Supriya Sule and some other 
hon. Members left the House. 

 
®ी राजीव राय (घोसी) : सभापित महोदय, आपने मुझे बोलने का मौका िदया, धÆयवाद । म§ रेल 

यातायात संबंधी िवषय पर बोलने के िलए खड़ा हòआ हóं । हमार ेयहां रेल ÓयापाåरयŌ के िलए लाइफ 

लाइन ह ै। इसको आपस ेबेहतर कोई नहé समझ सकता ह ै। बनुकरŌ के िलए वहां राºय सरकार न ेऐसी 

ÓयवÖथा कर दी है िक सब कुछ खÂम हो जाए । रेल यातायात खराब ह ै। म§ सदन म¤ तीसरी बार बोल 

रहा हóं । अगर ůेनŌ को बड़े शहरŌ स ेजोड़ा नहé जाएगा और Óयापाåरक संपकª  नहé होगा तो वे अपने 

आप मर जाएगं े।  

 म§न ेइस िवषय को िनयम 377 म¤ भी उठाया था । दि±ण भारत, िदÐली, मुंबई और बड़े-बड़े 

इलाकŌ दोहरी घाट और मऊ स ेजोड़न ेकì बात कì थी । लेिकन मेर ेपास आए पý म¤ असमथªता Óयĉ 

कì गई ह ै। जब आप कुछ कर ही नहé सकते, िकसी कािबल ही नहé ह§, म§ दो लाइन जłर बोलूंगा,  

‘कुसê ह ैजनाजा तो नहé यिद कुछ कर नहé सकते तो उतर ³यŌ नहé जाते ।’ 

म§ आपस ेपनु: मांग कłंगा िक अगर हमार ेÓयापाåरयŌ को आप िबजली सिÊसडी नहé द ेसकते 

तो कम स ेकम Óयापार करन ेका मौका ही द¤ । िदÐली, मुंबई और दि±ण भारत के िलए तÂकाल रेल 

यातायात बढ़ान,े सपुर फाÖट ůेन स ेजोड़ने कì ÓयवÖथा कì जाए । मुझे उÌमीद ह ैिक इस बार इसको 

डÖटिबन म¤ नहé डाला जाएगा ।  

माननीय सभापित: डॉ. ÿशांत यादवराव पडोल ेजी ।   

… (Óयवधान) 

माननीय सभापित: ®ी राम ÿसाद चौधरी जी । 

… (Óयवधान) 

 



04.12.2024                                                                                                                                   935 
 

माननीय सभापित: डॉ. ÿशांत यादवराव पडोल ेजी, आप तो बाहर चल ेगए थ े।  

… (Óयवधान) 

डॉ. ÿशांत यादवराव पडोल े(भÆडारा-गŌिदया) : सभापित महोदय, म§ भÆडारा संसदीय ±ेý व अÆय 

úामीण ±ेýŌ म¤ सवाªइकल क§ सर कì बढ़ती चुनौती, बढ़ते मामल ेऔर हजारŌ मिहलाओ ंकì मÂृय ुकì 

ओर सरकार का Åयान आकृĶ कराना चाहता हóं । 

पैप Öमीयर जैस ेसरल परी±णŌ कì अनएिबिलटीज के कारण क§ सर का पता ÿथम चरण म¤ 

नहé लग पाता ह ै। मेिडकल Öटाफ को सवाªइकल क§ सर कì Öøìिनंग और उपचार के िलए आवÔयक 

ÿिश±ण नहé िदया जा रहा ह,ै इसस ेरोग कì पहचान और उपचार म¤ गंभीर देरी हो जाती ह ै।  

 मेरा आúह ह ैिक िजला अÖपताल स ेलेकर ÿाथिमक ÖवाÖÃय केÆþ पीएससी और सीएससी 

म¤ सवाªइकल क§ सर कì Öøìिनंग कì सिुवधा उपलÊध करायी जाए । एचपीवी वै³सीन राÕůीय 

टीकाकरण कायªøम म¤ शािमल कì जाए तािक लाखŌ मिहलाए ंइस रोग से सरुि±त हो सक¤  । 

 मेर े±ेý म¤ मेिडकल कॉलेज वषª 2013-14 म¤ मंजूर हòआ था, लेिकन अब तक इसकì कंÖů³शन 

पूरी नहé हòई ह ै। … (Óयवधान) 

माननीय सभापित :  एक िवषय पर एक ही मांग रखी जाती है । 

… (Óयवधान) 

डॉ. ÿशांत यादवराव पडोल े: भंडारा म¤ मिहला रोगणालय कब शłु होगा? ईएसआई और आरएच 

अÖपतालŌ म¤ ईसीजी मशीनŌ का अभाव ह ै। अगर ह§ तो काम नहé कर रही ह§ । ÖपेशिलÖट्स के अभाव 

म¤ कई लोगŌ कì जान जा रही ह ै। इसका िजÌमेदार कौन ह?ै पेशंट रेफर के िलए वĉ स ेपहòंच नहé पाते 

इसिलए डॉ³टर कì सेवा कागज पर ही रह जाती ह ै।… (Óयवधान) 

माननीय सभापित: आपकì कई मांग¤ आ गई ह§ । 

… (Óयवधान) 

डॉ. ÿशांत यादवराव पडोल े: एÌबलु¤स आती ह ैतो सड़कŌ म¤ खराबी कì वजह स ेपेशंट का राÖते म¤ 

ही Öवगªवास हो जाता ह ै।… (Óयवधान) 
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माननीय सभापित: शूÆय ÿहर म¤ एक ही िवषय िलया जाता ह ै। 

… (Óयवधान) 

माननीय सभापित: ®ी राम ÿसाद चौधरी । 

… (Óयवधान) 

डॉ. ÿशांत यादवराव पडोल े: अंडर पास िāज बन रहे ह§, इनकì गणुव°ा कì तरफ कौन Åयान देगा? 

रेत तÖकरी के कारण रोड्स बेहाल ह§ । मोदी जी, कब देश को सधुार¤गे? कब गरीबŌ कì मदद कर¤गे? 

… (Óयवधान) 

माननीय सभापित: ®ी राम ÿसाद चौधरी । 

… (Óयवधान) 

®ी राम ÿसाद चौधरी (बÖती) : माननीय सभापित जी, आपने मुझे शूÆ य ÿहर म¤ बोलने का अवसर 

िदया, इसके िलए म§ आपको बहòत-बहòत धÆयवाद देता हóं ।  

 म§ आपके माÅयम स ेसदन को अवगत कराना चाहता हóं िक  अब रबी कì बवुाई का समय ह,ै 

गेहóं, चना, मटर, ितलहन और आलू कì बवुाई का समय ह ै।  म§ उ°र ÿदेश िवशेषकर पूवê उ°र ÿदेश, 

बÖती स ेिनवाªिचत होकर आया हóं ।  एमपी डीएपी खाद, िजस ेिकसान िमĘी कì खाद कहते ह§, अब 

पूवê उ°र ÿदेश म¤ उपलÊध नहé ह ै।  सहकारी सिमितयŌ म¤ िकसानŌ कì लंबी लाइन¤ लगी हòई ह§ ।  जब 

अिधकाåरयŌ स ेबात होती ह ैतो वे कहते ह§ िक  40-50 परस¤ट कोटा ही इस वषª एमपी डीएपी खाद का 

åरलीज हòआ ह ै।  यही कारण ह ैिक  िकसानŌ कì लंबी लाइन¤ लगी हòई ह§ ।  िकसानŌ को जगह-जगह 

आग-ेपीछे करन ेके िलए पिुलस का डंडा चल रहा ह ै।  

 म§ आपके माÅयम स ेसरकार स ेमांग करता हóं िक  िवशेषकर पूवê उ°र ÿदेश के बÖती म¤ एमपी 

डीएपी खाद कì ÓयवÖथा कराई जाए ।  

®ी रमाशंकर राजभर (सलेमपुर) : माननीय सभापित जी, देश म¤ एससी, एसटी और ओबीसी को 

øमश: 21 और 27 परस¤ट आर±ण ÿाĮ ह ै। तंýŌ न ेइन वगŎ के अËयिथªयŌ को इस कþ म³कड़जाल 

म¤ फंसा िदया ह ै िक वषª 2014 स े यूपीएसई परी±ा पास आईएएस और आईपीसी के 150 ब¸च,े 
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िजनका चयन øìमी लेयर जाित आधाåरत आर±ण के नाते हòआ था, डीओपीटी न ेइनकम आधाåरत 

आर±ण के कारण नौकरी स ेवंिचत कर िदया ।  

उ°र ÿदेश म¤ 69,000 एससी, एसटी और ओबीसी अËयिथªयŌ म¤ स े19,000 िश±क चयिनत 

हòए लेिकन अब ये मार-ेमार ेिफर रहे ह§ । तंýŌ न ेएससी, एसटी और ओबीसी के आर±ण पर डाका डाल 

िदया ह ै। म§ सरकार स ेमांग करता हóं िक  इस ेदेखे और संवैधािनक हक िदलाते हòए एससी, एसटी और 

ओबीसी के आर±ण को पूरा कर े। 

माननीय सभापित: माननीय सदÖयगण, सूची के सभी सदÖय बोल चुके ह§ । िपछली बार भी शूÆय 

काल नहé हो पाया था । अब म§ जीरो आवर म¤ चचाª कराना चाहता हóं । म§ ºयादा स ेºयादा लोगŌ को 

एकोमोडेट करना चाहता हóं इसिलए आप सबस ेआúह ह ैिक  केवल एक िमनट म¤ अपनी बात कह¤ और 

िडमांड बता द¤ । 

… (Óयवधान) 

माननीय सभापित: ®ीमती हेमा मािलनी । 

… (Óयवधान) 

®ीमती हमेामािलनी (मथुरा) : सभापित महोदय, आपने मुझे एक महÂवपूणª और गंभीर िवषय पर बात 

करन ेका अवसर िदया, इसके िलए बहòत-बहòत धÆयवाद ।   I am extremely sad and upset to 

see what is happening in Bangladesh to our Hindus and Hindu temples, 

especially, ISKCON and its devotees.  Continuous attacks on Hindu temples are 

going on.  Safety and security of Hindu minorities are under threat.  They are 

facing atrocities at the hands of radicals. The International Society for Krishna 

Consciousness (ISKCON) is established all over the world and it has nearly 

thousand centres today. They are known for spreading Vedic culture all over the 

world, and spreading Krishna consciousness and peace. They are doing a 

wonderful work for humanity.   
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 I am a Krishna bhakt myself.  I am a devotee of ISKCON.    

कृÕण हमार ेहदय म¤ ह§ और म§ उनकì पावन नगरी मथुरा कì ÿितिनिध हóं व इस सदन म¤ हó ँ। 

हमारे पडोसी बांµलादेश म¤ िहÆदओु ंके ऊपर अÂयाचार तथा िÆदरŌ पर हमले िकए जा रहे ह§ और कृÕण 

भगवान कì पूजा को रोका जा रहा है ।  

माननीय सभापित : यह बात हो चकुì है । आपने पहले ही कह िदया है ।  

®ीमती हमेामािलनी : सर, उससे मझुे पीड़ा है और मेर ेसाथ-साथ िवĵ के करोड़Ō कृÕण भĉ पीिड़त 

ह§ । भगवान चैतÆय ÿभ ुका मूल Öथान बांµलादेश है । उनके िबताए हòए बहòत सार¤ Öथान सिदयŌ पहले 

से ही मिÆदर बन चुके ह§ । 

माननीय सभापित : आप कृपया अपनी मांग रिखए । 

SHRIMATI HEMA MALINI : Sir, I have to conclude it.  Please allow me.  

HON. CHAIRPERSON: Hon. Member, please complete your speech.  I have 

given you one minute, and you have already taken that.  

… (Interruptions) 

®ीमती हमेामािलनी  : ISKCON के िचÆमय दास जी,  जो िहÆदओु ंपर हो रहे अÂयाचार के िवरोध 

म¤ शािÆतपूणª ÿदशªन का नेतÂृव कर रहे थे, उन पर राजþोह का आरोप लगाकर बांµलादेश सरकार Ĭारा 

िगरÉतार कर िलया गया है और जेल म¤ डाल िदया गया ह ै। रंग नाथ Ôयाम सुदरं दास और łþपित 

केशव दास, ये दोनŌ Devotee जो िचÆमय दास जी को जेल म¤ दवाइयां पहòंचाने गए, तो इनको भी 

Arrest कर िलया गया और उन पर भी अÂयाचार िकया गया ।  

माननीय सभापित : ठीक है, आपकì बात åरकॉडª म¤ आ गई । ®ी िदलीप शइकìया जी, आपका भी 

यही िवषय है ।  

… (Óयवधान) 

®ीमती हमेामािलनी : सर, इस इस बीच कई भĉ लोगŌ पर भी बांµलादेश से भारत आने पर रोक लगा 

दी गई है । 
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SHRIMATI HEMA MALINI: Sir, I have to conclude it.  Please allow me.  

HON. CHAIRPERSON: Please conclude it now.  

®ीमती हमेामािलनी : सर, हम यह िहंसा, अÂयाचार और धमª का अपमान िकसी भी łप म¤ Öवीकार 

नही कर सकते और चुप नहé बैठ सकते । 

माननीय सभापित : िदलीप जी, आप इनके िवषय के साथ अपने को एसोिसएट कर सकते ह§ ।  

… (Óयवधान) 

®ीमती हमेामािलनी : सर, यह िवदेश नीित का िवषय नहé ह,ै बिÐक यह हमारी भावनाओ ंस ेजड़ुा ह ै

और कृÕण भिĉ के भाव स ेजुड़़ा ह ै।   

HON. CHAIRPERSON: Hon. Member, kindly conclude now. 

®ीमती हमेामािलनी : सर, बांµलादेश सरकार स ेम§ आशा करती हó ँिक वह जÐद स ेजÐद ISKCON 

के भĉŌ और िजतने भी हमार ेसनातनी िहÆद ूभाई ह§, उनकì सरु±ा ÓयवÖथा सिुनिĲत  कर े।  

माननीय सभापित : भारत सरकार ने पहले ही इस इÔयू को टेक-अप कर िलया है ।    

… (Óयवधान) 

®ीमती हमेामािलनी : सर, मेर ेसंसदीय ±ेý मथरुा के बहòत सार ेISKCON devotees, मथरुा के 

सतŌ और पूर ेिवĵ के कृÕण भĉŌ न ेमुझस ेयह आúह िकया िक इस गÌभीर िवषय को संसद म¤ उठाया 

जाए और सरकार इस िवषय का जÐदी समाधान कर े।   

अत: मेरी भारत सरकार स ेअपील ह ैिक यह सिुनिĲत िकया जाए िक बांµलादेश म¤ मंिदरŌ पर 

आøमण और िहंदओु ंपर हो रहे अÂयाचार तुरÆत बÆद हŌ और ®ी िचÆमय कृÕण दास जी सिहत सभी 

इÖकॉन भĉŌ को जेल स ेåरहा िकया जाए तथा राजþोह का आरोप हटाया जाए ।  

SHRI DILIP SAIKIA (DARRANG-UDALGURI): Sir, I want to raise a very 

important issue regarding atrocities on Hindus in Bangladesh. We are all aware 

that in the last few months, the world is witnessing inhumane behaviour towards 

Hindus residing in Bangladesh by some anti-human and anti-Sanatani forces. 
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Hindus were killed, maths and mandirs were also burnt down.  Their business 

establishments were also burnt down.  Their right to worship were also snatched 

away.  ISKCON Swamies were also forcefully put in jail without hearing their plea, 

rather their advocates were brutally tortured.  

माननीय सभापित : यह बात ®ीमती हेमा मािलनी जी ने कह दी है । आप इसे एसोिसएट कर ल¤ ।  

SHRI DILIP SAIKIA: Sir, the State of Assam and the North East Region were 

badly affected after the formation of Bangladesh in 1971.  Lakhs of Bangladeshi 

Muslims infiltrated to Assam.  They have now become a deciding factor in both 

democratic pattern and in political and electoral system. It is also a matter of 

internal security of the country.   

 So, I request the Indian Parliament to adopt a Resolution and send a 

message to Bangladesh Government to totally stop the atrocities on Hindus in 

Bangladesh.  

 Thank you, Sir.   

CAPTAIN VIRIATO FERNANDES (SOUTH GOA): Thank you, hon. Chairperson 

Sir, for giving me this opportunity.  

 Sir, today is the Indian Navy Day. As a former Navy Officer, it gives me 

immense pride to wish the Officers, the Sailors, the Defence civilian personnel 

and their families, not forgetting the veterans and those who have lost their lives 

while serving the country. 

 This year, the Indian Navy Day theme is ‘Strength and Power through 

Innovation and Indigenisation’. Over the years, the Indian Navy has improvised, 

improved, and played a critical role in the country’s defence setup. The Indian 
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Navy Day honours the success of ‘Operation Trident’ that was audaciously 

launched, I repeat, audaciously launched, on the intervening night of 3rd and 4th 

December that crippled the Karachi Port and turned the entire situation in favour 

of India during the war of 1971. 

HON. CHAIRPERSON: Kindly put your demand.  

CAPTAIN VIRIATO FERNANDES: Sir, today, I can say with utmost pride that 

Navy’s contribution in maintaining peace in the Indian Ocean, ensuring security 

of critical trade routes, and fostering maritime cooperation is tremendous.  

HON. CHAIRPERSON: We must appreciate your sincerity. You are aware about 

this. Kindly put your demand. 

CAPTAIN VIRIATO FERNANDES: Sir, I once again wish the personnel on this 

important day. Thank you.   

®ी अिनल िफरोिजया (उºजैन) : सभापित महोदय, आपने मुझे बोलने का अवसर िदया, इसके िलए 

आपका बहòत-बहòत धÆयवाद ।  मेरा िवषय भी यही था िक बांµलादेश म¤ इÖकॉन मंिदर के जो पजुारी ह§, 

उनको िगरÉतार िकया गया ह ै।  

माननीय सभापित : आप ®ीमती हेमामािलनी जी के साथ एसोिसएट कर लीिजए ।  उÆहŌन ेिवÖतार 

स ेकाफì बात¤ कह दी ह§ ।   

®ी अिनल िफरोिजया : सभापित महोदय, यह बहòत गंभीर िवषय ह ै।  म§ भी िवÖतार स ेनहé बोलने 

वाला हóं ।  म§ केवल दो िमनट म¤ ही अपनी बात खÂम कर रहा हóं ।  आप भल ेही घड़ी िमला लीिजए ।  

… (Óयवधान) 

®ी गौरव गोगोई: इस िवषय पर सरकार को जवाब दनेा चािहए ।  … (Óयवधान) 

माननीय सभापित : म§न ेअिनल िफरोिजया जी का नाम िलया ह ै।  आप बैठ जाइए ।   

 जावेद साहब, कृपया आप बैठ जाइए ।  
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… (Óयवधान) 

माननीय सभापित : गौरव गोगोई जी, आप उपनेता ह§ ।  आप बैठ जाइए ।  

अिनल िफरोिजया जी  ।  

… (Óयवधान) 

®ी अिनल िफरोिजया : सभापित महोदय, वहां पर वकìलŌ के साथ भी मारपीट हòई ह ै।  वे अÖपतालŌ 

म¤ घायल ह§ ।  मेरा आपस ेयह िनवेदन ह ैिक हमार ेयशÖवी ÿधानमंýी जी वहां हÖत±ेप करके इÖकॉन 

मंिदर के जो पजुारी ह§, उनको वहां स ेåरलीज करवाए ं।  आपका बहòत-बहòत धÆयवाद ।  

®ी गुरजीत िसहं औजला (अमतृसर) : सभापित महोदय, आपने मुझे बोलने का अवसर िदया, इसके 

िलए आपका बहòत-बहòत धÆयवाद ।  इस समय पंजाब म¤ एक बहòत ही महÂवपूणª मĥुा ह ै।  यह लोगŌ के 

Åयान म¤ ह ै।  इसके िलए वहां संघषª िकया जा रहा ह ै।  वहां पानी कì बहòत बरुी हालत ह ै।  लिुधयाना 

म¤ बड्ुढा नाला, जो गंदा नाला ह ैऔर अमतृसर म¤ जो तुंग ढाब űेन ह ै।  इन दोनŌ म¤ कॉपōरेशन का 

पानी, डेयरी का पानी और इंडÖůीज का पानी जाता ह,ै िजसस ेये इतने गंद ेहो चुके ह§ िक उसका कोई 

ůीटम¤ट नहé हो सकता ह ै।  अबोहर फािजÐका के आग ेिजतना भी एåरया ह,ै मोगा का एåरया ह,ै वहां 

के सार ेलोग क§ सर से पीिड़त हो रहे ह§ ।  … (Óयवधान) एक िमनट, यह बहòत गंभीर मĥुा है । इससे 

लोग मर रहे ह§ ।  

म§ सरकार से दर´वाÖत करता हóं, लेिकन सरकार कहती है िक यह Öटेट सÊ ज³ेट है । इसके 

िलए पॉÐयूशन कंůोल बोडª कुछ नहé कर रहा है । वे सारे åरĵत लेकर बैठ जाते ह§ । न űेनेज िवभाग 

कुछ कर रहा ह ैन कॉपōरेशन कुछ कर रहा है और न ही राºय सरकार कुछ कर रही ह ै। इसके िलए 

लोग सड़कŌ पर आते ह§ । लोग मर रहे ह§ ।  

माननीय सभापित: आपकì बात आ गई है । 

®ी गुरजीत िसहं औजला : सभापित महोदय, मरेी सरकार स ेदर´वाÖत ह ैिक सरकार एक कमेटी 

बनाए ।  वह कमेटी दोनŌ जगह िविजट कर े ।  सरकार तुंग ढाब űेन और बड्ुढा नाला के िलए एक 
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अ¸छा ÿोज³ेट बनाए और लोगŌ कì हालत पर गौर कर े।  सरकार लोगŌ के जान-माल कì र±ा कर े।  

यह सरकार कì िजÌमेदारी ह ै।  आपका बहòत-बहòत धÆयवाद ।  

®ीमती कलाबेन मोहनभाई देलकर (दादरा और नागर हवेली) : सभापित महोदय, म§ दादरा और 

नागर हवेली लोक सभा ±ेý का ÿितिनिधÂव करती हóं ।  दादरा और नागर हवेली एक क¤ þ शािसत और 

आिदवासी बाहòÐय ±ेý ह ै।  मेर ेÿदेश म¤ आज भी ÿशासिनक अÓयवÖथा के कारण ÿदेशवासी कई 

योजनाओ ंस ेवंिचत ह§, जैस ेराÖता, पानी, घर, यवुा रोजगार, ÖवाÖÃय, फॉमªर और िश±ा ±ेý म¤ आज 

भी लोग कई सिुवधाओ ंस ेवंिचत ह§ ।  इसम¤ सबस ेबड़ी समÖया राÖते कì ह ै।  हमार ेलोक सभा ±ेý 

म¤ िविभÆन योजनाओ ं स े बनने वाली सड़क¤  काफì सालŌ स े लंिबत ह§ ।  कई सड़क¤  तो वषŎ स े

िनमाªणाधीन ह§ और िबÐकुल चलन ेलायक नहé ह§ ।  आठ सालŌ स ेएक राÖता भी ठीक तरीके स ेनहé 

बना ह ै।  

13.00 hrs 

माननीय सभापित : आप अपनी िडमांड रिखए ।  

®ीमती कलाबेन मोहनभाई देलकर : महोदय, म§ सदन के माÅयम स ेयह बताना चाहती हóं िक वहा ं

ऑलरडेी बड़े राÖते बन ेहòए ह§ ।  ÿशासन के Ĭारा मागª चौड़ीकरण के नाम पर लोगŌ कì जमीन¤ ली जा 

रही ह§, उनकì परुखŌ कì जमीन¤ िबना सूचना, िबना नोिटस, जबरन ली जा रही ह§ ।  उसको रोका     

जाए । …(Óयवधान)  

माननीय सभापित : आप अपनी िडमांड रिखए ।  रलेवे का िबल लगा ह ै।   

®ीमती कलाबेन मोहनभाई देलकर : महोदय, उनम¤ स ेअिधकांश ऐसे लोग ह§, िजनके पास अब रहने 

लायक जमीन नहé है ।  म§ आपके माÅयम स ेयह आúह करती हóं िक हमार े±ेý म¤ तोड़-फोड़ और 

जमीन अिधúहण का कायª हो रहा ह ै।  उस पर अिवलंब रोक लगाई जाए । …(Óयवधान) 

HON. CHAIRPERSON: Tharoor ji, I humbly request you to kindly take one minute 

only. 
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DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Sir, I wish to draw the 

attention of the hon. Minister of Labour and Employment to the urgent need for 

measures that promote work-life balance, as the absence of such balance and 

humane working conditions led to the untimely death of Anna Sebastian Perayil, 

a young chartered accountant at a leading accounting firm and other professionals 

in different parts of India. ....(Interruptions)  

HON. CHAIRPERSON: Please be brief.  

....(Interruptions) 

DR. SHASHI THAROOR: Sir, I met Anna’s parents and was moved by their 

anguish and their wish that other parents should not suffer as they have. These 

tragedies reflect a systemic failure to safeguard the well-being of young 

professionals who are instrumental in driving our nation's growth and prosperity. 

....(Interruptions)  

 According to the International Labour Organisation, 51 per cent of India's 

workforce exceeds 49 working hours per week, placing India second in the world 

for over-long working hours and about 78 per cent of Indian employees 

experience job burnout resulting in physical and emotional exhaustion. 

....(Interruptions)  

HON. CHAIRPERSON: Please put your demand.  

DR. SHASHI THAROOR: I urge the hon. Minster to prioritize the implementation 

of laws that restrict working hours and ensure their strict enforcement. 

....(Interruptions) These legal measures must be complemented by mandatory 

sensitisation workshops, counselling services, and well-being activities for 
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employees and management to emphasise the importance of work-life balance 

for physical and mental health. Thank you, Sir.  

®ी लालजी वमाª (अंबेडकर नगर): माननीय सभापित जी, आपने मुझे शूÆय काल म¤ बोलने का अवसर 

िदया, उसके िलए म§ आपका बहòत-बहòत धÆयवाद देता हóं । 

 माÆयवर, मेर ेिजल ेम¤ राजकìय मेिडकल कॉलेज, अबेंडकर नगर ह ै। वषª 2011 स ेएमबीबीएस 

कì क±ाए ंचल रही ह§ और लगभग 13 साल हो जाने के बाद भी आज एमएस और एमडी कì क±ाए ं

नहé ह§ । पहल ेएमसीआई बाधा बनती थी, अब एनएमसी के Ĭारा उसको माÆयता नहé दी जा रही ह ै। 

जबिक उसस ेकम शत¦ होने के बाद भी अयोÅया मेिडकल कॉलेज म¤ एमडी और एमएस कì क±ाए ंह§ ।  

इसिलए आपके माÅयम स ेमेरी सरकार स ेयह मांग ह ै िक एमएस सजªरी, एमडी मेिडिसन, 

एमएस ईएनटी, एमस ऑथō, एमएस गाइनी तथा एमएस ऑÈथा आिद तमाम िवषयŌ म¤ पोÖट úेजएुट 

कì माÆयता दी जाए । एनएमसी कì जो गाइडलाइन या िनयम ह,ै उन िनयमŌ म¤ कुछ िसिथलता दी 

जाए, तािक पूवा«चल ±ेý म¤ अ¸छी ÖवाÖÃय सेवाए ंमहुैया हो सक¤  तथा मेिडकल कॉलेज का अिÖतÂव 

हो सके, इसिलए वह उपलÊध करान ेकì कृपा कì जाए । 

माननीय सभापित : चÆþ शेखर जी, एक िमनट म¤ अपनी बात पूरी कåरए ।  

एडवोकेट चÆþ शेखर (नगीना) : महोदय, म§ घड़ी देख रहा हóं । म§ एक िमनट के बाद बोलना बंद कर 

दूंगा । 

 महोदय, म§ आपके माÅयम स ेसरकार स ेएक ऐसे िवषय पर अपील करना चाहता हóं, जो दिुनया 

म¤ रहने वाल ेकरोड़Ō रिवदािसयां समाज के अनयुािययŌ, उनकì भावना, Öवािभमान और सÌमान स े

जड़ुा हòआ ह ै। हमार ेÿधानमंýी जी कì भी भावना स ेजड़ुा हòआ ह ै। सतगŁु रिवदास जी समानता के 

ÿतीक ह§ । उÆहŌन ेअपना पूरा जीवन सामािजक अÆयाय को खÂम करन ेऔर हािशये पर पड़े लोगŌ को 

ऊपर उठान ेपर समिपªत कर िदया था । उनकì िश±ा, जाित, पंत और धमª के पर ेकरोड़Ō लोगŌ को 

ÿेåरत करती ह ै। गŁु रिवदास जयंती पर राÕůीय अवकाश न केवल उनके अपार योगदान का सÌमान 

करगेा, बिÐक समानता और भाईचार ेके िसĦांतŌ के ÿित अपनी ÿितबĦता कì भी पिुĶ करगेा । 
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 यह एक ऐसे संत के िलए उिचत ®Ħांजिल होगी, िजनका Æयायपूणª और समाज के 

ÿित…(Óयवधान) म§ सरकार स ेअपील करता हóं िक तÂकाल सतगŁु रिवदास जी महाराज कì जयंती 

को राÕůीय अवकाश घोिषत िकया जाए । बनारस म¤ जो कायªøम होता ह,ै उसम¤ रेलव ेके माÅयम स े

ůेन कì सुिवधा मुहैया कराई जाए । 

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you, Sir, for allowing me to 

speak about the LIC agents. About 14 lakh LIC agents are facing a big difficulty 

because of the decision of the Life Insurance Corporation with regard to reducing 

the agency commission. The first-year agency commission was 25 per cent which 

has been reduced to 20 per cent, and thereby out of the total 35 per cent, now the 

commission has come down to 28 per cent. There has been seven per cent 

decline in the rate of commission at the behest of IRDAI’s directions that the first-

year surrender value has to be provided to the customers. Unfortunately, the LIC 

management has unilaterally reduced the commission rate. ....(Interruptions)  

HON. CHAIRPERSON: Please conclude.  

SHRI N. K. PREMACHANDRAN: Sir, there is another issue also with regard to 

the clawback policy.  

 Sir, I urge upon the Government and the Minister to review the decision of 

the LIC management so as to restore the commission which they were getting 

earlier. Thank you, Sir 

®ी राहòल कÖवां (चłु) : सभापित महोदय, म§ एमएसपी कì परचेिजंग के बार े म¤ आपका Åयान 

आकिषªत करना चाहóंगा ।  राजÖथान म¤ मूंग कì परचेिजंग हòई ह ैऔर राजÖथान के अंदर दो िदन पोटªल 

खुला था ।  भारत सरकार के नेफेड के Ĭारा राजफैड को एज¤सी बनाया गया ।  वहां 25 परस¤ट बआुई 

±ेý कì मूंग कì परचेिजंग करनी थी ।  चłु म¤ 3 लाख टन स ेऊपर ÿोड³शन हòआ ह ैऔर 75 हजार 
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टन ÿोड³शन का पोटªल खुलना चािहए था, लेिकन दो िदन म¤ 11 हजार टन पर पोटªल बंद कर िदया 

गया ।  पोटªल के िलए आज भी िकसान मूंग Öटोर िकए हòए बैठा हòआ ह ै।   

 मेरा आपके माÅयम स ेसरकार स ेिनवेदन ह ैिक पोटªल दोबारा खोला जाए, ³यŌिक मूंग कì 

परचेिजंग राजÖथान म¤ नहé हòई ह ै।  उस ेपरचेज करन ेके िलए दोबारा स ेपोटªल खोला जाए ।  

®ी राम िशरोमिण वमाª (®ावÖती) : सभापित महोदय, आपने मुझे शूÆय काल म¤ बोलने का अवसर 

िदया, इसके िलए आपका बहòत-बहòत धÆयवाद ।  

माननीय सभापित : आप कोई धÆयवाद मत दीिजए, बस एक िमनट म¤ अपनी बात रिखए ।  

®ी राम िशरोमिण वमाª : सभापित महोदय, म§ आपके माÅयम स ेसरकार का Åयान मेर ेसंसदीय ±ेý 

और िवĵ ÿिसĦ बौĦ तीथª Öथल ®ावÖती कì ओर िदलाना चाहता हóं, जहां पर दोनŌ िजल े®ावÖती 

और बलरामपरु के मथरुा बाजार भगवान बĦु कì तपोÖथली को जोड़न ेवाली राĮी नदी पर कटरा 

मथरुा घाट पर एक बड़े पलु का िनमाªण िकया जाना अित आवÔयक ह ै।  

ÿो. वषाª एकनाथ गायकवाड़ (मÌुबई उ°र-मÅय) : सभापित महोदय, धÆयवाद ।  

माननीय सभापित : आपकì जो मांग हो, आप उसको रख दीिजए ।  

ÿो. वषाª एकनाथ गायकवाड़ : सभापित महोदय, भारत रÂन डॉ³टर बाबा साहेब अÌबेडकर, जो 

संिवधान के जनक ह§ और करोड़Ō भारतीयŌ के ÿेरणाąोत ह§ ।  हाल ही म¤ सरकार न ेसंिवधान के ÿित 

समिपªत होकर 75वé वषªगांठ भी मनाई ह ै।  म§ आपस ेिवनती करना चाहती हóं िक भारत रÂन डॉ³टर 

बाबा साहेब अÌबेडकर जी के करोड़Ō अनयुायी देश भर स े6 िदसÌबर को भारत रÂन डॉ³टर बाबा 

साहेब अÌबेडकर के महापåरिनवाªण िदन के अवसर पर मुंबई िÖथत दादर Öटेशन पर आते ह§, जहां पर 

उनकì चÂैय भूिम ह ै।  वहां पर लोग अिभवादन करने के िलए आते ह§ ।  यहां पर रेल मýंी जी बैठे ह§ ।  

मेरी उनसे िवनती ह ैिक जो बाबा साहेब के अनयुाई आते ह§, उनके िलए 5-6 िदसÌबर कì रात के िलए 

अितåरĉ उप नगर ůेन कì सिुवधाए ंदेने कì बात रखना चाहती हóं ।  

®ी लàमीकाÆत पÈपू िनषाद (सतं कबीर नगर) : सभापित जी, आपने मझुे मौका िदया, इसके िलए 

आपको धÆयवाद । 
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माननीय सभापित : आप आधा िमनट म¤ अपनी बात रिखए ।  

®ी लàमीकाÆत पÈपू िनषाद : आपकì सरकार, बीजेपी कì सरकार िकसानŌ कì आय दो गनुा करने 

का िढंढोरा पीटती है ।  

माननीय सभापित : माननीय सदÖय, यह आपकì भी सरकार है ।   

®ी लàमीकाÆत पÈपू िनषाद : यह सरकार पूर ेउ°र ÿदेश और देश भर म¤ डीएपी खाद, यूåरया खाद, 

बीज नहé दे पा रही है । यह खाली बोलने वाली सरकार है । िकसान सब जगहŌ पर परशेान ह§ । यह 

सरकार खाद देने म¤ अ±म ह§ । िकसान जानवरŌ से भी परशेान ह§ ।  

®ी वीरÆेþ िसहं (चÆदौली) : सभापित जी, धÆयवाद । चÆदौली जनपद, जो उ°र ÿदेश का सबसे 

िपछड़ा ±ेý ह,ै म§ वहां स ेचनुकर आया हóं । वषª 1997 के बाद उ°र ÿदेश म¤ 14 नए जनपदŌ का सजृन 

हòआ और उनम¤ चÆदौली िजला ह ै। आज वहां पर कोई आधारभूत सिुवधाए ंनहé ह§ । वहां पर ůांसपोटª  

के िलए बस अड्डा नहé ह ै।  

माननीय सभापित : आपका िवषय ³या है? 

®ी वीरÆेþ िसहं : वहां पर कारागार नहé ह,ै न Æयायालय ह,ै न Öटेिडयम ह,ै गरीबŌ, िकसानŌ, मजदरूŌ 

के जान ेके िलए राजÖव कायाªलय नहé ह ैऔर अिधकाåरयŌ के िलए भी कायाªलय नहé ह ै। … (Óयवधान) 

म§ केवल एक बात कहकर अपनी बात समाĮ कłंगा । चÆदौली जनपद एक ऐसा जनपद है, जहां स े

रेल लाइन तो गजुरती है, लेिकन एक भी ůेन वहां से आती-जाती नहé है । मेरी मांग है िक वहां पर 

आधारभूत संरचना डेवलप कì जाए ।  

®ी मोिहÊबÐुलाह (रामपुर) : चेयरमैन सर, म§ आपकì तवºजो अपने िजले रामपरु के रलेवे Öटेशन 

और रेलव ेमैटर कì तरफ िदलाना चाहता हóं ।  

माननीय सभापित : अभी इसका िबल ह ै।  आप उस पर अपना नाम पाटê कì तरफ से द ेदीिजए ।   

 ®ी मोिहÊबÐुलाह ।  

… (Óयवधान) 
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®ी मोिहÊबÐुलाह : सर, रामपरु रलेवे Öटेशन बहòत खÖता हालत म¤ ह ै। आजादी के बाद वहां पर कोई 

खास काम नहé हòआ है । म§ आपके जåरए से िमिनÖटर साहब से अपील करता हóं िक वह रामपरु कì 

तरफ Öपेशल तवºजो द¤ ।  

LIST OF MEMBERS WHO HAVE ASSOCIATED THEMSELVES WITH THE 

ISSUES RAISED UNDER MATTERS OF URGENT PUBLIC IMPORTANCE 

सदÖय, िजनके Ĭारा अिवलÌबनीय लोक 
महÂव के िवषय उठाये गये ।   
 

सदÖय, िजÆहŌने उठाए गए िवषयŌ के साथ Öवय ं
को सÌबĦ िकया ।  

Shrimati Anita Nagarsingh P.P. Chaudhary  
Shri B. Manickam Tagore Shri Arun Nehru 

Shri K. Navaskani 
Shri Kirti Azad  Shri Saptagiri Sankar Ulaka 
Shri Rudra Narayan Pany Shri Saptagiri Sankar Ulaka 
Dr. Mohammad Jawed Shri Saptagiri Sankar Ulaka 
Shri Ramashankar Rajbhar Shri Saptagiri Sankar Ulaka 
Shri K. Navaskani Shri Durai Vaiko 
Shri N.K. Premachandran Shri Durai Vaiko 

Shri Arvind Ganpat Sawant 
Shri Arun Nehru 
Shri K. Navaskani 
Shri D.M. Kathir Anand 
Shri T.M. Selvaganapathi 

Shri Anil Firojiya Shri P.P. Chaudhary 
Shrimati Hema Malini Shri P.P. Chaudhary 

Shrimati Smita Uday Wagh 
Shri Janardan Singh Sigriwal 
Shri Chandra Prakash Joshi 

Shri Arun Nehru Shri K. Navaskani 
Shri Vishaldada Prakashbapu Patil 

Shri Tejasvi Surya Shri P.P. Chaudhary 
Shri Gurjeet Singh Aujla Shri Rahul Kaswan 
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Shri Dilip Saikia Shri Chandra Prakash Joshi 
Dr. Prashant Yadaorao Padole Shri Vishaldada Prakashbapu Patil 

________ 

 

13.04 hrs  

MATTERS UNDER RULE 377 
 

माननीय सभापित : माननीय सदÖयगण, िनयम-377 के अधीन मामलŌ को सभापटल पर रखे जाने 

वाले मामलŌ के संबंध म¤ िजन सदÖयŌ को िनयम-377 के अधीन मामलŌ को आज उठाने कì अनमुित 

दी गई थी, वे अपने मामलŌ के अनुमोिदत पाठ को तरुंत Óयिĉगत łप से सभापटल पर रखने कì कृपा 

कर¤ । 

(i) Need to construct weirs to ensure continuous flow of water in Koel and 
Amanat rivers in Palamu Parliamentary Constituency, Jharkhand 

 
®ी िवÕणु दयाल राम (पलामू) : पलामू संसदीय ±ýे के अंतगªत मु́ य शहर मिेदनीनगर है जो कोयल 

नदी एवं अमानत नदी के तट पर बसा हòआ ह ैऔर य ेदोनŌ निदया ँवहा ँके लोगŌ के िलए लाइफ लाइन 

ह,ै परंतु दभुाª µयवश गमê के िदनŌ म¤ दोनŌ निदया ँिबÐकुल सूख जाती है तथा मेिदनीनगर शहर का जल 

Öतर काफì नीचे चला जाता है िजसके चलते शहर म¤ पाइप के माÅयम से वहा ँके िनवािसयŌ को पेयजल 

उपलÊध कराना दÕुकर हो जाता है । इतना ही नहé वहा ँइतनी ÿचंड गमê पड़ती है िक जलÖतर नीचे 

चले जाने से सार ेचापाकल एवं डीप बोåरंग बेकार हो जाते ह§ । यह भी उÐलेख करना आवÔयक है िक 

पलामू िजला Rain Shadow Area म¤ पड़ता है जहा ँपर हर साल पयाªĮ माýा म¤ वषाª नही होती है 

अतः हमेशा सखुाड़ कì िÖथित बनी रहती है साथ ही साथ जलÖतर नीचे चला जाता है िजससे पेयजल 

का भी संकट उÂपÆन हो जाता है । ऐसी िÖथित म¤ जलÖतर को बनाये रखने के िलए यह आवÔयक है 

 
 Treated as laid on the Table. 
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िक कोयल एवं अमानत नदी म¤ दो-तीन जगहŌ पर िवयर (Weir) बनाया जाये तािक दोनŌ निदयŌ म¤ 

हमेशा पानी मौजूद रहे । 

जल शिĉ मýंालय, भारत सरकार से अनरुोध है िक इस योजना को िøयािÆवत कराने कì 

कृपा कर¤गे । 

 

     (ii) Need to restart flight operations from Dhanbad Airport, Jharkhand 
 

®ी दुलू महतो (धनबाद) : म§ माननीय नागåरक िवमानन मंýी जी का Åयान धनबाद हवाई अड्डे कì 

िÖथित कì ओर आकिषªत करना चाहता हó ँ। 

धनबाद हवाई अड्डा 1980 से 1987 तक सिøय था और पटना, कोलकाता, तथा रांची के 

िलए महÂवपूणª एयर सेवाए ंÿदान करता था । 1988 म¤ सेवाए ंबंद हो गई,ं और उसके बाद से कोई 

ÿगित नहé हòई, हालांिक 2008 म¤ एक नया याýी ÿती±ालय खोला गया था । मेर ेलोकसभा ±ेý म¤ कई 

ÿमुख सावªजिनक उपøम ह§, जैस ेभारत कोिकंग कोल, कोल इंिडया और बीईएमएल, जो Öथानीय 

अथªÓयवÖथा के िलए महÂवपूणª ह§ । 

हवाई सेवाओ ंकì कमी से Óयापार और याýा पर नकाराÂमक ÿभाव पड़ रहा है । इसिलए, म§ 

माननीय नागåरक िवमानन मýंी जी से िनवेदन करता हó ँिक धनबाद हवाई अड्डे कì कनेि³टिवटी को 

पनुः Öथािपत िकया जाए, तािक ±ेý का िवकास हो सके और Öथानीय अथªÓयवÖथा को मजबूती     

िमले ।  

(iii) Need to address the problems arising out of coal mining activities in 
Tandwa area of Chatra Parliamentary Constituency, Jharkhand 

 
®ी काली चरण िसहं (चतरा) : अपने संसदीय ±ेý चतरा के टंडवा ±ेý म¤ आăपाली, मगध, िपपरवार, 

खेलारी, कोल माइÆस से जुड़े भयावह हालात पर सरकार का Åयान आकिषªत करना अिनवायª है । 

कोयले कì अंधाधुंध ढुलाई से अब तक 1000 स ेअिधक लोग हाईवा ůकŌ के नीचे आकर अपनी जान 
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गंवा चुके ह§ । पीिड़त पåरवारŌ को मुआवज े का नामोिनशान नहé, और सीसीएल ÿबंधन अपनी 

िजÌमेदारी ůांसपोटªर कंपिनयŌ पर डालकर मूकदशªक बना हòआ है । 

कोयला ढुलाई से उड़ते धूल-गद¥ ने पूरे ±ेý को दमा, अÖथमा और टीवी जैसे रोगŌ का क¤ þ 

बना िदया है । खदानŌ कì गहराई ने जलÖतर को इतना िगरा िदया है िक लोग बंूद-बूंद पानी के िलए 

तरस रहे ह§ । Öथानीय लोगŌ को रोजगार नहé िमल रहा, वाहन मािलक कजª म¤ डूब रहे है और कई 

आÂमहÂया तक करने को मजबूर हो गए ह§ । यह िÖथित अ±Ìय है । म§ सरकार से इन समÖयाओ ंपर 

तुरंत हÖत±ेप कì मांग करता हóं । 

 
(iv) Need to run Vande Bharat/Amrit Bharat train from Chhapra/Siwan 

Junction to Delhi, Kolkata and Varanasi 
 

®ी जनादªन िसहं सीúीवाल (महाराजगजं) : महोदय, मैरा संसदीय ±ेý महाराजगंज लोकसभा, िबहार 

उ°री िबहार के सारण ÿमंडल के िसवान एवं सारण (छपरा) िजला म¤ िवÖताåरत है । इन िजलŌ का 

उ°र ÿदेश के पूवê भाग के कई जनपदŌ से सीमावतê लगाव है । ऐसे म¤ उ°र ÿदेश और िबहार के आम 

जनता का रेल से आवागमन हेत ुपूवō°र रेलव ेके छपरा जं.एवं िसवान जं.का आमतौर पर उपयोग 

िकया जाता है । आज आÂमिनभªर भारत बनाने कì िदशा म¤ तेज गित से कम समय म¤ दशे के अंदर रले 

से आवागमन हेतु "बंद ेभारत/अमृत भारत" ůेन चलायी जा रही है । इसिलए जनिहत म¤ मेरा भी मांग है 

िक छपरा ज.ंया िसवान जं. से िदÐली, कोलकता और वाराणसी के िलए एक बंद ेभारत ůेन चलाया 

जाये । 

अत : माननीय रले मýंी जी से आúह है िक छपरा जं.या िसवान जं.से उपयुªĉ ÖथानŌ के िलए 

वंदे भारत/अमतृ भारत ůेन का संचालन जÐद से जÐद कराया जाये तािक हमार ेसंसदीय ±ेý सिहत 

उ°र िबहार के आम जनता को आधुिनक रेल सुिवधा का लाभ िमल सके । 
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(v) Need to set up a Textile Park in Narayanpet district in Mahababunagar 
Parliamentary Constituency, Telangana 

 
SHRIMATI D. K. ARUNA (MAHBUBNAGAR):  I would like to bring to the notice 

of  the government dire need to set up a Textile Park in Narayanpet District which 

falls in my Mahabubnagar Parliamentary Constituency in Telangana. In this 

connection, I would like to state that there are about 15000 to 18000 families in 

Narayanpet District who directly or indirectly dependent on textile related works 

are facing various financial difficulties and they are leading a pathetic life. To 

address this issue and to overcome their problems, textile workers need financial 

assistance from the Govt. under various schemes of the Ministry. The local people 

have been demanding for setting up of a new Textile Park which could provide 

employment to about 50000 people, generate revenue and also stop migration 

from my Constituency. Due to lack of proper employment, textile workers are 

working in hotels which is below their dignity though they are very much skilful in 

their textile crafts. Therefore, I request the Hon'ble Minister of Textiles to kindly 

consider to set up a Textile Park in Narayanpet District which falls in my 

Parliamentary Constituency for which we shall ever be grateful to your kind 

gesture. 

 
(vi) Regarding upgradation of Dullabcherra Railway Station in Karimganj 

Parliamentary Constituency, Assam 
 

SHRI KRIPANATH MALLAH (KARIMGANJ): I would like to bring to the kind 

attention of the Government about the urgent need for the upgradation of 
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Dullabcherra Railway Station, which is the last station in my Constituency i.e. 

Karimganj currently renamed as Sribhumi District that borders Mizoram. Despite 

being a crucial point of connectivity for the region, Dullabcherra Railway Station 

lacks basic amenities, including a ticket counter. This causes significant 

inconvenience to passengers especially those traveling for professional studies, 

medical issues, and other essential purposes. Additionally, there is no train 

service available at night, which further exacerbates the difficulties faced by the 

local people. The upgradation of Dullabcherra Railway Station will not only benefit 

the residents of the district but also the passengers from the bordering areas of 

Mizoram. Furthermore, Dullabcherra, the only railway station in the Ram 

Krishnagar LAC, which hails under my Parliamentary Constituency, Karimganj will 

also see improved connectivity and services, thereby enhancing the overall travel 

experience for the locals. The development of this station will play a pivotal role 

in the socio-economic growth of this backward region. Improved railway 

infrastructure facilitate better access to education, healthcare, and employment 

opportunities, thereby contributing to the overall development of the area. 

 

(vii) Need for financial assistance for construction of a new barrage under 
Udayanti River Project at Sinpali block of Nuapada district, Odisha 

 
SHRIMATI MALVIKA DEVI (KALAHANDI): I would like to request the Hon'ble 

Minister of Water Resources for construction of a new barrage under the Udayanti 

River Project in Sinpali block Nuapada district, Odisha as it has been a long- 

pending demand of the local people of my area. The survey has already been 
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done, and this project has already been given the feasibility report. please look 

into this matter and kindly allocate a budget for this barrage as soon as possible 

because it is the most drought affected area of my constituency and famines 

happen here. With your approval once this project is sanctioned and work is 

started thousands of farmers and citizens of this area will be really benefited and 

it is also under the tribal block. Therefore, hoping for the project to be started soon. 

 
(viii) Need to recognize the aborigines of Santhal Parganas as 

Scheduled Tribes 
 

DR. NISHIKANT DUBEY (GODDA): I want to place a piece of great historical 

record-a book titled: "The Little World of an Indian District Officer", written by R. 

Carstairs and published by Macmillan and Co., London in 1912. In this book there 

is a detailed, historical record of the fact that the Santhal Parganas was created 

and named in 1855, and thus was the youngest of the Bengal districts. The writer 

provides a wounderful account and description of the Ghatwals (guardians of the 

passes) and the Khetowrie (Khetauri) and how at the time of the Permanent 

Settlement in 1790, every part of the territory was occupied. This details that at 

the time of the Permanent Settlement that there was NOT a single Sonthal in the 

whole of this area. "Bhunyas, Khesowries, Hindoos, Mahomedans, Highlanders 

yes, but Sonthals, no". 

It is a fact that when these findings were recorded and when the book in 

question was published, the dispensation of Scheduled Castes and Tribes did not 

exist in the context of what it means administratively today. 
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Thus the aborigines of the region are the ones who are deprived of their 

rightful status and claim to be recognized as Scheduled Tribes. 

 
(ix) Need to augment railway services in Jalore Parliamentary 

Constituency, Rajasthan 
®ी लÌुबा राम (जालौर) : म§ मरे ेसंसदीय ±ेý जालोर (राजÖथान) रलेवे से सबंिंधत महÂयपूणª मदुदŌ 

को रखना चाहता हó ँजो िनÌनवत है – 

1. आकां±ी िजला िसरोही िजला केÆþ को िपÁडवाडा या Öवłपगंज से बागरा तक नई रेलवे लाइन 

से जोडा जाए । 

2. जालोर के लगभग सात लाख ÿवासी दि±ण भारत के िविभÆन शहरो म¤ रहते है । अतः जालोर 

को दि±ण भारत के िनÌन ÿमुख शहरो के रेलवे नेटवकª  से जोडा जाए:- 

a. ब¤गलूŁ से जोधपुर वाया समदडी भीलडी । 

b. दराबाद से जोधपुर वाया समदडी भीलडी । 

c. कोयÌबटूर से जोधपरु वाया समदडी भीलडी । 

d. चÆेनइ से जोधपुर वाया समदडी भीलडी । 

3. गाधँीधाम से िदÐली वाया जालोर (समदडी- भीलडी) नई ůेन ÿारभं कì जाए । 

4. सालासर ऐ³सÿेस 22421/22422 को गाधँीधाम वाया समदडी-भीलडी तक िवÖतार िकया 

जाए 

5. बाडमेर यĵंतपरु एसी ए³सÿेस 14805/14806 को सĮाह मे सातो िदन चलाया जाए । 

6. भगत कì कोठी कामा´या ए³सÿेस 15623/15624 का वाया समदडी भीलडी गांधीधाम तक 

िवÖतार िकया जाए  । 

7. नवजीवन ए³सÿेस 12655/12656 का िवÖतार जोधपŁ (वाया समदडी भीलडी) तक िकया 

जाए  । 
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8. िपंडवाडा रलेवे Öटेशन पर आ®म ए³सÿेस (12915/12916), गरीबरथ ए³सÿेस 

(12215/12216), तथा गाडी सं́ या 16507/16508 भगत कì कोठी से बंगलौर ए³सÿेस का 

ठहाराव िदया जाए ।  

9. Öवłपगंज रेलवे Öटेशन पर हåरĬार मेल (19031/19032) का ठहराव िदया जाए । 

 
(x) Need to extend the services of Patalkot Express (Train no 14623/24) 

upto Balaghat in Madhya Pradesh 
 

®ीमती भारती पारधी (बालाघाट) : म§ माननीय रले मýंी जी का Åयान एक महÂवपूणª जनसमÖया कì 

ओर आकिषªत करना चाहती हó ँ। पातालकोट ए³सÿेस (14623-14624), जो वतªमान म¤ िफरोजपरु 

क§ ट से चलती है, इसका िवÖतार िछंदवाड़ा से िसवनी, नैनपुर होते हòए बालाघाट तक िकया जाना 

चािहए । यह कदम हमार े ±ेý के नागåरकŌ को सुगम याýा कì सिुवधा ÿदान करेगा और ±ेý के 

सामािजक व आिथªक िवकास को बढ़ावा देगा । 

बालाघाट और उसके आसपास के ±ेýŌ म¤ रेल सेवाओ ंकì कमी के कारण नागåरकŌ को िश±ा, 

ÖवाÖÃय और रोजगार के िलए अÆय शहरŌ म¤ जाने म¤ किठनाइयŌ का सामना करना पड़ता है । यिद 

इस ůेन का िवÖतार बालाघाट तक होता है, तो यह ±ेý सीधे िदÐली जैसे बड़े क¤ þŌ से जुड़ सकेगा । 

इसके साथ ही, इस िवÖतार स े±ेý म¤ पयªटन को बढ़ावा िमलेगा । नैनपुर से बालाघाट के बीच िÖथत 

काÆहा नेशनल पाकª  और कोटेĵर धाम जैसे पयªटन Öथल पयªटकŌ को आकिषªत कर¤गे, िजससे Öथानीय 

रोजगार के अवसर बढ़¤गे । साथ ही, िकसानŌ और उīिमयŌ को अपने उÂपाद बड़े बाजारŌ तक पहòंचाने 

म¤ आसानी होगी, िजससे ±ेý कì अथªÓयवÖथा सशĉ होगी । 

अतः म§ माननीय रले मýंी जी से िनवेदन करती हó ँिक इस ÿÖताव पर शीŅ कारªवाई कर¤ । 
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(xi) Regarding problems faced by LIC agents 
 

SHRI RAMESH CHANDAPPA JIGAJINAGI (BIJAPUR): I would like to bring to 

the notice of the Hon'ble Minister, a matter of utmost importance pertaining to the 

Life Insurance Corporation (LIC) Agent's Welfare Association, Belgaum Division, 

Belagavi. The Association has been seeking a review of the recent decisions 

regarding the restructuring of Agents Commission rates in the First Year 

Commission. The Association demands a revision of commission rates to ensure 

fair compensation for agents; seeks a reduction in the age at entry to allow more 

individuals to pursue a career as LIC agents; and demands an enhancement of 

the minimum sum assured in the new plans launched with effect from 1st October, 

2024. I urge the Central Government to consider these demands favourably and 

take immediate action to address the concerns of the LIC Agent's Welfare 

Association. I request that the Government review the decisions on new plans 

and commission in the interest of individual agents and policy holders and initiate 

necessary remedial action at the earliest. I hope the Hon'ble Minister will take 

cognizance of this matter and take necessary steps to address the concerns of 

the LIC Agent's Welfare Association. 

 

(xii) Need to ensure fair and transparent conduct of Private Health 
Insurance Companies in disposal of claims 

 
डॉ. ब¸छाव शोभा िदनेश (धुल)े :म§ िनजी ÖवाÖÃय बीमा कंपिनयŌ Ĭारा िकये जा रहे उÂपीड़न कì 

ओर सरकार का Åयान िदलाना चाहती हóं । आईआरडीएआई के तेहत िनजी ÖवाÖÃय बीमा का खचª 
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दावा अनुपात 2022-23 से 2023-24 म¤ 79% से िगरकर 62%, और कम हो गया । कंपिनया ँअसÂय 

वादŌ से úाहकŌ को आकिषªत करती है, और िफर मनमाने आधार पर दावा खाåरज कर देती ह§ । अनेक 

ÆयायालयŌ ने, आिथªक सहायता से वंिचत करना उÂपीड़न का łप घोिषत िकया है, और कंपिनयŌ पर 

जमुाªना लगाया है । िकंत,ु जमुाªना इन कंपिनयŌ को रोकने के िलए छोटा है । ये कंपिनयां अनावÔयक 

दÖतावेज़Ō कì मांग करके और दावा िनपटान म¤ देरी करके ÖवाÖÃय सेवा ÿदाताओ ंको परशेान करती 

ह§ । इससे अÖपतालŌ पर आिथªक बोझ बढ़ता है । िफर अÖपताल लागत बचाने के िलए ÖवाÖÃय सेवा 

ÿावधान कì गणुव°ा से समझौता करते ह§ जो रोिगयŌ के जीवन के िलए खतरा है । एसोिसएशन ऑफ 

हÐेथकेयर ÿोवाइडसª इंिडया ने ऐसी संिदµध ÿथाओ ंके िखलाफ िविभÆन िशकायत¤ उठाई ह§, लेिकन 

आईआरडीएआई ने कुछ नहé िकया । इसिलए, म§ सरकार से आúह करती हóं िक वे ÖवाÖÃय बीमा 

कंपिनयŌ के आचरण को िविनयिमत करने का ÿावधान लाए, कम से कम Óयय दावा अनुपात 85% 

पर सेट कर¤, दावŌ के ÿसÖंकरण के िलए अिधकतम समय सीमा िनधाªåरत कर¤, और बार-बार उÐलंघन 

करने वालŌ को दिंडत कर¤ । 

    (xiii) Need to introduce train services between Nandurbar and Pune 
 

एडवोकेट गोवाल कागडा पाडवी (नÆदुरबार) : आज म§ माननीय रले मýंी जी को अपने ±ेý कì एक 

बड़ी समÖया से अवगत कराकर िनदान हेत ु आúह करना चाहता हó ँ । मेरे संसदीय ±ेý नंदरुबार 

(महाराÕů) से बड़ी सं́ या म¤ छाý-छाýा िश±ा-दी±ा हेतु ÿायः पुणे कì याýा करते ह§ । इतना ही नहé 

मेर ेसंसदीय ±ेý म¤ रोजगार कì शूÆय संभावनाओ ंके कारण जीिवकोपाजªन हेत ुआमजन भी भारी माýा 

म¤ पणेु कì याýा करते ह§, परंतु रले कì सुिवधा न होने के कारण इÆहे बसŌ, िनजी पåरवहन माÅयमŌ 

अथवा अÆय सड़क पåरवहन साधनŌ के माÅयम से याýा करना पड़ता है । यह याýा लागत भी बढ़ाती 

है साथ ही आरामदायक भी नहé होती । म§ अवगत कराना चाहता हó ँिक यिद नंदरुबार से पणुे के बीच 

रेल सेवा शŁु होती है तो इससे न केवल नंदरुबार बिÐक नंदरुबार, धुल,े जलगांव सिहत उ°र महाराÕů 

के बहòतायत िजलŌ के िनवािसयŌ को सिुवधा िमलेगी । 
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अतः मेरा माननीय मýंी जी से अनरुोध ह ैिक जनिहत के ŀिĶगत नंदरुबार स ेपणु ेके िलए एक 

ůेन कì Öवीकृित ÿदान कì जाय । िजसके फलÖवłप आमजनमानस कì याýा सरल व आरामदायक 

हो सके । 

 

(xiv) Need to expedite construction of bridge connecting Jorhat and Majuli 
in Assam 

 
SHRI GAURAV GOGOI (JORHAT): Majuli is facing an existential threat due to 

the relentless forces of nature, primarily floods and erosion. Year after year, 

devastating floods displace thousands of its inhabitants, destroy homes, and 

cripple livelihoods. The erosion of riverbanks further exacerbates the problem, 

shrinking the island's landmass at an alarming rate. The construction of a bridge 

connecting Jorhat to Majuli, a long-awaited project, has been stalled. This delay 

has severely hampered the island's connectivity and economic development. The 

absence of a reliable bridge hinders the transportation of essential goods, medical 

supplies, and agricultural produce, leaving the island's population isolated and 

vulnerable. Furthermore, the Jorhat-Dibrugarh Jagi Road project, launched in 

2014, has been plagued by land acquisition and construction delays, despite 

compensation disbursement made in 2015. The incomplete road and poor 

connectivity have severely impacted commuters and hindered regional 

development. Majuli's future hangs in the balance. We must act swiftly and 

decisively to preserve this unique cultural heritage and ensure the well-being of 

its people. I implore the Government to take cognizance of this urgent matter and 

allocate the necessary resources to safeguard Majuli's future. 
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(xv)Need to resolve the Mahanadi river dispute between Odisha 

and Chhattisgarh 
 

SHRI SAPTAGIRI SANKAR ULAKA (KORAPUT): Mahanadi River is a crucial 

lifeline for the states of Odisha and Chhattisgarh, supporting agriculture, industry, 

and providing drinking water to millions. Since Chhattisgarh became a separate 

state in 2000, it has constructed several dams and barrages upstream. These 

developments have significantly reduced the downstream water flow, adversely 

affecting irrigation, decreasing water levels in the Hirakud Dam, and causing 

ecological damage to the delta region. These developments has not only strained 

the relations between the two states but also impacted the livelihoods of farmers 

and the overall socio- economic development in Odisha. The Mahanadi Water 

Disputes Tribunal was established in 2018, yet a resolution remains pending. The 

prolonged delay is exacerbating the issues faced by the people dependent on the 

river. 

I would request the Government to kindly intervene and facilitate an 

immediate dialogue between Odisha and Chhattisgarh to find an amicable 

solution. Additionally, there is a need to expedite the proceedings of the Mahanadi 

Water Disputes Tribunal and ensure its verdict is implemented promptly. 
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(xvi) Need to provide adequate DAP to farmers in Shrawasti Parliamentary 
Constituency, Uttar Pradesh 

 
®ी राम िशरोमिण वमाª (®ावÖती) : आज दशे का िकसान बहòत परेशान ह§ । वतªमान म¤ ग¤हó व अÆय 

रबी कì फसलŌ कì बुवाई चल रही है । एसे म¤ पूर ेÿदेश सिहत मेरे संसदीय ±ेý ®ावÖती के जनपद 

®ावÖती और जनपद बलरामपरु म¤, जो उ°र ÿदेश का अित िपछड़ा आकां±ी जनपद है जहां पर गेहóं 

कì बुआई के िलए िकसानŌ को डी.ए.पी. खाद कì भारी कमी का सामना करना पड़ रहा है । िकसानŌ 

को डी.ए.पी. खाद के िलए सहकारी सिमितयŌ पर कई-कई िदनŌ तक लगातार लाइन म¤ खड़े रहने के 

बावजूद भी उÆह¤ खाद नही िमल रहा है । घंटो इंतेजार के बाद भी उÆहे खाली हाथ मायूस होकर लौटना 

पड़ रहा है । िजससे बवुाई के िलए खेत तैयार कर चकेु िकसान बहòत परेशान है । अतः आपके माÅयम 

से सरकार से अनुरोध है िक मांग के अनłुप पयाªĮ डीएपी खाद कì ÓयवÖथा जÐद से जÐद कराई 

जाए िजससे िकसान गेहóं व अÆय रबी कì फसलŌ कì बवुाई समय पर कर सके । 

 
(xvii) Need to increase the number of procurement centres for paddy         

farmers in Chandauli district, Uttar Pradesh 
 

®ी वीरÆेþ िसहं (चÆदौली) : उ°र ÿदेश म¤ चंदौली जनपद कृिष ÿधान जनपद है । इस वषª धान कì 

बेहतर उपज होने के बावजूद øय क¤ þŌ कì कमी कì गई है िजसके कारण िकसान अपनी उपज को 

सरकारी क¤ þ पर बेच नहé पा रहे ह§ । िपछले वषª करीब 180 øय क¤ þ बनाए गए थे । उÂपादन कì 

अिधकता और øय क¤ þŌ कì कमी से िकसान परेशान है । यह भी आĲयª ह ैिक दशे म¤ सरकार ÿित 

ह³ेटेयर उÂपादन अिधक हो, इस पर बल दे रही ह ैऔर उसम¤ सफलता भी िमल रही है । सरकारी 

आदशे ÿित हे³टेयर जहां 76 ि³वंटल उÂपादन मानकर िकसानŌ का रिजÖůेशन øय क¤ þŌ पर िनधाªåरत 

िकया गया था, उसे इस वषª कम करके 56 ि³वंटल कर िदया गया है । इससे धान कì खेती करने वाल े

िकसान परशेान है । म§ क¤ þ सरकार से मांग करता हóं िक जनपद चंदौली म¤ øय क¤ þŌ कì सं´या 200 
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तथा उÂपादन मानक 80 से 86 ि³वंटल ÿित हे³टेयर िनधाªåरत करने हेत ुएडवाइजरी जारी कर¤ तािक 

िकसानŌ को उनकì उपज बेचने म¤ परेशानी ना हो । 

 
(xviii) Regarding introduction of various graduate/post graduate courses 

and Professional Skill Development Programmes in Aligarh Muslim 
University at Murshidabad centre in West Bengal 

 
SHRI KHALILUR RAHAMAN (JANGIPUR): I would like to bring attention to the 

Aligarh Muslim University, Murshidabad Centre, in my constituency at Ahiron, 

Murshidabad District. West Bengal. Established in 2010, this Centre currently 

offers only three courses: MBA, BALLB, and B.Ed. This issue has been raised in 

Parliament multiple times, yet the growing educational needs of the region remain 

unfulfilled. Therefore, I urge the concerned authorities to expand the course 

offerings at this Centre. I propose the introduction of undergraduate and 

postgraduate courses such as Bachelor and Masters of Arts, Commerce and 

Science. Additionally, professional skill development programs, such as ITI 

courses, should be introduced to support underprivileged students in the area. I 

also request the implementation of a 10% reservation policy for local students, 

which would encourage greater participation in higher education and empower 

the local youth. Furthermore, the infrastructure of the Centre requires urgent 

attention. This includes filling vacant faculty positions and constructing additional 

buildings to accommodate the growing student population. The Chancellor and 

the Vice Chancellor come under the control of the Central Government, so I 

sincerely request the Government's consideration of these proposals, as they are 
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crucial for the development and empowerment of the students and communities 

in the region. 

 
(xix) Need to provide enhanced devolution of taxes to Tamil Nadu 

 
SHRI D. M. KATHIR ANAND (VELLORE):  The share of Tamil Nadu in devolution 

of taxes decreased from 5.305 per cent in the 12th Finance Commission to 4.079 

per cent in the 15th Finance Commission. The total central transfer to Tamil Nadu 

from 2014-15 to 2022-23 has been Rs. 4.75 lakh crore, while the State of Tamil 

Nadu has contributed Rs. 6.35 lakh crore in direct taxes alone. If indirect taxes 

are also considered, then for every 1 rupee contribution to Union Government 

only 29 paise has been received back by Tamil Nadu. The termination of GST 

compensation regime on 30.06.2022, has resulted in a revenue shortfall of Rs. 

20,000 crore per annum for the Government of Tamil Nadu. While the States are 

reeling under the stress of revenue shortfall in the aftermath of GST, the Union 

Government is continuing to divert its revenue collections away from the divisible 

pool of taxes, by imposition of cesses and surcharges. In 2022-23, the Central 

Government would have collected about Rs. 5.1 lakh crores from cess and 

surcharge. If this were devolved to the State then Tamil Nadu would have received 

an additional Rs. 20,800 crores in one year. Tamil Nadu has been continuously 

losing it's rightful share of funds despite being is the second highest contributor to 

Central exchequer. Therefore, I urge the Union Government to provide increased 

devolution of taxes to Tamil Nadu from this year onwards. 
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(xx) Need to include Lambadi community in Tamil Nadu in the list of 
Scheduled Tribes 

 
SHRI T. M. SELVAGANAPATHI (SALEM): It has been a long pending demand 

of the people of Lambadis in Tamil Nadu to include them as Scheduled Tribes. 

They are deprived of the benefits provided in the Constitution. In 1950 they were 

identified as Scheduled Castes and Tribes. In many States, they are coming under 

Scheduled Tribes. In Tamil Nadu their total population is over 2 lakhs. They are 

now recognized as Backward Class in Tamil Nadu. There is a sizeable population 

of Lambadis in my Parliamentary Constituency, Salem. The State Government of 

Tamil Nadu had recommended for the inclusion of Lambadis in the Scheduled 

Tribe list and had forwarded the same to the Union Government in the year 2009. 

In 1994 a high-level committee constituted by the National Scheduled Castes and 

Tribes Commission had recommended that Lambadis may be declared as 

Scheduled Tribes through a suitable amendment to the Constitution. Therefore, I 

urge upon the Government to include Lambadis as recommended by the 

Government of Tamil Nadu, in the list of Scheduled Tribes by way of a suitable 

Constitutional amendment. 

 

(xxi) Regarding comprehensive execution of Pradhan Mantri Matsya 
Sampada Yojna in Konaseema region of Andhra Pradesh 

 
SHRI G. M. HARISH BALAYOGI (AMALAPURAM): Pradhan Mantri Matsya 

Sampada Yojana (PMMSY) was established as an initiative to transform and 

modernize the fisheries sector by addressing critical gaps across various sectors 
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and to boost global competitiveness. However, the implementation of the scheme 

in Dr. BR Ambedkar Konaseema district, despite having the second highest 

number of fishermen in Andhra Pradesh, has been highly unsatisfactory. In the 

past four years, only 201 beneficiaries have been covered under the scheme, 

which is a critically low number for a district having such a huge fishermen 

community. More importantly, several approved components under the scheme 

still remain pending. None of the 6 deep-sea fishing vessels, 3550 ha of stocking 

of fingerlings, 4 cages in reservoirs, 5 open sea cage culture or 136 units for boat 

replacement have been completed, with more than 90% of the fish kiosks 

approved, not constructed. This poor state of implementation not only undermines 

the objectives of the scheme but also adversely affects the livelihoods of the 

fishing community, who rely heavily on such initiatives. Therefore, I would like to 

request an enquiry into the causes of these delays and insist on prompt action to 

guarantee the successful execution of the scheme within the Konaseema region. 

 

(xxii) Regarding construction of a ring dam on Kosi river in Bihar 
 

®ी िदनेश चþं यादव (मधेपुरा) : िबहार राºय के खगिड़या िजले के ईदमादी बाłन से भागलपरु िजले 

के िवजयघाट तक कोसी नदी के उ°री िकनारे åरंग बाँध नहé रहने से लाखŌ एकड़ जमीन म¤ बाढ़ का 

पानी घुसने से िकसानŌ कì लगी फसल ÿÂयेक साल बबाªद हो जाती है एवं चार महीना उस ±ेý के 

िकसानŌ को माल-मवेशी लेकर दसूर ेÖथान पर शरण लेनी पड़ती है, िजससे िकसानŌ को भखुमरी कì 

समÖया हो जाती है । खगिडया िजले के डुमरी घाट पलु से ईदमादी बाłन तक 22 िक.मी. åरंग बाधँ 
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बहòत पूवª से बना हòआ है । åरंग बाधँ से आगे बचे शेष भाग म¤ åरंग बाधँ का िनमाªण कराने से इस ±ेý के 

िकसानŌ को भारी राहत िमलेगी । 

अतः माननीय मýंी जल संसाधन मýंालय से आúह है िक जनिहत म¤ खगिड़या िजलाÆतगªत 

बेलदौर ÿखंड के ईदमादी बाłन से मधेपरुा िजला के कपिसया (आलमनगर ÿखंड) होते िवजयघाट 

(नवगिछया)-35 िक.मी. तक åरंग बाधँ िनमाªण कराए ं। 

 
(xxiii) Need to expedite construction of Indrapuri Reservoir Project on 

Sone river in Shahabad region, Bihar 
 

SHRI SUDAMA PRASAD (ARRAH): The question of expanding the irrigation 

facilities for areas covering in the path of Sone River in Shahabad region is a long 

standing one. The Indrapuri Reservoir Project is pending from a long time and the 

necessary NOC for its construction are yet to be received by the Union 

Government. This delay is causing significant loss to farmers in the south Bihar. 

The livelihood concerns of people who are dependent on the Sone river are 

essential for the house to discuss and deliberate. 

 

(xxiv) Need to declare human deaths caused by honey bee stings as 
unnatural death and make provisions for payment of compensation for 

such deaths 
 

डॉ. राजेश िम®ा (सीधी) : मधमुि³खयŌ के काटने से होने वाली मÂृय ुको सामाÆय मÂृय ुकì ®ेणी म¤ 

रखा गया है िजससे मतृक के पåरवार सहायता रािश से वंिचत रह जाते है । मधमुि³खयŌ के डंक म¤ िवष 

होता है । मेरा आúह है िक िजस ÿकार सांप, िब¸छू या अÆय जÆतुओ ंके काटने से मÂृय ुउपरांत 

सहायता रािश ÿदान कì जाती है, उसी ÿकार मधुमि³खयŌ के काटने के उपरांत मÂृय ुको अÿाकृितक 
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मÂृय ुकì ®ेणी म¤ जोड़ा जाये व मतृक के पåरवार को सहायता रािश िमल सके इस पर िवचार करना 

चािहय¤ । 

 
(xxv) Need to set up a Super Specialty Department in Shaikh-Ul-Hind 

Maulana Mahmood Hasan Medical College in Saharanpur, Uttar Pradesh 
 

®ी इमरान मसूद (सहारनपुर) : सहारनपरु जनपद म¤ नĀेोलॉजी और ऑकोलॉजी से संबंिधत मरीजŌ 

कì सं´या म¤ िनरंतर विृĦ हो रही है । वतªमान म¤ इन मरीजŌ के िलए सबसे िनकटतम सिुवधा केवल 

चंडीगढ़ या िदÐली म¤ उलÊध है, जो मरीजŌ और उनके पåरवारŌ के िलए आिथªक और शारीåरक दोनŌ 

łप से अÂयंत किठनाई उÂपÆन करता है । 

जनपद सहारनपरु म¤ िÖथत शेख-उल-िहÆद मौलाना महमूद हसन मेिडकल कॉलेज म¤ 

आवÔयक इंĀाÖů³चर एवं अÆय सुिवधाए ंपहले से ही उपलÊध ह§ । िकसी भी योजना के अंतगªत इस 

मेिडकल कॉलेज म¤ सुपर Öपेशिलटी सिुवधाओ ंकì Öथापना के माÅयम से नĀेोलॉजी, ऑकोलॉजी, 

ऑथōपेिडक, कािडªयक, सजªरी आिद सेवाओ ंकì उपलÊधता सिुनिĲत कराई जा सकती है । 

इस महÂवपूणª आवÔयकता को Åयान म¤ रखते हòए सहारनपरु के शेख-उल-िहÆद मौलाना महमूद 

हसन मेिडकल कॉलेज म¤ सपुर Öपेशिलटी िवभाग कì Öथापना आवÔयक ह ै। इससे सहारनपुर और 

इसके आसपास के मरीजŌ को सुलभ, गणुव°ापूणª ÖवाÖÃय सेवाए ंÿाĮ हो सक¤ गी, और उÆह¤ दरूÖथ 

ÖथानŌ कì याýा करने से राहत िमलेगी । 

 

(xxvi) Regarding compensation to families who migrated from Chhamb 
Sector during Kargil War and resumption of payment of compensation to 

people displaced due to Canal Dam in Samba Mirpur in Jammu 
and Kashmir 

 
®ी जुगल िकशोर (जÌमू) : माननीय मýंी जी का Åयान मेर ेसंसदीय ±ेý िÖथत जÌमू अंतगªत छंब 

स³ेटर म¤ िÖथत तहसील खौड़ गांव सामआु और चपरआेल कì ओर िदलाना चाहता हó ँ। कारिगल यĦु 
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के दौरान तार लगने कì वजह से इनके मकान तार के अंदर आ गए थ े। लड़ाई के दौरान पाक फायåरंग 

कì वजह से यह अपने गावं से पलायन कर गए थ े। ±ेý के लगभग 6000 पåरवारŌ ने अपने घरŌ म¤ 

पनुवाªस कर िलया था उनम¤ से करीब 60 पåरवार अपने घरŌ म¤ नहé बस पाए िजसकì वजह से य े

पåरवार काफì किठनाइयो से अपना जीवन यापन कर रहे ह§ । इन पåरवारŌ को सरकार कì तरफ 

मुआवजा नहé िदया जाता है । म§ माननीय मंýी जी से िनवेदन करना चाहता हóं िक उन पåरवारŌ को 

समय स ेमआुवजा िदया जाय । सÌवा मीर परु म¤ जो नहर बाधँ आमê Ĭारा बनाया गया ह ैउनका 

मुआवजा 1972 से िमल रहा था और अभी 2012 िसतÌबर स ेबंद पड़ा हòआ है । र±ा मýंालय स े

िनवेदन करना चाहता हó ँिक इन लोगो को दबुारा मवुावजा िदया जाए  । 

(xxvii) Need to make legal provisions to ensure vesting of educational 
and employment rights to orphaned and abandoned children 

 
®ी मनसुखभाई धनजीभाई वसावा (भłच) : म§ दशे म¤ अनाथ ब¸चŌ को नागåरक अिधकार ÿदान 

िकए जाने कì आवÔयकता कì ओर सरकार का Åयान आकिषªत करना चाहता हóं । जैसा िक सरकार 

को जानकारी है िक अनाथ शÊद कì अलग-अलग पåरभाषाए ंह§, सामािजक łप से अनाथ वह ब¸च े

होते ह§ िजनकì करावास, अÂयिधक दåरþता, शारीåरक शोषण और पåरÂयाग के कारण दखेभाल नहé 

हो पाती । देश म¤ बहòत से ब¸चे ऐसे ह§ िजनको पåरवार ने Âयाग िदया है और वह सड़कŌ पर घूमते ह§ । 

अनाथ ब¸चŌ कì कोई कानूनी और सामािजक पहचान नहé है । देश म¤ उनके िलए बहòत कम या कोई 

सामािजक सुर±ा ढांचा या सरु±ाÂमक तंý मौजूद नहé है । अनाथ ब¸चŌ कì कोई पहचान नहé होने के 

कारण उनका ÿाथिमक िवīालयŌ म¤ ÿवेश पाने तथा नौकरी के िलए आवेदन करने म¤ बहòत किठनाई 

होती है । अनाथ लोगŌ के िलए कोई िवशेष कानून नहé होने के कारण वे समाज म¤ बहòत जोिखम भर े

पåरवेश म¤ जीवन यापन करते ह§ । मेरा सरकार स ेआúह है िक वह अनाथŌ के िलए भी ऐसे कानूनी 

ÿावधान कर¤ िजसम¤ उÆह¤ िश±ा और रोजगार हेतु नागåरकता का अिधकार ÿाĮ हो सके । 
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(xxviii) Regarding pollution in Indira Gandhi Canal caused by  
industrial waste 

 
®ी हनुमान बेनीवाल (नागौर) :  इंिदरा गांधी नहर पंजाब राºय म¤ सतलुज नदी के साथ Êयास नदी 

के संगम से कुछ िकलोमीटर दरू हåरके बैराज स ेशुł होती है और राजÖथान के उ°र पिĲम ±ेý म¤ 

थार रिेगÖतान म¤ समाĮ होती है िजसका उपयोग िसंचाई और पेय जल के उĥेÔय से िकया जाता है । 

हåरके बैराज से राजÖथान कì नहरŌ म¤ आने वाला पानी पंजाब के औīोिगक अपिशĶ से अÂयिधक 

ÿदूिषत हो चकुा है, इस दूिषत पानी का उपयोग िसंचाई के िलए करने से फसलŌ कì गणुव°ा और 

उÂपादकता पर बरुा असर पड़ रहा है, कई ÖथानŌ पर खेतŌ कì िमĘी बंजर होती जा रही है साथ ही, 

इस पानी के पीने योµय न होने के कारण एक दजªन िजलŌ म¤ लोगो को क§ सर, अिÖथ िवकार सिहत कई 

बीमाåरयŌ से पीिड़त हो गए, पंजाब एसपीबीसी को िनधाªåरत िनवªहन मानकŌ को पूरा करने और चार 

ÖथानŌ पर साझा अपिशĶ शोधन यýंŌ के िलए मंजूरी कì बात सरकार ने कही । म§ मांग कłँगा िक इन 

शोधन यंýŌ कì शीŅता से Öथापना जÐद हो परÆतु क¤ þ सरकार पंजाब सरकार को िनद¥िशत करे िक 

अपिशĶ को शोधन करके भी नहरŌ म¤ नहé डाले, नहरो म¤ िकसी ÿकार का कोई भी नाला, अपिशĶ 

नहé आए इसके िलए कठोर नीित बनाई जाए । 

________ 
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13.10 hrs 

RAILWAYS (AMENDMENT) BILL, 2024 
 

रेल मýंी; सूचना और ÿसारण मýंी; तथा इल³ेůॉिनकì और सूचना ÿौīोिगकì मýंी (®ी अिÔ वनी  

वैÕणव) : सभापित महोदय, म§ ÿÖताव करता हóं : 

“िक रेल अिधिनयम, 1989 का और संशोधन करने वाले िवधेयक पर िवचार िकया 

जाए ।”  

 माननीय सभापित जी, पहली पैस¤जर सिवªस वषª 1853 म¤ शुł हòई थी । उसके बाद जैस-ेजैसे 

रेलवे का िवÖतार हòआ तो वषª 1890 म¤ रलेवे ए³ट बना । शŁुआत म¤ रलेवे पीडÊÐयूडी का िडिवजन 

था, पिÊलक व³सª िडपाटªम¤ट का िहÖसा था, लेिकन जैस-ेजैसे रलेवे बढ़ती गयी, कई िÿंसली Öटेट्स 

ने रेलवे का काम आरÌभ िकया तो एक जłरत हòई िक रेलवे का एक यूिनफामª नेटवकª  बने और सब 

जगह यूिनफामª Öट§डड्ªस बन¤ । इसी के िलए वषª 1905 म¤ फैसला िलया गया और रेलवे को पीडÊÐयूडी 

से िनकालकर एक नया रेलवे बोडª बनाया गया और रलेवे बोडª कì Öथापना वषª 1905 म¤ पहल े

पीडÊÐयूडी के रेज़ोÐयूशन से हòई और उसके बाद इंिडयन रलेवे बोडª ए³ट, 1905 बना । वषª 1989 म¤ 

रेलवे का परुाना कानून बदलकर नया कानून लाया गया था, लेिकन वषª 1905 के ए³ट को उसम¤ 

एकìकृत नहé िकया गया, उसम¤ इंिटúेट नहé िकया गया । यह तभी कर देना चािहए था । आज आपके 

सम± वषª 1905 के रलेवे बोडª कानून को वषª 1989 के रलेवे कानून म¤ एकìकृत करने के िलए यह िबल 

ÿÖतुत है । इस िबल के पास होने से रलेवे कì एिफिशएसंी और डेवलपम¤ट म¤ बहòत ÿगित होगी । ÿधान 

मýंी ®ी नरÆेþ मोदी जी ने िपछले दस वषª म¤ रलेवे का बहòत डेवलपम¤ट िकया है, बहòत िवकास िकया ह ै

। दस साल पहले रेलवे का बजट माý 29000 करोड़ Łपये के आस-पास होता था आज वह 2 लाख 

52 हजार करोड़ Łपये है । 60 वषŎ म¤ माý 21 हजार िकलोमीटर लाइनŌ का इलेि³ůिफकेशन हòआ था, 

वहé िपछले दस वषŎ म¤ 44 हजार िकलोमीटर रेलवे लाइंस का िवīतुीकरण हòआ है ।  

 
 Moved with the recommendation of the President. 
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 महोदय, वषª 2014 म¤ साल म¤ माý डेढ़ हजार िकलोमीटर के आस-पास रलेवे के नये ůैक िबछाए 

जाते थे, वहé हमने िपछले साल 5300 िकलोमीटर नये रेलवे के ůैक बने ह§ । दस वषŎ म¤ सेÉटी पर भी 

बहòत बड़ा फोकस रहा है । यूपीए कì सरकार के समय 171 ए³सीड¤ट्स साल म¤ होते थे, हमने बहòत 

ÿयास िकया है और िपछले साल 40 ए³सीड¤ट्स का आंकड़ा था । हमारा इस पर लगातार फोकस है 

िक इसे और कम िकया जाए । इस साल 29 ए³सीड¤ट्स का आंकड़ा है ।  

 महोदय, हमने गरीबŌ के िलए जनरल कोच के िलए Öपेशल मÆेयफेु³चåरंग का ÿोúाम चलाया है 

और इस साल िदसÌबर के एडं तक एक हजार जनरल कोच ए³Öůा सभी गािड़यŌ म¤ लग जाएगंे । इसके 

अलावा दस हजार कोचेस का एक Öपेशल ÿोúाम भी हमने िलया है । 

 माÆयवर, म§ आपके माÅयम से इस महान सदन से िनवेदन कłंगा िक रलेवे बोडª को रलेवे ए³ट 

म¤ इंिटúेट करने के िलए यह जो िबल लाया गया है, यह महÂवपूणª िबल है, इस पर चचाª करके इसे 

यूनैिनमसली पास कर¤ ।  

माननीय सभापित : ÿÖताव ÿÖतुत हòआ : 

  “रले अिधिनयम, 1989 का और संशोधन करने वाले िवधेयक पर िवचार िकया जाए ।” 

 ®ी मनोज कुमार जी । 

®ी मनोज कुमार (सासाराम) : माननीय सभापित महोदय, म§ आपको बहòत-बहòत धÆयवाद देना चाहता 

हóं िक आपने मुझे बोलने का मौका िदया ।  िकसी िबल पर यह मरेा पहला भाषण ह ै।  म§ अपनी पाटê 

को भी धÆयवाद देना चाहता हóं और म§ िजस ±ेý, सासाराम, स ेआया हóं, वहां कì जनता को भी म§ 

बहòत-बहòत धÆयवाद देना चाहता हóं िक मेर ेजैस ेगरीब मा ँके बेटे को उÆहŌन ेयहां चुनकर के भेजा ।  

 माÆयवर, जब म§ इस िबल को देख रहा था तो मुझे लगा िक इस िबल म¤ कुछ िनजीकरण के 

तौर पर दशाªया गया ह ै।  यह िबल गरीब, ®िमक और बहòत सार ेमजदरू, चूंिक हम सब जानते ह§ िक 

रेलव ेभारत देश म¤ यातायात का सबस ेबड़ा साधन है ।  लगभग 2 करोड़ 40 लाख स ेºयादा लोग रेल 

स ेयाýा करते ह§ ।  िजस ÿकार स ेरेल (संशोधन) िवधेयक, 2024 को इस सदन म¤ ÿÖतुत िकया गया 
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ह,ै जो रेलव ेकì ÖवायÂ तता और ÿभावी िनजीकरण कì संभावना एवं रेलव ेकमªचाåरयŌ के िहतŌ पर 

ÿभाव कम कर सकता ह ै।  

 इस िबल के माÅयम से रेलवे बोडª ए³ट, 1905 को िनरÖत िकया जाएगा और इसके ÿावधानŌ 

को रेलवे ए³ट 1989 म¤ शािमल िकया जाएगा । ऐसा भारतीय रलेवे संशोधन िबल, 2024 म¤ कहा गया 

ह ै। इस िबल के पाåरत होने से रलेवे कì Öवाय°ता पर नकाराÂमक ÿभाव पड़ सकता ह ै। रेलवे बोडª 

ए³ट, 1905 के िनरÖत होने से रेलवे के िनणªय लेने कì ÿिøया म¤ बदलाव आ सकता है, िजससे रेलवे 

कì Öवाय°ता कम हो सकती है । इस िबल के पाåरत होने से रलेवे के िनजीकरण कì संभावना बढ़ 

सकती है । रेलवे ए³ट, 1989 म¤ शािमल होने वाले ÿावधानŌ से रलेवे के िनजीकरण के िलए राÖता 

साफ हो सकता है, िजससे रलेवे कì सावªजिनक सÌपि° को िनजी हाथŌ म¤ सŏपा जा सकता है ।  

यहां पर आदरणीय मýंी जी भी बैठे हòए ह§ । हम िजस कॉÆटे³Öट म¤ जीते ह§, चूँिक जहां िनजीकरण 

कì बात आती है तो वहां पर कंůोल आ जाता ह ै। इसम¤ िटकट याýा का भी िजø िकया गया है । जब 

रेलवे म¤ िनजी लोग आएगंे और उनके हाथŌ म¤ रलेवे जाएगा तो वे लोग अपनी मनमानी कर¤गे और अपन े

िनयम-कानूनŌ को िफ³स कर¤गे । इससे भारत म¤ बड़ी तादाद म¤ रहने वाले मजदरूŌ, ®िमकŌ को बहòत 

बड़ी किठनाई सहनी पड़ेगी ।  

 यिद रलेवे का िनजीकरण िकया जाता है तो वाÖतव म¤ इसका सीधा असर गरीब और मजदरू 

वगª पर पड़ सकता है, ³यŌिक रेलवे के िनजी हाथŌ म¤ जाने से िकराए म¤ अÿÂयािशत विृĦ हो सकती है 

। इसके पåरणामÖवłप आम आदमी के िलए याýा करना किठन हो सकता है । खासकर उन लोगŌ के 

िलए, िजनकì आय सीिमत है । जैसा िक हम लोग देखते ह§ िक भारत म¤ बहòत सारे ÿाइवेट ÖकूÐस ह§ 

और ÿाइवेट ÖकूÐस कì इतनी फìस है िक मजबूर और गरीब लोग अपने ब¸चŌ को ÿाइवेट ÖकूÐस म¤ 

नहé भेज सकते ह§ । उसी ÿकार से रेलवे म¤ भी हो सकता है ।  

 जब यह िबल पास होगा तो ऐसा लग रहा है िक गरीब और ®िमक लोग, जो बड़ी तादाद म¤ रेल 

से याýा करते ह§, उनका शोषण होगा । खास तौर पर उन लोगŌ का होगा, िजनकì आय सीिमत ह ै। यही 

िÖथित सरकारी और िनजी ÖकूलŌ के बीच भी दखेी जा सकती है, जहां सरकारी ÖकूलŌ म¤ सिुवधाओ ं
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कì कमी होती है और िनजी ÖकूलŌ कì फìस इतनी अिधक होती है िक सभी के िलए वे सलुभ नहé होते 

ह§ ।  

 इस िबल के पाåरत होने से रलेवे कमªचाåरयŌ के िहतो पर नकाराÂमक ÿभाव पड़ सकता ह ै। 

रेलवे बोडª ए³ट, 1905 के िनरÖत होने स ेरेलवे कमªचाåरयŌ के अिधकारŌ और सिुवधाओ ंम¤ कटौती हो 

सकती है, िजसस ेउनके िहतŌ का नुकसान हो सकता है । सरकार कì मानिसकता यह ÿतीत होती है 

िक रलेवे जैसी सावªजिनक सेवा को िनजी हाथŌ म¤ सŏपने से उसकì कायªकुशलता बढ़ेगी । भारतीय 

रेलवे संशोधन िवधेयक, 2024 म¤ रलेवे को लेकर जो ÿÖताव सदन म¤ रखा गया, उसम¤ यह कहा गया 

है िक उससे रलेवे बोडª को अिधक अिधकार िमलेगा । इससे उसकì ±मता म¤ अिधक वृिĦ होगी और 

यािýयŌ को बेहतर सिुवधा ÿदान कì जा सकेगी ।  

 यह सच है िक वंदे भारत जैसी ůेन भारत देश के अलग-अलग िहÖसŌ म¤ चलाई गई है । म§ 

उदाहरण के तौर पर बताना चाहता हó ँिक म§ जहां से आता हó,ँ मेरी पािलªयाम¤ट कॉिÆÖटटुएसंी सासाराम 

ह ै। वहां से बाबू जगजीवन राम आजीवन सांसद रह ेह§ । कुदरा से पहले याýी याýा करते थे तो 50 स े

60 Łपये म¤ बनारस चले आते थ े। चूिँक हजारŌ लोगŌ को ÿÂयेक िदन बनारस आना होता है । बीमार 

लोग भी आते ह§, ³यŌिक बनारस म¤ बड़े-बड़े हॉिÖपटÐस ह§ और हमारा ±ेý बनारस से बहòत नजदीक 

है, लेिकन अभी यह जो ůेन चलाई गई है, उसम¤ दोगनुा िकराया है ।  

 माननीय मंýी जी अभी सिÊसडी कì बात कह रहे थे । आज ही म§ इस सदन म¤ सुन रहा था िक 

लोगŌ को सिÊसडी के िलए कैसे पता चले, लोगŌ को कैसे समझ म¤ आए । जब वे वंदे भारत से याýा 

करते ह§ और बनारस आते ह§ तो उनको दोगनुा िकराया देना पड़ता है । चूिँक म§ वदें भारत ůेन के िवरोध 

म¤ नहé हó ँिक वह न चले, लेिकन हमार ेदेश म¤ बड़ी तादाद म¤ गरीब, मजदरू और ®िमक लोग भी ह§ । 

चूिँक पहले सीिनयर िसटीजÆस को याýा म¤ बहòत लाभ िमलता था । 

िवकलांग लोगŌ का ´याल रखा जाए । यह मेरा सझुाव है ।  

सरकार कì मानिसकता यह ÿतीत होती है िक रलेवे जसैी सावªजिनक सेवा को िनजी हाथŌ म¤ 

सŏपने से उसकì कायªकुशलता बढ़ेगी । भारतीय रलेवे (संशोधन) िवधेयक, 2024 म¤ रलेवे को लेकर 
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जो ÿÖताव सदन म¤ रखा गया है, उसम¤ यह कहा गया है िक इससे रेलवे बोडª को अिधक अिधकार 

िमल¤गे, िजससे उसकì ±मता म¤ विृĦ होगी और यािýयŌ को बेहतर सुिवधाए ंÿदान कì जा सक¤ गी । यह 

सच है िक वंदे भारत जैसी उ¸च ®ेणी कì ůेनŌ का पåरचालन हो रहा है, िजससे यािýयŌ को सिुवधा 

िमल रही है, लेिकन सवाल यह उठता है िक इन सुिवधाओ ंका लाभ वाÖतव म¤ िकसे िमल रहा है?  

वंदे भारत ůेनŌ म¤ याýा करने वाले यािýयŌ कì सं´या, लोकल और सपुरफाÖट ůेनŌ म¤ याýा 

करने वाले यािýयŌ के मुकाबले बहòत कम है । ये ůेÆस मु́ य łप से उ¸च वगª और अिधक आय वाले 

लोगŌ के िलए ह§, जबिक अिधकांश लोग, िजनका हम ÿितिनिधÂव करते ह§, गरीब और ®िमक ह§ । म§ 

िजस एåरया से चुन कर आया हóं, वह सरुि±त एåरया है । उस एåरया से हजारŌ लोग िदÐली, मुंबई, सूरत 

एवं अÆय जगहŌ पर जा कर काम करते ह§ । वे मजदूर तबके के लोग ह§ । वे गरीब और ®िमक वगª स े

आते ह§, जो आमतौर पर लोकल और सपुरफाÖट ůेनŌ म¤ याýा करते ह§ ।  

हमारा यह कहना नहé है िक वंद ेभारत ůेन कì आवÔयकता नहé है, लेिकन हम आपके माÅयम 

से सरकार से यह अनुरोध करते ह§ िक इस िबल म¤ सशंोधन करते हòए गरीब और आम जनता को Åयान 

म¤ रखते हòए लोकल और सुपरफाÖट ůेनŌ कì सं´या बढ़ाई जाए । साथ ही इन ůेनŌ को सŀुढ़ और 

अिधक सुिवधाजनक बनाया जाए । िबहार जैसी जगहŌ पर, जहां लोग भारी सं́ या म¤ ůेन से याýा करते 

ह§, वहां हम¤ अ³सर टीवी चैनलŌ पर इन ůेनŌ म¤ अÂयिधक भीड़ कì खबर¤ िमलती ह§ ।… (Óयवधान) 

माननीय सभापित : कृपया अब अपनी बात समाĮ कर¤ ।  

®ी मनोज कुमार : महोदय, म§ पहली बार बोल रहा हóं ।  कृपया मुझे थोड़ा और समय द ेदीिजए ।  

माननीय सभापित : ठीक है ।  

®ी मनोज कुमार : वहé दूसरी तरफ ůेनŌ कì दघुªटना म¤ लगातार विृĦ हòई है । इसे रोकने के िलए 

सरकार को इस पर स´त िवधेयक बनाना चािहए ।  

सासाराम ऐितहािसक और सांÖकृितक ŀिĶ से महÂवपूणª होने के बावजूद, Öटेशन का िवकास 

अभी जो होना चािहए था, वह नहé हòआ है ।  
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महोदय, वषō पहल ेमुंडेĵरी से मोहिनया, आरा तक कì पåरयोजना सफल नहé हòई, चालू नहé 

हòई । डालिमयानगर एिशया म¤ एक बहòत बड़ा औīोिगक जगह था । जहां पर रलेवे ने 219 एकड़ जमीन 

वषª 2007 म¤ ली । वहां उ īोग पåरसर को øय कर िलया गया । वषª 2009 म¤ तÂकालीन रेलमýंी ने यहां 

हाई ए³सेल वैगन मरÌमत व कपलर िनमाªण कारखाना कì आधारिशला भी रखी थी, लेिकन सरकार 

ने इसको ठंडे बÖते म¤ डाल िदया । 23 जून, 2017 को रले मýंालय ने रोहतास उ īोग के कबाड़ को 

बेचने और यहां रले वैगन मरÌमत कारखाना लगाने के िलए डीपीआर बनाने कì िजÌमेदारी रलेवे कì 

एक इकाई को दी थी । सरकार को कारखाने के कबाड़ को बेच कर लगभग 90 करोड़ का राजÖव ÿाĮ 

हòआ । 2015 म¤ िवधान सभा चुनाव के पूवª डेहरी के सअुरा हवाई अड्डा कì चनुावी सभा के दौरान 

आदरणीय ÿधानमंýी नर¤þ मोदी जी कì घोषणा के बाद यहां रले कारखाना लगाने कì ÿिøया ÿारभं 

हòई ।  जब रेल मýंी आदरणीय पीयूष गोयल जी थे, तब उÆहŌने संसद म¤ कहा कì कारखाना वषª 2022 

मे चालू हो जायेगा । 2022 म ेडीआरएम, डीडीयू और महाÿबंधक, हाजीपरु के Ĭारा ÿÖतािवत रले 

कारखाना का िनरी±ण भी िकया जा चुका ह ै। लेिकन अभी तक इन कारखानŌ का जीणōĦार नही हो 

पाया है । 

अत: म§ आपके माÅयम से यह भी कहना चाहóंगा िक उनको भी इसम¤ रखा जाना चािहए था ।  

म§ आपके माÅयम से कहना चाहóंगा िक अमतृ भारत के तहत बहòत सारे रलेवे ÖटेशनŌ का जीणōĦार 

हòआ है ।…(Óयवधान) आदरणीय मýंी जी कह रहे थे िक छोटे-छोटे Öटेशंस का भी जीणōĦार हòआ है । 

माननीय सभापित : यह बोडª के åरÖů³चåरंग के िलए है ।  

®ी मनोज कुमार : महोदय, म§ िबहार के संदभª म¤ कहना चाहता हóं िक बड़ी तादाद म¤ लोग िदÐली और 

मुंबई स ेिबहार कì याýा करते ह§ ।  खासकर व ेवहां स ेअ³टूबर और नवÌबर म¤ दीपावली और छठ पूजा 

के अवसर पर िबहार आते ह§ ।  इस साल मुंबई म¤ हादसा हòआ, बहòत लोगŌ न ेजान गंवा िदए ।  जब लोग 

जान गंवाते ह§ तब जाकर िनणªय िलया जाता है और Öपेशल ůेन चलाई जाती है । इनका भी ´याल रखा 

जाना चािहए था, लेिकन म§ने कहé नहé दखेा । उसके बाद म§ आपके माÅयम से यह भी पूछना चाहóंगा 
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िक बहòत सार ेरेलव ेओवर िāज बने । कुदरा म¤ रेलव ेओवर िāज बना, लेिकन वह अभी भी बंद पड़ा     

ह ै। वह एक-डेढ़ साल चला । वह ओवर िāज बहòत पैस ेसे बना था, लेिकन वह टूट गया । … (Óयवधान) 

माननीय सभापित : आपकì बात¤ आ गई ह§ ।  

®ी मनोज कुमार : इसकì भी जांच होनी चािहए । िभĘी म¤ अंडरपास बनना चािहए, जो िक मोहिनया 

के बगल म¤ है । वह जगह हमारी ही बगल म¤ पड़ती है । िकशनगंज से जलालगढ़ के िलए जो रले 

पåरयोजना है, वह भी शłु होनी चािहए, लेिकन हमने यह सब कहé भी नहé देखा । म§ आपके माÅयम 

से आदरणीय मýंी जी से िनवेदन करना चाहóंगा िक जो रले अिधिनयम है, आप जो िबल लेकर आए ह§, 

उसम¤ म§ एक सलाह और दनेा चाहóंगा । इसम¤ खास तौर स ेगरीब, मजदरू तबके का ´याल रखा जाए । 

िटकट कì जो विृĦ हो रही है, सीिनयर िसिटजन का भी ´याल रखा जाए, िवकलांगŌ का ´याल रखा 

जाए । आपने िबल म¤ िजस ÿकार से िनजीकरण… (Óयवधान) 

माननीय सभापित : मनोज जी, आप कृपया अपनी बात समाĮ कर¤ ।  आपने पूर ेरेल बजट कì बात 

कह दी ह ै।  

®ी मनोज कुमार : जब रलेवे िनजी लोगŌ के हाथŌ म¤ जाएगा तो रेलवे म¤ बहòत बड़ी तादाद म¤ गरीबŌ का 

दोहन होगा । आपने मझेु बोलने का मौका िदया, उसके िलए म§ आपको बहòत-बहòत धÆयवाद देता हóं । 

®ी रवीÆþ शु³ला उफª  रिव िकशन (गोरखपुर) : सभापित महोदय, सवªÿथम रेलव ेसंशोधन िवधेयक, 

2024 पर बोलने का अवसर देने के िलए म§ आपका Ńदय स ेआभार Óयĉ करता हóं ।  

 जैसा िक इस िवधेयक के उद ्दÔेयŌ और कारण के िववरण अथाªत् Öटेटम¤ट ऑफ ऑÊज³ेट्स 

एडं रीजÆस म¤ बताया गया ह ैिक इस िबल को लाने का उद ्दÔेय ³या ह?ै रेलवे के कानूनी ढांच ेको 

सरल बनाया जाए तथा दोनŌ कानूनŌ कì जłरतŌ को खÂम िकया जाए ।  

 हमार ेयशÖवी ÿधान मýंी जी न ेअनेक अवसरŌ पर कहा ह,ै यह आपने भी सनुा ह,ै देश न ेभी 

सनुा ह ैिक उÆहŌन ेएक बात को रेखांिकत िकया था िक अÿासंिगक तथा परुातनपंथी कानूनŌ को समाĮ 

िकया जाना चािहए, तािक ÿासंिगक संचालन सगुम हो सके तथा आम जनता के िहत म¤ तेजी स ेकायª 

इस नए भारत म¤ हो सके ।  इस संबंध म¤ ÿधान मýंी जी के सपन ेको साकार करने के िलए अनेक कदम 
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उठाए गए ।  आज हम िजस िबल कì चचाª कर रहे ह§, उसका ÿमुख उद ्दÔेय यही ह ैिक भारतीय रेलव े

बोडª अिधिनयम, 1905 के ÿावधानŌ को रेलव ेअिधिनयम, 1989 म¤ शािमल कर िलया जाए, तािक 

भारतीय रेलव ेबोडª अिधिनयम, 1905 को समाĮ कर िदया जाए ।  

 महोदय, भारतीय रेलव ेभारत सरकार का वािणिºयक उपøम तो ह ैही, साथ ही साथ भारतीय 

रेल कì सामािजक िजÌमेदारी भी ह,ै हर गरीब कì िजÌमेदारी ह ै।  आम जनता को यातयात के िकफायती 

तथा सगुम अÐůा-मॉडनª, वÐडª ³लास फैसीिलटीज़, सेवाए ंउपलÊध कराई जाए ं।  भारत म¤ 13 हजार 

स ेºयादा ůेन¤ चलती ह§ ।  लगभग 2 करोड़ 40 लाख लोग सफर करते ह§ ।  इतनी बड़ी तादाद म¤ रोज 

सफर करना भारतीय रेलव ेके िलए या वÐडª के िकसी भी रेलव ेके िलए िकसी चुनौती स ेकम नहé है ।  

It is next to impossible to handle such a huge population. लोगŌ का रोज सफर करना 

और इतनी बड़ी तादाद को भारतीय रेलव ेकैस ेह§डल करती ह?ै म§ मýंी महोदय को िदल स ेÿणाम 

करते हòए धÆयवाद देता हóं ।  यशÖवी ÿधान मýंी मोदी जी को धÆयवाद देता हóं िक वे िकतनी दूरŀĶा 

सोच रखते ह§ ।  माननीय ÿधान मýंी जी के िवजन को साकार करते हòए भारतीय रेलव ेन ेअनेकŌ 

माइलÖटोन हािसल िकए ह§, कìितªमान हािसल िकए ह§ ।  भारतीय रेलव ेकì तरफ स ेजारी जो आंकड़े 

ह§, अभी हमार ेमýंी महोदय भी बता रहे थ ेिक वषª 2023-24 के दौरान यािýयŌ कì सं́ या 648 करोड़ 

रही ह ैऔर 54 करोड़ नए यािýयŌ का इजाफा हòआ ह ै।  The number of passengers have 

increased because of the facilities, comfort, safety and precautions undertaken by 

the Railways. 

 भारतीय रेलवे ने वषª 2022-23 के दौरान माल ढुलाई, िवīतुीकरण, नई रेलवे लाइन¤ िबछाने, 

दोहरीकरण, लोको उÂपादन के साथ सरु±ा सिुनिĲत करने म¤ शानदार उपलिÊधया ँहािसल कì ह§ । 

यह जग-जािहर ह ै। वषª 2022-23 के दौरान, भारतीय रेलव ेने 1,512 एमटीके माल कì ढुलाई कì है 

तथा 2.44 लाख करोड़ Łपए का राजÖव हािसल िकया है, जो अपने आप म¤ एक ऐितहािसक åरकॉडª 

ह ै। इसके पहले म§ सभी माननीय सांसदŌ को बताना चाहता हó ँिक नरÆेþ मोदी जी कì सरकार के पहले, 

एनडीए कì सरकार के पहले यही रले, यही ÓयवÖथाए ंथé, चूंिक हम लोग देहात से थ,े तो हमने वह 
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भारत भी देखा है और िपछले 10 साल म¤ इस भारत को भी देखा है । यह ĂĶाचार का सबस ेबड़ा केÆþ 

हòआ करता था । Railways means, definitely, corruption will be there. िपछले 10 साल म¤ 

ज़ीरो करÈशन है । यह अनिबिलवेबल ह ै। यह कािबले तारीफ है । हम अपनी इस सरकार को और 

भारत सरकार को िदल से धÆयवाद देना चाहते ह§ ।  

 भारतीय रेलवे ने वषª 2022-23 के दौरान माल ढुलाई, िवīतुीकरण, नई रेलवे लाइन¤ िबछाने, 

दोहरीकरण, लोको उÂपादन के साथ सरु±ा सिुनिĲत कì ह ै। इसके बार ेम¤ म§ने आपसे बताया िक माल 

ढुलाई म¤ भारतीय रलेवे म¤, िव°ीय वषª 2022-23 म¤ 2.44 लाख करोड़ Łपए का इजाफा हòआ, जो 

ऐितहािसक åरकॉडª ह ै। रलेवे 100 परस¤ट िवīतुीकरण को परूा करने के िलए बहòत तेजी से आगे बढ़ 

रहा है । िव°ीय वषª 2022-23 म¤ 6,542 आरकेएम åरकॉडª िवīिुतकरण हòआ ह ै । This is 

unbelievable. This is fantastic. यह भारत कì लाइफलाइन कही जाती ह ै। भारत म¤ 80 ÿितशत 

देहात है, गांव है । यह गांवŌ म¤ बसता है । हम सब भी उसी पķृभूिम से आते ह§ । गरीबŌ कì िजÆदगी को 

आगे बढ़ाना, उनको रोज़गार के डेिÖटेनेशन तक पहòचंाने के िलए अिधकांश लोग रेल पर ही िडप¤ड 

करते ह§ । ÿधानमंýी जी और रले मýंी जी कì सोच रही है िक गरीबŌ को कैसे फायदा हो, गरीबŌ को 

कैसे सिुवधाए ंिमल¤, गरीबŌ कì कैसे सरु±ा हो, गरीब लोग कैसे इसे अफोडª कर पाए,ं इसके िलए मýंी 

जी ने सिÊसडी के बारे म¤ बताया । 56 हजार करोड़ Łपए कì सिÊसडी िमलती है, िजससे senior 

citizen to everybody, whoever buys ticket, gets it at a subsidised rate. It becomes 

very cheap for them. बहòत ही सÖते दाम पर िटकट होती है । यह एक अĩुत सोच है िक अगर 

आप ůैवल नहé करते ह§, तो आपके पैसे तरुतं åरटनª आ जाते ह§ । अगर आप िटकट क§ सल करते ह§, 

तो आपके पैसे तुरतं आते ह§ । पहले िटकट के पैसे डूब जाते थे । यह भी सोचने कì बात है िक नरÆेþ 

मोदी जी कì सरकार का अĩुत ÿयास है । 

 यिद म§ अपने संसदीय ±ýे गोरखपरु कì बात कहó,ँ मेरा आखँŌ देखा है िक वहा ँतीसरा ůैक 

िबछाने का काम भी शुł हो गया ह ै। चूंिक गोरखपुर एक ऐितहािसक जगह है । गŁु गोर±नाथ धाम कì 

वह धरती ह ै। रोज़ाना एक लाख लोग गोरखपरु स ेůैवल करते ह§ । लोगŌ का आना-जाना लगा रहता  
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ह ै। इसिलए वैसा सोचकर माननीय रले मंýी जी और रले मंýालय ने वहा ँपर थडª ůैक िबछाने का काम 

शłु कर िदया है । चूंिक हम वहा ँपर Öवयं मौजूद थे, हमार ेयशÖवी ÿधानमंýी ®ी मोदी जी भी वहा ँपर 

थ े।  

 म§ने ÿधानमंýी जी को एक िचęी िलखी थी । वह िचęी लेकर म§ ÿधानमंýी मोदी जी से िमला 

था और िनवेदन िकया था िक एक वंदे भारत ůेन हमार े±ेý के िलए भी दीिजएगा । म§ रले मýंालय भी 

गया । म§ आपको बताऊँ िक हमार े±ेý के िलए उÆहŌने न केवल वंदे भारत ůेन दी, बिÐक वे Öवयं वहा ँ

आये, उÆहŌने उसे हरी झंडी िदखाई । अब गोरखपुर से वंदे भारत चलती है । इस तरह से, एक सांसद 

कì िचęी को वे िकतना िदल पर लेते ह§, जहा ँपर जłरत होती है, वहा ँरेल मýंालय और ÿधानमंýी 

जी एि³टव रहते ह§ । इसिलए इस सरकार को एक åरजÐट ओåरएटेंड सरकार के łप म¤ जाना जाता   

ह ै।  

 महोदय, थडª ůैक के साथ गोरखपुर तो आग ेबढ़ ही गया । िव°ीय वषª 2022-23 के दौरान, 

5,243 िकलोमीटर नई रलेवे लाइन िबछाई गई । रोज़ाना काम हो रहे ह§ । म§ बलेुट ůेन के बारे म¤ भी 

बता दू,ँ इसके बारे म¤ पूरा देश जानना चाहता है । अपॉिजशन के लोग हमेशा कहते ह§ िक ³या बुलेट 

ůेन पॉिसबल ह ै। म§ उनकì जानकारी के िलए बताना चाहता हó ँिक बुलेट ůेन के िलए 300 िकलोमीटर 

ůैक िबछ चकुा ह ै। इस तरह से, हम लोग बलुटे ůेन के िलए भी आगे बढ़ चुके ह§ । बहòत-से देशŌ के 

साथ हमारी कÌपनीज काम कर रही ह§ । 

 अÐůा-मॉडनª बलुटे ůेन के माÅयम से मेरा देश एक िवĵ Öतरीय Öथान तक पहòंचेगा, जैसा िक 

हमारे यशÖवी ÿधान मýंी जी वषª 2047 तक िवकिसत भारत के लàय को लेकर चल रहे ह§ । उसम¤ 

बलुटे ůेन भी हमारे िलए गवª का िवषय होगा । म§ Öवचिलत िसµनिलंग के बारे म¤ कहóंगा । मोÖटली, हम 

देखते ह§ िक दस साल पहले ए³सीड¤ट्स बहòत कॉमन थे, दघुªटनाए ंकॉमन थé, लोगŌ कì, आम गरीब 

कì मÂृय ुहोना बहòत कॉमन था और कोई भी उनको स¤िसिटव तरीके से नहé लेता था । भारतीय रेलवे 

ने मौजूदा उ¸च यातायात वाले मागŎ पर अिधक ůेÆस चलाने के िलए लाइन ±मता बढ़ाने के साथ 

Öवचिलत िसµनिलंग Êलॉ³स कì ÓयवÖथा कर दी, जहां िसµनÐस हŌगे । वषª 2022-23 म¤ इसका 530 
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िकलोमीटसª का आधुिनकìकरण हो चकुा है, जहां िसµनÐस म¤ सÉेटी है । ये ऑटोमैिटक िसµनÐस ह§, 

ůै³स को चैक िकया जाता है, ůै³स को ऑनलाइन चैक िकया जाता है । ůै³स कì सीसीटीवी के Ĭारा 

वॉच होती है ।  

 जैसा िक आप देख रहे ह§ िक बहòत सारे देश िवरोधी तÂव रलेवे ůै³स पर अलग-अलग वÖतुए ं

रख रह ेह§, िजसस ेůै³स पर ए³सीड¤ट्स होने के चांसेज़ ºयादा िदखाई देते थे । ये देश िवरोधी ताकत¤ 

ह§ िक कैसे सरकार को ±ित पहòंचाए?ं आपने िपछले दो-तीन महीनŌ म¤ देखा होगा रेलवे टै³स पर कोई 

लोहा रख रहा है, कोई साइिकल का पिहया रख रहा है, कोई छोटी िवÖफोटक चीजŌ को रख रहा ह ै। 

ये सारी चीज¤ भी हमार ेदेखने म¤ आई ह§, लेिकन म§ उन सभी लोगŌ को बता दूं िक ऑनलाइन चैिकंग 

भी सीसीटीवी के Ĭारा हो रही है । सभी रलेवे ůै³स पर नज़र रखी जा रही है । यह हमारी सरकार ने, 

हमारे रले मंýालय ने एकदम हाईटैक फैिसिलटी बनाई है, िजसके िलए म§ उÆह¤ धÆयवाद देता हóं ।   

 इसके अलावा िडिजटल इंटरलॉक Öटेशंस, Éलाईओवर िनमाªण, गितशिĉ Āंट टिमªनल 

इÂयािद के ±ेý म¤ भारतीय रेलवे ने नए-नए कìितªमान Öथािपत िकए ह§ । इससे हमारी अथªÓयवÖथा म¤ 

महÂवपूणª योगदान हòआ है । … (Óयवधान) 

माननीय सभापित : अब आप कृपया अपनी बात समाĮ कर¤ ।   

… (Óयवधान) 

®ी रवीÆþ शु³ला उफª  रिव िकशन ( गोरखपुर) : सभापित महोदय, मुझे दो िमनट का समय और द े

दीिजए ।  इतनी उपलिÊधयां ह§ िक उनके बार ेम¤ बतान ेम¤ मुझे थोड़ा टाइम लगेगा, बहòत úोथ हòई ह,ै 

हमने बहòत काम िकया ह ै।  इतना अचीवम¤ट म§ इतने कम समय म¤ कैस ेिगनवाऊंगा? मुझको दो-तीन 

घंटे का समय दीिजए ।  … (Óयवधान) सरकार ने इतना काम िकया है, इसिलए हम¤ उसके िलए बोलना 

पड़ेगा ।  

माननीय सभापित : आप ‘गागर म¤ सागर’ भर लीिजए 

… (Óयवधान) 
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®ी रवीÆþ शु³ला उफª  रिव िकशन : सभापित महोदय, इसके अलावा िडिजटल इंटरलॉक भी हमार े

रेल मýंालय का महÂवपूणª योगदान है ।  मेरा मानना ह ै िक भारत को फाइव-िůिलयन-डॉलर कì 

अथªÓयवÖथा बनान ेम¤ भारतीय रेलव ेका बहòत महÂवपूणª योगदान ह ै।   

सभापित महोदय, गोरखपरु महंत अवīैनाथ माननीय योगी जी कì कमªभूिम ह ै।  म§ आपके 

माÅयम स ेसरकार को और माननीय रेल मýंी जी को धÆयवाद देना चाहता हóं िक मेर ेसंसदीय ±ेý के 

गोरखपरु ज³ंशन के िलए 500 करोड़ Łपए पाåरत हो चुके ह§ ।  म§ इसके िलए यशÖवी ÿधान मýंी जी 

और माननीय रेल मýंी जी को िदल स ेकोिट-कोिट धÆयवाद देता हóं ।  ÿधान मýंी जी न ेउसका 

िशलाÆयास िकया, गोरखपरु Öटेशन को एनएसजी-1 ®ेणी म¤ शािमल िकया गया ।  इस ®ेणी म¤ आने 

का मतलब िक गोरखपरु Öटेशन के िवकास पर अिधक पैसा खचª िकया जा सकता ह ै।  आने वाल े

समय म¤ यह Öटेशन अपने नए Öवłप म¤ िदखेगा ।   

 माननीय मýंी जी स ेमेरा अनरुोध ह ैिक रेलव ेकì खाली पड़ी जमीनŌ पर पैनÐस लगाए जाए ं।  

इसस ेजो लोग इनøोचम¤ट, कÊजा करते ह§, ऐसा करन ेस ेसरकार को राजÖव … (Óयवधान) 

माननीय सभापित : बस, आपकì बात पूरी हो गई ह ै।   

 ®ी नीरज मौयª जी । 

… (Óयवधान) 

®ी रवीÆþ शु³ला उफª  रिव िकशन : सर, बस मरेी बात पूरी हो गई ह ै।  1,300 Öटेशंस को अमतृ 

भारत बनान ेके िलए ÿधान मýंी मोदी जी को और रेल मýंालय को धÆयवाद ।  … (Óयवधान) 

माननीय सभापित : आप इस े1,337 Öटेशंस कर लीिजए ।  

… (Óयवधान) 

®ी रवीÆþ शु³ला उफª  रिव िकशन : 88 सालŌ के बाद कोसी रेल महासेतु के िलए ÿधान मýंी जी को 

धÆयवाद ।  ऐसी और भी अनिगनत बात¤ ह§, लेिकन चूंिक आप मुझे अपनी बात खÂम करन ेके िलए 

बोल रहे ह§, तो म§ शांत हो रहा हóं ।   

 आपका बहòत-बहòत धÆयवाद ।  
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माननीय सभापित : ®ी नीरज मौयª जी । 

®ी नीरज मौयª (आवंला) : अिधķाता महोदय, म§ आपका आभारी हóं िक आपने मझेु रेल (संशोधन) 

िवधेयक, 2024 पर अपनी बात रखने का अवसर िदया ह ै। म§ आंवला कì महान जनता का आभारी 

हóं, िजसने मझुे यहां चनुकर भेजा ।  

 सभापित जी, रले हमारे देश कì जीवन रेखा के साथ-साथ आम जन और गरीबŌ के िलए ऐसी 

सवारी है जो लोगŌ को हर जगह पहòंचाती है । हम लोगŌ ने भाप के इजंन से इलेि³ůक इजंन तक का 

सफर तय िकया है, इसिलए म§ आपके माÅयम स ेमाननीय मýंी जी से अपील कłंगा िक कृपया रेलवे 

को िनजीकरण कì तरफ कतई न ले जाए ं। जब वषª 1905 म¤ रले बोडª कì Öथापना हòई, तो इसकì 

Öथापना करने से पहले सर थॉमस रॉबटªसन ने एक सिमित बलुाकर उसके िवचार िलए थे और उसके 

बाद यह बोडª बनाया गया । आज माननीय मýंी जी इस बोडª को खÂम करने के िलए यह िबल लाए ह§ । 

म§ माननीय मýंी जी से अपील कłंगा िक आप भी यिद एक सवªदलीय कमेटी बनाकर उसके िवचार 

लेते और िफर संशोधन लाते तो ºयादा बेहतर होता ।  

 सभापित जी, रले बोडª रलेवे के िøयाकलाप चाहे यातायात हो, समय साåरणी हो, पासªल, 

आर±ण आिद तमाम िजÌमेदाåरयŌ का िनवªहन करता है । ऐसे म¤ मेरा सझुाव है िक रेलवे बोडª को 

Öवतंýता के साथ िनणªय लेने वाला बोडª बनाने कì आवÔयकता है और इसम¤ सरकार का जो िनयंýण 

है, उससे इसे मĉु करना चािहए तब रेलवे म¤ सधुार होने कì गुंजाइश बनती ह ै। अभी ठंड का मौसम 

आ गया ह ै। हमार ेयहां बहòत कोहरा होता है और इस वजह स ेबहòत सारी ůेनŌ को बंद भी िकया जा 

रहा है । म§ चाहóंगा िक कोहर ेसे ůेन¤ िवलÌब स ेन चल¤, इसके िलए बहòत काम करने कì आवÔयकता    

ह ै। इसके साथ म§ यह भी कहना चाहता हóं िक कोरोना के समय बहòत सारी ůेन¤ बंद कर दी गई थé । 

मुझे लगता है िक उसके बाद उन ůेनŌ को दोबारा चलाने पर कोई िवचार ही नहé िकया गया है । म§ िजस 

±ेý से आता हóं, वहां िबशारतगंज रेलव ेÖटेशन है । यह बरलेी का एक बड़ा Óयवसाय क¤ þ भी है । वहां 

से पहले बांदीपरु ůेन चलती थी । म§ने माननीय मýंी जी को पý भी िलखा और िमल कर भी आúह 

िकया था । उस ůेन को चलाने के िलए जब वहां के अिधकाåरयŌ से åरपोटª मांगी गई तो åरपोटª पॉिजिटव 
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आई लेिकन कोरोना के बाद वह ůेन दोबारा नहé चलाई गई । वहां से सुबह एक ůेन चलती थी, िजससे 

बहòत सार ेलोग Óयापार करने के िलए जाते थ े। उस ůेन को भी एक माचª तक के िलए कोहरे कì वजह 

से रोका गया है । म§ माननीय मýंी जी से कहना चाहóंगा िक कोहरे से बचाव के िलए आपने उस ůेन को 

रोका है, लेिकन जो ůेन बंद हो गई है, उस ेचलाने के िलए िवचार कर¤, तािक लोगŌ का Óयवसाय चलता 

रहे । 

 महोदय, माननीय मýंी जी ने कवच कì चचाª कì ह ै । खास कर उ°र ÿदेश कì बात कहना 

चाहता हóं िक जब तक यूपी म¤ कवच नहé पहòंचेगा तब तक हम लोगŌ को दरेी से जो ůेन¤ चल रही ह§, 

उनसे छुटकारा िमलने वाला नहé ह ै। कवच के िवषय म¤ और ºयादा तेजी से काम करने कì आवÔयकता 

ह ै। हमारे यहां जब ůेन चलती है तो उससे पयाªवरण को भी नुकसान होता है । ůेन से जो काबªन बनता 

है, इस पर भी Åयान देने कì आवÔयकता है िजसस ेपयाªवरण भी संतुिलत बना रहे । आज कल िजस 

तरह से हम हर ±ेý म¤ िडिजटाइजेशन कì तरफ बढ़ रहे ह§, उसी तरह हम¤ रेल के संचालन और हाई 

Öपीड के बारे म¤ तथा रेल के िवकास के बार ेम¤ अलग से कोई कानून बनाने कì आवÔयकता है । जब 

तक अलग से कानून नहé बनेगा, मझेु लगता है इस िदशा म¤ हम आगे बढ़ने म¤ स±म नहé हो पाएगं े। 

 सभापित जी, आप भी उ°र ÿदेश से आते ह§ । उ°र ÿदेश म¤ बहòत सार ेऐसे िजला मु́ यालय 

ह§ जो राजधानी िदÐली से नहé जुड़े ह§ । बहòत से िजलŌ के लोग राजधानी म¤ आने के िलए सौ िकलोमीटर, 

डेढ़-दो सौ िकलोमीटर कì याýा करके िदÐली आते ह§ इसिलए म§ आपसे आúह कłंगा िक हमारा ±ेý 

जो िक बरलेी और बदायूं से िमलकर बना है, बदायूं से िदÐली आने कì कोई सीधी ÓयवÖथा नहé है । 

हमारे साथ म¤ लखीमपरु है, वहां से भी िदÐली आने कì कोई ÓयवÖथा नहé है । इस तरह ऐटा, कासगंज, 

सीतापरु आिद बहòत सारी जगह¤ ह§ । म§ माननीय मंýी जी से आúह कłंगा िक उ°र ÿदेश के िजतने भी 

िजला मु́ यालय ह§, यिद उÆह¤ राजधानी िदÐली से जोड़ने कì उिचत ÓयवÖथा हो जाएगी तो बहòत 

अ¸छा होगा । जब हम नई ůेन¤ चला रहे ह§, तो हम¤ इस िदशा म¤ भी काम करने कì आवÔयकता है । 

 इसी तरह, एटा, कासगंज, सीतापुर इÂयािद बहòत सारे ±ेý ह§, जहां से सीधे िदÐली आने कì 

कोई ÓयवÖथा नहé ह ै। म§ माननीय मýंी जी से आúह कłंगा िक जब आप नई ůेन¤ चला रहे ह§ तो इसके 
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िलए भी एक ÓयवÖथा कर द¤ िक उ°र ÿदेश के िजतने भी िजला मु́ यालय ह§, उÆह¤ राजधानी ए³सÿेस 

से जोड़ने कì उिचत ÓयवÖथा कर द¤ । 

माननीय सभापित : अब आप अपना भाषण समाĮ कर¤ ।   

®ी नीरज मौयª  : माननीय सभापित जी, अभी तो मुझे बोल ेहòए बहòत कम समय ही हòआ ह ै।  

माननीय सभापित : आपकì पाटê के िलए 16 िमनट का समय ह ै।   

®ी नीरज मौयª : माननीय सभापित जी, मेरा आपस ेिनवेदन ह ैिक म§ दो-चार बात¤ कह कर अपनी बात 

समाĮ कर दूंगा ।  

 माÆयवर, म§ ºयादातर ůेनŌ स ेही चलता हóं ।  अभी जब म§ बरेली आ रहा था, तो हमार ेयहां के 

कुली लोग हमस ेिमलन ेआए थ े।  कुिलयŌ न ेअपनी समÖयाए ंमेर ेसामन ेरखé ।  उÆह¤ म§ िलिखत म¤ भी 

माननीय मýंी जी को दूंगा, लेिकन मेरा आपस ेआúह ह ैिक कुिलयŌ का जो कायª ह,ै वह बड़ा जोिखम 

वाला ह ै।  अब ठंड का मौसम आ गया ह ै।  म§ चाहóंगा िक उनके िलए Öटेशंस पर उिचत łप स ेबैठन े

कì, ठहरने कì ÓयवÖथा हो ।  इस ठंड के मौसम म¤ अगर माननीय मýंी जी उनके िलए अलाव कì 

ÓयवÖथा कर द¤ग ेतो उसस ेकुिलयŌ के िलए और साथ ही यािýयŌ के िलए भी सिुवधा हो जाएगी, ³यŌिक 

जब कड़कड़ाती हòई ठंड होती ह,ै उस समय जब यािýयŌ को ůेन पकड़नी होती ह ैतो कुिलयŌ के बगैर 

उनका काम नहé चलता है ।  कुिलयŌ को बीमा कवर भी िमलना चािहए, यह म§ आपस ेिनवेदन करता 

हóं ।  

 माननीय सभापित जी, आए िदन हम लोग यह देख रहे ह§ िक ůेनŌ म¤ खाने कì गुणव°ा िगरती 

चली जा रही ह ै।  आप भी ůेÆस स ेचलते हŌगे, हम लोग भी ůेÆस स ेचलते ह§ ।  हम लोगŌ को भी ůेनŌ 

म¤ खाना पड़ता ह ै।  खाने कì गणुव°ा को और कैस ेठीक िकया जाए, अगर इसकì ओर भी माननीय 

मýंी जी Åयान द¤गे तो अ¸छा होगा ।  

 महोदय, Èलेटफॉमª िटकट को भी बहòत महंगा कर िदया गया ह ै।  म§ चाहóंगा िक Èलेटफॉमª िटकट 

के मूÐय दो-तीन Łपये होने चािहए ।   
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 महोदय, ůेनŌ म¤ सफाई के साथ-साथ Öटेशंस कì जो सफाई ह,ै उसकì तरफ भी Åयान िदया 

जाना चािहए ।  Öटेशंस पर शौचालयŌ कì जो कमी ह,ै उस ेभी ठीक िकया जाना चािहए ।  

®ी नीरज मौयª : माननीय सभापित जी, अÆत म¤, म§ माननीय मýंी जी को दो-चार सझुाव देते हòए 

अपनी बात समाĮ कłंगा ।  

माननीय सभापित : आप तो कई सझुाव द ेचुके, अब आप अपना भाषण समाĮ कìिजए ।  

®ी नीरज मौयª : माननीय सभापित जी, रेलव ेबोडª के काम-काज कì कैस ेिनगरानी कì जाए, उसका 

कैस ेमूÐयांकन िकया जाए, इसके िलए भी एक िनयामक बनान ेकì आवÔयकता ह ै।  इसिलए म§ माननीय 

मýंी जी स ेआúह कłंगा िक जब रेलव ेके िलए बजट आए तो उस बजट म¤ रेल िसÖटम को सधुारते 

हòए हम कैस ेआग ेबढ़¤, इसकì तरफ जłर Åयान द¤गे ।  

 बहòत-बहòत धÆयवाद ।  

SHRI BAPI HALDAR (MATHURAPUR): Thank you Honourable Speaker Sir for 

letting me speak on the Bill. I also thank the people of Mathurapur Constituency 

for their love and support, today I got the opportunity to speak in the Parliament. 

Honourable Speaker Sir, through you I would like to draw the attention of the 

Railway Ministry. We get to hear about many new projects like the Amrit Bharat 

Station, Vande Bharat Express, Bullet Train etc. Practically, infrastructure and 

service are the two main components of Railways. There are many places where 

infrastructure exists, but there is degradation of service. Honourable Speaker sir, 

in reality, we see the only lifeline that common people have is the Railways. But 

the Railway Ministry acts indifferent towards the security of the common people. 

Seems like they are not serious enough about passenger safety. Honourable  

 
 English translation of the speech originally delivered in Bengali. 
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Sir, the trust and confidence of the common people towards the Indian 

Railways is at rock bottom. During the tenure of previous governments, the senior 

citizens used to get a concession on their long travel ticket fares. Now this 

concession has been withdrawn. I believe this should be reintroduced as soon as 

possible to help the common people. Honourable Sir, the way current railway 

services are deteriorating, the way the number of employees in the Railway 

services are being lessened, is similar to how they are curtailing the number of 

railway compartments. We have seen, that train gets canceled anytime and this 

has become a practice. Common people are finding themselves in huge trouble 

because of this. Still, we don't see the railway department taking any major steps 

to change this. With each passing day, the Railway fare is increasing, but the 

services are degrading. Lakhs of people are commuting daily via train by risking 

their lives.  

We have heard a lot about new technologies. We have heard about 

Kavach. But in reality, we haven't seen those being implemented and the common 

man is deprived of those facilities. Frequently we wake up to the news of some 

train accident, someone dying a mother losing their children to an accident, a 

brother losing their sibling or a child losing their father. This is unfortunate for us. 

I believe the railway department should prioritize more on passenger safety. The 

small halts and stations lack in providing proper service to the passengers. 

Honourable sir, in this regard I would mention the Kakdeep and Kashinagar 

stations in my constituency. There is infrastructure, yet no train stops there, thus 

the people can't avail the services to this date. The common man has pleaded 
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many times but the Railway ministry paid no heed to them. The previous member 

of Parliament also demanded this several times. The common people have 

demanded to increase in the number of platforms in Madhabpur station, but to no 

avail. The common man has to commute daily through the unmanned level 

crossing risking their life. I would request the railway ministry to please look into 

these matters with urgency and help the common people.  

We have been told this time and again that in West Bengal, we haven't 

provided land for the work of Railways. West Bengal has been labeled like this. 

However, I believe that this is a lie. I can state with utmost responsibility that from 

Lakshmikantapur to Namkhana, land has been identified for the doubling of 

Railway lines. The Railway Department has not yet started the work. We have 

told them repeatedly, yet no work has been done. From Jaynagar to Raidighi, land 

has been identified for creating a new line. That has been proposed in the budget 

during the tenure of the then Railway minister Mamata Bandopadhyay. That work 

is yet to begin. We know, that many trains in West Bengal that were stopped 

during the COVID-19 pandemic haven't been started again. Through you 

Honourable Speaker Sir, I will request the railway ministry to resume the services 

of these trains which were stalled during the COVID Pandemic.  

Honourable Sir, in conclusion, I would like to request the honorable Railway 

minister to not discriminate against West Bengal and the projects within the 

Mathurapur Constituency which were included in the railway budget presented by 

the then Railway Minister and current Chief Minister of West Bengal Mamata 

Bandopadhyay should be started without delay as in the new rail line expansions 
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between Jaynagar to Raidighi and Lakshmikantapur to Dhanganga, Namkhana 

to Bakkhali, Kakdwip to Gangasagar. I have said this numerous times and I have 

also informed the honourable minister through a letter. I would conclude my 

speech by thanking you once again. 

SHRI TAMILSELVAN THANGA (THENI): Hon. Chairman Sir, I thank you for 

allowing me to speak about Railway Amendment Bill. You earlier brought Bills to 

amend the Aircraft Act and also the Criminal Procedure Act. The names of Bill 

were in Sanskrit. Aircraft Bill was something like Bharatiya Vayu vahan Samhita. 

I could not even name this Bill correctly. It is in Sanskrit. The criminal procedure 

Act was named as Bharatiya Nyaaya Samhita. These are Sanskrit names for the 

Govt. Bills. But this Railway Amendment Bill is not made into a Sanskrit name 

whereas you have named it as simple as Railway Amendment Bill. I appreciate 

the Hon Railway Minister and thank him for this move.  

The intention of bringing this Bill has been explained by Hon Minister for 

Railways. Old and obsolete laws cannot help us and they have to be changed as 

per the existing requirement. If we merge these two Bills, if we bring a new Bill, it 

will be easy for managing the Affairs of the Railway Ministry. This was what has 

been said by Hon Minister of Railways. You are appointing Heads for the Zonal 

Railways. You should give preference to the Officers who know the local language 

so that it can benefit the passengers of that area. If you appoint an Officer at the 

rank of GM or Dy. GM in Southern Railways of Tamil Nadu and if they do not know 

 
 English translation of the speech originally delivered in Tamil. 
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the local language, Tamil, it will not help the passengers who wish to go and meet 

them. As they do not understand the local language and there is a gap in 

communication. If you appoint Officers who know the local language particularly 

Tamil it will be beneficial to the rail passengers. This my humble request.  

In order to prevent accidents, you brought Kavach System in Indian 

railways. You have allocated 800 Crore Rupees for this. Hon Minister is very much 

aware of the fact so many accidents take place in railways even after Kavach was 

brought.  This Kavach system could not be implemented by you completely. If you 

bring Kavach System for all the Trains, we can create a Railway system free of 

accidents. This is our intention as well as yours. This Kavach system should be 

allocated more funds and should be extended to all the Trains so that we can 

bring down the number of rail accidents. I think the Hon Minister understands 

Tamil. When we travel in trains, we do not get good quality of food. I am not just 

saying this as a complaint. The catering facilities should be monitored and of good 

quality. Not only for me the rail passengers especially the general public are of 

the opinion that the food quality is not up to the mark in Trains. Similarly, you have 

to look about toilets. Several thousands of rail passengers travel from 

Kanniyakumari to Kashmir through trains every day. Several Crores travel though 

trains. Toilets are unhygienic. You have appointed persons for cleaning the toilets 

but there is no supervisor to look into the working of the person who does cleaning 

of toilets. Every train should be given importance as regard clean toilets and 

quality food. In the CAG Report, Railway track about 20 percent of them are in 

worse condition. They should be upgraded. You should answer what is the 
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proposal you have with you to upgrade these 20 percent of Railway tracks which 

are in worse condition. About Loco pilots: women drivers, loco pilots are operating 

these trains. They are forced to operate these trains for 36 hours continuously. I 

want that only these women loco pilots should be allowed to operate trains for just 

8 hours a day. You are giving only 6-month maternity leave to women employees 

of Railways. Similar to the scheme in Tamil Nadu, Hon Chief Minister of Tamil 

Nadu has extended 1-year maternity leave to Women government employees of 

the State Government. Such a thing should be emulated by the Indian railways. I 

request Hon Minister for Railways to implement this One-year maternity leave 

scheme for women Railway employees.  

You are naming the Trains. Vande Bharat is a good name. Many people 

use these trains. It is a welcome step. But the names you keep for trains are 

Vande Bharat, Tejas, Namo Bharat etc. But the Trains in Tamil Nadu are named 

as Pandiyan Express, Cheran Express, Cholan Express, Vaigai Express 

Malaikottai Express, Podhigai Express in Tamil Nadu. If you name the Trains 

running in Tamil Nadu in Tamil it will be good for the State as well as Union 

Government. People will also understand the names easily. I humbly request that 

the rendering of names of trains should be in accordance with usage of the 

concerned regional language.  

In order to generate income, Hon Minister has explained the details. You 

also said that only when there is cooperation between the State and Union 

Governments you can lay a new railway line. When Muthamizh Arignar Dr 

Kalaignar was the Chief Minister of Tamil Nadu, he said that “when we ask for a 
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new railway line, the Union Government says that the State Government should 

give 50 percent of the share money for that rail project. We are ready to provide 

that 50 percent share. But will the Union Government provide half of the income 

that is generated from that new rail way line?” This was asked by Dr Kalaignar. 

There was no reply from the then Union Government. Therefore, we have so 

much of financial burden in the State of Tamil Nadu.  

Hon Minister talked about income generation of Railways in his speech. We 

say, we want a separate allocation for rail projects of Tamil Nadu. Sir there should 

be a new railway line between Erode-Palani and Dindigul-Sabarimalai. I can 

explain the reason. Approximately 1 Crore people every year within two months 

visit Sabarimala. Every Month 5 lakh Ayyappa Pilgrims visit these places. We 

want that a separate railway line should be laid between Dindigul and Sabarimalai. 

Even if you don’t give, you can provide a railway line between Kodaikkanal Road 

to Theni for a stretch of 48 kms. Ayyappa pilgrims throughout India can come to 

Theni and from there they can reach Sabarimala from Theni which 50 kms by 

road.  I request Hon Minister of Railways to look into this. New railway route 

between Dindivanam-Tiruvannamalai and Perambalur are also pending for long. 

Hon Minister knows Tamil. He understands the sentiments of Tamil Nadu. He 

should allocate more funds for these Railway projects. I request that Hon Minister 

should give importance to Dindigul-Sabarimala rail line project. Thank you. 
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14.00 hrs 

SHRI G. M. HARISH BALAYOGI (AMALAPURAM): Sir, thank you for giving me 

an opportunity to speak on this important topic. The Indian railways has been part 

of each and every one of us across religions, language, cultures and even 

generations. Much like an old tree in forests, the Indian railways has seen our 

young nation grow from an exploited prisoner of the British wherein trains were 

used to carry out our resources and people for the development of the colonizers 

to a new born nation where the people began using trains to discover new parts 

of the country, set up families and work towards the growth of our nations. Now, 

as a purpose-driven youthful nation, this is at the crux of achieving greatness, not 

just in Asia, but across the world.  

 The Indian railways is the thread that binds together the fabric of our nation. 

The growth we see in our country today would not be possible, had not the Indian 

railways been present and grown over the last 200 years. The astounding 

numbers have rightfully earned the railways the title ‘Lifeline for the Nation’. Under 

the visionary guidance of our hon. Prime Minister, Modi Ji and the directions of 

our Railway Minister, Shri Ashwini Vaishnaw ji the Indian railways has grown 

exponentially towards realizing our goals of Vikasit Bharat 2047.  

 Over the last 10 years, our railways has established, upgraded and 

operated more than 1,20,000 kilometres of rail lines, 8000 railway stations and 

served more than 600 crore passengers annually. Gone from laying four-kilometre 

per day in 2014-15 to 14-kilometer of tracks per day, it has achieved almost four 

times increment. We have also achieved double electrification of railway lines 
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across India within a decade. This shows our Government's commitment towards 

the growth and development of India and its railways.  

 Respected Chairman, Sir, my own State, Andhra Pradesh has very fond 

relations with the Indian railways starting all the way back in the late 19th century. 

This may sound strange given that our State for all practical purposes, is merely 

10 years old, thanks to an absolute unscientific bifurcation, wounds were deep to 

an anarchy of last five years. My State is finally now healing again, thanks to the 

efforts of Shri Narendra Modi Ji, our hon. leader and Chief Minister, Shri Nara 

Chandrababu Naidu ji, and our Deputy Chief Minister, Shri Pawan Kalyan ji. 

 Sir, the previous State Government sold nothing but false dreams in the 

name of progress. This is aptly represented by their failure to fulfil their major poll 

promise of setting up the South Coast Railway Zone, a truly cherished dream of 

every Andhra-ite. 

Every year from 2019 to 2024, loud and empty announcements were made, 

yet nothing was done. It was due to our party’s actions and continuous efforts that 

the failure to allocate land on the part of the previous State Government was 

uncovered at the national level, showing their hypocrisy to the world at large. 

In absolute contrast, as soon as the NDA Government - Modi 3.0 and CBN 

4.0 - came into power both at the Centre and in the State of Andhra Pradesh, we 

announced railway projects worth Rs. 9,150 crore in Andhra Pradesh. We also 

sanctioned construction of a special line from Vijayawada to the rightful capital of 

our State - Amravati.  Also, a lot of beautification projects under the Amrit Bharat 
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Station Scheme at almost 53 railway stations across AP costing about  Rs. 1,397 

crore were announced. 

We have delivered in just five months of the Government more than what 

they have done in five years of absolute power. This is because unlike the 

previous State Government that crushed Andhra Pradesh with lies, murders and 

corruption, our Government has uplifted our Andhra brothers and sisters with 

development, growth and opportunity.  

Respected Chairman Sir, now I come to the Bill. I would like to state that 

the Railways (Amendment) Bill, 2024 marks a significant step towards realising 

the vision by shredding the outdated colonial shackles and ushering in necessary 

changes. 

This Bill introduces essential amenities to streamline administrative and 

legal procedures related to the Indian Railways by granting authority to the 

Railway Board and enabling it to effectively discharge its duties. This is a clear 

indication of the commitment of our Government to cut down archaic laws, 

replacing them with indigenous and futuristic legislation.  

Respected Chairman Sir, as I come towards the end of my speech, I would 

also like to mention a few points that I believe are important for the Railway 

Minister to take a note of, to take our railway services to the accelerated path of 

being the best in the world. 

There are three ‘A’s which I would like to mention. The first one is the 

accessibility. As I stated earlier, the Indian Railways has been growing at a record 

year-on-year basis for the last decade. I applaud the Government’s unwavering 
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commitment to connect many cities, towns, villages and hamlets across the 

country.  

HON. CHAIRPERSON: Kindly give your suggestions to the Minister.  

SHRI G. M. HARISH BALAYOGI: Sir, I will take a few more minutes and 

conclude. 

HON. CHAIRPERSON: You have already taken six or seven minutes. 

SHRI G. M. HARISH BALAYOGI :  Sir, I would like to mention to the Ministry that 

we have to take into consideration three ‘A’s over here, specifically regarding t 

accessibility, affordability and accountability because we are progressing by 

transforming the railways from where it was a decade ago to where we have 

reached till now. We are also introducing new trains, like bullet trains.  We are 

expecting … (Interruptions) 

HON. CHAIRPERSON: Shri Kaushalendra Kumar ji. 

SHRI G. M. HARISH BALAYOGI : Sir, please give me one minute and I will 

conclude.  

HON. CHAIRPERSON: Shri Kaushalendra Kumar ji. 

SHRI G. M. HARISH BALAYOGI:  Sir, I requested you for at least two minutes of 

more time.  

HON. CHAIRPERSON: No. There are a number of speakers. Due to time 

constraint, I could not accommodate.  

SHRI G. M. HARISH BALAYOGI: Sir, I come to the conclusion. The Indian 

Railways is an integral part of our society as it caters to the needs of all.  
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HON. CHAIRPERSON: Your three ‘A’s have already been well taken by the hon. 

Minister.  

SHRI G. M. HARISH BALAYOGI:  Our hon. Prime Minister, while recently 

flagging off new Vande Bharat trains stated that we would not stop until the Indian 

Railways guarantees comfortable travel for the poor, the middle class and 

everyone.  

HON. CHAIRPERSON: Thank you. 

Shri Kaushalendra Kumar ji. 

®ी कौशलेÆþ कुमार (नालंदा) : सभापित महोदय, आपने रेलव े(संशोधन) िवधेयक, 2024 पर चचाª 

म¤ भाग लेन ेका अवसर िदया, इसके िलए आपको बहòत-बहòत धÆयवाद ।  म§ सबस ेपहल ेमाननीय रले 

मýंी जी Ĭारा ÿÖतुत िवधेयक Ĭारा रेलव ेअिधिनयम, 1989 म¤ संशोधन और भारतीय रेलव ेबोडª 

अिधिनयम, 1905 के ÿावधानŌ को शािमल करन ेका ÿÖताव ह ै।    

माननीय सभापित :  आप िवषय पर आ जाइए । 

… (Óयवधान) 

®ी कौशलेÆþ कुमार : माननीय सभापित जी, अब भारतीय रलेवे अिधिनयम, 1905 समाĮ हो जायेगा 

और एक ही रेलवे अिधिनयम कानून लागू होगा िजसस ेरलेवे बोडª कì शिĉयŌ म¤ विृĦ होगी और साथ 

ही बोडª कì संचालन कì समú द±ता को बढ़ावा िमलेगा । दो अलग-अलग कानून, जो वतªमान म¤ ह§, 

इनकì आवÔयकता भी नहé रहेगी । भारतीय रलेवे बोडª के ÿशासिनक ढांचे को मजबूत बनाने म¤ 

Öवतंýता िमलेगी । मूलłप से अब रेलवे बोडª पूणª łप से अिधक सशĉ बन जायेगा िजससे भारतीय 

रेलवे को आधुिनक बनाने म¤ काफì मदद िमलेगी । म§ रेलमýंी जी को इसके िलए धÆयवाद देता हóं । 

           माननीय रेलमýंी ®ी अिÔ वनी  वÕैणव जी के नेतÂृव म¤ रेलव ेिवभाग काफì ÿगित के पथ पर 

आग ेबढ़ रहा ह ै।  रेलव ेĬारा आधिुनक एवं Öवदेशी तकनीक स ेबनी वंद ेभारत ůेनŌ कì शŁुआत काफì 

सराहनीय ह ै।  मेर ेराºय िबहार म¤ 12 वंद ेभारत ůेनŌ कì शŁुआत हòई ह ैजबिक देश भर म¤ 68 वदें 
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भारत ůेन¤ चल रही ह§ ।  यह सराहनीय कदम ह ै ।  म§ पूरी दिुनया म¤ इस तरह स ेकायª करन ेवाले 

माननीय रेल मýंी जी को बधाई देता हóं, धÆयवाद देता हóं और साथ ही म§ माननीय ÿधान मýंी जी को 

बहòत बधाई देता हóं ।  वंदे भारत, खासकर िबहार म¤ 12 ůेन¤ दी गई ह§ और इनका 22 ÖटेशनŌ पर 

ठहराव भी हो रहा ह ै।  इसकì काफì लोग सिुवधा ले रहे ह§ ।  

           महोदय, रेलव ेनमो भारत रेिपड रेल Ĭारा छोटे शहरŌ म¤ रेल सेवा ÿदान करन ेकì िदशा म¤ 

उÂकृĶ कायª कर रहा ह ै।  यह अ¸छी बात ह ैिक  रेलव ेिवभाग जÐद ही बलुटे ůेन भी चलाने जा रहा    

ह ै।  मेरा सरकार स ेआúह ह ैिक िदÐली कानपरु, वाराणसी होते हòए पटना के िलए भी बलुटे ůेन चलाने 

कì पåरयोजना को जÐद स ेजÐद मंजूरी देने का काम कर¤ ।  

          रेलव ेम¤ याýी सरु±ा एक अहम मĥुा ह ै।  रेलव ेĬारा बड़ी लाइनŌ कì सभी मानव रिहत øॉिसंµस 

को समाĮ िकया जाना एक उपलिÊध ह ै।  कवच स ेसरु±ा के पु́ ता ÿबंधन रेलव ेĬारा िकए गए ह§ ।  

इंजन म¤ कवच िसÖटम तो रहेगा ही, साथ ही रेलव ेलाईन के साइड म¤ भी कवच ÿणाली िसÖटम लगाया 

जा रहा ह,ै जो एक सराहनीय कदम ह ै।  िबहार राºय के करीब 98 रेलव ेÖटेशनŌ को अमतृ भारत 

पåरयोजना का चयन कर िवकिसत ÖटेशनŌ का िनमाªण हो रहा ह ै।  म§ इसके िलए माननीय मýंी जी का 

Öवागत करता हóं और अिभनंदन भी करता हóं ।  

          म§ माननीय रेलमýंी जी स ेआúह करना चाहता ह ैिक कोरोनाकाल म¤ जो रेलगािडयां बÆद कर 

दी गई थé, िजनके िकराए बढ़ाकर िलए गए थ,े इÆह¤ दोबारा चलान ेकì जłरत ह ै।  वåरķ नागåरकŌ कì 

िकराये म¤ छूट बंद कर दी गई ह,ै इसकì भी शłुआत करन ेकì जłरत ह ै।  खासकर कोरोना काल म¤ 

जो भी ůेन¤ चल रही थé, कोरोना स ेपहल ेजहां Łक रही थé, उन ÖटेशनŌ पर ठहराव शłु कराया     

जाए ।  

            महोदय, म§ अपने संसदीय ±ेý के बार ेम¤ कुछ अनरुोध कłंगा ।  राजगीर रेलव ेÖटेशन को 

अमतृ भारत रेलव ेपåरयोजना के तहत िवकास करके िवĵÖतरीय Öमाटª रेलव ेÖटेशन बनान ेकì िदशा 

म¤ मंजूरी देने का काम कर¤ ।  ÖटेशनŌ के भवनŌ का िडजाइन Öथानीय सÖंकृित, ऐितहािसक िवरासत 

और वाÖतुकला के आधार पर ही तय िकया जाए ।  राजगीर āĺा जी कì पिवý य² भूिम ह ै।  यह 
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सÖंकृित और वैभव का केÆþ होने के साथ-साथ जैन, बौĦ और िहÆद ूधमाªवलंिबयŌ कì संगम-Öथली 

एवं तीथª Öथली भी ह ै ।  राजगीर का ऐितहािसक और परुातािÂवक महÂव ह ै ।  राजगीर म¤ धािमªक 

माÆयताओ ंके अनसुार ÿÂयेक तीन वषŎ म¤ एक माह मलमास म¤ सभी देवी-देवताओ ंका वास होता ह ै।  

यहा ँमलमास म¤ िवĵ ÿिसĦ िवराट मलमास मेला लगता ह ै ।  राजगीर म¤ साल भर देश-िवदेश से 

पयªटकŌ एवं तीथªयािýयŌ का आना-जाना लगा रहता ह ै।   

इतना ही नहé, राजगीर म¤ अंतराªÕůीय िवĵिवīालय है । वहé पर खेल िवĵिवīालय भी है । 

अब वहां एयरपोटª भी हो गया है । इसकì एक अलग पहचान है । मेरा मýंी जी से िवशेष िनवेदन है िक 

राजगीर को िवकिसत करने कì आवÔयकता है ।  

माननीय सभापित : धÆयवाद । 

®ी कौशलेÆþ कुमार : महोदय, केवल एक िमनट द ेदीिजए ।  रामपरु पर हॉÐट ह,ै जहां ůेन Łकती ह,ै 

लेिकन िटकट नहé कटता ह ै।  म§न ेइस संबंध म¤ माननीय मýंी जी स ेकई बार िनवेदन भी िकया ह ै।  

धÆयवाद ।  

®ी अरिवंद गणपत सावतं (मÌुबई दि±ण) : आदरणीय चेयरमैन सर, रेल संशोधन िवधेयक पर म§ 

अपने िवचार ÿकट करन ेके िलए खड़ा हòआ हóं । आपने मुझे अनमुित दी, इस हेतु म§ आपको धÆयवाद 

देता हóं । म§ इस िबल का Öवागत करता हóं, ³यŌिक ÿशासकìय इÌÿूवम¤ट हम चाहते थ े। It is a very 

good sign. You want to amalgamate the two Acts. खासकर 1979 व 1905, लेिकन इसम¤ 

जो आपने कहा है िक रलेवे ऑग¥नाइजेशन लोक िनमाªण िवभाग से वषª 1905 म¤ अलग कर िदया गया 

था । अब आप उसके कामकाज व Öवतंýता को बढ़ाना चाहते ह§ । Öवतंýता जो िवषय है, will that 

autonomy be granted to the Board or not ? will the interference of the Government 

continue in the functioning of the Railways? You should definitely direct them, but 

right now मुझे कभी-कभी अजीब लगता है । आपने इसम¤ एक िवषय रखा है िक जो ओपन ल§ड है, 

उस हेत ुआप ³या करने वाले ह§? उसम¤ एक ÿावधान था िक रले कì खुली जमीनŌ को िवकिसत करने 

के िलए रले िवकास कॉरपोरशेन व भूिम िवकास कॉरपोरशेन ह§ । आपने अभी तक ³यŌ नहé सोचा? 
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रेल कì जो खलुी भूिम है, उसम¤ एनøोचम¤ट हòआ है । एक तरफ आदरणीय ÿधानमंýी जी ने प³का घर 

व ÿधान मंýी आवास योजना लाई है । जो झµुगी-झोपिड़यां रेल कì जमीन पर िÖथत ह§, उनके संबंध 

म¤ रेल मýंालय कहता है िक हमारे पास कोई ऐसी नीित नहé है, िनयम नहé है िक हम इनके िलए घर 

बनाए ं। महाराÕů म¤ वषª 2000 से पूवª कì जो झµुगी-झोपिड़यां थé, उनको सरकार ने अिधकृत कर िदया 

ह ै। उनको åरहैब करना है, तो न रले ÿशासन उनसे बात करता है, न रेल मýंी जी बात करते ह§ िक 

हमारी जमीन पर जो एनøोचम¤ट है, उसम¤ ³या राºय सरकार हमारा सहयोग करेगी? अगर राºय 

सरकार सहयोग करगेी, तो अ¸छा होगा िक आप उसको आगे जाकर उपयोग कर सकते ह§ । रेल वाले 

झµुगी-झोपिड़यŌ को कभी भी नोिटस देकर हटा दतेे ह§ । आपका प³का घर तब कहां गया, ÿधान मंýी 

आवास योजना कहां गई? आप ³यŌ न सिÌमिलत होकर राºय सरकार से बात करके कह¤ िक ÿधान 

मýंी जी उनको प³का घर देना चाहते ह§ । हमारी जमीन पर ये रह रहे ह§ । हमारे पास कोई िनयम-नीित 

नहé है ।  

 सर, आपने Öटेशन का नाम पंिडत दीन दयाल उपाÅयाय रख िदया, जो मुझे बहòत अ¸छा     

लगा । म§ इसका Öवागत करता हóं । म§ िकतने सालŌ से अनुरोध कर रहा हóं, उस पर भी Åयान दीिजए 

िक आपकì पाटê ने महाराÕů म¤ बोडª लगाए िक रेलवे Öटेशन के नाम बदल िदए गए ह§ और उसका 

øेिडट भी िलया । हालांिक म§ अकेला था, िजसने ससंद म¤ यह िवषय उठाया था िक करीरोड को 

लालबाग करो, स§डहÖटª को डŌगरी करो । आप ÿĳकाल म¤ ÿĳ सं´या 122 म¤ आपने सारे परुाने नाम 

िलखे हòए ह§ । वे नाम बदले िक नहé? बोडª तो आपकì पाटê लगाती है िक हमारी सरकार ने नाम बदल 

िदया, लेिकन आज भी वही नाम चल रहे ह§ । च¤बूर को िगरगांव करना था, लेिकन आज तक नाम नहé 

बदला । आज के 122 नंबर ÿĳ पर वही नाम दोबारा आए ह§ ।  

 महोदय, मेरी आपसे ÿाथªना है िक रले बोडª को जब आप Öवतंýता देना चाहते ह§, तो इन सारी 

चीजŌ को भी दखेना चािहए । जैसे पंिडत दीन दयाल उपाÅयाय Öटेशन आपने नाम िदया, वैसे ही म§ 

आपके सं²ान म¤ लाना चाहता हóं िक पूरे दशे, पूर ेएिशया म¤ रेल जब शłु हòई तो रले शुł करने वाल े

भारतीय नाना शंकर सेठ थ े। मुंबई स¤ůल Öटेशन को उनका नाम दनेे के िलए राºय सरकार ने ÿÖताव 
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पास िकया, महानगर पािलका ने ÿÖताव पास िकया, आपके पास गया, लेिकन आपको ऐसा करने म¤ 

³या अड़चन है, मझेु समझ नहé आता । इतना अ¸छा काम, िजससे आपको पूर ेमहाराÕů, पूरे देश से 

आशीवाªद िमलेगा िक िजस श´स ने अपने खुद के बंगले म¤ Great Indian Peninsula Railway 

का हेड ऑिफस खोला था । 

 म§न ेआपस ेÿाथªना कì थी । आप इस िवषय को तो पूरा कìिजए । छýपित िशवाजी महाराज 

टिमªनल पर छýपित िशवाजी महाराज का Öटै¸यू लागने के िलए म§ बार-बार मांग कर रहा हóं । आपने 

केविड़या Öटेशन का नाम बदल िदया । वहां आदरणीय वÐलभ भाई पटेल जी का Öटै¸यू लगा हòआ    

ह ै। िबिÐडंग पर Ìयूरल लगा हòआ ह ै। ³या स¤ůल रलेवे का जो हेड³वॉटसª ह,ै वहां छýपित िशवाजी 

महाराज का Öटै¸यू नहé लग सकता ह?ै वह एक छोटा सा काम आपको करना चािहए ।  

 म§ आपको एक और बात बताना चाहता हóं । जब आप अ³टूबर म¤ आए थ ेतो नाना Öटेशन कì 

मांग के बार ेम¤ राजÖथान के लोग आपस ेस ेिमले थ े। बांþा से जयपरु के िलए जो ůेन चलती ह,ै उसको 

नाना Öटेशन पर रोकने कì बात कì थी । वह नहé हो रहा ह ै। आप नाना शंकर सेठ जी का नाम नहé दे 

रहे ह§ । यह Öवतंýता िकस बात कì होगी? उनको फाइन¤िशयल पावर भी देना चािहए । अगर आप 

िकसी जीएम स ेपूछ¤गे िक आपकì फाइन¤िशयल पावर ³या ह ैतो आपको पता चलेगा िक GM has 

got a very meagre amount to spend.  

HON. CHAIRPERSON : It is up to Rs. 500 crore.  

®ी अरिवंद गणपत सावतं : सर, इस समय उसको फाइन¤िशयल पावसª देने कì भी जłरत ह ै । 

Administrative powers without responsibility and responsibility without power can 

not match. both the things cannot match. So, we have to have the financial powers 

to be granted to the GM.  

 आिखर म¤, म§ नांदेड़ Öटेशन के बारे म¤ कहना चाहता हóं । मराठवाड़ा म¤ जो नांदेड़ Öटेशन है, 

which comes under the South Central Railway. अब पूरा नांदेड़ महाराÕů म¤ है । वहां स ेरेल 
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शłु होकर साउथ स¤ůल रलेवे तक आती ह ै। साउथ स¤ůल रलेवे वाले उसको कुछ भी सिुवधा नहé 

देते ह§ और न उसकì कोई मांग को पूरा करते ह§ । इसके िलए म§ आपसे ÿाथªना करता हóं ।  

 म§ िबल का Öवागत करता हóं । आपकì एडिमिनÖůेिटव åरफॉमª करने कì कोिशश ह ै। लेिकन, 

अगर उसम¤ ऑटोनोमी नहé आई और उसको अिधकार नहé िदया गया तो यह िसफª  कागजŌ म¤ ही रह 

जाएगा । िफर भी, म§ आपको शुभकामनाए ंदतेा हóं । आपने मझुे बोलने कì अनमुित दी, उसके िलए 

आपको धÆयवाद दतेा हóं । 

माननीय सभापित : ®ी िनलेश ²ानदेव लंके – उपिÖथत नहé ।  

®ी ®ीरगं आÈपा चंद ूबारणे (मावल) :  सभापित महोदय, म§ रेलव े(संशोधन) िबल, 2024 पर अपनी 

बात रख रहा हóं ।  पहल ेतो म§ माननीय रेल मýंी जी का आभार ÿकट करना चाहता हóं िक उनके 

कायªकाल म¤ रेल मýंालय को गित िमली और कई रेल मागª उनके कायªकाल म¤ बन े।  यातायात करन े

वाल ेयािýयŌ को सिुवधा देने कì बात हो, Öटॉपेज कì बात हो या अÆय कोई बात हो, उÆहŌन ेरेलव ेके 

महÂव को बढ़ाया ह ै।  इसके िलए म§ आपका शøुगजुार हóं और आपको धÆयवाद देना चाहता हóं ।  

 महोदय, इस िवधेयक म¤ सबस ेमहÂवपूणª पåरवतªन भारतीय रेलव ेबोडª अिधिनयम, 1905 को 

रेलव ेअिधिनयम, 1991 म¤ अिधकृत करना ह ै।  यह कदम भारतीय रेलवे कानून के ढांच ेको सरल 

बनान ेऔर आधिुनक जłरतŌ को पूरा करन ेम¤ स±म होगा ।  जब रेलवे बोडª म¤ कई सार ेिवषय जाते 

ह§ तो उनको माÆयता िमलती ह ै।  रेलवे बोडª Ĭारा माÆयता िमलन ेपर कई सार ेिवषयŌ का कायाªÆवयन 

होता ह ै।  आज आम आदमी के िलए सबस ेमहÂवपूणª बात यह ह ैिक यातायात के िलए  सबस ेबड़ा 

साधन रेलव ेिवभाग म¤ ह ै।  जैस ेदेश के अÆय शहरŌ म¤ ůैिफक कì समÖया सबसे ºयादा ह ै।  रोड स े

यातायात करन ेपर कई ए³सीड¤ट्स होते ह§ ।  रोड के ए³सीड¤ट और रेलव ेके ए³सीड¤ट म¤ फकª  होता 

ह ै।  रेल म¤ यातायात करन ेवाल ेयाýी को ºयादा स ेºयादा सिुवधा िमलती ह ै।  माननीय मोदी जी के 

नेतÂृव म¤ वषª 2014 स ेवषª 2024 तक 31,000 िकलोमीटर तक नय ेरेलवे ůैक िबछाए गए ह§ ।  यह 

आंकड़ा साउथ अĀìका और इटली स ेभी ºयादा ह ै।  मोदी जी के नेतÂृव म¤ रेलव ेइलेि³ůिफकेशन 
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का काम िपछल ेदस सालŌ म¤ करीब 5,188 िकलोमीटर तक हòआ ह ै।  दस साल म¤ यह काम करीब 

40,000 िकलोमीटर तक पहòंचा ह ै।  इस सरकार का काम जमªनी स ेभी ºयादा ह ै।    

 वैसे तो वषª 2013-14 म¤ रलेवे का बजट 28,174 करोड़ Łपये था, लेिकन वषª 2024-25 म¤ 

यह बजट 2.62 लाख करोड़ Łपये हो गया है । यह रलेवे यातायात को बढ़ाता है । जो याýी याýा करते 

ह§, उनको रलेवे के माÅयम से सिुवधा िमलती है । 

 म§ माननीय मंýी जी से दो-तीन Èवाइंट्स कहना चाहता हóं । जैसे ‘अमतृ भारत Öटेशन योजना’ 

के तहत माननीय रले मýंी जी ने दशे भर म¤ 1,337 ÖटेशनŌ का सधुार करने का ÿावधान िकया गया 

ह ै। यह एक महÂवपूणª योजना है । महाराÕů म¤ 132 ÖटेशनŌ का सधुार करने का ÿावधान िकया गया 

है तथा कई सार ेÖटेशनŌ म¤ सधुार कायª चल रहा है । मेरा चनुाव ±ेý पणेु स ेÆयू मुंबई तक है । मरे ेचनुाव 

±ेý म¤ ‘अमृत भारत Öटेशन योजना’ के तहत 6 Öटेशंस िलए गए ह§ । उन सभी ÖटेशनŌ का काम चल 

रहा है, िसफª  पनवेल को छोड़कर । पनवेल Öटेशन का काम अभी शłु हòआ ह ै। म§ने देखा है िक िजन 

ठेकेदारŌ को उन ÖटेशनŌ का काम िदया गया है, वे ठीक ढंग से काम नहé कर रहे ह§ । समय पर काम 

होना चािहए, गुणव°ापूणª काम होना चािहए । म§ आपसे यह भी कहना चाहता हóं । 

 म§ दो-तीन मĥुŌ के बारे म¤ बताना चाहता हóं । माननीय मýंी जी, कोरोना काल म¤ लंबी दूरी कì 

ůेÆस के Öटॉपेज़ बंद िकए गए थ े। कई याýी तथा ÿवासी संगठन इसकì मांग करते ह§ । म§ यह कहना 

चाहता हóं िक जो बड़े शहर ह§, उनको ºयादा सिुवधा देने कì आवÔयकता है । मेर ेचुनाव ±ेý म¤ पनवेल 

शहर है । म§ने कई बार आपसे इसकì मांग कì है । आपको यह काम करना चािहए । कोरोना काल से 

पहले वåरķ नागåरकŌ को िविभÆन रलेगािड़यŌ के िकराये पर छूट दी जाती थी । अगर वह छूट दोबारा 

दी जाएगी, तो वåरķ नागåरकŌ को भी राहत िमलेगी ।  

म§ एक आिखरी बात कहना चाहता हóं । पणु-ेलोनावला म¤ तीसरे और चौथे ůैक को मंजूरी दी 

गई है । वह काम लंिबत है । म§ िफर से कहना चाहता हóं िक अगर यह काम पूरा हो जाएगा, तो पुणे से 

लोनावला तक, िजस úोथ से ये शहर बढ़ रहे ह§, उससे वहां के लोगŌ को सिुवधा ÿाĮ होगी ।  
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म§ पनुः इस िबल के माÅयम से रेल मýंी जी को धÆयवाद देना चाहता हóं । रेलवे से³टर म¤ सबसे 

ºयादा काम िकए गए ह§ । मýंी जी ने आपने åरकॉडª āेक काम िकया है । 

SHRI NILESH DNYANDEV LANKE (AHMEDNAGAR): Hon’ble Chairman Sir, 

the work related to Ahmednagar-Pune interchange line has been pending for the 

last many years due to lack of maintenance point and I would like to request you 

to complete it as early as possible. I would also like to draw your attention towards 

a very important railway line projects, between Chhatrapati Sambhajinagar to 

Ahmednagar, Ahmednagar to Pune and Ahmednagar to Kalyan.  

Sir, these rail line projects are very important as it will connect many 

important places and big cities like Shrikshetra Devgad Devsthan, Shrikshetra 

Shani Shingnapur, Shri Kshetra Shirdi and Shri Kshetra Ganpati Ranjangaon. 

These are important religious pilgrimage places and lakhs of people visit it every 

year. Many important industrial places like Walunj, Supa, Ranjangaon and Pune 

are interconnected on this line. The workers and laborers, businessmen and 

devotees commute on this railway line. Therefore, after completion of these 

railway projects, people would get immensely benefitted. This line is likely to 

connect. Pune, Shirdi and Sambhajinagar airports as well and that is why it is very 

important.  

The rail line project between Ahmednagar and Kalyan is also very 

important. The people residing in Nagar and Beed districts, usually connected 

 
 English translation of the speech originally delivered in Marathi. 
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with the people living in Pune, Mumbai and Kalyan mostly. So, this line should 

also be made operational as early as possible.  

There is a small village called Nimdak in my Constituency. This place is far 

way from city area. There is a railway crossing and it needs a flyover-bridge 

immediately as it connects around 25-30 villages in that area. People have to wait 

for 30 long minutes at this railway crossing. So, it should also be completed as 

early as possible 

A rail fare concession was given to senior citizens but during Covid 

pandemic, it was discontinued. Hence, I would like to demand that this facility 

should be provided once again.  

SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Hon. Chairperson, Sir, I 

rise today to speak in favour of the Railways (Amendment) Bill, 2024.  This is 

indeed a privilege and an opportunity for me.   

 The proposed amendment is not just a legislative exercise by the Ministry 

of Railways.  It is a very significant step towards modernising, simplifying and 

strengthening one of the most vital institutions of our nation, the Indian Railways.  

We are aware of the fact that the Indian Railways was established over 170 years 

ago.  It is not just a mode of transportation.  It is a unifying force.  It is an equaliser 

that binds this vast and diverse nation.  I think, all of us are aware of this.  From 

connecting the remotest corners of the nation to driving the economic progress, 

the Indian Railways has been the lifeline of millions of Indians for ages and for 

generations. I can only say that it has symbolised mobility, opportunity and 

national pride.   
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 Today, we have gathered here to speak about the proposed amendment.  

The Railways (Amendment) Bill, 2024 presented by the Ministry of Railways 

intends to repeal the Indian Railway Board Act, 1905 by suitably incorporating all 

its provisions into the current Railways Act, 1989.  We need to appreciate the 

remarkable endeavour of the Ministry of Railways for having not only 

conceptualised the entire idea of bringing in the provisions of the Railway Board 

Act, 1905 into the current Railways Act, 1989 but also translating this entire idea, 

this forward-looking step into reality.   

I must tell you that this particular amendment must have been brought by 

the Government which existed a couple of decades back.  I must take you to the 

Report of the Joint Parliamentary Committee which was constituted for examining 

the Bill of 1986 which was presented to the Lok Sabha and thereafter laid in the 

Rajya Sabha on 21st February, 1989.  While examining the Railway Bill, 1986 

which later became the Railways Act, 1989, the then JPC which had been 

constituted for the purpose had recommended the repeal of the Railway Board 

Act, 1905 and the incorporation of all the provisions of the Railway Board Act, 

1905 into the 1986 Bill.  I was going though that report and I quote from that 

particular report.  You have to give me some time. Para 40 of that particular report 

of the JPC, which was written in 1986, says: 

“The Committee note that while submitting a comprehensive Bill to 

consolidate the law relating to the Railways, the Government have 

not included the provisions of the Railway Board Act, 1905 in the 

Railways Bill. The Railway Board Act, 1905 is to be read with the 
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provisions of the Indian Railways Act, 1890 and as such, it should 

appropriately find a place in the new Act.” 

 But unfortunately, the JPC’s report was not accepted. 

 Today, Prime Minister Modi’s Government has come forward and, for 

simple and effective governance, has proposed just one law, the Railways Act, 

1989, with all the provisions of the Railway Board Act, 1905. This Bill will do away 

with the need to refer to two laws and this will definitely simplify the whole system. 

HON. CHAIRPERSON : The Report was accepted. But the Government had not 

taken any action. 

SHRIMATI APARAJITA SARANGI : Yes, Sir, exactly. I will say that it was not 

incorporated in the Bill. Sir, to understand the necessity of this particular 

amendment, we must look at the history of the Indian Railways. Please give me 

some time.  

HON. CHAIRPERSON: There is a time constraint. You have limited time. 

SHRIMATI APARAJITA SARANGI : The establishment of the railway network in 

India was actually associated with the Public Works Department at that point of 

time during the British era. And thereafter, with the growth of the Princely States 

and the expansion of the railway network in the country, there was a separation 

of the Indian Railways from the Public Works Department, and the Railway Board 

Act, 1905 was enacted.  

 Sir, we go fast forward to 1989 when the Railways Act, 1989 was enacted. 

This particular Railways Act, 1989 replaced the earlier Act of 1890 and provided 

a very modern and comprehensive framework for railway governance. But Sir, 
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unfortunately, again, this particular Act which came, the new law which came, did 

not incorporate the provisions of the Railway Board Act of 1905. At the cost of 

being repetitive, I am saying this. So, we continued with two sets of laws all 

through. The Railways Act, 1989 and the Railway Board Act, 1905 creating 

complexity and hence, this particular Bill is required.  

 The functions and independence of the Railway Board will be enhanced 

with this Bill. At the same time, it is highly pertinent to mention here that there has 

been no financial implication when we implement this particular amendment, the 

Railways Act, 1989 with the incorporation of the provisions of the Railway Board 

Act, 1905. The expenditure on the Railway Board proposed to be constituted as 

a statutory body under the Railways Act, 1989, would continue to be met from the 

budgetary provisions under the revenue segment of the Railway Budget. And I 

must inform the House that this time, the expenditure for 2024-25 on the Railway 

Board would be to the tune of Rs. 404 crore. 

 

 

14.38 hrs         (Shri A. Raja in the Chair)  

 Sir, as I conclude, I am reminded of the speech of the hon. Prime Minister 

Shri Narendra Modi ji from the ramparts of the Indian Red Fort on August 15, 

2022. He talked of ‘Panch Pran’ for the coming twenty-five years. And he had also 

said, and I quote: 

“In this Azadi Ka Amrit kaal, new laws should be made by abolishing 

the laws which have been going on from the time of slavery.” 
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 Sir, all the Ministries of the Government of India had been asked to identify 

the obsolete laws and draft new legislations that are in consonance and in line 

with the idea of a resurgent India. I am delighted to say in the House that the 

Central Government identified around 1500 archaic laws and they have actually 

been removed from the system.  

 Sir, the Railways (Amendment) Bill, 2024 is a significant step towards 

making Indian Railways more agile, more efficient, more modern, and more 

capable towards serving the needs of the people of this nation. I commend the 

efforts of the Ministry of Railways and all its officials. Of course, under the 

leadership of Prime Minister Modi ji this particular, much-needed, amendment is 

going to take place. I seek the support of all in this august House for the Bill.  

 Thank you so much. 

SHRI M. K. RAGHAVAN (KOZHIKODE): Hon. Chairperson, Sir, first of all, I 

appreciate hon. Minister Shri Ashwini Vaishnaw Ji for the intention of this Bill 

which enhances the functions of the Railway Board.  

 Sir, I, however, have a few suggestions in this regard to and submit before 

the hon. Minister for kind consideration and implementation.  

 Sir, I would like to explain it in detail. Kozhikode is my constituency. Despite 

my multiple requests, no new trains have been sanctioned for Bengaluru, 

Trivandrum, Mangalore and to Mumbai. The proposal for the west hill pit line and 

new Railway zone for Kerala are pending before the Railway Board.  
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 Not only that, Sir, all the pending cases are there. Sabari line, Guruvayur 

line and Nilambur-Nanjangud Railway line are pending before the Ministry of 

Railways.  

 Sir, Railway Board is already a powerful institution. I believe that the Board 

is already over-burdened today. All major proposals today require approval of 

Railway Board. This creates difficulties for people, constituency and for the Board.  

 Instead of this, my humble submission before you is to decentralize the 

power of Railway Board. We need a new body called Railway Divisional 

Committee which shall be convened by Divisional Railway Manager.  The DRC 

should convene every month to discuss upon the connectivity, infrastructure, and 

all passenger amenities of the respective divisions.  Members of Parliament of 

respective divisions should be made part of the body to have a greater say in the 

developmental works of their constituencies.  The seniormost MP should be made 

the Chairman of the Committee.  

 The Committee should be financially and administratively empowered to 

take decisions concerning railway divisions.  

 Hence, I strongly believe that the decentralization of powers of the Railway 

Board will enhance the efficiency of Railway Board as mandated by this 

amendment. 

 Sir, our Railway network is expanding rapidly.  It is very important that this 

decentralisation is done.  

 Sir, the sanctioning of new trains has to be based on demand and based 

on requirement of the State. This will help reduce crowd in trains. A few days ago 
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in train number 12484 between Kerala and Delhi, this issue had happened 

causing great inconvenience to commuters. A large number of passengers travel 

in reserved coaches even today causing great inconvenience to others. This must 

be stopped. A major reason for this is due to lesser number of trains running along 

the route. Once more trains start running, this problem will perish. There is also 

an urgent requirement of more railway personnel both for security and for railway 

operations urgently. The Railway Board must prioritise this.  

 Sir, another important thing is to ensure the cleanliness of the tracks and 

coaches. This has to be strictly enforced. My suggestion is if needed, a new 

regulatory authority should be established for ensuring this.  

 Since the topic is on Railways, I can speak for hours on this because I have 

so many bitter experiences in this field. But since I want to stick to the context of 

the Bill, I am not extending it any further. So, by the way, I would like to mention 

one thing before the hon. Minister.  

 Sir, Yashwantpur – Kannur was idled for six hours at Kannur Railway 

Station from morning to evening. Railways sanctioned for its extension to Calicut. 

The time schedule has been already announced but unfortunately, till now, it is 

not introduced. So, my humble submission before the hon. Minister is that you 

have to intervene and do this fast. This is my humble submission before you.  

Sir, we are proud of Indian Railways. It is a public service unit and not a 

commercial entity. I hope the Government keeps this in mind while introducing 

any reforms. Again, I request the hon. Minister to do something for Kerala State. 
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For the last so many years, we have been requesting the Ministry for the 

development of railways in our State.  

I always appreciate the hon. Minister because you have performed very 

well. You did so many things for Kerala, especially for my constituency, Calicut. 

So, kindly do the needful for the State. Thank you.  

®ी राजेश वमाª (खगिड़या) : सभापित महोदय, रेल (संशोधन) िवधेयक, 2024 पर अपने िवचार को 

रखने का अवसर देने के िलए म§ लोक जन शिĉ पाटê, रामिवलास और खगिड़ या कì जनता कì तरफ 

स ेआपका आभार और धÆयवाद Óयĉ करता हóं ।  

 सभापित महोदय, जब हम एक भारत कì बात करते ह§, तो उसका सबस े®ेķ उदाहरण भारतीय 

रेल ह,ै जो पूर ेदेश को जोड़न ेका काम करती ह ै। म§ आपके माÅयम स ेÿधान मýंी जी और रेल मýंी 

आदरणीय वÕैणव जी का िवशेष आभार Óयĉ करता हóं, िजÆहŌन ेबलुटे ůेन कì Öपीड स ेकई महÂवपणूª 

िनणªय िलए और उसका जीता-जागता उदाहरण आधिुनक और Öवदेशी वंद ेभारत ůेन ह ै।  

 सभापित महोदय, वतªमान म¤ 68 वंद ेभारत ůेÆस कुल 136 सेवाओ ंके साथ देश भर म¤ चल 

रही ह§ । व ेदेश के लगभग 24 राºयŌ म¤ 300 स ेºयादा Öटॉपेज और 170 िजलŌ को पूरी तरह स ेकवर 

करन ेका काम कर रही ह§ । अगर हम िप छल े10 वषŎ कì बात कर¤, तो याýी सरु±ा के िलए 1.27 लाख 

करोड़ Łपए का आवंटन िकया गया ह ैऔर हर साल लगभग सात हजार िकलोमीटर परुानी ůैक को 

बदलने का काम रेल मýंालय के Ĭारा िकया जा रहा ह,ै जो काफì सराहनीय ह ै। 

रेल के िवīतुीकरण म¤ भी ऐितहािसक ÿगित हòई ह ै । जहां िवगत 60 वषŎ म¤ 21 हजार 

िकलोमीटर िवīतुीकरण हòआ था, वहé िपछल े10 वषŎ म¤ यह बढ़ कर लगभग 41 हजार िकलोमीटर 

हो गया ह ै। इस िवīतुीकरण स े600 िमिलयन टन अितåरĉ माल ढुलाई हòई ह ै। इसके साथ-साथ 

640 करोड़ लीटर डीजल कì बचत और 400 करोड़ िकलो CO2 उÂसजªन म¤ कमी आई ह,ै जो 

पयाªवरण को संर±ण देने म¤ अहम भूिमका िनभाता ह ै। यह लगभग 16 करोड़ पेड़ लगाने के बराबर     

ह ै।  
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सभापित महोदय, िबहार राºय म¤ रेलव ेका 100 ÿितशत िवīतुीकरण हो चुका ह,ै इसके िलए 

म§ रेल मýंालय को धÆयवाद देता हóं । अब तक अमतृ Öटेशन के अंतगªत कुल 98 Öटेशंस िवकिसत 

िकए गए ह§, वहé वषª 2014 स ेअब तक  कुल 490 Éलाई ओवसª और अडंर िāजेज का काम संपÆन 

कराया गया ह ै। म§ माननीय मýंी जी स ेआúह करता हóं िक िजस तरह स ेपिĲमी और उ°री रेलव ेम¤ 

मैकेनाइºड लाűँी कì शŁुआत कì गई ह,ै उसस ेůेनŌ म¤ िमलन ेवाली चादर और िलनन कì सफाई कì 

गणुव°ा म¤ काफì सुधार आया ह ै। म§ माननीय मýंी जी स ेयही आúह कłंगा िक रेलव ेके हर िडिवजन 

म¤ मैकेनाइºड लाűँी Öथािपत कì जाए, तािक सभी ůेनŌ म¤ सफाई, उ¸च मानकŌ का पालन करते हòए 

सिुनिĲत हो सके । रेल मýंालय न ेपूर ेदेश म¤ रेल को मजबूत करन ेका काम िकया ह ै। म§ माननीय मýंी 

जी को धÆयवाद देता हóं िक माननीय मýंी जी न ेमेर ेखगिड़या, लोक सभा ±ेý के िलए कई महÂवपूणª 

िनणªय िलए ह§ ।  

म§ने रले मýंी जी से अनुरोध िकया था िक मेरे लोक सभा ±ेý खगिड़या से िदÐली तक आने के 

िलए एक भी राजधानी ůेन नहé ह ै। उÆहŌने Âवåरत मानसी से िदÐली के िलए राजधानी ůेन देने का 

काम िकया ।  

महोदय, म§ माननीय मýंी जी के सम± अपने लोक सभा ±ेý के िलए भी कुछ मांगŌ को रखना 

चाहता हóं । मेर ेखगिड़या लोक सभा ±ेý म¤ हसनपरु-िबथान रलेखंड का पåरचालन शłु कराया जाए । 

वतªमान म¤ 28 माचª, 2023 को ůायल का िनरी±ण िकया गया है, लेिकन 20 महीने बाद भी इस पर 

ůेन का पåरचालन नहé हो पाया है । उसी तरह से िबथान से कुशेĵर Öथान रेल लाइन का कायª भी 

अधूरा है । म§ माननीय मýंी जी से अनुरोध करता हóं िक इस कायª को पूणª कराने का िनणªय िलया      

जाए । लोक सभा ±ेý के खगिड़या-कुशेĵर Öथान रलेखंड पर अितåरĉ बजट देकर इस रेलखंड म¤ 

पटरी िबछाने का कायª कराया जाए । 

महोदय, लोक सभा ±ेý के अलौली से खगिड़या रलेखंड पर, जहां पर पटरी िबछ चुकì है, 

केवल पैस¤जर ůेनŌ का पåरचालन शłु होना है । म§ चाहóंगा िक माननीय मýंी जी कì िनगाह उस ओर 

भी जाए । म§ िबहार कì तरफ से माननीय रले मýंी जी, माननीय ÿधान मंýी जी से एक महÂवपूणª 
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गजुाåरश और िनवेदन करना चाहता हóं । िजतने भी िबहारी ह§, उÆहŌने हमेशा से केÆþ म¤ एनडीए कì 

सरकार का शत-ÿितशत समथªन िकया है । िपछले लोक सभा चुनाव म¤ एकतरफा एनडीए के प± म¤ 

40 म¤ से 39 सीट्स िजता कर भेजा और इस बार 40 म¤ से 30 सीट्स एनडीए के प± म¤ िबहार कì 

जनता ने देकर भजेा है । म§ रले मýंालय से चाहóंगा िक जब भी हमारे यहां पवª होता है, चाहे वह छठ हो, 

दगुाª  पूजा हो या दीवाली हो, पूरे देश भर म¤ िबहार के जो कमªचारी ह§, वे पूर ेदशे भर म¤ कायª करते ह§ । 

बड़े-बड़े उīोग-कारखाने उनके सहयोग से चल रहे ह§, िजससे देश आिथªक łप से भी मजबूत हो रहा 

ह ै। म§ कहना चाहóंगा िक जब वे साल म¤ एक बार पवª के वĉ अपने घर कì ओर Łख करते ह§, तो वे 

िकस तरीके से शौचालयŌ म¤, िडÊबŌ म¤ भर-भर कर अपने घर आते ह§? मरेा माननीय मýंी जी से िनवेदन 

है िक उनके िलए िवशेष ůेन कम से कम साल म¤ एक बार चलाई जाए, तािक वे सÌमान के साथ अपने 

घर जा सक¤  । म§ उनके िलए िनवेदन करना चाहóंगा िक िबहार के उन सािथयŌ कì तरफ अपनी िनगाह 

कर¤ ।  

अंत म¤, म§ रेल के हरेक उस कमªचारी को नमन करते हòए, िजसने भारतीय रले को िशखर पर 

पहòंचाया है, चाहे वह डीआरएम हो, चाहे वह लोको पायलट हो, चाहे वह Öटेशन माÖटर हो, चाहे वह 

एक-एक Öटेशन और रेल मýंालय से जड़ुा कमªचारी हो, उसके िलए बस यही कहना चाहóंगा िक – 

 

“अब तक कì कामयािबयां तÌुहार ेनाम करता हóं, 

हरेक कì लगन को झुक कर सलाम करता हóं ।” 

चूंिक रेलवे देश के िवकास के िलए उÂकृĶ कायª कर रहा है, इसिलए म§ इस िवधेयक का समथªन 

करता हóं । म§ आपका िफर से लोक जनशिĉ पाटê (रामिवलास) और खगिड़या कì जनता कì तरफ से 

साधुवाद एवं आभार Óयĉ करता हóं । धÆयवाद । 

DR. GUMMA THANUJA RANI (ARAKU): Thank you, Chairman, Sir, for giving 

me this opportunity to express my views on this Bill.  
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 The Indian Railways is not just a lifeline for the nation; it is the thread that 

weaves the aspirations of millions into the fabric of progress. The Indian Railways, 

one of the largest railway networks in the world, is the backbone of our economy, 

and a source of connectivity. It serves not just as a means of transportation but 

also as a driver of employment, economic development, and 

regional integration. The Railways Act, 1989, which governs this vast network, 

has undergone amendments over the years to address emerging challenges and 

regional needs. 

There are some of the positives of this Bill. First and foremost, by repealing 

the Indian Railway Board Act, 1905, and merging its provisions into the Railways 

Act, 1989, this Bill removes the need to refer to multiple laws. This unification is a 

much-needed move. It reduces the administrative burden and ensures that the 

system is easier to understand and implement, both for officials and stakeholders.  

The Bill also brings all railway governance under one comprehensive law. 

This step ensures better coordination between different parts of the railway 

system. When policies and operations align under a single framework, it becomes 

easier to implement projects smoothly across the country, promoting uniformity 

and fairness. 

Now, I come to some of the challenges of the Bill. The absence of specific 

provisions ensuring equitable regional representation on the Railway Board risks 

widening the gap between well-connected regions and underserved areas. For 

States like Andhra Pradesh, this could mean delays in addressing vital 

connectivity and infrastructure demands. 
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I would like to give some of the suggestions regarding the Bill. I would 

strongly urge the inclusion of regional representation in the Railway Board. States 

like Andhra Pradesh contribute significantly to passenger and freight services. 

Having representatives from such States on the Board would ensure that regional 

needs, such as improved connectivity and freight corridors, are addressed 

effectively.  

The Bill must prioritize infrastructure development in States that have high 

economic and logistical importance. For Andhra Pradesh, key projects like the 

operationalisation of the South Coast Railway Zone and better connectivity to 

ports such as Visakhapatnam and Krishnapatnam should be fast-tracked. These 

initiatives will not only boost regional development but also contribute significantly 

to the national economy. 

 Coming to my Constituency, Araku, I would like to raise a few important 

issues.  To attract more tourists, an exclusive Araku to Visakhapatnam Toy Train 

may be introduced on the lines of the well-established Kalka-Shimla Toy Train 

operating at Himachal Pradesh State. Many tourists coming to Araku are 

interested to witness the beautiful natural landscapes through the Vista Dome 

coaches of the Railways. But in the existing trains, there are only two to three 

coaches which are not meeting the demand of the tourists, and people are forced 

to travel in other coaches. I recommend for a significant increase in the number 

of Vista Dome Coaches.  
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Moreover, the Borra Caves is a very important attraction for Araku Tourists. 

The train movement over the single railway track above Borra Caves has many 

times led to earth and rocks falling in the caves, at times narrowly missing tourists.  

I would like to mention that the situation at the ancient caves is already 

grave, and the East Coast Railways is planning to double the Kothavalasa to 

Kirandul line by laying a second track above the Borra Caves. Once a double 

track is laid, there will be frequent movement of trains, which might cause a major 

landslide, closing the historic Borra Caves altogether.  

I would also like to point out that the caves are visited by thousands of 

people every day during the peak season. A landslide could harm a large number 

of people. The said Borra Caves is a major source of income for local people. 

Hence, I would like to request you to construct the second line in such a manner 

that it does not cause any threat to the caves. 

In recent seasons, Araku has witnessed a rapid increase in the number of 

tourists coming from The Telangana State. In order to facilitate and enhance 

tourism, a special train directly from Hyderabad to Araku travelling via Warangal, 

Khammam, Guntur, Vijayawada, Rajahmundry and Visakhapatnam may be 

introduced. This will play a very crucial role to ensure hassle-free travel for tourists 

from Telangana State till the final destination, that is, Araku. 

Coming to the introduction of facilities, a proposal should be made for 

introducing VIP Waiting Longue, Retiring Room, Lactation Room and an 

Emergency Railway Clinic at Araku Railway Station. This will be a great relief for 

the tourists at Araku Station. 
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As Tirupati is a very important destination for devotees, I would request the 

hon. Minister to kindly look into the following specific issues: 

1. Developing a third railway line between Renigunta and Gudur. 

2. Early grounding and completion of the New Railway line between Pudi and 

Yerpedu. 

3. Restoration of the stoppages at Vendodu, Naidupeta, and Sullurupeta for 

trains that stopped there before the COVID-19 pandemic. 

4. Addressing the traffic congestion by widening the narrow underpass near 

Ambedkar Nagar in Gudur. 

5. Introducing a new Vande Bharat sleeper trainset between Tirupati and 

Visakhapatnam. 

6. Introducing new trains connecting Tirupati with key pilgrimage destinations, 

specifically Varanasi and Ayodhya. 

7. Initiating MEMU services between Tirupati-Nellore and Kadapa. 

I urge the Government to incorporate the suggestions raised today and also 

take steps to address the issues raised concerning the State of Andhra Pradesh 

as well as my constituency, Araku. These steps will enable Indian Railways to 

drive progress efficiently and benefit citizens across the nation. With these 

suggestions I support the bill. 

Thank you. 

15.00 hrs 

DR. M. P. ABDUSSAMAD SAMADANI (PONNANI): Thank you, Chairman, Sir, 

for giving me this opportunity to speak on the Railways (Amendment) Bill, 2024. 
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 Sir, we do understand and value that we have the largest railway system in 

the world. Railway is seen as the symbol of national integration from the days of 

Independence. Railway is making a good profit which should be contributed 

towards the passenger amenities. The passengers do have a right and they 

deserve sufficient facilities, security with due consideration of their dignity. I 

emphasize this point while discussing this Bill.  

 Sir, at this juncture, I want to draw the attention of the Government and the 

hon. Railway Minister towards certain very important requirements of my 

constituency in the State of Kerala. We have six railway stations in the Malabar 

region of Kerala internal. These stations fall in my constituency. They have been 

totally neglected. We regard many moves taken by the hon. Minister who is very 

efficient, positive and proactive with regard to the railways throughout the country 

and the help rendered by him to the State of Kerala. But these railway stations, 

as I said, have been justifiably neglected.   

 Sir, we have a station called Tirur. This is the first major station of the district 

and is one of the prominent stations of the State of Kerala. This is one of the best 

leading railway stations of South India. Tirur falls in the list of 50 best performing 

railway stations.  

 Sir, I am very happy and grateful that the hon. Minister has come in the 

House, and I would draw his esteemed attention towards the grievances of the 

people of my constituency.  

 Sir, as I was talking about the Tirur station, which is a major station in my 

State, 11 trains do not have a stoppage there and as a result, the people of my 



04.12.2024                                                                                                                                   1020 
 

constituency, the people of the entire area face a lot of difficulties as they depend 

on this station. I request the hon. Minister to consider this very important 

requirement of the people of my constituency. 

 Sir, the hon. Minister is very efficient, positive and proactive. We have great 

expectations from him. So, my first and foremost request is that these 11 trains 

should stop at Tirur, which is one of the best performing stations of South India.

 We do not understand why this is happening. So, this should be corrected. 

  Sir, we have another very important station, which is the coastal station 

called Tanur. It should be included in the Amrit Bharat Station Scheme. It will help 

in the development of that area and the welfare of the passengers.  

 Sir, we have some grievances with regard to other stations also. Some 

important trains do not stop at these stations like Pallipuram, Kuttipuram, 

Thirunavaya, Tanur and Pappanangadi. This has been a long pending demand of 

the people of Kerala. Apart from this, there are no sufficient trains to cater to the 

need of the large population of the Malabar region of Kerala. The Shoranur-

Kannur route also does not have adequate train services particularly at peak 

times. So, additional MEMU trains should run on this route. 

 Sir, during vacation days, special trains are required from Delhi to Kerala 

since many trains on this route are fully booked during those days and the flight 

tickets are also unaffordable for most of the passengers.  

I also request the hon. Minister to add extra coaches to the existing trains 

to clear the wait-list.  
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Sir, Kerala needs more passenger trains. That is another requirement of 

the State. While other States are being allotted new railway lines, for the State of 

Kerala, there are only doubling of track projects and certain survey 

announcements.  

After China, we are the country having the largest elderly population, that 

is, senior citizens. They used to get some concession while travelling by train, 

which has been withdrawn. I would request the hon. Minister to reinstate that small 

privilege which was being given to them.  

Hon. Minister, I had read during my school days a novel written by Charles 

Dickens - Great Expectations. Similarly, we do have great expectations from you 

of more than what you have done for the State of Kerala and my constituency, 

Ponnani.  

Thank you so much, Sir. 

®ी धमªबीर िसहं (िभवानी-महÆेþगढ़) : सभापित जी, माननीय रेल मýंी जी आज रेल (संशोधन) 

िवधेयक 2024 लेकर आए ह§ ।  अúेंजŌ का यह िसÖटम लगभग 200 साल परुाना था ।  िपछल ेदस 

सालŌ स ेसभी ±ेýŌ म¤ बदलाव हòए ह§ और इसी कड़ी म¤ रेल म¤ भी बदलाव हòए ह§ ।  एक समय ऐसा था 

जब आम सवारी जब रेल स ेयाýा करती थी, तो उस ेडर लगता था िक समय स ेपहòंच¤गे या नहé, कहé 

दघुªटना न हो जाए लेिकन िपछल ेदस सालŌ स ेजब भी कोई Óयिĉ रेलव ेÖटेशन जाता ह ैतो उस ेऐसा 

लगता ह ैिक कोई फाइव Öटार जगह ह ै।  म§ बड़े Öटेशन कì बात नहé कह रहा हóं, म§ हåरयाणा ÿदेश के 

छोटे-छोटे सब-िडिवजन के ÖटेशÆस कì बात कर रहा हóं ।  आप िहसार का Öटेशन देख सकते ह§ ।  

िजस ÿकार स ेÖटेशनŌ का Öवłप बदला ह,ै वहां बैठन ेको मन करता ह ै।  म§ पूर ेदेश कì बात कर रहा 

हóं िक पहल ेजब कोई देश के एक कोन ेस ेदूसर ेकोने जाता था तो चार-चार बार ůेन बदलनी पड़ती  

थी ।  आज एक जगह स ेबैठो तो देश के िकसी भी कोन ेम¤ चल ेजाओ, एक ही ůेन Ĭारा पहòंच सकते  
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ह§ ।  आप सभी देख सकते ह§ िक जो आदमी हवाई सफर करता था जैस ेिदÐली स ेजयपरु, िदÐली से 

चंडीगढ़, अब वह Óयिĉ ůेन Ĭारा ढाई घंटे म¤ पहòंच जाता ह ै।  ÖटेशनŌ और बोिगयŌ म¤ देख सकते ह§ 

िक िकतना बदलाव हòआ ह ै। … (Óयवधान) छह महीने बाद आप भी जब िहसार से आएगंे तो उसी ůेन 

म¤ आओग े। आज पता ही नहé चलता िक िकस-िकस नाम कì िकतनी नई ůेन¤ चलाई जा रही ह§ । आप 

िवĵास कìिजए िक िजन लोगŌ का रलेवे से िवĵास उठ गया था, वह आज वह कह रहा है िक मुझे ůेन 

कì िटकट करवा दीिजए, ³यŌिक वह समय से पहòंचता है । हåरयाणा ÿदेश कì एक भी लाइन ऐसी नहé 

है िजसका इलेि³ůिफकेशन नहé हòआ हो । जो आदमी दस साल पहले देश से बाहर गया था, वह आज 

कì िÖथित देख कर आĲयª चिकत हो जाता है िक ³या यही वह भारत है जहां ůेनŌ कì हालत बहòत 

खराब थी । 

 महोदय, भारतीय रेल का िजस ÿकार मंýी जी ने सधुारीकरण िकया है, वह अÂयंत ÿशंसनीय 

ह ै। इसके साथ-साथ म§ कुछ सझुाव भी देना चाहता हóं । माननीय मंýी जी पर और माननीय ÿधान मंýी 

®ी नरÆेþ मोदी जी पर देश का पूरा िवĵास है । यह जो लाइन है, इसके इधर केएमपी है और उ°र 

ÿदेश कì तरफ ईÖटनª पåेरफरल है । जो ůेन¤ दूर से आती ह§, इसके चारŌ तरफ चार बड़े Öटेशन     

बनाओ । िदÐली के अंदर रलेवे का बड़ा ल§ड ब§क है िजसको लोग एनøोच भी करते ह§ और वहां जाम 

भी लगता है । यहां मेůो का समाधान कर¤ । मůेो Ĭारा आदमी जाम से भी बच जाएगा और पयाªवरण 

दूिषत होने से भी बच जाएगा । जहां लाइन है, उसके ऊपर मůेो बन सकती है और उसके साथ सड़क 

बन सकती है । úीन बैÐट छोड़ी जा सकती है । 

 महोदय, िदÐली म¤ रलेŌ के ठहराव के िलए जगह कम है । जो रेल कोलकाता से चलती है, 

ब§गलłु से चलती है, अगर उनका ठहराव िदÐली से 100-125 िकलोमीटर दूरी पर चाहे िहसार हो, 

िभवानी हो या महेÆþगढ़ हो, वहां हो जाए, तो हमार ेिलए इसका फायदा होगा और चूंिक यहां पर जगह 

कम है, तो उनके िलए भी यह फायदेमंद हो जाएगा । 

 आप जो अंडरपास बनाते ह§, उसके िलए अगर आप राºय सरकार से 100 ÿितशत कì जगह 

50 ÿितशत पैसे ल¤, तो हम¤ और ºयादा फायदा िमल जाएगा । 
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 महोदय, म§ तीन-चार रलेव ेलाइÆस कì मांग करना चाहóंगा । लोहाł से िभवानी के िलए रले 

लाइन, नीमराना से अटेली दादरी रले लाइन, फŁª ख नगर स ेझºजर-दादरी-लोहाł रले लाइन कì 

मांग करता हóं । मेवात भी िकसी ÿकार से िदÐली के साथ जड़ु जाए । 

 महोदय, दो-तीन अंडरपासेज कì मांग करता हóं । जवाहर नगर पर हाÐट बनवाया जाए । पोल 

नं. 161/2 और 161/3 पर एक अंडरपास बनाए ं । जेरपरु पाली रलेवे Öटेशन पर फुट ओवर िāज 

बनवाए ं।  

 महोदय, इसके साथ-साथ एक ůेन चłु के िलए भी चलाए,ं तािक चłु के लोगŌ का भी हमारे 

साथ-साथ काम चल जाए ।… (Óयवधान) 

 बहòत-बहòत धÆयवाद । 

®ीमती सजंना जाटव (भरतपुर) : सभापित महोदय, आज म§ हमार ेदशे कì जीवन रखेा भारतीय रले 

कì िबगड़ती िÖथित पर अपनी गहरी िचंता Óयĉ करने के िलए खड़ी हòई हóं । िविभÆन सरकारŌ ने इस 

महÂवपूणª सÖंथा को मजबूत करने का ÿयास िकया है, पर यह देखना अÂयंत दखुद है िक वतªमान 

सरकार के तहत इसकì हालत िदन-ब-िदन खराब हो रही है । 

महोदय, आज म§ जो तÃय ÿÖतुत करना चाहóंगी, वह माý आलोचना नहé है, बिÐक यह 

आिधकाåरक आंकड़Ō, åरपोटŎ और जमीनी अनुभव पर आधाåरत है । 

बजट आवंटन 2024-25 कì åरकॉडª सं́ या के पीछे ÿबंधन कì कमी है । वतªमान सरकार ने 

केÆ þीय बजट 2024-25 म¤ भारतीय रले के िलए 2.62 लाख करोड़ Łपये का åरकॉडª आवंटन घोिषत 

िकया है, िजसम¤ 1.08 लाख करोड़ सरु±ा संबंधी गितिविधयŌ के िलए सिÌमिलत है । 

बनुा था सपना तर³कì का, पर दखेो यह हाल है, 

सरु±ा पर पड़ा सवाल है, 

हादसे देते ह§ गवाही हर साल है । 

महोदय, बढ़ते हादसे एक गंभीर स¸चाई है । यािýयŌ कì सुर±ा, जो भारतीय रले कì नéव है, 

वतªमान सरकार के तहत इसस ेबार-बार समझौता िकया गया है । वंद ेभारत जैसी हाई Öपीड ůेन को 
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बड़े जोश के साथ लॉÆ च िकया जा रहा है, पर लगातार हो रही दघुªटनाए ंÿणालीगत िवफलताओ ंको 

उजागर करती ह§ । िपछले पाचँ वषŎ म¤ मýंालय के आंकड़Ō के अनुसार हर महीने औसतन तीन दघुªटनाए ं

हòई ह§ । बालासोर ýासदी और उसके बाद कंचनजंगा ए³सÿेस के पटरी से उतरने कì घटनाए ंमजबूत 

सरु±ा तंý कì अनपुिÖथित को िदखाती ह ै। बालासोर ůेन दघुªटना दखुद है, िजसम¤ लगभग 300 लोगŌ 

कì जान चली गई ।  

इसके अलावा वषª 2017 से रले बजट का केÆ þीय बजट म¤ िवलय कर िदया गया है, िजससे 

संसद म¤ गहन चचाª का अवसर समाĮ हो गया है । इससे जवाबदेही कम हòई है और सरकार कì 

ÿाथिमकताओ ंपर सवाल उठाने का मंच भी छीन िलया गया है । सबस ेपरेशान करने वाली बात यह है 

िक बजट का Åयान बहòसं´यक यािýयŌ कì जłरतŌ पर नहé है । हमारी 90 ÿितशत आबादी सामाÆय 

और िबना आरि±त िडÊबŌ पर िनभªर करती है, िफर भी बजट का झुकाव उ¸च वगª कì 10 ÿितशत 

आबादी के िलए लµजरी सेवाओ ंकì ओर है । यह रलेवे के सभी नागåरकŌ कì समान सेवा के िमशन से 

एक खतरनाक िवचलन है । 

सरकार का झुकाव िनजीकरण कì ओर है, िजस ेआधुिनकìकरण के łप म¤ पेश िकया जा रहा 

ह ै। यह भारतीय रले के सावªजिनक सेवा के मूल िसĦांत को भी कमजोर करता ह ै। तेजस ए³सÿेस 

जैसे िनजी ůेनŌ के िटकट कì कìमत¤ 1.5 गुना तक बढ़ा दी गयी ह§, िजससे बड़ी आबादी के िलए याýा 

महंगी हो जाती है । मिहलाओ,ं वåरķ नागåरकŌ, िदÓयांगजनŌ और र±ा किमªयŌ के िलए åरयायत¤ समाĮ 

हो जाने से लाखŌ कमजोर नागåरक ÿभािवत हŌगे । शौचालय गंदे बने ह§ और यािýयŌ ने Öव¸छता को 

लेकर भी िशकायत कì है ।   

बिुनयादी ढांचा, अधूर ेवादे, अपेि±त ज़łरत¤ भÓय घोषणाओ ंके बावजूद रलेवे के आधुिनकरण 

का सपना अभी भी दूर है । 40 ÿितशत से अिधक रलेवे ůैक नवीनीकरण के िलए लंिबत है । 55 

ÿितशत से भी अिधक ÖटेशनŌ पर पीने का पानी और बैठने जैसी बुिनयादी सिुवधाओ ंकì कमी है ।  

माननीय सभापित महोदय, भारतीय रले केवल एक संÖथा नहé है यह हमार ेदेश कì धड़कन 

ह ै। इसके बावजूद वतªमान सरकार के तहत इसकì आÂमा को खराब शासन और उप±ेा Ĭारा कमजोर 
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िकया जा रहा है । सरकार को िदखावे कì राजनीित छोड़कर साथªक सधुारŌ पर Åयान देना चािहए । 

हम¤ सुिनिĲत करना चािहए िक भारतीय रले केवल लाभ कमाने का साधन न बने बिÐक जनता कì 

सेवा का एक माÅयम बना रह े।  

माननीय सभापित महोदय, बजट म¤ मेरे राजÖथान कì भी अनदेखी कì गई है और म§ने अपने 

भरतपरु ±ेý कì रेलवे कì समÖयाओ ंको लेकर माननीय रले मंýी जी को कई बार पý िलखे ह§ लेिकन 

बड़े अफसोस और दखु के साथ मझेु कहना पड़ रहा है िक महीनŌ बीत जाने के बाद भी आज तक उन 

पýŌ का कोई मुझे जवाब नहé िमला है िजससे रेल मýंालय कì कायª कुशलता पर सवाल उठता है ।  

धÆयवाद । 

®ी रमाशंकर राजभर (सलेमपुर) : सभापित महोदय, म§ रेल मýंी जी को बधाई देता हॅू ं िक रेल के 

सधुार के िलए िजतना कुछ कर पाना चािहए, आप कर¤ । इस िवधेयक के ÿÖतर 2(क) के 4 म¤ आपने 

बोडª के सदÖयŌ कì सं́ या बढ़ान ेकì बात कही ह ै। उसम¤ अगर एससी, एसटी और ओबीसी को भी 

आप सदÖय बनाएगंे तो म§ समझता हॅू ंिक  बहòत अ¸छा होगा ।  

 महोदय, म§ समय को आग ेन बढ़ाते हòए इतना जłर कहóंगा िक बोडª को ताकत दी जाए, बोडª  

ताकतवर हो, Öवतंý हो कर काम कर े। रेलव ेम¤ काम करन ेकì जłरत ह ै। अगर म§ कहंूॅ िक  कब तक 

जłरत ह,ै चार महीन ेवेिटंग वाली िटकट आज िमल रही ह,ै कनफमª िटकट के िलए आपको चार महीने 

पहल ेिटकट लेनी पड़ेगी, लेिकन तीन िदन म¤ हम कनफमª िटकट द ेपाए,ं तब तक हमको रेलव ेम¤ काम 

करना चािहए । नई तकनीकŌ का उपयोग करना चािहए ।  

 माननीय सभापित जी, उ°र ÿदेश और िबहार म¤ आबादी घनÂव ºयादा ह ै। रेलव ेबोडª इस 

बात कì समी±ा करगेा िक जहां आबादी घनÂव ºयादा ह,ै वहां हमारी ůेनŌ कì सं́ या िकतनी ह?ै 

³यŌिक गमê के महीनŌ म¤ और ÂयौहारŌ कì सीज़न म¤ आज भी यूपी, िबहार का आदमी ůेन कì बोगी के 

लेůीन वाल ेखाने म¤ चढ़ कर जाता ह,ै आप लोगŌ न ेफोटो देखी होगी । जब तक हम उस ेसीट न द े

पाए,ं तब तक काम करन ेकì जłरत ह ै।  
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 महोदय, म§ अिधक समय नहé लूंगा, लेिकन दो-तीन बात¤ अपने ±ेý कì भी कहना चाहता हॅू ं। 

महोदय, 50 िदनŌ स ेरेवती रेलव ेÖटेशन पर हमारी जनता आंदोलन कर रही ह ै िक वहां पर हॉÐट 

Öटेशन को खÂम करो और रेलव ेÖटेशन को रहने दो । वह रेलव ेÖटेशन था । वह िबहार और यूपी को 

जोड़न ेवाला, गंगा और दोआब ेका मÅय Öटेशन था । लेिकन माननीय मýंी जी न ेअिधकाåरयŌ को 

इतनी पॉवर द ेदी ह ैिक जब मन करगेा, िजसको मन करगेा, उसको हॉÐट Öटेशन घोिषत कर द¤गे । एक 

तरफ हम बलुटे ůेन चलान ेकì बात कर रहे ह§ और दसूरी तरफ रेलव ेÖटेशन को हॉÐट Öटेशन घोिषत 

कर के वहां स ेपटरी उखाड़ दी । इस कारण स ेवहां अब तक एक आदमी मरा ह ैऔर तीन लोगŌ के 

हाथ-पैर कट गए ह§ ।  

 मौयाª ए³सÿेस, िजसका अंितम Öटेशन गोरखपरु ह,ै गोरखपरु रेलवे Öटेशन पर ůेन Łकती ह,ै 

50 िकलोमीटर पर बनकटा रेलव ेÖटेशन ह ै। µवािलयर-छपरा ůेन का अंितम Öटॉप छपरा है । वहां कì 

आम जनता आंदोलन कर रही ह§ । वहां कì आम जनता कह रही ह§ िक इस ůेन से हम लोग िजला 

मु́ यालय म¤ जाते ह§, इसिलए इस ůेन को शłु कर िदया जाए । अभी भी यह ůेन शłु नहé कì गई     

ह ै। गोरखपरु के हमारे साथी कह रहे थे िक हम रलेवे म¤ बहòत िवकास कर रहे ह§ । उÆहŌने यह भी कहा 

िक गोरखपुर म¤ बहòत िवकास हòआ है । 

 सभापित जी, गोरखपरु का रलेवे कारखाना कहां गया? गोरखपरु के रलेवे िवīालय कì ³या 

दशा है, उसको भी देखना चािहए । गोरखपरु-छपरा रेल खंड पर भाटपार म¤ बलेपार पंिडत ढाला है । 

उस ढाले पर एक-एक िकलोमीटर तक जाम लगता है । म§ चाहóंगा िक वहां पर एक ओवरिāज बनाने कì 

कृपा कर दीिजए । भटनी-बनारस रले खंड पर राम जानकì मागª बहòत बड़ा रेल मागª ह ै। उस पर एक 

रेलवे ढाला लार रोड है । वहां पर एक-एक िकलोमीटर तक जाम लगता ह ै। म§ चाहóंगा िक वहां भी एक 

ओवरिā ज बनाने कì कृपा कर द¤ ।  

 महोदय, हमारा मधबुन ढाला जो इंटर-कनेि³टंग रोड है । यहां भी एक-एक िकलोमीटर तक 

जाम लगती है । वहां भी जनता ओवरिā ज कì मांग कर रही है, लेिकन हम कुछ नहé कर पा रहे ह§ । 



04.12.2024                                                                                                                                   1027 
 

बेलथरा रोड कì 18 नंबर केिबन को बंद कर िदया गया । उसके दोनŌ तरफ Öकूल ह ै। बि¸चया ँसाइिकल 

से रेलवे ůैक पार कर रही ह§ । यह रोज अखबारŌ म¤ छप रहा है । वहां अÁडरपास बना िदया जाए । 

 हमारे पूरे सदन ने कहा िक कोरोना काल के िवभीषका से जो ůेÆस बंद हòई, ऐसा लग रहा है 

िक सरकार कोरोना काल का इंतजार कर रही है िक कहé ůेनŌ को बंद न करना पड़े, इसिलए ůेनŌ को 

सरकार चालू नहé कर रही है । आप िकस मोह म¤ पड़े ह§? कोरोना काल म¤ जो ůेÆस चल रही थé, उनके 

याýी अब कहां जाएगंे? उन यािýयŌ के िलए आप कोरोना काल म¤ बंद हòई ůेनŌ को चला दीिजए । 

 महोदय, अब व¤डर के बारे म¤ कुछ कहना चाहता हóं । आपने अपने अिधकाåरयŌ को ऐसी ताकत 

दी और उÆहŌने ऐसी पॉिलसी बनायी िक एक व¤डर एक Öटेशन पर खोमचा लगा कर सामान बेचता    

था । उसको एक लाइस¤स िमलेगा । एक आदमी को पूरे देश के भोजन का लाइस¤स िमल गया । पाचँ सौ 

ůेनŌ म¤ खराब खाना िमल रहा है । इसका सधुार कब होगा? 

 सभापित जी, आपके रेल को ग§गमैन सुरि±त ढंग से चलाते ह§ । रेल पटरी को ग§गमैन सुरि±त 

रखते ह§ । उस ग§गमैन कì िचंता करके और उसको सÌमान दनेे के िलए ³या आप ग§गमैन पद को 

बदल¤गे? ³या उस पद को आप रेल र±क या रले पटरी र±क कर¤गे? आपने अमतृ भारत योजना म¤ 

हर बड़े ÖटेशनŌ पर कुिलयŌ के िलए एक वाहन चला िदया । उस वाहन से अवसर ÿाĮ याýी उतर रहे 

ह§ । उस पर बैठ कर याýी सामान के साथ Öटेशन के बाहर आ रह ेह§ । हमारे परू ेकुली बेकार हो गए    

ह§ । म§ आपसे कहना चाहता हóं िक सहजनवा से बड़हलगंज, बलेथरा रोड, बकुलहा तक एक रलेवे 

लाइन पास हòई थी, लेिकन अब उसका कहé कोई पता नहé है । 

 महोदय, अंत म¤, म§ कहना चाहता हóं िक आप जो नौकåरया ँकम रहे ह§, इस पर भी आपको 

Åयान दनेा चािहए । आपने मझेु इस िवधेयक पर बोलने का समय िदया, इसके िलए बहòत-बहòत    

धÆयवाद । 

®ी सुधाकर िसहं (ब³सर) : माननीय सभापित महोदय, रेलवेज (संशोधन), िवधेयक 2024,  रेलवजे 

अिधिनयम, 1989 म¤ महÂवपूणª बदलाव ÿÖतुत करने के िलए म§ खड़ा हòआ हó ं। िवशेष łप स ेरेलव े

बोडª को एक वैधािनक ईकाई के łप म¤ Öथािपत करन ेके माÅयम स ेयह िवधेयक भल ेही भारतीय 
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रेलव ेके संचालन और नीित-िनमाªण को सरल बनान ेका दावा करता हो, लेिकन यह दावा िसफª  सतही 

ह ै । इसम¤ कई गंभीर खािमया ँ ह§, जो रेलव े के लोकतांिýक, ÿशासिनक और आिथªक ढाचँे पर 

नकाराÂमक ÿभाव डाल सकती ह§ । िवधेयक म¤ केÆþीयकरण, ÿशासिनक अ±मता और जवाबदहेी कì 

कमी जैसी िचंताए ंÖपĶ łप स ेिदखायी देती ह§ । 

 महोदय, इस िवधेयक म¤ सबस ेबड़ी कमी यह ह ैिक रलेवे कì असली ÿाथिमकताओ ंपर Åयान 

देने म¤ क¤ þ सरकार पूरी तरह स ेिवफल ह ै। रेलव ेको आज िजन मĥुŌ पर जूझना पड़ रहा ह,ै जैस ेसरु±ा 

का अभाव, बिुनयादी ढांच ेका आधिुनकìकरण, यािýयŌ कì सिुवधाओ ंम¤ सधुार और Öथानीय Öतर पर 

रोजगार सजृन पर कोई ठोस िदशा-िनद¥श या ÿÖताव नहé ह ै। भारतीय रेलव ेजो देश कì रीढ़ मानी 

जाती ह,ै उनके संचालन म¤ सधुार कì बजाय यह िवधेयक केवल स°ा क¤ िþ त ढांचे को बढ़ावा देता ह ै। 

इसस ेजमीनी Öतर पर ÿभावी सधुार कì उÌमीद कम ही कì जा सकती ह ै । िवधेयक कì जो धारा 

2ए(2) ह,ै वह क¤ þीय सरकार के रेलव ेबोडª को अपनी कोई भी शिĉ पूरी तरह या शतŎ के साथ ÿदान 

करन ेका अिधकार देती ह ै। 

यह धारा संघीय ढांचे को कमजोर करती है और िनणªय लेने कì ÿिøया को क¤ þ म¤ क¤ þीकृत 

करती ह ै। इस शिĉ का उपयोग ±ेýीय आवÔयकताओ ंको दरिकनार करने और िबहार जसेै राºयŌ के 

रेलवे िवकास कì उप±ेा करने म¤ िकया जा सकता है, जो ऐितहािसक łप से िपछड़े हòए ह§ । 

 धारा 2 ए (3) : रेलवे बोडª के सदÖयŌ कì िनयिुĉ के िलए योµयता और शत¦ क¤ þीय सरकार 

Ĭारा बनाए गए िनयमŌ के माÅयम से िनधाåरत कì जाएगंी । महÂवपूणª मामलŌ को भिवÕय के िनयमŌ पर 

छोड़ दनेा मनमानी िनयिुĉयŌ और राजनीितकरण का राÖता खोलता है । यह रलेवे जैसे महÂवूपणª ±ेý 

म¤ पारदिश ªता और Óयावसाियकता को कमजोर करता है । 

 धारा 2 बी : बोडª से जारी होने वाले आदेश और िनदेश सिचव या बोडª Ĭारा अिधकृत िकसी 

अÆय Óयिĉ Ĭारा जारी िकए जा सकते ह§ । यह ÿावधान जवाबदेही को कमजोर करता ह ै। गैर-िनवाªिचत 

अिधकाåरयŌ के माÅयम से िनणªय लेना लोकतंý म¤ आवÔयक संतुलन और िनगरानी को बाईपास करता 

ह ै।  
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 धारा 200 : भारतीय रेलवे बोडª अिधिनयम, 1905 को िनरÖत कर इसे रलेवे अिधिनयम, 

1989 म¤ शािमल करना िविधक ढांचे को सरल बनाने का दावा करता है । यह सावªजिनक िहत कì र±ा 

के िलए बनाए गए ऐितहािसक ÿावधानŌ को खोने का जोिखम पैदा करता है । Öथानांतरण के िलए 

सरु±ा उपायŌ कì कमी, िवशेष łप से लंिबत िववादŌ और परुाने समझौतŌ के संदभª म¤ कानूनी अÖपĶता 

उÂपÆन हो सकती ह ै। इसम¤ सधुार कì आवÔयकता है । भारतीय रेलवे कì दशा और िदशा सधुारने के 

िलए ÿाथिमक सरु±ा, बिुनयादी ढांचे के िलए आधुिनकìकरण, यािýयŌ कì सुिवधा, रोजगार सजृन और 

पारदिशªता पर होनी चािहए थी, लेिकन रलेवे (संशोधन) िवधेयक, 2024 इन मĥुŌ कì पूरी तरह 

अनेदखी करता है । हाल के वषŎ म¤ कई बड़े रले हादसŌ म¤ सैकड़Ō लोगŌ कì जान¤ चली गई ं। इससे 

रेलवे कì सरु±ा ÿणाली कì कमजोåरयां उजागर हòई ं। इसके बावजूद, िवधेयक म¤ सुर±ा को लेकर कोई 

चचाª नहé है । रेलवे को आधुिनक सरु±ा उपकरणŌ, ůैक िसÖटम और आपातकालीन ÿितिøया तंý म¤ 

बड़े पैमाने पर िनवेश करने कì आवÔयकता है, लेिकन यह िवधेयक इन बुिनयादी सधुारŌ से िबÐकुल 

अलग िदशा म¤ जा रहा है । 

 माननीय लालू ÿसाद जी पूवª म¤ हमार े रले मýंी हòआ करते थ े । उनका कायªकाल Öविणªम 

कायªकाल रहा । लालू ÿसाद यादव जी ने अपने कायªकाल म¤ रलेवे को लाभ म¤ लाने का कायª िकया । 

उÆहŌने गरीब रथ ए³सÿेस कì शŁुआत कì, जो एक ऐितहािसक कदम था । गरीब रथ ने पहली बार 

एयरकंडीशंड याýा को आम जनता के िलए िकफायती बनाया । यह ůेन उन लोगŌ के िलए भी थी, जो 

सामाÆयत: वातानुकूिलत कोच का िकराया नहé दे सकते थ े। उÆहŌने िदखाया िक रेलवे केवल एक 

पåरवहन माÅयम नहé, बिÐक सामािजक समानता और कÐयाण का ÿतीक भी हो सकता ह ै। इसके 

िवपरीत आज कì सरकार िवशेष ůेनŌ का उपयोग बढ़ा-चढ़ाकर िकराया वसूलने के िलए कर रही है । 

िवशेष ůेनŌ के िकराए सामाÆय ůेनŌ से कहé अिधक होते ह§ । इससे आम भारतीयŌ के िलए रले याýा 

का सपना भी दूर हो गया है । रेलवे अब गरीबŌ के िलए सलुभ नहé रहा ।  

 ब³सर िजले कì रेल याýी सिुवधा को लेकर इसिलए चचाª है िक ब³सर िजले म¤ राजधानी 

जैसी ůेनŌ का ठहराव नहé होने से जो जनÿितिनिध ह§ या जो िदÐली आना चाहते ह§, उनको काफì 
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परेशानी होती ह§ । ब³सर के पाÁडेय पĘी, चौसा, डुमरांव, रघुनाथपरु और टंुडीगंज म¤ ओवरिā ज के 

िनमाªण को ÿाथिमकता के साथ पूरा न करना हैरान करने वाली बात है । चौसा रलेवे ओवर िā ज का 

िनमाªण वषª 2015 म¤ शłु हòआ । इसका वषª 2024 तक पूरा नहé होना अपने आप म¤ िचंताजनक िवषय 

ह ै । इसके अलावा आरा से मुंडेĵरी धाम तक रलेवे लाइन के िवÖतार पर Åयान िदया जाए । यह 

पåरयोजना न केवल याýी सिुवधा बढ़ाएगी, बिÐक इस ±ेý के िवकास म¤ महÂवपूणª योगदान देगी । 

 रेलवे (संशोधन) िवधेयक, 2024 िसफª  एक कानूनी दÖतावेज नहé है, बिÐक भारतीय रेलवे के 

भिव Õय का खाका ह ै । दुभाª µयवश, यह खाका जनकÐयाण के बजाय क¤ þीकरण और मनुाफे को 

ÿाथिमकता देता है । सरु±ा, बुिनयादी ढांचे, िकफायत और रोजगार जैसे दबाव वाले मĥेु कì उप±ेा 

करके, सरकार लाखŌ भारतीयŌ के िवĵास को धोखा दे रही है, जो रलेवे पर िनभªर ह§ । यह समय है िक 

हम एक ऐसे रेलवे िसÖटम कì मांग कर¤, जो मुनाफे से अिधक लोगŌ को महÂव देता हो, एक ऐसा 

िसÖटम जो कुशल, सरुि±त और सभी के िलए सलुभ हो ।  

SHRIMATI BAG MITALI (ARAMBAG): Namaskar. Thank you for providing me 

the opportunity to speak on the Railway Amendment Bill. I pay my respect to Shri 

Shri Ramkrishna Thakur and Maa Sarada. I am grateful to the people of Arambag 

Lok Sabha constituency. They have elected me and sent me to the Parliament. 

Whenever a discussion like this takes place, we get to hear about the Double 

Engine Government- which is wheezing past all the places— hundred percent 

work has been done everywhere. We also get to hear the slogan in this 

Parliament— "Sabka Sath, Sabka Vikas". The birthplace of "Bharat Pathik" Shri 

Raja Ram Mohan Roy is Khanakul which is situated in the Arambag Constituency. 

Raja Rammohan Roy was the first train passenger, yet there is no rail service 

 
 English translation of the speech originally delivered in Bengali 
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available in his birthplace. School students are drawing images of Rail to manifest 

their inner wishes. They have a hope inside their hearts and they are waiting for 

the day when rail services will start. They are painting murals on the wall and they 

are drawing this on their notebooks as well. They are dreaming of the day when 

they will be able to commute to their schools and colleges by rail. Will the minister 

kindly state how long the students and the common people have to wait? Rail 

services should immediately start from Pashkura to Chandrakona. There is a 

famous Rajbanshi village called Narajole. To provide services to the common man 

and to keep the illustrated historic places alive, rail service should be started. The 

Honourable Railway Minister is present here. I will request him not to repeatedly 

attack our Honourable Chief Minister Mamata Bandopadhyay and not to accuse 

her on the matters related to land encroachment, rather he should take the 

initiative to quickly complete the work between Tarakeswar to Bishnupur. I would 

like to state another issue. It would really help the cancer patients If you could 

start a train from Arambag to Mumbai so that they can reach the Tata Memorial 

Hospital with ease. Or if you can start a train from Arambagh to Bangalore. Even 

if it is a bi-weekly train, it will benefit the patients and kindly try to provide 

stoppages to Arambag, Sheorafuli, and Tarakeswar stations.  

A member just said that there have been no railway accidents. How 

wonderful! I don't know if he reads any newspapers, and I wonder if someone can 

say such a… just to snatch some applause. When we used to play as a child, 

 
 Not recorded. 
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we would make the train sounds- "Ku Jhik Jhik". Those who are shouting about 

Double Engine Government like a member did a few minutes back, should know 

that the common man knows the real state of the Double Engine- whether it is 

good or bad. I am requesting the Railway Minister to pay more attention to the 

Railways since the Railway is an extremely important mode of transport in our 

country. I would say a few concluding words. If the ministry can find a way to 

quickly confirm the tickets for the patients, then that will benefit the family of the 

ailing person. I would thank you for providing me the opportunity to speak again. 

SHRI G. SELVAM (KANCHEEPURAM) Respected Chairman Sir, Vanakkam. I 

strongly condemn the Railway Amendment Bill, 2024. Although this Bill seems to 

be regulating the rules and legal framework relating to the Ministry of Railways 

but it lacks in providing safety to the common people of this country. It does not 

seem to be reviewing the rail accidents. I think that the Union Government is 

destroying the Railway department which is the lifeline of our transport system 

used by poor, marginalised and middle class people of our country. When we 

review the reasons for this failure, from the year 2017 to 2023, there were 292 rail 

accidents. And 220 accidents out of this were due to derailment. This means 

almost 75 per cent of all these accidents were due to derailment.  Similarly, as per 

CAG Report of 2022, 20 percent of these accidents take place due to prolonged 

use of these railway tracks beyond their lifetime. Moreover 40 percent of these 

Railway coaches, Railway stations have been used for more than 20 years and 

 
 English translation of the speech originally delivered in Tamil. 
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as a result of this the maintenance cost is on the rise. There is a deficiency of 

staff. Almost 50 per cent is the deficiency in staff. There are approximately in 7335 

railway stations in our country. We have so many trains, be it the goods trains or 

the passenger trains. But the 50 percent vacancy in staff has created additional 

burden of work on other employees of Indian Railways. Loco pilots or the train 

drivers have to work for 102 hours on an average per week. Instead they work for 

more than 124 hours a week. As a result train accidents take place. Hon Railway 

Minister should look into this matter. The Report also states that new routes are 

not created due to shortage of funds. Railways is generating lots of revenue to 

the country. I urge that Railway network in Tamil Nadu and other States of the 

country should be upgraded with adequate allocation of sufficient funds. There is 

a lack of space for the differently-abled in almost 50 percent of the railway 

stations. Ramp facilities and escalators are also not available. Visually impaired 

people face difficulties as there are no ways with fixed tiles. Hon Minister of 

Railways should look into this issue and do the needful for the benefit of the 

differently-abled passengers. All the railway stations do not have upgraded clean 

toilet system. Only few of these railway stations are modernised. Rest of the 

railway stations do not have hygienic toilets. They don’t even maintain bio-toilet 

system in every station. Waiting halls are also not maintained properly in all these 

stations. I humbly request that such facilities should be created in all the railway 

stations so as to benefit rail passengers. Kanchipuram district of Chengalpattu is 

a district with multiple features having more number of weavers, industries, 

hospitals and educational institutions. It is also a district which is densely 
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populated. Therefore people in large number travel through trains. And as a result 

of this, there is a need of modernising all the railway stations in Kanchipuram 

district. Particularly the religious and sacred places. I urge that daily trains should 

be operated between Melmaruvathur and Tirupati, i.e. from Melamaruvathur via 

Chengalpattu, Kanchipuram, Tiruttani and upto Tirupati, This will generate income 

to Railways besides providing transport facilities to the common people at large. 

At present there are more than 3 lakh vacant posts in Indian Railways. Out of 

which,1,52,000 vacant posts relate to Loco pilots and security related 

departments of Railways. These vacant posts are to be filled immediately and 

Railways should be upgraded. Dr. Kalaignar Centenray Bus Terminus is set up in 

Kilambakkam near Chennai of Tamil Nadu. This is a big bus terminal providing 

bus facilities to every nook and corner of the State of Tamil Nadu. I urge that a 

Railway Station should be set up in Kilambakkam and that Station should be 

named after Dr. Kalaignar Karunanidhi. Hon Railway Minister should develop 

Railways in the country as it generates more income for the nation. I urge that, for 

achieving this, you should allocate more funds for the rail projects relating to Tamil 

Nadu. If Tamil Nadu gets developed the entire country can develop. With this I 

conclude. Thank you.  

SHRI MUKESHKUMAR CHANDRAKAANT DALAL (SURAT): Hon. 

Chairperson, Sir, thank you very much for giving me an opportunity to express my 

views on the Railways (Amendment) Bill, 2024. 

 Sir, I fully endorse the Bill which was introduced in the Lok Sabha on 9th 

August, 2024 by the hon. Railway Minister Shri Ashwini Vaishnaw. He is a learned 
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man who always puts in hard efforts and takes initiatives under the dedicated and 

dynamic leadership of hon. Prime Minister Narendra Modi to do something new 

for the Railways.  

 It is a different thing, Sir, that Opposition may not prefer him but it has been 

custom and tradition of the Opposition that they prefer the Railway Minister who 

used to run Railway Ministry from Kolkata and they prefer Railway Ministers  who 

used to run Railways like jungle raj. 

 The Bill seeks to update provisions in the Railway Act of 1989, Repeal the 

Railway Board Act 1905 and bring the Board under the purview of Railways Act 

of 1989. The aim of the Bill is to bring into its fold and announce the Railway Board 

a statutory body within the spectrum of the Railway Act, 1989 and now the country 

shall have only one Railway Act instead of two for legal reference. It will make the 

Board more efficient, independent and autonomous ensuring a cut down on 

executive decision making and focus more on policy enhancement. Sir, it is a 

significant step towards simplifying and modernizing the legal framework 

governing Railways. 

 Sir, I have no hesitation to compliment the hard efforts and hard actions 

hon. Railway Minister has taken during the past decade to modernize the 

Railways under the leadership of Modi Ji. The country has seen how Railways 

could be more efficient, more safer, more sustainable and more connected to 

remote people and remote areas. Vande Bharat and Vande sleepers, bullet trains, 

Chenab river bridge, Amrit Bharat, Namo Bharat, all exhibits state of the art new 

technologies of new Bharat जो अंदर घुसकर मारते ह§ । 
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 Chairperson, Sir, I wish to recall here that historically when Railways were 

introduced in India under the colonial rule, it was governed by Public Works 

Department. But when Railway network expanded, Indian Railway Act was 

enacted in 1890, but soon it become clear in 1905 that that since Railway is an 

unique organization and vast network, the need for a separate Board was felt and 

the Railway Board Act 1905 came into existence. In 1989, once again, the new 

Railway Act came into existence but at that time…  

HON. CHAIRPERSON : Please conclude within a minute.  

SHRI MUKESHKUMAR CHANDRAKAANT DALAL: Sir, those families and 

those parties who used to claim that they have developed a country did not feel 

that this Act should have been incorporated into the 1989 Act, लेिकन यह काम भी 

मोदी जी को ही करना पड़ा ।   

 As the provisions of 1905 Board Act will be incorporated in Railway Act 

1989, functions, independence and autonomy of the Board will be enhanced.  The 

expenditure of Railway Board of Rs. 440 crore proposed in 2024-25 financial year 

under the revenue head will continue to be met from yearly budgetary provisions 

under revenue budget of Indian Railways as is being done presently. This 

amendment will also do away with two laws with respect to the Railways. It will 

bring the Railway Board under the direct purview and control of the Central 

Government beyond executive strongholds.As I told, 68 Vande Bharat trains have 

already started. Apart from that, 200 Amrit  trains have already started and 150 

trains are under production.  
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 To conclude Chairperson, Sir, I endorse and welcome the Railway 

Amendment Bill and congratulate hon. Railway Minister for the same. कोई चाहे 

िजतनी भी कोिशश कर ले, मोदी जी के नेतृÂव म¤ रेल बड़ी तेज गित से चल रही है ।  

HON. CHAIRPERSON : Please conclude now.  

®ी मकेुशकुमार चþंकांत दलाल : कोिशश करन ेवालŌ कì कभी हार नहé होती ।  देशवासी बड़े फù 

स ेइंतजार कर रहे ह§ िक इनकì हार, यानी िडफìट कì िगनती 99 ह,ै तो स¤चुरी कब पूरी  होगी ।  संभल-

संभल कर चलो ।  अभी दो चुनाव बाकì ह§ ।  जनता जाग चुकì ह,ै संभलने का मौका नहé देगी ।  

धÆयवाद ।  

®ी काली चरण मुडंा (खूंटी) : सभापित महोदय, आज आपने मुझे रले (संशोधन) िवधेयक, 2024 

पर बोलने का अवसर िदया है, इसके िलए म§ आपको और अपने दल के नेता एवं खूंटी लोक सभा ±ेý 

कì महान जनता को िदल से धÆयवाद करता हóं  । 

महोदय, यह िवधेयक िपछले सý म¤ 9 अगÖत को लाया गया था, िजसके ÿावधानŌ को म§ने 

अनेको बार दखेा  । दरअसल म§ यह ढंूढने कì कोिशश कर रहा था िक इस िवधेयक से दशे के िहत म¤ 

तथा हमार ेराºय झारखंड के िहत म¤ रले कì ÓयवÖथा म¤ ³या सुधार हो पाएगा । द:ुख के साथ कहना 

पड़ रहा है िक मझेु इस सशंोधन िवधेयक म¤ वैसा कुछ भी िदखाई नहé देता, जो हमारे राºय के दि±ण 

छोटानागपरु रलेवे के चøधरपरु मंडल म¤ िÖथत सीनी रेलवे वकª शॉप कì बदहाल िÖथित को सधुार 

पाए  । ²ात हो िक आजादी के पूवª 1923 म¤ सीनी वकª शॉप कì Öथापना हòई थी, िजसम¤ एक वĉ म¤ 

लगभग पांच हजार रेलकमê कायª कर रहे थे  । आज उन कमªचाåरयŌ कì सं́ या माý कुछ सौ रह गई 

है  । वहां कì मशीन¤ परुानी हो गई ह§ और उÂपादन कायª ठप हो गया है  । ³या रेल मýंी जी बताएगंे िक 

इस रले िवधेयक से चøधरपरु रले मंडल कì सीनी वकª शॉप कì सेहत म¤ सधुार हो पाएगा? 

महोदय, इस िवधेयक के पेज नÌबर- 5 पर िव°ीय ²ापन ह,ै िजसम¤ िलखा गया ह ैिक यिद यह 

िवधेयक अिधिनयिमत िकया जाता ह ैतो उसम¤ भारत कì संिचत िनिध स ेआवतê और अनावतê कोई 

िव°ीय Óयय पर पåरवतªन नहé होगा  । म§ इस सभा के माÅयम स ेजानना चाहóंगा िक कोिवड काल के 
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दौरान राजखरसावां रेलव ेÖटेशन पर ůेन सं́ या 18427/28 आनंद िवहार ए³सÿेस या 18029/30 

कुलाª शालीमार ए³सÿेस का ठहराव बंद कर िदया गया ह ै। वहां पनुः ठहराव शłु करन ेपर ³या िव°ीय 

Óयय म¤ पåरवतªन आएगा? 

महोदय, मेरा इस संबंध म¤ कहना ह ैिक सरकार कì या रेलव ेकì खास तौर पर एक सामािजक 

जवाबदहेी होती ह,ै िजसके िलए िव°ीय Óयय स ेºयादा िचंता जनता को ºयादा सुिवधा ÿदान कर 

उनके जीवन को खुशहाल करना होता ह ै  । ³या यह सभा नहé मानती है िक रेल के अंदर आम 

जनमानस भेड़-बकरी कì तरह ठूस ठूस कर अमानवीय तरीके स ेरेल सफर करन ेको मजबूर ह§  ।  इस 

संबंध म¤ चøधरपरु-टाटा मेमो ůेन का एक उदाहरण रखना चाहóंगा िजसम¤ जनता भयावह तरीके स े

ध³का-म³ुकì करके रेल याýा करन ेको मजबूर ह§ । ³या इस ůेन कì कुछ सं́ या को 7 स े12 तक 

बढ़ाकर लोगŌ को सहóिलयत ÿदान नहé िकया जाना चािहए? म§ इस अवसर पर जानना चाहóंगा िक 

रेलव ेमýंालय को झारखंड म¤ रेल के पåरचालन स ेिकतनी आय होती ह ैऔर वहा ँिकतना Óयय होता 

ह?ै 

महोदय, इस सरकार कì बात कर¤ तो इस सरकार का उĥेÔय आम जन मानस को सिुवधा 

ÿदान करना ह ैही नहé । अ³सर ÿधानमंýी जी वंद ेभारत ůेन कì शłुआत करते िदख जाते ह§ । ³या 

यह सÂय नहé िक वंद ेभारत ůेन का पåरचालन Óयय आय कì तुलना म¤ काफì कम ह?ै म§ वंद ेभारत 

ůेन के पåरचालन के िखलाफ नहé हóं । म§ यह ÖपĶ करता हóं  । मेरी राय ह ैिक वंद ेभारत ůेन को एक 

रेल खंड म¤ एक जोड़ी कì बजाए 10 जोड़ी चलाया जाए  । लेिकन, जो साधारण मेमो, मेल या ए³सÿेस 

ůेन म¤ सफर करन ेवाले लोग ह§, उनका भी Åयान रखा जाए  । जब देश गरीब था और सरकार के पास 

खजाने म¤ पैसा कम था तो लोगŌ को सÖती दर पर याýा और जłरतमंदŌ को मुÉत याýा कì ÓयवÖथा 

करना सरकार का उĥेÔय होता था ।  

 आज सरकार कहती है िक हम दिुनया म¤ पांचवé अथªÓयवÖथा का Öथान रखते ह§, तब भी हम 

पैसे का रोना रो रहे ह§ तथा पैस¤जर ůेÆस के पåरचालन म¤ घाटे का रोना रो रहे ह§ । सरकार का काम 

मुनाफा कमाना नहé होता, बिÐक लोक कÐयाण होता ह ै। रेलवे म¤ कमªचाåरयŌ कì भतê जłरत के 
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मुतािबक नहé हो रही है, नतीजन रले दघुªटनाओ ंम¤ इजाफा हो रहा है । इस िवधेयक के माÅयम से रले 

ÿबंधन को और ÿभावी करने कì बात कही जा रही है । इसके साथ ही जोनल Öतर पर अिधकार कì 

बात कì जा रही है ।  

³या रले मýंी जी यह बता पाएगंे िक मेर ेलोक सभा ±ेý के अंतगªत खूंटी-कांűा मु́ य पथ पर 

कांűा म¤ रेलवे ओवरिāज बनाने कì लंिबत मांग कब तक पूरी हो पाएगी तथा बहòत-सी मालगािड़यŌ के 

आवागमन के कारण वहां आम जनमानस को हो रही असिुवधा दूर हो पाएगी? अतः उĉ समÖयाओ ं

को दूर िकए िबना यह िवधेयक अधूरा है और जन आकां±ाओ ंपर खरा नहé उतर रहा है, इसिलए म§ 

इस िबल का िवरोध करता हóं । 

®ी अमरा राम (सीकर) : माननीय सभापित महोदय, म§ रेल (संशोधन) िवधेयक, 2024 पर बोल रहा 

हóं । रेलव ेका िवकास सबस ेमहÂवपूणª ह ै। माल ढुलाई और याýा भार का जो िवकास होना चािहए था, 

वह आज तक नहé हòआ ह ै। आज भी 80 ÿितशत माल ढुलाई रोड्स के माÅयम स ेहोती ह ै। पैस¤जसª 

कì जो हालत हो रही ह,ै म§ समझता हóं िक िजस तरह स े‘ÿधानमंýी úाम सड़क योजना’ के तहत इस 

देश के हर गांव को सड़कŌ स ेजोड़ा गया ह,ै अगर ÿÂयेक तहसील हेड³वॉटªर को भी उसस ेजोड़ा 

जाता, तो आज 80 ÿितशत माल ढुलाई जो रोड्स के माÅयम स ेहोती ह,ै अगर वह रेलव ेके माÅयम 

स ेहोती, तो िनिĲत łप स ेदेश का िवकास जłर होता । 

 आज भी हम¤ 70 ÿितशत तेल इंपोटª करना पड़ता है । हम हाइवेज़ पर इतना इÆवेÖट कर रहे 

ह§, अगर हम रेलवे पर इतना इÆवेÖट करते, तो देश का िवकास होता । आज तेल का िजतना आयात 

होता ह,ै म§ समझता हóं िक वह 70 ÿितशत कम हो सकता था । िनिĲत łप स ेइसकì सबस ेºयादा 

आवÔयकता ह ै। अगर आपने कोई ůैक िबछाया ह,ै तो म§ समझता हóं िक उसको दोबारा म¤टेन करने म¤ 

उतना खचाª नहé आता ह ै। अभी िदÐली-मुंबई ए³सÿेसवे बनाया गया ह ै। उसको एक साल चालू हòए 

नहé हòआ ह,ै लेिकन उसकì म¤टीन¤स करनी पड़ रही ह ै। आपको हर तीसर ेसाल रोड्स कì म¤टीन¤स 

करनी पड़ेगी । इसिलए रेल का ºयादा स ेºयादा िवकास होना चािहए, तािक 80 ÿितशत माल ढुलाई 

हर तहसील हेड³वॉटªर तक पहòंच सके तथा वहां स ेआम जनता तक पहòंचन ेका काम हो सकेगा ।  
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 म§ समझता हóं िक देश कì सरकार को पश ुøूरता तो िदख रही ह,ै लेिकन मानव øूरता नहé 

िदख रही ह ै । छठ और दीपावली के वĉ लोग िकस तरह स ेसाधारण िडÊबŌ के टॉयलेट्स म¤ खड़े 

होकर तथा लटककर याýा करते ह§ । म§ समझता हóं िक आजादी के 75 सालŌ के बाद भी इससे ºयादा 

अफसोसजनक बात कोई नहé हो सकती ह ै। मýंी जी, आप सबुह कह रहे थे िक हम इतने जनरल 

िडÊब ेलाए ह§ । आज भी 20 िडÊबŌ कì ůेन म¤ आग ेऔर पीछे दो जनरल िडÊबे होते ह§ । जो आम आदमी 

ह§, जो 80 ÿितशत लोग ह§, वे उसस ेसफर करते ह§, ³यŌिक थडª एसी, सेक¤ ड एसी या फÖटª एसी कì 

बात ही छोड़ दीिजए, वे उनसे याýा करन ेकì िÖथित म¤ नहé ह§ । आज जो िÖथित ह,ै मेरा िनवेदन है 

िक आप केवल बोडª म¤ संशोधन लाएगं,े इसस ेकाम नहé होगा, बिÐक इ¸छाशिĉ कì जłरत ह ै।  

म§ समझता हóं िक इलेि³ůफाइड िकया जा रहा ह ै। शेखावाटी वह इलाका ह,ै जहां स ेसबस े

ºयादा सैिनक िनकलते ह§ । इस देश कì हर सेना और हर अधªसैिनक बल म¤ वहां का आदमी िमलेगा । 

हर Óयापारी शेखावाटी का ह,ै लेिकन वहां सबस ेआिखरी म¤ āॉडगेज का काम हòआ ह ै। पूर ेदेश म¤ कहé 

भी मीटर गेज का काम नहé बचा, उसके बाद वहां काम हòआ ह ै। आपने िदÐली-मुंबई ए³सÿेसवे बनाया 

ह ै। जयपरु स ेलेकर मुंबई तक एक कॉåरडोर बनाया ह ै।  

म§ समझता हóं िक पांच सालŌ म¤ इलेि³ůफाइड भी हòआ ह ैतथा िदÐली स ेलेकर मुंबई तक माल 

भी जा रहा ह,ै वह जाना भी चािहए । इसी तरह स ेमाल ढुलाई के िलए िडÊबŌ कì ÓयवÖथा हो । आज 

माल ढुलाई कì कोई ÓयवÖथा नहé ह ै। म§ कहना चाहóंगा िक जो हालत ह,ै िनिĲत łप स ेउसको दूर 

िकया जाना चािहए ।  

 कोरोना म¤ िजतनी छूट थी, जैसे वĦृ लोगŌ को 30 परस¤ट कì छूट थी, वह बंद है । जहां से 

आपने बिुकंग बंद कर दी है, जहां ठहराव बदं कर िदया तो कोरोना के जाने के बाद िफर से लागू ³यŌ 

नहé कर रहे ह§? मंýी जी कह रहे थे िक हम 45 परस¤ट छूट दे रहे ह§ । उन वĦृ लोगŌ और िवकलांगŌ 

को छूट िमलती थी, लेिकन आज कोरोना के समाĮ होने के बाद वह छूट नहé िमल रही ह ै। िनिĲत 

łप से उसको रीÖटोर करने कì आवÔयकता है । म§ मýंी महोदय से िनवेदन करना चाहóंगा िक शेखावाटी 

सैिनक ए³सÿेस है, जो जयपरु से िदÐली तक आती है, वह िनिĲत łप से हåरĬार तक जाए । जो 
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असम से ůेन आती है, वह िदÐली तक आती है, अगर उसको झुंझुन,ु सीकर होते हòए अजमरे तक 

चालू कर¤गे तो शेखावाटी को फायदा होगा ।  

मेरा िनवेदन है िक आपने जो अÁडरपास बनाए ह§, उनम¤ भदेभाव है । देश म¤ जहां भी शहरी 

±ेýŌ म¤ अÁडरपास बने ह§, वे कवडª ह§, ³यŌिक वहां आदमी रहते ह§ । िसवाय मुंबई-िदÐली कॉरीडोर के 

अलावा úामीण ±ेý म¤ रेयर केस म¤ आप दो-तीन करोड़ Łपये लगाकर अÁडरपास दतेे ह§, लेिकन उसम¤ 

पांच लाख Łपये म¤ िटन शेड नहé लगाते ह§ । बरसात म¤ लोगŌ को िजतनी परशेानी होती है, म§ समझता 

हóं िक आप उसका अंदाजा नहé लगा सकते ह§ । वहां पर 8-8 फुट पानी भर जाता है । आपने टेÁडर दे 

रखे ह§ । एक घÁटे म¤ िजतनी बरसात होती है, ³या वह űाई हो सकता ह?ै जब आप 3 स े5 करोड़ 

Łपये एक अÁडरपास के िलए लगाते ह§, तो ³या 5 लाख Łपये म¤ उसको कवर नहé कर सकते ह§? मेरा 

आपसे िनवेदन है िक इसका िवकास िकया जाए, केवल वोट देने से काम नहé होगा । मýंी जी अभी 

³वेĲन आवर म¤ उ°र दे रहे थ,े केरल और तिमलनाडु … (Óयवधान) संघ को अपमािनत करने और 

तार-तार करने का काम होगा । … (Óयवधान) यह हमार ेसंघ और संिवधान के िलए ठीक नहé है ।  

®ी सुदामा ÿसाद (आरा) : सभापित महोदय, धÆयवाद । यह रेलवे का अमतृकाल चल रहा ह,ै लेिकन 

यह अमतृ िकसके िलए ह,ै यह अमतृ अडाणी जी के िलए ह ै। अगर ऐसा नहé होता तो भारतीय रेल 

अडाणी रेल नहé होती । आम आदमी के िलए ³या सिुवधाए ंह§?  

रेलव ेिबल पर कई माननीय सांसदŌ न ेबोला ह ै। एक सांसद न ेकहा िक साल म¤ एक बार पवª-

Âयौहार के समय ºयादा ůेन¤ चलाई जाए ं। मुझे लगता ह ैिक 12 महीन ेआम लोगŌ को गåरमामय रेल 

याýा करवाने कì सिुवधा देनी चािहए और आप साधारण ůेनŌ कì सं́ या बढ़ाइए । बोिगयŌ कì सं́ या 

के बार ेम¤ कह रहे ह§ िक अगल ेसाल 11 हजार बन जाएगंी और ůेनŌ कì सं́ या 13 हजार ह ै। कई ůेनŌ 

म¤ जनरल बोगी नहé लगती ह ै। िजस िदन आप गåरमामयी जीवन के साथ याýा करन ेकì सुिवधा द¤गे, 

उसी िदन अमतृकाल कहा जाएगा, अÆयथा यह अमतृ काल नहé कहा जाएगा ।  

 महोदय, वषŎ स ेदो लाख पद åरĉ पड़ ेह§ । आप उनको भåरए, ³यŌिक रेलकिमªयŌ पर काम का 

बोझ ह ै। अभी हम लोगŌ न े9 नवंबर कì घटना देखी ह ै। एक रेलकमê कì मौत िडÊब ेके बीच म¤ आकर 
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हो गई । यह हादसा बरौनी रेलव ेÖटेशन पर हòआ । लखनऊ-बरौनी ए³सÿेस ůेन का नंबर 15204    

ह ै। उस कमê का नाम अजय कुमार ह ै। आप åरĉ पदŌ को भåरए । रेलकिमªयŌ पर बहòत लोड ह ै। रेलव े

म¤ उनके आराम कì कोई ÓयवÖथा नहé ह ै। इन पदŌ म¤ लोको पायलट, टीटी और टीसी के पद åरĉ   

ह§ ।  

कई लोगŌ न ेिशकायत कì ह ैिक जहां हम लोग रात म¤ िव®ाम करते ह§, वहां म¸छरŌ का साăाºय 

ह,ै िबÖतरŌ म¤ खटमल ह ैऔर शौचालय कì िÖथित बदतर ह ै। आप इसको ठीक कìिजए, तब कहा 

जाएगा िक यह अमतृ काल ह ै । जो रेलव ेका काम हो रहा ह,ै उसके पूरा होने कì समय-सीमा तय 

कìिजए ।  

तीन साल पहल ेआरा म¤ पवूê रेलव ेगमुटी पर फुटिāज बनान ेका काम शłु हòआ था । म§न ेयह 

मामला चार महीन ेपहल ेभी इस सदन म¤ उठाया ह ै। ऐसा लगता ह ैिक कौआ टराª रहा ह,ै धान सूख 

रहा ह ै।  

16.00 hrs 

संवेदक को इसकì कोई िचंता नहé है िक कब तक बनेगा । दो िलÉट लगनी है, वह काम अभी तक नहé 

हòआ ह ै। कंुवर िसंह कì मूितª आरा रलेवे Öटेशन पर उÐटी िदशा म¤ लगायी गयी है, उसको सीधा करने 

का मामला उठाया गया था, वह चार महीने स ेअभी तक नहé हो पाया है । इसकì समय सीमा तय कì 

जानी चािहए ।  

मेर ेलोक सभा ±ेý आरा म¤ राजधानी ए³सÿैस का ठहराव िकया जाना चािहए । इसको पकड़ने 

के िलए पटना या मगुलसराय जाना पड़ता है । आरा, कड़हनी, चरपोखरी, पीरो और हसनबाजार म¤ 

अप और डाउन ए³सÿैस ůैनŌ का ठहराव हो ।  

देश के िजतने रलेवे Öटेशन या हाÐट नीचे ह§, लोग बोगी से कूदकर ůेन से उतरते ह§ या बोगी 

म¤ घुसने के िलए नाको चने चबाना पड़ता है । उसको ऊंचा बनाइए । रेलवे ÖटेशनŌ पर पीने का पानी 

खÂम हो जाता है । बोतल बदं पानी बचेने के िलए पानी कì टंकì को बंद कर िदया जाता है । कृपया 
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इसको चैक कìिजए और इसको चालू करवाइए । गरीबŌ को, आम यािýयŌ को कम से कम पीने का 

पानी तो िमल े। साफ-सथुरा पीने का पानी Āì म¤ तो दीिजए । यह हम लोग कहना चाहते ह§ ।  

आरा म¤ दो ओवरिāज ह§, एक आरा म¤ और एक िबिहयां म¤, वह ±ितúÖत हो गया है । कब पलु 

टूटकर बाहर आकर िगर जाएगा, इसका पता नहé ह ै। उसके नीचे से रले गुजरती है । यह ठीक नहé   

ह ै। म§ने पहले भी इस मĥेु को उठाया था । आरा रेलवे Öटेशन पर जो आरएमएस है, उस आरएमएस 

को पटना ले जाया जा रहा है ।  

हम रेल मýंी जी से आपके माÅयम से गुजाåरश कर¤गे िक उसको वहां से हटाया नहé जाए, आरा 

म¤ ही रहने िदया जाए । इतना ही कहकर म§ अपनी बात समाĮ करता हóं । धÆयवाद । 

®ी चंदन चौहान (िबजनौर) :  धÆयवाद सभापित महोदय ।  रेल (संशोधन) िवधेयक, 2024 पर बोलने 

का अवसर देने के िलए अपनी पाटê, नेता जयंत चौधरी जी और लोक सभा ±ेý िबजनौर कì सÌमािनत 

जनता का धÆयवाद करता हóं िक मुझे उÆहŌन ेइस महÂवपूणª िवषय पर बोलने का मौका िदया ।  

माÆयवर, इंिडयन रेलवेज़ ए³ट, 1890 और The Railway Board Act, 1905 कì बातŌ को 

सरल करते हòए यह संशोधन िवधेयक लाया गया ह ै।  म§ इसका मेरी पाटê कì ओर स ेअपनी ओर स े

समथªन का काम करता हóं ।  हमार ेदोनŌ मýंी यहां बैठे ह§, म§ उनका धÆयवाद करता हóं िक इस िवचार 

पर उÆहŌन ेसोचते हòए जो वषª 2047 का िवकिसत भारत का संकÐप ह,ै कहé न कहé रेलव ेउसम¤ 

महÂवपूणª योगदान देने का काम करगेा ।  ÿधान मýंी जी के नेतÂृव म¤ आप दोनŌ मंिý कì जोड़ी आने 

वाल ेसमय म¤ कई और सशंोधन लाकर देश और रेलव ेकì ÿगित म¤ महÂवपूणª योगदान देने का काम 

कर¤गे ।   

16.03 hrs       (Kumari Selja in the Chair) 

सभापित महोदया, हमार ेदेश म¤ घनी आबादी के चैल¤जेस ह§ ।  ऐसे समय म¤ रेलव ेबोडª को 

सिुवधाए ंदेने कì िजÌमेदारी ह,ै वहé िवĵ के मानकŌ को पूरा करन ेके िलए, काबªन उÂसजªन कì मांगŌ 

को पूरा करन ेकì आवÔयकता ह ै।  वषª 2014 स ेपवूª 21 हजार स ेअिधक िकलोमीटर रेलव ेलाइंस 

का इलेि³ůिफकेशन िकया गया था ।  म§ ÿधान मýंी जी के नेतÂृव कì सरकार को धÆयवाद देता हóं िक 
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िपछल ेदस वषŎ म¤ 44 हजार िकलोमीटर का रेलव ेलाइंस का इलेि³ůिफकेशन करके महÂवपूणª योगदान 

करन ेका काम िकया ह ै।   

सभापित महोदया,  म§ ºयादा समय नहé लूंगा, ³यŌिक सभी माननीय सदÖयŌ न ेअपने िवचार 

यहां Óयĉ िकए ह§ ।  हमार ेसीकर के माननीय सदÖय कì बात स ेअपने को जोड़ता हóं िक िनिĲत łप 

स ेहर जगह रेलव ेलाइंस को हटाया जा रहा ह,ै अडंरपासेस बनाए जा रहे ह§ ।  कई बार देखने को 

िमलता ह ैिक पानी भरन ेकì वजह स ेवहां हादस ेहो जाते ह§ ।  

 इस िवषय के िलए म§ भी आपसे मांग कłंगा िक ऐसी घटनाए ंन हŌ और अगर वहां पर कुछ 

शेड्स कì ÓयवÖथा हो जाए तो उससे िनिĲत łप से लोगŌ को लाभ िमलेगा । म§ आदरणीय अिĵनी 

वैÕणव जी का आभार Óयĉ करना चाहता हó,ँ ³यŌिक उनको िबजनौर लोक सभा से िवशेष लगाव है । 

नजीबाबाद पर वंदे भारत के Öटॉपेज के िलए हमारी जो मांग थी, उसे उÆहŌने माना िलया । उसके िलए 

म§ उÆह¤ धÆयवाद देना चाहता हó ँ। आदशª Öटेशन कì जो पुरानी मांग थी, उसके िलए मेरे Öवगêय िपता 

संजय चौहान जी ने भी इसी सदन म¤ कहा था और आपने िबजनौर आदशª Öटेशन के साथ-साथ मेरठ 

और मुजÉफरनगर को भी उसके अंतगªत िलया, उसके िलए म§ आपको धÆयवाद देना चाहता हó ँ।  

 इसी के साथ मेरी आिखरी मांग है िक हमार ेपिवý ÖथानŌ को जोड़ने के िलए हमारी सरकार 

कì जो योजना है, उसके तहत िबजनौर से दौराला, हिÖतनापरु व िवदरु कुटी होते हòए रले लाइन कì 

मांग का डीपीआर बन जाए तो उससे बहòत लाभ होगा । 

आदरणीय सभापित महोदया जी, म§ आपके माÅयम से मýंी जी से आúह कłंगा िक अगर 

सरकार इसे Öवीकार कर ले तो िनिĲत łप स ेअमतृ भारत और िवकिसत भारत का जो संकÐप है, 

उसे हम पूरा कर पाएगं े। इस िवधेयक के समथªन म¤ आपने मझेु बोलने का मौका िदया, उसके िलए म§ 

आपका बहòत-बहòत आभार Óयĉ करता हó ँ। 
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SHRI SELVARAJ V. (NAGAPATTINAM): Respected Chairman Madam, 

Vanakkam. Thank you for providing this opportunity to speak on this Bill. Indian 

Railways is a very big PSU serving this country and the world at a large scale. 

The wheels of Indian Railways rotate working tirelessly and continuously. As a 

result of this, the life cycle of several crores of people continue to be in place in 

an upgraded manner. I congratulate the Indian Railways for this spectacular 

achievement. Every day, we get to see news items on Newspapers about Indian 

railways. It talks about either derailment or collision of trains on the same track 

coming opposite to one another. Even there are news items about the verbal fight 

between the Railway employees and the rail passengers due to language related 

communication issues. Every other day we get to know such things in public 

domain. We get afraid while reading such news items. I think that the Railway 

Department has not renewed itself to meet the present demands of a developed 

and civilized society as per the aspirations of the people. Railways shows interest 

in operating Vande Bharat trains. This is fine. But it fails to look into the needs of 

the people and it does not try to fulfil them. Kavach system and new equipment 

embedded with technology should be installed in every route of Railways in order 

to ensure safety. If such technology is imported from foreign countries, we should 

try to develop indigenously. Railway employees should get the first-hand 

knowledge of such technology and they should be well-trained. Every rail route 

should be electrified with doubling of railway lines. When we submit applications 

 
 English translation of the speech originally delivered in Tamil. 
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to the Railway Officials for rail facilities, they say that the route is operating to its 

fullest capacity. They say that only if doubling of railway line is done, these 

additional rail facilities could be extended. Therefore, I urge that the doubling of 

railway line should be done in every rail route. When we look at Amrit Bharat 

Railway Stations, they talk about decorating with front elevation of these stations. 

Government is interested in just decorating the front elevation and the main or 

first platform. If we look at platform no 2, 3 and 4 they remain in the previous 

condition without renovation or up-gradation. This should be rectified. 

Concessions extended to senior citizens earlier should be restored and given 

them once again. There is only a Pit line facility in Viluppuram and Tiruchirappalli 

of the Tiruchy Division of the Southern Railways. This Pit line facility should be 

extended to cities like Tiruvarur. All the railway stations should be covered under 

Amrit Bharat Railway Station Scheme. This will gradually result in providing 

necessary and adequate infrastructure facilities in all the railway stations of our 

country. The quantity and quality of food served by Railways needs to be 

upgraded. If we cancel our tickets, we do not get refund immediately. Passengers 

should get refund against their cancelled tickets within two hours of cancellation 

and this amount should be sent to their bank accounts. If there are more waitlisted 

passengers for a particular train in a particular route, additional trains should be 

operated to meet the demand. The decision making power to operate such trains 

should be vested with the Division. Otherwise the number of general bogies 

should be increased for that particular train. The parcel Offices which are closed 

as on date should be reopened and made to be functional. The length of all the 
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platforms in all the stations should be extended as per the requirement in relation 

with the number of compartments attached to the trains having stoppages in such 

stations. The ticket fare of Vande Bharat trains should be reduced keeping in view 

the average economic status of the common people. Moreover such trains should 

be operated for short distances. Madurai-Punalur train should be extended till 

Karaikkal. An express train should be run on daily basis during morning time 

between Karaikkal or Vailankanni and Chennai via Tiruvarur. Express trains 

should be run from Vailankanni to Coimbatore and Bengaluru. An express train 

should be run from Tiruchirappalli to Chennai via Thanjavur, Needamangalam, 

Tiruvarur and Mayiladuthurai. I urge that all the platforms in Tiruvarur and 

Nagappattinam Railway Stations should be linked with all the rail routes and 

tracks. Thank you.  

सु®ी कंगना रनौत (मडंी) : माननीय सभापित महोदया जी, म§ आपकì धÆयवादी हóं िक आपने मुझे 

रेल (अम¤डम¤ट) िबल, 2024  पर अपने िवचार रखने का मौका िदया ह ै । म§ माननीय रेल मýंी ®ी 

अिĵनी वैÕणव जी Ĭारा ÿÖतािवत इस िबल का Öवागत करती हóं । जैसा िक हमार ेÿधान मýंी ®ी नरÆेþ 

मोदी जी हमेशा ही यह कहते ह§ िक सरकार का काम लोगŌ के जीवन म¤ सरलता लाना होना चािहए । 

चाहे वे लॉज हŌ, Êयूरोøॉसी हो या सरकारी दÉतर हŌ, उनके िलए वे ए³सेिसबल होने चािहए । वे उनके 

िलए िकसी तरह का Öůेस जेनरटे न कर¤ और ईजली अवेलेबल होने चािहए । िनĲय ही, यह िबल इस 

उĥेÔय म¤ सफल होता ह ै। इसके अंतगªत वषª 1905 म¤ जो रेलव ेबोडª ए³ट था, उसको वषª 1989 के 

रेलव ेए³ट म¤ ³लब िकया जा रहा ह ै। िनĲय ही इस तरह के िसंगल लॉ हमार ेसाधारण लोगŌ के िलए 

ईजली ऐ³सेिसबल होगा, अवेलेबल होगा । इसिलए म§ इसका Öवागत करती हóं । अनदर वेरी इÌपॉट¦ट 

गवनªम¤ट बॉडी, रेलव ेबोडª, िजसको डायर³ैटली, जो कॉपōरेट्स के हडÐस होते ह§, िजसके बार ेम¤ हमार े

ÿधान मýंी जी हमेशा कहते ह§ िक दÉतरŌ के च³कर लगाने या लोगŌ को एक डेÖक स ेदूसर ेडेÖक 
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भेजना, आई िथंक, इसस ेभी उनको छुटकारा िमलता ह ै। डायर³ैटली, स¤टर के अंडर रेलवे बोडª को 

िलया जा रहा है । म§ इसका भी Öवागत करती हóं । उसके साथ ही वंद ेभारत ůेÆस आÂमिनभªर भारत, 

आधिुनकìकरण का एक बहòत बड़ा ÿभावशाली उदाहरण ह§ और एक िचÆह बनकर सामन ेआई ह ै। जब 

68 वंद ेभारत ůेÆस भारत को दी गई थé, तो उनम¤ स ेएक वंद ेभारत ůेन हमार ेिहमाचल ÿदेश जैसे 

छोटे ÿदेश के ऊना शहर को भी दी गई थी ।  

 म§ जानती हóं िक िहमाचल ÿदेश एक बहòत ही दगुªम ±ेý ह ै। मगर हमारी सरकार, भारतीय जनता 

पाटê जÌमू-कÔमीर या अÆय पहाड़ी इलाकŌ म¤ बहòत ºयादा रेल ÿोज³ेट्स लाचँ कर रही ह,ै उनके के 

साथ ही िहमाचल ÿदेश म¤ भी बहòत सव¥ हो रहे ह§ । वहां रेलव ेके िलए बजट िमला ह ै। िशमला, धमªशाला, 

कांगड़ा, बैजनाथ, हमीरपरु ऐसे बहòत सार ेजगहŌ पर बहòत सार ेÿोज³ेट्स आ रहे ह§ ।  

 म§ माननीय मýंी जी का Åयान मंडी ±ेý कì तरफ लाना चाहóंगी । ए³चुअली, िहमाचल ÿदेश 

का 60-70 ÿितशत ºयोúािफकल एåरया मंडी ±ेý म¤ ही आता ह ै। हमार े±ेý म¤ इस तरह के न सव¥ हòए 

ह§ और न ही सिुवधा ह ै। हमारा ±ेý स¤ůल मंडी चाहे िदÐली स ेजड़ुता ह ैया चंडीगढ़ या अंबाला जैस े

दो-तीन जगहŌ स ेभी हमार े±ेý को जोड़ा जाए तो हमार ेिहमाचल ÿदेश को ÿगित और िवकास म¤ बहòत 

सहायता िमलेगी ।  

 म§ रेलव े (अम¤डम¤ट) िबल, 2024 के िलए माननीय मýंी जी को बहòत-बहòत बधाई देती हóं । 

धÆयवाद । 

®ी Ôयामकुमार दौलत बव¥ (रामटेक) :  माननीय सभापित महोदया  जी, सवªÿथम म§ आपको धÆयवाद 

देता हóं िक आपने मुझे रेलव े(संशोधन) िवधेयक, 2024 पर बोलने का मौका िदया ह ै।   

 माननीय सभापित महोदया, म§ अभी सनु रहा था तो मुझे ऐसा लग रहा था िक वषª 2014 स े

ही रेलव ेबोडª चालू हòआ ह ैऔर देश म¤ रेलवे चल रही ह ै।  इसके पहल ेरेलव ेनहé चलती थी ।  मýंी 

महोदय के माÅयम स ेऔर स°ाधारी प± के माÅयम स ेइस ÿकार स ेही जताया जा रहा ह,ै लेिकन म§ 

आपको बताना चाहóंगा िक रेलव ेवषª 2014 म¤ नहé बिÐक वषª 1905 स ेरेलव ेबोडª अिधिनयम के तहत 

िवधेयक तैयार िकया गया ह ै।  
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िजस तरीके स ेयह िवधेयक लाया गया ह,ै यह जोनल और िडिवजन के अिधकारŌ को िनरÖत 

करन ेका तरीका ह ै।  सार ेलोगŌ को यहां िदÐली म¤, केÆþ म¤ बलुाकर, लोगŌ को परेशान करन ेके िहसाब 

स ेयह िबल तैयार िकया गया ह ै।  मुझे ऐसा लगता ह ै।  इसम¤ रेलव ेबोडª के सदÖयŌ कì िनयिुĉ, उनकì 

सेवा कì शत¦ आिद को लेकर भी संदहे ह ै।  िजस ÿकार स ेरेलव ेबोडª के चेयरमैन, सिचव और अÆय 

सदÖयŌ कì िनयिुĉ होगी, उसम¤ राजनीितक हÖत±ेप बढ़ने कì संभावना ºयादा ह ै।   

इस सरकार न ेÖथायी रेलव ेकिमªयŌ कì सं´या कम कर दी ह ै।  लगभग 16 लाख 50 हजार 

स े13 लाख कर िदया गया ह,ै जबिक रेलव ेम¤ कुल 2 लाख 63 हजार 915 पद खाली ह§ ।  भारतीय 

रेलव ेका िनमाªण िपछल ेडेढ़ सौ वषŎ म¤ देश के लाखŌ ®िमकŌ के खून-पसीने स ेहòआ ह ै।  सरकार 

आधिुनकìकरण के नाम पर रेलव ेको िनजी हाथŌ म¤ द ेरही ह ै।  इसका एक और उदाहरण ह ैिक रेलव े

ए³सट¤शन के आधिुनकìकरण के िलए 45 साल कì लÌबी लीज पर पूंजीपितयŌ को िदया जाना ।  इस 

सरकार न ेिववेक देबरॉय सिमित का गठन िकया ।  उसने रेलव ेके िनजीकरण कì िदशा म¤ ÿमुख कदमŌ 

कì िसफाåरश कì थी ।  भारतीय रेलव ेका पूणª िनजीकरण, रेल बजट को खÂम करना, िजससे भारतीय 

रेलव ेकì िवशेष िÖथित समाĮ हो गई ।  

म§ आपके सामन ेकुछ तÃय रखना चाहता हóं ।  सरकार जो कहती ह,ै वह करती नहé ह ैऔर 

यह आंकड़Ō स ेसािबत होता ह ै।  हमारी पाटê और हमार ेदल के नेता ®ी राहòल गांधी जी न ेहमेशा 

रेलव ेके िनजीकरण के िखलाफ बोला ह ैऔर सरकार के Ĭारा झूठ का ÿचार िकया जा रहा ह ैिक रेलव े

का िनजीकरण नहé हो रहा ह ै ।  जबिक रेल मýंी जी न ेखुद लोक सभा म¤ 16 िसतंबर, 2020 को 

िलिखत उ°र म¤ बताया ह ैिक चुिनंदा और लाभदायक – 109 मागŎ पर डेढ़ सौ याýी ůेन¤ िनजी करन े

कì ÿिøया शłु हो चुकì ह ै ।  अगर डेढ़ सौ ůेनŌ के पåरचालन को िनजी हाथŌ म¤ देने कì ÿिøया 

सरकार न ेशłु कर दी ह ैतो देश का िवकास, रेलव ेका िवकास और यवुा को रोजगार कैस ेिमलेगा?  

म§ लाÖट म¤ कहना चाहóंगा िक वषª 2014 स ेपहल ेिजस तरीके स ेएससी, एसटी, ओबीसी के 

िवīाथê देश म¤ कहé भी एµजाम देने के िलए जाते थ ेतो उनको पास िदए जाते थ े।  उसको इस सरकार 

न ेबंद कर िदया ह ै।  म§ आपके माÅयम स ेरेल मýंी जी स ेकहना चाहóंगा िक कृपया करके उसको शłु 
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िकया जाए ।  वåरķ नागåरकŌ के िलए जो सेवा पहल े शłु थी, उसको भी शłु िकया जाए ।           

धÆयवाद ।  

®ीमती लवली आनंद (िशवहर) : माननीय सभापित महोदया, आपने मुझे रेलव ेसंशोधन िवधेयक 

2024 पर चचाª म¤ भाग लेन ेके िलए अनमुित दी, इसके िलए म§ आपको धÆयवाद देती हóं ।  

माननीय रेल मýंी जी न ेरलेवे अिधिनयम, 1989 म¤ संशोधन का ÿÖताव पेश िकया ह ैऔर 

भारतीय रेलव ेबोडª अिधिनयम, 1905 के ÿावधानŌ को समािहत करन ेका ÿÖताव िकया ह ै।  अब 

भारतीय रेलव ेबोडª अिधिनयम, 1905 समाĮ हो जाएगा और एक ही कानून रेलव ेबोडª के िलए लागू 

रहेगा, िजसस े रेलव े बोडª को अिधक शिĉ िमलेगी ।  बोडª कì शिĉ म¤ विृĦ होगी, रेलव े बोडª के 

ÿशासिनक ढांच ेको और अिधक आधिुनक व मजबूत बनान ेम¤ बोडª को Öवतंýता िमलेगी ।  इसके िलए 

म§ माननीय रेल मýंी जी को धÆयवाद देती हóं और हमार ेदेश के यशÖवी ÿधान मýंी के नेतÂृव म¤ देश 

आग ेबढ़ रहा ह,ै उनके ÿित भी आभार Óयĉ करती हóं ।  म§ इस िबल का परुजोर समथªन करती हóं ।  म§ 

िबहार के िशवहर संसदीय ±ेý का ÿितिनिधÂव करती हóं और जनता दल (यू) स ेहóं ।  हमार ेमाननीय 

मु́ य मýंी ®ी नीतीश कुमार जी ह§, िजÆहŌन ेिबहार को काफì आग ेबढ़ाया ह ै।  जब व ेरेल मýंी थ ेतो 

उÆहŌन ेिबहार के िलए काफì सपने देखे थ,े जो अब ÿधान मýंी जी के Ĭारा, रेल मýंी जी के Ĭारा 

साकार हो रहे ह§ ।  आपको आĲयª होगा िक देश कì आज़ादी के 75 वषª के बाद भी माननीय ÿधान 

मýंी जी के घोिषत अमतृ काल के समय म¤ अब तक मेर ेसंसदीय ±ेý िशवहर के लोग रेलव ेसेवा से 

वंिचत ह ै।  

 रेलवे पूरे देश के िवकास से जड़ुा होता है । देश कì आज़ादी के 75 साल म¤ अभी तक हमार े

±ेý िशवहर म¤ रेलवे लाइन नहé है । जब मेरे पित आनदं मोहन जी िशवहर से सांसद थे, उस समय रले 

मýंी Öवगêय राम िवलास पासवान जी थे, उÆहŌने उनसे रलेवे लाइन के िलए सव¥ कराकर åरपोटª तैयार 

करने का आúह िकया था । लेिकन अभी तक वह आगे नहé बढ़ा है, िजसके कारण िशवहर के लोगŌ 

को यातायात म¤ काफì किठनाइया ँहोती ह§ । मेरा आúह है िक इस पर भी Åयान िदया जाए । 



04.12.2024                                                                                                                                   1051 
 

 वषª 2006-07 के रले बजट म¤, सीतामढ़ी, िशवहर, बापूधाम, मोितपरु के िलए सव¥ करने कì 

मंजूरी िमली थी, वह अभी प¤िडंग है । उसे जÐदी से जÐदी आगे बढ़ाया जाए । म§ रले मýंी जी से यह 

आúह करती हó ँ। म§ उनसे यह भी आúह करती हó ँिक िशवहर कì नई रले लाइन पåरयोजना को जÐद 

से जÐद लागू करने कì िदशा म¤ मंजूरी देने का कĶ कर¤ ।  

 म§ आúह करती हó ँिक िशवहर के बैरगिनयां रेलवे Öटेशन को अमृत भारत पåरयोजना के तहत 

शािमल करके उसका िवकास िकया जाए । वहा ँके जनता कì मांग है िक बैरगिनयां रलेवे Öटेशन पर 

गाड़ी सं́ या 15655 और 15656 कटरा-काम´या ए³सÿेस, 15501 और 15502 र³सौल-जोगबनी 

ए³सÿेस, 22551 और 22552 अÂंयोदय ए³सÿेस एवं 14017 और 14018 सĩावना ए³सÿेस का 

जनिहत म¤ ठहराव िदया जाए तािक र³सौल से बरैगिनयां तक आने कì ÓयवÖथा हो सके । इसके साथ 

ही, लोकल Öतर पर घोड़ासाहन म¤ भी इसकì सिुवधा दी जाए ।  

 नरकिटयागंज-र³सौल-सीतामढ़ी-दरभंगा-मुजÉफरपरु रले लाइन के दोहरीकरण कì Öवीकृित 

के िलए म§ धÆयवाद देती हó ँ। इसके साथ-साथ म§ कहना चाहóंगी िक माननीय रले मýंी जी ने अभी तक 

जो काम िकये ह§, वे बहòत ही अ¸छे ह§ । भारतीय रेल म¤ आधुिनक और Öवदेशी वंदे भारत ůेन शुł 

करके उÆहŌने अÂयंत सराहनीय काम िकया है । वतªमान म¤ 68 वंदे भारत ůेÆस कì सिुवधा और 136 

सेवाओ ंके साथ देश के 24 राºयŌ म¤ 300 से अिधक Öटॉपेजेज ह§, जो 170 िजलŌ को कवर करते हòए 

चल रही ह§ । भारतीय रले कभी भी भेदभाव नहé करती है । सभी राºयŌ पर एक समान Åयान िदया 

जाता है । इसके िलए भी म§ धÆयवाद दूगँी । एक अंितम बात कहकर, म§ अपनी वाणी को िवराम दूगँी, 

चूंिक समय का अभाव ह,ै आपने मझुे बोलने का मौका िदया है, म§ इसके िलए भी आपको धÆयवाद देती 

हó ँ। 

 माननीय रेल मýंी जी से मेरा आúह है िक िजस तरह से, केÆþ सरकार के सभी कमªचाåरयŌ के 

िलए सीजीएचएस के माÅयम स ेÖवाÖÃय सेवाए ंमहुैया करायी जाती ह§, वैसी ही ÓयवÖथा रेलवे के 

कमªचाåरयŌ के िलए भी उपलÊध करायी जाए । वतªमान म¤ उनके िलए रलेवे के मेिडकल कì जो ÓयवÖथा 

है, उसके तहत पåरवार कì पåरभाषा म¤ माता-िपता का Öथान नहé है । आपके माÅयम से, म§ माननीय 
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मýंी जी से आúह करती हó ँिक पåरवार कì पåरभाषा म¤ माता-िपता को भी जोड़ा जाए और उनके िलए 

सीजीएचएस कì ÓयवÖथा हो ³यŌिक उÆह¤ सबसे अिधक ÖवाÖÃय सेवाओ ंकì जłरत होती है । मेरा 

यही आúह है । 

 आपने मझेु बोलने का मौका िदया, इसके िलए बहòत-बहòत धÆयवाद । 

एडवोकेट चÆþ शेखर (नगीना) : माननीय सभापित महोदया, म§ सवªÿथम आपको धÆयवाद देता हó ँ

िक आपने मुझे रेलव ेसंशोधन िवधेयक, 2024 पर अपनी बात रखने का मौका िदया । 

 रेलव ेसंशोधन िवधेयक, 2024 पर म§ अपनी गहन िचंता Óयĉ करता हó ँ। यह िवधेयक भल ेही 

रेलव ेके शासिनक ढाचँे को सÓुयविÖथत करन ेका लàय रखता हो, लेिकन यह हमार ेरेलव ेिसÖटम 

कì मूलभूत ताकत को कमजोर कर सकता ह ै। केÆþ सरकार कì बढ़ती भूिमका भल ेही अ¸छे इरादŌ 

स ेÿेåरत हो, लेिकन इससे नौकरशाही म¤ देरी हो सकती ह ैऔर समय पर िनणªय लेन ेकì ±मता कम 

हो सकती ह ै। हम¤ अपने रेलव ेिसÖटम कì चपलता और लचीलेपन को खोने का जोिखम उठा रहे ह§ ।  

 म§ मýंी जी स ेपूछना चाहता हó ँिक ³या रेलव ेबोडª म¤ सदÖयŌ कì िनयिुĉयŌ म¤ एससी, एसटी, 

ओबीसी और मिहलाओ ंको जगह िमलेगी? रेलव ेबोडª म¤ सदÖयŌ कì िनयिुĉ शासन का एक महÂवपूणª 

पहल ूह ै। यह आवÔयक ह ैिक िनयिुĉया ँयोµयता और िवशेष²ता के आधार पर हो, न िक राजनीितक 

िवचारधाराओ ंके आधार पर । इस मोच¥ पर कोई भी समझौता, िनणªय लेन ेकì गणुव°ा और भारतीय 

रेलव ेके समú ÿदशªन म¤ िगरावट का कारण बन सकता ह ै। जनता कì जłरत¤ सवōपåर ह§, इसिलए 

हमार े िलए आम आदमी कì जłरत¤ सवōपåर ह§ । रेलव े सलुभ, िकफायती और िवĵसनीय होना       

चािहए । िवधेयक म¤ यह सिुनिĲत करना चािहए िक इसम¤ इन िसĦांतŌ का पालन होगा । 

 हालांिक, िवधेयक का उĥेÔय अ¸छा हो सकता है, लेिकन इसके संभािवत पåरणाम दूरगामी     

ह§ । हम¤ सावधानीपूवªक आगे बढ़ना चािहए और सुिनिĲत करना चािहए िक ये सधुार रलेवे के मूल तÂवŌ 

को कमज़ोर न कर¤ ।  

 सभापित महोदया, इसी के साथ, िजस लोक सभा ±ेý से म§ आता हóं, वह नगीना है । वह बहòत 

िपछड़ा हòआ ±ेý है । वहां के युवा, िकसान, मिहलाए,ं मजदरूŌ को जीवन-यापन करने के िलए किठनाइयŌ 
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का सामना करना पड़ता है । इसिलए, म§ माननीय मýंी जी से मांग कłंगा िक नजीबाबाद से मुंबई और 

जÌमू के िलए ůेन चलाई जाए ।   

 इसके साथ ही, नजीबाबाद Öटेशन गढ़वाल का ÿवेश Ĭार ह ै। म§ आपसे आúह कłंगा िक वहां, 

उस Öटेशन पर जलभराव कì जो समÖया होती है, उसकì देख-रेख कì जाए । बेगमपरुा ए³सÿेस, जो 

िक वाराणसी टू जÌमू तवी है, उसका Öटॉपेज वहां हो । िदÐली जाने के िलए सुबह को कोई ůेन नहé   

ह ै। मुझे भी िदÐली आने के िलए अ³सर बहòत परशेािनयŌ का सामना करना पड़ता है । म§ कोिशश 

करता हóं िक सेशन म¤ म§ चला जाऊं, ³यŌिक रले कì सुिवधा आपने उपलÊध कराई है । जलालाबाद 

øॉिसंग पर ओवरिāज बनना चािहए । धामपरु म¤ दो जगहŌ पर समÖया है, वहां कई घंटŌ तक खड़े रहना 

पड़ता है, इसिलए वहां भी ओवरिāज बनना चािहए । नगीना म¤ जो कोतवाली वाला ±ेý है, वहा ं

ओवरिāज कì आवÔयकता है । िसहोरा म¤ ओवरिāज न होने के कारण िद³कत है, कìरतपुर म¤ भी 

िद³कत है ।  

सभापित महोदया, बैकलॉग बहòत इÌपॉट¦ट िवषय है । रेलव ेका बैकलॉग जÐदी-जÐदी भरना 

चािहए । जनरल कोच बढ़ाए जाने चािहए, ³यŌिक बहòत बड़ी आबादी रेल से सफर करती ह ै। बहòत 

लोगŌ कì जान¤ दघुªटनाओ ंम¤ जा रही ह§ । हमने कई ए³सीड¤ट्स देखे ह§ । एक कमªचारी कì िजस तरह 

दबकर जान गई, वह भी एक बहòत बड़ी समÖया है, िजसके कारण जनता म¤ गÖुसा पैदा हòआ । इसकì 

रोकथाम कì जाए । गरीब याýा करने के िलए जाता है, वह उसकì अंितम याýा न हो जाए, इस बात 

का हम¤ Åयान रखना पड़ेगा ।  

 इसका मु́ य कारण मझेु यह िदखाई देता है िक लोको पायलट को िदन और रात म¤ ड्यूटी 

करनी पड़ती है । उनकì रात कì ड्यूटी किठन है, उसके बाद उÆह¤ पयाªĮ आराम चािहए । इस संबंध म¤ 

एचपीसी का सझुाव भी था िक लोको पायलट के िलए दो रािý के बाद ड्यूटी का आदेश हो । इस 

आदशे पर अमल नहé िकया गया, िजसके कारण उनकì आंख लग जाती है और कई बार दघुªटना होती 

ह ै। अत: हजारŌ लोगŌ कì िजंदिगयŌ से िखलवाड़ नहé होना चािहए ।  
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 कोरोना काल म¤ बंद कì गई ůेन¤ पुन: चालू कì जाए ं । पहले एससी, एसटी और ओबीसी के 

ब¸चŌ को पास िमलते थ े। जब वे िकसी कॉिÌपिटशन के िलए कोई एµजाम देने जाते थे, तो उÆह¤ जो 

पास िमलते थे, वे बंद कर िकए गए और सरकार कहती है िक हम दिलतŌ और िपछड़Ō के िहतैषी ह§ । 

लेिकन जब सरकार उनके ब¸चŌ कì तर³कì के आगे के राÖते बंद कर दगेी, तो कैसे चलेगा? िजस 

तरह लगातार िनजीकरण हो रहा है, इस िनजीकरण से रेलवे म¤ सरकारी नौकरी खÂम हो जाएगी । ये 

दिलतŌ, िपछड़Ō के ब¸चे कहां जाकर बैठ¤गे? ये कौन सी कुसê पर बठै¤गे? आज भी दशे म¤ सामािजक 

गैर-बराबरी है ।  

 म§ मýंी जी से मांग करता हóं, म§ उÆह¤ धÆयवाद देता हóं िक उÆहŌने नजीबाबाद म¤ वंदे भारत ůेन 

का Öटॉपेज िदया, लेिकन इसके अलावा भी हमने कई मांग¤ उठाई थé, िजन पर कोई कायªवाही नहé   

हòई । मýंी जी, आप पाटê से अलग हटकर आप सोच¤ िक उस ±ेý कì भी तर³कì होनी चािहए । यह 

भी आपके अिधकार ±ेý का मामला है ।  

 सभापित महोदया, म§ दोबारा आपको धÆयवाद दतेा हóं और माननीय मýंी जी से आúह करता 

हóं िक मेरी मांगŌ पर Åयान द¤ और उस ±ेý म¤ अवसर पैदा हŌ, इसका वे ´याल रख¤ ।  

 आपका बहòत-बहòत धÆयवाद । 

®ी राजेश रजंन (पूिणªया) : सभापित महोदया, माननीय मýंी जी स ेमरेा पहला आúह होगा िक मýंी 

जी, आप जीएम और डीआरएम को राजा बनाकर रखते ह§, एमपी कì कोई वÐैयू नहé ह ै। जब व े±ेý म¤ 

जाते ह§, तो वे एमपी कì åरÖप³ेट नहé करते ह§, एमपी को खबर नहé करते ह§ । रेलव ेम¤ जब कोई उĤाटन 

होता ह,ै तो उसम¤ एमपी कì कोई सुध नहé लेता ह ै।  

 मýंी जी, िटकट कÆफम¥शन के िलए आपके ऑिफस म¤, आपके डीआरएम ऑिफस म¤ दलाल 

घूमते ह§ । एमपी कì िचęी कì कोई वैÐयू नहé ह ै। िटकट का कÆफम¥शन नहé होता ह ैऔर एमपी का 

सÌमान आपके रेलव ेिवभाग म¤ कहé भी नहé ह ै।  

 आईआरसीटीसी ůेन म¤ खानपान कì ÓयवÖथा को देखता ह ै। आपने आईआरसीटीसी को चार 

Łपए म¤ िजस कपड़ ेकì धुलाई के िलए कहा था, आईआरसीटीसी न ेउसको 25 Łपए कर िदया । 
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आपने आम आदमी पर बोझ बढ़ा िदया । आईआरसीटीसी बड़ी ůेनŌ म¤ तो थोड़ा सा खानपान द ेदेती 

ह,ै लेिकन जो लोअर ůेन¤ ह§, िजनम¤ गरीब चलता ह,ै वहां का खानपान बहòत ही गलत ह ै।  

 दूसरी तरफ, आप ůेनŌ म¤ मिहला िडÊबा देते ह§, लेिकन आम आदमी के िलए लगभग कोई 

िडÊबा नहé ह ै। िटकट कनफम¥शन के बगैर जाने वाल ेएक या दो िडÊब ेहोते ह§, पहले 12-12 िडÊब ेहòआ 

करते थ,े लेिकन अब एक या दो िडÊब ेही होते ह§ । गरीब रथ कì तरह या िकसी जनरल गाड़ी कì तरह 

अब आपकì कोई गाड़ी नहé ह ै। आप वंद ेभारत ůेन को चलाइए, कोई िद³कत नहé ह ै। वंद ेभारत को 

आप सभी जगह स ेकने³ट कìिजए, यह अ¸छी बात ह ै। म§ इसके िलए आपको धÆयवाद देता हóं, लेिकन 

जो आम आदमी ह,ै जो गरीब, िमिडल-³लास ह,ै हमार ेचÆþ शेखर जी न ेअभी आपस ेकहा िक आप 

मिहलाओ ं के िलए आर±ण कì ÓयवÖथा को कÌपÐसरी कìिजए, आप मिहलाओ ं के आर±ण को 

कÌपÐसरी कìिजए ।  

 हम चार आदमी ůेन म¤ जा रहे ह§ । दो आदिमयŌ का िटकट कÆफमª हòआ, दो आदिमयŌ का 

िटकट कÆफमª नहé हòआ । हम पर आप बोझ डाल देते ह§, उसके बाद हमसे पैसा वसूला जाता है । 

हमारे पåरवार को रोक िदया जाता है । वह हमसे िकतने पैसे ले जाते ह§, इसके बार ेम¤ म§ आपसे नहé 

कह सकता हóं । आप बताए ंिक उस पåरवार का ³या होगा, िजसकì दो िटकट कंफमª हो जाए ंऔर दो 

कंफमª न हŌ । इस िवषय म¤ हमने कभी सधुार कì बात नहé कì है ।  

 महोदया, इसके अलावा एससी, एसटी, ओबीसी और जो छाý ÿितयोगी परी±ा देने के िलए 

दूसर ेराºयŌ म¤ जाते ह§, ³या सरकार उनके िलए कुछ सोचती है? रलेवे का 11 साल से कोई एµजाम 

नहé हòआ है । ब§िकंग ±ेý म¤ भी एµजाम नहé हòए ह§ । आप बताए ंिक िकतने एµजाम हòए ह§? आप बताए ं

िक िकतने एससी, एसटी और ओबीसी छाýŌ को नौकरी िमली है? आपने आर±ण को िपछले दरवाज े

से बंद कर िदया है और िनजीकरण कर िदया है । आप िवकलागŌ के िलए ³या ÓयवÖथा कर रहे ह§? 

म§ने िवशेष कर मिहलाओ ंके िलए कÌÈलसरी आर±ण कì बात कही है । मिहला सरु±ा को लेकर भतê 

का िवषय सबस ेमहÂवपूणª है । आप िव²ापन पर खचª करते ह§ और मािलक को खरीद लेते ह§ लेिकन 

छोटे Öतर के ®मजीवी पýकारŌ का ³या होगा? 
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 महोदया, म§ एक-दो बात कहकर अपनी बात समाĮ कłंगा । याýी भाड़ा और माल भाड़ा बढ़ान े

के बाद भी आपका रलेवे घाटे म¤ ³यŌ है? आपने भाड़ा डबल, िůपल कर िदया है, लेिकन िफर भी घाटा 

³यŌ है? कोसी सीमांचल ±ेý म¤ रेलवे कनेि³टिवटी को बढ़ाने कì तरफ आपका Åयान आकृĶ        

कłंगा । बनमनखी जनता चौक, पूिणªया कोटª Öटेशन, घड़बरेली बाजार, जलालगढ़ बाजार पर 

आरओबी बनाने का म§ आपसे आúह करता हóं । मÅय रेलवे के अधीन सहरसा म¤ रले मंडल, समÖतीपुर 

म¤ आजादी के वĉ कांúेस के समय बना था । सहरसा म¤ एक रले मंडल कì Öथापना का म§ आपसे 

आúह करता हóं िक उस जोन म¤ कोसी सीमांचल के बीच सपुौल के बीच एक रले मंडल होना आवÔयक 

ह ै। कोसी सीमांचल को जोड़ने वाली कुरसेला िबहारीगंज के िलए 193 करोड़ Łपये िदये गये थ,े उसे 

रोक िदया गया है । िबहारीगंज से खुदाª होते हòए बीरपरु िफर दवेघर से नौगिछया को आपने Öवीकृत 

कर िदया है । उसका सव¥ जारी है । आपने िकशनगंज से जलालगढ़ Öवीकृत कर िदया है । जलालगढ़ 

से बनमनखी और िबहारीगंज से कुशेĵरÖथान को Öवीकृत नहé िकया । नौगिछया से मधेपुरा 

कुशेĵरÖथान, जो िशव कì नगरी है, उस ेबीरपरु तक जोड़ने कì ÓयवÖथा कì जाए । पूिणªया कोच 

Öटेशन म¤ वािशंग पीठ को आपने Öवीकृत कर िदया है लेिकन अभी तक उसका कायª शłु नहé हòआ  

ह ै।… (Óयवधान) म§ Ńदय कì गहराई से इÆह¤ धÆयवाद देता हóं । जलालगढ़ Öवीकृत रले, साहबगंज-

मिन हारी सीमा वाया गंगा नदी पर साहबगंज म¤ पलु, पूिणªया ज³ंशन, बनमनखी और मरुलीगंज मधेपुरा 

के रेलवे Öटेशन को मॉडल Öटेशन बनाने का म§ आपसे आúह करता हóं । देवघर से रांची रले नहé है । 

म§ इÆह¤ जोड़ने का आúह करता हóं । जलालगंज, बनमनखी, िबहारीगंज, कुशेĵरÖथान होते हòए दरभंगा 

एक जनरल बोगी 15707, 15708, 15713, 15714, 15909,15910 को किठहार से वाया पूिणªया, 

बनमनखी, सहरसा चलाया जाए । 

 मेरा आपसे अंितम आúह है िक कृपया आप मेरी बात सुिनए िक िवप± के भी एमपीज होते      

ह§  । आप सÌमान तो करते ह§ लेिकन काम नहé करते ह§ । मेरा हाथ जोड़ कर आúह है िक सÌमान कम 

कåरए लेिकन ±ेý का काम कर दीिजए और कुशेĵरÖथान से िबहारीगंज 193 करोड़ Łपया åरलीज कर 

दीिजए और आरसीटी जो दलाली करता है, उसे रोक दीिजए । 
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SHRI KALYAN BANERJEE (SREERAMPUR): Thank you, Chairperson Madam.  

There is nothing to oppose.  But I have a few suggestions.  Of course, the 

Railways (Amendment) Bill, 2024 is intended to modernise India’s Railway 

governance by making the Railway Board more autonomous and improving its 

decision-making process. 

 This Bill repeals the 1905 Act and incorporates provisions related to the 

Railway Board into the 1989 Act. The Central Government invests its powers and 

functions with respect to railways in the Board itself. 

The question is regarding merger of two Acts -- whether the repealed Act 

will meet the challenges that the Indian Railways faces in terms of operational 

delays, accidents and safety initiatives, bureaucratic inefficiencies, slow technical 

adoption and complexity of PPA model and investments, and relaxation of powers 

to Zones. We hope and expect that it will be done. That is the reason why 

modernisation has been brought through this Bill itself. 

Now, there are a few questions. There are questions about accidents. It is 

reported that an average of three consequential train accidents per month over 

the past five years, apart from 18 accidents, have been reported in the first five 

months of 2024-25 alone. As per the CRS investigation report of October, 2023, 

the Commissioner of Railway Safety, a statutory body under the Ministry of Civil 

Aviation that probes train accidents, has recommended in no uncertain terms, 

Kavach, in some shape or form, to save lives, even in stretches not yet included 

in its rollout plan. During the Budget Session also, I had pointed out this fact 

without reading this report. When I delivered the speech regarding Kavach, I said 
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that. But at that time, I was not aware of this report. In 2023, the total number of 

passenger train accidents were 33 and the number of goods train accidents were 

15; whereas, in 2021-22, accidents recorded were 21. 

Now, I come to major accidents. There have been 200 major train accidents 

with 145 involving derailments. Northern Railway has recorded the highest 

number of accidents in the past five years with 25 accidents, followed by Central 

Railway with 22 accidents.  

Now, I come to the Economic Survey. The Economic Survey of 2023-24 

which was released on July, 22, indicates limited progress on safety-related works 

such as deployment of Automatic Train Protection System, Kavach and overhaul 

of signalling systems at all stations. 

My next point is with regard to the CandAG’s analysis of railway accidents. 

I am just going through the CandAG’s analysis. Between 2017 and 2021, 

derailments accounted for 1,392 accidents or 69 per cent of consequential train 

accidents. The next point is about the deficit of funds. That is also a CandAG’s 

report. The CAG of India also found a deficit of Rs. 1,03,395 crore for track 

renewal, sparking worries about the financial position.  

There is a question because of merger. Capacity constraints and 

operational inefficiencies necessitate improved capacity management and 

infrastructure development. It is just in a suggestion form. It is not to criticize. Take 

it as a suggestion. Overcome the outdated technology and infrastructure. The 

regularity framework poses significant hurdles to modernizing and enhancing the 

efficiency of the Indian Railways. Reducing operating cost and increase in 
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passenger amenities can free Railways from network congestion. These are the 

few suggestions. 

Madam, I will renew two things, which I have said earlier also. Again, I am 

renewing. There is a need for an extension of Metro Railway from Howrah to 

Sheoraphuli. There is also a need for double line set up from Howrah to Amta. 

Single line is there. Kindly consider this. 

I have already talked about the safety of Grade IV staff in foggy weather. 

Kindly consider this also. I have not criticized you. Today, I have given some 

suggestions to you for consideration. And my request to kindly now implement it 

now.  

I am grateful to you.  

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very much Madam 

Chairperson for giving me this opportunity to discuss on the Railway 

(Amendments) Bill, 2024.  

 Madam, the Bill intends to further amend Railway Act of 1989. During the 

British period, the functioning of different Railway entities were being governed by 

the Railway Act of 1890.  

 Madam, during the same the period, the Railway organisation was 

separated from PWD, as rightly the hon. Minister has stated in his opening 

remarks and a new organisation Railway Board was constituted by virtue of 

Railway Board Act of 1905. In order to simplify the legal framework, the Railway 

Board Act of 1905 used to be incorporated into the Railway Act, 1989 for which 

this amendment Bill is brought in.  
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 Definitely, I do agree with the hon. Minister that it will reduce the burden to 

refer to two laws and thereby the procedure will be simplified and hence, I support 

the Bill. But, at the same time, when I am supporting the Bill, I would like to draw 

the attention of the hon. Minister regarding the provisions of the Railway Board 

enacted during the colonial period.  

 Madam, the BJP-led NDA Government is always speaking and claiming 

that we want to decolonize the entire legislations in our country.  The Indian Penal 

Code, Criminal Procedure Code as well as Indian Evidence Act, you have 

changed the name, made it in Hindi title and it is very difficult for the citizens or 

for the persons from South India, people who are non-Hindi-speaking people and 

you are always saying that we are decolonizing the legislation. If that be the case, 

I would like to know from the hon. Minister whether you are incorporating a law 

which was 120 years back, that was in the year 1905 and incorporating that 

chapter as such, there is no amendments, there is no changes.  

 Madam, the proposed amendment Bill is just a legislation for subordinate 

legislation.  

 Madam, Chairperson, I would like to draw your attention. All provisions are 

exclusively delegated to the Central Government. I would like to know from the 

hon. Minister what is the role of Parliament, whether this Parliament is taken for 

granted.  

 Madam, you go through sub-clauses 2, 3, 4 and 6 of Clause 2A. Kindly see 

clause 2A(1).  It says, “There shall be constituted a body to be known as the 



04.12.2024                                                                                                                                   1061 
 

Railway Board to exercise the powers conferred upon- by whom, upon by whom, 

- by the Central Government.”  

 Now, see sub-clause 3, the qualification, experience and terms and 

conditions of appointment of the Chairman and other Members of the Board and 

the manner of filling the said post shall be as may be prescribed by the Central 

Government.  

 So, what are the qualifications of the Board’s Chairman? What are the 

qualifications of the Board Members? See, another provision, clause 4. I do agree 

that this is the colonial provision and you are coming with the same colonial 

provision simply incorporating in the 1989 Act.  

 See, the Board shall consist of such number of Members as may be 

prescribed, that means the number of Board Members, the Parliament has no 

role. The qualifications, the tenure of office, the number of Members in the Board, 

the Parliament is still in the dark. Everything is being delegated to the Central 

Government. Then, my point is, if that be the case, the Government can very well 

come with a piece of paper.  

 The Government can very well come to the Parliament and say that all 

powers and everything is delegated to the Central Government as may be 

prescribed from time to time. There is no need of such a Bill. So, my point is this 

is a legislation just for delegation and the entire powers are vested with the Central 

Government. So, kindly review that position.  

 Other than this, I would like to flag three more points.  



04.12.2024                                                                                                                                   1062 
 

 Number one is regarding the fiscal autonomy and the powers of the Board. 

I am putting only suggestions. More fiscal powers have to be provided. So many 

railway committees have already demanded this. More autonomy has to be given 

because they are doing the operation and management of the entire system and 

this Railway Board can incorporate all these things.  

 My second suggestion is regarding the pre-Covid status which has to be 

restored. That is about the senior citizens of this country. In one of the meetings, 

hon. Minister has assured to us that instead of 60 years, we will make it 65 years. 

But so far, nothing has come. Pre-Covid situation was 60 years and that has to 

be restored and also, all the railway stops which were in existence in the pre-

Covid situation has to be restored. These are the suggestions which I would like 

to make. I do appreciate the infrastructure development in which you are 

concentrating, it is appreciable and at the same time, these suggestions may also 

be looked into.  

 With these words, I conclude.  

 Thank you very much, Madam.  

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): Thank you, 

Madam, for giving me this opportunity to speak on this Bill. I cannot start my 

speech without thanking the Railway Minister for sanctioning the new Amravati 

line at a cost of 2,245 crore. This is very much needed because it will connect our 

capital region with all the major metro cities in the country.  

There is also another issue which was raised by the hon. Minister when our 

Chief Minister approached him with regard to a lot of development projects in 
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Andhra Pradesh. He has also requested that land acquisition should be done for 

various projects in Andhra Pradesh. Our hon. Chief minister, Shri Chandrababu 

Naidu has constituted a dedicated task force for land acquisition for Nadikudi-

Srikalahasti, Kadapa-Bangalore, Renigunta-Gudur and Kothapalli-Narsapur 

railway projects. All these projects have been in the pipeline for the last ten years 

or so. Our Chief Minister wants to complete these projects as soon as possible. 

Coming to the Bill, of course, there is nothing to say against this Bill. This 

Bill is the need of the hour. It will give a lot of autonomy to the Railway Board.  As 

the railways are expanding with new trains, adopting new technology. coming out 

with new set of railway racks etc., obviously, the Railway Board needs this 

autonomy. But what we request is this autonomy should be not only with the 

Railway Board, but it should also be with every organisation down the line. 

Whenever we conduct meetings with the concerned GM of our area and discuss 

our issues with the Railways, we keep on getting the generic answers … 

(Interruptions) Madam, two minutes. Whenever we conduct meetings with the GM 

of the respective area and raise our issues, they give us generic answers.  

Coming to my constituency, six Amrit Bharat Stations had been sanctioned 

for my constituency. But the work for this is going at a snail’s pace. With respect 

to the Nadikudi-Srikalahasti railway project, the work has been going on for ten 

years or 15 years. Whenever we ask about this project, we get generic answer.   

We are also asking for a new Vande Bharat train from Guntur to Bengaluru. 

It is a very dedicated railway line. Various trains and stoppages had been 

discontinued during COVID-19 time. We are asking for reinstatement of those 
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trains and stoppages. This request is also lying at the GM level or Railway Board 

level.  

With respect to the ROBs and RUBs, by the time the tendering process gets 

started for ROBs and RUBs, our five years’ time gets completed. So, we all have 

very limited time. Unlike officers, we have only five years. We have to show what 

we have done for our constituency. So, I expect you to give the autonomy to the 

down-the-line offices as well. 

Anantapur district is the fruit bowl of Andhra Pradesh. The first Kisan Rail 

was started from here. But during the COVID-19 period, you discontinued it. I 

request you to reinstate that.   

Railway concession used to be given to the senior citizens and sports 

personnel. That also has been discontinued during the COVID-19 period.  As the 

inflation is going up, it is very much needed for the senior citizens. So, I expect 

that you will reinstate it. I have nothing to say against the Bill. l wholeheartedly 

support the Railway (Amendment) Bill, 2024. Thank you very much. 

®ी कामा´या ÿसाद तासा (काजीरगंा) : थ§क यू, चेयरमैन मैडम, म§ आपका आभारी हóं िक आपने 

मुझे इस िबल पर बोलने का मौका िदया । म§ रेलव ेिमिनÖटर अĵनी वैÕणव जी को भी धÆयवाद देता हó ं

िक वे एक अ¸छा िबल लाये ह§ ।  वतªमान िवधेयक स ेरेलव ेअिधिनयम 1989, भारतीय रेलव ेबोडª 

अिधिनयम 1905 के सभी ÿावधानŌ को इसम¤ शािमल करते हòए कानूनी ढांचे को सरल बनान ेका 

ÿÖताव ह ै। इसस ेदो कानूनŌ को संबिंधत करन ेकì आवÔयकता कम हो जाएगी । रेलव ेबोडª कì वतªमान 

कायª-ÿणाली, जोनल और भारतीय रेलव ेिडवीजन आिद अपåरवितªत रहेगा । इसके िलए म§ ऑनरबेल 

िमिनÖटर साहब को धÆयवाद देता हóं । 
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       महोदया, म§ कहना चाहता हóं िक जो अम¤डम¤ट िबल लाया गया ह,ै इसके माÅयम स ेभारतीय रेलव े

म¤ च¤जेज करन ेकì ÿधानमंýी कì जो इ¸छा ह,ै वह भी पूरी हो जाएगी ।  

रेल मंýी जी, आपने बोला that you will be consolidating and modernising the 

legal framework governing Indian Railways; reducing bureaucracy and enhancing 

the Railway Board’s decision-making powers; introducing provisions for greater 

transparency, accountability and public participation; strengthening safety 

protocols and regulation to minimise accidents, and ensure passenger security; 

updating the Act to accommodate modern technologies and innovation in railway 

operations; strengthening passenger services, amenities, and grievance 

redressal mechanism; streamlining operation, improving infrastructure, and 

enhancing resource allocation; and establishing a robust regulatory framework to 

oversee railway operation, fare, and services. आपने यह भी बोला िक international 

standards have been applied in Indian Railways in line with global best practices 

and standards.  इसके बार ेम¤ आपने िबल म¤ जो उÐलेख िकया, उसके िलए म§ आपको धÆयवाद 

देता हóं । ऑनरबेल ÿाइम िमिनÖटर नरÆेþ मोदी जी के िनद¥श म¤ रेलवे म¤ आप जो åरफॉÌसª, ůांसफाम¥शन 

लाए, उसके िलए म§ आपको बहòत-बहòत धÆयवाद दतेा हóं । आपका काम हमने िपछले कायªकाल म¤ 

देखा, उसके िलए भी म§ आपको धÆयवाद दतेा हóं ।  

       महोदया, आपने नाथª-ईÖट के िलए जैसा काम िकया, वैसा कभी नहé हòआ । वषª 2009 

म¤ नाथª-ईÖट के िलए 2,122 करोड़ Łपए का बजट था, िजसको आपने वषª 2024 म¤ बढ़ाकर 10,376 

करोड़ Łपये का कर िदया । Æयू ůैक 67 िकलोमीटर था, जो अब 173 िकलोमीटर हो गया । 

इलेि³ů िफकेशन का आपने अभूतपूवª काम िकया । आपने नाथª-ईÖट को जैसे जोड़ा है, उसके िलए म§ 

आपको बहòत-बहòत धÆयवाद देता हóं । नाथª-ईÖट के जो 18 ÿोज³ेट्स ह§, आपने इसम¤ 1,368 

िकलोमीटर िनधाªåरत िकया और 74,972 करोड़ Łपये का एलोकेशन िकया । आपने जो 60 अमतृ 
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ÖटेशÆस कì घोषणा कì है, उसके िलए म§ आपको धÆयवाद देता हóं । हमने आपको एक पý भी िलखा 

ह ै। िजन-िजन ÖटेशÆस पर ůेन Łकवाने कì हमने मांग कì है, आप उन ÖटेशÆस पर ůेन Łकवाइए । 

हमने आपसे वंदे भारत ůेन चलाने कì åर³वैÖट कì है, हमारे चीफ िमिनÖटर ने भी आपसे इसके िलए 

åर³वैÖट कì ह ै। ÿाइम िमिन Öटर ने नाथª-ईÖट को अĶ लàमी कहा है । अĶ लàमी का दजाª देने के 

िलए, नाथª-ईÖट के िलए रेलवे ने जो िकया, उसके िलए म§ धÆयवाद दकेर अपनी बात को समाĮ करता 

हóं । 

®ी गुरजीत िसहं औजला (अमतृसर ) : सभापित    महोदया , आपने मुझे रेलव ेअम¤डम¤ट िबल, 2024 

पर बोलने का मौका िदया, इसके िलए धÆयवाद ।  म§ इसका िवरोध करता हóं, ³यŌिक इस िब ल के आने 

स ेबोडª कì पॉवर खÂम हो गई ह ैऔर िनजीकरण को बढ़ावा िमलेगा ।  इसके बाद सøेेटरी इसकì 

देखभाल करगेा और ऑिफिशयली तौर पर इनके Öů³चर पर, इनकì फं³शिनंग के ऊपर िनगाह    

रखेगा ।  इसम¤ चाहे चेयरमैन कì अपॉइंटम¤ट हो या म¤बर कì अपॉइंटम¤ट हो, इन सबम¤ उसकì 

दखलंदाजी बढ़ेगी ।   

रेलव ेगरीब के सफर करन ेका सबस ेसÖता तरीका ह ै।  जब बोडª कì पॉवर कम होगी तो नीचे 

के लोगŌ कì जो भावनाय¤ ह§, वे भी वहां तक नहé पहòंच पाएगंी ।  जो Êयूरोøेसी होती ह,ै इसम¤ जब लेयर 

बन जाती ह ैतो उसके काम म¤ देरी भी होगी और मंजूरी भी कम िमलेगी ।  इसस ेबहòत बड़ा फकª        

पड़ेगा ।  िपछल े10 सालŌ म¤ ए³सीड¤ट्स बढ़े ह§ ।  10 सालŌ म¤ 638 ए³सीड¤ट्स हòए ह§, िजनम¤ 200 

मेजर ए³सीड¤ट्स ह§ और 145 डीरेलम¤ट कì घटनाए ंह§ ।  मेरी मýंी जी स ेमांग ह ैिक इस पर ºयादा 

Åयान देना चािहए ।  

 आप कवच कì, सरु±ा कì बात करते ह§ ।  60 हजार िकलोमीटर रेलव ेनेटवकª  है ।  अगर आप 

2 पस¦ट के िहसाब स ेचल¤गे तो इसको कंÈलीट करने म¤ 50 साल लग¤गे ।  इसके ऊपर आपको Åयान 

देना चािहए ।  अमतृसर सबस ेबड़ी टूåरÖट िसटी ह ै।  अमतृसर स ेनांदेड़ सचखंड ए³सÿेस, 12716 

चलती ह,ै उसका टाइम साढ़े 5 बज ेसबुह का ह,ै उस े8 बज ेकरना चािहए ।  वह ůेन वाया तरण तारण 

जानी चािहए, जो Êयास स ेकने³ट हो जाती ह ै।  इससे बहòत लाभ होगा, ³यŌिक  नांदड़े साहब कì तीन 
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महीन ेपहल ेही िटकट बकु हो जाती ह ै।  एक ůेन 12422 जाती ह,ै अमतृसर टू नांदेड़, जो हÉते म¤ 

एक बार चलती ह,ै वह डेली होनी चािहए ।  1259 और 1258, जो अमतृसर-हåरĬार ए³सÿेस ह,ै 

उसम¤ एक एसी चेयर कार ह ै।  इसम¤ तीन एसी चेयर कार करना चािहए और इसके साथ ही एक Ňी 

टायर Öलीपर भी चािहए ।  12013 और 12014 जो Æयू शताÊदी ह,ै उसके कोचेज़ च¤ज करन ेकì 

जłरत ह ै।  उनकì बहòत बुरी हालत ह ै।  14631 और 14632 अमतृसर टू देहरादून ए³सÿेस का जो 

परुाना रैक ह,ै उस ेएलएचबी नय ेरैक स ेच¤ज करन ेकì जłरत ह ै।   

ůेन नÌबर 12245 और 12244 अमतृसर चंडीगढ़ ए³सÿेस है, चंडीगढ़ राजधानी है, सभी 

लोग इस ůेन से जाते ह§ लेिकन इसम¤ िसफª  एक एसी कोच है, कम से कम इसम¤ तीन एसी कोच लगने 

चािहए । गोÐडन टेÌपल ए³सÿेस सबसे जłरी है । हम बाडªर पर बैठे ह§, िजतने Óयापारी ह§, वे िदÐली 

तक आते ह§ । यह ůेन सबुह सात बजे चलती थी, सात बजकर बीस िमनट पर िदÐली पहòंचती है । साढ़े 

नौ बजे चलती है और सबुह साढ़े सात बजे पहòंच जाती थी, लेिकन अब यह सात बजे रात म¤ चलती है 

और सबुह पौने चार बजे पहòंचती है, िजससे कोई भी काम नहé हो पाता है । इसी तरह वंदे भारत कटरा 

के िलए चािहए, वंदे भारत अमतृसर से दहेरादून के िलए चािहए, अमृतसर स ेनई िदÐली सपुरफाÖट 

ए³सÿेस कोच कì बहòत बुरी हालत म¤ है ।  

 अमतृसर एक टूåरÖट िसटी है, एक हजार के आसपास होटÐस ह§ । दस-बारह फाइव Öटार 

होटÐस ह§, बाकì Ňी Öटार, फोर Öटार और टू Öटार होटÐस ह§ । मÅयम कैटगरी और गरीब लोग माथा 

टेकने के िलए आते ह§ । वहां िāज बनने वाला है, रलेवे øािसंग छेहटा है, आरओबी िशवाला एस 21, 

आरओबी एस 26, आरओबी एस 3, आरओबी जबाल एस 4, आरओबी अनगढ़ बी 6, आरओबी दाना 

मंडी सी 7, आपने दो-तीन पलु पहले ही अÿूव िकए ह§, बनाए भी ह§, इसके िलए म§ आपका शिुøया 

करता हóं । अमतृसर रलेवे Öटेशन के बार ेम¤ िपछली बार जब आप मýंी थे, इसी हाउस म¤ आपन ेकहा 

था िक अमतृसर को हरमंिदर साहब कì वजह से नया रलेवे Öटेशन द¤गे । वहां डेढ़ लाख याýी आते ह§, 

लेिकन अभी तक रेलवे Öटेशन का पता नहé लग रहा है । म§ चाहता हóं िक उस रेलवे Öटेशन को जÐद 

कÌपलीट िकया जाए ।  
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 Óयास से कािदयां िलंक कì बहòत बड़ी िडमांड है । मरे ेसे पहले ÿताप बाजवा जी सांसद थ े। 

अगर वह रेल िलंक जड़ु जाए तो हम¤ बहòत बड़ा फायदा होगा । कािदयां से ऊना का रेल नेटवकª  

कÌपलीट करने कì जłरत है । इसी तरह स ेअमृतसर से पठानकोट डबल रले लाइन कì जłरत ह ै। 

पĘी म³खू िलंक बहòत परुानी िडमांड है । आपको सरकार ने िलखा था िक हम जमीन ए³वायर करके 

द¤गे । सरकार के पास कुछ नहé है, आपको पता है िक सरकार कैसे चल रही है । कृपा करके जमीन के 

पैसे भी आप दे दीिजए तािक पĘी-म³खू िलंक बनने से दो सौ िकलोमीटर जÌमू-कÔमीर और पंजाब 

का राÖता कम हो जाएगा ।  

 मेरी आपसे िडमांड है, म§ आपको शुिøया करता हóं । अमतृसर रेलवे Öटेशन कì िडमांड है, आप 

जÐदी से जÐदी इसके ऊपर तवºजो देकर िāज को जÐदी से जÐदी पूरा करा द¤ । धÆयवाद ।  

गुरमीत िसहं मीत हायेर (सगंłर) : सभापित महोदया, जब भी सदन म¤ रेलवे के िलए कोई अम¤डम¤ट्स 

आता है, सबस ेबड़ा डर और भय देश के लोगŌ और िवप± के लोगŌ म¤ यही रहता है िक जैसे पहले 

एयरपोटª ÿाइवेटाइºड कर िदया, सी-पोटª ÿाइवेटाइºड कर िदए, कहé रलेवे को भी तो ÿाइवेटाइºड 

नहé कर द¤गे । 140 करोड़ लोग रलेवे पर िडपÆेड¤ट ह§, सरकार म¤ ÿाइवेट लोगŌ का राज है । आपने 

‘उड़ान’ Öकìम शुł कì थी, एक सपना िदखाया था िक दशे के आम नागåरक को हम हवाई सफर 

कराएगं े। िदÐली एयरपोटª  के पास आज भी आपको िदख जाएगा िक आम नागåरक रनवे पर हवाई 

जहाज कैसे उड़ता है, वही दखे रहा ह ै। आधे घंटे का सफर का िटकट सात हजार Łपये से पÆþह 

हजार Łपये है ।   

माननीय सभापित : माननीय सदÖय, आप अपनी िडमांड रख दीिजए, नहé तो आपको अपनी िडमांड 

रखने का समय नहé िमल पाएगा ।   

®ी गुरमीत िसहं मीत हायेर : सभापित महोदया, अगर चंडीगढ़ से िदÐली आना है तो पÆþह हजार 

Łपये कì िटकट है । देश के जो नागåरक ह§, वह रलेवे पर िडपÆेड¤ट ह§ । इस पर हमार ेमाननीय मýंी जी 

ने कहा िक 55 परस¤ट कÆसेशन देश के लोगŌ को िदया गया ।  
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म§ मýंी जी को याद िदलाना चाहता हóं िक यह कोई ÿाइवेट कंपनी नहé ह ै।  यह िडपाटªम¤ट 

पिÊलक वेलफेयर के िलए ह ैऔर लोगŌ को कÆसेशन द ेरहे ह§ तो कोई अहसान नहé कर रहे ह§ ।  म§ 

याद िदलाना चाहता हóं िक कोिवड के समय स ेसीिनयर िसटीजÆस का कÆसेशन बंद कर िदया ।  आपने 

नेशनल और इंटरनेशनल Èलेयर का कÆसेशन बंद कर िदया ।  

म§ चाहता हóं िक उनका कÆसेशन िफर स ेशłु िकया जाए ।  देश के जो यवुा व Öटूड¤ट्स ह§, कोई 

Öकूल के िलए जाता ह,ै कोई कॉलेज के िलए जाता ह,ै उनको भी कÆसेशन िदया जाए ।  सबस ेºयादा 

पोपुलेशन इसी पर िडप¤ड¤ट ह§ ।  म§ बरनाला स ेआता हóं, पंजाब का मालवा ह,ै सगंłर मेरा लोक सभा 

±ेý ह ै।  पूर ेमालवा कì कनेि³टिवटी पंजाब कì राजधानी चंढीगढ़ स ेनहé ह ै।   

17.00 hrs 

म§ने पहले भी कहा था िक आप हम¤ ल§ड िदला दीिजए और हम ůैक बना द¤गे । नेशनल हाईवेज़ 

पर, जहां टोल रोड बनती है, जहां िसफª  गािड़यां ůैवल करती ह§, अगर उनके िलए अगर हम रोड 

ए³वायर कर सकते ह§ तो ³या जहां 140 करोड़ लोग िजस ůांसपोटª  पर िडप¤ड¤ट ह§, हम उनके िलए 

हम जमीन ए³वायर नहé कर सकते? देश कì आजादी के बाद 70 सालŌ म¤ जो łट 53,000 

िकलोमीटर था अब 68,000 िकलोमीटर हòआ है । हमने 70 सालŌ म¤ िसफª  15,000 िकलोमीटर नया 

łट बनाया है । 

       सभापित महोदया, मेरी माननीय मýंी जी से गजुाåरश है िक  बरनाला, संगłर और 

राजÖथान, गंगानगर से कनैि³टिवटी कì जाए । मĉुसर, बिठंडा आिद का भी एåरया है । चंडीगढ़ से 

कनैि³टिवटी कराने के िलए चंडीगढ़ और राजपरुा को जोड़ा जाए । म§ बरनाला से एमएलए रहा हóं, वहां 

से कोई भी फाÖट ůेन नहé चलती है । यहां राºय मýंी िबĘó  जी भी बैठे ह§, यह उनका नेबåरंग िडिÖů³ट 

है, मेरी िवनती है िक  बरनाला से िदÐली तक िकसी शताÊदी कì शłुआत कì जाए । धÆयवाद । 

®ी अनुराग शमाª (झाँसी) : माननीय सभापित महोदया, म§  बुंदेलखंड के झांसी और लिलतपुर स े

आता  हóं । यह महारानी लàमीबाई का ±ेý है । आदरणीय ÿधान मýंी जी ने 2 लाख 65 हजार करोड़ 

Łपये का ऐितहािसक बजट िदया ह ै। िहंदÖुतान ही नहé, पूर ेदेश, िवदेश और िवĵ म¤ सबस ेबड़ा केप³ेस 
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अगर िकसी न ेिदया ह ैतो माननीय ÿधान मýंी जी न े िदया ह ै । माननीय मýंी जी िजस Öपीड और 

Öकेल स ेकायª कर रहे ह§, वह बहòत सराहनीय ह ै। म§ मýंी जी के िडपाटªम¤ट को धÆयवाद देना चाहता हóं 

³यŌिक  जब भी कोई छोटे स ेछोटा फं³शन होता ह,ै डीआरएम साहब या जीएम साहब हम सबको बहòत 

आदर स ेबलुाते ह§ और हम हमेशा उपिÖथत रहते ह§ ।  

म§ आदरणीय मýंी जी को एक और बात के िलए धÆयवाद देना चाहता हóं िक  मेर ेसंसदीय ±ýे 

म¤ िवशेष łप स ेउ°र ÿदेश म¤ 95,000 करोड़ Łपय ेखचª िकए गए ह§, जबिक िपछली सरकारŌ म¤ पूर े

पांच साल म¤ 1900 करोड़ Łपये तक भी खचª नहé हòए थ े। इस िबल के माÅयम स ेिजस Öपीड और 

Öकेल स ेकाम होगा, रेलवे बोडª को जो इंिडप¤ड¤स िमलेगी, म§ इसके िलए माननीय मýंी जी को बहòत-

बहòत बधाई देता हóं । 

 म§ माननीय मýंी जी से कुछ पसªनल आúह करना चाहता हóं । म§ माननीय मýंी को एक कम¤ट 

करना चाहता हóं, जब कवच का िसÖटम शłु हòआ था तो आदरणीय मýंी जी खुद उस लोको म¤ बैठकर 

गए थ े। म§न ेकभी-भी िकसी रेलव ेमýंी के बार ेम¤ नहé सनुा िक िकसी ए³सपेåरम¤टल ůेन म¤ बैठकर गए 

हŌ । म§ माननीय मýंी जी को इसके िलए भी बहòत-बहòत बधाई देता हóं ।  

 अब 300 ÖटेशनŌ पर वंद ेभारत ůेन Łकती ह ै। माननीय मýंी न ेमेर े±ेý म¤ दो वंद ेभारत ůेÆस 

दी ह§ । िदल मांगे मोर, म§ आपस ेआúह करता हóं िक  भोपाल स ेलखनऊ, दो बहòत महÂवपूणª राजधािनयां 

ह§, इस ेजोड़न ेके िलए आप हम¤ वंद ेभारत ůेन दीिजए । 

 म§ िवशेष łप स ेलिलतपुर के बार ेम¤ आúह करना चाहता हóं । धोराª बहòत महÂवपूणª Öटेशन       

ह ै। यहां हजारŌ साल परुाना मंिदर ह ै। यहां जैन पयªटक आते ह§ । मरेा आपस ेआúह ह ैिक  इन जगहŌ 

पर ůेन रोकने कì ÓयवÖथा करा द¤ । यहां ब¸च ेपठारी ±ेý स ेलिलतपुर पढ़ने के िलए आते ह§ । जाखलोन 

और धोराª म¤ दादर-अमतृसर ए³सÿेस, झेलम ए³सÿेस या महामना ए³सÿेस के ठहराव कì ÓयवÖथा 

करा द¤ । 

 यह िवषय पूर ेदेश के िलए ह ै। झांसी के बबीना म¤ एिशया कì सबस ेबड़ी फायåरंग र¤ज ह ै। यहा ं

रेलव ेऔर आमê के पसªनल बहòत आते-जाते रहते ह§ । यह 31-आमªर िडवीजन बÖेड एåरया ह ै। मेरा 
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आúह ह ैिक  यहां भी कुछ ůेनŌ के Łकने का ÿबंध कर¤ जैस ेसमता ए³सÿेस, अंडमान ए³सÿेस । बरवा 

सागर म¤ बुंदेलखंड ए³सÿेस और िचरगांव म¤ µवािलयर-बरौनी ए³सÿेस का Öटॉपेज द¤ । आपने मुझे 

आरओबी िदया लेिकन झांसी शहर म¤ हसारी म¤ आरओबी कì अÂयंत जłरत ह ै। 

 अगर आपकì उस पर थोड़ी ŀिĶ पड़ जाएगी, तो आपका आभारी रहóंगा ।  

HON. CHAIRPERSON : Please conclude. 

®ी अनुराग शमाª : सभापित महोदया, म§ आशा करता हóं िक जÐदी से जÐदी हीराकंुड ए³सÿेस भी 

आप शłु करवा द¤, ³यŌिक उस ओर के माननीय सांसद जी ने इस हेत ुåर³वेÖट कì है । लिलतपुर स े

िशवपुरी कì ओर जो राÖता जाता है, वहां के िलए अभी-अभी दो करोड़ Łपये स§³शन िकए गए ह§, 

उसके िलए भी म§ आभार Óयĉ करता हóं । म§ चंदेरी के िलए आपको िवशेष łप से धÆयवाद करता   हó ं

। इस िबल पर आपने मझेु बोलने के िलए समय िदया, उसके िलए धÆयवाद ।  

SHRI ASADUDDIN OWAISI (HYDERABAD): Hon. Chairperson, Madam, at the 

outset, I would submit that this Bill is superficial. It is merely an exercise of moving 

papers around, and fails to address the pressing challenges that are being faced 

by the Railways. The Bill even fails to incorporate any of the recommendations 

made by several expert committees over the years. The Committee on 

Restructuring of Railways, constituted in the year 2015 to protect the interests of 

stakeholders and promote competition, had recommended setting up of an 

independent regulator, but the current Bill fails to create an independent regulator.  

Madam, I would just give a picture of the unseriousness and incompetence 

of the current dispensation. In May 2017, the Union Cabinet had approved the 

constitution of the Rail Development Authority (RDA). The RDA was somewhat 

similar to a regulator, but it is yet to be set up.  
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The Sreedharan Committee in 2014 emphasized the importance of granting 

financial powers to zonal administrations, allowing them to independently handle 

project tenders and other financial decisions without seeking approval from the 

Railway Board. Similarly, the Committee on Restructuring Railways in 2015 

argued that empowering zones would foster healthy competition and enhance 

accountability for transport performance and profitability. This Bill has, again, 

failed to act on any of these recommendations.  

Madam, I give a specific example. The Balasore train disaster highlights 

significant flaws in the Railway's compensation mechanism. Despite ex gratia 

announcements totalling Rs. 32.8 crore, 76 per cent of the 1,102 officially affected 

victims sought justice through the Railway Claims Tribunals, filing 841 pleas for 

grant of enhanced compensation. Of these, 793 cases were resolved by granting 

Rs. 18.69 crore as additional compensation, with the highest individual hike being  

Rs. 5.4 lakh. The data reveals that 90 injured victims received no initial 

compensation, and 232 cases were contested by the Railways demanding proof 

of travel. This Bill could have prioritized addressing these systemic shortcomings, 

but instead fixates on procedural formalities, leaving critical issues of victim relief 

and justice unaddressed.  

Madam, I come to the issue of train derailment. The staffing shortage 

manifests itself in the frequent and often fatal train collisions and derailments. 

Over the last five years, 351 persons died and 970 were injured in 200 

consequential railway accidents, including the horrific Balasore and 

Kanchanjunga train accidents.  
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Regarding Kavach system, I would like to say that as of February 2024, 

Kavach had been deployed on only 1,465 route kilometres, and 139 locomotives, 

with major routes like Delhi-Mumbai and Delhi-Kolkata still not covered by the 

system. Train collisions are a major safety challenge. The Annual Report of the 

Commissioner of Rail Safety suggests that train derailment in the country is a 

much bigger problem for rail safety, with train derailments accounting for 75 per 

cent of the total rail accidents in 2022-23.  Track defects were the single largest 

cause of train derailments, accounting for over 40 per cent of the total derailments 

in 2022-23. The Comptroller and Auditor General of India, in its report on 

‘Derailments in Indian Railways’, has found significant shortfalls in track 

inspection. Even Group A and B broad gauge routes had a shortfall in inspection, 

ranging between 30 per cent and 50 per cent in different zones. It means that the 

tracks were not inspected in the stipulated period of time.  

Madam, there are three lakh vacant non-gazetted posts, and the Railway 

Board said that the decision to re-engage retired staff was taken keeping in view 

the difficulties being experienced by zonal railways due to vacant posts. In reply 

to an RTI in March 2024, the Ministry stated that over 1.5 lakh posts were vacant 

in the safety category, and as of August 2023, there were over 53,000 vacancies 

in just the Operational Safety Division of the Indian Railways.  

Madam, I am concluding. From 1990-91 to 2021-22, we have lost 4.40 lakh 

jobs in the Railways. Lastly, I would like to touch the issue of over-crowding. I wish 

the hon. Minister travelled on a North Indian route. On busy North Indian routes, 

one would be lucky to find a seat.  
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Madam, in the end, I am digressing from the Bill to take this opportunity to 

make a request to the hon. Minister. In Kishanganj, Kochadhaman requires a 

railway station. In my constituency, there is a need to renovate Nampur Railway 

Station. I would like to draw the attention of the hon. Minister to Falaknuma RoB 

and the Shastri Puram RoB in my constituency, which are fit to find a place in the 

Guinness Book of Records now. They have been pending for four years. In the 

construction work of Shastri Puram RoB, 10 to 15 people have lost their lives.  

Thank you.  

HON. CHAIRPERSON : Hon. Members, we have a very, very long list. I would 

request you to speak just on the subject and put your demands. Confine yourself 

to two minutes. Otherwise, we will not be able to complete the list. Thank you. 

®ी वीरÆेþ िसहं (चÆदौली) : धÆयवाद सभापित महोदया । म§ बड़ा अभागा हóं, मुझे चार िमनट समय 

िदया गया था, िजसको काटकर आपने दो िमनट कर िदया । 

 महोदया, म§ रेल (संशोधन) िवधेयक, 2024 के िवषय पर बोलने के िलए खड़ा हòआ हóं । मेरा 

मानना ह ैिक िकसी भी बोडª या सÖंथा का समय-समय पर समी±ा और उसम¤ संशोधन िकया जाना 

चािहए । हम¤ पूरा िवĵास है िक यह जो संशोधन िबल लाया गया ह,ै माननीय मýंी जी जłर जनिहत 

को Åयान म¤ रखकर इसको लागू कर¤गे । म§ माननीय मýंी जी स ेयह भी अप±ेा करता हóं िक बोडª को 

जो Öवतंýता और अिधकार िदए जा रहे ह§, मुझे अप±ेा ह ैिक बोडª भी अपनी स°ा और अपनी पावर 

का िवक¤ þीकरण करगेा तथा नीच ेकì तरफ बैठे अिधकाåरयŌ को कुछ Öवतंýता ÿदान करगेा, तािक 

कायª करन ेम¤ तेजी आए और कायª तेजी स ेहो सक¤  । म§ बोडª स ेयह भी अप±ेा कłंगा िक समय-समय 

पर थडª पाटê ऑिडट या सोशल ऑिडट के माÅयम स ेअपनी समी±ा कर,े तािक उसम¤ पारदिशªता 

बनी रहे ।  
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 महोदया, म§ वाराणसी स ेसटे जनपद चÆदौली लोक सभा ±ेý स ेआता हó ं। म§न ेिपछली बार भी 

माननीय मýंी जी स ेअनरुोध िकया था, मुझे लगता ह ैिक चÆदौली देश म¤ पहला ऐसा जनपद ह,ै जहां 

रेलव ेलाइन तो गजुरती ह,ै लेिकन उस मु́ यालय पर एक भी ůेन नहé łकती ह ै। म§ माननीय मýंी स े

अनरुोध करना चाहóंगा िक कृपया आप जनपद चÆदौली, जो मु́ यालय ह,ै वहां स ेिदÐली तक जान ेके 

िलए कोई अ¸छी ůेन कì ÓयवÖथा कर¤ । 

 माननीय मýंी जी स ेम§ यह भी मांग करता हóं, चूंिक जनपद मुगलसराय स ेगया एक लाइन जाती 

ह ैऔर दूसरी लाइन वाया पटना हावड़ा के िलए जाती ह ै। उन दोनŌ łट्स पर हमार ेछोटे-छोटे ÖटेशÆस 

ह§, जहां स ेिकसान और गरीब लोग मजदरूी करन ेके िलए मु́ यालय पर आते ह§ । वे Æयायालय के काम 

स ेभी आते ह§, लेिकन गािड़यŌ के न łकने के कारण उनको आने-जाने म¤ किठनाई होती ह ै।  

 म§ आपका Åयान एक और बात कì ओर आकिषªत करना चाहता हóं । मुगलसराय वाया पटना 

के łट पर एक धीना Öटेशन ह ै। वहां पर धीना øािसंग ह ै। उस øािसंग पर आप ओवर िāज बनान े

का कĶ कर¤, तािक िकसानŌ और मजदरूŌ को आने-जान ेम¤ िद³कत न हो । वहé पर एक तुलसी आ®म 

ह,ै जहां तुलसी आ®म øािसंग ह ै। वहां पर भी एक आरओबी बनान ेकì कृपा कर¤ । 

 म§ यह िनवेदन करते हòए अपनी बात समाĮ करता हó ं। आपने मुझे बोलने का समय िदया, इसके 

िलए आपका बहòत-बहòत धÆयवाद ।  

®ी राधा मोहन िसहं (पूवê चÌपारण) : महोदया, माननीय रेल मýंी जी न ेजो रेल (संशोधन) िवधेयक, 

2024 लाया ह,ै िनिĲत łप स ेयह अÂयंत ही सकाराÂमक ह ैऔर म§ इस िवधेयक का समथªन करता 

हóं । िवधेयक कì चचाª करते समय हम सब रेलव ेकì कई िवषयŌ पर चचाª करते ह§ और कर रहे ह§ । म§ 

तो इस अवसर पर माननीय ÿधानमंýी जी, िजनके मागªदशªन म¤ रेल मýंी जी कायª कर रहे ह§, बधाई 

देना चाहóंगा । हम देखते ह§ िक वषª 2004 स ेवषª 2014 तक इस देश म¤ नय ेůै³स 14,985 िकलोमीटर 

बनाए गए थ ेऔर वषª 2014 स ेवषª 2023-24 तक 31,0000 िकलोमीटर नय ेůैक बनाए गए ह§, जो 

पहल ेके मुकाबले दोगनुा ह ै। इसके िलए म§ माननीय रेल मýंी जी और माननीय ÿधानमंýी जी को बधाई 

देता हóं ।  
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 इसी तरह से इले³ůीिफकेशन का कायª हòआ ह ै । वषª 2004-05 से लेकर 2013-14 तक 

5,188 िकलोमीटसª इले³ůीिफकेशन हòआ था, जबिक वषª 2014-15 स े लेकर 2023-24 तक 

44,199 िकलोमीटसª यानी 8.5 गनुा अिधक इलेि³ůिफकेशन का कायª हòआ ह ै। म§ िनिĲत łप से 

सरकार कì इस ÿितबĦता के िलए उनको बधाई देता हóं । कई िमý रेल कì िवसंगितयŌ पर चचाª कर 

रहे थे । म§ उनके Åयान म¤ एक तÃय लाना चाहता हóं िक पूवª के 60 सालŌ म¤ िसफª  21,000 िकलोमीटसª 

इलेि³ůिफकेशन हòआ था, लेिकन िपछले 10 वषŎ म¤ 44,000 िकलोमीटसª इलेि³ůिफकेशन हòआ है । 

रेलवे को िवरासत म¤ िवसंगितयां िमली ह§ । 

 अभी पÈपू जी भाषण द ेरहे थे, तो ऐसा लग रहा था िक वे 12 साल पहले जो देखते थ,े वही 

बोल रहे ह§ । आज दलालŌ का बोल-बाला नहé है । पहले हर िवभाग म¤ उनके िलए होटÐस बकु रहते  

थ े। आज मोदी जी के नेतÂृव म¤ दलाली सपने जैसी चीज बन गई है । अब होटलŌ म¤ दलाल नहé िदखाई 

देते ह§ ।  

इसी ÿकार से दघुªटना कì बात हो रही थी । अभी कई िमý दघुªटना कì चचाª कर रहे थ े। इस 

बार का हमारा पूंजीगत Óयय 2,62,200 करोड़ Łपये है, उसम¤ स े1,08,000 करोड़ Łपये रलेवे सरु±ा 

को बढ़ावा देने के िलए है । अभी पिĲम बंगाल के एक माननीय सांसद सुर±ा कì बात कर रहे थ े। यिद 

आप वषª 2004 से 2014 के बीच का आंकड़ा देख¤गे, तो 4,455 दघुªटनाए ंहòई थé । ÿित माह 445 

दघुªटनाए ंहोती थé । यिद ÿित सĮाह िनकाल¤, तो वषª 2004 से 2014 बीच ÿित सĮाह 7 दघुªटनाए ं

होती थé । यिद वषª 2014 से 2024 का आंकड़ा देख¤गे, तो 2,272 दघुªटनाए ंहòई ह§ । पहले 4,455 

दघुªटनाए ंऔर अब 2,272 दघुªटनाए ंहòई ह§ । पहले ÿित माह 445 दघुªटनाए ंऔर अब 227 दघुªटनाए ं

होती ह§ । पहले ÿित सĮाह 7 दघुªटनाए ंहोती थé, लेिकन 10 वषŎ के भीतर ÿित सĮाह िसफª  2 दघुªटनाए ं

होती ह§ । यह सािबत करता है िक रेलवे ने िपछले 10 वषŎ म¤ अभूतपूवª ÿगित कì है । 

 यहां पर िबहार के आरा के माननीय सांसद बैठे हòए ह§ । आप चचाª कर रहे थ े। म§ भी िबहार 

राºय से आता हóं । म§ दो िमनट्स के िलए िबहार कì बात कłंगा । जहां तक िबहार का सवाल है, िबहार 

म¤ आरा िजला ह ै। अभी ‘अमृत भारत Öटेशन योजना’ पर चचाª हो रही थी । िबहार म¤ आरा पहला ऐसा 



04.12.2024                                                                                                                                   1077 
 

रेलवे Öटेशन है, जहां ‘अमतृ भारत रलेवे Öटेशन’ के तहत काम हो रहा है । वह वÐडª ³लॉस बन रहा 

है, िजसको आस-पास के गांव के लोग देखने आते ह§ । यिद कोई पहला रलेवे Öटेशन है, जहां वंदे भारत 

ůेन का ठहराव िदया गया है, तो वह आरा ह ै। इस ÿकार से म§ िबहार कì जनता कì ओर से आपको 

िनिĲत łप से बधाई देना चाहóंगा । िबहार म¤ रलेवे िवकास कायŎ के िलए वषª 2009 से 2014 के बीच 

1,132 करोड़ Łपये का आवंटन िकया गया है ।…(Óयवधान) वषª 2024 से 2025 तक 10,000 करोड़ 

Łपये का आवंटन िकया गया है ।  

इसी तरह से वषª 2009 से 2014 तक 64 िकलोमीटसª नए ůै³स बने थे, लेिकन वषª 2014 से 

2024 तक 167 िकलोमीटसª नए ůै³स बने ह§ । िबहार ही नहé, बिÐक पूरे दशे म¤ रलेवे ही एक ऐसा 

मýंालय है, िकसी राºय म¤ िकसी भी पाटê कì सरकार हो, रलेवे िबना िकसी भेदभाव से िवकास का 

काम कर रही है । हर सांसद अपने ±ेý म¤ जाता है, तब कोई पूछता है िक आपके ±ेý म¤ ³या हòआ है, 

तो उस एमपी को िकसी अÆय िवभाग कì कोई उपलिÊध िदखाई द ेया न िदखाई दे, लेिकन रलेवे कì 

उपलिÊध जłर िदखाई देती है । िपछले 10 सालŌ कì जो उपलिÊध है, म§ इस िबल का समथªन करता 

हóं । 

यह िवधेयक 1905 के अिधिनयम के ÿावधानŌ को रले अिधिनयम, 1989 म¤ शािमल करके 

िविधक ढांचे को सरल बनाने का ÿÖताव करता है । यह दो िविधयŌ को िनिदªĶ करने कì आवÔयकता 

को कम करगेा और इसके Öथान पर केवल एक िविध के ÿित िनद¥शन कì आवÔयकता होगी । इस 

िवधेयक के साथ रेल बोडª का कायªकरण और Öवतýंता बढ़ जाएगी । यह संशोधन िनयमŌ को और 

सरलीकृत करते हòए ÿधानमýंी ®ी नरÆेþ मोदी जी के िवकिसत भारत के िवजन को साकार łप देन े

को Âवåरत गित देगा । माननीय ÿधानमंýी ®ी नरÆेþ मोदी जी एवं माननीय रले मýंी ®ी अिĵनी वैÕणव 

जी ने एक अÂयिधक सफल बजट ÿÖतुत िकया है । म§ इस संशोधन के िलए उनको बधाई देता हóं । म§ 

इस िवधेयक का पूरी तरह से समथªन करता हóं । 
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SHRI C. N. ANNADURAI (TIRUVANNAMALAI): Respected Chairperson, 

Vanakkam. I thank you for giving me this Opportunity to speak on the Railway 

(Amendment) Bill. The Railway Department has been ignored for the last one 

decade. The Southern Railways has earned almost 1 lakh crore during the last 

decade and Tamil Nadu has substantially contributed to this major revenue 

generation. But only a meagre 2.5 percent of the Railway Budget is allocated to 

the execution of railway projects of Tamil Nadu. For instance, let us talk about the 

new railway line between Dindivanam and Tiruvannamalai which was announced 

in the year 2006 and was started in the year 2008. The work relating to this line 

was carried out till the year 2011.  But after the year 2011, everything came to a 

standstill. In the 2023 Budget, the Hon. Railway Minister said that Rs 50 crore has 

been earmarked for this new railway line. Thereafter there is no progress. I should 

also say only Rs. 6.331 crore was earmarked for the railway projects of Tamil 

Nadu. But, not even a single rupee has been spent on execution of the said rail 

project. 

 If we ask any question pertaining to the Indian Railways, the Hon. 

Minister’s reply comes putting the blame on the State Government saying it is not 

cooperating with the Union Government. But I should say the entire delay is due 

to the Railway Department.  All the rail projects executed with the help of the State 

Government of Tamil Nadu such as Elevated Bridge, ROB, RUB etc., are 

completed within the time period fixed for it. Whereas the work done by the 

 
 English translation of the speech originally delivered in Tamil. 
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Railways on railway track is delayed for long with no reason. Even after the State 

Government had sent its recommendation to the Union Government seeking the 

forest clearance, such proposals get delayed for years together for such 

clearances. The Union Government either does not provide funds for execution 

of projects or does not give clearance or permission for such projects. The Tamil 

Nadu Government is being ignored by the Union Government in such a way. 

 I have demanded several times for a train service between Tiruvannamalai 

and Chennai on daily basis. On every full moon day, 15 lakh pilgrims and 

devotees visit Tiruvannamalai. Kartikai Deepam is a festival during which more 

than 40 lakh devotees and pilgrims visit Tiruvannamalai. These pilgrims in large 

numbers visit Tiruvannamalai every week and every month. But this Government 

is unable to run an Express Train between Tiruvannamalai and Chennai during 

its tenure for the last 10 years. 

In Tiruvannamalai Constituency, Tiruvannamalai, Jolarpet and Tiruppathur 

are the railway stations that are being developed and upgraded as Amrit Bharat 

Stations. But the work is executed at a snail pace. Similarly, even after Kavach 

installations, big accidents took place in Odisha and Chennai. The Railways 

should ensure the credibility of Kavach system and other safety measures. 

Jolarpet Junction has a significant place in Indian history. I urge that Vande Bharat 

train should have a stoppage at Jolarpet. The concession facilities extended to 

Senior Citizens before Corona period should be restored. Vacant posts should be 

filled soon. Priority should be given to local youth while filling such vacant posts 
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in the Indian Railways.Passengers with reserved tickets should be given 

protection. There should good quality food served in the Indian Railways. 

The hon. Chief Minister has asked for funds from the Union particularly for 

timely execution of all the railway projects, including the Chennai Metro project. I 

request the Hon. Railway Minister to provide sufficient and required funds 

immediately for all the railway projects that are executed in Tamil Nadu. Whether 

it is railway earnings or the GST revenues or the income tax collection, Tamil 

Nadu plays a vital and significant role in paying all the taxes to the exchequer of 

the Union. Therefore, I urge the Hon. Railway Minister at this juncture to allocate 

and release all the funds on a priority basis for timely execution and completion 

of all the railway projects relating to Tamil Nadu. 

SHRI DILIP SAIKIA (DARRANG-UDALGURI): Madam, I support all the 

amendments as the current Bill proposes to simplify the legal framework by 

incorporating all the provisions of the Indian Railway Board Act, 1905, in the 

Railways Act, 1989.  

 Madam, I thank the hon. Railway Minister and the hon. Prime Minister, 

Narendra Modi ji, for allocating five times more budget to the  

North-Eastern Region in the last ten years amounting to Rs. 10,376 crore. 

 I also thank the hon. Railway Minister for 18 new railway projects for the 

North-Eastern region worth Rs. 74,972 crore. I also thank the hon. Railway 

Minister for allocating five Amrit Bharat stations in my Parliamentary constituency, 

Darrang-Udalguri.  
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Madam, through you, I also have some demands to the hon. Railway 

Minister. Number one, Darrang district should be included in the Railway map. As 

per hon. Minister's reply to my written question, final location survey is going on 

from Agthori to Dekargaon. So, I request the hon. Minister to please complete the 

survey as early as possible, so that the population of Darrang district will get its 

first rail connectivity. I have raised this issue several times in Parliament. I 

requested the hon. Railway Minister personally also.  

Secondly, I also urge upon the hon. Railway Minister for reopening of all 

railway stoppages which were stopped during COVID-19 period under North-

Eastern Frontier Railway.  

Thirdly, a new train service from Dibrugarh to Jagdalpur, Odisha should be 

started immediately. I had also written to the hon. Minister last year. आजकल रेल स े

ही सब खेल होता है । रेल के माÅयम स ेआज पूरा दशे जड़ु रहा है । म§ ÿधान मýंी जी को िवशेष łप 

स ेधÆयवाद देता हóं ।  North-East consists of eight States - seven sisters and one 

brother. Sikkim is the only brother. So, out of eight States in the North-Eastern 

region, four States have been connected by railways in the last ten years. It is one 

of the greatest achievements under the dynamic leadership of Narendra Modi Ji 

and the hon. Railway Minister, Shri Ashwini Vaishnaw Ji.  I would like to request 

the hon. Railway Minister this. Hon. Minister, are you hearing me?  

HON. CHAIRPERSON : It is going on record. It is okay. Please carry on.  

SHRI DILIP SAIKIA : Sir, I would like to request that Darrang district should be 

connected by the next Financial Year.  I have raised this issue several times in 
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front of you, in Parliament and personally also. So, please connect Darrang district 

in the railway map in the next Financial Year. Please do this.  

 With these words, I conclude my speech.  

DR. MALLU RAVI (NAGARKURNOOL): Madam, thank you very much for the 

opportunity given to me to speak on this matter.  

I rise to participate in the discussion on the Railways (Amendment) Bill, 

2024. While modernization and reforms in Indian railways are the need of the 

hour, this Bill raises several critical concerns that cannot be ignored. Has this Bill 

been brought for simplifying or centralizing? The Government claims that 

repealing the Indian Railway Board Act of 1905 and merging its provisions into 

the Railways Act of 1989 will simplify the legal framework. However, this move 

shifts excessive control to the Central Government by allowing it to determine the 

composition, qualifications and tenure of the Railway Board members. This 

centralization poses a risk to the autonomy of the Railway Board and the efficiency 

of operations. Moreover, why has the Government ignored the long-standing 

demand for an independent regulator to ensure transparency and fair competition 

in railway management?  

Secondly, there are lofty promises in Vision 2024. The Government's Vision 

2024 aims for 100 per cent electrification, speed upgrades, and multi-tracking of 

congested routes. But the promises seem disconnected from the ground realities.  

Coming to infrastructure gaps, are we realistically prepared for such 

advancements when track modernization, signalling and safety enhancements 

are still incomplete? Coming to funding issues, Indian Railways is already under 
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financial strain with heavy passenger subsidies and limited surplus for capacity 

building. The reliance on private partnership raises concerns about affordability 

and access for ordinary citizens. Without addressing these fundamental issues, 

Vision 2024 may remain just a vision on paper. 

Another point is regarding resistance to structural reforms. The Bill retains 

the Railways’ existing organizational framework ignoring transformative 

recommendations made by various expert committees, such as decentralizing 

authority.  Greater autonomy for zonal offices can significantly improve 

operational efficiency and responsiveness. 

Coming to corporatization of Railways, separating policy-making, 

regulation and operations is essential for a professional and competitive railway 

system. By resisting these changes, the Government misses an opportunity to 

make the Indian Railways a modern and globally competitive enterprise. 

My next point is regarding addressing persistent challenges.  The Indian 

Railways faces long-standing issues like high operating costs, network congestion 

and under-investment in infrastructure. However, this Bill fails to address critical 

aspects such as modernizing finances. Transparent and updated accounting 

practices are essential for resource allocation and financial health. 

Coming to rationalized passenger fares, under-pricing passenger services 

while cross-subsidizing freight impacts the Railways’ sustainability. 

HON. CHAIRPERSON : Please conclude. 
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DR. MALLU RAVI:  My next point is regarding expanding freight revenue.  

Freight, the backbone of Railways’ income, needs urgent attention to regain 

competitiveness.   

Another point is regarding symbolic projects versus inclusive progress.  

While projects like the Vande Bharat trains are laudable, they cater to a limited 

audience. For the vast majority of Indians, affordable and reliable trains are more 

important than high-speed luxury services. The Railways must focus on uplifting 

the overall infrastructure and services for the common people, not just headline-

grabbing projects. 

While the intent behind the Bill may be modernization, its execution raises 

serious concerns.  The centralization of power undermines the autonomy of the 

Indian Railways. Critical reforms like decentralization and independent regulation 

have been ignored. Lofty targets in Vision 2024 lack a sustainable and realistic 

roadmap. 

I urge upon the Government to reconsider the provisions of this Bill and 

prioritize reforms that will ensure transparency, accountability and equitable 

development in the Indian Railways. Let us build a railway system that serves 

every Indian with efficiency, affordability and reliability. 

The survey work between Bidar and Bodhan via Narayanpet Pithapuram is 

pending.  This must be immediately taken up.  Another line is there from Jadcherla 

to Nandyala.  One more line is there from Gadwala to Macherla.  Survey is going 

on.  They are not taking it up because revenues are not coming as per their 
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survey.  So, I would request the Railway Minister to consider our railway lines 

under Backward Area Development Scheme.   

Thank you, Madam. 

SHRI AGA SYED RUHULLAH MEHDI (SRINAGAR): Thank you, Madam 

Chairperson.  Since the Railways (Amendment) Bill is being legislated in the 

House and my time is very limited, so I request for the attention of the hon. Minister 

of Railways towards a very important and specific issue.   

Hon. Minister, we have the Land Acquisition Act, 2013.  In its Sections 4 

and 11, it is mandated to have a formal public notice and social impact 

assessment before you start any project.  

 कÔमीर म¤ एिµजिÖटंग लाइंस के अलावा दो लाइंस शुł कì जा रही ह§, उनका असेसम¤ट िकया 

जा रहा है । एक अवंतीपोरा से सोिफया तक पुलवामा िडिÖů³ट को इंवॉÐव करता है । यह बताया जा 

रहा है िक दूसरा असेसम¤ट अनंतनाग से पहलगाम तक का िकया गया है । ये दो लाइंस िवदाउट एनी 

ÿायर असेसम¤ट कì गई ह§ और िवदाउट एनी असेसम¤ट ऑफ सोशल इÌप³ैट । आप सोशल इÌप³ैट 

के बारे म¤ इस बात से अंदाजा लगा सकते ह§ िक ये एúीकÐचर ल§ड एडं हॉटêकÐचर ल§ड को इÌप³ैट 

करती ह§, which amounts to almost 288 hectares of land, if I am not wrong. जहां पर 

हाटêकÐचर के जåरए सेब के पेड़ लगाए गए ह§ । उनम¤ से कुछ 50 साल पुराने पेड़ ह§ । It takes 

decades. पड़े को बड़े होने म¤ 20-30 साल लग जाते ह§ before it comes to productivity. 

Horticulture provides employment to 35 lakh people in Kashmir, which is almost 

equivalent to 23 per cent of the whole population. आप वहां से लाइंस ले जा रहे ह§, जहां 

से हॉटêकÐचर इÌप³ैट होता है, सेबŌ के दर´त इÌपै³ट होते ह§ । 288 हे³टेयर जमीन इÌप³ैट होती  

ह ै। So, I fail to understand that िकसकì िडमांड पर यह है? म§ने वहां पर लोगŌ से पूछा, जो अपने 

एúीकÐचर ल§ड को बचाने के िलए ÿोटेÖट करने के िलए िनकले ह§ । म§ने पता िकया िक यह िडमांड 
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कहां से आई है िक अवंतीपोरा से सोिफया तक एक रेलवे लाइन बनानी है । जहां तक म§ने पता िकया 

तो इसकì वहां कोई िडमांड नहé है । इसी तरह से पहलगाम तक लाइन बनाने के िलए िडमांड कहां से 

आई है? वहां कì जो पॉपलुशेन है, हम ह§, हमने इन लाइंस के िलए िडमांड नहé कì ह§ ³यŌिक इसका 

इÌप³ैट हमार ेहॉटêकÐचर, एÆवायरÆम¤ट, लाइÓलीहòड, उन फैमलीज पर पड़ता है, जो इससे कमाते    

ह§ । वहां िकसी-िकसी केस म¤ उनकì एवरजे इनकम 15 लाख Łपये के करीब होती है ।…(Óयवधान) 

 िवदाउट ए िडमांड एक लाइन कì सव¥ शłु कì जाती है । हमारी िडमांड नहé है िक इस लाइन 

को शुł िकया जाए । इसकì कोई र³ेवायरम¤ट ही नहé है । अगर इसकì कोई र³ेवायरम¤ट है, तो कृपया 

आप अपने åरÈलाई म¤ बताइए that for this purpose, we are going to construct that line. 

अगर वह लाइन िकसी जेनुइन परपस के िलए बनाई जा रही है, तो कम से कम ÿायर नोिटस और 

सोशल इÌप³ैट असेसम¤ट, which is mandated by law, वह होना चािहए था । वह भी वायलेट 

िकया गया ह ै। कोई ÿायर नोिटस नहé, कोई असेसम¤ट नहé, लोगŌ से कोई बात नहé, लेिकन एक लाइन 

खéची जा रही है, एक सव¥ िकया जा रहा है, जहां बहòत सारे ऑचªड्ªस, एúीकÐचरल ल§ड इÌप³ैट हो 

रही है । अगर इस तरह से िकया जा रहा है तो I equate it to a colonial project. यह कोई 

डेमोøेिटक गवनªम¤ट का ÿोज³ेट नहé है । अगर इन सभी चीजŌ को वायलेट करके आप इस तरह का 

ÿोज³ेट बनाना चाहते ह§, तो it is equivalent to a colonial project. आप मेहरबानी करके वहां 

पर िजन लोगŌ के हॉटêकÐचरल ल§ड्स और एúीकÐचरल ल§ड्स ह§, उनके इÔयजु को एűेस कर¤ और 

पहले यह देख¤ िक यह िडमांड कहां से जेनरटे हòई है? मरेे पास समय बहòत कम ह ै। 

 Madam chairperson, I thank you for providing me this opportunity.  

®ी रिवþं द°ाराम वायकर (मÌुबई उ°र-पिĲम) : सभापित  महोदया, इस िवधेयक स ेरेलव ेबोडª कì 

शिĉ बढ़ेगी और रेलवे कì द±ता म¤ सधुार होगा । इस िवधेयक का उĥेÔय रेलवे बोडª कì शिĉयŌ को 

बढ़ान ेऔर ÿचालन द±ता म¤ सधुार के िलए रेलव ेअिधिनयम, 1989  म¤ सशंोधन करना ह ै । यह 

िवधेयक भारतीय रेल के ÿशासिनक ढांच ेको आधिुनक और मजबूत बनान ेके िलए पेश िकया गया    

ह ै। इस िवधेयक म¤ भारतीय रेलव ेबोडª अिधिनयम, 1905 के ÿÖताव को रेलव ेअिधिनयम, 1989 म¤ 
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शािमल करके कानूनी ढांच ेको सरल ढांचा बनान ेका ÿÖताव ह ै। इसस ेदो कानूनŌ को संदभª म¤ लेने 

कì आवÔयकता कम हो जाएगी । इसस ेकेवल एक कानून का संदभª लेना होगा । िवधेयक स ेरेलव ेबोडª 

कì कायª ÿणाली और Öवतंýता कì विृĦ होगी । इस िवधेयक के माÅयम स े भारतीय रेलव े बोडª 

अिधिनयम, 1905 के सभी ÿावधानŌ को रेलव ेअिधिनयम, 1989 म¤ शािमल करन ेका ÿÖताव ह ै।  

 सभापित महोदया, म§ केवल चार मांग¤ रखंूगा । म§ पहल ेरेलव ेमýंी महोदय का आभार Óयĉ 

करता हóं िक िजÆहŌन ेजोगेĵरी को ज³ंशन बनान ेका ÿयास िकया ह ै। 

माननीय सभापित : माननीय सदÖय, आप केवल अपनी िडमांड्स रख¤, समय कम ह ै। 

®ी रिवþं द°ाराम वायकर: आपने हमारी मांग को मान िलया ह,ै इसके िलए म§ आपका बहòत-बहòत 

आभारी हóं । म§ आपस ेिमलन ेके िलए भी आया था । म§ हांगकांग गया था । वहां अंडर úाउंड रेलव े

Öटेशन और मÐटी मॉडल कनेि³टिवटी थी । इसी ÿकार स ेवहां कनेि³वटी हो जाए और कार पािक« ग 

कì ÓयवÖथा हो, मॉल कì ÓयवÖथा हो, होटल कì ÓयवÖथा हो । आपने देश म¤ कई जगह बांधकाम चालू 

िकया ह,ै गजुरात के अंदर भी आपने वैसा बांधकाम चालू िकया ह,ै उसी ÿकार स ेजोगेĵरी ज³ंशन म¤ 

हो भी जाए । उसकì म§ मांग करता हóं । 

मÌुबई कì भीड़ के सधुार के िलए ³या योजना ह,ै जो ओवर øाउडेड ह,ै उसके िलए आप ³या 

सधुार करन ेवाल ेह§? अगर उसके बार ेम¤ आप संि±Į łप स ेउ°र इस सभाúह म¤ द¤गे तो बहòत अ¸छा 

होगा । कŌकण रेलव ेमहामंडल भारतीय रेलव ेम¤ िवलीन करना चािहए और यह कŌकण वािसयŌ कì 

मांग ह ै। जो कŌकण रेलव ेमहामंडल ह,ै जब तक वह रेलव ेम¤ िवलीन नहé होता ह,ै तब तक आग ेकुछ 

होने वाला नहé ह ै। अगर वह रेलव ेके अंदर िवलीन हो जाएगा तो उसके माÅयम स ेकŌकण का पूरा 

डेवलपम¤ट हो सकता ह ै।  

मेरा लाÖट मĥुा यह ह ैिक आपने कŌकण के डबल ůेक के बार ेम¤ लाÖट टाइम कहा था िक पांच 

मंिýयŌ के साथ हमारी बैठक होने वाली ह ै। आप वह बैठक करन ेवाल ेह§ । उसकì जानकारी मुझे आपके 

माÅयम स ेदी जाए । कŌकण रेलव ेजो कनाªटक तक जाता ह ै… (Óयवधान) आप उसके बारे म¤ मीिटंग 
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लेने वाले थे, ³या वह मीिटंग ली गई है या लेने वाले ह§? उसके बारे म¤ आप बताय¤गे तो बहòत अ¸छा 

होगा । धÆयवाद । 

®ी धवल लàमणभाई पटेल (वलसाड) : महोदया, सबस ेपहल ेतो म§ आपको धÆयवाद देना चाहता 

हóं िक आपने मुझे इतने महÂवपूणª िबल पर बोलने का मौका िदया । 

वषª 2014 स ेजब स ेनरÆेþ मोदी जी न ेदेश कì कमान संभाली ह,ै तब स ेइंिडयन रेलव ेएकदम 

अ¸छा काम कर रहा ह ै। सबस ेबिढ़या ह ैिक एकदम गित स ेकाम कर रहा ह ै। जब स ेहमार ेरेल मýंी 

अĵनी वैÕणव जी न ेरेल मýंालय का काम संभाला ह,ै तब स ेउÆहŌन ेइंिडयन रेलव ेको बल देने का 

काम िकया ह ै। चाहे रेलव ेका इलैि³ůिफकेशन हो, वंद ेभारत ůेन हो, नमो भारत ůेन हो, अमतृ भारत 

ůेन हो, रेलव ेÖटेशन के मॉडनाªइजेशन का काम करना हो, व ेसब काम मोदी जी कì सरकार वषª 2014 

स ेकर रही ह ै। आज पूर ेभारत म¤ 68 वÆद ेभारत ůेÆस चल रही ह§, िजसके 300 Öटॉपेज़ेज ह§, जो 170 

िडिÖů³ट्स व 24 Öटेट्स को जोड़ता ह ै। साथ ही इंिडयन गवनªम¤ट, मोदी जी कì सरकार िसफª  वंद े

भारत ůेन पर फोकस नहé करती, बिÐक आम जनता पर फोकस करती ह ैइसिलए अमतृ भारत ůेन 

भी आम जनता के िलए चालू कì ह ै। पूर ेभारत म¤ लगभग 50 अमतृ भारत ůेÆस चालू होने वाली ह§ । 

दो अमतृ भारत ůेÆस – दरभंगा स े िदÐली और मालदा स ेब¤गलŁु चालू भी हो गई ह§ । इंटर िसटी 

कने³ट करन े के िलए नमो भारत रैिपड रेल भी चालू कì ह,ै िजसम¤ शॉटª िडÖट¤स कì सिवªस दी        

जाएगी । खासकर अहमदाबाद स ेभुज चालू भी हो गई ह ै। अगर म§ गजुरात कì बात कłं तो वषª 2009-

2014 तक पर-ईयर बजट िसफª  589 करोड़ Łपये का था, जो अभी 8743 करोड़ Łपये का बजट 

यानी 15 गनुा बजट नरÆेþ मोदी जी कì सरकार न ेगुजरात के िलए िदया ह ै। अगर हम Æयू ůैक कì बात 

कर¤ तो वषª 2009 स े2014 तक पर-ईयर का एवरजे 132 था, वह अभी बढ़ कर 424 हो गया ह,ै यानी 

हम टू टाइÌस ºयादा ůैक िबछा रहे ह§ । अगर हम इलिै³ůिफकेशन कì बात कर¤ तो वह पहल ेपर-ईयर 

13 था, जो अब 300 हो गया ह ै। … (Óयवधान) अगर म§ लोक सभा ±ेý वलसाड कì बात कłं तो 

वलसाड, नवसारी और डांग तीन िडिÖů³ट्स ह§ । कल म§ रेल मýंी जी स ेिमला था और म§न ेरेल मýंी 

जी स ेसब िवषयŌ पर िडटेल म¤ चचाª कì थी । मेरी वलसाड के िलए तीन ÿमुख मांग¤ ह§ । वलसाड Öटेशन 
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– पहल ेतो उसको अमतृ भारत Öटेशन का डेिजगनेशन देना चािहए । दूसरा, वंद ेभारत और शताÊदी 

का Öटॉपेज िमलना चािहए । 113 साल परुानी िबिलमोरा स ेवाघाई – पूर ेगजुरात का एकमाý िहल 

Öटेशन सापुतारा ह,ै उस ेकने³ट करन ेके िलए एक टॉय ůेन ह,ै उसको हåेरटेज ůेन का दजाª िदया  

जाए । यह भी मेरी ÿमुख मांग ह ै। वापी एक महÂवपूणª Öटेशन ह ै। ³यŌिक इसम¤ िसफª  गजुरात के पैस¤जर 

नहé, बिÐक दादरा नगर हवेली और दमन के लोग भी उस Öटेशन को यूिटलाइज करते ह§, इसिलए 

वहां अ¸छी सिुवधा िमले । उमरगाम और सरीगाम म¤ सबस ेºयादा इडंÖůीज ह§ । … (Óयवधान) वहां 

पर भी ůेन कì ºयादा सिुवधा िमले । यह हमारी ÿमखु मांग ह ै। कोिवड के टाइम पर िजतनी ůेÆस बंद 

हòई ह§, उÆह¤ वापस चालू िकया जाए । धÆयवाद । 

SHRI OMPRAKASH BHUPALSINH ALIAS PAVAN RAJENIMBALKAR 

(OSMANABAD): Hon’ble Madam Chairperson, today I rise to speak on the 

Railway (Amendment) Bill, 2024. I would like to draw the Hon’ble Railway 

Minister’s kind attention to an important issue. The new rail line project 

connecting Dharashiv-Tuljapur-Solapur is underway. When this project was 

declared, it was planned to procure land parcels directly from the farmers. But I 

don’t know what happened next, and now it is being implemented through 

compulsory land acquisition process. Had it been implemented through direct 

land purchase process from farmers, they would have got five times more 

compensation. Presently, it is being acquired through compulsory land 

acquisition and hence they are getting only four times more compensation and 

that is also as per the ready reckoner rates. The land acquisition process 

implemented for all the railway projects in Maharashtra was through the direst 

 
 English translation of the speech originally delivered in Marathi. 
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purchase mode, but this is an exception. My district is recognized as aspirational 

district and the number of farmers suicide cases is also very high. This is a grave 

injustice done to the farmers of my constituency.  

Madam, I would also like to draw the Hon’ble Railway Minister’s attention 

to an issue of starting a new intercity express train between Latur and Mumbai. 

If you look at the response and revenue collection of the current train plying 

between Latur -Mumbai, you would get an idea about this new train service. So, 

a new additional train should be started between these two stations.  

Barshi Railway Station should be developed through Amrit Bharat Station 

scheme. Railway Coach factory, Latur has been inaugurated twice but no 

finished coach has been rolled out from the factory. So, this factory should be 

made operational as early as possible so that the unemployed youth in my 

constituency would get employment opportunities there.  

My last demand is about providing a stoppage at Doki Station on Panvel-

Nanded Train. For Latur Mumbai Train, a stoppage at Kalamb Road Station 

should also be provided. I raised this demand many times in this august House. 

Once again, I demand for it. Lastly, I would like to request the Hon’ble Railway 

Minister, through you Madam, to kindly fulfil this demand. Thank you.  

®ी खगेन ममुुª (माÐदहा उ°र) : माननीय सभापित महोदया, म§ सबसे पहले यशÖवी ÿधानमंýी ®ी 

नरÆेþ मोदी जी एवं माननीय रेल मýंी आदरणीय अिĵनी वैÕणव जी को रेलवे के ±ेý म¤ इस ऐितहािसक 

िवधेयक को लाने के िलए धÆयवाद देता हó ँ।  

 भारतीय रेल देश कì जीवन रेखा है । यह न केवल 140 करोड़ लोगŌ को जोड़ती है, बिÐक यह 

आिथªक िवकास का एक महÂवपूणª साधन भी है । वषª 1905 म¤ बनाये गये रेलवे बोडª अिधिनयम और 
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वषª 1989 का रलेवे अिधिनयम अब बदलते समय कì मांगŌ को पूरा करने म¤ असमथª हो चुके ह§ । यह 

संशोधन रलेवे के ÿाशासिनक ढाँचे को सरल बनाते हòए इसे और अिधक ÿभावी बनाने का ÿयास है ।  

 मेरा ±ेý आज भी रलेवे कì समÖयाओ ंसे जूझ रहा है । इसके साथ ही, मुझे यह बताते हòए हषª 

हो रहा है िक माननीय ÿधानमंýी नरÆेþ मोदी जी कì महÂवकां±ी योजना- ‘अमतृ भारत’ योजना के 

तहत मेरे लोक सभा ±ेý म¤ छ: रलेवे Öटेशंस िदये गये ह§ । लेिकन ‘अमतृ भारत’ योजना के तहत मझु े

तीन रलेवे Öटेशंस- एकलाखी, िसंगाबाद और गाजोल Öटेशंस भी चािहए ।   

 म§ यह बताते हòए बहòत हषª का अनुभव कर रहा हó ँ। 

माननीय सभापित : आप अपनी िडमांड रिखए । 

®ी खगेन मुमुª : मेर ेलोक सभा ±ेý म¤ माÐदहा से ब¤गलłु के िलए रले चलायी गई । म§ इसके िलए 

माननीय ÿधानमýंी नरÆेþ मोदी जी और माननीय रले मýंी आदरणीय अिĵनी वैÕणव जी का Ńदय से 

नमन करता हó ँ।  

 मेर ेलोक सभा ±ेý से मजदरूŌ का आना-जाना लगा रहता है । इसिलए मेरे ±ेý के िलए तीन 

ůेÆस देने कì कृपा कर¤ । माÐदहा से नई िदÐली के िलए सुपर फाÖट ůेन, माÐदहा से ब¤गलłु के िलए 

सपुर फाÖट ůेन और माÐदहा से मÌुबई के िलए सपुर फाÖट ůेÆस चािहए ।  

 सभापित महोदया, म§ आपके माÅयम स े आदरणीय रले मंýी महोदय स े तीन नई रले 

पåरयोजनाओ ंकì भी मांग करता हóं । पहली, बुलबलुचंडी से गंगारामपरु वाया पकुवाहाट, दूसरी, गाजोल 

से गुंजोåरया वाया ईटाहार और तीसरी, समसी से बारसोई वाया चांचल । ये तीनŌ नई रले पåरयोजनाए ं

मेर े±ेý कì िदशा और दशा बदलने म¤ स±म हŌगी । धÆयवाद । 

®ी राजकुमार रोत (बांसवाड़ा) : सभापित महोदया, आपका धÆयवाद िक आपने मुझे रेल (संशोधन) 

अिधिनयम, 2024 पर बोलने का अवसर ÿदान िकया ।  

 महोदया, रेलव ेको सŀुढ़ बनान ेके उĥेÔय स ेकुछ संशोधनŌ को लेकर मýंी जी आए ह§ । उसके 

संबंध म¤ मेर ेकुछ सझुाव ह§ । आपने समय बहòत शॉटª कर िदया ह,ै इसिलए म§ कम समय म¤ अपनी बात 

रखंूगा । जो बोडª बना रहे ह§, उसम¤ सभी का ÿितिनिधÂव होना चािहए । जो रेलव ेह,ै वह गरीब, मजदरू 
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और बेरोजगार के िलए एक सलुभ और सÖता पåरवहन होता ह ै। जब एµजाÌस होते ह§, उन एµजाÌस 

के दौरान बेरोजगार यवुा िजस तरह स ेिडÊबŌ और शौचालयŌ म¤ बैठकर जाते ह§, तो मýंी जी स ेमरेा 

अनरुोध ह ैिक ऐसे इलाकŌ को आइड¤िटफाई िकया जाए, जहां एµजाÌस के दौरान लोग जाते ह§ । उस 

समय अितåरĉ रेल के िडÊबŌ कì ÓयवÖथा कì जाए ।  

 माननीय सभापित महोदया, मेरा संसदीय ±ेý बांसवाड़ा-डूंगरपरु ह ै । बांसवाड़ा-डूंगरपरु के 

अंदर रतलाम पåरयोजना ह,ै जो िक वषª 2012 म¤ स§³शन हòई थी । उसका उĤाटन हòआ और आज 

िजस गित स ेउसका कायª चल रहा ह,ै मुझे लगता है िक उसम¤ दस साल और लग जाएगं े। अत: मेरा 

मýंी महोदय जी स े िवशेषकर यह अनरुोध ह ै िक इस पåरयोजना को जÐदी पूरा कराया जाए । जो      

भूिम अवािĮ का काम ह,ै वह हालांिक Öटेट का काम ह,ै लेिकन आपकì तरफ स ेभी मॉिनटåरंग होनी 

चािहए । म§ अनरुोध कłंगा िक इÆहé पांच सालŌ के अंदर हमार ेबांसवाड़ा-ÿतापगढ़ के इलाके कì जनता 

रेल को देखे और उसका लाभ ले सके ।  

 माननीय सभापित महोदया, हमार ेयहां जो ůेन चल रही ह,ै उसके संबंध म¤ एक िवशेष गंभीर 

समÖया ह ै। … (Óयवधान) 

माननीय सभापित : आपका समय पूरा हो गया ह ै।  

… (Óयवधान) 

®ी राजकुमार रोत : मैडम, अभी एक िमनट ही हòआ ह ै। … (Óयवधान) 

माननीय सभापित : अब आप अपनी बात खÂम कìिजए । दो िमनट ही िमल¤गे । 

… (Óयवधान) 

®ी राजकुमार रोत : मडैम, अभी एक िमनट ही हो पाया ह ै। आपने घंटी बजा दी, उसके कारण म§ भूल 

गया िक मुझे ³या बोलना था । … (Óयवधान) जयपरु-असरवा के बीच जो ůेन चलती है, उसका नंबर 

12981 है । वहé असरवा से कोटा, जो िबछीवाड़ा रलेवे Öटेशन है, जो राजÖथान म¤ पड़ता ह ैऔर 

गजुरात बॉडªर पर है, वहां ůेन नहé Łकती है । इस कारण डूंगरपरु िजले का जो Öटूड¤ट है, जो गरीब 

मजदरू है, उसको गजुरात म¤ जाकर रलेवे Öटेशन पर उतरना पड़ता है और वहा ंसे दोबारा आना पड़ता 
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ह ै। अत: मरेा मýंी जी से अनरुोध है िक िबछीवाड़ा रेलवे Öटेशन पर, जो ये दो चार ůेन¤ चल रही ह§, 

उनको Łकवाया जाए । म§ने पहली बार भी िनवेदन िकया था िक डंूगरपरु से िदÐली आने के िलए कोई 

कनेि³टिवटी नहé हो पा रही है, हम¤ उदयपरु आना पड़ता है । मेवाड़ ए³सÿेस ůेन है, जो िदÐली से 

उदयपुर आती है, वह पांच बजे पहòंच जाती है और पूरा िदन वहé ठहरती है । आपसे मेरा िवशेष अनरुोध 

है िक इस ůेन को डूंगरपरु तक ले जाया जाए और वह वहां ठहर े। ऐसा होने से वहां कì जनता िदÐली 

आसानी से पहòंच पाएगी, नहé तो आप भील ÿदेश ए³सÿेस के नाम से एक नई ůेन शłु कर द¤, ³यŌिक 

वहां लंबे समय से िडमांड चल रही है ।  

 माननीय सभापित महोदया, म§ लाÖट म¤ एक लाइन बोलना चाहóंगा िक बेरोजगार और åरजवª 

कैटेिगरी का यवुा नौकरी के िलए तरसता है । जो िनजीकरण हो रहा है, उसको रोका जाए या तो उसम¤ 

भी åरजव¥शन पॉिलसी लागू कì जाए । अंत म¤, म§ यह कहóंगा िक जो हमारा डूंगरपरु रलेवे Öटेशन है, 

हमारे वहां के लोगŌ कì िडमांड है, हर पाटê के पदािधकाåरयŌ कì िडमांड है िक उसका नामकरण राजा 

डूंगर बरडंा भील के नाम से िकया जाए ।  

 आपका धÆयवाद और आभार ।  

®ी दशªन िसहं चौधरी (होशंगाबाद) :  सभापित महोदया, धÆयवाद ।  

 म§ धÆयवाद देना चाहता हóं । वषª 2024 का जो यह रले िबल आया ह,ै म§ उसका परुजोर तरीके 

स ेसमथªन करता हóं । म§ माननीय रेल मýंी जी को और माननीय ÿधान मýंी जी को धÆयवाद देता हóं । 

हमार ेिवप±ी िमý कह रहे थ,े हमार ेयहां एक देसी कहावत चलती ह ै- ‘अकउआ् से हाथी नहé बंधत’ 

और इनकì अ³ल पथरा गई है । िजस ÿकार के इÐजाम ये लगा रहे ह§, तो म§ कहना चाहता हóं िक 

‘ओगंना के िबना गाड़ी ढुलकत नहé है’ । हमारे यहां यह कहावत चलती है ।  

 इसिलए, म§ आपसे कहना चाहता हóं िक माननीय रले मýंी जी से नेतÂृव म¤ आज जो काम हòए 

ह§, यह वषª 2024 का भारत है, िजसका Öवामी िववेकानंद जी ने सपना देखा था । वही सपना अब पूरा 

होने जा रहा है । माननीय मोदी जी के नेतÂृव म¤ हमारा देश, िजसम¤ रेल सबसे सवōपåर है । यिद एकता 

का सबसे बड़ा पåरचायक कोई है, तो वह हमारी रेल है ।  
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 म§ तो अपने िवप±ी िमýŌ से यह भी कहना चाह रहा हóं िक िच° भी तुÌहारी और पĘ भी तुÌहारी? 

यही काम आप बरसŌ से करते आ रहे हो । अर ेभईया, म§ एक और बात कह रहा हóं, ‘घोड़न को चारो, 

गधन को नहé डाल¤’… (Óयवधान) 

17.55 hrs    (Hon. Speaker in the Chair) 

माननीय अÅय± : ®ी बी. मिण³कम टैगोर । 

SHRI B. MANICKAM TAGORE (VIRUDHUNAGAR): Thank you, Sir. It is my 

privilege to address this august House.  

I would like to raise only three important issues before the hon. Minister. I 

hope, he would address those three issues. One is regarding the Madurai-

Aruppukottai-Toothukudi broad gauge railway line, a 143-kilometre line, which 

holds immense potential for transforming the socio-economic landscape of South 

Tamil Nadu, which has been pending for long. So, I would like to know what the 

allocation is, and whether there is any progress. For the past ten years, the 

Government has been promising that there will be progress in that line but nothing 

has happened so far. Therefore, what is the status of that? I would like to request 

the hon. Minister’s attention towards this.  

Then, second is regarding Madurai-related local trains, which has been a 

demand from that part of Tamil Nadu, which connects the smaller towns of 

Madurai area. We have been demanding this for long. Also, we have been 

demanding for MEMU trains at Madurai-Virudhunagar-Tirunelveli, Madurai- 

Virudhunagar-Sengottai, Madurai-Manamadurai-Paramakudi, Dindigul-Madurai-

Tiruchi, Madurai-Usilampatti-Theni routes. We have been demanding this for 
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long. I would like to know from the hon. Railway Minister whether there is any 

such proposal to operate MEMU trains from Madurai area. 

 Third point is regarding the food quality in Vande Bharat. We all know that 

the hon. Minister takes a lot of interest in the Vande Bharat operations. There 

have been some reports of February 2024, March 2024, June 2024, July 2024, 

August 2024, and November 2024. Recently, insects were found in the Vande 

Bharat running between Tirunelveli to Chennai. During all these months, there 

have been several such incidents where insects have been found in the food 

served in Vande Bharat. So, I would like to know from the hon. Minister whether 

there has been any strict action taken and whether any clear-cut policy has been 

redefined. I hope, the hon. Minister will take strict action against those responsible 

for serving such kind of insect-ridden food in Vande Bharat. Thank you. 

®ी आशीष दुब े(जबलपुर) : अÅय± जी, म§ सबस ेपहल ेआपको धÆयवाद ÿेिषत करता हóं । 

माननीय अÅय± : जब तक आप धÆयवाद दोगे, तब तक बोलने का समय समाĮ हो जाएगा । 

®ी आशीष दुब े: अÅय± जी, म§ रेल (संशोधन) िवधेयक, 2024 के समथªन म¤ बोलने के िलए खड़ा 

हòआ हóं । सवªÿथम म§ आपका जबलपरु कì जनता कì ओर स ेहािदªक अिभवादन करना चाहóंगा िक 

आपने इस महÂवपूणª िवषय पर इस ऐितहािसक सदन म¤ मुझे अपनी बात रखने का अवसर ÿदान िकया 

ह ै। जैसा िक हम सभी जानते ह§ िक देश म¤ लगभग 68103 िकलोमीटर हमारा रेल नेटवकª  िवĵ का 

चौथा सबस ेबड़ा नेटवकª  ह,ै िजसम¤ लगभग 13 लाख कमªचारी काम करते ह§ । जो भारतीय यातायात 

का आधार ह,ै िजस ेहम गवª स ेभारत कì जीवन-रेखा भी कहते ह§ । जो देश के यातायात का ÿमुख 

साधन ह ै। यह देश के आिथªक िवकास को बढ़ावा देने का ÿमुख साधन कैस ेबन सकता ह,ै इस पर 

कायª कर रही भारत सरकार का म§ अिभवादन करता हóं और इस िवधेयक का समथªन करता हóं । 
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 माननीय अÅय± जी, आपको याद होगा िक एक समय था जब देश म¤ रेल मýंालय को राजनीित 

का माÅयम बनाया जाता था । राजनीितक हिथयार के łप म¤ लोग इसका इÖतेमाल करते थ े। िजस 

जगह के लोगŌ को लभुाना होता था, वहां एक नई रेल लाइन कì घोषणा कर देते थ े। वहां वाहवाही 

लूटो, चाहे वहां ůेन चल ेया न चल े। लोग परेशान होते रह¤, इसकì िचंता कोई नहé करता था । आज 

देश म¤ गवª स ेदेखा जा रहा ह ैिक 180 िकलोमीटर ÿित घंटा कì रÉतार स ेवंद ेभारत ए³सÿेस ůेन 

ůैक पर दौड़ रही ह ै। हम बहòत ही गवª के साथ कह सकते ह§ िक आज भारतीय रेलव ेन ेāाड गेज रेलव े

लाइनŌ के िवīतुीकरण म¤ बड़ी उपलिÊध हािसल करते हòए 97 ÿितशत िवīतुीकरण पूरा कर िलया   

ह ै। एक तरह स ेआज भारतीय रेलव ेपूणª łप स ेडीजल और कोयला मĉु, धआु ंमĉु रेलव ेबन चुका 

ह ै। इतना ही नहé, जहां वषª 2004 स े2014 के दौरान ÿितिदन 1.42 िकलोमीटर का िवīतुीकरण 

होता था, आज वहé वषª 2023-24 म¤ यह बढ़कर 19.7 िकलोमीटर ÿितिदन का हो गया ह ै। आज देश 

úीन रेलव ेके ±ेý म¤ िवĵ म¤ अúणी बनने जा रहा ह ै। आज मुझे यह बताते हòए अÂयंत हषª हो रहा ह ैिक 

काबªन उÂसजªन को पूरी तरह स ेखÂम करन ेकì िदशा म¤ भारत सरकार का काम अंितम चरण म¤ चल 

रहा ह ै। रेलव ेकì यह पहल देश को पयाªवरण अनकूुल और आधिुनक रेल नेटवकª  ÿदान कर रही ह ै। 

आज भारतीय रेलव ेिवĵ का शीषªÖथ नेटवकª  बनन ेजा रहा ह ै। 

18.00 hrs 

 अÅय± महोदय, जैसा िक आपको िविदत है, म§ मÅय ÿदेश से आता हóं । आज वहां भोपाल का 

रानी कमलावती रलेवे Öटेशन एयरपोटª कì तज़ª पर ‘िवकिसत भारत’ कì कहानी सावªजिनक łप से 

बयां कर रहा है । िवĵÖतरीय सेवाओ ंसे देश के याýी लाभािÆवत हो रहे ह§ । आज पूरे देश के सभी बड़े 

रेलवे ÖटेशÆ स इसी तज़ª पर िवकिसत होकर भारतीय जनमानस कì सेवा कर रहे ह§ । 

 अÅय± महोदय, आदशª रलेवे Öटेशन योजना के तहत दशे के मÅयम और छोटे रेलवे ÖटेशÆस 

का भी बड़े पैमाने पर आधुिनकìकरण िकया जा रहा ह ै।  

माननीय अÅय± : यिद सभा कì सहमित हो तो सभा कì कायªवाही को एक घंटा बढ़ा िदया जाए । 



04.12.2024                                                                                                                                   1097 
 

 माननीय मंýी जी, ³या सभा को एक घंटा बढ़ा िदया जाए ³यŌिक इधर से बहòत से माननीय 

सदÖयŌ Ĭारा ज़ीरो आवर कì मांग कì गयी है? 

अनेक माननीय सदÖय : हा ँ।… (Óयवधान) 

®ी आशीष दुब े: अÅय± महोदय, िफर तो मेरे भाषण का भी समय बढ़ गया ।  

माननीय अÅय± : नहé, आपके भाषण का समय नहé बढ़ा । आप अपना भाषण कÆ³लूड कìिजए, 

³यŌिक मेर ेसामने बहòत सार ेलोग बोलने के िलए बैठे ह§ । 

®ी आशीष दुब े: महोदय, अमृत भारत Öटेशन योजना के तहत ÖटेशÆस को िवकिसत करने का लàय 

अÂयंत सराहनीय ह ै। देश के रेलवे ÖटेशÆस का पुनिवªकास हो रहा है और यह पूरी आधुिनकता के 

साथ हो रहा है । देश देख रहा है िक ÿथम चरण म¤ 508 अमृत भारत ÖटेशÆस के पुनिनªमाªण का काम 

लगभग अंितम चरण म¤ है । रेल सफाई, अ¸छी सेवाए,ं बहेतर सरु±ा और सभी आधारभूत सिुवधाओ ं

से ससुिºजत भारतीय रले आज देशवािसयŌ कì सेवा कर रहा है ।  

 महोदय, माननीय ÿधान मýंी परम आदरणीय ®ी नरÆेþ मोदी जी के कुशल नेतÂृव और 

संवेदनशील नेतÂृव म¤ भारत का रले नेटवकª  िवĵ के सवō°म नेटवकª  म¤ आगे खड़ा है । आज हम गवª 

के साथ कह सकते ह§ िक नई रले लाइन कì घोषणा के मोह स ेपर ेपहले हमने रले सेवाओ ंको बेहतर 

िकया, सÓुयविÖथत िकया, उनका नवीनीकरण िकया, उनका आधुिनकìकरण िकया, चाहे वे रेल के 

िडÊबŌ का हो या उनके सौÆदयêकरण हो या िडिजटाइजेशन हो । 

माननीय अÅय± : माननीय सदÖयगण, यह एक िबल है । िबल के आस-पास बोलने का ÿयास करना 

चािहए । इसका अËयास करना चािहए िक जो िवधेयक लाया गया है, उस िवधेयक को पढ़¤ । जब हम 

उस िवधेयक के बार ेम¤ āीिफंग सेशÆस करते ह§, उन सेशÆस म¤ आप जाए ं। जब आप िवधेयक को पढ़¤गे, 

िवधेयक के ³लॉजेज़ को पढ़¤गे, तो आप िवधेयक के बार ेम¤ बोल¤गे । 

 यह संसद है । इसकì गåरमा बनाए रखना, इसके उ¸च मानदडंŌ को बनाए रखना हम सबकì 

िजÌमेदारी है । इसम¤ अ¸छी परÌपराए ंहोनी चािहए । एन. के. ÿेमचÆþन जी कुछ अ¸छे सझुाव दे रहे   

थ े। इस तरीके से हम िवधेयक के ऊपर चचाª कर सकते ह§ । कल भी ब§िकंग िबल के ऊपर चचाª के 
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दौरान सीिनयर एम.पी. भी ब§िकंग िबल के इधर-उधर जाकर आरोप-ÿÂयारोप म¤ बोल रहे थे । मेरा 

कहना है िक आप िबल के ऊपर बोलने का ÿयास कर¤ । 

 माननीय सदÖय, आप पहली बार के एम.पी. ह§ । सीिनयर एम.पीज़. स ेभी यह अप±ेा कì जाती 

ह ै । अगर वåरķ Óयिĉ िवधेयक के ऊपर बोल¤गे तो नए सांसद उनसे सीख¤गे, उनस े अनुभव ÿाĮ       

कर¤गे । इसिलए मेरा सभी माननीय सदÖयŌ से आúह है िक िवधेयक को पढ़¤, उसका अÅययन कर¤ और 

िवधेयक के आस-पास बोल¤ िक आिखर ³यŌ ÓयवÖथा म¤ पåरवतªन िकया जा रहा है । लोकतंý म¤ 

सहमित-असहमित हो सकती है, लेिकन िवधेयक के आस-पास बोल¤ । जब बजट पर चचाª हो, तब 

बजट के िवषयŌ पर बोल¤ । इसिलए अब आप अपना भाषण कÆ³लूड कर दीिजए । 

®ी आशीष दुब े: महोदय, आज मुझे िवशेष łप से माननीय ÿधान मýंी जी का मÅय ÿदेश कì जनता 

कì ओर से अिभवादन करना है ³यŌिक आदशª Öटेशन योजना के तहत मÅय ÿदेश के 45 रेलवे 

ÖटेशÆस का आधिुनकìकरण िकया गया । साथ ही, रले बजट 2024-2025 म¤ मÅ य ÿदेश को पहली 

बार åरकॉडª रािश िमली है । मÅय ÿदेश से चल रही रले पåरयोजनाओ ंके िलए 14,738 करोड़ Łपये 

कì रािश Öवीकृत कì गयी है । मÅय ÿदेश के िलए 5 वÆदे भारत ůेÆस दी गयी ह§ । 

 माननीय अÅय± जी, अब म§ िसफª  अपने संसदीय ±ेý कì मांग के बारे म¤ बोलकर अपनी बात 

समाĮ कłंगा । जबलपरु संसदीय ±ेý कì तरफ से म§ एक सझुाव रख रहा हóं । जबलपरु-दमोह एक नई 

रेल लाइन िबछाने का अनरुोध करता हóं, िजससे समय कì बचत तथा याýी सुिवधा म¤ विृĦ होगी । 

इसके साथ ही, जबलपरु-गŌिदया लाइन का दोहरीकरण का िजतना शीŅ होगा, उतना ही हमारे ±ेý 

कì जनता को और सभी को लाभ होगा । 

 अÅय± महोदय, आपने मझेु यहां बोलने का अवसर िदया, इसके िलए बहòत-बहòत धÆयवाद । 

ADV. FRANCIS GEORGE (KOTTAYAM):  Hon. Speaker, Sir, I support this 

Railway (Amendment) Bill which aims to bring the Railway Board into the wider 

ambit of the Railway Ministry by amending the Railway Board Act and 

incorporating it in the Railway Act of 1989.  
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Sir, due to paucity time, I will go straight into the requirements of my 

constituency.  

The Kottayam Railway Station is located in the quarters of my constituency. 

It is one of the most important stations in Kerala because in the Southern Railway 

network, this is one railway station which almost 25,000 passengers pass through 

every day. 

माननीय अÅय± : माननीय सदÖय, एक िमनट के िलए रोकता हॅूं ।  

जो माननीय सदÖय िवधेयक पर बोलेगा, म§ उसको पांच िमनट या उससे ºयादा समय दूंगा ।  

जो सदÖय िवधेयक पर नहé बोलेगा, म§ उसको दो िमनट से ºयादा समय नहé दूंगा ।   

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, I normally agree with the hon. 

Speaker. You are absolutely correct about the convention of this House because 

when we are discussing and debating on the Bill, most of the time it will be within 

the purview of the Bill. Definitely, as far as discussion on the Bill is concerned, 

those who are speaking on the provisions of the Bill may be given sufficient time, 

without counting the number of Members of the party he belongs to. That should 

be done. Even at the time of clause-by-clause discussion and moving 

amendments, sufficient time is not available. At the time of this threadbare 

discussion, micro-level scrutiny of the clauses and provisions of the Bill is required 

because its impact and consequences are too many. So, sufficient time may be 

provided to the speakers, irrespective of the number of Members of the party he 

is representing and whether that party is small or large. That is the submission 

which I would like to make.  
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ADV. FRANCIS GEORGE : Sir, at Kottayam Station, the second entry is to be 

inaugurated. I hope, the hon. Minister will come and inaugurate it. We have started 

operations by ticketing in view of the Sabarimala festival season. 

Sir, the main request is that Kottayam is to be made a terminal station. 

Kottayam railway station is the gateway to major pilgrim centres and tourist 

destinations like Erumeli, Sabarimala, Kumarakom, Thekkady, Periyar Tiger 

Reserve etc. Lakhs of Sabarimala pilgrims and tourists use this station. Also, the 

passengers from the neighbouring districts of Idukki, Pathanamthitta and Alleppey 

use this station for their commute. It ranks 21st among the 727 stations of the 

Southern Railway in terms of revenue earning. I would like to request the hon. 

Minister to consider this proposal.  

Sir, way back in the Budget of 2011,  Kottayam was proposed as a coaching 

terminal, but nothing more has happened. We have six platforms, but trains are 

not coming. Then, what is the use of these platforms? So, I request the hon. 

Minister to consider immediately making Kottayam a terminal station. 

As of now, the trains can operate already because there are trains which 

ply within the range of 2,000 kilometres. There is a platform turnaround system of 

the Railways under which there are a lot of requests for stoppages and also 

extensions, but I am not citing all of them. I am talking of just two trains, which will 

be of great benefit, the Ernakulam-Bengaluru Intercity Express, which falls within 

the 2,000 kilometres range, and the Palakkad-Ernakulam MEMU.  I request the 

hon. Minister to extend these two trains to Kottayam.  
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Sir, there are two trains which have already been sanctioned by the Railway 

Board and the Time Table Committee -  the Pune-Ernakulam Poorna Express and 

the Pune-Ernakulam Superfast Express. It awaits the signatures of the hon. 

Minister. Once the Minister signs the file, these two trains will also be plying to 

Kerala.  

Sir, there is one more request.  

माननीय अÅय± : ®ी सी.पी. जोशी जी – उपिÖथत नहé ।  

 ®ी लालजी वमाª जी ।  

®ी लालजी वमाª (अÌबडेकर नगर) : माÆयवर, आपने मुझे बोलने का अवसर िदया, इसके िलए म§ 

आपको धÆयवाद देता हॅू ं।  

 माÆयवर, इस िवधेयक म¤ भारतीय रेल बोडª अिधिनयम, 1905 का िनसªन करते हòए बोडª को 

रेल अिधिनयम म¤ शािमल करन ेका ÿÖताव ह ै। म§ माननीय मýंी जी स ेइस संबधं म¤ िनवेदन करना 

चाहóंगा िक दस सालŌ म¤ आपने रेल के ±ेý म¤ बहòत उपलिÊध हािसल कì ह,ै िबना इसको िवलय िकए 

हòए । िफर इसको अचानक िवलय करन ेकì आवÔयकता ³यŌ पड़ी और इसस े³या सधुार होगा? इसको 

बतान ेकì कृपा कर¤ । … (Óयवधान) 

माननीय अÅय±: माननीय सदÖय, आप बैिठए । म§ आपको बताता हóं । देश के अंदर अब समय आ 

गया है िक कॉलेिजयम के िजतने भी कानून ह§, उनको समाĮ करके आजादी के बाद हम अपना कानून 

बनाए ं। अब इसका समय आ गया है । 

 इस समय यह होना ही चािहए, ³यŌिक देश को आजादी ÿाĮ िकये हòए 75 साल हो गए ह§ । अब 

हम अपने कानून बनाए ं। इसकì ÿिøया संसद को करनी ही चािहए । 

®ी लालजी वमाª : माÆयवर, इसम¤ िलखा गया ह ैिक एक रेल बोडª होगा । इस अिधिनयम के अंतगªत 

रेल बोडª को लाया गया ह ै। रेल बोडª के बार ेम¤ िलखा गया ह ैिक बोडª उतने सदÖयŌ स ेिमल कर बनेगा, 

िजतनी सं́ या िविहत कì जाए ।  
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 माÆयवर, इसम¤ सं́ या िनधाªåरत नहé कì गई ह ै िक िकतनी सं´या होगी । साथ ही साथ 

अनसूुिचत जाित, अनसूुिचत जनजाित और अÆय िपछड़ ेवगª का इसम¤ ÿितिनिधÂव होगा या नहé होगा, 

इसका उÐलेख भी नहé िकया गया ह ै। म§ चाहóंगा िक माननीय मýंी जी इस रेल बोडª म¤ इन वगŎ का 

ÿितिनिधÂव सिुनिĲत कर¤ । इसम¤ इस बात का भी ÿावधान िकया जाए । 

 माÆयवर, इसके साथ-साथ म§ एक दूसरा िनवेदन करना चाहóंगा िक इस बात का भी उÐलेख हो 

िक इसस े³या सरलीकरण होगा । इसके िवलय करने स े³या सरलीकरण होगा?  

 माÆयवर, आपने मुझे अपनी बात रखने का अवसर िदया । अगर आपका अनमुित हो तो इसका 

थोड़ा लाभ उठाकर म§ कुछ अपना िनवेदन भी कर लूं । म§ िजस ±ेý स ेआता ह,ै वहां अंबेडकर नगर 

िजला का मु́ यालय ह ै । अकबरपरु उसका मु́ य Öटेशन ह ै । कई ऐसी ůेÆस ह§, जैस े गोमती 

नगर(लखनऊ) स ेपटना तक वंद ेभारत ůेन चलती ह ै। िजला मु́ यालय होने के बावजूद भी उस ůेन 

का अकबरपरु Öटेशन पर Öटॉपेज नहé है । म§ आपके माÅयम स ेचाहóंगा िक उसका Öटॉपेज अकबरपरु 

म¤ िकया जाए ।  गरीब नवाज़ ůेन अकबरपरु Öटेशन होते हòए िकशनगंज स ेअजमेर जाती ह ै। अकबरपरु 

एक ÿमुख Öटेशन ह ैऔर अंबेडकर नगर िजला का मु́ यालय ह ै। मेरा आपके माÅयम स ेमांग ह ैिक 

उस ůेन का भी दो िमनट का Öटॉपेज करन ेका काम िकया जाए । 

 माÆयवर, मरेा तीसरा िनवेदन आपके माÅयम स े ह ै िक अयोÅया स े मÌुबई के िलए मÌुबई 

सपुरफाÖट ůेन चलती ह ै। हमार ेिजल ेके लाखŌ लोग मÌुबई म¤ रहते ह§ । वे ÿाय: ůेन से ही याýा करते 

ह§ । यह ůेन सĮाह म¤ केवल एक ही िदन चलती ह ै। आपके माÅयम स ेमाननीय मýंी जी स ेमरेी मांग ह ै

िक उसको सĮाह म¤ कम स ेकम तीन िदन चलान ेका काम िकया जाए ।  

 माÆयवर, मेरी चौथी मांग ह ैिक हमार ेयहां टांडा सबस ेºयादा राजÖव दे रहा ह ै। हमार ेपूर े

मंडल म¤ सबस ेºयादा राजÖव देने वाला टांडा Öटेशन ह,ै लेिकन वहां स ेकोई भी याýी ůेन नहé ह ै। म§ 

आपके माÅयम स ेमांग कłंगा िक अकबरपरु को बÖती स ेजोड़ते हòए टांडा स ेभी याýी ůेन चलायी 

जाए । यह म§ आपके माÅयम स ेमांग करता हóं और अब अपनी बात समाĮ करता हóं । आपने मुझे अपनी 

बात रखने का अवसर िदया ह ै। 
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 माÆयवर, अकबरपरु Öटेशन को अमतृ भारत Öटेशन के łप म¤ िवकिसत िकया जाए । यह 

िनवेदन करते हòए, चूंिक आपने मुझे समय िदया, इसके िलए म§ आपको बहòत-बहòत धÆयवाद देता हóं । 

®ी भारत िसहं कुशवाह (µवािलयर) : माननीय अÅय± महोदय, रेल (संशोधन) िवधेयक 2024 लाने 

के िलए म§ माननीय मýंी जी को अपने ±ेý कì ओर स ेबहòत-बहòत धÆयवाद दूंगा । 

 महोदय, म§ आपके माÅयम स ेमाननीय मýंी जी स ेअनरुोध करना चाहóंगा िक मेर े±ेý कì कुछ 

महÂवपूणª दो-तीन मांगे ह§ । एक तो राजÖथान और मÅय ÿदेश स ेसंबंिधत ह ै। िजस ÿकार स ेकामा´या 

देवी दशªन के िलए नॉदªन ए³सÿेस ůेन िदÐली स ेटूÁडला, इटावा और कानपरु होते हòए कामा´या देवी 

तक जाती ह,ै मरेा यह अनरुोध ह ैिक अगर इस ůेन को आगरा, धौलपरु, µवािलयर होते हòए टूÁडला, 

इटावा, कानपरु और कामा´या देवी तक िकया जाता ह,ै तो िनिĲत łप स ेउ°र ÿदेश के यािýयŌ के 

साथ-साथ मÅय ÿदेश और राजÖथान के तीथªयािýयŌ को भी माता का दशªन करन े का अवसर     

िमलेगा ।  

 महोदय, झांसी ज³ंशन स ेकररैा, िशवपुरी, पोहरी और सवाई माधोपरु तक नवीन रेल लाइन 

का सव¥ कायª हो चुका ह,ै इसके िलए म§ मýंी जी को धÆयवाद दूंगा । साथ ही म§ यह िनवेदन करना 

चाहóंगा िक यिद यह नवीन रेल लाइन Öवीकृत होती ह ैतो िनिĲत łप स ेतीन ÿांतŌ कì जनता को बहòत 

लाभ होगा । राजÖथान, मÅय ÿदेश और उ°र ÿदेश के ये ±ेý टूåरºम कì ŀिĶ स ेबहòत बड़ा सिकª ट  

ह ै। पालपरु-कुनो चीता अËयारÁय, सवाई माधोपरु स§³ चअुरी और िशवपुरी भी लॉयन स§³ चअुरी बनने 

जा रहा ह ै। इसिलए, आपस ेयह िनवेदन ह ैिक इस नवीन रेल लाइन कì भी Öवीकृित ÿदान कì जाए ।  

 तीसरा, माननीय ÿधान मंýी जी के नेतÂृव म¤ वंदे भारत ůेन के माÅयम से पूरे देश के 170 िजले 

के यािýयŌ को याýा करने का सौभाµय ÿाĮ हòआ है । मेरी ÿाथªना है िक  µवािलयर स ेमहाकाल कì नगरी 

उºजैन वाया इंदौर वंदे भारत ůेन भी संचािलत कì जाए । म§ आपके माÅयम से अनरुोध करते हòए 

अपनी बात को समाĮ करता हóं । आपने बोलने का अवसर िदया, इसके िलए बहòत-बहòत धÆयवाद ।  

SHRIMATI SUPRIYA SULE (BARAMATI): Thank you, Sir. I stand here to support 

the Railways (Amendment) Bill. I just want to make 2-3 very short points. 
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 In the Objects and Reasons of the Bill, the Government themselves have 

actually said something that they are contradicting to what you have said.  सर, 

आपने कहा िक  जो परुाने िनयम-कायदे ह§, वे टाइम के िहसाब से बदलने चािहए । I agree with you 

because technology changes and lifestyles change. बदलाव तो करना ही चािहए, यह 

अ¸छी बात है । आÊज³ेट्स एडं रीजन जो इसम¤ आया है,  वषª 1890 का जो िबल था, उसको ही कट 

पÖेट करके इÆहŌने इसम¤ डाला है । So, really what is the purpose of it? It is a good 

conversion. कट एडं पÖेट अ¸छी चीज ह ै। अ¸छी चीज¤ पुरानी हो, तो भी लेनी चािहए । But what 

is really the purpose of it? What is happening is that सारी पॉवर गवनªम¤ट के साथ ही    

रहेगी । जो यýंणा होगी, वह गवनªम¤ट कंůोÐड ही होगी । अपना शायद एक ऐसा इÿेंशन हम सबको लग 

रहा है, शायद गलत भी हो, लेिकन मंýी जी हम¤ समझा द¤ तो ºयादा अ¸छा होगा िक पािलªयाम¤ट कì 

पॉवर कम हो जाएगी, जब इस पर और िडबटे होगी । आप हमको यह समझा द¤ िक what is the 

reason to do this? What was the real idea of doing this? Could you kindly explain 

this? It is because it is just done by way of cut and paste manner. So, what is the 

logic of doing something which was done 120 years ago? If he had come up with 

some new innovation like he started the Vande Bharat trains and all for which we 

compliment him. So, he needs to explain this to us.  

This is a very small Bill. We support it, but I have 2-3 suggestions to make 

to the hon. Minister. While he is bringing a lot of these changes, safety should be 

a high point of any Railways. महाराÕů म¤, मुंबई म¤ बहòत सारी रलेवेज़ चलती ह§ । Railways 

is a vast subject. We get very little time even during the Budget to speak. इस बार 

यह िबल आया और आपने बीएसी म¤ ºयादा टाइम िदया, इसिलए हम इस िबल पर थोड़ा बात भी कर 

सके । If in every Session at least once or twice it is discussed, that is all right, 

because Railways is something that is very close to all our hearts. This 
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Government could allow a detailed discussion on all the innovations that they are 

doing and the experiences that we are having. Like, Vande Bharat is a very 

welcome thing, but मरे े िनवाªचन ±ेý म¤ यह Łकती ही नहé है । यह िदखने म¤ बहòत अ¸छी है, 

लेिकन मेरे िनवाªचन ±ेý को सिुवधा नहé िमलती है । ऐसी चचाª रेलवेज़ पर होनी चािहए । Especially, 

senior citizens about whom they have mentioned in this Bill that सीिनयर िसटीजंस 

का जो ÿी-कोिवड Öटैटस था, आज सबुह भी जो जवाब आया, उसम¤ उÆहŌने कहा िक  हम लोगŌ को 

काफì िडÖकाउंट्स द ेरहे ह§ । सबुह जवाब म¤ आपने 43 या 48 पस¦ट बताया । ÿी-कोिवड म¤ सीिनयर 

िसटीजÆस को ºयादा िडसकाउंट रेलवेज़ म¤ िमलता था । Is the Government prepared to give 

that pre-COVID status regarding discounts to senior citizens? Will the 

Government do something about this issue? 

 There should be more autonomy to the Zones. अगर इतना बदलाव आप ला रहे ह§ 

तो जो इस देश म¤ जोÆस ह§, उनको ºयादा पॉवर और आटोनॉमी हो, िफÖकल ऑलसो । पूना िडिÖů ³ट 

जहां से म§ आती हóं, तो जब हम पूना के जोन म¤ जाते ह§ तो उनको हर चीज िदÐली भेजनी पड़ती है । 

If they could decentralize some of the powers in this new Bill, then I think that will 

be very effective for all the Railways. 

 Safety and compensation still are very big challenges because accidents 

बहòत बढ़ रहे ह§ । हम¤ कंपंसैशन के बारे म¤ सोचना चािहए । मेर ेिनवाªचन ±ेý म¤ दŏड हो, जेजरुी हो, नीरा 

हो, इन सब जगहŌ म¤ रलेवेज़ म¤ पहले से बहòत ºयादा सफाई हो रही है, लेिकन Öटॉपेजेज़ कम हो रहे 

ह§ । इस बारे म¤ भी कभी एक बड़ी चचाª हम सबको िमलकर करनी चािहए । Everybody is 

unanimously supporting the Bill today. इस पर बहòत अ¸छी चचाª हòई है । If the hon. 

Minister could cooperate with us with more stoppages and if he could make a few 

more suggestions on safety, then I think that would be much appreciated.  
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 I compliment on all the achievements of the Railways. Definitely, it is a 

much cleaner one. म§ महाराÕů म¤ रलेवेज़ बहòत यूज करती हóं । रेलवेज़ बहòत अ¸छा काम, पूरी 

यंýणा कर रही है । अ¸छे को अ¸छा बोलना चािहए । But at the same time, if you make a few 

interventions about safety as a high-priority and if you could bring back senior 

citizens discount at pre-COVID level, then it would be much appreciated. Thank 

you, Sir.    

®ी बंटी िववेक साहó (िछÆदवाड़ा) : माननीय अÅय± जी, आपने मझुे रलेवे (संशोधन) िवधेयक, 2024 

पर बोलने का अवसर िदया । म§ आपका और ÿधानमंýी जी का बहòत-बहòत आभार और धÆयवाद Óयĉ 

करता हóं । म§ अपने संसदीय ±ेý िछÆदवाड़ा कì जनता का बहòत-बहòत धÆयवाद और आभार Óयĉ 

करता हóं । आजादी के बाद पहली बार ऐसा अवसर हòआ िक िछÆदवाड़ा कì िमĘी म¤ जÆमे Óयिĉ को 

यहां पर संसद म¤ अपनी बात कहने का अवसर िमला है । म§ आपको बहòत-बहòत आभार और धÆयवाद 

Óयĉ करता हóं ।  

 म§ इस िवधेयक का समथªन करता हóं । वषª 2014 के उपरांत जब ®ी नरÆेþ मोदी जी ÿधानमंýी 

बने एवं हमार ेरले मýंी ®ी अिĵनी वÕैणव जी ने रलेवे को नयी िदशा ÿदान कì है । ÿधानमंýी जी के 

िवकिसत भारत, आÂमिनभªर भारत का सकंÐप, उस संकÐप को पूरा करने म¤ सबसे बड़ा पåरवतªन 

यिद कहé देखने को िमलता है तो रलेवे मंýालय म¤ िमलता है । यह िवधेयक रलेवे के ढांचे को न केवल 

आधिुनक बनाएगा बिÐक देश के समú िवकास म¤ भी महÂवपूणª भूिमका िनभाएगा । म§ इसे न केवल 

केÆþ सरकार कì एक दूरदशê पहल मानता हóं बिÐक मेरे संसदीय ±ेý एवं मÅय ÿदेश के िलए भी अÂयंत 

लाभकारी मानता हóं । भारत कì जीवन रखेा रेलवे है, इस जीवन रखेा को सुगम बनाने एवं रोजगार के 

नये अवसर उपलÊध करवाने के िलए यह िवधेयक लाया जा रहा है ।  

 माननीय अÅय± जी, ÿधानमंýी जी के नेतÂृव एवं संकÐप से भारतीय रेलव ेने आधुिनक एवं 

Öवदेशी वंदे भारत ůेन¤ शुł करके अÂयंत सराहनीय कायª िकया है । वतªमान म¤ 68 वंद ेभारत ůेन¤, 136 

सेवाओ ंके साथ देश भर म¤ चल रही ह ै। देश कì कुल 24 राºयŌ एवं 300 से अिधक Öटॉपेज को कवर 
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करती हòए चल रही ह ै। भारतीय रलेवे िबना िकसी प±पात के िनÕप± łप से काम कर रही है, िबना 

यह देखे िक िकस राºय म¤ िकसकì सरकार है, सभी राºयŌ को समान अवसर ÿदान करने का काम 

इस सरकार के Ĭारा िकया जा रहा है ।  

म§ आज इस अवसर पर यह बताना चाहता हóं िक वषª 2014 के पहले िसफª  14]985 िकलोमीटर 

रेल ůैक था, इन दस वषŎ म¤ 31180 िकलामीटर का रले ůैक बन गया ह ै। यह परफॉम¦श 2.1 टाइÌस 

आता है जो रलेवे िवभाग के Ĭारा िकया गया है । इसके साथ-साथ 2014 के पहले माý 5]188 

िकलोमीटर ůैक का इलेि³ůिफकेशन हòआ  था, इन दस वषŎ म¤ सरकार ने जो बड़ा पåरवतªन िकया है, 

44,199 िकलोमीटर रेलवे ůैक का इलेि³ůिफकेशन हòआ है जो साढ़े आठ गनुा अिधक है ।  

 माननीय अÅय± जी मेरे ±ýे कì एक िवशेष बात है, माननीय रले मýंी जी ने रलेवे म¤ िमतÓयितता 

लायी है, उस िमतÓयियता के उĥेÔय से मरेी मांग है िक िछÆदवाड़ा से नरिसंहपुर-सागर होते हòए रलेवे 

लाइन िबछायी जाए िजससे दि±ण से उ°र आने वाले यािýयŌ का 120 िकलोमीटर बचेगा, इसके 

साथ-साथ रेलवे मýंालय के करोड़Ō Łपये बच¤गे, तीन घंटे से ºयादा समय ÿित Óयिĉ बचेगा ।  

 मेर ेसंसदीय ±ेý पांडुना म¤ कोरोना काल म¤ दादाधाम ए³सÿेस बंद हो गई थी, दादाधुनी के 

लाखŌ भĉ ह§, लाखŌ लोग ®Ħा का केÆþ मानते ह§ । पांढुरना से खÁडवा तक दादाधाम ए³सÿेस को 

िफर से ÿारभं िकया जाए ।  

®ीमती भारती पारधी (बालाघाट) : माननीय अÅय± महोदय, रेल चलेगी नयी रÉतार स,े देश बढ़ेगा 

मोदी जी के िवचार स े । म§ रेलव ेसंशोधन िवधेयक, 2024 समथªन करन े के िलए खड़ी हòई हó ं । म§ 

आदरणीय ÿधानमंýी जी और माननीय रेल मýंी जी का आभार ÿकट करती हóं । यह िवधेयक भारतीय 

रेलव ेके कानूनी ढांच ेको सरल और ÿभावी बनान ेके िलए अÂयंत महÂवपूणª ह ै । भारतीय रेलव ेन 

केवल हमार ेदेश के िवकास का आधार बन रही ह ैबिÐक आधिुनकता के समावेश का भी ÿतीक ह ै।  

 माननीय अÅय± जी, ÿÖतुत िवधेयक म¤ रेलवे बोडª अिधिनयम, 1905, रलेवे अिधिनयम, 

1989 का एकìकृत और ÿशासिनक ढांच ेको सरल बनाया गया ह ै। केÆþ सरकार Ĭारा बोडª के सदÖयŌ 

कì सं́ या उनके योµयता और अनभुव के आधार पर ÖपĶ िकया गया ह ै। िनणªय लेन ेकì ÿिøया तेज 
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और ÿभावी होगी । याýी और माल ढ़ðलाई सेवाओ ंकì गणुव°ा को बढ़ान ेपर जोर िदया गया ह ै। सरु±ा 

उपायŌ को सधुार करते हòए तकनीकì नवाचार को बढ़ावा देने के िलए भी कानूनी ÿावधान िकए गए    

ह§ । भारतीय रेलवे देश कì जीवन रेखा ह,ै यह ÿितिदन दो करोड़ स ेअिधक यािýयŌ को उनकì मंिजल 

तक पहòंचाती ह ै। लगभग 95 ÿितशत याýी सामाÆय और Öलीपर कोच का उपयोग करते ह§ जो इस े

आम जनता का स¸चा पåरवहन का साधन बनाता ह ै । अमतृ भारत Öटेशन योजना के तहत याýी 

सिुवधाओ ंम¤ सधुार और Öटेशन को आधिुनक बनाया जा रहा ह ै। रेलवे के िव°ीय ÿदशªन म¤ भारी 

सधुार हòआ ह ै।  

 म§ अपने संसदीय ±ेý कì कुछ मांगŌ के बार ेम¤ माननीय रेल मýंी जी का Åयान आकिषªत कराना 

चाहती हóं । मेरा िजला न³सल एåरया है, यहां रेल कì सुिवधाए ंबहòत कम ह§ । यहां समीपÖथ गŌिदया 

ही एकमाý Öटेशन है । गŌिदया-बालाघाट-नैनपुर-जबलपरु रलेमागª के दोहरीकरण कì पåरयोजना ±ेý 

के िवकास के िलए अÂयावÔयक ह ै। इस मागª का दोहरीकरण न केवल यािýयŌ कì सगुमता बढ़ाएगा 

बिÐक माल ढुलाई कì द±ता को भी बढ़ाएगा । 

 वतªमान म¤ पातालकोट ए³सÿेस िफरोजपरु क§ ट से िछंदवाड़ा तक संचािलत होती है, इसका 

िवÖतार िसवनी, नैनपुर होते हòए बालाघाट तक िकया जाना चािहए । यहां एिशया कì सबसे बड़ी कॉपर 

माइन है लेिकन रले का कोई साधन नहé ह ै। एक नई रले लाइन रायपरु से हमार े±ेý से जाड़ी जाए, 

इससे िनिĲत तौर से हमारे ±ेý के लोगŌ को सिुवधा िमलेगी । 

  महोदय, अब िनÕकषª यही है िक  यह िवधेयक न केवल कानूनी ढांचे को मजबूत करेगा बिÐक 

रेल के संचालन को अिधक ÿभावी और पारदशê बनाएगा । म§ अपनी बात को कुछ पंिĉयŌ के माÅयम 

से देना चाहती हóं । 

‘बजट बढ़ा, रलेवे बढ़ा, बढ़ा हर घर का सपना है, 

हर कोने से जोड़ने चला, मोदी जी का िवज़न अपना है ।’                                                                                                    
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®ी कुलदीप इंदौरा (गगंानगर) : माननीय अÅय± जी, म§ सबस ेपहल ेआपका धÆयवाद करता हóं िक  

आपने मुझे बोलन ेका अवसर िदया । वतªमान म¤ बजट कì जो घोषणा कì गई ह,ै इसम¤ गंगानगर का 

Åयान नहé रखा गया । 

महोदय, गंगानगर म¤ आज भी ůेनŌ का अभाव ह ै। गंगानगर स ेजयपरु के िलए एक ůेन चलती 

थी जो िक लंब ेसमय स ेबंद पड़ी ह ै। रेल लाइन डाली जा रही ह ैलेिकन इसका काम अभी तक पूरा 

नहé हòआ ह ैऔर इस कारण लोगŌ को काफì परेशानी हो रही ह ै। मरेा माननीय मýंी जी स ेिनवेदन ह ै

िक  गंगानगर स ेजयपरु और िदÐली के िलए सपुरफाÖट ůेन¤ चलाई जाए,ं वंद ेभारत ůेन चलाई जाए ।  

आपके Ĭारा सूरतगढ़ म¤ कोच मÆैटेन¤स िडपो और वािशंग लाइन के िलए बजट िदया गया था ।  

आपके बजट देने के बावजूद भी काम शłु नहé हòआ ह ै। यहां के लोग आंदोिलत ह§ और आपस ेिमल े

भी थ े। आपने आदशे भी िदया था लेिकन उसके बावजूद काम शłु नहé हòआ । हनुमानगढ़, कणªपरु स े

जैसलमेर के िलए ůेन चलती थी । अनूपगढ़ म¤ लंब ेसमय स ेसव¥ हो रहा ह,ै लेिकन आज तक यहां रेल 

लाइन नहé बनी ह ै। हम िपछल ेदस सालŌ स ेसनु रहे ह§ िक  सव¥ हो रहा ह ै। इसके कारण रायिसंहनगर, 

अनूपगढ़, िवजयनगर के लोगŌ को काफì परेशािनयŌ का सामना करना पड़ रहा ह ै। 

 म§न ेबताया था िक  ůेनŌ म¤ िकस ÿकार के हालात ह§ । आपने Öवयं भी माना िक  कंबल एक 

महीन ेम¤ धुलते ह§ । हालात यह ह ैिक  कोिवड जैस ेइÆफे³शन आने के बावजूद कंबल नहé धुल¤गे तो 

लोगŌ को परेशानी होगी । मेरा िनवेदन ह ैिक  इस बात कì तरफ Åयान िदया जाए । 

®ीमती मजूं शमाª (जयपुर) :  माननीय अÅय± जी, म§ सबस ेपहल ेआदरणीय ÿधान मýंी नरÆेþ भाई 

मोदी जी और माननीय रेल मýंी अिĵनी जी का आभार ÿकट करना चाहती हóं । 

 मेर ेलोकसभा ±ेý म¤ लगभग 1200 करोड़ Łपये के काम चल रहे ह§ । मेर ेलोकसभा ±ेý म¤ 

जयपरु, गांधीनगर, खातीपुरा, जगतपरुा, दगुाªपरुा, ढेर के बालाजी, सांगानेर ÖटेशनŌ के अपúेडेशन का 

काम चल रहा ह ै। िवशेष बात यह ह ैिक  गांधीनगर Öटेशन म¤ मिहलाओ ंको सÌमान िदया गया ह ैऔर 

पूरा Öटाफ मिहलाओ ंका ह ै। यहां तक िक िनमाªणाधीन कायª भी मिहला इंजीिनयर देख रही ह ै। म§ इस 

बात के िलए अपनी सरकार का बहòत आभार ÿकट करती हóं और धÆयवाद देती हóं । 
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 खातीपुरा Öटेशन पर नए कोच केयर कॉÌपल³ेस बनाए जा रहे ह§ । गांधीनगर Öटेशन का 

डेवलपम¤ट हो रहा ह,ै अपúेडेशन हो रहा ह ैजैस ेहाईमाÖक लाइट्स, वाटर कूलर, वाटर व§िडंग मशीन, 

केनोपीज़, फूड Èलाजा, फूड कोटª, माड्युलर खान-पान कì सिुवधा, वाईफाई, वीिडयो वाल 

फेिसिलटीज, जीपीएस Êलॉग, लेडीज़ और जÆैट्स के िलए प ेएडं यूज फेिसिलटीज़, िदÓयांग Ā¤ डली 

एमेिनटीज़, वेिटंग हॉल, łÌस कì सिुवधाए,ं सीसीटीवी सव¥ल¤स, पैस¤जसª एűेस, कोच िडÖपल ेिसÖटम 

- Ňीडी, अराइवल एडं िडपाचªर Èलाजा, सिवªस ऑिफस सिुवधाए ं । इसके साथ ही सांगानेर परुाने 

Öटेशन के पनुिनमाªण का कायª भी चल रहा ह ै। 

10 नई ůेन¤ चली ह§ और 16 ůेनŌ का िवÖतार िकया गया है । रेलवे देश के िलए उÂकृĶ कायª 

कर रहा है, इसिलए म§ इस िवधेयक का समथªन करती हóं । सभी राºयŌ म¤ समान अवसर ÿदान करके 

रेलवे देश का िवकास कर रही है । देश के करोड़Ō यािýयŌ को सेवाए ंÿदान कर रही है । राजÖथान के 

िवकास के िलए रेलवे ने उÂकृĶ कायª िकया है । हमारे देश कì अथªÓयवÖथा बढ़ाने म¤ रेलवे के योगदान 

को हम कम नहé आंक सकते । िनमाªण कायª जÐदी पूणª हो जाए, यािýयŌ के आवागमन म¤ सिुवधा हो, 

यही म§ आपसे मांग करती हóं । धÆयवाद । 

डॉ. राजीव भारĬाज (कांगड़ा) : महोदय, म§ इस िवधेयक के समथªन म¤ खड़ा होकर अपनी बात रखने 

का ÿयास कłंगा । म§ स±ंपे म¤ आपके सामन ेअपने िवचार रखंूगा । इसम¤ दो अिधिनयमŌ को िनरÖत 

करके एक अिधिनयम के तहत रेलव ेको चलाने का जो ÿयास िकया गया ह,ै इसके िलए म§ आपके 

माÅयम स ेमाननीय रेल मýंी जी को धÆयवाद करता हóं । यिद इसके ø³स म¤ बात कì जाए, तो मुझे 

लगता ह ैिक रेलव ेबोडª कì भूिमका को बढ़ान ेका ÿयास िकया गया ह ै। रेल के दो कानूनŌ को समाĮ 

करके द± कानून िनमाªण को सिुनिĲत िकया गया ह,ै इसके िलए म§ आपको बधाई देता हóं । रेलव ेबोडª 

को कायª पािलका के िनयंýण स ेहटाकर सीधे क¤ þ सरकार के अधीन लाने का जो ÿयास िकया गया 

ह,ै इसके िलए म§ आपको बधाई देता हóं । रेलव ेबोडª का खचª भारतीय रेलव ेके राजÖव बजट के तहत 

पहल ेस ेमौजूद वािषªक बजटीय ÿावधान स ेपूरा िकया जाएगा । इसके िलए लोगŌ को Óयापक Öतर पर 

रोजगार के अवसर ÿाĮ हŌगे ।  सबस ेबड़ी बात, 7 वषŎ म¤ 21 हजार िकलोमीटर इलेि³ůीिफकेशन 
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हòआ ह,ै जबिक िपछल े10 वषŎ म¤ 40 हजार िकलो मीटर का इलेि³ůीिफकेशन हòआ ह,ै िजसके िलए 

म§ साधुवाद देता हóं । कवच ůायल ůेन जो चली ह,ै रेल सरु±ा का सबस ेबड़ा कंपोन¤ट कवच ůॉयल ůेन 

के िलए रेल मýंी जी का उसम¤ बैठकर जाना इस बात का īोतक ह ैिक रेल मýंी जी कì अपने िवभाग 

के ÿित िकतनी बड़ी किमटम¤ट ह ै। 2 लाख 63 हजार करोड़ Łपये के बजट के ÿावधान हेतु म§ मýंी जी 

को बधाई देता हóं ।  

 महोदय, म§ अपने ±ेý कì पीड़ा Óयĉ करना चाहता हóं । मेर े±ेý म¤ चारŌ देिवया-ं मां िचÆतपूणê, 

मां ºवाला, मां बजृĵेरी, मां चामÁुडा इंतजार कर रही ह§ िक कब वंद ेभारत ůेन उनके चरणŌ म¤ आए । 

अनरुाग ठाकुर जी के ÿयासŌ हेतु भी म§ उनको साधुवाद करना चाहता हóं । उनके ÿयासŌ स ेवंद ेभारत 

अंब अंदौरा तक पहòंच गई । केवल बीच म¤ एक पहाड़ है । यह ůेन वहां तक, उनके चरणŌ म¤ पहòंच सकती 

ह ै। धमªशाला इंटरनेशनल डेिÖटनेशन, दलाई लामा का Öथान था । म§ चाहता हóं िक हमार ेटूåरÖट्स 

भागसनुाग ट¤पल, डल लेक तक वंद ेभारत के माÅयम स ेपहòंच¤ । अंत म¤ म§ यह कहना चाहता हóं िक 

शूÆय काल म¤ म§न ेयह ÿĳ उठाया था । मेर ेलोक सभा ±ेý म¤ केवल एक छोटी-सी ůेन चलती ह ै। वह 

बहòत िहचकोल ेखाती ह ैऔर बरसात होने पर बंद हो जाती ह ै। उसके िलए म§न ेāॉडगेज करन ेकì बात 

कही थी । आपने फाइनल िफिजकल सव¥ का जो आदशे िकया ह,ै उसके िलए म§ आपको धÆयवाद 

करना चाहता हóं । 

 महोदय, इंटरनेशनल डेिÖटनेशन डलहौजी, इंटरनेशनल डेिÖटनेशन खिजयार, िमनी 

िÖवटजरल§ड, इंटरनेशनल डेिÖटनेशन चंबा, ऐितहािसक ह,ै िजसका हजारŌ वषŎ का इितहास ह,ै चंबा 

थाल, चंबा Łमाल, चंबा के लोक गीत अंतराªÕůीय ´याित ÿाĮ ह§, लेिकन वहां अभी तक रेल लाइन भी 

नहé ह ै। म§ आपके माÅयम स ेÿाथªना करता हóं िक अगल ेबजट के ÿावधान म¤ आप इसके िलए जłर 

कृपा कर¤ । मुझे वहां कì जनता न ेबहòत ÿेशराइज िकया । म§ उÌमीद करता हóं िक रेल मýंी जी इसका 

Åयान रख¤गे ।  

 महोदय, अंत म¤, म§ कहना चाहóंगा िक ÿधान मýंी जी का दूसरा घर िहमाचल ÿदेश ह ै। मेरा 

लोक सभा ±ेý उनके िदल के बहòत करीब ह ै। धÆयवाद ।  
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SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH (KANYAKUMARI): Thank you, 

hon. Speaker, Sir. 

Sir, I rise today to address the Railways (Amendment) Bill, 2024, which 

seeks to repeal the Indian Railway Board Act, 1905 and consolidate the provisions 

governing the Railway Board into the Railways Act of 1989. While the Government 

presents this as a step toward simplification and modernization, we in the 

Opposition view this Bill with deep concern. Instead of addressing many pressing 

issues facing the Indian Railways, this Bill seems to centralize power further in the 

hands of the Central Government, without delivering the much-needed reforms to 

improve services, safety, and the general functioning of the Railways. 

I would like to raise a point on the centralization of power and politicization 

of appointments. Hon. Speaker, Sir, the primary concern we raise here is the 

centralization of power. By giving the Central Government the authority to 

prescribe the number of members, qualifications, and terms of service for the 

Railway Board, the Bill risks undermining the independence of the Railway Board. 

This could lead to the politicization of key appointments within the Board, which 

is not only undesirable but also harmful for an organization that serves over eight 

billion passengers annually and manages the world’s fourth-largest railway 

network. 

Deteriorating safety and infrastructure concerns is the current state of the 

Indian Railways, which the Bill fails to address effectively. Despite having one of 

the largest rail networks in the world, the Indian Railways faces significant safety 

and infrastructure challenges. In 2023, there were 1,694 train accidents involving 
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collisions, derailments, and signal failures. Of these, 144 were fatal accidents. 

There is poor infrastructure. Over 50 per cent of Indian Railways’ tracks are 

outdated and in need of replacement. Furthermore, only 35 per cent of stations 

have disabled-friendly amenities. There are delayed projects. There are over 200 

ongoing railway projects, with many suffering from significant delays.  

The Railways (Amendment) Bill does not propose any meaningful changes 

to address these issues. Instead of centralizing the governance structure, the 

focus should have been on making the Indian Railways safer, more efficient, and 

more accessible for millions of passengers. 

Now, I come to the privatization agenda. Hon. Speaker, Sir, the 

Government has been clear about its plans to introduce Public-Private 

Partnerships and even privatize certain routes of Indian Railways. The Railways 

(Amendment) Bill, 2024 could be a step in that direction. While the Bill does not 

directly mention privatization, the centralization of powers and the potential for 

political interference could create an environment conducive to privatization. We 

have seen similar attempts in sectors like airports and ports, where privatization 

has led to higher fares and reduced accessibility for the ordinary people.  

Hon. Speaker, Sir, there is an urgent need for real reform, modernized 

infrastructure, better working conditions, reduced accidents, and accessibility for 

the poor people.  

Hon. Speaker, Sir, I would conclude by saying that the Congress Party 

believes that any changes to the governance of Indian Railways must be made in 

the best interests of the people, not for political gain or to facilitate privatization. 
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We oppose the Railways (Amendment) Bill, 2024 in its current form because it 

lacks the reforms needed to improve the safety, infrastructure, and efficiency of 

Indian Railways.  

Thank you, Sir. Jai Hind. 

®ी बलभþ माझी (नबरगंपुर) : अÅय± महोदय, म§ आपको, माननीय ÿधानमंýी जी को, माननीय रेल 

मýंी जी को और भाजपा के शीषª नेतृÂव को धÆयवाद देता हóं िक मुझे रले (संशोधन) िवधेयक, 2024 

पर बोलने का मौका िदया । 

 महोदय, भारत म¤ रेलव ेका चलन 16 अÿैल 1952 से हòआ था । पहला िवधेयक वषª 1890 म¤ 

बना था । उस समय वह भले ही रलेवे ए³ट के नाम पर बना था, लेिकन तब वह पीडÊÐयूडी के अधीन 

आता था  । उसम¤ संचालन का काम नहé रखा गया था । अतएव, वषª 1905 म¤ जो रलेवे बोडª का 

अिधिनयम बना था, उसम¤ रलेवे का संचालन कैसे होगा, उसी के िलए रलेवे बोडª ए³ट बना था । यह 

कहना िक इसम¤ वषª 1890 के ए³ट को कट-पÖेट करके रखा गया तो वैसा नहé है । वषª 1890 का जो 

ए³ट बना था, उसको वषª 1989 म¤ संशोिधत िकया गया था । लेिकन, जो वषª 1905 का रेलवे बोडª 

ए³ट था, उसको न संशोिधत िकया गया था और न ही उसको वषª 1989 के अिधिनयम म¤ शािमल 

िकया गया था । अतएव, यह जो संचालन वाला िहÖसा है, उसको वषª 1905 के िवधेयक को लाकर 

वषª 1989 के िवधेयक से अभी शािमल िकया जा रहा है ।  

 इसम¤ िवप± के कुछ नेतागण बोल रहे थ ेिक कोलोिनयल माइंडसेट च¤ज करन ेके िलए काम 

कर रहे ह§, िबÐकुल कर रहे ह§ । जब भारत सन् 1947 म¤ Öवाधीन हो गया, सन् 1947 के पहले के 

िजतने भी िवधेयक ह§, म§ आपके माÅयम से यह अनरुोध कłंगा िक सरकार कम से कम तारीख तो 

बदल द े। भारत Öवाधीन हो गया है, हम लोग िनयम-अिधिनयम से भी Öवाधीन हो जाए ं। इसम¤ ऐतराज 

तो नहé होना चािहए । बाकì उĥेÔय ऐसा है या जो कुछ आरोप ह§, इसम¤ िकसी कì पावर बढ़ जाएगी, 

िकसी कì पावर घट जाएगी, कुछ-कुछ होगा । इतने अ¸छे-अ¸छे काम हो रहे ह§, तो इसी अिधिनयम 
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और िनयम के तहत ही हो रहे ह§ । इसी सरकार कì मानिसकता से ऐसा हो रहा है । म§ तो सरकार को 

धÆयवाद दूंगा । 

 म§ इसिलए इस िबल का समथªन कर रहा हóं, जैसे पहले कहते थे िक िदÐली अभी दूर है । हमारे 

िलए तो रलेवे भी बहòत दरू थी । मेरा जो गांव है, वहां के बगल म¤ जो रलेवे Öटेशन था, जब म§ वषª 2014 

म¤ सांसद बना था, वह रलेवे Öटेशन 165 िकलोमीटर दूर था । अब वह दूरी कम होकर 70 िकलोमीटर 

हो गई है । म§ माननीय ÿधानमंýी जी, रेल मंýी जी तथा पूरी सरकार को धÆयवाद दूगंा । मेर ेएåरया से 

तथा भþाचलम, मलकानिगरी, जयपरु, नबरगंपुर, जूनागढ़ होते हòए दो िहÖसŌ म¤ 460 िकलोमीटसª कì 

नई लाइन Öवीकृत कì गई है । Öवाधीन भारत म¤ ऐसा होगा, मुंबई-म§गलोर, उधमपरु-बारामÐुला के बाद, 

अगर तीसरी सबसे लंबी नई रलेवे लाइन Öवीकृत हòई है, तो मेर ेजैसे िपछड़े एåरयाज़ म¤ हòई है । इतने 

अ¸छे काम हो रहे ह§, तो इसम¤ टीका-िटÈपणी न कर¤ । जैसा िक आप कह रहे ह§, यिद कुछ सकाराÂमक 

सझुाव देना है, तो दीिजए ।  

 जब तीसरी बार एनडीए कì सरकार बनी, तो ओिडशा म¤ ही 8 रेलव ेपåरयोजना Öवीकृत हòई 

ह§, िजसकì कुल लागत लगभग 19,289 करोड़ Łपये है तथा उसकì लंबाई 767 िकलोमीटसª है । ³या 

यह छोटी बात है? मेरे एåरया यानी दि±ण ओिडशा के रायगढ़ म¤ नया रलेवे िडिवजन बन रहा है, जो 

पåरसंचालन म¤ बहòत ही सहायक होगा । इन सब सकाराÂमक तÃयŌ को देखना चािहए । म§ िजतने भी 

सांसदŌ को सुन रहा था, अ¸छे-अ¸छे काम हòए ह§, लोग उसके बारे म¤ तो बोल रहे ह§, लेिकन िवप± के 

लोग इस िवधेयक का िवरोध भी कर रहे ह§ । यह उिचत बात नहé है । सही ढंग से समझना चािहए । म§ 

आपको धÆयवाद दूगंा । म§ इस िवधेयक का समथªन करता हóं । 

डॉ. मÆना लाल रावत (उदयपुर) : माननीय अÅय± जी, रेल (संशोधन) िवधयेक, 2024 अभी 

िवचाराधीन ह,ै िवशुĦ łप स ेजो भारतीय ŀिĶ ह,ै उसके बार ेम¤ ह ै। महÂवपूणª यह भी ह ैिक इसके 

उĥेÔयŌ और कारणŌ का जो कथन ह,ै उसम¤ पूरी तरह स ेइसकì ÖपĶता ह ै। म§ इस िवधेयक के समथªन 

म¤ बोलने के िलए खड़ा हòआ हóं । 
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 मोटे तौर स ेइस िवधेयक स ेयह बात समझ म¤ आती ह ैिक जो दो कानून ह§, एक 1890 का ह ै

और दूसरा 1905 का कानून ह,ै दोनŌ िनरिसत हो रहे ह§ और इसस ेएक नया कानून बन रहा ह ै। इसकì 

वजह स ेÿशासन और शासन का यूिनटी ऑफ कमांड नामक िसĦांत ह,ै वह इसम¤ आ रहा ह ै। दूसरा, 

आिखरकार लोकतंý म¤ िकसके पास िजÌमेदारी जाए, वह िसĦांत भी इसम¤ एकìकृत हो रहा ह ै। मुझे 

लगता ह ैिक यह बहòत महÂवपूणª ह ै।  

 माननीय अÅय± जी, जब लॉडª कजªन भारत के गवनªर जनरल थ,े तब यह कानून बना था । 

वह एक बोडª के बार ेम¤ कहा करते थ ेिक जब म§ गवनªर जरनल के पद स ेåरटायर हो जाऊंगा, तो म§ 

बोडª का चेयरमैन बनना पसंद कłंगा । इसका मतलब ह ैिक जो Êयूरोøेिटक अÿोच थी, उसकì वजह 

स ेवषª 1905 का कानून और सारी ÓयवÖथाए ंबनी थé । 

 माननीय अÅय± जी, इस कालखंड म¤ जो-जो पåरवतªन हो रहे ह§, उसके िलए म§ माननीय 

ÿधानमंýी जी और माननीय रेल मýंी जी को धÆयवाद दूंगा िक राजÖथान म¤ ‘अमतृ भारत Öटेशन 

योजना’ के तहत 85 Öटेशंस चुन ेगए ह§ । उनम¤ स ेदो Öटेशंस मेरी लोक सभा ±ýे म¤ ह§ । वषª 2004 स े

2014 कì तुलना म¤ जो बजट िदया गया ह,ै वह 14 गनुा ºयादा ह ै। जो नए ůै³स बन ेह§, वे दोगनु ेबन े

ह§ । राजÖथान म¤ इलेि³ůिफकेशन का काम 18 गनुा ºयादा हòआ ह ै। म§ इसके िलए िनिĲत तौर स े

आपको धÆयवाद दूंगा । 

 म§ दूसरा धÆयवाद इस बात के िलए दूंगा िक रतलाम स े डूंगरपरु, जो िक िवशĦु łप स े

आिदवासी ±ेý ह,ै वह ÿोज³ेट बहòत लंब ेसमय स ेĀìज हो गया था, उसको डी-Āìज िकया गया ह ै। 

माननीय रेल मýंी जी न ेएक नया िवचार िदया ह ै– ‘जनजातीय गौरव कॉåरडोर’ । यह अपने आपम¤ एक 

नई बात ह ै।  

दूसरा, एक नया सव¥ शłु हòआ ह,ै जो िक मंदसौर स ेÿतापगढ, घाटोल, बांसवाडा होते हòए 

अलीराजपरु ह ै। यह काफì महÂवपूणª ह ै। यह अनसूुिचत ±ेý म¤ पड़ने वाला रेल मागª होगा और नए 

भारत कì तÖवीर बनाएगा । यह अपने आपम¤ महÂवपूणª ह ै। 
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माननीय अÅय± जी, म§ आपके माÅयम स ेरेल मýंी जी के सम± कुछ िवषय रखना चाहता हóं । 

शामलाजी स े िहÌमतनगर का जो रेलव े ůैक ह,ै उसका पूरी तरह स ेइलेि³ůिफकेशन हो चुका ह ै । 

उदयपुर को दि±ण भारत स ेजोड़न ेकì जो ůेÆस ह§, वे रतलाम कì तरफ स ेजाती थé । वे लगभग 6 

घंटे का अितåरĉ समय ल ेरही थé । अब वे ůेÆस सीधे अहमदाबाद होकर जाएगंी । 

 महोदय, दि±ण भारत से अहमदाबाद आकर कुछ ůेÆस Łक रही ह§, िजनका िवÖतार होकर वह 

उदयपुर-मेवाड़ तक आ सकती ह§ । म§ आपको बताना चाहता हóं िक झारखÁड म¤ 12 वंदे भारत ůेÆस 

चल रही ह§ और राजÖथान, जो भारत का सबसे बड़ा राºय है, उसम¤ केवल चार वंद ेभारत ůेÆस चल 

रही ह§ । मेरा िनवेदन है िक दो वंदे भारत ůेÆस उदयपुर से इंदौर और उदयपुर से सूरत चल सकती     

ह§ । इसके साथ ही साथ åरखबदवे रोड, सेमारी, सरुकन खेडा का खेड़ा, जयसमंद रोड़ जैसे ÖटेशनŌ 

पर सिुवधाओ,ं िवÖतार और ůेÆस के ठहराव कì आवÔयकता है और मेरी ऐसी मांग है । माननीय ÿधान 

मýंी जी के नेतÂृव म¤ जनजातीय गौरव वषª और भगवान िबरसा मÁुडा जी कì 150वé जÆम जयंती का 

कायªøम चल रहा है । मरेा आúह है िक जो असावरा से जयपरु ůेन चल रही ह,ै उसका नाम मानगढ़ 

धाम ए³सÿेस के नाम से रखा जाए । 

SHRI RAJMOHAN UNNITHAN (KASARAGOD): Thank you very much, hon. 

Speaker, Sir, for giving me an opportunity to speak on the Railways (Amendment) 

Bill, 2024. First of all, I appreciate the hon. Railway Minister for introducing Vande 

Bharat trains as well as Amrit Bharat Stations. The people of Kerala, especially 

the people of Kasaragod, are grateful to you because you have given two Vande 

Bharat trains to Kerala. One train is extended to Kasaragod and another train is 

extended to Mangalore and you have included two stations in Kasaragod as Amrit 

Bharat Station. We are expecting more Vande Bharat trains for Kerala.  

The northern Malabar region in Kerala is reeling under insufficient train 

services. Despite repeated demands, the area is still not provided with adequate 
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short-distance trains. It is noteworthy that the area generates high revenue for the 

railways. The Kasaragod Station alone generates revenue of Rs. 47 crore 

annually. But unfortunately, train services are very limited from Kasargod to 

Kannur and Mangalore Station. Many commuters from Kasaragod travel to 

Kozhikode on morning trains but their return journey in the evening is difficult due 

to long gaps between the services.  

After 5.10 pm, the next daily train runs from Kozhikode to Kasaragod only 

at 1.10 am. Most of the existing trains terminate at Kannur, neglecting the northern 

most part of Kerala.  In order to redress the passenger grievances, the newly 

introduced shoranur-kannur train must be extended to Mangalore and it must be 

promoted as a daily train.  

Sir, a testing facility for the crew must be opened at Manjeshwar so that 

trains can operate from there. More trains need to be introduced between Kannur 

and Mangalore and some trains should be rescheduled for the  convenience of 

passengers.  

The Malabar region also lacks night train services to the State capital, 

Trivandrum. The Mangalore Kochuveli Antyodaya Express must be promoted as 

a daily train to absorb the overloading passengers to Trivandrum from Malabar. 

Moreover, pre-COVID-19 stoppages in Kasaragod district must be restored 

immediately. Sir, I request you to include Kanhangad and Nileshwar Stations in 

the list of Amrit Bharat Stations. Thank you very much.  

डॉ. राजेश िम®ा (सीधी) : अÅय± महोदय, म§ आपका आभारी हóं िक आपने मुझे रले (संशोधन) 

िवधेयक, 2024 पर बोलन ेका मौका िदया ।  
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माननीय अÅय± : आज सदन एक घÁटा ºयादा चला है, इसिलए आप सबको बोलने का समय िमल 

गया है ।  

डॉ. राजेश िम®ा : माननीय अÅय± महोदय, रेल हमारे देश का सकुª लेटरी िसÖटम है । िजस तरीके 

से हमार ेशरीर का सकुª लेटरी िसÖटम होता है, रले भी ऐसे ही है । अगर रले Łक जाए तो पूरा देश Łक 

जाता है । हम अपने रले मýंी जी और यशÖवी ÿधान मýंी जी को इसके िलए बहòत-बहòत धÆयवाद देते 

ह§ िक िनिĲत तौर से िजतने भी िāिटश कालीन कानून थ,े हमार ेसदन ने उनको बदलने कì शुŁआत 

कì है । म§ उसके िलए धÆयवाद देता हóं ।  

महोदय, वतªमान िवधेयक भारतीय रलेवे बोडª अिधिनयम, 1905 के ÿÖतावŌ को वषª 1989 के 

ए³ट म¤ शािमल करके एक नया िवधेयक यहां लाया गया है, म§ इसका Öवागत करता हóं । हमार ेयशÖवी 

ÿधान मंýी जी ने कहा था िक एक दशे म¤ एक कानून होना चािहए, एक दशे म¤ एक टेÖट होना चािहए । 

िनिĲत तौर से रले उसी िदशा म¤ चल रहा है । म§ने इस िबल म¤ यह देखा है िक दो महीने के अंदर 

ए³सीड¤ट का मआुवजा दे िदया जाएगा । इसके अलावा पयाªवरण कì ŀिĶ से काम िकया जाएगा । 

महोदय, मेर े±ेý कì कुछ मांग¤ ह§ । िसंगरौली म¤ डीआरएम ऑिफस । जब रामिवलास पासवान 

जी रेल मýंी थे, तब उसका भूिम पूजन िकया गया था । लेिकन वह ÿारÌभ नहé हòआ । इसको शłु 

िकया जाए । हमारे ±ेý म¤ रले तो चलती है, लेिकन छठ और िदवाली के समय पर रले को िबना सूचना 

के बंद कर दतेे ह§ । मेरा अनरुोध है िक सूचना देने के बाद भी इसको िकया जाए । हमारे मÅय ÿदेश म¤ 

कई अमृत Öटेशन िदए ह§ । हमारे ±ेý म¤ मढ़वास और बåरगवां को अमृत Öटेशन के łप म¤ डेवलप िकया 

जाए । िसंगरौली से िदÐली और भोपाल के िलए ÿितिदन रले कì सेवा ÿदान कì जाए । अभी यह सĮाह 

म¤ दो और तीन िदन है ।  

 महोदय, जॉब अंगेÖट लÁैड का एक इÔयू था जो पूवª म¤ बंद हो गया था । यह पुन: आना        

चािहए । शंकरपरु-भदौरा म¤ एक आरओबी का िनमाªण िकया जाए । िसंगरौली से पटना और बनारस के 

िलए रेल दी जाए ।  
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®ी जय ÿकाश (हरदोई) : अÅय± जी, आपने रेल (संशोधन) िवधेयक, 2024 पर मुझे बोलने का 

अवसर िदया ह,ै इसके िलए आपको धÆयवाद करता हóं । वतªमान िवधेयक म¤ रलेवे अिधिनयम, 1989 

म¤ भारतीय रेलव ेबोडª अिधिनयम, 1905 के सभी ÿावधानŌ को शािमल करके कानूनी ढांचे को सरल 

बनान ेका जो ÿÖताव िकया गया ह,ै वह अÂयÆत सराहनीय ह,ै म§ इसका समथªन करता हóं ।  

म§ माननीय ÿधान मýंी जी एवं माननीय रेल मýंी जी को साधुवाद देना चाहता हóं िक उनके 

मागªदशªन म¤ भारतीय रेलव ेन ेआधिुनकìकरण और Öवदेशीकरण कì ओर काफì उÐलेखनीय कायª 

िकया ह ै। देश म¤ िनिमªत 68 वÆद ेभारत गािड़या ंकुल 136 सेवाओ ंके साथ देश भर म¤ चल रही ह§, जो 

रेल यािýयŌ को आरामदायक सेवाए ँउपलÊध करा रही ह§ । भारतीय रेल ÿितिदन लगभग 2 करोड़ 

यािýयŌ को याýा उपलÊध कराती ह ै। इसम¤ 95 ÿितशत स ेअिधक याýी जनरल अथवा Öलीपर कोचŌ 

म¤ सफर करते ह§ । इसी बात को Åयान म¤ रखते हòए भारतीय रेलव ेन ेÿभावशाली कदम उठाये ह§ । 

अमृत भारत गािड़यां यािýयŌ को कम कìमत पर ÿीिमयम सिुवधा ÿदान करती ह§ और लगभग 157 

रेलव ेÖटेशनŌ को अमतृ योजना के अंतगªत आधिुनक बनाया जा रहा ह,ै िजसम¤ हमारा हरदोई रेलव े

Öटेशन भी सिÌमिलत िकया गया ह ैऔर उसका आधिुनकìकरण चल रहा ह ै। म§ माननीय रेल मýंी जी 

को बहòत-बहòत धÆयवाद देना चाहता हóं िक उÆहŌन ेमेर ेहरदोई संसदीय ±ेý म¤ कई दशकŌ स ेबंद सांडी 

गरुसहाय गंज रेल मागª का पनु: सव¥ कराया ह ै। म§ समझता हóं िक बहòत जÐदी बंद पड़े रेलव ेमागª का 

िनमाªण कायª शłु हो जाएगा । म§ माननीय मýंी जी से मांग करता हóं िक जÐद से जÐद बजट आबंिटत 

कर द¤ तािक रेल िनमाªण म¤ जो देरी हो रही ह,ै वह कायª जÐद स ेजÐद शłु हो सके । कई ÖटेशनŌ पर 

कोरोना काल म¤ Öटापेज बदं कर िदए गए थ,े इस वजह स ेयािýयŌ को बहòत असुिवधा हो रही ह ै। इन 

Öटापेज को िफर स ेबहाल करन ेकì म§ अप±ेा रखता हóं । 

 म§ पनु: इस रेल संशोधन िवधेयक का समथªन करता हóं । 

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Thank you, Sir, for 

giving me this opportunity. Many speakers present here have pointed out that this 

Bill seems to undermine the Parliament. As usual, the Union Government is 
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saying what they have to do, and they have taken all the authority into their own 

hands. But I would also like to compliment the hon. Minister, and we have to agree 

that the stations and the trains are much more cleaner. I would also like to bring 

to his notice that the coach conditions, especially in the Southern Railways leave 

much to be desired. It is not at par with that of the railways of other zones. 

Everything seems to be privatized. And, we cannot wash our hands of Railways 

slowly because lakhs and lakhs of people throughout the country, the 

underprivileged people depend on Railways. So, the Government cannot just 

slowly move away from this sector. That is something which we have to keep in 

mind.  

Coming to my Constituency, Thoothukudi in Tamil Nadu, we had given 

many requests to the Minister. It is an important city where we have the port and 

a lot of small-scale industries and traders. But we have only one train to Chennai. 

We need connectivity to be improved and also, we need to introduce a Vande 

Bharat train between Thoothukudi and Chennai. At present, there is only one 

express train named Pearl City, running between the State capital and 

Thoothukudi at night time. So, introduction of another train which passes through 

Chennai, Thoothukudi, Thanjavur and Kumbakonam would make a lot difference 

to the people there. Thank you. 

डॉ. फµगन िसहं कुलÖते (मडंला) : माननीय अÅय± महोदय, हमार ेसामन ेयह जो रेल (संशोधन) 

िवधेयक, 2024 आया ह,ै इस पर म§ बहòत सार ेमाननीय सदÖयŌ कì बात सनु रहा था िक इसस ेपहल े

रेलव ेम¤ कभी इस ÿकार के कदम के बार ेम¤ िवचार नहé हòआ । पहली बार रेलव ेके िलए हमार ेरेल मýंी 

जी और हमार ेÿधान मýंी जी एक बहòत अ¸छा सझुाव लेकर आए ह§ । इसस ेरलेवे के अंदर जो बहòत 
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सारी किमयां ह§, उनको दूर करके इस ेऔर कैस ेबेहतर बना सकते ह§, उन सार ेिवषयŌ को Åयान म¤ 

रखकर यह िबल लाया गया ह ै।  

माननीय अÅय± : मýंी जी, आज आपकì बहòत तारीफ हो रही है ।  

डॉ. फµगन िसहं कुलÖते : म§ सबस ेपहल ेरेल मýंी जी को बधाई देता हó ँ। वाÖतव म¤ हम धीर-ेधीर े

िजस िदशा म¤ आग ेबढ़ रहे ह§, चूिँक अभी माननीय अÅय± जी न ेभी कहा िक जो बहòत सार ेकानून थ,े 

उनम¤ आज बदलाव कì जłरत ह ै। हमने बहòत बार ऐसा अनभुव िकया ह ैऔर हम परुानी घटनाओ ंको 

भी देखते ह§ िक जो ए³सीड¤ट होते ह§, उन कानूनŌ से उनका समाधान नहé िनकल पाता था । यह जो 

िबल आया ह,ै उसस ेमुझे लगता ह ैिक रेलव ेम¤ एक बहòत अ¸छा उपाय हो सकता ह ै। मुझे लगता है 

िक पूर ेहाउस को इस पर एकमत होकर सवªसÌमित स ेिवचार करना चािहए ।  

 अÅय± जी, म§ तो केवल इतना ही कहना चाहता हó ँिक ÿधान मýंी जी और रेल मýंी जी कì 

बहòत अ¸छी सोच ह ै। इस िबल को लेकर आना यह अपने आप म¤ इस बात को सािबत करता ह ै। 

इसिलए म§ कहना चाहता हó ँिक सवªसÌमित स ेइस िबल को पास करना चािहए । 

®ी अमåरदंर िसहं राजा वाåरगं (लुिधयाना) : सर, धÆयवाद । आपने मुझे रेलव ेसंशोधन िबल, 2024 

पर बोलने का मौका िदया । म§ सबस ेपहल ेतो आपको बधाई देना चाहता हó,ँ ³यŌिक मुझे पता चला िक 

आप कÖटोिडयन ऑफ दी हाउस ह§, इसिलए म§ आपको बधाई देना चाहता हó ँ। आपकì उă लंबी हो । 

आपको जÆमिदन कì बहòत-बहòत बधाई ।  

 सर, म§ लिुधयाना स ेआता हó ँ। म§ आदरणीय मýंी जी स ेयह कहना चाहता हó ँिक आपको पता 

ही ह ैिक लुिधयाना पंजाब का सबस ेबड़ा शहर ह ै। लुिधयाना Öटेशन का अपúेडेशन हो रहा ह,ै लेिकन 

डेढ़-दो सालŌ स ेउसका काम चल ही रहा ह ै। म§ चाहóंगा िक अगर आप उसका Öपीडवकª  करवा द¤गे तो 

अ¸छा होगा । साथ ही साथ वहां पर दो ůेÆस लिुधयाना-अंबाला और एएसआर टू लिुधयाना आती      

ह§ ।  

19.00 hrs 
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 वे कंÖů³शन कì वजह स ेिबÐकुल बंद कर दी गई ह§ । हम चाहते ह§ िक जहां भी कंÖů³शन 

वकª  चलते ह§, अगर उसके पहले वाले Öटेशन पर गाड़ी Łक जाए तो लोगŌ के िलए सहóिलयत हो जाएगी, 

रैदर दनै मुकÌमल ůेन बंद होने से ।  वहां हॉजरी एवं बड़ी इंडÖůीज का काम है ।  

 दूसरा, वहां ůैिफक कì बड़ी िद³कत रहती है, जैसा िक 40 लाख से ºयादा कì पॉपुलेशन वाले 

शहर के बार ेम¤ कहा गया है । पूरे पंजाब के लोग लिुधयाना आते ह§ । वहां बिठंडा टू लिुधयाना, िफरोजपरु 

टू लुिधयाना और लिुधयाना टू अमृतसर ůेÆस चल जाए, आप इसम¤ ऐसा कोई संशोधन कर¤गे तो हमारे 

िलए अ¸छा होगा ।…(Óयवधान) 

माननीय अÅय± : सभा कì कायªवाही गŁुवार, िदनांक 5 िदसÌबर, 2024 को ÿात: 11 बजे तक के 

िलए Öथिगत कì जाती है ।  

19.01 hrs 

The Lok Sabha then adjourned till Eleven of the Clock  
on Thursday, December 05, 2024/ Agrahayana 14, 1946 (Saka) 

________ 
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Member-wise Index to Starred Questions 

Sl No. Member's Name Question Number 

1 Dr. Dharamvira Gandhi 136 

2 Dr. Kalanidhi Veeraswamy 137 

3 Dr. Kalyan Vaijinathrao Kale 128 

4 Ms Iqra Choudhary 140 

5 Shri Aashtikar Patil Nagesh Bapurao 123 

6 Shri Arun Bharti 130 

7 Shri Bajrang Manohar Sonwane 133 

8 Shri Bhojraj Nag 139 

9 Shri C N Annadurai 132 

10 Shri Darshan Singh Choudhary 122 

11 Shri Eatala Rajender 124 

12 Shri Haribhai Patel 129 

13 Shri Manish Jaiswal 122 

14 Shri Naba Charan Majhi 135 

15 Shri Nilesh Dnyandev Lanke 133 

16 Shri Rajeev Rai 127 

17 Shri Ram Shiromani Verma 134 

18 Shri Rodmal Nagar 135 

19 Shri Sribharat Mathukumilli 121 

20 Shri Sukanta Kumar Panigrahi 126 

21 Shri Suresh Kumar Shetkar 124 

22 Shri Ujjwal Raman Singh 138 

23 SHRIMATI Dhanorkar Pratibha Suresh 125 
24 SHRIMATI Kanimozhi Karunanidhi 131 
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Member-wise Index to Untarred Questions 

Sl No. Member's Name Question Number 

1 Adv Dean Kuriakose 1541, 1405 

2 Adv Gowaal Kagada Padavi 1503 

3 Adv. Adoor Prakash 1450, 1440 

4 Adv. Chandra Shekhar 1585 

5 Com. Selvaraj V 1559 

6 Dr. Alok Kumar Suman 1511, 1393, 1464 

7 Dr. Amar Singh 1553 

8 Dr. Amol Ramsing Kolhe 1390 

9 Dr. Bachhav Shobha Dinesh 1475 

10 Dr. Bhola Singh 1428 

11 Dr. Byreddy Shabari 1531 

12 Dr. C M Ramesh 1542 

13 Dr. D Ravi Kumar 1571 

14 Dr. Gumma Thanuja Rani 1433 

15 Dr. Hemant Vishnu Savara 1382, 1431, 1418 

16 Dr. Indra Hang Subba 1533 

17 Dr. Jayanta Kumar Roy 1403 

18 Dr. K Sudhakar 1486, 1464, 1418 

19 Dr. Kadiyam Kavya 1397 

20 Dr. Kirsan Namdeo 1432 

21 Dr. M K Vishnu Prasad 1569 

22 Dr. M P Abdussamad Samadani 1536, 1440 
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Sl No. Member's Name Question Number 

23 Dr. Manna Lal Rawat 1483 
24 Dr. Mohammad Jawed 1471, 1405 
25 Dr. Nishikant Dubey 1532, 1418 
26 Dr. Rabindra Narayan Behera 1562 
27 Dr. Rajeev Bharadwaj 1420 
28 Dr. Rajesh Mishra 1552, 1464 
29 Dr. Rajkumar Sangwan 1546 
30 Dr. Shashi Tharoor 1384 
31 Dr. Shivaji Bandappa Kalge 1550, 1464 
32 Dr. Shrikant Eknath Shinde 1424, 1570 
33 Dr. T Sumathy Alias Thamizhachi Thangapandian 1480 
34 Kumari Selja 1441 
35 Md Abu Taher Khan 1576 
36 Mr Pathan Yusuf 1443 
37 Ms Sayani Ghosh 1387 
38 Ms. Praniti Sushilkumar Shinde 1474 
39 Ms. S Jothimani 1423 
40 Prof. Sougata Ray 1499 
41 Prof. Varsha Eknath Gaikwad 1390 
42 Shri Selvaganapathi T.M. 1493 
43 Shri Adhikari Deepak Dev 1515, 1478 
44 Shri Ajay Bhatt 1573 
45 Shri Ajay Kumar Mandal 1495 
46 Shri Alok Sharma 1447, 1393 
47 Shri Amar Sharadrao Kale 1390 
48 Shri Amra Ram 1448 
49 Shri Amrinder Singh Raja Warring 1539 
50 Shri Anand Bhadauria 1578 
51 Shri Anil Firojiya 1407 
52 Shri Anil Yeshwant Desai 1516 
53 Shri Anup Sanjay Dhotre 1439 
54 Shri Anurag Sharma 1502 
55 Shri Anurag Singh Thakur 1421 
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Sl No. Member's Name Question Number 
56 Shri Appalanaidu Kalisetti 1608 
57 Shri Arun Govil 1551 
58 Shri Arun Kumar Sagar 1402 
59 Shri Arvind Dharmapuri 1388 
60 Shri Arvind Ganpat Sawant 1507, 1558, 1501 
61 Shri Asaduddin Owaisi 1521 
62 Shri Azad Kirti Jha 1534 
63 Shri B K Parthasarathi 1498 
64 Shri B Y Raghavendra 1522 
65 Shri Babu Singh Kushwaha 1586 
66 Shri Baijayant Panda 1446 
67 Shri Bajrang Manohar Sonwane 1390 
68 Shri Balabhadra Majhi 1557 
69 Shri Balya Mama Suresh Gopinath Mhatre 1519 
70 Shri Basavaraj Bommai 1518 
71 Shri Benny Behanan 1605, 1536 
72 Shri Bharat Singh Kushwah 1603 
73 Shri Bhartruhari Mahtab 1544 
74 Shri Bhaskar Murlidhar Bhagare 1390 
75 Shri Bhausaheb Rajaram Wakchaure 1417 
76 Shri Bhumare Sandipanrao Asaram 1445, 1461 
77 Shri Bibhu Prasad Tarai 1415, 1382 
78 Shri Bidyut Baran Mahato 1580 
79 Shri Biplab Kumar Deb 1587, 1544 
80 Shri Brijendra Singh Ola 1458 
81 Shri Brijmohan Agrawal 1409 
82 Shri C N Annadurai 1456 
83 Shri Captain Brijesh Chowta 1455 
84 Shri Captain Viriato Fernandes 1577 
85 Shri Chamala Kiran Kumar Reddy 1479 
86 Shri Chandra Prakash Choudhary 1572 
87 Shri Chandra Prakash Joshi 1418 
88 Shri Charanjit Singh Channi 1435 
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89 Shri Chintamani Maharaj 1513 
90 Shri Chudasama Rajeshbhai Naranbhai 1509 
91 Shri Daggumalla Prasada Rao 1489, 1404 
92 Shri Damodar Agrawal 1393 
93 Shri Daroga Prasad Saroj 1463 
94 Shri Devesh Chandra Thakur 1595 
95 Shri Dhairyasheel Sambhajirao Mane 1504 
96 Shri Dharambir Singh 1395 
97 Shri Dharmendra Yadav 1558 
98 Shri Dileshwar Kamait 1492 
99 Shri Dilip Saikia 1607 
100 Shri Dineshbhai Makwana 1464, 1418 
101 Shri Dulu Mahato 1459 
102 Shri Durai Vaiko 1468 
103 Shri Dushyant Singh 1456 
104 Shri Eatala Rajender 1453 
105 Shri Eswarasamy K 1396 
106 Shri G Kumar Naik 1555 
107 Shri G Lakshminarayana 1427 
108 Shri G M Harish Balayogi 1530 
109 Shri Ganesh Singh 1418, 1465 
110 Shri Gaurav Gogoi 1408 
111 Shri Giridhari Yadav 1592 
112 Shri Godam Nagesh 1606 
113 Shri Gopal Jee Thakur 1575 
114 Shri Gyaneshwar Patil 1445, 1461 
115 Shri Hanuman Beniwal 1527 
116 Shri Harish Chandra Meena 1444, 1405 
117 Shri Hibi Eden 1391 
118 Shri Imran Masood 1406 
119 Shri Jagadish Shettar 1583 
120 Shri Jai Prakash 1501 
121 Shri Janardan Singh Sigriwal 1485 
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122 Shri Jashubhai Bhilubhai Rathva 1473, 1418 
123 Shri Joyanta Basumatary 1429 
124 Shri K C Venugopal 1411 
125 Shri K Gopinath 1599 
126 Shri K Radhakrishnan 1537 
127 Shri K Sudhakaran 1405, 1605 
128 Shri Kali Charan Singh 1491 
129 Shri Kamakhya Prasad Tasa 1494 
130 Shri Kanwar Singh Tanwar 1418 
131 Shri Kartick Chandra Paul 1561 
132 Shri Kaushalendra Kumar 1563 
133 Shri Kesineni Sivanath 1404, 1489 
134 Shri Kodikunnil Suresh 1588 
135 Shri Konda Vishweshwar Reddy 1528 
136 Shri Kota Srinivasa Poojary 1457 
137 Shri Kripanath Mallah 1465 
138 Shri Krishna Prasad Tenneti 1389 
139 Shri Kuldeep Indora 1567 
140 Shri Lavu Sri Krishna Devarayalu 1381 
141 Shri Lumba Ram 1442 
142 Shri M K Raghavan 1392 
143 Shri Maddila Gurumoorthy 1437 
144 Shri Magunta Sreenivasulu Reddy 1514, 1530 
145 Shri Malaiyarasan D 1500, 1482 
146 Shri Mani A 1451 
147 Shri Manickam Tagore B 1425, 1386 
148 Shri Manish Tewari 1394 
149 Shri Manoj Tiwari 1481 
150 Shri Matheswaran V S 1472 
151 Shri Mohite Patil Dhairyasheel Rajsinh 1390 
152 Shri Mukesh Rajput 1484 
153 Shri Mukeshkumar Chandrakaant Dalal 1519, 1382, 1464 
154 Shri Murari Lal Meena 1398 
155 Shri Murasoli S 1545 
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156 Shri N K Premachandran 1581 
157 Shri Naba Charan Majhi 1519, 1393, 1418 
158 Shri Narayan Tatu Rane 1487 
159 Shri Naresh Ganpat Mhaske 1570, 1424 
160 Shri Navaskani K 1609, 1456 
161 Shri Nilesh Dnyandev Lanke 1390 
162 Shri P P Chaudhary 1400 
163 Shri P V Midhun Reddy 1383 
164 Shri Parbhubhai Nagarbhai Vasava 1419 
165 Shri Parshottambhai Rupala 1594 
166 Shri Pradeep Kumar Singh 1506, 1465 
167 Shri Pradeep Purohit 1410 
168 Shri Pradyut Bordoloi 1462 
169 Shri Praveen Khandelwal 1564 
170 Shri Praveen Patel 1434 
171 Shri Putta Mahesh Kumar 1470 
172 Shri Radheshyam Rathiya 1524, 1393 
173 Shri Rahul Kaswan 1416 
174 Shri Raja A 1496 
175 Shri Raja Ram Singh 1449 
176 Shri Rajeev Rai 1406 
177 Shri Rajesh Ranjan 1565 
178 Shri Rajesh Verma 1570, 1424 
179 Shri Rajiv Pratap Rudy 1554 
180 Shri Rajkumar Roat 1535 
181 Shri Rajmohan Unnithan 1461 
182 Shri Raju Bista 1512 
183 Shri Ramasahayam Raghuram Reddy 1422, 1493 
184 Shri Ramashankar Rajbhar 1406 
185 Shri Rambhual Nishad 1604 
186 Shri Ramvir Singh Bidhuri 1547, 1432 
187 Shri Rao Rajendra Singh 1560 
188 Shri Ravindra Dattaram Waikar 1445, 1461 
189 Shri Ravindra Shukla Alias Ravi Kishan 1598 
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Sl No. Member's Name Question Number 
190 Shri Robert Bruce C 1523 
191 Shri Rudra Narayan Pany 1540 
192 Shri S Jagathratchakan 1460 
193 Shri Sachithanantham R 1556 
194 Shri Sanatan Pandey 1477 
195 Shri Sanjay Dina Patil 1390 
196 Shri Sanjay Haribhau Jadhav 1593, 1463 
197 Shri Saptagiri Sankar Ulaka 1490 
198 Shri Sasikanth Senthil 1582 
199 Shri Satpal Brahamchari 1413 
200 Shri Saumitra Khan 1488 
201 Shri Selvam G 1610, 1456 
202 Shri Shafi Parambil 1412 
203 Shri Shankar Lalwani 1464, 1426 
204 Shri Shashank Mani 1414 
205 Shri Shreyas M Patel 1579 
206 Shri Shrirang Appa Chandu Barne 1501, 1543, 1507, 1558 
207 Shri Shyamkumar Daulat Barve 1385 
208 Shri Subbarayan K 1559 
209 Shri Sudama Prasad 1548 
210 Shri Sudhakar Singh 1566 
211 Shri Sudheer Gupta 1526, 1504 
212 Shri Sukhjinder Singh Randhawa 1508 
213 Shri Sunil Kumar 1590 
214 Shri Suresh Kumar Kashyap 1568 
215 Shri Suresh Kumar Shetkar 1453 
216 Shri T R Baalu 1574 
217 Shri Tapir Gao 1600, 1519 
218 Shri Tatkare Sunil Dattatrey 1597 
219 Shri Tejasvi Surya 1505, 1418 
220 Shri Tharaniventhan M S 1482 
221 Shri Ummeda Ram Beniwal 1440 
222 Shri Utkarsh Verma Madhur 1584 
223 Shri V K Sreekandan 1454 
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224 Shri Vijay Baghel 1426, 1418, 1382 
225 Shri Vijay Kumar Dubey 1431, 1464 
226 Shri Vijayakumar Alias Vijay Vasanth 1386, 1425 
227 Shri Virendra Singh 1596 
228 Shri Vishaldada Prakashbapu Patil 1520 
229 Shri Vishnu Datt Sharma 1529 
230 Shri Vishnu Dayal Ram 1438 
231 Shri Vishweshwar Hegde Kageri 1465, 1418 
232 Shri Y S Avinash Reddy 1517, 1500 
233 Shri Yaduveer Wadiyar 1602 
234 Shri Yogender Chandolia 1497, 1465 
235 Shri Zia Ur Rehman 1591 
236 SHRIMATI Bharti Pardhi 1543, 1507, 1558, 1501 
237 SHRIMATI D K Aruna 1453 
238 SHRIMATI Delkar Kalaben Mohanbhai 1466 
239 SHRIMATI Geniben Nagaji Thakor 1510 
240 SHRIMATI Harsimrat Kaur Badal 1538 
241 SHRIMATI Kamaljeet Sehrawat 1465 
242 SHRIMATI Mala Rajya Laxmi Shah 1549 
243 SHRIMATI Mala Roy 1478 
244 SHRIMATI Manju Sharma 1467 
245 SHRIMATI Poonamben Hematbhai 

Maadam 
1399 

246 SHRIMATI Pratima Mondal 1469 
247 SHRIMATI Rachna Banerjee 1525 
248 SHRIMATI Roopkumari Choudhary 1430 
249 SHRIMATI Sajda Ahmed 1589 
250 SHRIMATI Sandhya Ray 1436 
251 SHRIMATI Sangeeta Kumari Singh Deo 1401 
252 SHRIMATI Sanjna Jatav 1601 
253 SHRIMATI Shambhavi 1424, 1570 
254 SHRIMATI Smita Uday Wagh 1431, 1382, 1418, 1393 
255 SHRIMATI Supriya Sule 1390 
256 Thiru D M Kathir Anand 1476 
257 Thiru Dayanidhi Maran 1452 
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ANNEXURE-II 

Ministry-wise Index to Starred Questions 

 

Prime Minister :  

 

Atomic Energy 

 

: 

 

Coal 

 

: 

 

138 

 

Communication 

 

: 

 

125, 128, 133 

 

Consumer Affairs, Food and Public 
Distribution 

 

: 

 

129, 130 

 

Development of North Eastern 
Region 

 

: 
 

 

Earth Sciences 

 

: 
 

 

Electronics and Information 
Technology 

 

: 
 

 

Information and Broadcasting 

 

: 

 

136 

 

Mines 

 

: 
 

 

Minority Affairs 

 

: 

 

140 

 

New and Renewable Energy 

 

: 

 

124 
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Parliamentary Affairs 

 

: 
 

 

Personnel, Public Grievances and 
Pensions 

 

: 
 

 

Planning 

 

: 

 

135 

 

Railways 

  

121, 122, 123, 126, 127, 131, 132, 134, 137,  

139 

Science and Technology :  

 

Space 

 

: 
 

 
Statistics and Programme 
Implementation 

 

: 
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Ministry-wise Index to Unstarred Questions 

Prime Minister  : 

 

Atomic Energy 

  

:   1426, 1441, 1453, 1502, 1529 

 

Coal 

  

:   1400, 1411, 1419, 1433, 1452, 1476, 1495, 

1501, 1515, 1519, 1560, 1569, 1598, 1599 

 

Communication 

  

:   1385, 1392, 1399, 1402, 1403, 1415, 1417, 

1428, 1440, 1475, 1490, 1496, 1500, 1508, 1516, 

  1517, 1534, 1535, 1541, 1546, 1556, 1568, 1577, 

  1593, 1594 

Consumer Affairs, Food and Public 
Distribution 

 :   1389, 1390, 1396, 1409, 1416, 1430, 1450, 

1451, 1454, 1457, 1461, 1466, 1469, 1471, 1478, 

  1485, 1492, 1497, 1518, 1525, 1538, 1542, 1547, 

  1555, 1559, 1582, 1592 

Development of North Eastern Region  :   1480 

 

Earth Sciences 

  

:   1384, 1404, 1481, 1493, 1504, 1527, 1554, 

1573 

Electronics and Information Technology  :   1386, 1395, 1408, 1414, 1431, 1460, 1468, 

1498, 1512, 1513, 1536, 1567, 1579, 1587, 1589, 

  1591 
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Information and Broadcasting  :   1393, 1412, 1421, 1455, 1499, 1522, 1548, 

1551 

Mines  :   1388, 1422, 1425, 1444, 1462, 1488, 1506, 

1510, 1528, 1537, 1558, 1580, 1608 

Minority Affairs  :   1406, 1432, 1439, 1443, 1524, 1533, 1571, 

1585 

New and Renewable Energy  :   1383, 1397, 1418, 1423, 1427, 1463, 1487, 

1507, 1514, 1520, 1523, 1532, 1550, 1553, 1557, 

  1565, 1570, 1578 

Parliamentary Affairs  : 

 

 

Personnel, Public Grievances and  

Pensions  

 

 

:   1382, 1405, 1424, 1472, 1486, 1505, 1539 

 

Planning  

 

:   1465 

 

Railways  

 

:   1387, 1391, 1394, 1398, 1401, 1410, 1413, 

1420, 1429, 1434, 1435, 1436, 1438, 1442, 1445, 

1447, 1448, 1449, 1456, 1458, 1459, 1464, 1467, 

1470, 1473, 1474, 1477, 

1479, 1482, 1483, 1484, 1489, 1491, 1494, 1509, 

1511, 1526, 1530, 1540, 1543, 1545, 1549, 1552, 

1561, 1562, 1563, 1564, 1566, 1572, 1574, 1575, 
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1576, 1581, 1583, 1584, 1586, 1588, 1590, 1595, 

1596, 1597, 1600, 1601, 1603, 1604, 1605, 1606, 

1607, 1609, 1610 

Science and Technology  :   1437, 1602 

 

Space  

 

:   1446, 1503, 1531, 1544 

 

Statistics and Programme Implementation  

 

:   1381, 1407, 1521 
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